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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index separated 
from the Name Index and printed in the following order: Part I-SUBJECT 
INDEX: PART II -NAME INDEX. At the end of every entry, the volume 
number of the Debates is given in Roman numerals in parenthesis followed 
by the date of the Debates and colum number or numbers, as the case may be: 
[Printed as (1-7-4-77) 52-601 

Under every main heading including various names, entries pertaining to 
questions and Answers are arranged - first, followed by entries pertaining to 

the Proceeding other than Questions and Answers separated by the word 
Debates in italics: 

All the Bills are alphabetically arranged under the main heading "BILL(S)" 

All the papers laid on the Table of Lok Sabha are indexed only under the 
main heading "PAPERS LAID ON THE TABLE". 

Information regarding various States in India and the various foreign 
countries has been indexed under their respective names. 

A list of abbreviations used in the Index is liven below: 

B. O. H. 
C. A. 

Consid, 
Consid. CI. 
D.S.G. 
D. S. G. (R) 
Dis. 
Int. 
L.S. 
M. 
Pet. 
RS. 
Res. 
St. 

Business of the House 
Calling Attention to Matter of Uraent Public 
Importance. 
Consideration Stage of a Bill 
Consideration of the Clauses of a Bill 
Supplementary Demands for Grants 
Supplementary Demands for Grants (Railways) 

Discussion 
Introduction Stage of a Bill 
Lok Sabha 
Motion 
Petitions 
Rajya Sabha 
Resolution 

Statement 
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FIRST SESSION OF SIXTH LOIC SABHA ' 
March 25 to April 7, 1977 
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PARTI-SUBIBCTINDEX 
20-POINT PROGRAMME: 

Implementation of 20-Point Eco-
nomic Programme. (1-6-4-77), 
96. 

Stopping of Advertisement I Propa-
ganda re_ 20-Point Programme_ 
0-6-4-77), 95. 

A.V.A.R.D: 

Enquiries against AVARD and some 
other Organisations (St). (1-
7-4-77), 115_16. 

Income Tax Raid on the office of 
AVARD <Under Rule 377) (1-
7-4-77), 52--60. 

ACCOMMODATION: 
Allotment o.t Accommodation to 

Members of Parliament (St) 
(1-7-4-77), 47·-49. 

ACT(S) : 

Re-examination of Acts passed 
during Emergency by High 
;Power Committee (I-lS-4-77h 
22--27. 

ADDRESS BY THK VICE-PRISI-
DENT. 
See "Vice-President'. AddrMl." 

ADJOURNMENT MOTION: 

Dissolution of Jammu 
State Legislative 
('1-28-3-77) 21-24 
2-3, 159--240. ' 

ADVERTISEMENT(S) : 

& Kashmir 
Assembly 

(29-3-77 

Advertisement of DA VP and Rail-
wayS etc. to smaller and medium 
news~ers: 0-6-4-77), 29-31. 

Denial of Advertisement to certain 
Newspapers, etc. (I-6-4-77), 5-
10. 

Favoured treatment to small news-
paptentl.geriodicals in Vernacu-
lar l.anguages. (I-6-4-77), 73-
74_ 

AIR ACCIDENT: 
Persons killed in Aircraft Crashes 

(1--6-4-77), 46-47. 

Debate, 

Crash of an aircraft of National 
Remote Sensing Agency near 

Ongola. Andhra Pradesh (St) (1-
7-4-77), 60-61. 

AIRCRAFT: 
Uae of IAFPlans by former Miriis-

~-~--.--- .. ------------- .. -------.~- .. ----------- -,,---.,,-"_.---



2 Su:BJIlCT INDEX 

AIRCRArl'-Co~ 

ter in the Ministry of \ Defence 
(1-6-4-77), 63. 

ALL-llNDIA RADIO: 

Akashvani and Doordarshan u 
Autonomous Corporation (1-
6-4-77), 40, 84-85. 

Enquiry into working of A,ka.h~t 
( 1-6-4_ 77), 40-41. . 

Grievances of staff Artistes . of. 
A.I.R (1-6-4-77), 15-17. 

Introduction of Yuva-Van! Pro-
jp"amme at Trivandrum. JI-
6-4-77), 105-06. 

Shortage of staff in Nepal Unit of 
Am. (1-6-4-'77)', 115-16. 

AMNESTY: 

Amnesty to Political Prisoners. 
(1--6-4-77), 72-73. 

ANDAMANS 8. NICOBAR ISLANDS: 

Allotment of House sites in Anda-
mans (~-6-4-77), 44. 

Industries in Andaman and NicoQar 
Islands. (1-6-4-77), 72. 

Set up in Andaman & Nicobar Is-
lands (1-6-4-77), 71. 

ANDHRA PRADESH: 

Alleged beating up of voters in De-
ndallow village in Andhra Pra-
desh (1-6-4-77), 47-48. 

New Railway lines sanctioned for 
Andhra Pradesh. (1-5-4-77), 74. 

Debates 
Conduct of Chief Minister, certain 

Ministers and officials of Andhra 
Pradesh (Pet). (1-7-4-77), 
37-38. 

Crash of an aircraft of National 
Remote Sensing Agency near 
Ongole, Andhra Pradesh (St) 
(1-7-4-77), 60-61. 

ARRESTS: 
Reported arrests made in connec-

tion with. alleged transmission 

ARRESTS-Contd. 

of important and classified in-
formation to Intelligence agencies 
of certain foreign countries (CA) 
<1-31-3-77), 4-14. 

,_ j ;1" . i 
ATOMIC POWER PROJECT(S): 

Setting up of Atomic Power Pro-
ijtct~~ (,~-;-6-4-77), 103. 

4TR~ITIE$: . 
:. " \' ,; •• '<-

Pr~ into Atrocities committed 
during internal Emergency 
(Res.) (-1-4-77), 148-50. 

AUTONOMOUS -CORPORATION (S): 

Akashvani and Doordarshan as 
Autonomous COl1POration. (1-
8-4-77}, 40. 

. B,ACKWARD A!J.EA (S) : 
. , 

Special Scheme for Backward 
Areas in Mildhya Pradesh (1-
6-4-77), 86-88. 

Drinking water to Backward Class-
es in West Bengal (1-6-4-77), 
46. 

BALLOT PAPERS: 

Reported printing and numbering 
of duplicate BaUot papers by 
Govennent Press, Alipur, Calcutta 
(CA) (1-30-3-77), 2-12. 

BANK(S): 

Increase in Maximum Guarantee 
Limit in respect of Central Cor-
perative Banks and· the Tamil 
Nadu State Cooperatlve Bank 
(Res.) Adopted (1-7-4-77). 221-
26. 

BANKURA: 
Devt!lopment of Bankura and Puru-

lia Disricts (1-6-4-77), 80-82. 

BHlLAI STEEL PLANT: 

Emplo~s of Bhilai steel plant ar-
re~ under MISA (1~-4..7'1), 
90. 



SUBJECT INDEX 3 ------------------------
BIHAR: 

Allocation for development of Bihar 
in Fifth Plan. (1-6-4-77), 57-58. 

Deployment of CRP in Bihar. (l-
6-4-77), 56-67. 

BILL(2) : 
Introduction of a Bill for Appoint-

ment of Lokpal and LokayuJrtas. 
(1--6-4-77), 121. 

Debate. 
Appnpriation Bill, 1977: 

In. (1-30-3-77), 105. 
Consid and Passed (1-30-3-77), 
105-7 
Assent (.1-7-4-77). 37. 

Appr~priation (Railways) Bill, 
1977 Int. (1--29-3-77), 89. 
Consid. & Passed (1-29-3-77), 
89-90. 
Assent (iI-7-4-7'7), 37. 

Appropriation (Railways) No. 4 
Bill, 1976: 

Assent (1-29-3-77), 6-8. 
Apprrpriation (Railways) No. 5 

Bill, 1976 
Assent (1-29-3-77), 6-8. 

App'."onriati('ln (Railways) No. 7 
Bill. 19'!6 
A3s~nt (1-29-3-77), 6---8. 

\Appropriation (Railways) Vote on 
Aecounts Bill, 1977. 
Int. (1-29-3-77), 85-86. 
Consid. Passed (1-29-3-77>, 86. 
Assent (Il-7-4-77), 37. 

Appropriation (Vote on Account) 
Bill, 1977: 
lInt. (1-30-3-77) 97. 
Consid. and Passed (1-30-3-77) 
9'7-98. 
Assent (1-7-4-77), 37. 

Caltex Acquisition of shares of 
Caltex Oil Refining (!India) Limi-
ted and of the Undertakings in 
India of Caltex (India) Umited 
Bill: 
Int. (1-1-4-77), 34. 
Consid. ([-5-4-77), 229-32, 
(1-6-4-77), 159--90. 
ConBid. c.1 (1--6-4-77), 191-208. 
Motion to pass, as amended (1-
6-4-77), 208. 

Constitutions (Forty-second Am-
endment) Bill. 
Assent (1-29-3.17), 6-8. 

BILLS-Contd. 

Comtitution (Forty-third Amend. 
m~'lt) :em: 
Int. (1-7-4-77), 49-5~ 

Delhi Administration (Amendment) 
Bill: 
Int. (1-5-4-77), 111. 
C.jn'lid. (1-7-4-77), 161-80. 
Passed (1-7-4-77), 180. 

Disputed Elections (Prime Minister 
anti ~peaJrf r) Bill: 
Int. (iI-5-4-77), 111-26. 
Consid. (1-7-4-77), 180-98. 
Con~iC!. cl. (1-7_4-77), 19~204. 
Passed (11-7-4-77), 204. 

East Punjab Urban Rent Restric-
tion (Chl'ndigarh Amendmea'lt) 
Bill: 
Int. (1--4-4-77), 28. 

Ele,~tricit'J (Supply) Amendment 
Bill: . 
Assent (.1-29-3-77), 6--8. 

Finance Bill, ]977: 
Int. (1-28-3-77), 42. 
Ccnsid. (I-31-3-77), 21--25. 
Pasaed (1--31_3.77), 25-35. 
Pssed (1-31-3-77), 35. 

Message from as. returning the 
Bill, as ra~aed ;by L.S. without 
recommendation (1-5-4-77), 95. 

Fan:} Corporation (Amendment) 
Bil': 
Consid. as passed by R.S. (~-
7-4-77), 204-20. 
Par,sed (1-7-4-77) ,220. 

Me~sage from as. forwarding the 
RiP, as PUF'Fedby as. (1-5-4-
77), 95. 

Government of Union Territories 
(Amendment) Bill: 
Int. (1-5-4-77), 108--10. 
Ccnsid. (1-7-4-77), 142-59. 
ConSid. cl. (1-7-4-77), 159-60 

Passed as amended (1-4-4-77), 
16\1. 

Gujarat Appropriation (No.2) 
Bill 1976: 
Assent (1-29-3-77), 6-8. 
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BILLS-Contd. 

\ 
House ()f the People (ExtensioD of 

Duration) Amendment Bill: 
Assent (I-29-3-77), 6-8. 

Nagaland: (ApPl"opriation) Bill, 
1977: 
Int. (1-30-3-77), 169. 
CUrlsid. and passed (1-30·8-77), 
169-70. 
Assent (1-7-4-77), 37. 

Nai!81and Appropriation (Vote un. 
Ai'count) FiB, 197'1: 
Int. 0-30-3-77), 165. 

Consid. and Passed (1-30-3-77), 
165-68. 
Assent 0-7-4-77), 37. 

P;ll·lillmcntar)· Proceedings (Pro-
tection of Publieation Bill: 
lnt. ~I--4-4-77), 29-80 
Consid. (1-7-4-71), 64 113. 
Cmtsicl. ct. (I-7-4-77), 113-15. 
Fassed 0--7-4-77), 115. 

Petroleum Pipelines (A~quiBition of 
Right of USSR in Land) Amend-
ment Bill·--

lnt ( l-'i-4-77), 25-28 . 
. Con'lu. (1-· 6-4-77), 208-12. 

Cf.'Ilsid. d. CI-6-4-77>, 212-15. 
Passed ~I-6-4-77). 215 

POlldic1lel'ry (Appropriation) Bill, 
1977: 
Jnt. (1-30-3-77), 183-184. 
Consid. and passed (1-30-S-77), 
185-86. 

A'ilsent (1-7-4-77), 37. 

Pcndic.hcl'l'Y Appropriation (No. 
4) Bill, 1976. 
Ai!lent (1-29-3-77). 6-8. 

Podicherry Appropriation (Vote 
on Account) Bill, 1977: 

Int. (10-8-77), 181. 
Con.id. and passed (1-30 .. 8 .. 77), 
181-82. 
"'a~l;nt·· Cl-7-4-77) ,37, 

BILLS-Contd. 

P'·e\r'crtion of Publication of Ob-
jc'ctionable matter (Repeal) Bill: 
lnt. (1-4·4-77), 29. 
Consid. (1-6-4-77), 216-97. 
l"'onsid. cl. (1-6-4-77) 29H. 
Pas'>cd n.-G·4-77), 298. 

Tamil Nadu Appropriation Bill, 
1&77: 
Int. (1-30-3-77) ,i 143-44. 
Cl)n~id. end passed (-30-3-77), 

144-45. 
Ass~nt (1--7_4-77>, 37. 

Tamil Nadu Appropriation (Vote 
on Account> Bill, 19'17: 

In. (1--30-3-77), 13~39. 
C'onsid. and passed (1-30.3-77). 

138-40. 
Assent (1-7-4-77). 37. 

BIRI.AS· 

Companies· controlled by Bida 
l"Cimlly (1"':'5-4-'7), 76. 

BORARe S'rEEL ·PLANT: 

Employces oE Bokaro St.eel Plant 
detained under DIR and MJSA 
(1-6.4.77), 8S. 

BOMBAY HiGH: 

Drilling 01 Oil in Bombay High 
(1-5-4-77), 35. 

BOOK(S): 

PLlL!icatic,ns of Books etc. in Justi-
fication of Emergency and 20*5 
points programme (11-6-4-77> , 
78':79. 

BORDER SECtJ'RaTY· FORCE: 

D·apiu:' ment of B.S.F. aDd CRP In 
States. i 1- 6.4.77" 82. 

BOUNDARY DISPt1T£(S): 

Mahur·ashtrB-Kal"ftataka boundary 
dispute (1-·6-4-77), 44. 

BROADCASTING STA'lUON'8:. 
S·~·~ "'Radio ~tations" 
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BROADCASTING STATIONS-
Contd~ 

BUDGET GENERAL, 1977-78: 
Presented (1.-.28-3_77), 39-42. 
Gcn. Di!.icussion 0-29-3-77), ~ 
1~7, (30-3-77), 13-96. 

BUDGET;' NAGALAND 1977-78. 
Presented 0-28-3-77), 44-45. 
Gen.' Discussion (1--30-3-77), 146. 
-64. 

BUDGET, PONDICHERRY 1977-
78: 

Presented (I, 28-3-77), 45-46. 

lZf"" Di:ir.u!'Fion (30-3-77), 170-
8(: 

BUDGET. RAILWAY 1977-78: 

Prcscned cJ---21J..3-77), 28-39. 
Gen. Disc ul'f:ior.. ( 29-3-77), 11-85. 

BUDGET, TAMIL NADU, 1977-78: 

Presented (-1-28-3-77), 28-39. 
Gt·neral lilfcllssion (30-3-77), 
107-38. 

Bt!JSINlss ,OF THE HOUSE: 

(1-1-4-77) , 
13-14. 

CALCUTTA: 

30--33, (4-4-77), 

Re. Matter under Rule 377 (1-
4-4-'7), 24·25. 

Reported V'inting and numberMk 
of dUplicate Ballot papers by 
Government Press, Alipur, Cal·· 
cutta (CA) (1-30-3-77) 2-12. 

CALI.ING ATTENTION: 

r"'mediate release of Pontical 
Prisoners 11-5-4-77), 96-105. 

News Item in th'e Times of India 
dated 31-::-77 reo alleged remarks 
ty P.M. in r~spect of women as 
Prime Minister (1-4-4-77), 23-24. 

Repo'rted arrests made in connection 
with . nl1(:l~ed transmission of 

CALLING ATTENTION: Contd. 
mation to Intelligence agencie~ 
of certain foreign countries (1-
31-3-77), 4-14. 

Reported printing and numbering of 
duplicate Ballot papers by Gov-
ernm('n! fo !'£98, Alipur, Calcutta 
(1-30-3·77), 2-12. 

CAR(S): 

Quality of cars (1-6-4-77), 104-05. 

CARDAMOM.: 

11lcreasing tne Export Duty on 
Coffee Uroundnut Kernel, 
Groundnut in Shell and Cardemom 
(Res.) (Adopted) (1-7-4-77). 
117-41. 

CEMENT FACTOa.y (lIES): 

Cement Factories in Madhya Pra-
de-lh. (1-6_4-77), 45. 

CENSORSHIP : 

Censorship on Films. (1-6.4-77>, 48. 

CensorShip on publication of pro-
ceedings of both Houses of Par-
liament. (1-6-"-77), 38-39. 

Enquiry into the behavior of Preas 
Censor Officials. (1-6.4-77), 22--
26. 

Imposition of Complete Censorship 
on Newpapers in Madhya Pradeah 
(1--6-4-77), 107-08. 

CENTRAL COOPERATIVlI: BANKS: 

Increase in Maximum Guarantee 
Limit in Respect of Central ~ 
operative Banks and the Tamil 
Nadu' State Cooperative Bank 
(Res) (Adopted), (1-7-4-77), 
221-26. 

CENTRAL GOVERNMENT EMPLOY-
EES CONSUJ4JI:R COOPERATIVE 
SOCIETIES; 

iml.iOl'tunt E'nd claBiiifteCi intor- See 'Consumer Cooperatives". ----
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CENTRAL RESERVE POLICE: 

Deployment of B.S.F. and 'C.R.P. in 
States. (1-6-4-77), 82. 

Deployment of C.R.P. in Bihar (1-
6-4-77), 56-57. 

Persons killed due to firing by C.R.P. 
and B.S.F. during Emergency. 
(1-6-4-77), 89-90. 

CHIEF MINISTER: 

Conduct of Chief Minister. certain 
Ministers and officials of Andhra 
Pradesh (Pet) (1-7-4-77), 37-38. 

CHILKA: 

Naval training Centre at Chilka 
(1-6-4-77), 26-29. 

CHITTIBABU, SHRI C.: 

Obituary Reference Death of (Vol-
1-28-3-7'7),11-15. 

CHITTOOR: 

Industry in Chittoor District. (1-6-
4-77), 54. 

CITIZENSHIP: 

Grant of Indian Citizenship to Migr_ 
ants to Kuch (1-6-4-77), 55-56. 

COAL INDIA, LIMITED (1-6-4-77), 
50. 

COCONUT: 

Damage to coconut cultivation due 
to pollution (1-5-4_77), 69. 

CODE OF CIVIL. PROCEDURE: 

Amendment of Codes of Civil and 
Criminal Procedure (1-6-4-77), 
68. 

CODE OF CRIMINAL PROCEDURE) 
Amendment of Code of Civil and 

Criminal Procedure (1-6-4-77), 68. 

COFFEE: 

Increasing the Export Duty on 
coffee, Groundnut Kernel, Gro-
Undnut in Shelt and Cardamom 
Res.) (Adopted) (1-7-4-77), 117 
-41. 

COMMITTEE(S) : 

Appointment of High Powered Com-
mittee to go into certain conspi-
racy, (Res)-withdrawn (1-1.4-
77), 93-147. 

Financial Committee (1976-77) . 
A Rexiew (1-6-4-77), 159. 

Parliamentary Committees Summ-
ary of work (1-6-4-77), 159. 

COMPLAINTS: 

Complaints about malpractices dur-
ing the Lok Sabha elections 
(Under Rule 377) (1-7-4-77), 
61-64. 

CONSPIRACY(1ES) : 

Appointment of High Powered Com_ 
mittee to go into certain conspi-
r8£y. (Res)-'withdrawn (1-1-4-
77), 93-147. 

CONSTITUTION OF INDIA: 

Abrogation of the Constitution 
(42nd Amendment) Act (1-5-4-
77), 66, 

CONSUMER COOI'IERA TIVES: 

Cases referred to the Registrar of 
Co-operative Societies, Delhi by 
Consumer Cooperative Societies 
(IV -6-4-77), 1'13-15. 

Election of delegates in the Central 
Govt. Employees consumer Co-

.operative Society Ltd., New Delhi. 
{I-6-4-77),54-55. 

Election of Director in the Central 
Government employees consumers 
cooperative society Ltd. New 
Delhi (1-,-6-4_77), 113. 

COUNCIL OF MINISTERS. 

Reports that June, 1975 Proclama-
tion of Emergency Was issued 
without Council of Ministers' 
advice (Under Rule 377) (1-31-
3-'17), 19-21. 
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DEB. SHRI NARSINGHA MALLA: 

Obituary Reference Death of (Vol. 
1--28-3-77), 11--15. 

DEFENCE OF INDIA RULES: 

Arrests under DIR and MIS A dur-
ing Emergency (1---6-4-77)-35-36. 

Employees ot tlokaro Steel Plant 
detained under D.I.R. and MISA 
(1-6-4-77), 83. 

Mi.3use of MISA, DIR and S'ections 
107 and 109 of IPC during 
Emergency (1-6-4-77). 76-77. 

Pending cases of political detenus 
under DIR (1-6-4-77), 108_09. 

Release of persons detained under 
MISA and DIR (1--6-4-77), 98_99. 

Withdrawal of Cases against Detenus 
under DIR (1-6-4-77), 68_69. 

DIELHI: 

Implementation of Recommendations 
fOr Benefit of Delhi Police Person-
nel (1--6-4_77). 97-1HI. 

Profit/Loss of Super Bazar Branches 
in Delhi (1-6-4-77), 42-43. 

DELHI MASTER PLAN: 

Regularization of Unauthorized co-
lonies (1-7-4-77), 1-11. 

DELHI POLICE: 

Proposal of Government to order 
inquiry into the Death of Dacoit 
Sunder Singh in the Cusody of 
Delhi Police (St) (1-7-4-77), 42-
",4. 

DEMANDS FOR GRANTS ON 
ACCOUNT (GENERAL) 1977_78: 
(1. 29-3-77), 90-157. 

DEMANDS FOR GRANTS ON AC-
COUNT (NAGALAND) (1977_78); 
Discussed and Voted (1--30_3_77), 
146_64. 

DELHI POLICE-contd. 

DEMANDS FOR GRANTS ON AC· 
COUNT (PONDICHERRY) 1977_ 
78: ' t 
Discus3ed and Voted (1-30-3-77), 
170-80. 

DEMANDS FOR GRANTS ON AC-
COUNT (Rlys) 1977-78: 

(Vol. 1, 29-3_77), 8-85. 
DEMANiDS FOR GRANTS ON AC-

COUNT (TAMIL NADU) 1977_78: 
(1-30-3-77). 107-38. 

DEMANDS FOR SUPPLEMENT-
GRANTS (GENERAL), 1976-77: 
Voted (1-30-3_77), 98-106. 

DEMANDS FOR SUPPLEMEN-
TARY GRANTS (NAGALAND). 
19'76-77: 
Statement presented (1 __ 28-3-77), 
2.8. 
Voted (1-30-3-77), 166-68. 

DEMANDS FOR sUPPLEMEN-
'TARY GRANTS (PONDICHER-
RY), 1976-77: 

Statement presented (1-28-3-77.), 
28. 
Voted (1-30-3-77), 182-84. 

DEMANDS FOR SUPPLEMEN-
TARY GRANTS (RAILWAYS), 
1976-77: 
Statement presented (1-28-3-77), 
2.7. 
Vote (1-29.3-77), 87-88. 

DEMANDS FOR sUPPLEMEN-
TARY GRANTS (TAMIL NADU), 
19767.77): 
Statement presented (1-28-3-77). 
28. 
Voted (1-30-3-77), 140-44. 

DEPARTMENT OF EDUCATION & 
CULTURE: 
Government's Policy on Universali-

saUon of literacy, improvement of 
Secondary Education, Research, 
Politica:l victimisation in the De-
partment of Education and Culture 
and removal of restrictions on 
elections to students' Unions (St) 
0_5-4.77). 105-08. 



8 SUB.JJ!lCT INDEX 
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DEPUTY-SPEAKER, MR.: 

Election of Deputy Speaker (I-l~4-
77). 35-39. 

DETENUS: 

P~athSi. ofdetenUli in jail or on parole 
during Emergency (1-6-4.77), 
17-22. 

Political Detenus under Section 16-A 
of MlSA (1-6_4-77), 59-61. 

Subsistence allowance to Detenus 
(I-l' -4-77), 37. 

Withdrawbl of Cases -against Detenus 
under DIR (1-6-4-77), 68-69. 

See also .. Political Prisoners". 

DHARAMPURI: 

Heavy Industries in Dharmpuri Dis-
trict (1_6-4-77), 51-~2. 

DHAEBAR,.SHRI U. N.: 

Death of, (Vol. 1-28-3-77>. 11:--15. 

DIALYSIS: 

Dialyses .arrangement t,or Shri 
Jayaprakash Narayan (1-6.4-77), 
92. 

DIRECTORATE OF AUDIO-VISUAL 
PUBLICITY: 

Advertisements of DA VP and Rail-
ways etc. to sma'ler and medium 
NewspClp&s 0-6.4-77), 29-31. 

DOORDARSliAN: 

Akashvani and Doordarllh.an as 
. AutQnomQus Corporation (I-6-4-
77), 40. 84-85. 

S~~e also "Television" . 

DRINKING WATER: 

Drinking water in villages in M. P. 
(I-6-4-77), .80. 

Jt~CONOMIC OFFENDER::: 

Release of Economic Offenders (1-
6-4.', f), 106. 

E.oUCATION: 

G.overnal'ent's Policy on Universa-
lisation of Literary, improvement 
of Secondary Education, Research 
Political victimisation in the 
Department of Education and Cul-
ture and removal of rQitrictions on 
elections to Students Unions (St) 
(1-5-4-77), 105-08. 

ELECTION (S). 

Election of Tamil Nadu Assembly 
(1-5-4-77), 33. 

. Rigging in Barrackpore. Katwa, 
Dum Rum and other constituenci· 
es (1-5-4_77),59, 

Rigging in Lok Sabha Election in 
West Bengal (1-5_4-77), 58. 

Debates 

Complaints about malpractices dur-
ing the Lok Babha elections 
(Under Rule 377) 0-7-4-77), 61_ 
64. 

Report~d printing and numbering of 
dllplicate 13allotpapers by Gov-

ernment Press, Alipur Calcutta 
(CA) {I-30_3-77}, 2-12, 

ELECTION OF DEPUTY -SPEAKER 
(1-1-4-77), 35-39. 

ELECTION OF SPEAKER (1-26-3· 
77), 1-3. 

EMERGENCY: 

Alleged irregularities by Police nnd 
Officers during Emergency period 
(1-6-4-77), 85-86 . 

Arrests made during Em,rgency 
(1.,.-6-4_77), 79. 

Arrests under DIR and MISA dur. 
ing Emergency <1-6-4-77), 35·36. 

Causes leading to the promulga.tion 
of Emergency 0-6-4-77), 77. 

Deaths of detenus in jailor On parole 
during Em~rgency (1-6-477), 17 
22. 
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EMERGENCY -Contd. 

Employees dismissed, retired and 
punished during Emerlency (1-
5, ... -77), 61 

Executive Excesses during . Emer-
gency (1-6-4_ 77), 90-91 

Inquiry into atrocities on political 
prisoners in J.~ils during Emer-
genCy (1-6-4-77), 58.59. 

Misuse of MISA, DIR and Sections 
J 07 and 109. of IPCduring Emel'-

• ~ency. O-6A-77), 76-77. 

Namcl; of newspapers penalised 
under consorshipprder~ during 
the Emergency. <I-6-4-77) , n-78. 

Number of Motion Pictures banned 
durinJl . Emergency. (1-6_4-77), 
107. 

Persons killed .due ,to firing by CRP 
and BSF during Emergency .0-
6-4-77), 89-90. 

Police Firings during 
(1-6-4-77), 89. 

Emergency 

Political Persons arreasted during 
Emerienry (1-6,4-77) ,76. 

Propos a 1 to invite· Legal Opinion on 
Laws adopted during Emergency 
1I-5-"_77), 62. 

Puhlications or. :sooks etc. in Justi-
fication of.;Emergency and 20+5 

points programme (I-6-4~77), 
78_79. 

Re-examination of Acts pa68cd dur-
ing Emergency by J'lj,gh Power 
Committee 0-5-4-77), 22-27. 

Setting up of a Commission. to in-
quire in~o excesses during Emer-
gency 0-·6_4-77), 38. 

Setting up of Enquiry Commission 
~'or Excesses Committed by Offi-
cials durinl( Emergency {I-6-4-
77), 73. 

Victimisation of Employees during 
&mergency Period (I-5~,4_77), 
60. 

EMERGENCY -Contd. 
Workers arrested in Madhya Pra-

desh during Emergency (1-6-4-
77), 58. 

Debates 

Allegedly making of a policy state-
ment by the Minister of Health 
and Family Planning outside the 
aouse re-compensation to victims 
of fOJ;cible stel'lis~t.ion (Q.O.P.) 
(1-6-4-77), 121--25. 

Certain remarks by Shri T. N. Kaul 
On television net work in USA 
in July 1975 (Q.O.P.) 0-7.4-77), 
11-12. 

Probe into Atrocities oommitted 
during Internal Emergency (Res.) 
(1-1-4-77), 148-50. 

Proposal of Government to order 
inquiry into the excesses commit-
ted dul'ing the period of Emer-

. gency (St,) (1-7-4-77), 39-42. 

Reports that June, 1975 Proclama-
tion of Emerge'lcy w&:; issued 
without Council of Ministers' ad-
vice (Under rule 377) (1-31-3-
77), 19-21. 

E~ERGY: 

Consumption of Energv' for Indus-
trial and Agricultural Production 
0-6-4_77), 100-02. 

ProductiOn and Demand Of Energy 
(1-6-4_77). 69-70. 

ENQUIRY COMMISSION(S); 

,Setting up ofEllquiry Commiwon 
for Excl':w~s Committed by Offi-
daIs during E:llergelcy (1-6-4-
77), 73. 
Set' also "Inquiries". 

ESPIONAGE: 

. Reported arrests made in connec-
tion with alleged transmiSSiOn of 
important anrl classified in 'orma-
tion to IntelUgellce agencies of 
certain foreign countries (CA) 
(1-31_3-77), 4--14. 
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EXPORT DUTY: 

\ 
Increasing the Export Duty on 

Coffee, Groundnut Kernel, 
Groundnut in Shell and Carda-
mom (Res.) (Addopted) (1-7-4-
77), 117-41. 

EX-SERVICEMEN: 

Increased Pension to Ex-Servi::e-
men (1-6-4-77), 102-03. 

FAMILY PLANNING DRIVE: 

Ailegedly making of a policy state-
mel'lt by the Minister Of Health 
and Family Planning outside the 
House re-compensation to victims 
of forcible sterilisation (Q.O.P.) 
(1--6-4-77), 121--25. 

FETH1, MR. ZOUHlR: 

Welcome to the President and Vice. 
President of the National As-
sembly of Tunisia (1-4-4.77), 1. 

FERTILISERS: 

Chemical Test of Imported Fertili-
zers (1--5-4.77), 65. 

Cost of Chemical Fertilizers (1-
5-4_77), 31. 

PriCes of Chemicals and Fertilizers 
0-5-4-77), 34. 

Production by Fertilizer Factories 
and Requirement Of Fertilizers in 
the country (1-5-4-77), 44. 

Production of Chemical Fertilizers 
(1-5-4.77), 50. 

ProductiOn of Fertilizers (1-5-4·77), 
34. 

FERTILIZER PLANT(S): 

Completion of Talcher Fertilizer 
Plant (1-5-4-77), 32. 

Fertilizer Plant at Paradip (1-5-4-
77), 30. 

Functioning of fertilizer factones 
al'ld their production (1-5-4_77), 
68. 

FILM(S): 

Censorship On Filma (1-6-4-77), 48. 

Number of Motion Pictures Banned 
during Emergency (1-0-4-77), 
107. 

FINLAND: 

Welcome to t1-e Parliamentary Dele. 
gation trom Finland (1--5-4-77>, 
1. 

FOREIGN INTELLIGENCE AGEN-
CIES: 

Reported arrests made in connec-
tion with alleged transmission of 
important and claSSified informa. 
tion to Intelligence agencies of 
certain foreign countries (CA) 
(1-31-3-77), 4-14. 

FOTEDAR, SHRI 8HEO NARAYAN: 

Obituary Reference: Death of, (Vo1. 
1--28-3-77), 11-15, 

FREEDOM FIGHTERS: 

Grant of PensiOn to Freedom 
Fighters (1--6-4-77), 66-67. 

Payment Of Pension to Freedom 
Fighters (1-6-4-77), $-71. 

GANDHI, SHRI SANJAY: 

Expenditure on tours perform~d by 
Shri Sanjay Gandhi (1-6-4_77), 
53. 

Investigation in an Alleged Assault 
on Shri Sanjay Gandhi (1-6-4-
77), 120-21. 

News item relating to SIUlJay< 
Gandhi (1-6-4-77), 41. 

8hri Sanjay Gandhi Travelled in 
Government Aeroplanes (1-6-4-
77), 110-19. 

GEO-THERMAL POWER SOURCES 
(1--6-4-77), 109-10. 

GERMANY: 
Purchase of Cranes by ONGC from 

Dernag of Germany (1--5-4-'77), 
6--15. 



SUBJECT INDEX II 

GOPALAN, SHRI A. K.: 

Death of (Vol. 1-28-3_77), 11-15. 

• GOVERNMENT EMPLOYEES: 

Enquiry into the behaviour of Press 
Censor Officials (1-6·4·77), 22-
26. 

Government Employees arrrsted 
under MISA and DlR (1-6·4.77), 
116. 

GOVERNME~T PRESS ALlPOHE: 

Reported printing and number of 
duplicate Ballot papers bv Gov· 
ernment Press, Alipur, Calcutta 
(CA) (1-30-3.77), 2-12. 

GOVERNOR (S) : 

Appointment of Governors (1-
6-4-77 ), 83_84. 

GROUNDNUT(S) : 

Increasing the Export Duty on 
Coffee, Groundnut Kernel, 
Groundnut in Shell and Carda. 
mom (Res.) Adopted (1-.7-4.-77), 
117-41. 

HAJARNAVIS, SHRI R. M.: 

Obituary Reference Death of (Vol. I, 
28-3_77). 11-111. 

HALDIA COMPLEX: 

Industries in Haldia Complex ll-
6-4-77), 39-40. 

HARVESTERS: 

Production of Harvesters (I-B-4-
77), 74.75. 

HATHI COMMITTEE: 

Im1)lementation of RecommendatIons 
of Hathi Committee (I-5-4-'/7). 
2-6. 

HOUSING COLONIES: 

Regularization of Unauthorized colo. 
__ ni~s 0-7-4-77), l-ll. 

298 LS-2 

HOUSING SITES: 

Allotment of House sites in Anda. 
mans (1-6.4·77), 44. 

IDUKKI HYDRO ELECTRIC PRO. 
JECT (1-6-4-77), 49..50. 

INCOME-TAX RAIDS: 

Income Tax Raid on the office of 
AVARD (Under Rule 377) (1-
7·4.77), 52-60. 

lNDUSTRY: 

Closure of Industries (1 .. -6-4-77), 
75. 

Decentralisation of Industries (I-
6-4.77), 117-18. 

Heavy Inaustries in Dharampuri 
District (1-6-4-77), 51-52. 

Industries in Andaman and Nico. 
bar Island3 (1-6.4.77>, 72. 

Industry in Chittoor District (1-
6-4-77), 54. 

Industries in Haldia Com~lex ,1-
6..4·77), 38-40. 

INQUIRIES: 

Enquiries against AVARD Gnt! some 
other Organisations (St.) (1-
7-4-77), 115-16. 

Proposal of Government to o~der 
Inquiry into the Death or Dacoit 
Sunder . Singh in the custody of 
Delhi Police (St.) (1-7-4-77), 
42-44. 

Proposal of Government to order 
inquiry into the excesses \.!ummit-
ted during the perkJ of Enter-
gency (St.) (1-7.4.77), 39-42. 

INSECTICIDE(S) : 

Prices Of Insecticides (1·-5-4-77). 
49 .. 

INTRODUCTION OF MINISTERS: 
Advani, Shri La! K. (Vol. 28-3-77), 

1. 

Charan Singh, Ch'ludhuri (Vol. I. 
29·3-77), 1. 
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INTRODUCTION OF MINISTER-
Contd. 
Kaushik, Shri Purushotta\11..u (Vol. 

I, 29-3_77>, 1. 

Patel, Shri H. M. (Vol. 1-28-3-77), 
1. 

Patnaik, Shri Bijayananda (Vol. 
.1-28.3.77), 1. 

Raj Narain, Shri (Vol. T, 28-a-77), 
1. 

Shanti Bhushan, Shri l V('J 1. 
29-3-77>, 1. 

JAIN, SHRI AJIT PRASAD: 

Obvituary Reference Death Of (Vol 
I, .28-3-77), 11-15. 

~AMMU AND KASHMIR. 

Dissolution ot Jammu and Kashmir 
Assembly (A.M.) (1- 23-3-77), 
21--24, (29_3-77), 2-3, 159--240. 

JAYAPRAKASH NARAY~_N, SHID: 

Inquiry into dama~e to kidneys of 
Shri Jayaprakash Narayan (1-
6-4-77), 41. 

Debates 

Dinlyses arrangement tl'IT Shri 
Jayaprakash Narayan (1-6-4 .77), I 
92. II 

Inquiry into damage to kidneys of 
Shri Jayaprakash Narayan (1-- 1 

6_4-77), 41. I 
JOURNALISTS: 

Fixation of Interim Ratel! 01 Wagll8 
for Working Jaurnalists and non-
journalitt Newspaper EmployN'''' 
(St.) (1-1-4-77), 59-61. 

JUDGE(S): 

Transfer, Demotion and Superession 
of High Court and Supfl~me Cuurt 
Judges (1-5-4-77), 37. 

Transfer of High Court Judges 
(I-5-4-77), 67. 

• TUlDICIAL REFORMS (1-5-4-77>, 
28-30. 
i; . 

i 
! 
I 
I 
i 

I 

JUTE MILLS: 

Re-opening of Jute Mills in West 
Bengal (1-1-4-77), 1-19. 

KAUL, SHRI T. N.: 

Certain remarks by Shl'j T. ~T. KaUl 
on television net'vork in USA in 
July, 1975 (Q.O.P.) (1-1-4-77), 
19--24, (7-4-77), 11-12. 

KERALA: 

Pending Applications frOM Kerala 
(1--6_4-77), 62-63. 

Projects in K.erala (I-.t).4-77), 47. 

Setting up of a T.V. Centre in 
Kerala (1-6-4-77), 103.0-4 

Shortage Of Vana&pati in Kerala 
(1-6-4-77), 104. 

KOTTAYAM: 

Newsprint Project in Kott )yam Dis. 
trict (1-6-4-77), 51. 

KUTCH: 

Grant of Indian Citizenship to Mig-
rants to Kutch (I-C·'l-·/7), 55 ·56. 

Llt.'ENCE(S): 

Issue of Licences to West Bengal 
(1-6-4-77), 92-93. 

LITERACY: 

Government's Policy on Unlversali-
sation of literacy, improvement 
of Secondary Education, Research, 
Political victimisation m t.he De-
partment of EdUCation and Cul-
ture and removal of tp.!1trit t 'f)n.'l 
on elections to sludellt.i' Unions 
(St.) (1-5-4-77), 1 05-iJ I). 

LOK SABHA ELECTIONS: 

Complaints about malpn,dicE:s dur-
ing the Lok Sabha eiection • 
(Under Rule 377) 0-7-4-77), 
61-64, -------------.. -~ 
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LOKAYUKTA(S); 

Introduction of a Bill leI Appoint-
ment of Lokpal and Loko.-Itl1ttas 
(1-6-4-77), 121. 

LOKPAL; 

Introduction of a Bill ro,: A rpo:ut-
ment of Lokpal IUld Lokayuktas 
<I-6-4-77), 1Z1. 

MADHYA PRADESH: 

Cement Factories in Madhya Pra-
desh (1-6-4-77), 45. 

Drinking water in village>; in M.P. 
0-6-4-77), 80. 

Imposition of complete ceTlsotflibip 
on Newspapers irl MlAclhY'J l'n.-
desh (1-6-4-77), 107 ·CIS. 

MISA Detenus in MadhYa Pradesh 
<I-6-4-77), 43. 

Proposal to set up 'Il Rflnery in 
M.P. (1-5-4-77), 56. 

Special Scheme tor Backward Areas 
in Madhya Pradesh (1-6-4-77), 
86-88. 

Workers arrested in M~4dhya Pra-
desh during Emer";f>ncy (T-
6-4-77), 58. 

MADRAS HIGH COURT; 

Judges in Madras High Court (1-
5-4-77), 115-22. 

MAINTENANCE of INTERNAL 
SECURITY ACT: 

Arrests under DIR and MISA dur-
ing Emergency (1-6-4-77), 35-36. 

Employees of Sakaro Steel Plant 
detained under DIR and MISA 
<I-6-4-77), 83. 

Employees of Bhilai Steel Plant 
arrested under MISA (1-6-4-77), 
90. 

MJSIA Detenus in Madhya pradesh 
(1-6-4-77), 43. -_ .. _---

MAINTENANCE OF INTERNAL 
SECURITY ACT-contd. 
Misuse of MlSA, DIR and Sections 

107 and 109 of rpC during Emer-
gency (1---6-4-771), 78-77. 

Political DetenuB under Section 
16-A Of MlsA (1---6.,.4-77), '59-61. 

Release of persons detained under 
MISA and DIR (I-6-4-77), 98-99. 

Subsistence allowance of families of 
political persons detained und.er 
MISA (1-6-4-77), 62. 

MARUTI CAR FACTORY; 

Alleged irregularities in Maruh Car 
Factory (1-6-4-77), 119-20. 

MARUTI LTD. (1-6-4·77) ,36. 

MATTER UNDER RULE 371 (1-
4-4-77), 24-25. 

Complaints about malpractices 
. . dUring the Lok Sabha elections 

(Under Rule 377) (1-7-4-77), 
61~4. 

Income Tax Raid on the office of 
AVARD (Under Rule 377) (J_. 
7-4-77), 52-60. 

Reports that June, 1975 Proclama-
tion of Emergency was issued 
without council of Ministerr.' ad-
vice (1-31-3-77>, 19-21. 

MEMB~ OF PARLIAMENT: 

Allotm'ent of Accommodation to 
Members of parliament (st.) (1-
7-4-77), 47-49. 

MEMBERS SWORN: 

(1--25-3-77), 2--22. 
(1-26-3-7'10), I. 
(1--28-3-77), 1. 
0-29-3-77), 1. 
(I---30-3-77), 1. 
(I~I-4-77), 1. 
(1-4-4·77), 1. 
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MESSAGES FROM R.S.: 

Finance Bill, 1977: 

Returned the Bill, as .passed by 
L.S., without recommendation 
(I~-4-77), 95. 

Food Corporations (Amendment) 
Bill: 

Forwarded the Bill, as paslkd by 
R.S. (1-5-4-n), 95, 

~AGE FROM VICE-PRESIDJ!:NT: 

MC'ssage from the Vice-Prpsident 
acting as President (1-7-4-77), 
141. 

MEXICO: 

Statemen.t made bY former Minister 
of State f01' Home Affairs in 
Mexico (1-6-4-77), 91-92. 

MINISTER(a): 

Expenditure on Ministers (1-8-4-
77), 118. 

Statement made by. formp.r Minister 
of state fOr Home Affairs in 
Mexico (1-6-4-77), 91-92. 

Use Of IAF Plans by former Minis-
ter in the Ministry of Defence 
<1-6-4-77), 63. 

Debates 

Allegedly making of a policy state-
ment by the Minister of Health 
and Family Planning outside the 
HOUse re-compensation to' victims 
of forcible sterilisation (Q.O.P.) 
(I-6-4-77), 121-25. 

Conduct Of Chi~f Minister, certain 
Ministers and Officials of Andhra 
Pradesh (Pet) (1-7-4-77), 37-39. 

MOKADDEM, DR. S.: 

Wekome to the President and Vice-
President of the National Assem-
bly of Tunisia (1-4-4-77), 1. 

MOLASSES: 

Production of Molasses (1-5-4-77), 
73. 

MOTION(S): 

Address by the Vice-President act-
ing as President (M) (I-31-3-T7), 
35-168; (1-1-4-77,), 40-59~ 6]-
92; (4-4-77), 30-202; (5-4-77), 
127-74. 

NAGALAND: 

Continuance in force of the Procla-
mation in respect of Nagaland 
(Res.)-adopted (1-5-4-77), 345. 

NAGALAND BUDGET: 
See "Budget,. N"aga!and". 

NATIONAL CONSUMER PROTEC-
TION COUNCIL (1-6-4-77), 111-
12. 

NATIONAL REMOn: SENSING 
AGENCY: 

Crash Of an aircraft of National 
Remote Sensing Agency near 
Oniole, Andhra Pradellh (St) (1-
7-4-77), 60-61. 

NAXALITE(~) : 

Naxalile Prisoners (1-6-4-77), 10-
14. 

NaxaUte prisoners in West Bengal 
(I.-6-4-77), 94-95. 

NA VAL TRAINING CENTRE: 

Naval Training Centre at ChOlc:a 
(-6-4-77), 26-29, 

NEWS AGENCY(IES): 

~vernment's policy towards 'Sama-
char" (1-6-4-77), 2--4. 

Debates 
Formation and Functions "Sarna-

char" and its future (St.) (1-
7-4-77), 44-47. 

NEWSPAPER(S) : 

Advertisement of DA VP and Rail-
ways etc, to srnaller and medium 
newB'Papers 0-6-4-77), 29'-31. 

-----------------------_._--
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NtWSPAPER (S)-contd. 

Denial of Advertisement to certain 
Newspapers etc. 0-6-4-77). 5-
10. 

Favoured treatment to small news-
papers, periodicals in Vernacular 
Languages (1-6-4-77), ·{3-74. 

Imposition of complete ccnsorE,hip 
on Newspapers in Madhya Pra-
desh (1--6-4-77), 107-08. 

Nam'es of newspapers penalised 
under censorship ordel's during 
the Emergency (1--6-4-77), 77-78. 

Debates 
Fixation of Interim Rates of Wages 

fOr Working Journalists :lnd non-
journali.l;t Newspaper Employees 
(St.) (1-1-4-771, 59-61. 

Re. Matter under Rule 377 (1-4-4-
77), 24-25. 

NEWSPRINT PROJECT: 

Newsprint Project in Kottayam 
District 0-6-4-77). 51. 

NUCLEAR POWER STATION(S): 

Completion Of Nuclear power sta-
tions at Kalpakkam clnd Rana 
Pratap Sagar (1-6-4-77), 93-94. 

OBITUARY REFERENCES: 

Death of Shri A K. Gopalan 
0-28-3-77), 11-15. 

Death of Shri Ajit Prasad Jain 
(1--28-3-75), 11-15. 

Death of Shri C. Chittibabu 
(1-28-3-77), rr--15. 

Death of Shri E. V. K. Sampath 
0-28-3-77), 11--15. 

Death of Shri Fakhruddin Ali 
Ahmed, President of India (l-
26-3-77), 15--26. 

Death of Shri Nana Ramchandra 
Patel (1-28-3-77), 11-15. 

Death of Shri Narsingha Malla Deb 
(1-28-3-77). 11-15. -_._-------------------

'-. ............ 1 ~,,~ .. • I'. 

------ -.... _----_. 
OBITUARY REFERENCES--contd. 

Death of Shri P. R. Kanavclllc PaUl 
(1--28-3-77>, 11--15. 

Death Of Shri R. M. Hajarnavis 
(1-28-3-77), II-IS. 

Death of Shri sru!o Narayan, Fode-
dar (1-28-3-77), 11--15. 

Death of Shri U. N. Dhebar 
(1--28-3-77), 11--15. 

OIL & NATURAL GAS COMMIS-
SION: 

Purchase ot Cranes by ONGC from 
Demag of Germany 0-5-4-77), 
6-15. 

OIL DRILLING: 

Drilling at Bakultala and Bodra in 
West Bengal (1-5-4-77), 49. 

Drilling of Oil in Cauvery Basin (1-
5-4-77), 64. 

OIL EXPLORATION: • 
Exploration for petroleum and gas 

resources in Godavari Basin ~I-
5-4-77), 75. 

Oil Exploration in Kerala Coalt (1-
5-4-77), 62. 

OIL REFINERY (IES) : 

Proposal to set up a Refinery in 
M. P. (1-5.4-77), 56. 

ONGOLE: 

Crash of an aircraft of National 
Remote SenSing Agency near 
Ongole,. AndOra Pradesh (St.) (I-
7-4-77), 60-61. 

ORDINANCE(S) : 

Caltex (Acquisition of shares of 
Caltex Oil Refining (Indio) Limi-
ted and of the undertakings in 
India of CaJtex <India) Ltd., 
Ordinance, 1976 (St.) (1-1-4-77), 
35. 

Delhi Administration, (Amendment) 
__ Or_dinance (St.) (J-lS-4-771., 111. 
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ORDINANCE' (S)-Contd. 
Disputed Electi.:ms (Pl'itn,e Minister 

and Speaker) Orinance (St.) (1-
5-4-77), 126-27. 

East Punjab Urban Rent Restriction 
(Cbandigarh 'Amendmer:t) Ordi-
nance (St.) (1-4-4-77), 29. 

Government ot Union Territories 
(Amendment) Ordinance (St.) 
(1-5-4-77), 110, 

Petroleum Pipelines (Acquisition of 
Right of U,3er in Land) Amend-

, ment Ordinance (St.) (1-4-4-77), 
~8. 

PANEL OF CHAIRMAN: 

Announcement of (1-25-3-77), 2. 

PAPERS LAID ON THE TABLE: 

Annual Accour.ts and Statt!ments 
for delay under Major Port Trusts 
Act, 1963 0-6-4-77), 125-26. 

Annual Report and Certified Ac-
counts of Tamil Nadu Warehous:-
ing corporation, Madras for 1973-
74 and Notification under Tamil 
Nadu Warehousing Act, 1951 (1-
6-4-77), 137. 

Ar.nual Report and Review of Indian 
Institute Of Technology, New Delhi 
for 1975-76 U-4-4-77), 20. 

Annual Report and RevIew of Oil 
Industry Development Boud, New 
Delhi for 1975-76 (1-5-4-77), 80. 

Annual Report of Coal Mines, 
Labour Welfare Organisation, 
Notifications under Delhi Shops 
and Establishments, Tamil Nadu, 
Catering Establishm'entg (Arndt.) 
Act, and under Industrial Disputes 
Act, 1947 relating to Tamil Nadu 
(1-5-4-77), 90-91. 

PAPERS LAID ON THE TABLE-
Contd. 

with Audit Report (I-G-4-77), 
158-59. 

Annual Report of Indian Cour.cil 
Of Historical Research for 1974-75 
and Certified Accounts of the 
Council for 1974-75, U.G.C. (Fit-
ness of eertain Univ~r~ties for 
Grants) Audit Rules, 1976 (1-
7-4-77), 23-24. 

Annual Reports Of Ir.dian Institute 
of Management, Ahmedabad for 
1975-76 and Indian SchoOl of 
Mines, Dhanbad for 1975-76 & a 
statement (1-7_4-77), 26. 

Annual Report Of Indian Standards 
Institute New Delhi, 1975-76, Cen-
tral Silk Board Contributory PF 
(Audit) Rules, 1976" Audit£'d Ac-
counts of Central Silk Board for 
1974-75, Audit Report on 'accounts 
of RUbber Board for 1974-75 and 
Annual Report of National Co-
operative Development Corpora-
tion, New Delhi for 1975.76 (1-
6-4_77), , 139-40. 

Annual RepOrt of International Air-
ports Authority of India for 1975-
76 with Certified Accounts tor the 
year ended 31-3-76, & annual Re-
ports of Air India snd Indian Air_ 
lines for 1975-76 and certified Ac-
counts thereof 'fon 1975-76 (1-
7_4-77), 30-31. 

Annual Report of Life Insurance 
Corporation of India for the year 
ended 31-3-76 with Audited Ac-
counts and Notification.) under 
customs Act, 1962 and Central 
Excise Rules, 1944 (1-4-4-77), 21-
22. 

Annual Reports of National Insu-
rance Co., Ltd., Calcutta for 174, 
Oriental Gen'erat Insurance Co., 

Annual Reports of Development Ltd., New Delhi for 1974, New 
Council fOr Automobiles, Automo- India Ir.surance Co., Ltd. Bombay 
bile Ancillary Industries etc. for for 1975 and General Insurance 
19'1~-78. Notlftcations under Essen- Corporation Of India, Bombay for 
tial Commodities Act, 1955, R'e- 1975 with Audited Account$ and 
view. and Annual Reports of Audited Reports (1--6-4-77), 140. 
Hindultan Cable Ltd., and Bbarat 'I Annual Report of School of Plftn-
Heavy Electricals Ltd. fOr 1975·76 nlng and Architecture, New DelhI 

~ ........ -.--.-~---.------- ....... ~-.. ---..... ~- ..... --.--- .... --~- ... -..... -----. ...,.. .. ~ 
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PAPERS LAID ON THE TAB~ 

Cont(\ 
for 1975-76, and certified Ac-
counts of Jawaharlal Nehru Uni-
versity, New Delhi fOr 1974-75 
(1--7-4-77), 24. 

Annual Report of Tamil Nadu Civil 
Supplies Corporation Ltd., Madras 
for 1973-74 & a statement and 
Notifications under Tamil Nadu 
Cooperative Societies Act, 1961 
(1--7-4-77), 27-28. 

Annual Report of Technical Tea-
chers' 'Training Institute (Western 
Region) Bhopal for 1975-76 (1--
7-4-77,), 23. 

Annual Report on working and Ad-
ministration of Companies Act, 
1956 for the year 1975-76 (1--
30-3-77), 1. 

Annual Report on working of Em-
ployees P. F. and Employees 
Family Pension Scheme, fOr 1975-
76, Limestone and Dolomite Min~s 
Labour Welfare Fund (Conditions 
Of Service & Recruitment Rules, 
1976 Beedi Workers Welfare Cess 
Rules, 1977 (1--5-4-77), 93-94. 

Audit Report on Accounts of Cen-
tral Board for Prevention and 
Control of Water Pollution for 
1975-76 and Annual Report of 
DDA, for 1975-76 <1--4-4-77), 17_ 
18. 

Audit Report on Accounts of Na-
tional CounCil of International 
Research and Training for 1973-
74 with statement for delay (1--
4-4-77), 18-19. 

Audited Accounts of E.S.I.C. for 
1972-73, 1973-74 and 1974-75, Re-
views and Budget Estimates of 
E.S.I.C. for 1976-77 and 1977-78, 
a statement tor delay and !itate-
ments showing action taken on 
Assurances etc. given by Govern-
ment (1-6-4-77), 156-57. 

Budget Estimates Of D.V.C. for 
1977-78, & ,Bhakra Management 
Board (Arndt.) Rules, 1976, (1--
6-4-77), 155-56. ---.------~-----.-.-

PAPERs LAID ON THE TAB~ 
Contd. 
Central Advisory Committee for 

Lighthouses (,ProcedlU"'al) Rule~ 
1976, SeameD:;.' P.F. (Arndt.) 
Scheme, 1976, Shipping Deve1()p-
ment Fund committee (E.C.P.F.) 
Rules, 1976, Annual Reports of 
Poompuhar Shipping Corp., 
Madras for 1975 and 1976, Annual 
Reports of Shipping Development 
Fund Committee fOr 1974-75 and 
1975-76, Notifications re Tamil 
N adu Motor V'ahicles Rules and 
Statements (1_7-4-77), 12-15. 

Certified Account, of Indian Insti-
tutes of TechnololY, New Delhi 
and Madras for 1974-75 and 1975-
76 respectively and a statement 
0--7-4-77), 24. 

Certified Accounts of National Pe-
velopment Corporation, New Delhi 
for 1975-76 and of Cardamom 
Board, Ernakulam for 1975-76. 
0-7-4-77), 29-30. 

Certified Accounts of National Ins-
titute of Training in Industrial 
Engineering, Bombay for 1975-76, 
Annual Report Of Technical Tea-
chers) Training Institute (Eastern 
Region), Calcutta for 1975-76 (1-
7-4-77), 23. 

Contract Labour (Regulation and 
Abolitiollj) Rules, '1976, Metalli-
ferous Mines (Arndt.) Regulations, 
1977 and Employees State Insu-
rance (Central) Arndt., Rules, 
1976 (1-5-4-77), 94. 

Delimitation of Council Constituen-
cies (U.P.) Amendment Order, 
1976 and Notifications under Rep-
resentation of the People Act, 
1951 (1- 5-4-77), 84. 

Delimitation Of Parliamentary and 
Assembly Constituencies Order, 
1976 (1-5-4-77), 85-86. 

First Report of Sarkaria Commis-
sion, Memorandum of action 
taken and statement reo reasOM 
for not laying Hindi version of 
the Report. (1-1-4-77). 24-25. 
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PAPERS LAID ON THf TABLE-
Contd. 
Interest-tax (Amend.) Rules, 1976, 

Gift Tax (Second Amdt.) Rules, 
1976, and companies (Profits) 
Surtax (Amendment) Rules, 1977 
(1--6-4-77). 143-44. 

List of Members elected to Lok 
Sabha (1-25-3-77), 1. 

Madras City Municipal Corpora-
tion (2nd Amendment) Act, Noti-
fication under Tamil Nedu Dis--
trict Municipalities Act and 
Madurai city Municipal Corpo-
ration Act, 1971 'Bnd two state-
ments for not laying the papers 
in Hindi (1-6-4-77), 81-82. 

Madras city PoliCe (Amendment) 
Act, 1976. Notification under 
Border security Force Act, 1968 
and Central Industrial Force 
(Amendment) Rules, 1977. (1-
1-4-77). 25-26. 

Notification amending G.s.R. 652 
dated 21-6-76, under Finance 
(No.2) Act, 1971 and Nottftca-

tions under Income-tax Act, 
1961 U-6-4-77), 141-42. 

NOtification3 under Aircraft Act, 
1934 (1-7.4-77), 31. 

Notifications under All India Ser-
vices Act, 1951 (1-6-4-77). 128-
33. 

Notifications under Burmah Shell 
(AcquisitiOn of Undertakings in 
India) Act, ESo!Iential Commodi-
ties Act. orr and Natural Gas 
Commission Act (1-5-4-77), 78-
79. 

Notification under Cardamom Act, 
(1-31-3-77), 2. 

Notifications under Central Excise 
Rules. 1944 and under Customs 
Act, 1952 0-6-4-77), 145-51. 

Notification under Central Excise 
Rules, 1944, Central Excises 1lDd 
Salt Act, 1944, Tamil Nadu Gene-
ral Sales Tax Act, 1959 and 
Delhi Sales Tax ACt, 1975 (I-
7-'-77), 33-34. ----

PAPERS LAID ON THE TABLE-
Contd. 
Notifications under Companies 

Act, MonopOlies and Restrictive 
Trade Practices 'Act, Disputed 
Elections (Prime Minister and 
Speaker) Ordinance, Tamil Nadu 
Govt. NotificatiOn under Hindu 
Mal'ria::e Act, 1955 and a state-
ment (1-5-4-77), 82-83. 

Notiflcationa under Cwtoms Tariff 
Act, 1975, and under Customs 
Act, 1962 and a statement reo 
Reasons for delay in laying the 
Annual Report of UIFGlC Ltd., 
~dras for 1974 (1-29-3-77), 5-
6. 

Notifications under Delhi Sales Tax 
Act. 1975, Central Sales Tax 
(Registration and Turnover) 
(Amendment) Rules, 1976 and 

Notificatiol\3 under Central Ex-
crses and Salt Act, 1944 (1-8-4.-
77). 144-45. 

NoUfications under Essential Com-
modities Act, 1955-(1-1-4-77), 
26. 

Notification under Export (Quality 
Control and Inspection) Act, 
1963, Indian Standards Institute 
(Certification Marks) Regulations, 
195') with statement for delay 
(1-6-4-77>. 138-39. 

Notifications under General lnoJur-
ance Busineas (Nationalisation) 
Act, Notifications under Emer-
gency Risks (Goods) Insurance 
Act, Emergency Risks (Under-
takings) Act, Industrial FinanC'e 
Corporation Act, and Industrial 
Development Bank of India (1-
31-3-77), 2-4. 

Notifications under Indian Muo.seum 
Act, 1910 and Annual Report of 
U.G.C. for 1975-76 (1-4-4-77), 
21. 

Notifications Under Indian Railways 
Act, 1890, Railway Passengers 
Cancellation of Tickel.3 and Refund 
of Fares) Rules, 1976 (I-5.4. 
77), 86. 
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PAPERS LAID ON THE TABLE-
Contd. 
Notification under Indian Railways 

Act, 1890. Railway Ratel Tribu-
nal (Amendment) Rules, 1977. 
Report on progre'as in the intake 
of S.C. & S.T. in Railways during 
Half year ending 31-3-76 (I-
5-4-77), 87. 

Notification under Industries (Deve-
lopment and Regulation) Act. 
1953 (!-4-4-77), 22. 

Notifications under Industrial Dis-
putes Act, 1947, Annual Reports 
of Employees State Insurance 
Corporation and Central Board 
for Workers Education for 1975 
76 and Notificatioll'a under Em-
ployees PF and Miscellaneous 
PrOVisions Act, 1952 (1-5-+-77). 
92-93. 

Notification under Mines and Nline-
rals (Regulation and Develop-
ment) Act, 1957 (1-1-4-77>. 29. 

Notifications under Navy Act, 1957 
(.1-6.4.77), 134.35, 

Notifications under Tamil Nadu 
Agricultural Produce Market, 
Act, 1959 and statement (1-7-4-
77), 15-17. 

Notification under Tamil Nadu Chit 
Funds Act, 1961, Tamil Nadu 
General Sales Tax (Amendment) 
Act, 1976, Customs Tariff (Deter-
mination of Origin of Goods) 
under Bankok Agreement Rules, 
1976 (1-6-4-77), 140-41. 

Notifications under Tamil Nadu 
Co-operative Land Development 
Banks Act, 193+ and a statement. 
and Audit Report on Accounts of 
Tea Board for 1974-75 (1-7-4-
77), 28. 

Notifications under Tamil .Nadu 
General Sales Tax Act, 1959 and 
Tamil Nadu Amendment to 
Indian Stamp Rules, 1925 and 
statement fOr delay (1-6-4-77), 
151-54. 

PAPERS LAID ON THE TABLE-
Contd. 

1974 and statements for delay 
(1-6-4-77), 127-28. 

Notifications under Tamil Nadu 
(Payment of Salaries) Act, 1951 
and Statement ret reasons for de-
lay in laying Notifications (f-
1.4.77), 29.30. 

NotiticatiollG under Tamil Nadu 
Private Collegea (Regulation) 
Act, 1976, Annual Report of 
Indian Institute of Science, Ban-
galore for 1975-76 and a state-
ment (1-7-4-77), 25. 

Notifications under Tamil NE'du 
Prohibition Act, l!I37 and a state-
ment (1--4-4-77), 19·20. 

NotificatIOn under Urban Land (Ceil_ 
ing and Regulation) Act, 1976, 
Tamil NaduUrban Land (Ceiling 
and Regulation) Act, 1976, Tamil 
Nadu Slum areas (Improvement 
and Clearance) Act,. Tamil Nadu 
Requisitioning and Acquisition of 
Immovable Property (Amendt.). 
Act, 1977 and Notifications under 
Tamil Nadu Urban Land Tax Act, 
1966 and Statements (1-7·4-77), 
18--22. 

Notification under Wealtil Tux Act, 
157 (1--6-4-77), 143. 

Ordinances Promulgated by the 
President (Vol 1-l:!8-3_77), 15-
19. 

Presidents Acts under Tamil Nadu 
State Legislature (Detegal.Ic,n of 
Powers) Act, 1976 Notifications 
under Essential Commodities Act, 
1955 and under Rice-Milling 
Industry (Reguhtioll) Act, 1958 
(1--6-4-77), 135--37. 

Presidents Pension (Anldt.) Hules, 
1977, Notification under Delhi 
Municipal Corporation Act 
1957. a statement and 
Ministers (Allowances, Medi-
cal Treatments and other Privile-
ges Arndt., Rules, 1977 (1-6.4. 
77), 134. 

Proclamation issued 
Notifications under Tamil Nadu ernor of Jammu 

by the Gov-
and Kashmir 

Motor Vehicles Taxation Act, 0-29-3-77), 158. ---------....... ---~-.... , .... , .... ~.~. ~ ,.~., ........ "';,..' -.--:..--~ 
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PAPERS LAJn ON THE TABLE-
Contd. 

Proclamation, order and Report reo 
State of OrisSa, Proclam~oD reo 
Orissa and Gujarat and N(ltifica-
tion under Tamil Nadu Urban 
Land (Celling IUld Regulation) 
Act, 1975 (1-29-3-77), 3-4. 

Proclamation revoking Internal and 
External Emerge1lcie", Notiftca-
tions under Defence and Internal 
Security of India Act. HI7l and a 
statement and Presidents order 
under Government of Union 

Territories Act, 1963 (Vol. 1-28-
;;-77), 20-21. 

Rpilways Red Tariff (Anmt.) RuleE. 
1977 (I-6-4-77), 137_38. 

Rf'gistration Of Elections (Amdt.) 
Rules, 1977, Kerala Small indus-
tries and Developmpnt Promotion 
Corporation AmalgamatiOn order, 
li77 with a statement for not 
laying in Hindi (1-5-4.77), 
84-65. 

Report of C and AG of India for 
1975_76 UniOn Government (Civil) 
for 1976, (Commerci'il) Union 
Government Appropriation Ac-
counts (Civil) for ISiS-76, Noti-
fications under CU!ltom3 Act, 19(.2 
(1-7-4-77), 31-33. 

Report on General Elections to 
Legislature Assemblies (1971-72), 
High Court of Rajasthan (Estab-
lishment of a permanent Bench at 
Jaipur) Order. 1976, Companies 
(Acceptance of Dep'lsits) 3rd 
Amdt. Rules, 1976 and Delimita-
tion of Council establishments. 
m.p,) Amdt. Orde!', 1977 (1-7-
4-77), 22-23. 

Report reo Exemption of provisions 
of MRTP Act, for 197, and 1975 
with a statement for not laying 
in Hindi (1-5-4-77), 85. 

RtpOrts under Bankin, Companies 
( Acquisition and Transfer of 
undertakinlS) Act, 1970 lind An-
nual Report of Delhi Financial 
COn»Oration for 1875-76 0-1-4-
77), 26-29. 

PAPERS LAID ON THE TABLE--
Contd. 

Reviews and Annual Report. or 
Bharat Aluminium Co. Ltd. 
New Delhi, Bharat Gold Mines 
Ltd .• Hindustan Zinc Ltd., Udai-
pur, Hindultan Coper Ltd, Cal-
cutta for 19'75-76, Mineral Explo-
ration Cars. Ltd, Nagpur for 1973-
74, 1974-75, and 1975-76, Steel 
Authority of India Ltd. New Delhi 
for 1975-76 -nith a statement for 
delay and two statements tor not 
laying in Hindi (1-5-4-77), 89-
90. 

Reviews and Annual Reports of 
Bharat Ophthalmic Ltd. Durga-
pur, TUngabhadra Steel Products 
Ltd., Cement Corporation of India 
Ltd.. New Delhi Bharat Heavy 
Plate and Vell8els Ltd., Visakha-
patnam fOr 1975-76 (1-7-4-77), 
35-36. 

Reviews and Annual Reports of 
Central Inland Water Transport 
Corporation Ltd., Calcutta, Elec-
tronics Corpor. of India Ltd. 
Hyderabad. Indian Rare Earths 
Ltd., Bombay and Uranium Cor-
poration of India Ltd., Jaduguda 
for 1975-76 (1-6-4-77), 126.27. 

Review and Annual Reports of 
Hindustan Housing Factory Ltd., 
New Delhi for 1975-76, and Na-
tional Buildings Construction 
COl"Poration Ltd., New Delhi for 
1975-76 with certain other Papers 
in respect thereof under Com-
panies Act, 195ft, notiftcation 
under the Tamil Nadu Town and 
community Planning Act, 1971 
with a statement. Notifications 
under Delhi Urban Art Commis-
'ion Act, 19'73, (1-4-4-77), 15-
17. 

Reviews ancl Annual Reports of 
HinduE12n Machine Tools Ltd., 
Banplore TriveDi Structural 
Ltd., Naini Allahabad. Mining 
and Allied Machinery corps. Ltd. 
Durgapur and Bharat Pumps and 
Compressors Ltd. Naini Allahabad 
fOr 19'75-76 (1-7-4-77), 38 . • ..... e . .. , . •• __ fi.. .. . 



SUBJECT INDEX 21 
__ ._. ___ e_·e _____ e •.••• ·_ .. ___ _ 

PAPERS LAID ON THE TABLE-
Contd. 
Review and Annual Reports of 

Indian Oil Corpn. Ltd. Bombay, 
197570, Madras Refineries India 
Ltd Manali, Madras for year 
ending 30-6-76, Engineers India 
Ltd., New Delhi, 1975-76, Hindus_ 
tan Petroleum Ltd. Bombay for 
1975 and a statement for delay 
(1-5.4-77), 79-80. 

Review and Annual Report of 
Indo-Burma Petroleum Co. Ltd., 
Calcutta for 1975-76 0-7-4-77). 
17-18. 

Revi'ew and Annual Report of 
Modern Bakeries (India) Ltd., 
New Delhi for 1975-76 (1-4-4-
77), 15. 

Review and Annual Report Of 
Richardson and Cruddas (1972) 
Ltd .. Bombay for 1975-76 0-1-
4-77), 30. 

Reviews and Annual Reports of 
Rural Electrification Corporation, 
:-lew Delhi. National Projects 
Construction Corporation Ltd., 
New Delhi for 1975-76 ~1riftIQI 
Report of Damodar Valley Corpo-
ration with Audit Report for 
1974-75 and a statement tor delay 
(1-6-4-77). 154-55. 

Review and Annual Report o· 
State Trading Corporation of 
India, Ltd .. New Delhi for 1975_76. 
Tobacco Board (2nd Arndt.) 
Rules, 1976, Notification amend-
ing Tamil Nadu Weights and 
Measures (Enforcement) Rules, 
1967 and two statements 0-7-4-
77), 29. 

Statement for delay in laying the 
Annual Report and Accounts of 
Indian Institute of Management. 
Calcutta for 1975-76 0-7_4-77). 
25. 

Vegetable oil products procedures 
(Regulation aOd Refined Oil. 
Manufacture) Audit Order, 1977. 
Tamil Nadu Cooperative Societies 
(Arndt.) Act. 1977, Tamil Nadu 
Cooperative and Land Develop-
ment Bank (Arndt,) Act, 1977 (1-
7-4-77), 26-27. 

~-----.----....-. --~ 

PARADIP: 

Fertilizer Plant at Paradip (1-5-4-
77), 30. 

PARLIAMENT: 

Censorship on publication of pro-
ceedings of both Houses of Parlia-
ment (1-6-4-77), 38-39. 

PARLIAMENTARY DELEGATION: 

Welcome to the Parliamentary 
Delegation from Finland (1-5-4-
77), 1. 

PATIL, SRI NANA RAMCHANDRA: 
Obituary Reference: 

Death of, (Vol. 1-28-3-77>~1-
15. 

PATlL, SHRI p. R. KANAVADE: 
Obituary Reference: 

Death of, (Vol. 1-28-3-77), 11-
15. 

PENSION(S): 

Grant of pension to Freedom 
Fighters (I~4_77), 66-67. 

Increased Pension to Ex-Service-
men (1-6-4-77), 102-03. 

Payment of pension to Freedom 
Fighters (1-6-4-77), 69-71. 

PETITIONS: 
Conduct of Chief Minister, certain 

Ministers aOd official. of Andhra 
Pradesh (Pet) 1-7-4_77>. 37-39. 

PETROLEUM: 

Increase in prices of Petrol and 
Diesel (1-5-4-77), 44. 

Review of price policy of Petroleum 
Products (1-5-4_77), 55. 

PLAN, FIFTH FIVE YEAR: 

Allocation for development of Bihar 
in Fifth Plan (1-6-4-77), 57-58. 

Plan outlay for Fifth Plan (I~-4-
77), 96-97. 
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PLANNING COMMISSION: 

Resignation of Deputy Chairman. 
Planning Commission (I-6-4-77). 
31-32. \ 

POLICE: 

Alleged irregularities by Police and 
. Officers during Emergency 

period (1~-4-77), 85-86. 

Implementation o! Recommenda-
tions for Benefit of Delhi Police 
Personnel (1-6-4-77). 97-98. 

Police Firings during Emergenc~' 
(l~-4-77), 89. 

See also "Delhi Police" 

POLITICAL PRISONERS: 

Amnesty to Political Prisoners (1-
6-4-77) , 72-73. 

Pending cases of political detenus 
under DIR (1-6-4-77), 108-09. 

Political Persons arrested during 
Emergency (1-6-4-77), 76. 

Subsistence allowance of families of 
political persons detained under 
MISA (1-6-4-77), 62. 

Certain remarks by Shri T. N. Kaul 
on television net work in USA in 
July 1975 (Q.O.P.) (1-7-4-77), 
11-12. 

Immediate release of Political 
prisoners (CA) (1-5-4-77), 96-
lOS. 

See also "Detenus" 

POLITICAL VICTIMISATION: 

Government's policy on Universali-
sation of literacy. improvement of 
Secondary Education, Research, 
Political victimisation in the De-
partment of Education and' Cul-
ture and removal of restrictions 
On eJections to students' Unions 
(St) (1-5-4-77), 105-08. 

PONDICHERRY BUDGET: 
See "Bud,et, Pondicherry" 

POSTAL AND TELECOMMUNICA-
TION SERVICE: 

Some aspects of postal and tele-
communications service (St.) (1--
31~3-77), 15-18. 

PRESIDENTS ADDRESS: 

See "Vice Presidents Address' 

PRESIDENT'S RULE: 

Continuance in force of the Proc-
lamation in respect of Nagaland 
(Res)-adopted (1-'5.4-77), 

Continuance in force of the Proc· 
lamation in respect of Tamil Nadu 
(Res)-adopted (1-5.4:.77>, 175-
228. 

PRICE TAGGING SCHEME (1-6-4-
77), 152-58. 

PRIME MINISTER: 

News Item ib the Times Of India 
dated 31-3-77 reo alleged remarks 
by P.M. in respect of WOmen as 
Prime Ministers (CA) (1-4-4-77), 
23-24. 

PURULlA: 

Development of Bankkura and 
Purulia Districts (1-6-4_77), 89-
82. 

QUESTION OF PRIVILEGE: 

Allegedly making of a policy state-
ment by the Minister of Health 
and Family Planning ou&5ide the 
House re-compensation to victims 
of forcible sterilsation (1-6-4-
77), 121-25. 

Certain remarks by Shri T. N. Knul 
on television network in USA in 
Ju~y, 1975 (QOP) U-1-4-77). 
19-24. (7-4-77), 11-12. 

RADIO STATION(S): 
Setting up of a Broadcasting Station 

in Vidarbha Region (1-6-4-77), 
63-84. 

RAILWAYS: 

Advertisements Of DA VP and Rail-
ways etc. to smaller and medium 
Newspapers (1--8-4-77>, 29-31. 

.---.,-.,.----. 
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RAILWAY (S)-Contd. 

Bundelkhand 
33. 

Express (1-5-4-77), 

Development of Railways in 
~underban, Hansabad to Sealdah 
Station in West Bengal (1-5-4_ 
77), 39. 

Konkan Railway <I-5-4-77), 36. 

Survey for Emakulam Alleppey 
Coastal Railway (1-5-4_77), 41. 

RAILWAY ACCIDENT(S): 

Derailment of Mangalore-Madras 
Express at Sevur Railway Station 
(St.) 1-3]-3-77), 18-19. 

RAILWAY BRIDGES: 

Overbridges to be constructed in 
Rajasthan during Fifth Five Plan 
(1-5-4-77), 76. 

RAILWAY BUDGET: 

See "Budget Railway". 

RAILW A Y ELECTRIFICATION: 

Electrification of Katwa-Calcutta 
Railway Line (1-5-4-77), 49. 

Provision for Electrification of 
Madras-Triuvellore l..ine (1-5.4-
77), 45. 

RAILWAY EMPLOYEES: 

Harijans and Adivasis employed in 
Northeast Frontier Railway (I-
5-4-77), 42. 

Payment of Bonus to Railway Em-
ployees 0-5-4-77}, 58. 

RAILWAY LINES: 

Broad Gauge line from Barauni to 
Kntihar <I-5-4-77), 70. 

Construction of Railway Line from 
Satna to Mirzapur/Singrauli via 
Rewa 0-5-4-77), 63. 

Conversion of metre gauge lines 
into broad gauge in Vidarbha 
Region <I-5-4_77), 71. 

--_._------_._------
RAIL WA Y LINES-Contd. 

Conversion of Miraj-Latur Line 
into Broad Gauge Line (1-5-4-
77), 57. 

Conversion of Rupsa-Talband Line 
into Broad Gauge Line CI-5-4-
77), 48. 

Double Railway line between Bon-
gaon and Calcutta 0-5-4-77). 
74. 

New Railway Lines in Madhya Pra-
desh (1- 5-4-77), 64. 

New Railway Lines in Rajasthan 
(I-5-4-77), 51. 

New Railwav lines sanctioned for 
Andhra Pradesh (1-5-4-77), 74. 

Protection of Narainpur Station 
and Railway Line from Erosion 
by Ganga River (1-5-4.77), 66. 

Provision of Funds for Tirunelveli 
Kanyakumari Broad Gauge Line 
(1-5-4-77), 60. 

Rail connection between Salem and 
Trichy (1-5-4-77). 71. 

Ruilway line from Satna to Beohari 
via Rewa <1-5-4-77), 53. 

Restoration ot Old Rail Link betr 
ween Niraj and Sangli (1-5-4. 
77), 56. 

Survey report for bringing Amraoti 
on Nagpur_Bombay Trunk Line 
(1-5-4-77), 55. 

RAILWAY PROTECTION FORCE: 

Pay scales of R.P.F. Personnel (I-
5-4-77), 46. 

RAILWAY STATION (S): 

Proposal to set up new station at 
Kehunia on Northeast Frontier 
Railway (1-5-4-77), 70. 

Protection of Narainpur Station and 
Railway Line from ErosiOn by 
Ganga River 0-5-4-77), 66. -------- .,--..... -.~ ---_._-"""'--.... --_.-', .............. _. 
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Debates 
Deailm'ellt of Mangalore-Madras 

Express at Sevur Railway Station 
(St.) (1-31-3-77), 18-i9 .. 

RAILWAY WORKSHOP(S): 

Improvement of workshop at Ara-
konam (Southern Railway) (1-
5-4-77), 57. 

RAILWAY TRAINS: 

Fast Train between Delhi and 
Bombay (1-5-4-77), 37. 

Fast train from Gondia to Bombay 
V.T. (1-5-4-77), 47. 

Proposal to operate direct train 
service between Delhi and Jabal-
pur 0-5-4-77) I 77. 

Proposal to run fast traillS on metre 
gauge lines in Vidharbha Ri!gion 
(1-5-4-77 ), 72. 

RAILWAY UNIONS: 

Fresh look on Demands of Trade 
Unions of Railwaymen (1-5-4-
77), 62. 

RAJASTHAN: 

New Railway Lines in Rajasthan 
0-5-4-77), 51. 

RAMAN HYDEL PROJECT (1-5-4-
77), &5. 

RANA PRATAP SAGAR: 

Completion of Nuclear power sta-
tions at Kalpakkam and Rana 
Pratap Sagar (I-5-4-77), 93-94. 

REPORT(S): 

Report of Sarkaria Commission 
(11-6-4-77), 35, 49. 

RESOLUTION (S) : 

Appointment of High Powered 
Committee to go into certain 
conspiracy in withdrawn 0-1-4-
77), 98-147. 

RESOLUTION(S); Contd. 

Continuance in force Of the Pro-
clamation in respect Nagaland 
adopted <1-5-4-77), 228-29. 

Continuance in force of the Pro-
clamation in respect of Tamil 
Nadu-adopted (1-5-4-77), 175-
228. 

Increase in Maximum Guarantee 
Limit in Respect of Central Co-
operative Banks and the Tamil 
Nadu State cooperative Bank 
(Res.)-AdoPted (1-7.4-77), 221-
26. 

Increasing the Export Duty on 
Coffee Groundnut Kernel Ground-
nut in Shell and cardamom 
Adopted (1-7-4-77), 117-U. 

Probe into atrocities Committee 
during Internal Emergency (1-
1-4-77), 148--50. 

SAINIK SCHOOL CHITTORGARH: , 
Scholarships for students of Sainik 

School Chittorgarh (1-6-4-77), 
41-42. 

SAMACHAR: 

Government'H policy towards 
"Samachar" (Vol. I, 6-4-77), 2-4. 

De,bates 

Formation and functions of 'Sarna-
char' and its future (St.) (1-
7-4-77), 44-47. 

SAMPATH SAIN E.V.K.: 

Obituary Reference: 

Death of, (Vol. I 28-3-77), Il-
lS. I 

SARKARIA COMMISSION: 

Report of Sarkaria Commission (1-
6-4-77), 35, 49. 

SA TELLITE (S) : 

Launching of Satettite (1-6-4_77), 
112. 
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~HED~LED C~TES ~~--SCH;---'- STATEMENT-C~~td~--
DULED TRIBES: Caltex [kqui&ition of shares of 

Harijans and Adivasis employed in 
Northeast Frontier Railway (I-
5-4-77), 42. 

SCHOLARSHIP(S) : 

Scholarships for students ot Sainik 
School, Chittorgarh (1-6-4-77), 
41-42. 

SMALL SCALE INDUSTRY (IES) : 

Sick Small Scale Indu3trial Units 
(1-6-4-77), 64-66. 
See also "Industries". 

SOLAR ENERGY: 
Utilisation of Solar Energy (1-6-

4-77), nO-llI. 

SPACE STATION (S): 

Setting up of Space Stations in 
1977-78 (1-6-4-77), 98. 

SPEAKER, MR.: 

Election of Speaker (I-26-3-77), 
2-3. 

Felicitations to the Speaker (1-
26-3-77), 3-14. 

STATE LEGISLATURE(S): 

Dissolution of Jammu and Kashmir 
Assembly (Adj. M.) (1-28-3-77), 
21-24 (29-3_77) 2-3, 159-240. 

STATEMENT(S) : 

Allegedly making of a policy state-
ment by the Minister of Health 
and Family Planning outside the 
House re-compensation to victims 
of forcible sterilisation (Q.O.P.) 
(1-6-4-77), 121--25. 

Allotment of Accommodation to 
Merubers of Parliament (1--7-4-
77), 47-49. 

Caltex Oil Relining (India) Limi-
ted and of the undertakings in 
,India of Caltex (India Ltd)] Ordi-
nance, 1976 0-1-4-77), 35. 

Crash Of an aircraft of National Re-
mote Sensing Agency near On-
gola, Andhra Pradesh (1-7-4-
77), 60-61. 

Delhi Administration ( Amend-
ment) Ordinance (1-5-4-77), 111. 

Derailment of Mangalore-!Madras 
Ex.press at Sevur Ranway Station 
(1--31-3-77), 18-19. 

Disputed Elections (Prime Minister 
and Speaker) Ordinance (1-5-4-
77), 128-27. 

East Punjab Urban Rent Restric-
tion (Chandigarh Amendment) 
Ordinance (1--4-4-77). 29. 

Enquiries against AVARD and some 
other Organisations (I-7-4-77), 
115-16. 

Fixation of Interim Rates of Wages 
for Working Journalists and non-
Journalist Newspa,per Employees 
<I-1-4-77), 59-61. 

Formation and functions of 'Sarna-
char' and its future (1-7-4-77). 
44-47. 

Government of Union Territoriel 
(Amendment) Ordinance (1-
5-4-77), 110. 

Government's Policy on Univer-
silisation of Literacy. improve-
ment of Secondary Education, Re-
search, Political victimisation in 
the Department of Education and 
Culture and removal of restric-
tions on elections to Student'. 
Unions (1-5-4-77). 105-08. 

Petroleum Pipelines (Acquisition of 
Right of user in Land) Amend-
ment Ordinance U-4-4-77), 28 . ___ ~' ___ ' ____ t. _____ ._. ____ . __ .. __ _ 

• _ ....... ~. _:-... ~_. _____ c ... , 
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STATEMENT-eontd. 
Proposal of Government to order 

Inquiry into the Death of Dacoit 
Sunder Singh in the custody of 
Delhi Police (1-7-4-71'), 42-44. 

Proposal of Government to order 
inquiry into excesses co~uted 

during the period of Emergency 
0-7-4-77), 39-42. 

Some aspects of postal and tele-
communications service 0-31-3-
77), 15-18. 

STERILISA nON VICTIMS: 

Allegedly making of a policy state-
ment by the Minister of Health 
and Family Planning outside the 
House re-compensation to victims 
of forcible sterilisation (Q.O.P.) 
(1-6-4-77), 121--~~. 

STUDENTS UNIONS: 

Government's Policy on Universili-
sation of Literacy, improvement 
of Secondary Education, Re-
search. Political victimisation in 
the Department of Education and 
Culture and removal of restric-
tions on elections to Students· 
Unions (St.) (1-5-4-77), lfr5-
08. 

SUNDER SINGH DACOIT: 

Proposal of Government to order 
Inquiry into the Death of Dacoit 
Sunder Singh in the custory of 
Delhi Poliee (St.) (1-7-4-77), 
42--44. 

SUPER BAZAR(S): 

Profit/Loss of Super Bazar Bran-
ches in Delhi (I-6-4-77), 42-43. 

TAMIL NADU-<:ontd. 
Debates 

Continuance in force of the Pro-
clamation in respect of Tamil 
Nadu (Res.)-adopted (1-5-4-
77), 175-228. 

TAMIL NADU BUDGET: 
See ''Budget, Tamil Nadu". 

TAMIL NADU STATE COOPERA-
TIVE BANK: 

Increase in Maximum Guarantee 
Limit in Respect of Central Co-
operative Banks and the Tamil 
Nadu State Cooperative Bank 
(Res.) (Adopted) (1-7-4-77), 
221-26. 

TARAPUR ATOMIC POWER STA-
TION: 

Supply of uranium fuel by USA 
for Tarapur Atomic Power Sta-
tion (1-6-4-77), 74, 115. 

TEA CORPORATION OF INDIA: 

Performance of Tea Corporation of 
India upto middle of March, 1977 
0-4-4-77), 2-13. 

~OMMUNICATlrONS: 

Some aspects of postal and tele-
communications service (St.) (1-
31-3-77). 15-18. 

TELEVISION: 
Certain remarks by Shri T. N. Kaul 

on television network in USA in 
July, 1975 (QOp) (1-1-4-77), 
19-24. (7-4-77), 11-12. 

TELEVISION CENTRES: 
Setting Up of a T.V. Centre in 

Kerala (1-6-4-77), 103-04. 
See also "Doordarshan". 

SYNTHETIC RUBBER: TIME CAPSULE (I-6-4-77), 120. 

Production of Synthetic Rubber ! TIMES OF INDIA: 
(1-5-4-77). 75. i News Item in the Times of India 

TAMIL NADU: LJated 31-3-77 reo alleged remarks 
'by P.M. in respect of women as 

Election. or Tamil Nadu Assembly Prime Ministers (CA) (1--4-4-
0-5-4-77). 33. . . . 772,.-13::2.1:._. ...... . •. •. _. 

-~.~,,~._.~.~~o:::-_:--=~~~~~. ____ .---=---- . ---~-. 



8UIIJIIC1: JJtDIiX --TRIV ANDRUM: 

Introduction ot Yuva-Vani Pro-
granune at Trivandrum (1--6-4-
77). 105-06. 

TUNISIA: 

Welcome to the President and Vice-
President of the National Assem-
bly of Tunisia (1-4-4-77), 1. 

U.S.A.: 

Supply of uranium fuel by USA 
for Tarapur Atomic Power sta-
tion (1-6-4-77), 74, 115. 

Debate, 
Certain remarks by Shri T. N. Ka~ 

on television network in USA In 
July, 1975 (QOP) (1-1-4-77), 
19-24, (7-4-77), 11-12. 

UN AUTHORISED COLONIES: 
Regularization of Unauthorized 

colonies (1-7-4-77), 1-11. 
See also "Housing Colonies". 

UNEMPLOY~D ENGINEERS: . 
Reservation of Ancillary Industries 

for Unemployed Enlineers <I-
5-4-77), 58. 

UNEMPLOYMENT: 
Problem of Educated unemployment 

(1-6-4-77), 33-34. 

URANIUlI: 
Supply of Uranium by 

Tarapur Atomic Power 
(1--6-4-77), 74, 115. 

VANASPATI: 

U.S. for 
Station 

Shortage of Vanaspati in Kerala 
(1-6-4-77), 104. 

'VICE-PRESIDENT: 
Message from Vice-President acting 

as President 0-7-4-77), 141. 

VICE-PRESIDENT'S ADDRESS: 
Address by the Vice-President act-

ing as President Laid on the 
Table (Vol. 1-28-3-'17), 1-10. 

Address by the Vice-President act-
in, as President (M) (1--31-1-

77), 35--168, (1-4-77), 
81-92, (4-4-77), 30-202, 
77), 127-74. 

VIDARBHA: 

Setting up of a Broadcasting Sta-
tion in Vidarbha Region <I-6-4-
77), 63-64. 

VOTER(S): 

Alleged ,beating up of voters in 
Dendallow village in Andhra 
Pradesh (1-6-4-77), 47-48. 

WAGES: 
Fixation of Interim Rates of Wages 

for Working Journalists and non-
journalist Newspaper Employees 
CSt.) (1-1-4-77), 59--61. 

WEST BENGAL: 

Development ot Railways in Sun-
derban, HaJlllabad to Sealdah 
Station in West Bengal (1-5-4-
77), 59. 

Drilling at Bakultala and Bodra in 
West Bengal (1-5-4-77), 48. 

Drinking water to Backward Classes 
in West Bengal (I~-4-77), 46. 

Issue of Licences to West Benga; 
(I~-4-77), 92-93. 

Naxalite prisoners in West Bengal 
<I-6-4-77). 94-95. 

Proposals for double lines and halt 
stations in West Bengal (1-5-4-

77), 72. 

Rigging in Lok Sabha Election in 
West Bengal (1-5-4-77), 58. 

Debates 

Re-opening ot Jute Mills in West 
Bengal (1-1-4-77) J 1-19. 

WOMEN PRIME MINISTERS: 

News Item in the Times of India 
dated 31-3-77 reo alfe~ remaru 
by P.M. in respect ot women as 
Prime Ministers (CA) (~ 
77), 23-M. 
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A 

ABDUL LATEEF, SHRl: 
Sworn (1-25-3-77), 4. 

ADV ANI, SlIRI L. K.: 

Formation and functions of 'Sama-
char' and its future .(St) (1-7-4-
77), 44-47. 

Parliamentary Proceedinis (Pro-
tection of Publication) Bill 
lnt. (1-4-4-77), 29-30. 

Consid. (1-7-4-77), 64-67, 109-
13. 
Consid. c1. (1-7-4-77), 113-115. 
Motion to pass (1-7-4-77>, 115. 

Prevention of Publication of Ob-
jectionable matter (Repeal) Bill: 
Int. (1-4-4-77), 29. 

Consid. (1-6-4-77), 216, 294-97 
Motion to pass (1-6-4-77), 298. 

AGfARWAL, SHRI sA'NSH: 

Sworn (1-25-3_77), 14. 

AGHAN SINGH, SHR1: 
Sworn (1-25-3-77), 20. 

AHMAD, SHRI HALIMUDDN: 
Sworn (I-25-3-77) 5. 

AHMED HUSSAIN, SHRI: 
Sworn (1-25-3-77), 4. 

AHSAN JAFRI, SHRI: 
Sworn (1-25-3_77), 6. 

AHUJA. SHRI SUBHAS 

Sworn (1-25-3-77), 10. 
Government ernplbytles arrer;tedi 

under MISA and D1R (1-6-4-77) 
116. 

AKBAR JAHAN BEGUM, SlffiIMATI 
Sworn (1-25-3-77), 7. 
Dissolution of Jammu and Kashmir 

Legislative Assembly (A.M.) (1-
29-3-77), 221--31. 

ALAGESAN, SHRI O.V: 
Sworn (1-25-3-77), 14. 

ALAGESAN, SHRI O. V.-contd. 

Improvement of workshop at Ara-
konam (Southern Railway) (1-
5-4-7), 57. 

Provision for Electrification of 
Madras-Triuvellore Line (1-5-4-
77), 44. 

Report of Sarkaria Commission. 
(1-6-4-77>, 49. 

Debates 
Address by the Vice-President 

acting as PreSIdent (M) (1-31-3-
77), 146--56, (1-5-4-77), 174. 

Continuance in force of the pro-
clamation in respect of Tamil 
Nadu (Res) (1-5-4-77), 179-87, 
225. 

Caltex [Acquisition of Shares of 
Caltex Oil Refining (India) Limi-
ted and of the Undertakings in 
India of Caltex (India) Limited] 
BiIl-
Consid. (1-6-4-77), 159-64. 

D.G On Account (Tamil Nadu) 
1977-78 (1-30-3-77), 125-29. 

Disputed Elections (Prime Minister 
and Speaker) Bill 
Consid. (1-7-4-77), 183-85. 

Incr-ease in Maximum Guarantee 
Limit in Respect of Central Co-
operative Banks and the Tamil 
Nadu State Cooperative Bank 
(Re!!) (Adopted) (1-7-4-77), 
221-23. 

Tamil Nadu Budg!t 1977-78-Gen. 
Dis (30-3-77), 125-29. 

ALHAJ, SHRI M.A. HANNAN: 
Sworn (1-25-3-77), 18. 

Development of Railways in Sun-
derban, Ha11labad to Sealdah 
Station in West Bengal (1-5-4-
77), 39 

ALLURI, SHRI SUBHASH CHAN-
DRA BOSE: 
Sworn (1-25-3-77), 3. 

AWAT,. SHRI D.: 
Sworn (1-25-3-77), 13. 
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AKIN, PRO!'. R. K.: 

Sworn (1-25-3-77), 6. 

Budget General, 1 977-78-Gen. 
D1S. (Vol. I, 29-3-77), 125--28. 

Caltex [Acquisition of Shares of 
Caltex Oil Refining (India) Limi-
ted and of the Undertakings in 
India of Caltex (India) Limited] 
Bill-

Co.nsid. (1--6-4-77), 167. 

P. G. on Ac<:ount (General) 1977-
78 (Vol I, 29-3-77), 125-28. 

Performance of Tea Corporation 
of India upo middle of March, 
1977 (1-4-4-77), 11. 

ANATHAN, SHRI KUMARI: 
Sworn (1-25-3-77), 15. 

Address by the Vice-~resident 
Acting as President (M) (1-4-
4-77), 187-93. 

Continuance in force of the Procla-
mation in respect of Tamil Nadu 

0-5-4-77), 192-93. 

ANBALAGANSHRl P.: 
Sworn (1-25-8-77), 15. 

ANKINEEDU, SHRI MAGANTI: 
S'Yorn (1-25-3-77), 3.· 

ANSARI, SHRI FAQIR ALl: 

Sworn (1-25-3-77), 17. 

APPALANAIDU, SHRI S.R. A. S 
Sworn (1-25_3-77), 3. 

ARGAL, SHRI CHHABIRAM: 

Sworn (1-25-3-77), 9. 

Misuse of MlSA, D.I.R. and Sections 
107 and 109 of !PC during Emer-
gency (1--6-4-77), 76-77. 

Neyr ~il,.ay Lines in Madhya 
Prad~sh (1-5-4-77), 64, 

PEnding Cases of Political detenus 
under DIR (1--6-4..77), 108-00. 

Subsistance Allowance of families 
of.Political persons detained under 
MISA (1--6-4-77), 62. 

ARIF BEG, SHRI: 

Sworn (1-25-3-77), 10. 

Government Employees arrested 
under MISA and DIR (1--6-4-77) 
116. 

ARUNACHALAM, SHRI M: 
Sworn (1-2:i-3-77), 15. 

ARUNACHALAM, SHRl V; 

Sworn (1-25-3-77), 15. 

D.G. On Account (Tamil Nadu) 
1977-78 (1-30-3-77), 1222-25. 

Tamil Nadu Budget 1977-78 Gen. 
Dis. (1-30-3-77). 122-25. 

ASAITHAMBI, SHR! A. V. P: 
Sworn ..(:1-25-3-77), 14. 

Continuance in force of the Procla-
mation in respect of Tamil Nadu. 
(Res.) (1-5-4-77>, 215-21. 

Felicitations to the Speaker (1-
26-3-77), 12. 

ASOKARAJ, SHR,I A: 

Sworn (1-25-3-77), 15. 

Sontinuance in force of the Procla-
mation in respect of Tamil Nadu 
(Res) (1-5-4-77), 193-97. 

AUSTIN, DR. HENRY: 

Sworn (1-25-3-77), 9. 

Damage to coconut cultivation due 
to pollution (1-5-4-77), 69. 

Projects in Kerala (1-6-4-77), 47. 

Survey for Ernakulam Alleppey 
Coastal Railway (1-5-4_77), 41. 

Debates 

Address by the Vice-President 
Acling as President (M) (1-4-4 
77), 60-65, 81. 

Budget Railways 1977-78-
Gen. Dis. (Vol. 29-3-77), 83-84. 

Caltex [Acquisition of shares of 
Caltex 011 RefIning (India) Limi-



AUSTIN, DR. HENRY-contd. 
ted and of the Undertakings in 
India of Caltex (India) Limited) 
Bill-

0-5-4-77), 231-32. 
Con sid. (1-6-4-77), 189. 

Continuance in force of the Procla-
mation in respect of Tamil Nadu 
(Res) (1-5_4-77), 206-10. 

D.G. on Account (Rlys), 1977-78 
(1-29-3-77), 83-84. 

Delhi Administration (Amendment) 
Consid. (1-7 -4-77 ), 161. 

Government of Union Territories 
(Amendment) Bill. 
Consid 0-7-4-77), 143-45. 

AV ARl, SHRI GEV M.: 

Sworn (1--25-3-77), 11. 

Conversion of metre gauge lines in-
to broad gauge in Vidarbha Re-
gion (1-5-4-77), 71. t" 

Fast train from Gondia to Bombay 
V.T. (1-5-4-77), 47. 

Proposal to run fast trains an 
metre gauge lines in Vidharbha 

, Region (1-5-4-77), 72. 

Debates 

D.G, on Mcount (General) 1977-78 
(1-30-3-77), 44-47. 

General Budlet, 1977-78 Gen. Dis 
(I-30~-77), 44-47, 

BADAL, SHRI PRAKASH SINGH: 

Sworn (1-25.3-77), 13. 

Food Corporation (Amendment) 
Bill: 
Cansid. as passed by R. S. (1-
7-4-77), 204-06, 218-20. 
Motion to pass (1-7-4-77), 220. 

Increase in Maximum Guarantee 
Limit in Respect of Central 
Cooperative :Sanks and the Tamil 
Nadu State cooperative Bank 
(Res.) (,1-7-4-77), 221-25. 
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BADRI NARAYAN, SHRI A. R.: 

Sworn (1-25-3-77), B. 

BAGRI, SHRI MANIRAM: 

Sworn (1-25-3-77), 17. 

BAGUN SUMBRUl, SHRd: 

Swarn (1-25-3-77), 6. 

BAHUGUNA, SHRI H. N.: 
Sworn, (Vol. 1-28-3-77), 1. 

Caltex [Acquisition of shares of 
Caltex Oil Refining (India) Li-
miteft-· and of the Undertakings 
in lwiia of Caltex (India) Limited 
Bill: -Int. 0-1-4-77), 34. 
Consid. (I-5-ol-77), 229-31. 
(1-&-4-77), 179-90. 
Consid. cl. ':4-77), 191-20B. 
Mot' 0 pass~ amended 0-

77), 208. 

Caltex (Acquisition of shares of 
Caltex Oil Refining (India) 
Limited and of the undertakines 
in India of Caltex (India) Ltd. 
Ordinance, 1976. (St.) (:I-1-4-77), 
35. 

BAHUGUNA, SHRIMATI KAMALA: 
Sworn (1-1-4-77), 1. 

BAIRAGI, SHRI JENA: 

Swom (1-25-3-77) 12. 

BAL, SHRI PRADYUMNA: 

Sworn (1-25-3-77), 12. 

Fertilizer Plant at Paradip (I-5-4-
77), 30. 

Naxalite Prisoners (1-6-4-77), 10-
14. 

BALAK RAM, SHRI: 

Sworn (1-25-3-77), 7. 

BALKR1SHNAIAH, SHRI T.: 

Sworn (1-25-3-77). 20. 

BALBIR SINGH, CHOWDHRY: 
Sworn (1-25-3-77), 13. 

Denial of Advertisement to certaiR 
Newspapers etc. (1-6-4-77), 7. 
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BALBIR SINGH, CHOWDHRY-contd. 
Performance of Tea Corporation ot 

India upto middle ot March, !977 
0-4-4-77),12. \ 

Re-opening of Jute Mills in West 
Bengal (I-l-f-77), 11. 

Debate, 
Address by the Vice-President Act-

ing as President (M) (1-4-4-771), 
47-54. 

Obituary. reference: 

(Death ot Shri Fakhruddin Ali 
Ahmed, President of India) 
(1-26-3-77), 23. 

Prevention Of Publication of Ob~'eC
tlonable Matter (Repeal) Bill 
Consid. (1-6-4-77), 2'17-79. 

Reports that June, 1975 Proclama-
tion ot Emergency was issued 
without Council of Ministers' 
advice (Under rule 377) (1-31-3-
77), 21. 

BALDEV PARKASH, DR.: 

Sworn (1-25-.3-771), 13. 

Naxalite Prisoners (1-6-4-77), 13. 

Regularisation of unauthorised colo-
nies (I-7~-77), 9. 

Debates 
Address by the Vice-President Act-

ing as President (M) (1--4-4-77), 
134--44. 

BANTWALLA, SHRl G. M.: 
Sworn (1-25-3-77), 9. 
Address by the Vice-PreaJdent act-

ing as President (M) (1-6-4-77), 
92. 

Obituary Reference: 
(Death Of Shri Fakhruddin Ali 

Ahmed. President of india (1-
2~-3-77), 19. 

BARKATAKI, SHRlMATI RENUKA 
DEVI: 
Sworn (I-ztl-3-77), 4. 

Address by. the Vice-President act-
ing 88 President (M) (1-.')-4-77), 

1'59--63. --------- .. 

BARMAN, SHRl PALAS: 
Sworn (1-25-3-77), 18. 

RARNALA, SHRl SURJIT SINGH: 
Sworn (1-25-3-77), 13. 

BARUA, SHRI BEDABRATA; 
Sworn (I-Z5-3-77), 4. 

Address by the Vice-President act-
ing as President (M) (1-4-4-77:), 
116-23. 

BARYE, SHRI J. C.: 
Sworn (1-25-3-77), 11. 

BASAPPA, SHRI KONDAJI: 
Sworn (1-25-3-77), 8. 

BASHIR AHMAD, SHRI; 
Sworn (1-25-3-77), 17. 

Abrogation of the Constitution (42nd 
Amendment) Act (1-5-4-77>, 66. 

Amendment Of Codes of Civil and 
Criminal PrOC'edure (1-6-4-77), 
68. 

Cause. leading to the promulgation 
Of Emergency (1-6-4-77), 77. 

Deaths of detenus in jail or on 
parole during Emergency 0--6-
4-77), 17-22. 

Re-examination Of Acts passed dur-
ing Emergency by High Power 
Committee (1-5-4-77), 22-27. 

Subsistence Allowance of families 
of political persons detained under 
MISA (1-6-4-77), 62. 

Withdrawal of Cases against Dete-
nus under DIR (1-6-4-77), 68-69. 

Debates 
D.O. on Account (General) J.977-78 

(1--30-3-77), 69--75. 

Finance Bill, 1977: 
Consid. (1--31-3-77), 23-24. 
Consid. c1. (1-31-3-77), 25, 3f. 

General Budget, 1977-78-
Gen. Dis. (1--30-3·77), 69-'15. 



BASU, SlIRI CHlTTA: 
Sworn (1-25-3-77), 18. 

Implementation of Recommenda-
tions of Hathi Committee (1-5-
4-77), 4-6. 

R'eopening of Jute Mills in West 
Bengal (1-1-4-77), 5. 

Debates 
Address by the Vice-President act-

ing as Presider.t (M) (1-5-4-77), 
121l-33. 

Caltex [Acquisition of Shares of 
Caltex Oil Reftning (India) Limit-
ed and of the Undertakinis in 
India of Calt'ex (Indi~) Limited] 
Bill-
Consid. (1-6-4-77), 167-70. 

Food Corporation (Amendment) 
Bill: 
Consid. as passed by as. (1-7-4-
77), 217-18. 

BASU, SHRI DmRENDRA NATH: 

SWorn (1-25-3-77), 19. 

Double Railway line between Bon-
gaon and Calcutta (1-5-4-77), 74. 

Electrification of Katwa-Calcutta 
Railway Line (1-5-4-77), 49. 

Performance of Tea Corporation of 
India upto middle of March, 1977 
(14-4-77), 13. 

Reopening of Jute Mills in west 
Bengal (1-1-4-77), 1-19. 

Debates 

Budget Railways 197'r-'8-Gen. Dis. 
(Vol. 1- 29-3-77), 74, 54-85. 

D.G. on Account (Rlys.) 1977-78 
(I-29-3-77), 74, 84-85. 

BATESHWAR HEMRAM, SHRI: 

Sworn (1-25-3-77), 5. 

Finance Bill, 1977: 

Consid. cl. (1-31-3-77), 33-~4. 
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BERWA, SHRI RAM KANWAR: 

Sworn (1-25-3-77), 14. 

Regularisation Of Unauthorised Co-
lonies (1-7-4-77), 9-10. 

BHADORIA. SHRI ARJUN SINGH: 

Sworn (I-30-3-77), 1. 

Reported printing and numbering 
of duplicate Ballot papers b~ 
Government Press, Alipur, Cal-
cutta (CA) (1-30-3-77), 11-12. 

BHAGAT RAM, SHRl: 

Sworn (I-Z5-3-77), 13. 

BHAKTA, SHRI MANORANJAN: 

Sworn (I-25-3-71), 19. 

Allotment of House site, in Anda-
mans (1-6-4-77), 44. 

Industries in Andaman and Nicobar 
Islands (1-6-4-77), 72. 

Set up in Andaman & Nicobar !s-
lands (1-6-4-77), 71. 

BHANWAR, StHRI BHAGIRATH: 
Sworn (1-25-3-77), 10. 

BHARAT BHUSHAN, SHRI: 
Sworn (I-25-3-77), 17. 

BHATTACHARYA, SHRI DINEN: 

Sworn (1-25-3-77), 19. 

Deaths Of detenus in jail or on 
parole during Emergency (1-6-
4-77), 18. 

Denial of Advertisement to certaift 
Newspapers etc. (1-6-4-77), 5-
10. 

Reopening of Jute Mills in West 
Bengal (1-1-4-77), Il-14. 

Debates 

Caltex [Acquisition of Shares of 
Caltex Oil Reftning (India) Limit-
ed and of the Undertakings in 
India ot Caltex (India) Limited] 
Bill: 
Consid. (I-6-4-77), 164-67. 



----.-----
BHATl'ACHARYA, SHRI DINEN-

eontd. 
Delhi Administration (Al\lendment) 

Bill; 
Consid. (1-7-4-77), 163. 

Finance Bill, 1977: 
Consid. c1. (1-31-3-77), 25-31. 

BHATTACHARYYA SHRI SHYAMA-
PRASANNA: 
Sworn (1-25-3-77), 18. 
Food Corporation (Amendment) 

Bill: 
Consid. as passed by R.S. (1-7-

4-77), 216-17. 

BHEESHMA DEY, SliRI M.: 
Sworn (1-25-3-77), 3. 

BHUV ARAHAN, SHRI G: 
Sworn 0-25-3-77), 14. 

BJRENDRA PRASAD, SHRI: 
Sworn (1-25-3-77), 5. 

Regula~tion Of Unauthorised 
colonies (1-7-4-77), 6-7. 

BODDEPALLI, SHRI RAJAGOPALA 
RAO: 
Sworn (1-25-3-77), 2. 

BONDE, SHRI NANASAH1B: 
Sworn (1-25-3-77), 11. 

BOROLE, SHRI YASHW ANT: 
Sworn (1-25-3-77>, 11. 

BOROOAH, SHRI D. K.: 
Sworn CI-25-3-77), 4. 

BOSU, SHRI JYOTIRMOY: 

Sworn (1-45-3-77), 18. 

Closure of Induatri'es (1-6-4-7'1>, 
75. 

Maruti Ltd. (1-6-4-77), 36. 

Misuse of MISA, DIR and Sections 
107 and 109 of I.P.C. during 
Emergency (1-6-4-77), 76-77. 

Performance of Tea Corporation of 
India upto middle of March 1977 
(1-4-4-77), 2-13. 

BOSU, SHRI JYOTIRMOY-contd. 
Political Persons arrested durin. 

Emergency (1-6-4-77>, 'i6. 

Production Of Harvestera (I-G-4-
77), 74-75. 

Purchase ot Cranes by ONGC from 
Demag of Germany (1-5-4-77), 
6-15. 

Regularisation of Unauthoriaed 
Colonies ,1-7-4-77), 8. 

Re-opening of Jute Mills in West 
Bengal (1-1-4-77), S--10. 

Rigging in Barrackpore, Katwa, Dum 
Dum and other constittrencies 
(1-5-4-77), 59. 

Rigging in Lok Sabha Election in 
West Bengal (1-5-4-77>, 58. 

Debates 
Address by the Vice-President act-

ing as President (M) (1--31-3-77). 
75, 79-80. 

B.O.H. (1-1-4-77>, 33; (1-4-4-
77), 14. 

Certain remarks by 8hri T. N. Kaul 
On television n'etworit in USA in 
July, 1975 (QOP) <I-1-4-77), 19-
20, 22. 

Conduct of Chief Minister, certain 
Ministers and Officials of Andhra 
Pradesh (Pet.) (1-7-4-77), 37. 

Dissolution of Jammu & Kashmir 
Assembly. <A.M.) (Vo} 1-28-3-
77), 22-24; (Vol. 1-29-3-77), 2, 
190-93. 

Immediate release Of poIitlcal ,pri-
soners (CA) (1-5-4-77), 96 OS--
103, 105. ' 

Income Tax Raid on the office of 
AVARD (Under Rule 377) (1-7-
4-77), 53-55. 

Probe into Atrocities committed 
during Internal Emergency (Res.) 
(1-1-4-77), 148-50. 

Reported arrests made in connec-
tion with alleged transmission of 
important and classified' informa-
tion to Intelligence alencies of 

.,c. 



BOSt~, SH.Rd JYOTIRMOY -contd. 
certain foreign countries (CA) 
(1-31-3-77), 7-11. 

Reported printing and numbering 
of duplicate Ballot papers by Gov-
'ernment Press, Alipur, Calcutta 
(CA) (1-30-3-77), 2, 5-9. 

BRAHM PERKASH, CHAUDHURY: 
Sworn (1-26-3-77), 1. 

Delhi Administration (Amendment) 
Bill: 

Consid. (1-7-4-77), 166-68. 

BRlJ RAJ SINGH, SHRI: 
Sworn 0-25-3-77), 16 

BURANDE, SHRI GANGADHAR 
APPA: 
S~orn (1-25-3-77), 12. 

BURMAN, SHRI KIRlT BIKRAM 
DEB: 
Sworn (l-26-3-77), 1. 

CHAKRAVARTY, PROF. DILIP: 
Sworn (I-25-3-77), 18. 

Enquiry ir.to the behaviour of Press 
Censor Officials (1-6-4-77), 26. 

Debat~s 

Address by the Vice-President Act-
ing a1> Presid·ent (M) (1-4-4-77), 
177-87. 

Immediate release of political p'ri-
soners (CA) (1-5-4-77), 97. 

Reported printing and numbering 
of duplicate Ballot papers by 
Government Press, Alipur, Cal-
cutta (CA) (1-30-3-77), 5, 11. 

CHAND RAM, SHRI: 
Sworn (1-25-3-77), 7. 

Reguiarisation of Unauthorised 
Colonies (1-7-4-77), 11. 

37 
CHANDRA 

SHRI: 
SHEKHAR SINGH. 

Sworn (1-25-3-77), 20, 

CHANDRAPAL SINGH, SHRl: 
Sworn (1-26-3-77), 1. 

CHANDRAPPAN, SHRI C. K.: 
Sworn (1-25-3-77), 8. 

Closure of Industries (1-6-4-77). 
75. 

Consumption of Energy for Indus-
trial and Agricultural Production 
(1-6-4-77), 100-02. 

Fresh look on Demands of Trade 
Union (1-5-4-77), 62. 

Judicial Reforms (1-5-4-77), 27-
30. 

on Exploration in Kerala Coast 
(I-5-4-77), 62. 

Plan out-lay for Fifth Plan (1-6-
4-77), 96-97. 

Political persons arrested during 
Emergency (1-6-4-77), 76. 

Release Of persons detained Under 
MISA and DIR (1-6-4-77), 98-
99. 

Debates 

Address by the Vice-President act-
ing as President (M) (1-6-4-7,7), 
84-92. 

B.O.H. (1_1-4-77), 32. 

Increasing the Export Duty on· 
Coffee, Groundnut Kernel, Gro-
undnut in Shell and Cardam:)m 
(Res.) (1-7-4-77), 130-32. 

Parliamentary Proceedings (Pro-
tection of Publication) Bill: 

Consid. U-7-4-77), 98-101. 

CHANDRAVATI, SHRIMATI: 

Sworn (1-25-3-77), 7. 
CHANDAN SINGH, SHRI: Appointment Of Governors (1-6-4-

Sworn (1-25-3-77), 18. 77), 83-84. 

CHANDRA SHEKHAR, SHRl: Persons killed in Aircraft Crallhea 
~~! (1-25-3-77), 17:.... _____ l--~(~I-6-=.---4::.-~77:....:):...., ...:4:....6_-4_7_. ____ _ 



HAMIl INDEX 

CHARAN SINGH, CHAUDHURI-
Contd. 

Debatee 
Address by the Vice-President act-

ing as President (M) (1-6-4-77), 
79. 

CHANDRE GOWDA, SHRI D. B.: 
Sworn (1-2'5-3-77), 8. 
Increasing ~he Export Duty on 

Coffee, Groundnut Kernel. Gro-
undnut in Shell and Cardamom 
(Res.) (1-7-4-77), 120-23, 137-
40. 

CHARAN NARZARY, SHru: 
Sworn (1-26-3-77), 1. 
D.G. on Account (General) 1977-

78 (I-30-3-77},41-44. 
General gudget, 1977-78-. 

Gen. Dis. 0-30-3-77), 41-44. 

CHARAN SINGH, CHAUDHURI: 
Sworn (Vol. 1-29-3-77), 1. 
Appointm'ent of High-powered Com-

mittee to go into certain conspi-
racy (Res.) (1-1-4-77), 99, 115, 
]43-44. 

Continuance in force of the Procla-
mation in respect of Nagaland 
(Res.) (1-5-4-77), 228-29. 

Continuance in force of the Procla-
mation in respect of Tamil Nadu 
(R'es.1 (1-5-4-77), 175--77, 226-
28. 

Delhi Administration (Amendment) 
'Bill: 
Int. (1--5-4-77), 111. 
;Consid. (1-7-4-77), 161, 175·-80. 
Motion to paas (1-7-4-77>, 180. 

Delhi Administration (Amendment) 
Ordinance (St.) (1-5-4-77), 111. 

Dissolution of Jammu & Kashmir 
State LegislatiVe Assembly (A.M.) 
(VOl. 1-29-3-77), 231-37. 

Enquiries against A V ARD and some 
other Organisations (St.) (1-
7-4-77), 115-16. 

CHARAN SINGH CHAUDHURI 
-Contd. 

Int. (J-5-4-77), 108-09. 
Consid. (1-7-4-77), 142-43, 158-59. 
Consid. (1-7-4-77), 159-60. 
Motion to pass, as amended (1-

7-4-77), 160. 
Government of Union Territories 

(Amendment) Ordinance (St.) 
(1-5-4-77), 110. 

Immediate rel'ease of political pri-
soners (CA) (1-5-4-77), 97-98, 
103-105. 

Proposal of Government to order 
;nquiry ir.to the death o/. Dacoit 
~I\lnder Singh in the Custody of 
Delhi Police (St.) (1-7-4-77), 
42-44. 

Proposal of Gowrnment to order 
inquiry into £he excesses Commit-
ted during the periOd of Emer-
gency (St.) (1-7-4-77), 39-42. 

Reports that .June, 1975 Proclama-
tion of Emergency was issued 
without Council Of Ministers' 
advice (Under Rule 377) (1-31-3-
77), 21. 

Reported arrests made in connection 
with alleged transmission of im-
portant and classified information 
to Intelligence agencies of certain 
foreign countries (CA) tl-31-3-
77), 4-7, 11-14. 

CHATTERJEE, SHRI SOMNATH: 

Sworn (1-25-3-77), 18. 
Advertisements of DAVP and Rail-

ways etc. to smaller and medium 
Newspapers (1-6-4-77), 29-31. 

Debates 
Appointment of High Powered Com-

mittee to go into certain conspi-
racy (Res.) 1-1-4-77), 97. 

Budget General 1977-78 Gen. Dil. 
(Vol. 1-29-3-77), 128-36. 

D. G. on Account (General) 1977-
78 (Vol. 1-29-3-77), 128-36. 

Disputed Elections (Prime Minister 
Governm'ent of Union Territories and Speaker) Bill: 

(Amendment) Bill: Consid. (J-7-4-77), 189-9l. ------ ------,------------~----------------~----------



.------ .. _-----
CHA'ITERJEE, SHRI SOMNATH-

C07l.td. 

Parliamentary Proceedings (Protec-
tion of PUblication) Bill: 
Consid. CI-7-4-77}, 84-.a9. 

Prevention of Publication ot Objec-
tionable Matter (Repeal) Bill: 
Conaid. (1-6-4-77), 229-34. 

CHATURBHUJ, SHRI: 
Sworn (1-25-3-77), 14. 

CHATURVEDI, SHRI SHAMBHU 
NATH: 
Sworn (1-25-3-77), 17. 

Finance Bill, 1977: 
Consid. Cl. (1-31-3-77), 32. 

CHAUDHARY, SHRI MOTIBHAI R.: 
SWorn (1--4-4-77), 1. 

CHAUDHURI, SHRI TRIDIB: 
Sworn (1-25-3-77), •. 

CHAUDHARY, SHRI RUDRA SEN: 
Sworn (1-25-3-77), 16. 

CHAUHAN, SHRI BEGA RAM: 
Sworn (I-25-3-77), 13. 

CHAUHAN, SHRI NAWAB SINGH: 
Sworn 0-25-3-77}, 17. 

Chemical Test of Imported Ft'rtili-
zers (1-5-4-77>, 65. 

Closure of Industries (1--6-4-77), 
75. 

Enquiry into working of Akashvani 
(1-6_4-77), 40-41. 

Persons killed due to firing by CRP 
and BSF during Emergency (1-
6-4-77), 89-90. 

Prices Of Chemicals and Fe11ilizers 
(1-5-4-77), 34. 

CHAVAN, SHRIMATI. P.: 
Sworn (1-25-3-77), 2. 

CHAVAN, SHRI Y'ESHWANTRAO: 

CHAVAN, SHRI YESHWANTRAO-
Contd. 

Constitution (Forly-third Amend-
ment) Bill: 
Int. (11-7-4-77), 50. 

Election of Deputy Speaker (1-
1-4-77), 35-36. 

ElectiOn Of Speaker (M.) (1-26-3-
77), 2. 

Fel~tations to the Speaker (L-
26-3-77), 4-5. 

Obituarw Reference: 
(Death of Shri Fakhruddin Ali 

Ahmed, President of India) (1-
26-3-77), 16-17. 

CHAVDA, SHRI K. 5.: 
Sworn (1-25-3-77), 6. 

CHETTRI, SHRI K. B.: 
Sworn (1-25-3-77), 18. 
Raman Hydel Pr.Gljec:t (1-6_4~77.)'. 

55. 

Shortage of staff in Nepal Unit of 
AIR (1-6-4-~7), no-HI. 

CHHETRI, SHRI CHHATRA BAHA.-
DUR: 
Sworn (I-2'5-3-77), 14. 

CHHIKKALINGAIAH, SHRI K.: 

Sworn (1-25-3-77), 8. 

CHOUDHARI, SHRI K. B.: 
Sworn (1-25-3-77), 8. 

CHAUDHARY, SHRI ISHWAR: 

Sworn (1-26-3-77), 6. 

CHOUDHURY, SHRIMA TI RASHIDA. 
HAQUE: 
Sworn (1-25-3-71>', 4. 

CHOWHAN, SHRI BHARAT' SINGH: 

Sworn (1-25-3-77), 10. 

CHUNDER, DR. PRATAP CHANDRA: 

Sworn (1-25-3-77), 2. Sworn (I-25-3-77), 18. 
Address by the VIce-President act- Government's Policy on Universali-

tlng .. President (M) ~I--31-3- sation of Literacy Improvement of 
77), 71-13. Secondary Education, Research. ---------------------------------------------



l'-'MII lNDEJC 

CHUNDER. SHRI PRATAP CHAN-
DRA-Contd. 

Political victimisation in the De-
partment of EducatiQJl "114 Cul-
ture and removal Of' restrictions on 
elections to students' UMon (St_> 
(1-5-4-77), 105-08. 

DABHI, SHRI AJIT SINH: 
Sworn (1-25-3-77), 7. 

DAMANI, SHRI S. R.: 
Sworn (1-25-3-77), 12. 

DAMAR, SHRl SOMJIBHAI: 
.SwOTn 0-25-3-77), 7. 

DANDAVATE, PROF. MADHU: 
Sworn (il-25-'3-"7"', 10. 

Appropriation (Railways) Bill, 1977: 
Int. (1-29-3-77), 8!C1. 
ConsUl . tr Metion to pass (1-
2&-3-77), 89-90. 

~propriation (Railways) Vote oa 
Account Bill, Iln7: 
Int. {1-29--3-77}, 85-aS. 

Con sid. at Motwn to pass (1-
29-3-77), 8S. 

:Bud,etllailways, 1977-7~ 

Presented (VOl. 1-28-3-77). 28-
39. 

Budget Railways, 1977-78-

Gen. Dis. (Vol. 1-29-3-77), 6S-
84. 

D.G. on Account (Rlys_), 1977-78: 
(Vol. 1-29-3-77). 68-84. 

D.G.S. CRtys.), 1976-77: 

Statement preeented (I-~2&-3-77), 
27. 

Derailment of Man,alore-Madru 
Il'xpre.s .t Sevar Railway Station 
(St.) (I-3I~3-77), IS-It. 

DANVE, SHRI PUNDALIK HARI: 

DM, SliRl S. S.: 
Swom (1-25-3-77), 5. 
Reported arrest. made in connectiol\ 

with alleged transmission of int-
portant and clalSifted informa-
tion to Intelligence agencies of 
certain foreign coulttrie. (CA) 
0-31-3-77), '-7. 

DAS. SHRI R. P.: 
Sworn (I-25-3-77), 18. 

DASAPPA, SHRI TULSIDAS: 
Sworn (I-25-3-77), 8. 

DASQUPTA. SHRI K- N.: 
SWOTn 0-25-3-77), 18. 

DAVE, SHRI ANANT: 
Sworn (1-25-3-77), 8. 

Grant of Indian Cil&zellship to w.-
rants to Kutch (1-6-4-77), 55-
511. 

DAWN, SHRI RAJ KRISHNA: 
Sworn (1-25.3-77), 18. 

DED, SHRl P. K.: 
Sworn (I~-3-77), lao 

Addr<'!1S by the Vice-Preaidefll act-
ir., as President (M) (I~-4-77). 

133-38. 

Felicitations to the Speaker (1-
26-3-77), 8. 

Obituary Reference: 
(Death of Shri Fakhruddin Ali 
Ahmed, President of India) (1-
28-3-77), 22. 

DEO, SHRl V. KISHORlt CHANDRA: 
Sworn (1-25-3-'1'7l'. 3. 

DESAI, SHRI D. D.: 
Swom (1-25-3-7'7), 7. 

DESAI, SHRI DAJIBA: 
Sworn (I-25-3-77), 12. 

DESAI, SHRI HITENDKA: 
Sworn (1-25-3--77), 7. 

Swom (1-25-3-'7T), 12. 
I (DESAI, SHRI MORARJI: 
~ Sworn. 0-25...;3-77), 2. ___ _ 



DESAI, SHRI MORARJI-Contd. 

Address by the Vice-President act-
ting as President (M) (1-31-3-
77), 76, (1---5-4-77), 163---74. 

Election of Deputy-Speaker (1---
1-4-77), 3S-3fl. 

Election of Speaker (1---26-3-77), 
2. 

Felicitations to Speaker (1---26-3-77), 
3-4. 

News Item in the Times of India 
dated 31-3-77 reo alleged remarks 
by P. M. in respect of women as 
Prime Ministers (CA) (1-4-4-77), 
24. 

Obituary Reference: 
(Death of Sh,ri Fakhruddin 

Ahmed, President of India) 
26-3-77), 15-16. 

DESHMUKH, SHRJ NANAJI; 
Sworn (1-2'5-3-77), 20. 

Ali,: 
(1- J 

.,/ 

DBSHMUKH, SHRI RAM PRASAD: 
Sworn 0-25-3-77), 17. 

DESHMUKH, SHRI SHESHRAO A.: 
Sworn (1-25-3-77), n. 

DEVARAJIAN. SHRI B.: 
Sworn 0---25-3-77), 14. 

DHARA, SHRr SUSHIL KUIlAR-
Contd. 

Debates 
Address by the Vice-President act-

ing as President (M) (1-.31-3-77), 
118-27. 

DHARIA, SHRI MOHAN: 
Sworn (1---25-3-77), 12. 

DHILLON, SliRI IQBAL SINGH: 
Sworn {I-25-3-77>, 13. 

DHONDGE, SHRl KESHAVARAO; 

Sworn (I-.26-3_77), 1. 

Allegedly making of a policy state-
ment by the Minister of Health 
and Family Planning outside the 
House re-compensation to victil'l18 
bf fOrceible sterilisation. (Q.O.P.) 
(1~-4-77). 121-22, 124. 

Parliamentary Proceedings (Prote4r-
tion of Publication) Bill. 
Consid. (1---7-4-77), 81-84. 

DHURVE, SHRI SHYAMLAL: 
Sworn (1-25-3-77), 10. 

DIGAL, SHRl SRIBATCHA: 
Sworn (1-25-3-77)., 13. 

DlGVIJOY NARAIN SINGH. SHRI: 
Sworn (1-~-3-77), 4. 

DALEY, SHRI L. K.: 
DHANDAYln'HAPANI, . SHRl V.: Sworn in (I 25 3 71) 4 

Sworn (1-25-3-77), 20. - • - , • 
DUGRA CHAND, SllRI.: 

D. G. on Accoun! (Tamil Nadu) Sworn (I~5-3-77), 7. 
1977-78 (1-30-3-77), 118-22. 

Tamil Nadu Budget 1977-78: DUTT, SHRI ASOKE KRlBHNA. 
Gen. Dis. (1-30-3-77), 118---22. Sworn (1-25-3-77), 18. 

Address by the Vice-President act-
DHARA, SHRI SUSHIL KUMAR. in, as President (14) (1-4-4-77) 

Sworn (1-25-3-77), .19.' 156-165. ' 

Deployment Of B. S. F. and CRP in ELAUCHEZHIAN. SHRI V. S.: 
States (1--6-4~77), 82. Sworn 0-25-3-77), 15 . 

IndWltri.,. in Haldia Complex (1- ENGTI, SHRI BIR.EN: 
6-4-77), 39-40. SWORN (1-25-3-77), 4. 

Pr:t.\lction of Fertilizers (1-5-4-77), FALZRIO, SHRr EDUARDO.: 
---~_·_--: ______ ....! ____ 2~worn (1-25-3-77), 19. 



NAME lNDU 

FALERIO, SHBd EDUARDO-c:ontd. 
Address by the Vice-Prelid~t Ad-

ing as President (M) (I....:.u.77). 
13--98. 

Government of Union Territorie. 
(Amendment) Bill. 
Consid. (1-7-'-77>, 147-49. 

FAZLUR RAHMAN, SHRI: 
Sworn (1-25.3-77), 20. 

FERNANDES, SHRI GEORGE: 
Sworn (1-25-3-77). 5. 

Address by the Vke..Preaident Act· 
ir.g as President (M) (1-6-4-77), 
88-115. 

Some Aspects of Postal and Tele-
communication Service (St) (1-
31-3-77), 15--18. 

GACKWOD, SHIU F. P. : 
Sworn (1-25-3.77), 7. 

GANRIT, SHRI CHHlTUBHAl : 
Sworn (1-25-3_77), 7. 

GANGA BHAKT SNGH. SHRI: 
Sworn (1-25.3-77), 16. 

GATT ANt, SHRl R. D. : 
Sworn (1-25-3-7'1), 14. 

GAWAI, SHRI D. G. : 
Sworn (1--25·3-77), 11 .. 

GEORGE, SHRl A. C.: 
Sworn (1-25-3-77), 9. 

Budget General 1977-
Gen. Dis. (Vol. I~9-3-'77), 
136-41. 

D. G. on Account (General) 1977-78 
(Vol. 1-29-3-77), 136-41. 

Income Tax Raid on the office of 
AVARD (Under Rule 377) (1-7-
4-77), 55-56. 

mcreasing the Export Duty on Co-
ffee Groundnut Kernel, Ground-
nut in Shell and Cadamom (Rei) 
(Adopted) (1-1-'-"). l7.I-2AS. 
140. 

GHOSAL, SHRI SUDHIR: 
Sworn (1-25-3-77), 19. 

GIRL SHRl S. B. : 
Sworn (1-25-3-7'1), 0\1 

GIRJ'ANANDAN SINGH, SHRI: 
Sworn (1-30_3-77), 1. 

GODE, SHRI SANTOSHRAO: 
Sworn (I-25-3-77), 11. 

GOGOI, SHRI TARUN: 
Swam (1-25-3-77), 4. 

GOMANGO, SHRl GIRIDHAR: 
Sworn (1-25-3-77), 13. 

GOPAL, SliRl K. : 
Sworn (I-25-3.77), 15. 

Drilling of OU in Cauvery Basin (1-
5_4.77), M. 

Election of Tamil Nadu Assembly 
(1-5-4-77), 33. 

Report Of Sarkaria CommissiOn (l-
6-4-77), 35. 

., Debates 
Budget Railways 1977_78-· 

Gen. Dis. (Vol 1-29-3-77), 70. 
D. G. on Account (Railways) 197'1-

78 (Vol. 1-29-3-77), 70. 

GORE, SHRlMATI MRINAL: 
Sworn (1-25-3-77), 11. 

Address by the Vice~sident ad-
ing as President (M) (1-1-4-77), 
53-59. 61-66. 

GOSWAMI, SHRIMATI PRIBHA 
GHOSH: 

Sworn (1-25.3.77), 18. 

Amnesty to political Prisoners (I--
6-4-77), 72-73. 

Deaths of detenus in jail or on parole 
during Emergency (1-6.4-77), 
17-22. 

Perform8llce of Tea Corporation of 
Indla upto middle of Karch .1Q'l7 
(I--4-~. '1'1), 'I. 



GOTKH'INDE, SHru ANNAsAHm: 
Sworn (1-25-3-77), 12. 

Convertlion ofMiraj~Latur Line into 
Broad Gauge LiRe (1-5-4-77), 57. 

Konkan Railway (1-5-4-77) 36. 

Maharashtra-Karnataka boundary 
dispute (1-6-4-'17), ". 

Payment of Pension to Freedom 
Fighters (1-6-4-77), 69-71. 

Reitoration of OU Rail1:ink between 
Niraj and Sangli (1-5-4-77),56. 

Debates 
Caltex (Acquisition of shares of 

Caltex Oil Refining (India) Ltd. 
and of the Undertakings in India 
of Caltex (India) Limited) BilL 
Consid. (1-6-4.77), 190. 
Consid Cl. (1-6-4-77), 196-97, 
202. 

Petroleum Pipelines (Acquisition of 
Right of user in Land) Amend-
ment Bill: 
Ins. (1-4_4-77), 26-27. 
Consid. Cl. (1-6-4-77), 213-15. 

GOUNDER, SHRI VENUGOPAL: 
Sworn (1-25-3-77), 14. 

GO\""INDJIW ALA, SHRI PARINAND: 
Sworn (1-25-3-77), 10. 

GOWDA. SHRI S. NANJESHA: 
Sworn (1-25-3-7'7>. 8. 

Continuance in force of the Procla-
mation in respect of Tamil Nadu 
(Res) (1-5-4-77), 211-13. 

GOYAL, SHRr KRISHNA KUMAR: 
Sworn (1-25-3-77), 14. 

GUHA, SHRI SAW AR: 
Sworn (1-26-3-77), 1. 

Causes leading to the promulgation 
of Emergency (1--8-4-77), 77. 

43 
GUHA, SHlU SAW A1t--COfttd. 

Names of newspaPers penallaed 
under censorship orders during the 
Emergency (1-6.4-77). 77-78. 

Proposal to invite Legal Opinion on 
laws adopted during Emergency 
(1--5·4-77>, 62. 

Publications of Books etc. in Justi-
fication of Emergency and 20+5 
points programme (1-6-4_77), 78-
79. 

Re-examination of Acts passed dur-
ing Emergency by High Power 
Committee (1--5-4-77). 22-27. 

Re opening of Jute Mills in West 
Benlal (1-1-4-77), 6-7. 

Setting uP' of a Commission to in-
quire into excesses during 
Emergency (1-6-4-77), 38. 

Victimisation 01. Employees during 
Emergency Period (11-5-4-77>, 60. 

Debates 

Address by the Vice-President Act-
ing as President (M) (1-4-4.77). 
63. 

Appoi.ntment Of HiJh Powered Com-
mittee to go into certain conspi-
racy (Res) (1-I-4-77), 98, 121. 

Food Corporation (Amendment) Bill. 
Consid. as passed by as. (1-'1-
4-77), 210-12. 

Immediate release ot PolitleRI Pri-
soners (CA) (1--5-4-77), 96. 

Obituary Reference (Death of Shri 
Fakhruddin Ali Ahmed, President 
of India) (1-26-3-77), 20-22. 

GULSHAN. SHRI DHANNA SINGH: 

Sworn (1-25-3·77), 13. 

GUPrA. SHRI KANWAR LAL: 

Sworn (1-25-3-77>, 19· 
Dialyses arrangement for Shri Jay- Causes leading to the promulptJon 

prakash Narayan (1--6-4-77),92. of Emergency (1-6."-'7'7), '17. 
Employees dismissed. retired and 

punished duri:og Emergency <1- Poliee Firing during Emergency (1-
5.4-77), 61.:.....~' __________ ..:6:..-4-.;;....:..77:..,:)..:.. ~89.:.... ______ _ 
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NAME INDEX 

GUPTA, SHRI KANW AR LAL--contd. 
Purchase of Cranes by ONGC from 

Demag of Germany (1-5_4-77). 

Regularization of Unauthorized co-
lonies (1_7-4-77), I-II. 

Setting up of a ConUnission to in-
quire into excesses during Emer-
gency (1-6-4-77), 38. 

Transfer, DemotiOn and Superses-
sion Of High Court and Supreme 
Court Judges (1-5-4-77), 

Debates 

Appointment of High Powered Com-
mittee to go into certain conspi-
racy. (Res) (I~1-4-77), 95-120. 
144-47. 

D. G. on Account (General) 1977-
78 (1-30.3-77), 17--23. 

Dissolution of Jammu & Kasmnlt 
Assembly (A.M.) (Vol. 1-28-3-
77), 23. 

General Budget, 1977-78-

Gen. Dis. (1-30-3-77), 17--23. 

Prevention of Publication of Ob-
jectionable Matter (Repeal) Bill. 

Consid. (1-6-4-77), 265_71. 

Reported arrests made in connection 
with alleged transmission of im-
portant and classified information 
to Intelligence alencies of certain 
foreign countries (C.A.) (1-31-3-
77), 12-13. 

GUPTA, SHRr SHYAM SUNDER: 

Sworn (Vol. 1-29-3-77), 1. 

HALDER, SHRI KRISHNA CHAN-
DRA: 

Sworn, (1-25-3-77), 19. 

Enquiry into the beheaviour of Press 
Censor Officials (1-6-5-<77), 22--26. 

Reopening of Jute Mill. in Wefi 
Bengal (1-1-4-77), 18. 

HALDER, SHRI KRISHNA CHAN-
DRA-contd. 
Setting up of Enquiry Comlnislion 

sian for Excesses ~atnmjtted by 
Officials during Emergency (1-6-
4-77), 73. 

Debates 
Government of Union Territories 

(Amendment) Bill: 
Consid. (1-1-4-77), 14~52. 

Petroleum Pipelines (Acquisition of 
Right of USSR in Land) Amend-
ment Bill-
Consid. (1-6-4-77), 209-12. 

HANDE, SHRI V. G.: 
Sworn (1--25-3-77), 11. 

HAREN BHUNIJ, SHRI : 
Sworn (I-25-3-77), 4. 

HARlKESH BAHADUR, SHRI: 

Sworn (1-25-3-77), 16. 
Disputed Elections (Prime Mlnister 

and Speaker) Bill 

Consid. (1-7-4-77), 191-93. 
HASHIM, SHRI M. M.: 

Swarm (1-25-3-77), 4. 

HAZARI, SHRI RAM SEWAK: 
Sworn (1-25-3-77), 5. 

HEERA BHAI, SHRI: 
Sworn (1-25-3-77), 14. 

HEDGE, SHRI K. S.: 
Sworn (1-25-3-77), 8. 

Address by the Vice President act-
ing as President (M) (1-31-3_77), 
50-70, (1--6-4-77), 78. 83. 

Dissolution of Jammu & KashInir 
State Legislative Assembly (Vol. 
1-29-3_77), 184-88. 

HUKAM RAM. SHRI: 
Sworn (1-25-3~77), 20. 

INDER SINGH, SHRI: 
Sworn (1-23-3_77), 7. 

JAFFER SHARIEF. SHRr C. K.: 
Sworn (1-25-3-77), 8. 



JAGANATHAN, SHRl 5.: 
Sworn (1-25-3-77), 14. 

JAGJIVAN RAM, SHRI: 
Sworn (1-25-3-77), 6. 
Felicitations tp the Speaker tl-

26-3.77). 5-6. 

Obituary reference (Death of Shri 
Fakhruddin Ali Ahmed, Pre.ident 
of India) (1-26-3-77), 17-18. 

JAIN, SHRI KACHRULAL HEldRAJ: 
Sworn (1-25-3-77), 10. 

JAIN, SHRI KALYAN: 
Sworn (1-25-3-77), 1'0. 

JAIN, SHRI MOHAN: 
Sworn <1-25-3-77), 10. 

Employees of Bhilai Steel Plant 
arrested under MlSA (1-6_4-77), 
90. 

MISA Detenus in Madhya Pradesh 
(1-0-4-77), 43. 

JAIN, SHRI NIRMAL CHAND: 
Sworn (1-25-3-77), 10. 

Executive Excesses during Emer-
gency (1-6-4-77), 90-91. 

Proposal to operate direct train 
service between Delhi and Jabal-
pur (1-5-4-77), 77. 

Workers arrested in Madhya pra-
desh during Emergency (1-
6-4-77), 58. 

JAISWAL, SHRI ANANT RAM: 
Sworn (1-25-3_77), 16. 

JASROTHA, SHRl BALDEV SINGH: 
Sworn (1-25-3-77), 7. 

JAWADE, SHRI SHRIDHAR RAO: 
Sworn (1-25-3_77), 11. 

JETHAMALANI, SHRI RAM: 
Sworn (1-25-3-77), 11. 

Address by the Vice-President Act-
ing as President (M) (1-4-4-77), 
59-60, 65-82. 

JETHAMALANI, SHRI RAM-Con"'~ 
~ 

Caltex [Acquisition of Shares of 
Caltex Oil Refining (India) Ltd. 
and Of the Undertakinp in India 
of Caltex (India) Limited] Bill: 
Consid. cl. (1--6-4-77), 191-95. 

JEYLAKSHMI, SHRlMATI V.: 
Sworn (1-25-3-77), l~. 

JOAHDER, SHRI DINESH 
CHANDRA: 
Sworn (1-25-3-77), 18. 

Government's policy towards ·'Sama. 
char" (1-0-4-77), 2--4. 

JOSHI, DR. MURLl MANOHAR: 
Sworn (1-25-3-77), 15. 
Government's policy towards "Sama. 

char" (1--6-4-77), 4. 
Launching of Satellite (1-6-4-77}o. 

112. 
Performance o~ Tea Corporation of 

India upto middle of March 1977 
(1-4-4-77>. 7·8. 

KACHHW Al, SHRI HUKAM CHAND: 
Sworn (1-25-3-77), 20. 
Denial of Advertisement to certai~ 

Newspapers etc. (1-6-4-77), 7-8. 

Judges in Madras High court (I-
5-4-77), 20. 

Performance of Tea Corporation of 
India upto middle of March, 1977 
(1-4.4-77), 5-6. 

Regularization of Unautllorised 
colonies (1-7-4-77), 5-6. 

KADAM, SHRI B. P.: 
SWOrn (1-25-3-77), 8. 
Address by the Vice-President act· 

ing as President (M) (1--1-4-77)r 
75. 

KAlLASH PRAKASH, SHRI: 
Sworn (1-25-3-77), 17. 

KADARUAPPALLI, SHRI RAMA-
CHANDRAN: 
Sworn (1-25.3-77), 8. 

KAKADE, SHRt SAMBHAJlRAO: 
Sworn (1-25-3-77), 12. 



NAME INJ)EX 

~ALDAT'E. DR, BAPU: 
Sworn (1-25-3-77), 12. 

'(A.LYANSUNDARAM, SHRI M.: 
Sworn (1-25-3-77), 15. 
Coal India Limited 0-6-4-77), 30. 
Implementation of Recommenda-

tions for Benefit of Delhi Police 
Personnel (1-6-4-77), 97-98. 

Judges in Madras High Court (1-
5-4-77), 1S-22. 

Plan outlay for Fifth Plan (1--· 
6-4-77), 96-97. 

Provision of Funds for Tirunelveli 
Kanyakumari Broad Gauge Line 
(1-5-4-77), 60. 

Setting up o! Space Stations in 
1977-78 0-6-4-77), 98. 

Debates 

Budget Railways 1977-78-Gen. Dis. 
(Vol. 1-29-3-77), 63-68. 

Continuance in force of the Procla-
mation in respect of Tamil Nadu 
(Res.) (1-5-4-77), 221-26. 

Constitution (Forty-third Amend-
ment) Bill: 
Int. (1-7-4-77), 51. 

D.G. on Account (Rlys.) 1977-78 
(Vol. 1-29-3-71), 63-68. 

D.G. on Account (Tamil Nadu) 
1'977-78 (I·-30_3-77), 138. 

Government of Union Territories 
(Amendment) Bill: 

Int. (1-5-4-77), 109, 

Immedilte release of political pri-
soners (CA) (1-5_4-'i7), 105. 

Income tax raids on the office ot 
AVARD (Under Rule 377) (1-
7-4-77), 57, 59-60, 

Increase in maximum Guarantee 
limit in respect o' Central Coop-
erative Banks and the Tamil 
Nadu State Cooperative Bank 
(Res.) (1-7-4-77), 223·24, 

News Item in the Times Of India 
dated 31-3-77 reo alleged remarks -----

KALYANSUNDARAM. SHRI M,-
Contd. 

by P.M. in respect of women as 
Prime Ministers (CA) (1--4-4-77), 
23. 

Tamil Nadu Budget 1977-78: 

Gen. Dis. (1-30-3-77), 138, 

KAMAKSHAIAH, SHRI D.: 
Sworn (1-25-3-77), 3. 

KAMATH, SHRI HARI VISHNU: 
Sworn (1-25-3-77), 10. 
Alleged irregularities in Maruti Car 

Factory (1-6-4-77), 119-20. 
Inquiry into atrocities on political 

prisoners in Jails during Emer-
gency 0-6-4-77), 58-59. 

Introduction of a Bill for appoint-
ment of Lokpal and Lokaayuktas 
(1-6-4-77). 121. 

Inv('stigation in an Alleged Assault 
on Shrl Sanjay Gandhi (1-6-4-77), 
120-21, 

Time Capsule (1-6-4-77), 12CJ. 
Debates 

Address by the Vice-President Act-
ing as President (M) (1-4-4-77), 
30-38. 

Disputed Elections (Prime Minister 
and Speaker) Bill: 
Int. (1-5-4-77), 120-21. 
Consid. (1-7-4-77), 185-91. 
Consid. c1. (1-7-4-77), 196-204. 

Tamil Nadu Budget, 1977-78: 
Presentation (Vol. 1-28-3-77), 44. 

KAMBLE, SHRI B. C.: 
Sworn (1-25-3-77), 10. 

Arrests made during Emergency 
(1-6-4-77), 79. 

Censorship on publication of pro-
ceedings Of both Houses Of Parlia-
ment (1-6-4-77), 38-39, 

KANNAN, SHRI P.: 
Sworn (1-26-3-77), 14. 
Increase in prices of Petrol and 

Diesel (1-5-4-77), 44. -----



KANNAN, SHRI P.--contci. 
Rail ~onnection between Salem and 

Trichy (1~-4-77), 71. 
Debates 

Continuance in force of the: Procla-
mation in re&pect of Tamil Nadu 
(Res.) (1-5-4-77), 177-79. 

KAPOOR, SHRI LAKHAN LAL: 
Sworn (1-25-3-77), 5. 
Reopening of Jute Mills in West 

Bengal (1-1-4-77), 15. 
Debates 

Parliamentary Proceedings (Protec-
tion of Publication) Bill: 
Consid. d. (1-7-4-77), 114-15. 

KAY, SHRl SARAT: 
Sworn (1-25-3-77), 12. 
D.G. on Account (General) 1977-78 

(I-30-3-77), 63-65. 
General Budget, 1977-78: 

Gen. Dis. (1-30-3-77), 63-65. 
KARAN SINGH, DR. 

SWOrn (1-25-3-77), 7. 
Dissolution o~ Jammu & Kashmir 

Assembly (A.M.) (Vol. 1-28-3-77), 
21., (Vol. 1-29-3-77) .. 2, 159-66, 
237-39. 

KARPOORI THAKUR, SHRI: 
Sworn (1-25-3-77), 5. 
Denial of Advertisement to certain 

Newspapers etc. (1-6-4-77), 7. 
Debates 

Address by the Vice-President act-
ing as President (M) (1-31-3-77), 
36-50. 

Government Of Union Territories 
(Amendment) Bill: 
Consid. (1-7-4-77), 152--55. 

KASAR, SHRI AMRUT: 
Sworn (1-25-3-77), 19. 
Government of Union Territories 

(Amendment) Bill: 
Consid. (1-1-4-77), 146-47. 

KAUSHIK, SHRI PURUSHOTTAM: 
Sworn (1-25-3-77), 10. 

An,ola, Andhra Pradesh. ,(SO 
(1-7-4-77),60-61. 

KHALSA, SHru BASANT SINGH: 
Sworn (1-25-3.77), 13. " 

KHAN, SHRI. GHULAM MOHAM-
MAD: 
Sworn (1-25-3-77), 15. 

KHAN, SHRI ISMAIL HOSSAIN: 
Sworn (1-25-3-77), 4. 

KHAN, SHRI MAHMUD ALI: 
Sworn (1-25.3-77,), 17. 

KHAN, SHRr MAHMOOD HASAN 
Sworn (1-25-3-77), 17. 

KHAN, SHRI MOHD. SHAMSUL 
HASAN: 
Sworn (1-25-3-77), 16. 

KHRIME, SHRI RISHIN'n KHAN 
DU: 
Sworn (1-25-3-77), 19. 

KISHORE LAL, SHRI: 
Sworn (1-25-3-77), 19. 
Delhi Administration (Amendment) 

Bill: 
Consid. 0-7-4-77), 172-75. 

KISKU, SHRI JADUNATH: 
Sworn (1-25-3-77), 19. 

KODIYAN, SHru P. K.: 
Sworn (1-25-3-77), 9. 

AKASHVANI AND DOORDARSHAN 
AS AUTONOMOUS CORPORA-
TION (16-4-77), 40. 
Setting up of Atomic PoweT Pro· 

jects (1-6-4_77), 103. 
Debates 

Address by the Vice-President Ac-
ting as President (M) (1-4.4-
77), 82-87. (1.-6-4-77), 92-97. 

KALANTHAIVELU, SHRI R.: 
Sworn (.1-25-3-77), 15. 
Continuance in force of the Pro. 

clamation in respect of Tamil 
Nadu (Res.) (l~-4-77), 213-15 

KOLUR, SHRI RAJSHEKHAR: 
Sworn (1-25-3-77), 8. 

KOSALRAM, SHRI K. T.: 
Sworn (1-25-3-77), 15. 
Price Tagging Scheme (1-6-4-'1'1). 

52-53. 
Crash of an aircraft of National 

Remote SUsing Agency near 
------------------------------~ 



KATRASHE'rl'l SHRI A. K.: 
Sworn (1-25-3-77). 8. 

KRISHNA KANT. SHRI: 
Sworn (1-~-3-77). 19. 
Naxalite Prisoners (1-6-4-77). 12. 

ICKtsHNAN, SHRI G. Y.: 
Sworn (1-25-3.77>, 20. 

KRISHNAN, SHRlMATI PARVATHl: 
Sworn (I-25·3-77). 20. 

Consumption of Energy for Indus. 
trial and Agricultural Production 
(1-6-4-77). 1~2. 

In.:reased Penaion to Ex-Service-
men. (1-6-4-77). 102-03. 

Naxalite Prisoners (1-6-4-77), 10-
14. 

Political persons arrested during 
Emergency (1-6-4-77). 76. 

Release of persons detained under 
MISA and DIR. (1-6.4-77). 98-
99. 

. Debates 
Budget. Railways 1977-78-

Gen. Dis. (I-29-3-77), 13-17. 84 

Caltex [Acquisition of Shares of Cal-
tex Oil Refining (India) Limited 
.nd of the Undertakings in India 
of Caltex (India) Limited] Bill-
Consid. (1-6-4-77) • 170-72. 

Continuance in force of the Procla. 
mation in respect of Tamil Nadu. 
(Res) (1-5-4-77). 187-92. 

D. G. on Account (Rlys.) 1977-78 
(Vol. 1-29-3-77), 13-17, 84. 

Election of Deputy Speaker (1-1-
4-77), 36-37. 

Velicttations to the Speaker (1-
26-3-77), 9-10. 

.News Item in the Times of India 
dated 31-3-77 reo alleged remarks 
by P. M. in respect of women as 
Prime Ministers (CA) (1-4-4-77), 
23-24. ----'----

OBITUARY REFERENCE: 
(Death at Shri Fakhruddin Ali 

Ahmed, President of India (1-26-
3.77), 20. 

KRISHNAPPA, SHRI M. V.: 
Sworn (1-25-3-7'1), 8. 

KUNDU, SHRI S. ' 
Sworn (1-25-3-77). 12. 

Conversion of Rupsa-Talband Line 
into Broad Gauge Line (1-5-4-
77), 48. 

Enquiry into the behaviour of Press 
CenSOr OfficialB (1-6-4-77), 24. 

Executive Excesses durini Emer-
gency (1-6-4-77). 90-91. 

Inquiry into damage to kidneys of 
Shri Jayaprakash Narayan (1-
6-4-77), 41. 

Naval training Centre at Chilka 
(1-6-4-77), 28. 

Reopening of Jute Mills in West 
Bengal (1-1-4-77), 17 . 

Statement made by former Minis-
ter of State for Home Affairs 
Mexico. (1-6-4-77), 91.92. 

Debates 

Address by the Vice-PresideD Ac-
ting as President(M) (1-4-4-77) 
58-59. 

Budget Railways, 1977-78-
Gen. Dis, (Vol-I. 29-3-77), 20-
26. 

D.G. On Account (Rlys.) 1977-78 
(Vol.-I. 29-3-77), 20-26. 

Parliamentary Proceedings (Pro-
tection of Publication) BllI: 
Consid (1-7-4-77), 107-08. 

Petroleum Pipelines (AcquiSition 
of Right of user in land) Amend-
ment Bill: 

Consid (1-6-4-77). 235-39. 

KUNHAMBU. SHRI K.: 
Sworn (1-25-3.77), 9. 
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XUNHAMBU, SHRr IC.-Ccmtd. 

Pending Applications tram Kerala 
(1-6-4-77>, 82-68. 

ICUREJ:L ,SHRI JW ALA PRASAD: 
Sworn (1-25-3-77), 17. 

KUREEL, SRRI R. 1..: 
Sworn (1-?5-3-77), 20. 

KUSHWAHA, SHRI RAM NARESH: 
Sworn (!-U-3-77), 16: 

Enquiry into the behaviour of 
Presl Censor 01!lcials (1-6-4-77), 
26. 

Debate. 
Address by the Vice-President 

Acting as President (M) (1-4-4-
77), 60 

LAHANU, RHIDAVA, SHRI: 
Sworn (1-25-3-77), 11. 

LAKKAPPA SHRI K.: 
Sworn (!-~5-3-77), 8. 

Denia: of Advertisement to certain 
New'Jpapl"r'l etc (1-6-4-77), 8-
9. 

Re-elCami,,!8tion of Acts passed 
during Emergency by High 
Power Comniittee (11-5-4-77), 
25-~7. 

Regutarisation of Unauthorised 
Colonies (1-7-4-'77), 10. 

Re-opening of Jute MUls in West 
Beng'll 0-1-4-77), 14-15. 

Debates 
Address by the Vice-President ac-

tIng as President (M) (1-1-4-
77), 45· -i'3. 

Conduct of Chief Minister, certain 
Ministers and officials of Andhra 
Pradesh 0-7-4-77>, 38. 

Delhi AcltI'inistration (Amend-
ment Bill: 
Consid. (1-7-4-77). 168-70. 

Disputed Elections (Prime Minister 
and Speaker) Bil1l: . 
Consid. (1-7-4-77), 197. 

LAKKAPPA, SHRI K.-Contd. 
Food. Corporation (Amendment) 

Bil! 
Co'l'.lld. ill passed by B.s. (I-7-

4-77), 212-13. 

LAKSHMINARAYANAN, SHm lIB: 
Sworn '!-'l5.a-77), 14; 

LaI, S!1~1 S. S. : 
Sworn (1-25-3-77), 20. 

LALJI !3"~I, SHaI: 
SWOt., (1-~5-3-77), 14. 

LALU PR!~S.\D, SOl: 
SWO:-Il (1--:5-3-77), 5. 

LASKAH, SHRl NIHAR. 
Sworn (1-25-3-77), 5. 

LIMAYE, SHBt MADHU: 
Sworn \ i- 25-3-77). 5. 

Naxalite Prisoners (1-6-4-77'>, 14. 

Purchase of Granes by ONGC from 
Demag of Germany (1-5-4-77). 
13. 

Debates 

Address by the Vice_President 
acting as President (M) (1-31-3-
77) 74-75, 82 (1--4-4-77), 119 
121:22. 

Appoinment of High powered Com-
mitee to go into certain conspi-
racy (Res) (1-1-4-77), 94-96, 
114, 116, 121, 125--37. 

Certain remarks by Shri T. N. Kaul 
on television network in USA in 
July, 1975, (QOP), (1-1-4-77) 
20-23. 

Disputed Elections (Prime Minister 
and Speaker) Bill: 
Int. (1-5-4-77), 117--19. 

Dissolution of Jammu & Kashmir 
State Legislative Assembly 
(A.M.) (Vol. I, 29-3-77), 166-
78. 

LYNGDOH, SHRI HOPING STONE: 
Sworn (1-29-3-77), 1. -----
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MACHHAND. saRI RAGHUBIR 
SINGH: ' 
Sworn <I-25-S-77), 9. 

MAGAR, SHRI ANNASAHEB: 
Sworn (1-25-3-77), 12. 

MAHALA SHRI, K. L.: 
Sworn (1-25-3-77), 13. 

MAHALE, SHRI HARISHANKAR: 
Sworn (1-25-3-77), 11. 

MAHATA, SHRI C. R.: 
Sworn (1-25-3-77), 19. 

MAHILAL, SHRI: 
Sworn <I-25_3-77), 15.' 

MAHISHI, DR. SAROJINI: 
Swor;} (1-25-3-77), B. 

MAlTI, MISS ABHA: 
Sworn 0-25-3-77), 19. 

MAKKASAR, CHA UDHARI HARI 
RAM: -

Sworn (1-25-3-77), 7. 

MALHOTRA:, SHRI VJJAY KUMAR: 
Sworn (I-25-3-77), 19. 

Delhi Administration (Amend-
ment) Bill : 
Consid. (1-7-4-77), 163-66. 

MALIK, SHRI MUKHTIAR 
SINGH: 
Sworn (1-25_3_77), 7. 

MALLANNA, SHRI K.: 

Sworn (1-25-3-77), 8. 
Advertisements df DA VP and 

Railways etc. to smaller and 
medium Newspapen (1--6-4-77), 
30. 

MALLICK, SHRI RAMA CHANDRA: 

Sworn (1-25-3-77), 12. 

Deaths of detenus in jail or on 
parole during Emergency (1-
6_4-77), 22. 

Judges in Madras High Court 
(1 5-4-77), 1'1-22. 

MALUKARJUN aHRI: 
Sworn (1-25-3-77), 4. 

MANDAL, SHRI BRINDHYESH-
WARI PRASAD: ; 

Sworn (1-28-3-77), 1. 

MANDAL, DANIKLAL: 

Sworn (1-25-3-77), 5. 

MANDAL. SHRI MUKUNDA: 

Sworn (11-25,3-77), 18. 

MANE, SHRI SHANKRARAO: 
Sworn (1-25-3-77), 12, 

MANGAL DEO, SHRI: 
Sworn 0-25-3-77). 16. 

MANKAR, SHRI LAXMAN RAO: 
Sworn 0-25-3_77), 11. 

MANOHAR LAL, SHRI: 
Sworn 0-25-3-77), 17. 

MANOHAR LAL, SHRI 

Judges in Madras High Court (1-
5-4-77), 18-22. 

Purchase of Cranes by ONGC from 
Demag of Gennany (1-5-4-77), 
14-16. 

Reopening of Jute Mills in West 
Bengal (1-1-4-77), 18-19. 

Debates 

D. G. on Account (GeneraJ) 1977-
78 (1-30-3-77), 47-56. 

General Budget, 1977.78-0eneral 
Dis. (1-30-3-77), 47---56. 

MATHEW, SRRI GEORGE: 

Sworn (1-26-3-77>. 1. 

Felicitations to the Speaker (1-26. 
3-77), 7. 

MATHUR SHRl JAGDlSH PRASAD: , 
Sworn (I~-3-77), 13. 



------.-----
MATHUR, SHRl JAGDISH PRASAD 

·-Contd. 
Address by the Vice President act-

ing as President (M) (1-31-3-
77), 98-107. 

MAVALANKAR, PROF. P. G.: 
Sworn (1..:...25-3-77), 6. 
Enquiry into the behaviour of Press 

Censor Officials (1-6-4-77). 25. 
Re_examination of Acts passed dur-

ing Emergency by High Power 
Committee (1-5-4-77), 26-27. 

Regularization of unauthorised colo-
nies (1--7-4-77), 5. 

Debates 
Budget-Railways 1977-78 Gen. Dis. 

(1-29-3_77), 75. 
D.G. on Account (General) 1977-78 

0-30-3-77), 56-63. 
D.G. on Account (Rlys.), 1977-78 

(1-29-3-77), 75. 

Enquiries against AVARD and some 
other Organisations (St.) (1-7-4-
77), 116. 

Felicitations t6 the Speaker (1-26-
3-77), 8-9. 

General Budget, 1977-78 Gen. Dis. 
(1--30-3-77), 56--63. 

Parliamentary Proceedings (Protec-
tion of Publication) Bill Consid. 
(1-7-4-77), 101-04. 

Prevention of Publication of Objec-
tionable Matter (Repeal) BUl 
(Consid.) (1_6-4-77). 248-54. 

MAYATHEVAR, SHRI K.: 
Sworn (1-25.3-77). 15. 
Judges in Madras High Court (1-

5-4-77), 18. 
D.G. on Account (Tamil Nadu) 

1977-78 (~-30-3.77), 129-33. 

Obituary Reference (Death of Shri 
Fakhruddin All Ahmed, Presi-
dent of India) (1-26-3.77), 18-
19. 

Petroleum Pipelines (Acquisition 
ot Right ot USSR in Land) Am-

SI 

MA YATHEVAR, SHRl K.-Contd. 
endment BiP Consid. (I-6.4-77),. 
222-25. 

Tamil Nadu Budget 1977_78-Gen. 
Dis. (1....;30-3-77), 129-33. 

MEDURIA, SHR! NAG ESWARA RAO: 
Sworn (1-25-3-77), 3. 

MEERZA, SHRI KAZl,M ALI: 
Sworn (1-25.,3-77), 18. 

MEDURI, SHRI NAGESHWARA. 
RAO: 
Sworn (1-25-3-77), 7. 

MHALGI, SHRI R. K.: 
Sworn (1-25-3-77), 11. 

Fresh look on Demands of Trade . 
Unions of Railwaymen (1-5-4. 
77), 62. 

News item relating to Sanjay Gan-
dhi (1-6-4-77), 41. 

MIRDHA, SHRl NATHU RAM: 

Sworn (1-25-3_77), 20. 

Address by the Vice-President .Act-
ing as President (M), (1-4-4.77), 
38-47. 

Government of Union Territories 
(Amendment) Bill Consid. (1-
7-4-77), 155-58. 

Increasing the Export Duty on 
Coffee, Groundnut Kernel, 
Groundnut in Shell and Carda. 

mom (Res.) (Adopted) (1-7-4·77) 
134.35. 

MIRI. SHRI GOVIND RAM: 
Sworn (1-26-3-77), 1. 

MISHRA, SHRI G. S.: 
Sworn (1-25-3-77). 10. 

MISHRA, SHRl JANESHWAR: 
Sworn (1-25-3_77), 17. 

B.O.H. (1-1-4-77), 32-33. 

MISHRA, SHRI SHY AMNANDAN: 
Sworn (1-25.3-77), 5. 

Denial of Advertisement to certain· 
Newspapers etc. (1-6 .... -77). 8, 
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Debates 

Address by the Vice-President act-
ing as President (M). (1--5_4-77), 
129. 

B.O.H. (1-4-4-77), 14. 

. Complaints about malpractices dur-
ing the Lok Sabha elections (Un-
der Rule 377) (1-7-4-77), 61~4. 

Disputed Elections (Prime Minister 
and Speaker) Bill Int. (1-5-4-77), 
112-15; 125. 

:Dissolution of Jammu and Kashmir 
Assembly (A.M.) (1-28-3-77>, 
22-23; 
(1-29-3-77), 216-21. 

In.mediate release of Political Pri-
soners (C.A.) (1-5-4-77), 105. 

Income tax raids on the office of 
AVARD (Under Rule 377). (I-
7-4-77), 58. 

R!:!porb that June, 1975 Proclama-
tion of Emergency was issued 
without Council of Ministers' ad-
vice (Under rule 377), (1-31-3-
77), 19--21. 

MODAK, SHRI BIJOY (Hooghly): 
Sworn (1-25-3-77), 19. 

MOHANARANGAM. SHRl R: 
Sworn (1-25_3-77), 14. 

Budget Railways: 
Gen. Dis. (1-29-3-77), 55-58. 

. Continuance in force of the Procla-
mation in respect of Tamil Nadu 
(Res.) (1-5-4-77), 204-06. 

D.G. on Account (Rlys.), 1977-78. 
(Vol. 1-29-3-77), 55-58. 

MOHD. HAYAT ALI, SHRI: 
Sworn (1-25-8-77), 18. 

MOHSIN, SHRI F.R.: 
Sworn (1-25-3-77). 8. 

.MONDAL, SHRI BUOY: 
S;eorn (1-25-3-77), 19. 

_. ________ ... ___ • ________ -0_ ~. 

MONDAL, SHRI BIJOY -contd. 
Development of Bankura and Puru_ 

lia Districts (.1--6-4-77), 80-83. 
Drinking water to Backward Clu- , 

BeS in West Bengal (1--6-4_77). 
46 . 

MUKHERJEE, SHRI SAMAR: 
Sworn (1-25-3-77), 18. 

Grievances of staff Artistes of 
A.I.R. (1-6-4-77), 111-17. 

Budget Rai!ways 1977-78: 
Gen. Dis. (Vol. 1-29-3-77), 81-
35. 

D.G. on Account (RlYI.> 1977-78. 
(I-29-3-77), 811--35. 

Election of Deputy;.speaker (1-1-
4_77>, 36. 

Felicitations to the Speaker (1-26-
3.77). 8. 

Obituary Reference (Death of Shri 
Faghruddin Ali Ahmed, (Presi-
dent of India) (1-26-3-77>, 18. 

MULTAN SINGH, CHAUDHARY: 
Sworn (1-25-3-77>, 17. 

MUNDA, SHRI GOVINDA (Keonj-
har): 

Sworn (1-25-3-77>, 13. 

D.G. on Account (General) 19'17-
78 (1-30-3-77), 38-40. 

General Budget, 1977-78-

Gen. Dis. (1-30-3-77), 38-40 . 

MUNDRA, SHRI KARIA: 
Sworn (1-25-3-77), 6. 

MURAHARI, SHRI GODEY: 
Sworn (1-25-3-77), 3. 

Election of Deputy Speaker (1-
1-4-77), 35-39. 

MURMU, FATHER ~THONY: 
Sworn (1-25-3-77>, 5. 

Finance Bill, 1977: 

Consid. Cl. (1-31-3-77>, 26-27. 



MURTHY, SHRI K.1t.: 
Sworn (1-215-3-77).3. 

MURTHY. SHRI M. V. CHANDRA-
SHDtHARA: 
Sworn (1-25-3-77). 8. 

MURNGAIYAU. SHRI S. G,: 
Sworn (1-25.3-7'7). 15. 

Government's policy towards 
"Samachar" (1-6·4_77), 2-4. 

Stopping of Advertisement/Propa-
ganda reo 20-Point Prol1'amme 
(1-6.4-77), 95. 

Deb4teB 
Address by the Vice President aet· 

ing as President (M) (1-6-4-77). 
83-84. 

D.G. on Account (Tamil Nadu) 
1977-78 (1-30-3-77), 133-36. 

Tamil Nadu Budget 1977-78 Gen. 
Dis. (1-30..3-77), 133-36. 

MURUGESAN, SHRI A: 
Sworn (1-25-3-77), 14. 
Continuance in forCe of the Proc-

lamation in respect of Tamil Nadu 
(Res.) (1-5-4-77), 197-202. 

NAHAR SHRI BIJOY SINGH (Cal-
cutta North West): 
Sworn (1-25-3-77), 18. 

NAHATA, SHRI AMRIT (Pali): 
Sworn (1-25_3-77), 14. 

Dissolution of Jammu and Kashmir 
Assembly (A.M.) (1-28-3-77), 
24. 

NAIDU, SHRI P. RAJAGOPAL: 

Sworn (1-25-3-77), 4. 

Exploration fOr petroleum and eas 
resources in Godavari Basin (1-
5-4-7'7), 75. 

Geo-Thermal Power Sources ~1-
6-4-77); 109-10. 

Launching of 'Satellite (1-6-4-77), 
112. 

National Consumer Protection 
Council (1-6-l-1'7), 111-12. -- .. -------. 

NAlD~SHRIP. ~AGOPAL 
-Contd. 
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New Railway lines sanctioned for 
Andhra Pradesh (1-5-4-77), 74-

Prices of Insecticides (1-5 .... 7'7). 
49. 

Production of molasses (1-5-4-77), 
'13. 

Production of S:vmhetic Rubber 
(I-$.'-77). 75. 

Regularization of Unauthorized 
colonies (1-7-4_77), 4. 

Utilisation of Solar Energy (1-6-4-
77). 111>-11. 

Deb4tU 
Prevention of publication of objec-

tionable matter (Repeal) Bill: 
Consid. (1-6-4-77), 234-35. 

NAIK, SHR! S. H.: 
Sworn (1-25-3-77), 11. 

NAIK, SHRI V. P.: 
Sworn (1-4-4-77), 1. 

NAIR, SHRI B. K.: 
Sworn (1-25-3-77), 9. 

Address by the Vice-President act-
ing as President CM) (1-4-4-77), 
194-98. 

NAIR, SHRI M. N. GOVINDAN: 
Sworn (1-30-3-77), 1. 

NAIR, SHR! N. SREEKANTAN: 
Sworn (1-28-3-77), 1. 

NARAYANA, SHRI K. S.: 

Sworn (1-"25-3-77), 4. 

NARENDRASINOH YADVENDRA-
SINGH, SHRI: 
Sworn (1-28-3-77), 1. 

NATHU SINGH, SHRI: 
Sworn (1-25-3-77), 20. 

NATHUNI RAM. SHRI: 
Sworn (1-25-3-77), 6. 
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NATHWANI, SHBINARICNDRA p.: 
Sworn (1-25-3-77), 6. 

, Address by the Vice-President act-
ing as President (M) (1--4-4-77), 
'155. 
(1-5-4-77) , 138--44, 

Ptevention of publication of Objec-
tionable Matter (R~pea1) );lill: 
Con sid. (k6-4-77), 281-·88. 

NAYAK, SHRI LAXMI NARAYAN: 
Sworn (1-25-3-77), 10.· 
Bundelkhand Express (1-5-4-77), 

33. 
Misuse of Ml8A, DIR and Sections 

107 and 109 of I.P.C. durir.g 
Emergency (1-6-4-77), 76-77_ 

New Railway Lines in Madhya Pra-
desh (1-5-4-77), 64. 

Subsistence aHowance to DeU!nus 
(1-6-4-77), 37. 

Debates 
Address by the Vice-President act-

ing as President (M) (1-4-4-77), 
87-93. 

Felicitations to the Speaker <1-26-
3-77), 11-12. 

Parliam'entary Proceeding. (Protec-
tiim of Publication) Bill: 
Consid. (1-7-4-77), 74-78. 

NAYAR, DR. SUSHlLA: 
Sworn (1-25-3-77), 17. 

Implementation of Recommenda-
tions of Hathi Committee \1-5-
4-77), 5-6. 

Naxalite Prisoners (1-6-4-77), 14. 

Regularization Of Unautnorized colo-
nies (1-7-4-77), 7. 

NEGI, SHRI T. S.: 
Sworn (1-25-3-77), 15. 

ONKAR SINGH, SHRI: 
Sworn (1--25-3-77), 15. 

ORAON, SHRI LALU: 
Sworn (1--26.,.3-77), 6. 

FAl, SHRI T. A.: 
Swan: (I-25-3~ 17), 8. 

1U!.oPenJng of Jute Mill,s in We:5t. 
Benga] (1-1-4-77); ttl. 

Debates 
Budget, RaiIway&-1977.,78-

Gen. Di'S. (Vol. 1-29-3-.77), ~6-
31. . . 

D. G. on Account (Rlys.) .1977-78: 
(Vol. 1-::9-3-77), 26-31. 

PAJANOV, SHRI ARAVINDA BALA: 
Sworn (1-25-3-77), 19. 

Judges in Madras High Court (1-
5-4-77), 17--22. 

Budget, General-1977_7B-
Gen. Dis. (1-29-3-77>, 151-57. 

Budget, Genera]-
Gen. Dis. (1--29-3-77), 240. 

Constitution (Forty-third Amend-
ment) Bill: 
Int. (1-7-4-77),50. 

D. G. on Account (General) ]977-78 
(1-29-3-77), 151-57. 

D. G. on Account (G~nera) 1977-78 
0-29-3-77), 240. 

D.G. On Account (G'eneral) 1977-78 
(1-30-3-77), 13--17. 

D.G. on Account (Pondich~rry)· 
1977-78 (1--30-3-77), 173-80. 

Felicitations to the Speaker (1-26-
3-77), 10-11. 

General Budget, 1977-78-
Gen. Dis. (1-30-3-77), 13-17. 

Government of Union Territories 
(Amendment) Bill: 
Int. (1-5-4-77), 109-10. 

Jncom'e Tax Raid On the office of 
AVARD (Under Rule 377) (1-
7-4-77), 53, 56, 60. 

Pondicherry Budget, 1977-78-

Gen. Dis. (1-30-3-77), 178-80. 



-PANDEY, SHRI AMBlKA. PRASAD: /1 
Sworn (1-'25-3-77), 17. 

PAN'DEYA, DR. LAXMINARAYAN: 
Sworn (1-25-3:"17); 10. 

Performance of Tea Corporation of 
India up to middle of March, 1977 
(1.-4-4-77), 9-10. 

PANDIT, DR. VASANT KUMAR: 
Sworn (1-25-3-77), 10. 

Drinking water in villages in M.P. 
(1--6-4-77), SO. 

.Imposition Of complete censorship 
On Newspapers in Madhya Pra-
desh (1-6-4-77), 107-0S. 

Number of Motion Pictures banned 
during Emerger.cy (1--6-4-77), 
107. 

Political persons arrested dUring 
Emergency (1-6-4-77), 76. 

Special Echeme for Backward Areas 
in Madhya Pradesh (1-6-4-77), 
86-88. 

-PARASTE, SliRI DALPAT 'SINGH: 
Sworn (1-25-3-77), 10. 

Railway line from Satna to Beobari 
via Rewa (1-5-4-77), 53. 

PARWAI LAL, SHRI: 
Sworn (1-2'5-3-'17), 16. 

PARMAR, SHRI NATWARLAL B.: 
Sworn (1-25-3-77), 6. 

Implenlentation of Recommenda-
tions of Hathi Committee (1-
5-4-7'7), 5. 

PARTHASARTHY, SHRI P.: 

Sworn (1-25-3-77), 3. 

PARULEKAR, SHRI BAPUSAHEB: 
Sworn (1-25-3-77), 10. 

Kookan Railway (1-5-4-77), 36. 

Transfer Of High Court Judges (1-
5-4-'77), 67. 
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PASWAN; SHRr RAM VILAS: 
Sworn (1-25-3-77), 5. 

PATEL, SHRI AHMED M.: 
Sworn (1-25-3-77), 7. 

PATEL, SHRI DHARMASINH BHAI: 
Sworn (1-4-4-77), 1. 

Increasing the Export Duty on 
Coffee, Groundnut Kernel, Gro-
undr:ut in Shell and cardamom 
(Res.) (1-7-4-77), 126-28. 

PATEL, SHRI DWARKADAS; 
Sworn (1-25-3-77), 6. 

PATEL. SHRI H. M.: 
Sworn (1-2'5-8-77), 7. 

Appropriation Bill, 1977: 
Int. (1-80-3-77), 105. 
Consid. & Motion to pass (1-80-3-

77), 105-:07. 
Appropriation (Vote on Account) 

Bill, 1977: 

Int. (1-30-3-77), 97. 
Consid. Be Motion to pass (1-80-3-

77), 97-98. 
Budget. General 1977-78-
Pre8er:~ed (1-28-3-77), S9-42. 

Increasing the Export Duty on 
Coffee, Groundnut Kernel, Gro-
undnut in Shell and Cardamom 
(Res.) (1-7-4-77), 117--19, 136-
40. 

Budget, Nagaland 1977-78-
Presented (1-28-3-77), 44-45. 

Budget, Pondicherry .·1977 -78-
Presented (1-28-3-77), 45-46. 

Budget, Tamil Nadu 1977-78-
Preser.ted (1-28-3-77), 43-44. 

D.G. on Account of (Nagaland) 
1977-78 (1-30-3-77), 163-64. 

D.G. on Account (Pondich~rry) 
1977-78 (1-30-3.77), 180. 

D.G. on Account (Tamil Nadu) 
1977-78 (I-:iO-3-77), 136-3S. 



56 ----------.---------------------------PATEL SHRI H. M.-Contd 
D.S.G. (Nagaland), 1976-77: 

Statement presented (1--28-3-77), 
28. 

D.S.G. (Pondicherry), 1976-~7: 
Statement presented (1-28-3-77), 

28. 
D.S.G. (Tamil Nadu), 1976-77: 

Statement presented (1-28-3-77), 
28. 

Finance Bill, 1977: 
Ir.t. (1-28-3-77), 42. 
Con sid. (1-31-3-77), 21-23. 
Motion to pass (1-31-3-77), 35. 

General Budget, 1977-78-
Gen. Dis. (1-30-3-77), 75-84. 

Nagaland (Appropriation) Bill, 
1977: 
Int. (1-30-3-77), 169. 
Consid. & MotiOn to pass 0-30-

3-77), 169-70. 

Nagaland Appropriation (Vote on 
Account) Bill, 1977: 
Int. (1-30-3-77), 165. 
Con sid. & Motion to pass (1-30-

3-77), 165-66. 

Nagaland Budget, 1977-78-
Gen. Dis. (1-30-3-77), 163-64. 

Pondicherr~ (Appropriation) Bill, 
1977: 
Int. (1-30-3-77), 163-84. 
Consid. & Motion to pas!.' (1-30-3-

77), 185-86. 
Pondich'erry Appropriation (Vote 

on Account) Bill, 1977: 
Int. (1-30-3-77), 181. 
CODsid. & Motion to pass (1-30-

3-77), 181-82. 

Por.dicherry Budget, 1977-76-
Gen. Dis. 0-30-3-77), 180. 

Tamil Nadu Appropriation Bill, 
1977: 
Int. (1--30-3-77), 143-44. 
Cqnsid. '" Motion to pass (I-30-

\ 
I 
i 
I , 

Tamil Naau Appropriatipn (Vote-
on Account) Bill, 1977: 
Int. (1--30-3-77), 138-39. 
Consid. & Motion to pass (1~30-

3-77), 139-40. 

Tamil Nadu Budget, 1977-78-
Gen. Dis. (1-30-3-77), 75-84. 
13~38. 

PATEL, K M. MANIBEN VALLABH-
BHAI: 
Sworn (1-2"5-~-77), 

PATEL, ERRI MEETHA LAL: 
Sworn (1-25-3-77), 20. 

New Railway Lines in Rajasthan 
(1-5-4-77), 51. 

Overbridgeg to be constructed in 
Rajasthan dUring Fifth Five 
Plan (1-5-4-77), 76. 

PATEL, SHRI NANUBHAI N.: 
Sworn (1-25-3-77), 20. 

PATEL, SHRI R. R.: 
Sworn (Vol. I, 28-3-77). 1. 

PATIDAR, SHRI RAMESHWAR: 

Sworn (1--25-3_77), 10. 

PATIL,o SHRI BALASAHEB VIKHE: 

Sworn (1-25-3-77), 12. 

PATIL, SHRI CHANDRAKANT: 
Sworn (I-25-3-77), 11. 

PATIL, SHRI S. B.: 
Sworn (1-25-3-77>, 10. 

PATIL, SHRI S. B.: 
Sworn (1-25-3-77), 8. 

PATIL, SHRI SONU SINGH: 
Sworn 0-25-3-77), 11. 

Implementation of Recommenda-
tions of Hathi Committee 0-5-
4-77), 4-fl. 

Appointment of Hieh Powered 
Committee to 10 into certain coDS-
piracy (Res.) (1-1-4-47), 122-23. 

-~--------.-----------
g...'77), 144-45. -----
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PATIL, SHRIU. S.: 
Sworn (1-25-3·77), 12. 

lila PATIL, SHRI VIJAY KUMAR: 
~ Sworn (1-25-3-77>, 11. 

... 

PATNAIK, SHRI BIJll:: 
Sworn (1-25·3·77), 12. 

Petroleum Pipelines (Acquisition of 
Right of User in Land) Amend· 
ment Bill-
Int. (1--4-4.77), 25-28. 
Consid. (1-6·4·77), 209, 211-12. 
Consid. cl. 0--4-77). 212-15. 
Motion to pass (1-6-4.77), 215. 

Petroleum Pipelines (Acqui5ltion of 
Right of User in Land) Amend· 
ment Ordinance (St) (1-4-4-77), 
28. 

PATNAIK, SHRI SIVAJI: 
Sworn (1-25-3-77), 12. 

PATWARY, SHRI H. ~.: 

Sworn (1-25-3.77), 4. 

PERIASAMY,. SHRI P. V.: 
Sworn (1-25-3-77), 14. 

PERTIN, SHRI BAKIN: 
Sworn (1-25-3.77), 19. 

PHIRANGI PRASAD, SHRI: 
Sworn (1-26-3-77), 1. 

PIPIL, SHRI MOHAN LAL: 
Sworn (1-25-3_77), 17. 

POOJARY, SHRI JANARDHANA: 
Sworn (1-25·3-77), 8. 

PRADHAN, SHRI AMAR ROY: 
Sworn 0-25-3.77), 18. 

PRANDHAN, SHRI GANANATH: 
Sworn (1-25-3-77), 13. 

Completion of Talcher .fertilizer 
Plant 0-5-1-~7), 82. 

Naval training Centre at Chilka 
(1-6-4-77), 26-29. 

Use of IAF Planes by former Min· 
ister in the Ministry of Defence 
(1-6-4-77), 63. 

PRADHAN, SHRI PAB~ 
MOHAN: 
Sworn (1-25-3-77), 13. 

PRADHAN1, SHRI K.: 
Sworn (1-26-3-77), 1. 

PULLAIAH, SHRI DARUR: 
Sworn (1-25-3-77), 3. 

QURESHI, SHRI MOHD. SHAFI: 

Sworn (1-25-8-77), 7. 

RegularizatiOn of Unauthorized 
colonies (1-7-4-77), 7. 

Re-opening of Jute Mills in West 
Bengal (1-1-4-77), 10. 

Debates 

Budget Railways, 1977-78-
Gen. Dis. (Vol. I, 29-3-7'/), 40-
53. 

Budget Railways, 1977-78-
Presentation (Vol. I, 28-3-77),38. 

D. G. on Account (Rlys.) 1977-76 (I 
29-3-77), 40--53. 

Dissolution of Jammu and Kashmir 
Assembly (A.M.) (1-28-3-77), 22. 
24. (1-29-3-77), 193--206, 234. 

RACHAIAH, SHRI B. : 
Sworn (1-25-3-77), 8. 

RAGHA VENDRA SINGH, SHRI: 
Sworn (I-25-3-77), 16. 

RAGHAVJI, SHRI: 
Sworn (1-25-3-77), 10. 

Expenditure on Ministers (1-6-4-· 
77), 118. 

Shri Sanjay Gandhi Travelled in 
Government Aeroplanes (1-8-4-
77), 118-19. 

Subsistence Allowance to Detenus' 
(1-6-4-77), 37. 

RAGHUBIR SINGH, SHRI: 
Sworn 0-25-3-77), 20. 

RAGHU RAMAIAH, SHRI K.: 
Sworn (1-25·3·77), 2. 
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RAGHU RAMAIAH, SHRI K.: 
Address by the Vice-Pres1dent act-

ing as President (M) (1-5-4-77), 
127-28. \ 

Delhi Administration (Amendment) 
Bill Consid. (1-7-4-77), 163. 

RAHI, SHRl RAM LAL: 
Sworn (1-28-3-77), 1. 

RAI, SHRI GAURI SHANKAR: 
Sworn (1-25-3-77), 16. 

Regularisation of unauthorised 
Colonies (1-7_4-77), 10. 

Debates 
Prevention ()f Publication of Objec-

tior,able Matter (Repeal) Bill 
Consid. (1--6-4-77), 288-93. 

RAI, SHRI NARMADA PRASAD: 
Sworn (1-25-3_77), 20. 

RAI, SHRI SHIV RAM: 
Sworn (1-25-3-77), 16. 

RAJ KESHAR SINGH, SHRY: 
Sworn (I-25-3-77), 16. 

RAJ NARAIN, SHRI: 
Sworn (1-25-3-77), 16. 

Address by the Vice-President act-
ing as President (M) (1-1-4-77) 
67-92. 

,Allegedly making of a policy state-
ment by the Minister Of Health 
and Family Planning outside the 
House re-compensation to victims 
of forcible sterilisation (Q.O.P.) 
(1-6-4-77), 122-25. 

'RAJAN, SHRI K. A. : 
Sworn (1-25-3-77), 9. 

Idukki Hydro Electric Project (1-
8-4-77), 49-50. 

Implementation of 20-Point Econo-
mic Programme 0-6-4-77), 96. 

Debates 
B.O.H. (1-1-4-77), 32. 

D.G. on Account (General) 1977-78 
(1--30-3-77), 36-38. 

General Bud~et, 1977-78-
Gen, Dis. (1-30-3-77). 36-38. 

RAJDA, SHRr RATAN SINH: 
Sworn (1-25-3-77), 11'. 

RAJU. SHRr K. A.: 
Sworn (l-2S-3-77), 15. 

RAJU, SHRI P. V. G. : 
Sworn (1-25_,-77>, 3, 

RAKESH, SHRI R. N.: 
Sworn (I-28-3- 77), 1. 

RAM, SHRI R. fl. : 
Sworn (1-25-3-77), 6. 

RAM AWADHESH SINGH, SHRI: 
Sworn (1-25-3-77), 6. 

RAM CHARAN, SHRI: 
Sworn (1-25-3-77), 17. 

RAM DHAN, SHRI: 
Sworn (I-25-3-77), 20. 

RAM GOPAL SINGH. CHAUDHURI: 
Sworn (1-25-3-77), 17. 

RAM KINKAR, SHRI.: 
SWDrn (I-25-3-77), 17. 

RAM MURTI, SHRI: 
Sworn (I-25-3-77), 16. 

RAM SAGAR, SHRI: 
Sworn (I-25-3-77), 16. 

RAMACHANDRAN, SHRI P.: 
Sworn (1-25-3-77), 14. 

RAMALINGAM, SHRI N. KUDAN-
THAI: 
Sworn (1-25-3.77), 20. 

RAMALINGAM, SHRI p. S.: 
Sworn (1-25-3-77), 15. 

RAMAMURTHY, SHRI K. : 
Sworn (I-25-3-77), 14. 

Heavy Industries in Dharmapul'i 
District (1---6-4-77), 51-52. 

Payment of Bonus to Railway Em. 
ployees (1-5-4-77), 58. 

Release of Economic Offenders (1-
6-4-77), 106. 
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Debates 

Continuance in force of the Proc-
lamation in respect Of Tamil Nadu 
(Res.) (1-5-4-77), 202-04. 

RAMJ! SINGH, DR.: 
Sworn (1-25-3-77), 5. 

Parliamentary Proceedings (Protec-
tion of Publication) Bill Consid. 
(1-7-4-77), 95-98. 

Petroleum Pipelines (Acquisition of 
Right of User in land) Amend-
ment Bill-
Consid. (1-6-4.77), 225-2'9. 

RAMASWAMY, SHRI K. S. : 
Sworn (1-25-3-77), 15. 

RAMASWAMY, SHRI S. : 
Sworn (1-25-3-77), 15. 

RAMDAS SINGH, SHRI: 
Sworn (1-25-3-77), 6. 

RAMDEO SINGH, SHRI: 
Sworn (1-25-3-77), 20. 

RAMAPATI SINGH, SHRI: 
Sworn (1-25-3-77), 20. 

RAMJIWAN SINGH, SHR!: 
Sworn (1-25-3_77), 5. 

RAMKISHAN, SHRI: 
(Sworn (1-25-3_77), 14. 

RANGNEKAR, SHRIMATI AHILYA 
P.: 
Sworn (1-25-3-77), 11. 

Address by the Vice·President. 
acting as President (M) (1-31-3-
77), 107-13. 

RANJIT SINGH, SHRr (Hamirpur): 
Sworn (I-25.3-77), 7. 

RAO, SHR1MATI B. RADHABAI 
ANANDE: 
Sworn (1-25-3-77), 3. 

RAO, SHRI J. RAMESHWARA: 
Sworn 0-25-3-77), 4. 
Address by the Vice-President 

acting as President (M) (1-31-3-
77), 127-33. 

RAO, SHRr J. RAMESHWARA-
Contd. 

Parliamentary Proceedings (Pro-
tection ot Publication) Bill 
Consid. (1-7.4-77), 70-74. 

Prevention o! Publication of Objec· 
tionable matter (Repeal) Bill: 
CO:1sid. (1-6.4-77), 217-18. 

RA~ SHRIJAGANNATH: 
Sworn (1-25....3-77), 13. 
Naxalite Prisoners (1-6-4-77), 13. 
Regularization of Unauthorized 

colonies (1-7.4.77), 4. 

RAO, SHRI JALAGAM KONDALA: 
Sworn (1-25.3-77), 4. 

RAO, SHRI M. S. SANJEEVI: 
Sworn (1-25-3.77), 3, 

Naval training Centre at Chilka 
(1-6-4-77), 28. 

Debates 
C ·l.tex [A question of Shares of 

r.altex Oil Reftning (India) 
Limited and ot the Undertakings 
in India of Caltex (India) 
Jimited] Bill-
Consid. 0-6-4-77), 190. 

RAO, SHRI M. SATYANARAYAN: 
Sworn (1-25-3-77), 4. 

RAO. SHRI P. ANKlNEEDU PRA· 
SADA: 
Sy;om (1-25-3.77), 3. 

RAO. SHRI P. V. NARASIMHA: 
SworIl-" (I-25~-77), 4. 

RAD, SHRI PA'M'ABHI RAMA: 
Sworn (1-25-3.77), 3. 

RAO. SURI RAJE VISHVESHVAR: 
SW'Jrn (1-25-3-77), 11. 

RASmD MASOOD, SHRI: 
S\'!orn (1-25-3.77), 17. 

RATH. SHRI RAMACHANDRA: 
SWOTn (1-25-3-77), 13. 

RATHW A, SHRI AMARSINH: 
Sworn (1-25-3-77), 7. -------- --------------... - ... ~ .. ,-----.-----
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.R.ATlfOR, DB. BHAGWAN DAS: 

Sworn (1-25-3-77), 17. 

RAVI, SHRI VAYALAR: 
Sworn (1-25-3-77), 9. 

Address by the Vice-President act-
ing as President (M) (I-I-4-77)" 
91: (I~-4-77), 97. 

B.O.H. (1-1-4-77), 32. 

Caltex [Acquisition of shares of 
Caltex Oil Refinmg (India) Limi-
ted and of the Undertakings in 
India at Caltex (India) Limited] 
Bill-
Consid. (1-6-4-77), 175--79, 189. 

Increasing th'e Export Duty on 
Caffee, Gl'oundnut KerJlel, Gro-
undnut in Shell and Cardamom 
(Res.) 0-7-4-77), 132-34, 

Parliamentary Proceedingr (Pro-
tection of Publication) Bill: 
Consid. (1-7-4-77), 76-81. 

Prevention of PublicBtion of Objec- I 

tionable matter (Repeal) Bill: 
Con sid. (1-6-4-77), 239-43. 

RAVINDRA PRATAP SINGH, SHRI: 
Siworn (1-25-3-77), 16. 

REDDI, SHRI G. S.: 
Sworn (1-25-3-77), 4. 

REDDY, SHRI G. NARSIMHA: 
Sworn (1-25-3.77), 4. 

REDDY, SHRI K. BRAHMANANDA: 
Sworn (1-25-3-77), 3. 

REDDY, SHRI K. OBUL: 
Sworn (1-25-3-77), 3. 

REDDY, SHRI K. VJ.JAYA BHAS-
KAM: 
SworA (1-25-3-77), 3. 

REDDY, SHRI M. RAM GOPAL: 
Sworn (1-25-3-77), 4. 

DemaIo! .~dverti8ement to certain 
Newspapers etc. (1-6-4-77), 6. -_._------¥--,--

REDDY, SHRI M. RAM GOPAL-
Contd. 
Performance of Tea Corporation of 

India upto middle Of March, 1977 
(1-4-4-77), 6-7. 

Regularisatian ot Unauthorised 
coloni'es (1-7-4-77), 6. 

Re-opening of Jute Mills in West 
Bengal (1-1-4-77), l~. 

Debates 

Address by the Vice-president act-
ing BS President (M) (1-4.4-77), 
165-69. 

Appointment of High Powered 
Committee to go into certain 
conspiracy (Res.) (1-1-4-77), 

CaJtex [Acquisition of Shares of 
Caltex Oil Refining (India) Li-
mited and of the Undertakings in 
India of Caltex (India) Limited] 
Bill; 
Consid. (1-6-4-77), 172-73. 

Increasing th'e Export Duty on 
Coffee Groundnut Kernel, Gro-
undnut in Shell and Cardamom 
(Res.) (1-7-4-77), 13'5-30. 

REDDY, SHRI N. SANJIV A: 
Sworn (1-25-3-77), 3. 

REDDY, SHRIP. BAYAPPA: 
Sworn (1-25-3-77), 3. 

REDDY, SHRI E. R: 
Sworn (1-25-3-77), 7. 

ROTHUAMA, DR. R: 
Sworn (1-25-3-77), 19. 

ROY, SHRI A. K.: 
Sworn (1-25-3-77), 6. 

Prevention of publication Of objec-
tionable matter (Repeal) Bill: 
Con sid. (1-6-4-77), 279--81. 

ROY, SHRI SAOUGATA: 
Sworn {1-28-3-77}, 1. 

ROY, SHRI SAOUGATA: 
Sworn (1-25-3-77), 18. 
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ROY, SHRI SAUGATA-contd. 
Censorship on Films (1-8-4-77), 48. 

Compl'etion of Nuclear power sta-
tions at Kalpakkam and Rana 
Pratap Sagar (1-6-4-77), 93-94. 

Drilling at Bakultala and Bodre in 
West Bengal (1-5-4-77), 48. 

Issue of Licences to West Bengal 
(1--6-4-77), 92-93. 

J'udicial Reforms (1-5-4-77), 30. 

Naxalite prisoners in West Bengal 
(1---6-4-77), 94-95. 

PerfOl'm&nce of Tea Corporation of 
India upto middle of March, 1977 
(1-4-4-77), 8. 

Proposals for double lines and halt 
stations in West Bengal (1-5-4-
77), 72. 

Regularisation of Unauthorised co-
lonies (1-7-4-77), 8-9. 

Debates 

Budget Railways, 1977-78: 
Gen. Dis. (1-29-3-77), 15-16. 

D.G. on Account (General) 1977-78 
(1-30-3-77), 23--28. 

D.G. on Account (Rlys.) 1977-78 
(1-29-3-77), 15-16. 

General Budget, 197,7-78-
Gen. Dis. (1-30-3-77), 23-28. 

Government of Union TerritClries 
(Amendment) Bill: 
Int. (1~-4-77), 110. 

Parliamentar,y Proceedings (Pro-
tection Of Publication) Bill: 
Consid. (1-7-4-77), 104-08. 

Prevention of Publication of Objec-
tionable Matter (Repeal) Bill: 
Consid, (1---6-4-77), 271-76. 

SAEED MURTAZA, SHRI: 
Sworn (1-25-3-77), 17. 

SAHA, SHRI A. K.: 

Sworn (1-25-3-77), 19. 

SARA. SHRI GADADHAR: 
S.worn (1-28-3-77), 1. 

SAHOO, SHRI AINTHU: 
Sworn (1-25-3-77), 13. 

SAl, SHRI LARANG: 
Sworn (1-25-3-77), 10. 

D.G. on Account (General) 1977-
78 (1-30-3-77), 65-69. 

General Budget, 1977-78-
Gen. Dis. (1-30-3-77), 6')-69. 

SAl, SHRl NARAHARI PRASAD: 
Sworn (1-25-3-77), 16. 

SAINI, MANOHAR LAL, SHRI: 
Sworn (1-25-3-77), 7. 

SAlT, SHRI EBRAHIM SUI..AIMAN: 
Sworn (1-28-3-77), 1. 

Election of Deputy Speaker (1-1-
4-77), 37. 

SAKSENA, PROF. SH1BBAN LAL: 
Sworn (1-25-3-77), 16. 

Arrest, under D.!. R. 
during Emergency 
35. 

and MISA 
(1---6-4-77), 

Grant Of PensiOn to FreedOm Fight-
ers (1---6-4-77), 66-67. 

Production by Fertilizer Factori'e. 
and Requirement Of Fertilizers in 
the country (1-5-4-77), 44. 

Debates 

Address by the Vice-President act-
ing as President (M) (1--4-4-77), 
123-27. 

Budget, RaiIways--1977 -78-
Gen. Dis. (1--29-3-77), 53-511. 

Budget Railways 1977-78-
Gen. Dis. (1-29-3-77), 17-20. 
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Saksena Prol. SHIBBAN LAL: 
Contd. 
D. G. on Account (Rlys) 1977-78 

(1-29-3-77), 53-55. 

D. G. on Account (Rlys)" 1977-78 
0-29-3-77), 17-20. 

Government of Union Territories 
(.Amendment) BUl: 
Consid. (1-7-4-77), 155. 

SAMANTASINHAR, SHRI PADMA-
CHARAN: 
Sworn (1-25-3-77), 12. 

SANGHA, SHRI P. A.: 
SW(lrn (1-25-3-77), 12. 

SANYAL, SHRI SASANKASEKHAR: 
Sworn (1-2'5-3-77), 18. 

SARAN, SHRI DAULAT RAM: 
Sworn (I-25-3-77), 13. 

SARANGI, SHRJ R. P.: 
Sworn {I-25-3-77 > , 6. 

SARDA, SHRI S. K. 
Sworn 0-25-3-77}. 14. 

SARDAR, SHRI MAHENDRA NARA-
YAN: 

Sworn (1-25-3-77), 5. 

~ARKAR, SHRI SAKTI KUMAR: 

Sworn (1-2'5-3-77), 18. 

Address by the Vice-President Act-
ing 8S PretJdent (M) (1-4-4-77), 
129-34. 

SARSONIA, SHRI SHIV NARAIN: 
Sworn 0-25-3-77}, 19. 

Delhi Administration (Amendment) 
Bill: . 
Consid. 0-7-4-77), 170-·72. 

SATHE, SHRI VASANT: 
Sworn (1-25-3-77), 11. 

Favoured treatment to small news-
papers, periodicals in vernacular 
Lar.guages (1-6-4-77), 73-74. 

SATHE, SHRI VASANT: contd. 

Implementation of Recommenda-
tions of Hath! Committee (1-5-4-
77), 2-6. 

Payment Of Bonus to Railway Em-
ployees (1-5-4:'77), 58. 

Performance of Tea Corporation of 
India upto middle of Milrch 1977 
(1-4-4-77), 10-11. 

Problem of Educated unemploy-
ment 0-6-4-?1), 33-34. 

Regularisation of Unauthorised 
Coloni'es (1-7-4-77), 9. 

Setting up of a Broadcasting Sta-
tion in Vidarbha Regiotl (1-6-4-
77), 63-64. 

Sick Small Scale industrial Units 
0-6-4-77), 64-66. 

Supply Of Uranium fuel by U.S.A. 
fOr Tarapur Atomic Power Station 
(1-6-4-77), 74. 

Survey report for bringing Amraoti 
on Nagpur-Bombay Trunk Line 
0-5-4-77), 55. 

Debates 

Address by the Vice-President Act-
ing as President (M) 0-4-4-77>, 
37, (1-6-4-77), 148-59', 165-66, 
173. 

Appointment of High Powered 
Committee to go into certain con-
spiracy (Res) 0-1-4-77). 121-
27. 

Bud,et, Railways 1977-78: 
Gen. Dis. I(VOI. 1-29-3-77), 70. 

D. G. On Account (Rlys) 1977-78 
0-2'9-3-77), 70. 

D. G. on Account (General) 1977-
78 (1-30-3-77~ 76-77. 

Dissolution of 
Assembly 
212-16. 

Jammu & Kashmir 
(A.M.) (1-29-3-77), 

General Budget, 1977-78-
('.,en. Dis. (1-30-3-77), 76-77. 
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SATHE, SHRI VASANT: contd. 
Income tax raids on the office of 

AVARD (Under Rule 377) tl-
7-4-77), 56-'57. 

SATAPATHY, SHRI DEVENDRA: 
Sworn (1-25-3-77), 13. 

SATYA DEO SJNGH, SHRI: 
Sworn (1-25-3-77), 16. 

SATYANARAYANA, SHm DRO-
NAMARAJU: 
Sworn (I-25-3-77), 3. 

SAYEED, SHRI P. M.: 
Sworn 0-25-3-77), 19. 

SCINDIA, SHRI MADHAV RAO: 
Sworn (1-25-3-77), 9. 

SEN, SHRI PRAFULLA CHANDRA: 
Sworn (1-25-3-77), 19. 

SEN, SHRI RABIN: 
Sworn (1-25-3-77), 19, 

SEYID MUHAMMED, DR. V. A.: 
Sworn (1-25-3-77), B. 

SHAH, SHRI D. P.: 
Sworn (1-25-3-77), 20. 

SHAH, SHRI SURATH BAHADUR: 
Sworn (1-1-4-77), 1· 

SHAIZA, SHRlMATI RANO M.: 
Sworn (I-25-3-77), 20. 

D .. G on Account (Nagaland) 1977-
7/1 (1-30-3-77), 156-59. 

Nagaland Budget, 1977-78-
Gen. Dis. (l-30-3-77), 156-59. 

SHAIZA, SHRI Y.: 
Sworn (1-25-3-77), 12. 

SHAKYA, SHRI DAYARAM; 
Sworn (1-25-3-77), 17. 

SHAKYA, DR. MAHADEEPAK 
~. SINGH: 

SWrf:n (1-25-3-77), 17. 

SHANKAR DEV, SHRI: 
Sw<!u (1-25-3-77), 20. -----

SHANKARANAND, SHRI B.: 
Sworn (1-25-3-77), 8. 

SHANTI BHUSHAN, SHRI: 

Constitution (Forty--third Amend-
ment) Bill: 
Int. (1-7-4-77), 49, 52. 

Disputed Elections (Prime Minister 
and Speaker) Bill; 
Int. (Vol. 1-5-4-77), 111, 121-26. 

Consid. (1-7-4-77), 180--B3, 194-
9B. 

Consid. cl. (L-7-4-77), 19~204. 
Motion to pass (1-7-4-77), 204. 

Disputed Elections (Prime Minister 
and Speaker) Ordir.ance (St.) 
(1-5-4-77). 126-27. 

Reported printing and number of 
duplicate Ballot papers by Gov-

'ernment Press, Alipur Calcutta 
(CA) (1-30-3-77), 2-5, 9-10. 

SHANT! DEVI, SHRIMATI: 
Sworn (I-26-3-77), 1. 

SHARMA, SHRI BHAGWA'l' DAYAL: 
Sworn (1-2'5-3-77), 7. 

SHARMA, SHRI JAGANNATH: 
Sworn (1-25-3-77), 17. 

Prevention of Publication of objec-
tionable matter (Repeal) Bill: 
Consid. (1-6-4-77), 218--22. 

SHARMA, 
KUMAR: 

SHRI 

Sworn <I-25-3-77), 15. 

RAJENDRA 

SHARMA, SHRI YAGYA DATT: 
Sworn (1-25-3-77). 13. 

Address by the Vice.President Act-
ing as President (M) (1-1-4-77), 
92-93; (1--4-4-77), 54-60. 

SHASTRI, SHRI BHANU KUMAR: 
Sworn (1-25-3-77), 20, 

Address by the Vice-President Act_ 
ing as President (M) (1-4-4-77), 
74. 



NAMi: lNDI!X ._-----------------_ ... _._---
SHASTRI, SHRI RAM DHARI: 

Sworn (1-25-3-77). 16. 

Resignation of Deputy 'ilairman, 
Planning Commission (1-6-4-77), 
32. 

SHASTRI, SHRI Y. P.: 
Sworn (1-25-3-77), 10. 

Construction of Railway Line from 
Satna to Mirzapur /Singrauli via 
Rewa (1-5-4-77), 63. 

Cost of Chemical Fertilizers (I-
5-4_77), 31. 

Oovernment's policy towards 
"Samachar" (1-6-4-77). 4. 

Regularization of Una'..lthorized 
colonies (1-7-4-77), 4-5. 

Debates 

Address by the Vice-Preoident act-
ing as President (M) (1-81-3-

77), 156-68. 

Address by the Vice-President act-
ing as President (M) (1-1-4.77>, 
40-45. 

SHEJW ALKAR, SHR! N. K.: 
Sworn (1-25-3-77), 9. 

Akashvani and Doordarshan as 
Autonomous Corporations (1-
6-4-77), 84-85. 

Alleged irregularities by Police and 
Officers during Emergency period 
(1---8-4-77). 85-86. 

Fast Train between Delhi and Bem-
bay (1-5-4-77), 37. 

Functioning of fertilizer factories 
and their production (1-5-4-77), 
68. 

Production and Demand of Energy 
(1--6.4-77), 69-70. 

Profit (lAss of Super Baozar Bran-
ches in Delhi (1-6-4 • .77), 42-43. 

ProPOSal to set up a Refinery in 
M.P. (1-5-4:-77), 58. 

Reservation of Ancillary Industries 
f~r Unemployed E!1gineers (1-
5~4-77), 56. 

SHEJYALKAR, SHRI N. K.: conn!. 
Review of price policy of Petroleum 

Products (1-5-4-77), 65. 

Stopping of Advertise-maut /Propa-
ganda reo 20-Point Programme 
(1-6-4-77), 95. 

SHEO NARAIN, SHRI: 
Sworn (1-25-3-77), 16. 

Disputed Elections (Prime Minister 
and SpeakE.;:) Bill: 
Consid. (I-7-4~77), 193-94. 

SHED SAMPAT, SHR[: 
Sworn (1-26-3-77). l. 

Cases referred to the Registrar of 
Co-operative Societies, Delhi by 
Consumer Cooperative Socities 
(1"--6-4:-77), 113--15. 

Election of delegates in the Central 
Government Employep.lI Consumer 
Co-operative Society Ltd., New 
Delhi (1--6_4.77), 54-55. 

El~etion of Director in the Central 
Government Emp'oyees Couu-
mera Cooperative Society Ltd., 
New Delhi (1-6-4.77). 113. 

Supply of Uranium by {j.S. for 
Tarapur Atomic Power Station 
(1--6-4-77), 115. 

SHER SINGH, PRO~'.: 
Sworn (1-25-3-77), 7. 

SHETH SHRI "INODBHAI B.: 

Sworn (1-4-4-77), 1. 

Caltex [Acquisition of Shares of 
Ca.ltex Oil Refining (India) Limi-
ted and of the 1Jndertakingll in 
India of Caltex (India) Limited] 
BilL--
Consid. (1--6-4·077), 174-75; 
Consid. Cl. (1-6-4-77). 191-92, 

19'4-95. 

SIUNDE, SHlU ANNASAHIB: P.: 
Sworn (1-25-3-77), 12. 

D.G. on Account (Nagalar.d) 1977-
78 (1-30-3.77), 149-56, 163. 



SHINDE, SHRI ANNASAoHlB B.-
Contd. 
Food Corporation (Amendment) 

Bill consid. lIS passed by n.s. (1-
7-4-77), 206-10. 

Nagaland Budget, 1977-78. 
Gen. Dis. (I--30-3-77), 149-56, 183. 

SHltANGARE, SHRI TUKARAM 
SADASHIV: 
SWOrn (L--30-3-77), 1. 

SHRIKRISHNA SINGH, SHRI: 
Sworn (1-25-3-77), 5. 

SHUKLA, SHRI MADAN LAL: 
Sworn (I-28~~77). 1. 

SIKANDER BAKHT, SHRI: 
Sworn (1-25-3-77), 19. 

SINGH. DR. B. N.: 
Sworn (1-25-3_77), 6. 

SINGHA, SHRI SACHINDRALAL: 
Sworn (1-25-3-77), 2D. 

SINHA, SHRI C. M.: 
Sworn (1-25-3-77), 12. 

SINHA. SHitI H. L. P.: 
Sworn (1-25-3-77), 6. 

SINHA, SHRI MAHAMAYA PRA-
SAD: 
Sworn 0-25-3-77), 5. 

SINHA, SHRI PURNA.: 
Sworn (1-25-3-77), 4. 

Parliamentary Proceedings (Pro-
tection of Publication) Bill 
Consid. (1-7-4-77), 67-70. 

SINHA, SHRI SATYENDRA NARA· 
YAN: 
Sworn (1-25-3-77), 6. 

SOMANI. SHRI S. S.: 
Sworn (1-25-3.77), 14. 

SOMASUNDARAM, SHRI S. D.: 
Sworn (1-25-3-77), 15. 

Address by the Vice-President Act-

STEPHEN. SHRI C. M.: 
·Sworn (1-25-3-77), 9. 
Address by the Vice-President Act-

ing as President (M) (1--4-4-77), 
73-74, 144-56. 

Appointment of High Powered Com-
mittee to go into certain conspi-
racy (Res.) (1-1.4-77), 95-97, 
137--42. 

Dissolution of Jammu and Kashmir 
state Legislative Assemlbly (A.M.) 
(Vol. I, 29-3-77), 178-89. 

Income-tax raids on the office of 
AVARD (Under Rule 377), (1-
7-4_77), 57--59. 

Increasing the Export Duty on 
Coffee, Groundnut Kamel, 
Groundnut in Shell ::tnd Carda-
mom (Res.) (1-7-4-77), 128-30. 
139. 

Par'iamentarv Proceedings (Pro-
tection of Publica.tion) Bill-
Con!lid. U-7.4-77), 90-95. 

Prevention of publication of objec-
tionable matter (Repeal) Bill-
Consid. (1-6-4.77), 254-65. 

SUBRAMANJAM, SHRI C.: 
Sworn (1-25-3-77), 15. 

Budget General 1977-78-
Gen, Dis. (Vol. 1--29-3-77), 99-
125. 

D.G. on Account (General) 19'17-78 
(1--30-3-77), 99--125, 
(1--30-3-77) , 76.. 84-36. 

General Budget, 1977-78-
Gen. Dis. (1-30-3-77), 76, 84-86. 

SUDHEERAN, SHRr V. M.: 
Sworn (I-25-3-77), 9. 

SUKHVENDRA SINGH, SHRI: 
Sworn (1-25-3-77), 9. 

Cement Factories in Madhya Pra-
desh (1-6-4-77), 45. 

ing as President (M) (1--4-4-77), SUMAN, SHRJ RAMJI LAL: 
127-29, Sworn (1-25-3-77), 17. 

------------------------------~--------- .------



NAME INDEX 

SUMAN. SHRI RAMJI LAL: contd. 
Address by the Vice-President Act-

ing as President (M) (1-4-4-77), 
169-77. 

SUMAN, SHRI SURENrlRA JHA: 
Sworn (1-25-3-77), 20. 

SUNNA SAHIB, SHRI A: 
SWorn (1-25-3-77), 9. 

SURAJ BHAN, SHRI: 
Sworn (1-25-3-77), 7. 

Causes leading to the promulgation 
of Emergency (1-6-4-77), 77. 

SURENDRA BIKRAM, SHRI; 
Sworn (I-25-3-77), 16. 

Regularisation of Unauthorised 
Colonies (1-7-4-77), 8. 

SURYA NARAIN SINGH, SHRI: 
Sworn (1-25-3_77), 10. 

SURYANARAYANA, SHRI K.: 
Sworn (1-25-3-77), 3. 

Alleged beating of voters in Dendal-
low village in Andhra Pr3desh 
(1-6_4-77), 47-48. 

Debates 
Food Corporation (Amendment) 

Bill-
Con sid, as passed by R.S. (1-
7-4-77), 214---16. 

SWAMINATHAN, SHRI R. V.: 
Sworn 0-25-3-77), 15. 

SWAMY, SHRI SIDRAMESHWARA: 
Sworn (1-29-3-77), 1. 

SWAMY, DR. SUBRAMANIAM: 
Sworn (1-25-3-77), 11. 

Denial of Advertisement to certain 
Newspapers ets. (1-6-4.77), 6. 

Purchase of Cranes by ONGC from 
Demag of Germany (I-5-4-77), 
11-15. 

Debates 
Address by the Vice-President act-

ing as President (M) (1-6-4-77), 
76. 

SWAMY DR. SUBRAMANIAM: 
contd. 
Budget, Railways -1977-78-Gen. 

Dis. (1-29-3-77), 35-40. 

Budget General 1977-78-
Gen. Dis. (1-29-3-77>, 141-45. 

D.G. on Account (G.eneraJ) 1977-78 
(1-29-3-77), 141-45. 

D. G. on Account (Rlys.), 1977_78-
(1-29-3-77), 35--40. 

Delhi AdministratiOn (Amendment) 
Bill-
Consid. (1-7-4-77>, 162. 

SWATANTRA, SHRI JAGANNATH 
PRASAD: 
Sworn 0-25-3-77), 5. 

TALWANDL SHRI JAGDEV SINGH: 
Sworn (1-25-3-77), 13. 

TAN SINGH, SHRI : 
Sworn (I-25-3-77), 14. 

TEJ PRATAP SINGH, SHRI: 
Sworn (1-25-3-77), 17. 

Resignation of Deputy Chairman. 
Planning CommiSSion (1-6-4-77), 
31-32. 

THAKUR, SHRI KRISHNARAO: 
Sworn (I-25-3-77), 11. 

THIAGARAJON, SHRI P.: 
Sworn (1-25-3-77), 15. 

THOMAS, SHRI SKARlAH: . 
Sworn (1-25-3-77), 9. 

Introduction of YuvalVani Program-
me at Trivandrum (1-6-4-77), 
105-06. 

Newsprint project in Kottayam Dis-
trict (1-6-4-77), 51. 

Quality of Cars (1-6-4_77), 104-05. 

Setting up of a T. V. Centre in ' 
Kera.la (1-6-4-77), 103-04. 

Shortage of Vanaspatj in Kerala 
(1-6-4-77), 104. 

----------------------~-------------------------



'J'Ht>Jl!\S, UN .'BNIJ-: ....... ..... 
Ohitual'l, Reterenc!L~ .~~~ 

J'akhn.idd1D. -xu. Allmea; i'kwiil'ibhlt 
Of ln4ial (1~S!n)~". 

~~""~I 
Sworn n~3~,t2. 

TlRltft'. ~'JlImS: 
$W'Orn (~3'~), 18: 

. TIWARY, smtr·Blttt~: 

Sworn (1~~s..'77),"16. .1 
. TlW ARY·sHRI' JI>. 5..: 

Regularisatton ~.. 'Oa ... 1IbIdsed I 
Colonies (1-'7+77>. .. . 

Budget. ~waya 197'7-3-
Gen. Dis. (1-21-3-'77), 58-61. 

'D. G. on .AccoWlt (Rlys) 19'1'l-'l8 
(l-29-3~'7'7); 11-81. 

TIW ARY.SHaIMADAN; 
8wora (J.,.....2$..3-17), 10. 

'I1WAaY, -SHRl IL.UlANAND: 
Sworn (1-2.5-~77). 6. 

Pa.y ac:alee of R~p;r. ~~~1 '.(I-
.0.4.77). 46. 

'TOJIRA, sHRI G. S.: 
Sworn (1--45-3-'1'l),18. 

'TOMBI SlNGH, 8HRI N.: 
Sworn (1-25-3-'77), 1%. 
D.G. on Aecount (Napland) 1977-

78 (~0-3-77). 159-63. 

'fi.,almd . Budget, 19'T1.78-
Gen, Dis.· (1-30-3-'77), t~. 

'TRIPATHI, ·SHRIMADHAV PRA-
SAD: 
Sworn (1-1 .... 7'7). 1. 

TRIPATHI, SHlU ·RAK PRAKAsH: 
Sworn \4.-~-jjj, 17; 

'TULSlRAM. 8HRI V: 
Sworn (1-25-3-'17) ~." 

lP ,_w_, ~ .. ZS~i 

-ruK, SBB.I ...... :.-ca 
Sworn (1-25-8-1'7). 11 • 

TY AGI, SHRI oM P'ltAKASH: ' 
'9trom (l-s.3-""I •. 
Scholarship fur .tadente.., ~ 
i8a1a~, CU____ -(~. 
'41-a. 

UGRASEN, 8K&l: 
.~_ .(l~l'7)~ 18. , 

.. rlriewae. of·.... ~ ., 
A.I.R. (1--&+m~,:1'7. 

Perfonunee ,of ,Tea ,CorRollltiAn 
of 'India upto mldlUe of ·arch. 
1977 (I-f..~') ..... 

"POBUcal"'~ IUDder .. ~ 
I ..... A ·CJt 'MI8'A. ,(1 ....... ) ....... 
«. 
~CIIl'''' . .-.... '.' __ 
during,~~ b,. _ 
Power CommjUee '.I--M:-"tf}, 
2'l. • 

Re-openinl of Jute ,MUIs J~ .... at 
Benpl (1-1-4-71), 14. 

'SMl8fetenoeAllOlMIl08 of:";'iN 
dr-pOlitlO6l persons detained uudlIr 
III8A (1--<8o+'111). 82-

DeNte. 
D.G. on AceoWlt (General) %G-

'Z8 U--3O.a-'fI), ~. 

I'oad Corpontlon(~ 
. Bill: 
Could. as pused, ~ R.S. _G-
"1':'4-7'7,), 213-1 •• 

Gen. -Bud,et,. 1977.7~ 'Dis. 
(1--30-3-77>, 28--36. 

Preveniton of Pub~of -0.,. 
jectunable matter (~) BtU 
Consid. (1-6-4-77), ~. 

UNNUClUSHNAN. SHIU· K, 'P. : 
Swom (~.3.1'17). 9, 

" AppoiDtlnent· of High Powerf,ld' Com-
mittee to to into ~ft conspi-
racy (Res» -.(1-1:-4.77), .~. 

Increalling the :t:xport Duty .. 
Cofre Groundnut Kernel. GrOUDd. 
nut in Shell aDd Cardamom. 
(Res). Adopted (I-1-4-'1'l).1S. 



VAGIIBIiA;' ;: •• 1 SBANKERSlN-
RIl ; 
SWorn (1-25-3-7"1), 7. 

VAJPAYEE, SHRI ATAL B1HAJU: . . .' ~. .. 

,~.Ql'n (1....-25-3.77). 19 . 
. '~ remG'IIs'by ,8bri T .. N.lCaul 

, tm. television network iJI USA 
in July, 1975. (QOP) (1-1-"·77). 
21-23. 

Dissolution ." Jam~ and' Xaab-
... ~ mir·t.e,islatiYe Assembly A.M. 

(1-29-3·17), 206-1~ 

V~' SlUU ABDUL AHAD: 
SWOl"n (I-J5...J.:'l'l) , 7. 
Dia&">lution . of JIlII'I'mU. anej J.(ashmir 

.' State Legtslatlve, ,Assembly. 
(A.M.) (1-29-3·77), 188-90. 

'~ARM.A, SIIRI BRlJLAL: 
SwO"l (I~25-3-71). 10. 

VARMA, SHRI RAVlNDRA: 

, •. , 

Sworn <i-25-3-77}, 6. 

'Address b7 the Vice·President act-
·int as President (M,) , 0-4-4-77) 
185---81'. (1.......54..77), 12'1-., 

B.O.H. (1-1-+-77), 30-33. (1-4-4-
77), l3-If. 

Cornp'bL1nts ,abaut malpracti<:es 
durin, the Lok Sabba elec~ions 
<Under R.ule377}, (I-7-{.77), 
61. . 

. Delhi Administration <Amend-
ment) Bill: 
Cansid. (1-7-4-77), Iflt-53,. 

East PWljab Urblln Rent Restriction 
. <Chandiprh Amendment) Bill: 

Int (l-4-4.77), ~. 

East Punjab Ur,ban Rent Restriction 
(Chandiprh Amendment) o,'di-
nance (St) (1-· .... -77), 29. 

. Filrati.tJn. of Interim rate! of wages 
for working journalists and non-
journalists NeW!lpsper Employees 
(St.) (1-1-4-77), ~l. 

V ASlSHT, ' SHRt DHARAMVIR: 
S'WOm (1-25-3-77), 7. 

~A,SHJU~·"~ 
SWOQ:l (1-2~'llJ. I. 

~ SHR1 l\!,' '. ,,) 
" "', _.' --:. .;-' 

S .. n <J~a..7"I), 14., ~.;,{ 

D.G ..... _~t, (~. I'~u.)· 
1977.18 (~~71.), 111~1'~ 

Tamil Nadu '~t . .1'.77-7~ . ' 
GeD. m.. (i~0-3-77); 111,,:·li ... 

• J .. _, ."'; 

~1AlWJl)Y. ~l P.;) . 
Swom (1-25-30.71), :3. ' 

VENKATSWAMY, SHBI "G·; 
Sworn H-2W.77).. 

VERMA, SHRI 
PRASAD: 

iHANDRADEO' 

Sworn (1-25-3-77), 5. 
Deplqyment of CRP in Bihsl" 

(1---:-6.4-77), 56-5T. ". i 

V&RMA, SImI HARGOVIND: 
Sworn <1-25-3-77), 16. 

VERMA. SHtuMRI'NUNJA'f 
PRASAD; 
Sw,orn .(1-25,3-77), 5. 

VERMA, SHRI PHOOL CHAND: 
Sworn (I-25-:J-77), 10. 

VERMA. SHRI 'fl. L, P. : 
Sworn 0-25-3-77), 6 . 
Petroleum Pipelines (Acquisition' 

Of Right of USSR in 'Land) 
Amendment Bill-
Consicl. <I-5-4-77), 215. 

VERMA, SHRI RAGHUNATH SINGH 
Sworn 0-25-3.77) " 17. 

VERMA, SHRl SUKHDEO :PR~~D: 
Sworn <1-2fi-3-77). 6 . 

VISWA!'IlA'I1lAl'l, SHRI C. N.: 
Sworn 11-25.3-77), 14. 

, " 

, .. 
Address by the Vice-President 

At1ing as President (M) (i-I""--
77), 199 .. 202., ---------_._. 

.. 



6cJ ------------------------------------
YAllAV, SHR.I 
~: . hc'n-n (i~43-'1'i), 5. 

Akashvani Rnd Doordarshan "as-
". ;,Autdnoinous Cerponticm.. (I-

. ,. (~~-rl) .. fcj· . 

DecenralisatiOn of Industries (J-
, 8-4-'1'1), 117 .. 

Drillin, of Oil in Bombay High 
(1-5-4-77), 35. 

Employees of Bokaro Steel . Plant 
detained. under DIH and MISA 
(1-6-.. '17), a 

tknremment Employees arrested 
under MISA and DIR. 0-6-4-77) 
111. 

Protection of Narainpur Station 11 
and Railway Line 'rom Eresion I 
by Ganda River 0-5-4-77), 66. 

Y ADAV, SHRI HUKUMDEO NARAIN 
Sworn (1-25_3-77), 5. 

Abrogation of the Constitution 
(~nd Aml!'l'ldment) Act (1-5-4-
77), 66. 

Arrests made dW'ing Emergency 
(1-8-4-77), 79. 

Arrests under D.I.R and MlSA 
during EmCl'gency ({-6-4;' 77) 35-

36. ' 

Companies OCIIlltrolied ,by Birla 
Family (1-5-4-77), '15. 

Expenditure on tours performed by 
Shri Sanjay Gandhi. (r~"'77)' 
53-54.. 

Production ot Chemical l!'ertiJizer8 
0-5-4-77), 50. 

Re..opening of Jute Mills in West 
Benb'"al 0-1-4-77). 16. 

Debtlte.~ 

Appointment of High Powered Com-
mittee to go into certain conspi-
racy (Res\.) '(1-1-4-77) 12..1-
147. ' 

Y ADAV, SHRI HUKm.IDEQ NARAIN 
CaHex AcquiBition of Share. of 

Caltex Oil RetIn1ne TIndia) Li-
mited and ot the Undertakings in 
(lncUa» LtIci. BW CoDSid. JI-
6-.. '17) 198-200. 203-06 . 

YADAV. SHRI JAGDAMBI PRA-
SAD: 
Sworn (t-..25-3-'17), 5. 

Addrese by the Vice-President Act-
inC as Pre.ident (M) (1-.ft..4-'17). 
81. 

(1-5-'-77), 1~8. 

YADAV. SHRI NARSIN'GH:; 
SWorn (1-25-3-'17). 16. 

LADAV, SHRI RAM NAIQ!:SH: 
Sworn 0-25-3-77)" 16. 

Y ADAV, SHRI RAMJI LAL: 
Sworn (I-25-3-77), 14. 

Y ADA V, SHRI SHARAD: 
Sworn (I-25-3-77). 10. 

Resignation of De"uty Chairman, 
Planning Commission (1-6-4-77), 
32. 

Deootes 
Addres by tI1e Vice-Prelident aci-

ing as President 1M) (J-.O;-4-77), 
128-29. 

Disputed Election!: (Prime Minister 
and Speaker) Bill Int. {5-~77}. 
(Vo1. n, 115-17. 

Y ADA V SHRI VINA Y AK PRASAD: 
Swom (I-25-3-77), 5. 

YADAV, SHRI RooP NATH SINGH: 
Sworn (1-25-3-77), 16. 

Regulation of Unauthorised colo-
nies (1-7-4-77), 8 

Y ADVENDRA. SHRl: 
Sworn 0-25-3-77), 16. 

AddreSs by the Vice-President act-
ing as Prer;ident (M) (J-31-S-77), 
133-46. 

~ •• ,--_._- ••• -- ••• ______ • _______ • __ • _______ .4 •• __ • _. 



SWC,l"D (1-25-3-77). 'So 
, 0 , \ 

Aueca~on for ~ve~ 6f\Blhazo 
inYitth 'PItln (y...;.:..e-~'r1).&1-58. 
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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index separated ard 
printed in the following Order: Part I-SUBJECT INDEX: Part II-NAME 
INDEX. At the end of every entry, the Volume Number of the Dehtes is given 
in Roman numerals in parenthesis follcwed by the date of Debates ar:d coh:mn 
number or numbers, as the case may be [Printed as (V-26-7-77) 87-88]. . ... 

Under every main heading including various· names, entries pertainil1~···to 
Questions and Answers are arranged first, followed by entries pertaining to the 
Proceedings other than QUestion&and Answers, separated by the word "Debates" 
in italics. 

All the Bills re alphabetically arranged under the main hea.di,ng 
"BILL(S)". 

Iaf0rm'ltion pertaining to Railways has been indexed under the various 
mlin headings commencing with the word Railways e.g. "RAILWAY LINES~', 
"RAILWAY TRAIN(S)", etc. .' 

All the papers laid on the Table of the Lok Sabha are indexed only under 
the main heading "PAPERS LAID ON THE TABLE". 

Information regarding various States in India and the various foreign 
cluntries has been indexed under their respective names. 

A list of abbreviations used in the Index is given below : 

A.M. 

B.O.H. 

C.A. 

Consid. 

Adjournment Motion 

Business of the House 

• Calling Attention to Matter of Urgent Public Importance 

Consideration Stage of a Bill 

f Consid. CI. Consideration of the Clauses of a Bill . 

• ! D.G. 

, 

D.E.G. 

O.E.G. (R) 

D.S.G. 

D.S.G. (R) 

Dis. 

H.A.H. 

Demands for Grants 

Demands for Excess Grants 

Demands for Excess Grants (Railways) 

Demands for Supplementary Grants 

Demands for Supplementry Grants (Railways) 

Discussion 

Half-an-Hour Discussion 

ill 
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M. 

Moin. 
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Pet. 

R.S. 
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. , In,~~~dQction S~a.ae of ~ Bm. 
LO~ s.aAlla 
M,oti~ 
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Q~ion of PriYi,lece 
Petitions 

. Rajya Sabha 

Jles9J,u.~" 

Statement 
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PARTI-SU~TINDEX 
A 

A. H. WHEELER 8£ COMPANY (V-
26-7-77), 87-88. 

A MODERN APPROACH TO ENG-
LISH GRAMMER AND COMPOSI-
TION: 

Reported resentment against the 
\,loll? of book entitled "A Modern 
Approach to English Grammer 
and Composition" (CA) (VI-29-
7-77>, 280-85. 

Dharna Before the main stall of 
Mis A. H. Wheeler and Company 
by Book Stall Venders. (IV-5-
7-77>, 144. 

"AROMEX" 

ltequirement of "AROMEX" raw 
material by Printing Ink and Sur-
face coatinr. industries, (VI-2-
8-77), 83. 

A.S.C. ENGINEERS AND CONSULT-
ANTS LTD., CALCUTTA: 

Participation of A.S.C. Engineers 
aOd COJUlul.tants J .. td., Calcutta. in 
a Joint Venture in Indone3ia (VI 
-29-7-77), 104-06. 

j ACCOUNTS DEPATMENTS: 

Directions to State Government. re-
garding separation of Accounts 
from Audit. (V-22-7-77), 179-
80. 

Reviewing of Scheme of Separation 
Of Accounts from Audit. (V-
22-7-77), 190-93. 

Separation of Accounts from Audit. 
(V-22-'1-'17), 8'7-89, 

Separation of Accounts from Audit 
in State teeSo.r ETA SHR RDDH 
in State Sector. (V-22-7-77> , 
137-38. 

ACT(S): 

Aligarh Muslim 'University Act, 
(II--13-6-77 > , 58-59. 

Amendment of Schedule 2 of Indian 
Medicine Central Council Act, 
1970. (II--16-6-'17), 210. 

Implementation of MRTP Act, (VI 
-2-8-77>. 203-04. 

India Iron and Steel (Acquiaition 
of Shares) Act, 1976. (ll-16-
6-77), 230. 
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ACT (9) -Contll. 
Review of working of contract lab-

our (Regulation and Abolition) 
Act, 1970. (III-.:t!0.,6-77)/'59., 

S'Cheduled Castes and Scheduled 
Tribe; Orders (Amendment) Act. 
(1"-13-7-77), 71-72. 

ACUPUNCTURE ~fl': 
Introduction of Acupuncture system 

("-21-7-77), 140·41. 

Study of Acupuncture ~eatm~t . 
System (\rI-4-8-77), 209.:10. ' 

ADI"ASIS: 
" "I ' , '", 

Atrocities on Adivasis of Backward 
Taluka of Baroda (1"--6·7-77), 
143. 

Beating up of Adivasis of Baroda 
District (1"-11-7-77), 74. 

i.': ' ,~ 

Condition of Adivasis in Orissa 
State (1"--6-7-77) ,49. 

NON-RECOGNITION OF TEA GAR· 
DEN ADI" ASIS AS SCHEDULED 
TRIBES IN ASSAM. 

77), 86-87. 
(V-27-7-

Opening Of Ashram Schools in Adi-
vllt3i Areas (111-6-7-77), 88. 

ADIV ASI AREAS: 

Medical facilities in Adivasi Areas 
("-28-7-77), 104-06. 

Raising social st~ndard of AdlvQsi 
Area. (III-29-6-77), 108-09. 

ADMINISTRATION: 

Changes in Administration. (IV-
13-7-77), 110-1l. 

Changes made in the laws and Re-
gulations by the Former Govern-
ment. <VI-2-8-77), 217-18. 

Decentralisation of Powers. (VI-
3-8.77), 139. 

ADMINISTRATI"E nEFORMS COM· 
MISSION: 

Recommendations made by Admini-
, ' strative Reforms Commission (III 

-29-6-77), 133-34. -------, 

ADMINISTRATI'VE REFORMS COM-
MISSION-Contd. 

Implementations of the recommen· 
'Illations of the ARC. (IV-13-7-
,/77), ;118. 

ADULT EDUCATION: 

Adult-literacy (11-20-6-77), 128. 

·laa!ic.'EdU~$iCf1 to Adult women 
(20':'1J-77),' 102. 

.• Jode4\¥lte Assistance fOr Adult 
Education (III-27-6-77), 94-115. 

" AI>tk~JtIiATION: 
Adulteration in Food Stuffs. (11-

18!f7'ZV>.",S. • ,I', I, " ' 

Deaths due to Food Adulteration 
("-28-7-77), 122. 

Punishment Of :rood Adulterators 
("-28-7-77), 167. 

" ,Schem~ 41 qylise Medical colleges/ 
'UriiversityLaboratories for test-

ing Food adulieration (VI-4-8-
77), 194. <; 

ADVERTISEMENT(S) : 

Advertisements given br certain 
Foreign EmbaSSies 10 Indian 
Newspapem ("-28-7-77), 200-01. 

Advertisements to Indian Express 
Group during Emt!rgency. ("1-
3-8-77), 49. 

Advertisement!! to small language I 

NewBpapers--("-27-'i-77), 199. 
Allotment of DA "P Advertisements 

during March-June 1977. (1"-
13-7-77), 126. 

Amount to Congress Party by Busi-
ness Houses for Advertisement., 
(1"-8-7-77), 44-45. 

Earnings from Commercial Adver-
tisements on T.". 0"-13-7-77), 
67. 

Expenditure on Advertisements gi-
ven by Public Sector Undertak-
ings in Souvenir, of Political 
Parties (1"-8-7.;.77), 71·72. 

Monopoly ora company OYer Ad-
\7ertisements in Cinema House 
(1"-12-7-'17), '86-87. 
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ADVERTISEMENT (S)-Contd. 

Revision .of Advertisement Policy 
(lV-6-7·77), 120. 

Rules for acceptance of Advertile-
ments fOr SoU\1i!nirs. (I1-15-6-
77), 73-74. 

Scheme of Advertisement on Postal 
Stationery (VI-4-8-77), 59. 

ADVISORY COUNCILS: 

Dissolution of Advisory Councils. 
(11-16-6-77), 116. 

ADVOCATES: 

Advocates whom Government paid 
R3. One Lakh or more Fee (V-
(19-7-77), 79. 

Amendment of the Advocates Act. 
(VI-2-S-77), ISD-3l. 

Proposal to discontinue wearing of 
Black Dress by Advocates (IV-
12-7-77), 67. 

AERATED WATER: 

Excise Duty on Aerated Water (VI 
-29-7-77), 64-66. 

AERIAL SPRAY. (I1I-27-6-77), 
150. 

AEROPLANE{S) : 
Manufacture of HS. 748 Passenger 

Aeroplane-(V-27-7-77), 210. 

AFGANIST AN: 

Cultral agreement between India 
and Afghanistan. (VI-18-7-77), 
175-77. 

AFRICA: 

Invitation from African countries 
(VI-4-9-77), 108-04. 

Marketlng of Indian Goods in 
Africa, South America and South 
East Aaia (IV-15-7-77), 8-18. 

Technical and Economic aid. to AfrO 
Asian countries (lV-14"7-77), 
133-34. 

AGRA: 

Cement a8encies in Agra ancl 
Meerut Divisions (VI-3-S-77), 
181-84. 

Closure . of Shoe :Manufacturing 
Units in Agra (V-27-7-77) 106-
09. ' 

Small scale industrial units at Agr. 
(lI-I5_6-77), 43-44. 

Supply of Iron and Steel from Aira 
HSL Stockyard (IV-14-7-77), 88. 

Tourist Guides in Agra (V-22_7-77), 
79. 

AGREEMENT{S) : 

Agreement with U.S.S.R. for sup-
ply of Crude Oil (IV-12-7-77), 
28-30. 

Termination of Agency Agreements 
by Sterling Tea Companies (IV-
8-7-77), 165. 

AGRICULTURAL ARREARS: 

Delayed Arrears in Cooperative 
Sector (V-I-8-77), 49-51. 

AGRICULTURAL CREDIT: . 

Credit facilities under Priority Sec-
tor (V-22-7-77), 131-32. 

Loans to farmers of Rajasthan (III 
-27-6-77), 136-37. 

AGRICULTURAL DEVELOPMENT 
BANKS: 

Merger of State Cooperative Banks 
with State Agricultural Develop-
ment Banks (111-4-7-77), 132-33. 

AGRICULTURAL DEVELOPMENT 
PROJECT: 

World Bank Aid or Agricultural 
Development Project (lV-B-7-77), 
70. 

AGRICULTURAL FARMS: 

Abolition of StateFanns (II-20-6-
77), 82. 

Agricultural Forms in Kerala (U-
20-8-77), 65-66. 



4 SUBJECT INDEX 

AGRICULTURAL FARMS-Contcl. 
Performance of state owned agri-

cultural farm (III-27-6-71), 162-
66. ' 

Progress of Central Agricultural 
Farm at Barpeta Assam (III-4.?-
77), 8~. 

State Agricultural Farms (V-IS.?· 
77), 87-88. 

AGRICULTURAL LABOUR: 

Coverage of Agricultural t.bour 
under ESI Scheme (V-21-7-77), 
38. 

Enactment of Legislation to Protect 
the interest of Agricultural 
workers (11-16-6-77), 138. 

Enforcement of Minimum Wages 
for Agricultural workers (n-IS· 
6-77), 36. 

Minimum wages for farm labour 
(II-16-6.77), 130. 

Payment of minimum wages to 
agricultural labourers by Stales 
(1II-23-6-77), 123-24. 

AGRICULTURAL LAND: 

Acquisition of agricultural land for 
beautification of citie! in U.P. 
(11-13-6.77), 77-78. 

Acquisition of Land (V-I-B.77), 90. 

Acreage of Fallow land (III-4-7-
t'r). 80-82. 

Bringing of Agricultural land with-
in purview of Wealth Tax Act 
(III-I-7.77), 85. 

Ceiling on agricultural land hold-
. ing (I1I-4-7-77), 140. 

Possession of land Distributed (111-
4-7-77), 71-72. 

Un irrigated Land eVI-t-8-77), 216 
-20. 

AGRICULTURAL IMPLEMENTS: 
Effect of use of Agricultural, Machi-

nery on Rural unemployment (V 
_18-7_77), 181. 

Power Tillers (fiI-27-6-77), 11-18. 

AGRICULTU8AL PlUCES COMMIS-
SION: 
A.P.C. Report on Cotton Support 

Price (IV -15-7.77), 116. 

Reconstitution of AgricuUural Pri-
ces Commission (IU-27.6-77), 
175. 

AGRlCULTURAL PRODUCTION: 

Effect on Agricultural Production 
due to inCl:J&Se in cost of Power 
(V-27-7-77), 135-36. 

Elimination of Middlemen in Mar· 
keting of Agricultural Products 
(VI-I-8-77), 162-63. 

Impact of Land Holding (IlI-27-6-
77), 13~0. 

Multipronged production strategy 
for Kharif season. (111-·27-6-77), 
168-69. 

Necessity for levy procurement (III 
-27·6-77), 7B-.J1O. 

Per acre yield in India and J.n each 
state (II-13-6-77), 228-29. ..= Procurement priCe of Agricultural 
produce (IlI-27.6-77), 142-43. 

Ratoon cultivation (111-27-6·77), 
99. 

Scheme of Minor irrigation schemes 
for Agricultural Production (lV-
181,.7_77), 71-72. 

Staying power of Farmer (III-27-
6-77), 133_34. 

Time limit for payment tor levy 
procurement of Agricultural pro-
ducts (111-27-6.77), 55·56. 

AGRICULTURAL REFINANCE COR· 
PORATION: 

Loan given by Agricultural Re· 
finance Corporation to Industries 
in Madhya Pradesh <X-22.7-77), 
208-10. 

Minor Irrigation Schemes Financed 
by Agriculture Refinance Deve· 
lopment Corporation in Madhya 
Pradesh (lV-I5-'_'7), 126-27. ----



SVlneT IlfDIX s 
AGRICULTURE REFINANCE COR-
PORATION-Contd. 

Scheme approved by Agricultural 
He-finance and Development Cor-
poration for- Kerala (VI-29~7-
77), 136.-140. 

Research on Water Resistant and 
Saline Water !leIiItance varieties 
of Rice and Wheat (VI-1-8-77), 
258-57. 

AGRICULTURAL SCIENTISTS: 

Examin_*ion jor Agria1lt~.l Re-
learch SclentWta (V-18-7-77), 
121. 

AGRICULTURALSCIBNTI6TS RIOC:-
RUITMENT BOARD'. 
Agricultural Scientists RecrUitment 

Board UV-ll.7-77), 97. 
Boycott of Iriterview by SCientist. 

of Agricultural Sc~tista Rec-
ruitment Board (VI-l-S-7'l), 255_ 
56. 

AGlUCULTURAL SERVICE REC-
RUITMENT BOARD (IV-1l_7-77), 

41. 

AGRICULTURAL UNIVERSITIliS: 

Agru:ultural Universities and their 
Graduates (V-I-B-77), 99-100. 

Electronic Instruments with Alri_ 
cultll1'al: UniYetsitie8 (ID-4-'1-'1'7), 
157-58. 

Priorities and National Projects for 
Agricultural Universities (V-lB_ 
7-'17), 67·81. 

Schemes of Farmland with Agri-
cultural Univerd;y (V-IIJ..7-'1'1), 
208-9. 

AGRICULTURE: 

Committee on Development of 
Agriculture (lV-ll-'1-fl), 142; 

Educa'-ed Farmer lOt' Extension 
work mI-4..7-'l'l), 90. 

Bducatluri of Farmers in Scientulc 
Method of Farming (III-4-7·77) , 
57-59. 

... _--_ .. -----
AGlUCULTURE--Contd. 

Aerial Spray (nI-27-6.77), 150. 

AgricUlt,ural Development held uP 
due to Inter-State River dispute' 
(V-25-7_77), 277. 

Apiculture Institute at Jhabua in 
M.P. (lI-lS-6-m), 151_52. 

Aid from I.D.A. for Agricultural 
Project. (IV-B-7_77), 103-04. 

Allocati.on for Agriculture and 
Irrilation (IV-IS-?-??>, 63. 

COMUmption of Blectriclty for Aali-
cultural, Domestic and Industrial 
Purposes (V-20-7-77), 115. 

Central aid to West Ben .. 1 for 
Agriculture, Irrigation, Flood. con-
trol etc. (VI-l_8-7'1), 207-08. 

Co~ceIlioJl ia the rate of interest 
fOl." Agriculture (V-22-7-77), 116-
17. 

Crop Rotation (IV-ll_7-77), 44. 

Damage to Agriculture due ~ rain 
(11--13-8-77), 174-75. 

Development of Agriculture in 
Backward States (V-IB_7-77), 
153-56. 

Dry J'armin« (III--4-7-77), 82-86. 

Imbalance in Agricultural Growth 
(VI-I-B-77), 253-55. 

Improvement in Fannerll' Income 
(IlI--27-6-77), 17li. 

Incentive to agricultural sector 
(11-20_6-77), 141·42. 

Mechanialtion of Agriculture (IV-
11-7-77), 25-30. 

Multi Crop Aaricultural Land. 
(IV-11-'1_ "'1), 143. 

Multlpron,ed production strategy 
for Kharif season (III-27-8-'17), 
168_69. 

New. report rei Anom.lies in 
Scientist IndtJetions into Ars (IV-
11-'1-7'1), 180. 

Requirement of Electrici., for 
Apiculture and Il'dpiiGn in 
.BUa.r (V-20-'1-'17), 107~9. 
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FARMERS: 

Scheme to benefit marginal far-
mers (III-4_7-77), 135-36~ 

Training Course in Production of 
Rice, Maize, Jowar and Bajra 
(1II-4-7-77), 49-50. 

Use of Power Tiller (VI-I.8-77), 
236·37. 

World Bank Aid for Agricultural 
Reconstruction in India (V-22-

7-77), 87-92. 

AGRICULTURE AND FERTIUZER 
BOMBAY: 

Frod\.ctlon of Fertilizer in MI. 
Agriculture and Fertilizer, Mara. 
&hi Road, Merol, Bombay-59 (V-
26.7-77), 112. 

AGRICULTURE COLLEGE(S) 

AgricUlture College in Bundelkband 
area of M.P. <n-13..8-77), 89-80. 

Agricultural College in Goa (m-
27-6-77), 71-72. 

AGRICULTURISTS: 

Benefit to small farmers from irrt.. 
gation facilities (III-27-8.-77) 
76--78. ' 

Definition of Small Farmera (II-
20-6_ 77), 168-69. 

Economic Development of Farmers 
(II-13-6-77), 48. 

Educated Farmer for Extension 
work (I1I-4_7-77), 90. 

Education of Farmers in Scientific 
Method Of Fanning (nI-4-7-77) 
57-59. ' 

Education, water and transport 
facilities to Bikaner anel Ganga-
nagar Cultivators (fi1-29.8-77), 
64. 

Fair Price to Farmer.s for Wheat 
m-20-6.77), 186-87. 

Financial assistance to small and 
marginal farmers for agriculture 
products (V-18..7.77>, '9. 

I AGRlCUL'l'URISTS: 
Grants and Loans to Small and 

Marginal Farmers in U.P. (V-25-
7-77), 242·43. 

Harassment of small farmers (11-
13_6-77), 152. 

Improvement in Farmers' Income 
(111-27-6-77), 175. 

Loans advanced by Nationalised 
Banks to Agriculturists in Orlasa 
(V-22-7.77), 176-77. 

Loan paid to Al1'iculturists of Flood 
and. Droucht Atfeeted states (V-
1-8-"), 79_80. 

Notices to KiBsans Of South Anda-
man Tehsile to vacate Govern-
ment land (n..:;.29-&.77), 49. 

Overdues of Acrl.culturistB in 
Droguth Prone Areas Of Maha-
ra~tra (V-25-7-77), 105-09. 

Packale Deal with Farmer (V-
1-8-7'7). 82. 

Payment of electricity char,- by 
farmers (1V-13-'.7'), 104-Gl5. 

Revision of Fifth Five Year Plan 
for Farmers (In-27-6-7'7), 67. 

Scheme to beneftt marginal farmers 
(III-4..7-77), 135--39. 

Staying power of Farmers (In 27-6-
77), 133·34. 

Supply of MobUe Oil to J'armen at 
reduced prices (V-26.'-77), 51. 

USe of Natural Manure by Agricul-
turists (0-20-8-77), 129.30. 

AlGRO INiDUS'1'RIIl!8 (m-2'-tJ'l'1), 
184.85), (111--29-6-77), 93:94. 

AGRO·INDUSTRIAL CENTRES: 

Bulgarian Aid for Agro.Industrial 
Centres (ill-27·6-7'I), 117. 

AGRO-SERVICE CENTRE (VI-I.8-
77), 238-39. 

AHMED, SHRl FAKHRUDDIN ALI: 
Reported dilapidated condition of 

the Grave of Late Prelldent 
Shri l'akhru.ddiil· AU Ahmed 
(Under rule 37'7), (VI-8-8. '77), 
64. 



AHMEDABAD: I 
AIR Passengers from Ahmedabad 

to Bombay or DeIhl (V-22-7-77) , 
193_94. . 

Airport at Ahmedabad (11-17-6-
77), 100-97. 

Extra trains operating between 
Ahmedabad and Bombay (1II-
28_6-77), 45-46. 

International Air Cario complex at 
Ahmedabad (IV-15~-77), 28-
30. 

.Mo.qu.i.toe. in Ahmedabad <III-23-
tI..,~), . 98 . 

. t . 
National Institute at Design 

Ahmedabad (V-20-7-77), 146-
4S. 

PrOvision of Phone facilities to vil-
lages of Ahmedabad (II-16-6-
77), 102. 

Setting up of T.V. Centre at Ahme-
dabad (VI--3~8-Tl), 185-86. 

AHMEDABAD TELEPHONE ADVI-
SORY COMMITTEE (IV-I4-7-77), 
110. 

AID INDIA CONSORTIUM: 

Meeting til Aid . India Consor.tium 
Countries in Par~3. (VI-29-'l-77), 
47-48. 

AIDs, AND GRANTS: 

Additional Grants to states to re-
duce B\Jdget Detlcit (VI-5-S-77), 
11-14. 

Aid to Mozambiquoe (V-2S-7-77), 
46. 

ASsistartce for Industrial Develop-
ment and Economic Reconstruc-
tion of Vietnam (V-2B-7-77) 61-
62. ' 

Assistance for use of Hindi as 
medium of Instruction (1-18-7-
77), 157-58. 

Assistance from Foreign Countries 
(III-24-8-77), ~-100. 

Assistance from USSR (IV-15-7-
77), 128-29. --._-----_ .. _--

7 

AIDS ANl) G:R.A.N,.,,: 
Assistance of Grants from Market-

ing Development Aaoeiation 
(VI-5-8-77), 232. 

A:;sistance to Dependents of Min-
isters who die in harness (V-
27-7-77), 124-25. 

Assistance to persons going from 
Patna to Farakka (V-27-7-77), 
239. 

Assistance to State.. (VI-5-8-77) , 
2-10. 

Bribsh aid to India (VI-29-7-77), 
256-57. 

Central aid for land allottees in 
Maharashtra (IlI-4-7-77), 72-73. 

Central aid for Small Irrigation 
Schemes in Rajasthan) (II-l3-6-
77), 113. 

Central Aid for Tube-Wells in U.P. 
(V-25-7-77), 186. 

Central Aid to :Bihar for Irrigation. 
(I11-27-6-77), 17~1. 

Central aid to cyclone affected An-
dhra Pradesh. (I1I-27-6-77). 
101-02. 

Central aid to drought stricken states 
(II-20-6-77), 186-89. 

Central Aid to Higher Secondary 
Schools in Tamil Nadu (V-2S-7-
77), •. 

Central aid to states for Production, 
Proee93ing, Marketing and Ex-
port of Cashewnut~. (VI-I-8-
77), 143-48. 

Central Assistance for implement-
ation of Dev,lopment Scheme. 
(V-22-7-77), 101. 

Central Assistance for National 
Fairs Organised in Raj'asthan (III 
-24-6-77), 106. 

Central A~Histancc to Assam (III-
1-7-77), 93-94. 

Central Assistance to Indian Insti-
tute Of Management, Bangalore. 
(VI-I-8-77), 159-60. 
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AIDS AND G~RI. 
Central Relief to evicted Tribal of 

Gahpur Forest Reserve \ (V-
18-7-77), 99-100. -

Centrally Aided Schem~ to clean 
and beautify big cities in Madhya 
Pradesh (II-20-S· 77) ,56-58. 

Financial Assistallce for Propaption 
of Hindi Abroad (V-18·7-77), 
158-59. 

Financial As3istance for TrivaDdrum 
Medical College Kerala. <III-
30-6-77), 55-56. 

Financial Asshtance for Rural Elec-
trification. (lV-13-?-77), 57-
60. 

Financial Assistance to Bihar to 
meet drought condition. (V-
18-7-77), 130. 

Financial assistance to Cotton Gar-
ment Exporters. (VI-5·8-77), 
113-14, 

Pmaneial aaaiatauee to emall and 
marginal farmers tor agriculture. 
products. (V-IB-7-77), 79. 

Financial assistance to States dur-
ing the Current Year. (VI-5-
8-7-77), 93. 

Grant for soeio-Economic Program-
me. (VI-l-B-77), 212-13. 

Grant-in-aid for short wave dia-
thermy (V-21-7-77), 102. 

Grants in aid to Electronics Com-
miooion. ( V -20-7 -77 ). 142. 

Chants to Tamil Nadu for Education 
<D-20-8-77), 202-03. 

Institution given grants in DeIhl 
(V-18-7-77), 208-01. 

'-----' ----------
AIDS AND GRANTS--Coa~~ 

Stoppage of U.S. aid to India (VI-
29-7.77), 183. 

World Bank Assistance tot Deve. 
lopment Projects (VI-5-8~77), 
106_ 7. 

AIR ACCIDENTS: 
Accidents in I.AF. (Vf-3-3-77), 

184.85. 

Aircraah involving Netaji Subhash 
Chandra Bose (VI-4-8-77),226. 
27. 

Enquiry into Dakota Crash near 
Hyderabad (IV-15-7-77), 215. 

Finding. of Expert Panels on Cara. 
yelle Crash at Santa Cruz Airport 
(IV-8_7-77), 175. 

AIR CORPORATION EMPLOYEES 
UNION: 

Demands Of Pilots ot Indian Air-
lines and Air Corporation Em-
ployees Unum (1II-l-'l.77), 48-
47. 

AIR FORCE: 

Seeking ofMfNI Air Force by the 
Army (V-27_7-77), 194-

AIR HOSTESSES: 

Number of Air Hostesses in Indian 
Airlines belonging to S.C. & S.T.' 
(111-1-7-77), 161. 

Recruitment of Air HOIteiIIes (VI-
5.8-77), 34. 

AIR INDIA; 
Air IndJ,a Excursio,n Fare between 

USA and India <IU-24-6_77), 
104-05. Monetary aid to MISA Detenu8 who 

l08t means of Livelihood (U-
15_6-77), 115-16. Air India Lock out of 1974 (VI-5-

Rationalisation of Grants to Uni- 8-77>, 217. 
versities cn-2o_6-77), 112. Air India Pilots (lV-15-'1"?7), 65-

Review Committee on Grants to 66. 
institute of Constitutional and Airbuses beitlg leased out -by Indian 
Peliamerrtary Studies -CVI-2-8- Airlln-'8 to Air India <V-22-'1~ 

__ 77....,>_, _1_26 __ 2_7_. _______ --..!. __ 77), 13_6_-3_7. ____ _ 
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AIR INDIA: 
Aireraft with AIR India and Indian 

Air-tines (VI-S-8_77), 150. 

Chairman of AIR .1J\dia (V-22:.7-
77), 190. 

Changes in Pattern of Operations of 
Air India un-1-7-77), 86. 

Direct flight from Cochin and Tri_ 
vandrum to· Middle East by Air 
India (ll-17-6;'77), 211. 

Earning" and expenditure of Air 
India and Indian Airlines (VI-
~'l7). 181-82. 

Expenditure ineurred by AIR India 
on Sales promotion (11-17-11-
77), 98-97. 

ExPenditure 
Chefair 
151-53. 

on Maintenance of 
Delhi (VI-29~7-77), 

Fire in Engine of Air India Jet 
Liner at Tokyo International Air_ 
port (V-22-7_77), 197. 

Introduction of regular Airbus 
flights of Air India to Gulf 
countries (V-22-7-77), 211. 

Overhauling of Jet En,ines of 
Domestic Airlines by India (fiI-
1-7_77), 115.16. 

Re-inltatement of Dtsmtaed pilote 
(II-l7-6-77), 85. -

Restructuring of Indian Airlines 
'and Air India (IIl-L 7.77) , 2~ 
28. 

Salaries and A,LlowaDCe8 paid to 
Mr. Dastur, Deputy Managing 
Director of Air India (VI-5-8-
77), 102. 

Training up of Pjlots in Au-India 
(VI-5-8-77), 151-53. 

AIR PASSENGERS: 

AIR Passengers from Ahmedabad 
to Bombay or Delhi (V-22.7.77), 
1~3-94. 

Air passengers from Middle East to 
,Cochio ~d Trivan.dr\lm (11-17-
6-77), 121.22. -_._-----_.,- --------

AIR POLLUTION: 

Air Pollution Bill (IIl-2'1_6-77), 
] 15-]6. 

. AtR SERVICES: 

Air flights to Ambala (VI-29-7_77), 
253-55. 

Air India Flights to Tearan (IV-
15-7-77), 232. 

Air Mail Service to Rajasthan Cities 
(1Il-23_6-77), 65_66. 

Air Services closed down in 
Gujarat (V-22-7-77), 188. 

Air Service Facility i~ _ Gwalior 
Re,ion (IV-j-7_77), 111-12. 

Air Servi~e to and from Ratna&iri 
(Maharashtra) (VI~5_8-77), 67-
68 .. 

Air Services to Bhaga!pur <I1-:-17-
6_77), 91. 

Air Services to Jodhpur (IV-B-7-
-77), 61-'2; 

Air Service to Kota from Jaipur 
and Delhi (IV-B_7-77), BO. 

Air Service to Persian Gulf Coun_ 
tries <IT-I7-B-77), 252-53. 

Air Services to Poonch and Rajouri 
in Jammu and Kashmir (VI-29-
7 _77), 251_52. 

Airbus Services (V-22-7-77), 65-
66. 

BoeinC Service between CltloUtta-
Port Blair and Madras-Port Blair 
(1lI-24_6_77), 191. 

Civil Air Worthiness requirements 
for Afr Safety (II-17~6-77), 83. 

Delhi-Madras Direct Flights (VI-
29-7_77), 239. 

Di.rect Air Flight from Ti~u.pati to 
Delhi < VI-29_7-77) , 123. 

lDtroduction of BombaY-Keshod 
Porbandar daily flights (V-22-7_ 
77), 150-51. 

Introduction of New Air Route.a 
(II-17-ft_77), 63-64. 
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AlR SERVICES: 
Long waits at Airport. (\V-22.7-

77), 1-9. 

Mornin, Flight trom Patna to 
Delhi (II-17-6-77), 24l. 

News item captioned 'Delai'. 
Flights cause hardship'. (V-22.. 
7-77), 126. 

Night AirmaiJ Facility (111-1-7_ 
77), 144. 

Night Airmail Service (IV-14-7-
77), 49. 

Number of hours lost due to delay-
ed l!'U,hts of Indian Airlines dur-
ing May, ]9'17 (VI-5-S-'1'1), 200. 

Operation of IA Fnghts (\7-22-'1-
77), 166. 

Policy of I.A. Re. Trunk Routs 
Flights connecting Delhi, Bombay, 
Madras and Calcutta (VI--5-8_ 
7'1), 98. 

Proposal tor a Halt of I.A. Flights 
to Khajuraho at Gwallor (IV-
8_'1-77), 112. 

Proposal to link Tourist Centres in 
Madhya Pradesh by Air (In-l-
7-77), 117_18. 

Proposal to provide stoppage at 
Jhansi for Delhi-Khajuraho Air 
Flight (VI-5-8_77), 89. 

Sale of Air Tickets by Travel 
Agenciell in Delhi (VI-29-7_7'1), 
l~ 

Steps to check Bomb Scare Inci-
dents (lV-aS-77), 183-85. 

AIRBUS(IlS): 

Airbuses being leased out by 
Indian Airlines to Air India (V-
22_7-77), 136-37. 

Airbus En,inee found jammed <IV-
15-7-77), 184.85. 

Airbus purchased Deal (II-17-6-
77), 248_49. 

Airbus services <V-22_7-77>, 65-88. 
Beneftciary of Airbus Payoff (V-

22-7-77), 138.39. 

J 
AIRBUS: 

FeuJbiUty study tor purchue 
Airbus (n-17-6-77), .249.50. 

of 

Number of occuions when .Airbusea 
went out of order (VI-2IU-77), 
59. 

Programme of fliIIUI by AIRBUS 
(II-17-8_77), 208-09. 

Purchase ot AUbu ... 300 Planes 
(II-17-8.77), 95. 

Tennl, conditions and prices ot 
Airbus (11-17-8_77), 250-51. 

Unsuitable Airports for Airbus 
Flights (U-17-8..77), 161. 

AIRCRArr: 

Aircraft in operation in Civil Avia-
tion Department (I1-17-8_77), 
189-70. 

Aircraft Purchased from Boeing 
Company, USA (lV-22_7-"1'1), 
--"'1. 

Aireraft with AlR India and Indian 
Airlines (VI-5.8-77), 150. 

Alleged Involvement of Gandhi 
Brothers in Boeing Deal (111-1-7-
77), 121-22. 

Grant of Sub-Agency of Piper Air-
craft (VI~-S-77), 228-27. 

GroWlding of A VRO Aircraft (1Il-
1-7-77), 140. 

I.A.F. Fightinl Planes (V-30-'1-
77), 45-46. 

Islander aircraft fOr former Chief 
Minister of Raryana (VI-IS-B-'1'1), 
223. 

OperatiOD of eara .. n. ... A VKO 
Planes (IV-8-'1-77), 179-80. 

Procurement of new Aircraft for 
Indian Airlines (lV-15-'1-77), 
71-72. 

Purchase of Aeroplanes by Rajas-
than Government (IV-8.7-77), 
160-61. 

Purchase of Aircraft (II-l'1-6-'1'1), 
252. ----



----_.----
AIRCRAft : 

Purchue of Aircratt IJv Rajasthan 
Government (IV-ll-'1·17), 84. 

Purchase of Aircraft from R~~ 
(V-27-7-77), 128-21. 

Purchase of Boeing Planes (III-
1-7-77), 101. 

Short Haul Jet for Indian AIrlines 
(IV-8-7-77), 141. 

Unserviceable Russian Aircraft (VI 
-3-8-77), 141. 

Use 01 I.A.F. planes by the former 
Mlniater of State for Defence 
(V-27-7-7'1), 172-740. 

Debates 
Landing of a Pakistan twin enline 

piper aircraft at Amritsar airport 
on 30th June, 1977 (St.) (1ll-30-
6-77), 290-92. 

AIRCRAFl' ENGINES: 
RePOrted clearance of aub-standard 

engines for MIG. duriD4( Emer-
gency (Under Rule 377), (VI-
29-7-77), 290-93. 

AIRCRArl'S: 

Ai.r Station at Ratnagiri (IV-IS-7-
77), 67. 

Admission fee at Palam Airport 
(VI-2~-7-77), 206. 

Aerodrome at Hubli (II1-24-6-77), 
89-90. 

Aerodrome at Kozhikode (111-1-7-
77), 119-20. 

Aerodrome at Phulbani, Orissa 
(V-22-7-7'1), 119. 

Aerodrome at Vellore (In-24-S-'17), 
Its. 

Airport at Ahmedabad (ll-17-6-
77), 196-9'7. 

AIrport at Bajpe (IV-15-7-77), 92-
93. 

Airport at Italhapur <lV-15-7-77), 
59. 

II ._-_ ... _-_ ... -
AIRPORTS: 

Airport at Port Blair (IV--8·7-77), 
62-63'. 

Airport Tax and Entry Fee at Air-
ports (V-22-7-77), 68-69. 

Allotment Of Garment shops in Inter-
national Tramit Lounle at Bom-
bay Airpoort (VI-29-7-77), 187. 

Calicut Aerodrome (1I-17-6-77), 
97-9B. 

Civil Aerodrome at Agra (VI-29-7-
77), 71-72. 

Civil Aerodrome in Salem (IV-15-
7-77), 166. 

Cochin Airport (11-17-8-77), 223. 

Construction of Aerodrome at San-
chi (VI-5-8-77), 161. 

Construction of New Aerodrome 
near Cochin (01-1-7-77), 119. 

Conversion Of Srinagar Airfield into 
international Airport (IV-15-7-
77), 163-&4. 

De'monstration and Strike resorted 
to at Palam Aerodrome (VI-29-
7-77), 135-36. 

Display of 'Welcome to Maharashtra' 
Posters at Belgaum Airport (IV-
15-7-77), 19-27. 

Export Cargo Terminal at Delhi Air. 
port (VI--2iI'-7-77), 143--45. 

Extension of Jammu Airport (IV-
15-7-77), 30-33. 

Hamilton Hangar at Jaipur Airport 
(lV-8-7-77), 82. 

Han,ar Erected at Jaipur Airport 
(IV-8-7-77), 164. 

International Air Cario complex at 
Ahmedabad (IV-15-7-77), 28-30. 

International Air Traftic through 
Calcutta Airport (1V-15-7-77), 
190-91. 

Labour Unions operating at Inter-
national Airports (VI-5-8-77), 
88. 

Long Wait at Airports (V-22-2-77), 
1-4J. 
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AIRPORTS; 
Maintenance Of Aintrips in Sta~es 

(IlI-24-6·77), 57-58. 

Modernisation of Aerodrome. (IV-
15·7.77), 1-.89. 

Modernisation of Airpol1s (V-a2-
7.77), 13t. 

Procedure for allotment of shops at 
airpol'tJ (VI-29-7·7'l), 123 ... ·215. 

Promotion of Non-tecbnical Em-
ployees in Directorate of Radio 
Construction and Development 
Units, Safdarjan, Aerodrome, 
New Delhi (V-Z2-7-77), 161-62. 

Proposal to construct AJrports at 
Kangrs Valley and ~mla (II-
17-6-77), t2A1. 

Public address sy9tem at Airports 
(IV-B-7-77), 1'2-43. 

Radars in Airports (V-22-7-77), 
147-48. 

Report regardin& 'guide to Airports' 
(VI-6-8-77), 133-3'. 

Surprise checks by VitI1lance om-
cers of Air Customs Departzaent 
at Santa Cruz Air Port (VJ-6-8-
77), 147. 

Trivandrum Airport (In-I·7-77), 
145-48. 

Umroi Airport (ShiUong) (VI--6-I-
77), 124-25. 

Unsuitable Airports fOr Airbus 
Flights <n-17-6-77), 161. 

Vacation of Safdarjang Airport (VI 
-29-7-'17), 136. 

Vacation of Safdarjang Airport, , 
New Delhi (V~U.'l-U), 17&.,.. 

DelHlte. 
Aileted Incident at Palam Airport 

on 1-'7_77 relatin, to Shrl Sanjay 
Gandhi Iftd. his wife (St.) (m-
2-'7-77), 8-15. 

AIZWAL: 
Laying or Railway Lines upto Ai:/!-

wal in· Mizoram (Ill-28-"·m), 
lIS. : ' 

Paper Mil} in Abwal(V-28-:7-~), 
107. 

Ajllnta.and BloraPailltinl. (VI-I-
'.77),2-8. 

.A.JMP&: 
Sainik School. Ajmer (IV-I3.7.77), 

100. 
ALCOCK ASHDOWN II: CO., 

Discontentment amon. the Elllplo· 
yees of MIs. Alcock Alhdown and 
Company Bombay (11-22·6·'1'7), 
23-27. 

ALCOHOL: 
Alcohol suPPlied to Synthetjc and 

Chemical Ltd. Bareilly (VI-2-S· 
77), 136. 

Import 01 Inclumial Alcoho! (VI-
2-8-77), 2M. 

Production of Alcohol from Molal-

I ses (III--28-6·77), 136-37. 
ALIGARH MUSLIMUNIVE!{Sl'Ff: . 

I 
I 

I 
ConveniDll of In.titute of Othalmo-
. loIY of AliIarh ·14U1Um lJAl<ver-
sity into a RelionallnBtityte (V-
28·7-77), 116. 

Establishing Survey of MtidiclpaJ 
Plants Unit in Aligarh Muallm 
University (V-28-7-77), 22-28. 

Setting up of 8 Hotel near ALiprb 
Muslim Univer.lty (IV-lS-7-77), 
101. 

ALIGARH MUSLIM UNIVEllSITY 
ACT: 
Reports on Aligarh ~l1m UJil-

versity Act (II-13-6~'7'7), 223-26. 

ALKALINE: 
Expenditure on reclamation of 

Alka-line and Acide solls (V_IS-
7-17) •. 210.11. 

Reclamation of Alkaline Soil (N-
11-7-77), 68. 

ALL-INDIA CONFERENCE OF 
PRACTITIONJCRS OF INDIAN 
SYS'l"EM OF MEDICiNE: 
Conference of Practitioner, of: tn-

dUUl .. SYsWn of Medicine and 
BotnOeopathy (V-21-'t":7")~ 0:-

66. --------------------------------------------------- ----



'I;:: 

} ALL INDIA CONGRESS: 
f;~ 
~~ Amount spent by Assam Govern-

ment on AlCC Session in Gauhati 
(IV_I3-7_77), 62. 

Amount spetltby Nalalatld 
ernment at Alec S~ 
13-7-77}, 131-3Z. 

Gov-
(IV-

Amount .pent On AlCC Delee_tes 
by Vice Chancellor of Punjab 
Um.ersity (nl-27.6-'17), 140-oU. 

Sites allotted or sold to All India 
Congress Committee UV-1l-7-
77}, 47. 

Telephone arrear Bills of All India 
Congresl Committee Cm-30-
6-77), 82-83. 

ALL INDIA Dl!FBNCE EMPLOYaS 
FEDERATION: 
Agitation by All India 

J:mployea Federa&D 
7-77), 3S--40. 

Defence 
(V--30-

ALL INDIA EDUCATIONAL SER-
VICE. (VI-3-8-77), 18-20. 

ALL INIUA ENGINEERING EM-
PLOYEES UNION: 
Agitat.ion notice by All India Enii-

neerini Employee] Union Divi-
sional Branch Ujjain (V-28-7-
77), 126. ' 

ALL INDIA ENGINEERING SER-
VICE (IV-6-7-77), 90. 

ALL INDIA HEALTH SERVICE 
(V-2'7-7.77), 118. 

ALL INDIA INSTITUTE OF MEDI-
CAL SCIENCES: 

Facilities to Pa,ijeats in All India 
lnatltute ot '; ·;1Ied.ical Seienees 
(lV-7-7-77},Ii-K. 

Pension and G.P.F. facilities to the 
Employees of All India Institute 
of Medical Sciences (V-21·'7·77), 
69-70. 

USe of Hindi in All India IDstitute 
of Medical Sciences and Hospi-
hIs, Delhi (lV-7-7-77),9S-94. 

ALL-INDIA MINERAL CON· 
JlERafCE (V--2I-7·77). lB. 

__ a. _' __ ." '_ , __ .__ _~~. 

I, 
ALL INDIA NON ... F£RROUS METAL 

INDUSTRIES ASSOCIATION: 

Demand from All India non· ferrous 
Metal Industries AssociatiOn for 
Collection of Excise Duty on 
Single point (III-I-7-77), 110-
11. 

ALL INDIA RADIO: 

A.I.R. and T.V. officials connected 
With 20-Point Programme imple-
mentation Commlttae (IV-IS-
7-7-77), 144. 

Allo::atlon of Time by Doordarlhan 
and AIR to O .... ttion Parties 
(II-I5-B-77), 193. 

Allotment of Time for Speeches by 
Rulin, and OppoaitionParties on 
AIR and T.V. (III-2.-e.17). 114. 

Angika LanlUage in Bhagalpur 
Radio Station. (VI-3-8-77), 58· 
59. 

Appointment of A.I.R. Artistes on 
contract ballis (VI-4-B-77), 228-
29. 

Ban 0:1 the us~ of Harmonium Oll 
AIR. <V-20-7-77), 54-55. 

Banning of songs of E'hri Kh-hore 
Kumar from AIR <IV-13-7-77), 
77. 

Bha,alpur Radio Station <II-IS-
6-77), 4'5-46. 

Bifurcation of Akashvani and Door-
darshan (IV-13-7-77), 89-90. 

Broadcasts and telecSo3ts by Politi-
cal Parties fol' Assembly Elec-
tions. (Il-22-6-77), 19-23. 

Broadcast by Opposition Parties on 
Radio <V-27-7-77), 208-09. 

Broadcast of Programme "Yuv 
Vant frem AIR (VI-3-8-77), 
40-41. 

Broadcast -of "spotlieht" and the 
"Parliament Today" Programmes 
from aU Statiol'\1 of A.I.R. (V-
27·7-77), 184·85. 
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ALL INDIA RADIO: Ccmtd. 
Changes in Reporting and News 

Bulletin Service ot AIR. \(V--20-
7-77>, 58. 

Changes proposed· in functioning of 
Akashvani and DoordarJhan (II-
15-6-77), 76-77. 

Collection of Foreign News by AIR 
(111-29-6-77), 79-81. 

Complaints against officers of Akash-
vani and Doordarshan (1I-15-
6-77), 150-51. 

Constr.uction of Aka'3hvani Studio 
lit Sambalpur. Ori88ll (1V-13-
7-77), l1S-19. 

Conversion 01 A.I.R. and T.V. into 
Autonomous Corporations (1l-15_ 
6-77), Sf. 

Conversion of A.I.R. 8tat;00, Tri-
chur into full-fledged AIR Station 
(11-15-6-77), 64-65. 

Creation of Gazetted Posts in AIR 
and Doordarshan during Emergen-
cy (VI-3-S-77), 204-07. 

Expert,~ on conversion of Radio, 
T.V. and Films Division into auto· 
nomous Bodies (11--5-6-77), If8. 

Gauhati Station of A.I.R. (I1-
22-6-77), 82-83. 

Gazetted and Staff Artistes posts 
lying vacant in AIR and Doordar-
shan. (VI-3-S-77), 208-10. 

Irregularities in Appointment of 
Station Director~ Assil3tant 
Station Directors ~nd Producers 
in A.I.R. and T.V. during Emer-
gency (IV-6-7-77), 116. 

More Time for Devotional Songs in 
A.I.R. (V-27-7-77), 206-07. 

Opposition Leaders called by A.I.R. 
and Doordarshan to express their 
view point (D-15-6-77), 1M. 

PensiOn to staff artistes of All India 
Radio (V-20-'1-7'1), 132. 

Port Blair Radio Station (IV-6-7-
77), 101. 

Posts of Draftsmen, Tracer. and 
Ferro Printers in AIR and Door-
darshan. (Vl-3-8-77), 70-71. 

Proposal to link Ahmedabad by 
AIR with Major Citiu (VI-
5-6-77). 102. 

Proposal to provide AIR Services to 
far Flung Cities (lV-8-7-77), 170. 

Radio &tation· Ilt Tura in Melba-
laya. (VI-S-S-77), 170-71. 

Radi 0 station in Kota, Raj~than. 
(VI-3-8-77), 61-62. 

Recitation of Holy Quran in AIR 
.Proiramme;i. (IV-1S-'-77), 206-
206-07. 

Recordin, Station at Tripati for 
Cuddapah Station (IV-8-7-77), 
3S. 

~esidential accommodation fOr the 
employees working in Akashvani 
Station at Bhaplpur (IV-IS-
7-77), 103-04. 

Retirement of programme officers in 
AIR and DooI'darihtn (Itt-
29-6-77), 100-01. 

Selection for the post of Assistant 
Station Direction throuah UPSC 
(IV-13-7-77), 101-02. 

Selection for the post of A'lStt. 
Station Director through UPSC. 
(VI-3-8-77), 63. 

Selection of Members of Advisory 
Board of AIR Kurscon, (In-
29-6-77), 89-90. 

Service conditions of Casual lab-
Ol')" in Vividh Bharati Section in 
AIR (VI--3-8-'17), 133. 

Setting up of News Bureau by AIR 
to cater District-wise news (V-
20-7-77), 45. 

Setting up of Radio Station and 
T.V .. Centre in Etawab (nI-
29-6-77), 120. 

Setting up of Radio Stations in 
Ekmler Area. (VI--3-8-7'7), 158. 



AU. INDV. RADIO: Contd. 
Starting of new A.I.R. Station/ 

Commercial Section at Surat 
(II-22-6-77), 179. 

Studio for recording Programme of ' 
AIR at Gwalior (IV--6-7-77), 46. 

Working ConditioD3 of AIR Artistes 
(IV-6-7-77), 73. 

Working ot Transport Units ot AIR 
and Doordarshan Kendra of 
DeIhl, Amritaar and Bale Pro-
duction Unit Crv-6-7-77), 118. 

Debates 

Question of privilege against Minis-
ter of Information and Broad 
casting and Chief Editor, News 
Services (English) A.I.R. (QP) 
(VI-8-8-77), 1-2. 

ALL INDIA SERVICES: 

Recruitment of Scheduled C8I3tes 
and Scheduled tribes persons in 
All India Services (V-20-7-77), 
186-88. 

ALL INDIA STAINLESS STEEL 
RE-ROLLERS ASSOCIATION: 

Arrest of 30 Mem.bers of the all 
India stainless Steel Re-rollers 
Association (IV-I3-7-77), 78. 

ALL INDIA TRADE UNION CONG-
RESS: 

Memorandum by Tamil Nadu 
A.I.T.U.C. (11-16-6-77), 148. 

ALLAHABAD: 

Allotment of Cycle stand contract 
at Allahabad 011-28-6-77), 100-
01. , 

Breach Of agreement by contractor!! 
for cycle stand at Allahabad 
(VI-2-8-77), 155-56. 

Employment of workers by Cont-
ractors Associations at Allahabad 
(V-26-7-77), 123-25. 

15 

Setting up of a permanent TV cen-
tre at Allahabad (V-27-7-77), 
150. 

ALOK UDYOG VANASPATI AND 
PLYWOOD LTD.: 

Alok Udyog vanaspati Plywood 
Ltd. Budge, West Bengal (V-
20-7-77), 209. 

ALOK UDYOY CEMENT FACTORY 
(II-22-6-77). 80. 

ALUMINIUM: 

Allocation of Aluminium to Karna-
taka Stat.e Electricity Authority 
(V-28-7-77), 177-78. 

Aluminium Complex based on Bau-
xite Deposits of east coast (II-
16-6-77), 215. 

Aluminium Indultry hit by power 
cut (V-21-7-77),82-83. 

Demand for Aluminium (III-
23-6-77), 30-31. 

Import of Aluminium (VI-4-S-77), 
57-'58. 

Price Revi8ion ot Aluminium (IU-
23'-6-77), 84. 

Supply of Electrical Gnde Alu-
minium to Industry (111-30-6-
77), 65-66. 

ALUMINIUM CORPORATION OF 
INDIA LTD.: 

Lock out iu Aluminium Corporation 
of India Ltd. (11-23-6-77), 83-
84. 

ALUMINIUM PLANT(S): 
Aluminium Plant in Kutch (lV-

7-7-77)-71. 

Aluminium Plant in Sarguja (V-
28-7-77), 187-88. 

Aluminium Project at Viaskhapat-
nam (VI-4-8-77), 129. 

Parcel Handling Contract at Allaha- Korba Aluminium Plant (IV-
bad (V-26-7-77), 69. 14-7-77), 140. 

Parcels handline work at Allahabad Orissa Aluminium Plant (VI-4-S-
nV-3-2-_7_7)_, _95_-9_6_. __ . ________ 7_7)~,_1_5_0-_51_. ______ _ 
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AlAJMINIllM PLANT: Conte!. 
Ratnagiri Aluminium Project (Vl-

4-8-77), 147-48. \ 

AMBALA CANTONMENT: 

Supply of water in Ambala Can-
tonment (V-27-7-7?), 188-88. 

AMBASSADORS: 

AmbaaseadDt. due for Retirement 
(111-23-6-77), 167;;,88. 

Appointment of Ambassadors, High 
Commissioners and Consuls Gene_ 
ral (V-21-7-77), 34-35. 

Diaet.:alionB with U.S. Ambauador 
(Ill-23-6-77), 156. 

PeUtica1 Amb .... dor. (lV-lf-7-
77). 138-37. 

AMERICAN UNIVERSAL COM-
PANY, FARIDABAD: 

Order placed with American Uni-
vel'8ll1 Company, Faridabad 
(V-27-7-77), 209-10. 

A.MIN CHAND PEARy LAL. 14'/S. 
C.B.I. Enquiry about Swaraj Paul 

of Amin Chand Peary Lal Group 
of Firms (IV-8-7-'17), 186. 

AMMON:A PLANT(S): 

Breakdown of Ammonia Plant at 
Barauni (1I-21-.6-77), 130. 

Snam Pragetti of Itla contract (lIl-
28-6-77), 80-82. 

AMRITSAR: 

Landing of a Pakistan twin engine 
piper Aircraft at Amritsar airport 
on 30tb June, 19'77 (St) (IlI-
30-6-77), 290-92. 

ANAND, SHRIMATI: 

Foreign ·Tours by Shrimati Anand 
(IV--8-7-77), 167-68. 

Investiptions tnt() death· of Col. 
Anand (IU-27-i-7'7), 30-83. 

ANAND KAItG: 
Release of Anand Margts (III-

29.6-77), 165. 

ReleaSe Of Shri Ananda Murti of 
Anand. Marg (IV-13-7.'1'1), 43-
44. 

ANANDA MURTI, SHRI: 
Helease of Shri Ananda Murti of 

Ananda Mar,· (lV-I8-'1·,"), 43-
t4. 

ANDAMAN AND NICOBAR IS-
LANDS: 

Andaman Special Allowance, (I1-
15-8-77), 42-43. 

Casual Labour working in Forest 
Department of Andaman and Nico-
bar Islands <U-20-1I-7'1), 115.16. 

Conversion Of Andaman Cellular 
Jail into Archive (IV-6-'1-77), 
11 ... 

Development of Tourism in Anda-
man and Nicobar Islands (IV 
8-7~7), loa~09. 

f'amine like condition in Andaman 
and Nicobar Islands (IV-1l-7-77), 
111. 

Forest corporation for Andaman 
and Nicobar Islands (IV-I-?·??), 
112. -Inter-Island Services in Andaman 
and Nic.bar Island (lV-8-7-77), 
100. 

Irrigation Facility for Food Produc-
tion in Andaman and Nicobar Is-
lands (IV-1l-7-77), 64. 

'Jhupri' dwellers at Aadaman and 
Nicobar Islands (II-32-6-77), 65. 

Notices to Kissans of South Anda-
man Tehsil to vacate Government 
land. (m-29-6-77), 49. . 

Off-shore D-ri'!ling in Andaman and 
Nicobar Islands (IV-12-7-77), 

ANAND, Lt. Col. T. S.: 171. 
Opening of Telephone Exchanges 

AlIe~ed murder of Lt. Col. T. S. in Andaman and Nicobar (IV-
Anand (m-29-6-77), 164-85. 14-7~77), 137-38 .. 

.. •.. .... _-_._._-_ ... _------_._-------_._--------_. 



Pay Scales of Employee, of Saw 
'lUll l»v;tsiOll, ~ and l¥i90-

;. bar Is~nds. (lII-27.6-7'l),l23-24. 

Persons killed by 'Jarwa' Tribe in 
Andaman Islands. (V-,20.7-77), 
17B-79. 

Rehabilitation of refugees in Anda-
, ~an and Nicobnr Isla.nd~ OV-

11-7-77), 4~. 

. Rehabilitation Programme in Anda-
man and Nicobar Islands (IV-
11-7-77), 179. 

Representation from Forest Seaman 
Union Andaman and Nicobar Is-
lands (II-20-6-77). 65. 

Representation from 
Rubber Plantation 
Nicobar District (IV 
10. 

Workers of 
at Kachal, 

B-7-77), 109-

Requil'ments of fertilisers for Anda-
man and Nicobar Islands. (V-
18-7-77), 79-80. 

Saw Mill DivisIon of Forest Depart-
ment in Andaman Nicobar b-
lands. (I1I-27-6-77), 59-60. 

Selection to Teachers in And'lman 
and Nicobar Islands (lV-ll-7-
77», lBO. 

~ettlement of Ex-Servicemen in 
Andaman and Nicobar Islands. 
(II-15--77), 163. 

Shortage of Drinking Water in cer-
tain ViIlagzs in Andaman and 
Nicobar Island; nV-6-7-77), 43. 

SuPply of Indane Gas in Andaman 
and Nicobar Islands (IV-12-7-
77) lOa. 

Tourist Homes la 
Nicobar 181an(t.3. 
15B. 

DEBATES: 

And811'an and 
(11-17-6-77) , 

Famine like conditions in Andaman 
and Nicobar Islands (Under rule 
377), (V-6-8-77), 21-22. 

Reported retrenchment of the Maz-
doors in Andaman and Nicobar 
I~lands (Under rule 377) (VI-
29-7-77), 299-300. 

'. ~ ... ' ,: ~ ;. \~, If: ..... 

. akquiaitloa ot JJ~ncl iIlPQIIII-
. sion of A.P. Government. (IV~7. 
7-77), 57-58. 

Alloc~tion' for ~ajo~ or minor 'fish-
ing harbours in Andhra . Pradesh 
(V-1S-7-77), 16-19. 

Allocation of funds for Urban 
Development in Andhra Pradesh 
nV-1l-7-77),89. 

Central aid to cyclone affected 
Andhra Pradesh. (IlI-27-6-77), 
lOI"()2. 

Compulsorily retired oBicer. of P&T 
Andhra Circle. (II-16-6-77), 
184. 

Electronics Research 
in Andhra Pradesh. 
77), 113-14. 

Laboratories 
(IlI-29-6-

Expenditure on improvement of 
Railways in Andhra Pradesh dur-
ing the 5th Five Year Plan (1I-
21-6-77), 95-96. 

Inclusion of Fishermen of Andhra 
Prade.h in Scheduled Tribe (VI-
3-S-77), 121-22. 

Licences for setting up Cooperative 
Sugar Fnctori-es in Andhra Pra-
desh (1II-4-7-77), 147. 

Management of the Collieries. in 
Andhra Pradesh. (IV-13-7-77). 
61-62. 

Memorandum from Ayacutdara 
under Chembedu Pedd.1 Cberuvu 
of Chittor, Andhra Pradesh (IIl-
4.7-77) 79·S0. 

Openin& of Central Schools in A.P. 
(V-t-B-77), 92-93. 

Opening of Post offices in Andhra 
Pradesh (V-21-7-77), 71. 

Procesling Units in Andhra Pra-
desh (IV-B-7-77), 155-56. 

RacUo Stations in Andhrfl Pra-
desh. (IV-13-7-77>, 175-76. 

Residential quarters to PI:T Em-
ployees in Andhra Circle. (111 
-30-6-77), 44. 
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AlmHRA PRADI:sH:CoIdd. 
&ev1don Of Electoral Bolli in An· 

dhra Pradesh (IV-12.7 .. T7). 136. 

SpoJl6e Iron Plant In Andhra Pra-
desh. (III-30-8-'I'I), 101-02. 

T.V. station at Tirupati in Andhra 
Pradesh. (III-29-6-'I7). 113. 

Victimisation of persoDi in Andhra 
Pradesh during Emergency. (V-
20-7-'17). 185. 

Debdu 
Murder and torture of Naxalitea in 

Andhra Pradesh (CA) (1l-15-6-
77), 21'1-24. 

ANDHRA PRADESH ELECTRICITY 
BOAllD: 

PurchaSing of Power from Kerala 
by Andhra Pradesh Electricity 
Board (V-27-7-77), 206. 

ANDHRA PRADESH PIG IRON 
PLANT (VI-4-8-77). 216-17. 

ANIMALS: 

Export of meat of Animals and 
Birds. (VI-5-8-77), 100-02. 

ANKLESHWAR: 

Consumers Gas Agen~ in Anklo3h-
war City. (VI-2-8-77), 181-82. 

Subsidy for setting up of Industries 
in Ankleshwnr. (V-20-7-77), 
152-53. 

Telephone Connections in Anklesh-
war Indu':trial Estate in Gujarat 
<V-21-7-77), 68-69. 

ANGIKA LANGUAGE: 

Angika Language in Bhagalpur 
Hadio ~tation (VI-3-8-77) ,58-
59. 

ANGLO-FRENCH TEXTILES LTD.: 

Non-deposit of ESIC,. due!! by MIs 
Anglo French Textiles Ltd. Pondi-
cherry. (IUI-23-6-77). 56-57. 

ANNOUNCEMENT BY THE SPEAK-
ER: 
AnnOuncement reo relinquishing of 

office by Shri S. L. Shakdher, 

ANNOUNCJ:MlCNT 
SP&AKER: CoatcI. 

BY 

Seeretary..CJeMral of fAt SUba 
and Appointment of Sari AV,tar 
Singh lUkhy as Secretary, Lok 
Babba (II-17-6-77), 291-89. 

ANTIBIOTICS: 
Composition and personnel Of the 

expert group to evolve a Nati-
onal Policv on \1M of antibiotic. 
(VI-4-8-77;, 250-51. 

Production of Ufe saving Antibio-
tics (VI-2-8-77), 176-77. 

ANTI-DEFECTION BILL. (II-I5-
6-77), 137. (V-20-7-77). 219-20. 

ANTI DOWRY ACT: 

Chlldmarriage Act and Anti DoWl')' 
Act. <VI-2-8-77), 55-fi6. 

ANTIQUE-DEALERS: 

Licences for antiquities dealer. 
(111-4-7-77), 144-45. 

ANTI-SOCIAL ELEMENTS: 

Anti-Social Elements active in Rail-
ways. CIV-5-7-77), 43-44. 

APEX BODY: 

Continu~tjon of Tripartite Apex 
Body (II-16-6-77>, 73. 

APPRENTICES: 

Apprentices 
Madhya 
77), 41. 

in Industries in 
Pradesh. (III-23-6-

Hunger strike by apprentices at 
Bokaro Steel Ltd (V-21-7-77). 99. 

APPREXTICESHIP TRAINING 
SCHEME (V--2t-7-77). 150-51. 

Jobs for Apprentices compl,eting 
Training. (n-l6-B-77), 147. 

ARAB COiJNTRIES: 
Import of Oil from Arab Countl'ic:;. 

(V-26-7-77), 186-88. 

Offer of cooperation to India by 
Arabian and Communist coun-
tries. (lI-16-6-77), 181. 



.. 
AJt.ABIAN SEA: 

Survey tor ofr-Ihore drilUnain 
Arabian Sea (11-21-6-77), 42. 

81te tor IndJa Navy Unit on Arabian 
Sea COa.Jt. CIII-29-6-77), 93. 

ARCHAEOLOGICAL MONUMENTS: 
Rennova~ion of Archaeological 

Monuments. (VI-1-8-77). 181-
62. 

ARMED FORCES: 

Rawat Regiment. 
164. 

<IV-13-7-77), 

Seeking of MINI Air Foree by the 
Army (V-27-7-77), 194. 

4RMS & AMMUNITIONS: 

Amendment of Arms Act. (V-20-
7-77), 2li-I8. 

micit arms factories in Varanasl. 
(V-20-7-77), 166. 

Illicit Arms units unearthed in 
Madhya Pradesh. (V-20·7-77). 
81. 

Prohibition oi development, pro-
duction and stock piling ot Bio-
logi~al and Toxin weapons (VI-
4-8-77),184. 

Repair of a Gun in Sindd Ferti-
liser Corporation. (VI-2-8-77), 
71-72. 

ART: 

Kangra Art (VI-I-8-77), 61. 

ART SILK YARN; 

Mill." Spilling Art Silk Yarn. (\' 
-22-7-77), 198. 

ARTIFICIAL LENSES: 

G~afting of Artificial Lense (IV-14. 
7-77), 135-36. 

ARTIFIC'AL LTMB MANUFACTUR-
ING CORPORATION OF INDIA, 
KANPUR: 

19 

ABTI8TBS: 

AppolDtmeot Of A.1.a. Artiatee OD 
contract bui8 (VI-f-8--77). 228-
29. 

ASHOKA HOTEL: 

Assessment of Taxable Income for 
workers and Offteers in .A8hoka 
Hotel (VI-5.8-77), 12'5. 

car Enquiry against MAtcHcal om-
cer of Ashoka HoteI. (lV-15-
'1-7'1), 179. 

Charges agamest General Manager 
of Ashoka Hotel: CV-22-7-77), 
156. 

Death of Harijan worker of Ashoka 
Hotel. (V-22-7-77), 140-41. 

Enhancement of quantum of DA to 
employees of Ashoka Hotel. (VI 
-5-8-77), 186-87. 

Epansion of Ashoka Hotel at Bang-
alore (IV-I5-7-77), 82. 

Loan advanced from Ashoka Hotel 
Funds (1I-17-6-77), 104. 

Payme:1t of bonus to workers of 
Ashoka Hotel (VI-5-S-77), 221-
22. 

Revolving Tower 
Ashoka Hotel. 
160-61. 

Re<taurant at 
(IV-15-7-77) , 

ASHOKA HOTEL EMPLOYEES' 
UNION. (Il-17-6.77), 103. 

ASIAN CABLE COMPANY. (I1I-
1-7-77), 154-'55. 

ASIAN COLLECTIVE SECURITY (IV 
-14-7-77), 1-6. 

ASSAM: 

Allotment of Sale Ag~ncies of Fer-
tilizer,; in Assam (11-14-6-77), 
101-02. 

Amount spent bv Aqsam Govern-
ment on AICC 'Session in Gauhatl 
nV-13-7-77), 62. 

Arrears of ESIS in Assam. CIU-
23-6-77). 129-30. Artificial Limb Manufacturinf1: Cor-

pration of India, Kanpur ('V-27- A<sam-Arun1chpl Border Dispute. 
_7~77\~~9_0 .. ~. ___ ................. _-'-_ ... __ y!:~!~.-77), 123-24. ---
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ASSAM: Contd. 

Assam-Arunachal Boundary" DJG· 
pute. (V-20-7-77), 110-1i. 

Capital of Assam. (I1I~7-6.'l'l), 

114-15. 

Central Assistance to Assam (lU-
1-7-77.), 93-94. 

Charges against Cheif Minister of 
A~,wn (V-27-7-77), 248. 

Company set up to explore Oil in 
Upper Areas of Assam (V-26-
"-77), 140. 

Construction of New Roads in 
Assam. (I1I- 29-6-77), 111. 

Crisis in Handloom Industry in 
AS3am (IV-8-7-77), 163. 

Damage to standing Creps due to 
Lack of Irrigation in Assam (V-
18-7-77>, 195-96. 

Development of Rajo (Assam) as 
Tourist Centre (III-I-7-77), 52-

Development of Handloom Industry 
in Assam. <IV-15-7-77>, 44-45. 

Drilling operations in .A!nam Tri-
pura and Arunachal (III-28-6-
77). 133. 

Electrification of Villages in Assam. 
II-22-6-77), 125. 

Floods in Assam. 
187-88. 

(III-27-6-77) , 

Garo:>, Khasi,s and Jaintias in 
Assam and ¥eaha1aya. (VI-a-
8-77), 66-67. 

Housing problem in Assam (11-13-
6-77), 193-94. 

Licences fa I' Industries in Aasam. 
(IIl-29-6-'l7), 78-80. 

Liquidation of central co-operative 
·banks in Assam. (VI-5-B-77). 
130-31. 

Major Irrigation Proj'ects in Al38am. 
V-18-7~77), 54·55. 

Meaccures to curb floods in Assam. 
(U--20-S-T'7), 100. 

-, -,"- ... ~" .. - # .~.---~- • 
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ASSAM: Contd.. i."\ 

Medical and Housu., Facllitlet to 
P & T employeea of Assam (V-21-

7.'l?), 142-43. 

N~ture Cure Centre in Assam (VI 
-4-8-77), 142. 

New Railway Division at Bangiy, 
(Assam) (VI-2·8-77), 207-08. 

Non-deposit of employees' Provi-
dent Fund by ComTJ!1nies in 
Assam (UI-30-6-77), 67. 

Non-recognition of Tea garden Adi-
vasis a8 Scheduled Tribes in 
Assam (V- 27-7-77), 86-87 .. ' 

Oil Exploration in A,'8am (II-21-
6-77), 22-23. 

Opening of Post offi.c'~s in Assam. 
(III-23-6-77), 131-33. 

Overseas market for Assam Bam-
boo craft and Carve Product.. 
(V-22-7-77), 14-17. 

Packets and PLlmphlets fOUnd iii 
Karimganj Sub-Division in Ca-
char District of A.3sam. (VI-
3-8-77), 31-36. 

RaUway Hospitals IUld HeaJth 
Units at Railway Station in 
Assam (I1-21-6-77), 80-81. 

Scheme for Pagladia Retention 
Dam in A'·sam. (l1I-27-6-77), 
96. 

Setting up of a fertilizer plant in 
Assam (lV-12-7-77), 19-21. 

Soil Erosion in Assam due to 
Brahmaputra (V-IB-7-77), 194. 

Survey for Development of Indm-
tries in Assam. (VI-S·B.77), 44. 

Telephone connections to subscri-
bers of Chapakhrowa-8adia (V-
21.7-77), 950.-96. 

Tezu-S9.dia Road in Assam (V-27-
7-77), 229-30. 

Debate. 
Inadequate ferry service between 

Manlbari Chat and Sakrigali on 
the Eastern ReUway ~Under Rule 
3'l7) (VI-I-B-77), 286-87. ------"---. ------.--------------

., 



~ssAMsTAricoltPORATtON AND 
:,CONSUMERS FEDERATION: 

. Sale of Rapeae8cl OU by Adam Oil 
Consumers Federation. av-
15.7-77), 51·52. 

~TOM FOR PEACE: 
Cooperation betwe~ India and 

Canada in Peaceful uses of Nu· 
clear Scien.:e and Technology (IV 
-14·7~77) 42. 

Nuclear explosion for peaceful U.:.ies. 
(111--29·6-77), 160. 

::>cheme lor GenerCition Of Atomic 
Energy .for peaceful purposes. (V 
-20.7-77),216. 

A.'l'Ol\l1C POWER: 

ConstructiOn of Madras Power Pro-
jc~t, Kalpakkam {lV-B-7-77>, 
154. 

India's Place as Atomic Power (Ill 
-29-6-77), 174. 

Members of A toml(: £nergy Club 
(IV-6-7-77), 151. 

Production of Power through Ato-
. mic Energy (II-IS-6·77), 112·13. 

Scheme for Generation of Atomic 
Energy for peaceful purposes (IV 
-20-7-77), 216. 

Use of Atomic Enerey (V~7-7-'17), 
96. 

ATOMIC POWER PLANTS (V-20. 
7-77), 162..-;64-

Atomic Power Station, Kalpakkam 
(V-20·7-77), 1"4. 

Construction of Atomic Power sta-
tion at Narora (VI-3-B-77), 214-
15. 

• News Item Captioned Lunatic in 
Atomic Station (IV -6-7-77), 137. 

Setting up of an Atomic Power 
StatiOn in Gujarat (11-15-6-77), 
135':'*6. 

'Supplyof :AtoinicFu~l by USA fdr 
~ARC and TarapurAtomlc, Power 
Station (fi-15-6-77), 163-64-

AUDIT I7.!PARTMENT: 

Conditions of Service of Personnel 
to be Transferred to States as a 
Result of Sepal'ation of Accounta 
from Audit (lV-15-7-77), 53-54. 

Directions to State Governments 
regarding sepration of Accounts 
fronl Audit (V-22-7-77>, 179·tlO ..... 

Reviewing of Scheme of Sepw:atioll 
of Accounts from Audit (V-22-
7-77), 190-93. 

Separation of Accounts from AucUt 
(V--22-7_77), 87-89. 

Separation of Accounts from Audit 
in State Sector (V-22-7-77), IS7-
38. 

AURANGABAD INDUSTRIES ASSO· 
CIATION: 

Problems raised by .Aurangabacl 
(Division) Industries Associatiou 
(1II-28-6-77), 84-85. 

AUROBINDO CENTRE DELHI: 

Grant to Sri Aurobindo Centre, 
Delhi <IV-1l-7-77), 56. 

AUTOMOBILE ANCILLARIES: 

Excise duty on Auto Ancillaries (VI 
--3·B_77), 76. 

AUTONOMOUS BODIES: 

Working Condition of Employees in 
Autonomous Bodies Wlder Minis-
try of Industry (VI--3-8-77), 11 •. 

AYODHYA TEXTILE MILL: 

LoS} to AyodhYa Tell.-tile Milt <IU-
f-7-77), 96-97. 

Non-provision of Facilities to )!:tn-
ploYE'ell of Ayodhya Textile Mill 
InNTC (DPR) (III-1-7-77), 16G-
61. . 

$ettin, up of Atomie Power plant 
: ;" ."tb· Andhra Pfadesb.(n-22~6-77), . 'A~YC ~S~ OF MEnI· 

163. • . , .. CINE (III-30-,,·t7); '12'1-28. 
--_ .. --- "'I')"1I1:IT :r-1t1\1[~\tT·I;mRARY 



AYVRVBDIC SYSTEM OF IPDI. 
C!N®-Ccmtd. 
Ayurvedic and Homoeopath1c faclU .. 

ties in CGHS Diapensarles in 
Delhi (IV-l.-7-77). 48. 

Ayurvedic Hospitals in the Country 
(V-28-7-77), 198. 

Corporation for Ayurvedic system 
of Medicine, U.P. (VI-4-8-77>. 
254-55. 

Cultivation and Developing of 
Ayurvedic Plants and herbs in 
hilly region of Garhwal U.P. (V-
28-7-77), 111. 

Encouragement to Ayurvedic Prac· 
titiuners (IV-14-7-77), 72-73. 

Formation of Trust for Research 
in Ayurv~d Rt Coimbatore (V-
21-7-77), 36. 

Opening of Ayurvedic Hospital in 
villages (V-21-7-77), 139.40. 

Prices of Ayurvedic Drugs (IV-7-
7 -77). 76-77. 

Reimbursf'ment for purchase of 
Ayurvedic Medicines (III-30-G-
77), 114. 

Research in Ayurvedic {VI--4-B-77>, 
192. 

Scht'me for Development of Aur-
vedic system of Medicine (III-
23-6-77), 106-07. 

Setting up Corporation for produc-
tion 01 indigenous systf,m of 
medicines at Ranikhet, U.P. (V-
21-7-77), 50-51. 

A YURVEDlC AND UNANI MEDICAL 
TIBBIA COLLEGE, NEW DELHI: 

MIsmanagement of Ayurvedlc and 
Un ani Medical Tibbia College, 
New Delhi (V-2B-7-77), 160.61. 

B 
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I B. P. PATEL COMMISSION: 

B.P. Patel Comm1uionfor Develop-
~ent of four district8 of Eutent 
U.P. (V-2G-7-77), 95-17. 

BACKWARD AREAS: 

Allocation for development of becJr.. 
ward and Tribal areas (lV-13.1· 
77), 135-37. 

Allocation for Development of P&T 
facilities in backward Di8tr1cta 
(VI-4-8-77), 63-5" 

Allocations for Hilly and Backward 
Areas in Fifth Plan (II-IS-6-77). 
41. 

Backward Districts in the country 
(IV-6-7-77), 53. 

Branches opened by Nationa1is~ 
Banks in Lead Areas (V-22-7-
77), 172-73. 

Communication in the 
Areas of the Country 

7i), 132-34. 

Ba('kward 
{IV-13-3 

Compulsory work by Scientists in 
backward areas (VI-I-B-7i). 63-
64. 

Conditions Governing the declara-
tion of a district as backward Dis-
trict (V-27-7-77), 129-31. 

Criteria for declaring Backward 
Districts (IV-6-7-77), 69. 

Development Centres in Backward 
Districts (V-27-7-77), 117. 

Development of backward arens In 
the Country (V-27-7_77), 242-
46. 

Electrification of Backward Area 
in Rajasthan (V-20.7-77), 91. 

Improvement in condition of people 
living in backward areaa (11-11-

SALCO: 6-77), 128-128. 

Baleo Board of Directora (VI-f-8.. Ineentive. for settinl of Cotta .. 
IndUJtriea in Backward Stat.. CD 

'17), 148-D. .....,4..7.'11). II. 
Invest!bent In BALCO ~ en Indultrialilatlon of Baekward AreIII 

-18-8-7'1). 21'- (U-I5-1-7'7), 180-11. - ---...... ----------::~..:.:.....:...:....:...:.:..:::.::.:::.::- ---
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aACltWAIID AUAa: Coatd. 
IndUltrialitatiGb of Backward Area 
, of J:utem UP (m-zt..6,.'17) •• 1-

9Z. 

Infrastructure for Backward D .. 
tricts (V-20.7.77), 125-28. 

Plans for Backward Districts <fi-
22-8-77), 39-41. 

Progress of Industrie. in Backward 
Areas (V-20-7-77), 145-46. 

Project Report for Development of 
Backward Tribes in Orissa (V-
27-7-77>, 141.42. 

Representation of backward classes 
in State Legislatures (IV--8-7-77), 
154. 

Representation regarding Develop-
ment of Backward areas of Bihar 
(V-l9-7-77), 71-72. 

Schemes for Development of Back-
ward and Neglected Areas (11-

.22-6-77), 174. 

Setting un of Small scale Industries 
by Technical persons in Backward 
Ar<!us I Vi-3-B-77), 144. 

Survey for new Railway Lines in 
B.ICkWUJ d Arcas (1!-14-6-77), 
177. 

Transport subsidy to Industrially 
Bnc]{ward Di&tricts (IV-6-7-77), 
156. 

BAKCWARD AREA DEVELOPMENT 
AUTHORITY: 

Backward Area Development 
Authority (1II-29-6-77), 3g.·((). 

BACKWARD CLASSES: 

Allotment of Residential Land to 
Economically Backward SectiOlll 
of Society (IV-1l-7-77), 148. 

Backward classes advisory board 
<m-29-8-7'7), 182. 

Declaration of aaa-U-Bharwah 
Community u Backward cute 
(Vl-3-L 7'7), 19-80~ 

Bousln.the ZconamicaU1 Beclcw .... 
, C1Nea (fi-lJ-e.'I'7), 18-11. 

laQpIemataUon of :aeeomm--. 
tiona of Commiaion for Badr~ 
ward a..... (1V-13-?-'I7), 'M-
U. 

BACKWARD CLASSES COMMJa. 
SION: 

Annual progress report on the ,.. 
port Of Backward Classea Com-
mission (11-16-8-77), 103-Of. 

BACKWARD STATES: 

Development ot Agriculture III 
Backward States (V-IB-7-77), 155-

68. 

BADAL, SHRI PRAKASH SINGH: 

WithdraWal of cases against Shri 
Prakash Singh Badal durin~ Pre-
sident's Rule in Punjab (VI-3-8-
77), 28-31. 

BADARPUR THERMAL POWER 
STATION: 

Damage to Badarpur Thermal 
Power Station (11-15·6-77), 78. 

Expenditure on Badarpur Thermal 
Power Project (V-27-7·77), 102-
03. 

BADGE(S). 

Badges Manufactured by ordnance 
clothing factory, Sahajahanpur 
(lV-13_7-77), 212-13. 

BAGHELKHAND: 

Creation of a new State Comprisinl 
Bundelkhand and Baghelkhand 
(V-20-7-77), 127. 

BAHRAICH CU.P.): 

Setting up of Sugar Mill fa 
Bahralch, U.P. (Ill--27_8-77), '14-

BAHRAIN: 

Pauporta fOr' Saudi Arabia, Bah-
.rain, and Kuwatt (BI-30..8-'I'7). 
12641. " 
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. l:-Baila'dila' lroal Ore Sbiprnp,., to 
Japan (V-22-7_77), 126-27. 

BAU..ADILA PROJECT (V-28-'1.'1'l), 
133-34. 

,BAlTARANI RIVER: 

Bridke over Baitarani River (V-
20-7. '17), 108-07. 

BAJPE: 

Airport at Bajpe (IV-15_7-77), 92-
93. 

BAJR: SCANDAL (V-27-7_77), 61-
62. 

BALAGHAT (M.P.): 

Damages due to floods in Balaghat 
(Madhya Pradesh) (V-l-B-77), 
135_36. 

BALANCE OF TRADE (III-I-7S7), 
155-56. 

"BALAYOGI": 

Violatio... of Foreign Excbange 
Regulaticn& by "Balayogi" (VI-
5-8-77), 14- ('1. 

BALLABGARH: 

Expansion of Ballabgarh Telephone 
Exchange (V -21.';',.77) ,80-81. 

Revival of Tele-sound Un.... at 
Ballabgarh (1II-29-6-77). 163-64. 

BAMBOO CARVE PRODUCTS: 

Overseas market for Assam Bamboo 
Craft and Carve Products (V-22.. 
'1_'77), 14-17. 

BANANAS: 

Export of as hew and Bananas 
(VI-5·B-77 J, 79. 

International Treaty on Banana 
Trade (V-22-7-77), 45_46. 

-BANAS 'lU~:'i):~P," i.:--'-;'.;:::-::;-:-;~~ 
~on$.trtiUttOn of bam on Bah .. 
R1ve~ '(nI~-7.'1'1),' 59~. 

BANDODKAR, SHRI SIDDARTH: ' 

Inquiry into Death Of Sbri Siddarth 
Bandodkar <IV-13.7_77), 64-66. 

Probe into Death ofSiddarth 
Bandodkar (V-20.7·77), 9-92. 

BANERJEE BROS, Mis. 

Amenities to Mis. Banerjee Bros 
(VI-2-B.77), 186_87. 

BANGALORE: 

Demand of Bonus by Employees of 
HMT Watch fa<.:tory BungalOTe 
(V-20.7-77), 24-25. 

Expansion of Ashoka Hotel at 
B;:\nga!orc nV-J5_7_77), 82. 

Indian InstHute of Management 
Bangalore (VI-I-B·77), 76. 

~ Places linked with Bangalore by 
STD (VI-4-3-77), 194_95. 

I BANGLADESH: 

Bangladesh Refugees in U.P. (\"1-
4_8-77), 140-41. 

Bangladesh Refugees settled iD 
India (I1I-27_6-77), 162. 

Bringing back poet Kazi N azrul 
Islam to India from Bangladesh .. ' 
(V-28-7-77), 109. 

Export of Cotton to Bangladesh 
m-17-6_77), 234. 

Import of Raw Jute trom Bangla-
desh of Thailand (V-22-7-77) 
174-75. • 

Indian citizenship for persons Mig_ 
rated from Bangladesh (VI-4.8-
77), 237-38. 

Indo.Bangladesh Agreement on 
BANARAS HINDU UNIVERSITY: Farakka Barrage (V-2B-7_77) .('. i 

166. " . ' " . ·~·~!lf.gea ~orruPttOl) .... ~~~g~s··' against 
.1 .. \f!ce-Ci1aneellor' B.H.C. (0-20- t "'trtctq~niUfgI~4e$h .' airetJment . on 
_~-_77_)~_10_~,,_.():4: ____ , _" _" __ ' __ .....!..._' ,_,_G_an..;' aD::;:' '::....' -..:.W-=a=tera="=::...:(::.:n:.:....:· 1::8:=:e=-:7:.:'7!.'.)·,~12~a. 



'" '.' ,', , BANGALA.OESH-Conll.-·--" r--

,~~ Y~~1ade~ reJationl (lII-2S. 
6-77), 41·42. 

;, ,Indo-Banglaqesh. Talk,;. on.:F'arakka 
. Dispute (11-16.6-7,7)" 49. 

Indo-Banglad.esh Trade Pact, (V-
,. 22-7-7'1), 160. 

" Indo Bangladesh Treaty (IV-14-7_ 
77), ,149. 

Reconstruction of Hindu Religious 
Institutions desctroyed during 
war in Bangladesh (VI-4-8_77), 
227. 

Reduction in Aid to Bangladesh 
(IV-14-7-77), 70. 

Refugee!! from Banglaaesh (111-
30_6-77>, 100_101. 

Refugee propc'rties declared as 
enem.v property by Banglad:sh 
Government (V-28-7-77). 170-71. 

Rehabilitntion of Refugees from 
Bangladesh and Pakistan (V-28_ 
7-77). 169_70. 

Strengthening of Friendly Relationa 
with Nepal Bangladesh and Paki-
stan (11-16-6-77), 68. 

Debate 

Sharing of Ganga Waters WIth 
Bangladesh through the Farakka 
Barral!:e (Under rUle 377) .. (VI-
S.S.77>, 58-59. 

BANKS: 

Advances/Loans made by Nationa-
lised Banks and Public Finaneial 
Institutions to Maru" Ltd. (II-
17-6-77), 71·72. 

Advances made by Union Bank of 
India (VI-5.8.77), 38. 

Advancing of loans by Nationalised 
Banks in -Gujarat (VI-5·8-77), 
208--10. 

BANK§:::confci. 
Advertis~~t reeardIrlI recrwt--

ment of staft' in the State Bank 
of India (VI-29-7-77), 183.86_. 

:,Aueged Irregularities in Bank <IV-
8_7-77), 156--58. 

Alleged lrregl:!arities In Branches 
of Vijaya Bank (V-22'.7~77). 
226~2'1. 

Alleged Irrer,ulnrit!es in Commer-
cial and Development Banu 
(1II-24-6.77), 135-38. 

Amount adva:Jcd by Nati.onalised 
Bank~ to small farmers of Kar. 
natak (VI-5-B-77), 192~94. 

Amount deposited with nationalised 
Banks at Sub-Divisi<lnal and Lower 

levels (IV-15_7 -77). 93_94. 

Amount Donnted by Nationalis<\d' 
Banks during Emergency (V-22-
7-77), 177·78. 

Amount financed by Bankura Brancb· 
of State Bank' to small and bil 
borrowers (VI-5_8-77). 189_90. 

Amount given by Nationalised 
Banks for Family Planning Prol·-
ramme (VI-29-7-77), 221.22. 

Balance sheets of SBI and Nationa. 
lised Banks (VI-5.8-77), 132-33. 

Bank Credit (lI-17-6-77), 69-70. 

Bank Credit to Sugar Mills (ll-
17.6-77), 126. 

Bank deposits of Indian Nationals 
living abroad (V-22_7-77), 110-
14. 

Bank Loans to homeless rural 
people in Gujarat (V-22-7-77), 
153-54. 

Banking facilities in Tribal and 
Backward areas (V-22.7-77), 
162-63~ 

Board of Db'ectol'S of NationaUsed 
Banks (V -22-7-77·) ,206: .Advertisements '. given by . Punjab. . < 

;':;"Nadbn§l' :aanti:;a~ Nationalisa- "Branches of Nationallaed Banka In 
.tion(Vi~~~1 .. 71). tm.2a Orisaa (V-22.1 .. 7'7>,' U6 . 

. _---------------'------_.-
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. Branches opened !by Nationalilt'Ci 

Banks in Rural keto (V~2-7· 
77), 172-73. 

Capital invested annually by na-
tional and state level banD 
(VI-5_B-77), 178-71. 

Casel of Corruption in National1aed 
Banks (VI-Ii_B-77), 65-86. 

,Centralisation of Recruitment of 
Staff for Nationalised Banks 
(III-I-7-77>, 55_58. 

,Change of Heads of Financial losti-
t.uti.ons/Nationalised Banks CIV-
15-7_77), 94. I 

Commitments of Kohinoor Mills 'I 
with Central Bank of India (VI-
5_8-77), 154. I 

Complaints against Chairmen of 
Nationalised Banks (V-22-7-77>, 
204_05. 

,------- ,~---

BANKS-Contd. 

~its received by national1led. 
bankl in Gujarat (VI--28·'J-"). 
197-98. 

Deposita Secured by NationaUMcl 
Banks (lV-8-7-7'), 169-80. 

Developme~t Bank for Small Seale 
Industries (IV-S-7-77), 37. 

Differences of :'nterest for Casb 
Loan given by Nationalised Banks 
(1V-8-7·77), 58-59. 

Difficulty of Commercial Banks to 
comply with their quotas of Funds 
for Food Procurement. (VI-5-8-
77). 97-98. 

Directive of R€s"!rve Bank of India, 
to Nationa;ised Banks regarding 
rates of Interest on deposits (IV 
.....:.15-7-77), 176-78. 

Director in t'1e Board Of Vijaya 
Bank (II1-1-7-77), 133-34. 

Di~putc between punjab National 
Contribution by Banks towards Bank and its Employees (VI-

Rural Development (VI--1-8-77), 4-8-77), 112-13. 
83-86. Efficiency in Natio'1alised Banks (n 

Corruption Cas~s against the Chai1" _ -17 -6-77), 141-50. 
man, Vij~: .... a Bank (III-24-6-77), Embezzlement Fraud and M-sap-
134.35. propriation of more than 5 lakb'l 

Creation of new posts in Puniab in Nationalised Banks. (VI-5-8-
National Bank (V--22-7-77) 219_ 77), ] 13-14. 
20. ., Embezzlement case involving Cen-

Credit Fac:lities by Nationalised tral Bank-Sami Patel., (IV-15-7-
Banks to Weaker shections (II- 77), 232-33. 
17-6-77>, 109_10. Employment to Agriculturists, Edu-

Credit faci'ities provid~d by cated unemp'oyed and new enter-
Syndicate Bank to its clients (11- preneurs with t'1(~ help ()o~ nationa-
17-6-77), 171. lised banks (VI-5-D-77), 122. 

Credit limit raised in respect of Estimated gain/loss to Banks as a 
Atherton West and Company, re~ult of dec-eae in rates of in-
Kanpur by Punjab National terest. (VI-5-8-77), 103. ' 
Bank (VI-5-8.77), 118-19. Ex-Min'sters Bank Accounts Abroad. 

Delhi Urban Cooperative Bank, CV-22-7-77), 181-83. 
Delhi (IV-8-7-77), 68-70. Exchange of soiled Not'!s i.J;l Nn-

Deposits and Advances received and tionalise:! Banks <VI....,..29-7-77), 
given by Rural Bank. (VI-29- 61. 
7-77), 106. Facilities enjoyed by Kohinooc 

,Depcnit/i' ,~iVed by Allahabad Milla from Central Bank of Indla. 
Bank from Kangra eo-operative (VI-5-8-'17). 155-58. 
Rant ~td.,-Himachal ,Pradelh(IV FoftilD Account, in Swill BIWII 

_ -lJ~'J:'17)!~e. '(IV-a.V-T7), .........,. 
·~~------------~~~~~i_~=-------



~d. BANKS--co?l&cL 
a.upee. one crore (V -22.7-77). Government Control over non-a· 202-03. 

tionaiiat.d Scheduled Banb (V-· Loans Advanced "7 NationaliHCl 
22-7-77), 173-74. Banka in BiJnor Diatrict. U. p, 

Gramin Banks 1n West Bengal (VL- (VI-29-7-77>. 220-21. 
29-7-77). 131-32, Loans by Nationalised Banka to 

Grant of Gold Loans by Nationalia- Poor (IV--8-'l-'l7), 162-63. 
ed Banks (111-1-7-77), 78-79. Loan Advanced to Neera Company 

Grant of loan to Regional Manager, by Punjab National Bank, Par-
Allahabad Bank (IV-8-7-77), liament Street, New Delhi (V-
135-36.' 22-7-77), 125-28. 

HUnger Strike and Agitation against Loan by Nationalised Banks under 
Branch Manager of State Bank, se·f-emp.oyment scheme (lV-
Bharthana, U .P. (VI-29-7-77), 15-7-77), 84-85. 
99-100. Loan given by Nationalised Bank. 

Implementation of Directions of for Agricultural Purposes. (IV-
Government by Union Bank of 15-7-77), 47-49. 
India (VI-29-7-77), 57-58. - Loan granted by Central Bank of 

Increase in deposits of NatIonalised India to Kohinoor Mills, Bombay 
Banks (IV-15-7-77), 187-88. (IV-B-7-77)., 17-2B 

Increase in Travelling A!lowance Loans granted by Nationalised 
nnd Travelling Expemes of Na- Banks in districts of Madhya P!"a. 
tionalised Banks (VI-5-B-77), desh (V-22-7-77), 210. 
202. Loan sanctioned to small farmers 

Inquiry into Banking Industry (IV- fOr Agricultural purposes by 
5 7 7 182 Nationalised Banks, in District 1 - -7 >, . 

Phutb:mi, Orissa. (VI--5-8-77), !nt orest on Bank Loans to Educa-
6 77) 161-62. tional Institutions (1I-17- -, Lo)ns to agriculturists by Nationa-

45. lised Banks (III-24-6-77), 141. 
Lending Rate of commercial banks Lower rates Of interest by Nationa-

OV-15-7-77>, 50-51. lis~d Banks (VI-29-7-77), 189-90. 
Liquidation of central co-operative Memorandum from All India State 

Banks in Assam (VI--5-8-77). Bank Officers' :f"ccleration D. A 
130-31. isSUe (V-22-7-77), 124-25. 

Loans advanced by nationalised Merging of Nationalised Banks (In 
banks, financial institution,:; above -24-6-77), 45-46. 
Rs. 25 lakhs to companies, indivi-
duals Qnd industrial houses (UI-- Misappropriation or funds by Re-
1-7-77), 127-28. gionaI Manager, Al:ahabad Bank 

nV-B-7-77). 137. Loans advanced by Nationalised 
Banks to Agriculturists in Orissa Missing of file relating to workin. 

7 capital and loan given to MaruU eV-22-7-77), 176-7 . 
Loan Advanced by Nationalised Ltd. (IV-8-7-77), 161-82. 

Banks to Farmers for Agricultural Money Advanc'!d by Nationalised! 
and Industrial Development (U- Non-Nationalised Banks to Ma-
17-6-77), 220-22. rut! Ltd., (O-17-8-'17), 234-35. 

Natlonallaat1on of Bank havin, De-
Loans advanced by NaUonaliNd posits above RI. 10 croree. (U-

Banks to IndUltrial Units (IV- 1'1 .... 'l'r). 141-41. 
8.'1 • .,.,). 141--U. OmIsIlon of Savin, Bull: Aceouat 

Loans advanced by KatloDalMld from PrIze InC8Dtlftti... (VI 
Bankaancl LIe for....... ......... ,.". I .... ....... - -- _. ---- _ .. _-----------------



BANKS-contd. 
i ~nj~,'O~ Branche; ot c~n'Jr, in 

OrJ.f_'i(V~--29-7-77), 219-20, , 
; Opening 01 l3raoeh~ ot Banka in 

Rural Alleas UV-15-7.77). 101-02. 

'Optmip' of' Branches of Non-Natio-
nalised Banks in Rural Areas (VI 
....;6..8-77), 17-20., 

Payment of :Sonus to Employees by 
Amfierican Express Bank, New 
Delhi (Vl-29-7-77) , 276-78. 

Persons 'recruited in Nationalised 
ban":s in OriSsa (V-22-'i-77> , 98 
-lQI'). 

Political Pressure in Banks <111-
24-6-77), 132-34. 

Posting of RBI and Government 
Officers of Top positions in Na· 
tionalised Banks (VI-29-7-77), 42. 

Proceedings by Income Tax Depart-
ment and Enforcement Directo-
rate against the management of 
Vijya Bank Ltd. fllI-24-6-77), 
138-39. 

Promotion poliCY of Punjab Na-
tional Bank (VI-5-8-77), 187-88. 

Qualifications for Recruitment of 
Persons on 
Nationalised 
77), 58-59. 

similar Pos!s in 
Banks <ill-24-6-

Qualifications prescribed for the 
post of Manager of a Nationalised 
Bank (VI-5-8-77), 228-29. 

Raid conducted regarding photostat 
copy of Bank Draft. (V-22-7-77), 
224-25. 

Random Sample study ot Loan po-
licy of Select~d Branches of Na-
tionalised Banks <V-22-7-77). 
186. 

Rates of D.A. paynble to omcers 
in PunjabSertor Banks (V-
22-7-77), 217~18. 

Realisation ot Loans Advanced by 
r Nationalised Bank (IV-s.:'1-77), 
·'1515. 

RPconstituting of1lOard of DttectoTl 
; "'Of'; N1IttdnaU~t!t!a1'1ks' <tvw04-7-

"': ft); rI8-14.' .1," ,. f' ,": ~ 
Recruitment oI;t)'8iisuaI ~hourl 

, 
I 
I 

, .' BANKS-Contd. ., i" 

,.lifJ,b1~.in .U1e N4ltiQu!11foecJ B~ks 
.. (vt"':'2p~17~11) l88. 'I'· . 
'. . '" . ", 

Recruitment of various .PORs in 
~~ionlUi>ed Banks. (VI-5-:-S-.'17), 
162-83, 

Recruitment to the rost of Tr;tine,.. 
hl the Bank ~ ,MaharasMra (VI 
--5-8-77), 144-45 . 

lWduchon in :kate of Interest to 
be paid to Depositors of Foreign 
Banks (VI-29-7-77), 24-28. 

. Regi~u(ll' rural bonking system (III 
';"'2~-6-77), 160. 

' .. 

RemiUancCl, by Foreign Banks (II-
17-6-77), 66-67. 

Reprc,enbtive of employees in 
tb~) BO,lrd of Dl1·"'.~~:);'S of Punjab 
National Bank (VI-5-8-77), 88-
89. 

Revised Policy for Grant of Loans 
by Nationalised Banks (III-I-7-
77), 48-50.· 

Sample Survey of Small Industrial 
Units assisted by Commercial 
Banks (VI-29-7-77), 115-16. 

Sanction of loan" by Ba"lks without 
security (V-22-7-77), 212. 

Secret Deposits in NationaUs~4 
Banks (IV-8-7-77), 158-59. 

Soft Loan Policy of Nationalised 
Banks (IV-8-7-77), 65-66. 

StandardL-;ation of salary structure 
of Public Sector Banks, (V-
22-7~ 77), 217. 

Statutory Auditors for Nationalised 
Banks (VI-29-7-77). 51-54. 

Working of Public Sector Banks and 
other Financial Institutions during 
Emergen~y (1II-24-6-77), 129-:30. 

Working of Rural Banks. (IV-
15-7-77), 56. 

Working of Vijaya Bank Ltd. (IU-
24-6-77), 20-24. 

BANK D'EPOSTT(S): 
Dc~isioll of Companies to reduce 

Jntlilr~'it Rates on PUQlic Deposits. 
L.YV~15-7-77), 165. .. ". '." 
D1rectlv'c of ne~rV'tBank of India 

to Nationalised Banks regarding 
;.·f," ..aatM~1of Iritere.tOh "d-epoaib 
':t~, 1! (~7 .. 'rl) ;.'.il!6-'NI. ",',. 



___ ... ____ ._ .. _._._~~ ~f~ . __ 
BANK EMPLOYEES:. 

CanceUat;on of Panel' af' Selected 
-",.Ca~~ers/qIe~ ii1 ~ta~ B~an:lt 'of 

India; 'Behgal' ('VL .. :.:S:'&-77);l 51-
S!. 

Conv~ntion of Regj~nal Manager. 
Allahabad Bank (IV-B-7-77), 15 
or17. 

GOa Allowance to employees of 
State Bank of India and Subsl# 
diary Banks. (VI-5-8,..77). 52-53. 

. Officers and employees selected in 
Nationalised Banks <IV-lS-7-77) 
85-S7. 

Payment of Bonus to Employees of 
. Banks (11-17-6-77), 81. 

Search of Bank Officer'. Flat (V....., 
22-7 -77). 81-S2. . 

Strike Call riven by Bank Emplo-
yees (V-22-7-77), 171-72. 

Transfer of stafl' in Nationalised 
Banks (VI-S-8-7'l), 63-65. 

BANK NOTE PRESS: 
Misappropriation of Money by Bank 

Note Press, Dowas, Madhya 'Pra-
desh (VI-29-7-77). 78-S0. 

BANK NOTE PRESS KARMACHARI 
SANGH, DEWAS: 

Memorandum received from Bank 
Note Press Karmachari Sangh 
Dewas (M. P.) (VI-29-7-77), 
199-202. 

BANK OF AMERICA: 
Bank of America's Activities in 

India (IV-B-7-77), 134-35. 
BANK OF BARODA: 

Corruption in Puwaya Branch ot 
Bank of Baroda < I11-1-7-77), 
62-63. 

BANKING COMMISSION, CII-17-6-
77), 114 

Alternative arrnngement t() accom-
plish jobs left unfinished bv Bank-
ing Commission (IV-15-7-77), 
215-16. 

Winding up of 'Banking CommiuiOD 
(lI-17-6-77), 127. 

BANKING SERVICE COMMISSION 
UI-17-6-77), 253-54 . 

BANNED 01lGANISATIO~:, .. ! 
~xpen!Utur,e ipcurr~c:\ .. onp.ub.l~c.j.ty 

against ~JJ'ined . 'c)J:ganisat~o~ . ane 
against '., JayaprSkash Naryan's 
movement for derriocracy (ll!-
29-6-77), l1S-19. . 

BANSAGAR DAM: 
Accord on Bansagar Dam (V-25-7 .. 

77), 137-39. . 

BANSl LAL, SHRl: 

Arrest of Special Assistant to for-
mu Defence Minister (V-20-
'1;'71), 214-15. 

Complaints against former Defence 
Minister (II-15-8-77), 150. 

Demand for a Cqmmission to eIl7 
quire into charges against fonner 
Defen~e Minister (IlI-29-6-77), 
12-14. 

Probe into excesses 
Shri Bansi Lal 
171-72. 

committed by 
(II-15-6-77l, 

Smooting Incident involving Dau· 
ghter-in-Law of Fonner Defence 
Minister (lV-B-7.77); 37. 

Slapping of the Magistrate by Shri 
Bnnsi Lal while announcing the 
poll results (11-15-6-77), 191-92. 

:aAR ASSOCIATION(S): 

Demand from Bar Associations of 
Delhi for deleting certain provi-
sion C1f Income Tax Act (UI-
1-7-77),51. 

BARAUNI; 
BrcD.kdown of Ammonia Plant at 

Barauni (1I-21-6-77), 130. 

BARAUNI FERTILIZER PLANT: 
Losses in production by BaraunJ. 

Fertilizer Plant (II-14-6-7'7). 
148.49. 

BARAUNr REFINERY: 
Clo!lul'c of Barauni Refinery. (IV-

5-7-77), 51--S3. 
Harijans and Adivasi Employees in 

Barauni Refinery (V-18-7-'T'I), 
60-61. 

. __ ... ---, .. _---- -------
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BAREJ[.LY: 

NOD-workiDI of Automatic Tele-
phone Exchan.e in BareW)' -tVI-
f-8-7'1). 247-48. 

BARGJD INDUSTRY: 
Barge Industry on Hoolhl7 (IV-

1-7-7'1). 71-72. 
BARLEY: 

New Barley variety (n-I3-I-7'1). 
102-03. 

BARODA: 
Atrocitiea on Adlvasis of Backward 

Taluka 01. Baroda (IV-6-'1-'1'1). 
10. 

IncrellS,! in Reservation Quotas from 
and to Baroda (V-28-'1-77), 81. 

BARODA DYNAMITE CASE (n-
15-6-77), 81-82. 
Key prosecution Witness in Baroda 

Dynamite Cue (n-15-8-77), 
187-88. 

BARPETA ASSAM: 
Pl'ogress of Central Agricultural 

Farm at Barpeta Assam (111-
4-7-77), 88-88. 

BARYTES: 
Abolition of Service charges col-

lected by the Barytes exporters 
(lV-11i-7-77), 88. 

Export of Barytes (V-22-'1-'17), 
127. 

BASSEIN OIL FIELD: 
Utilisation of World Bank loan on 

Pipeline from Bassein Oil Field 
(V-26-7-77). 137. 

BATA: 
Expansion of Bata and other Shoe 

Manufa~turini Companies (11-
22-U_77), 68. 

BAT.ESHWAR: 
Construction of Bridges over 

Yamuna at Kachaura Ghat nnd 
Bateshwar (111-29-6-77), 15-18. 

BATHNAHA: 

Survey for RaIlWay line between 
Bathnaha and Bhimnagar via 
Phulkaha en '-·2!1-fi_.77), 121-22. 

Payment of first instalment of Com-

BJ:AS PRO.JBCT: 
Banelt of Gratuity to woran in 
__ Project (UI 21 ..... 7'1). ·UJ. 

B&\S SATLUJ LINK. PROJIJCT: 
Retrenchment of Worker. and Staff 

employed in B. S. L. Project SUn· 
dernapr (11-15-8.'1'1). 80-11. 

BECHTEL COMPANY: 
Bechtel Company liven contracu 

on Kudremukh (V-28-'l-1977), 
28-37. 

BEDBUGS: 
Bedbugs working against Malaria 

(IV-14-7-77). 10B-09. 
BEGGARS (V-IB-7-77). 64-'5. 

BELCHI INCIDENTS: 
Report of M.Ps' Committee on Bel-

ch! Incidents (VI--3-8-17). 103. 
Debates 

Alleged misleading information reo 
Bclchi incident given by the Mi-
nister of Home Affairs on 13-7-77 
(Q. P.) (V-16-7-771. 4, (VI-

5-8-77), 247-49. 
Reported burning alive of Harijana 

ill Belchi village of Bihar on 27th 
M'ilY, 1977 (CA) (II-13-6-7?), 
238-44. 

BELGIUM: 
Wheat from Belgium (11-20-6-77>. 

97. 
BENGAL NORTH: 

Shorbgc of electricity in North 
Bengal (I1I--29-6-77). 71-72. 

BENGALI FILMS: 

Exemptioll ol Bengali films from 
purview of new tax (V-20-7-7'1), 
211-12. 

'tOt • (LL-9-Slt-n) .r.HOd lrfidXa 
BERHAMPORE: 

Extension of Electric Traction upto 
Bcrhamporc (Eastern Railway) 
(1II--28-6-77), 63-64. 

BERMO COAL FIELD: 
Bermo Coal Ficld-(V-27-7-77). 
pulsory Deposit to workers of 
144-45. 



.rtJL: 
Development of BetUl (V-2o.'1-

77), Of. 
Dr'ouIht prone area pro,ramme tor 

Betul eV-18-'1-'T'T). 83. 
Layin, of Hridayagarh-Sami Rail-

way Line in Betul D~trict (III-
28-6-77), 71. 

BJ:TWA BOARD (ll-13-8-77), 199· 
201. 

BHABA ATOMIC RESEARCH CEN-
TRE: 

Dismissal of Officials from BARC 
durin, Emergency (IV-6-7-77). 

Harassment of Employees of Bhabha 
Atomic Research Centre during 
Emergmcy (IV-6-6-77), 66. 

Night Vision Binoculars Developed 
by BARC (V-27-7-77), 47. 

Research by BARC in Designing 
Mini Nu:::lear Relctor using Fuel 
derived from Beach Sands ot 
Kerala (V-27-7-7i), Ill. 

Research reactors and computers 
in Bhabha Atcmic Research Cen-
tre (IV-13-7-77), 175. 

BHAGALPUR: 
Air Services to Bhaf.alpur (II-

17-6-77), 91. 
Appellate Bench or Income Tax 

at Bhagalpur (11-21-6-77), 47. 
Residenti:.ll accommodation for the 

employees working in Akashvani 
station at Bhagulpur (IV-
13-7-77). 103-04. 

Bhagalpur Medical College (IV-
14-7-77), 150. 

Murder of Nuxalites in Sped:tl 
Centn1 Jail, Bhagalpur (1I-
15-6-77). 116-17. 

BHAGALPUR RADIO STATION 
(II-15-6-77), 45-46. 

BHAGALPURI SILK: 
Export of Bhagalpuri Silk (III-I-7_ 

77). 80-81. 

BHAGIRATHI RIVER: 
Mass~ve Erosion of Western Banks 

Of River Bhagira!hi (1II-27_6-77), 
6B. 

I BHABAT COKING COAL LTD. : 
Firin, by the Security Force of 

B.C.CL. at SUa OIl HarijanJ aDd 
I employees (VI-3-8-'T'T), 1'18-'19. 

Memorandum on Merger 01. CCWS 
with B,C.C.L. (U-23-8-77), 7'1. 

Payment ot Royalty by B.C.C.L. to 
west Bengal (V-27-7-7'1), 18'5. 

Representation of Bihar Colliery 
Kamgar Union of B.C.C.L. (V-
27-7-77), 223--25. 

Retrenchment, Dismissal of Em-
ployees by B.C.C.L. and Eastern 
Coal India Ltd. (V-27-7-77>, 63· 
84. 

Water supply schemes by Bharat 
Coking Coal Limited in Dhanbad, 
(IV-6_7-77), 157. 

Workers removed from service by 
BCCL (VI-S_B-77), 10B-09. 

BHARAT EARTH MOVERS LTD.: 
Merger of D.A. with the Basic pay 

in Bharat Earth Movers Ltd. and 
Hindustan Aeronautics Ltd. (VI-
3-8-77). 

BHARAT ELECTRONICS Ltd.: 
Ratio Navigltional Aid by DEL 

20-7-77. (11--20-7-77), 1-4. 
BHARAT GOLD MINES LTD. (IV-

7-7-77), lOB. 

Strength Of workers and Officers of 
Bharat Gold Mines (VI-4_B_77), 
246-47. 

Workers of Bharat Gold Mines (VI-I 4-8-77), 244.45. 

I BHARAT HEAlIY ELECTRICALS I LTD., BHOPAL: 

I· Equitv Participatio!'1 in BHEL <IV--

I. 6-7-77), 52. 

Labour t "ouble in BREI. Bhopal 
I (111-3_8-77), 216-17. 

I 
I 

! 
I 

j 

Manufacture of Oil Rigs by BHEL 
(V-20-7_77), 112-13. . 

Orders for Bharat Heavy Electrical. 
Ltd. (11-28-6_77), 167-6B. 

Strike in BHEL Bhopal (VI-5.8-77)" 
22-30. ----- .. --~----- . ----_ ....... __ .. _--.... - ...... __ ....... --... 



'8~·~~P: ._-------------------.-.. _-----_ ....... _-
B~~~,..~ 1.-EATH~COar9utlQr" I' 

Leather IndJJ.Btry pevelopment Au· 
. thority ({n~29_6-77), 15'\-58. I 

.BHARAT REFINERIES: 
Low Wages of Staff of the Eatrtem 

Region of Bharat ·Refineries (II-
21-6-77), 123·24. 

Trade Mark Of Bharat Reflnerie. 
<V-19.7.77), 147-48. 

:8HARATIYA KUSHTA NIVARAK 
$ANGll CHAMPA: 
Representation from BharaUya 

Kushta NiV'arak Sangh, Champa 
(Distt. Bil&'3pul'-M.P.) (II-21-6-
77), 84. 

BHAR'l'IYA LOK DAL: 
Removal of Letter ot B.L.D. from 

Election Commissions' File (JII-
28.6·77), 129-31. 

BHAVNAGAR: 
Machine tool factory a' Bhavanagar 

(V-20·7.77), 118-19. 

BHAVNAGAR DI\'lSION: 
Closure of Railv."aY lines in Bbav-

nagal' Division CIV-12.7-77), 152-
53. 

BHlLAJ: 
Russian Technical Personnel at 

Bbilai and Bokaro (IIJ-30·6-77), 
103.04. 

BHILAI STEEL PLANT: 
Bhilai Steel Plant employees de-

tained under MISA (VI--4-S-77), 
215-16. 

Bhllai Steel Plant Expansion (V-
28.7.77). 186·87. 

Debates 
Reported police firing on workers of 

Dalli Rajhara mines of Bhilal 
Steel Plant (CA) (II-I 4·6.77), 
212-17. 

BHIMAKUNDA IRRIGATION PRO-
JECT (V-IS-7.77), 112.13. 

'BHUTAN: 
Bhutan Ki.ng's Vilit to India (lI-

16-6-77), 118. . 

BlDIS: .. , .:'..1 
Bidis at R~ceptlons ill Indi~~ 

bassies (V""':2L7-'77), 115: .. . '. 
Export of Bidis (V-22.7·77), 7~2. 

;'1, , 

BIDI INDUSTRY: 
Closure of Bidi Units (V-21.'l .. 'l7), 

88. 
Collcction of Cess for Welfare of 

Bidi Workers UV-14_7·77), :9l.8I. 
Engagement of Minors in Marrufac-

. turing Bid! in M.P. (V-21_'l·77)~ 
143·44. 

Improving Condition of Bidi workers 
(V-2L7-77), 144·45. . 

Non-Payment of Wage, to Bidl 
Workers in Nalanda District, Bihar 
(V-28·7·77), 185-86. 

Payment Wages to Bidi Workers in 
Time (IV-14-7-77), 141. 

Study Group to examine workin. 
conditions in Bidi Industry (V-
21-7.77), 40·4l. 

Workers in Bidi Factories (V-21."_ 
77), 144. 

BIHAR: 
Acquisit!on of land in Bihar fOl' 

laying pipeline by roc (VI-2·8-
77), 95·96; 

AcquisitiOn of Land under ESIS in 
Katihar (Bihar) .(V-21-7.77). 
127.28. 

Acreage of land under ~'iiltivatiOll 
and Irrigation in Bihar (V-:"l8-'l-
17), 206.7. ' 

Bihar Mines proposed for Grant of 
Lease (V-2B-7-77), 75-76. 

Broad gauge line from Samastipur 
to Darbhanga and construction 
work On Muzaffarpur-DarbhlUl,. 
line (III-2S.6.77), 89·90. 

Building for Telephone Exchange lIa 
Nalanda, Bihar (VI-4.8-77), 19S. 

Central Ai.d to Bihar for Irri,at!oa 
(W-27.6.77), 179-81. 

Closure of Morton Toffee FactOl7 
Madhora (Bihar) (V-27-7-77), 
107.08. 

Closure at sugar ~llla In Bib .. 
(II-20-6-77), 95-97. 



CharPs against former Chief Min· 
ilter of Bihar (11-22-6-77), 190. 

.... Charging of Capitation fees by 
~ Medical Colleges in Bihar (V-

28_7-1977) 81_82. 

Complaints against former Bihar 
Ministers (III-29-6-77), 48. 

Construction of Embankment in 
Bihar (IV-ll_7-77), 105. 

Contingent Workers in Bihar Civil 
Audit and Accountl OtIlce (II-
17-6-77), 70 ................ . 

Dacoities, Snatching, Murders and 
Pickpocketing at stations in Bihar 
(V-26-7-76), 67_68. 

Damage due to ErosiOn by River 
Ganga in Bihar (V-18-7.77), 58_ 
59. 

Demand of workers of Bihar (V-
28-7.77>, 93_94. 

Dismissals in Bihar Military Police 
(II-·15_6-77), 911. 

Expenditure on Development of 
Tourist Spots in Bihar (V-22-7-
77), 104-05. 

Flood Control Scheme for Bihar 
(VI-I-S_77), 246-50. 

Functionirig of Telephone Ex. 
changes at Kusheshwar Kishenpur 
and Warisnagar Bihar (Il-16-6-
77), 31. 

Funds for Nati.onal Highways in i 
Bihar (V-20_7-77), 168-69. I 

House rent allowance to Postal Em- ,1 
ployees working in District 
Branch Giridib, Bihar (IV-IS_7-
77), 106-07. 

I.P.S. Ctfficers retired in Bihar (IV-
6_7-77), 147. 

Increase in seata in Medi.cal Col-
leges of Bihar (V-2B-7-77), 93. 

Irrigation Schemes in Bihar (IV-
11-7_77), 159. 

Irrigation Scheme fa)' Bihar (V-
1-8-77), 87_88. 

Jersey Breed cow for Bihar (0-
- 20_6·77), 189_90. 

Kala-Azar Epidemic in Bihar (U-
16-6_77>, 40. 

Katra Garh (VI-I-8_77), 123-24. 
Laying of Railway line _in Santhal 

Pargana Diatt. a r Bihar (II-21_ 
B-77), 73-74. 

Loan Granted to Agric\.lJturista in 
Bihar (VI-29-7_77), 113-14-

Lock out in Jaduguda Uranium 
Mines in Bihar (V-27.7-77), 
145-46. 

Memorandum given by students of 
U.H. I Medical College, Patna 
Bihar (VI-4-8-77), 84-85. 

National Malaria Eradication PrOg_ 
ramme in Bihar (VI-4-B-77), 188. 

Naxalites and political prisoners in 
Bihar (II-28-6_77), 82. 

Non-payment of wages to Bidi 
workers in Nalanda Diltrict, 
Bihar (V-28-'l-77), 185-86. 

Opening of Divisional Posts and 
Telegraphs Office at Madhubant 
(V-21-7_77), 89_90. 

Openinng of post offices and Tele-
phone Centres in Bihar (IV-14-
7-77), 72. 

Opening of Post Offices in Bihal' 
(VI-4-8-77), 169. 

Opening of Post offices in Manihari 
Block in Katihar District of Bihar. 
mI-23-6-77), 146-47. 

Opening of Sub·Post Office in 
Abadpur, Bihar. (IlI-23-6-77), 
50-51. 

Opening of Sub-Post Offices in 
Block Headquarters in Dj,3trict 
Katihar. Bihar. (II-16-6-77), 
107. 

P. Co. at Post Office of Dau~at~ 
Simeri (Bihar Area) Patll,j Di_ 
rict (VI-4-8-77), 213-15. 

Paper Mill at Gaya. (VI-3-8-77), 
121. 

Payment to House Rent AllowlIIlce 
to Employees of Post offices in 
Karkend (Bihar) (Il-17-6-77) 
93-94. ' -- '------



Percent.age of Harijans and Am-
, vaais' fri Central. ~~~.jp JUPar. 
(V-I-B-77), 106-07. '., 

~~I"JJlt~on f~ fiyinJ ~raft of 
~~har ~verrunent' bl ~firi San.f87 
GandhL (Il-lf-.J77J, 78. 

Past Offices to every vill-Ie of 
Bihar (V-21-7-77), 41. ' 

Pow~r ~quirement Of Bihar. (II 
-~2-6-77 ), 154-

~epresent'ation re,arding Develop-, . mentof Backward areas of . Bihar 
(V-19-7-77), '11-72. ' 

ij~ui~ernent of ~e~tricity fOr 
Agriculture and trrigation in 
Bihar. " (V-20~7-77),' lOV~. 

~rye Of M'ine~ in Ortssa. 
, . Blllar and 'M.P: ': .' (IV-l~" .. '17), 

7'1·71. 
Residential Quarters for PIcT Em-

ployees in Bihar (If--28-,7-77), 
188. 

lfoaas around Military Airport at 
Bihtain Bihar. (11-15-6-77), 
72; 

Rural Housing Scheme in Bihar (V 
-25,-7-77), 49-50. 

Setting up Meqical CoUege/Hospital 
at Purnea, Bihar (V-..28.7-77), 
192. 

Small IrrigatiQn 3cheme in Bihar 
(11-20-8-77). 91-92. 

Special Assistan~e ' to Bihar for 
Health Sub-Centres (V"::':21-7-77). 
130-31. ., , ' 

T.V. Centre in Patna, (III-29-8-
'17), 42. 

Taking over of Patna University 
<II-13-6-77), 230. 

Target for opening Post Offices/Sub 
post Offices in Bihar <'V-21-7-
77), 74. 

Thermal Power Station at Katihar 
Bibar (V-27-7-77), 200-01. 

Ukranalla Irrigation scheme in 
Bihar (II-lS-6-77), 47. 

Unemployed Trained Pilots in 
Bihar (VI-29-7-77), 129. 

UnemploYment problem in Bihar. 
(1II-23-~-71). 163-64. ' " . 

Ul;lmanned Lev~J Crossings in Bihar 
(II-21-8-77), 152. 

DEBATES-Contd. 
FlllJline Conditions in North Bihar 
"'CtUEl' tel" f&.illire· of ram . (Mlttter 

Under 377) (V-28-7~77), 209~10. 
Reported closure of Jute Mills in " 
. 'Katmar, North Bihar relultina in 

unemployment Of 3500 WCJI'tera 
(Matter under 377) (V-27-7-77), 
2588. ," " . 

Reported death of some persona in 
Bihar ai a result of poll elashea and 

police tiring on 19th June,. 1977 
(St) (11-13-6-77), 245-47. 

Spreadign of Kalazar in Vaishali 
district of Bihar (Under rule 377) 
(Vl~7-77), 2~7~' 

Brg~~ COLLI~¥ K~¥G~ UNI-

~presentation of Bihar CoIUery 
Kamgar Uriionot'BC.C.L.·' (V- .. 
27-7-77), ~25. ' 

BIHAR KHADI GRA140DYOG 
SANGH (IV-8-7-77), 13'5. " " 
, ' ~ \ ' . , .. 

BIKANER: 
Bibner and Qanb Na~ (~ •• 

than) under Delhi Milk Scheme. 
(III-27-6-77), 50." , 

BILLS: 

Moption of Children Bill <'YI-
" ~-~~'1!), 56-57. ' 

Air Polution Bill (m~2"-6-'7) 
115-18. '. " • 

J 

Anti-Defection Bill (V-20';7~77) .... ~ 
2]9."2'0. ", , , 

Dra'(ting of Bills in Hipd,i.. (VI-
1-8-77), 216-17. 

Industrial Relatipns Bill (IV-:.14-7-
77), 50-51. " 

DEBATES: 
Jl.,dditional Emolument.! (Compul-

sory Oeposits) Amendment :em 
Int. (II-11-6-7?), 20-21. 
Consid. (II-1S-6-77), 13-53. 
Consid. Cl (II-18-~-77), 53-61. 
Passed (II-IS-6-77), 61. 

Advocat('~ ( Amendment) Bill 
(Amendment ofsecto1'. 3, .. etc.) 
by Shrl Ram Jethamalani Int. (VI 
-29-7-7'1), 348. 

----------._------------------------------ --------- ------



DEBATES-Contd. 
, AppojntlillQ~ ,PI, .QQv~~Jl~~U by 

Shri Ssl1l'$r Guha (lnt (Il-17-6-
77), 370. 

BILL(S): 
Appropriation (No.2) l¥11, 1977: 

Int (IV-14-7-77), 307-0B. 
Consid. (IV-14-7-77) 30B-09. 
PS83ed (IV-14-7-77),' 309-10. 

MeS$age from RS r~tur~ the 
Bill, as P8l3~ by LS, ~thDut re-
commendation (V-22-7-77), 239. 
~ssent (VI-29-7-77), 2BO. 

.appropr~a~lpn (N,o. 3) Bill, 1977: 
Int. (V~2'5-7-77), ~-4.Q. 
Consid (V-M-7-77), 345-46. 
Passed (II--25-7-7~)t 346. 

~$age komaS. r~W'q~ the 
Bi\l a" p~~ed l?y L.S. withc;>ut re-
commendation (VI-4-8-71), 26D-
'70. 

,.pprop!".iation (Railw!U'$) No. 2 
Bill, 1~77: 

Int (11-17-6-77), 365. 
C,onsid. (U,-17-8-77), 3~f16. 
Passed (11-17-6-77), 368. 

14essapfrom R.S. return,ing Bill. 
as passed by L.S., without ra-
commend,tion (11-21-6-77) 160. 
Assent (nI-27-6-77), 205. • 

.Arnla (Am~ent) :am (~ 
menta", SectlO,Jl 2) by. Dr. Lax-
minarayan Pandeya 1Jlt. (D-1T-
8-77), 372. 

Banking Companies (AcquiSition 
and Transfer of u,nd~.rtakinp) 
Amendm~t 'B1ll (Am~mmt 01 
Sections S, 4 etc.) by Shri Chan-
drappan Int. (11-17-6-77).369. 

Caltex (Acquisitio.n Ql Shares of 
Caltcx Oil Refinin.g (India) Ltd. 
and of the Undertakings in India 
of Calte.x (India) Ud. BiU ABsent 
(11-13-6-'77), 237. 

"Cardamom (Amendm~nt) Bill: 
Int. (U-22-6-77). 207. 

Consid. (V-19-7-77) 208-30. 
Consid. cl. (V-19-7-77'>. 230--32. 

BI~Contd. 

Message from RS returning the 
Bill. a,3 pas~ by LS wi~out re-
commelWfation (VI-2.9-7-'77). 

279-80. 
Assent (VI-6-S-77), 6. 

Caste System Abolition Bill: 
by Shri K. Lakkappa: Int., (IV-
15-9-7'7), 310. 

Compulsory Adult Education BID: 
By Shri C. K. Chandrappa Int. 
(n-17-6-77), 368 . 

Compulsory Adult Education Bill:. 
By Shri C. K. Chandrappan-
.' Withdrawn. CoMid. <1Il-

1-7-77), 235-99. 

Cantonments (Amendment) Bill 
'(Amendment Of ScctioD 13, 
OmUaion r# ~ 1" etc.) 
by Shri Madhu Lima).'e Int. (VI-
29-7-77>, 346-47. 

Constitution (Amendment) Bill: 
(Amendment of a'l'ticle 16) by 
~hri C. K. Chandrappan Int. 
(VI-29-7-77), 343-44. 

CC?nstitu.~ion (AmendIY,lent) Bill: 
(~endment of article 16) by 
Shri P. lC. Deo lnt (lI-17-6-'77), 

366-H7. 

CQnsti\ll~C?~ (~mend,Ql.f!llt) Bill: 
(Amendment of artiCle. 19 elM 

326) by SlJri Dr. Laxminarayan 
Pandeya Int. (II-17-6-7'7), 372. 

C~~i~utJ~01:l: (Am,e~~~) Bill: 
(Amendment of article 24 aM 

326) by Shri Madhu Limaye 
Int. (VI-29-7-77), 346. 

CO)l,s1itu~i';lXl (A"\enq.,ment) Bill: 
(Amendment of articles 37, 4S 
etc.) by Shri Madhu Lima7e 

Int. (VI-29-7-77), 345-46. 

Constitution (Amendment) BiH: 
(Amendment of article 61) by 
Shri Hari Vishnu Kamath Int • 

(IV-15-7-77), 312. . ~ssed (V-19-7-77).232. -----



Constitution (Amendment) Bill: 
(Amendment of articl, \'14) by 

Shri Kanwarlal Gupta IDt. (U·-
17-6-77). 373-74. 

Constitution (Amendment) Bill: 
(Amendment of 4rticles '14 aM 

163) by Shrl C. K. Chandrap-
pan Int. (II-17-6-77), 36B. 

- Constitution (Amendment) Bill: 

(Amendment of 41'tic1eS 111 cmd 
82) by Shri C. K. Chandrappan 
Int. (VI-29-7-77), 344-45. 

ConJtitution (Amendment) Bill: 
(Amendment of at'tiC1e 124) by 
Shri P. K. Deo Int. (VI-29-7-77), 

347. 

Constitution (Amendment) Bill: 
(Amendmmt of at"ticle 11'1) bv 

Shri Om Prakash Tyagi Int. 
IIV-15-7-77), 309. 

Constitution (Amendment) Bill: 
(Amendment of at"ticle 222) by 

Shri Om PrakaJh Tyagi Int. 
(VI-29-7-77J, 350. 

Constitution (Amendment) Bill: 
(Amendment of at"ticle 824) by 

Shri C. K. Chandrappan Int. 
(VI-29-7-77), 343. 

Constitution (Amendment) Bill: 
(Amendment of areiCle SU) b7 

Shri C. K. Chandrappan Int. 
(VI--29-7-77), 344. 

Constitution (Amendment) Bill: 
(Amendment of arttcle 88e). by 

Shri .Om Prakash Tyagi Int. 
(Vl-29-7-77), 3'50. 

Constitution (Amendment) Bill: 
(Amendment of Article au) b7 

Shri Hari Vishnu Kamath Int. 
m-17-6-77), 373. 

Consid. (VI-29-7-77), 362-403. 

Constitution (Amendment) Bill: 
(Amendment of articles 371) by 

Shri P. K. Deo Int. (VI-29-7-
77), 347-48. 

_ .. _----_._----.-
Constitution (Amendment) Bill: 

(Amen4metd 01 , ..... Sew.-
Ie) by &btl Om Prakalh TyaJi 

Int (VI-29-7-77), 351. 
Constitution (Amendment) Bill: 

(lnsenton of new a1"'ticle 14OA) 
by Shri Om Prakash Tyagi Int. 
(VI-29-7-77), 349. 

Constitution (Amtmdment) Bill: 
(Omiuion of article 370) by 
. Shri P. K. D80 Int. (11-17-6-

77), 371. 
Constitution (Amendme:nt) Bill: 

(Substitution 4f article 18 and 
amendment of at"ticles 320 etc.) 

.. by Shri Mac1hu LimaYe lIlt. 
(VI-29-7-77), 345. 

CoDJtitution (Amendment) BID: 
(Substitution. of cu-ttcle 158, etc.> 
by Shri P. K. Deo Int. (11-17-6-
77), 367. 

Disputed Elections (Prime Minlater 
and Speaker) Bill, Ai8ent (11-
13-6-77), 236. 

Eradication of Poverty Scheme 
Bill: 
by ShTi K. Lakkappa Int. (IV-
15-7-77), 811. 

Essential Conunodities (Amend-
ment) Bill: 
(Substitution of seCtion lOA) by 
Shri K. Lakkappa: Int. (IV-15-7~ 
77), 310. 

Finance Bill, 1977 Assent (ll-13-6-
77), 236. 

Finance (No.2) Bill, 1977: 
Int. (ll-17-6-'17), 414 

Consid. (IV-15-7-7'1), 240-309, 
(V-16-7-'17), 23-144, (V-1S-

7-77), 280-314. 

Consid. Cl. (V-1S-7-77), 81~97 
Motion to pass as amended (V-

18-7-77), 397-404 

Passed, lIB amen!ied (V-18-7-?7), 
404. 

Message from R. S., returnine the 
BiU 88 passed by L.S. recom-
mending certain amendment. 
(V-28-7-77), 310-12. --- ----p._--------------------



BILL(S): contd. 
Consid. amendments recommended 

by R.S. (VI-2-8-77), 264-324. 
Consid. Cl. (R.S. Amendments) 

(VI-2-B-77). 324-70. 
R. S. Amendments, not agreed to 

(VI--2-8-77). 370. 
Food Corporations (Amendment) 

Bill: 
Assent (II-IS-S-77). 236. 

Foreigners owned Plantations (Na-
tionaliBation)· Bill: 
By Shri C. K. Chandrappon 

Int. (11-17.6-77), 367-68. 
Foreign Propaganda in India (Re-

gulation and Control) Bill: 
By Shri Samar Guha. 
Int. (11-17-6-77), 370. 

Haj Committee (Amendment) Bill: 
(Amendment of sections 7 and 8) 

bu Shri G. M. Ba1l4t1Dc1Ua: 
Int. (1V-15-7-77), 312. 

Indian Agricultural Worker~ Bill. 
By Sbri Chitta Ba:au 
lnt. (III-I-7-77), 234. 

Inland Steam vessels (Amendment) 
. Bill: 

Int. (V'-22-7-77), 253. 
Insecticides (Amendment) Bill: 

Consid. (V-26-7-77) 220-48. 
Cotlsid. Cl. (V-26-?-77>, 248-49. 
Passed (V-20-7-77), 249. 

Message from R. S. forwarding the 
Bill as passed by H..S. (V-19-7-
77), 177. 
Assent (VI-6~8-77). 6. 

Lady Hardinge Medical College and 
Hoopital (Acquisition) and Mis-
cellaneous Provisions Bil!: 
Int. (VI-I-8-77), 285-86. 

Life Insurance Corporation (:Resto_ 
ration of Settlements; Bill: 
By Shrimati Parvathi Krishnan 
Int. (nI-I-7-77), 234. 

Lokpal Bill: 
By Shri P. K. Deo-withdt'awn. 
Int. m-17-6-77) 366 
Consfd. (II-I 5-7 ~ 77), '366, (VI-
29-7-77), 3'53--62. 

Int. (V-28-7-77'), 212-14. 

I 

I 
I 
I 
I 
I 
I 
I 
I 

3'i 
BILJ..(S): contd. 

Motion to refer to JC and recom-
mendation to R.S. to join J.e. 
(VI-I-S-77), 29a-3M. 

Message from R. S. concurring in 
recommendation of L.S. to jOin 
J.e. on the Bill (VI-4-8-77>. 
269-70. 

Mental Health Bill: 
By Dr. Sush.ila Nayar ._A 

Int. (lIL--1-7-77>, 233-34. 
Motor Vehicles (Amendment) BID: 

Message trom R. S. forwarding 
the Bill, as passed by R.S. (V-
20-7-77), 225-26. 

Consid, as passed by R.S. (V-
25-7-77), 346-76. 

Consid. Cl. (V-25-7-'17), 376--83. 
Passed (V-2S.7-77), 383-84, 
Assent (VI-6-S-77), 6. 

Nagaland. Appropriation (No.2) Bill 
1977: 
Consid. (V-2S-7-77), 303-05. 
Consid. Cl. (V-25-7-77), 306-07. 
Passed (V-25-7-77), 307. 

Message frOm R. S., returning the 
BIll, as passed by L.S., without 
reeomm.endat~ (VI-29-7-'77). 
279-80. 

Assent (VI-6-8-77), 6 . 
National Defence Academy, Khadak-

vasala and the Indian Military 
Academy. Dehra Dun ('Be_nam-
ing) Bill: 
By Shri Samar Guha 
Int. (U-17-6-77), 370-71. 

National Highways (Amendment) 
Bill: 
Int. (II--IS-6-77), 3, 
Consid. (V-19-7-77), 176-77, 177 

-203. 
Consid. Cl. (V-19-7-77), 204-07. 
Motion to pass (V--19-7-77), 207_ 

OS. 
Passed (V-19 .. 7.77), 208. 

Message from R.S. agreeing with 
the Bill, as passed by L.S., with-
out amendments (V1-3-8-77), 225. 

National Holiday on Netaji Subbas 
Chandra Bose's Birthday Bill: 
By Shli Samar Gulla 
tnt. (VI-29-7-77), 3'51. 

Oil and Natural Gas Commission 
(Amendment) Bill: 
Messagle from R.S., torwarcUng 

the Bill, as passed by R.S. (V-
20-7-77), 225-26. 
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BILL(S): contd. 

Cdnsid., as passed by R.S. (V-
25-7-77) 384-424. 

Passed (V-25-7-77). 424-l-26. 
Assent· (VI-··6-8-77). 6. 

Parliamentary Proceedings (protec-
tion of l)ubIication) Bill: 
Assent <II-I 3-6-77) , 236. 

Payment of Wagea (Amendment) 
Bill: . 
(Amendment of SectiOn 10 and 

Substitution of section 20 m.) 
by Shri Chitta Basu 
Int. (II-l'1.6-77). 371-72. 

Payment of Witges (Amendment) 
Bill: . 
lnt. (II-20~6-77), 226-27. 
Cdn~. (m~23-6-77), 293.;-832. 
Passed (ttI~23-6-77), 832. 

. Message froth R. S. agreeinl W!th 
th~ Bill, as passed by L.S., 
without Amendment (ItI..:....!9-6-
77), 18Z. . 

Assent (V-22-7-77), 299. 
Petroleum (Amendment) Bill: 

Int. (V-20-'1-77), 224. 
CObSid. (V-26-7-77), U9-61. 
Consid. Cl. (V-26-7-?7), 261. 
Passed (V..;.,26;;.7-77), 262. 
MeSsage from RS. agreeing with 

the Bill. as passed by L.S .. with-
out amendritent ('\11-3-8-77), 
225. 

Petroleum Pipelines (AcQ.uisition of 
Right of User in Land) Amend. 
ment Bill: 
Assent (IT-13-6-77), 236. 

Presidential and Vice-Presidential 
Elections (Amendment) Bill: 
IDt. (11-'-16-6-77), 245-46. 
Consid. (II-1B-6-'17), 62-72. 
Message from R. S., agreeing with 

the Bill, as passed by L.S., 
without Amendment (m-29-G-
77), 182. 

Assent (V-22-7-77), 239. 
PN!Ventlon of Publielltibn of Obl~

tionabie Matter (RePeal) Bill: 
Assent m-13~8-'T7), 2R. 

Prevention of SoCial Dtsabntties Bill: 
BY Dr. Vasant kumat Pandlt: 
Int. (IV-15';7-77), SIl. 

Provicnng of Employmelrt, Payment 
of un~loyment Allowance and 

BI~L (S): contd. 
Un.employment Insurance Schem~ 

Bill: . 
By Shri Prasannbh8.i Mehta. 
Int. (11-17-6-77), 374. 

Publication and Import ot political 
Literature by Foreign Misdions in 
India (Regulation) Bill: 
By Shri Samar Guha 
Int. (11-17-6-77), 369. 
Consid.-WithdT4wn: 

(II1-1-7-7'?), 299-300; (IV-
15_7~77), 313--65. 

Representation of the People (Am-
endment) Bill: 
(IttSemon of new section 7A) by 

Shri Om Pra~ash Tyagi 
Int. (VI-29-7-77). 352. 

Salary, Allowanct!$ and PenSion of 
Member Of Parltament (ADiend-
ment) Bill: 
(Amendment of .ecflion 1 and 
omiaaion of section SA) bv 

Shri R. D. Gattani 
Int. (Vr-29-7-77), 352. 

Salary, Allowances arid Pensions of. 
Members of Parliament (Amend-
ment) Bnl: 
(.Amendment of section SA) by 

Shri G. Na1'3imha Reddy. 
Int. l~--29-7-77), 349. 

Salary and Allowances of Leaders 
of Opposition in Parliament Bill: 
lnt. (VI-6-B.77), 12. 
Consid. (VI-B-B-77) 69-105. 
Consid. Cl. (VI-B-8-77), 105-120. 
Passed as amended (V1-8-8-77), 

120. ' . 
Salaries and Allowances of Ministers 

(Amendment) Bill: 
Int. (VI-I-B-77), 285. 

Tea (Amendment) Bill: 
Int. (V-20-7-77), 243-44. , 
Consid. (V-26-7-7'1), 262-$5; 

(V-27-7-77), 260-82. 
Consid. Cl. (V-27-7-77), 283. 
Passed (V-27-7-7'1), 283. 
Message from R.S., agreeing. With 

the .Bill as pasled by L. S., 
without amendment (~-a.-
7.7), 225. 

Unemployment AlloWance Bill: 
By Shri K. La'kkappa: 
Int. (IY..:....1e~7~"17), 310. 
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BILL(S): contd.. BLACK-MARKETING: 

Yoga u~dertakin~s (Taking over of 
Management) Bill: 
Int: (11---22-6-77) 207--08. 
Consid. (m---25-6~77), 1---11. 
Passed (III---25-6-77), 11. 
Message from R.S., agreeing 

with the Bill, as passed by L.S., 
without amendment (III---29-6-
77), 183. 

Assent (V---22-7-77), 239. 

BINOCULARS: 
Night Vision Binoculars Developed 

by BARC--- (V---27-7-77), 47. 

BIPARTITE WAGE NEGOTIATING 
COMMITTEE: 
Bipartite Wage Negotiating Com-

mittee fOr Transport Workers (IV 
---18-7-77), 85. 

BIRD(S) : 
Birds sent Abroad (lV---1l-7-77), 

196. 
Export of meat of Animals and 

Birds (VI---5-8-77), 100--02. 

BIRD AND CO: 
Bird and Company, Calcutta (I1I---

28-6-77), 61-62. 
Bird and Company limite(l and itl 

Allied Units in West Bengal (IV---
5-i-77;" 139_40. 

BIRLAS: 

~. Arrears of Taxes against Birlas 
(VI---29-7 -77), 25Z--54. 

Enquiry against Indian Oxygen and 
Birla firms by MRTP Commission 
(III---28-6-77), 138-39. 

Import and Export licences to Birla 
Group (IV---15-7-77), 220. 

Import of Goods by Biria Group of 
Industries (V1---5-8-77), 129-30. 

Shares held by Birla Group in Bu-
siness Institutions in Foreign 
Countries (V---19-7-77), 78-79. 

Tax Evasion by Birla Group (IV---
8-7-77), 90-91. 

Winding Of Enquiry Commisslon 
against Birla Companies (m-

~6-77), 95-98. 

Black-marketeers arrested (V.-27_ 
7-77), 146-47. 

BlaCk Marketing in Cold Rolled 
Sheets (VI-4-8-77), 288-39. 

B.LACK MONEY: --. 
Allegations against Shri Halani Patel 

aIld his Wife (IV-B-7-77), 187. 
Black. MOJ:l,ey ,f\massed by Industri-

Bllats (V-22-7-77). 183-84. 
Black Money in tbe bands of Smug-

glers (II-17-6-77), 223-24. 
Steps to unearth BlaCk money (IV 

---15-7-17) J 96. 
BLACKLisTiNa. OF FIRMS (iV--

7-7-77), 53-54. 

BLACKLISTED FIRMS: 

Names, . 8nd Ad-dresses. Of Blackllst-
eel FirmS (Vi-29-7-77), 278. 

BLAZE ADVERTISING 'P' LTD., 
BOMBAY: 
Complaint against MIs Blaze AQ.-

vertising Private Ltd. Bombat 
(IV--5-7-77), 143. 

BLOOD: 
Sale and Purchase of Human Blood 

(IV-7-7-77), 1-11. 

Use of Placentas and Placental 
Blood in Manufacturing. of cer-
tain Medicines (V-19-7-77), ~. 

BLOOD BANKS: 
Evasion Of Income Tax by Private 

Blood Banks (lV---8-7-77), 83. 
BLOOD BANK ORGANISATION: 

Raid by rncome-Tax Authorities on 
Blood Bank Organisation (VI-
29-7-77) I 259-60. 

BLOOD DONORS: 

Adulteration at BlOod by Blood 
Donors (V-28-7-77), 99. 

Payment to blood donors (V--21-~'i:: 
77), 83-84. 

BLUE FILMS: 
~ln" ot Blue mm. iD Delhi 

(V-20-7-77), '12. 
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BOARDS: I 
Land Utilisation Board (lI-1-8- I 

77),65-67. 
BOARD OF BANK DIB.EoCTORS: 

Board of Director. of Nationalised 
Banks (V-22-'1-'17), 206. 

Employee Director on the Board of 
Directors of State Bank of India 
(V-2J-'1-'17), 218-19. 

Reconstituting of Board of Director. 
at Nationalised Banks (IV-6-7-
77), 158-&4. 

BOARD OF DIRECT TAXES: 
Alleged malpractices in the Board. I 

of Direct Taxes (IV-8-7-77), 148_ 
60, 

BODH GAYA: 

Development of Bodh Gaya as a 
T')urist centre (IlI....:M-6-7'1), '11- I 

'18. 
Foreign Pilcrtms to &db Gaya (IV 

--8-7-77), 06647.._: 

BODO LANGUAGE: 
Script for Bodo Language (VI-

1-8-77). 93. 
BORRA PRIEST: 

Anti-Social Activities. of Bohra 
Priest in Tanzania (V-28-7-7'1), 
166-67. 

BOKARO: 
Bokar(j Town Planning (V-2t-7-

77), 166-67. 

Graduate Engineers Apprentices itl 
Bokaro (VI-4_8-77), 199-200. 

High strength low alloy Steel at 
Bokaro (IV-I4-7-77), 51. 

House rent allowance to employees 
Of Posts and Telegraphs working 
in :Rokaro Steel City-B ('IV-
15-'1-71), 61-62. 

Russian Technical Pernonne) at 
Bhilai and Bokaro. (m-ao-s-
77), 103-04. 

BOKAnO STEEL COLD ROLLING· 
MILl. COMPIJI:X (V-28-7-'17). 
97--1l9. 

._-----.---
BOKARO STEEL LTD.: 

Appointment of Clus IV Emplo-
yees 10 ]3okarO Steel Ltd. (V-
77), 160-61. 

Hunger strike -by apprenticeli at 
Bokaro Steel Ltd. (V-21-7-77), 
99. 

BOKARO STEEL PLANT: 
Disparity in Salaries and Allowan-

ces (V-21-7·-77>, 167-69. 
Expansion ~f Bokaro Steel Plant 

without Russian Aid. (W- 23-
6-'7'7) 69-'10. 

lnatalled capacity of Bokaro Steel 
Plant. (nI-2~6-77). 166-67. 

Rolling Mill for Bokaro Steel pJ.aDt 
(I1-16-8-77). 95. 

Self-sufllciency in Buildin, Second 
Stage of Bokaro Steel Plant. (II .. 
.-16-6-77), 138. 

Supply of Oxygen Valves and Bear-
ings to Bokaro Steel Plant (V-· 
21-'7 .. 77), 156-57. 

BOLANI IRON ORE MINES: 
'.~ 

Provision of Accommodation to 
Bolani Iron Ore Mine Employees 
(IV-14-7-77), 1'51. 

Revision of Wages Agreement and 
payment of Bonus to employees 
of Bolani Iron Ore Mines (IV-
14-7-77), 152. 

Take over Of Bo)ani Iron Ore Mines 
(JV-14-7-77), 85-86. 

Wages to workers of Bolani Iron -' 
Ore Mine. (lV-14-7-'7'l), IIn-
52. ':i 

BOMB SCARE INCIDENTS: 

Steps to cheCk Bomb Scare Inci-
dents (IV-8-'1-77), 183-85. 

BOMBAY: 

Acc~unu)ation of 
ted cotton in 
77), 41. 

Bales of impor-
Bombay <:VI-5-8-

Appeals pending with Appellate 
Collector of Customs, Bomba,. 
(lV-15-7-77), 94-95. 

Berthing Masters in Bombay Port 
(IV-6-7-'1'1), 1'0. 

" 

-------------------------



"BOMBAY: Contd. 
Complaints of distribution of loans 

to exporters by Manager, State 
Bank of India, Bomba~; (lV-8-
7-77), 137-39. 

..contracts for Tea Shops and Sale of 
other articles at stations around 
Bombay. (IV--':5-7-77), 68-69. 

,Contracts for Tea shops and sale of 
other articles at stations around 
Bombay. (VI-2.-8-77), 210-11. 

.creation of a Fertiliser Complex 
around Bombay. (IV-S-7-77), 
70-7l. 

Discontentm::llt Clmullb General In-
surance Employees in Bombay 
(lV-8-7-77>, 185-86. 

Exploratory Fishing Project .ear 
Bombay (IV-H-7-77) J 156. 

Grant of Pension in ex-employees 
of Reserve Bank, Bombay. (V-
22-7-77), 118-19. 

Hutments on Central 
Land in Bombay 
107-08. 

Government 
(IIl---4-7-77) , 

Labour unrest in Bombay. (Il-
16-6-77), 167. 

Meetings of Company Law Board 
at Bombay. (IV-5-7-77). 31-
34. 

.Migration of Lepers from Bombay 
to Gujarat'" (IV-14-7-77), 105-06. 

Nan-working of Telephones in 
Subarban Bombay (VI--t-8-77), 
219-21. 

Search of Bank Officers' flat (V-
22-7-77). 81-82. 

Strike by Worker!; of Hindustan 
Lever Ltd. Bombay. <0-16-6-
77). 229. 

Strike Notice by Bombay Steve-
dores and t:>ock Labourers (IV-
6-7-77), 115. 

'Sugar at Bombay. Madras and Visa-
khapatnam Ports. (V-22-7-77), 
128-29. 

Telephone Calls from Bombay to 
Poona (IV-14-7-77), 66-67. 

BOMBAY Bm..LION ASSOCIATION: 
Memorandum from Bombay Bullion 

Association. (VI-5-8-7?') , 78-
'78. 

---_.----
BOMBAY CUSTOMS: 

Hara83ment by Bombay Customs to 
IncUans coming from Gulf coun-
tries (IV-B-7-77), 86-87. 

BOM'BAY HIGH: 
( Construction of Platform in Bom-

bay High (V-1D-7-77), 148-49. 
Drilling in Bombay High (II-14-6-

77), 174. 
Inter Ministerial Committee on 

utilisation of Bombay High Gas . 
(IV-5-7-77), 50. 

Latitudes and longitudes or Bom-
bay High and Bal!lSein Oil Fields 
(VI-2-8-77), 230-31. 

Pipeline connecting off-shore Oil 
Fielda of Bombay High with Main 
Land (IV-12-7-77), 77. 

Production of Crude from Bombay 
High (II-1.4-6-77), 165-66. 

Production Of Crude from .Bombay 
High (11-21-6-77). 105-06. 

Proposal from Maharashtra Go-
vernment for Utili,uUo ll of Bor ,-
bay High Ga~ (IJ-)4.!l-77). 187-
88. 

Prospects of finding Oll in Sea from 
Bauein to Bombay High (V-26-
7-77), 189 . 

Representations from Chief Minls-
ter of Gujarat and. others for use 
of Bombay High Gas (V -26-7-
77), 159. 

Schame to conne(..1 Bombay High 
Oll Wells with Bombay (V--.26-
7 -77), 135-36. 

Steps to constr~'t!ittlp~OdUction 
platform in Bombay High (lII.-
-'6-77), 82-83. 

Supply of Bombay High Gas to 
Gujarat State. (IV-5-7-77), 72-
74. 

Supply of Gas from Bombay High 
to Gujarat (VI-3-8-77), 91-92. 

Wens Drilled in Bombay ,lIigh (11-
14-6-77). 81-82. 

World Bank aid to Development of 
Bombay High, (ll-17~8-77), 

44. ~'-
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BOMBAY HIGH COURT: , 
Crimmal appeals pending in Bom-

bay High Court. (Vi-2-S-7'l)( 
SI. 

Posts of Judges vacant in Bombay 
High Court. (VI-2-8-77 ), 157-
58. 

BOMBAY - KESHOD-PORBA1\TDAR 
FLIGHTS: 
Introduction of Bombay-Keshod 

Porbandar daily flights. (V-22-
7 -77), 150-51. 

BOMBAY pORT: 
Manning scales for the Piloting of 

ShiPt3 in Dom~ay Pvrt. (IV-
13-7-77), 11l7. 

Vacancies in the BOmbay Port. 
(V-20-7-77), 69-70. 

BOMBAY PORT TRUST: 
Representation from the Valuer. of 

the Bombay Port Trust. (IV-
13-7-77). 214. 

Strike in Bombay Port Trust (IV-
6-7-77), 161. 

BONDED LABOUR: 
Bonded labour in Rural Areas. (ll-

16-6-77), 139. 
Plan for Rehabilitation Of Bonded 

Labour (V-21-7-77), 32-34. 

Reports on arrival of Bonded Lab-
our. (I1I-23-6-77), 53-54. 

'BONE BANKS': 
Regional Bone Bilnks. (lII-23-6-

77), 139-40. 

BONGAIGAON REFINERY: 
Delay in Completion of BODgaigaoD 

Refinery. <VI-2-S-77), 225-26. 

BONUS: 
Bonus Agreement between the Em-

ployees and Management of LIC. 
(n-17-6-77), 138. 

Bonus for Chandmari CopPer Pro-
j«t Worker03 (IV-14-?.;.7?), 95-
96. 

Bona. to lIfdustrial Worker. and 
central Government Employees 
(lV-7-7-77), 13S. 

BONUS: Contd. 
Bonus to Rallway Employees (11-

21-6-77), 104. 
Decisio~ on Demands of Bonus to-

Railwaymen (V-26-7-77), 18l. 
Demand of Bonus by Employees of 

HMT Watch factory, Bangalore 
(V-20-7-77), 24-25. 

Norms for fixing incentive bOnus 
Railway workt3hop staff (Il-H-
6-77), 141. 

Payment of Bonus and withdrawal 
af Compulsory Deposit Scheme 
(11-16-6-77), 210. 

Payment of Bonus by DDA (V-25-
7-77), 119. 

Payment Of Bonus ~o Employed' 
by A'l,Derican Express Bank,. 
NeW Delhi eVI-29.7_7'1), 276--78. 

Payment of Bonus to Employees of 
Banks (ll-17-6-'1'1), 81. 

Payment of Bonus to LIC emplo-
yeei (0-17-8-77), 31-32. 

Payment of Bonus to Postal Em· 
ployees working in Savingi BankJ; 
(V-2l-7_77), 147. 

Payment of bonus to workers of" 
Ashoka Hotel (VI-5.S-77), 221-
22. 

Profit earned and Bonus given by 
LTDC Hotels (V-22-7-77), 168-
70. 

Recognition of Bonus as Deferred" 
Wage (IV-14-7-77), 113_14. 

Review of payment of Bonu. (D--
16-6_77), 150. 

Revi.ion of Wage. Agreement and 
payment of Bonus to employeu 
of Bolani Iron Ore Mines (IV-
14_7-77), 152. 

Debate. 
Demand fOr payment of 8.33 per 

cent bonus to workers including 
thoSe in public sector undertak-
ings (Ulnder rule 377) (VI-l.8-
77), 291-93. 

BONUS ACT: 
Repealing of Bonus Act (Ill-23-6_ 

77), 48-49 .. 
BONUS REVIEW COMMITTE!: 

(1'V-14-7.77), 75. 



BONUS SHARES: 
GUideUne. for Issue of Bonus 

Shares (IV--8.7·77), 126-27. 

BOOKS: 
Book; of 20 Poiht and 5 point prog. 

ramme prescribed al Text Books 
(IV-1l-7·77), 191. 

Book on Indian Culture (V-l8-7. 
77), 41.48. 

Distortion of facts in "Freedom at 
Midlllght" (V-27·7-'77), 215-:-17. 

Prizes for Publication of Best Law 
Books in Hindi (V-lS.7·77), 121. 
22. 

Text Books on 20 Point Economic 
Programme (111-4-7.77), 55.56. 

Translation of NepaU Books (III-
4-7_77), 101. 

Production of Text Books (V-22. 
7-77), 29-44. 

Debates 
Reported reaentment agai.nst the 

use of book entitled "A Modern 
Approach to English Grammar 
and Composition" (CA) (VI-29-
7.77), 2~{};-85. 

BOOK BANKS: 
Book Banks' in Schools (1II-27-6· 

77), 147-49. 

BooK WRITING SCHEME: 
Project under Book writing 

scheme (V-1-8-77), 127. 

BORAX MORARJI LTD. BOMBAY: 
Collab9ration of Borax Morarji Ltd. 

Bombay with a foreign Firm 
(V-26-7-77), 108-09. 

BO~bE1tS: 
ProteC'tl.on of Borders (11-15-6_ 

77), 201. 

43 --_ .. _-' - .. _--
BeRDER DISPUTES: 

Assam-Arunachal Border Dispute' 
(VI-3-8~77), 123.24. 

Settlement of Sino-Indian Border 
Dispute (V-28-7-77), 90-91. 

BORDER SEcURITY FORCE: 
AbolishiJolg B.S.F. and C.R.P. (IV-

6.7.77), 60. 
Development of B .... S.F. (II-22-6. 

77), 178. 
Employees .. in CRP and BSF and. 

CISF (IV-13-7-77), S8-98. 
,:,::,::·~_ .. _·~c·r{ .;J....-........ ,.~ .,',~ 

Percentage of Harij.ans in BSF and. 
C.R.P. (V-27-7~77>. 3-7. 

SIgnal Training for BSF (VI-3.8. 
77.), 85-86. 

BOSE, LATE RASH BEHAR!: 
Honouring the Memory of Late' 

Rash Behari B08e (V-27.7.77)" 
111-12. 

BOSE, SHRI SARAT CHANDRA: 
Issue of Postal Stamps in honour 

of 8hri Barat Chandra Bose 
(1II-23.6~77), 83. 

BOSE,NETAJISUBHASH 
CHANDRA: 
Educational, Cultural, Social and 

sports Boaies in the name of 
iNe.taai Subhas Chandra Bose 
(VI-l·8-77>, 229. 

Proper place Of Role of Netaji 
SUbhas Chandra Bose and INA 

in History books of Se<:ondary 
Education (VI-I·B-77), .229-
31. 

Publication on Life and Activities 
of Netaji Subhas Chandra Bose 
(VI-3_a·77), 110·11. 

Setting up statue Of Netaji at 
Gomo Station (VI-2.8-77>, 52· 
53. 

BOUNDARY DISPUTES: 
Border incidents on J & K border 

(11-22.6_77>, 173. Assam-Arunachal Boundary Dispute 
(V-20.7-77>, 110-11. 

Border Violations (IV-G_ •• 77), 94. 
Maharashtra.Karnataka Boundary 

BORDER AREAS: Dispute (lI-22-6-77), 69. 
Se~ting up of RIi\d10 Stations in PurlJilb-Haryana Bounifary_ Diaputea 

Border Areas (VI--3-8-77), 158. (11-22.6.77), 118-19. 
------------------------~-------------
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BOUNDARY DISPUTES-C(l.'ltri 

Debates 
Maharaihtra Karnataka Boundary 

. Dispute (Under rule Sh) (VI-
·8·8·77), 62-63. 

BRAHM CHARI, SHRI DIDRENDRA: 
CBI RaLd on an Alhram near 

Jammu (IV-6-7_77),43. 

Government Officers who were 
Members of Viswayattam Niwa· 
sam (IV-ft.7.77), 139. 

. Import of J .wpanese Car by Shri 
DJilirendra Brahmachari (D-17. 
6.'77), 39-40. 

Jmpounding of Aircraft belonging to 
SWami Dhirendra Brahmachari 
(II-17·6.77), 233.34. 

Landing of the Plane by Shri D. 
Brahmachari on Defence Air 
Strips (II-15-6-77), 166-67. 

BRAHMAPUTRA: 
Brahmaputra waten for g.n~rating 

electricity (UI-2S_B.77), 1159. 
Losses dUe to Brahmaputra's ftooQa 

(111-27-6·77), 98·97. 
Project for linking Gane&. with 

Brahmaputl'a eV-28.7_77), 106· 
07. 

Road BrLdge over Brahmaputra 
River at Tezpur Silgbat (IV-IS· 
7-77), 211·12. 

BRAHMAPUTRA FLOOD CONTROL 
BOARD: 

Purchase Of Dredger. for Brahma. 
putra Flood Control Board (U-
20.6.77), 218-19. 

BRAIN DRAIN: 
Brain drain from the country (VI-

S-B.77), 194·9S. 
BRAITHWAITE BURN AND JPS-
~p CONSTRUCTION CO. LTD.: 
Complaint against Chief Executive 

of MIs. Braithwaite BUrn and 
Jessop Construction Co. Ltd. (V-
27.7.77), 118.19. 

BRAZn.: 
Purchase of Soyahean oil from 

,Brazil by STC (lV-IS.7·7?), .. 55. 
G8. 

. _ .. __ ..... _--_._----

I BRIBERY: 
i Propoeal to coll8tl.tute a V~lilance 
I Committee (III-29-6-77), 1+4. 

BRIDGE(S) : 
Allocation made by the Ceatre, for 

major bridge. in Oriua (IV-13. 
7·77), 134-3&. 

Bridge on the Yamuna River at 
Shergarh Ghat (V--20.7·'1'J>, ilL 
157. 

Bridie over Baitararu. River (V-
20-7·77), 106.07 . 

Bridge over Gan,a River (V--27·'1-
77), 132-33. 

Bridge over Parvati River (IV-13. 
7-77), 154. 

Bridge over River Zira on ~o. 8 
National Highway (V-20-7.77), _ 
71. 

Bridge over Shankh River (VI---3. 
8.77), 118·17. 

Construction of Baliapatnam Brtdge ;' in Kerala (VI-3.8-'17), 82.83. 

Construction of Bridge and Barrale 
On Ganga River (IV~·7-'1'1), 78. 

Construction of BridSes from Por. 
bandar to Rajkot (11-22-3-77), 
185.86. 

Construction of Bridge!': over 
Yamuna at Kaciliaura Ghat and 
Bateshwar (In-29·8.77), 115-18. 

Cowting bridge of Raj ghat on 
MadhYa Pradesh and Rajasthan 
border between Agra-Bombay 
Highway (V-20-7-77), 32-47. 

Funds demanded by Orissa Gov. 
ernment for Roads and Bridpa 
(11-15-6-77), 56·57. 

Representations for rall/road bridge 
on the Yamuna (III-29.8.??), 
162.63. 

Road Bridge on Agra.Bombay Na-
tional Highway (VI---3·8-77), 62. 

Road Bridge over Brahmaputra 
River at Tezpur Sillhat (IV -13. 
7.77), 211·12 • 

, 
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BRIDG&S: comd. 
Ujiargha~B.uxur Bridge on Gan,. 

(VI--3oi.77), 114. 

BRITAIN: 
Dual Citizenship in Britain (III-· 

23.6·77), 8-12. 

BRITISH CITIZENSHIP: 
Dual Citizenship in Britain (UI-

23.6-77), 8-12. 

:BROACH: 
Development of Broach (IV-13-7-

77), 99.100. 

BROADCASTING: 

Broadcast of "Spotlight" and the 
"Parliament Today" Programmes 
from all Stations of AI.R. (V-
27-7.77), 184. 

Proposal to provide AIR Services 
to Far Flung Cities (IV-B-7-77), 
170. 

BROADCASTING LICENCES: 

Broadcaatlng Transmitting Licences 
to private parties (I1I-24-6-77) , 
136-37. 

BROCADE, GOLD: 
Export of Hard Silver and Gold 

Brocade (Jari) (II-17-6-77), 64-
65. 

BRYLCREAM: 
Increase in Prices by Brylcrcan. 

(V-27-7-77), 50. 

BUCKINGHAM AND CARNATIC 
MILLS: 
RequeJt for Financial Assistance 

from Buckingham and Carnatic 
Mills. (V-22-7-77). 109-10. 

BUDDHA, LORD: 

Relics of Lord.Buddha at Piprabwa 
and Ganwaria (III--4-7-77J, 99-
100. 

BUDGET: 
Budget allocation W'-NLI (Vl--4-

8-77), 134. . .; 
... "\'. 

Pre-Budiet increase ihpnces of 
items taxed in the Bt:(diet (IV-
8-7-77). 99-100. 

I 

.-- ---_ .. -_.- .-_.- _._ .. _--- --... -._-----
BUDGET, GENERAL, 1977-78: 

Presentation (II-II.6-77), 375-
413. 
Gen. Dis. (II-20-6-77), 227-366; 
(21-6-77), 160-292; (22-6-77). 
209-49, 268-346; (ill-23-8·77), 
186-292. 

BUDGET, NAG ALAND, 1977-78: 
Presentation and Demands fOI 

Grants (V-22-7-77), 254-89: 
(V-25-7-77), 295-303. 

BUDGET. RAILWAY. 1977-78: 
Presentation (11-11-6-77), 21-34. 

Gen. Discussion (II-13-6-77). 
248-356. 

Gen. Discussion (1I-13-6-77 j. 
21'7-362; (IJ-15-S-77), 226-
344. 

BUFFER STOCK: 
Buffer stocks of foodgrainll with 

Central and State Govemment 
(II-20-6-77), 145-46. 

Limit to Foodgrains Buffer stock 
(III-4-7-77). '51-52. 

Precautions against damage at buifer 
~ of Foodgraina (1I-20-6-
77), 154. 

BUILDING(S) : 
AcqUisition of buildings used by 

Provisional Government of Free 
India in Singapore (VI-4-8-77)._ 
225. 

Building for Controller of InsPec-
tion. Ichhapore (V-20-7-77), 63-
64. 

New Building for D.G.O.F. Office in 
Calcutta (V-27-7-77), 223. 

Rules regarding height of Build· 
ings in big cities (V-IS-7-
77), 179-80. 

Floor-wise purchase and sale Syf.!-
tern of buildings (II-20-6-77) , 
140-41.. i 

'\ BUSaILDle JOfNGB. upDLAgaNlosW: to Congress Party (II-13-6~77), .140-41. 

Building Plans of the former Prime 
Minister's House (Under rule 
377) (VI-I-S-77), 289-90. -----
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BUILDING ~T~R~: 
~port of Locks and Building Fit-

ting Materials (VI-29-7-t7), 126. 
.BU~~K CAllT (Il-20~6-77), 107. 

Modernl3ation of Bullock cart (11-
20-6-17), 113. 

.BULGARIA: 
Bulgarian aid for Airo-Industrial 

Centres (Ill-27 -6-77) , 137. 
Purchase of T!ltrac~cline Hydro 

Chloride from Bulgaria (VI-5-B-
77), 158. 

Purchase of Tetracycline Hydro-
chloride from Buliaria. (VI-.S-
B-77), 59. 

Tetracycline Hydrochloride pur-
chased from' Bulgaria (V-22-
7-77), 232. 

'BUNDELKHAND: 
Constitution of BU!ldelkhand Deve-

lopment Committee (V-20-7-
77), 97-98. 

Creation of a new State Compris-
ing Bundelkhand and Baghel-
khand (V-20-7-77), 127. 

BUNGALOWS: 
Allotment of Bungalows for marri-

ages (III-4-7-77), 77. 
Allotment ot. Bungalows to M.P •. 

(III-4-7-7'7), 76-77. . 
Allotment of Bungalows to Ministers 

(1II-27 -6-77), 60-64. 
Bungalows allotted to Political par-

ties in New Delhi (VI-1-8-7.7), 
136-38. . 

Central Ministers opted for Smaller 
Bungalows (VI-I-8-77), 288. 

BURMA: 
Burmese Citizenship fOr pp.rsons of 

Indian Origin (lII-30-6-77), 73-
74. 

Settlement of Disputes wit~ ~~rma, 
Sri Lanka and Pakistan (III-
. 23-6-77), 37. 

BURMAH-SHELL REFINERIES: 

Payment of Compensation to Bu.r-
mah-Shell Reflneries (V-.~9-7-
77)" 123. 

BURN CASES': 
Develo~ing Sepsis from Burn Co..qe& 

CIV"':"14-'1-77),41-42. 
BURNS STANDARD CO. (111-29-6-

77), 55-56. 
Refractory Producing Units of 

Burn Standard Co. In West Ben-
gal (V-27-7-77), 37-38. 

BUSES; 
Frequency of D.T.C. Buses (IV-

20-7-77); (V-20-7-77), sp. 
Idle ~uses (lV~13-7-77), 147. 
Purchase of Buser.; by D;T.C. (V-

20-7-77), 204-05. 

BUSCONDUCTCRS LADY: . . . " ' 
~~~l~ints of ¥isbc.ha,vio\.tr with 

women conductors (II~29-6-
77). 82. . 

BUS PERMITS: 
Mini Bus Permits 

159-60. 

BUS SERVICE: 
Introd~ctiR~ 01 D.~:( all.d. ti~~t au. 

SerVice to connect ~ig qitie. 
(lV-6-7-77), 40. 

BUS STANDS; 
Buses at Rampura Bus Stand nIl 

-29-6-77), 102-03. 

BUSINESS HOUSES: 
Amount of Congress Party by BUSi-

ness Houses for Advertisements 
(IV-S-7-77), 44-45. 

Proposal to put rE!!ltrictions OD 
expansion of big busine&] ho~e. 
(V-19-7-77), 53-54. 

BUSINESS OF THE HOUSE (I1-IS-
6-77), 2, 
(III-24-6-77), 203, 
(V-16-7-77), 23. 
(V~22-7-'l7), 2411-52, 
(VI-29-7-77), 2S6-90. 
(VI-6-S-77), 6-10, 
(VI-B-S-77), 12-14 . 

BUTTER OIL: 
Butter oil from European Economic 

Community (II-13-6-77), 81-S2. 
Butter Oil from E.E.C/Westem 

Countries (IV-11-7-77), 12-18. 



. BUTTER OIL-contd. 
.BYE ELECTIONS (Il-l~-6·17), 1~4. 

Bye-elections to State Legislatures 
(lI-28 .. 6-77), lO3-Q5. 

C 

c. ~. 1. 
C.B.I. and JudiCial Inquiries against 

Excesses· . during Jilmeriecc:y 
1lI-22-6-7'7) ,179~80. 

C.B.I. charge-sheets against former 
FC! Chainn*n (V-1:a-7-77), 78-74 

C.B.I. Enquiry about Swaraj Paul 
of Amin Chand Peary Lal Group 
of Firms (IV-8·7-77), 186. 

C. B. I. Enquiry againstl4anaiini 
Director of MAMC Durgapur (IV 
-6-7-7'1>, 110. 

C.B.!. Enquiry against Medical of-
ficer of Astloka Hotel (IV-IS-7· 
77), 179. 

<C.B.I. Enquiry against Officers of 
C.S.T.T. (V 25·7.77), 269-70. 

.c. B. I. enquiry into rent paid fot 
Kanchanjanga buildi~g by IncU,n 
Airlines (1~-1-7~jr7); 141-42. . 

C . B .t. Inqutry against Ex-Chair-
man/EX-Vice-Cliairillan of DDA 
(II-IS-6-77) ,/IS: 

'C .13. I. Interi~ Enquiry Report 
. a'gai,nst" 'Ex-Chalmian and EX-

Vice-Chairman and· other Ofticer8 
of DDA (IV-1l-7.T7), 131. 

<:B.I. investigation into Cases of 
lTDC IV-15-7-77), 231-32. 

-C.B.!. Investigations into suspec-
ted involvement of Indians lit' In-
ternational Boeing purchase Scan-
dal (III-I-7-77), H2-18. 

·C.B.I. raid on an Ashram near Jam-
mu (IV-6·7-77), 4S. 

'C.B.I. raid on the House of late !;Imt. 
Sarojinl Naidu (VI-l-~'77), 268-
69. 

Beneficiary of Airbus Payoff (V-
22.7-77), 188-89. 

Enquiries against officers of various 
Organisation!! who undertook over 
zealous measures (Y-20-7-77), 
173-74. ~ 

41 
C.B.I.: contd . 

Inquiry against Gazetted Officers-
. '(V-27-?-??), lQ·94. 

Officers of Song and Drama Divi-
. 'sion involved itl· tBr cases (III-

29-6-77), 158. 
Search of Bank Officer's Flat (V-

22-7-71), 81-82. 
Shubhra Murder case in U .P. (m 

-29-6-77), 7~·73. 
C.G.H.s. 

~yur:vedic a!1d Homoeopathic facili-
ties in C.G.H.S, Dispe~8aries in 
Delhi (IV-14~7-77j, 48. 

~.G.H.S. Dls~ensary in Trans-
Yamuna Area (~-2~-7-77), 115-
16. . 

C.G.B.S. Ho~oeopathic Dispen-
'saries QV-14-7-71), 1~-24 ... 

Cases of embezzlement Of medicines 
in C.G.H.S. Dispensaries (U":"16-6-
'17), M. 

Embezzlement of medicines, furni-
ture and equipment of C.G.H.S . 
Dispensary, Meerut CIV-7-7-77), 61 .. 

Ex-Commissioned officers working 
as GDOs in CGHS Dispensaries 
(II-16-8-??>. 12'. 

Expansion of Central Government 
Hea;th Scheme (II-16-6~'P7); 32. 

Expansion of Gole Market C.G.H.S. 
Dis~ensaries (IV -14-:0 7 -77) ,125. 

Extension Of C. G. H . S. facilities 
(V-28-7-77), 192. 

Extension of service of Deputy As-
sistant Directors General, C.G.H.S. 
(V-28-7-'17), 48-49. 

F.acilities to C. G. H . S. Pharmacists 
(V-28-7-77), 161-62. 

Increase in number of C.G.H S. Dis-
p~nsaries in Delhi (IV-14-7-77), 
124. 

Opening of C.G.H.S. Dispensary near 
DDA flats at Hari Nagar New 
Delhi (II-16-6-77), 118. 

Retrenchment of Family Welfare 
(Social) Workers attached to 
C.G.H.S. (V-28-7-77), 172. ----------------



48 ------
C.G.B.S.: caRtel. 

Shortage of medicines and accom-
modation in MalViya Nagar C.G. 
H.S. Dispensary (V-~-7-77). 
91. 

Shortage of medicines in CGBS 
Dispensaries (VI-4-8-77). 222. 

Supply of Spurious Drugs to CGBS 
(lV-7-7-77), 81-82. 

Transfer of Doctors Of CGBS Dis-
pensaries (IV-14-7-77), 92-93. 

Victimisation of COBS Doctor. 
(II-16-6-??), 123. 

C. J. A. 
Man with Information about C.I.A. 

Links-(V-27-7-77), 37. 

Economic Offenders Det.uned under 
COFEPOSA in Gujarat (U-17-6-
77), 216-17. 

Persons Detained under COFEPOSA 
IV-<8-7-77), 119. 

Release of Smu,glers detained under 
COFEPOSA <II-17-6-77), 40-41. 

CPI(M) : 
CPI (M) workers arrested and· k1!i-

eel during Emergency (ll-I5-&-
77), 161-62. 

C.P.W.D.: 
Agitation by Junior Engineers of 

C.P.W.D. (V-25-7-77), 73-74. 

Departmelltal promotion of Engine-
ers in CPWD (VI-l-8-77), 206. 

Executive Engineers in C.P. W.D. 
officiating into the Grade for more 
than 20 years (III-27-6-77), 54-
56. _ 

Officel'll on RolIs in Central P. W. D. 
(m-27-6-77). mI. 

Officiating Assistance engineers, 
Class n. (II-27-6-77), 118. 

Special Pay/Allowance fOr Superin-
tending Engineers and Executive 
Eneineers, CPWD (VI-I-8-77), 
100. - .-.---------

COFEPOSA: 
GcMJrmnent A.ocommocIation far 

CSlR Staff (VI-I-a-77). 105-06. 

Irregularities and Anomalies in the 
CSIR (III-29-6-77), 135. 

Merger of Indian Languages Unit Of 
C.S.I.R. (11-22-6-77), 102-03. 

Proaeuive use of Hindi by CSIR. 
(V-20-7-77), 133-84. 

V'ictilniaation ~n the Council of Sci-
entific and IndUJt,rial Research 
(111---29-6-77), 62-63. 

CABLES: 
Cable and Conductor manufactur-

ing units in Tamil Nadu---(V-27-
7-77), 179-80. 

CACHAR AND NOWGONG PAPER 
PROJECT: 
Global Quotations fOT Cachar and 

Nowgong paper projects (V-20-
7-77), 213-14. 

Cachar Paper Mill (llI-29-6-77), 
61. 

CALCIUM CARBIDE: 
Letters of Intent - Setting up and 

Calcium Carbide Industries (IV-
13-7-77), 199-200. 

CALCU'ITA: 
Award Of Tender for MTP (Rail-

ways) Calcutta (V-26-7-77), 45. 
Closure of Esplanade parcel office 

in Calcutta (VI-2-8-77), 161-62. 
Complaints by Contractors agalnst 

MTP (R) Calcutta (V-lS-7-77), 
139-40. 

Enquiry in allegation against P.M.G 
West Bengal Circle, Calcutta (II 
16-6-77). 87. 

Foreign firm executing Civil Con-
tracts of MTP (Railways) Cal-
cutta (V-26-7-77), 137-38. 

Mosquitoes in Calcutta (V-28-7-
77), 101-02. 

New building for D.G.O.F. office in 
Calcutta (V-27_7-77), 223. 

Press Correspondents taken to Cal-
cutta during May, 1977 (VI-
2-8_77). 124-26. ------ -.- ...... _. __ .. _. __ .. 



SUBJECT INDEX -_.-._-----------
CALCUTTA; 

Proeeedings reo Acquisition of Land 
Premises at Chowringhee Road, 
Calcutta (V-a8·7.77), 137. 

Profit earned and losses suffered by 
Hindustan steel Works Construc-
tion Ltd. Calcutta (IV-14-7.77), 

86_87. 
Progress made in Metropolitan 

Transport Project (Railways) 
Calcutta <V-I9-7-77), 137_38. 

Proposal for improvement of Cal-
cutta Telephone (11-16_6_77), 
17....:.20. 

Reinstatement' of clerks discharged 
in FCI Caleutta (II-20-6-77), 211. 

Setting of Committee of Members 
of Parliament for i Cal::utta Tele. 
phones (V-21.7-77), 12-18. 

StafT apprehensive of delay of re-
opening Panel office Esplanade, 
Calcutta (VI-2-8-77), 160-61. 

Steps to Eradicate Mosquitoes in 
Calcutta (V-2B-7-77), 176. 

SUI' and Company, Calcutta {V-
20_7-77), 123-24. 

Tube Railway for Calcutta (II-
14_6-77), 70-71. 

Tube Railway in Calcutta (V-
19-7-77), 69-70. 

Working hours of Berth Masters in 
Calcutta Port (IV-6-7_77), 131. 

CALCUTTA DOCK LABOUR 
BOARD: 

Charges against Senior Official of 
Calcutta Dock Labour Board 
(111-29_6-77), 120-21. 

Retrenchment by Calcutta Dock 
Labour Board (Il-15_6-77), 93-94. 

CALCUTTA PORT: 
Exports from Calcutta Port (IV-

8-7_77), 104-05. 
Strike at Calcutta Port (IIl-23-6_ 

77), 47. 
CALCUTTA pORT TRUST: 

Haldia Dock system (V-20-7_77), 
198-99. 

Loss of Revenue by CalFuttaPort 
Trust Authorities (it-22_6-77), 
52_53. 

CALCUTTA PORT TRUST AUTH~ 
RITY: 
Filling up posts in Haldia COmPlex.. 

Calcutta (11-22-6-77), 94. 
Issue of Public Notices by the CaL 

cutta Port Authorities (II-
22-6-77), 113-14. 

CALICUT: 

Calicut Aerodrome (II-17-6_77)~ 
97-98. 

Malabar Spinning and Weaving 
Mill Calicut (IV-8_7-77), 82. 

CALLING ATTENTION: 

... 

Alleged dossiers on Judges (CA) 
(1l-16_6-77), 236-45. 

Coca Cola Company's refusal to ful-
iiI its export commitment and to 
produce the beverage 01 wholly 
Indian Origin (VI-8-8.77), 14-
24. 

Incessant rains in Delhi and report-
0d collapse of houses res'..Ilti:1g in. 
deaths Ol. some persons (VI-
4-8-77), 271--87. 

Lock out in the Indian Express anc! 
Financial Express, New Delhi 
(1lI-27-6-77), 206-29. 

Murder and torture of Naxalites in 
Andhra Pradesh (II--15-6-77). 
217--24. 

Photostat COPy of a Bank Draft. 
revealing ,payment of 25,000" SwiRlt 
Francs to Mrs. Mancka Gandhi by" 
order of Shl'i SanJay Gandhi 
(VI-7-7-77), 140-62. 

Pre_Election Political situation in 
Jammu and Kashmir and report-
ed postponement of the Assembly 
election (1I--22-6-77), 250-68. 

Reported apprehension of damage· 
to North Eastern Railway line 
due to soil erosion (VI-5.8_77) .. 
240--47. 

Reported burning alive of Harijans 
in Belchi village Of Bihar on 27th 
May, 1977 (11-13-6-77), 238-44. 

Reported curbs on import of Incliab 
Textiles imposed by European 
Economic Community (V-

20-7-77), 226--40. 
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CALLING ATTENTION: 
:Reported death of 30 persons in 

Rameshwari Nagar, Delhi as a 
result of con.su~ng spurious 
liquor (V-16.7·77), 5-22.' 

Reported disappearanqe of docu· 
ments relating to Maruti Limited 
(III-2.7·77), 3-8. 

Reported dinppearance of ground-
nut oil from market and abnor_ 
mal rise in its price (V-22-7-77), 
289-49. 

Reported Havoc caused by Sea Ero. 
sion in Kerala and.' Karnataka 
(V-2S-7.77>, 285-95. 

"&!por~ed non· implementation of 
Notifications reo interim relief to 
newspaper employees by their 
managements (II-17.6.77), 288-
84; 

lteported police firing on workers 
Of Dalli Raj'hara mines of Bhilai 
Steel Plant (II-14-6-77), 212-17. 

:Reported resentment against the 
WJe of ~k en.tiUed? A Modem 
~pproach to English Grammer 
and Composition" (VI-29-7-77), 
280-85_ 

Reported serious situation arising 
out of accumulation of handloom 
cloth (VI-3-8-77). 225--4:1l. 

:Reported Statement by, the Minister 
of Law about alleged interference 
with judiciary by two Karnataka 
Ministers (VI-2·8·77), 246-50. 

'Reported suggestion of Indian Jute 
Mills Association to close down 
the jute units in West Bengal 
(Ill-30.6.77), 131-48. 

:Reported swindling of crores of 
rupees by exchanging at the Re-
serVe Bank of India mutilated 
currency notes meant for destroy· 
ing (IV-8-7_77>, 189-200. 

CALLING ATTENTION: 
Visit of the Minister 

Affairs to Nepal 
207-18. 

CALTEX: 

of Ex~emaI 
(V-26·7.71), 

Marketing of L.P.G. produced by 
HPC and Caltex (VI:-2-8-77), 
115.16. 

CALTEX REFINERIES: 
Modiflcatiol), , of. Calte;x. Refineries to 

refine BombaY High Crude Oil 
(li-21!-6-77), 14'-48. 

CAMOTRA ISLAND: 
.A.ma'ican fishing ve8~ tound sink· 

ing ne8..f C.motr. Island (VI-
3.8-77), 38·39. 

CAN FACTORY. 
Running of Can factory of IOC by 

Workers (VI-2.8·'77), 34. 

CANADA: 

Cooperation between India and 
Canada in Peaceful uses of 
Nuclear Science and Technology 
(lV-14-7.77), 42. 

Heavy Water from USA and Canada 
(IV-13-7.77), 186.. 

Indo-Canadian Nuclear Talks (IV-
13.7-77), 146. 

Rise in EX'pOrts to Canada (IV-
15.7-77), 16l. 

Supply of Uranium by Canada for 
Atomic Energy (III-29-6-77), 93. 

CANCER: 
Appointment Of a 

investigate causes 
(11---16.6-77), 218. 

Committee to 
of Cancer 

Cancer by USe of Saccharin (IV-
7.7-77>, 62. 

Cancer pati.ents cured by Krishna 
Ayurvedic Cancer Institute (V-
28-7-77), 162. 

Centres and Hospitals for Cancer 
treatment (V-2l.7-77), 138.39. 

'Strike in Kiriburu Iron Ore Mines Increase in Cancer Incidence (IV-
(V-.28.7-77), 202-05. 7.7·77), 76. -- ----'----------------



SUBJECT INDEX sr -'-----------CANCER: contd. 
)Jecommendation of National SemL 

nar oDCancer Control (II-
16:-6_77j', 131. 

CANCER HOSPITAL, PATNA: 
Radium Treatment in Cancer H()spi. 

tal Patna (V-28-7-T1), 18~66. 

~IjCER INSTI':['UT~: 

Setting up Cancer Institute in Patna 
(V-28-7.77), -.93. 

CANNANORE: 
Research Institute of AYllrvedic 

'Medicines . at Cannanare (Vl.-
4-8.77), 77·78. 

CANTEENS: 

Central Secretariat Canteens (V-
20-7-77), 187-88. 

CANTONMENT BOARDS: 

Ejection to Cantonment Boards 
(IV-13.7·77), 181-82. 

Pension Scheme for E;mployees of 
Cantonment Boards (U-1S-.6.77),' 
50. 

eANT0NME~T BOARD EMP· 
LOYEES' UNION: 
Representations from Cantonment 

Board Employees' Union (IV-
13-7·77), 69·70. 

CAPITAL MARKET: 
Reactivising of Capital Market (m 

-1-7-77), 77-78. 

CAl»ROLACTtJM: 
Excise Duty on Caprolactum (IY-

15:-7-77), 193, 

CAR(S): 
Import of Japanese Car by 8hn 

Dhirendra Brahmacharl "(11-
17:..8..'77), 39.40. 

ManufactUre of Cars in Collabora-
don of Mercedes Bans (IU-
29-6-17), 73. 

CAR NICOBAR: 

Telephone Exchange in Car Nicobar 
and Rangat (IV-14..7-77), 71. 

CARBON PROJECT(S): 

Carbon Project in Tamil Nadll 
(11--22·6.77), 172. 

CARDAMOM: 

Production of Cardamom, Coffee 
and Rubber (IV-8.7_77), 114·18. 

CARGO COOPERATIVES: 

Cargo Cooperatives in Major Porta 
(VI-3-B-77), 202. 

CARNATIC MILLS: 
Request fOr Financial Assistance 

from Buckingham and Carnatic' 
CAPITAL: Mills (V-22·7.77), 109.10. 

CARPETS: 
Capital of Assam (111-27.6-77), 

Il4-15. Export of Carpets (V-22-7·77). 
#"_ C 77.78: "",pi tal raised by ompanies (III-

24-6-77), 119. Export of carpets from Shahjahan. 
pur (UP) (VI~·8·77), 86. 

Malaria incidence in the Cai)ital 
(III-30.6.77), 113. CARPET INDUlSTRY: 

Carpet industry, Shahjahanpur 
"Raising of CaPital by Companies (UP) (lV-1S-7.77), 104. 

(III-I.7.77), 109.10; 127_2B. 
CASH CROPS: 

RaiSing of Capital by Com,panies Production of Cash Crop (V-l 8-7· 
(IV-15·7.77), 150.51. 77), 162. 

CAPITAL GOODS: CASHEWNUTS: 

Proposal to lift Ban on lmport of Cashewnut Area of Kandarkottal 
_.C:8P~tal Goods (Il-11..s·'T), ~~. ___ ._(Vl_' -~8-77), ',1_2_9-_3_0. __ _ 
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----CASHEWNUTS: Contd. 
Central aid to states for Production, 

Processing, Marketing and Ex-
port of Cashewnuts (Vl-l.l.8.77), 
143-48. 

Crisis to Cashew ProcesSing indus_ 
try (III-24·6-77), 84·85. 

Export of Cashew and Bananas 
(VI-5.8_77), 79. 

Export Of cashewnuts (III-24·6-77), 
150-52. 

Import of Raw Cashew (1I1-24·6· 
77), 88. 

Import of Raw Cashewnuts (III-
~4_6-77). 113·14. , 

Rem~nerative Prices to Growers of 
Cash Crops (III-•. 7-7?>, 54-55. 

Self sUfficiency in Raw Material by 
planting Cashew (1lI---4-7 _77), 
113. 

Problem of Cashew Industry in 
Kerala (m-24·6-77), 70_71. 

Proposal for national Minimum 
Wage policy in Cashew Industry 
(I1I-30.6-77), 89. 

CASTE SYSTEM: 
Abolition of Caste System (Il-

15_6-77), 105.06. 
Benefit of Scheduled Castes to 

"Waddar" Caste (V-27-7_77), 165. 
CASSIATORA LIME: 

Tralin powder as adulterant of 
coffee (V-21-7-77), 38_39. 

CAST ACRYUC SHEETS: 
Export/Import of Cast Acrylic 

Sheets (lV-8_7-77), 65. 
Production and Demand for Cast 

Acrylic Sheets (lV-6.7-77), 48. 
CASTOR OIL: 

Castor Oil complex in Nalgonda 
District (VI-5-8-77), 87. 

CASUAL LABOUR: 

CASUAL LABOUR: contd.-----
Casual Labour w.orking in P'orek 

Department of Andaman and; 
Nicobar Islands <0-20_6-'1'1). 
115-16. 

Improving condition of wCJlitsa. 
engaged on daily wagea (V-
21_7-77), 45. 

Recruitment of CaBual Labourea ... 
CLW <1I-14-6_77), 11'Z. 

Uniformity in working hOUd ot 
Daily Wage Labour (VI-l-S-'l"l). 
105_06. 

CATTLE INSURANCE (V-IS-T-W),. 
48-50. 

CATTLE INSURANCE COMPANDS'. 
UV-8-7-77), 120-2'2. 

CAUSTIC SODA: 

Caustic Soda Factory at PaJama .. 
in Bihar (V-19_7-77). 70;. 

CAUVERY DELTA: 
Oil Exploration in Cauvery Della 

(II-14_6-77), 182-83. 

CAUVERY WATERS: 
Distributil;Jn of CauveJ:y W .... 

(V -25-7_ 77), 225-26. 
Sharing of Cauvery wateI"8 (0-

20_6-77), 36-39. 

CEMENT: 
Allotment of Cement (III--2I1-G.."I1).. 

74--76. 
Allotment of Cement to G1Qan&: 

(11--22-6-77>, 83. 
Cement Price Policy (IV-t3..'L1'I). 

161. 
Cement Quota to M.P. (VI-.-3~ 

95. 

Export· of Cement and Coarse CIaiI1aJ 
(III-l·7·77). 135. 

Loss Of· Excise Duty on Ceneet 
(V--27-7-77), 90_91. 

Absorption of Casual Labourers on 
Regular basis (IV--12_7-77), 125. Production d E t 01 C .. an xpor 4'ew 

Casual labourers in Darjeeling (IV--13_7-77), 82_83. 
HiJJlalaya~ay (IV-5.7.77), Sale ot Cement by MIs, ....... 

134-31. _________ .....:.. ___ U_d..:...yog (In-29-6.77), 58-5T_ 



..... 'ENT-£ontd. 
Shortare of· Cement, (II, 15-6-77), 

31-33. 
~- ·Shortage of Cement in Haryana and 

I>elhi, (III, 29-6-77), 141-42. 
Shortage of Cement in U.P. (II-22-

6-77), 97-99. 
Supply 'Of Cement to Kerala, (11-

22-6":77) ,73. 
~p1y of Cement to Marutl, ,(lI-

22-1\..77), 114. 
Deu~B 

Availability of Cement (st) (V-
28.:1':'77), 208-09. 

CBVENT AGENCIES; 
Cement agencies in Agra and Meerut 

Divisions (VI--3~S-77), 181-84. 
CJ:'I,IENT CLINKER PROJECT: 

Cement Clinker Project at SIJU 
(M~,ghalaya), (VI-3-8-77), 170. 

c::BMENT CORPORATION OF INDIA 
LTD.: 
·BxpeDditure Df Cement Corporation 

()f lDdia, (I1I-29-6-77), 154-55. 
CEMENT FACTORY(IES): 

Cement factories in Himachal Pra-
desh (V-27-7-7'1), 196-98. 

Production in Cement Factories, 
(V-27-7-77), 177-78. 

Setting up of Cement Factory in 
Jammu, (IV-13-7-77), 158. 

Cement Factory at Sunki (Koraput) 
(1TI--3-B-77), 154-55. 

Cement factories in Rajasthan (V-
20-7-77), 180-B1. 

Pending applications for cement 
fac:toriea in Rajasthan (II-22-6-
77), 92. 

CEMENT INDUSTRIES; 
Cement industries near Pipavav 

Port, ('1.-20-7-77), 157_58. 
c:zNSOR BORAD: 

Employees in PIB and Censor Board, 
(lII-29-6-77) , 143-44. 

CENSUS: 
Census of Road and Rail Traffic at 

Unmanned Level ¢iO".,ings (IV-
12-'1-77), 113. ' 

53 
CENTRAL ACCREDITATION COM-

MITTEE; 
Constitution of new Central Accre-

ditation Committee (V-27-7-77), 
162--64. 

CENTRAL ADVISORY BOARD FOR 
SALT: 
(VI-3-B-77), 159-60. 

CENTRAL AGRICULTURAL MAR-
KETING PROJECT; 
Central Cotton Research Institute, 

Central Soil Survey Institute and 
Central Agricultural Marketing 
Project, (VI-I-B-77), 169-74. 

CENTRAL BANK OF INDIA: 
Demands of employees of Central 

Bank of India, (III-24-6-77), 159-
60. 

Loan granted by Central Bank of 
India to Kohinoor Mills, Bombay, 
(IV-8-7-77), 17-28. 

Overdraft of Rs. 40 lakhs from 
Central Bank of India Calcutta, 
(IV-15-7-77), 152. 

CENTRAL BOARD FOR WORKERS 
EDUCATION: 
Grant to Central Board for Workers 

Education (V-21-7-77), 69. 

CENTRAL COAL W ASH ERIES OR· 
GANISATION: 
Memorandum on Merger of CCWO 

with B.C.C.L., (ll-23-6-77), 11. 
CENTRAL COTTON RESEARCH IN-

STITUTE: 
Central Cotton Research Institute, 

Central Soil Survey Institute and 
Central Agricultural Marketing 
Project, (VI-I-S-77), 169-74. 

CENTRAL DESERT RESEARCH IN-
STITUTE: 
Research on Rajasthan herb at Cen-

tral Desert Research Institute, 
(IV-14-7-77), 75-76. 

CENTRAL DRUG RESEARCH IN-
STITUTE, LUCKNOW: 
Observations made by the Director 

of the Central Drug Research In-
stitute, (III-28-6-77), 44-45. 
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CENTRAL EXCISE: 
ActVerse . Impact of Centr8~ heiae's 

Simplified procedure, lll--17-6-
77), 74-75. 

Embezzlement ot· tunds in .U1e 
treasury of Central Excise Collec-
torate, Delhi. (VI-5-8-77), 229. 

PQ\;Verlooms. _ sealed by Central 
'!'xcise Authoritiea (IV ":"8-7 -77) , 
186. 

CEN11tA.L FAMiL YPLANNING 
RESEAttCH CENTRE, (V-21-7-77), 
147--49. 

CE:{TRAL FOOD LABORATORY: 
AllalYl>is of samples of foodst\.l.f'rs by 

Ce'ntral Food Laboratory -Delhi, 
(V-28-9-77), 93. 

CEN';l'R4L .~OOD LAl,\ORATORIES 
EMPLOYEES ASSOCIATION: 
Memorandum - from Central Food 
L8bora~ry Employees' Associa-
tion, (IV-14-7-77), 62-63. 

CENTRAL FUEL RES'EARCH IN-
STITUTE: 
Research Paper published by the 

Central Fuel Research Institute, 
(V-19-7-77), 101-02. 

CENTRAL GOVT. EMPLOYEES CON_ 
·SUMER COOPERA'1'IVE SOCIET,v 
OV-6-7-77), 123, (IlI-29-6-77), 
53-54. 
Complaints against Directors of 

Central Government Employees 
Consumer Cooperative Society. 
(11-15-6-77), 185. 

Report On the worltiqg of the Cen-
tral Government Employees Con-
sumer Cooperative Society Limit-
ed, New Delhi (II-17-6-77), 229-
30 ' 

CENTRAL GOVERNMENT HOUS-
ING UNiTS: 
Setting up of Central. Government 

Housing Units, (IIl-27-6-77), 153-
54_ 

CENTRAL GOVERNMENT OFFICES: 

Central Government offices in rented 
buildings'in Delhi/New Delhi, 
~TI-1-8-77), 213-14. 

CENTl;l.j\L GOVERNMENT OJ'FU3S: 
Ccmtd. 

Re~r.'!l~nt q(: ,~~ff jn ~pl 
GovernmentOfBces and rublie 
Undertaklngs ~tc., (1II-24-6-77) .. 

. 51~52. 
CENT~ GOVERNMENT UNDER-

TAKINGS: 
Jo'jnancial . Irregullil"ities commJ~ 

by Central Gover~ent Under-
takings, (V-22~7~77), 1~". 

CEN1'RAL GRATUITY GUARANTE& 
FUNO, (III-23~6-77), 58. 

CENTRAL HINDI DIRECTORATE: 
, -

ChlJV'man, Central Hindi Directorate-
('\J]-1-8-77), 276-78. 

Correspondence course by Central 
Hinc;!i Directorate (VI-l-8-77). 
27-31. 

Women Employees in Central HiJ'Idf 
Directorate, (V-25-7-77). 66-8.7. 

CENTRAL INDUSTRIAL SECURiTY 
FORCE: 
Employees in CRP. BSF and CISP. 

(IV-13-7-77), 93-98. 

Omceof CISF ill Delhi, (VI-3-8-
77). 65. 

Posting to CrSF, (VI-3-8-77), 137-
38. 

C,ENTRAL INS~CTIClDE BOARD. 
(V-18-7-77), 127-28. 

CENTRAL INSTITUTE OF YOGA: 

Accounts of Vishwayatan Yowh-
ram and Gentra! Institute of Yciga~ 
New Delhi, (n-16-6~Th,"8-17. 

CENTRAL PROVIDENT FUND COM-
MISSIONER: 

Appointment in Central Provident 
Fund Commissioner's Oftlee 
(III-30-6-77), 100. 

Tours Undertaken by Central Provi-
de'llt Fund Commissioner, (In-
30-6-77), 97-98, 

Use Qf ·statr cars in the·ofBCe of 
Central Provident Fund . Com-
misSioner, (IlI-3Q..6-77), 96":97. 
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'CEN'TRAL -sCHooli-;c.ontd. CENTJiAL 

'binCE: 
PROVIDENT FUND 

Construction of buildings for Cen-
·tral'and RegiOnal Provident Fund 
Offices, (III-30-6-77), 8-10. 

CENTRAL RESERVE POLICE: 
Ab<?J.iahingB.S.F. and' C.R.P. (IV-

6~7~77), 60. 
Behaviour of C.R.P., (1II-29-6-77), 

40-41. 
Percentllge of Harijans in BSFand 

C.R.P., (V-%7-7.77), 3-7. 
'Employees in CRP and BSF and 

ClSF, (IV-13-7-77), 93-:98. 
CENTRAL ROAD FUND (REs)-

adopted, (II-18.6~77), 3-5. 
CENTRAL RoAD TRANSPORT COR-

PORATION, (nr....:29~6-77), 127-28. 

CENTRAL SANSKRIT UNIVERSITY: 
Central Sanskrit Univea-sity for 

Western Region, (II-20-6-77), 131 
-32. 

CENTRAL SCHOOL(S): 
Central Schools, (II-13-6-77), 190. 

Central School at Bhagalpur, (I1-
13-6-77), 229. 

Central School at Koraput, (VI-
I-S-77), 154. 

Criteria for Establishment of Central 
St'hoo Is, c1II-27 -6-77), 57-59. 

Demand for additional classes in 
Central schobl in Maharashtra, 
(V-IB.7-77>. 76-77. 

Medium of Instruction for Mathe-
matics and Science in Central 
Schools. (V-25-7-77), 65-66. 

Opening of Central Schools, (V-
25-7-77), 50. 

Opening of Central' Schools in A.P., 
(VI __ I-8-n), 92-93. 

Opportunties for inteUigentstudents 
. to stUdy in Central Schools, (V-
18-7-77), 96. 

. Percentage of Hal'ijans and Adiv~sis 
in CentraI--Schoo~in B:1ur, (VI-
l-a.'17). 1()6.;.()7 . ..... -. .. .. _- --

.Proposal to remove Distinction bet-
ween Central 'Schools 'and State 
Run . Schools, (II-20-&-77), 51. 

Rules fer Admission to Kendriya 
VidYBlayas (lV-1l-7-77>, 115. 

Service Con(iitions of Kendriya Vid-
yalaya'Stmt, (111-4-7-77), 12445.-

Setting up of Central School m 
Kerala, (V ...... 18-B~77), 85-81. 

Setting up of Central Sehool iD 
R,J'tlam, (11-20-6-77), 62. 

Strenth in Kendriya Vidyalay", 
(III-4-7-77), 124. 

CENTRAL SCiENTIFIC AND TECH-
'NlC'AL TERMINOLOGY COMMIT-
TEE: 
eBI -Enquiry against 0fficers 01 

C.S.T.T., (V-25-7-77), '269-70. 

e-tNTRAL'SCIENTtFIC INSTRU-
MENTS' ORGANISATION; 

! Prbbeinto Allegations .against Cen-
tral Scientific Instruments Orga-
nisation, (II-15-6-n), 89-90. 

Relay fast by Union leaders of 
C.S.I.O., (V-27-7-77>, 240-42. 

CENTRAL SECRETARIAT: 
Central Secretariat Canteens \'V-

20-7·77), 187-88. 

Stagnation in the grade Of AssiS_ 
tants, (V-20-7-77), 189-90. 

CENTRAL SERVICES; 

Age limit for appearing in LA.S. and 
a'lUed services examinations, (V-
27-7-77), 97-98. 

Debntes 
-'Reservation of vacancies for the 

physically handicapped for certain 
posts in Central Government and 
Public Sector Undertakings, (St) 
<IV-15-7-77), 239-40. 

CENTRAL SERVICE RULES: 
Proposal to Scrap Amendments of 

CSR (II1-29-6-77), 54-55. 
CENTRAL SILK BOARD: 

'Foreign Trade by CerrtralSilk Board 
(Ill-l-7-;?), 168-80. 
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CENTRAL SOIL SURVEY INSTI-
TUTE: 

,Central Cotton Research In~itute, 
Central Soil Survey Institute and 
Central Agricultural Marketing 

'Project, (VI-l-B-77), 169-74. 
t{;ENTRAL TRAINING INSTITUTE: 

CIT Teacher Training, (VI-4-8-77), 
177. 

CENTRAL TRAINING INSTITUTE, 
DASNAGAR: 
Transfer of Instructors from Central 

Training Institute, Dasnagar, (IV 
-7-7-77), 73-74. 

CENTRAL UNIVERSITIES: 
Excesses in Central Universities, 

(II-20-6-77), 175-76. 
New Central Universities, (V-18-7-

77), 101. 

"Reorganisation of Central Univer-
sities, <VI-I-B-77), 59-60. 

CENTRAL VEHICLE DEPOT, DELHI 
CANTT: 
Sale of Vehicles from Central 

Vehicle Depot. Delhi Cantt, (JII-
29-6-77), B6-87. 

lCEREALS: 

See "Foodgrains·'. 
-CHADDA, LATE KAMAL KANT: 

CHAMBER OF COMMERCE: conte!. 
Representation from Sholapur 

Chamber of Commerce (Mahara-
shtra) regarding refusal of loans 
by NationaUsed Banks (Vl-29_7-
77), 155-56. 

Suggestion made by Indian Cham-
bers of Commerce regardinll Eco-
nomic Policy (VI-29-7-77), 275-
76. 

CHANDA COMMITTEE: 
Implementation of Recommenda-

tion of a Committee headed by 
Shri A. K. Chanda, (II-22-6-77), 
138. 

CHANDIGARH: 
Demand for Probe into working of 

Post Graduate Institute Chandi-
garh, (II-16-6-77), 36. ' 

Status of Chandigarh, (VI-3-8-T'1), 
120. 

Debates 
I 

Incident of gangsterism in Punjab 
University Campus, Chandigarh 
(Matter under 377) (VI-2-8-77), 
253-55. 

Wheat tying in the open in 
Chandigarh and other centres of 
Punjab and Raryana, (Matter 
under rule 377) (VI-4-8-77), 
290-91. 

CHANDMARI COPPER PROJECT: 
Offer of Job to the nearest Relations 

of Late Kamal Kant Chadha of Bargaining Agency for Workers at 
DDA, (IlI-4-7-77), 88-89. Chandmari Copper Project (IV-

14-7-77), 96-97. 
CHAIRMAN IIT (IlI-27-6-77), 108. 

Bonus for Chandmari Copper Pro-
CHAMBAL BRIDGE: ject Workers (IV-14-7-77), 95-96. 

Chambal Bridge on the Agra-Bom- Production at Chandmari Copper 
bay Highway, (VI-I-8-77>, 124- Project (IV-a-7-77), 98-99. 
28. Purchase of Shovels and Dumpers 

'CHAMBAL REGIONS: by Chandmari Copper Project 
World Bank aid for Chambal and (V-2B-7-77), 117. 

Hoshangabad regions, M.P. (IV- Separate existence of Chandmari 
15-7-77) I 59-60. Copper Project from Khetri Cop-

CHAMBER OF COMMERCE: . per Complex tIV-14-7-77), 97-98. 

Demand for Railway Transportation CHARAS: 
from Junagarh Chamber of Com- Seizure of Charas, Ganja and 
mtrce, (VI-2-B-77), 97-98. Opium, (III-1-7-77), 142-43. 

--~--------------
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CHARCOAL: 
Rise in price of Charcoal due to ex-

port (V-22-7-77), 123-24. 
r- CHASNALA COLLIERY: 

Chasnala Colliery Accident (III-
23-6-77), 139; (V-21-7-77J, 161. 

Compensation paid to families of 
Workers who died in Chasnala 
Chasnala Mine (VI--4-8-77), 167-
58. 

Relaxation ot Safety Precautions at 
Chasnanla Mine (VI-4-8-77), 167-
68. 

Shifting of Chasnala Mine Statutory 
Seized Plan to New Delhi (V-2S-
7-77), 77-7S. 

Waiving off regulations at Chasnala 
Colliery which caused accident 
(V-21-7-77), 81-82. 

CHASNALA COMMITTEE: 
Report of Chasnala Committee (III-

23-6-77),· 105-06. 
CHATTOPADHYAYA. SHRI D. P.: 

Appointment of Shri D. p. Chatto-
padhayaya as Chairman of Coun-
cil of Philosophical Research 
(III-27-6-77), 93-94. 

CHEF AIR FLIGHT KITCHEN, 
DELHI: 
Expenditure on 

Chefair Delhi 
151-153. 

CHEMICAL(S) : 

Maintenance of 
(VI-29-7-77), 

Export ot Chemicals (II-14-6-77), 
162. 

Import of Chemicals during 1975-76 
(V-26-7-77), Hi3. 

Use of Chemical for purifying drink-
ing water (V-25-7-77), 146-57. 

CHEMICAL FERTlLIZER(S): 
Demand for Chemical Fertilizer 

(V-25-7-77), 76-78. 
Price of Chemical Fertilisers (V-

18-7-77), 116-17. 

CHEMICALS INDUSTRIES: 
Number of Chemical industries in 

India (VI-2-8-77), 204-05. 

Short Supply of Raw .terial to 

CHEMICAL INDUSTRIES: Conte!. 
National Organic Chemical Indu-
stries (IV -12-7 -77), 129-30. 

CHEMICAL RAW MATERIALS: 
Scheme for Freight Equalisation for 

Chemical Raw Material (V-26-
7-77), 107. 

CHEQUE FACILITIES: 
Cheque facilities to saving Bank Ac-

count Holders (V-22-L77), 
46:-48. 

CHHAMB: 
Pakistani Intruders in Chamb (VL-

3-8-77), 134. 
CHHANGANI COMMISSION: 

Implementation of Recommendationa 
made by Chhangani Commission 
(VI-3-8-77), 87-88. 

CHICKENS: 
Import of Chickens (VI-29-8-77), 

80-82. 

CHIEF CONTROLLER OF IMPORTS 
AND EXPORTS: 
Criteria for opening a Regional 

office of Chief Contro~ler of Im-
ports and Exports (VI-S-S-77,>, 
142-43. 

Proposal to Open Regional Oftlce 
of Chief Controller of Imports 
and Exports at Gwalior (IV-8-
7-77), 110-11. 

CHIEF MINISTER(S): 
Assets and Liabilities Of Chief Mini-

ster of Kamataka and Members 
Of his Family (IV-7-6-77), 76-
78. 

Charges against Chief Minister of 
ASSam (V-27-7-77), 248. 

Charges against Chief Minister of 
Goa, Daman and Diu (V-20-
7-77>, 129.30. 

Charges against Chief Ministers of 
Karnataka and Andhra Pradesh 
m-22-6-77) , 117-1S. 

Charges against former Chief Mini-
ster ot Bihar (II-22-6-77)" 190. 

Charges against former Chief Min-
ister ot Punjab (1lI-29-6-77), 38-

39. -----------------------------
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CHlEF'MlNISTER(S): C071td. 
Charges a8ainst Maharashtra Cheif 

MiniSter cVI-3~a-"17), 180. 
C9.mplaiiltsa~ainst theform~r Chlef 

Minister of 'U;P. (11-22-6-77), 
85, 

Memoranda against Chief Ministers/ 
Ex-Cbi~f Ministers etc. ~IV-
6-7-77). 20. 

Memr:>randum against two fornler 
Chief Minister of Karilataka 
(III-29-6-77), 137. 

Debate. 
Outcome of Chief Ministers' Con-

ference (Matter under 377) (VI-
2-8-77), 255-56. 

CHILD DISEASEs: 
Diarrohea and Respiratory Diseases 

in Children (IV-7-7-77), 15-22. 
CHILD EXPLOITATlON (III-16-6-

77), 93. 

CHILD MARRIAGE ACT: 
Child Marriage Act and Anti-Dowry 

Act (VI-2-8-77), 55-56. 
CHILD WELFARE: 

POlicy on Children's Welfare (11-
20-6-77), 156-58. 

"Sanction of Comprehensive Health 
and Child Welfare Programme 
for Rural Areas (11-16-6-77), 101. 

CHILDRE~: 

Deaths Of Children due to Disease-
. es (lV-7-~7-77), 1]7. 

Study on condition of Children wor_ 
king in Factories (II-13-6-77), 
98-101. 

Stipply of nutritious food for Child-
ren (I!--13-G-77;., 122':""24, 

CHILDREN'S FILM SOCIETY: 

Termination of Services of Employ-
• ~es ~f. Children's Films Society 
, Transferred to Delhi (VI-:a-8-77) 
105. ' 

CHHINDWARA: 
Conversion of Chhindwara-Parasia 

I 

I 
I 
I 
I , 
I 

CHHINDW ARA: contd. 
Narro\VGau~, Line. into Eli'oad 
Gauge Line (III-28-6-77), 12'1. 

CHIUCA NAVAL BASE (V-27-7-
77),65-66. 

CHINA: 
Chinese Armed Forces in Tibet 

(\r--27~7-77),·65. 

: Cultural -Delegation to China (111-
23-6-77), 74,..75. 

Exchange of Visits by foreign. mini-
sters of Intlta and China (1IJ-23-
6~77), 22-23. 

Export of Pig Iron to China (V-
28-7-77), 137. 

I Settlement Of Sino-Indian Border 
Dispute (V-28-7-77), 90-91. 

/ Trade 'With China (11-17-6-77),. 
189. 

! CHLORCQUIN PHOSPHATE: 

I Prices of Chloroquin Phospote 
by S.T.C. (In-28-6-77>, 96. 

I 
i 
! 

CHIT FUNDS (VI-29-7-77), 84. 
CHIT FUND COMPANIES: 

Benefit and Chit Fund companies 
OV-15-7-77), 151-52. 

Mushroom growth of Financing 
Firms (V-22-7-77). 50-51. 

CHITTARANJAN BHAWAN: 
Chittaranjan Bhawan in Delhi (II-

20-6-77),176-77 . 
CHITTA RANJAN LOCOMOTIVE 

WORKS: 

C.L.W. Employees Cooperative 
Credit Society (II-14-6-77). 146. 

C.l..W. Employees Cooperative 
'Stores (II-14-6-77), 146. 

C.L.W. Employees punished for col-
lection of subscription fOr Trade 
Union. (VI-2::'S-77), 145 . 

Construction of Block Congress Of-
fice at C.L.V:. (11-14-6-77), 145-
46. 

• Cultural' and Trade. UniOn Organi-
sations at CLW (II 14:"6-77>, 8. 
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WORKS: contd. Wa,ll ,rouna Chittaranj'an 'Township 
Employees of C.L. W.. Detained (11-14-6-77), 137. 

under MISA (II-14-1l-'77), 180. CHOLERA: 

Fatal Accidents in 'workshop in 
C.L.W. (11-14-6-.77),116. 

LOsses of Pi'oliuctloQin St$el Fotm· 
dry in C.L.W. (VI-2-8-7'T), 69. 

'~-hour saved doo to' curtailment 
of time in C.L.W. (I1-14-6-77), 
139-40. 

Manufacture of D!eiel Shunter and 
Electric Locomotives in C.L.W. 
(11-14-6-77), 70. 

Murder of Vice-President of C.L.W. 
Labour Union (11-14-6-77), 40. 

Preamature retirement, reversion, 
etc. in C.L.W. (I1-:.14-6-'J>7), 161. 

Production at Steel Foundry in 
C.L. W. (Il-14-6-77), 189. 

Quarters fOr Staff of C-L.W. (II-
14-6~77), 163-M. 

'Rerruitmer.t of Casual LabOurers at 
. C.'L.W. (II-14-6-77), 117. 

Recruitment of Trained Apprentices 
of C.L.W. (II-14-6-77), IgS-89. 

Reinstatement of Canteen employ-
e~s.. at C.L.W. ('ll:-14-6-77), 
140-41. 

Restriction imposed by C.L. W. 
Administration on Cultural 'Func-
tion . (II-14-6"77), 117-18. 

Reward to loyal workers and officers 
of C.L.W. (11-14-6-77), 92·93. 

Statutory Canteen <It C.L.W. (II-' 
14-6-77), 189. 

Suspension of Trade' Union Officials 
in C.L.W, (11-14-6-77), 138. 

Transfer Of officials' Of C.L:W_ La-
bour Union (II-14-6-77), 138. 

Works canteen at C.L. W. (11-14-
6-77), 43. 

CHITTARANJAN TOWNSHIP; 
Chittaranjan TownShip declared as 

Protected Area (II-14-6-77), 67. 
Election Organiser of Congress Can_ 

didate n<ltallow!!d\o enter Chit-
taranjan Township (VI-2-8-77), 
237-88. 

Cholera incidents in Hary2na and' 
·U:P. (V-21-7-77), 101.02. 

CHOTI SADRI GOLD SCANDAL. 
CASE (11-22-6-77), 143. 

CHRISTIANS. 
Fncllities to Christi~ Community 

in Kerala (II-22-6-77), 107. 

CHRISTIA:-J MICA INDUSTRiES 
LTD.: 
Payment Of Wages to Workers by' 

C.M.!. Ltd. (V-28-7-77), 178-79. 

CHROME: 
200 crore Racket in Chrome (VI-

4-8-77), 88. 
Export of Chrome Ore (VI-5·8·· 

77), 175-76. 

CHROMITE MINES: 
Minimum Wages for Workers in 

Chromite Mines in Orissa (V-
21-7-77), 137-38. 

CHROMITE ORE: 
Increase in rates of export duty on 

tea, coffee and certuin ('atcgorics. of Chro'l'nite Ore (Res.) (II-lB-
. '6-7'7>, S-12. 

CHUGH •. DR.: 
Inv'l!t3tigation into death of Dr. 

Chugh ond his famIly in Delhi 
(111-29-6-77), 67-68. 

CHuLAH(S): 
Selection of Chulahs by Coal India 

Limited (11-22-6-77), 170-71. 

CIGARETTES: 

E1fe~t 01' smoking of Cigarettes 
. (Ill...:.30-6-77), . ~7. 

Excise duty on Cigarettes (lV-I5-
7-77), 88~89. 

CINNAMON: 

Mani'pulating prices' in 
cloves and cinnamon 
77), 104-05. 

dry fruits._ 
(lJI-I-7· 

---- -_.-----------..----------------------------
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CINNAMON: contci. 
Smuggling of dry fruits, cloves 

and cinnamon (III-I-7-77), 105-
06. 

·CINEMA HOUSES: 
Janata Cinema House for Low 

Income Group people (V-20-7-
77>, 172. 

I CITIZENSHIP: 

Dual Citizenship in Britain (III-
23-6-77), 6-12. 

Indian Citizelb3hip for Refugees in 
Rajmahal Thana (IV-I3-7-77), 
75. 

• CITY (lES) : 
Classification of Cities (lV-B-7-

i7), 63-65, 
Cla,sificatiol1 of citks (VI-'II-B-

77), 49-50. 

'.cITY UPGRADATION: 
Upgl'adation of Mysore (V-22-7-

77), 140. 

ICIVIL AMENITIES: 
. CiVil amenities for Berwa and 

Meena Community in Delhi (V-
27-7-77), 76-77. 

Debates 
'Correction of Answer to Unstarred 

Question No. 6 dated 13th June, 
1977 reo Civic Amenitiea for 
Unauthorised Colonies in the 
Union Territory of Delhi (VI-
1-8-77), 279. 

'<CIVIL AVIATION: 
Civil Aviation licence of highest 

Category for Officer sentenced to 
rigorous imprisonment (VI-5-8-
77), 224. 

• CIVIL AVIATION DEPARTMENT: 

Aircraft in operation in Civil Avia-
tion Department <n-17-6-77), 
169-70. 

'CIVIL AVIATION SERVICES: 

Number of Hours wasted and loss 
suffering due to Delay in Civil 
AvtatiOQ'l Services (Vf-5-8-77), 
135. 

CIVIL PROCEDURE CODE: 
Amendment of CivilPro~ute 

Code (II-14-6-77), 123-2y 
CIVIL RIGHTS: 

Enforcement Cells to ,safeguard the 
Civil Rights of Harijans (V-27-
7-77), 51. 

CIVIL RIGHTS COMMISSION (V-
27-7-77), 236-37. 
Backward classes advisory .board 

(III-29~6-77), 162. 
Setting up of Civil Rights Commis-

sion (11-15-6-77), 60. 
Debates 

Proposal to set up Civil Rights 
Commj,3sion (Under rule 377) 
(VI-5-8-77), 257-58. 

CIVILl"\N A WARDS: 
Discontinuance of Institution of 

Civilian Awards (St.) (IV-I3-7-
77), 224. 

CLEARANCE CERTIFICATES: 
Requirement Of Clearance Certi-

ficate by Research Fellows vilit· 
ing Abroad. (III-27-6-77), 45-
47. 

CLOSURES: 
Closure of Bidi Units (V-21-7-77), 

88. 

CLOTH: 
Bungling in the Distribution of 

Controlled Cloth and Kerosene 
Oil at Fair Price Shops (VI-
29-7-77), 181-82. 

Complaints about coloun3 and de-
signs of controlled cloth (VI-
5-B-77), 30-32. 

Decline in the ProductiOn of Con-
trolled Cloth (IV-8-7-77), 182-
83. 

Distribution of Cloth (1lI-1-7-77), 
79-80. 

Export of Cement and Coarse Cloth 
(111-1-7-77), 135. 

Instructions to State Governments 
for opening Fail: .Price Shops for 
se1llngCheap Cloth (IV-8-7-"l7), _ 
55 . 

. -------------.....:--------------



SUBJECT INDEX 

CONTROLLED CLOTH: contd. 
Manufacture of Controlled Cloth by 

Krishna Mills, Beawar (Rajas-
than) (V-22-7-77), 76-77. 

r-- Non-availability of Coarse Cloth 
for Weaker Sections (VI-29-7-
77). 46. 

Proposal to end Controlled cloth 
production and Export-Obligation 
of Textile Mills (11-17-6-77), 
15'5-56. 

Proposal to increase the subsidy on 
controlled cloth produced on 
handlooms (V-22-7-77), 148. 

Provision to release controlled 
clotb to Authorised DeJlleri (VI-
5-8-77), 101.: 

Quota of controlled cloth to be 
prodUced by Cotton Textile M111s 
nV-15-7-7?), 89-90, 

Reduction in the Pric~ of COBI"I3e 
Cloth (V-~2-7-77), 199-200. 

Rise in th~ pric-e of 'cloth or:-24-
6-77), 187-88.' 

Stoppage of produ:tio1 of control-
led cloth by National Textile 
Corporation Mills (VI-29-7-77), 
196, 

Debates 
Reported curbs on import of Indian 

Textiles imposed by European 
Economic Community (CA) (V-
20-7-77), 226-40. 

See also "Textiles". 
,. CLOTH INDUSTRY: 

Shortage of Nylon Yarn faced by 
Cloth Industry (VI-2-8-77), 60-
61. 

CLOVES: 

Manipulating prices in Dry Fruits, 
Cloves and Cinnamon (m-1-7-
77), J(14- 05. 

Smuggling of Dry Fruits, Cloves 
and Cinnamon (1II-1-7-77), 105-
06. 

I CLUB(S): 

Activitieo of Private SOcial Clubs 
(IV-6-7-77>, 140. 

COAL: 
Coal Belt in Bankura District of. 

West Bengal (V-27-7-77), 65. 
Coal Deposits in Santhal Pargana 

(IV-6-7-77), 149. 
Coal rakes allotted to, Firozabad 

Glass Industry (V--26-7-77), 171. 
Coal Supply for Steel (II-15-6-77)~ 

199-200. 
Demand of Coal by Steel Industries .. · 

(V-20-7-77). 130. 
Estimated reserve of Coking Coal 

in the country (11-15-6-77). 152-
53. 

Extraction of PetrOleum from .. 
Coal (V-27-7-77), 195-96. 

Glut of Coal in. the.. Country (V-
20-7-77), 41. 

Decline in Coal Production CU-
29-6-77), 104-05.. 

Irregularities committed in Tran·,-
portatio;) of Coal (V-25-7-77). 
183-84. 

More Wagons for TransportMion, 
of Coal (V-26-7-77), 62-63. 

Movem~nt of Coal by Sea (V -20-
7-77) I 44-45. 

New- sources for cocking coal (V--
27-7-77), 175. 

Plants for Extraction of Oil from 
Coal (III-29-6~77), 60-61. 

Price of Coal before and after 
Nationalisation (V-27-7-77), 129. 

Production of Coal ih India. (Il-
15-6-77). 29-30: 

Production of Coal in Patha Khera 
during' Emergency (II-22-6-77). 
84-85. 

Revision of Coal Prices (11-15-6--
77), 197-98. 

Setting up of Fertilisers factories 
based on Coal (VI-2-8-77), 145-
46, 

Setting up of a Pilot Plant for 
Production of Synthetic Petrol 
from Coal (V-20-7·77), 70-71. 

Shortage of Coal witH CMA (IV-
13-7-77), 120~2r. 

Shortage of Wagons for Coal due' 
to wrong dL3tribution (V-26-7';' 
77), 44. 
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• COAL: contd. 
Substitution of Furnaoc Oil with 

Coal (VI-3-8-77), \43-44. 
Supply of Coal to Ferozabad Glass 

Industry (V-27·7-77), 68-70. 
. Supply of rak~8 .. Of Coal 11) ~.ar!=h 

• in U.P. (II~21~6-77), l06,-Ot' 
. Theft of Coal at ..Rai('hur (IV-12.7_ 

77), 135. ... ' 

"'COAL AUl'HORIl'Y OF. INDIA: 
Shifting of headquarters of 'Coal 

AuthOrity of India (In-2IMI.,.'n), 
156-57. 

~COAL INDIA LIMITED (II-22-&-
77), 138-39. 
Coal permits by Coal India Limited 

and Eastern Coal Aelds to non-
existent cooperatives (VI-4·S-
77), 53-54. 

.Enquiry against General Manager, 
Nirsa Magwar Zone of CIL (V-
20-7·77), 117-18. 

Enquiry into Coal India Ltd. (In-
2P-6.77), 14-15. 

Equity participation to the Coal 
India ~ited (U-22..6·77), 151. 

Projects undertaken by ClL in 
Collaboration. with Foreign 
Countries (IV-13-7.77), 207. 

Reduction in Overhead Cost by elL 
(V-20.7·77), 94.95. 

Retrenchment of Workers by Cen_ 
tral Zone, Coal India Ltd. (V-
27-7.77), 64. 

Selection of Chulas by Coal India 
Limited (U-22-6-77), 170.71. 

Terms and conditions of Service of 
Employees of Coal India Ltd. 
(VI-3.8.77), 200. 

'COAL INDUSTRY: 
Fresh Investment in Coal Industry 

(IV-S.7-77), 66·67. 
COAL MINES (II-15-6.77), 153. 
Accidents in Damoda and Naya· 

dang~ Collieries in Dhanbad Coal-
fled (VI-4.B.77), 78-79. 

Automated Coal Mine at Bharat 
Coking Coal Ltd. (IV-6·7~77) 
112. ' 

._--------_._-
COAL MINES:. contd . 

Accidents in Coal Mines durin, 
. 1975 and 1976 (UI-23-6.7'1). 72. 

'7S. 
Change in investment pattern ill 
. Coal Mines (UI-29-6-'17)o, 122 . 

Decrease in Pay Bill of Dhaudi 
Group of Coal Mines under Coal 
IndJa Limited (Central Zone) 
(V-20.7.7'1), 75-16. 

Development of Major Coal Mines 
(V-20-,·77), 64-66. 

Drought situation in ASanIOI, Bani-
,anj Coal Belt (VI-3.3.77), 155-
56. 

Employment of workers, in Coal 
Mines through Contractors (VI-
3.8-77), 189·90. 

Grant of Sunday off to workers of 
Patakhera Coal Mines (VI-3.8. 

77), 146·47. 

Hunger strike by workers in L.al-
matia Coal Mines (V--20.7.77), 
49.50. 

InstallatiOn of Weigh Bridge at 
Bachara Coal Mine (lV"':'12-7. 
77), 60. 

Liabilities and Debts of Nationalised 
Coal Mines (V-2().7-77), 88.89. 

Management of the Collieries in 
Andhra Pradesh (IV-13-7·77), 

61.62. 

Organisation for Rescue Service in 
Coal Mines (V-28_7·77), 130-31. 

Racket in Payment of Compensation 
to Coal Mine WOrKers (IV'-:'7-7. 
77), 111·12. 

Retrenchment of Workers Of PatL 
kQe.da Coal Mine (V-2.7-7.77) 
150-51. ' 

Use of Vehicles of Umred Coal 
Mine to Carry persons to attend 
the meeting Addressed by Shri 
Sanjay Gandhi (VI-3.8-77), 203. 

COAL MINES AUTHORITY: 
Shortage of Coal with CMA (!V-

13.7.;'17), 120·21. --_. __ . __ ... __ .. __ .. _- ... _-- ._-----



SUBJECT INDEX 

'COAL l"IEt.D (S) : 
East'~r:l Coalfields Limited (11-22-

6-77), ta7-28. 
Employment of Kith and Kin of 

Employees killed! disabled in 
Accidents (VI-3-8_77), 190. 

Water shortage in Assansol Coal. 
field area (II-15-6-77), 202. 

'COASTAL HIGHWAY: 

Coastal Highway in Gujarat (V-
27-7-77), 73-75. 

Construction and Length of Coastal 
Hi!lhways (IU-29-6.. 77), 58-59. 

-COCA COLA: 
Exports .y Coca Cola Company 

(IV-IS-7_77), 225-26. 
Formula to replace Coca Cola by an 

Indian Drink (V-20-7_77), 135. 
Meeting of Ministers for FERA 

Applications of Coca Colli (IV-
13-7-77), 212. 

Money Repatriated from India by 
. Coca Cola Company (lV-8-7_77), 

72-73. 
Prosecutions against Coca_Cola, 

Fanta products (11-16-6_77), 172. 
Use of Foreign Trade Mark by 

Coca Cola Company (IV-8-7-77), 
126 

Debates 
Coca Cola CompllCi\y's refusal to 

fulfil its export commitment and 
to produce the beverage of wholly 
Indian Origin (CA) (VI-8_8_77), 
14-24. 

·coe A-COLA EXPORT 
TION (lV-6-6-77), 
:{-8_77), 80, 

CORPORA-
54; (VI-

Experts of Coca Cola export corpo-
ration and parle company (VI-
5_8_77), 20-2l. 

Issue of ad-hoc Import Licence to 
Coca Cola Export Corporation 
(V-20-7_77), 207_08. 

Remittances by Coca Cola Export 
Corporation (III-24-6-77). 126-28; 
(VI-29-7-77), 68_69; 260-61. 

COCHIN: 

COCHIN: Contd. 

Construction of New Aerodrome 
near Cochin (II1-1-7-77),1l9. 

Fishing Harbo\lr at Cochin (m-
4-7-77), 145_46. 

Remittances by Coca Cola Jl;xport 
CorpOratipn (IJI-24_6-77;1, 126-
28. 

Setting up of a COlQUlercial Broad. 
casting station at Cochin (II-22-
6-77), 37. 

Super Tanker Project at Cochin 
Harbour UV-6_7-77), 15. 

Vacancies in Cochin Dock (tv-13-
7-77), 55-56. 

COCHIN DOCK LABOUR BOARD: 
Registration of Supervisors under 

Cochin Dock Labour Board (VI-
3-8_77), 202. 

COCHIN PORT: 
Cochin Port (1lI-29_6-77), 122. 
Compulsory Retirement in Cochin 

Port during Emergency (111-29.-
6_ 77), 145-46. 

Dry Dock for ships, Cochin Export 
(III-29-6_77), 41-42. 

Wage benefit to Dock workers at 
Cochin Port (V-2{).7_77), 130-31. 

COCHIN PORT TRUST: 
Class I and II officers in Cocbin 

Port Trust (VI-3_8-77), 201. 
COCHIN REFINERIES: 

Investment in Cochin Retinene. 
(VI-2-8_77), 140-4l. 

News regarding Millien Dollar Pay-
OlTs for Corhin Refinery (III--
28-6.77), 48-49. 

News Re: Million Dollar Pay-Oft! to 
Cochln Refineries (IV-12-7-T7>, 
58-60. 

Super Tanker Oil Terminal at 
Cochin (1II-29-6-77), 145. 

COCHIN SHIPYARD (II-15-6-77). 
55, 

Demands of the Cochin ShipYlll'd 
Employees en-15.6-77), 120-21. 

Installation of Equipments in the 
Cochin Shipyard (II-15-6S7), 
120. .. 



SUBJECT INDBDC 

COCOA: 
C CAft in Keral Seed Garden for 0 uo. 

(11--20-6-77), 163_64. 

COCONUT: 
Diseasee of coconut Trees (II-20-

6-77), 83. 
d t · . Import Impact of Re uc LOn m .. . . 

Duty on coconut and coconut 011 
(111--1-7-77), 112. 

Research in Disease of Coconut 
(1ll-27-6_77), 138-39. 

COCONUT BOARD (II_ZO-6_77), 133-
M. 

COCONUT OIL: 

Import of Copra and Coconut Oil 
(VI--5_S-77). 160-61. 

New Oil Policy in respect of Copra 
and Coconut Oil (VI-5_8-77), 
169-70. 

COFFEE: 
Coffee cultivation in North Eastern 

Areas (V-22-7 _77), 60-61. 

Production of Cardamcm Coffee Bnd 
Rubber (IV--8_7-77), 114-1B. 

Reducti.on in the Export duty of 
Coffee (V-22-7-77), 215-16. 

Smuggling out.. of Coffee (IV-B-7-
77), 150-51. 

Suspension of Export of coffee by 
big Coffee Producing Countries 
\VI-29_7-77), 15-·17. 

Trail.in powder as adulterant of 
coffee (V-21_7-77), 39-39. 

COFFEE BOARD: 

Coffee Board offtces functioning in 
Foreign Countries (VI-5.8_77), 
198. 

P.A.C. Report on Coffee Board (111-
1-7-77>, 137_38. 

Visit of the Chairman of the Coffee 
Board in KeraIa (11-17_6-77), 
166-68. 

COlMBATORE: 
Allotment of Land for Constru~tion 

of a Nursery School (1ll-4·7-77). 
67-6B. . 

Formation of Trust foL' Research 
in Ayurved at Coimbatore (V-
21_7-77), 36. 

COINS AND CURRENCY: 
Improvement in the 

capacity of Mints. 
77), 146. 

COlR: 

Production 
(V_22·7. 

Export of Coir Bnd Coir products 
from Kerala (1II-24-8-77), 89. 

COIR COOPERATIVES: 
Assistance to Coir Cooperative ill' 

Kerala (V-20-7-77), 65-68. 

COIR INDUSTRY: 
Developm~nt of Coir Industry (III-

29-6-77). 87-88. 

COLD DRINK(S): 
Unauthorised Use of Colouring 

Material in Grape Fants (VI-4-
8-77), 256-57. 

COW ROLLED SHEETS: 
Black Marketing in cold Rolled 

Sheets (VI-4-8-77), 238-39. 

COLLECTORS OF CUSTOMS: 
Appeals pending with Appellate. 
, Collector of Customs Bombay. 

(IV--15-7-77), 94·95. 

COLLEGE(S): 

Admission in Colleges of Delhi! 
University (VI-I-B-77), 243-45. 

College at Mughal Sarai (VI-2-
8·77), 240-4l. 

Instructions regarding Temporary 
Appointments in Colleges of Delhi· 
University (III-4-7-77), 121. 

Opening of Colleges at Koraput 
(VI-I-B-77). 154-55. 

Preference to Candidates belonging 
to Scheduled ',C:astes in recruit-
ment of Teaching Staff in Uni-
versities/Colleges (U-20-6·77). 
194-96. 



Receipt of Donation by Private 
Colleges for Admission (V-23-7-
77), 119-20. 

Reconstitution of Governing Bodies 
of Delhi Colleges (III-4-7-77), 
120. 

Review of Development Grant to 
CaHeges (III-4-7-77), 57. 

U.G.C. Grant for Furniture and 
Bui\'iing Expansion to Private. 
Managed Colleges (IV-1l-7-77), 
62. 

Uniform retirement age for college 
Teachers (IV-1l-7-77), 81. 

Reported difficulties of students for 
admission in' Delhi Collges (Under 
Rules 377), (V-20-7-77), 240-42. 

COLLIERIES: 

See "Coal Mines" 

COMBINATION CARRIERS. (V-
20-7-77), 47. 

COMMEMORATIVE STAMPS: 

Bringing out postal stamps in hon-
our of Dayaram Poet (VI-4-B-
77), 83-B4. 

Issue of Commemorative stamps. 
([u-30-6-77), 19B-99. 

COMMlSSIONS: 

Appointments of Commissions 
under the Commission Act. (II-
22-6-77), 39. 

Commission for Scientific and Tech-
nical Terminology (IV-1l-7-77), 
136. 

Implementation of recommendations 
of varioums commissions. (V-
20-7-77), 14l. 

Mathew Commission Report. (II-
22-6-77), 150-51. 

Setting up of Civi'. Rights Commis-
sion (II-15-6-77), 60. 

COMMISSION AGENTS: 
Appointment of Commission Agents 

by Hindustan Photo Films (V-
27-7-77), 106-07. 

COMMISSION OF INQUIRY: 
Appointment of Commissions of 

Inquiry. (II-15-6-77), 141. 
Appointment of Commissions under 

the Commission of Enquiry Act. 
(II-22-6-77) 39. 

COMMISSIONER OF SCHEIDULED 
CASTE AND SCHEDULED TRI-
BES: 
Abolition of POSt of Commissioner Of 

Scheduled Caste; and Scheduled 
Tribes (V-27-7-77), 245-46. 

Debates 
Twentieth, Twenty-First and Twen-

ty-second Reports of the Commis-
sioner of Scheduled Castes and 
Scheduled Tribes (M) (VI-29-
7-77), 300-42, (VI-I-B-77), 385-
88, 

(VI-2-B-77), 370-91, 
(\TI---3-B-77) , 251---83. 

COMMITTEE(S): 
Acceptance of Fuel Policy Commit-

tee's Recommendations (V-27-7-
77), 41·42 

Appointment of Committee to probe 
into the working of 'Samachar', 
(II-IS-6-77), 77. 

Bonus Review Committee (IV---14-
7-77), 75. 

Committee for self-supporting sys-
tem of Education (I1I-27-6-77), 
173-74. 

Committee on Calcula~ion of Price 
Index. (III-30-6-77), 60-62. 

Committee on Expansion of Drought 
Prone Area Programme, (VI-
1-8-77), 48-50. 

Committe on Experimental 
sive Rural Employment 
(V-25-7-77), 30-32. 

Inten-
Project 

Committee on proper use of funds 
allotted for Tube wells (V-IS-
7.77). 89-90. 

Committee on Simplification and 
Rationalisation of Direct Tax laws. 
(V-22-7-77), 120-21. 

Committee On Status of Women (II 
-20-6-77), 10-18. -----------------
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Committee on Steel Workers' PJ'Ob· 
lerns V-28-7-77), 173. 

Committee on Turkman Gate Inci· 
dents (V-27-7-77), U-24. 

Committee to probe activities of 
spiritual cheats (V-25·7-77), 177. 

Committee to review the Companies 
Act. (VI-2-8-77), 138-39. 

Committees etc. in the Ministry. 
(In-27-7-77), 199-200. 

Constitution of Bundelkhand Deve-
lopment Committee (V-20-7-
77), 97-98. 

Estimates Committee Election to, 
(lV-S-7-7'i), 1. 

Gajendragadkar Committee on 
Indian Council of Agriculture Re-
search (V-25-7-77), 240-41. 

Implementation of Acharya Kripa-
lani Committee Report on Cor-
ruption in Railways (11-14-6-
77), 1-7. 

Implementation of Recommendation 
of a Committee headed by' Shri 
A. K. Chanda (11-22-8-77), 138 

Inter Ministerial Committee on uti-
lisation of Bombay High Gas. (IV 
-5-7-77), 50. 

M"arathe Committee Reports on 
. Fertiliser prices (IV-5-7-77), 78. 
Ramhara Committee on Agriculture 

Universities (V-25-7-77), 223. 
Recommendations of the Committee 

of Consumption Credit. (VI-5-
8-77), 146. 

Recommendations of Madan Kishore 
Committe on Extra-Department 
System. (lI~6-6-77), 98. 

Reconstitution of Bipartite and Tri-
partite Committees. (O-18-8-
77), 219. 

Regional Committee for secrutinis-
ing State Plan for technical edu-
catic:m(III-4-7-77), 139. 

Report of th.e Committee on Cast-' 
jng/Pricing of Cotton and Cloth 
(II-1'7-6-7'7), 33-34. 

Setting up of a Committee on work-
·ing of ITDC. (V-22-7-77), 189-
90. 

Setting "P. of a ComJi:dttee to· ... 
into problema faced by Jute: 
Mills (V-22-7-77), 154-55. 

Setting up of an Expert COllUnU" , 
on Development of Tourism (IV-
8-7-77), 154-55. 

Yoga Assessment Committee. 
27-6.77), 88-92. 

(10: 

(VI-l-8-77), 115-16 .. 
Debates 

ApPointment of a Committee to SUI'-
gest measures for rationalisatiaa. 
of Direct Taxation Laws (Under 
Rule 377), (III-29-6-77), 183-
86. 

Business Advisory Committee: 
First Report preJented (LL-I3-
6-77), 356. 

Adopteted (II-14-6-77), 217_ 
Second Report-

Presented BE adopted (11-22-1-
77), 206-07. 

Thirj Report Presented: ~-21-7-
77), 201. 
adopted (V-22-7-77), 252-54. 

Fourth Report Presentetd (V-27-
7-77), 370. 
adopted (V-2B-7-77), 210-11. 

Fifth Report-presented & adopted 
(VI-4-8-77), 287-88. 

Committee on Absence ·of Members 
from the sitting of the Houee.. 
First Report (IV-7-7-77), 162. 
Second Report (IV-29-7-Tl). 

286. 
Third Report (VI-6·-S-77), 5. 

Committee on Private Members,.. 
Bills and Resolutions First Re-. 
port presented (lV-8-7-77), I. 
Adopted (IV-8-7-77), 270:'71. 

Minutes of First to fifth-sitting (VI 
-5-S-77), 237. 

Second Report Presented (JV-J3-· 
7-77), 223. 
adopted (JV-15-7-77), 30'9. 

Third Report presented (V-20-7-
77), 240. 
adopted (V-22-7-77), 292-93. 

Fourth Report presented (V-2'1-'I-
77), 254. 



SUBJECT DIDO 

adopted (VI-29-7-77), 342-43. 
nfth Report presented (Vl-3-B-

77) ,242. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS: 

Election to (IV-9-7-77), 3. 
Message from R. S. concurring in 

L.s. recommendation to associate 
with the Committee and intima-
ting election of seven R. S. Mem-
bers to the Committee (VI-29-
7.77), 404. 

Committee on Subordinate Legisla-
tion First Report presented (V-
16-7-77), 22 

Committee on the Welfare of 
Schedu.dl Cades and Scheduled 
Tribes Election to (IV-9-7-77), 
4. 

Message from R. S. intimatiT!~ its 
'resolution to }ain the Commlttee 
and election of ten Members to 
the Committee (VI-29-7-77), 
404-06. 

Election to Central Advisory 
Board of Archaeology (II-20-6-
77), 225-26. 

6-77), 150. 
Debates 

Statement by Prime Minister on his 
participation in Commonwealth 
Prime Ministers' Conference in 
London (SE) (II-17-6-77), 2B4 
-91. 

COMMONWEALTH SECRETARIAT: 
Countribution made by India to 
Commonwealth Secretariat in Lon-

don (v:I-4-8-77), 195-9~~ 
COMMUNAL TROUBLE: 

Incidents of Communal Trouble 
(V-27-7-77), 162-64. 

COMMUNICABLE DISEASES: 
Sixth National Conference on 
Communicable 'Diseases (V-21-
7-77), 26-30. 

COMMUNIST COUNTRIES: 
Offer of cooperation to India by 

Arabian and Communist countries 
(11-16-6-77), 181. 

COMMUNICA TIONS: 
Cpmmunications in the Backward 

Areas of the Country. (IV-l3-7-
77), 132-34. 

Government Communications (111-
29-6-77), 146. 

Election to Central Advisory Board Location of Indian Satellite for 
of Museum3 (II-20-6-77), 225. Communication (V-28-7-77), 14. 

Election to Council under Institu- COMMUNITY DEVELOPMENT 
tes of Technology Act, 1961 (11-- BLOCKS: 
20-6-77), 226. Tribal and Community Development 

Election to Court of the Univer- Blocks (VI-I-8-77), 153-54. 
sity of Delhi (11-20-6-77). 224. COMMUNITY DEVELOPMENT PRO-

Election to Rajghat Samadhi Com- GRAMME: 
mittee (II-20-6-77), 223-24. Community Development and 

-Public Accounts Committee (Elec- Rural Reconstruction Program-
tion to. (lV-9-7-77), 1-2. mes (VI-l-B-77), 151-52. 

PUBUC ACCOUNTS COMMITTEE: COMPANIES: 
Message from R.S. concurring in Action by Enforcement Directorate 

L.S. recommendation to associate against individuals/Firms/com-
with the Committee and intimat- panies. (V-22-7-77), 200-01. 
ting election of seven R. S. Mem-
bers to the Committee (VI-29-7': Capital rais::' ty Companies (III-
77), 403-04. U·6-77), 119. 

COMMONWEALTH CONFERENCE COMPANIES: 
(TV-7-7-77), 84-85. Capital raised by Companie8 dur-

COMMONWELATH Ptma MIN- tng the last three months. (VI-
ISTERS' CONFERENCE. (II-16- 5-8-77), 134. 

----~------------------------. - --_.,._.- --------
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COMPANIES-contd. 

Ceiling on Income of Companie3 
(VI-4-8-77). 78. \, 

Companies managed by Income 
Tax Department (VI-29-7-77), 
169-70. 

Companies registered in 1976-77 
(II-21-6-77), 132. 

Companies registered in Karnataka 
(V-26-7-77), 140·42. 

Companies with Foreigners as Chair-
man and/or Members of Board 
of Directors (V-26-7-77), 148-
49. 

Complaints about Bogus Companies 
(11-14-6-77>, 64. 

Decision of Companies to reduce 
Interest Rates on Public Deposits 
(IV-I5-7-77), 165. 

Directive issued to Companies by 
Reserve Bank of India in regard 
to Deposits. (lV-15-7-77>, 150. 

Expansion of Foreign owned In-
dian Companies (11-21-6-77 J, 
79. 

Instructions issued to certain com-
panies by, Company Law Board 
(V-26·7.77), 136. 

Permj:3sion to' raise deposits by 
Limited Companies (VI-5-8-'i'7), 
83. 

Public Deposits in Limited 'Com-
panies (II1-1·7-77). 59·60. 

Raiging ot Capital by Companies 
<UI-I-7-77); (15-7-77) 150-51; 
(VI--29-7-77), 108--12; 109-10; 
(lV-8-7-77), 127-28; (VI·,-5-8-
77), 207. 

Registration of Companies (V-26-
7-77), 77-78. 

Securing of Fix Time Deposits from 
Public by Companies <III-I-7-
77), 106--09. 

Setting up head offices of companies 
in Public and Private sectors at 
Patna. (V-22-7-77), 207-08. 

Sole selling agencies. (VI-3-8-77), 
125-26. 

COMPANIES ACT: 
Committee to review the Companies 

Act. (VI-2-8-77), 138-39, 

COMPANY DONATIONS: 
Company Donations to Polttieal 

Parties (II-I4-6-77), 119-20. 

COMPANY CAPITAL: 
Raising of Capital by firms (IV-8-

7-77), 73-74. 

COMPANY LAW: 
Amendment to Company Law (n-

14-6-'17:), 125. 
COMPANY LAW BOARD: 

Instructions issued to certain c0m-
panies by Company Law Boara 
(V-2S-7-77), 13S. 

Meetings of Company Law Boarel 
at Bombay (IV--5-7-77), 31-35. 

COMPENSATION: 

Compensation to MISA Detenua. 
(0-15-6-77), 44-45. 

Payment of Compensation to land 
owners in Asansol, Raniganj and 
Andal (111-15-6-77), 97. 

COMPLAINTS: 
Complaints against Chairman of 

Nationlised Baniks. (V-22-7-77), 
204-05. 

Complaints against Customs offi-
cials (V-22-7-77), 230. 

Complaints against Customs offt-
cials for wrong detentions (V-
22-7 -77), 141-

Complaints against Director of 
TUlber Crops Research Centre, 
Trivandrum (V-25-7-77), 21-
23, 

Complaints. against Vice-ChallClellor 
of Udaipur Agriculture Univer-
sity (II-1S-6-77), 52-54. 

Complaints re: Delhi Telephones 
(IV-14-7-77), 157-58. 

Complaints received against the 
Chairman. Vijaya Bank (III-24-
6-7"/), 175. 

Complaints Regarding Ceiling Urban 
Property Act (V-25-7-77), 1l.'5-
17. 

Complaints regarding increase in 
prices of Petro-chemicals <IV-
12-'1-77), 45-47. ------ ---
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COMMUN ~TY HEALTH WORKERS. 

(m 80-8-71), ~ 

COMPLIMlI:NTARY PASSE: i 
Criteria for issuing complimentary 

passes OV-12-7-77), 6-11. 

COMPREHENSIVE MEDICAL 
SCHEME (I1I-23-6-77), 116·17. 

COMPTROLLER AND AUDITOR 
GENERAL OJ' INDIA: 
Announcement of dates by C. A. G. 

of India for Departmental Pro-
motion Examination for Clerks/ 
Typists <VI-29-7-77), 55. 

COMMUNITY CENTRE: 
Provision of Community Centre in 

Relettlement . ColODiel '(V-
25-7-77). 243-44. 

COMPUL..C;ORY DEPOSIT SCHEME: 
Amount accrued on account of com-

pulsory Deposit Scheme (II-
17-6-77), 165. 

Amount deposited under Compulsory 
Deposit scheme (111-24-6·77), 
67-6S. 

COMPULSORY DEPOSIT SCHEME: 

Demands of workers regarding 
CDS Bonus and D. A. (IU-
23-6-77), 165- 66. 

Memorandum from Central Gov-
ernment Employees for repay-
ment of Compulsory Deposit 
Scheme. (II-17-6-77), 213-14. 

Payment of Amount deposited in 
Compulsory Deposit Scheme. 
(II-17-6777), 235-38. 

Payment of Bonus and withdrawal 
of Compulsory Deposit Scheme. 
(II-16-6-77), 210. 

Payment of first instalment of 
Compulsory Deposit to workers 
Of Bermo Coal Field-{V-27-7· 
77), 144.45. 

Rate of Interest on the Amount 
Deducted under the Compulsory 
D."posit Scheme. (11-17-6-77), 
197·98. 

---. --... -... ---
COMPULSORY 'RETrREMENTS. 

(11-22-6-77), 175-7ti. 
Compulsoryretirernent of ;ncome-

Tax officers. (VI-5-S-77), 119. 
COMPUTERS: 

Computer Technology in India 
(IV-6-7-77), 71'. 

Export Ventures in Manufacture 
of Computers. (1I-22·6-77), 106. 

Foreign Firms dealing ill Electro-
nic Computers. (VI-3.B-77) , 
135-37. 

Installation of computers. (l1I-
29-6-77), 14S; 
(lV-6-7-77), 52. 

Manufacture of Computers by 
MuJ'ti-nation~ Companies. '(lI-
22-6-77), 43-44. 

CONFERENCE(S) : 
Att~nding; 'Or ·Co'nfe~ences of Polio 

tical Parties by Judges of Sup-
reme Court (IV-12-7-77>, 184.85. 

Conference of Practitioners of In-
. dian System of Medicine and 

Homoeopathy (V-21-7-77) 63-
66. • 

Conference of State Ministers of 
,Irripation (V-25-7-77), 111-12. 

Conference on Mines' Safety (IV-
14-7-77), 21--27. 

Paris Conference (lV--14-7-77), 
99·100. 

Sixth National Conference On Com-
municable Diseases (V-21-7-77), 
26-30. 

Tripartite Conference __ Detemm-
ing Allocable surplus (lV-14-7-
77>, 67. 

Debates 
. (1)utcOQle 'Of Chief Ministws' Confe-

ence (Matter under m)~ '(VI-
2-8.77), 255-56. 

CONGRESS PART¥: 
Amount to Contrea Part,y by Bud-
. nea· Houaea :fOr ·.Adve&ematl 

(IV--8-7-T1) "-41. 
Companies which made Payments 

tQl' Ad~ izl SouveDlr 
~~. Conareu Partycn-l~"), 

--:------_._-_ ...... __ .....•. _-_.-
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CONGRESS PARTY~ontd. 

Donation of money to Congress 
Party by PartiestBusiness House. 
(11-17-6-77), 89. 

Donations to Congress Party 
through Adver!iselllen.ts by Mis. 
Orient Paper· MillS' al'lti . Jai Elec-
tric Wire Corporation Ltd. (III-
28-6-77), 67. . . 

Inccme-tax On funds collected by 
Indian National Congress (II_ 
17-6-77), 225. 

Payment of Income tax by India',} 
National Congress (IX-8-7-77), 
97-98. 

Sale of Bungalow to Congress Party 
(II-13-6-77), 1fO-f1. 

Sanctioning of h!.lge· amounts by 
LIC and GIC to fill the coffers of 
CanINll PartF 4ur1D1 1"" Lak 
Sabha Election (V-22-7-77),103, 

CONVICTION(S): 
ConvictiOn of Regicmal Manager, 

Allahabad Bank (IV-8-7-77>, 15-
17. 

CONSPIRACY(IES): 
Alleged confessions of non-exis-

tant coaaplraclee from political 
prisoners (IV-I3-7-77), 102-03. 

CONSTITUTION: 

CONSTITUTION-Cantd. 
Writ Applicaitiori: the11en~ng . 42nd 
Amtt"~~ . o~ \lJe. ,?~nsmloltiob 
(1II-28-6-77), 57. 

Debates 
Changes in Constitution (Res.) (VI 

-5-8-77), 382-83, 

CONSULTANCY SERVICES: 
Consultancy ,sel'vjte'~ofl'l'lJC (~-

17-6-77), 29-30. 

CONSUMER COOPERATIVE SOCIE-
TIES: 
Consumer Cooperative societies in 

Railways (V-I9-7-77), 131-32, 

CQNSUMER GOODS: 
.' ManJfactti:;e of cori~\irt,,~t . goods 

with imported material (V-27-7-
'11), M-u. 

~Iosai:..,to 1111lke;. In. ~d 
Institute Certificate for Co',lsumer 
Items (IV-8-7-77), 181-82. 

CONSUMER PRICE INDEX: 
Grant of DA Inshlments to Cen-

tral Government Employees on 
the Balis of Consumer Price In· 
dex (IV-8-7-77), 129-32. 

Monthly Average of Consumer Price 
Index ClV-14-7-77). 76-78. 

CONTINGENT WORKERS: 
Amendment of the Constitution (V 

-26-7-77). 188; (VI-2-8-77), Contingent Workers in Bihar Civil 
93-95. Audit Q'.ld Accounts Office (11-

Broadcast of talks in support of 17-6-77), 70. 
Constitutional Ame',ldment during CONTONMENT AREA(S): 
Bl'ne~fty (:vr0..4~"). lee. Cantonment Area in Srinagar (IV-

Constitution (42nd Amendment) 13-7-77), 66-67. 
Act (IV-5-7-77>, 102. 

Drafting of the Constitution (41st CONTRACT LABOUR: 
Amm'd-lIIlt) Bm .(V......,..,,). Abolition of Contract LaboUr Sys-
121-~, . . . tem (I1-16-6-77), 227. 

Inclusion of Dogri in 8th Schedule Implementation of Contract Labour 
of ConItitution (IV-I ... .,."). __ (Regulation and Abolition) Act, 
~. 1970 by Paradeep Port (II-Ie-&-

) 1aal1IIIaIt .. 'WU1el.1I ....... 8th 77),85. 
Schedule of01nstltut1~ <.tL-2o- CONTRACT LABOUR (REGULA-
7-7'1), 11.-20. TION & ABOLITION) ACT: 

~. tr~"'l ~ alD:opte Artt~Je 3't,p of Review of working of contract la-
the emtstttU'tton (nt-'2IHJ~77), hour (RegulatiOn ahd Abolition) 
96. Act, 1970 (III-30-6-77),.:.!:._ 
~-------------------------~--
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CONTRACTOR(S) : 
Engagement of Workers through 

contractors (V-28-7-77), 162-63. 
Employment of workeIs by Contr;{c-

tors Association at Allahabad 
(V-26-7-77), 123-25. 

_.Injustice to Contractors of MegL3-
laya (V-27-7-77). 1.25. 

:Steel Plants em:,i.oying contractuI'S 
(VI-'1-8-77), 73. 

-Debatea 
Engagement of Workers through 

contractors (H.A.H. Dis.), (VI-
4-B-7H, 391-402. 

'CONTROLLED CLOTH POLICY 
(11-17-6-77), 24'0 

<CO~'TROLLER OF INSPECTIOJl, 
'ICBHAPORE: 

Building for Controller of !hspec-
tion. Ichhapore (V-20-7_77), 63, 
64. 

COOKING GA$: 

Consumer Gas Agencv in P.nklesh-
war City (VI-2-8-"17), 181-82. 

Dl5trlbutlon ofBurlbDe ,Cooktn, 
G .. in Delhi (V-19·7·'l'1). 1JI-M 

Life of Cooking Gas Cylinders (VI-
2-8-77), 108-09. 

COOPERATIVES-contd, 
Mflrlufactnri! Of 'Indigenous Medi-

cines in Pub',i~ Sector and by co-
operatives (V--21.7-77), 1-11. 

COOPERATIVE BANKS: 
Cooparative Banks in Delhi (III-

4.7.77), 74-75. 

Interest On Loa',1s advanced by Co-
operative Banks (V-25-7-77), 
150. 

Restructudng, of the Administration 
of the Co-operative Department 
(lV-8·7-77), 145-46. 

COOPERATIVE CREDIT SOC!ETY: 
(V-l8-'1-'l'1), 180-81. 

COOPERATIVE DEPARTMENT: 
Restructuring Of the Administration 

of the Co-operative Department 
(I1T--8-7-77), 145-46. 

COOPERATIVE FARMING: 
(V-l8-'1-'1'1). 181-N. 

-COOPERATIVE MOVEMENT (ll-
17-6-77), 212-13. 

Communication for United Nations 
regarding cooperative movem~at 

ev.....u.'1-'17). 201-07. 

COOPERATIVE ORGANl'SATIONS: 
Representation regarding cancel- Amount of monev advanced by 

lation of Burshane GaB Sub- Reserve Bank o{India to Coopera-
Agencies (V-19-7-77), 127. -tlve Or,.m.atloD8 (V-l8-'-"")~ 

Sanction Of Gas Connections in 106. 
Delhi (IV-5-7-77), 63, 

Harijan and Adivasi workers in 
8ecurltyDesloUti '~ -b.rCook- Co-operative Organisations (lV-

ing Gas dealers from consumers 15-7-77), 230. 
(V-19-7-77), 126-27. 

Shortage of Cooking Gas (V-26- COOPERATIVE SECTOR: 
7-77), 99-100. Oorruption In CooperaUve Sedor 

SUpply of cooki~g Gas to Smaller (1I_17-6-77), 61-62, 
Towns (V-26-7-77), 109-10. 

Delayed Arrears in Cooperative 
-COOPERATION: Sector (VI-1-8-77), 4'9-51. 

Development of Cooperation (VI- COOPERATIVE SOCIETIES: 
29-7-77). 162. 

Book Stalls for Cooperative Socie-
<!OOPERATlVES: ties (VI-2-8-77), 180-81. 

Elimination of vested iftterests Exploitatiml of poor weavers by 
from cooperatives '(IV-8-7-77), Cooperative Societies (VI-5-8-
'91---9=3~ ________________________ ~_7)~._1_1_4-_1~5.~ _______ _ 
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COOPERAT~VES SOCltrIES-contd. 
Incentive to CooperaUve Societlel 

to bring improvement in distri-
. bution of Essential Consumer 
Goods (V-22-7-77), 159. 

Manipulation made by Cooperative 
Societies holding goods handling 
Contracts (Northern Railway) 
(VI-2-8-77), 155. 

Re-organisatio'.1 of cooperative 
societies CII-20-6-77), 108·09. 

SBI employee, u zpembert of more 
than one thrift and credit Co-
operative Societies (V-22-7-77), 
107·08. 

Srheme fOr stren,Kthenil1g Consumer 
Cooperative Societies (111-
24-6-77), 54-56. 

COOPERATIVE SCHEME(S): 
Cooperative schemes in Rajasthan 

<VI-29-7-77>, 88-94. 
COOPERATIVE SPINNING MILLS 

(IV-8-7-77~j, 79-80. ',,' ... 

COOPERATIVE SUGAR FACTORIES 
Licences for setting up Cooperative 

SUgar FactorieS in Andhra Pradesh 
CIII-4-7-77), 147. . ,. 

Working ot;Cocmerative·Sugar 'Fac-
tOries in Kar'nataka (VI-1-8-77), 
234. 

COPPER: 
~o~P~:r ~elt in ,Dungarpur (III-
. 88.:8.77)1, 1O'r-(}t; -',; 

Khetri Copper Smelter Capacity 
(IV--14>-7-77), 104-05. 

Production at Chandmari Copper 
Project (IV-H-7-77), 98-99. 

Production cost ot copper at 
,lQ1, etri C, opper, Complex (IV 

'j 14-7-77>, 58. "j .'., -

COPPER MINES CIV-14-7-77) 127-
29. ' 

COPPER PROJECT: 
Malanjkhand Copper Project (V-

28-7-77), 188-90. 
COPYRIGHT ACT: 

Amendment to Copyright A.ct, (V-
25-7-77), 62-63. ' -- _ .. _-~~-"- ---_ .. _-_._._----- -----.- ~-----.. 

CORE SECTOR SERVICE (VI--
5-8-77), 72, 

CORPORATIONS: 

Conversion of Pubhc Sector Indu.~ 
tries i'.'lto Corporatio:l (H-
17-0·77), 1M·55. 

Restructuring of Corporations under 
the Ministry of Commerce (IU-
24-6-77), 104. 

Separate corporations fOr Oils and 
Oilseeds (IV-B-7-77), 14(). 

Setting up of corporations for Lift 
Irrigation Programme (V-
25-7-77), 34·35. 

Setting up of Corporation fOr Ex-
Servicemen (V-20-7.77), 47-48. 

CORRECTION OF ", ANS:WER : TO 
QUESTION: 
correction of Answer to Starred 

Question No. 2 dated 5-4-77 reo 
Purchase of Cranes by Oil and 
Natural Gas Commissio'.l from 
DENAG of Germany (V-
19-7-77), 152-53. 

Correction of Answers to Supple-
'. ll'lentaJ'Y on Starred Question No . 

• 1::. '~1e9 dated 27 .. 8~77 re Regularis-
ing of Unauthorised colonies in 
lJelhi ("--19-7-77), 155-56. 

Correction of Answer to Supple-
mentary On Starred Question No. 
314 dated 4-7-77 reo officers in 
Ministry Of Works a'old Housing 
having own houses and }.iying in 
Govprnmen t quartets' (V-

-ijl;·;·ji.T,;.1n, ISB-55. ,,' , 
Correction of answer to U.S:~. No. 

6, dated 13·6-77 reo Civic Ameni-
ties Unauthorised coloniE's in the 
Union Territory of Delhi (VI-
1-8-77), 279. 

Correction of Answer to U.S.Q No. 
2240 dated 29-6-77 reo Problems 
of allocated servants from erlt-
while Hyderabad State (V-
20-7-77), 221·22. 

Correction of Answer to U.S.Q. NO'. 
6171 dated 15-4-75 reo Firms 
Manutiaeturinl Surgical Instru-
ments (II--14-6-77), 209·10. 
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CORRECTION OF 
QUESTION--contd. 

ANSWER TO 

Correction of Answer to Unstarred 
Question No. 6 dated 13th June, 
1977 reo Civic Amenities for Un-
authorised Co'onies in the U'.lion 
Territory of Delhi (VI-l-B-77), 
279. 

CORRESPONDENCE COURSE(S): 
Correspondence course by Central 

Hindi Directorate (VI-1-B-77), 
27-31. 

Postal Ccurses for M.A. (VI-
1-8-77), 201. 

CORRUGATED IRON SHEETS: 
Price of Corrugated IrOn Sheets 

(V-28-7-77), 89. 

CORRUPTION: 
Alleged Corruption in LIC and 

OlC (V-22-7-77), 93-98. 
Alleged Irregularities in Bank (IV-

8-7-77), 156-58. 
Alleged malpractices in the Board 

of Direct Taxes (IV-8-7-77), 
148-50. 

Cases of Corruption in Nationalised' 
Bahks (VI-5-S-77), 65-66. 

Charges against previous Administra-
tion of Delhi (V-20-7_77), 183. 

I. 

[
Charges of Corruption against 

General Manager, Financial Ad-
viser and Store purchase officer 
of Mahalakshmi Mills, Beawar 
(YI-5_8-77), 108_9. 

[
Corruption Cases against the Chair-

man, Vijaya Bank (III-24-6_77), 
134-35. 

Corruption in Cooperative Sector 
(11-17_6-77), 61.62. 

Corruption in llsco (V-29-7-77). 
121. 

Corruption in Sindr! Modernisation 
Project (1II-28_6-77), 78_79. 

Probe into corruption and ne·potism 
in Ooordarshan (V-20-7-77), 126_ 
27. 

Representation regardLng corruption 
in the Sindri Modernisation Pro-
ject en-5_7_77), si-63. 

CORRUPTION-Contd. 
Steps taken to check corruption in-

Public Dealing Seats (V-26-7-
77), 117-18. 

CoSMETICS: 
Production of cosmetics and luxury 

goods (lV-6_7.77), 153. 
COST OF LIVING INDEX nV-B·7-

7?j, 152-57. 

See also "Consumers Price Index." 
Linking of Minimum wage for 

Agricultural labourers with cost. 
of the index (1II-30_6-77), 84-85. 

COTTAGE INDUSTRY: 
Amount Earmarked for Rural and: 

Urban Cottage Industries (IV-
6-7_77), 93. 

Cottage Industry in Schools/Col-
leges (V-1S.7_77), 120_21. 

Cottage Industries in West Ben~al' 
(111-1-7-77), 136_37. 

Export Facilities for the Goods· 
Manufactured by cottage Industry 
(III-24_6-77), 195_96. 

Incentives for setting up of Cottage 
Industries in Backward States 
(IV-6.7.77), 61. 

Scheme to Provide Loans through 
Banks to persons engaged in 
Cottage Industries (III-24_6-77), 

192. 

COTTON. 
A.P.C. Report on Cotton Support 

Price nV-I5.7-77), 116. 
Abandonment of monopoly cotton 

procurement scheme by Maha-
rashtra (VI-5-B_77), 93-94. 

Accumulation of Bales of imported' 
cotton in Bombay (VI-5_B-77), 
41. 

Accumulation of Cotton in Gujarat 
(VI-29-7-77), 119.20. 

Accumulathn ~f H'lbri1-4 Cotton-
Bales (V-22-7-77), 48-49. 

Cotton Production CIV-ll_7-77),. 
ll7. -, .. _----.- -... --.--,,---.-~- ------_.-'>.-__ .. _._---_. __ .- ._-- ._. 
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ICOTTON-Contd. 
Crisis in Textile Industry due to 

Cotton Prices <IV-8-7_77), 176-
77. \ 

Disparity in the prices of Raw 
Cotton (IV-8-7_77), 143-44. 

Export of Cotton to Bangladesh 
(lI-17_6-77), 234. 

Financial Assistance for Cotton 
Monopoly Purchase Scheme of 
Maharashtl'a (VI-29-7_77), 106-
07. 

Import of (!{Itton (II-17-6_7'1), 194-
95. 

Monopoly purchase of Cotton in 
Mahal'ashtra (VI-5_8-77), 127-
28. 

New Strains Of Cotton (V-18_7-
77), 184-85. 

Proposal to take over the wholesale 
trade in rice, wheat, sugar, edible 
oils and cotton (V-18-7_77), 78. 

Reasonable Price of Cotton (Ill-
24-6_77), 64-65. 

Shortage of cotton (Ill-24_6-77), 
139-40. 

'Transportation of Cotton Bales oy 
Railways from Stations in Ganl&-
nagar District (If-14-6-77), 74_ 
75. 

Voluntary Ceilin" OD Prices of Raw 
Cotton (111-1-7_71), 1-9. 

Debates 
Reported poor quality of cotton 

seeds supplied to Farmers in 
Gujarat resulting in losl of 

cotton crDps. (Under rule 377), 
(VI -8_8-77.) , 64-6f;' 

'COTTON CORPORATION OF INDIA 
(VI-5_8-77), 22'1. 

Pu,rchasing centres Of Cotton 
Corporation of India (n-11-6-
77), 199--201. 

'COTTON GARlDNTS: 
Export of cotton garments to USA 

and USSR (U-t7_8-77), llr.1_98. 

'COTTON MILL(S): 
Sick Cotton and Oil Mills in Qajanrt 

(IV--15-7-77). 185. 

COTTON MILL (S)-Contd. 
Take over of Swadeshi Cotton Mill. 

KanpUr (11/-22-7-77), 211-12. 
Closure of Cotton Mills <IV-B·7-

77), 180_81. 
Mode1'l1isation of Cotton Textile 

Mills UII-24-6_77), 162-63. 

COTTON MONOPOLY PROCURE-
MENT SCHEME: 
Central Assistance for Cotton Mo. 

nopoiy Procurement Scheme 
(lI-17-6.77), 251-52. 

COU:-l'CIL OF PHILOSOPHICAL RE-
SEARCH: 
Appointment of Shri D. P. Chatto_ 

padhyaya as Chairman Of Council 
of Philo.sophical Research (lII-
27-6_T1), 93-94. 

COUNTRY UQUOR. 
Consumption of Desi Liquor (IV-

1-8_77), 185-86. 

COURTeS): 
Jan Nyayalayas (Il-21_6-77), 123. 
Judges of Allahabad High Court 

transferred during Emergency 
<IV--12-7_77), 163-65. 

Use of language in Court Judge-
ments (V-27-7_77), 7B_79. 

Setting up of 8 Bench of All~ha
bad High Court is Western Dis· 
tricts of Uttar Pradesh (V-26. 
7_77>, 88-89. 

COW SLAUGHTER: 

Ban on cow slaughter <II-l 3-6-
77), 138_39. ' 

CRAFT CENTRES: 

Craft Centres for poor women and 
children (VI-I-B_77), 182-83. 

CRANES: 

Inquiry into purchase of West 
German Cranes by O&tNGC (Il-
21-6_77), 137-38. 

Purchase of Cranes by the Oil and 
Natural Gas Commission m-21. 
6-77), 62-63. 
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Debates .. 

Correction to Answer to Starred 
Question No. 2 dated· 5-4-77 reo 
Purchase of Cranes 'by Oil and 
Natural Gas Comimsion from 
DENAC:: of Germany (V-l9-7-
77), 152-53. 

C-REDIT: 
Recommendation! of the Committee 

of Consumption Credit (VI-5-8_ 
77~, 146. 

Credit by Nationalised Banks to 
Priority Sector (III-24-6-77), 
128-29. 

CREDIT GAP StJlRVEY: 

Survey of Credit Gaps in Districts 
by Reserve Bank of India CV-
22_7-77>, 17-24. 

CRlDIT POLICY (I1I-I-7-77), 64_ 
65; (lV-15-7_77), 119_20. 

New Credit Policy of Reserve Bank 
of India (III-24-6-77), 170_7l. 

CREO..CJOTE PLA~T: 
Crisis in Creosote Plant at Olavak_ 

kot nV-12-7_77), 51-52. 

CREPE: 

Production of Crepe in Tamilnadu 
(IV-8-7_77), 178-79. 

CRIMES: 

Burglaries and Robberies in 
Delhi m-15_6-'77), i62-63. 

Chain snatching cases in Delhi 
CVI-3-8-77), 51-52. 

Crimes on Railways (VI-3-8_77), 
67-68. 

Crimes since formation of Janata 
Government (V-20-7-77), 199. 

Increase in Crime in Union Terri_ 
tories (Il-15-6-77), 8-12. 

Murders and police firings in the 
country (11-15_8-77), 194. 

Stabbing incidenu jn Delhi (U-
1~_6-77), 46--50. ' 

:;RIMINAL CASES: 
Criminal cases against Ministed 

and Members of Parliament with-
drawn by Governm~nt (V-20-'l. 
77), 136. 

CRIMINAL PROCEDURE CODE; 
Enforcement of Section 25 .of Cr. 

P.C.-(V-27-7-77), 50-51. 
Review of Criminal Procedure 

Code (II1-29_6-77), 35. 

CRICKET: 
World Cricket Series with Profes-

sional Cricketers (11-20_6-77), 
208-09. 

CROCODILE(S) : 
'Protection of Crocodiles Alligators, 

Black Buck and Musk deer from 
extinction (VI-1-S-77), 62-63. 

CROCODILE BANKS (Il-20_6-77), 
21'8. 

CRO?(S): 
D3rnage to Crop due to hail storms 

(11---20-8-77), 167_68. 
Damage to crop due to insects and 

rodents (1I-20-6_77), 210. 

Damage to standing Crops due to 
Lack of Irrigation in Assam (V-
18_7-77), 195-96. 

Per Hectare yeild of Crops (V-25. 
7-77), 32-33. '-

Scheme for Timely. Reportina on 
Area and Production of Principal 
Crop (V-18-7.77), 209_10. 

Debates 
Rise in water level of rivers in the 

country causing damage to crops, 
life and property (Under rule 
377), (VI-I.B-77), 287-88. 

CROP INSURANCE: 
Crop insurance (11-13.6-77), 94. 

95. 
Benefits from Crop Insurance (V-

18-7-77), 83. 
Reintroduction of Crop Insurance 

(V-18.?-77), 109. 

CRUDE OIL: 
Aareement for import of Crude 

Oil (IV -5_7-77), 54. 



Agreement with UAR for Import of 
Crude (V-19-7-77), 126_27. 

Agreement with ussa for supply 
of Crude Oil (IV-U-7f 7"i). 28-
30. 

Closure of Refinery in Visakhapat. 
nam for want of Crude (VI--2-
8.77), 242·43. 

Consumption of CrUde Oil for 
Agricultural Products (IV-12.7-
77), 70-71. 

Crude Oil resources in On Shore 
Areas (III-28-6-7'1), 1"-48. 

Fixation of price of Indigenous and 
Imported Crude (11-21-6-77), 
55-56. 

Projuction Of Crude from Bombay 
High (11-14.6·77), 165. 

PrMuction of crude on by O&NGC 
in Assam (VI-2_8.77), 47. 

Representation regarding payment 
of Royalty on Crude from 
Gujarat (lV-S-7-77), 69-70. 

ReqUirements production and im. 
port of Crude Oil in 1977.78 (IV-
12-7-77), 54. ' 

Shortfall in availability of. Crude 
Oil (III-28·6.77), 114-16. 

Suggestions from Gujarat Govern_ 
ment on p;vment of Royalty: 
on Crude (V-19-7-77), 4S.46. 

Waste of Gas while extracting 
crude oil (VI-2-B_77), 48.49. 

CULTURAL AGREEMENT(S): 

Cultural agremnent between India 
and Afghanistan (XI-I-8.77). 
175-77. 

Criteria for selecting Delegationa 
for Cultural Tours in Foreign 

Countries (VI-4.B. '77), 49-50. 

Cultural Delegations sent Abeoad 
(IV-'::U-'7-77), 135. 

Cultural DelegatioDs sent abroad 
in 1975 (JI-13-'_77), 187.81. 

CULTURAL ORGANISATION(S): 
Cultural Organisations of USA and 

USSR functioning in India (IV-
7"''7-77), 104. 

Opening of Indian Cultural OrganJ... 
sations abroad (V-21.7-7'7). 139. 

CULTURAL RELATIONS: 
Indian Council of Cultural Rela-

tions (IV-14·7.77). 47. 
CURRENCY: 

Indo-USSR talks on Ru·pee.Rouble 
Relation UI-16-6-77). 136. 

Resuit of the Annual study of RBI 
regarding currency and Finance 
(V-22-7.77), 167-6B. 

Return of Soiled Notes to the Re_ 
serve Bank (V~22·7-77), 24-
28. 

Debates 
Reported swindlinl of crore. of 

rupees by exchanging at the Re-
serve Bank Of India mutilated 
currency notes' meant for des· 
troying (C.A.> <IV-8.7-77>, 189--
200. 

CUSTOMS OFFICIALS: 
Complaints againJ{' Customs Offi-

c¥ala (IV-I 5-7-77) , 145r-47j 
(V-22-7-77),. 230; (VI-29-'7-
77), 266. 

Complaints against Customs officials 
at Visakhapatnam (V-22-7·77), 
160·61. 

Complaints against Customs officials 
fOr wrong detenti.ons (V-22-7_ 
77), 141. 

Promotions to the posts of AssiL 
tant Collector of Customs (IV-
15-7-77>, 209. 

CUTLERY: 

Export of Cutlery. (VI-29_7-77), 
44.45. 

CYCLE STAND(S): 

Allotment of Cycle Stand contract 
ilt Allahabad (II1-28-6-77), 100-
01. 

Central aid to cyclone dactee! 
Andhra Pradesh (IIl-":27_6_77), 
101-02. 

comm~i8Si ning Of Variable Enerl»' 
Cye .'V-2'7-'1-77)~ 180-81. 

------.. ---- .---- -.----- ... - - _._. ___ . __ ""'.> ..., . .,..,. ... __ .. __ 00._. __ .-----
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DDT SPRAY: 
Spraying ot D.D.T. and Larvicidal 

Oil against spread of Malaria in 
Delhi (ill-23-6-77), 126-27. 

DISIR: 
DISLR detenus prosecuted durl~ 

Emergency. (III-29-6-77) 77-78. 
Women members of Parliament 

Detained under MISA and DISIR 
(11-22-6-77), 1-8. 

D. L. W. : 
Redressal of Excesses committed 

against the workers ot D. L. W. 
Varanasi (II-14-6-77), 191. 

DSIDC: 
LoSs incurred by DSIDC .(11-22-6-

77), 141. 

Sub-leasing of land.by D.S.I.D.C. 
(11-22-6-77). 86-87. 

Wastage of Funds in DSIDC (Il-
22.-6-77), 86. 

DABHOI PORT: 
Dabhoi Port on Western Coast (V-

20-7 -77), 53-54. 

DACOITY (IES): 
Dacolty in 12 Dn Train near Delhi 

(VI-2-8-77), 79-80. 

DAIRY(lES) : 

Extension of Dairy Development 
under Operation Flood to Kerala 
<II-26-6-77), 116. 

Shifting of dairies from the city to 
the outskirts of Delhi(I1-20-6-77), I 
140. 

Talks with Newzealand for Dairy 
Development (III-4-7-77), 73-74. 

'DALAI LAMA: 
Return of Dalai Lama to Tibet (I1!-

23-6-77), 80. 

DA,1.Lr RAJHARA MINES: 

Reported police firing On workers of 
Dalli Rajhara mines of Bhilai 
Steel Plant( CA) (II--14-6-77 ) , 
212-17. 

---- -.----.- -----
DAM(S): 

Construction of Dam on Banas 
River (II1-4-7-77), 59-60. 

Construction of Dam on the Yamuna 
River at Pachnada in Jalaun, 
U.P. (V-18-7-77), 73. 

Dam on Haren River in Rajasthan 

\ 
(V-25-7-77), 133. 

Kichhau Dam (V-25-7-77), 17-19. 

Scarcity of water due to construc-
tion of Kalagarh, Tumaria and 
other Dams (IV-ll-T-77>, 50. 

DAMODAR DRAINAGE SCHEME: 
Proposal for Assistance to complete 

Damodar Drainage Scheme (V-
18-7-77), 150-51. 

DAMODAR VALLEY CORPORA-
TION (V-20-7-77), 202-03. . 

DAMODAR VALLEY PROJECT 
(II1-29-6-77). 58. 

DANCE(S): 
Promotion of Schools of Dance (V-

25-7-77), 199-201. 

DANDAKARANYA: 

Dandakaranya Employ~s Associa-
tion Resolution (UI-4-7-77), 78. 

Rehabilitation of Refugees in Dand-
akaranya. (III-27-6-77), 84-86. 

Release o~ land to· Dandakaran,ya 
Development Authority (lV-ll· 
7-77), 156. 

DARJEELING: 

Siak Tea Gardens in 
(II-17-6-77), 215-16. 

DASTUR PLAN: 

Darjeeling 

Approach to World Bank for Fin<lnr.-
ing the Dastur Plan (IV-ll·7-77), 
68. 

Dastur Plan l'eg:,u'jing Ganga-Cau-
very link (1lI-4-7-77), 66-57. 

DAWATE HALDIA TRUST:. 

General Exemption to Dawate Haldi. 
Trust (VI-5-B-77), 159. 
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DAYARAM SHRI: \ 
Bringing out postal stamps in hon-

our of Dayaram Poet (VI-4-B-
77), 83-84. 

"DEAD NOTES" 
"Dead Notes" cancelled and des-

troyed by RB.I. (VI-29-7-77), 
168-69. 

DEARNESS ALLOWANCE: 

See "Salary and Allt\wances" 

DElA'l.'H.(S) : 

Bad Liquor Deaths in Bombay 
(II-22-6-77), 140-41. 

Cases of Deaths during slillting of 
Jhuggi Dwellers to Trans-Yamuna 
Colonies (V-25-7-77), 133-34. 

- Commission to probe into the 
Deaths of Detenu8 in Police 
Custody (1I-22-6-77), 27. 

Death of Student Climbers (III-
4-7-77), 38-45. 

Debates 
Reported death of some persons in 

Bihar as a re:.;ult of poll clash~s 
and police firing on 10th June 
1977(St) (II-13-6-77) 245-47. 

DEATH SENTENCE: 

Albolishing death sentence (V-27- ' 
7-77), 80-82. 

DEBT LIQUIDATION (lI-10-6-7i), 
55-56. 

DECEN'DRAUSA TION 

Decentralisation of EconomiC and ! 

Political Power (II-22-6-77>, 117. 

DEFALCATION OF MONEY: 
Amount involved in Provident 

Fund Defalcation (lV-14-7-77), 
152-53. 

DEFENCE ACCOUNTS DEPART-
MENT: 

Shifting of Pay and Accounts Offi-
ce of Defence Accounts Depart-

DEFENCE AIR STRIP(S): 

Landing of the Plane -by Shri D. 
Brahmehari on Defence Air Strips 
(11-15-6-77), 166-67. 

DEFENCE CIVl4AN PENSIONERS 
ASSQCIA TlON: 
Representation from Defence Civi-

lian Pensioners Association (IV-
13-7-77), 65-66. 

DEFENCE EXPENDITURE: 
Cuts in Defence Expendit\lre (V-

20-7-77), 214. 

DEFENCE FORCES: 

Corruption in the matter of Recruit-
ment in Army (IV-B-7-77), 82. 

Mobilisation of Troops by former 
Prime Minister (II-15-B-77), 146. 

Recruitment for Himachal PradeSh 
Dogra Regiment (V-27-7-77). 
199. 

Recruitment in Army (Vl-3-B-77), 
149-52. 

Recruitment in Army from Rajas-
than (II-22-B-77) , 92-93. 

Recruitmen,t- of Scheduled Castes 
and Backward Classes to Army 
(IV-6-7-77), 85. 

Rent for area under Army occupa-
tion in Jammu Division of J and 
K. (VI-3-B-77), 63 .. 64. 

Reservation of Land for campini 
by the Army (VI-3-B-77), 71-
76. 

DEFENCE INDUSTRIAL ESTAB-
LISHMENTS (III-29-6-77), 37-
38. 

DEFENCE OF INDlA RULES: 

AtTest of Journali8~ under MlSA 
and DIR during Emergency (II-
15-6-77) . 

Employees Staff punished 
DAR (VI-2.8.77). 

under 

ment from Mathura to Nasik Inquiry into rearrest of D.I S.I.R 
Road Camp (Under Rule 377) detenus on release from . jail; 
(III-30-6-77), 14B-53. (II-15-6-77), 133-34. 

--~.------. - -~.---- ~-.'~--- '_._ .. - .. --.. - -- .. -._ ... ---" --_ .. - _ .. , .. _-_._._. __ .. _-_ .... -
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DEFENCE PE.BSON1'1&· 

Employees of the Gperal Reserve 
Engineer Fore&! fIII-29-6-77) , 
173-74. 

Increase in the age-limit for the 
ranks of Briiadier and above 
(V-27-7-77), 186-87. 

New Infantry Division in Kota 
(VI-3-8S7), 160-6l. 

Promotion of Army JaWans <IlI-
29-6-77), 170-71. 

Rates of pension for Army Person-
nel (IV-13-7-77), .201-06. ' i 

Recruitment of Defence PerS(lnnel I 
in Sambalpur (VI--3-8-77), lOB. 

Study leave for Army officers (Il_ 
15-6-77), 179. 

Transfers in the Def~,1('e Personnel 
(V-27-7-77), 200. 

DEFENCE SERVICES: 
Recruitment in Defence Services 

(V-27-7-77), 137-139_ 

DEHRA DUN: 
Admission of Trainees in National 

Centre for the Blind, Dehra Dun 
(VI-I-8-77), S6-aB. 

DELEGATION(S): 
Delegation from Pakistan interna-

tional Airli'nes to India (lII-
24-6-77), 59. 

Expenditure incurred on Delegations 
from Abroad (III-30-6-77), 67-
68. 

Cultural DelegatiOn to China (III-
23-6-77), 74-75. 

DELEGATION(S) ABROAD: 
Delegation of non-Government In-

tellectuals going Abroad (1I-
16-6-77), 35. 

Delegations sent abroad to campaign 
ih support of Emergency (VI-
4-8-77), 258-59 

Expenditure on delegations that 
went abroad (IV-1S-7-77), 82. 

Expenditure On Indian Delegations 
gone Abroad (IV-8-7-77), 75-76. 

Sending of Officers of Telecommuni: 
_ cation Research Centre to Japan 

DELEGATE(S) ABROAD-contd. 
for TelecommunicatiOb Seminar 
(V-28-7-77), 141-43. 

Telecommunication Delegation to 
Pakistan (V-28-7-77), 41-42. 

DELHI: 
Abandoned diplomatic car in Jor-

bagh. New Delhi (V-20-7-77). 
166-67. 

Accommodation for working Girls. 
in yWCA (III-27-6-77), 126-27. 

Acquisition of land in Delhi by 
DDA (II-13-6-77), 163-64" 

Acute Shortage of Water Supply in 
Gole Market Are:a (V-IS-7-77) •. 
134. 

Additional Emoluments to Electri-
city Wihg Employees of NDMC 
(VI-3-8-77), 65-66. 

Agitation by junior Doctors of 
Delhi (III-30-6-77), 85-86. 

Allotment 
Group 
Societies 
69-70. 

of developed land to 
Housing Co-operative-
in De~ohi (VI-I-8-77), 

Allotment of Land to Group Hous-
ing Societies in South Delhi (V-
IS-7.77), 188. 

Allotmet of Land to Societies _ during 
Emergency in Delhi (I1I-4-7-77), 
4-11. 

Allotment of Land to the Depart-
ment of Rehabilitations House· 
Building Society (1II-27-6-77), 
82-83. 

Allotment of a Plot to Asso.mese 
Community living in Delhi (V-
18-7-77), 195. 

Allotment Of Plots in Pitampura. 
Delhi (V-25-7-77), 171-72. 

Allotmeht of Plot on Janpath, New 
Delhi (II-13-6-77), 37-38. 

Allotment of Plot to kulachi ,Hans-
raj Model SchOOl Ashok Vihar,_ 
New Delhi (IV-n-7-77>, 169. 

Allotment of Shop Plots in Lawrence 
Road, New Delhi (VI-I-B-77). 
88·89. --------



SUBJECT INDEX 

DELHI-conte!. 
Alternative Plots to Plot Holders in 

Loni Residential Ar~a (IV-
11-7-77), 119. 

. Amount paid to the Gujaranwala 
HOUSe Building Cooperative So-
ciety, for Acquisition of Land 
(VI-1-8-77>, 226-2'1. 

Appointment of Telephone Operators 
in Delhi (VI-4-B-77), 200-01. 

Approval of un-authorised colonies 
in Delhi (II-13-6-77>, 162-63. 

Arrest of University Teachers and 
other Social workers in Delhi 
(II-22-6-77), 116. 

ASSistanCe to the widow of a Delhi 
Head Constable of Police (VI-
3-8-77), 91--93. 

Beds in Delhi Hospitals (IV-
7-7-77), 105. 

Blue-Print for rapid transit system 
in Delhi (Ill-28-6-77), 79. 

:Booking of Passengers' by Indian 
Airlines in Delhi <IV-15-7-77), 
161-62. 

Burgularies and Robberies in Delhi 
(11-15-6-77), 162-63. 

C.G.H.S. Dispensary in Trans-
Yamuna Areae (V-28-7-77), 115-
16. 

Cases of Divorce or Judicial Sepa-
ration in Tis Hazari Courts, Delhi 
(IV-12-7-77>, 119. 

'Catching and Killing of Stray 
Dogs in Capital (III-28-6-77), 
145-46. 

Categories of houses available for 
M.Ps. and officers in Delhi (11-
13-6-77), 176-77. 

'Celebration of shrl Sanjay Ga','ldhi's 
Birthday in Delhi Schools (II-
15-6-77), 181. 

'Central Government officers in 
rented buildings in DelhilNew 
Delhi (VI-I-8·-77), 213-14. 

'Centres/Schools in lIT Delhi (lV-
11-7-77), 100. 

'Oertificates for facilities to Sche-
duled Tribes settled in Delhi (V-
27-7_77), 146-47. 

DELHI-conte!. 

.. 

Chain snatching cases in Delhi 
(VI-3-8-77), 51-52. 

Chairma\l of super Bazars in Delhi 
(IV-8-7-77), 147-48 . 

Changes in Delhi Higher Secondary 
ExaminatiOn papers (I1-20-6-77), 
215-16. 

Change in Master Plan in Delhi 
(II-20-6-""7), 76-77. 

Chittaranjan Bhawan in Delhi (11-
20-6-77), 176-77. 

Civic Amenities for JCPS colonies 
in Delhi (V-18-7-77), 53-54. 

Civic Amenities fOr un-authorised 
Coluaies in Union Territory of 
Delhi (II-13-6-7'/) , 50-51. 

Civic amenities in Delhi Sadar par-
liamentary Constituency (V-
25-7-77), 229-31. 

Civic amenities in 
colonies in Delhi 
139-40. 

resettlement 
<II-20-6-77) , 

Civil amenities for Berwa and 
Meena Community in Delhi (V_ 
27-7-7'7), 76-77. 

Clearance of fruit mart in Jhi!el 
KUra\lja Colony Delhi (V-
25-7-77), 74-75. 

Clearance 01 Jhuglies at Mandir 
Marg New Delhi (V-18-7-77), 
192. 

Closure of schools in Delhi (I1-
13-6-77>, 83-84. 

Colonies in Low-lying Areas in 
Delhi flooded with water (VI-
1-8-77), 275-76. 

Committee on Turkman Gate Inci-
dents (V-27-7-77), 11-24. 

Compensation for Wakf Land in 
Delhi (11-13-6-77), 79. 

Complaint against Deputy Director 
of Educatiuil, Delhi (U-20-6-77), 
62-63. . 

Complaints a~ainst former Execu-
tive Councillors of Delhi (VI-
3-8-77), 12:. 

. Conditions Qf Lavatories in Hospi-
tals of Delhi (IV-7-7-77). 128. -----
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DELHI-contd. 

Conditions of SerVice and Pay 
Scales of Medical Social Workers 
in Delhi Hospitals (In-22-6-77), 
101-03. 

Confirmation in the Cadre of Over_ 
seer in Government Press, Minto 
Road, New Delhi (VI-I-8-77), 
262-63. 

Cohstruction of Barsati in Pitampura 
Residential Scheme, Delhi (V-
25-7-77), 67-68. 

Construction of hospital in trans-
Yamuna area (111-30-6-77), 112. 

Construction of Quarters on land 
lying vacant on Mandir Mar&, 
New Delhi (V-IQ-7-77), 136-36. 

Construction of Railway Under-
bridge at Shahdara (Delhi) (V-
26-7-77), 73. 

CcmstructiOn of underground Shop-
ping Centre at Connaugbt Place, 
New nelhi (IV-11-7-77>, 140. 

Conversion of Kacha Nala in Shah-
dara (V-25-7-77), 83-84. 

Cooperative Banks in Delhi (I11-
'-7-77), 74-75. 

Corporation Schools taken over by 
Delhi Administration (IV-
11-7-77), 116. 

Correction of Answer to USQ No. 6 
dated 13-6-77 re: Civic Amenities 
for Unauthorised colonies in the 
Union Territory of Delhi (VI-
1-8-77), 279. 

Cost of Shop in NeW' Subzi Mandi, 
Azadpur, Delhi (V-I-8-77), !l6-
98. 

Creation of nuisance to the colonies 
in Delhi/New Delhi (11-13-6-77), 
192-93. 

Cro9:1ing of efficiency bar by Em-
ployees of Education Directorate, 
Delhi (V-25-7-77), 143. 

D.D.A. L.I.G. Flats at Hari Nagar, 
New Delhi (11-20-6-77), 132. 

D.T.C. Bus Service in Ashok Vihar 
(III-29-6-77), 123-24. 

Damage due to Demolition in Delhi 
I1--20-6-77), 120-21. 

DELHI-contd. 
Decentralisation of Delhi Song and 

Drama Division Troupes (lV-13-
7-77). 209-10. 

Delhi Ahmedabad Metre Gauge 
line via Kota Ajmer (IV-12-7-
77), 83. 

Delhi Sales Tax (V-27-7-77), 92-
93. 

Delhi UniverSity Examination Re-
sulta in Newspapers (IV-1l-7-
77), 69. 

DELHI URBAN COOPERATIVE 
BANK, DELHI. 
See "Banks". 
Demolishing of Huts in Delhi/New 

Delhi (II-20-6-77), 177-78. 
Demolition in Turkman Gate Area 

in Delhi (11-13-6-77>, 202-03. 
Demolition of 'C' Type quarters in 

Delhi (111-27-6-77), 193-Sf. 
Demolition of Houses in Delbi 

(1II-27-6-77), 172. 
Deterioration of Law and Order 

situation in Delhi (11-15-6-77), 
173. 

Developing Sepsis from Burn C8I3es 
(lV-14-7-77), 41-42. 

Development Plan of Sarai Khalil, 
Delhi (11-20-6-77), 74. 

Development Work in the TrUoki 
Colony, Delhi (IV-1l-7-77), 73. 

Dharna by Delhi Teachers (VI-1-
8-77), 73-75. 

Direct Train from Delhi to Sikar 
(V-2B-7-77), 69-70. 

Discontinuance of Telephone, Tele-
printer and Electricity Lines of 
newspapers (V -20-7 -77), 210. 

Draining out of stinking water in 
Trans Yamuna area of Delhi 
IU-27-6-77), 69-70. 
("--25-7-77), 89--92. 

Dry port in Delhi (IV-15-7-77), 
179-80. 

Earth filling contracts of Trilok-
purl, New Delhi (11--20-6-77), 
178. 

-- --_. ---------------
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DELHI-contd. 
Employees of Flood Control De-

partment in Dl?lhi (II-13;.;6-77), 
181-82. \ 

Epidemics in Janakpuri,New Delhi 
(II-23-6-77t, 125-26. 

Evasion of Taxa] by Drug Firms 
of Delhi (VI-29-7-77), 100-01-. 

Expansion crf Gole Market CGHS 
Dispensary (IV-14-7-77), 125. 

Expenditure on Dc\'clo.Plllcnt of 
Delhi and New Delhi' (VI-I-8-
77),115. 

Expenditu'.·c on Sterilisation . in 
Delhi (lV-14-7-77), 1~58. 

'Extension of ~t'vice.; to Teachers 
in Delhi during Emergency (VI-
1-8-77), ,270. 

F.l.R. Lodged with Saral Rohilla 
Police Station, Delhi '(IV-6-7-
77), 158. 

Fire Accidents in Delhil'(VI-3~8-
77), 207-08. 

Fire in Studios of Door Darllhlln 
Delhi (IV-6-7·77), 106. 

Foreign Governmento1 propagnting 
~bl1 Welfare aud Culture in 
Delhi (lVc...-7.7-77), 96-97. 

Former Delhi Lt. Governor's threat 
to Delhi University's Authority 
(III-27-6-77), 178-79. 

Former Executive Councll1ors of 
Delhi in Occupation of Govern-
ment Accommodation (IV-l 1-7-
77), '17. 

Fresn squatting on Government 
land in Delhi (V-25-7-77), 265-
66. 

Gas Agencies in Delhi <IV-12-7-
77), 107. 

Government Accommodation for 
Cenhal Government Employees 
in Dtllhi CIV-1l-7·77), 182. 

Gran1s to Private Institutions and 
Schouls in Delhi (II..0,-20-6-77), 
48-49. 

Gujr.nwala HotlSe Buildin, Co-
operative Society Delhi (VI-I-B_ 
77. 95-96, 104-05: 225_26. 

I 

DELHI-<:ontd. 
House Tax .on Commerdal and In-

dustrial Buildings .in' Delhi (111-
29-6-.77), 117-18. 

Implementation oC Delhi Education " 
Act, 1973 (11-13-6-77). 38-39. 

Increase in number of CGHS Dis-
pensaries in.\ Delhi'(lV~i5-7-77), 
124. 

Indoor beds and specialists in Rail-
Way Health Centre, Delhi Kishan-
ganj mI-28-6-77), ll'i~53, 

Installation of Public Call Office in 
DIZ ii~a,N(~w Delhi (V ..... 21-7-77), 
138. 

"tnstilllaUon of Stlltue Of' Mahatma 
. Gandhi' at India Gate, New Delhi 

(V! ....... 1-8· 77). 103 .. 

Inve~tigation into ~eath of Dr. Chugh 
and his family in Deihi (1II-29-6--
77), 67-68. 

Jobs' .to ·IVghly Educated Persons in 
Delhi OV-14-7-77), 63-84. 

Layout plans Of House Building . 
Cooperative Societies in Delhi '1 
(VI....;.1-8-77), 198-200.· 

Levy of House tax in C.S.P. Colo-
nies <tV-11-7-77), 94. 

Malaria in Delhi (II-16-6-'77), 203. 
Malika Flower Shop (VI-5-B-77), 

125-26. 
Medical Social Workers in Central 

Government Hospitals Delhi (III 
23-6-77), 176-77. 

Meeting of Junior Doctors of Maul- .;, 
ana Azad Medical College, Irwin 
and G. B. Pant Hospitals, Delhi 
(111--30-6-77), 72-73. 

Memo from Tenants' Welfare Asso-
ciation, Delhi (III-4-7-77), 1-4. 

Mini Bus Permits (V--20-7.77), 
159-60. 

More Accommodation and Facilities 
to Passengers at Delhi (VI-2-8-
77), 112. 

NDMC Bus Routes in Delhi (IV-
13~7 -77). 142-43. 

N'Itional Highway linkingOelhl and '>-
Gwalior (IJ-15-6-77), 57. 

Non-functioning of P.CO, in Delhi 
(VI,...-.4-S.77), 191. 



DELHI-contd. 
Numbe1' OIduterent types of Gov-

ernment quarters in Delhi-New 
~ Deihi (1lI-4-7-77), 92-94. 

OCCU9:lncy of Indians in Five Shu' 
Hotels in D!'ihi (22-7-77) ,123. 

Oc~upatjon of Centrai Government 
premises near' Gole Post Office, 
New Delhi (II-13-6~77), 153-54. 

Office ot CISF in Delhi (VI-3-tl-77) 
65. 

Offic'e of International Airports Au-
thority of India (JV-8-'1-77), 67-
68. 

Opening of a Hospital and a Medical 
College i') Shahd::&ra in Delhi (VI 
~-8-77), 142. 

Opening of a Post OtJlcenear DDA 
Fht at Hari Nagar,New Delhi. 
!II-:-:-:16-6-77), 51. 

Opening of Medical College in Delhi 
(V-21-7-77), 153. 

. Opening of Schools in Delhi (VI-
,l-S-77), 191. 

Oustees of TurkmRn Gate Area, 
Delhi (II-l3-S-77), 34. 

Ovcrbridge On Shakti N1tgar cro~
sinr, De' hi (11-21-6-77). 14i-42. 

Pay Scales of Teaching Staff in Mu-
nicipal Corporation (IV-lt-7-77). 
14B. 

Payment Arrears of' Pay Fixation 
ot Senior and Head Signaller!' of 
Delhi Division (Nol·thern Rnil-
way) (IV-12-7-77), 133-34. 

Pending Telephone Bills in Delhi. 
(II-16-6-77), 165. 

Percentn:ge of Goverrrment Emplo-
yees having Accommcidation fuel-
litie.~ in Delhi. <III.,....27-6-77). 
47-48. 

. PeH"Om' Sent toU,K. fOr Training 
by IIT De\hi (IV-11-7-77), 193 

Petition for withdrawal of Crimi-
nal Cales of Communal Riots in 
Sadar Baznr, Delhi. (n~29-6-

77), 38-37. 

Plans for, Set-l3ack iR Ptitampura 
Reaidentif,tl, Scheme, (V_25-7-77). 
170-71. 

83 
DELHI-contd. 
. Plan for Urban Development in 

Delhi (II-13-6-77), 116~17. 
Police officers' in Delhi belonging to 

Scheduted Castes. <11-15-6-77). 
12-15. 

Posts of Superintendents lying vac-
ant in the Office of District and 
Sessions Judge, Delhi (V-2S-7-
77), 83. 

P03t of Vi'!e Phocipals in Aided 
Schools of Delhi (VI.;...1-8·77), 
238-84~ 

POW~l' Cl'isis in De!hi. (IL-..15-6-
77), :81-82. 

Probe into Bunggling Committed 
by Former Lt. Governor, of Delhi. 
<VI-l-B-7i), 177-7B. 

Pro:::edure adopted for the Appoint-
,1nent uf I Dir;::ctor of . New pelhi 
Super SaUl!". (V-2~-7-,77), 74. 

Pl'ocedure for a 1l0tmen1i' of :Shops in 
De)]l}; (lII-27-6-77), 187 . 

P'romotion otTeachers belonfing to 
Sc & SIl' to Principu's and Yice-
Principals by Delhi Administra-
tion eV-25-'t-77), 79. 

Promotioc1 to POSt of PrinCipal ~ in 
Delhi Schools. (VI-1~8-77), 232-
33. 

Proposal to J'e-nmne of road after 
late Shrl Kamaraj in New Delhi 
CII~13-6~77), 213. 

Provision of Lifts in Hospitals of 
Delhi (V-2B-7-77), 137-3B. 

Provision of Specification Door 
hom security point. of view in 
Gale Market Area. (V-IB-7-
77), 134-35. 

Purchnseprice for flats offered for 
sale. 011-27 -6-77). 127-28. 

n.p F. quarters in. MoUa. Khpn 
Area. .(lX-5-7-77), 81--82. 

Raid, at residence of: Former Muni-
ciPll1 O<Immill8ioner Of Delhi. (II 
_15-6-77), 205-06. 

Raids by Income Tax. dePartment 
Delhi (lV-B-7-77), 4~54. 

. RaiJ.way. Under-Bridge. '(V.--20-7-
77', 59-60. 
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Reconstitution of Governing Bodies 
of Delhi Colleges (II1--4-7-77), 
12{). 

Refund of Security money for elec-
tric connections. (V-18-7-77), 
59-60. 

RegistratiOn of Group HOUIli\lg So-
cieties for allotment of land in 
Delhi (11-20-6-77), 214-15. 

Regularising of Unapproved colo-
nies in Delhi <III-27-6-77), 18 
-23. 

Reimbursement to the allottees of 
Rajouri Garden Flats (II-·20-6· 
77), 60. 

Removal of Ban on Transfer of Im-
movable Property. (III-27-6· 
77), 50-51. 

Removal of Markets from Delhi 
city (In-27-6-77), 159-60. 

Removal of Multiplicity of authori-
ties dealing with land in Delhi 
(II-13-6-TI), 116. 

ReilovatiOn of DTC sheds at bus 
stands in Delhi (IV-lS-7-77), 
1'/4. 

Representation from Barrack In-
habitants of Kingsway Camp, 
Delhi (V-18-7-77), 205-06. 

Representation from Junior Doctors 
of !Delhi (VI-4-8-77), 125-26. 

Representation regarding allotment, 
price and plotted area of land 
allotted to societies in Delhi (VI 
-1-8-77), 227-29. 

Resettlement of Shopkeepers of 
Delhi (V-25-7-77), 75. 

Rise in prices in Delhi (11-17-6-
77), 201-10. 

Sale of Illicit Liquor and Narcotics 
in Delhi (IV-IS-7-77), 195. 

Sale of Liquor, by Pan ShoPs in 
Capital (In_27-6-77), 157-58. 

Sale of plots by colonizers in trans-
YamUDa Area, Delhi (V-25-7-
71).41-42. 

Scheme to Rehabilitate PerlOns 
under Gadgil Assurance (II-20-
6-77), 93. 

Screening of Blue films in Dt'lhi 
(V-20-7-77), 72. 

Seed Farm in Mehrauli Area of 
Delhi (11-13-6-77), 186 . 

Selection grade in Aided School& in 
Delhi (III-27-6-77), 56-57. 

Selection Grade Posts for PrimarY 
School Teachers in Delhi (IV-
11-7-77). 155. 

Setting up Of Gem and Jewellery 
Museum in Delhi (VI-29-7-77), 
l22-2S. 

Shalimar Bagh and Pitampura Resi-
dentao Schemes (II1-27-6-77), 
125-26. 

Shelters at New Bus stpos of Centrat 
Secretariat (UI-29-6-7'1), 47. .' 

Shifting of dairies from the city to 
the outskirts of Delhi (11-20-6-
77), 140. 

Shifting of Transport companies 
from Shradhanand Bazar, Delhi-
(V-27-7-77), 85-86. 

Shortage Of drinking water in Ma-
dangir DDA colony (I1I-27.6-77), 
199. .• t 

Soviet-Vietnam Film Festivals held 
in New Delhi (V-27-7-77), 91-92. 

Special facilities to Scheduled Cas-
tes people settled in Delhi -(V-
27-7-77), 147-48. 

Stabbing incidents in Delhi (11-
15-6-77). 46-50. 

Statehood for Delhi (ll-22-6-77), 
90. 

Steps to ensure Smooth 
ing Of Delhi Hospitals 
77). 206. 

Function-
{II-16-6-

~ 
Stepping up ot pay of Teachers in 

Delhi Education Department (11-
11-6-77), 80-81. (V-I8-7-77), 88-
69. -------------------------------------------
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Sterilisation Operation 
in Delhi during 1976 
77), 143. 

performed 
(11-16-6-

~ Subletting of Garages in DIZ area, 
New Delhi (VI-I-B-77), 174-75. 

Summer Institute for Senior Do-
mestic Science Teachers in Delhi 
(V-25-7-77), 93. 

Supply of Drinking Water in colo-
nies of Delhi/New Delhi UII-4-
7-77), 52-53. 

Supply of drinking water in J. J. 
Colony, Sultanpuri (111-27-6-
77), 70-71. 

Survey in Delhi to ascertain the 
Prices of Essential Commod!ties 
(V-22-7-77), 67-68. 

Teachers rendered surplus in Delhi 
on merger Of schools (11-13-6-
77), 56-57. 

Telephone connection in DelhHIII-
23-6-77), 121-22. 

Telephones in Delhi Telephone Ex-
changes (IV-14-7-77), 142-43. 

Television Service at Delhi station 
(VI-2-8-77), 183. 

Transfer of lAS and IPS officers out 
of Delhi (11-15-6-77), 80. 

Transmitters unearthed in Delhi (VI 
-3-8-77), 192-93. 

Transport and Accommodation faci-
lities to women telephone opera-
tors of DeUli (lV-14-7·77) 102-
03. ' 

Transport Facilities for Children of 
Government Lady Noyce School 
for Deat and Dumb, Delhi-(V-
25-7-77), 109-10. 

Tube Railway Scheme for Delhi 
(11-14-6-77), 55-56. 

Unapproved colonies in Delhi (VI 
-1-8-77), 130-32. 

Unauthorised colonies in Delhi (III 
-4-7-77), 85-86. 

Undervaluation of Single storey 
Splendour in Delhi (VI-29-7-77) 
1~~3. ' --------_ .. ----- ... 

DELHI-contd. 
Uprooting of Jhuggi-Jhonpri Dwel-

lers near ~hadipur Depot, D.T.C. 
colony (VI-3-8-77), 213. 

V .1. P. having their own houses in 
Delhi using Government Accom-
modatiOn (I11-27-6-77), 189. 

VIP land Grab case in Delhi (V-
18-7-77), 1-4. 

VacatiOn of premises requisitioned 
by DMC (V-20-7-77), 162. 

Victimisation of Employees of Lady 
Hardings and Kalawati Hospitals 
(III-23-6-77), 34-35. 

Violation of University admission on 
rule by certain colleges of Delhi 
(VI-I-8-77), 270-71. 

Visit of Governor to Delhi (IV-
6-7-77), 126. 

Water charges charged from Resi-
dents of DlZ area. (V-18-7-77), 
119-20. 

Withdrawal of rice-tag order in 
Delhi (Ill-I-7-77), 113-14. 

Withdrawing Termination 
and Legal Proceedinp 
junior Do~tors of Delhi 
7-77),83. 

Debates 

Orders 
against 
nV-7-

Alleged violation Of Guest Control 
Order at a Dinner Party Hosted 
on 4th August 1977 at Karnataka 
House (Unde; rule 377) (VI-
6-8-77), 19-21 . 

Correction of Answers to Supple-
mentary on Starred Question No. 
209 dated 27-6-77 reo Regularillng 
of Unauthorised colonies in Delhi 
(V-19-7-77), 155-56. 

Correction of Answer to Unstarred 
Question No. 6 da~ 13th June, 
1977 reo Civic Amenities tor Un-
authorised colonies in the Union 
Territory of Delhi (VI-1-8-77), 
279. 

Incessent rains in Delhi and report~ 
ed collapse of houses resulting in 
deaths of some persons. (CA) 
(Vl--4-8-77), 271-87. 

Introduction of Police Commission-
er System in Delhi (St) (Vl-
8~8-77). 50-51. ---
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DELlU-contd . 
. Pow-er crisis in Deihl dl,!.e to agita-

tion by employees of pESU (14at-
ters under rule 377) (VI-4-8-77), 
289. . 

Power Shaddang in Delhi 8f1d clo-
sure of Unit No.1 in Bhadarpur 
Thermal Power Station (St) 
II-22-6-77), 347-50. 

Publioa~jon of.a Photostat copy of 
a MISA Warrant da.!ed the 26th 

. J'une,' 1975 issued by the then De-
puty' Commission!'r of Delhi. (Stl 
(VI-8-8-77'1,51-55. 

Reported death oC 30 persons in' Ra~ 
f'meshwari Nagar, Delhi as a rermit 
of consumin'g spurious liquor 

.' (CA) (V-16.7-77),5-22. 
Reported difficulties tlf students for 

admission in Colle~s (Under 
Rule 377), (V-20-7-77), 240-42. 

Re. Details due to liquor poisoning 
in Delhi nV-15-7-77); 234-35. 

Re. Treatment bein!! given to Sun-
derkaU, a sick -elephant (In-I-
7177), ·212~3S. • 

DELHI ADHYAPAKA PARISHAD; 
Demand of Delhi Adhyapaka Pari-

shad <II-13-6-T7), 110-11. 

D~~HI ADMINISTRATION; 

Charges against previous Adminis-
tration of Delhi (V-20-7-77), 183. 

.OUB!l~ control order (III--4. 7 ~ 77) , 
11&--19. 

Payment of Arrears to Music Tea-
chers by , Delhi Administration 
(VI-l-S-77), l63. 

Purchase by Delhi Water Supply and 
'Sewage Disposal Undertaking, 
·t>.E.S . .u. DMC and NDMC from 
Maruti' (V-20-7-77l, 183-85. 

Teachers s4~l?(mded by Delhi Ad-
minlstratiqn mI-27-6~~n, 100. 

)ELHI CLom MILLS: 

,.!:1'Jml~tion froQ) ESIS to clerks·· in 
"~.: Pe)hr CI?,th .MiU mI-23~6~77l, 

128-~9. .. ___ ._. ___ ._. 1< I, .. ~" ___ _ 

DELHI DEVELOPMENT AUTHORITY 
AbolishIng Of lease of DDA fiats 

(II-13-6-77), 138. 
Acquisitjon of land in 'f>elhi by 

DDA . UI-13-6-77 > , Hi3~U. 
AlloiILIcl1t of DDA flats to the nO-

minees 6f political .persons t:on-
nected withShrl Sarijay Gandhi 
-(V-25-7-77), 76. 

Allotment of' MIG Houses by 'J;>DA 
(Il--20-d-77), 192-93 . 

Allotment of Residential accommo-
dation by DDA till Mar~h U~7S 
(III-.27-6-77), 17S. 

Auction of DDA Plots '(IV-:1l-7-
77),' 160. 

Boosting up of CO.'lt of land and 
Hous's by DDA (VI--I-B-77), 184 

.Bl·cakupof Pric(' Ch3rged for DnA 
"Fd, (IV-11-7-77l, 195. 
BungUng in the a Ilotmcnt of flats 

byDDA or·-IS-S-n), 78. 
C.B.I. Inquiry 'lgaimt Ex-Chair-

manJEx-Vice-Chairman of DDA 
(lI"":"13-6-77), 63. 

C . B . I . Interim Enquiry Report 
against Ex-Chairman and Ex-Vjr0 
Chairma'.l and other Officers of 
DDA (IV-1l-7-77>, 131. 

Change in pattern Of the fun-:tion-
ing of DDA (V--18-7-77), 192. 

Coverage. of flool' of D. D. A. Plots-
(V--25-7-77), 169-70. , 

DDA, .LIO,Flats at Hari Nagar,.New 
Dc:hli (-20-6-77), 132. 

D.D.A. Loni Road Residental Sche-
me (I1I-27-6-77l, 68-88. 

Death of Shri Kamal Kant Chad-
dha, Jr. Steno of DDA (II-13· 
6-77l, 164 . 

Decision on the report 'Of the sub-
committee of DDA- (V --25-7 -77), 

, 20S-05. 
D(!velopment of Urbanised Villagei 

un"er DDA pr~n. (V~25-7-77), 
86-87. . 

Fina I Deci~n regardin,g Abolition 
of Lease, of DDA Flats (IV 11-7-
77), 194. ._--
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Registe~ed Persrn,s with DDA (lV-
11-7-77), 172. . 

Grant of' Bouie . Building Advance 
for Purchase of DDA Hats. (V-
18-7.77) 69-70. 

Gujal'anwala House BuUding Co-
operative Society, Delhi. (VI-
1.8·77) 225.26~ , 

Handing over of Flats to Allottees 
. byDDA (II~13-6~77) 39.40. 

Increase i~ pdces of houses by DDA 
(II-20-6_77) . 

Inquiry into alleged suicide by DDA 
employee (11-20_6-77). 106-07: 

Installation of Water outlet 
.. Houses in 'Ranjlt" Nag-ar, 

Resettlement Co)any. 
'1.;;.8-77) ; 19~. . . 

·for 
'DDA 
(Vl-

Irisurance Fee ('harged from each 
Allotie0 by DDA (m~-7-77), 
109..10. 

Irregular-tiies ·[n 'Allotmentot ... Flats. 
(V-IB-7_77>, 74-75. 

Irregularities In . the working of 
.. DDA. (V-lB-7_77). 128-29. . , ~ 

Land Allotted to Schools by bOA 
(11---13_6-77>, 73-74. 

New a~p:)lntment or former vice-
cha111man of DDA (VI-I-8-77), 
133. 

New Policy Regarding Allotment of 
Transtoored OOA Flats (IV-
tt-'l-71), 185. 

News Reports reo "How the: DDA 
Tl~cked the Poor~~ (V'"7718-7-77), 
125-26. ' ..' 

Objecti\'~s of Allotment of l-I'''lses 
by DDA (Ili-13-G-77), 411-50:" 

Offe( ,of Job to the nearest R;~lation:l 
of Late Kamal .~ant. Cliadha of 
DDA CIII-4_7-77), B8-89. 

Payment of Bonus by ·DtJA (V-
25-7_77), 119. .... 

:Payment. of. Gom,pensation by DDA 
. , to private plot owners CII-20-6-

77), 137. 
P.I\ofit epned, .over the auction of 
f~~ts by tiiil:A,"'j(II..,...20,.S-<Z1>", ,,137. 

Hel!uctlon'm1lhe case' ()f '1DDrA ~.Flllft 
(II-20-6-77), 207-08. tI~.'I" 
- ------_ ... _----_.-

Registfation for Allotment of DDA 
,plOls and fiats qI-13-8-77) , 188-
89. . . 

Regi,stration of plots' pending ,,'lth 
DDA (V-2S.7_71), !65. 

Reorganisation of DOA m ..... 
20-6-77), 124. 

Regularisation of Additional Cover-
edAccommodation (I1I-4-7::77), 
154-55. ' 

Repairs and Maintenance wOrk tit 
Rehabilitatio'n Colonies ulider 
DDA. (VI-I-B-7T), 1M-95. 

S"le of Janata Flata (VI...;..t-8-7'1), 
6-10. , 

~r~pPi.Qgof draw system for allot"';" 
ment of DDA ·flats. (VI-l-S-'{'1, 
190_91. 

Sec1iritydeposiie" for MIG and LtG 
flats. (VI-l-B-77>. 210. 

Special R,gistration : Scheme . fot 
allotment of DDA flats (IV-
11-7-77), 159. 

Strike by the Staff of slum DElPart-
men. ot DDA. (VI-I·S-77), 91-.82. 

Supervision Charges Fixed by DDA 

I (V-18-7-77), 113_114. . 
Winding up of DDA (II-13-6.':'''), I 45. 

II Debates 
R~trictionspr()posed by DDA on 

Doctors' Clinics and Nur'tn, 
Homes in residential areas. (Mattel' I under rule 3'77), . (VI4 .. 8-1':), 

,.:'289_90. 

I' ,DELI-II ELECTRIC; SUPPLY UNDER-
bAKING: I Alle,ation againBtthe .Gueral 

I Manager of O.E.S.U. (ll-15';6·17) 
1~47.' ' 

Circulars for Sterilistion issued. 'by 
D.M.C.IDESU etc. (II1-30-6-':7) 

\ :.23';"'::30. " ':, . " 
'bufy hours of Staff "in D.ttS U. 

(11-15-6-77), 132-33. .: ::~; 

I~ase 'In ·Taxes Rates by"" DMC~ 
, NDM~' aria DUU1 (HJ.....»4~"'), 

116-17. . .. 1 I 

~~m;ett in~~. (YI~,a,;;7.7), 
145. ·'i. . ~.' .1' .'." ~'. I -- ... -._----_ ... - . --.. ----.:.:..."-.:..-. -._-
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DES'U-contd. 
I. 

Recognition to DESU Trade Union 
(111-23_6-77), 127_2B. 

Revision of pay scales of D.E-S.U. 
employees (11-15-6.77), lOS_09. 

Staff of Delhi Electric Supply 
Undertaking (ill-29-6-77), 44-U 

Use of D.E.S.U. vehicle. by some 
political party (11-15-6-77), 107_ 
OB. 

Work to rule agitation by Technical 
Staff of DESU (VI-3_B-7J), 47-4B. 

Working of D.E.S.U. (11-22-6-77), 
80_B1. 

DELm JUDICIAL SERVIl:E (V-
19-7_77), 140-42. 

DELHI MASTER PLAN: 
Violation of Delhi Master Plan 

(VI-I-B-77), 52--54. 

DELHI MEDICAL ASSOCIATION: 

Demands of Delhi Medical Associa_ 
tion (In-23_6-77), 46-47. 

DELHI MILK SCHEME: 
Bikaner and Ganga Nagar (Rajas-

than) under Delhi Milk Scheme 
(1II-27_6-77), 50. 

Cancellation of Applications for 
Milk Token of D.M.S. (V-25-7_ 
77), 275-76. 

'Milk Token of OMS for Vivek Vihar 
New Delhi (V-IB-7_77), 147_4B. 

Posts lying vacant in Delhi :Milk 
Scheme (111-27-6-77), B2~ 

Price Of Ghee supplied by DMS 
(IV-ll_7_77), 154. 

Waitin, list of milk tokens of Delhi 
Milk Scheme (V-25-7-77), 283-64. 

DELHI MUNICIPAL CORPORA-
TION: 

Circulars for Sterilisation islUed by 
D.M.C./DESU etc. (I1I-30-8.77), 

23-30. 
Increase in Taxes Rates by DMC, 

NDMC, and DESU (III-29-6-77), 
116-17. 

DELHI PHARMACY COUNCIL: 
Increaae in Annual Registration Fee 

by Delhi Pharmacy Council (V-
21-7-77), 62-63. 

DELHI POLICE: 
Duty Hours of Delhi PoliCe Con.-
tables (VI-3.B-77), 66. 

Extortion from released prisoners 
by Delhi Police (11-15·6-77), 123. 

Holidays to Delhi Police Employees 
(VI-3.B·77), 168.69. 

DELHI RENT CONTROL A'eT: 
Amendment of Delhi Rent Control 

Act to prevent summary eviction 
of Tenants (VI-1-B.77), 251.52. 

Amendment of Delhi Rent Control 
Act to stop rising rents (VI-1·B-
77), 122.23. 

DELHI STATE INDUSTRIAL DEVE· 
LOPMENT CORPORATiON: 
Allotment of Indstrial Sheds by 

D.S.I.D.C. (III-29-6-77), 52. 

DELHI TELEPHONES DEPART· 
MENT: 
Complaints re: Delhi Telephones 

<IV-14_7-77), 157.58. 
Delhi Telephone Directo~y (IV-

14-7-77), 144.45, (V-29·7.77). 

DELHI TELEPHONE OPERATORS: 
Hunger Strike by Delhi Telephone 

Operators (IV-14.7-77), 91. 

DELHI TRANSPORT CORPORA. 
TION: 
Addition of new Buses to DTC 

(III-29-6·77), 35·36. 
Allegati.ons against DTC Chairman 

(IV-6.7.77), 122. 

Buses at Rampura Bus Stand (m-
29.6.77), 102·03. 

Bus Service from Mehrauli to 
Central Secretariat (IV--6-7.77), 
51. 

Bus shelters at D.T.C. Bus atope 
(V-27·7-77), 189·90. 

Vacation of premises requiBitioned Buses with D.T.C. (IV-13-7·77), 
by DUC (V--20.7.77), 162. 147·48. ----.. ,,-----~-.. ---- .----.--.------~-.-.--~-.. -.-'-.--------. 
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DELHI TRANSPORT CORPORA-
TION-contd. -

Cancellation of D.T.C. bus route. 
from Railway Station to various 
residential colonies in Delhi (JI-
22-8-77), 90_91. 

Change in D.T.C. Route froUl Tal_ 
katora Road to Church Road 
(VI-3-8_77), 78-79. 

Complaints of Misbehaviour with 
women conductors CIII-29-6_77), 
82. 

D.T.C. Bus Service (11-15-6.77), 
99. 

D.T.C. Bus Service in ABbok Villar 
(111-29-6.77), 123-24. 

D.T.C. Buses on Route No. 320 (VI-
3_8-77), 57-58. 

D.T.C. Buses on Route No. 770 (V-
20_7·77), 215-16. 

Daily Income pnd Loss by DTC 
Buses <VI-3-8_77), 55-56. 

Display of Bus Routes of Bus stops 
by DTC (I1I-29-6_77), 85-86. 

Drinking water 8lTangements at 
DTC Bus stops (V-20_7-77), 180. 

Fare Rates of DTC CIV-4S-7.77), 
77. 

Flat fare system introduced by 
D.T.C. (11-22·6-77), 144.015. 

Frequency of D.T.C. Buses (IV-
20.7-77), (V--20.7-77), 86. 

Frequency of D.T.C. buses on route 
Nos. 720 and 854 <D--22-8-77), 
91.92. 

Idle Buses <IV-13-7_77), 137. 
Improvement of Bus Service on 

Route No. 770. (VI-3-8-77), 191_ 
92. '~ 

Irregularities committed by the 
D.T.C. Management fOr the pur. 
chase of Accessories for . Buse. 
(ll-22-6.'17)! 176-77. 
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DELHI TRANSPORT CORPORA· 
TION-contd. 

Persons dismissed and compulsoril7 
retired in DTC during emergency 
(IV-6-7_77), 59. 

Provision of Buses on Route Nos. 
91 and 93 by DTC CIII-29.6·77), 
103-04. 

Purchase of Buses by D.T.C. (V-
20.7-77), 204-05. , 

Purchase scandal in DTC (111-
29_6-77), 76·77. 

Renovation of DTC sheds at :bus 
stands in Delhi (IV-13-7.77). 
17 •. 

Shelters at New Bus stops of Cen-
tral Secretariat (111-29-6.77), .7 

Transfer of D.T.C. to Municipal 
Corporation of Delhi (V-27.7-77), 
190. 

Vacant Top posts in D.T.C. <D-
22·6.77), 145-46. 

DELHI UNIVERSITY: 
Admission in Colleges of Delhi 

University (VI-1-8_77), 243-45. 
Complaint against Delhi Univentty 

Authorities (II-13.6.77), 161. 
Remand for parity in pay scale. by 

Physical Teachers of Delhi Uni-
versity (VI-l.8-77), 178-80. 

Facilities for affiliating the Institute 
for Physically Handicl!Q)ped to 
Delhi University (111-4.7-77), 
78·79. 

Former Delhi Lt. Governor's threat 
to Delhi University's Authority 
(1II-27-6.77>, 178-79. 

House Building Loan to Delhi' tl'ni. 
versity Employees (111-4.7-77), 
129_30. 

Hunger strike by Delhi University 
and College Karamchari Sanah 
(11--13.6.77), 222-23. 

Instructtons regarding Tempor,ry 
Lou on D.T.C. Buses CU-22-6.77), Appointments in Colleges of Delhi 

144. University (111-4.7_77), 121. 
MUising of D.T.C. bus from Shah- Proposal for Abolition of Posta ot 

dara Depot (I1-22_8-77), 85_88. Dean of Colleges and Pro.vice 
Monthly Income of D.T.C. (II- Chancellor of Delhi UnJverfity 

22·6-77), 88.87. (V-18.7-77), 121-22. 
~-.--------.-.-- .. -.-.--------.----------
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DELHI UNIVERSITY-contd. 
Visit of Delhi University's Senior 

Otftcer to Tihar Centr~ Saa 
(111-27-6-77), 159. 

DEI:.HI VEGETABLE OlL THADl!. 
ASSOCIATION: 
Memorandum from Delhi Vegetable 

Oil Trade Asaociation (U·~-17-6-
77), 157_58. 

DELHI WATER ,SUPPLY UNDER.· 
TAKING: 
Deal ot MIs MarU'ti TechnicalSer-

vices (i') Ltd. with Delhi Water 
Supply IlIld Sewaie Di&posal 
Undertaking (V--20_7~77), 83_84. 

DELHI ZOO: 
l'~ain in Delhi Zoo 

143.44. 
(1II-27·6-77l, ....... --

DEMANDS,' FOR, EXCESS GRA~TS 
(GENERAL), 1974-75:, 
Statement presented (0-16-1$-77), 

245. 
DEMANDS FOR GRANTS, 19n:.78: 

Min. of Agriculture and Irrigation 
(IU"':"30_6:'77), 154--290, 0-7.71), 

173, 232, (2-7.77), 20--180, (4-7-
77), 183-65. 

Cut Motions UII-30.6-77), 177-BU. 
Min. Of Commerce and Ministry of 

Civil Suppltes and Cooperation 
(1U-25-6_77), 11-146, (nI-
27~6:'77), 234-362. 

Ministry of ])efence (111-4_7.77), 
195-318, (lV-5-7-7?), 147-64. 

Min. of Education and Social Wel-
fare and Department of Culture 
(IV-5:7.77), 163-298, (6-7~771, 

, '1'1'0-266. 
Cut Motions (IV-5-7.77), 175-85. 
Min .• f Enel'iY (IV-14-7_77), 177-

307. 

DEMANDS,FOR GRANTS, 1977-7~ 
contd. ' ' 

'Min. 'of Labour (lV...,...1l·7·77), 229-· 
;'862, (12.7_77,), 190--230.' 

Cut MotLons (lV-1l-7-77), 2f2-50. 
Min. of Petroleum and MiniBtl-y of 

Chemicals and Fertilizers (IV-+-
6-7.77), 269--314, (7_7-17), 163---
284. 

CUt ¥o1;ions (lV--6-7.77), 27~4. 
'Min. of steel and ,Mines Ull-

28.6.77), 166-300. 
DEMAN'f>S \ FOR GRANTS ,RAIl.-

WAYS) 1977-78: 
Discussion (11-16-6.77) 24~., 

(ll-17.6-77), 299-364: 
DEMONS.TRATION(S) : 

Demonstration in front Of the Prime 
Minister's House on Soadng Prict.lI 
(Under rule 377), (VI-29_7·77), 

.296-911. 

pENAG-GERMANY: 
Correction to Answer to Starred 

Question No. 2 dated 5.4-77re. 
Purchase of Cranes' by Oil IIJ\d 
Na,tural Gas Commission from 
BENAG of Germany <V-19-7-
77), 152·53. 

DENTISTS: 

Shortage of Dentis~s (lV-7~7.77), 
74_75. 

DEOL!: 
Stoppage of payment of Cash etc. 

to Refugees stationed at Deal! 
(1II-27-6-77),92.93. 

DEPARTMENT OF ATOMlCENER-
GY: ' 

se and ST Employees in Depat.t. 
mcnt of Atomic Energy (V-
27.7.*17),7";"11. 

DEPUTATIONIST(S): 
Min. ,of .,External Affairs (III-29.6· Officers gone on deputation to "",b-

,,77>, 188-.-3.40, (IV-12·7_77>, 230- 'He, aector undertakin,s ,(V-22-7. 
342, ,(13-7-77),,237-390. 77), 66.67. . 

~n.9,t)lndus~ (IV-S.7.77), 202- ''DESAI'S FLIGHTS CAUSE HARD-

cJt~ijppS" qY,~8.7.77~.' 21~lS, SHIP:'" 
(IV--9-7.77).t .~14o,.i (IV-ll_7- News iterll"captioned 'Desai's Fllthts 

~!-2~._ _ _____ , __ ,_ cau~~~~~,s~p' (V~.~_~'-.!7~:_.~.~.:.. 
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DHANBAD INDUSTRIAL TRIBU. DESERT (S). 
Conversion of Desert Land into Fer-

tile Land (V-25·7_77), 12.7 __ 32, 

Foreign Aid to check Rajasthan 
Desert (IV~11.7·77), 1-4. 

Kutch Desert IV-1l-7_77), 39. 
DESERT NATIONAL PARK (IV-

11-7.77), 153. 

DESHPA~DE COMMISSION: 
Dl;shpande Commission' to probe In. 

to the Death of SHRI D. S. Lamba 
(Il1--30_6-77), 94-95. 

DESK :JFFICER SCHEME (VI-
3·8.77), 24-27. 

DESK OFFICER (V_2s..7-77), 39. 
DETENUS: 

ALcged D2tcntion of Tr8~ers of 
Rahupura Tow'1 in Bulandshahar 
Di~tt. (lI-22_6.77), 106·7. 

Facility of Admi.:lsion to Children 
of Detrnus (VI-4-B·77). 75-76. 

Inq uil'y into rearrest of D.I.S.I.R. 
detcnus on release from Jails 
nI-15_6.77), 133·34. 

PersQns Detained under COFEPOSA 
(lV-8·7-77), 119. 

DEVELOPED NATIONS: 
Meeting of Developed Nations ill 

London (I1I-23-6_77), 35.36. 
DEVELDPMENT CENTRE(S}: 

Development Centres in Backward 
Districts (V-27-7-77), 117. 

DEVELOPMENT GRANTS. 
Revi~w Of Dzvelopment Grant to 

collpges (II1-4.7_77), 57. 
DEVELOPMENT SCHEME(S): 

NAL: 
Cases pending' before Dhlinbad In-

dustrial Tribunal (V-"21.7-77), 
61. 

DHARIA COMMITTEE: 
Dharia Committee Recommendations 
Re~arding Improved Supply of 
Essential Commodities (In-I-7. 
77), 74-75. 

DHARNA(S). 
Dharna by Delhi Teachers (VI-· 

I-S_77), 73--75. 

DHIRENDRA ' BRAHMAcHARI, 
SWAMI: 
Articles imported by Swami 

Dhirendra Brahmachari (V-22-7-
77), 22S~80. 

Telephone facilities to Shri 
Dhirendra Brahmachari's Ashram 
near Mantalai (II-16-6_77), 90. 

DHULIA TEXTILE MILLS: 
Payment of wages to workers of 

Dhulia (Maharashtra) Textikl 
Mi1l (III-23.6.77), 57.58. 

Taking over the Management or 
Dhulla (Maharashtra) Textile 
Mills (Il-17.B-77) , 99. 

DHUVARAN POWER HOUSE: 
RF.O. for Dhuvaran Plant in Quja. 

rat (11-14-6-77), 12I~2:!. 

DIALYSIS MACHINE(S): 
Demand for DjaIy.is. Machin •• 

(1II-23.6_77}, 143-45. 

D:AlI40ND(S): 

Central Assistance for implementa-
tion of Development Scheme (V _ Acqu13tion of Diamond 'in possession 
~2-7~77), 101. of A.P. Government HV-7~7-77) 

57·58. . ' 
Development projects for North Bengal CIV-13_7_77}, 15-1B. Diamond drilling at KoHhan QQp •• 

DHANBADCO.LUERIES: per Mine (V-2B-7·1977), 52. 
DIAMOND HARBOUR: 

Accidents in Damoda and Naya· 
danga Collieries in Dhanbad Coal- Exploratory Drilling in Diamond 
field (VI-;-4.B_77), 78_79. ' Harbour (IV-.12.7-77), 90. 

Number of Hadjans, Adivasl~ and DIATHERMY: 
Depressed Classes in Dhanbad ~r.mt~,i~,~~k!)gr d~~t ,"w,a~ell<ii~h. 

__ " _ ~_1l_1e.:ies ,(V"'--e()'.'l-"n)II'!51f_~_lS5_:_· ,_\I ____ er'lu t'Cf":"'21-7-77), lQ2 •.. ' " .• 
. ----------.... ---~ 
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DIBRlJGARH: 

Introduction of Helicopter service 
feom Dibeugarh to Sadia. (V-
22-7-77), 121. \ 

DIEGO GARCIA: 
Bases of Diego Garcia. (II-16-6-

77), 156. 
Construction of Air and Naval 

Bases by USA at Diego-Garcia. 
(11-16-6-77), 141. 

DIESEL: 
Commission allowed to Diesel Deal-

ers (11-21-6-77), 86-87. 
Diesel Conservation Seminar (III 

-29-6-77>, 50. 
Impon of High Speed DieJel and 

Kerosene (V-IB-7-77), 118-19. 
Shortage of High Speed Diesel (II 

--14-6-77), 113. 

Shortage of Petrol and Diesel in 
Hills area. (1lI-2B-6-77), 86. 

Supply of Dies.:!! to States (11-21-
6-77), 59-60. 

DIESEL ENGlNE(S): 
Decline in production of Diesel 
engines and their import. (VI-2-
8-77), 143-44. 

DIESEL LOCOMOTIVE WORKS: 

Appointment of Sons/Daughters of 
loyal employees of D.L.W., Vara-
nasi (11-14-6-77), 93-94. 

DIFFERENTIAL RATE OF INTER.. 
EST SCHEME: 

Low-intereat Loan Scheme. (11-
17-6-77), 201-07. 

Loan Scheme for Poor. (II-17-6-
77). 242-48. 

DIGHA: 
Central Aid for development of 

Digha aa a Tourist Centre. (V-
22-7-77>, 54-55. 

DIGLIPUR (ANDAMANS): 

Opening of a Branch of State Bank 
at D1I1ipur, North Andaman (IV_ 
8-7-'1',), 109. 

'DINKAR', SHRI RAM DHAN SINGH: 
Issue of postal stamps in honour of 

Shrt Sri Prakash and Dr. Ram 
Dhan Singh 'Dinkar'. (III-23-
6-77), 32-33. 

DIPLOMATIC PERSONNEL; 
Changes in Diplomatic posts. (II 

16-6-77). 73. 
Diplomatic Appointments in USA 

and lJ.K. (IV-14-7-77), 115-16. 
Resistance frolJl Diplomatic Peroon-

nel about the Posting at the Oftl-
cers of Commerce Ministry (VI-
5-8-77), 229. 

DIRECT DIALLING SYSTEM; 

Direct Dialling System in U.P. (IV 
-14-7-77), 69. 

DIRECT TAX LAWS: 

Committee on Simplication and 
Rationalisation of Direct Tax laws. 
(V-22-7-7), 120-21. 

DEBATES 

Appointment of a Committee to 
suggest measures for nationall-
sation of Direct Taxation Laws. 
(Under Rule 377), (III-29-6-77), 
183-86. 

DIRECTOR GENERAL OF MINES 
SAFETY: 

Filling UP Post of Director General 
of Mines' Safety (V-28-7-77). 16''. 

Reorganisation of OGMS (IV-l4-7-
77),42-46. 

DIRECTORATE OF AUDIO VISUAL 
PUBLlCl'1'Y: 

Allotment of OA VP Advertisements 
during March-J'une 1977. (IV 
-13-7-77), 126. 

Publicity material brought out by 
DAVP during emergency (IV-
13-7-77), 167-68. 

Release of Oil. VP Advertisements 
and Publicity Material. (V-20-
7-'77), 81-83. 

Revamping at D.J\.V,P. <11-22-6-
77), 88-89. ----.-------------. ---------_._-------, 
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DIRECTORATE OF EDUCATION, 

DELHI: 
Absol'Ption of Teachers on a.d hoc 

panel by Directorate ot Educa-
tion, Delhi (1II-27-6-77), 66. 

DIRECTORATE GENERAL OF SUP-
PLIES AND DISPOSALS: 
Complaints about supply of I,ub-

standards stores. (V -18-7 -77) , 
104-06. 

DISCUSSION (S) 
Deba.tes 

Deterioration in Law and Order 
situation in several States (11-
15-6-77), 344--a2. 

Employment of Scheduled Castes 
and Scheduled Tribes in Services. 
(VI-6-S-77), 23-162. 

Supply of G<>od.3 by Mis Jotindra 
Steel and Tubes Limited. <VI-
1-8-77), 159. 

DISEASE(S) : 
Abdominal disease (VI-4-S-77), 

!24-25. 
Diseases among Industrial Workers 

< VI-4-S-77) , IS5-86. 
Diseases due to Pollution in Visa-

khapatnam (V-21-7-77). 32. 
Dise8l3es of coconut Trees (11-20-6-

77), 83. 
Measures for preventing polmyelitis 

<VI-4-7-77), '55. 
Number of Filaria Patients (VI-4-

8-77), 181-82. 
Persons suffering from Glandular 

Ailments (V-21-7-77), 122-23. 
Resurgence of TB (VI--4-S-77>, 

247. 
Sixth National Conference on Com-

municable Diseases (V-21-7-77), 
26-30. 

DISPENSARIES, MOBILE: 

Mobile Dispensaries for Jhuggi 
Jhompari Dwellers. (III-23-6-
77), 36-37. 

DISPLACED PERSON(S): 
Bengal Families rehabilitated in 

Sarguja District ot M.P. (V-
18-7-77), 115. 

.... _. __ ._---- ----.-~-----------

DISpLACED PERSON (S) Contd. 
East Pakistan Displaced persons re-

habilitated in Perolkot. (VI-l-
B-77), lOB. 

Indian citizenship for persons Mig-
rated from Bangladesh (VI-4-~-
77) , 237 -3S. 

Scheme to Rehabilitate PerllOllG un-
der Gedgil Afsurance (11-20-6-
77), 93. 

DISTRIOl' AND SESSIONS JUDGE, 
DELHI: 
Posts of Superintendfmts lying vac-

ant in the Office ot District and 
Sessions Judge Delhi (V-26-7-
77), S3. ' 

DISTRICT MAGISTRATE: 
Charges against a District Magio3-

trate in Rajasthan (V-27-7-77), 
109-10. 

DIVORCE(S) : 
Cases of Divorce or Judicial Separa-

tion in Tis Hazari Courts, Delhi, 
(IV-12-7-77), 119. 

OOBALA (AGRA): 
Damage of wheat stock at Dobala 

(VI-I-S-77), 120. 

DOCK(S): 
Workers in Mazagoan Dock (IV-6-

7-77), 146. 

DOCK SRAMIK 
CALCUTTA: 

ASSOCIATION, 

Memorandum from Dock Sramik 
Association, Calcutta (111-29-
6-77), 96. 

DOCK WORKERS: 
Dock workers wage reVI/'31on com-

mittee report. (11-15-6-77), 37. 
Termination of services of Ninteen 

Dock Clerical Staff (11-22-6-77), 
94-95. 

Wage benefit to Dock workers at 
eachin Port (V-20-7-77), 130-31. 

See also "Port Workers" 

DOCTORS: 

Agitation by Junior Doctors of 
Delhi. (ID-30-6-77), 85-86 . ._---_._ ... _------



DOCTORS-C07I;td. 
Cl'eatioJ} 01 In··tant Docto':'s (lV'-

14-7-77), 78-79. \ 
Demand of Junior Doctor of J. N. 

Medical College (III-27~6~77, 

170-71. 
Discontentment among Junior Doc-

tors :(V.-..-21-'i-77), 42--44. 
Dirparities among Homoeopathic, 

Ayurvedic and Allopathic Doc-
tors (V-28-7-77), 113-14. 

Exodus of Indian Doctors (V~28-7-
7n, .38. 

Hause Jobs to Doctors (Vl-4-U-77), 
73-74. 

Incentives to Doctors servIng in 
villages (III-23-6.77) , 93. 

Indian Doctors waiting to migrate 
to U.S.A. (Il!-30-6-77), 1.99. 

Integrated MenicaJ Graduat~ (lV--
14-7-77), 12-21. 

Issue of Drug Licences to DOCtor"; 
(V-2~7-77), 180. 

Memoranda from Organi5'ation of 
Integrated Medicine System Prac~ 
titioners (VI~8-'17). 231 

Number of Registered Practitioners 
and Registl·ation Agencics (VI-
4-8-77), 137. 

Payment to Doctors during Intern-
l'lhipand Preference in appoint· 
ment of House Surgeons (V-
26-7 -77), 64-65., 

Posting of Doctors salocted by 
UPSC (VI-4-R-77), 130-':33. 

Punishment to DQCtor.s administer-
ing Cholera Vaccines after expiry 
date OV-7-7-77), 139. 

Prosecution of noctars running 
Nursing Homes and Clinies in 
ReSidential areas (Vl-1-8-77), 
137-38. 

Rl!rnstatement of Doctors of Delhi 
Hospitals (IV-7-7-77), 130; 

Representation from Junior DOctors 
of Delhi (V!~-8.:..77), 125-26. 

~hortllge of>· DOctors in Meghalaya 
(VI:.;-4-B-77), 157. 

Tra~ing to bare-foot doctors for 
rural India (m-~3-6_7'T). 40. 

DOCTORS-Contd. 
Transfer of Doctors of C,GHS Dis_ 

pc.nsaries OV-14-7-77), 92-93. 
Withdrawing Termination Orders 

and Legal Proceedings against 
Junior Docto"s of Delhi (lV-
7~7-77) ,83. 

Debates 
Restrictions proposed by DnA on 

DJctors' Cli'lics and Nursing 
Homes in residential· areas (Mat-
ter under rule ,..""), (VI-4-8-
'17), 289-90. 

DORGA REGIMENT 
Recruitment for Himachal Pradesh/ 

Dogra Regiment-(V-27_7-77l. 
199. 

DOGRI: 
Inclusion of Dogriin 8th Schedule 

01 Constitution (IV-13-7-7,l. 
84-85. 

DOGS, STRAY: 
Caich;ng and Killing of Stray Dogs 

in Capital. (IIt-23·!h7'l), 145-46. 

DOMESTIC S!:RVANTS (V--21-7-
77), 157-58. 

DONATIONS: 
Charging donutions from st\ldents 

by m~dical ('olleges <IV-14-7.77) 
116-18. ; 

Collection of Donations from Stu· 
dents' Par/mts by Private School~1 
Educational Institutions (11-
20-6-77), 220. 

Concelnions to public schools (III-
27-6-77), 183. .. 

Donation of money to Congress 
Party by Purties/Business Houses 
0-17-6-77), 89. . 

DOORDARSHAN: 
Allocation of Time by' Doordilrfhan 

and AIR to Opposition Parties 
(II-15-6-77), 193. 

Bifurcation of Akashvani and 
Doordarshan (lV-13-1-77), 81l-!lO. 

Changes proposed in filnctioning of 
Akashvani and Doordarshan 
(It--l~6-77), 76~77. _. __ ._- . ---_. __ ... __ . __ ..... _--_.----._------------_ ... _-



DOORDARSHAN-contd. 
Complaints against officers Of Ak-

ashvani aDd Doordarshan. (II-
15-6-77), 150-51. 

Fire in Studios of Doordarllhall, 
Delhi (II-22-6-77), 54.55, (V-
27·7-77), 136. 

ottposition Leaders called by A.I.R. 
and DQol'darshan to express 
their viewpoint (lI-15-6-'77) , 
165. 

Probe into corruption and nepotism 
in Doordar!!han (V-20-7-77), 
126-27. 

Probe into working of Transport 
Units of Doordarshan (11-
22-.i,-77), 97-98; (V-20-7-77), 
137-3&. 

Revision of Rules for recruitment 
in Doordarshan and lI'ilmII 
Divis\on (II-22-6-77), 81-82. 

DOSS!ER; 

AlI~.~ed dossiers on Judges (CA) 
(II-,lG-6-77), 236-45. 

DOWRY (I1--20-6-77), 121-22. 

DRAINAGE; 
Installation of Water outlet for 

Hou~",s in Ranjit Nagar, DDA 
Resl:ttIement Colony (VI-
}-B-77), 197, 

DRAIl\AGE SCHEME{S): 
ImpJrmcntation of 

Dramage Scheme 
171)- ':"7. 

DREDGERS: 

Baraohauka 
(V-IB-7-77) , 

PurdJ<,.!>f· of Dredgers for Brahms_ 
putnl Flood Control Board (II-
20-6·77), 218·}9. 

DRaLL~NG: 

Drilling in Jwalamukhi in Hima. 
'.:hol l'radesh (lV-12-7-77), 114. 

Expl(Jfatory Drilling in Diamond 
Harbour (lV-12-7-77), 90. 

()ft~8h(}re citillif\g eon~ts liven 
to American Consortia (IV-
]~-7-7?), 107_0B. 

-~-----" ---.-.-... -_. --_.-.-
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DRILLING RIGS: 

Drillir.g Rigs Imported from USSR 
lor Bombay High (Il-21-6-77), 
53. 

DR1:t-<KING WATER; 

Acute Shortage of Water Supply 
in Gole Market Area (V-18-7-
77), 134. 

Blue Prir.t for the Supply of Pota-
ble Drinking Water (1I-20-6-77), 
7v-7!. 

Drinking water arrangements at 
DTC Bus stops <V-20-7_77), 180. 

Dt'inking water arrangement for 
Employees at Stations on Kalol_ 
Vljapur Line (Welltern Railway) 
(VI-2-8-77), 121. 

Drin~ing water facilities in long 
dist'lllce trains (H-21-6-77), 135-
36. 

Dflrl:dng Water traciUty in Rajas-
th'tn Villages (II-20-6-77), 
107-08. 

EXJ:ort of drinking water to Saudi 
At'RbIs (IV-B-7-77), 102. 

Potable Drinking Water in villages 
of· District Garhwal, U. p. (VI-
1-11-77), 121-22. 

Provls'on· for Drinking Water in 
vi1lAges (lI-20-6-77), 118. 

Provision to tap water to naco 
EJ'QPlo~ (1lI-23-6-7'1), 83. 

ShO!tilge of Drinking Water and 
Quarters in the Collieries oJ. 
(V--27-7_77), 43-44. 

Shonage of Drinking Water in cer-
tain \' illag<!s in Andaman and 
Nicobar Islands (IV-8-7-'7'7), 43. 

Supply of Drinking Water in colo-
nies of Delhi/New Delhi (II1-4-
7-77), 52-53. 

Sholtage of drinking water in Ma-
dangir DDA Colony (III-
27-6-77), 199. 

Sunply of drinking water in J. J. 
Colony Sultanpuri (III-27-6-'7'7), 
70-71. 
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DRJNK}NG W A Tl!1R: contd. 
Supply of Drinking Water in Rural 

Areas of Rajasthan. (V-18-7-77), 
55-56. 

Unpalatable Water supplied in 
long distance trains (11-21-6-77), 
60. 

Water (barges charged from Resl-
df!nts of DlZ area. (V-lB-7-77), 
111),-20. 

Watermen appointed for supply of 
Drinking Water (V-26-7-77), 
68. 

DROUGHT: 
Central aid to drought stricken 

States (II-20-6-77), 186-189. 
Committee on Expansion of Drought 

Prone Area Programme (VI-
l-H-77), '"'-50. 

Drought in Bankura, 
Burdwan District 
72-73. 

Purulia and 
(II-2o-6-77), 

Drought in Marathwada, Maharash-
tra <1II-27-6-77), 195-96. 

Drought in States (11-13-6-77), 
28-29. 

Drought Probe Area PrOlra:rnme 
for Betul (V-1B-7-77), 813. 

Drought Relief work in Tamil Nadu 
(II-13-6-77), 11-13. 

Financial Assistance to Bihar to 
meet drought condition. (V-
18-7-77), 130. 

Industries in Drought prone areas. 
(11-15-6-77), 93. 

Loan Paid to . Agriculturists of 
Flood and Drcught Affect Aftect-
ed States (VI-1-8-77), 79-80. 

Loan to Agriculturists of Drought 
and Flood prone areas. (V-
18-7-77>, 220. 

Scheme for Protection from -Floods, 
Drought etc. (II1-27-6-77), 48-49. 

Soil ConservatioI},.,:under Drought 
Probe Area !'tograrome (V-
18-~ '7~), 148. . 

Supply' of steel etc. to drought 
affected States (VI-4-B-77), 187. 

DROUGHT: contd. 
World Bank Assisted DroUlht 

Prone Areas Pro,ramme in Na-
gaur and Jodhpur in Rajasthan 
(V-IB-7-77), 118-19. 

DRUGS AND COSMETICTS ACT: 
Amendment to Drugs and Cosme-

tics Act. (III-30-6-77), 90-92. 
DRUGS AND MEDICINES: 

Amendmel.t of Schedule 2 of In-
dian Medicine Central Council 
Act, 1970 (11-16-6-77), 210. 

AssistanCe sought by IDPL to in-
crease production of Drugs. (IV-
5-7-"17), 79-80. 

Ban on Import of Analgin, Niaci-
namide and Prednisolone (VI-
2-8-77), 172-7 •. 

Ban (In sale of drugs manufactured • 
by multinational drug manufac-
turIng concerns in India (VI-
4·8-77), 86-87. 

Ban on use of Entero--Vioform and 
Mexaform (II1-30-6-77), 3()...-ol2. ~ 

Bringing Down Prices of Medicines 
(11--21-6-77), .6-47. 

Cheaper Rates of Raw Materials 
for reduction in prices of Drugs 
<II!-·28-6-77), 149. 

Composition and personnel of the 
expert group to evolve a National 
Policy on use of antibiotics (VI-
4-B-77), 250-5l. 

Cornering of Licenses for baak drug 1 
Production (V-26-7-77), 162-64. 

Control on indiscriminate use of 
Antibiotics (11-16-6-77), 211. 

Cultivating and developing of 
Ayurvedic Plants and HeI'ibs in 
hilly region of Garhwal U.P, (V-
28-7-77). 111. 

Distribution of Imported Drugs 
thr;}ugh State Chemical and Phar-
maceutical Corporations (IV-
12-7-77), 69. 

Distrroution of Medicines through '\ 
Red Cross. (III-30·6-77), 85. l 

Enhancement of Export Replenish-
ment for certain Drugs (VI-
5_B-77)., 106.\' --_ .. ---------,,--.---_._-_. 
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. DRUGS AND MEDICINES-Contd. 
Exce1S Production of Bulk Drui9 

(V-t9-7-77), -63. 
Export of Quinine/Cinchona (VI-

29-7-77), 131-33. 
Financial Assistance to the Drug 

J!.xportf'rs to Import Essential 
Items (VI-2-8-77), 173-74. 

Fixing the Prices of Essential Drugs 
(III-28-6-77), 6B. 

Foreign Owned Drug Companies 
(V-26-7-77), 45--50. 

Huge foreign exchange remittance 
by the foreign drug companies -
(VI-2-B-77), 3S-ta. 

Import of Bulk drugs (V-26-7-77), 
122-24. 

Import of Canalised Drugs by a 
Bombay Finn (1II-1-7-77), 69. 

Import of Drugs and Production ot 
Allopathic Drugs (III-2B-6-77), 
91-94. 

Import of PericilIin from Farmaftn 
of Way (IJ--14-6-77), 115-16. 

Increase of drug prices by drug 
manufacturing companits (II-14-
6-77), 144-45. 

Investment in manufacturing of 
Allopathic and Ayurvedic Medi-
cines (V-I9-7-77), 105-06. 

Issue of Drug Licences to Doctors 
(V-28-7-77), 180. 

Manufacture of Bulk Drugs by Lar-
ger Drug Producers (II-21-6-77), 
116. 

Manufacture ot Indigenous Medici-
nes in Public Sector and by Co-
operatives (V-21-7-77), 1-11. 

'Manufacture of Spurious Himacy-
cline Capsules by MIs. Himco 
Laboratories, Sonepat (Haryana) 
(V-28-7-77). 73-73. 

Mismanagement and Dearth of Medi-
cines in Delhi Hospitals (IV-7-
7-77), 123-26. 

Multinational Corporations and Sub-
sidiaries Manufacturing Drugs 
(IV-12-7-77), 147-48. 

National Drug Policy (lI-14-6-77), 
147-48. 

DRUGS AND MEDICINES-Contd . 
Nationalisation of Foreign Firms and 

Abolition of Board Names of 
Selected Drugs (1-19.7-77), 43-44. 

Non·release of Quinine/Cinchona by 
the Central Government from 
their units at Tamil Nadu and 
West Bengal (V-26-7-77), 201-02. 

Offer of 20 per cent reduction in 
prices of Drugs by Drug Industry 
(lV-12-7-77), 154-55. 

Persons punished for Spurious Drugs 
(V-2S-7-77), 128. 

Practisin~ Modern Medicine by 
Practitioners of Indigenous Sys· 
tem of Medicines (II-I6-S-77). 61. 

Preventing the Rise in Prices of 
Drugs (II ...... 21-6.77). 103-04. 

Price Control on Medicines of com· 
mon USe (V-19-7-77). 41-42. 

Prices of Drugs 01-14-6-77),36-37; 
(V-19-7-77), 46. 

Prices of Essential Drugs (II-14-6-
77). 136-37 .. 

Problems faced by the Pharmacf'lI-
tical Industries, Bombay (V_26-
7-77), 61. 

Production of Bulk Drugs as recom-
mendd by HathI Committee (II-
14-6-77), 35-36. 

Production of Life Saving Antibio-
tics (VI-2-B-77), 176-77. 

ProductIon of Sub-Standard Drugs 
(lV-7-7-77). 98. 

Promotion of Indigenous System of 
Medicines· (VI-4-'8-77), 141. 

Proposal to set up a Drug Unit in 
West Bengal by llDPL (IV-12-7-
77). 155. 

Purchase of steptomycine sulphate 
from MIS. Pharmachlm, Rumania 
(VI-5-B-77), 63. 

Purchase of Tetracycline Hydro-
chloride from Bulgaria (VI-5-B-
77). 58, 59. 150. 

Reduction in the Prices of Drugs 
(V-19-7-77), 89-!IO. 

Replacing the existing pattern of 
production of Drugs (II-21-6-71). 
44-45. 

'----------- -------------- --------_./ 
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DRUGS AND MEDICINEs....c;.td. --DRUG pLANTS-Contd. 

Representations from Rajasthan for 
importing ~le8 fr~ _land 
(11·-16-6-77), 127. 

Shortage of medicines and accom-
modation in Malviya Nagar C.G. 
H.S. Dispensary (V-28-7-77), 91. 

Shortage of medicines in C.G.H.S 
lAspe.lsarlt!s (V 1-4-8-77), 222. 

Shortage of Polio Vaccine (VI-4-
8-77), 110-11. 

Stocks of 'Mis-Labelled and Mis-
Branded injections (V-28-7-77), 
7-16. 

Use of Placentas and Placental 
BlOOd· in Manufacturing Of certain 

Medicines (V-I9-7-77), 44. 
DRUG COMPANY(lES): 

Evasion of Taxes by Drug Firms of 
~hi (VI-29-7-77), 100-01. 

E.'I(cess production over Licensed 
Capacity by Foreign Drug Firms 
(11-21-6-77), 129-30. 

Foreign Owned. Drug Companies 
(V-26-7-77), 45-50. 

Irregularities by the Multinational 
Drug Companies (lV-12-7-77), 51. 

Issue of licence to multi-national 
drug firm against advice of MRTP 
Commission (11-21-6-77), 138. 

Role of Multi.national Drug Com-
panies (II-14-6-77), 184-85. 

Working cg Foreign Companies 
Manufacturing Drugs (lI-21-6-
77). 91·92. 

DRUG INDtJtSTRY: 
Leadership role to the PUblie Sector 

in Drug Industry (lV-12-7-77), 
141-44. 

Proposal to make Oru, Industry 
more productive (IV-!\-7-77), 
124-25. 

Research in Drug Industry en-14-
6-7'7), 108-09. 

DRoUG PLANTS: 

Hi.ttillll of Dru~ Units by shorta.t I 
of ttllW Materials (ll-21-6-77), 
74- .• 711. 

No Drug plant in MadhYa Pradesh 
(VI-2·8-77), Ill. 

Dry Dock for ships, Cochin Port 
(IlI-29-6-77,) 41-42. 

DRY FARMING (III-4-7-77), 82-
86. 

Training of Farmers on methods of 
Irrigation in Arid Areas and D'fY 
Farming (IV-1l-7-77), 62. 

World Bank Aid for Dry Farming 
Technology (IV-15-7-77), 117. 

DRUG FRUITS: 
Manipulating prices in Dry fruits, 

Cloves and Cinnamon (II1-1-7-
77), 104-05. 

Smuggling of Dry fruits, cloves and 
Cinnamon (III-t-7-77), 105-06. 

DRY PORT(S): 

Dry Port in Delh~ (IV-IS-7-77). 
1'19-80. 

Representation by Maharashtra fol' 
location of a Dry Port (IV-15 7-
77), 60. 

Settin, up of a Dry Port at Tugh-
lakabad, Delhi (11-17·6·77), 145. 

DUCCASWARI COTTON MILL: 

Closure of Ducc8swari Cotton Mill 
(1II-1-7 77), 71. 

DUltGAPUIt: 

Disparity in Pay Scales in VISL 
Bhadravathi and ASP Durgapur 
OV-14·7-77), 

Recruitment. In M.A.M.C. Duraavur 
(IV-6-777), 109.. 

DURGAPUR ALLOY STEEL 
PLANT (II1-23-6-77), 63-64; (VI 
-4-8-77), 188-89. 

Lack of orders from Railways for 
Ourgapur Steel Plant (tV-5-7. 
77), 113-14. 

Orders for stainless steel on Durga-
pur Alloy Ltd. (VI-4.S.77), 153· 
54. 

Power shortage in Durgapur Alloy 
Steel Plant (VI-4-8·77). 155-56. 

--~-'--'-'-'-""'-------'- ---- " ... ~- .. ----, .. - .,~_. __ .- _ .. - _ ... ------- ... _ .. _------ ..... '_._-_._.,,-_.,----
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DURGAPUR ALLOY SI'EIaL 
.PLANT--contci. 

Price of wheel set manufactured in 
wheel Uld Axle unit of Durgapur 
Steel Plant (IV-5.7-77), 90. 

Production of Special Steel in Dur-
gapur Alloy Steel Plant (VI--4-8-
77), 73. 

lteinstatement in Durgapur Alloy 
Steel Plant (VI-4-8-77), 155. 

Wheel Sets supplied at Subsidized 
Rates by Durgapur Steel Plant 
(IV~-7-77), 71-72. 

-DURGAPUa STEEL TOWNSHIP: 
Higher Secondary Education -. in 

Durgapul' S1eel Township (VI-4-
8-'17 ), 154. 

DYES AND CHEMICALS: 
i ... Rise in the prices of S\aple Dyes 
~ and Chemicals (IV-IS-7-77), 83-
: 84. 

E 
RNED LEAVE: 

Encalhment ot Earned Leave, (V~ 
22-7-77), 149. 

Encashment of Earned leave in 
Statesl'Public sector Undertaking 
(V-2~7-77), 168. 

, ARTH STATIONS: F\ 
Earth Stations in Country (11-16-

6-77), 1-'1. 
-;1 
:·1 

Use of Earth Station. for T.V. Pro-
grammes (,n~-&-77), 201. 

ST PAKISTAN: 
c East Pakistan DiBplaeed Persons 

Reha-billtated ih Perolkot (VI-I· 
8-77), 1~10. 

Sites of rehabilitation deserted by 
East Pakistan Refugees (V-25· '1. 
77), 2-'&1. 

, EAST TEMOR: 

,1.; 
Opposition to U.N. Resolution on 

Indonesian Aggression on East 
Temor (II-1S-6-77), 169_ 

EASTERN COALFIELDS LIMITED 
~. CII-22-fi-'17), 127-28 .. 

,\:1: Casual Labourer,s workmg against 
: - perennial jobs in Eastern Coal 

UmitecJ (V-27-7-77), 175-76. 

EASTERN COALFlmtDS LIMITED-
ccmtd. 

eoal permits by Coal Iadia LUnited 
and Eastern Coalftelds to non-
existent cooperatives (VI--I-8-
77). 25J.54. 

Conversion of Trainers to Appren-
tice in Eastern Coalfields Limited 
(11-22-6-77), 40-41. 

CorruptiOn in Eastern Coalftelda 
Ltd. (IlI-29-6-77), 61. 

Dis-satisfaction amongst. workers 
of Nirsa Mugma Zone of Eastern 
Coal India Ltd. (VI-3-B-'17), 211-
18. 

Method of Recruitment in Eastern 
Coalfields Limited (VI~8-77), 

175. 
Opebing of the Closed inclines and 

Quarries of Fakka, Kha. Shyam-
PUr of Eastern Coal Fields (V-
27-7-77), 52-54. 

Retrenchment, Dismissal at Em-
ployees by B.C.C.L. and Eastern 
Coal India Ltd. (V-27-7·77), 
63·64. 

Shortage of Drinking Water and 
Quarters in the Collieries of ECL 
(V-27-7-77), 44-45. 

Starting ot a quarry On the land of 
a .private person at Pithakiyari 
Eastern Coalfields limited (VI-3-
8-77), 212. 

ECONOMIC AID: 
Technical and Economic aid to Afro-

Asian countries (IV-14-7-77), 
133-34.. 

ECONOMIC COLLABORATION: 
Talks ItmOIJII India, Yuplavia and 

Egypt On Economic Collaboration 
(11-17-6-77), 47-49. 

ECONOMIC DEVELOPMENT: 
Development of Betul (V--20-7-

77), 94. 
Participation of Rural/Urban poor 

in the process ot economic deve· 
lopment (IV-13-7-77), 149-50. 

Techno-Eccm.omic Treaties with 
foreign countries tor Economic 
Development (11-16-6-77), 202. 
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ECONOMIC OFFENDERS: 
Economic offenders detained under 

COFEPOSA in qujarat (11-
17-6-77'. 218-17. 

Release of persons detained for 
Economics Offences (II-17·&-
77), 123·24-

ECONOMIC TIMES DELHI: 
Amount Ipent on Chief of Bureau 

of Delhi EcO'nomic Times v~it to 
U.S.A. (IV-8.7-77), 168.69. 

ECONOMY: 
Growth Rate in Economy (IV-

13-7-77>. 145-46. 

ECONOMY MEASURES: 
Measures taken to ensure economy 

in various ministries (II_I7·8-77), 
182-83. 

Result of Economy Measures (IIl-
1-7-77>, 120, 

EDAPALLY: 
Demands of Workers of Modern 

Bakeries, Edapally (lV-1l-7·77), 
78. 

EDIBLE OIL(S): 
Corporation fOr marketing of 

edible oils (VI-5-S-77), 85. 
Decision to increase the prices of 

Imported Edible Oils (VI-
29-7.77), 33-34. 

Export and Import of Edible Oils 
and Pulses (VI-29-7-77), HI40, 

EAport of Edible Oil, Oil·seeds and 
Oil cakes (11-17-6-77), 178. 

Import lice'nces for edible oil to 
MIs Godrej Soap Manufacturing 
Company and other eoncernS (V-
22-7.77), 213-15, 

Import of Edible Oil (II-17-6-77), 
254 (IV-S-7-77), 151-52. 

Licences fol' the Import of Edibl.-
Oil (III-I·7-77), 28-42. 

Memorandum from Delhi Vegetable 
Oil Trade Association (II-17-8--
77). 157-58. 

Misuse of Import Licences by Edi-
.ble 011 Importers (In-I-7-77), 
9-13. 

EDIBLE OIL {S)-Contd. 
Provision of Edible Oil fOr Maha-

rashtra state (IV-8-7-77), 174. 
Return of Imported Edible Oil b~, 

Vanaspati Factories (II-17-6-77), 
43. 

Rise in the Prices of Edible oils and 
. oil seeds (11-17-6-77), 153-54, 
S,T.C.'s decisiOn to raise the prices 

of Edible Oils (VI-29-7-77), 120. 
21. 

Scheme for distributing Edible Oil 
<to No-profit No-loss basis (II-
17-6-77), 161-62. 

Supply of Edible Oils to States 
(VI-29-7-77), 219. 

See also "Mustard Oil and "Vanas-
pati Ghee". 

EDUCATED UNEMPLOYED (IV-=. 
7-7-77). 1~112. 
Allotment of Petrol Pumps and Gas 

Agencies to Educated Unemployed 
(IV-12-7.77), 95-97. 

Jobs to Highly Educated Persons iIi' 
Delhi (IV-14-7-77), 63·64. 

EDUCATION: 
Acceptance of 10+2+3 system at 

Education by States (11-13-6·77), 
212-13. 

Admission to Preparatory Classes 
(V..-18.7.77), 104.05. 

Allocation for Education in Five 
Year Plan (III-27-6.77). 1815-86, 

Amount giVen to M.P. tor Educa~' 
tion (V-1-8-77), 111. 

Basic Education to Adult women 
(1I-20-6-77), 102. 

Committee for self-supporting sys-
tem of Education CUI-27-6-77), 
173-71, 

Committee to review Workers' Edu-
cation Scheme (V-28.7-77). 134-
35. 

Condensed course for promotion of 
Education among women (V· " .. 

18·7·77), 81-82. '.,. 

Conference on 100+2+3 system of 
Education (II-13-G-77), 78·79. 
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Education for Rural Development 

(V-25·7·m), 153-56. 
r Education for weaker sections of 

society (11-13-6-77), 197-99. 
. Expenditure on Primary, Secondary 

and Higher Educati(1n (V-25-7-
77), 124-25. 

Facility of Admission to Children 
Of Detenus (VI-4-B-77), 75-76. 

Grants to Tamil Nadu fOr Educa-
tion (11-20-6-77), 202-03. 

Higher Secondary Education in 
Durgapur Steel Township (VI-
4-8-77), 154. 

ImplementatiOn of 10+2+3 system 
of Education in states (II-
13·6·-77), 215·16. 

ImplementatiOn Pattern a',ld prob-
lem of 10+2 System (V-215-7-77), 
194-97. 

Indo-U.S. Sub-Commission on Edu-
cation (1lI-27-6-77), 65-66. 

Introduction of Co-operatives as a 
subject in Schools and Colleges 
(IV-15-7-77), 172-73. 

Job-oriented Education system (11-
20-6-77), 30-35. 

Job Oriented Higher Education in 
Rural Areas (VI-I-B-77>, 53-55. 

Medical education i'o Tamil Nadu 
(VI-t-8-77), 136. 

Memoranda from IndividualslInsti-
tutions of Maharashtra relarding 
Education Policy (11-20-6-77), 
60-61. . 

Memorandum on New Education 
Policy (II-13-6-77), 67. 

Mother . Tongue as medium of 
Instruction (IV-1l-7-77), 107. 

Offices and Godowns of Central 
Education Board (V-25·7·77), 
192-93. 

Pabel to Study Pool Reforms (II-
14-6-'77), 119. 

Postal Courses for M. A (VI-
1-8-77), 201. 

Primary Education (111-':27-6.77), 
156. 

Production of Text books (V-
22-7-77), 29-oM. 

Proportional Representation to 
Students from Weaker SeCtions of 
Society in Institutions for Higher 
Education (II-20.6·77), 151-(10. 

Proposal for change in 10+2+3 
system of education (II-13-6-77), 
2-10. 

Reduction in mileage of workers 
EducatiOn tours (III-SO-6-77), 
76-77 .. 

S.S.C, Exami'af . .• .10 under New 
Education System (V-25-7-77), 
68-70. 

Scheme to acquaint Primary and 
Secondary school teachers regard-
ing 10+2+S system of education 
(II-13-6-77), 194-96. 

Scheme to educate labourers (VI-
4-8· 77). 135·36. 

Students passed in Class X under 
10+2+3 system of education 
<VI-I-B-77), 64-65, 

Uniform Syllabus from 1st to Gra-
duate claSSes (V-18-7-77), 66-67. 

Working of Kashi Nagari Pracha-
rini Sabha <1II-27-6-77), 94. 

EDUCATIONAL ORGANISATIONS: 

Educational Cultural Social and 
Sports Bodies in the name of 
Netaji Subhas cha\1dra BoSe (VI-
1-8-77), 229. 

EDUCATIONAL INSTITUTIONS: 

Collection of Donations from Stu-
dents parents by Private Schools/ 
Educational Institutions (II-
20-6-77), 220. 

Educational and Social Welfare In-
stitutions rUn by Foreign Mis· 
sionaries (V-27-7-77), 135. 

Institution give't1 grants in Delhi 
(V-18-7-77), 200-1. 

Interest on Bank Loans to Educa-
tional Institutions (11-17-6-77), 
45. 



JOl SUBJECT IJItlBX 

EDUCATIONAL 
comd. 

INSTITUTIONS-

Reservation of Posts for Members of 
S.C and S.T. in Private Educa-
tional Institutions (II-20-6-77), 
B7-BB. 

Unrest in Educational Institutions 
(11-20-6-77), 77-78. 

EGYPT: 
Talks amOng India, Yugoslavia, and 

Egypt on Economic coUabo,ration 
(11--17-6.77), 47-49. 

ELECTIONS: 
Advertisements bv GOvernment De-

partments and Public U~der-
lakings during Parliamentary 
Elections (11-15-6-77), 179-BO. 

Arrangemen~s for Elections to State 
Asseblies (III-28-6-77), 131-32. 

Broadcasts and telepasts by Politi-
cal parties for Assembly Elections 
(II-22-6-77), 19--23. 
Bye elections (11-14.6·77), 1:~4. 

Candidates Election Expenses. (H-
2:-6-77), 61-62-

Collection of Funds for Electif>ns. 
(VI--3-8-77), 118-89. 

Corruption in Elections (II-14·6· 
77), 170-71.. 

Decision on granting right tfJ recall 
(VI-2-B-77), 169. 

Disparity in the number of voters 
in various Lok Sabha and ASSl!ln. 
bly Constituencies (IV-5-7-77). 
15-81. 

Election in Rajkot Parliamentary 
Constituency. (IV-2-8·77), 100-02. 

Election of Nagaland Assembly 
(I1I-28-6-77), 112. 

Election organiser of Congl es!! 
Candidate not allowed to ente~ 
Chittaranjan Township (VI-
2-1·77), 237·38. 

Election to Cantonment BOclI'ds. 
UV-13.7.77>, 181. 

Election to Lok Sabha and State 
Assemblies (V ...... 1i-?-77), 57-5B. 

Elections to Parliament and ~gis-
l~tive AssemblJes (VI-5-7-77> ' 
8'1 . 

ELECTIONS-contd. 
Election to Renaaining State. As-

semblies OV-5-7-77>, SS·B4. 
Elections to State Assemblies l!V-

12-7.7'/), 101. 
Enquiry about Riggin;: Of Lok Sabhll 

Poll <Ill-28-6-77>, 71.72. 
Expenditure-Frec_Elections -11--

14_6-77), 57·58. 
Expenditure incurred by Sone and 

Drama Division on Electioneering 
(lV-13.,-77), 124-25. 

Expenditure on atection of State 
Assemblies <111-28-6.77>, ¥6-H7. 

Expenditure on Lolt Sabha Electi.ons 
(11-21-6.77), 1-2 . 

Identification ot Voters during E!cc-
tions (VI-2-B-77), 169-70. 

InHow of foreign money during 
elections (V-20-7-7'l), 210. 

Influence of money in election 
nV-5.7-77), 74. 

Instructions to States to hold Elec-
tions to Local Bodies (V-IS-7-
77), 117.18. 

Invalid votes in Lok Sabha elec· 
tions (11-14-6-77), 123. 

Malpractices in Elections (11-014·6· 
77), 190. 

Memorandum regarding use of 
Publk Sector undertakings vehi-
cles by Canaress Leader tor Elec-
tion (VI-2-B-77), 48. 

Number of Votes polled in State 
AssembHes and Lok Sabha Elec-
tions <VI-2-B-77), 223. 

Practice of obtaining signatureJ or 
Thumb Impression of voters in 
Eleetions (IV-5-7-77). 47. 

PI'oposlll to make Exercise of Fran. 
chise Compulsol'Y (lV-12·7-77), 

92·93. 

Rigjing in Elections to State As-
semblies (VI-2-8-77), %38. 

Rigging:l1\ Lok Sabha E}ec·ionE. 
(VI-2-8.'17), 236.3.7. 

iuaing of Elections in SouLh Indi(,l 
(II-14-6·77), 13+-35. \ . _---- - ._._._.- .. ------. ---_ ... --=----
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ELECTION8-Contd. 
System tit Proportional Representa-

tiDn for Election to State Legisla. 
tres and Parliament (lV-5-7-77), 
WI. 

Use of Government machinery, 
vehicles and aeroplanes durlr,g 
elections (II-14_6·77), 96. 

Violence in Elections to Legis'ative 
Assemblies. (II1-29.6-77), 7-12. 

Debates 
Pre·Election Political situation in 

Jammu and Kashmir and reporte:! 
postponement of the Aaembly 
election (CA) (11-22·6.77), 2"e··· 
68. 

Reported death of BOnse pe!'lIOnll in 
BJhar as a result 01 poll clashes 
Ilrld police ftrinr on lOth June 1977 
(St) .(11--13·6-77), 245-47. 

ELECTION COMMISSION: 
Removal of Letter of B.L O. from 

FJectlon Commissions' File (111-
28-6-77). 129-:n. 

ELECTION PETITIONB 
Election PetitLons agkinst MemLel's 

ot Lok Sabha (V-19.7.7'1), IS'5· 
36. 

ELECTORAL REFORMS (In ·'!~·6. 
77), 47. 

Committee consituted on Ele.-tcrnl 
Reform. (V-28 .. 7.77), 110-61 

ELECTION TO COMMITTE1W;J: 
Advisory Committee for Nati(mIII 

Cadet Carlls (U!-29-6.77). 187.88. 
Advi!101'y Council of D.D.A. (UI-

2~_8-77), 229. 
All India Council for Technklal 

Education (111-27.6-77), 2:~O_~1. 

All India Institute of Medical Ser· 
vices (III-23·6-77), 184-85. 

Cardamum Board (IILr-24.6.77), 204· 
05. 

Central AdviSOry Board of Asehaeo-
logy (II-20-6.77), 2Z5·26. 

Central Advjsory Board o.f lIIuse-
u-rns (II-20.S-77), 225. 

---_.----_._---
ELECTION TO COKMlTTEE(S)--
C01Iid. 

Central Silk Soard (111-1.7.77), 
188. 

Coffee Board (IIH4-6-77), 204-
Covi Board (II-22_8-77), 2u6. 
Committee on Official Lan.uales 

(11-22.6·77), 205·06. 
Committee on Public Undertaki11ls 

(IV-1-7.77), 3. 
Committee on the Welfare of SC~1e

duled Castes and Scbeduleo Tribll!1 
(tv-8-7.77), 4. 

Council of the Indian Institute of 
Science, Bangalo'.'e (111-2'1.6-;: ). 
231. 

Council under Institute df Technology 
Act, 1961 (II-20-8-?7), na. 

Court Of the Univetltty of OOhi 
(11-20..;6-77), 224. 

Estimates Committee IIV- ;'-'1-77), 
1. 

General Council of I"'ldian School at 
Mmes, Dhaftbad (III-·27 _8.771, 
232. 

Indian Council of Agric\.i!tufa 
Research (III- 2'/.6-77), 229-,,;0. 

Indian Nursing Colleg~ '111- ::.. !i.7i) 
185. 

Marine PTOducta Export Development 
Authorlty (III-1-7-',7), 16&. 

National Shipping B.:, .. rd (II-2:.!.II. 
'17), 204-05. 

~ational Welfare B')8rd for Sea-
farers (111-29.6_7', J, 187 

poat-".aduate Institute of Medical 
Education and Research, Chandl-
garh (nI-23.6.77), 185.86. 

Public Accounts Committee (lV-
9_7-77), 1·2. 

Rajghat Samadhi Committee (11-
ZO-6~77), 223..24. 

Rubber Board (III-24-8-77>, 205. 
Tea Board (III-24..8.77), 208-04. 

Tobacco Board (111-1·7·77), 188. 
ELECTORAL ROLLS; 

Revision of Elel:tOl'al Rolls in ADdhra 
Pradesh (IV-12·7.77>, 135. 
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ELECTRIC CONNECTIONS. 

Refund of Security money for elec_ 
tric connections. (V-18-7-77), 
59_60. 

ELECTRIC MOTORS: 
Price Of Electric Motors: (IV-13-

7-77), :nO-ll. 

ELECTRIC WIRES: 
Electric wire Manufacturing factory 

(V-27-7_77), 167-68. 
Factories manufacturing electric con-

ducting wire (V-27_7-77), 168. 

ELECTRICITY: 
Annual Consumption of electricity 

in Punjab, Haryana, Delhi and 
UP. (V-20-7-77), 138-40. 

Breakdown in the Supply of Electri-
city in the Country (V-27_7-77), 
39-40. 

Consumption of Electricity for Agri-
cultural, Domestic and Industrial 
Purposes. (V-20-7.-77), 116. 

Cost of Power Generation. (V-20. 
7-77), 64. 

Damodar Valley Corporation. (V---
20_7-77), 202-03. 

Payment of electricity char,es b; 
farmers. (IV-13_7-77), 104. 

Requirement of Electricity for Agri-
culture and Irrigation in Bihar. 
(V-20-7-77), 107-09. 

Shortage Of electricity in North 
Bengal. (1lI-29_6-77), 71-72. 

Supply of Electricity for DomMtic 
USe (IV-IL7-77), 108. 

Supply of Electricity for domestic 
USe (V-25-7-77), 278. 

Supply of Electricity of Hindustan 
Aluminium. (VI-3·8·77), 54-55. 

UnUorm rates for Inter-State Ex-
change of Power. (V-20.7-77), 
40. 

Uniform Tar1ft' Rates for Electricity 
In EIouthern States. (IV-13_'1-77), 
1'78 

Debat~ 

Power crisis in Delhi due to agita-
tion by employees of D.ES.U. 
(Matter under rule 377), VI-4-8-
77), 289. 

Power Sheddin& in Delhi and clo 
sure of Unit No. I in Badarpur 
Thermal Power StatiOn (St) (Il-
22_6_77), 347-50. 

See also "Power" 

ELECTRICITY EMPLOYEES: 
Strike by Electricity Employees. 

(V-20-7-77), 142_ 

ELECTRICITY PLANTS: 
Setting up of Electricity Plants by 

Export-oriented industries (VI-
3_8-77), 47-48. 

ELECTRIFICATION: 
Cost on Electrification of Sabarmati 

Virar Railway line. (VI-2_8-77), 
226. 

Electrifl.cation of Adra-Kharagpur 
line (South Eas~rn Railway) 
(IV-12·7-77), 128-29. 

Electrification of Backward Areas in 
Rajasthan. (V-20-7-'77), 91. 

Electrification of Villages. (IV-13-7-
77), 176-77. 

Progress Of Electrification in states 
and Union Territories. (n-15-8_ 
77), 51-54. 

ELECTRONICS COMMISSION: 
Grants in aid to Electronics Com-

miSSion (V-20-7-77), 142. 

Grant of licences by Electronics 
Commission (V-27_7-77), 99-102 

ELECTRONICS CORPORATION OF 
INDIA LTD: 

Investment in Electronics Corpora-
tion of India Ltd. (VI-3_8-77). 
114_15. 

Sale of Imported Picture Tubes to 
T.V. manufacturers by Electronics 
Trade & Technology Development 
Corporation (IV-13-7-77), 69-
81. 

ELECTRONIC EQUIPMENT: 
Electronic Equipent for Telephone 

Exchanie (IV-I4-7-77), 50. 
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Electroni<:s Industries in Kerala 
(VI-3~8-77), 87. 

Eleeronics Industries in West Ben. 
gal (IV-13·7.77), 184. 

Electronic Instruments with Agri-
cultural Universities (II1-4~7-
77), 157-58 .. 

Licences for manufacture of Electro. 
nics Items (VI-3-B-77), 186. 

ELECTRONICS RESEARCH LABO-
RATORY(IES) : 

Electronics Research 
in Andhra Pradesh 
77), 113-14. 

Laboratories 
(m-29~6-

ELECTRONICS TRADE AND TECH· 
NOLOGY DEVEL0PMENT COR-
PORATION: 
Import of Picture Tubes by ETT~ 

DC (V-27-7-77), 144. 

ELEPHANTS: 
Steps to save elephants and. Rbino-

cer03 in the country (111-27-
6-77), 135-36. 

EMBANKMENT: 
Construction of Embankment from 

Badlaghat to Paharpur (V-25-7-
77), 236-37. 

Construction 
Katihar. 
43. 

of Embankment in 
(III-27-6~77), 41-

Gogri·Naryanpur Embankment (Vr-
.25-7-77), 235~36. 

EMBASSIES: 

Publication Periodicals by Foreign 
Embassies in India (V-27·7-77), 
21B-19. 

EMBEZZLEMENT: 

Embezzlement in Department of De· 
fence Cash Accounts and Depart-
ment of Stores (VI-3-B-77), 
186~87. 

Embezzlement of funds in ihe trea-
sury of Central Excise (Collecto. 
~~~ Delhi (VI-5-8-77). 229. 

EMERGENCY: 
Ad hoc appointments of Doctors in 

Northern Railway duling the 
Emergency (V-26~7-77), 177. 

Agitation' launched. against the Im-
position Of Emergency (II-22-
6-77), 110. 

Allotment of Land to Societies 
during Emergency in Delhi (III-
4·7·77), 4-11. 

Amount donated by Nationalised 
Bankt during Emergency (V-
22-7-77), 177~78. 

Appointment of Class III Bnd IV 
staff during Emergency in Allaha~ 
bad Division (Northern Railway) 
(VI-2-8-77), 147. 

Ban on screening of Films after 
Emergency (11-15-6-77), 102-
03. 

Broadcast of Talks in support of 
Constitutional Amendment dur-
ing Emergency (VI-3-B-77), 
)20. 

C.B.!. and Judicial Inquiries 'again-
st Excesses Emergency (11-22-
6~77), 179-80. 

CPI (M) workers arrested and 
killed during Emergency. (II-
15-6~77), 161-62. 

Collection of Data on Torture Cases 
during Emergency (IV-B-7-77), 
33. 

Committee on Turman Gate Inci~ 
dent3 (V-27-7-77l. 11-24. 

Commission to enquire into the 
Role played by Government Offi-
cers during Emergency (V-27-
7-77), 93-94. 

Commission to enquire into trans~ 
fer of Judges during Emergency 
(VI-2-8-77), 93. 

Complaints of 
Emergency 

Excesses during 
(II-15-6-77), 138. 

CompUlsory Retirement in Cochln 
Port during Emergency (IlI-29-
6-77>, 145~46. 

Construction of one member com-
mittee on misuse of ma..s media 
during Emergency (II-15-6-
77), 99-101. 
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EMERGENCY-Contd. 
Cov.!!' jobs entrusted toofticers dur-

ing Emergency. (VI-3.s-77) , 
(111-29-6-77), 143. 

Creation of bi,Jber posts im Door-
darshan during Emelgency (VI-
3-S-ii>. 39-30. 

DISIR detenus prosecuted during 
Emergency_ (Ul-2tJ-6-7'1), 77-
78. 

Delegations sent abroad to cam-
paign in support of Emergency 
( VI--4-S-77), 258-59. 

Dismissal of Government Employ-
ee:; during Emerge:lcy (11-15-6-
77), 143-44_ 

Dismis, al of Otllt-ials from BARC 
duri.lg Emergency (IV-6-7-77l, 
77_ 

Employees of Railway Workshop 
retired, suspended and promotion 
withheld during , Emel'jency. 
(VI-3-8·77), 53·54. 

Expenditure Incurred on 20 + 5 
pOint programme pubUcity and 
publication of Literature during 
Emergency. (lII- 29-6-77), 
119. 

Expenditure iDCUl'hd onpubliclty 
alainst banned orpnisation and 
apinst Jayaprakash Narayan's 
movement tor democracy (II1-
29·6-77), 118-19. 

Expead.lture on yi.;iti of Former 
Prime lI4inkter during Emergen-
cy (lV-6-7-77>, 121. 

Extension of Services to Teachers in 
Delhi durin, emergency (VI-
1-S-77), 270_ 

Harassment of Employees of Bha-
bha Atomic Research Centre duro 
ing Emergcn;:y (IV-6-6-77), 66. 

Firing by Army during Emergency 
(V-2o.;7.77), 105_ 

I 

1 Increase in ('rime rates in the coun- I 
try after lifting of El'l\I!rgency 
(II-15-6-77), - I 

lrrelularities in Appointment of I 
E'tatiM Directors. A!lft1tant Sta- I 
tion Directot"3 and Producers in I 
AIR and T.V. during Bmerlency. 
(IV.· -6-7-77), 11'. 

EMERGENCY-ContcL. 
Journalists disaccred:ted Oll political 

,rounds durin, Emer~ncy (11-
15-6·77), 157-68. 

Lethl Charge in Jails dudn& Emer-
gency (II-22"6-7'1), 1l4·1~. 

Laws Passed durini Emereency OI-
101-6-77), 180-81. 

Manlpulution in Consumers 
illciex d~rinG Emergency 
30-6-77), 62. 

price 
(Ill-. 

Members of Parliament under Deten-
tion durin, the Emergency (V-
27-7-77), 212-16. 

Memoranda with regard to exce!lSes 
In sterinsatlon dllrinaEmer.ency 
(II1-23-6-'77), 120·21. 

NaxaJlt~s killed i:l alleged -encoun-
ters during Iilmergency <I1-
15·6-77), 17'1-78. 

New poats created in J4inisteries 
during Emergency (VI-29-7-77), 
121-22. 

Newtl item "Many Innocents Tor-
tured in Kerala Jails" (11-15-
6.77), 135. 

Number of peMlons IltcrHised dur-
ing Emergency (1I-16-6-77), 
... 

Number of Plane.. Hijacked during 
Emergency (III-I-7-77), 99. 

Orders tor Arrests and Release of 
persons (IV-13-7-77), 1-8. 

Participation of Judges In Seminans 
01' Symposiums on Emergency 
and the Constitution (42nd 
Amendment) Act (111-28-6.77), 
52. 

Pass-ports 
Emergency 

Impounding during 
(II-16-6-77>, 74. 

Pension to Dependents of Detenus 
died in Jails or during Parole 
(lV-5-7-77), 16. 

Person.; detained in Raja'3than dur-
ina Emergency (lV-13-7-77), 
146-.7. 

PerlOns dismis.;ed and compulsorily 
retired in DTC during emergency 
(lV-6-7-77), 59. 

Pepamtion ot docuraents in lupport 
of In*'nal Darcer (Vol. IV-13-
7-17) I 8-1~. -----------------



EMERGENCY-Contd. 

Preparation ot Photos by Photo Divi-
sion dUl'ing Emergency (V-27-7-
77), 103-04. 

Probe into excesses committed dur-
ing Emergency (11-15-6-77), 161' 

Produ~tion of coal ill Patha Khera 
during Emergency. (11-22-6-
77), 84-<:15. 

Property of ar,,,niaatioDB seized 
during Emerjency. (IV-13-7-
77), 185,,;86. 

Publicity material bl'ou,h.t Out by 
DAVP dul'ing emergency. dV-
13-7-77), 167-68. 

Reinstatement of Central Qovern-
ment EmpLoyees. (Vr-3-B-77), 
173-74. 

Reinstatement of Employees . (U-
22-6.77), 131·32. 

Reinstatement of Employees arrest-
ed under D.I.R. dW'ing Emergen-
cy. (11-22-6-77), 129-30. 

Reinstatement of Employee,:; in Pub· 
lic and Private Sector. (lIl-
23-6·77), 115-16. 

Reil1>.>tatement Of Government em-
pl,oyees retired during emergency. 
(II-15-6-77), 124. 

Reinstatement of Government s~r

vanta whose services were termi-
nated under MlSA and DIR (11-
22·6·77), 49. 

R!.!insta'ement of NDMC Employee!! 
Suspended during l!.mcrgency. 
(II1-29-6-77), 63-64. ' 

Release of persons detained during 
Emergency. (II-15·6-77)fl 15-
24. 

Reque-,t made by Reserve Bank of 
India Officers A,sociatiol1 regard. 
ing appointments done during 
Emergency (JV-16-7-T'7),. 183. 
84. 

Restoring of Accreditation of Cor-
respondents during Emergency. 
(11-22-6-77), 121. 

. Review of cases of Victimisation of 
Teachers, PrinciPals/Profeslors 
m-20-6-77), 1-7. 
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EMERGENCY-Contd. 
!'{eview of Emergency Caoes by In-

dependent Inquiry Committee (VI-
4-8-77), 76. 

Role played by 
Nidhi during 

29-6.77), 137_38. 

Gandht Smarak 
Emer,ency (II-

Sterilisation during Emergency (VI-
4_8_77), 182-83. 

Sterilisation Operations during 
Emergency (m-21-6·77), 73 .. 74. 

Suicide by an individual at Wardha 
against imposition of Emergency 
<II-IS.S_7'1), 142-a. 

Suspension of Exhibition Of Film 
during Emergency (V-20-7-77), 
74_75. 

Teaehers and Students of Univer_ 
sities arrested during Emer,ency 
(IV-6-7-77), 51. 

Teachers SUlpended dw"iIlC £mer_ 
gency (II-20_6-77), 1~-43. 

Torture of persons during ]!)mer. 
gency (lV-S-7-77), 39. 

Transfer of <f.1icers durine Emer_ 
gency (IV-5_7-77), 121. 

Tranafer of officers 
after Emergency 

89. 

out of Delhi 
(lV-I3-7_77), 

Value of Smuggled goodJ Rized 
during Emergency (IV-IS-7_77), 

29..30. 
Victimisation of MecUeal and Sales 

Representatives during Emer-
gency (V-28.7-77), l2O. 

Victimisation of perllOll8 in Andhra 
Pradesh during Emergency (V-
ZO_7"77), 183. 

Violation of Delhi Master Plan (VI_ 
1-8_77), 52-54. 

Workers Dismissed dl.U'ing Emer-
gency (II-16_6_77), 227. 

Debates 

Alleg7d Lathi Charge in Tihar Jail 
during Em:?rgency (st) (Vr ..... S-B. 
77), 55-58 . 

Probe into Atrocities committed 
during Internal Emergency (Rea.) 
(1II-24_6.77), 276--835-

.. -... --~-~---.,.- ... _._---- .. -.. - ... _-- .. - ._-- ---- - . -_. -.-- - -- - - - '----
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EMERGENCY -Contd. 

Publication of a Photostat CoPy of 
a MlSA Warrant dated the 26th 
June, 1975 issued by the then 
Deputy Commissioner of Delhi 
(St.) (VI-8-8-77), 51-55. 

Report·.d clearance of 8ub..atandard 
engil.ea for MIGs during Emer_ 
gent! (Under Rule 377) (VI-
29-' ·77), 290-93. 

Subversion of Democratic norms by 
the Former Prime Minister (Res.) 
(IV-B-7.77), 271-33B. 

White Paper on Misuse of Mass 
Media durini Internal Emer-
gency (M) (VI-B-B-77), 120-70. 

EMERGENCY 
OFFICER(S): 

" COMMISSIONED 

Absorption of Emergency Commis. 
sioned officer. in RPF and CRP 
(IC--5-7·77), 61.62. 

Emergency commissioned officers in 
public sector undertakings (VI-
5.B.77), 110. 

EMERGENCY EXcEssEs: 
Commission to probe into the Deaths 

of Detenu8 in Police Custody (Il-
22-6·77), 27--31. 

Excesses in IJIIS)lementation of Fam!. 
ly PJanning Programme (nI-
23·6-77), 17'-75. 

Memorandum on Excesses Commit. 
ted in Madhya Pradesh (UI-29.6. 
77), 115. 

News item "Tourtured for fake 
Confessions" (II-15·6-77), 35. 

Probe into excesses committed fur. 
ing Emergency (11-15_6-77), 161. 

Reinstatement 01 Employees in In· 
dustrial Undertakings by State 
Governments (Ill-23.6-77), 59.60. 

EMIGRATION: 

Restrictions on Emigration of Ex· 
perts (IV--6.7-77), 55. 

EMPLOYEES PROVIDENT FUND: 

Employers' Contribution in EmP. 
loyees Provident Fund (III-30-6-
77), 18.100. 

EMPLOYEES PROVIDENT FUND-
Contd. 

Non_deposit of employees' Provident 
Fund by Companies in A88am 
(II1--30-8-77), 67. 

P.F. outstanding against Employers 
("--28_7.77>, IB0--88. 

See also "Providend Fund". 
EMPLOYEES PROVIDENT FUND 

ACT: 
Extension of EPF Act to Establish· 

ment Employing ten or more Per-
sons (Vl-4.B.77), 111·12. 

EMPLOYEES PROVIDENT FUND 
ORGANISA'l'ION: 

Construction of Central and Regional 
Ctlice BuDding of E.P.F. Organi-
sation (V-28.7.77), 171.72. .. 

EMPLOYEES PROVIDENT FUND 
SCHEME: 
Loss incurred by E.P.F. Scheme and 

P.F. Outstanding against Emp-
loyees (IV--7.7.77), 128·29. 

EMPLOYEES STATE INSURANCF 
CORPORATION: 
Demands Of Employees of ESIC 

(II-23-6·77), 137. -Expenditure on Foreign Tours of 
Director.General of ESJC (11--
16.8·77), 109. 

Setting up of E.S.I. Hospital at 
Jagatdal (W.B.) (V-28-7.77), 
114·15. 

EMPLOYEES STATE INSURANCE 
SCHEME: 
Acquisition of Land under ESIS in 

Katihar (Bihar) (V-21.7_7'1), 
127-2B. 

Arrears of ESIS in Assam (111-
23-6.77), 129.30. . 

Coverage of Agricultural Labour 
under ESI Scheme (V-21.7.77), 
3B. 

Exemption from ESIS to clerka in 
Delhi Cloth Mill (III--23-6-77), 
128-29. 

Sanction of amount to patients of 
Maharashtra, under .Employees 
State Insurance Scheme ("-
28-7·77), 126·27. ----.-..:.....-- ------
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EMPLOY'O:Ift': 

Concell·dana for giving employment 
to stAff'S Chlldren ot State Bank 
of India eV-22-7-77), 195-81. 

Crash I1l!heme for rural employ-
ment (II-13-6-77), 136-37. 

Employment in the Proof Experi-
mentnl Establishment (V-27-7-
77), 230. 

E)npl.oyment ot Local Staff in 
I,P.C.L. and O&NGC in Gujarat 
(IV-12-7-77), 136-37. 

EmplOyment potential Industries 
(V--20-7-77), 133. 

Employmtnt to Agriculturists, Edu-
cated unemployed and new entre-
prent'urs with the help ot na-
tionul~3edbanks (VI-5-S-7?), 
122. 

Prospe::ts of employment as a re-
sult 01\ ,Proposed economy in 

Gov-.Jrnment Departments (III-
24-6.77), 86-S7. 

Re~ognition of right to work and 
full employment 8S Fundamental 
Right 011-30-6-77). 86-87. 

Regional imbalances in Employ-
ment (IV-13-7-77). 73-74. 

Restrictions on persons seeking 
Employment abroad (lV-H-7-
77), 131-32. 

EMPLOYMENT EXCHANGES: 
Regulation" requiring employers to 

sl'ek Assistance of employment 
... ych8nges in Recruitment (11-
16-6-77). 225. 

ENEM,{ PROPETY: 
Rl'fllgee properties declared as 

er emy property by Bangladesh 
Government (V-28-7-77), 170·71. 

ENEM Y PROPERTY ACT: 

Proposal to repeal Enemy Property 
Act, 1966 (IL-17-6-77), 50-51. 

ENERCTY: 

COllf1uT"Jlption of energy in the 
c( un try (V-20-7-77), 169-70. 

U.S. ('ooperation for Development 
of Energy in India (IV-13-7-77), 
16-1-65. 

ENF01'.CEMENT DIRECTORATE: 
ActiO') by Enforcement Directorate 

against individuals/Firms/Com-
panies (V-22.7.77), 200-01. 

Raid (onducted regarding photostat 
copy of Bank Draft (V-22-7-77), 
224-~5. 

ENGINEERS: 
Depart"llental promotion of Eng-

ineers in CPWD (VI-I-S-77)" 
206. 

Executive Engineers in C.P.W.D. 
officiating in the Grade for more 
ineers in CPWD (VI-I-8-77), 
54-56. 

Foreign Countries seeking Afsis-
tance of Indian Engineers to build 
their Reflnerie; (IV-12-7.77),· 
167-6B. 

Garrison Engineers in M.E.S., Banga· 
lore (V-20-7-77), 219. 

Officiating Assistant Engineers, 
Class II (III·-27-6-77), l1S. 

Spectal Pay I Allowance for 
intending Engineers and 
tive Engineers, CPWD 
1-8-77), 100. 

ENGINEERS INDIA LTD.: 

Super-
Execu-

(VI-

Areas of Work assigned by I.O.C. 
to Engineers India Limited (1I-
21-6-77), 17-20. 

Employees in different offices of 
E.I.L. (V-26-7-77), 155-58. 

Employment Policy of Engineers 
India Limited (VI-2-8-77), 59. 

ENGINEERING COLLEGES: 

Admissions in Engineering Colleges 
OV-1l-7-77), 73. 

Engineering College and Univer-
sities (lV-U-7-77). 66. 

Increase in number of Seats in 
Engil1eering College in Maha-
rashtrll (IV-1l-7-!77), 43. 

ENGINEERING FIRMS: 
Availability of Imported Material 

to Engineering Firms from STC 
(lV-B-7-77), 106. 
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ENGINEERING GOODS: 

Incl!!ntiverj for Lxport of Engineer-
ing Goods (VI-29-7-77), 153-'54. 

ENGINEERING GRADUATES (V-
18-7-77), 128-26. 

ENGINEERING MATHEMATICS: 
Preparation of Book on Engineer-

~ng Mathematics by U.T" Delhi 
(V-18-7-77), 65-66. 

ENTRE.PRENEURS: 
Finandal Assi. ... tance to entrepre-

neurs in Gujarat (IV-13-7-77), 
161-62. 

ENVIRONMENTAL POLLUTION 
(V-lS-7-77), 129-30. 

EPIDEMICS: 
Epidemics in Janakpuri, New Delhi 

(II-23-6-77), 125-26. 

EQUITIES: 
Equities held by erstwhile Prime 

Minister and Members of her 
Family in Companies (Il-14-6-
77), 135-36. 

Shar-es held by Birla Group in 
Bu'Jiness Institutions in Foreign 
Countries (V-19-7-77>, 78-79. 

ERODE: 
Erode RaHway Station (111-28-6-

77), 74-75, 

EROSION: 

Scheme to protect N arainpur Area 
from erosion (11-20-6-77), 130-
31. 

ESPIONAGE: 

Involvement of officers in Supply 
of Secret Documents to Foreign 
Diplomats (11-15-6-77), 86. 

ESSENTIAL COMMODITIES: 

Decline in the prices of Vanaspati 
Ghee and other essential com-
modities after assurance by 
Traders (IV-S-7-77), 55.56. 

Dharia Committee Recommenda-
tion3 ReJfardlng Improved Supply 
of EuenUal Commodities (III-
1-7-771, 74-U. ---

-------_., .... _------_._--_._--
ESSENTIAL COMMODlTlES-Contd. 

Discrimination in the distribution 
of Essential Commodities (IV-
15-7-77), 83. 

Incentive to Cooperative Societies 
to bring improvement in cliBtri-
bution of Essential Consumer 
Gooc!., (V-22-7-77), 159. 

National Public Distribution Policy 
(V-22-7-77), 187. 

Per Capita Consumption of Essen-
tial Items (V-27-7-7n, 89-74, 

Proposal to ban tl~e export of es-
sential commodities (IU-24-6-
77), 91. 

Rise in the prices of E&:>ential Com-
modities (U-17-6-77), 21-2i. 
(VI-29-7-77). 179-80. 

ScarCity of Essential Commodities 
(11-17-6-77), 65-66. 

Setting up of a separate authority 
to check blackmarketin, and 
hoarding of Essential Commodi-
ties (VI-29-7-77), 213. 

Supply at Essential Commodities 
to Fair Price Shops CIl-17-6-77L 
239-40. 

Survey in Pelhi to ascertain the 
prices of E'3sential Commodities 
(V-22-7-77), 67-68. 

E~SENT1AL OIL: 
Extraction of Essential Oil from 

Plants (lV-6-7-77), 40. 

ESTATE DUTY: 
Simplification of procedure and 

Rules for Collection of Estate 
Duty (lV-B-7-77), 133-34. 

ETAWAH: 
Setting up of Radio Station and 

T.V. Centre in Etawah (II1-
29-6-77), 120. 

EUROPEAN COMMISSION: 
Visit of Vice-President of Euro-

pean Commission in Chlrge of 
External Relations (lV-14-7.77), 
119-20. 

EUROPEAN ECONOMIC COMMU-
NITY: 
Exports to EEC and Western 

Countrie. (V-22-7-77), 1'115. ----------_._--
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for Collection of Excise Duty on 
Single- Point (IlI-'-1-7-77J, 110-11. 

Debates 
Reported curbs on imnort of Indian 

Textiles impQaed by European 
Economic Community (CA) (V-
20-7-77), 226-40. 

EVACUEE PROPERTIES: 
Extension of date of submission of 

applications for claims of com-
pensation for properties (IV-
15-'7-77), 189-90. 

Settlement of Claim:; of 
J!hricted from Uganda 
4-8-77), 20-24. 

EVACUEE PROPERTY ACT: 

Indians 
(VI-

Repeal ot Evacuee Property Act 
(11-13-6-77), .r55-56. 

EVANGELICAL BODIES: 
Evangelical Bodies 01 foreign Ol'i-

gin registered in India (VI-
2-B-77), 143. 

EXAMINATION(8) : 
Age limit for appearing in I.A.S. 

and allied services examinations 
(V-27-7-77),97-"98. 

Assistant Grade Departmental 
Limited Competitive Examination 
(VI-3-B-77), 1406-4fi. 

Changes in Delhi Higher Secondary 
Examination papers (II-20-6-77) 
215-16. ' 
Examination for the posts of Ins-
pectol\3 - held by Collector of 
Central Excise (VI-5-B-77), 
217-18. 

Examination By.tem in Schools and 
Colleges (II-13-6-77), 154-55. 

Medium in UPSC Examination 
(V-20-7-77), 109-10. 

EXAMINERS: 
Appointment ot Examiners in MI 

Directorate (V-27-7-77), 133-34. 
EXCHANGE RATE: 

Exchange rate between Rupee and 
Rouble (VI-17-8-77). 75. 

EXCISE DUTY: 
Demand from All India Non-fer-

rous Metal Industries Association ------------- -- . 

Excise Duty on Aerated Water 
(VI-29-7-77), 64-66. 

Excise Duty on Auto Ancillaries 
(VI-3-8-77), 76. 

Excise Duty on Caprolactum (IV-
1'5-7-7'1), 193. 

Excise Duty on Ci,arettes (IV-
15-7-77). 88-89. 

Excise Duty on Films (V.--22-7-77). 
101-02. 

Excise Duty on Hand-pressed 
priDted tins (VI-5-8-77), 41-42. 

Excise Duty on Hand-toea (V-
22-7-77), 170-71. 

Excise Duty on Khandsari (IV-
15-'1-77), 90.-92. 

Excise Duty on Nylon Thread 
(II-17-6-77). 170. 

Excl~e Duty on Snuff (VI-5-8-77J. 
112, 201. 

Excise Duty on Sugar (VI-29-7-77), 
208-12. 

Excise Duty on Timber (VI-
29-7·77), 43-44. 

Exemption from Excise 
New Industrial Units 
77), 50-51. 

Duty to 
(III-I-7-

Loss of Excise Duty on Cement 
(V-27-7-77), 90-91. 

Merger of Sales Tax with Excise 
Duty (IV-15-7-77), 126. 

Payment of Excise Duty by Stain-
less Steel Re-rolling firms (IV-
15-7-77), 70-71. 

Replacement of ~ ... le8 Tax by Ex-
cise Duty (V-22-7-77), 149-'51}. 

Replacement of Sales Tax by Single 
Point Tax IExcise Duty at the 
sOUrce of production (IV-lS-7-
77), 149. 

RepJ'83entation regarding imposi-
tion of Excise Duty on Mechani-
cal and Battery Operated toys 
and PVC Dolls (V-22-7-77), 
155-58. 

Photographic Exhlbition on 90 
.Years of Congress Historv (V-
25-7-77), 184-65. . 
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EX-MINISTERS: 
Ex-Ministers Bank Accounts Ab-

road (V-22-7-77). 181-83. 

EXPORTS: 
Abolition of Service . charges col-

lected by the Barytes e~rters 
(lV-IS-7-77), 88. 

Ban on Export oi Mang0e3, Onion 
and Potato (VI-5·8-77), 105. 

Ban on export of vegetables and 
meat tu Gulf Countries (II-
17-6-77), 198-99. 

Birds st!nt Abroad (IV-1l-7-77), 
196. 

Consignments sent to USA (IV-
15--7-77), 194-96. 

Dt'Cision on Quantum of Sugar Ex-
ports (IV-I5-7-77), 111-12. 

Declines in Engineering Exports 
from West Bengal (VI-29-7-77) 
255. ' 

Decline in the Export ot Manga-
nE);e Ore (II1-24-6-77) , 165-66. 

Demand ot Indian made goods in 
Japan (III-I-7-77), 104. 

Export and Import (lV-15-7-77), 
231. 

Exports and Imports during 1977-78 
(V-22-7-77), 197-98. 

Export and 
Poultry 
129-30. 

Import 
Stock 

of Pureline 
(V-22-7-77), 

Exports and prices of sugar UIl-
4-7-77), 140-44. 

Exports by Coca Cola Company 
(IV-1S-7-77), 2Z5-26. 

Exports by Maruti Limited and itll 
Allied Concerns (111-1-7-77), 
51-52. 

Export Development Plans from 
States CIV-8-7-77). 118-10. 

Export Drive (II-17-6-77), 192-93. 

Exports during 1976-77 and 1977-78 
(III-24-6-77), 81-82 .. 

Export.l during· 19'17-78 
15-7-"), 157·58. 

(IV-

EXPORTS-Contd. 
Export Facilities for' the Goods 

Manufactured by Cottage Indus-
try (III-24-6-77), 195-98. 

EXports from Calcutta Port (IV- ,. 
8-7-77), 104-05. . 

Export/Import of Cast Acrylic 
Sheets (IV-8-7-77), 6'5. 

Exports made by Minerals and 
Metals Trading Corporation (IV-
15-7-77), 139--46. 

Export of Auto Tyres (VI-3-8-77), 
51. 

Export of Barytes (V-22-7-77), 
127. 

Export Of Bhagalpuri Silk (lIl-
1-7-77), 80-81. 

Export of Bidis (V-22-7-77), 
79-82. 

Export of Carpets (V-22.7-77), 
77-78. 

Export of cal·pet.J frorr. Shahjahan- ~ 
pur (UP) (V1-5':'8-77), 86. 

Export of cashewnuts (nI-24-6-
77), 150-52. 

Export of Cement and Coarse 
Cloth (1II-1-7-77), 135. 

Export of Chemicals (11-14-6-77). 
162. 

Export of Chrome Ore ,~VI-5-8-
77), 175-76. 

Export of Coir and Coir products 
from Kerala (111-24-6-77), 89. 

Export of 
USA and 
195-96. 

cotton 
USSR 

garments to 
(II-17-6-7'1) , 

.. 
Export Of Dried TapiOca (VI-

5-8-77), 67. 

Export of Eatables (II-17.6-7i), 
179-80. 

Export of Edible OU, Oil-seeds and 
Oil cakes (II-I7-6-77), 178. 

Export of Fish (V-IS-7-7?), 142·43. 

Export of Film "Sholay" to Lon-
don (VI-3-8-77). 1-9 . 

. _---- --------.-,;..---.....:...:-.------



EXPORT: Cantil. 
Export of FoodgralnJ (II -20-6.77), 

175-76. 
Export of Groundnut (III-2{'6-77), 

177-78. 
Export of Groundnut Seed (VI-S-

8-·77), 141. 
Export of groundnut shen. (khot) 

(V-22.7-77), 152-53. 
Export of Handicrafts by Rajas!han 

(V-22-7-77). 70_71. 
Export of Hand Silver and C.,ld 

Brocade (Jari) (II-l'_6-7'l), 
64-65. 

Export of Herba (VI-4-8. '1'1), 22'-
25. 

Export of Indian Good, to Arab 
and African countries (VI--6-L 
'17), 47-48. 

Export of Indian Goods to Deve-
loping Countries. (VI-5-8-77) 
35-36. 

Export of Iron Ore (Raw) (VI-5-
8.77), 106. 

Export of Iron Ore by Mineraa 
and Metals Trading Corporation 
(IV-15-7-77), 138-39. 

Export of Jaggery <m-l.7-7';'), 
143-44. 

Export Of jute products <m-24-
6..77), 150. 

Export of Mangoes (m-1-7-77), 
140_41. 

Export of Mica (11-17-6-77), 32.33. 
Export of Onions (IV-8.7-77), '18-

'19. 
Expart of Pig Iron to China <Y-

2B-7-77), 137. 

Export of Political literature (V-
27_7-77). 217-18. 

l!:Jq>ort of Refrigerators <II-17 -6· 
'17). 207_0B. 

Export of Rice IV--25-'1-'17), 180-81 

Export of Rubber (IV--8-'1-77), 107_ 
08. 

Export of rubber. coffee and spices 
bv Kerala Qovernment; (U-l1·o.. 
'7'1), 211. 

II) 

EXPOF.T; Contd. 
hptirt cit SIihda'IWoOd olt (V;":'12-'i. 
. n), 133.' " . ) 

Export of Semi·Finlshed Leather 
(111--24-6-77), 1B4-85. 

Export of Shoes and FooLwear 
(I1I-24.6·77), 163-64, 

Export of shoes and Leather GoodJ 
(lV-B-7.77), 139-40. 

Export of shoes by STe (III-24.6-
'17), 48·50. 

Export of StaileSK Steel Utenaill 
<V-22-7-77), 220-21. 

Export of Steel (V-2B_7-77). 80-81. 
Export of Steel Tubes (VI--4-S-7'i) 

250. • 
Export of Sugar (11-17-8-77),218-

20. (V-:-22-7-77), 163-64. 
(VI--5-8.77), 195-96. 

ExPort of tea (I11-24-6-77), 147-
49. 

Export of Tobacco (VI-5-B.77), 
191·92. 

Export of Wheat and Wheat Pro-
ducts (111--27-6·77), 137_38. 

EXPOrt Orders secured by JCI (IU-
24-6_ 77), 171-72. 

Exnort Proce!lsing Zone at Cocron 
<Ill-24-6-77). 111-12. 

Export Quota of Sugar <0-20_(1.. 
77), 220-21. 

Exports to EEC and Western Count-
ries (V-22-7-77). 175. 

Exports to West Germany (IlI-l_7. 
77). 123. 

Export Ventures in Manufacture of 
Computers (0-22-6-77). IuS. 

Import and export of Goods (m-
24-6-77), 176. 

Incentives against Exports (m-
24-6-77), 181-B2. 

Increased Export of Steel (UI-aO-
6-77),92. 

indIa's Share in world Exports 
(1II-1_7-77), 157-58. 

Iron Ore Deposits <IV-I4-7-'77), 
126-27. 

Local production centre In Madhya 
Pradesh for exoorl of Tuaser (III 
-~-6-7'1). 103-CK. 
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ne-. Soulb Amertca'" ...... 
); .. 111. ~a (.llI-ta-'.-70, ~J.a. 

Measures to avaid dlsloeati'lp in ex-
port of Jute (IU-l.7-77>. 128. 

Multinational Companies dealing in 
Export of Marine Produe:s \ \'-
22-7.77). 187-88. 

Oil Cake Exports 
169-71. 

(!V-15-7-77>, 

Order3 for wagons and pa~S!n~(>I'! 

Coa~hes (IV-15-7_7'1>, 196-2~2. 

Overseas Market far Assam !hmboo 
cralt alld Carve Pro:lucts i.V -22· 
1-77), 14-17. 

Production and Export of Cement 
(lV-13-7_77>, 82-83. 

Pro::luction and export of Tea (V-
22-7-77>,62_63. 

Pmposal to bAn t~E" export of ess~n
ti",l comm:di'j '5 {m-24.f>-7'd, 
91 

Proposal to Export cnuntry's t;ul'plus 
pump,; (V-22-7-77), til. 

pr"p'!,ll to In~rr?s'" Exporls b Gu!r 
Clii"-:~:, ~:nl O,} f'lOlb.ll'~ 
Clhlill:'<2s (Vl-5 8_/7), iH-45. 

Ri"f' i"1 F>-,.-,,,: t; tc\ Canad:l ,IV-I':>-
7 7.). lid. 

R I ~:,? j; 1 ;, r . ,,:, n f r h .. r . !):l r (1 ~ 1 ~ ~ 'J ex .. 
P'Jl't iV 22-: ',71 ' __ :~_'4_ 

Ri~~ in the Export of Handloom 
Clot:l. (V-22-7-77), 10B-07, 

S~"1i'C ~)! -:j~~, 'c:-1L S'~ ~ ',~; 

r1 , l "-. i 1 r;qJ'] , t 
('.,~--··22-:j· 7', ,I J :17. 

" •. 1 
\.l , '-1 

or 
!.: ';ion 
gdO .;9 

Slump in Gl'm n p! RuhlP:3 (!V-
15-7-77), 153-59. 

Slump in Export of Indian '[11 lu.;t-
rial Products (V-22-7-77>. 144· 
45, 

Steel EX\I"~t Tarl{et for 19'j~.78 
(1II-30-6-77), £7_ 

Sug9r availabi'ity and export (II-
20-6_77) 143-44. 

Supply 0 'den pheed with Indian 
Compan les fnr EX'P)ort ..,f Rf!f:-lge-
ra~ors ('I-17-6~77), 214.t5. 

Export Counen for Small Scala ... 
tor (IV-15-7_'1'l). 120. - ... 

EXPORT DUTY: 

~uction in the Export ,Juty of 
Coffee (V-22-7-77). :U~-l'. 

Debatu 

rnerea~e in rates of e%pOrt d'lty OD 
tea, coffee and certain catego:-ies 

of Chromlte ore (Res) (U-18_G-
'17),5-12. 

EXPORT INSPECTION AGENCY: 

Enhancement of HOUI2 Rent Al-
lowance of Employees of Export 
Inspection Council and Export 
Inspectian Agency (VI-29-7-77> 
225-26. 

Staff working In ExPOrt Inspec-
tion Agency. (II-U-6-77), 
49--50. 

EXPORT INSPECTION 
(VI-29-7-77) 62. 

COUNCILS 

Employe~s in Export Im;p~ction 
Cou~eils (II-l7-6-77 > , 119-20, 

Enhancement of House Rent A11o-
wan~e of Employees of ";xport 
Inspec'iu"1 Cou!'lril and Export 
Inspection Ag~ncy (VI-29-7-
29-7-771, 225-2~ 

Memorandum on the work;n~ of 
ExpC'lrt lnspec'tion (:o~llI~n and 
agencies at Calcutta (Vl--5-8-
77), 94-!l5, 

Prnposal to review the wC"'kin; of 
Expo·t Insocction Coune.l (V1-
29-7-77), 66, 

EXPORT LICENCES: 
Import and exp"rt licencp.s j~~u('d 

by import Trade Control Orpni-
lIation (lV-15-7_77), 22;) 21, 

Import and export liccnce3 to Dill' 
Group (IV-15-7-77), 22;) 

EXPORTERS: 

" J 

Complaints of distribut:on ot 10111s T 
t~ exporters by Managt:'r, Slate 
Bank of India, Bombay (lV-B-7-
77), 137--39. 
----------------
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Penaion for b·Servlceme4 ("--' 
BendU ~ J:ma Department 

.\aUt. (V-JU.'1 .. 7'1), 132-33. 
EXTRA DEPARTM!NTAL EM-

PLOYEES (V-28-7.77). 128-29. 
Leave far Extra Departmental and 

Delivery Alents <V-l3-7-i':) 
130. • 

EX·PRIME MINISTER: 
Construction of Mans:on by ex-

Prime Mmister (1l-~0-o-':1), 23-
24. 

Equipment fl~te;f at Residences cf 
Er~twhile Prime Minister ~ll--· 22-
6-77). 104. 

Equities held bv erstwhile Prime 
Minist:!r and Members of her Fa_ 
mily in Companies < 1I-!4-d-7i) , 
135-36. 

Former Prime Minister's Sec.etariat 
(II-22-IL77), 106. 

News i tern Captioned Judge in Ex-
P.M's case alleged threat to 1Hz 
(VI-2-8-77), 146. 

Proce~sion held by Mana,lin; D:rrc-
tor cum-Chairman ar.d General 
Manager FCr in support of Ex-
Prime Mini3ter (VI-2-8-77), 165-
66. 

Unusual expenditure incurred by 
State Bank management in u:le-
brllting 5!Jt:1 Birth::l1y of the For_ 
mer Prime MinisLr (VI- -o-li··77), 
183-89. 

Use of JAF Planes nnd Pilots by 
Former Prime Mini::;tcr ~Il-22-6_ 
77), 124-26. 

EX-RULERS: 

Weal~h of Formcr Rule:j (VI-5-
8_77), 140, 

EX·SERVICEMEN: 
Al'otment of land to ex-sp..-v!crmen 

of Rajasthan (1Il-29-o_'j'j). 68. 

Ex-servlcl'mcn in Himach31 Pradesh 
(V-20-7_77). 52-53. 

Memorandum (tom All Kerala Ex-
Se;vi:emcn'~sociation (V -2:>-
7.77). 220-21. --------.----------

".'It) , 1&-k 
Pension to ex.aervicemen (V-20--

'1-'1'1). 170-'11. 

Pension to the Family of Dead Ex~ 
Servicemen <V-27.7-7'1J, 55-56. 

Rehabilitation of Ex-SeT'Yfcemen III 
Goa <'11--3-8-'1'1), l'15·7C. 

Reservation in CIa.. III and Class 
IV posts for Ex.Servicemen (V-
20-7-77), 113--15, 

Revised Pension for ex-servicemen 
<V-27_7-77), 126-28. 

Sale of Vehicles allot!ed to Ex· 
s~rvicemen from the wrplus 
defence sto:k. (1'1--13-7-77), 
155. 

Schemes for reserving posts tor Ex-
Servicem:m (Vl-3-7-77), fJ3-94. 

Setting U!l of COI'!'oraL!on (or Ex-
Servi:emen (V-20-7-77), -17-48. 

Settlement of Ex_Servicemen in 
Andaman and NicCl':>ar Islands 
(II-15-6-77). 163. 

EXTRADITION TREATIES: 

1n~lusion of viola+ion of Foreign 
Exchanr,e Regulations in Extradi-
tion Treaties (V-21-7-77), 52. 

EYE LENSES: 

Grafting of Artifkial Leme (lV-
14-7-77), 135-36. 

EYE OPERATIONS: 

New instrument inr Eye opcratiora 
(V-21-7-77).41. 

FACT: 

Mo1ernisation of FACT Vdyogman-
dal (V-26-7_77), 147-4(~. 

Proposal for Decontrolling Fact 
Udyogmandal Productiop iIl-Zl. 
6-77), 100-01. 

Represen~ation from Employees 01. 
FACT, Kerala (II-14.&~77), 55-
57. 

Study on the d:!fect ot FACT, 
Co~hin Phale II. (Vl-.2-8-77), 
54-55. 
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Suggestion b:-- F AO to avoid was-
tage Of foodgrains (\'I-1-8·77), 
104. 

Talks with Director-Gen~ah Food 
and Agriculture Organisaton (Il-
13-6-77).93-94. 

FACTORIES: 

Clousure of Factories 1Il Gujarat 
(V-20-'I-7'1), 154-

FAIR(S): 

Pavilions of Public Undert,klnJrs at 
Fair Organise-:i by Na~johal A!li_ 
ance of Young Entrepreneutl 
VI-29-7-77).63-64. 

FAIR PRICE SHOPS: 

Bunglingln the Distribution of conL 
rolled cloth and Kerosen~ Oil at 
Fair Price Shops (Vl-29_7-7'i), 
181-82. 

Bungling In the Distribution of 
Controlled Wheat, Sugar at FEoir 
Price Shops (VI-I-8.77), 82-83. 

Fair Price Shops in Rural Areas 
(V-25-7-77), 179-80. 

Instructions to State Governments 
fOr opening Fair Price Shops for 
Belling Cheap Cloth (IV-8-7-
77), 55. 

Sugar Supplied through fair price 
shops (lV-20-7-77), liD_iiI. 

Supply of Essential Commooities to 
Fair Price Shops (I1-.17-6-77), 
239.40. 

FAKE CURRENCY: 
Recovery of Fake Notes (V1-·29-'1-

77), 83. 

FAKE FIRMS: 
Issue of Import Licences 

Firms (IV-8-7-77), 

F A.LJ,A)W LAND: 

to Fake 
175_76. 

Acreage of Fallow land (10--4-7-
77),80-82. 

Family Pension ,(11-17-6-77), 86-
37. (17-8.77), 152. 

Family Penaion-cum.-llfe Aaluranee 
Scheme (VI-4-8-77), ~lG; 

Employees dismissed in Mirmtry of 
lIe..llth and Family WelIare ullder 
Family Planning PrognmJl&. 
(VI-4-8-77), 117. 

Family Pension Scheme for En1ploy-
ees who retired betore l-l-lUGf 
(VI-2-B. 77). 72. 

FAMILY PLANNING: 
Amount given by NationHsed Banq 

for Family Welfare Programme 
(VI-29-7·77), 221-22. 

Amou.nt spent on family plannin, 
during 1976_'1'1 (111-30-8-'17) 
118-18. • 

Central Family Planning Relleareb. 
Centre (V-21-'I-77), 10&7-49. 

Detective sterilisation operaUoDi 
(V-21-'I_77). 91-92. 

Excesses in Implementatbn of 
Fatni'y Planning Programme (Ill 
-23-8-77), 174_'15. 

Family Planning Centre (lIt - 23-8-
77). 87-89. 

Family Planning Operat1:ms (ro-
30-8_ 77), 93-94. 

Himachal Pradesh target for sterli-
sation (V-21-7-77), 125-26. 

Incentives to Parents with one or 
two Children (VI-4-8-77) 205-
06. • 

Inquiry into Excesses committed by 
Agencies af Family Plannin, 
Front ,(1I-16-6_77). 169, 

Life Lost due to family planning 
drive. (II-16-6-77), 229. 

Measures to benefit families ot 
victims of Forced Sterilisation 
(I1-16_6-77), 20-30. 

Memoranda with regard to excesses 
in sterlisation during emergeney 
(m-23-6-77), 120-21. 

Mode of Compulsory Sterilisation 
("--21-7-77), 53-57. 

Motivation money (Vl-4-8-77). 
170-"1. 

New Scheme on Family PlanninI 
(V--28_7-.,7), 48-44. 
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( 

Fri..e, ·for Unmard~d or married 
without children (1l1-30-6-7i), 
102. 

l'ropa,ation of Family Planninl 
(V-:.l8-7-77), 1-7. 

Recanalisation of unmarried ,terl· 
lis~d during Emergency (lll-23-
6-77), 66. 

ReceiPt of money for Famn, Plan· 
ing Work (VI-4-8-77), 217-18. 

Reward for motivating Family Plan-
ni.l, cases (V-21-7.77>, 172-74. 

Stale-wise Target for Family Plan-
ning (IV-14-7.77), 90. 

Sterilisation of Case recorded !n 
past aU months (V-21.7-77), 121. 

Sterililation Operation, during Em· 
ergency (1ll-23-6-7I), 73-74. 

Steriasation operations in MP. and 
Rajasthan (111-23-6-77), 171-';2. 

Sterilisation Operations performed 
in Orh.sa ('1-28-7-77), b4. 

SuspenSJon of Family Plann1n, 
Work (lI1-~3-6-77), 110-11. 

Tub~ctomy Bnd Vasectomy Opera. 
tions du:-ing 26th June 1675-201h 
March, }977 (V-28-7-77), 63-67. 

FAMILY WELFARE: 

Centre's directives to States In re-
g:lrd to Family Welfare, Mater· 
nity a'ld Child Care (III-23-6-
77), 157-58. 

Family Welfare Programme (VI-
4-8-77), 221. 

J'AMINE: 
Financial Ms1atanee given to Kama· 

taka for Drought Relief Work. 
(Under rule 377), (Vl~-8-'l1), 
58-80. 

J'ARAKKA: 
Assistance to pertons IOln, from 

Patna to Farakka (V-27-'l-1'l), 
239. 

Indo-Banlladesb Talks on Farakta 
Dispute (11-18-1-77), 49. 

lndo-Ban,ladesh Agreement on 
Farub Barra.. (V--Z8-7-77), 
188. 

Undcratanc!i"C on "atOka luu. 

Debate, 
Sharing of Ganga Waters with 

.tiangladesh through the Farakka 
Barrage (Under rule 37';) (Vl-
8-8-77), 58-59. 

FARM LABOUR: 
See "Agricu.:.tural Labour". 

FARMER(S): 
See "Agriculturists". 

FABT(S): 
Relay faat by Union leaders of 

C.S.I.O. roJ-2'l-7-7'l), 240-42. 

rEDERAL REPUBLIC OF GER-
MANY: 

Incentives to p:-ivate German in-
vestment f<Jl' setting up Induatri~ 
in India (II-17-6-77), 54. 

FEDERATION OF INDIAN CHAM-
BER OF COMMERCE AND 1N1.lUS 
TRY: 
Scheme formulated by Federation 

of Indian Chamber of Commerce 
and Industry (lV-lS-7-77>, 2U. 
23. 

FEDERATION OF MEDICAL REP-
RESENTATIVES ASSOCIATION: 
Represcntatio;) from Federation of 

Medical Representatives Associa· 
tion ot India tor Removal of Wage 
Ceiling (IV-14-'l-77), 93-94. 

FELLOWSHIPS: 
Fellowships to outstanding Artistl 

and writers (V-18-'l-77), 166. 
FEMM!; INTERNATIONAL: 

AmoU!lt given by Central Bank 01 
India to Femme International (VI 
---.&-8- '7'7 ), 153-54. 

FEROZABAD GLASS INDUSTRY: 
Supply of Coal to I'erozabad Gl_ 

Industry (V-27-7-77), 68-7', 
FERRER, MIl: 

Foreign Aid Received b1 Mr. J'ene 
(V--20-7-77), 220. 

FERR()"M..._~'=.\N;:SI! PLA:rr (V~. 
28.".77>, N. 

:n:RROUS S:=RAP: 
Modiftcation of l'erTO\lJ Serap PolkJ 

(IV-'l·'I-'JT). 'rI. (lV-'l·'.17), 85-M. <,40_"_ .•• _0 _____ . ___ " ____ - . _-.0_"- ... ----_-
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J'URY HIlVlCB: 
ludequate fetI7 IirvIce INt .... 

MacUnarl Gbat and Sakripli Oft 
the Eutem a.ilwU (Un_ Rule 
3'17) (VI-l.e·m>, 28W'1. 

I'ERTILIZERS: 

.... 

110 croreI Savinll of I'oreiIn k· 
c:hanae in 1'erWizer. (V46-'l.17). 
n. 

Abandonln, of the Fertilizer Pr0-
duction Procriunme under the Fifth 
Five Year Plan (111-28-6-77), 110. 

Accumulation of Nitroten Fert11i· 
terl (VI-1-8-77), 215.18. 

Allocation of 'CAN' Fertiliser to 
Uttar Pradesh (V-~-7-77), 2-15· 
4d. 

AllotJr.ent of Sale Agencies of Ferti-
lizers in Assam (11-14-6-77), 101· 
02. 

Availability of Raw Material for 
Manufacturing Fertilisers (IV-
5-7-77), 60-61. 

Boostin3 up of us::! of fertiliser for 
rabi crop (II-20-6-77), 149. 

Co;wersion of Steel plant waste 
product into Chemical Fert.liser 
(Ii-16-6-7'j), 66, 

C05t of Produ::tion of FertilUiers 
(II-14-6-77), 53-54. 

Cost of Production of Nitrogenous 
Fertilizers ( V -26-7 -77), 143. 

Creation of a Fertms~r Complex 
around Bombay (lV--5-7-77), 70. 

Dee;in'! of Nitrogen ond Phosphate 
Fr!"t.i'izcrs in Madras (V-26-7-7i), 
41-42. 

Demlnd nnel Import af Fertilizer 
(11-l3-6-77), 210--12. 

Demonstra:ion of Direct Seeded 
rice and To, Dr~ssing of Nitro-
ge'lOus Fertili3~rs (VI-I-S-77), 
201-02. 

Distribution of FeTtiUzers (n-2()-
6-77), 49. 

btim3te of PrOduction of NPK (V-
26-7-77), 144. 

FertilizprPrl)ductio"l by Factories in 
.. GU.i1-"lt (V-~8~7-77), 77-80. 

I'DTIUZUI: c-... . 
~ ~ect8 .... pro:.,flll 

b1 \be. N.~ J'erti..iaw LbDlt-
eel. New Delhi (V--2I-'1-'1'1), ItO 
-al. ~ 

rma. EItim.", for eoutructIOft II 
Fert1U&er l'ac:to17 aDd TOWDfblD 
at Tal.cher (Or1ua) (U-l4-I-'l'l). •• 

Pore"" Collaboration in aettinc up 
of new fertUller factoriea (VI-
2-8-77). 84-85. 

Import ~d dilt~ibution of Fertillzer 
(IV-U·??7), 88. 

ImpGrt of Fertilizer. (11-20-8-71), 
27-29; (IU-4-7-77), 127-29; 
(IV-12·7.7'1), ~3. 

Increase In price of fertiliser, (II-
20-8-77>, 148. 

Intensive use of fertiliser (11-13-6- -
77), 166-61. 

Losses in ProductiOn by Baraunl 
Fertilizer Plant (11-14-6-77>, 148-
49. 

Marathe Committee Rei30rts on Fer- ~ 
ti~iscr prices (lV-5-7-T;'), 76. 

New technology for Nitrogen Ferti-
liser (VI-2-B-77), 231-32. 

Per capita acre use of fertiliser (V 
-18-7-77). 77-78. 

Per quintal production cost of ferti-
lizer (IV-IZ-7-77), IOI-e6. 

Per tonne rates of A!l kine!!; of Err-
tiliscrs (VI--2-1)·'II'), ~O~-lO. 

Perform:mce of J!'ertili: er Units 1n ~ 

Pub Ii.:: Sector (ll-14-6-77), 160. 
Plans for production of inorg:mic 

fertilisers and organic manure 
(1II-27-6-77), 113-14. 

Price of Chemica I Fertilht'rs (V-
18-7-77), 116-17. 

Price! I)f F'ertili7.ers (IIl-4·7-Tl), 
95_93. 

Prodt'cthn Cnst ot Inrlig·!:·10\l!i Ul'~ 
Fertilizer 0I-21-6-i7), €3-64. 

Productir'ln of Feralizers OV·--12-7-
77), 93-95. 

Production of Ferti~i.z"r ill Mis. M~ri
culture Bnd Fl'rt.i1i?':!l·. M.J'·oqhi 
Road. Merol, Bombay-5!l (V-26-1-
77), 112. ---- ----.~- -_. __ ._-_._---
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1'IIIt'l'UDB8: CoAl. 

Proper UIe of Chemlcal I'erdUIIr 
(·lI-la.e.'I'I'. .. 

quantity of l'utfIINt. lJDporiId and 
produced in the country (lV--5-
7·7'1). 1J8. 

.. tlon Card I7Stem for dIItributlOft 
of I'erttu.era (VI-l .... 77). 21f-15. 

BequJrement. of Fertllllers for An· 
daman and Nicott.r Jalanda (V-
18-7-7'1). 79-SO. 

Reltrlction on the Inter-State 
movement Of Fert1llzerI (IV-12-
7-77), 150·51. 

Sale of FertiUser at Controlled 
Prlee-(V-25-7.77). 175-7'1. 

Sale of Fertilizer to MIs Ratna-
girl Zilla S/K Vikri. Sangh 

,Limited. Ratnagiri-(V-25_7-
77), 42-44. 

Sale of underweight and deft dent 
Fertilizer (11-20·6.77), 196-97. 

S:;!tting up of new fertilizer plants 
and curtailment of imp:>rts of 
fertllizers (11-21-6-77). 99-100. 

Shortage Of fertilisers (III-27·6_ 
77), 54. 

State. wise requir(~rnP.nl of F~rti1i-
5f!rS (VI-·L8-77), 147--·52. 

Storage and Distribution of Im;J0r· 
ted FertilLers (Il·--·20-6-77), 7 .. ---
9. 

Su")p'y d Fertilis('r and Seed to 
Farme'·s-.-(V-25.7.i7), 113-15. 

SU'PPly of Certi'i')~rs to States (III· __ I 
? .1 27·6_77), 1:?3-3~. ., 

Sunp 1:' of ~'(;1,ds a:ld F ert!liser in 
Chid1mbal',lUl. Tami1nadu·-·(V--
25-7.77\, 183. 

Taxes on Imp-,rt of Fertilizers 
(VI--2.B·77),17B-79. 

Ten t::'mrrs SaviT'l/!s in l!"crtilizen 
(V-26_7-77), 107·08. 

Unifo;'m Price of Fertilisers. (III-
27.6·77). 72. 

tTrJP. of FerEllscrs by efficl"nt and 
eco~omlcal metbods (111-27-6-

~. '17), 51":"'53. 
r·_· ____ .. ____ .-.. _ ._~~_. ' .• __ , ______ _ 

n:am.JZI1UI~ COIIM. 
UWllltion 01 au far llanufMture 

of I'ertWIen (V-zt.'1.7'7). ''l-... 
J'ERTILIZD CORPORATIOK 01' 

INDIA: 
Curbing .U Tl'adtt UntOl'l right. bJ' 

the managem~nt of Fel, Durla-
PUr (IV-S·1-77). 47·4 •• 

Dis{'ontfnuation of Serricel of Em-
ployee. on Contractual Bas!a ~ 
FeI (VI-I-B-77). 90·9l. 

Grant of Comprnsatory Al'O'W"n~ 
to the emp'oYf'es of Ferli'izE'r' 
COl'poratirll) of I'ldia Uel. ,It Naya 
Nilgal (V--26·7.77), 199-200. 

J!Tlrl{'m~nt8Eo:l of R~('omm!'r.d~tion. 
cr r,l:, Sl'n'"" in F(':-lj1i.~8r Corpo. 
ration (V-26-i_7jl, 193. 

MpmoT'Inilum bv F('rtili~{'r KaT'. 
klunn Ma:zdoor. Un:il:1. C(JL,\~1' 
J)L1I··· ... ·h"r·~,·, ~.r"in:';( S1,ri 1(. S r .. 
A:,:\'1~ G::,e:'al l\bna:~T (VIc-
2.8.ii), J~jC·o7. 

P;W;t'1 'nt o~· Pl'Oj°,.t All""".,!'!:! to 
E:l':.·',,·:('·" fJ' Fer. Ha'dia Divi-
s::)lI (II-· :21-fi77 J. 120.21. 

Pro"',,!"1<: fv'~~ hv Rarau,1 Plant ot 
Fe.I. W-21-6.77), 101.02. 

R":"';"~" or '''ho~t 1,0;1"1 f~"'m 
f.::ll\:· "S' ()f F:>-"')joV"f''l 0f F"rhli-
~.'" C·" .. VI"" ;.n1 "Ii In:lj'4, Nangal 
Unit (VI-·.29.7.77), 41.42. 

S21-,"~'I''''1 C~!'t('s and Sche-lu]('d 
Trjh~~ F>n-:J'()vl'~S h the Un:!s of 
y,., ;':7.·'r Cnr'1<Jra1j.'1'1 of 'Illdia 
LtJ. (V-26-7-77), l:il.52. 

Storag~ c3')nc'ty of F.C !.. and C.A.P. 
(lI-20.6_7i), 26·27. . 

Debates 
D·'r;~iO·l of t"" ~;I')'.·~""lm·'nf t:~ "rt1it 

F'Tti' is. r Corl"oratwn Of lnriia 
(l1l1(~<>r rule 377) (VI-6-8-77), 
14-16. 

rERTILIZER FACTORY(IES): 
ArmliC'llt;l'I~ tor SE'ttinlt up of Fl!rti. 

lis'!'!' Factory in Rajasthan (IV-
5_7·77), 64-66. 

CoPobf)l'a'i0n in grttin~ up of llf>W 

F(~rt.ilLS:" F'acbries (VI-a-S.77) 
18a • 
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FERTILIZER 
C01ltd. 

FACTORY (lES) : 

Contract with Foreign Finns for 
Construction of Fertilizer Plants 
(V-26-7-77), 60. \ 

Crisis faced by Fertilizer Factories 
(111--28.6-77), 137_38. 

Delay in Construction of Talcher 
Fertiliser Plant (IV-5·7.77), 105. 

Erection of FertiUer Plants on the 
basis of Coal as a Feed Stock 
(V--26-7-77), 145-48. 

Estimated outlay involved in the 
Korba Fertiliser FactOl7 (Vl-
2·8.77), 194.95. 

Expenditure incurred on settin, up 
Fertilizer Factories (V-26-7_77), 
811. 

Expenditure to be Incurred on new 
fertiliser factories under con-
Itruction In Gujarat (VI-2·8.77), 
209-10. 

Fertiliser Factory at Korba, TaL 
char and Ramagundam (VI-
2.8-77>, 191-94. 

Fertilizer Factory at Talcher, 
Orissa (VI-2-B.77), 171·72. 

Loan given to Sri Lanka for settln, 
up Urea Fertiliser Factory (VI-
2.8·77), 50. 

Non.Observance of Holidays on 
account of Bakrid and Muharram 
in Ferlili2er Factories (Vl-2-3-
77), 171. 

Number of persons employed In 
Fertiliser Factory at Talcher 
(VI-2_8.77), 59-60. 

Number ot Fertiliser Plants in "u~
lie lector and private sector and 
Taking over 01 the plants in 
~vate leCtor (lV-S-7_77). 14D-

Plan tor eonstructln,. Fertilizer 
Plant called Narmada - ValleT 
(V .-28· 7 . 77). 82-83. 

PropoAI for Private Seeton" Inv~st
ment In the proooted New Per. 
tllizer PlaIlti (111-28-6.77), 52-
13. I 

Proposal fOr settint UP of • Fertl-
zer "tIant in Oanpnqar (D-
14-8-77), 85-88. 

FERTILIZER 
Contd. 

FACTORY (lES):' 

Request by Shaw Wallace and Com-
pany for sgtting up FertiUser 
Plant (IV-5-7.77). 118. 

Scheme 01 expansion of existin, 
Fertilizer Units in the Public Sec. 
tor (II1-28.6-77), 118--20. 

SettIn, up of Fertiliser Factories 
based On Coal (VI-2-S-77). 145-
48. 

Settinl up of Fertilizer Factory or 
some other Factory at Jhabua on 
the bas~s of Abundance of Rock 
Phosphate (11-21.8·77), 85. 

Setting up 01 a fertilizer plant In 
Assam (lV-12.7-77), 1~22. 

Settin, up of a net-work 01 Fert!. 
liser Plants (V-19-7.77), 39. 

Vlctimisatlon 01 Employees in Nam. 
rup and Gorakhpur Fertllizer 
Plant. (II-I4.6·77), 63-63. 

Debate, 
Fertilizer Factory proposed to be 

set up in Korba (H.A.H. Dia.) 
eV-28_7-77), 286-98. 

FERTILIZER KARKHANA MAZ· 
DOOR UNION, GORAKHPUR; 
Memorandum by FertU!ser Kar. 

khana Mazdoor Union, Gorakhpur 
charges against Bhri K. S. 1.. 
Anand, General Manager (Vl-
2.8·77), 188.87. 

FERTILIZER PROJECTS: 

See "Fertilizer Factories". 
FERTILIZER PROJECTS: 

Tata proposal for a big Fertl11zer 
Project (V-28-7_7'7), 114-15. 

I'ERTILIZER UNDERTAKINGS: 

Fertilizer Undertaking. and tbeir 
Production capacity (ll-l"'e. 
'11), 185_8" 

I'ILARIA: 
Number of nlarla Patieatl (VI-

4-8.77). 111..82. 
FILMS. 

Ban on ICreeJlln, 01 J'Ume after 
1mer.1DC)" (D-1I-8·7'I). 102.0&. - ------------- --------~.----....;..:--..,;,.; 
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fILMS-Contd. 
-- ---FiLM -AND -... ~ttEviSr(>NI~sTi. 

Prints of TUn OF INDIA,' PUNE: . 
:' CBIEnquiry. fot loss of 

FUm 'Kissa Kursi Ka' 
'17>, 142·43. 

(11-22-6- Closure ~f Film Wi;:tg of Fi1m~nd 

Censorship of FUma 
188-89 . 

<n-15_8_77>, 

. Clandestine screening of HIt tllrna 
(IV-13-7-77). 116-17. 

Clearance of Films. by Censor 
Authorities (V-20_7_77>, 121-22. 

Excise duty on Film. (V-22-7.77), 
101_02. 

Exemption of BengaU Films from 
purview of new tax (V-20-7-77), 
211-12. 

Export of Film "Shahy" to Lon. 
don (VI-3.8_77), 1-9. 

Film 'Ki.ssa Kursi Ka' (JI-22-6·77>, 
31-35, (V-20_7_77), 87, 128-29. 

Film Making in Regional Languages 
(lV-13-7-77), HIS. 

Cuidn1ines for Films (lV-6.7_77), 
I-&. 

Indian Films in foreign countries 
(lV-13-7-77), 191-194. 

Letter of commendatLon for Films 
(V-20-7_77), 200-02. 

Levy Imposed on films (V-20_7-
77), 38-

Production of a film "Indus to 
Indira G:mdhi" by a Tamil Nadu 
firm-<V-27_7-77), 181·82, 

Production of Gujarati FUnu (VI-
3_8·77), 60-61, 

Representation from a producer of 
a fUm in Kannada deallnl with 
the 1942 Quit India MovemeDt 
<n-22_6-77), 87. 

SmuaUn, 01 JacIJaa I'ImI (IV-
15-7.7J), 113-14. 

8u.penalon of Exhlbltion of Film 
durin. Emerlency (V-20.7-77), 
74..75. 

U Certificates for FIlma (IV~-7-
n), 8t, 
V Certiftcate for 'Sholay (IV---6-
'I.n), 14. 

. 'l'elev~ion Institte Of Indi.a, Puna 
UV-13_7-77), 161. . 

FILM CENSOR BOARD: 
. Clearance of Films by Censor Autho-

rities (V-20.7-'l7). 121.22-

Film censorship rules (m-29'·1-
77), 161-62. 

Reconstitution Of Film CenSor 
Board (11-15·6-77), 198-99, (V-
20-7.77>, 172. 

FILM DIVISION: 
Revision of Rules for recruitment 

in Doordarshan and Film Division-
cn-2-6.77), 81-82. 

FILM FEDERATION OF INDIA: 
Suspension of new releaSes of 

bdian Motion Pictures b.v Film 
FederatiOn of India (V-27-7·77), 
179. 

FILM FESTIVALS: 
Seminar On Films during Sixth In-

ternational Ffm Festival i'.l Iudi. 
(VI-3-8-77>, 111-12. 

Soviet-Vietnam Film Festivals 
held in New Delhi (V-27-7·77)" 
91-92. 

FILM FINANCE CORPORATION: 

Financial Assistance to Frms by 
Film Fi,lance Corporation (V-
20-7-77>, 55. 

Restructur:ng of Film Finance Cor-
poratiOn (V-20·7-77), 120·21. 

FILM INSTITUTE OF INDIA: 
Unauthoriaed admission to FUm, 

I'.lltitUte of India (I1I-29-8-Tl}. 
22-24. -FILM PRODUCERS: 

Finanelal Assistance to Film pro· 
ducers for production of FUma 
(V-20-7-77), 1St. 

FINANCE COMMISSION, SIXTH: 
Review of recommendat!ona of 

Sixth FInane.. CommiatOn ev-
22·7-'77), 81-a, 
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ftRANClAL ASSISTANCE: 

Aid to AWna lIul", Wrlten Sch0-
lar. aDd ArUltt (V-J5-7-n). aa. 

AllocaUo.- at J'iDanclal Aut ...... 
to Stat. 1'.1 Fifth Five Yev \PlaA 
(U-17.8·77). 6t......18. 

AlJoc:ationof I'Unds for Develop-
lJI!nt of parts of Rajasthan (V-
2()..7-7'l), 83-11 

Amount elven to M.P. for Educa-
tion (VI-l·S.77). UL 

Auiatance for Bettin. up paper 
Unib (V-20-7-77). 37. 

Contingency plans tor !load Rellef 
(m-27~6.77), 118-17. 

]'inat.chl Aid to Kudremukh Iron 
Ore Projeet (Ma'.'llalore Port) 
UII-29-6-77), 147...a. 

Financial Assistance by LIe to 
State Government of Maharash-
tra (V-22-7-77), 9-J4. 

Financial Assistance for Housing 
(III-4·7-77), 153-54. 

Financial Assistnnc~ to Fi'ms by 
Film Finance Corporation (V-
20-7-77), 55. 

Fin'3ncial Assisb'lce to Fi'm pro-
dur"r; fnr prnduction of Films (V 
-20-7-77), 151. 

Fimmc:al Assist'm~e to instiutp. of 
Historical Studies (VI--1-8-77), 
205. 

Flna "lci:tl Am;i,hmce to Patie-:1t~ (,f 
C'1ron:c Dis~ases (lV--14-7-77), 
143. 

Finnncial As!lstance to Sbtes for 
HOllSin'! t~e Rural Poor (VI-l-
8-77), 58 .. 59. 

In<Jr:!equ~te Asc;\'.·t!\'lce for .'/\ dull 
Education (TIl-27-6-77), 94-95. 

Prono<al rt)r Fin .. nrial hp.lp frr,m 
HUDCO ho, Orl"~", Government 
(VI-1-8-77), 258-59. 

ReqTle!l!t for Fi~'lndat As~;":t1l-'('e 

f'-om Ruckin~hAm anrt Carnatic 
M;llll (V--2,-7-77), J09-10. 

J'lNANCL\L &XP ... : 
Lock out In the Indian ... - .. 

J'lDaacial Bxpntll, Mew DelhI 
(CA) (m~-8-77). ___ 

I'IKANCIAL INSTITUTIONS: 
Chance of H.ads of FiDancla1 tn. 

titut:ona/NaUonaUaed Bank. (IV 
-15·7-77). M. 

I'lNANCIAL IRUGtn.ARlTIU: 
l'inll'hcial lrrecularlties eommltted 

by Central Government Under-
takin,s (V-22· '1·77), 188. 

FINANCIAL POWERS: 

More Financial Powers to Statea 
(V1-5·8-'17), 220-21. 

FINANCIAL RELIEF: 

Rellef given by sta~es before dlsso· 
lution (V-22·7-77), 108-09. 

FINANCIAL TRANSACTIONS: 

Indhn Red Cross soci~ty having 
spe'.lt about R'i. 50 lakhs out of 
sale proceeds of th::'il' re:ief ('lnte-
rial and cerhin othel' financial 
transa·tio .... s. (Un::ler rule 377) 
(VI-l-fl-77), 2S0-91. 

FINANCING F'lHMS: 

Mushro;m growt~l of l'i,.lancing 
Firms (V--'22·'i·77), 50·5:. 

S.A. Sav'n:~s and Fi:nnci"g C(;rn-
p:my Lill1l:p.d, Patna (JV-·-l~-7-

77), ] 08-U9. 

FIRE(S): 

Fire ill Governmnnt o~ India Pn'ss, 
!=jimla (V_Hl-7-77). 131 

Firl:' in ~tu~bs. of .. Duordarstnn, 
D~lhi (ll-:'2-6-77), 54-55; (V-
27-7-77). '~9-37. 

FlRE ACCIDENTS: 
Fi" .... Ar(,ir!-.ds in 

77), 207-03. 

FIRJNGS: 

Delhj (VI--3-8-

S. N. Bose T'1!'tj·ut" of Physical F:rhf! bv /I rmy ouring Emergenc), 
Sclmce eV!-1-8-77), 100-01. (V-20-7-77). 105. - _' ___ ~ ____________ • ___ 0, ._.~ •• ~ __ ._._. _______________ • ___ _ 



fiIIIIS: 
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JaIdII apInJt ftnaa/~ 
(1V-I-7.77). 0 .... 

Black LilUn. of J'1nDa (lV-f • .,· 
77),II-M. 

Balsinc of capital by "1'IrmI (IV-
"'1-'17), 'I3-7t. B.. oJao .. Companl .... 

I'IllOZADAD: 
Coal ratel allotted to Flronbad 
._ IndUitry (VI.-a-'I-77), 171. 

J'ISH: 
Zxport of I'iIb (V-ll-'I-">, 142-43. 
Master Plan for Tap,inl Fish Re-

lOurce. on Eastern Coast <11-13-
8-77). 184-8e. 

FISHERMEN: 
Violent chshes among Fishermen In 

Goa (VI-3-8-77), 88-70. 

FISHING: 
Deve'opme"t of Fishing Harbour 

(I1I-27-6-77>, 103-04. 
Ex~lontory Fishi;lg project near 

B'im)){IY (lV-1l-7-77>, 155. 
Fi~', Prwluclion in Territorial Waters 

(V-._:8-7,77). 157-58, 
Perm:';sion for fishing On Kenla 

Coast, OIl-27-6-77l, 144--46. 

F;SH.lNC; IiAanOUHS: 

Ano'.'atian f:'T majo" 0,' minor fi!lh· 
bg 11~1 bO·I"S in Andhra Pradesh 
(V··-!87-7i). Hi--19. 

Dev:~lopm\!nt of Fi~.hing Harbour 
or--27 -6-77), 103-04. 

Fishhl~ Hurb"'ur at Cochin (11:--
47-77), 145-4.3, 

Fi~hi'11 Harbour at p:l1'ndeep P.>rt 
(~I··2(\-()· 77), 102. 

Fishing H:ll'boUTS in GOa (IV--13-
7-71), 61. 

Fishinp, Harhoul' on Gujar3t Coast 
(V--18-7-77), 56~57, 

Fi~hhg Hnrhol.lTS On Mahatashtra 
Coast (U-20-6-77), 124 
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I naBlNo IIAIIOO'II CoIitd. 

I 
I, 

V ........ a:M ........ tl,. ~ 
.... bOUr Kalil (l11-li .... '17). 
~ . . 

J"ISBINO TJlAWLD (VI-l .... TI). 
111. 

Am .. iC8ll J'a.hllll ..... 1 touncI 
ainJdn, near CIIIDDtft Ialan4 (VI 
-3.8-77), 18-31. 

Requirement of Deep Sea FIIbIA. 
Trawlers (V-I8-".77), 103-06. 

FIVlI: ST.~R HOTELS: 
Bee 'lIoteJa-. 

FIX TIME DEPOSITS: 
Saeurin, of Fix Time Deposit. from 

Public by coDQaDies (I1L-l"7-17), 
108-09. 

Fl.AT3: 
See "Houses". 

FLIGHT SCHEDULES: 
Prog~amma of Fli :thts by AIRBUS 

(1I-17-6-77), 208-09. 
Set!. also "Air Services", 

FLOODS: 
Dam'l\les due to fbods in Balaghat 

(lI.hdhYa Pr.lod.::sh) (VI-l-B·'j7), 
135-36. 

Floods in A;;sam (1II-27-6-77), 187-
88. 

Flood in Di'1apur District of West 
Ben.1al (II!-4-7-77), 1::5-26. 

Guid"!:ines to States to fight floods 
(V-18-7-77), 138. 

Loan Paid to AgTic\llturist~ of Flood 
and Dl'ol.1l'ht. Affected Stal;cS (Vl·-
1.8·77), 79-80. 

Losses due to Drahm'lputra's floods 
IIP-27-r.-77). Qfi-97. 

Mf!l\~lIres to curb HOOds in Assam 
(1I--2l-6-77), 100. 

. Debates 
Dis'or:ation of Railwa·{ Traffic and 

other losses due to' flood 1 CUnder 
rule 377), VI-5-S-77), 258-59. 

Flooi h3VO~ in Ban~skanthD CGuja-
rat) (Matter under 377) (VI-2-
8-77), 25,0--60. 

Int"gt:,ted FishinlF Harboura In Flood situation in thp country (ST) 
Ker'l'Q CtII-4-7-77). 49. eVl-5-8-77), 249-57. -- - .-.------.-----.. -~- ...... -------
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FLOOD3-Contd. 

8'D1U'ECT tN'Dzx 

FODDER: 
'Flood situation in West Bengal and 

e-sewnere in the country (Matter 
u.nd~r 371) (Vl-2-S-/7),25tHH. 

Havoc caused by recent tloods' in 
Mangalore City and Mangalore 
Taluk (Matter under 377) l Vl-3· 
8-77). 248-49. 

Rise in water level of rivers in the 
country causing damage to crops, 
life and property (Under rule 
377) (VI-1-8·77). 287--89. 

~sing of rivers Ganga and Ghagra 
in U. P. and Flood. in West Ben-
gal, Bihar. Delhi. Haryana and 
Rajasthan (Maller under 377) (VI 
-3-8-77>. 245-48. 

FLOOO COMMISSION: 
Appointment of Flood Commipion 

(1II--4-7-77), 134-35. 

FLOOD CONTROL 
Flood Control Measures In regard 

to Amravatl River (V-18-7-77). 
208. 

FlOOd Control Scheme for Bihar (VI 
1-S-77), 246--50. 

Schemes for Protection from Floods 
Drought etc. (1II-27-6-17), 48-49. 

Time Bound Programm'.! to control 
the tloods (IlI--4-7-77>, 147~9. 

FLOOD CONTROL DEPT'l'. 
Employees Of Flood Control Depart. 

ment in Delhi (ll-13-6-77). 181-
82. 

Fodder Scarcity (V-18-7·77), 183-
84. 

FOOD: 
Average consumption of Food- (V 

-25-7-77), 246. 
Deaths due to Food Adulteration (V 

-28-7-77), 122. 
Food served in Trains running trom 

Delhi to Southern Parts of the 
country <IV-12-1-11). 64-65. 

Memorandum Regarding FOOd Trade 
Problems (II-13-6-77). 35-38. 

Proposal for Single Food Zone-
(V--25-1-77). 40. 

ProViding Nourishing diet by pri. 
vate organisation in Madhya Pra-
desh (VI-4-8-77), 145. 

Punishment to Food Adulteratorl 
(V-28-7-77), 167. 

Supply or nutritious foo:l for Chil-
dren (II-13-6-77), 122-24. 

FOOD ADULTERATION: 
Adulteration in Groundnut oil (V-

21-7-77). 59-fO. 

FOOD ADULTERATION ACT 
Amendment to Prevention of Food 

Adulteration Act (lV-21-7-77), 
103. 

FOOD CORPORA TJON OF INDIA: 
Age of Foodgrains with FCI (1I-

20-8-77), 101. 
Assessment Of loss to Rabi Crop by 

F.C.I. (III-27-8-17),41. 
Recognition to Workers' Union CBl Charge.sheetl against former 

FlOOd Control Department. Delhi FeI Chairman (V-18.7.71), '13-
(ill-23-6-77), 44-&L '74-

I'LOOD RELIEF: Change in Role of FCI (m-21-t-
n.138. 

Amount a notted to Keral. for flood 
relief (nI--4-7.77), II-IZ, Construction of Godown. by Pri-

vate for .... of J'CI-<V-25-7-17), 
Contingency plans for flOOd Relief 84-85. 

(lD--27-6-77), 116-17. 
Construction Of Godowns for P. C. t 

nYDtG CLUBS (m-l-'1-'I'1). 122- by Private parties (V-l8-'1-n), 
21. lOS. 

A Star Nile Oragnl8ed In AIhob Consumer. IUbsldy out of reeetpts to 
Hote, by DeIhl fI1lnI Club (V- "GOd Corporation of IDdJa (m-

___ ~ ___ ~ •• _,_'1)_,_l_~ .......... __ ..... __________ ~~:~-~~~n~). ~~, _________ --__ __ 
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FOOD CORPORATION OF lNDlA- FOOD CORPORATION OF INDlA-. 
Contd.. Contd. 

Dtlmands by National Association Storage capacity of :r.C.I. and CAP 
of l"~ Corporation Employees (11-20-7-77), 25-27. 
(IlI-~'1-6-77), 100-01. Storage of Foodgrains by FCI in 

I'iscontinuation of Services Of Em- Open Place (II-13-6-77), If-I6. 
p.oyees on Contractual Basis by Transport Contracts given by FCI 
FCI (VI-I-B-77), 90-91. (11-13-6-77). 66. 

F.C.1. Accounts-(V-25-7-?7), 92-
FCT's Overftooded Godowns in Bom- Units of Food Corporation of India 

bay W-13-6-77) , 70-71. (VI-l-S-77), 21:1. 
Fooet SUb&idy to FCI (V-IB-?-77), FOOD CROP: 

27-33. Inter·Ministerial Group on High 
Foodg:-ains with FCI at Madras (VI- Yieldine Varieties (ill-27-6-77). 

1-8-77). 107 -OB. 49-50. 
Letter by Chairman FeI to write Food for Work (m-4-1-17), 75-71. 

off arrears (VI-I-B-77), 289. FOOD ZONE(S): 
Lo~s by F . C .1. due to Laxity in 

Admini!;trative Control (II-20-6- Proposal for Sinlle FOOd Zone -
'17), 123. (V-25-7-77),6O. 

Loss suftered by F. C. I. due to CAP FOODGRAINS: 
storage-(V-2S-7-77), 182-83. Age or Foodgraina with FeI (II-

Maintenance of Food Corporation of 20-6-77), 101. 
India Godowns (II-20-6-77), 152- Buffer Stock of Foodgrains -(V-
53. 25-7-77), 201-03. 

Money invested in storage of food- Buffers stocks of foodgrains with 
grams (V-18-7-77), 141-42. Central and State Government (ll 

Off take from FCI stocks (II-IS-6- -20-6-77), 145-46. 
77), 203. Building of Foodgrains storage by 

Price of procurement and supply Non-Government Agencies (V-
of wheat by FCI (11-13-6-77), 18-7-77), 19-26. 
173-74. Demand to release stocks of food-

Procession held by Managing Direc- grains to bring down prices (II 
tor-cum-Chairman and General 20-6-77), 182. 
Manager FCI in support of Ex- Disposal of Foodgrains in Storaget 
Prime Minister (VI-2-8-77), 165- (V-25-7-77), 37. 

pre:;er storage of foodgrains by Expenditure incurred on storage and 
FCI (11-13-6-77), 142-43. Distribution of Imported Wheat 

Reinstatement Of clerks discharged Rice and MUo (1I-20-6-77), 81-
in FCI Calcutta (lI-20-6-77), 211. 82. 

Reversion of F .C.1. Employees to Export of Foodgrains (II-20-6-77), 
~ Parent Departments (II-13-S- 175-76. 

77), 103-04. Finance for procurement of food-
Rise in Handling Charges in Eastern grains (1I-20-6-77), 146. 

region by FCI (V-25-7-77), Foodgrains procurement centres in 
226. Aligarh (lI-l3-6-7n, 171. 

Ship demurrage paid by F.C.1. for 
detention of ship in Mormugao Foodgrains Reserved with Govern-
Port (V-18-7.77), 60-61. ment (II-13-6-77), 59-60. 

Stock of Basmati Rice with FeI P'oodgrains storage Problem, (II-
(V-IB-'1-77), 132-38. 13-8-77), 125. 

----------~--------------------
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I'OOD ZQ1G<a)-c ... 

FoodJ1'aina witb Fel ot lIadna (V 
1-~7'i). l07-ua, 

Food Production (W--4-'l-7n. 11' 
lao \ II 

Import of Foodsraina (IV-1Vl-?7), 
172. 

Import of Foocieraiaa Under PIr-
480 (IV-llS. 

Irrtgularity in import of Foodgrainl 
from USA Ul-13-6-77), 183-84. 

Lim:t to FoodgJ'ains Buffer sto::k 
(aI--".7-77). 51-52. 

Losses due to inadequate storag2 
of Foodirains (II-13-6.77), 178-
'19. 

Money invested 10 storage of food· 
grains (V-18-7-77), 141-42 . 

Oft take from foodgrains bufter 
sto:k (11-13-6-77), 207-10. 

Pre::autions against damage of Buf-
fer stocks for Foojgrains (II-20-
6-77), 154. 

Procurement of Rab! Gram] (U-
13-6-77), 55-56. 

Procurem~nt of Rain Damaged 
wheat (V-18-7-77). 175-76. 

Pl'ocurement Operations by Gov-
ernment and Private Agencies 
(1l-20-6-77), 201-02. 

Pro:luction of Foodgrains (II-20-
6-77), 179-30. 

Pro:iuctio:1 of Food~rai:1s in Tamil 
N adu (I!-20-6-77). 203-06. 

Production of Rice. Paddy and 
Wh~at in Orissa (V-18-7-77), 185. 

Proposal to intro:lu ~e Grain ::hops 
at Work Place C1I-20-6-77), 119. 

Pu~chas~ of Foodgrains (II-20-6-
77), 180-81. 

Quality of Cereals sup?)lIcd through 
Ration Ehopt1 (lII-27-6-77). 112. 

Requ'!sts from States for Additional 
Foodgrains (lV-1l-7-77), 65. 

Stonge Capacity for Foodgrains 
(II-13-6-77), 204-07. 

f'to1"a~~ caplcity fOr Grains (n-
21)-6-771. 47-48. 

I'OOD. ZOD(&)-coat. 
Stora.. 01 FoOdIraina by ra III 
~ Place (ll-13+77), l'-lL 

Suaeation by FAO to avoid "altai- J. 
ot foodsralDa (VI-l-a."). lOt. '~ 

Surplus grain u loan to nead7 
countries (11-13-6-77), 8a-86. 

Training Course in ProJuction ot 
Rice, Maize, Jowar and Bajra 
(W-4-7-77). 49-50. 

Uniform Pro:urement Poli~ for 
foodgrains (11-20-6-77), 184. 

FOOD POLICY (11-13-6-77), 7l-7Z. 
FOOD PRODUCTION (111-4-7-71), 

114-15. 

FOOD SELF-SUFFICIENCY: 
Self sufficiency in Food (III-27-6-

77), 87-88. 

FOODSTUFFS: 

Analysis of samples of foo:istufYs 
by C~nt'al Food Laboratory Dalhi 
<V-28-7-77), 93. 

Indu trial Raw Materill and Food 
stuff on O.G.L. (Vi-5-8-7?), 149. 

FOOD TARGET: 
Food Target by 1978-79 (V-18-7-

77), 213-14. 

FORCED LABOUR: 
Abolition of Forced Labour (l!I--

23-6-77), 106. 

FORCED STERILISAT:ON: 
See' Famjly Planning". 
FOREIGN AID. (Il-17-6-77), 68-

69, (III-24-6-77), 188. (VI-5·S-
77), 119-21. 

Aid from I.D.A. and oth~r UN. 
Sources (IU-24-6-77), 165. 

Aid from I.D.A. for Agri~ultural 
Projects (IV-S-7-77), 103-04. 

Aid from U.K. for Rural De'Jelop-
ment (VI-5-S-77), 13:1. 

Aid to publi:: s::hoo!s by forei!;n 
ag2ncies. (VI-IS-7'i), 56. 

Bulgarian Aid for Agro-Industrial 

J
I Centres. (II-27-6-77), 137. 

Finan::ial Aid from Swed:m. (III-
23-6-77), 52. 

)-
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I'OdGM AID:--COIdd. 

J'orelp AId from Oil JUeb eoun-
tiNI. (U-l'I-e-,'". 181. 

I'oreiln Aid Received by Mr. Ferrer. 
(V-20-'1-'17). 220. 

Non-Utilisation of Soviet Loan. 
(lV-15-7-77>, 48-47. 

Bedu~ioll in Aid to 13an,ladesh 
(lV-14-7-77), 70. 

U.S. aid for India. (IV-15-7-77>, 
81-82. , 

Utilisation at Aid from Britain. 
(V-22-7-77), 71-73. 

Utilisatio:l of Foreign Aid 
1-7-77), 78-77. 

Utiliution of funds provided 
World Bank. (V-22-7-77), 
57. 

<In-

FOREIGN AS3IGNMENTS (III-
23-6-77). 48. 

FOREIGN BANK ACCOUNT(S): 

Forei~n Blnk Account of former 
Pl'ime Min.ster (111-24-6-77), Hi8. 

FOREIGN BOAT£: 
ForeiJn Boats in Indian Territorial 

W.lkr'. (V-20-7-77), 179-80. 
FORE:GN COLLABORATION 

<IV-13-7-7i), 138-40. 
Coll,;bor.ltio.l in set.Llg up of New 

Fe. tLis~r l"a~trle3. (Vi-2-8-7i), 
182. 

For2ign Collaboration in s~tting up 
of n~w (~rti j,;Jr factoriLs. (VI-
2-8-77), 84-£5, 

For~iJl Collaboratio'l with H.M.T. 
fo. Pl'Oductioa of Tractors (V-
27 -7 -77) ,23~-33. 

Manufacture of Power TrIers in 
Coliaboration with Ja.,:lnESe Com-
pany. (11-22-6-77), 38. 

ProjZ!;:ts undert"ken by CLL. in I 
CoLa ')ontion wit~ Forei6n COU:l-, 
tri;:)s (IV-13-7-77), 207. , 

Tech1i'!a\ a,d Fban('ial Coillbora-
tim Agr:!~me't with U.S. (V-
28-7-77), 174-75. 

U.S. Cooperation for Development 
of Energy in Indh. (IV-13-7-77), 
164-65. 

JOUIGM COMPANDIS: 
BuIlneE .... 11 with E.N~ of Itlq 

(U-l .... -'77). 131--K 
Commialon re:eived from Foreip 

Companies by Marut' CODCel'D8 
(1V-8-7-77). 171-73. 

Dilution at Capital by Foreign aw-
ned Companies (V1-29-'1.77) .. 
170-74. 

Dilution of Foreign Equity Hold-
ings in Foreign Companiea (IV-
8-7-77>, 125-26. 

Enquiry against foreign companies 
~~~;. M R.r.p. Act (VI-2-8-77). 

Foreign companies in India. (VI-
5-8-77), 82, 172. 

Indians employed in Foreign Com-
pani:;!. in India (lV-6-7-77>, 

Indianisatio!l of Foreign Companies. 
(11-17-6-771, 98. 

Nationalisation of Foreign FirIM 
and Aboliuon of Brand N..un~s 
of Sal~cted DruJs (V-19-7-77>, 
43-44. 

Oil Drilling by American Companies 
in Kutch (V-19·7-7/), 43. 

Public Deposi13 ~ollectad by Foreign 
Compa:1i:!s (VI-29-7-77), 160. 

Reduction in Equity by Foreign 
Comp.lnics in Indla. (V-Z2-7-7'I), 
49-50. 

Winding up of bU3ine~s by foreign 
cLlmp<laics in India, (V-22-7-77), 
143-44. 

FOREIGN CONTRIBUTION REGU-
LATION ACT: 
Inflow of for-eign money under o1ec-

tion 4 of Foreign co ltri~utlOn 
Regulat.ioa Act. (V-20-7-77), 194-
95. 

Inflow of foreign money under 
section 6 of Foreig.l C01t~ibutw:1 
Regulation Act. (V-20-7-77), 196. 

Organisations of political nature. 
(V-20-7-77), 19'5-96. 

FOREIGN COUNTRIES: 
Advertis~ments by Tra'/eI Agencies 

for Jobs abroad. (VI-3-S-77), 
121. 

----------------------------------------------------------~ 
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FOREIGN COUNTRIES: -Contd. FOREIGN EQUITY HOLIDAYS: 

Criteria for se.e~ting Delegations 
for Cultural Tours in FOt'Cig.l 
Countrizs (VI-4-B-77>, 49-50. 

De-recog.1ition of Indian Medicll 
Degrees by Foreign Cou~triea 
(V 1-4-8-70, 6Hid. 

Direct dialing services with Foreign 
Count.ries (VI-4-8-77), 65-66. 

Employment for Indian skilled 
labour and techni~ians in Gult 
countries (VI--4-8-77), 175-76. 

Finan::e Minister's Visit to Foreign 
Countries. (V-22-7-77>, 105-06. 

Bai: lng of Memorills of Freedom 
Fighters in Foreign countries. 
eVI-3-8-77), 145-46. 

Reaction of other countries to 
Janata Governm~nt in Delhi. (n-
23-6-77), 140-41. 

Trade with forei~n countries. (lV-
15-7-77), 154-55. 

FORE:GN DEBT-: 
Out ,hnding Amount of Foreign 

Debt (III-I-7-77), 65-67. 
FORE'GN DELEGATES: 

Expenditure on Foreign Delegates 
who attended GBuhati Senion of 
Youth Congress (VI-4-8-77), 63-
64. 

FORElt}N DIGNITORIES: 
Illvitation to Foreign Dignitories 

(V-21-7-77), 116-17. 
Visit of Forei~ Mini ter of West 

Germany. (Il-23-6-77), 178. 
Visit of Vire-Pr&'3idellt of European 

.commis;;ion in C"targe of Exter-
nal relations (lV-14-7-77), 119-
20. 

'FOREIGN EMBASSIES: 
Advertisements given by certain 

Foreign Embassies i... Indian 
Newspapers (V-28-7-77), 200-01. 

Awards for Indiana declared by 
foreign embassies in India. (VI-
4-8-77), 89-90. 

Service conditions of Indians em-
ployed by Foreign Embassies 
VI--4-8-77), 159-60. 

Weeklies and Monthliel PubUshed 
by Foreign Emba!!siea In Inclla 
(IV-I4-7-77>, 6-12. 

Dilution of Foreign Equity Hold-
ings in Foreign Com.,ar.iea (IV-
8-7 -77), 125-26. 

Dilution of Foreign Equity Holdin, 
Tea Companies (Ill-I-7-77), .u-
43. 

Reduction in Equity by Forelga 
Companies in India (V-22-7-77), 
49-50. 

FOREIGN EXCHANGE: 
110 crores Savings of Foreign Ex-

change in Fertilizers (V-2G-?-
77), 96. 

Allocation of Foreign Exchange to 
Shrimati Indira Gandhi and her 
Family Members (IV-I5-7-77), 
223-28. 

Dec'in~ in inward Remittances (V 
18-7-77), 33--43. 

Foreign Exchange earnings from 
Export of Lac (V-22-7-77), 73-74. 

Foreign Exchange earnings trom 
Keral. (VI-5-8-77), 164. 

Foreign Exchange Earning!! from 
Tourists (1II-24-6-77), 152-53. 

Foreign Exchange earnings of Tra-
vel Agents (VI-29-7-77), 249-
52. 

Foreign Exchange Manipulations by 
Singhanias <IV-15-7-77), 79-81 

Foreign Exchange Reserves (ill-
24-6-77), 45. 

Foreign exchange unearthed duri", 
searches conducted in palaces at 
Jaipur and Gwalior (111-24-6-77>, 
97. 

Huge foreign exchange remittance 
by the foreign drug companies 
(VI-2-8-77), 35--46. 

Implementation of Section 28 of 
Foreign Exchange regulation Act. 
(V-22-7-77), 151-52. 

IncentiVe to attract mOre foreign eX-
change (II-I7-6-77), 102-03. 

Increase in Foreign Exchange Sales 
<In-24-6-77), 44. 

Rackets in Forelen ExchanP (m-
24-6-77), 186. 



FOREIGN EXCHANGE-Contd. 
Touriat arrivals and 

change earnings 
107-09. 

Foreign ex-
(II-17-6-77). 

Violation of Foreign Exchange Re-
gulations by "Balayogi" (VI-5-
8-77), 14-7. 

Violation of Foreign Exchange Re-
gulations by Shri Subramaniam 
Swamy (III--1-7-77). 63-64. 

FOREIGN EXCHANGE REGULA-
LATIONS: 
Inclusion of violation of Foreign Ex-

change Regulations in Extradition 
Treaties (V-21-7-77>, 52. 

Violation of Foreign Exchange Re-
gulations (II-17-6-77), 34-35. 

Violation of Foreign Exchange Re-
gulations by Smt. Indira Gandhi 

... (III-29-6-77), 94. 

Violation Of Foreign Exchange Re-
gulation by Shri Subramaniam 
Swamy (III-I-7-77), 63-64. 

f. _FOREIGN EXCHANGE REGULA-
TION ACT: 
Implementation of Section 28 of 

Foreign Exchange regUlation Act 
(V-22-7-77), 151-52. 

Meeting Of Ministers for FERA Ap-
plications of Coca Cola (IV--13-7-
77), 212. 

FOREIGN GOVERNMENTS: 
Foreign Government propagating 

Soda I Welfare and Culture in 
Delhi (IV-7-7-77), 96-97. 

FOREIGN INVESTMENTS: 
Incentives to private German In-

vestment for setting up Industries 
in India (11-17-6-77), 54. 

Investment of Foreigners in Com-
panies in India (VI-29-7-77), 
81-83. 

FOREIGN INVESTMENT BOARD: 

Participation of Ministry of Indus-
try in the decision of Foreign In-
ve3tment Board (V--27-7-77), 
183-84 

FOREIGN LANGUAGES: 

Interpreters in Foreign Languages 
(lV-14-7-77>. 58-59. 

1 

I 
I 

s 
FOREIGN LOANS (IV-15-7-77> .. 

107-10. 
FOREIGN MARKETS: 

Marketing of Indian goods in Afri~ 
South America and South East 
Asia (IV-15-7-77). 8--18, 

Overseas Market for Assam Bam-
boo Craft and Carve Products. 
(V-22-7-77), 14-17. 

FOREIGN MISSION (S) : 
Diplomatic Exchange with Israel: 

(V-21-7-77>, 52. 
FOREIGN MISSIONARY (lES): 

Educational and Social Welfare In-
stitutions run by Foreign Mission. 
aries (V-27-7-77), 135. 

FOREIGN MONEY: 
Inflow of foreign money during ele-

ctions (V-20-7-77), 210. 
Inflow of foreign money under sec-

tion 4 of Foreign Contribution Re-
gulation Act (V-20-7-77), 194-95. 

Inflow of foreign money under sec-
tion 6 Of Foreign Contribution Re-
gulation Act. (V-20-7-77), 196. 

FOREIGN NEWS AGENCIES: 
Ban' on use of News sent by Foreign, 

Agencies to Indian Newspapers 
(V-20-7-77), 212. 

FOREIGN PILGRIMS: 
Foreign Pilgrims Bodh Gaya (lV-

8-7-77), 45-47. 
FOREIGN POLICY: 
India's Foreign Policy (II-16-6-· 

77), 157. 
FOREIGN RELATIONS: 

Economic and Cultural Relations-
with AslanlSouth Eastern Coun-· 
tries (V-21-7-77), 159-60. 

Improvement in Relations with USA. 
(111--23-6-77), 169. 

Relations with Neighbouring Coun-
tries (IIl--23-6-77), 164-65. 

FOREIGN TOURISTS: 
Possibilities of Attracting Foreigl1l 

Tourists Of Middle and Lowel-
Classes (V-22-7-77), 185-86. 

Reservation for Foreign Tourists-
holding Indrail Pass Tickets (III-
28-6-77), 53--56 . -------
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FOREIGN TOURIST~ontd. 

Study regarding tourism interests of 
Foreign Tourists (V-~-7-77), 
52-54. 

FOREIGN TRADE: 
Contribution ot STC in foreign 

Trade (IV-15-7-77), 137-38. 
Foreign Trade by Central Silk 

Board (IIl-1-7-TI), 1~8-60. 
Import and Export Trade airee-

ment with USSR, China, France, 
and USA (VI-5-8-77), 96-97. 

lndia's share in Sale of Pharma-
ceuticals aU over the World (D-
14-.6-77), 59-60. 

Marketing of Indian Goods in AfrI-
ca, South America and South East 
Asia (IV-l5-7-77), 8-18. 

'Trade between India and USA (11-
17-6-77), 174-75. 

FOREIGN TRADE MARK: 
Use of Foreign Trade Mark by Coca 

Cola Company (IV-8-7-77), 126. 
FOREIGN VISI'T& 

Exchange of Visits by foreign mini-
sters of India and China (111-
23-6-77), 22-23. 

Finance Minister's Visit to USA 
and other countries (11-17-6-77) 
37-38. ' 

Ji'oreign Tours by Shrimati Anand 
(IV-8-7-77), 167-68. 

FOREIGNERS: 
Foreigners staying in Srimayapur 

math Nabadwip, West Bengal -
(V-27-7-77), 186. 

FORESTS: 
Scheme for income from Forests 

<V-l8-7-77), 189-90 
FOREST-BASED INDUSTRIES: 

Organisation for forest-based indus-
tries (VI-3-S-77), 37. 

FOREST m.PARTMENT: 
S~w Mill Division of Forest Dept. 

In Andaman and Nicobar Islands 
(E'I-27-6-77), 59-60. 

:FOREST: FIRE: 
Forest Fire Protection Unit, Kerala 

(V--1S-7-77), 163-65 . 
--------- .. --------

FOREST RULES: 
RUles Governing Felling of Trees 

(VI-l-S-77), 224-25. 
FOREST SEAMEN UNION: 

Representation from Forest Seamen 
Union Andaman and Nicobar b· 
lands (11-20-6-77),85. 

FORMER PRIME MINISTER: 
See "Gandhi, Shrimati Indira." 

FORWARD MARKETING: 
Forward marketing in cotton, 

Wheat etc. UV-15-7-77), leil-
67. 

FOUNDATION STONES: 
Foundation Stones for Construction 

Works laid down by former Prime 
Minister (V-27-7-77), 111-12. 

FRANCE: 
Political Treaties with France and 

Portugal in respect of Pondicher-
ry, Goa, Daman, and Diu (III-
30-6-77) 120-21. 

Protest by Pakistan Government 
about Indian Prime Minister's 
talks with French leaders on 
Atomic Race (VI-4-B-77) lS8-
39. ' 

Sale of Nuclear Reprocessing :Plant 
to Pakistan by FranCe (IV-l4-
7-77>, 40. 

Supply of Arms to Pakistan by 
France and U.K. (111-29-6-77), 
134-35. 

FRAUD CASE(S): 
Violation of Rules in Fraud case of 

Rs. 60 lakhs in State Bank of 
India (III-17-6-77). 91-93. 

FREE MEDICAL FACILITY: 
Free medical facilities to the poor in 

Rural Areas (II-16-6-77), 127. 
See also "Medical Aid." 

FREE SALE SUGAR: 
Release of Additional Quota of 

Free Sale Sugar (111-27-6-77) 
27-29. ' 

FREE TRADE ZONE: 
Free Trade Zone in Goa (VI-

5-S-77), 32. 
FREEDOM FIGHTI:RS (IV-.. -7-77), 

125. 
Free medical facilities for Freedom 

Fighter Pensionem (VI-3-8-77) 
H-3t • 

.. --.. ... ..:~ ._--------------
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Freedom Fighters amonist Govern-
ment Ser\'snts (V-27-7-77), 227-
2S. 

Freedom Fighters amongst Members 
of Parliament (V-27-7-77), 222. 

Grant of Pension to "reedom 
Fighters. (II-15-6-77), 1'55. 

Grant of Pension to Freedom 
Fighters from Goa (111-6-7-77), 
87. 

Grant of Pension to Freedom 
Fighters from Maharashtra. (Il-
15-6-77), 118-19. 

Grant of Pension to I.N.A. Free-
dom Fighters (VI-3-8-77), 197-
98. 

Modification of scheme for the 
.g'I'ant of Pension to Freedom 
Fighters (IV-6-7-77), 160. 

Pension to Freedom Fighter (IV-
13-7-77), 215-16. 

Pension to Participants of Moplah 
Rebellion (11-22-6-77), 147. 

"Raising of Memorials of Freedom 
Fighters in Foreign countries 
(VI-3-B-77), 145-46. 

Status of Freedom Fighters for 
persons detained under M.I.S.A. 
and D.I.R. (lV-6-7-77), 35. 

'FRONTIER TEA COMPANY (11-
17-6-77>, 254. 

FRUITS AND VEGETABLES: 

Apple Disease in H.P (VI-l-S-77), 
261-62. 

Ban on Export of Mangoes, Onion 
and Patato (VI-5-8-77), 105. 

Marketing of Apples by Himachal 
Agricultural Marketing Cor-
poration (VI-I-B-77), 89-90. 

Marketing of Apples by National 
Agricultural Cooperative Market-
ing Federation (VI-5-8-77), 170. 

'FUEL: 
Cutting of Trees for Fuel (V-

IB-7-77), 207. 
Supply of Coal Based Domestic 

Fuel to Urban Area (V-27-7-77), 
196. 

Acceptance of Fuel Policy Com-
mittee's Recommendations (V-
27-7-77), 41-42. 

FUNDS: 
Allocation of Funds to states (In-

24-6-77), 154-59. 

Funds tor improvement of Educa-
tion and Welfare of children ill 
Gujarat (11-20-6-77), 192. 

Fund for Road Over-Bridaes and 
Sub-Ways (lV-12-7-77), 155. 

Funds made available by Nation-
alised Banks for Agricultura1 
Developmen. works in (m~4-
6-77), 196--98. 

Misappropriation of Funds by D.D.A. 
Officers (II-20-6-77), 99-100. 

Utilisation of Funds 
ancient monuments 
Mural Paintings 
167-68. 

meant for 
and Ajanta 

(V-25-7-'t7). 

FUNDAMENTAL RIGHTS: 

Deletion of Property 
Fundamental Right 
61. 

FURNACE OIL: 

Right all 
(11-21-6-77). 

Substitution of Furnance Oil with 
Coal (VI-S-B-77), 43-44. 

GANDHI, SHRlMATI INDIRA: 

Allocation of Foreign Exchange to 
Shrimati Indira Gandhi and her 
family members. (IV-15-7-77). 
223-26. 

Complaints against Private Secre-
tary of former Prime Minister 
(V-20-7-77), 221. 

ExpenditUre on security of former 
Prime Minister and her SOD 
(lV-13-7-77>, 205-06. 

Expenditure on visits of fonner 
Prime Minister during Emergency 
(IV-6-7-77), 121. 

Foreign tours by Shrirnatl Indira 
Gandhi and her family members 
(VI-4-8-77), 162-63. 



GANDID, SHRIMLTI INDIRA: contd. 
Hotels being run abroad by sons 

of the former Prime Minister 
(VI-4-S-77), 260-61. \ 

Income and Wealth declared by 
Smt. Indira Gandhi and Members 
of her family (11-17-6-77). 128-
30. 

Installation of statue of former 
Prime Minister (IV-15-7-77), I-
s. 

Mobilisation of Troops by former 
Prime MLnister (II-15-6_77), 146. 

Payment of Income-Tax by ShrL 
mati Indira Gandhi and her 
family Members <IV-15_7-77), 
129-36. 

Purchases made by the Ministry 
from Companies having interest 
of Erstwhile Prime Minister (II-
21-6-77), 42-43. 

Royalties received by Shrimati Indira 
Gandhi and Members of her 
family (lV-l5_7-77), 97-9B. 

Statement by Mr. Richard Nixon 
about alleged pian of former 
Prime Minister of India to invade 
Pakistan (lII-23_6-77), 49. 

Talk with the three army chiefs 
by the former Prime Minister for 
Imposing Martial Law (III-
29-6-77), 115-16. 

Violation of Foreign Exchange Regu_ 
lations by Smt. Indira Gandhi 
(III-29-6_77), 94. 

Watch on politicians ordered by 
erstwhile Pr:.me Minister (III-
29-6-77), 68-69. 

Alleged violation of Guest Control 
OTder at a Dinner Party hosted 
on 4th August, 1977 at Karnataka 
House (Under rule 377) (VI-
6-8_77), 19-21. 

Building Plans of the former Prime 
Minister's House (Under rule 377) 
(VI-I-S-77), 289-90. 

Shrimati Indira Gandhi's press 
s.tatement reo certain observations 
by the Mb'lister of Home Affairs 
on 13-7-77 (V-16-7-77), 2-4; 
(Q.P. (V-18-7-77), 223-29. 

GANDHI, SHRlMA TI INDIRA: cootci. 
Subversion of Democratic norms by 

the former Prime Minister (Res.) 
(IV-S-7-77), 271-328. 

GANDHI, MAHATMA: 
Declaration of places Associated 

with Gandhiji as places of Na-
tional Importance (V -20_7 _77), 
119. 

Installation of Statue of Mahatma 
Gandhi at India Gate, New Delhi 
(VI-I-B-77), loa. 

Publication of Collected Works of 
Mahatma Gandhi (111-29_6_77), 
50-51. 

GANDHI, SHRIMATI MANEKA: 
Alleged bank accounts abroad in the 

names of Shri Sanjay Gandhi and 
Shrimati Maneka Gandhi (Matter 
under 377) (IV-14-7_77), 174--77. 

Photostat copy of a Bank Draft re_ 
vealing payment Of 25,000 Swiss 
Francs to Mrs. Maneka Gandhi 
by order of Shri Sanjay Gandhi 
(CA) (VI-7-7_77), 140-62. 

GANDHI MEMORIAL: 
Financial assistance for setting up 

Gandhi Memorial Establishment 
in Indonesia (V-28-7-77), 62-63. 

GANDHI, SHRI RAJIV: 
Alleged involvement 

Brothers in Boeing 
1-7_77), 121.22. 

of Gandhi 
Deal OI1-

Expenditure incurred by Indian Air-
lines on security arrangements of 
Shri Rajiv Gandhi (lV-8-7-77). 
11-15. 

Tours perfonned by Shri Rajiv 
Gandhi (II-22-6-77), 45. 

GANDHI, SHRI SANJAY: 
Alleged access of Shri Sanjay 

Gandhi to Government Files (I1-
15_6-77), 117-18. 

Alleged Involvement of Gandhi 
Brothers in Boeing Deal (111-
1_7-77), 121-22. 

Arrangements made by States dur_ 
ing Tours performed by Shrt 
Sanjay Gandhi (II-15-6-77). 
174-76. 
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GANDHI, SANJAY-Contd. 
Celebration of Shri Sanjay Gandhi'. 

Birthday in DelhI Schools (n-
15_6_77), 181. 

Communication to States regarding 
8hri Sanjay Gandhi's Visi.ts (V-
20-7-77), 92.93. 

Complaints against Shri Sanjay 
Gandhi and his companies (II-
15_6.77), 149·50. 

Complaints against Shri Sanjay 
Gandhi, Maruti Ltd., Maruti 
TechnicaIs and Maruti Heavy 
Vehicles (II-22-6-77), 115-16. 

Expenditure incurred by Railways 
to welcome Shri Sanjay Gandhi 
at Gorakhpur (11-14_6.77), 205. 

Export of Steel by Shri Sanjay 
Gandhi (II-16-6-77), 171. 

Five Point Programme of Shri 
Sanjay Gandhi (11-16.6_77), 193. 

Flylng Of Aircraft of Indian Air-
lines by Sanjay Gandhi (IV-
8-7_77), 84.85. 

Investigation into alleged assault 
on Shri Sanjay Gandhi (II-
15-6_77), 169.70; (VI---3-8-77), 46. 

News Item 'Pleasure Trips' of big 
Officers, Fantasy of Sanjay Gandhi 
(VI-5-8·77), 227.28. 

Permission for flying aircraft of 
Bihar Government by Shl'l Sanjay 
Gandhi <n-17.6-77), 76. 

Raid conducted regarding photo.ta~ 
copy of Bank Draft (V--22_7-77) 
224-25. ' 

Sanjay Gapdhi's VIsit to M.P. (V-
28-7-'~7), 177-78. 

SpeCial Trains for Shri Sanjay 
Gandhi's visll tl) Gcrakhpur (I1-
14-6-77), 204-05. 

T.V. Coverage of Public Speeches 
made by Shri Sanjay Gandhi 
(IV-13-7-77), 44-50. 

Tours of Shrl Sanjay Gandhi 10 
Funjab (II--·22-6-.,7), 64. 

Use of I.A.F. Pinnes by Shri SanjclY 
Gandhi (II- 15_6-77), 67-70. 

Use of Vehicles of Umred Coal 
Mine to Carry persons to attend 

GANDHI, SANJAY-Contd. 
the meeting Addressed by Shri 
Sanjay Gandhi (VI-3_8-77), 203. 

Debates 
Alleged bank accounts abroad in 

the names of Shri Sanjay Gandhi 
and Shrimati Maneka Gandhi 
(Matter under 377) (IV-14-7-77). 
174-77. 

Alleged Incident at Palam Airport 
. on 1-7-77 relating to Shri Sanjay 

Gandhi and his wife (St.) (Ill-
2.7-77), 8--15. _ 

News Item about Shri Sanjay 
Gandhi's role in award of Con-
tract for off-shore drilling (Under 
Rule 377) (V-16.7-77), 4.5. 

Photostat copy of a Bank Draft 
revealing payment of 25,000 Swiss 
Francs to Mrs. Maneka Gandhi 
by order of Shri Sanjay Gandhi 
(CA) (VI-7-7-77), 140-62. 

GANDHI, SMRITI SAMlTI: 
Grant-in-aid to the Rajghat Sama. 

dhi and Gandhi Smriti Samitl 
(IV-1l-7-77), 158. 

GANDHI, SMARAK NIDHI: 
Role played by Gandhi Smarak 

Nidhi during Emergency (Ill-
29.6-77), 137.38. 

GANESH FLOUR MILL, KANPUR: 
Delivery of Consi.gnments to Ganesh 

Flour Mill Kanpur without Rft 
("--26·7·77), 181_82. 

GANGA: 
Bridge over-Ganga River <"-27.7. 

77), 132·33. 
Construction Of Barrage on Ganga 

river (VI-1-8.77), 196_97. 
Damage due to Erosion by River 

Ganga in Bihar (V--18-7·77), 
58.59. 

Indo_Bangladesh Agreement on 
Distribution of Ganga Watera 
(III---30·6-77) , 89-90. 

Linking up of Ganga with Godavari 
(II-13_6S7), 67-68. 

Linking up of the Ganga with 
Kaveri (II-13-6-77), 140. 

Project for linking Ganga witb 
Brahmaputra ("-28-7.77), 106.07. 
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GANGA:-Contd. 
Scheme to constl'uct RaUway Bridge 

nn Ganga River opposite Digha 
West (V-26-7-77), 110_11. 

Setting up Board for DeveloP'Jt'lent 
of land on Banks of Ganga (VI-
1_8-77), 188-90. 

Ujiaghat-Buxur Bridge on Ganga 
~VI-3_8-77), 114. 

Debates 
Sharing of Ganga Waters with 

Bangladesh through the Farakka 
Barrage (Under rule 377) (VI-
8-8-77), 58.59. 

GANGA-CAUVERY UNK: 
Dastur Plan reg~rding Ganga-Cau-

very link (IIl-4-7·77), 66-67. 

GANGES PRiNTING INK FACTORY 
LTD., CALCUTTA; 
Enquiry against Ganges Printing 

Ink Factory Ltd., Calcutta (VI-
2_8_77), 89 ·90. 

GANJA: 
Seizure of Charas, Ganja and Opium' 

(III-I-'/-77), 142-43. 
GARAGES: . 

Subletting of Garages In DIZ area, . I 
New Delhi (VI-I_S_77), 174-75. 

GARHWAL: 
Potable Drinking Water in villages 

of District Garhwal, U.P. (VI-
I-B-77.), 121-22. 

GARMENTS: 
Export of garments (VI-29_7_77), 

196-97. 
Slump in Garment Business (IV-

15-7-77), 158_59. 

GAS-Contd. 
Exploration for Gas and Oil in 

Uttar Pradesh (II-21.6-77), 82. 
Gas Agencies in Delhi (IV-12-7-77> .. 

107. 
Gas found in Kutch region of Guja-

rat (II-14-6_77), 173. 
L.P.G. Qistributors of I.O.C. (V-

19-7.77), 81-82. 
Marketing of L.P.G. produced. by 

HPC and Caltex (VI-2_8-'17) .. 
115-16. 

Proposal from Maharashtra Govern-
ment for Utilisation of Bombay 
High Gas (lI-14-6-77), .187.88. 

Representations from Chief Minister 
of Gujarat and others for use of 
Bombay High Gas (V-26-7_77),. 
159. 

Rules for allotment of Gas Connec-
tions (lV-12-7-77), 168_69. 

Sanction of Gas Connections by 
Oil India Limited (VI-2-B_77), 
197. 

Shortage of Cooking Gas (V-26_7-
77), 99-100. 

Shortage of Gas Cylinders (VI-
2_B-77), 196-97. 

Supply of Bombay High Gas t() 
Gujarat State (IV-5_7-77) 72-
74. ' 

SUPply of Cooking Gas to Smaller 
Towns (V-26-7-77), 109_tO. 

Supply of Gas from Bombay High 
to Gujarat (VI-2-B_77), IH_92. 

Utilisation of Gas for Manufacture 
of Fertilizers (V-26-7-77), 57-
59. 

GAS: Utilisation of Gas produced from 
AJ10tment of Gas Agencies (IV- Bombay. High (11-14_6_77), 176. 

]2_7-77), 162_63. Waste of Gas while extracting crude 
oil (VI-2-8-77), 48-49. Allotment of Indane Gas agencies 

(1I-21-6-77), 97-98. GAS TURBINE PLANTS: 
Allotment of New lSurshane Gas 

Agencies in the Capital (V-19-7- Gas Turbine Plants in Tamil Nadu 
77), 107-08. (V-20_7_77), 140. 

Demand for supply of LPG in Nee- GAUTAM, SHRI MOHAN LAL: 
mucbl and Mandsaur Districts Obituary Reference (VI-5-8-77)~ 
U1I- 28~6-77), 107_08. 77. --- .. ----'---- -----------
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GAVDA COMMUNITY: 
Inclusion of Gavda Community in 

S.C. and S.T. (IV-13-7.77), 146. 

GAYA: 
SmaU scale industries in Gaya (IV-

13_7-77), 186-87. 

GAYADAY IRON AND STEEL CO. 
LTD. (BIHAR): 
Layoff in Gayaday Iron and Steel 

Co. Ltd., Hirodih (Bihar) (V-
20_7-77), 196-97. 

GAZETTED HOLIDAYS. 
Encashment for attending office on 

Gazetted holidays (V-22-7-77). 
1BO. 

GEMS AND JEWELLERY: 
Setting up of Gem and Jewellery 

Museum in Delhi (VI-29-7-77), 
122_23. 

GENERAL BUDGET, 1977_78: 
Sec "Budget-General, 1977-78: 

GENERAL INSURANCE CORFORA-
TION: 
Alleged Corruption in LIC and 

GIC (V-22_7_77), 93-9B. 

Discontentment among General In-
surance Employees in Bombay 
(IV-B-7-77), 185_86. 

Divisional Secretaries of Subsidi-
aries of GIC (VI-5-B_77), 94. 

Proposed reduction in Salaries of 
Employees belonging to Subsi-
diaries of General Insurance Cor-
poration <IV-8.7_77), 42-44. 

Relations between GIC and their 
Agents (VI-5-B-77), 68-69. 

GENERAL PROVIDENT FUND: 

Enhancement in the Percentage of 
G.P.F. Contribution (I1I-24_6_77), 
62-63. 

GENERAL RESERVE ENGINEER 
FORCE. 

Employees of the General Reserve 
Engineer Force (III-29-6-77), 
173.74. 

GENEVA: 
World Health As6embly Ses.ion at 

Geneva (I1I-23.6-77), 75-76. 

GEOLOGICAL SURVEY: 
Geological survey of Himachal Pra-

desh (VI---4_8-77), 177. 
Geologkal Srvey of Salem District 

(V-28-7.77), 99-100. 
Geological Survey of Trivandrum 

District (II1-30-6.77), 88. 

GEOLOGICAL SURVEY OF ~DlA: 
Employees of the Indian Bureau of 

Mines deputed to GSI (VI-4-8_ 
77), 243-44. 

GSI Circle for H.P. (VI-4.8-77)~ 
150. 

GHAZIABAD: 

Loans given by IFC to factory 
owners in Ghaziabad CIV-8.7-
77), 146-47. 

Wagons allotted to Mills of Ghaz:a-
bad during 1974, 1975 and 1976 
(VI-2_8-77), 211_12. 

GHAZIABAD IMPROVEMENT 
TRUST (VI-I-8-77), 185-85. 

GHEE: 
Use Of Ghee (V-28-7_77), 118_19. 

GHERAOS: 
Strikes, Gheraos, Lock-outs and 

Retrenchments (IV-7-7.77), 105_ 
06. 

GILLETE INDUSTRIES LTD.: 
Setting up of Industries by Gillete 

Industries Ltd. of England (V-
27-7-77), 57_58. 

GIR LIONS: 

Population of Gir Lion (VI-l_B-
77), 223.24. 

GLAXO. 

Memorandum by Mis. Glaxo Em-
ployees Unions (II-14-6~77). 37_ 

Unfair methods used by Mis Glaxo 
Laboratories (India) Ltd. to in. 
crease prices for thetr products 
(11---14.6-77), 192-93. 
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GLASS INDUSTRY: 

Coal Fakes allotted to FJozabad 
Glass Industry (V-26-7-77), 171. 

.Price of Glass (VI-3-B-77), 162-
601. 

GLOBE MOTERS LTD. 
Non-Deposit of PF by Mis Globe 

Motors Ltd., Delhi (II-16-6-77). 
70, 

~OA: 

Agricultpral College in Goa (nI-
27-6-77), 71-72. 

Channelisation of Iron Ore and 
~nganese produce of Goa 

. through MMTC (IV-15.7-77), 
154. 

Charges against Chief Minister of 
Goa, Daman and Diu (V-20-7-
77), 129-30. 

.Development of Tourism in Goa 
(lV-B-7-77), 83-B4. 

:Fishing Harbours in Goa (IV-H-
7_77), 61. 

I 
j 
I , 

tGoa Allowance to employees of 
State Bank of India and Subsi-
diary Banks (VI-5-8-77), 52-53. 

':Grant t,f Pension of Freedom /' 
Tighters from GOa (Ill-6.7-77), 

87. I QQrant of Statehood to Goa (Ill-
29-6-77), 160. 

lnclusion of Goa in Southern Rice I 
Zone (V-18-7·77). 80. I 

.Kunbis and Gaudas of Goa (v-I 
20-7-77), 76-7B. 

Ma'Ster Plan for Development of 
Goa, Daman and Diu (VI-I-B- I 
77), 138-39. 

:Jquclear Power Station at Goa (V-
30-7-.7), 40-41. 

Portuguese laws in force in Goa, 
Daman and Diu (V-27-7-77), 

_._-------_._-----
( GOA-Contd. 
I 
i 

I 
Reduction in seats in Goa Medical 

College (VI-4-8-77), IIS8. 
Rehabilitation of Ex-Servicemen in 

Goa, (VI-3-8-77), 175-70. 

Revenue from Goa, Daman 
Diu (III-I-7-77), 102-04. 

Revenuf-S from Goa Daman 
Diu (IV-6-7-77), 96. 

and 

and 

Revenue from Goa, Daman and Diu 
(IV--7-7-77), 92. 

Revenue from Goa, Daman and Diu 
in respect of Petrol Tax (IV-
5-7-77), 58-59 . 

R~venl.ie from Mining Royalty in 
Doa, Daman and Diu (IV-7-7-
77), 91-92. 

Seat for Goa, Daman and Diu in 
Rajya Sabha (VI-3-8-77), 145 . 

Setting up a Bench of High Court 
of a neighbouring State in Goa 
Daman and Diu (V-26-7-77), 120: 

Setting up of High Court in Goa, 
Daman and Diu (IV-12-7-77) 
89-90. ' 

Setting up of University in Goa 
("--lB-7-77), 185-86. 

T. ". Stations in Goa (VI-3-8-77) 
176-77. ' 

Violent Clashes among Fishermen 
in Goa (VI-3-8-77), 66-70. 

GOBAR GAS PLANT (IV-ll-?-
77), 53. 

Formula for co-operative sector loan 
for Gobar Gas Plant (nI-27 -6-
77), 176-77. 

GODHNA VILLAGE: 
Ancient temple in village Godhna 

and Larwah (VI--1-8-77), 94. 

GOD-MAN: 
60-61. 

'Proposal to include Gauda and 
Kumbi of Goa in Scheduled 
Castes List (VI-3-8'-77), 177. 

I Miracles by Godmen (V-27-7-77), 
120. 

I GODOWNS; 
Publie Service Comm1ssion for Goa, 

Daman and Diu (IV-13-7.77), 
173. 

Construction of Godowns by Private 
Parties for use of FCI (V-25-7-

I 77), 84-85. 

..; 
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GODREJ SOAP MFG. CO.; 
Import :.icences for edible oil to 

Mis Godrej Soap Manufacturing 
Company and other concerns (V 
--22-7-77), 213--15. 

GOKHALE INSTITUTE OF POLI-
TICS, POONA; 
Study of land Reform Centre at 

Gokhale Institute of Politics, 
Pooml (VI-1-8-77), 240.41. 

GOKHALE, SHRI H. R.: 
Briefs to Relations of Former Law 

Minister (nI-28·6-77), 113-14. 

GOLD: 
Gold deposits in Nilamboor, Kerala 

('V-ZS-7·77), 94-95. 
Gold traced in river beds in Orissa 

(V--21-7-77), 136-37. 
Grant of Gold Loans by Nationalis-

ed Banks (I1I-1-7-77), 78·79. 
Malpractices in weighing contra-

band Gold and Silver (VI-5-8-
77), 92·93. 

GOLD BANK; 
Setting up ot Gold Bank (III-1-7-

77), 134. 

GOLD CONTROL ACT: 
Amendment in Gold Control Act 

(VI-29-7-77), 161. 

GORAKHPUa FERTILIZER FAC-
TORY: 

Pay of an Urdu Teacher in Gorakh-
pur Fertilizer (VI-2-8-77), 97. 

GOVERNMENT ACCOMMODATION; 
Accommodation facilities to Gov_ 

erwnent Employees having 10--
20 years of service (Ill--27-6-77), 
97-98. 

Accommodation to the Accreditated 
Correspondents (111-27-6-77), 
161-62. 

Allotment of acconttnodation to 
MPs at Ashoka Road, Visham-
bhar Das Marg and Gurudwara 
Raltabganj Road (III-4-7-77), 
143-44. 

Allotment of Government Accom-
modation to Employees in Lower 
Cadre (III-27-6-77), 190-91, 

GOVERNMENT ACCOMMOoATiO'N= 
Contd. 
Allotment of Government quarters 

and Rent therefor (V-25-7-77), 
19Q-91. 

Allotment of Houses to Members of 
Lok Sabha (III-4-7-77), 126-27. 

Building of Depoli Post Office Build-
ing (V-28-7-77), 116-17. 

Cases of Excess over Yardsticks 
provided for Government Accom-
modation for Ministers (II-20-6-
77), 113-14. 

Cases of Market Rent (III-27-6-77). 
151-52. 

Construction of Building for Auto-
matic Exchange in Junagarh 
City (V-28-7-77), 135-36. 

Construction of Central and Re-
giona} Office Building of E.P.F. 
Organisation (V-28-7-77). 171-
72. 

Construction of Quarters on land 
lying vacant on Mandir Mart 
New Delhi (V-18-7-77), 135-36. 

Construction of Type III Flats in 
DIZ area, New Delhi (V-1B-7-
77), 182. 

Demolition of 'c' Type quarters in. 
Delhi (1II-27-6-77), 193-94. 

Former Executive Councillors of 
Delhi in Occupation of Govern-
ment Accommodation (IV-H-7-
77), 77. 

Former Ministers and Members of 
Parliament residing in Govern-
ment Accommodation (II-13-G-
77), 129-30. 

Former Ministers and Members of 
Parliament residing in Govern-
ment Accommodation (II-13-6-
77), 217-18. 

Government Accommodation for 
Centra} Government Employees 
in Delhi (lV-1l-7-77), 182. 

Government Accommodation for 
CSIR Staff (VI-1-B-77), 105-06. 

Government Accomodation for em-
ployees owning houses (IV-1l-7-
77), 45. 

Government employees entitled for 
Type III living in Type II Quar- . 
ters (V-1B-7-77), 43-44. 
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.-----------------------------------------------GOVT. ACCOMMODATION-c()ntd. GOVT. ACCOMMODATION-Contd. 
Expenditure incurred on the Erst-

while Ministers' Residences (tU-
• 7-77), 50·51. 

Expenditure Incurred on residences 
of the Members of the Council of 
Miniatera (III-4-7-77), 64-

.Journalists occupying Government 
Accommodation (fil-27-6-77>, 8S. 

N'UDlber of different types of Gov-
ernment quarters in Delhi-New 
Delhi (III-4-7-77), 92-84. 

Officers in the Ministry of Works 
and Housing having own Houses 
and living in Government quar-
ten <UI-4-7-77), 29-38. 

Percentage of Government Em-
plQyees having Accommodation 
facilities in Delhi (III-27-6·77), 
47-48. 

Period for which M.P. retains Gov-
ernment accommodation (VI-I-
8-77), 259-61. 

Permission to Government Em-
ployees to Share Accommodation 
with M.Ps. <II-20-6-77}, 75·76. 

ProviSion of Specification Door from 
Security point of view in Gale 
Market Area (V-18-7-77), 1S4-
35. 

PrOVision of third Electric Fan in 
Type 11 Quarter (V-l8-7-77), 
]86-87. 

Purchase of buildings for Indian 
,Embassies abroad (V-28-7-77) 
95. ' 

Quarters for Staff of C,L.W. (II-
14-6-77), 163-64. 

Residential Accommodation for Staft 
of Parliamentary Parties (II-20-
6-77), 115. 

Retention of Government Accom-
modation by Ex-M.Ps. and For-
mer Minister in Lien of Previous 
accommodation (VI-I-B-77), 266 
--68. 

Subletting of Government accom-
modation by a110ttees (V-25-7-
7'1), 264-65. 

V.I.P. having their own houses in 
Delhi using Government Accom-
modation (UI-27-6-77), 189. 

Vacation of Government aCCOmDlOw 
dation by Technicians sent ab-
road (VI-4-8-77), 176 . 

Yardsticks for provision of ameni-
ties in Government Accommoda-
tion of Cabinet l\IinJstel'S (U-20-
6-77), 63-64 . 

Debate. 
Correction of Answer to Supple-

mentary on Starred Question No. 
314 dated 4-7-77, Re. OftIcers in 
Ministry of Works and Housing 
having own houses and living in 
Government quarters (V-19-7. 
77), 15~5. 

GOVERNMENT COMMUNICA-
TIONS (111-29-6-77), 146. 

GOVERNMEN1'. DEPARTMENTS: 
ApPOintment of Examiners in MI 

Directorate (V-27-7-77), 133-34. 
Appointments in the OffiCe of 

ACCW&M (VI-29-7-77), 84-86. 
Class III and IV Scheduled Caste 

Employees of Rehabilitation De-
partment (VI-I-B-77), 101-02. 

Departmental Examinations for 
S.A.S. Revenue Audit for Audi-
tOl'S (VI-29-7-77>, 14Sl-50. 

Division of work handled by the 
Revenue Wing (VI-29-7-77), 271 
-73. 

Meeting of various Departments to 
discuss investment. proposal (V-' 
27-7-77), 46, 

New Building for D.G.O.F. Office 
in Calcutta (V-27-7-77), 223. 

Opening of an Office of Regional 
Passport Officer in Madhya Pra-
desh (VI-4-B-77), 156-57. 

Preparation of Photos by Photo 

... Division during 'Emergency (V-
27-7-77), 10S-04. 

SC and ST Employees in Depart-
- ment of Electronics (V-27-7-77). 

155-57. 
SC and ST Employees in Depart-

ment of Space (V-27-7-77), 151-
52,. 

Selection Grade Auditors of A.G.'s 
Oftices (Vl-29-7-77>, 148-49. 
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GOVERNMENT DEPARTMENT-
Contd. 
Shiftin, 01. Government Offices out-

side Delhi (11-13-6-77), 226. 
structure cbnage in Departments 

of Tourism, Civil Aviation and 
India Tourism Development Cor-
poration (VI-29-7-77), 21B. 

Transfer of Pay and Accounts office 
from Mathura to Nasik Road (ll-
16-3-77), 124-25. 

GOVERNMENT EMPLOYEES: 
Accommodation facilities to Gov-

ernment Employees having 10-20 
years of service (111-27-6-77), 
97-98. 

Alleged Penetration of as.s. into 
Banks of Government officials 
(V-20-7-77), 171. 

Allotment of Government Accom-
modation to Employees in Lower 
Cadre (1II-21.6-77), 190-91. 

Allotment of Government Vehicles 
to Officers (111:-24-6-77), 100 -102. 

Allotment of Quarters to Govern~ 
ment Employees who have their 
own houses (V-1B-7-77), 114. 

Appointments of PSs/PAs/Steno-
graphers (II-22-6-77), 79. 

Assodations of Government Em-
ployees (lV-13-7-77), 40-41. 

Ban on Domestic Work by Order-
lines and misuse of Vehicles (IV 
-6-7-77>, 34. 

Common Cadre for posts created 
for Hindi Work (VI-3-8-77), 142. 

Complaint against Deputy Director 
of Education. Delhi (11-20-6-77), 
62-63. 

Complaints against Customs Offi-
cials (IV-15-7-77), 145-47. 

Complaints against private secretary 
of Former Prime Minister (V-
20-7-77), 221. 

Compulsory retirement of C1ass I 
officers of Finance and Banking 
Departments (lIII-I-7-77), 132. 
33. 

Confirmation of Stenographers in 
Ministry ot Defence (V-27-7-77), 
225-27. 

Conftict between A.G.C.W. & M. and 
Ministry of Finance in respect of 

GOVERNMENT EMPLOYEE&-
Contd. 

fixation of pay of LDCs of Light-
houses and lightships (VI-5-8-
77), 62. 

Cover jobs entrusted to officers dur-
ing Emergency (111-29-6-77)._ 
143. 

Dearness Allowance to Government 
employees (1l-17-6-77), 146. 

Demands made by employ.ees of 
Central Secretariat and Allied 
officers (III-4Z9-6-77), 139-40. 

Departmental Examinations for 
S.A.S. Revenue Audit for Audi-
tors (VI-29-7-77), 149-50. 

Dismissal of ~rnment Emplo-
yees during Emergency (II-IS-6-
77), 143-44. 

Disparity in Pay and allowances in 
government service and govern--
ment undertakings (11-17-6-77), 
100. 

Duty Allowance to Central Govern-
ment Employees treated as part. 
of pay (VI-5-B-77), 158. 

Eligibility of Government emplo-
yees for appearing in lAS compe_ 
tition (IlI-29-6-77), 90-91. 

Employees retired and suspended 
by Accountant General Gwalior 
(lV-15-7-77), 221-22. 

Employees sterlised in Diret:torate 
of Technical Education (V-25-7-
77), 208. 

Employment to Dependents of Reti-
ring G()vernment Employees 
(III-29-6-77), 140-41. 

Employment to persons becoming 
overaged for government service 
(11-16-6-77), 182. 

EncMhment for attending office on 
Gazetted holidays (V-22-7-77), 
180. 

Encashment of Earned Leave (V-
22-7-77), 149. 

Enquiry instituted against officers 
attached to former Ministers (V-
27-7-77>, 210-11. 

ExaminatiOn for promotion in Class-
II Service from Class III Emplo-
yees in the Military Land., and 
Cantonments Service (TI-22-6-
77), 189. 
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·-GOVERNMENT 
Contd. 

SUBJECT INJ)EX 

EMPLOYEES-

Extension of service of Deputy As-
~istant Directors General, C.G.H.S 
eV-28-7-77), 48-49. 

.Extension of Service of Class I 
Officers (II-15-6-77), 152. 

. Extra Departmental Employeea (V 
-28-7-7'7), 128. 

Facility of TraJ)sfer of Bond (V-
21-7-77>, 57-58. 

.Family Pension (Il-17-6-77), 36-
37. 

. Family Pension Scheme for Emplo-
yees who retired before 
1-1-1964 (VI-2-8-77), 72. 

'Finan:,ial assistance to Cotton Gar-
ment Exporters (VI-5-8-77> 
113-14. ' 

Flats Reserved for out of tum Al-
lotment to Government Emplo-
yees- (V-18-7-77), 98-99. 

.Foreign V~3it8 by Central Govern-
ment Employees for Study pur-
poses (V-22-7-77), 102. 

Freedom Fighters amongst Govern-
ment Servants (V-27-7-77) 227-
28. ' 

··Goa Compensatory Allowance to 
~rrunent Employees (m-l-
7-77), 62. 

'Government emploees entitled for 
Type III living in Type II Quar-
ters (V-18-7-77), 43-44-

'-Government Employees living in 
South and North A venue Flats 
(In-4-7-77), 121-23. 

'Grant of Dearnms Allowance to 
Central Government Employees 
(JV-14_7-77), 27-38. 

'Grant of DA Instalments to Central 
Government EmploYP.e1 on the 
Basis of Consumer Price Index 
(IV-B-7-77), 129-32. 

'Grant of House Building Advances 
to Goverment employees (III-
27-6·77), 79-81. 

Grant of Interim Relief to Central 
Government Employees (VI-29-
7-rl), 127. . 

GOVERNMENT 
Contd. 

EMPLOYEES-

Grant of pension to Government 
Employees (IV-15-7-77), 207-
09. ~ 

Inadequate Houses for Government. 
employees in the country (UI-
27-6-77), 195 . 

Inquiry against Gazetted Officers 
(V-27-7-77), 193-94. 

Insurance Scheme for Central 
Government ~mployees (II-l7-
6-77), 183-86. 

Junior Reception Officers (V-27-'1-
77), 87-88. 

L. T. C. Concession to Goveenment 
Employees (V-20-7-77), 123, 

L. T. C. Concessian to Government 
Employees (II-22-6-77), 88. 

Market Rent charged from Govt. 
employees (II1-27-·6-77), 152. 

Memorandum from Central Gov-
ernment Employees for repaYment 
of compulsory Deposit Scheme 
(Il-17-8-77), 213-14. 

Mileage Allowances to Government 
Officials (III-24-6-77), 106-07. 

Misappropriation of funds by DDA 
Officers (![I-20-6-77), 99_100. 

Mi83ing Credits in Provident Fund 
Accounts (II--17-6-77h 105-07. 

New Formula ot Dearness Allow-
ance (11-17-6-77), 173. 

Officers brought to the Centre at 
the instance of former Ministers , 
(V-27-7-77), 211-12. 

Officers in the Minisry of Works 
and Housing having own HoUGes 
and living in Government quar-
ters 111-4-7-77), 29-38. 

omcera on Deputation in Rallway 
Board from other Departments 
(V-26-7-77, 185-86. 

Officers on Rolls in Central P.W D. 
(III-27-6-77), 119. • 

Opposition f~r move to reduce Cen-
tral Government Staff (III-I-7-
77), 11 

Pay Scales of Supervisors of Direc-
tor General Inspection (Defence 
Ministry) (U-22-6-77), 169-70 • 



GOVERNMENT EMPLOYEES: Contd. 
Percentaae of Government Emplo-

yeeo ha_, Accommodation faci-
lities in Delhi (III-27-6-77), 47-
48. 

Persons NIlde~d joblellS in Gov-
ernment Offices (VI-29-7-77), 
176. 

Plan to scrap of orders regarding 
Government servants own houses 
(11---20-8-77), 199-200. 

Promotion of Claas IV Employees to 
Class III Posts (V-27-7-77>, 115-
16. 

Promotion of Secretary of Ministry 
of Communications (VI-4-8-77), 
77. 

Promotions to the posts of Assistant 
Collector of Cwtoml (IV-15-7-
77), 209. 

Rate of Payment of HRA and CCA 
to Central Government Emplo-
yees (VI-5-8-77), 163. 

Reduction of Staff in the Ministry 
(III-1-7-77), 151-52. 

Reinstatement of Ceneral Gov-
ernment Employees (VI-3-8-77), 
173-74. 

Reinstatement of Employees arrest-
ed under DJ.R. during Emer-
gency (11-22-6-77), 129-30. 

Reinstatement of Employees in 
Ministry of Labour <111-23-6-
77), 1-2. 

Re-instatement of Employees of 
Central Excise Collectorates, Alla-
habad and Kanpur (VI-29-7-77) 
66-67. ' 

Reinstatement of Government Em-
ployees (11-15-6-77), 181-82. 

Reinstatement of Government em-
ployees retired during emergency 
(11-15-6-77), 124. 

Re-Employment of Government 
Servants after Retirement (IV-
6-7-77), 103. 

Re-instatement of Central Excise 
Inspectors (VI--5-8-77), 218-19. 

Reinstatement of Employees (II-
22-6-77), 131-32. 

GOVERNMENT EMPLOYEES: Contcl.. 
Reinstatement of Government aer-

vants whose services were termi-
nated under MISA and DIR (II-
22-6-77), 49. 

Re-instatement of Shri Kripa Shan-
kar and other Employees of the· 
Office of Accountant General, 
Allahabad (VI-29-7-77), 86. 

Reinstatement of Nagaland Officials-
<IV-13-7-77), 169-71. 

Relation Of political de tenus remov-
ed from service (V-28~7-77), 107. 

Representation from All India P&T· 
and Central Government Pen-

sioners' Association (v'--22~7-77) ,. 
130-31. 

Representations from Reception 
oflicers (1"-13-7-77), 157-58. 

Representation of Ex-Employees of" 
Reserve Bank of Bombay (III-
1-7-77), 100. 

Retirement Age of Employees (IV-
13-7-77), 198. 

Retirement of income tax 
(I1I-1-7-77), 128. 

Sanction of pension to 
Government Employees 
8-77), 174~75. 

officers 

Retiring 
(VI-5-

Scheduled Castes and Scheduled 
Trib03 Employees in Communica-
tion Department (V-28-7-77),. 
173-74. 

SC AND ST Employees in Depart-
ment of Atomic Energy (V-
27-7-77), 7-U. 

S.C. and S.T. Employees in Minis-
try (V-25-7-77) , 237, 238-39. 

Scheduled Castes and Scheduled 
Tribe Person& in the Ministry of 
Law, Justice and Company 
Affairs ("-26-7-77), 2-6. 

Service conditions of Government 
employees (II-22-1~77), 137. 

Shortage of Housing Accommoda-
tion for Central Government Em-
ployees in Goa, Daman and Diu-
("-26-7-77), 118-19. 

SOcial Housing Scheme for Retiring' 
Government Servants (III-27-6-· 
77), 33--35. 
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',GoVERNMENT EMPLOYEES: Contd. GOVERNMENT POSTS: 

SUgnatioa In the grade of Assis-
tants (V-20-7-77), 189-90. \ 

Stagnation in various 
Central Government 
(IlI-29-6-77), 97-98. 

grade. of 
Employees 

Termination of service of emplo-
yees of Miniu"try of Information 
and Broadcasting (111-29-6-77), 
124-25. 

· Termination/suspension of Emplo-
yees of Defence Accounts Depart-
ments Meerut (VI'-":S-8-77) , 1-8. 

· Theft of idols by Government offi-
cers in Raj&3than (IV-1S-7-77), 
117. 

· Tour undertaken by former Health 
Secretary (VI-4-8-77), 240-44. 

Transfer of Government Employees 
attaining the age of 55 year, (Vl-
5-8-77), 200. 

Transfer of Officers during Emer-
gency (IV-6-7-77), 121. 

Transfer of officers out of Delhi 
after Emergency (IV-13-7-77), 
89. 

Typewdting test. for LDCs UII-
29-6-77), 74. 

· Voluntary Retirements (IV-B-7-
77), 140. 

Debates 

· Correction of Al'lI3wer to U. S. Q. 
No. 2240 dated 29-6-77 reo Prob-
lems of ltllocated servants trom 
erstWhile Hyderabad state (V-
20-7-77), 221-22. 

Grant of Festival Advance for 
'Onam' to Central Government 
Employees in Karala (Under rule 
377) (VI-B-B-77), 63-64. 

'GOVERNMENT LAND: 

Squatters on Government Land 
(V-25-7-77), 266. 

"GOVERNMENT MACHINERY: 

PrOPosal to prevent misuse of Gov-
ernment Machinery by Ruling 
Party (V-27-7-77), 48. 

Abolition of post of CommiGlioner 
of Scheduled Castes and Schedu- ~ 
led Tribes (V-27-7-77), 245.48., 

Examination for the posts of Ins-
pectors held by Collector of Cen-
tral Excise (VI-5-8-77), 217-18. 

Filling of Character certiftcateB 
alol1l with Applications f()r Gov-
ernment jobs (11-15--6-77), 201-
202. 

Filling up Poot of Director General 
of Mines' Safety (V-28-7-77), 
164-

Junior Reception Officers (V-27-'-
77), 87-88. 

Reservation of Posts in Servic_ 
(IV-13-7-77), 122-23. 

GOVERNMENT PRESS(ES): 
Confirmation in the Cadre of Over-

seer in Government Press, Minto 
Road, New Delhi (VI-I-8-??), 
262-63. 

Demands of the Employees of G. I. , 
Pres., Santragachi (West Bengal) 
(III-27-6-77), 198. 

Examination for Promotion to the 
Post of Readers in Government 
of India Presses (V-26-7-77). 
168-69. 

Expansion programme of Govern-
ment Press, Koratty (Kerala) 
(VI-I-B-77), IB3. 

Fire in the Government of India 
Press, Eim!a (V-IB-7-77), 131. " 

General Manager Govt. PreE. 
Koratty (Kerala) (V-25-7-77). 
166. 

INTUC Union of Government }Ore" 
Koratty (VI-I-8-77), 102-03. 

Second Pay Commission's Recom-
mendations reo Disparity in Pay 
Scales of Employees of J.C.B. and 
Government of India Press (11-
22-6-77), 47-48. 

GOVERNMENT SERVICE: 
Age limit for entry into Govern-
ment~ervice (IV-13-7-77), 121-
22. 

Qualiftcations for entering Govern-
ment and other service (IV-13-
7-77), 128. 
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GOVERNMENT SERVICES-'contd. 
Qu,1i!ication for Recruitment to 

Central Government Service (VI 
-3-8-77), 82. 

GOVERNMENT VEHICLES: 
Allotment of Government Vehicles 

to Officers (III-24-6-77) 100-
102. ' 

GRADUATE ENGINEERS APPREN-
TICE(S): 
Graduates Engineers Apprentices in 

Bokaro (VI-4-8-77), 199-200. 

GRAIN DRYER: 
Development of Solar Energy Pow-

ered Grain Dryer (VI-3-B-77), 
98-99. 

GRAIN SHOPS: 
Proposal to introduce Grain shops 

at Work Place (11-20-6-77), 119. 
GRANITE: 

Production of Marble and Granite 
(lV-14-7-77), 79-80. 

GRAPE FANTA: 
Unauthorised use of Colouring 

Material in Grape Fanta (VI-
4-8-77), 256-57. 

GRAPHITE: 
Mining of Graphite (111-23-6-77), 

34. 
GREEN PAPER(S): 

Dual Citizen,Jhip in Britain (111-
23-6-77), 6-12. 

GRIEVANCES CELLs in State (III-
65. 

GRIEVANCES CELLS in States (I1I-
29-6-77), 125-26. 

GROUND WATER 
41-42. 

GROUNDNUT: 

(II-13-6-77) , 

4-Point Technology for Groundnut 
Yield (V-18-7-77), 44-45. 

Central Research Centre on 
Groundnut in Gujarat <JV-1l-7-
77), 160. 

Export of Groundnut (111-24-6-77), 
177-78. 

Groundnut Protection in Gujarat 
(11-20-7-77), 93-94. 

GROUNDNUT-contd. 
ProductiOn of Groundnut and 00-

seeds (11-20-6-77), 165-66. 
GROUNDNUT OIL: 

Adulteration in Grooqdnut oil (V 
-21-7-77), 59-60. 

Production, Distribution and Move-
ment of Groundnut Oil in Gujarat 
<III-l-7-77), 67-69. 

Production of Groundnut Oil in 
Gujarat (IlI-24-6-77), 98-99. 
Removal of Restriction on the Mov-

ement of Groundnut oil (IU-.2f-. 
6-77), 13-16. 

Reported disappearance of ,round-
nut oil from market and abnormal 
Rise in its price (CA) (V-Z2-T· 
77),239-49. 

GROUNDNUT SEED: 
Export of Groundnut Seed (VI-

5-8-77), 142. 
GROUNDNUT SHELLS: 

Export of groundnut shells (khol) 
(V-22-7-77), 152-53. 

GROUP HOUSING SOCIETIES: 
Registration of Group Housing S0-

cieties for lilllotment of land iD 
Delhi (11-20-6-77), 214-15. 

GUEST CONTROL ORDER (III-
4-7-77), 116-19. 

GUHA, SHRI GIRIJA SANKAR: 
Obtituary References; (Death of 

S:'ri Girija Sankar Guha (11-
11·6-77), 1-3. 

GUJRANW ALA HOUSE BUILDING 
COOPERATIVE SOCIETY 
DELHI (IV-H-7-77), 115. 

GUJRANWALA HOUSE BUILDING 
COOPERATIVE SOCIETY 
DELHI: 

Complaint Against the Gujranwala 
House Building Cooperative S0-
ciety Delhi (IV-1l-7.77), 192. 

Profit and Loss of the Gujaranwala 
House Building Cooperative SO 
ciety Delhi (IV-1l-7-77) , 70. 

GUJARAT: 
A new Oil Refinery in Gujarat (III-

-28-6-77), 122-23. 
Accumulation of Hybrid-4 Cotton 

(VI-29-7-77). 119-20. 
Accumulotion of Hybrid-4 Cotton 

Bales (V-22-7-77), 48-49. 
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Aid for Social Welfare in State (III 

4-7-77), 115-16. \ 
Air Services closed down in Gujarat 

(V-22-7-77), 188. 
Allotment of Cement to Gujarat 

(II-22-6-77), 83-84. 
Amount allocated to Gujarat for 

construction of houses (IV-
11.7·77), 87. 

Amount earmarked for the Develop-
ment of Irrigation project in 
Gujarat (V-18_7-77), 149_50. 

Applications for passports received 
in Uujarat (II-16.6_77), 106. 

Area unjer Irrigation in Gujarat 
(V-·25-7_77), 13-17. 

Aromatic Project in Gujarat (lV-
12_7·77), 66_67. 

Backward Districts in Gujarat (IV-
6-7.77), 75. 

Bank LOans to homeless rural peo. 
pIe in Gujarat (V-22_7.7'l), 
153-M. 

GUJARAT-Contd. 
Concessions by IDBI for setting up 

Industrial units in Gujarat (VI-
5-8_77), 85. 

Construction of Telephone Ex-
changes in Junagarh, Rajkot and 
Jamnagar Districts of Gujarat 
(V-28-7-77), 190-91. 

Conversion of Rajkot 
into Broad Gauge 
28.6-77), 160. 

Verval Line 
Line (III-

Deposits received by nationalised 
banks in Gujarat (VI-29_7-77), 
197·98. 

Development of Ambaji in Gujarat 
as a Tourist Centre (V-22.7-77). 
64. 

Development Handloom Industry 
in Gujarat (VI-5-8-77), 204. 

Development of Tourism in Gujarat 
(VI-6-8_77), 206. 

Development of Tourist Spots in 
Gujarat (IV-15-7_77), 185_86. 

Direct Dialling system between 
Ranganpur and Hariz, Gujarat 
(V-21-7.77), 105_06. 

Drought in Gujarat <n-13-6_77). 
1-44. 

Building for P&T and Telephone 
Department in Junagarh, Rajkot 
and Jamnagar Districts, GUjarat 
(VI--4-8.77), 97-100. Economic Offenders Detained under 

Central Aid for Eradication of Rat COFEPOSA in Gujarat (II--17-6. 
Menace in Gujarat (VI-l_B-77), 77), 216_17. 
224. Effect of Power shortage in Gujarat 

Central aid for Housing Projects in on industrial production (V-
GujQrDt State (II-20-6.77), 190. 20-7-77), 83. 

Central aid for Implementation of Employment of Local Staff in I.P.C.L. 
irrig,ation schemes in Gujarat and O&NGC in Gujarat (IV-
(II-20-6-77), 191-92. 12.7_77), 136-37. 

Central aid for minor irrigation to Expenditure incurred on tourist 
Guj8!rat (VI-l·8.77), 212. centres in Gujarat (VI-29-7-77), 

Central Research Centre on Ground_ 207 _OB. 
nut in Gujarat nV-1l-7.77), 160. ExpenditUre to be incurred on new 

fertiliser· factories under cons_ 
Central Schools in Open Tents in truction in Gujarat (VI-2-8-77). 

Gujarat (V-IB-7_77), 198_99. 209.10. 
CI f f t · . G' t Fertilizer Production by Factories osure 0 ac ones 1n uJara 

(V-20-7_77), 154. in Gujarat (V--26.7-77), 77-BO. 
Financial Assistance to entrepre. 

Closure of Textile Mills in Gujarat neures in Gujarat (lV--13.7.77). 
(V-22.7-77), 76. 161.62. 

Coastallflghway in Gujarat (V- Fishing Harbour on GUjaratCoast 
---=~7.77)~~--7~. _____________________ (_V ____ 18_-7_-_77_)_,_5_6._5_7. _________ . 



GUJARAT-Contd. 
Funds for improvement of Educa-

tion and Welfare of Children in 
Gujarat (11-20_6-77). 192. 

Gas found in Kutch region of Guja· 
rat (I1-14_6-77). 173. 

Groundnut Production in Gujarat 
(U-20_6-7'7), 93-94. 

Gujarat submission regarding Nar_ 
mada Project (V-18-'7-77), 89. 

Health and Family Welfare centreJ 
in Gujarat (V-21_7.77), 145-46. 

Housing and medical facilities to 
P&T employees of Gujarat (V-
21·7-77). 135_36. 

Housing problem in tribal area of 
Gujarat (V-25-'7.77). 217-18. 

Housing Scheme for poor in Guja-
rat (In-4-7_77). 11-17. 

Infection by Doctors and Nurses in 
Hospitals of Gujarat (IV-14.7-
77). 138-39. 

Irrigation Facilities in Gujarat (VI-
I-S-77), 202_03. 

Licences for Sugar Industries in 
Gujarat (V-25_7_77), 44-45. 

Linking of Ambali and Danta in 
GUjarat by Telephone (V-21-7-
77), 104. 

Linking of Danta Tehsil Headquar_ 
ter with Palanttur by Direct DiaL 
ing System (V-21-7-77), 104_05. 

Memorandum from Gujarat state 
for supply of Bombay HIgh Oil 
and Gas (IV-5_7_77), 122. 

Migration Of Lepers from Bombay 
to Gujarat (IV-14-7-77), 105_06. 

New areas for oil drilling in Guja. 
rat (V-I9.7-77), 35-36. 

Oil Fields in Gujarat (IV-12_7-77) 
83-84. ' 

Opening of Telephone Exchanges In 
Kaira District of GUjarat (Il-
16_6-77), 208. 

Pending Telephone Applications in 
Gujarat (IJI-23.6-77), 96-9S. 

Porbandar port in Oujarat (V-
27_7-77), 190_91. 
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GUJARAT-Contd. 
Power Projects in Gujarat CIV-

13_7-77), 177_78. 
Power shortage in Gujarat (IV-

13_7-77), 162_63. 

Production of Groundnut 011 in 
Gujarat (m-24.6-77), 98_99. 

Production of Gujarati Films (VI-
3_S-77), 60. 

Raids in Gujarat (VI.--5_8-77). 212_ 
13. 

Reduction of seats in Jamnagar 
Medical College and Ahmedabad 
Medical College, Gujarat (V-
21.7-77), 73_74. 

Re-instatement of dismissed Rallway 
Employees in Gujarat (11-21_6-

77), 104. 
Rejection Of import licences of in. 

dustrial units in Gujarat State 
(VI-29-7-77), 196. 

Repiars, Restrengthening and Res-
tructurIng of Railway Bridges in 
Gujarat (11-21-6-77), 124-26. 

Representations from Chief Minis. 
ter of Gujarat and others for use 
of Bombay High Gas (V-26_7-
77), 159. 

Representations from Gujarat State 
for use of Bombay Gas for Nar-
mada Fertilizer Factory (11-
21-6-77), 44. 

Representation regarding payment 
of Royalty on Crude from Guja-
rat <IV--5_7_77), 69-70. 

Request from Government Of GUja-
rat for Loan to Housing Finance 
Society of Gujarat (lV-15-'_7?). 
54_55. . .. 

Rural Electrification in Gujarat 
en-I5-6_77), 80-81. 

Salt Industry in Gujarat (V-27_'7-
77), 207_08. 

Scholarships to stUdents in Gujarat 
VI-L8_77), 67--69. 

Setting up of an Atomic Power 
Station (11-15_6_77), 185-38. 

Settinl up Of a new T.V. Station at 
Ahmedabad in Gujarat CU-22-IJ.. 
77), 177. 



GUJARAT-C'ontd. I 
Setting up o,f Sugar Fac\odel in 

Gujarat (VI-l_B_7'7), '18·'19. 
Setting up ot Tannery in Gujarat 

(11--22-6-77), 135. 

GUJABAT REFINERY: 
Strike by workers in Gujarai Be 

flnery (UI-23-6-'I'1), 155.58. 

GUIJARAT VIDYAPEETH: 
Reopening of Gujarat Vidyapeet~ 

(V-25-7_77), 274-75. Shifting ot a Unit Western Circle 
ot Survey of India to Gujarat 
(V-20_7.77), 55-56. 

Ship Builcijng Yard at Hajira, Guja-
rat (11-15-6_77), 137. 

Sick Cotton and Oil Mills in Guja. 
rat (IV-15-7_77), 185. 

SU1gestions from Gujarat Govern-
ment on Payment ot Royalty on 
Crude (V-19_7_77), 45-46. 

Supply of Gas from Bombay High 
to Gujarat (VI-2-8-77), 91_92. 

Tax on goods sent out of Gujarat 
(VI-5_8.77), 90. 

Telephone Connections in Gujarat 
(m-30-6-77), 68_69. 

Telephone Connections to Persons 
Of Gondal Taluka Rajkot (Guja. 
rat) (V---21_7-77), 152-58. 

Tribal areas in Gujarat (V-20_7. 
77), 151-52. 

Upgrading of State Highways in 
Guj,arat to National Highway. 
(IV-6-7-77), 144. 

Uplift of tribals in Gujarat (V-
20_7-77), 153-54. 

DebateB 
Damage to Railways and Roads in 

Gujarat due to heavy rains (Mat. 
tel' under 377) (VI-2-8-77), 253. 

Flood havoc in Banaskantha (Guja-
rat) (Matter under 377) (VI-
2-8-77), 258-60. 

Reported poor quality Of cotton 
seeds supplied to Fanners in 
Gujarat resulting in 10118 of cotton 
crops (Under rule 3'17) (VI-
8-8_77), 64-6ll. , 

OUJARAT HOUSING BOARp. 

Financial ASSistance to Gujarat 
~~n, Board (V-18.'1-7'1), 197_ 

GULF COUNTRIES: 
Ban on export ot vegetables and 

meat to Gulf Countries (11-17.6· 
77), 19B_99. 

Harassment by Bombay CUsmDii to 
Indians coming from Gulf coun-
tries (IV-8-7·77), 86-87. 

Indians working in Gulf Countries 
(IV-14_7-77), 132. 

Introduction Of reru1ar AirbUJI 
flights ot Air India to Gulf coun.. 
tries (V-22-7-77), 211. 

Proposal to Increase Exports to Gulf 
Countries and Oil Producing 
Countries (VI-5_8_77), 144-45. 

Steel stockyard in Gult Country 
(V-21-7-77), 153.54. 

GUR: 
Export of Gur to Africa and South 

East Asian countries (VI-5..8_77), 
87. 

GWALIOR. 
Air Service Facility in Gwalior 

Region (IV-6·7·77), 111- ,17. 
Development at Gwalior and Gwa. 

liar Region as a Touriat Centre ) 
(1"-8_7-77), 112-13. 

Employees retired and suspended 
by Accountant General Gwalior 
<IV-15_7-77), 221-22 ... 

National Highway passing thr0Ulh 
Gwalior (IV-13.7-77), 141-42. 

Proposal for a Halt of I.A. Flight. 
to Khajuraho at Gwallor (IV-
8_7-77), 112. 

Proposal to Open Regional Office of 
Chiet Controller of Import. anel 
Exports at GWalior (IV--8-777) .. 
110-11. • , : 

Public Sector Undertaking in.' Gft. 
lior (V-27.7-77), 81-52. 



GWALIO&-contd. 
Studio for recording Programme of 

AIR at Gwalior (IV--6.7-77), 46. 
T.V. Programme at GwaHor (IV-

6-7_77), 102. 

GWALIOR PALACE: 
Raids on former palaces of Jaipur 

and Gwalior (II-17-6-77), 87_88. 

HALF-AN-HOUR DISCUSSION: 

Debates 
Closure of Rice Mills in Kala-

handi, Orissa (VI-2--B-77), 391 
-402. 

Committee on status of Women 
(lV-6-7-77), 314-2B. 

Engagement of workers through 
controctors (VI-4-B-77), 391-
-i02. 

Fertilizer Factory proposed to be 
set up in Korba (V-26-7-77), 
286-98. 

Malaria Incidence in the country 
(V-19-7-77), 232-50 

Rise in prices of essential commo-
dities (IV-13-7-77), 391-416. 

Rural Poor (HAH DIS) (V-21-7-
77), 291--304. 

Working of Vijaya Bank (V-28-7-
77), 298-310. 

HAIL STORM(S): 

Damage to CroP due to hail storms 
(11-20-6-77), 167-68. 

HAJ: 
Visit to Saudi Arabia for HAJ 

(V-2B-7-77), 97. 

RAJ COMMITTEE: 
Reconstitution ot Haj Committee 

(Ill--30-6-77), 126-27. 

RAJ PILGRIMAGE: 

Increase in Haj Pilgrimage fares 
(Ill-SO-6-77), 77-78. 

BAJIRA PORT: 
(VI-3-B-77), 103-04. 
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HAJO: 

Development ot Bajo (Assam) as a 
Tourist Centre (n1-I-7-77), 52. 

HALDI GHATI REGION: 
Development of Haldi Ghati Re-

gion as Tourist Spot (VI-
29·7-77), 74. 

HALDIA: 
Licence for constructing a Chemical 

Plant at Haldia (V-19-7-77), 
42-43. 

Meeting with chambers of West 
Bengal on Petro-Chemical Com-
plex at Haldia (V-26-7-77), 191. 

Petro-Chemical Complex at Haldia 
(11-21-6-77), 142. 

Setting up of a Petro-chemical com-
plex at Haldia (V-19-7-77), 16-
26. 

Ship building yard at Haldia (IV-
13-7-77), 154; (VI-3-B-77), 135. 

HALDIA DOCK SYSTEM (V-20-7-
77), 198-99. 

HAND-TOOLS: 
ExciSe duty on hand-tools (V-22-7-

77), 170-71. 

HANDICAPPED PERSONS: 

Demands bY Students of Institute for 
Physically Handicapped (III-4.-7-
77), 150-54. 

Facilities to handicapped persons 
(VI-I-B-77>, 160-61. 

Loan Facilities to Handicapped 
(VI---1-8-77), 86-87. 

Mismanagement in Institute for 
Physically Handicapped (1lI_4-7-
77), 63. 

National Institution for blind, deat, 
mentally retarted and Orthopae-
dicalIy Handicapped (VI-I-B-77), 
235. 

Debate8 

Reservation of vacancies for the 
physically hamiicap.ped fOr cer-
tain posts in Central Government 
and Public Sector Undertakings 
(ST) (IV-15-7-77), 239-40. 



HANDICRAFTS: 
Export of Handicrafts by Raj'8sthan 

(V-22-7-77), 70-71. 
Export of Indian Handicraft A\'U-

cles (VI-29-7-77), 235-38. 

HANDIDHUA COLLIERY: 
ML"lagement of the Handidhua col-

liery at Talcher (IV-13-7-77), 
196-97. 

HANDLOOMS: 
Implementation of Recommenda-

tion of Sivaraman Committee on 
Handlooms to be covered by Co-
operatives (VI-5-8-77), 42-43. 

Items reserved for production under 
Handlol.:m Sector (IV-8-7-77), 63. 

Manufacture of Dhoties and Sarees 
by Handloom Sector (IV_15-7-
77), 213. 

Debates 
Reported serious situatiOn arising 

out Of accumulation of handloom 
cloth (CA) (VI-3-8-77), 235-42. 

HANDI.OOM CLOTH: 
Excise Duty On Handloom ~d 

Powerloom Cloth (VI-29-7-77), 
116-20. 

Popularity of HandlOom Fabric in 
U.S.A. (VI-29-7-77), 50. 

Processing Units in Andhra Pradesh 
(IV--8-7-77), 155-56. 

Proposal to increase the subsidy on 
controiled cloth produced on 
handlooms (V-22-7-77), 148. 

Rise in the Export of Handloom 
Cloth (V- 22-7-77), 106-07. 

Unsold Handloom Fabrics (IV-
15-7-77), 153-54. 

HANDLOOM INDUSTRY: 

Concessions to Handloom industry 
in Madhya Pradesh (III-24-6-77>, 
102-03. 

CriSis in Handloom Industry in 
ASsam (IV--8-7-77), 163. 

Development of Handloom Industry 
in Assam (IV-15-7-77), 44-45. 

Development of Handloom Industry 
in Gujarat (VI-5-8-77), 204. 

HANDLOOM INDUSTRY-Contd,. 
Handloom industry in Keraia (It-

17-6-77), 59-60. 
BANDLOOM WEAVERS (IV-15-'I-

77), 159-60. 
Construction of Housin, Colonies 

for Handloom Weavers Coopera-
tive societies (VI-I-8-77>, 272-
74. 

Minimum Wage for Handloom Wor-
kers (IV-7-7-77), 51. 

HANDLOOM YARN: 

Rise in the Prices of Handloom 
Yarn (In-24-6-77), 69-70. 

HANDPUMPS: 
Handpump in village (III-27-6-77), 

182-83. 

HANGAR(S): 
HamiltOn Hangar at Jaipur Airport 

(IV--8-7-77), 82. 

HARIJANS: 
Atrocities on Harijans (II-22-8-

77), 191-92. 
Atrocities on Harijans by Land-
lords (II-22-6-77), 146. 
Atrocities on Harijans in Village 

Pathada, P. S. Shambhuganj (V_ 
27-7-77>, 112-14. 

Death of Harijan worker of Ashoka 
Hotel (V-22-7-77), 140-41. 

Demolition of Huts of Harijans by 
Landlords of Durveshi village, 
Nandy Taluka (IV-13-7-77), 125. 

Enforcement Cells to safeguard the 
Civil Rights of Harijans (V-27-7-
77), 51. 

Firing by the Security Force of 
B.C.C.L. at Sijua on Harijans and 
employees (VI-3-8-77>, 178-179. 

Grant of Loans to Harijans for 
construction of Houses (IU-29-
6-77>, 108. 

Harijans an:i Adivasi Employees in 
Barauni Refinery (V-19-7-'1'7), 
60-61. 

Harijans and Adivali workers In 
Cooperative Organisations <IV-
15-7-77), 230. 



HARIJANS--Contd. 
Harijans killed in States (VI-3-8-

77), 178. 
Harassment of Harijans (V-20-7-

77), 136-37. 
Housing Loans for Harijans ahd 

Backward People in Rajasthan 
(1II-29-6-77), 111-12. 

Incidents of Atrocities on Harijans 
(IV-13-7-77), 184-85. 

Inquiry into Murder of a Harijan 
Girl of Bhiwani (III-29-6-77), 
153-54. 

Number of Harijans, Adivasis and 
Depressed Classes in Dhanbad 
Collieries (V-20-7-77), 154-55. 

Percetltage of Harijans and Adiva-
sis in Central Schools in Bihar 
(V-I-B-77), 106-07. 

Percentage of Harijans in BSF and 
C.R.P. (V-27-7-77). 3-7. 

Plan to raise standard of living of 
Harijans and Girijan Adivasis 
(IV-6-7-77), 55. 

Scholarships to Harijans and Back-
ward classes (V-20-7-77), 105-06. 

Re: Atrocities on Harijans (VI-&-
8-77), 9-14. 

Reported burning alive of Harijans 
in Belchi village of Bihar on 27th 
May, 1977 (CA) (11-13-6-77), 238 
-44. 

See also "Scheduled Castes and 
Tribes". 

HARMONIUM: 
Ban On the use of HarmoniUm . on 

AIR (V-20-7-77), 54-55. 

HARYANA: 
Annual ConBumption of electricity 

1n Punjab, Haryana Delhi and 
U.P. (V-20-7-77), 138-40. 

Cholera incidents in Haryana and 
U.p. (V-21-7-77), 101-02. 

Complaint from teachers of Sonepat 
(Haryana) en-13-6-77), 119. 

Shortage of cement in Haryana and 
Delhi (IlI--29-6-77), 14/l-42. 

Transformer factory near Ambala, 
Haryana (V-27-7-77). 169_72. 
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HATHI COMMITTEE: 
Action on Recommendations of 

Hathi Committee (IV-12-7-77), 
171-72. 

Decision rJn Hathi Committee Report 
(IV-12-7-77), 131-32. 

Production of Bulk Dru,s as recom-
mended by Hathi Committee (II 
-14-6-77), 35-36. 

Study of Hatbi Committee Report 
(IV-12-7-77), 159-60. 

HEALTH: 
Assistance from USA for Health 

Development (IV-14-7-77), 40-41. 
Better Health Scheme in Rural 

Areas (~-8-77). 152-53. 
Effect of Phenformin drug on Healtn 

(VI-I-8-77), 32-48. 
Free Medicare to poor (VI-4-8-77), 

224. 
Height of Indians (V-28-9-1977), 

40. 
Use of Insecticides and Pesticides 

MenaCe to Health (II-I4-6-77). 
177-78. 

HEALTH CARE UNIT: 
Mobile Health care unit for village 

(V-21-7-77), 86-87. 

HEALTH CENTRES: 
Special AssistanCe to Bihar for 

Health Sub-Cetltres (V-21-7-77), 
130-31. 

Splitting up Primary Health Cen-
tres in Maharashtra (V--21-7-77), 
88. 

Utilization Of Grants given by Bri-
tain for Health Centres (IV-I4-7-
77), 154-55. 

HEALTH HAZARDS: 
Danger to Health due to Industrial 

Affluence Discharged into River 
<n-20-6-77}, 71-72. 

'HEALTH PHILOSOPHY': 
Four Point Integrated Health 

Philosophy (!I-16-B-77), 147. 
HEALTH SERVICES: 

Better Health Services in India 
(II-1S-6-?7), 164. 



SUBJECT INDD 

HEALTH SUB-CENTRES (V1-4-8-
77), 160-61. 

HEALTH WORKERS: 
Health workers in Rural Areas 

(III--23-6-77), 92-93. 

HEAVY EARTH MO'VmG EQUIP-
MENT: 
ProductiOh of Heavy Earth Moving 

Equipment and Rail Coaches (IV 
-13-7-77), 137-38. 

H'EA VY ENGINEERING CORPORA-
TION: 
Irregularities in Heavy Engineering 

Carr/oration (IV-6-7-77), 92. 
Labourers of Heavy Engineering 

Corporation, Hatia (IV-13-7-77), 
129. 

Loss suffered by H.E.C. (II-22-6-
77), 55-56. 

Non-availability of Cllstings and 
Forgings in H.E.c. (m-29-6-77), 
18-22. 

Orders fOr H.E.C. (II-22-6-77), 169. 

HELICOPTER sERVICE: 
Introduction of Helicopter service 

from Dibrugarh to Sadia (V-22-
7-77), 121. 

HELMETS: 

Compulsory use of Helmets (V1-
3-8-77), 157-~8. 

HIDES AND SKINS: 
Smuggling of Hides to China (IV-

8-7-77), 164. 
mGH Bun.DINGS: 

Rules regarding height Of Buildings 
in big cities (V-18-7-77), 179-80. 

HIGH OMMISSIONJ:R(S): 
statement made by Indian High 

Commissioner in U.K. (I1I-23-6-
77), 49-50. 

IfiGH COURT: 

Appointment 01 Judges of High 
Court (m-28-6-77), Itl. 

Ac>polntrnents made 1h the Punjab 
and Haryana Hith Court (ll-21-
8-'1'1), 117-18. 

HIGH COURT-Contd. 
Bench of High Court at Auranga-

bad (Maharashtra), (VI-2-8-77). 
87. 

Bench of Madhya Pradesh High 
Court at Bhopal (V-19-7-77), 54. 

Case. pending in High Courts for 
more than seven years (VI-2-i!-77), 

129-30. 
Cases pending in Orissa High Court 

(III-28-6-77), 7:;. 
Cases pending in High Courts 

(IV --12-7-77), 132-33. 
Cases pending in High Courts and 

Supreme Court (11-21-6-77), 
143-44. 

Cases pending in MadhYa Pradesh 
High Court (II-21-6-77), 91. 

Communication from Former Chief 
Justice of Madras High Court (VI 

-2-8-77), 239. 

Criminal appeals pending in Bom-
bay High Court (VI-2-B-77), 81. 

High Court Bench at Bareilly (IV-
5-7-77), 88. 

Posts of Judges vacant atid cases 
pending in High Courts and Sup-
reme Court (V-26-7-77), 90-94. 

File regarding setting up of High 
Court Bench at Meerut (n-21. 
6-77), 127. 

Petitions of Government Servants 
pending in High Courts (V-19-
7-77), 137. 

Setting up a Bench of High Court 
of a neighbouring State in Goa, 

Daman and Diu (V-26-7-77), 120. 

Setting up a Bench of High Court 
at Meerut (UI-2B-6-77), 76. 

Setting up of High Court in Goa, 
Damai and Diu (IV-12-7-77). 
89-90. 

Women Judges in High Courtl 
(IV-12_7-77), 1'70. 

HIGH COURT JUDGES: 
Appointment of HiIh Court Jud,.. 

(IV-12.7-77). 175~ 



Sl1BJ'ZCT INDEX lSI 

HIGH YIELDING VABlETIES: 
Inter-Mlnisterial Group on High 

Yielding Varities (In-27-6.'17), 
49-50. 

HEAVY INDUSTRIES: 
Institutional credit in the private 

sector and Heavy InduBtrial Sec-
tor (IV-8-7_77), 38-40. 

HEAVY WATER: 
Heavy Water from Russia (VI-3· 

8-77), 198. 
Heavy Water from USA and Canada 

(IV-13-7_77), 185. 
HEAVY WATER PRo.1ECT EM-

PLOYEES UNION: 
Memorandum from Hea.vy Water 

Project Employees Union, Tuti.-
corin (Il-15-8_77), 7'1. 

HERBS: 
Availablity of Medicinal Herbs in 

Himachal Pradesh (V-Z1.7-77), 
103-04. 

Export Demand for Indian Herb 
Isapgol (VI-5-8-77), 98. 

Export of Herbe (VI-4-8-77), 224-
25. 

Herbs found in .Amarkantax, Chiv-
rakod and Parasmania (M.P.) 
(V-21.7-77), 115-16. 

HIGHWAYS. 
Chambal 

Bombay 
124--26. 

Bridge on the Agra-
Highway (V-1-8-77), 

Cowting bridge of Rajghat bridge 
On Madhya Pradesh and Rajasthan 
border between Agra-Bombay 
Highway (V-20_7-77), 32-37. 

Himachal Pradesh Highways (IV-
13-7-77), 131. 

Pathankot Mandl State Highway 
<nI-2.g-6-77), 138_39. 

HIJACKING: 
Hijacking of Indian AJrllnes Boeing 

737 bound for Jalpur (V-21-7. 
77), 119_20. 

Number of Planes Hijacked during 
Dnergency (m-I-7-'17), n. 

HILL STATIONS: 
Holiday Special Traina to Hill Sta-

tions (III-28-7-77), 69-70. 
Special facilities to Students and 

others for going to hill stations 
(I11--28-6-77), 59-60. 

HILL AREAS: 
Plan for Hill Areas (VI-3_8-77), 

171-72. 
Shortage of petrol and diesel ill 

hilly areas (III-28-6-77)~ 86. 
HIMACHAL AGRICULTURAL MAR-
KETTING CORPORATION: 

Marketing Of Apples by Himachal 
Agricultural Marketil1g Corpora. 
tion (VI-I-8-77), 89-90. 

HIMACHAL PRADESH: 
Apple Disease in If.P. (VI-I-S_77), 

261-62. -
Availability of Medicinal Herbs in 

Himachal Pradesh (V-21-7-77), 
103_04. 

Cement factorielJ in Himachal Pra-
desh (V-27-7-77), 196-98. 

Central aid for Minor Irrigation 
Schemes to H.P. (V-25-7_77), 
271. . 

Deaths etc. due to forcible .terlll-
sation in HP. (II-I6-6-77), 86. 

Deposits received by Allahabad 
Bank from Kangra Co-operative 
Bank Ltd. Himachal Pradesh 
(IV-8-7-77), 28-36. 

Development of Places of Tourilt 
Interest in Himachal Pradesh 
(I1I-24-6-77), 75.76. 

Development Of Tourist Centre. in 
Himachal Pradesh (VI-5.S-77), 
156_57. 

Drilling in Jwalamukhi in Hima-
chal Pradesh (IV-12-7-77), 114. 

Drought in Himachall>radesh (I1-
13-6_77), 83. 

Ex-servicemen in Himachal Pra-
desh (V-20.7.77), 52-53. 

GSI Circle for H.P. (VI-4-S.'1'1) 
150. .: 

Geological survey of Himacbal 
Pradesh (VI-f-L'l'l). 1". 
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Harbal wealth in Himachal Pradesh 
(V-26-7-77), 196. 

Himachal Pradesh Highway), (IV-
13-7 _77), 131. 

Himachal Pradesh target for sterili· 
sation (V-21-'T-77), 12~6. 

Incentives given to Tea Grower. of 
Himachal Pradesh (VI-5-2·77), 
99-100. 

Indian Forest Service (V-20-7·77), 
113. 

Lift Irrigation Schemes in H.P., 
(IIl-27-6_77 >, 36--38. 

Opf'ning of Post OfJices, Telephone 
and Telegraph offices in Hima-
chal Pradesh (n-16-6-77), 196. 

People living below poverty line In 
Himachal Pradesh (V-27-7·7?), 
197-98. 

Recruitment for HJmachal Pradesh I 
Dogra. Regiment (V-27-7-77), 
1~ . 

Rehabilitation of War Widows in 
Himachal Pradesh (VI-3·8·77). 
53-54. 

Relaxation for Telephone Connec-
tions in Hilly Areas of Himachal 
Pradesh (11-16.6-77), 56. 

Setting up of Medical Institute in 
Himachal Pradesh (Vl-7·7-77). 
78. 

Survey for lime stone to Himachal 
Pradesh (V-21-7-77), 46_47. 

T.V. Facilities in Himachal Pradesh 
(VI-3-8-77), 147.48. 

RIMAYUNPUR: 
Opening of Post Office at Himayun. 

pur (VI-4·8.77), 139-40. 

RIMCO LOBORATORIES, SONEPAT: 

Manufacture of Spurious Hima· 
sycline Capsules by Mis. Rimco 
Laboratories Sonepat (Haryana) 
(V-28-7-1977) ,73_'14. 

HINDALACO: 

Arbitration Award for Dismiased 
Employees ot Hlndalco Ranukoot, 
U. P. (V-28-7-77), 139·40. 

,---------------'-------
HlNDALCO-Contd 

Seeking of Permiasion for Lock-out 
by Hlndalco (V-28-7.77), 138-39. 

HINDI: 
Aid to Non-Hindi Speaking Statea' 

for promoting Hindi (V-18·7-77), 
91.92. 

Allocation of funds for speeches in 
Hindi in UNO (V-21-7~77), 165· 
66. 

Appointment Of Member for Hindi 
in Railway board (IV-12.7-77), 
90-92. 

Assistance for USe of Hindi as 
medium of Instruction. (V-
18-7.77), 157.58. 

Bringing out of Manuals, Codes and 
Rules and Regulations in Hindi in 
the Ministry of Finance (VI-
29-7-77), 258-59. 

Common Cadre for posts created for 
Hindi Work (VI-3-8-77), 142-

Correspondence course by Central 
Hindi Directorate. (VI-1-8·77) 
27-31. ' 

Drafting of Bills in Hindi. (Vl-
2-8-77), 216_17. 

Encouragement to Hindi (IV-
5-7-77), 129_30. 

ExpenditUre on introducing Hindi 
in U.N.O. (V-28-7-77), 131.32. 

Financial AssistanCe for Propagation 
of Hindi Abroad. (V-18-7-77>. 
158_59. 

Hindi Translation of International 
Encyclopaedia ot Social Scie:1ces. 

(V-25-7-77), 66. 
Hindi Cells in Ministries (IV-

6-7.77), 133. 
Hindi in U.N.O. (V-28.7·77), 108-

09. 
Institutions for Promotion of Hindi 

(IV-ll.7-77), 18-25. 
Place given to Hindi in States (V-

2.5-7-'17), 210.11. 
Prizes for PUblication of Best Law 

Books in Hindi (V-19-7.77) 121. 
22. ' 

Progressive use of Hindi by CSIR. 
(V-20-'1-77), 183_34. 
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Use of Hindi in All India Institute 

ot Medical Sciences and Hospitals, 
Delhi (IV-7-7-77), 93.94. 

Use of Hindi in Ministries (IV-
6-7-77), 136. 

Use of Hindi in Ministries I Depart. 
ment (III-I5-6-77). 91·92-

Use of Hindi in Ministry of Exter· 
nal Affairs and in Indian Embas. 
sies Abroad. (1II-30·6-77), 114-
115. 

Use of Hindi in official work. (Ill-
30-6-77), 123-24. 

Use of Hindi in Railways (IV-
12-7-77), 169. 

Use of Hindi in U.N.O. and other 
International Organisations' (IV-
7-7.77), '19. 

Use of Hindi in University Grants 
Commission (II-20-6-77) I 69. 

HINDI GRANTH AKADE~ M.P.: 
Auditing of accounts of M.P. Hindi 

Granth Akademi (IV-ll.7.77), 
49. 

HINDI SAHITYA SAMMELAN: 
Kashi Nagri Pracharni Sabha, 

Varanasi and Hindi Sahitya Sam-
melan, Prayag (IV-11-7-77), 137. 

HINDI SALAHKAR SAMlTI: 
Re_Constitution of Hindi Salahkar 

Samiti (II-21.6-77), 93-94. 
HINDI TRANSLATION: 

Translation of Acts in Hindi (II-
21-6_77), 107-08. 

HINDU RELIGIOUS INSTITUTIONS: 
Reconstruction of Hindu Religious 

Institutions destroyed during War 
in Bangladesh (VI-4-S.77), 227. 

HINDUSTAN AERONAUTICS LTD: 

Merger of D.A. with the Basic pay 
in Bharat Earth Movers Ltd. and 
Hindustan Aeronautics Ltd. (VI-
3-8_77), 214. 

Merger of D.A. with Basic pay in 
Hindustan Aeronautics Ltd. (VI-
3-8.77), 214. 
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HINDUSTAN AERONAUTICS LTD-
Contd. 

Production in Hindtatan Aeronautic 
Ltd. Kanpw·. (II-22-6_77), 111. 

HINDUS TAN ALUMINIUM COR-
PORA TlON, Renukoot (VI-
4.8-77), 189_90. 

Supply of Electricity to Hindustan. 
Aluminium. (VI-3-8-77), 54.55. 

HINDUSTAN CABLES LTD.: 
Demands of Hindustan Cables Ltd. 

Shramik Union. (V-27-7.77), 176. 

HINDUSTAN CONSTRUCTION COM_ 
PANY: 
Murder of Senior Manager (Person· 

nel) of Hindustan Construction 
Company (V-2S-7.77), 112·13. 

HINDUSTAN INSECTICIDES LTD.: 

Making of lakhs of rupees by the 
managing Director of the Hindus_ 
tan Insecticides Ltd. (VI-2-8-77), 
236. 

Project undertaken by Hindustan 
Insecticides limited for Agricul-
tural production. (VI-2-B.77), 51-
52. 

H1NDUSTAN LEVER LIMITED 
(VI-5-8-77), 172-74. 

Meeting with Hindustan Lever'. 
Union (VI-4-S.77), 106-07. 

Strike by Workers of Hindustan 
Lever Ltd. Bombay. (ll-16-6-77), 
229. I 

Utilisation of capacity in Hindustan 
lever Ltd. (V1-5-8.77), 84. 

H1NDUSTAN MACHINE TOOLS 
LTD.: 
Demand of Bonus by Employees of 

HMT Watch factory Bangalore 
(V-20-7-77), 24.25. . 

Development of Small and Rural 
Industries by H.M.T. (V-27.7-
77), 45. 

Foreign Collaboration with HMT for 
Production of Tractors (V-
27-7-77), 231-33. 

HMT Unit at Ooty (V-27-7·77), 3'1. 
38. 
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"H1NDUSTAN MACHINE 
LTD. contd. 

TOOLS 

Marketing of Tractors by H.M.T., 
Pinjore (V-27-7-77>, 114_15. \ 

Price of HMT Tractors (V-27~7-77), 
23L32. 

Production and Demand of H.M.T. 
Watches (V-27-7-77), 104-106. 

Production of Tractors in HMT-
(V-27-7-77), 234_35. 

Recruitment policy in HMT, Kala-
massery. (V-20-7_77), 131-32. 

Strike in H.M.T. Kalamassery. (IV-
13-7-77), 217-18. 

-HTNDUSTAN ORGANIC. CHEMI 
CALS, LTD.: 
Appointment of Shri A. Swami-

nathan as Managing Director of 
H.O.C.I. (V-26-7-77), 66. 

Products Produced in Hindustan 
Or~anic Chemicals (V-19-'1_'1'1), 
122. 

HINDUSTAN PAPER CORPORA-
TION OF INDIA: 

Shifting of Offices of Hindultan 
Paper Corporation of India. (VI-
3-8-77), 41-43. 

HlNDUSTAN PETROLEUM CORPO_ 
RATION: 

Marketing of LIC produced by HPC 
and Caltex (VI-2-8-77). 115-16. 

"HINDUSTAN PHOTO FILMS MANU-
FACTURING CO. LTD:: 
Appointment of Commission Agents 

by Hindustan Photo Films (V-
'27_7-77), 106-07. 

Hindustan Photo Films ManufaC-
turing Unit in Madras (V-
27-7~77). 2:.10. 

,"Photo Film Manufacturing Com-
pany. (VI-3_8-77), 133. 

'HINDUSTAN POLYMERS, VISA-
KHAPATNAM: 
Diseu8I due to pollution in Visa-

kharlIItnam (V-21-7-77), 31_32. ---

HINDUSTAN SAMACHAR: 
Dispensing with Sergices of Emplo-

yeeS and COl' respondents conse-
quent of merger of 'Hindustan 
Samachar' with 'Samachar' (0-
22-6-77), 67-68. 

HINDUSTAN SHIPYARD LTD.: 
Expansion of Hindustan Shipyard at 

Visakhapatnam. (lV-13-7-77), 
101. 

HINDUSTAN STEEL LTD.: 
Alleged blackmarketing by TISeO 

and HSL. (III-23-6-77), 43. 
Alleged irregularities in appoint_ 

ments in HSL. (III-30-8-77), 118. 
Change in arrangement of HSL. 

(VI-4-8-77), 171-74. 
H.S.L. Stockyard at Jaipur (lV-

7_7-77), 101-02. 
Production of Napthalene and Phe-

nol by HSL. (VI-4-8-77>, 68-70. 
Retired Central Government OfR-

cers as Advisers\Consultants in 
HSL SAIL etc. (V-21.7-77), 112-
14. 

Revamping of H.S.L. (Ill-SO-6-'1'1), 
57. 

Sale of defective products by H.S.L. 
(IV-14-7-77), 129.30. 

Shifting of HSL Headquarter from 
Ranchi (lV-7-7-77), l00.0l. 

Stockyard rent paid by HSI etc. 
(IV-7-7-77), 12-15. 

HINDUSTAN STEEL WORKS CON_ 
STRUCTION, LTD.: 
HSCL Engineers' 13-point demancla 

(VI--4-B-7'1), 123-24. 
H.S.C.L. Management (VI-4.8-71), 

165-66. 

Payment to Contractors of Hindus-
tan Steel Works Construction 
Ltd. (V-2B-7-77), 77. 

Profit earned and losses suffered by 
Hindustan Steel works Construc-
tion Ltd. Calcutta (IV-14-7-77), 
86-87. 

Reinstatement in Hindustan Steel 
works construction Ltd. (VI-
4-8-'17), 87-88. 
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HINDUSTAN STEEL LTD. :-Contd. HOLIDAYS-Ccmtd. 

Sale of Steel by H.S.C.L. (V- HOLY QURAN: 
2S-7~77), 122. Recitation of Holy Quran in AIR 

Structure fabrication (VI-4~8_77), Programmes (IV-13~7-7?), 206-07 
164-65. HOMOEOPATH(S): 

Work of Structural Fabrication Homoeopathic DoctorslCol}eee in 
Awarded by HSCL (VI-4-8-77), the Contry <V-2S-7-77), 151-53. 
82_63. HOMOEOPATHIC COLLEGES: 

HINDUSTAN TRACTORS LIMIT- Homoeopathic Doctors/Colleges in 
EO, BARODA. (III-2i-6-77), 157; the Country (V-2S-7-77), 151-53. 
(13-7_77), 9~99. HOMOEOPATHY 

~NDUSTAN ZINC LTD., UDAIPUR 
Inl Ayurvedic and Homoeopathic faci-

(UI-23-6-77), 86-87. lities in CGHS Dispensaries in 
Employees and Officers in Hindu- Delhi (IV-14-7-77), 48. 

stan Zinc Ltd., Udaipur (IV-I4- C.G.HS. Homoeopathic Dispensariel 
7-77), 159-64. (IV-14-7-77), 123-24. 

Expenditure incurred on the meet- Establishing a Directorote for Ho-
ing of the Board 01 Hindustan moeopathy (IV-7-7-77>, 114-15. 
Zinc Limited. Udaipur (V-28-7- Homoeopthic courses conducted by 
77), 123. State Boards (VI--4-8-77), 162. 

Sale Of Zinc Cathodes by Hindustan Popular~sation of Homoeopathic 
Zinc Limited (V-2B-7-77), 124. system of medicine in Rural Areas 

HIPPIES: (I1I-23-6-7?), 130, 
HOOGHLY: Hippies in India (IV-13-7-77), 113-

4 Barge Industry on Hooghly (IV-7 1 . 7 7 7-77), 1- 2. 
HISTORICAL PLACES: HOSIERY UNITS: 

Development of Hiltorical places as Hosiery Units in Calcutta, Tripura 
Tourist Spots in Assam (VI- and South India <nI-24-6-77), 
5-8-77), 111. 172-73. 

Security of Historical Places mI- HOSPITALS: 
4-7-771. 91-92. I Avera'e Expenditure on Patient in 

MedicRl Institutes and Govern-
HISTORY BOOKS: ment Hospitals (IV-7-7-7'1), 91-

Proper Place of Ro1e of Netajt Su- 92. 
bhas Chandra Bose and INA.in Beds in Delhi Hospitals (IV-7-'1. History books of Secondary Edu-
cation (VI-I-8-77), 229-31. 77), 105. 

Centres and Hospitals for Cancer 
HOCKEY TEAM: treatment (V-21-7-77), 138-S9. 

Radical changes in mode of selection Conditions of Lavatories in Hospl. 
of Hockey Teams <m-27-8-77), tals of Delhi (IV-7.7-7't), 128. 
192. Conditions of Service and Pay Sca .. 

les Of Medical Social Workers In 
HOLIDAYS: Delhi Hospitals (fiI-22-6-77), 101 

Non-Observance of Holidays on Ac- -OS. 
count of Bakrid and Muharram in Construction of hospital in tral1lr 
FerltlJzers ~ctories ;~2+77), Yamuna area (In--30-6-77), 112. 171. 

Demands at Resident Doctors and 
Non-observance 01 holidaf on a pol- Interns at Safdarjung Hospital 

ling day (VI-8-8.'t'1), ItO. . (V-21.7-77), 89-40. --- .-----------------------------------------------~-----------------
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1I~P1T~(S)~ontd 

Grant In-Aid to Srikrishna Ayur-
vedic Cancer Institute and Mool-
chand Hospital (IV-7-7-77), 127 
-28. \ 

Increase in number Of patients in 
Willingdon Hospital, New Delh1 
(V-28-7-77>, 81-82. 

Infection by Doctors and Nurses in 
Ho~pitals of Gujarat (IV-14-7-
77), 138-39 

Medical Social Workers in Central 
Government Hospitals, Delhi (III 
-23-8-77), 176-77. 

Mismanagement and Dearth of Me-
d:cines in Delhi Hospitals (IV-
7-7-77), 125-26. 

Opening of a Hospital and a Medical 
College in Shahdara in Delhi (VI 
--4-8-77), 142. 

Opening of Hospitals by voluntary 
Organisations (VI-4-8-77), 145-48. 

Opening of New Hospitals in Current 
Five Year Plan (V-28-'1-77), 151. 

Opening Of T. B. Hospitals (IV-
7-7-77), 116-20. 

Orders for not charging from Out 
Door Patients (IV-7-7-77), 75. 

Proposal for fresh enquiry reo dea-
th in a Kanpur hospital due to 
Glucose (11-16-6-77), 97. 

Provision of Lifts in Hospitals of 
DeIhl (V-2I8-7-77), 187-38. 

Reinstatement of Doctors of Delhi 
HOlipitals (IV-7-7-77), 130. 

Setting Up of E. S. I. Hospital at 
Jagatdal (W.B.) (V-28-7-77>, 
114-15. 

Setting uP Hospitals in Rural Area! 
(IV-7-7-77), 138. 

Setting up Medical College/Hospital 
at Purnea, Bihar (V-28-7-77), 
192. 

Shortage of Equipments and Beds in 
Civil and General Hospitals (I1-
16-6-77), 151. 

Steps to ensure Smooth Functioni~ 
Of Delhi Hospitals (11-16-6-77), 
206. 

Use of Hindi in AIl India Institute 
of Medical Sciences and Haspi-
tals. Delhi (IV-7-7-77). 9S"'f}4. 

HOSPIT~(S) -conte! 
Victimisation of Employees of 

Lady Harding and Kalawati Sa-
ran Hospitals (III-23-6-77), 34-35. 

Water in Milk Supplied to Hospital. " 
(IV-6-7-77), 70. 

HOSTELS: 
Hostels for working men and women 

<III-27-6-77), 104-05. 
Plans for the construction of mode. 

rately priced Hotels, Motels, Hos-
tels and Bungalows (VI-29-7-77). 
48-50. 

HOT PRESSED GARNETS: 
Development of Hot Pressed Gar-

nets (VI-l-B-77). 141-42. 
HOTELS: 

Allegations against Managing Direc-
tor of I.T.D.C. Hotels (VI-2It,. 
7-77), 164-166. 

Bed Capacity in Hotels (V-22-7 .. 
77), 64-65, 

Bwiness Captured by Private Sec-
tor Hotels as compared to Goy-" 
ernment run Hotels (VI-29-7-77>. 
215-16. 

Change in Service Conditions of 
Employees at Public Sector Hot-
els (VI-29-7-77), 216-17. 

Construction Of hotel in Gauhati by 
ITDC (II1-24-6-77), 80. 

Construction Of Hotels in Private 
Sector (VI-29-7-77). 5l. 

Demands of Employees of Ashon I 

Hotel. Bangalore (VI-29-7-77). 
139-14l. 

Expenditure on Managers of Gov-
ernment Hotels (II-17-6-77), 129 
-31. 

Five star Hotels 
245-46. 

(VI-29-7-77). 

Hotels being run abroad by sons of 
of the Former Prime Minister (VI 
-4-8-77), 260-61. 

Hotel Development Loan Scheme 
(VI--3-8-77), 107-8. 

Hotels for rich and middle clan ., 
Tourists (VI-29-7-77), 198-200. 

Hotel Projects in Public Sector (V 
-22-7-77), 93-9". 
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Hotels run by I.T.D,C. <II-17-8-

77), 227-28. 
, Labour Quarters of Hotels run by 

ITDC (IV-15-7-77), 219, 
Labourers working in Hotels (IV-

15-7-77), 217-18. 
Laxmi Vilas Palace Hotel Udaipur 

(Rajasthan) (VI-5-8-77), 192-94. 
Loan given to MIs Oberoi for Hot-

els abroad (VI-5-8-77), 127. 
Medical Officer of Ashoka Hotel, 

New Delhi (VI-29-7-77>, 256-57. 
Occupancy of Indians in Five Star 

Hotels in Delhi (22-7-77), 123. -
Opening of hotels by ITDC (IU-

1-7-77>, 152-53. 
Plans for the construction of mode-

rately priced Hotels, Motels, Hos-
tels and Bungalows (VI-29-7-
77), 48-50 . 

Profit earned and bonus given by 
ITDC Hotels (V-22-7-77), 168-
'10. 

Promotion of a Receptionist as Gene-
ral Manager of Five Star Hotels 
(11-17-6·77), 7-11. 

Public Relations Officers in I. T.D.C. 
Hotels (VI-29-7-77), 240. 

Setting up of a Hotel near Aligarh 
Muslim University (IV-15-7-
77), 101. 

Telephones provided to Managers of 
Hotels of 1. T D.C. (II-17-6-77), 
103-04. 

Upgradntion of Government Hotels 
in New Delhi (VI-5-8-77), 203. 

HOTEL EMPLOYEES: 
Misuse of authority by officials ot 

Hotels managed by ITDC (IV-, 
15-7-77), 87-88. 

HOTEL PROJECTS: 
Review Of ITDC Hotel Projects (TIl 

-1-7-77), 114. 

HOUSE RENTS: 
Amendment of Delhi Rent Control 

Act to stop rising rents (VI-
l-S-77), 122-23. 

IS1 
HOUSE SITES: 

Sites ear-marked for Janakpuri Re-
sidential Scheme (VI-1-8-77), 70-
'11. 

HOUSE TAX: 
Levy of House tax in C.S.P. Colo-

nies (IV-1l-7-77), 94. 
House Tax on Commerical and in-

dustrial Buildings in Delhi (III-
29-6-77), 117-18. 

HOUSING: 
Allotment of developed land to 

Group Housing Co-operative S0-
cieties in Delhi (VI-l-S-77), 69-
70. 

Allotment ot House sites to Rural 
Families in M.P. (II-20-6-77), 
100. 

Allotment of land to Group Hous-
ing Society in South Delhi <V-
IS-7-77), 170-71. 

Allotment of Land to Group Hous-
ing Societies in South Delhi <V-
18-7-77), 188. 

Allotment of Land to Societies dur-
ing Emergency in Delhi (m-
4-7-77), 4-11. 

Allotment of MIG Houses by DDA 
(11-20-6-77), 192-93. 

Allotment of Residential accommo-
dation by DDA till March, 1978. 
(III-27-6-77), 173. 

Alternative Plots to Plot Holders in 
Loni Residential Area (lV-1l-7-
77), 119. 

Amount Alloted for House Build-
ing in Orissa (11-13-6-77), 64, 

Amount paid to the Gujaranwala 
House Building Cooperative S0-
ciety, for Acquisition of Land (VI 
-1-8-77), 226-27. 

Applications pending for House Buil-
ding Loan (III-27-6-77), 194-95. 

Assistance for constructing Housing 
Estate for ,Industrial Workshop 
<"-18-7-77), 151-52. 

Boosting up of Cost of Land and 
Houses by DDA (VI-I-8-77), 1st. 
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SOCIETY (IES) : 
Cancellation of Membership by Op-

erative House· Building Society, 
Shahdara-,-(V-25-7-77), 2&,4-55. 

Categories Of houses available for 
M. Ps. and officers in Delhi (II-
13-6-77), 176-77. 

Central aid for Housing Projects in 
Gujarat State (ll-20-6-'1'l), 190. 

Construction of Houses at Cheaper 
Rates (III-27-6-77), 188-89. 

Construction of Housing Colonies for 
Handloom Weavers Cooperative 
Societies (VI-I-8-77), 272-74. 

D.D A. Loni Road Residential Sche-
me (III-27-6-77). 68-69. 

Demolition of Houses in Delhi (lll 
-27-6-77), 172. 

Directive to states for popularisiDg 
of sCheme to OWn their own hou-
ses (V-18-7-77), 84-85. 

Financial Assistance for Housing 
<111--4-7-77), 153-54. 

Financial Assistance to Gujarat 
Housing Board (V-18-7-77), 197. 

Financial assistance to poor families 
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Service charges received bv India 
Tourism Development Corpora-
tion (IV-I5-7-77), 21S-19. 

Setting up of a Committee on 
working of ITDC (V-22-7-77), 
lS9-90. 

Telephones provided to Managers 
of Hotels ot ITDC (11-17-6-77), 
103-04. 

Working in ITDC Hotels during 
Emergency (1II-24-6-77). 73-
74-

INPIAN ADMINISTRATIVE SER-
VICE: 

Age limit for appearing in lA.S. 
and allied Services Examinations 
<V-27-7-77), 97-98. 

Eligibility of Government em-
ployees for appearing in lAS 
competition (m-29-6-77), 90-91. 

lAS OFFICERS; 
lAS personnel belonging to Sche-

duled Castes and Scheduled 
Tribes (V-20-7-77). 164-65. 

PO.:itings of lAS officers (V -20-7-
77), 160-61. 

Transfer of lAS and IPS officers 
out of Delhi (11-15-6-77), 80. 

INDIAN AGRICULTURAL RE-
SEARCH INS'fITUTE: 
Representation trom Staff of Indian 

Agricultural Research Inatitute, 
New Delhi (V-25-7-77) , 163-64. 

INDIAN AIR FORCE: 
Accidents in IAR. (VI--3-8-77), 

184-85. 
English Qualification for Posts in 

lAF (VI-3-8-77), 56-57. 
IAF Fighting Planes (V--30-7-77), 

45-46. 
Misuse of IAF Alr'craft (I1-IS-6-

77), 79. 
Purchase of Boeing 737 for IAF 

(11-22-6-77), 160-.61. 
Use of IAF Planes and Pilots by 

Fonner Prime Minister <n-22-
6-77), 124-26. 

Use ot IAF Planes by former Prime 
Minister and her Family Mem-
bers (II-15-6-77), 144-45. 

Use of IAF Planes by the former 
Minister of State for Defence 
(V-27-7-77>. 172-74. 

INDIAN AIRCRAFT RULES (V-
22-7-77), 104'. 

INDIAN AIRLINES: 
Airbus crew of India Airlines 

<111-24-6-77), 1416-47. 
Airlbuses being leased out by In-

dian Airlines to Air India (V-
22-7-77), 136-37. 

Booking of Passengers by Indian 
Airlines in Delhi (1V-1S-7-7?). 
161-62. 

C.B.!. enquiry into rent paid for 
Kanchanjanga bullding by Indian 
Airlines (lll-I-7-77), 141.42. 

Demands of Pilots of Indian Ai:r-
lines and Air Corporation Em-
ployees Union (UI-I-7-'1'1), 48-
47. _._------------------
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INDIAN AIRLINES--Coned. 
Earnings and expendlture of Air 

India and Indian Airlines (VI-
5-8-77), 181~82. \ 

Engine Overhaul facility in the 
country OV-15-7.77), 19~8. 

Expenditure incurred by lndian 
Airlines on security arrlllliements 
of Shri Rajiv Gandhi (lV~-7-
77). 11--15. 

Flying of Aircraft of Indian Air-
lines by Sanjay Gandhi (IV-
8.7-77), a4-85. 

Hijacking uf Indian Airlines Boein8 
737 bound lor Jaipur (V-21":7-
77) , 119-20. 

Indian Airlines Fll,ht Connections 
to Madhya Pradesh (II-17-8-
77), 50. 

Number of Air Hostesses in Indian 
Airlines belonaing to SC arid ST 
(m-I-7-77), 161. 

Number of hours lost due to delay-
ed Flights of Indian Airlines 
during May. 1977 (VI-5-8-77), 
200. 

Operation of IA FliglJ,ts (V-22-7-
77), 166 

Piloting of lA Planes from Hydera-
~ . to Tirupati by an unautho-
rised person (Il-17-6-77), 35-36. 

Policy of IA Re. Trunk Route 
Flights connecting Delhi, Bom-
bay, Madras and Calcutta (VI-
6-8-77), 98. 

Procurement of new AJrcraft tor 
Indian Airlines (IV-I5-7-77), 
71-72. 

Repre-;entation of SC and S. T. in 
Indian Airlines and Air India 
(U-17-l3-77) , 

Resignation of Shri P. C. La! as 
Chairman of Indiah Airlines 
(1II-1-7-77), 5S-55. 

Restructuring of Indian Airlines 
and Air India (III-I-7-77), 2~ 
28. 

Shmblg of City BOoking Office of 
Indian Airlines/New Delhi CVI-
29-7":T'T), 60. 

Short !lauI Jet fot Indian Airlines 
(IV-B-7-77), 141. 

INDIAN AIRLINES-CORotd. 
Special allowances 

Indian Airlines 
214-

tor crew of 
(VI-5-8-7'1). 

Vacant Posts in Indian Airlines 
(lV~-7-77), I-II. 

Working Results of Indian Airline. 
(111-1-7-77>, 138-39. 

INDIAN ARMS ACT: 

Amendment at Arms Act (V-20-'1-
77), 217-18. 

INDIAN AUDIT AND ACCOUNTS 
DEPTT: 

Pay scales of Selection Grade Audi-
tors ot Indian Audit &: Account. 
Department (V-22-7-77>, 63. 

INDIAN BUREAU OF MINES: 
Employet!,B of the Indian Bureau of 

Mines deputed to aSI (VI-4-8-
77), 2~-44. 

INDIAN CITIZENSHIP: 

Indian Citizen3hip tor Ref~ees in 
camps (VI-I-a-77), 139-40. 

INDIAN CONTINENTAL SHELF: 
Seismic Survey of Basins of Conti-

nental Shell (V-26-7-77), 67. 

INDIAN COUNCIL OF AGRICUL-
TURAL RESEARCH: 

Resentment among Sicentists of 
IACAR (VI-I-8-77), 72--74. 

INDIAN COUNCIL OF CULTURAL 
RELATIONS (IV-If-7-77), 47. 
Maintenance of Residence of Secre-

tary Indian Council for Cultural 
Relations (VI-4-8-77). 146. 

INDIAN CRAFTS SOCIETY: 
Violation ot Agreement by the 

Indian Crafts SOciety, New Delhi 
(IV-Il-7-'17), 5-12. 

INDIAN COUNCIL OF AGRICUL-
TURAL RESEARCH: 

(IlI-4-7-77), 18-28. 
Deputation of Scientistg of ICAR 

(VI-I-8-77), 242. 
Gajendragadkar Committee on 

Indian Col,Ulcil ot Aariculture 
Research CV-25-7-7'1). 240-,U. 



INDIMl . COUNCIL OF AGRICUL-
TURAL RESEARCH: Contu. 

I.C.A.R. and Agricultural Scientdts 
..,.. Recruitment Board (IV-H-7· 

77), 140. 
Propaganda against ICAR (VI-l-

8.77), 274. 
Research by ICAR <n-13-6-77), 

167-69. 
Research on Chirayta by Indian 

CouneU of Agricultural Rueareh 
(V-25-7-77), 41. 

Review of Indian CouncU of Api. 
~ultural Research (In-27-6-77), 
200-01. 

Suicide by Scientist of ICAR (VI-
1-8-77}, Ii4-36. 

INDIAN DRESSES; 
Use 01 Indian Dreues In Indian 

Missions (IV-14-7-77), 48-49. 

INDIAN DRINKS: 

Fonnula to replace Coca Cola by an 
Indian Drink (V-20-7.77). 135. 

INDIAN DRUGS AND PHARMA-
CEUTICALS LTD: 
Technical collaboration agreement 

signed by IDPL for the import of 
penicillin technology with Italian 
company (V-26-7-77), 111-12. 

INDIAN ECONOMIC SERVICE 
(m-29.6.77), 99-100. 

INDIAN ENGINEERING INDUSTRY: 
10-Year Plan by aS8OCiation of 

Indian Engineering Industry (ll-
15-6-77), 205. 

"INDIAN EXPRm5" GROUP: 
Advertisements to Indian ExpreS8 

Group during Emergency (VI-
3-8.77), 49. 

Cases against Indian Express 
Group and its proprietor (VI~-
8.77>,' 81-82. 

Debate. 

Lock out in the Indian Express 
and Financial Express, New De1hi 
eCA) (IlI-27-6-77), 206-29. 

Understanding reached between em-
ployees and Management at the 

INDIAN EXPRESS GROUP-Contd. 
I Indian Express Group (St.) (IV':"" 

/
1 6-7-77>, 267-68. 

INDIAN FARMERS FERTILIZJCRa I COOPERATIVE LIMITED (V1-
29.7.77), 233. I INDIAN FOREST SERVICE (V-2~ 
7-77), 113. 

INDIAN INSTITUTE OF MANAGE-
MENT, AHMEDABAD: 

I Review of the working of STe b,. 
Indian Institute Of Management. 
Ahmedabad (III-I.7.77;, 114-15. 

I 
I 

INDIAN INSTITUTE OF MANAG .. 
MENT, BANGALORE: 
Central AssistanCe to Indirin 1nItl-

tute of Management, Bangalore 
(VI-I.8.77), 159·60. 

Indian Institute ot Managem" 
Bangalore (VI-I.8-77), 76 .. 

INDIAN INSTITUTE OF MASS 
COMMUNICATIONS: 
Address by Director General of 

UNESCO at Indian Institute of 
Mass CommuniCat1on (ll-22-C 
77), 108-10. 

INDIAN INSTITUTE OF P'UBUC 
ADMINISTRATION: 

Instructions to Indian Institute of 
Public Administration tor New 
Research PrograJtUne (V-29-7-
77), 58.59. 

INDAN INSTITUTE(S) OF TECH-
NOLOGY: 

Chairman liT ('111-27-6-77), 106. 
Demand of Inquiry into lIT Madru 

(IT-IS-B-77), 122. 

Development of Hot Pressed Gamefll 
(VI-I-B-77), 141-42. 

Persons Sent to U.K. tor Trainin, 
by lIT Delhi (IV-H-7-77), 193. 

PreparatiOn ot Book on Engfneerin, 
Mathematics by I.I.T. Delhi (V-
18.7-77), 65-66. 

INDIAN IRON AND STEEL CO. : 

Alleled CorrupUoo fn IISCO (m-
23-6-77), 147-48 
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INDAN IRON AIm STEEL CO.: 
Contd. 

Corruption in lISCO (V-28_7-77), 
121. 

Extension of U.S.C.O. Burnpur 
Works (nI-23-8-77>, '15-48. 

Malpractices in lISCO (VI-4-8-77), 
143. 

Performance of OSCO durin, 1978-
77 mI-23-8-77), 158-60. 

Provision of tap water to lISCO 
Employees (In-23-8-77), 83. 

Shareholders of lISCO (VI-4-8-
77), 87. 

INDIAl'j JUTE MILLS ASSOCIA-
TION: 

Reported suaestiollll of Indian. 
Jute Mills AIIociation to cloae 
down the jute unUs in Welt 
Bengal (CA) (UI-30-8-77), 131-
48. 

INDIAN JUDICIAL SERVICE 
(11-21-8-77), '5. 

INDIAN LABOUR CONFERENOI!: 
(II-18-6-77>, 22L 

INDIAN LAC RESEARCH INSTI-
TUTE, NAlIKUM, RANCHI 
(IV-1l-7-77), 103. 

INDIAN LEAF TOBACCO DEVE-
LOPMENT CO.: 

Customs Duty claim a,aiJ:W Indian 
Leaf Tobacco Development- Com-
pany (D-17-6-77), 162-65. 

INDIAN MOTION PICTURES: 

SuspensiOn of new releuea of 
Indian Motion Pictures by Film 
Federation of India (V-27-7-77) 
179. ' 

INDIAN OIL CORPORATION: Contd. 
I.O.C. Officers on Mass Casual Leave 

(V-19-7-77), 69. 
Increase in profits ot lac (V-19- ~. 

7 -77), 144-45. 
L.P.G. Distributors of I.O.C. (V-

19-7-77), 81-82. 
Lay.atf declared by I.O.C. at Dulia-

jan (11-14-6-77), 139. 
Payment of Income Tax arrears by 

IOe and other concerllll (VI-2-
8-77), 8-lt. 

Pipeline project Qf Indian Oil Cor-
poration (IV-5-7-77), 11&-18. 

Posts Reserved for se and ST in 
Marketing Division of IOe <m-
28-6-77), 14-30. 

Running of Can factory of toe by 
Workers (VI-2-8-77), 34. 

Salaries of Director. of Indian OU 
Corporation (V-19-7-77), 144-45. 

Salaries paid to certain Officera of 
I.O.C. (ill-28-6-77), 153-54. 

Stat! working in marketing and 
other Wings ot: IOC (V-19-7-77) 
89. . , 

INDIAN OIL DEPOT. RATLAM: 

Goods received from Refinery at 
Indian OU Depot, Batlam (V-
26-7-77), 146-48. 

INDIAN OXYGEN LIMITED CVI-
8-7-77), 74-75. . 

Enq~ against Indian Oxygen and 
Bttla firms by MRTP Comml.a1oD 
<W-28-8-77), 138-39. 

INDIAN MEDICAL ASSOCIATION: 
Creation of IllIItant Doctor. (V-

14-7-77), 78-79. 
Statement made by President of 

INDIA.~ OIL CORPORATION: Indian Medical ASSOCiation (IV-
Acquisition of land in Bihar tor 14-7-77) I 153-54. 

laying pipeIlne by IOC (VI-2-8- INDIAN MEDICINE CENTRAL 
77), 95-98. COUNCIL ACT: 

AREAS of Work a.ilDed by I.O.C. to Screening of Medical Degrees (IV-
Engineers India LImited (D-21- 14-7-77), 107-08. 
8-77), 1'-10.· INDIAN MEDICAL DEGREES. 

Decreue in production of lubricat- De-recognition of Indian • Medical 
ing ~ by I.O.C. (V-19-7-n), Degrees by Foreign countries 

• __ 143_-"......:... ....... ___ _ __ ~_ (VI-4-8-77),8'1-88. 
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lNDIAN NATIONAL CONGRESS: 
See "Congress Party". 

INDIAN OCEAN: 
Demilitarisation of Indian Ocean 

(VI-2-B-77), 96, 
Discussion between U.S.A. and 

U.S.S.R. On limitation of military 
activities in the Indian Ocean 
(IV-1l-7-77), 30-39. 

Dismantling of Foreign Military 
Bases in Indian Ocean (11-16-6-
77),217. 

Flights by U.S.A. over Indian 
Ocean (V-2B-7-77), 90. 

Foreign Military Bases in Indian 
Ocean (I1-16-6-77), 231. 

Off-shore Drilling in Indian Ocean 
(V-26-7-77>, 1"53-54. 

RUS3ian Base in Indian Ocean 
(1II-23-6-77), 168-69. 

Seventh American Fleet in Indian 
Ocean (V-2B-7-77), 125. 

U.S. Naval Task Forces in Indian 
Ocean (1I-16-6-77), 193. 

INDIAN ORDNANCE FACTORIES 
SUPERVISORS' ASSOCIATION: 
Memorandum from Indian Ord-

nance Factories Supervisors' As-
sociation (V-20-7-77), 218. 

INDIAN PETRO-CHEMICALS COR-
PORATION, Ltd.: 
Schemes for Training for Employ-

ment at I.P.C.L. Baroda (V-19-
7-77>, 115-17. 

INDIAN PHOTO INTERPRETATION 
INSTITUTE: 
Separation of Indian Photo inter-

pretation Institute from the Sur-
vey of India (I1-22-6-77), 18B-89. 

INDIAN PILOTS' GUILD: 
Memorandum from Indian Pilots' 

Guild (11-17-6-77), 30. 
Re-instatement Of Dit3missed office-

Bearer. of Indian Pilots' Guild 
(Il-17 -6-77>, 127-28. 

INDIAN RAILWAY CONFERENCE 
ASSOCIATION: 
Employees of I.R.C.A. under Rail-

way Board (II-21-6-77), 20-22. 

INDIAN RED CROSS SOCIETY: 
Accounts of Indian Red Cross So-

ciety (VI-4-B-77), 257-58. 
Indian Red Cross Building (VI-4-

8-77) , 86-67. 
Money received by Indian Red. 

Cross Society (VI-4-8-77), 54-
55. 

Debates 

Indian Red Cro93 Society having 
spent about Rs. 50 lakh. out of 
sale proceeds of their relief mate-
rial and certain other financial 
transactions (Under rule 377) 
(VI-1-8-77), 290-91. 

INDIAN STANDARDS INSTITUTE: 
PropoS'8l to make Indian Standards-. 

Institute Certificate for Consumer 
Items (IV-8-7-77), 181-82. 

INDIAN TELEPHONE INDUSTRlES. 
DELHI: 

Introduction of watch making trade 
in I.T.lG., Delhi (V-21-7-77), 46. 

Officers of U.P. Government on 
Deputation to Indian Telephone 
Industries (VI--4-8-77), 229-30. 

INDIAN TELEPHONE INDUSTRIES. 
PALGHAT: 
Boycotting of Pay by ITI Employees •. 

Palghat (IV-7-7-77), 56. 

Decrease in production of electro-
nic Exchange in Palghat ITI In-

dustry (IV-14-7-77), 125. 

Facilities to workers of Indian Tele-
phone Industries, Palghat <Il-
16-6-77>, 63. 

INDIAN TERRlTORlAL WATERS: 

Foreign Boats in Indian Territorial 
Waters (V-20-7-77), 179-80. 

INDIAN TRADE SERVICE (VI-5-
8-77), 71-72. ...\~:( 

INDIAN WILD LIFE·' COUNCIL 
(IV-1l-7-77>, 192. 

INDIAN yOUTH CONGRESS: 

No-lO Janpath rented to Indian 
Youth Congress (VI-1-8-77), 210-
11. ----------------------------
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INDIANS ABROAD: 
Anti-Socia] activities of Bohra 

Priest in Tanzania < V-2B-'i-77) , 
166-67. , 

Bank deposits of Indian Nationals 
living abroad (V-22-7-77), 1W-
14 . 

. Cultural Schola~ships to Students 
of Indian Origin settled Abroad 
(IV-1l-7-77), 121. 

ErhploymenU for Indian skilled 
labour and technicians in Gulf 
countries (VI-4-8-77), 175-76. 

Eviction of Indians trom Johannes-
burg (III-23-6-77), 10B-09. 

Exodusot Indian Doctors (V-2S-
7-77), 3B. 

Foreign assignments (lIl-23-6-77) , 
48. 

!Grant ot Citizenship to people of 
Indian origin in Sri Lanka (ID-
23-6-77), 60-61. 

Illegal Bank deposit by Indian 
Nationals in SWitzerland (VI-
5-8-77), 131. 

Indian Deported from Kenya (11:-
16-6-77), 105. 

Indians living in U.K. <IV-7-'1-
77), 103. 

Indians working in Gulf Countrie3 
(lV~14-1-77), 132. 

Recruitment of Indians (II-la-fl-
77), 163. 

Remittances by Indians llvin,& 
Abroad <IV-S-7-77), 59-60; 
(IV-15-7-77), 6~8; 
(lV-29-7-77), 102-03. 

Repatriation of Persons of Indian 
Origin (V-1S-7-77). 181-82. 

·Scheme to bring back Indians liv-
ing Abroad (V-28-7-77), 42-43. 

·Sending lArry Driver to Oman as 
Telephone Exchange Technician 
(V-28-7-77), 147. 

"Setting up of Industriel by Indians 
livin, abroad (V-20-7-77), 198. 

Settlement of Claims of Indiana 
evicted from Uganda (VI-4-B-
'17), 20-24. 

INDIANS ABROAD: concld. 
Utility of Indian experts in other 

develPpin, countrieS (I¥-20-6-
77), 216-]7. 

Vacation of Government accommo-
dation by Technicians sent abroad 
(VI-4-B-77), 176. 

INDIGENOUS PRODUCTS: 
Use of foreign brand names in 

Indigenous Products (V -27 -7 -77) , 
246-48. 

INDIRECT TAXES ENQUIRY COM-
MITTEE: 
Interim Report of Indirect Taxea 

Enquiry Committee (II-17-6-77), 
86. 

INDO-BANGLADESH AGREEMENT: 
Indo-BangLadeah Agreement on 

Distribution of Ganga . Watel"B. 
(III-30-6-77), 89-90. 

INDO-BANGLADESH BORDER: 
Clashes along Indo-Bangladesh 

Border. (II-15-6-77), 166. 
INDO-BRITISH ASSOCIATION (IV 

-14-7-77), 59-61. 

INDO-BURMAH PETROLEUM COM-
PANY: 

Dead Lock over Agreement signed 
by Indo-Burmah Petroleum Com-
pany (VI-2-B-77), 131. 

INDO-CANADIAN NUCLEAR TALKs 
ClV-13-7-77), 148. 

INDO-GERMAN TRADE. 
7-77), 156-57. 

INDO-IRAN TALKS: 

<IV-15-

Indo Iran Talks on Rail Link (IV-
14-7-77), 67. 

INDO-pAK BORDER: 
Activities of Smuggling and Boot 

legging on Indo-Pak Border. (V 
22-7-77),223-24. 

INDO-PAKISTAN MALARIA ERA-
DICATION COORDtNATNON 
CONFERENCE: 
Meeting of Indo-Pakistan Malaria 

Eradication CoordinatiOn Confer-
ence (V-28-7-1977), 39. 



INDO-PAKISTAN MEET (V-2B-7-
77), 170, 

INDO-US EDUCATION COMMIS-
SION: 
Indo-U,S, Sub·Commission on Edu-

cation (Ill-27-6-77). 65-88. 
INDO-U,S, JOINT COMMISSION (V 

--28-7-77), 143--47, 

INDONESIA: 
Demarcation of Mal:'itirne Boun-

daries with Indonuia, (fiI-Ia. 
6':77), 103. 

Financial aaslstance for setting up 
Gandhi Memorial EStablishment 
10 IndonMia (V--28-7-77). 62-83. 

Opposition to U,N. Resolution on 
Indonesian A'lI'flIion on J:ut 
Temor. (11-16-6-'77), 169. 

Participation of A.S.C. Entineua 
and Consultants Ltd, Calcutta in 
a Joint Venture in Indonesia (VI 
--29-7-77), 104-06, 

PlIUlG to buy oil from Indonesia. (VI 
--2-8·77), 232, 

Sanction for a Joint Unit in Indo-
nesia (VI--29-7-77), 205-06. 

INDORE: 
Complaints against Provident Fund 

Commissioner, Indore (IV-14-7-
77) ,56-57. 

linking of Indore with major cities 
of the country (VI-29-7-'1'T), 165 
--67, 

"'INDRAIL PASS" TICKETS: 
, Reservation for Foreign Touriats 

holding Indrail Pass Ticket. (Ill 
28~-77), 53-56, 

"INDUS TO INDIRA GANDHI" FILM: 
Produet1on of a Film "Indus to 

Indira Gandhi" by a TamU Nadu 
Firm (V-!7-7-77), 181-82, 

INDUSTRIAL CITIES: 
Removal of Slum. from Industrial 

Cities. (V-18.7-7?), 165-88. 

lNDUSTRIAL COMPLEXES: 

IndUltrial Complex at RenilUnta 
(I~6.77). 1M. 
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INDUSTRIAL COMPLEXES: Contcl. 

Requirement of Power for Delbl 
and Adjoining Industrial Com-
plexes in Haryana <V-27-8_77) 
204-05 • 

Setting up of Industrial Complex 
m Kerala (IV-13-7-77), 1"-41. 

INDUSTRIAL DEVELOPMENT: 
Wage Productivity Structure (IV-

14-7-77>, 39-40, 

INDUSTRIAL DISPUTES: 
Man-days lost during last 8i~ montba 

(V--21-7-77), 67, 

INDUSTRIAL FINANCE CORPORA-
TION OF INDIA: 
Application for Financial AsIiIt-

anee by Jute Mill Owfter' to 
I.F,C.I. (VI-29-7-77), 28-33. 

Loan given by IFc to factory 
owners in Ghaziabad (IV-8-7-
77), 146-~. 

INDUSTRIAL GROWTH: 
(ll--15-6-77), 82-84. 

INDUSTRIAL HOUSE(S): 
Companies in which large industri-

al houses have controilln, ihter-
est <VI-2-8-?'7), 113. 

ISSUe of licences to large industrial 
houses (V-20-'7-'77> , 13S-36, 

Twenty Large industral houses 
(VI-2-8-77), 103-06, 

INDUSTRIAL HOUSING ISTATES: 
Assistance fOr Industrial Houstnl 

Estates in Welt Bengal (V-I-B-
77). 79. 

INDUSTRIAL LICENCES: 
Issue of LicenCe to Kerala (V--2D-'1-

77). 57. 
Issue of licences to large industri-

al houses (V-20.7-77), 135-36. 
Licences for Industries in Assam 

(m-29-6-77), 7840, 
INDUSTRIAL LICENSING POLICY: 

(IT-lS-6-77). 109. 
INDUSTRIAL PRODUCTION: 

Effect of Power shortare ih Guja-
rat on industrial production (V-
20-7-7'1), 83. 



INDUSTRIAL PRO:lUCTION: Contd. 
Fall in industrial production due to 

power shortage (II-22-6_77), 
130. 

Loss of Industrial production due 
to power crisis (Ill-29-6-77), 
125. 

Slump in Export of Indian Industri-
al Products (V-22-7-77), 144-45. 

INDUSTRIAL PROJECTS: 
Central Agency to keep watch over 

Industrial Projects (Il-22-6-77), 
119. 

Investment iIt Industrial Projects 
of Y.:arnutab Sta.e (VI-3-8-77), 
107. 

INDUSTRIAL RECONSTRljCTlON 
CORPORATION OF INDIA: 
Working of Industrial Reconstruc-

tion Corporation of India (IV-
8-7-77), 74. 

INDUSTRIAL RELATIONS BILL 
(IV-14-7-77), 50-51. 

INDUSTRIAL tmDERTAKINGS: 
Capacities of Industrial Unit. (II-

15-6-77), 189-90. 
Exemption from Excise 

New Industrial Units 
77), 50. 

duty to 
(Ill-I-7-

Loans advanced by Nationalised 
Bahks to Industrial Units (IV-
8-7-77), 1411-42. 

Reinstatement of Employees in in-
dustrial Undertakings by State 
Governments (m-23-6-77), 59-50, 

Review of Industrial Units (lV-
13-7-77), 112-13. 

Sick Units (VI-3-8-77), 143-44. 
INDUSTRIAL UNREST (11-16-8-

77), 187. 
Man-days Lost (IV-I4-7-77), 38, 
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D.A.P. and Insecticide (lV-H-7-
77), 189. 

Import of Insecticides from Abroad 
(I1I-28_6-77) , 135-36. 

Use of Insecticides and Pesticides 
Menace to Health (II-14-6-77), 
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Export of Jaggery (111-1-7-77), 

14.3-44. 
Fall in prices of Jaggery (V-25-7-

77), 218--21. 
Jaggery Board (III-4-7-77), 133. 

JAIGARH FORT: 
Expenditure on Digging operation 

in Jaigarh Fort (11-17-6-77), 
38. 

Expenditure on unearthing Treas-
ure in Jaigarh Fort (1V-8-7-77), 
41-42. 

TreutU'e unearthed in Jaigarh 
Fort (VI-5-8-77), 133-34. 

JAIL(S) : 
CODversion of Andaman Cellular 

Jail into Archive (lV-6-7-77). 
114. 

J'.eilities proYided in Jaila (II-· 
15-6-77), 40. 

Family Allowance to MISA Dete-
nus in Tihar Jail (1V-3-8-77), 
173. 

Indians characterised as Pakistanies 
m J~ (V-2't-'7-77), 122. 

Iutructione to States to Liberalise 
jail manuals (II-15-S-'77), 109-
111. 

Murder Of Naxalites in Special Cell-
tral Jail, BhagaIpur, (0-15-6-
77), 116-17. 

News item "Many Innocent, Tor-
tured in Kerala Jails" (II-lIi-t-
77), 138. 
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JAIL(S)-Contd. 
Persons detained in Jails without 

Triads (n-15-S-77), 170-71 
Review of Jail Manuala (n'\-15-6-

77), 11:HK. 
Debau. 

Alleged Lathi Charae in Tihar Jail 
during Kmergency. (St) (VI-
8-8-T1), 55--68. 

JAIPUR: 
Hanger Erected at Jaipur Airport 

(IV--8-7-77), 164. 
News Bulletins from Jaipur Tele-

vision Centre (IV-6-7-77), 67. 
Prc;grammes Telecast from Jaipur 

Doc't'darshan (IV~-7-77), 138. 

Raids on former palaces of Jaipur 
and Gwalior (11-17-6-77), 8'7-
88. 

JAIPUR METALS AND ELECTRI-
CALS, JAlPUR: 
Jaipur Metals and Electricals, Jai-

pur (VI-2-8-77), 69-70. 
JAIPUR UDYOG: 

Action against Mis, Jaipur Udyog 
Cement Factory for not depo8it-
ing Provident Fund (lII-23-6-
77), 114-15. 

Sale of Cement by M/13. Jaipur Ud-
yog (III-29-6-77), 56-57. 

JAMANALAL BAJAJ RESEARCH 
INSTITUTE, WARDKA (II-15-6-
77), 105. 

JAMMU AND KASHMIR: 
(m-23-6-77), 110. 

Air Services to Poonch and Rajouri 
in Jammu and Kashmir (VI-29 p 

7-77), 251-51 
Area selected fot' Oil drllling in 

Jammu and Kashmir (VI-2-8-
77), '16-'17. 

Border incidents on J & K border 
(11-12-6-71), 173 

Development of Tourist Centres in 
J&K (Vl-19-7-77), 129. 

Dogrl Bulletin from Jammu Radio 
(lII-29-6-77), 89. 

Extension of Railway Line from 
Jammu to Udampur (lV-I 2-7-
77), 140. 

<. 

J. and K.-Contd. 
Inter-state Road betweell Bbadar· 

wah and Jammu (IV-13-7-77), 
159-80. 

Memorandum submitted bJ All 
Jammu and Kashmir Low Paid 
Employees Federa.tion (11-22-8-
77), 50. 

MismanRiement in the Regional 
Laboratory, Jammu Tawi (VI-3-
8-77), 13'-3'5. 

National Park in Kashmir (IV-ll-
7-77), 152-

Oil Drilling in Saruinsar Area of 
Jammu (1V-12-7-77), 76, 

Policy on Kashmir (IV--6-7-77>, 
163. 

Rent for area under Army occupa-
tion in Jammu Division of J&K 
(VI--3-8-77), 63-64. 

Seizure of Ammunition from the 
Ashram at Mantalai in J. and K. 
(II-22-6-77), 139-40, 

Setting up Of Cement Factory in 
Jammu. (IV-13-7-77), 158. 

Debates 
Opening of Srinagar-Rawalpindi 

and Suchergarh-Sialkot Roada 
(Uuder rule 377) (VI--3-8-'T7), 
59. 

Pre-Election Political situation in 
Jammu and Kashmir and report-
ed postponement of the Assembly 
election (CA) (11-22-6-77), 250-
68. 

Recent incidents of violence and 
atrocities in Jammu and Kaahmir 
(~T) (JI-15-6~77), 22~-26. 

JAMNA DASa MADHAVJI & CO.: 
Debates 

Question of Privilege against Shri 
Kishore J. Tanna of Jamna Da .. 
Madhavji and Company, Bom-
bay (Q.P,) (IV-1l-7-77), 19~ 
201. 

E'·hrl Kishore J. Tanna of Messrs. 
Jamnadas Madhavji & Co. Bom-
bay (QP) (IV-12-7-77), 188. 

JAMTARA: 
Extension of Bhagalpur Mandar Hill 

Line up to Jamtara (nI-28-8-
77), 177-78. 



JANATA GOVERNMENT: 
Crimes since formation of Janata 

Government (V-20-7-77), 199. 
Frsutrated Elements 

image of Janata 
(lV-6-7-77), 160. 

spoiling the 
Government 

Reaction of other countries to Janata 
Government in Delhi (II-22-6-
77), 140-41. 

JANATA HEALTH SCHEME: 
Linking of Janata Health Scheme 

with Insurance Policy OV-7-7-
77), 133. 

JAPAN: 
Bailadila Iron Ore Shipment to 

Japan (V-22-7-77), 126-27. 
Demand of India made goods in 

Japan (1II-1-7-77), 104. 
Industrial Cooperation with Japan 

(lV-6-7-77), 107. 
Pigeon with Japanese marking. 

(V-IB-7-77).75-76. 
Purchase of Microwave Telephone 

Lines from Japan (11-16-6-77), 
186. 

Purchase of Pipes by ONGC from 
Japan (V-26-7-77), 180-81. 

Purchase of Telecommunication 
Equipments from Japan (V-21-7-
77), 173-75. 

Sending of Officers of Telecommuni-
cation Research Centre to Japan 
for Telecommunication Seminar 
(V-28-7-77), 141--48. 

:1ARWA TRIBE: 
Persons killed by 'Jarwa' Tribe. 1n 

Andaman Islands (V-20-7-'7'7). 
178-79. 

JAWAHAR BHAWAN: 
Market value of the Plot and the 

Building allotted to Board of 
Trustees of Jawahar Bhawan (lV:-
11-7-77), 134. 

JAYAPRAKASH NARAYAN, SHRI: 
Commission to enquire into ade.-

quacy ot Treatment given to Shri 
Jayaprakash Narayan during de-
tention (1II-30-6-77) t. 83-84. 

News item 'All was ready tor JP's 
cremation' <IV-13-7-77), 216-17. 

Privileges Enjoyed by Shri Jaya-
prakash Narayan (II-22-6-77), 
57-58. 

JEEPS: 
Giving ot Jeeps. cranes etc. to social 

ol'lanisation etc. by Detence 
Ministry (V-20-7-77), 191-92. 

JERSEY BREED COW: 
Jersey Breed cow for Bihar (II-

20-6-77), 189-90. 

JEWELLERS: 
Closure of Small Gold jewellery 

shops (VI-5-8-77), 70. 

JHALAWAR: 
Opium Processing Plant at Jhala-

war (IlI-1-7-77), 45-46. 

JHARIA COALFIELD: 
Dislocation of Work in Jharia Coal-

field (IU-29-6-77), 1---4. 

JHUGGIES JHONP ARIES: 
Clearance of Jhu,gies at M~dfr 
.. Mar ... New Delhi (V ..... 1B-7-77), 

192.' 

Demolishing of Huts in DelhilNew 
Delhi (II-20-6-77) 177-78. 

Hutments on Central Government 
Land in Bombay <m-f.7-77), 
107-0B. 

'Jhupri' dwellers at Andaman and 
Nfcobar Islands (ll-22-6-77), 
66. 

JA WAHARLAL NEHRU UNIVERSI- Rehabilitation 
TY: of Hutment Dwel-

Rallway Litles and 
Areas-(V-25-7-77), 

Teaching assignment to wife of lers along 
UGC Chairman (VI-I-B-77), 231- Aerodrome 

23-27. 32. 
Under Graduate Teaching in Jawa- Uprooting of Jhuggi-Jhonpri Owe}. 

harlal Nehru University (VI- lers near shadipur Depot D.T.C. 
1-8-77), 187-88. colony (VI--3-8-77), 213. 

------~------------------------~----------------
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JODHPUR: 
Air Services to Jodhpur (IV-8-7-

1'1), 61-62. 

JOTINDRA STEEL & TUBES LTD.: 
Complaints against MIs Jotindra 

Steel and Tubes Ltd. New Delhi 
(VI-I-8-77), 77-78. 

Supply of goods by MIs Jotindra 
Steel and Tubes Limited (VI-
1-8-77), 159. 

JOURNALISTS: 
Expenditure incurred tor EDter-

tainment of Journalists (ll-
22-6-77), 154-55. 

Joumalists disaccredited on politi-
cal grounds during Emer.eDCY 
(II-16-6-77), 157-58. 

Journalists occupying Go,,~ent 
Accommodation (lU-27 -8-'7'1), 
83. 

Participation of Journaliats in 
Bombay TV Programm. (IV-
13-7-77), 106. 

JUDGE(S}: 
A'ppolntment of Judges as Chair-

man of comiftteaions of EnqUiry 
<ID-29-G-77), 131-32. 

Appointment 01 Judees of IIigh 
Court (III-28-6-77), Itl. 

Attending of Conferences ot Poti.-
tical Parties by Judee, Qf SJlP:" 
reme Court (lV-12:'7-'7'7). 1M-
80. 

Judges COJXljpulJorily Retired dur-
ing the last two years (IV--5-7-
77), 80-81. 

Judges of Allahabad High Court 
transferred during Emergency 
(IV-12-7-77), 163--65. 

Participation of Judg~s in Semi-
nars Or Symposiums on Emer-
gency and the Constitution (4~d 
Alnendment) Act <m-28-6-77), 
IJ%. 

Posting of Transferred Judges 
(11-14-6-77), 172 

Posts of Judgee vacant in Bombay 
HlghCourt (VI-2r8-77) 157-
58. ' 

JUDGES-Contd. 
SaffrOn Robe for Judges (11-21-8-

77), 84. 
Submission of Returns of movable 

and immovable properties by 
High Court Judges (VI-2-8-77), 
168-69. 

Transfer orders about Jud,es chal-
lenged in Supreme Court (II-
14-6_77)\ 120-21. 

Tr~sferred High Court Judges 
(u-14-6-77) , 85. 

Visits to Foreiin Countries by 
Judges of Supreme Court (V-
19-7~77), 66. 

Alleged dossiers on Judies ('CA) 
16-6-77}, 238--45. 

Transfer of m,h Court Judges 
back to their States (Under rule 
377) (VI-6-8-77), 13-14. 

JUDICIAL REFORMS (II1--28-6-77), 
46-417. 

JUDICIARY: 
Reported Statement by the Min-

iater of Law about alleged inter-
ference With Judiciary by two 
Kar:nat.e.ka Ministers (CA) (VI-
2-8-77), 246-50. 

JUNAGARH: 

Representation for upgrading the 
Post OfBces in Junagarh (VI-
~-8-77), 186-67. 

JUSTICE: 
Prop,o.al to make Justice Cheap 

(0-14-6-77), 81. 

Steps to enSl,lfe speedy justice 
(11---21-6-77), 81-82. 

ME: 
Aid IOUght by Jute Industry (m-

24-6-77), 165. 

Channelisation of Purchases of 
Raw Jute through J.C.L. (IIl-
24-6·:'f7), 126. 

DirectiVe to Jute Traders (V-22-7-
77), 145-46. 

Export of Jute G~ods/Prod\lcts 
(VI-5-8-77), 112-13. 



Jt1TE-Contd. 
Export Of jute products (m---... 

'17), 150. 
9' _ort Orden secured by JCI 

(III.-..2'-6-77), 171-'12. 
Export Tar,ets of Jute and Jute 

Goods (VI-29_7-77), 1.77-78. 
Import of Raw Jute frOdl BaDIJa-

desh Or Thailand (V-2I-7-71), 
17'-75. 

Measures to avoid dislocation ta. 
export of Jute (m-I-7-77), 128. 

New Railway Line fOr ForbeJpnj 
Palasl-Joki (111-28-6-77), 121. 

Participation of India in Round 
Table Conference on Jute h1 
Brussels (VI-29-7-77), 222-28. 

.. Prices of Jute, Tobacco, CoCCftUlt; 
Cotton and Groundnut (VL-..l .... 
77), 166-68. 

Production of Jute in Weat Benpl 
(VI-29-7-77), 133-34. 

~. Purchase of Raw Jute from 
Growers (III-24-6-77), 174. 

Purchase of Raw Jute tJa:oqah 
Jute Corporation of India (W-
15-7-77), 102. 

Shortage of Raw Jute (V-I8-7-
77), 156-57. 

Shortage of Jtaw Jute in Jute MUlII 
(V-22-7-77), 57-59. 

Steps to ensure Actual Price to 
Jute Growers (Vl--29-7-77).'48-
47. ' 

SUpport price for Raw Jute (V-
22-7-7'7), 52. 

JUTE CORPORATION OF INDIA: 
Purchase of Raw Jute throUJh 

Jute Corporation of India (lV-
15-7-77), 102. 

JUTE GOODS MERCHANTS ASSO-
CIATION; 
Memorandum from Jute Goods 

Merchants Associlition (VI-29-7-
77), 150-51. 

.TUTE INDUSTRY: 

.. 
Aid soUJht by Jute Industry (IU-

24-e-77), 165. 

JUTE pmUSTRY-COfttd. 
DecialOil on NationaUsation of Jute 

Industry (llI-I-7-77). 116-17. 
aetrenchment of worker. in Jute 

industry in West Bengal (V-22-
7-77), 123. 

Reported strike in Jute industry of 
West Bengal from JUJ.y 27, 1977 
(Matter under rule 37'7) ("1-27-
7-77), Z5P-60. 

JUTE MILLS: 
Application for Financial Aldist-

ance by Jute Mill Owner to 
LF.C.L (Vl-29-7-77), 28--33. 

Decbion on Take over of two clos-
ed Jute Mills (In-I-7-'7) 121. , 

Demand for Nationalisation Qt. 
Closed Jute MilIa (III-I-7-77>,. 
43. 

Katihar (Bihar) Jute Mill (11-17-
6-77), 79. 

Loqk out. ~y .. Jute Mills in Welt 
Bengal (V.l~-8-77), 248-49. 

M'odernj,3ation of Jute MilIa (lII-
24-6-77). 52~53. 

North B'roOk Jute Mills, Hooply 
(Wes~ Ben8al)(m-24-6~77), 1S2. 

Problems of .sick ~d' closed Jute 
Mills (nI-24-6-77), '43. 

Reinstatement of Jute Mill Work-
ers (lV-'1-7-77), 25-35. 

Be-opening of Jute Mills in West 
Bengal (IU-24-fS-77), 164. 

Setting up of a . Committee to go 
into p.roblema faced by Jute MUla' 
(\r---22-7-77) , 154-55. 

Setting up of a Jute Mill in Db-
trict S~harsa (Bihar) (VI~~8-
77), 111-12. 

Shortage of Raw Ju~' . in Mills 
(V-22-7-77), 57~ •. 

Takeover of aB.H.M: Jute Mills 
Katihar (VI-29-7';77) 74-76. ' 

Tripartite Meeting :-'~n ' impending 
Strikes in Jute Mills (VI-H-7-
77), 248-49. 

Debates 

Reported cloeure of Jute Mills in 
Katihar, North Bihar resulting 
in unemployment of 3500 workers 
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JUTE MILLS-Contd. 
(Matter under 377) (V-27-7-77), 
256-58. 

Reported lay-off jute worl~ers due 
to lockout by jute mills (Under 
Rule 377) (V-20-7-77), 242. 

Serious Ilituation arising out of the 
large retrenchment, closures, ille-
gal lockouts, lay offs in Jute 
Mills in various states (Matter 
under 377) l'VI-3-8-77), 249-50. 

K 

K. OIL Be CO.: 
Lease of land at Budge Budge to 

MIs. K. Oil and Co. by P()It 
Tt'.lst, Calcutta (II-22-6-77), 37. 

KABADDI: 
Kabaddi a.J International Sport 

(IlI-4-7-77) 102. 
Debates 

KAHIBARI: 
Search for Victims of RailWay Ac-' 

cidei1t at Kahibari (IlI-2B-6-77), 
23_24. 

KAKA KALELKAR COMMISSION: 
Implementation of Recommendation 

made by Kaka Kalelkar Com-
mission cn"":"'22-6-77), 63. 

KALA-AZAR: 
Kala-Azar Epidemic in lUhar (I1-

16-6-77), 40. 
Debate, 

Spreading of Kalaazar in Vaishall 
district of Bihar (Under rule 377) 
(VI-29-7-77). 294-96. 

KALAGARH DAM PROJECT: 
Expenditure on Kalagarh Dam pro-

ject on Ram Ganga (VI-1-B-77), 
195-96. 

KALINADI HYDRO-ELECTRIC PRO-
JECT (VI-3-B-77), 45-46. 
World Bank assistance fOr Kallnadi 

Hydel Project (VI-5-8-77), 184-
85. 

KALLADA DAM: 
Progre3S in construction of Kallada 

Dam in Kerala (III-4-7-77), 56-
57. 

KALPAKKJ..M: 
Atomic Power Station. Kalpakkam. 

(V-20-7-77), 144. 

KA~A BALAN EMBANKMENT: 
Extension of Kamla Balan Embank-

ment (11-20-6-77), 77. 
KAMRAJ COlLEGE: 

Kamraj National Committee'. re-
commendations reo Kamraj' Col-
lege (11-13-6-77), 92-93. 

KANDARKOTTAI: 
Cashewnut Area of Kandarkottai 

(V-I.iI-77), 129-30. 

KANDLA: 
Industries in Kancila Free Trade 

Zone (III-24-6-77), 188-89. 

KANDLA PORT TRUST; 
Non-observance of holiday On a 

polling day (VI-3-B-77), 140. 
Recruitment Rules in Kandla port 

Trust (IV-13-7-77), 51-52. 

KANG·RA COOPERATIVE BANK 
LTD.: 
:Depoeits rE'Ceived by Allahabad 

Bank from Kangra Co-operative 
Bank Ltd. Himachal Prade.h 
(IV-8-7-77), 28--36. 

KANGRA SCHOOL OF ART (VI-1-
8-77), 61. 

KANGRA VALLEY; 

Prop03al to construct Airports at 
Kangra Valley and Simla (II-
17-6-77), 42-43. 

KANKROLI: 

Opening a Posts and Telegraph 
Head Post Office in Kankroli City, 
Rajasthan (V-28-7-77), 129-30. 

KANPUR: 
Award of Contract for Cycle stand 

at Kanpur at lower rate for 197t 
(VI-2-8-77), 150-51. 

Cycle stand cOlltract at Kanpur 
(IV-5-7-77), 93-94. 

Delay in inviting fresh tender for 
cycle stand at Kanpur during, 
1975 (VI-2-8-77), 151-52. 



SUBJICT IHDIX 

KANPUR-Contd. 
Proposal for ~ enquiry re. 

death in • KlDpur hospital due 
to Glucose (JI-I8-e-77), 97. 

KAPURTHALA PLOT, NEW DELHI 
(m-4-7-77), 148-47. 

KARACHI: 
Tank Manufacturing Factory in 

Karachi (II-15-6-77), 187-88. 

KARNAT.AK.A: 
Alleged Interference by state Min-
ister. in Karnataka Hiah Court 

(11-15-6-77). 141-42. 
Allocation to Karnataka for Fifth 

Plan Period (11-20-6-77), 50. 
Amount advanced by Nationalised 

Banks to small farmers of Kar-
nataka (VI-5-8-77), 192-94. 

Assets and Liabilities declared by , 
irrigation minister of Karnataka 
(VI-5-B-77), 72-74. 

Assets and Liabilitie3 of Chief Min-
ister of Karnataka and Members 
Of his Family (IV-7-6-77), 78-
78. 

Charges against the Chief Minister 
of Karnataka (II-15-B-77) 122-
23. ' 

Companies registered in Karnataka 
(V-26-7-77), 14n-42. 

Copper Mines (IV-I4-7-77), 127-
29. 

Cutting off power oSupply to Kama-
taka from Idukki Project (lI-
15-6-77), 38-39. 

Develoment of Tourism in Karna-
take (VI-29-7-77), 261-64. 

Disclosures by Chairman of Statu-
tory Bodies in Karnataka (V-22-
7-77). 75-78. 

Disclosures by Chief Minister and 
other Ministers of Karnataka 
under wluntary disclooure sche-
me (IV-S-7-77), 100-01. 

Effect of Shortage of Sheet Capa-
citors on Rural Electrification in 
Karnataka (V-27-7-77), 235. 

Functioning of Telephone Depart-
ment In Karnataka (V-21-7-77), 
71. 

ltA.RNATAXA: Cont~, 

industri~l Loss in Kama~ d1Mt: 
to Power Cut (U-22-6-77), 18S--
84. 

Investment in Industrial Projects.: 
Of KarnatakaState (VI--3-8-77>,. 

I 107. 
Memorandum against two former· 

Chief Ministel:s of Karnataka. 
(m-29-6-77), 137. 

New Railway Stations in Kernataka. 
(11--21-6-77), 150. 

Overcrowding in TraiDoS in Karna-
ta'ka (U-21-8-77) , 151. 

Posts and Telegraph offices in; 
Karnataka (II1-23-6-77) 91. 

I' • Shorta,e of power in Kamataka. 
(11-22-6-77). 181-82. 

Silk Industry in Karnataka (IV-
8-7-77), 128-29. 

Vijayanagar Steel Plant in Karna-, 
taka (In-23-8-77), 70. 

Waiting List of Telephone Connec-
tions in Districts of Karnataka '. 
(V-28-7-77), 198-99. 

Working of Cooperative Sugar Fac-
tories in Karnataka (VI~1-~77), 
234. 

Debate. 
Financial Assistance given to Kar-

nataka for Drought Relief Worka 
(Under rule 377) (VI--8-8-77)" 
59-60. 

Maharashtra Karnataka Boundar)'-
Dispute (Under rule 377) (VI-
8-8-77), 62-63. 

Reported Havoc caused by Be&. 
ErosiOn in Kerala and Karnataka 
(CA) (V-21i-7-77), 285--9'5. 

Reported Statement by the Minis-
ter of Law about alleged inter-
ence with judiciary by two Kar-
nataka Ministers (CA) (VI-2-B--
77), 248-50. 

KABNATAKA HOME: 
Alleged violation of Guest Control 

Order at a Dinner Party Hosted 
on 4th August, 1977 at Kamataka 
Bouse, (Under rule 377) (VI-
6-8_77), 19--21. 
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XARN A'DAKA STATE J:LlI2C'l'RICl'l'Y 
AUTHOlUTY: 

Allocation of Aluminium to K!\rna. 
taka State Electricity Authority 
(V-28-1-7'1), 1'1'1. 

-KASHI NAGRI PRA.CHARNI 
SABHA: 

-Kashl Nagri PracharDi Sabha,Vara-
nasi and Hindi Sahitya Sammelan, 

-Prayag (lV-1l-7-77), 187. 

Working of Kashi Nagari Pracharin! 
Sabha. (1lI-27-6-77). "'. 

-KATIHAR: 

Constradion of Embankment in 
Katihor. (m-27-6-7'l), 41--41. 

Post O1JI.ces in Katihar District (VI-
4-8-77), 169-70. 

:xATIHAR JUTE MILL: 
Kaijhar (Bihar) Jute Mill. (II-

17 -6-77). 79. -KA'l'RA GARB (VI-1-8-77), 123-
24. 

,KAZHAKOOTAM: 
',W.,on Building Factory at Kuha· 

kOotam in Trivandrum District 
(III-28-6-77), 9B. 

:KAZI NAZRUL ISLAM: 

KERALA: Contd. 
Delay in Completion of Idukki Pro-

ject. (V--30-7.77), 46-47. 
Demands of employees of Indian 

Telephone Industries, Palghat 
Kerala. (II-16-6.77), 127. 

Development of Ponmudi (Kerala) 
as a Tourist Centre (III-24-6. 
77), 112. 

Development of SMall Induatri.. iA 
Kerala. (III-29-6-77>, 66-67. 

!;lectdficatiQn of Railway lines in 
Keralil (II-2t-6-77), 105. 

Electronics Industries in KeralL 
(VI-3-S-77), B7. 

Establishment of Sanskrit Vidya-
peeth in Kerala (II-20-6-77>, 
181-82. 

E.xp~nsion programme of 
ment Press, Koratty 
(VI-I-B...;77), 183. 

Govern-
(Kerala) 

Exploitatinon of Iron Ore Deposits 
in Calicut District, Kerala. (III-
23-6-77), BI-82. 

Export of rubber, coffee and spices 
by Kerala Government. (n-
(11-17-6-77),211. 

Extension of Dairy Development 
under Operation Flood to Kerala 
(II-20-6-77), 116. 

l4ringin, back poet Kaz! Nazrul Financial Assistance to Kerala Go-
~am tQ India for Bangladesh vernment for Revival of Sick 
(V-2B-"I-77), 109. Textile Mills (ID.--l-7-77), 90-91. 

'x.rYA: Foreig~ -'E~change earnings from 
Indian Deported from Kenya. (ll- Kerala. (VI-5-B-77), 164. 

16-6-77), 105. Forest Fire Protection Unit, Kerala, 
'KERALA: (V-lB-7-77), 163-65. 

AgricuUural farms in Kerala (II- Handloom industry in Kerala. (II-
20-6-77) r 65-66. 17-6-77), 59-60. 

-Amount allotted to Kerllla for ftood Housing Scheme lor Factory Wor-
relief (III-4-7-77), 61-62. kers in Kerala Ull-4-7-77), 6B. 

_ Assistance to Coir Cooperative in 
Kerala. (V-20-7-77), 65-88. Integrated Fishing Habours In 

Closure of Textile Mills in Kerala Kerala (IIl-4-7-77). 49. 
(IlI-24-6-77), 114-15. Intensive Rural Development 

Closure of Textile Mills in Kerala Scheme for Cannanore District of 
UIl-l-?-77), 100-01. Kerala. (VI-1-8-77), 140-41. 

Construction of Baliapatnam Bridg. International airport in Kerat. 
in Kerala. (VI-3-8-",? ~83. (III-M-G.77). 153. ----- ---"--------- -~:..-----------



KERALA~cmtd. 

Introduction of Electric Trains in 
Kerala (II-I4-6_77). 103. 

.·'Issue of Licence to Kerala' (V-20_ 
7-77), 57. 

Xapurthala Plot, New Delhi' (n-
4-7-77), 146-47. 

Kerala Government request for 
electrification of Railway lines in 
Kerala <II-14-6-77), 91_92. 

Local Can Radius in Kerala (III-
23_6-77), 62-63. 

Mananthavadi Project in Keral. 
(II-15-6-77). 158-504. 

Major Irrigation Projects of Kerala 
(V-18-7_77), 57-58. 

liIassive Plan for Kerala farm crop. 
<V-18-7-77), 102. 

lIemorandurn from All Kerala k-
Servicemen's As8~tiQll (V-29-
7-77), 220-21. 

Memorandum submitted hy Opposi-
tion Leaders of Kerala (II-15-8_ 
T7), 25-28. -

National Highways in Kerala (V-
20-7-77), 122. 

Nationalisation of Foreign owned 
Plantation in Kerala (II-III-&. 
77), 154. 

Non-deposit 0' P.F. in Kerala (lIt-
23-6-77), 42. 

'Pandiyar Punnapuzha Hydr~E1ec
tric Project in Kerala (II-l5-6-
77), 1'77. 

Park for preservation of 'Singlaam 
on Western Ghat, (V-18-7-71.), 
140, 

Pending Applicettolls trom Jtetala 
for Ind.\i$rial Licences (1V-6':7-
77), 129. 

Permission tor fishing on Kerala 
Coasts, (ill-27-6-77), 1414-t6. 

Perlyar Sltnctuary as Tigar Sanctu-
ary in Kerala (IV-1l-7_77). lin. 

Prepration Of Uranium from Radio-
active raw materials found in 
Sea Beach of Kerala (V-27-7-
77), 219-20. 

KERALA--C:lontd. 
Private Cashew Plantation in Kerala 

(lI-20-6_77),51-52. 
Problem of Cashew Industry iD. 

Kerala (III-M-6-77), 7()..71. 
hoblems of the Spinning Mills Em. 

ployees in Kerala (IV-6-7-77), 
177-78, 

Progress in constructiQll of Kallada 
Dan in Kerala (m-4-7 _77). 56-
57. 

Proposal tor Off-shore Oil Survey 
in Kerala (1I-21-6-71). 7--9. 

Provision fOr a stop to Madras Tri-
vandram. Mail at Varkala (m-
28-6-77),97-98. 

Re4ueat from Kerala for increase in 
monthly quota of rice (11-20-6-
77), 134. 

Request from Kerala Government 
to Export JJlQre quantity of Rub-
ber (11--17-6-77), 96. 

~uest from Tamil Nadu and 
Kerala fOr more rice (11-20.6-
77), 200-02. 

:Resea,rchby BARC in Designing 
Mini Nuclear Reactor using Fuel 
Derived from Beach Sands of 
Kerala (V-27-7-77), 111. 

Rise in price of Rice in Kerala 
(II-20-6-77), 66-67. 

S.T.D. facilities between Delhi and 
Cities Of Kerala (III-23-6-77), 
177-78. 

Sanction of Malaria Attack Phase 
Unit to Kerala (IV-I4..7-77), 65. 

Scheme approved by Airicul~ural 
He-finance and Development Co-
rporation for Kerala (VI-29-7-
77), 136-140. 

Scheme of Kerala Government for 
Student Population (II-16-6-77), 
91. 

Seed Garden for Cocoa in Kerala 
(ll-20-6-77), 163-64. 

Settina up of Central Sehoal in 
Kerala (V-18-8-77), 85-86. 

Setting up of a liquid propellent 
plant in Trivandrum (m-29-6-
77), 43-44. 



KERALA-cOTl.td. 
Setting up of Industrial Complex 

in Kerala (IV-13-7_77). 144-45, 
Silent Valley Project txt Kerala 

<IV-6-7-77),38. 
Soil and Water Management in 

Ayacut, Kerala (11-13_6-77). 203-
04. 

Solution for Sea Erosion in Kerala 
<V-25-7-77), 228-29. 

Subsidiary Corporation in Kerala 
under Plantation Corporation ot 
India <IV-ll.7-77), 83. 

Supply of Cement to Kerala (1I-
22-6-77), 73. 

,Talte over of Textile Mills in Kerala 
(11-17-6-77), 150-51. 

Television programme under SITE 
in Kerala (IV-6-6-77 > , 67. 

Tourist Projects in Kerala (V-22-
7-77), 170. 

Varkala Station (lli-28-8.'17), 97. 
Vizhinjam and Neenddakara Fish-

ing Harbour, Kerala (m-2'1.-6-
77), 184. 

Visit of. the Chairman of the Coffee 
Board in Kerala (0-1'1_6-'1'1'), 
166--68. 

Welfare Scheme for P 81 T Employ-
ees of Kerala Circle (III-23-&-
'17), 81. 

Debates 

Grant of Festival Adva.nce for 
'Onam' to Central Government 
Employees in Kerala (Under rule 
377) (VI--8_8-77), 63-64. 

Reported Havoc caused by Sea Ero-
sion in Kerala and Karnataka 
(CA) (V-25-7-7'1), 285-95. 

KERALA KERA KARSHAKA SAN-
GAM: 
Memorandum from 

Karshaka Sangam 
22-27. 

Kerala Kera 
(VI-1-8-77) , 

KERALA STATE ELECTRONIC DE-
VELOPMENT CORpORATION: 
Memorandum from Kerala State 

ElectrQDic Development Corpora-
tion (IV --8-'1-'1'1'), 84. 

KEROSENE OIL: 

Bungling in the Distribution of Con-
trolled Cloth and Kerosene oil at 
Fair Price Shops (VI-29-7-77). 

f 181.82. 

Increase in price of kerosene oJl 
(II-14-6-77) I' 143-44. 

Import of High Speed Diesal and 
Kerosene (V-19-7-77), 118-19. 

Shartfall in availability of Hilb. 
Speed Diesal and kerosene (il-
l 4-6-77), 33-34. 

KEROSENE STOVE: 

Marketing of a new kerosene .t~e· 
by I.O.C. (ll-14.6-77), 162-63. 

KESSURGARH COLLIERY: 

Enquiry into Kessurgarh Colliery, 
Accident (VI-4-8-77), 255-56. 

KEVENTERS DAIRY DELHI: 
Closure of Keventer Dairy. Delhi 

(V-21-7.77), 68. 
KHADI: 

Persons engaged in Khadl TradQ 
(IV-6-7-77), 149. 

Production of Khadi (IV-13.7-77). 
1S-21. 

Production of Woollen Khadi by 
KVIC (IV-13-7-77), 190-91, 

KHADI AND VILLAGE INDUSTRIES 
CbMMISSION: 
Loan to K.V.I.C. (V-20-7-77>, 20~ ; 
Opening of Intensive Production 

Centre in UP by K. V.I.C. (Vol. 
II,.-lS·6-77), 1-5 

Production of Woollen Khadi by 
KVIC (IV-13-7.77), 190-91. 

Revamping of Khadi and Village 
Industries Commission <m-29-
6-77), 41. 

KHADn..KAR, MISS ROHIN!: 
Alleged discrimination against MisI 

Rohini Khadilkar (1I-20.6-'l'1), 
49-50. 

KRANDSARI: 
Excise duty on Khandsari (IV-I5-

7-7,%), 90-92. 



KHETRI COPPER COMPLEX: 
Dismissal of worken in Khetri Cop-
per Complex (V-21-7-77), 47-48. 

• Khetri Copper Smeiter Capacity (IV 
-14-7-77), 104-05. 

Pending CBI investiptiona agaiDlt 
Khetri Copper Complex Oftlcers 
(V-21-7-77), 107-08. 

ProductloD Colt of COPPer at Khetri 
Copper Complex (IV-14-7-77), 
56. 

Production in Khetri Mines (V-21-
7-77), 106-07. 

Separate existence of Chandmari 
Copper Project from Khetri Cop-
per Complex (IV-14-7-'7'7), 97-98. 

KHOSLA COMMISSION: 
Khosla Commiaalon RePOrt (V-2'7-

7-77), 193. 

KIRIBURU: 
Proposal for shifting sub-Post Oftlce 

from Kiri Baru (V-21-7-77), 87. 
Debates 

Strike in Kiriburu Iron Ore Mines 
(CA) (V-2B-7-77), 2{}2--05. 

KISHORE J. TANNA, SHRI: 
Shri Kishore J. Tanna of Messrs. 

J amnadas Madhavji and Co. 
Bombay (QP) (lV-12-7-77), 18B. 

KISHORE KUMAR SHRI: 
Banning of songs of Shri Kia.'lore 

Kumar from AIR nV-13-7-77), 
'17. 

'''KISSA KURSI KA": 
CBI Enquiry for loss of Prints of 

Film 'Kiss a Kursi Ka' (II-22-6-
77), 142-43. 

Film 'Kissa Kursi ,Ka' (V-20-7-77), 
87, 12S-29. 

KOHINOOR MILLS: 
Committments of Kohinoor Mills 

with Central Bank of India (VI-
5-8-77), 154. 

Facilities enjoyed by Kohinoor Mills 
from Central Bank of India. 
(VI-5-S-77), 155. 

Loan granted by Central Bank 
of India to Kohinoor Mills, Bom-
bay (lV--8-'7-'77), 17-28. 
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KOHINOOR ~ontd. 
Submission of Technical Liability 

Report on Kehinoor Mills asked 
by Central Bank of India (VI-
29-7-'77), 158-160. 

Working Capital AssellllDlent .01 
Kohinoor Mills Company made by 
Central Bank of India and R.B.I 
(VI-29-7-77), 156-58. 

KALHAPUR: 
Airport at Kalhapur. (VI-15-7-77), 

59. 
KOLmAN COPPER MINE: 

Diamond drilling at Kolihan Cop-
per Mine (V-28-7-77), 52. 

Kolihan Copper Mine Development 
(V-2S-7-77>, 115. 

Ore productioD in KoUhan Copper 
Mines (V-21-7-77), 10~12. 

KONKAN LINE: 
Sea Transport of Konkan line 

(Bombay-Goa). (V-20-7-77), 182. 
KORAPUT: 

Cement Factory at Sunki (Kora-
put) (VI-3-B-77). 154-55. 

Central School at Koraput (VI-
1-8-77). 154. 

Opening Of Colleges at Koraput. 
(VI-1-B-77), 154-55. 

Survey of District Koraput, Orissa 
(IV-14-7-77), 95. 

World Bank aid for Development 
of Forest Animal Husbandry and 
irrigation in Koraput,. Orissa. 
(VI-1-8-77), 155-56. 

KORBA ALUMINIUM PLANT (lV-
14-7-77), 140; (VI-4-8-77), " 
65. 

KORBA FERTILISER FACTORY: 
Estimated outlay involved in the 

'Korba Fertiliser Factory (VI-
2-8-77), 194-~. 

Debates 
Fertilizer Factory proposed to be 

set up in Korba (H.A.H. Dis) 
(V-26-7-77), 286-98. 

KOREA: 
Indo-Korean Trade Agreement. 

CIV-15-7-77), 95. 
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KOSHY, DR. PBlLt.IPOS1I:: 
Resignation of Dr. Ph1llipose KoId:I7 

from Commissicm (IJI..;...23-8-77) , 
109-10. 

KOSI CANAL SYSTEM. (V-
18-7-77), 154. 

. KOSI C0J4MAND AREA: 
Silting and Water loggin, in Kosi 

Command Ara-: (V-IS-7-77), 
214-15. 

KOSI PROJECT: 
Kosi Project (V-25-7-77)" 82-83. 

KOTA: 
Air Service to kota trom Jaipur 

and Delhi (IV-S-7-77), 80. 
~orphlne producing factory in Kota. 

(VI-5-S-77), 51. 
New Infantry Division in Kote. 

(VI-3-S-77), 160-61, 
Radio statiOn in Kota. Rajasthan. 

(VI--3-8-77), 61-62. 

KOTHARI COMMIT1'EE: 
Implementation of Kothari Com-

mission's Recommendation (I1-
13-6-77>, 115. 

Kothari Committee Recorrlmenda-
tions, (VI-3-8-77), 48-47, 

KOY ALl REFINERY: 
Strike in Koyali Refinery (11-

14-6-77), 125-26. 

KOZHIKODE: 

Aerodrome at Kozhikode (lIl-
1-7-77), 119-20. 

Kl\lISHAK SAMAJ: 

Grants to Krishak Samaj (IV-
11-7-77)" 101. 

KRISHNA AYURVEDIC CANCER 
INSTITUTE: 

Cancer patients cured by Krishna 
Ayurvedic Cancer Institute (V-
2S-7-77), 162. 

KRISHNA MIlLS BEAWAR: 

Manufacture of Controlled cloth by 
Krishaa Mills, Beawar (Rajas-
than) (V-22-7-77), 76-77. 

KRISHNA RIVER: 
Krishna Water to Madras 

(Ill-27-6-77), 122-23. 
City. 

KUDRATI MJANZIL: 
" Taking over of 'Kudrati ManziI' in \ 

TiJllat Town Of Sbabjahanpur 
(IV-.;l5-'7-Tl), 116-17 • 

KUDREMUKH: 
Becptfl 9o!n~y :Jiv~ Contract. 

on KudremUlkh (V-28-7-77). 26-
37. 

KUDREMUKH IRON ORE COM-
PAN~ ·(V-21-7-77), 149. 

KUDREMUKH IRON PROJECr 
(II1-23-6-77), 90: 
(lV-14-7-7?), 103; 
(V-21-7-77). 84-S5. 

Financial Aid to Kudremukh Iron 
Ore Project (Mangalore Port) ~ 
(I1I-29-6-77), 147-48. 

KUNBIS AND GAUDAS: 
Kunblis and Gaudas of Goa. {V-

20-7-77),76-7S: 
KURSCONG: 

Selection of Members of Advisory 
Board of AIR Kurscong (111-29-
6-77), 89-90. 

KUSHI NAGAR: 
Accommodation for pilgrims at 

Kushi Nagar (U,P,) (IV-8-7-77). 
101-02. 

KUTCH: 
Aluminium Plant in Kutch (IV-7-. 

7-77), 71. 

Kutch Desert (IV-1l-7-77), 39. 
KUWAIT: 

Dispute between Engineering Project 
Limited and Indian Construction 
workers in Kuwait (m-23-6-77). 
137-3S. 

LABORATORY(IES): 
Expenditure of Defence Research 

Laboratories (lV-13-7-77), 87-SS. 

Scheme to utilise Medical colleges/ 
University Laboratories for testinl 
Food adulteration (VI-4-8-77). 
194. . 



·LABORATORIIS-Contd. 
SettinJI up .Testine Laboratorie. in 

DistriCts (IV-7-'1-7'1), 124. 
LABOUR: 

Awarding of Unskilled Works to 
Labour Co-operatives (IV--8-7-
77), 131-32. 

Casual Labourers wor_king agamat 
perennial jobs In Eastern Coal 
Limited (V -27-7-77), 175-76. 

Conference to solve labour problems 
(ll-IS-6-77), 153. 

Demands of workers regarding CDS 
Bonuli and D.A. (III-23-6-77), 
165-66. 

Diploma course in Labour Laws 
(11-16-6-77), 125. 

Government policy for Labour Par-
ticipation in Management (III-23-
6-77), 119-20. 

Improving t'he condition of Agricul-
tural, construction and contract 
Labour (III-23-6-77), 170. 

Judicial Wing to deal with labour 
(III-30-6-77), 1-8. 

Labour Participation in Manage-
ment (IIl-23-6-77), 39-40. 

Labour Unrest (1I-16-6-77), 55, 187. 
Labour unrest in Bombay (11-16-6-

77), 167. 
Labourers of Heavy Engineering 

Corporation, Hatia (IV-13-7-77), 
129. 

Labourel'8 working in Hotels (IV-, 
15-7-77), 217-18. 

Prosecution of Maruti Ltd. for Vio-
lating Labour Laws (V-28-7-77), 
196-97. 

Scheme to educate labourers (VI-
4-8-77), 135-36. 

Settlement of disputes (V-21-7-77), 
122. 

Settlement of disputes between 
management and labour (ID-30-
6-77), 111-12. 

Task Force for unorganised labour 
(111-23-6-77), 148-49. 

Debates 
Agreement arrived at between the 

port and dock workers and the 
management (St.) (IV-14-7-77), 
279. 

LABOtm--Ccmtd. 
~d for payment of a.aa per 

cent bonu, Ito. w~ incl.udinC 
those In. pubUc I~ undertak-
ina (Under rule 377) (VI-I-a. 
'17), 291-93. . 

Engagement of workers through con-
tractors (H.A.H. Dis) (VI-4-8-77). 
391-402. 

Reported retrenchment of the Maz-
doors in Andaman and Nicobar 
lSiartds (Under rule 377) (VI-29-
7-77), 299-300. 

See alao "Workers". 

LAC: 
Consumption of Lac (IV-15-7-77). 

115. 
Cultivation of Lac in Ranch! District 

(lV-1l-7-77), 75. 
Lac Cultivation (lIl--4-7-77), 100-02· 
Purchase of Lac from Bhandara niB 

trict by STe (III-1-7-77), 91-92. 
LAKSHADWEEP ISLANDS: 

Shifting of administrative office ot 
Lakshadweep Islands (1lI-29-6-
77), 70-71. 

Shifting of administrative office of 
Lakshdweep Islands all-29-6-77). 
70-71. 

Debat(!8 
Meeting of Advisory Council asso-· 

dated with the Administrator of 
Lakshadweep ('MaUer under 377) 
(VI-3-8-77), 243-44. 

Retrenc-hment of Labourers in Gov-
ernment Departments of Unio%) 
Territory of Lakshadweep (Under 
rule 377) (VI-6-8-77), 16-17. 

LAL, SHRl P.C.: 
Resignation of Smi P. C. Lal as. 

Chairman of Indian Airlines (III-
1-7-77), 54--56. 

LALGOLA: 
Extension of 'Double Railway Linea 

upto Lalgola (Eastern RpJIw,ay)-
(m-28-6-77), 96-99. 

LAMB A, LATE D. ·S.: 
Commission to Probe into the Death 

of Shri D. S. Laniba (VI-4-8-77> ... 
230. 
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------------------------~~----~------.LAMBA, SImI D. &~ LAND-ContcL 
.Deshpande Commiaaionto probe into Cammlttee of Land Disputes (lI-

the Dealth ofShri D. S. Lambe. 20-6-7'1), 219. 
, (lI1-80-6-77), 94-95. \ Conversion of Old system of allot-
'.Ex-gratia payment to dependents of ment of land on lease basis to Free 

Shri D. S. Lamba, Judge of Punjab hold basia (IV-lh7-77), 86. 
and Haryana High Court from Directive to State Government. re-
P.M.'s Relief Fund (VI-3-S-77), latini to transfer of vacant larld 
141. Urban property (IIl-27-8-77), 169-

.'LAND: 70, 
Acquirina of land for the lmplemen- Expenditure on reclamation of Alka. 

tation of Narmada Scheme (V- line and Acide soils (V-1S-7-77), 
18-7-77), 215-18. 210-11. 

Acquisition of Land (VI-l-8-7'1). Impact of Land Holding (II-27-6-
99. 77), 139-40 . 

. AcqUisition of land under Urban Land Allotted to Schools by DDA 
Land ceiling Act (II--20-6-77), 53. (11-13-6.77), 73-74. 

. Acreage of land under Cultivation Land Utilisation Board (VI-I-8-77), 
and Irrigation in Bihar (V-IB-7- 65-67. 
77), 206-07. 

Lease of land at Budge to Mis K. 
,Allotment of land for construction Oil and Co. by Port Trust, Calcutta 

of a Nursery School (II1-4-7-77), (II-22-6-77), 37. 
67-88. 

Madhav :Das Committee on Land 
Allotment of Land in Narela Indus- Development Banks (V-25-7-77), 

trial Area (VI-l-S-77), 126-27. 205-06 . 
. Allotment of land to Group Housing Multi Crop Agricultural Land (IV_ 

Society in South DeIhl (V-18-7- 11-7-77), 143. 
77), 170-71. 

News Report 'Jantar Mantar Land 
Allotment of land to the department Grab Racket' (V-1S-7-77), 115-18. 

of Rehabilitation House Building 
Society (III-27-6-77), 82-83. Possession of land Distributed (III-

,Allotment of land to t~e New Mem- 4-7-77), 71-72. 

ber.s of House Building Society Power in regard to land Acquisition 
of Works and Housing and Cam- in respect of Inter-state Projects 
munications (IT-13-6-77), 51-52. (VI-1-S-77), 95. 

Allotment of Land to P&T Depart- Proceedings Re: Acquisition of Land 
ment, TDhanbad (lV-7-7-77), 123. Premises at Chowrlnlhee Road, 

Allotment of Land to Societies dur- Calcutta (V-2S-7-77), 137. 
ing Emergency in Delhi (III-4-7-
77), 4--11. Productivity of Land (ll-20-6-7'7), 

Allotment of Plot to Julachi Hanl!- 78-79. 
raj Model School Ashok Vihar, Progress of implementation of Land 
New Delhi (lV-1l-7.77), 189. Ceiling Laws (ll-13-8-77), 148-

Allotment of Residential Land to 49. 
Economically Backward Sections Reclamation of land in M.P. (IV-
of Society (IV-1l-7-77), 146. 1-8-77), 284-65. 

Break up of ownership of Land (ll 
I , ... 07 Release of land to Dandakaranya -13-6-77), ~- . 

Authority (IV-ll-7-77), 156. 'Ceiling on Agricultural Land (IV-
11-7-77), 109. Reservation of Land for camping 

Central Aid for Land Allottee! in by the Army (VI-3-8-77), '11-
__ Ma_~a_sh_tr_a __ ~-=4-_7~:?:.:._~-'73 ... ____ 7_6. __________ _ 



StTBJ!:CT DfDIX 193 --,------- -- ---- ---------------------- --------. --------------
lAAND-Contci. 

Setting up Board for Development 
of Land on Banka ot Ganga (VI-. 
1-8-77), 188-90. 

,-- Sub-leasing of land by D.S.I.D.C. 
(XI-22-6-77), 86-87. 

V.I.P. land Grab case in Delhi (V-
18-7-77), 1-4. 

LAND REFORMS (11-20-6-77), 
173-74. 

Ceiling on agricultural land holding 
(III-4-7-77), 140. 

Progress of Land Retorm under 20 
Point Programme (11-20-6-77), 
160-61. 

Study of Land Reform Centre at 
Gokhale Institute of POlitics, Poona 
(VI-1-8-77), 240--41. 

LANDLESS LABOURERS (II-20-
6-77), 53-54. 

LANDLORDISM: 
Abolition of Landlordism (V-18-7-

77), 127. 

LANGUAGES: 
Encouragement to use of official lan-

guage (VI-2-8-77), 117-18. 
EngliSh as Compulsory Language in 

Schools <IV-1l-7-77), 136. 
lnclusion ot Dogri in 8th Schedule 

of Constitution (lV-lS-7-77) M-
85. ' 

Inclusion Of Nepali Language in 
Eighth Schedule (IV-6-7-77), 80. 

Nepali Speaking People (IV-6-7-
77), 147. 

Non-use of national language for 
official work in Indian Embauiea 
abroad (III-30-6-77), 10-18. 

Script for Bodo Language (VI-l-8-
77), 9S. 

Use of language in Court Judge-
ments (V-27-7-7T>, 78-79. 

LARGE INDUSTRIAL HOUSES: 

Demand for Ban on expansion of 
Larger Houaea (IV-6-7-77), 41. 

:M:RTP Commission's Enquiry about 
, increase in Asset. ot Large Indua-

trial House, (V-lt-7-77), 104. 

LATEX: 
Use of latex in manufacturing Rub-

ber products (IV_13-7-77>, 76. 

LA THI CHARGE: 
Lathi Charge ill J ails during Em-

ergency (11-22-8-77), 114-1i. 

LAW AND ORDER: 
Lathi Charge at Agra Fort Station 

CIV-12-7-77), 110-11. 

LAWS: 
Building Construction Law. (V-25-

7-77), 172-73. 
Changes made in the laws and Re-

gulations by the Former Govern-
ment (VI-2-S-77), 217-18. 

Laws Passed during Emergency (11 
-14-6-77), lSO-81. 

Portuguese Laws in force in Goa, 
Daman and Diu (V-27-7-77), 60-
61. 

Review of Criminal Procedure Code 
<IlI-29-6-77). 35. 

Orders for Arrests and Release of 
persons (IV-13-7-77), 1-8. 

Reports On Law and Order SluatloD 
in States (IV-6-7-77), 33. 

Debate, 
Deterioration in Law and Order 

situation in several States (Dis.) 
(II-15-6-77), 3~. 

LAW OF THE SEA CONFERENCE: 

Territorial sea (V-2l-7-77), 7B-80. 

LAWYERS: 
Demand for improvement in facili-

ties for Lawyers and people in 
courts (II-I4-6-77), 90. 

Demolishing ot Lawyers Chambers 
(V-lS-7-77), 1()6-07. 

Fees c~arged by Lawyers for appear· 
ing in High Courts and Supreme 
Court (11-14-6-77), 16S-fiB. 

Lawyers representing Central Gov-
ernment and Union Territories in 
Courts (111-28-6-77), 144-45. 

LAXMI vn.AS PALACE Hotel 
Udaipur (Rajasthan) (VI--5-8-
'17), 192--94. 

------------------------- - -----_.- - -------------
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LAXMlBAI NATIONAL COLLEGE 

OF PHYSICAL EDUCATION, GWA. 
LIOR: 
Admission to Mute of PhYsical Edu-

cation course in Laxmibai Nation-
al College of Physical Education 
Gwallor (m~7.&-'1'1), 187.58. 

LAY OFFS: 
Increase in Lay offs. (II-16-6.77), 

162. 
LEADER OF THE OPPOSITION: 

Debate. 
Allotment of seat to the Leader of 

the Opposition in the Swearing in 
Ceremony of the President 
(Matter under 377) (V-26-'1.'1'1). 
217. 

LEATHER.: 
Export of Semi-Finished Leather 

CIII-24.-6-'1'1), 184-85. 
Export of shoes and Leather Goods 

(IV-B-'1-7'1), 139-40. 
Leather Industry Development 

Authority (III-29-6-77), 15'1-58. 
LEAVE OF ABSENCE FROM THE 

SITTING OF THE HOUSE: 
(IV-6-7-77), 199-200; (\'1-1-8-
77), 284. 

Akbar Jahan Begum, Shrimati (VI-
1.8-77), 284. 

Dhongde, Shri Keshavrai (VI-
1-8-7'1), 2.84. 

Gaekwad, Shri F. P. (IV-1-~77) 
284. 

Girija Nandan Singh Th. (VI-1-8-
'17), 28(. 

Karan Singh Dr. (VI-I-8-77), 2M. 
Kisku, Shri Jadunath Dr. (VI-I-8-

77), 284. 
Parthasarathy, Shri P. (VI-I-B-'17), 

284. 

Sen, Shri Pratull Chandra (VI-I-
8-77), 284. 

LmAL AID: 
Free Legal Aid to Poor (n-l4-&-

77), 165. 

Implementation of Scheme on Legal 
Aid to the Poor (V-19-'1-'I'1), 
99-'01. 

Legal Aid-Cantil. 
Legal aid to poor (V-26-7-77), 19(. 

95. 
Panel on Legal tAJ.d. to Poor (m-

28-6-77), 148-49. 
Reports on Legal Aid to Poor (n-

21-6-77), 124. 

LEGISLATIVE ASSEMBLY(IES): 
Violence in Elections to Legislative 

Assemblie;; (m--28-6-'17), '1-12. 

LEPER(S): 
Lepers in the States (V-2B-'1-77). 

153-58. 
Migration of Lepers from Bombay 

to Gujarat (IV-14-7-77). lOS-Ott 

LEPROSY: 

National Programme for Eradication 
of Leprosy (IV-7-7-77), 54-55. 

Policy for eradication of leprosy and 
rehabilitation of lepers (UI-23-8-
-77), 149. 

LESOTHO: 
Aid to Lesotho (V-21-7-77>, 79. 

LETTERS OF INTENT: 
Criteria for isSUing letters of Intent 

and Licences (IV-13-7-77), 115-
16. 

Issue of Letters of Intent (IV-
13-7-77>, 141; (V-27-7-77), 220-
21. 

Letters of Intent fOr Setting up of 
Calcium Carbide Industries (IV-
13-7-77), 199-200. 

LIBRARY(IES) : 
Acquisition of India Oftice Library 

in London (VI-I-8-77), 76-7'1. 
Changes in Administrative set up of 

National Library, Calcutta (m-
4-7-7'1), 87-88. 

LICENCE(S): 
Criteria for Granting Export Bnd 

Import Licences (VI--29-7-77), 
155. 

Criteria for issuing letters of Intent 
and Licence. (IV-13-7-7'1), 15-16. 

Grant of 10 Licences for countl'J' 
liquor (10-29-8-7'1), 105-06. 
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LICENCES-Contd. 

Grant of licences by Electroni!'. 
Commission (V-27-7-77>, 99-102. 

Industrial licences issued to Sou..b-
ern Petrochemicals Industries 
Company (VI-2-B-77), 105-06. 

Issue of Drug Licences to Doctor.!! 
(V-2B-7-77), 1BO. 

Issue of licence to multi-national 
dru~ ftrm against advice of MRTP 
Commission <ll-21-6-77), 138. 

Licences for antiquities dealers (m 
-4-7-77), 144-45. 

Licence for constructing a chemical 
Plant at Haldia (1-19-7-77), U-
43. 

Licences for the Import of JCdlbl. 
Oil (ill-1-7-77>, 2S-42. 

Licences for manufacture of Electro-
nics Items (VI-3-8. 77), 188. 

Licence for Motor Car (11-15-8-7'1). 
94-96. 

Licences given to Vanupatl unlta 
during 1976-77 (IV-15-7-77), 187. 

Misuse of Import Licence. by Edible 
Oil Importers (III-I-7-77), 9-13. 

News item captioned ''Electronic. 
Licensing MNCS by papini curba 
(V-27-7-77), 131. 

Pending Applications from Kerala 
for Industrial Licences (IV-6-7-
77), 129. 

Rejection of import licence. Of in-
dustrial unit. in Gujarat State (VI 
-29-7-77), 196.. 

Scheme of Iuuina Licences to Un-
employed - YoUJtha (V-21-7-7'1), 
60. 

Utilisation of Licence (V~7-7-77), 
195. 

LIFE INSURANCE CORPORATION 
AllegeJ Corruption in LIC and 

GIe (V~2-7-77), ....... 
Bonus Agreement between the Em-

ployees and Management of LtC 
(11-17-6-77), 138. 

Business made by L.I.C. (VI--2t-7-
77), 190-92. 

Decline in lJuain_ at Ue (I'f-
8-7-77), 18'-70. -----._--- -----

L.I.C.-Contd. 
Demands of LtC employees (VI-I-

8-77), 176. 
Financial Assistance by LIC to State 

Government of'Maharashtra (V-
22-7-77), 9-14. 

Grievances of LIC Employees (V-
22-7-77),223. 

Funds asked for by Government of 
U.P. from. L.LC. (VI-6-8-77). 
135-36. 

Guest Houses rented and maintain-
ed by LIC (VI-5-B-77), 184. 

Lapse of L.I.C. Policies (VI-29-7-
77), 156-57. 

Loans advanced by Nationalised 
Banks and LIC for more tho 
Rupees one Crore (V-22-7-77), 
202-03. 

Missing Credits of PlJ Policies (Il-
16-6-77), 50. 

Money advanced by LIe to Mandl 
(IV-15-7-77), 16~. 

Payment of Bonus to LIC emplo-
yeea (ll-17-6-77>, 31-32. 

Payment of L.I.C. premium by Det-
enus in Madhya Pradesh (VI-
29-7-77), 

Rate of Bonus on Life Insurance 
and Endowment policies (II-17-
6-77) 101-02. • 

Rleeruitment Of Daily rated Badli-
workers in LIC (VI-5-6-77), 
201-02. 

Sanctioning of huge amounts by 
LIC and GIC to fill the cotrer. 
of Congress Party during 1971 
Lok Sabha Election. <V-22-7-
77), 103. ' 

Termination Notice. lerved by lJC 
to Field Workers (IV-S-7-77), 
56-57. 

Transfer of pending LIC pol1ciea 
from Calcutta DiviSional Office. 
(11-17-6-77), 100-01. 

Validity of LIC (Modiftcation and 
Settlement) Act 1976. en-17-
6-77), 165-66. ' 

Debate, 
Reported strike for twa hoUl\3 by 

LIC Zmployees all over the 
country on &-8-1..,.,. (UDder rule 
377) (VI-8-8-77), 80-81. 



LIP"l' IRRIGATION: 
Central aid for lift irrigation socie-

ties in the drought pr~e Areas 
in Maharashtra. (V-18-7-77), 
107. 

Lift irrigation pro)'ect for South 24 
Parlanal (m-27-8-77). 197-98. 

Lift Irrigation Scheme. (V-lS-7-
'17), 193-94. 

Lift Irrigation Schemes in H.P. 
(III-27-6-77), 36-3S. 

. LIGHT HOUSES: 
Light House>3 in Ports. (IV-3-S-

77), 96. 
Purchase of Sarua Towers (IV-6-

7-77), 30. 

LIMESTONE MINES: 
Payment of Minimum Wages in 

Lime Stone Mines. (III-23-6-
77), 77-79. 

LIME-STONE PLANTS: 
Setting up of Heavy L1me-ltoM 

plants. (111-27-6-77), 117-18. 

LIQUID PROPELLANT PLANT: 
Setting up of a liquid 

plant in Trivandrum. 
6-77), 43-,". 

LIQUOR: 

propellent 
(1II--29-

Abolition of Liquor shops tn Tribal 
Areas. (VI-1-S-77), 209-10. 

ConsumptiOn of Desi Liquor. (IV 
-1-S-77), 185-S6. 

Contracts for Indian made foreign 
liqUOT shops. <V-IS-7-77). 18S. 

Grant of L-lO Lieences for counhT 
liquor. (IIl-29-6-77). 105-06. 

<lrant of L-IO Licenee to F1eeadU-
ly Hotel. (III-29-6-77), 106-07. 

Sale of Dlicit Liquor and NarcoUct 
in Delhi. <IV-13-7-77), 195. 

Sale c.f liquor by Pan shope 1ft 
Capital. (1II-27-6-77). 157-5S. 

Survey regarding eonsumption of 
Liquor (III-4-7-77), 72. 

Deatha due to eoDiumption of pcd-
aonou. liquor in Delhi (IV-1f.-'7-
'17), 221-32. 

LIQUOR-Coned. 
Reported death of 30 persons in 

Rameshwari Nagar, Delhi as a 
result of eonau.minc apurioua 
liquor (CA) (V-16-7-77), 5-22. 

LITERACY: 
Literacy (II-13-6-77), 145. 
Literacy among women. (V-18-

7-77), 133. 

LOANS AND ADVANCES: 
Action against otfteer. who .cme-

tioned loanl to Maruti Company 
<m-I-7-77), 124-25. 

Advances/Loans mad.:! by Nationoli-
sed Banka and Public Financial 
Institutions to Maruti Ltd. (Il-
17-6-77), 71-72. 

Advance taken by former Gover-
nor of RBL (VI-5-S-77), 189. 

Advancing of loans by Nationalised 
Banks in Gujarat (VI-5-S-77). 
208-10. 

Amount given by Central Bank of 
India to Femme International. 
(VI-5-8-77). 153-54. 

Applications pending 
building Advance. 
190. 

for house 
(V-18-7-77). 

Assistance given to Rural Areas of 
HP by NationaH3ed Banks and 
United Commercial Bank for Ag-
riculture and Industrial works. 
(VI-5-8-77). 59--62. 

Credit limit raised in respect of 
Atherton West and eompany. 
Kanpur. Kanpur by Punjab 
National Ban!k (VI-S-8-'7'7), 118-
19. 

Foreign Loans (IV-15-7-'7'7), 
107-10. 

Foreign Loans in 1977-78 (VI-
29-7-77), 104. 

Formula for eo-operative 
loan for Gobar Gal Plant. 
---27-6-77), 176-77. 

sector 
(III 

Formulation of Scheme to provide 
loans to scheduled eutes anel 
scheduled tribes. (II-17-6-77). 
111---18. 

Botel Develo ..... l.oIIl SeIleme. 
<~---5-8-77), 107-01 



LOANS AND ADVANCES-Contd. 
Loans advanced by Financial Insti-

tutions and Banks to Companies 
holding shares in Maruti Limited. 
(VI-297-77), 183':84. 

Loan] advanced by nationalised 
bank, financial institutions above 
Rs. 25 lakhs to companies, indivi-
duals and industrial houses (In 
1-7-77), 127-28. 

Loans Advanced by Nationalised 
Banks in Bijnor DiGtrict U.P. (VI 
-29-7-77), 220-21. • 

Loans Advauced. by Nationallled. 
Bank to Farmers for Agricultural 
and Industrial Development. (II 
-17-6-77), 220-22. 

Loans advanced to scheduled castes 
and scheduled tribes through 
Rural Banks. (VI-5-B-77), 33-
34. 

Loan Agreement with Saudi Arabia. 
(IV-lS-7-77), 191. 

Loan by Nationalised Bank! under 
self-employment scheme. (IV-
15-7-77), B4-85. 

Loans distributed by Rural Banks 
in States. (IV-157-77), 211-12. 

Loan Facilities to Handiacpped. 
(VI-I-B-77), 88-B7. 

Loans for Farmers from a Single 
Cooperative Society (V-25-7-77), 
147-50. 

Loan from World Bank for Basse-
in Project.] (In-24-8-77), 119-
21. 

Loans given by Financial Institu-
tions and Banks to Marutl Ltd. 
(lI-17-8-77), 1'7'5-76. 

Loan G·iven by Nationalised Bank. 
for Agricultural Purposes. (IV 
15-7-77), 47-49. 

Loan given to Sri Lanka for setting 
up Urea FertUizer Factory (VI-
2-B-77). 50. 

Loan given to Mis Oberoi fOr Hotels 
abroad. (VI-5-B-77), 127. 

Loan given to Private Industrial 
concern] by Public Financial Ins-
tiutiOl1S (VJ-29-7-77). 190. 

Loan granted to Agriculturt.ts In 
Bihar (VI-29-7-77). 113-14. 

191 

LOANS AND .Al)V ANCBS-ContcJ. 
Loans sanctioned by OPEC to Deve-

loping countries. (IV-lS-7-77), 
117-18. 

Loan sanctioned to small farmers 
for Agricultural purpose by Nati-
onalised Bankl in m3trict Phul-
bani, Orissa. (VI-5-8-77), 181-
62. 

Loans to agriculturists by Nationali-
sed Banks (1II-24-8-77), 141. 

Loan to Agriculturists 01 Drought 
and Flood prone areas. (V-IS-
7-'17), 220. 

Loan to K.V.I.C. 
204. 

(V-20-7-77). 

Loallo3 to sick shipping companieS. 
(IV-13-7-77),' 171. 

Loans to Small Farmers through 
Land Development Bank in U.P. 
(V-25-7-77), 124. 

Loan to BUlar Mill. (V-25-7-77), 
273-7'. 

Low-Interest Loan Scheme. (11-
17-6-77), 201-07. 

Representation from Sholapur 
Chamber of Commerce (Maha-
rashtra) regardin, refusal of 
loans by Nationalised Banks (VI 
29-7-77), 155-58. 

Revised Policy for Grant of LoaM 
by Nationalised Banks (m-I-7-
77), 48-50. 

Ship Building Loans. 
77), 90. 

(V-20-~-

Withholding of Loans sanctioned b7 
Nationalised Banks to Maruti 
Company (III-I-7-77), 123-24. 

LOCKS: 
Export of Lock. and Building Fit-

ting Materials (VI-29-7.77), 128. 
Supply of Metals to Manufacturera 

of Locka etc. (VI-4-8-77), 101. 

LOCKOUT(S) : 

Lockout by Jute 11m. in W'-
Bengal (VI-4-8-77). 248-49. 

Lockout In JadUlUda Urudum 
Mines in Bihar (V-27-7-77), Ja. 
46. 

-------------------------------
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LOCKOUT (S)-Contd. 

Lock out in N.C.A.E.R. (11_20-6-
77), 39-46. \ 

Measures to check lockout. and 
Retrenchments. (III-23-6-77), 
33. 

Seekinl 01 Permission tor Lockout 
by Hindalco (V-28-7-77), 138-39. 

Strikes, Gberaoea, Lockout. and Re-
trenchment, (IV-'1-7-77), 105-06. 

Also see "Strikes and Lockouts" 

LOCUST: 
locust Eradciation Posts in Rajas-

thln. (I1I-27 -6-77). 44-45. 

LOK SABHA: 
Expenditure on Lok .Sabha Elections 

(II-21-6-77), 1-2. 
Enquiry about Rigging of Lok 

Sabha Poll (IU-28-6-77), 71-72. 
Number of Votes polled in State 

Assemblieo:oe and Lok Sabha Elec-
tions. <VI-2-8-77), 223. 

Reservation for S.C. Be S.T. in Lok 
Sabha and State Legislatures. 
(II-15-6-77), 75. 

Rigging in Lok Sabha ElectiOM 
(VI-2-8-77). 236-37. 

LOKVASTRA UNITS: 
Setting up of Lokvastra Units (IV-

6-7-77), 161. 

.LONDON: 
Statement by Prime Minister on 

his p&lticipation in Common-
wealth Prime ~rs' Confer-
ence in London ($T) (n-l'1-8-
77). 28t-91. 

See also "United Kingdom" 

LOrrERIES: 
Floating or Lotteries. (U-22-6-

77), 187-88. 

LOW INCOME GROUP PEOPLE: 
Janata Cinema HoUH for Low In-

come Group People (V-20-'7-'I'7), 
. 1'12. 

LUBRICANTS·: 
1Adulteration In Lubricant. (:B-21-

6-7'7), 133-315. 

LUCKNOW: 
Grievance. of Railway emploYe88 

of Lucknow Division (m-28-6-
77), 133-34. 

Pharmacists working at Lucknow 
(Northern Railway) (1II-27-6-
77), 65-66. 

LUREX: 
Popularity of New Indian Fabric 

'Lurex' in USA. (V-22-7-77), 
166-67. 

LUXURY GOODS: 
Restriction on production LUXUl'J' 

Goods. (lV-13-7-77), 187-88. 

M.A.N. OF GERMANY: 
Order placed with M. A. N. Of Ger-

many for supply of Vehicle (VI-
3-8-77), 85. 

M.E.S., BANGALORE: 
Garrison Engineers in M.E.S., Ban-

galore (V-20-7-77), 219. 
MIGS; 

Debate. 
Reported clearance of sub-standard 

engines for MIGs during Emer-
gency (Under Rule 377), (VI-
29-7-77),290-93. 

MISA: 
Arrest ot Journalists under MISA 

and DIR during Emergency (I1-
15-6-77), 138-39. 

Bhilai Steel Pllnt employees detain-
ed under MISA (VI.....06-8-7'1), "15-
16. 

Compensation to MISA Detenus (II 
-15_6-77), 44-45. 

Family Allowance to MlSA Detenus 
in Tihar Jail (IV-3-8-77), 173. 

Monetary aid to MISA Detenus who 
lost means of Livelihood (II-lIS-
6-77), 115-16. 

Payment ot salary to MISA detenue 
Teachers (IV-13-7-77>, 152-58. 

Repeal ot MISA (IV--8..7-77), 165. 

Statu. of Freedom flghter fOl1' 
persons detained under MISA 
and DIil (IV-8-'I-'I'7), 81. 
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M15A-Contd. 

Teachers clMained under MISA (II-
20-6-77), 206. 

Women members of Parliament De-
tained under MI5A and DI5lR 
(11-22-6-77), 1-8. 

Debate, 
Publication of Photostat Copy of a 

MI5A Warrant dated the 26th 
June, 1975 issued by the then De-
puty Commissioner ot Delhi (5t) 
(VI-8-8-77),51-55. 

Reported Conflicting statement. bJ' 
Ministers about Use and Repeal 
of MISA (Matter under 337), (V-
28-7-77), 207-08. 

M.R.T.P Act: 
Companies indicated for violation of 

MRTP Act (V-19-7-77), 106-07. 
Enquiry against foreign companies 

under M.R.T.P. Act (VI-2-S-77), 
20-28. 

Flouting of MRTP Act & FERA by 
Multinational firms (m-28-6-77), 
139-40. 

Implementation of MRTP Act (VI-
2-8-77), 203-04. 

MRTP Commission's Enquiry about 
increa!le in Assets of Large Indu-
strial Houses (V-19-7-77), 104. 

MRTP Commission's Enquiry against 
Andhra Pradesh Pvt. Indian 
Newspapers, Bombay and Indian 
Express, Madurai (IV-5-7-?7), 
86-S7. 

Violation of MRTP Act by MQnopo-
ly Houses (VI-2-S-77), 205-06. 

MRTP COMMISSION: 
Petionnance of MRTP Commission 

(V-I9-7-77), 1-8. 
Proposal to Review the Performance 

Of MRTP Commission (IV-12-7-
77), 56. 

MACHINE TOOL FACTORY: 
Machine tool factory at Bhavanagar 

(V-20-7-77), l1S-19. 
MACHINERY: 

Airbus Engines found, jammed (IV 
-15-7-77), 184-S5. 

Engine Overhaul facllity in the 
country <IV-15-7-77), 196-98. 

MACHINERY-Contd. I 

Engines 'Ford Extra' 3 
(III-1-7-77), 95-96. 

Imports of 
cylinders 

Import Of 
77), 264. 

Machinery (VI-29-7-

Imports of machinery by J. K. In-
dustries, Kankroli (VI-5-B-77), 
195. 

Repair of Machines of Patna Cancer 
Institute, 164-65. 

MADHYA PRADESH: 
Agriculture College in Bbundel-

khand area of M.P. (H-18-6-77). 
S9-90. 

Agriculture Institute at Jhabua in 
M.P. (11-13-6-77), 151.52. 
Alleged torced sterilisation of tm..-

married persons in M.P. (11-16-
6-77), 121. 

Allotment of House sites to Rural 
Families in M. P . (II-20-6-77) , 
109. 

Amount g'iven Ito M.P. for Educa-
tion (VI-l-S-77), 111. 

Apprentices in Industries in Madhya 
Pradesh (1lI-23-6-77), 41. 

Arrears of Income-tax in Madhn 
Pradesh (IV-15-7-77), 68-69, 

Availability of Rock Phosphate in 
Jhabua District (n-16-6-7'1), 45. 
Availiability Of Rock Phosphates in 

M. p. (11-23-6-77), 175-76. 
Bench ., Madhya Pradesh High 

Court at Bhopal (V-19-7-77), 64. 
Bengali Families rehabilitated in 

Sarguja District of M.P. (V-IS-
7-77), 115. 

Cases pending in Madhya Pradesh 
High Court (11-21-6-77), 91. 

Cement Quota to M.P. (VI-8-S-77), 
95. 

Centrally Aided Scheme to clean 
and beautify big cities in Madhya 
Pradesh (11-20-6-77), 5S-58 

Closure Of Textlle Mills in Madhya 
Pradesh (III-24-6-77), 79. 

Concessions to Handloom jndUltr1' 
in Madhya Pradesh (nI-24-G-
77) ,102-08, 
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MADHYA PRAD~H-COfttcL MADHYA PRAD~H-COfttcL 
Conditions of refugees settled in Local production centres in Madhya 

M. P., Rajasthan, Maharuhtra, Pradesh for export of Tuseer (III 
A.P. and Orissa (IIl-27-6-77 > , -24-6-77), 103-04. 
177-7B. Major Projects Of Madhya PradesA 

Construction of big Dam on Sone included in Fifth Five Year Plan 
River at Satna District in Madhya (VI-1-B-77), 164. 
PradeSh (UI--4-7-77), 131-82. Manganese Deposits in Balaghat Dil-

Cowting bridge of Rajghat bridge on trict, M.P. (IV-7-7-77), 60-61. 
Madhya Pradesh and Rajasthan Memorandum on Exceue. Commit-
border between Agra-Bombay mited in Madhya Pradesh (III-
Highway (V-20-7-77), 32-37. 29-6-77), 115. 

Development of tribal areas Of Ma- Memorandum submitted by M.P. 
dby Pradesh-(V-27-7-77), 237. from Madhya Pradesh (III-29-6-

Dev-.!lopment of various places as 77), 161. 
Tourist Centres in MadhYa Pra- Minor Irrigation Schemes Financed 
desh (11-17-6-77), 7B-79. by Agricultural Refinance Deve-

Discounted cash flow returna in 1'11- lopment Corporation in Madhya 
pect of surveys _of Railway line. Pradesh (IV-15-7-77), 126-27. 
in Madhya Pradesh (V-8-7-77)r Minor Irrigation Scheme in M.P. 
196. (11-13-6-77), 76-77, 107-10. 

Engagement of Minor" in Malnufac- Misappropriation of Money by Bank 
turing Bidi in M.P. (V-21-7-77), Note Press, Dew.., Madhya Pra-
143-44. desh (VI-29-7-77), 78-80. 

Grant to M.P_ Hindi Akademi (III New Post, and Telegraph omces in 
-4-7-77), 110-12. Maddhya Pradesh (V-21-7-77), 

Grants to Universities in M.P. (V- 117-1B. 
25-7-71), 52-53. No Drug plant in Madhya Pradesh 

Herbs found in Amarkantak, Chiv- (VI-2-3-77), 111. 
rakod and Parasmania (M.P. ) Opening of an Oftlce of Reginal PaI-
(V-21-7-77), 115-16. port Officer in Madhya Pradesh 

Illicit Arms units unearthed in Ma- (VI--4-B-77), 156-57. 
dhya Pradesh (V-20-7-77), 81. Opening of Post and Telegarph Of-

Indian Airlines Flight Connections fice in Shobhapur, Hoshangabad 
to Madhya Pradesh (0-17-6-77), District, Madhya Pradesh (IV-
50. 14-7-77), 63. 

Installation of new Board at Joara Opening of Post Oftlces, Sub-Post 
in District Ratlam, M. P. (IIl- Offices during Fifth Five Year 
30-6-77), 109-110. Plan in Madhya Pradesh (lV-1'-

Irrigation Schemes in Madhya Pra- 7-77), 57-58. 
desh (V-25-7-77), 177-7B. 

Opeaing of Touriat Reception CeIl-
Irrigation Schemes in Rewa Divi- tres in Madhya Pradesh (VI-5-

sion, Madhya Pradesh (V--28-'l- 8-77), ll5. 
77}, 159-60. 

Loan given by Aerlculturaf Be- OpiUm processing plant in Madhya 
finance Corporation to lndu.triea Pradesh (11-17-6-77), 185-36. 
in Madb7a Prade.h (V-22-7-7'7). Payment of L.I.C. premium by De-
209-10. tenues in Madaya Pradesh (VI-

29-7-77), 175. Loans granted by NationaUsed 
Banks in dittricts of Madhya Pra- Pelletisation Plant in M.P. (VI-4-
desh (V-22-7-77), 210. 8-77), 56. 

--~----------~----~~-------------
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MADHYA PRADESH: -Contd. 

Plan Allooation for Development of 
Narrow Gauge Line, into Broad 
Gauge in Madhya Pradesh (IV-
12-7-77). 55. 

Post Offices in M.P. having Savinp 
Scheme and other facilities (VI-
4-8-77), 206-07. 

Post Office in Madhya Pradesh (V-
21-7-77). e7-BB. 

Proposal by Khargone District AIi-
visory Committee of M.P. for 

opening Post Oftlcea (II-lS-IS_ 
77). 153. 

Proposal to link Tourist Centres in 
MadhYtl Pradesh by Air (ill-I-
':-77), 117-18. 

Proposa 1 to set up a Reftnery in 
Madhya Pradesh (V-28-7-77), 
120·21. 

Providing Nourishing diet by pri-
vate organisation in Madhya Pra-
desh (VI-4-B-77), 14fl. 

Radio Station in Mandaaur District 
of Madhya PradeSh (Il-15-6-'17). 
198. 

Reclamation of land in M.P. (VI-
1-B-77), 264-611. " 

Regional Provident Fund Commis-
sioner, MadhYa Pradesh, Indore 
(V-21-7-77), 177. 

Reserves of Minerals in Orill8a, Bi-
har and M.P. (IV-14-7-77), 77-
'18. 

Rural electriftcation in M.P. (Il-
15-6-77), 116. 
(V-20-7-77), 63. 

Rural electrification in Rajasthan and 
and Madhya Pradesh (II-22-2-
77), 41-42. 

Rural Electrification scheme for Vi-
dish a and Raisen District. in M . P . 
(V-20-7-77), 58-119. 

Sanjay Gandhi's Visit to M.P. (V 
-2B-7-77), 177-7B. 

Setting up paint industry in M.P. 
(IV-13-7-77), 149. 

Setting up of Telephone Exchange 
and opening of Public Call Oftlcel 
in M1lndsaur and Ratlam .Districts 
Of M.P. (I1I-23-6-77), 1'12-'1"-

201 

MADHYA PRADESH: -Contd. 
Small farmers development AgeftC7 

in M.P. (VI-1-B-77), 165-66. 
Sterilisation operations in M.P. 

and Rajasthan. (III-23-8-77), 171-
72. 

SurveyslConstruction of Railway 
Lines in Madhya Pradesh (IV-
12-7-77), 122-23. 

Survey of Natural Resources ia 
M.P, (11-22-6-77), 53-54. 

Telegraph and Telephone facilitieE 
in villa'ges at M.P. having Po-
pulation of more than 5 thousands 
(VI-4-B-77). 6-11. 

Telephone Exchanges and FCO il'l 
Ujjain Division, M.P., (VI-4-B-
77), 201-06. 

Telephone facilities in Guna and 
Shivpuri districts of MadhYa Pra-
desh (VI--4-8-77), 70-72. 

Telephone scheme for Khargone 
District of Madhya Pradesh (11-
15-6-77), 119. 

Tourism Developmettt Schemes tor 
MadhYa Pradesh (IV-8-7-i7),. 
113-14. 

Wagons for Gooda Traffic Clearance 
in Madhya Pradesh (VI-2-B-7'1), 
207. 

Waiting list for telephone connec-
tions in Jaora" Dint. Ratlam 

(LII-30-6-77), 110-11. 
MADHYA PRADESH FLYING CLUB: 

P'unctioning of Eastern Madhya 
Pradesh Flying/Gliding Club 
CVl--29-7-77), 227-28. 

F'unctiOhing of Eastern Madhya 
Pradesh Flying/Gliding Club 
Vl-29-7-77), 227-28. 

MADHYA PRADESH HINDI 
GRANTH AKADEMI: 
Grant to M.P. Hindi Granth Aka-

dem! (III-4-7-77), 110-12 .. 

MADRAS: 
Construction of Madras Atomic 

Power Project, Kalpakkam (IV-
6-7-77), 153. 

Decline of Nitrogen Blld Phosphate 
Fertilizers in Madras (V-28-7-7T>, 
41-'2. 
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:MADRAS: Contd. 
Foodgraftls with FC! at Madras 

(VI-1-8-77), 107-08. \ 
Hindustan Photo Films Manufactur-

ing Unit in Madras (V-27-7-77), 
220. 

Krishna Water to Madras City (III-
27-6-77), 122-23. 

Metropolitan Development Project 
for Slums in Madras (VI-
1-8-77), 241-42. 

Representation from General Secre-
tary of Clothing Factory Workers' 
Union, Madras (IV-S-7-77), 58. 

Scoo~er Garages for Quarters con-
structed at l\1dira Nagar, Madras 
(III-27-6-77), 123, 

Seamen's Employment Office at 
Madras (IV-S-7-77), 82. 

Sugar at Bombay, Madras and 
Visakhapatn8 m Ports (V_ 
22-7-77), 128-29. 

Y.P.G. Golden Beach Resort, 
Madras (II-l4-S-77), 43-414. 

MADRAS REFINERY: 
Dropping proposal for bpansion of 

Madras Refinery (VI-2-8-77), 
113-14. 

MAGAZINES: 
Private and political magazines 

brought _out by officer'S of ITDC 
(III-24-6-77), 145. 

MAHALAKSHMI MILLS: 
Charges of Corruption against 

General Manager, Finahcia} Ad-

MAHARASHTRA:-Contd. 
Clearance of Upper Vardha Irriga-

tiOh Project in Maharalhtra (V-
18-7-77), 92-93. 

Closure of Rajesh TextUe Mill at 
Barshi (Maharashtra) (IlI-
1-7-77), 84. 

Compulsory Retirement of P.&T. 
Employees of Maharashtra (IV-
14-7-77), 5::-53. 

Contracts of tea and other stalls in 
Maharashtra (IV-5-7-77), 110. 

Crises faced by Hand processors of 
Textile (V-22-7-77), 59-60. 

Demand fOr additional classes in 
Central SchOOl in Maharashtra 
(V-18-7-77), 76-77. 

Display of 'Welcome to Maharashtra' 
Posters at Belgaum Air port (IV-
15-7-77), 19-27. 

Drought in Marathwada, Maharash-
tra (1II-27-6-77), 195-96. 

Financial AssistanCe by LIC to 
State of Maharashtra (V-22-7-
77), 9-14. 

Fnancial Assistance for CottOh Mo-
nopoly Purchase Scheme of Maba_ 
rashtra (VI-29-7-77), 10S-07. 

Fishing Harbour. On Maharashtra 
Coast (II-20-6-77), 124. 

Grant of Pension to Freedom fight-
ers from Maharashtra (II-l5-6-
77), 118-19. 

Head Post OffiCe building at lchal-
karanji, Maharashtra (Vl-4-8-77), 
137-38. 

viser and Store Purchase Officer Hydro-Electric Project on River 
(V_ of Mahalakshmi Mills, Beawar . Kirankeshi, Maharashtra 

(VI--5-8-77), 108-09. 20-7-77), 103-04. 
MAHARASHTRA: IncreaSe in number of seats in 

Abandonment of monopoly cotton Engineering College in MaharaSh-
procurement scheme by Mahan- tra (IV-1l-7-77), 43. 
shtra (VI-5-8-77), 93-94. Increase in number of Seats in 

B Medica! Colleges of Maharashtra ench Of Hiill Court at Auranga- (I 
bad (Maharashtra) (VI-2-8-77) 11-23-6-77), 24-29. 
8'7. ' Increased activities of smuggling on 

Central Ai ~ Indo-Nepal Border and Coast of 
d or Land Allotteel in Maharashtra (II-17-6-77), 82. 

Maharashtra Cm--4-7-77), 73-74. 
Charps aplnat Maharashtra Chief Ineffectlvlty of T.V. sets in Pune 

Minkler (VL-3~8-77), 180. (Maharashtra) in Stanmer season 
______ (..:....V:...._ 27-7-77),84. 
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MAHARASHTRA:-Contd. 

Medical Colleies in Mabarashtra 
(IV-7-7-'17), 69. 

Memoranda from Individuals Insti-
tutions of Maharashtra reiarding 
Education Policy (II-20-6-77), 
60-61. 

Monopoly purch~se of Cotton in 
Maharashtra (V!-5-8-77), 127-28. 

Overdues of Agriculturists in 
Drought Prone Areas of Mahara-
shtra (V-25-7-77), 105-09. 

Payment of project allowance to 
P & T Employees serving in 
Koyna Project Area, Maharashtra 
OV-15-7-77), 118-19. 

Pending Power Projects in Maha-
rashtra (V-20-7-77), 42-44. 

Percentage of Irrigation (111-4-7-
77), 108-09. 

Power Projects in Maharashtra 
(III-29-6-77), 135-36. 

Provision of Edible Oil for Maha-
rashtra state (IV-B-7-77), 174. 

Representation by Maharashtra for 
importing Tablets from England 
(11--16-6-77), 127. 

Rise in closures, Lay-off and Lock-
outs in Maharashtra and Karna-
taka (V--21-7-77), 175. 

Sanction of amount to patients of 
Maharashtra, under Employees 
State Insurance Scheme (V-28-7-
77), 126-27. 

Small Farmers' Development 
Agency in Bhandara, Maharash-
tra (III--4-7-77), 89-90. 

Splitting up Primary Health Cen-
tres in Maharashtra (V-21-7-
77). 88. 

Sugar Cooperative Factories in 
Mahara,shtra (1II-24-6-77), 65-
66. 

Telegraph and Public Call Offices 
facilities in villages of Ratnagiri 
Distt. Maharashtra (VI-4-8-77), 
146-47. 

Telegraph and Public Call Offices 
in Villages of Colaba District of 
Maharashtra (VI--4-8-77), 148. 

MAHARASHTRA: -Contd. 
Telegraph/Public Offices Facilities 

in Ratnagiri Distt. MaharMhtra 
(V-21-7-77), 102-03. 

Debate, 
Maharashtra-Karnataka Boundary 

Dispute. (Under rule 377) (VI-
8-8-77), 62-63. 

MAHARASHTRA BAR COUNCIL: 

Representations from Chairman, 
Maharashtra Bar Council (Bom-
bay) (II--21-6-77), 119. 

MAHARASHTRA EXPRESS (II--21-
6-77), 24--27. 

MAHILA DAKSHATA SAMITI (11-
17-6-77), 172. 

MAJOR PORTS: 
Development of Major Ports (IV--

13-7-77) 70--72. 
See also '~Ports". 
See also "Minor Ports". 

MAJUMDAR, DR. R. C.: 
National Professorship to Dr. R. C. 

Majumdar (V--18-7-77), 91. 
MAKTABS AND MADARSAS: 

Facilities to Maktabs and Madarsas.: 
(V-18-7-77), 199-200. 

MALABAR SPINNING AND WEAV-
ING MILLS: 
Malabar Spinning and Weaving 

Mill, Calicut (IV--8-7-77), 82. 
MALANGTOLI IRON ORE FEASI-

BILITY OXTOSS (V-28-7-77), 
103-04. 

MALAN\JKHAND COPPER DEPO-
SITS (V-21-7-77), 72-74. (28-7-
77), 188--90. 

MALARIA: 
Bedbugs working against Malaria 

(IV-14-7-77), 108-09. 
Deaths due to Malaria (V-21-7-

77), 123-24. 
Malaria in Delhi (II-16-6-77), 203. 
Malaria incidents in the capital 

(III-30-6-77), 113. 
Malaria Incidence in the Country 

(III-30-6-77), 48--'50. 
Modifted Plan for eradicating Mala-

ria (IV-7-7-77), 58-60 . 
. ---
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MALARIA-Contc:1. 

Spraying of D.D.T. and Larvicidal 
Oil against spread of Malaria in 
Delhi (II1-23-6-77). b6-27. 

Steps for eradication of Malaria 
(II-16-6-77), 134. 

Malaria Incidence in the country 
(HAH Di03.) (V-19-7-77), 232-

50. 
MALARIA ATl'ACK PHASE UNIT: 

Sanction of Malaria Attack Phase 
Unit to Kerala (lV-I4-7-77), 65. 

MALAYHA: 
Exporl of Indian Power Equipments 

fOr Malaysia (V-22-'1-77), 132-
33. 

Invitation to workers' representa-
tivelJ in India by Trade Union 
Congress of Malaysia (VI--.f.-8-
77), 195. 

MALDIVES ISLAND: 
Leasing out of an Island by Mal-

dives Government (V-21-7 -77), 
175-711. 

MALNUTRITION: 
Jrlalnutrition Problem {II-16-6-'7}, 

114. 
MANA REFUGEE CAMP: 

Dbsatisfaction among Refugee. in 
Mana Camp (V-18-7-'l7), 152. 

MANALI: 
Death of Student Climbers (I1I-t-

7-77), 38-45. 

"MANAS CHATURSHATI": 
Grant celebrating "Manas Chatur-

shati and Soorpanchshati." (VI-
1-8-77). 157-58. 

MAN-DAYS: 

Loss of Man-Day. (II1-24-1I-'7'7), 
84. 

~t"'Ps taken to redUCt> numh':!r of 
Man-day, loot (IV-7-7-'77L 133-
34. 

MANDSAUR: 
Demand fOr supply o.t IPG in 

Neemuch and Mandsaur District. 
(m-28-8-77). 107-08. 

MANGAIORE PORT (IV-13-7-'77), 
99. 

.--'-~ ----.- - .. - -.. -- -. __ ._- -- - -... __ .- ----

MANGANESE DEPOSITS: 
Manganese Deposit, in Balaghat 

District, M.P. (IV-7-7-77), 60-81. 
MANGANESE MINES: r 

Wage Board of Manganese Mine 
workers (IV-l4-7-77), 73-74. 

MANGANESE ORE: 
Decline in the ExPOrt Of Mimtane.e 

Ore (II1-24-8-77), 1115-66. 
MANGANESE ORE INDIA LTD.: 

Indian participation in Manganese 
Ore India Limited (VI-4-8-77), 
85-86. 

MANGOES: 
Export of Mangoes (III-I. 7 -77) • 

140-41. 
New variety of Mangoes (ll-20-6-

77), 193. 
MANIHARI GHAT: ,. 

Inadequate fet:ry service between 
Manihari Ghat and Sakrigali on 
the Eastern Railway (Under Rule 
377) (VI-I-8_77), 286-87. 

MANSION: ., 
Construction of Mansion by Ex-

Prime Minister (11-20-6-77), 23. 
24. 

See also "Houses". 
MANTALAJ ASHRAM: 

Raid on Mantatai Ashram (nI-
24-6·77), 83_84. 

MANURE: 
Plans for production of inorganic 

fertm3era and organic manure ;, 
(1II-27-6-77) 113_14. 

&!e also "Fertilizers". 
MARATHE COMMITrEE: 

Recommendation of Marathe Com-
mittee on Cost of Structure in 
T.V. Industry (V-27-7_77), 143. 

HARATHWADA: 

Deve10pment of Marathawada (m 
-29-6-77), 167-68. 

MARATHWADA JANATA VlKAS 
PARISHAD: 
Correction of Answer to U.S.Q. r-

No. 2240 dated 29-6_77 reo Prob-
lems of allocated eervanta from 
erstwhile Hyderabad State 1V-

. .. 20-7-77), 221-2~ __ .... __ _ 



MARBLE: 
Production ot Mal'ble and Granite 

(IV-I4..7-77), 79-80 . 

.. MARGINAL FARMERS: 
Scheme to benefit marginal tarmerl 

(IlI-4-7-77), 135-39. 
See also "Aericulturiatl". 

l4AR1NE PRODUCTS EXPORT DE-
VELOPMENT AUTHORITY: 

Charges again.!t Chairman of 
Marine product!! Export Develop· 
ment Authority (1111-24..11-77). 
711. 

Irregularities in Marine Product! 
Export Development Authority 
(11--17-11.77), 62. 

<kneral Provident Fund tor stat! 
in Marine products ExPort 
Development Authority (m-24-
8-77), 173-74. 

MARITIME BOUNDARIES: 
Demarcation of Maritime Bounda-

ries with Indonesia OIJ-23.6_ 
77), 103. 

14ARKET(S) : 

Removal of Markets trom Delhi 
city <I1I-27-6-77), 159-80. 

MARKn RENT: 
Cases ot Market Rent OJT-·27 _~-

77), 151-52. 

Market Rent charged from Govt. 
employees (IlJ-27-6-77), 152. 

MARKETING DEVELOPMENT AS-
SOCIATION: 

AS3istance of Grants trom Market. 
ing Development Asrociation 
(VI-.:5-8-77), 232. 

l4ARMAGOA: 

Seamen's Recruiting Centre at 
MarmaJOa for Saloon and Deck 
Crew of Ships (IV -11-7-77), ] 03. 

MARRIAGES: 
Allotment of Bungalows for mar. 

riages (m-4-7.77), 77. 

RestridiOl\l On age Of Mania,e. 
(IV-5-'1-77), 138-11. 

I 
I 
I 

I 

20S; 

MARRIAGE LAWS: 
Common Marriage Law (11-14-6- . 

77), .1.42. 

MARUTI COMMISSION OF IN-
QUIRY: 
Resignation of Justice D. S. Mathur 

from the Commission of Inquiry' 
into the Maruti Affair. (st.) (V-
20.7-77), 289--316. 

MARUTI CONCERNS: 
Closure ot Maruti Concerns (Il-

15-6.77), 16g. 
Commission received trom Foreign. 

Companie. by Maruti Concern. 
(lV-8-7·77>. 171-73. 

MARUn HEAVY VEHICLES LTD.: 
Purchue by Delhi Water Supply 

and Sewage Disposal Undertak-
ing, D.E.S.U., DMC and NDMC 
from Maruti (V-20.7-77) 183-
85. ' 

Sale of Road Rollen by Maruti 
Heavy VehicleJ Ltd. (IV-B·7-
77), 89-70. 

Selling ot Road Rollers to Maruti 
Heavy Vehicle. Ltd. (IV-8-7.77), 
1811-67. 

II Supply ot Road Rollers by Maruti 
Heav,. Vehiclu Ltd. (In-27-8-

77), 5-11. I MARUTI LIMITED (11-21.6-77), 40-
I 41, 

Acquisition of land by Maruti Ltd. 
(11-15.8-77), 202-03. 

Action against officers who sanc-
tioned loana to Maruti Company 
(I1I-I_7-77), 124-25. 

Advances/Loan. made by N ationa-
lised Banks and Public Financial 
Institutions to Maruti Ltd. (II-
17-8-77), 71·72. 

Amount ot Income Tax outstanding 
againlt Maruti Ltd. (III-2 .... 6.77), 
93. 

AppOintment ot General Manager, 
Central Road Research In.titute 
in Maruti Heavy Vehicle. (IV-
.-7-77), a. 

Building ot Bua Bodifll! by the Mia.· 
Maruti Ltd. (II-1 15-6_77) , 168. 
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MARUTI LIMITED---Ccmtd. 
Building of Bus Bodies for U.P. 

State Roadways Transport Cor-
poration by Maruti Dimited (Il-
15-6-77), 88_89. 

Commission to enquire into the 
affairs of Maruti Ltd. (II-22-6-
77), 69_70. 

Complalnts against Shri Sanjay 
Gandhi, Maruti Ltd. Maruti Tech-
nicals and Maruti Heavy Vehi-
cles (11-22-6-77), 115_16. 

Connection:> of Chairman of Maruti 
Limited with South India Steel 
and Sugars Limited (V-27-7.77), 
122.23. 

Contract to Marut! Ltd. for making 
Bomb Items (II-22-6·77). 46·47. 

Demand of Maruti Workers (Il-
16-6_77), 108. 

Employees retrern:hed by Maruti 
Ltd. (III-23·6-77), 31-32. 

Exports by Maruti Limited and its 
Allied Concerns (III-1_7-77) 51-
52. ' 

Financial Position of Maruti Ltd. 
(In-28-6-77), 10'5-07. 

Income Tax returns filed by Maruti 
Limited and other concerns (II-
17-7-77), 1-7. 

Loans advanced by Financial Insti_ 
tutiona and Banks to Companies 
hOlding Shares in Maruti Limited 
(VI-29-7-77), 183-84. 

Loans given by Financial Institu-
tions and Banks to Maruti Ltd. 
(11-17_6-77), 175-76. 

Maruti Ltd. and its sister-conce:rns 
(11-14-6.77), 188. 

MiSSing of File Relating to Working 
Capital and Loan given to Maruti 
Limited (lV-B-7_77), 161.62. 

Misu'3e of Steel Licence in Maruti 
Limited (1II-23·6-7"1), 47-4S. 

Money advanced by LIC to Maruti 
(IV-1S_7-77), 169. 

Kane,. advanced ,by NattonaDsedl 
Non-NationaUaed BanIu to 
Maruti Ltd. (II-17-1-77), 234-35. 

o • NGC de.ls with lIfaruti Limit_ 
ed (n-14-6-77), 169-70. 

MARUTI LIMITED-Ccmtd. 
Prosecution of Maruti Ltd. for 

Violating Labour Laws (V -28-
7_77), 196-97. 

Removal of Important Documents, 
Files and Records from Maruti 
Car Factory (11-21-6-77), 56-57. 

Shareholders of Maruti Limited 
(II-2l-6_77), 128-29. 

Supply of Cement to Marutt (II-
22-6-77). 114. 

Supply of Public and Private Sec-
tor Steel to Maruti (11-16_6-77), 
88. 

Telephone connections to Maruti 
Ltd. and if.! Associated Companies 
(l't-16-6-77) , 79. 

Violation of Companies Act by 
Maruti Companies (11-21-6-77), 
60. 

Withholding of Loans sanctioned by 
Nationalised Banka to M.ruti 
Company (I1I-1_7-77), 123-24. 

Reported disappearance of docu-
ments relating to Maruti Limited 
(CA) (I1I-2-7-77), 3-8. 

MARUTI SMALL CAR PROJECT: 
Nationalisation of Maruti Small Car 

Project (11-15-6_77), 30-31. 

MARUTI TECHNICAL SERVICES 
(Pl LTD.: 

Deal of Mis Maruti Technical Ser-
vices (P) Ltd. with Delhi Water 
Supply and Sewage m3Posai 

Undertaking (V-20-7-77), 83_84. 
Supply of Water pUrifying Chemi-

cals by Maruti Chemicals (11-
14-6_77), 38-39. 

MASOOR DAL: 
Production and Consumption of 

Masoor Da! (VI-1-8-77). 80-81. 
MASS MEDIA: 

Construction of one member com. 
mittp.e on misuse of mala media 
during Emergency (II-15-6·77), 
99-101. 

DebAte, 
White Paper on Mi.Ule of MMI 

Media dUring Internal Emerrenc:r 
(M) (VI-$-S-77). 120-70. 



MASTER PLAN(S): 
Changes in Master Plan of Delhi 

(II-20.6-77), 76-77. 
Master Plan for Development of 

Goa, Daman and Diu (VI-1-8-
77), 138·39. 

Master Plans for Development of 
Tourism (IV~-7-77), 182. 

Master Plan for Irrigation (II-IS. 
6-77>, 214-15. 

Master Plan for Tapping Fish Re-
~Ources on Eastern Coast (II-13-
6-77), 184-86. 

MATCH INDUSTRY: 

Soft Wood for Match Indultry (V-
18-7-77>, 117. 

MATERNITY LEAVE: 
Provision for Maternity Leave etc. 

(IV-7_7-77), 115. 
'MATHEN DAM: 

Construction Compensatory Allow-
ance to Postal Employees of 
Mathen Dam (III-1-7-77), 71-'12. 

MATHEW COMMISSION REPORT 
<II-22.6-77), 150-51. 

MATHUR, JUSTICE, D. S.: 
DeblZte. 

Clarification of certain information 
given by the Minister of Home 
Affairs on 20th July~ 1977 reo 
ReSignation of Justice D. S. 
Mathur from Commi83ion of En-
quiI\V (St.) (V-26-'147), 216. 

ReSignation of Justice D. S. Mathur 
from the Commission of Inquiry 
into the Maruti Affairs (St.) (V-
20-7.'17>, 289-316. 

MATHURA: 
DeblZtes 

Shifting of Pay and Accounts Office 
of Defence Accounts Department 
from Mathura to Naliik Road 
Camp (Under Rule 377> (III-30-
6-77>, 148-'53. 

MATHURA OIL REFINERY: 

Capacity of Mathura Refinery (I1I-
28-8.77), 128. 

Change in Colour of Tall Mahal 
Marble (nI-2B-8-77>, 94-915. -----

-----_. __ . __ ............ _-_ .. _---
MATHURA OL REFINERY: Ccmtd. 

ChlDle in location at Oil refinery 
at Mathura (VI-2.8-77), 70-71. 

Impact of Chemical Gases of 
Mathura Refinery on Taj Mahal 
(Il-2l-6-77), 148-50. 

Mathura Refinery and it3 ancillary 
Units (V-li-7-77), 50. 

MATTER UNDER RULE 377: 
Debtae. 

Alleged bank accounts abroad in 
the names of Shri Sanjay Gandhi 
and Shrlmati Menaka Gandhi 
CIV-14.7-77> , 174-77. 

Alleged violation of Guest Control 
Order at a Dinner Party holted 
on 4th August, 1977 at Karnataka 
House (VI-6-8.77), 19-21. 

Allotment of seat to the Leader of 
the Opposition in the Swearing 
in Ceremony of the PreSident 
(V-26-7-77), 217. 

Appointment of a Committee to 
suggen measures for rationalisa-
tion of Direct Taxation Laws 
(I1I-29-6-77), 183-88. 

AttemPt of MonOpOly Houses to 
scuttle Rs. 100 crore Government 
supported newsprint project of 
Mysore Paper Mills (VI~-8-77), 
65.66. 

Building Plans of the former Prime 
Minhter's House (VI-I-B-77), 
289-90. 

Certain Remarks made .by the 
Home Minister in his speech on 
13th July 1977 (IV-14-7.77) 
165--74. ' 

Crisis in small scale and cotta,e 
sectors of the Shoe Industry 
(VI-6.8-77), 18-19. 

Damage to Railways and roads in 
Guiarat dUe to heavy rafftl 
(VI-2-8.77), 253. 

Deciaion of the Government to split 
Fertiliser Corporation of India. 
(VI--6-8.'1'7), 14-Us' 

Demand for payment of 8.33 per 
cent bonus to workers includin, 
those in public sector undertak-
ings (VI-I.8-77), 291-93. 



ao8 _ .. _---
J4ATTER UNDER RULE 377: Cantd. 

Demonstration in front of the Prime 
Minister's House on. Soaring 
Pricea (VI-29-7-77), 29&---". 

Dislocation of Railway traffi~ and 
other losses due to floods. 
(VI-&-8-77), 25B-5~. 

Dismia3a1 of the Ministry in Tri-
pura (V-2S-7.77), 206. 

J'amine Conditiolll in North Bihar 
due to failure of rain (V-2S-7-
77), 209-10. 

Famine like conditions in Andaman 
'lnd Nicobar Islands (V-6_S-?7), 
21-21 

Financial Assistance given to Kar-
nataka for Drought Relief Worka 
(Vl-8-8-77), 59_60. 

Flood havoc in Bana.skantha (Guj'a-
rat) (Vl-2-S_77), 258-60. 

Flood situation in West Bengal and 
elsewhere in the cou;}try (VI-2-
8-77), 256-57. 

Grant of Festival Advance for 
'Onam' to' Central Government 
Employees in Kerala (VI-8_8-
77), 63-64. 

Havoc caused by recent floods in 
Mangalore City and Mangalore 
Taluk (VI-3-8.77), 248-49. 

Inadequate ferry service between 
Manihari Ghat and Sakrigali on 
the Eastern Railway (VI-I_B-
77), 286-87. 

MATTER UNDER RULI: 377: Contd. 

News item about Shri Sanjay 
Gandhi'a role in award of Con-
tract for off_shore drilling (V-
16-7-77), ~5. 'f 

Observance of centenary Year of 
'Vande Matram' (VI-6-8_77), 17. 

Opening of Srinagar-RawaIpindi 
and Sucher.garh-Sialkot Roads 
(VI-8-8_77) • 

Outcome of Chief Minilter.' Confer. 
ence (VI-2-S-77), 255_56. 

Power crilia in Delhi due to agita-
tion by employeea of DESU (Vl-
4-8_77), 289. 

Prohibition in the country (VI-29-
'7-'77), 283-04. 

Proposal to set up Civil Rights 
Commiaton (VI--6-3-77), 257-58. 

Reinstatement of retrenched emp-
loyees of 'Vir Arjun' (V-26-7_ 
77), 218-19. 

Reported clearance of sub-standard 
engines for MIGs during Emer- -
PIle,- (VI-2g..7-77). 29~D3. 

Reported closure of Jute MilIa in 
Katihar, North Bihar resulting in 
unemployment of 3500 worlalra 
(V-27-7-77), 256-58. 

Reported Conflicting Statements by 
Ministerll about Use and Repeal of 
IrIISA (V-28-7-77), 207-08. 

Reported difficulties of students far 
admission in Delhi Colleges (V-
20-7-77), 240-42. 

Reported dilapidated condition of 
Incident of gangsterism in Punjab the Grave of Late President Shrl 

Univerl3ity Campus, Chandigarh Fa1.thruddin Ali Ahmed (VI-
(VI-2-8-77), 253--M. 8.8-77), 64. 

Indian Red Cross Society having spent about Rs. 50 lakhs out of Reported lay-off jute workers due 
sale proceed~ of tlJeir relief mate- to lokout by jute milll (V-20-7-
rial and certain other financial '17), 242. 
transactions (VI-I.B-77), 290-D1. Reported Lock out by PfIzer Ltd. 

Maharalhtra-Karnataka Boundary in its Thana Plant (V-18-?-?7), 
Dispute (VJ-B-8-77), 82-83. 229.30. 

Meeting of Advi!ory Council alSO. Beported poor quality of cotton 
·eiated with the Administrator of seeds supplied to Farmers in 
!4~ksbadweep (VI-3-8-77), 243- Gujarat resulting in loss of cottoD 

________ c_r .. "PII::-. (VI-8-B-7'7), 64_65. -- ----------
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MATTER UNDER RULE 377: Contd. 

Reported retrenchment of the Maz-
doors in Andaman and Nicobar 
Islands (VI-29-7-77), 299-300. 

Reported strike for two hours by 
LIC Employees all over the coun-
try on 4-8-1977 (VI-8_8-77>, 60-
61. 

Reported strike in Jute industry of 
West Bengal &om July 27, 1977 
(V-27-7-'1'1), 258-60. 

Restrictions proposed by DDA on 
doctors' clinics and nursing 
homes in residential areas' (VI-
4_8-77), 289-90. 

Retrenchment of Labourers in Gov-
ernment Departments of U~ion 
Territory of Lakshadweep (VI-
6-8-77) 

Rise in water le.vel of rivers in the 
country causing damage, to crops, 
life and property (VI-1-B_77), 
287-89. 

Rising of rivers Ganga and Ghaua 
in U.P. and Floods in West 

Beng,al, Bihar, Delhi, Haryana 
and Rajasthan (VI-3-8_77), 
245-48. 

Serious situation arismg out of the 
large retrenchment, closures, il-
legal lockouts, layoffs in Jute 
Mills in various States (VI-3-8-
77), 249-50. 

Sharing of Ganga Waters with 
Bangladesh through the Farakka 
Barrage (VI-8-8-77), 58-89. 

Shifting of Pay and Accounts Office 
of Defence Accounts Department 
fram Mathura to Nasik Road 
Camp (III-30-6-77), 148-53. 

Spreading of Kaluazar in Valahali 
district of Bihar (VI-29-1-77), 
294-96. 

,MAZAGON DOCKS: 
IUots in the Mazaion DOOks (VI-

3_8-77), 71. 

MEASLES: 
Manufacture of Measles Vaccine la 

India (IV-7-7-77>, 102." 

MEDALS: 
Conferring of Police Medals (V-

27_7-77), 137-38. 

MEDICAL BILLS: r' I 

Re-imbursement of medieal.Bill of 
General Manager S.B.I., CalC\lH& 
(VI--5-8-77>, 190-91. 

MEDICAL CARE: 
Free Medicare to poor(,\?~~a-

77), 224. 
MEDICAL COLLEGES: 

Admission facilities for Medical 
, Colleges'· (IV-"":14-7-77); 139. 

Admission in Medjcal Colleges 
(111-30-6-77») 118-20, (IV....:..'_7. 
77), 64-65. 

Bhagalpur Medical College' (IV-
14-7 _77), 150. 

Charging donations from Itudent5 
by medical colleges ' (IY ~~~-7-
77), 116-18. 

Charging of Capitation f~ell, bl" 
Medical Colleges in Bihar (V-
28-7_77>, 81-82. 

Criteria for opening Medical ~l. 
Ieg,e (VI-4-8-77), 50-51. 

Demand of Junior DuctlJr of J. N. 
Medical Colleg. (IlI-27-647). 
170.71. 

Increase 1n Number of SMt. io 
Medical Colleges of Maharashtra 
(nI-23-6-77>, 2~9. 

Increase of Seats in l\ledicai CQh. 
lege (VI-4-8_77), 114-15. 

Increase in seats in Medical Coil ... 
of Bihar (V-28-7-'1'1), 93: 

Transfer of High ' Court Judges Memo in Respect of Maulana Am'" 
back to their St~tes (VI-6-8-77) Engineering College, Bhopal (V-

Wheat lying in the open in Chand'- .18-7_77>, 93-95. 
garh and other centres of Punjab Medical Colleges in Maharashtr.a. 
,~ Haryana (VI-4-8-77>, 290-_91_. ____ (IV-7-7-77), ~.!. ___ .' .. _ 
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MEDICAL FACILITIES: .J4EDICAL COLLEGE: Contd. 
Medical colleges in the \ country 

(1II-23-6-77), 54-56. 
Meeting of Junior Doctors of 

Maulana Azad Medical College, 
Irwin and G. B. Pant Hospitals, 
Delhl (III-30-6-77), 72-73. 

. Memorandum given by students of 
U.H. Medical College, Patna, 
Bihar (VI-4-8-77), 84-85. 

.Mode of selection for admission in 
Medical Institutions (V-21·7 -77), 
92-94. 

tOpening of a Hospital and a Medi-
clil ollege niShahdara in Delhi 
(VI-4-S.77), 142. 

~ening of Medical Colleges irl 
Delhi (V--21-7·77), 153. 
O~ng of Medi.cal Colleges in 

Tamil Nadu (II-16-6-77), 66. 

Recognised Medical Colleges (lV-
14-7-77), 52. 

.:Reduction in seats in Goa Medical 
College (VI--4-S. 77), 15S. 

. Reduction of seats in Jamnagar 
Medical College and Ahmedabad 
Medical College, Gujarat (V-21-
'l-rT) , 73·74. 

'SCB Medical College, Cuttack V -21-
7-77), 176. 

Seats in Medical colleges reserved 
at the disposal of Central Gov-
ernment (VI-4·8-77), 218- ·20. 

"Setting up Medical CollegelHospital 
at Purnea, Bihar (V--2S_7-77) 
192. ' 

MEDICAL COURSES: 
Proposal to Maharashtra Govern-

ment regarding increase of seats 
for Medical Course in Hospitals 
(V-21-7-77), 171. 

'NEDICAL DEGREES: 

Screenmg of Medical Degrees 
<IV-I.-7_77), 107-0B. 

:'MEDICAL EDUCATION: 

Charging Money for preparing 
Slips in Hospitals and Dispen-
saries (IV-7-7-77), 121. 

Medical facilities in Adivasi Areas 
(V-2S-7-77), 104-06. 

MEDICAL GRADUATES (IV-7-7. 
77), 61-62 . 

Integrated Medical Graduates (lV-
14-7-77), 12-21. 

Problem of unemployed Medical 
Graduates (V-2B_7-77>, 100. 

MEDICAL INSTITUTES: 
Average EiPenditure on Patient in 

Medical Institutes and Govern-
ment Hospitals (IV-7-7-77), 91-
92. 

Setting up of Medical Institute in 
Himachal Pradesh (IV-7_7-77), 
78. 

MEDICAL PRACTIONERS: 
Number of Registered Practitioners 

and Registration Agencies (VI--
4-8-77), 137 . 

MEDICAL REPRESENTATIVES: 
Victimisation of Medical and Sales 

Representatives during Emer-
gency (V-2S-7_77), 120. 

MEDICAL RESEARCH C€NTRES' 
Establishment of M'!dical Research 

Centres in Rajasthan (IV-7-7-
77), 87-8S. 

MEDICAL SCHEME: 

Comprehensive Medi.cal Scheme 
(1II-23_6-77), 116-17. 

MEDICAL SERVICES: 

Scheme for medical ~ervice to vil-
lages (11-16-6-77), 179. 

Vacancies in Medical Services (V-
2S·7_'i7), 136. 

MEDICAL TERMINATION OF 
PREGNANCY ACT: 

Misuse of Medical Termination of 
National Policy on Medical Educa- Pregnancy Act (IV-7-7-77), 

__ !~~. ~~I-3.0_-6_-~>,~.~7 __ 5_8. ________ 1l~_17_. ___ . _____ . 
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"MEDICINES FOR MILLIONS": 
Implementation of new slogan 

'medicines fOr millions' (1I-21-
6-77), 142-43. 

MEDIUM OF INSTRUCTIONS: 
Medium of Instruction for Mathe· 

matics and Science in Central 
Schools (V-25-7-77), 65-86. 

MEERUT: 
Setting up a Bench of High Court 

at Meerut (III-28-8-77), 76. 

MEGHALAYA: 

Cement Clinker Project at SIJU 
(Meghalaya) (VI....:a-8-77), 170. 

Drilling operations at Gopinathkila 
in Meghalaya (VI-2-8-77), 78-79. 

Industries in Meghalaya (VI-·3-B-
77), 169. 

Injustice to Contrac~ors of Megha-
laya (V-27-7-77), 125. 

Radio Station at Tura in Meghalaya 
(VI-3-8-77), 170-71. 

Shortage of. Doctors in Meghalaya 
(VI-4-8-77), 157. 

Telephone Exchange and Mitro-
waVe Station at Turu-Meghalaya 
(VI-4.8-77), 74-75. 

MEGHATUBURN IRON ORE PRO-
JECT (IV-14-7-77), 150. 

MEHSANA: 
Harassment of a Group of students 

at Mehsana Station (IV-5.7-77), 
97-98. 

MEMBERS OF LEGISLATIVE' 
ASSEMBLIES: 
Congress MLAs appointed as High 

Court Judges (IV-12-7-77), 124. 
25. 

MEMBER(S) OF PARLIAMENT. 
Allotment Of accommodation to 

MPs at Ashoka Road, Vishambhar 
Das Marg and Gurdwara Rakab-
ganj Road (III-4-7-77), 143-~4. 

Allotment of Bunglow.9 to M.Ps. 
(1II-4-7-77), 7B-77. 

Allotment of Flats to new Members 
of Lok Sabba mI-4-7-77), f27. 

., 

MEMBER(S) OF PARLIAMENT: 
Contd. ~ 

Allotment of Houses to Members 
of Lok Sabha (III-4-7-77), 126-
27. 

Appointment of M.Ps as Chairmen 
of Central Government Publio 

Undertakings (IV-15-7-77). 
202-04. 

Communications recei.ved by Min-
tstry from M.Ps (IV-B-7-77), 
76. 

Criminal cases against Ministt'r. 
and Members of Parliament with-
drawn by Govvernment (V-20-7-
77), 136. 

Election Petitions against Members 
of Lok Sabha (V-19-7-77), 135-
36. 

Freedom Fighters amongst Members 
of Parliament (V-27-7.77), 222. 

Government Employees living in 
South and North Avenue Flats 
(1ll-4-7-77), 121-23. 

Members of Parliament under De-
tention during the Emergency 
(V-27-7.77), 212-16. 

Memorandum submitted by M.Ps 
from Madhya Pradesh (III-29-6-
77), 161. 

Outstanding Telephone Bills of 
former Ministers and Members of 
Parliament <11-16-6-77), 37. 

Period for which M.P. retain3 Gov_ 
ernment accommodation (VI-I-

B-77), 259-61. 
Permission to Government Em-

ployees to Share Accommodation 
with M.Ps (ll-20-6.77), 75-76. 

Provision of suitable Accommoda-
tion to Members Of Parliament 
(V-25-7-77), 241_42. 

Retention of Govvernmen~ Accom-
modatiOn by Ex-M.Ps. and Former 
Ministl!!rs in Lieu of Previous 
accommodation (VI-I-8-77), 
266-68. 

Scrapping of payment of Pension 
former M.Ps. (II-16-G-77), 
42. 

Visits by Congress M.Ps and Leader. 
Abroad (Ill-I-7-?7), 72-73. ----
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Ja:MB~(S) OF PARLIAMENT: 'MEMORIAL: 

Contd. Memorial to the F!-eedom Fighter 
Women members . ot Parliament Shri Shamji Krishna Verma 

detained under MISA AND DISIR (VI-I-8-77), 127-28. 
(II-22-6-77), I-B. MERCEDES BENZ: 

.' Debate! 
Badal, Shri Prakash Singh 

6-77), 1-2. 
~ERS SWORN: 

(II-18-

Kes1ui.rwani, Shri Niranjan Prasad 
(IV-1l-7-77), 1. 

MEMORANDUM: 
. Memorandum about .punjab Univ-

ersity (III~7 -6-77) ,3U-40. 
Memorandum by the President, SC 
, & ST Employees Coordination 
Council Sindri (I1I-28-6-77), 
141-42. 

Memorandum from All India 
National Fitness Corpos Employees 
Association (V-25-7-77), ~1-82. 

Memorandum from All Indj.a'State 
Bank Officers' Federation "on D.A. 
issue (V-22-7-77), 124-25. 

Memorandum from All Ke~aia Ex-
Sen-icemen's Association (V-
20-7-77>, 220-21. 

Memorandum from Central Food 
Laboratory Employees' Associa-
tion IV-14-7-77), 62-63. 

Memorandum from Indian Ord-
nance Factories Supervisors' Asso-
ciation (V-20-7-77), 218. 

Memorandum from Kerala State 
Electronic Development Cor-
poration (IV-a-7-77), 84. 

Memorandum from Students and 
Enlployees of .Jawaharlal Nehru 
University (V-25-7-77), 207. 

MCmOI1lIllch.\n Icam students of 
College of SCience, Indian Veter-
inary Institute (IV-1l-7-77), 

·139. 
Memorandum from the Retrenched 
. Workers of Public-Tea Warehouse, 

Calcutta (III-24-6-77), 76-77. 
Memorandum on New Education 

CalcUtta (III-24-6-77), 78-77. 
Memorandum Regarding Food 

Trade Problema (n-IS-6-77), 35-
9&. ' .• 

Manufacture of Cars in Collabora-
tion of Mercedes Banz (III-29-
6-77), 73. 

MERCHANT NAVY: 
Enlargement ot Merchant Navy 

(1lI-29-6-7'i), 85. 
MESSAGE FROM R.S.: 

Debates 
Appropriation (No.2) Bill, 1977: 

Returned the Bill, as passed by 
L.S .. with.out any recommenda-
tion (V-22-7-77), 239. 

Appropriation (No.3) Bill, 1977: 
Returned the Bill as passed by 

L.S. without recommend~tions 
(VI-4-B-77), 269-70. 

Appropriation (Railways) No.2 Bill, 
1977: 
Returned the Bill, as passed by 

L.S. without recommendation 
II-21-6-77), 160. 

Cardamom (Amendment) Bill: 
Returned the Bill, as passed by 

L.S. without recommendation 
(VI-29-7-77), 279-80. 

Committee on Public Undertakings: 
Concurred in L.S. recommenda-

tion to associate with the Com-
mittee and elected seven R.S. 
Memb~s to the Committee 
(VI-29-7-77), 404. 

Committee . on the Welfare of 
Scheduled Castes and Scheduled 
Tribes. 
Resolved to join the Committee 

and elected ten members to the 
Committee (VI-29-'-77), 404-
06. 

Finance (No.2) Bill, 1977 8' pUled 
Returned the Bill, all P8s8.ed by 

LS. recommending certain 
amendments in the BU! (IV-

28-7-77), 310-12. 

iInsectlddes (Amendment)' Bill. 
lRr warded th,e Bill a~ paaaecJ 
by L.S. (V-19-7-77), 177. 
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MESSAGE FROM R.S.:-Contd. 
Lokpal Bill, 1977: 

Concurred in the recommendation 
of L.S. to join in the Joint Com_ 
mittee on the Bill (VI-4-8-77), 
269-70. 

Motor Vehicles (Amendment) Bill, 
Forwarded the Bill, as passed by 
R.S., (V-20-7-77), 225-26. 

Nagaland Appropriation - (No.2) 
Bill i977, Returned the Bill, as 
passed -by L.S., without recom-
mendation (VI-29-7-77) ,279_80. 

National Highways (Amendment) 
Bill: 
Ag,reed with the Bill, as passed 

by L.S., without amendments 
(VI~-8-77), 225. 

Oil and Natural Gas Commission 
(Amendment) Bill, Forwarded the 
Bill as passed by. R.S. (V-20-7-
77), 225-226. 

Payment of wages (~eDdment) 

Bill: 
Agreed with the Bill, as passed 

by LS., without amendment 
(I~I-29-6-77), 182. 

Petroleum (Amendment) Bill: 
Agreed with the Bill, a& passed 

by LS., witho~t ,amendment 

(VI~-8-'1'7), 225. 
Presidential and Vice-Presldehtial 

(Amendment) Bill: 
Agreed with the Bill, as passed 

'by L,S;, without amendment 
(1II)-29-6-77), 182.· 

Public Accounts Committee: 
Concurred in L.S. recommendation 
to associate with the Committee 
and elected seven R.S. members 
to the Committee (VI49-7-77) 
403-04. 

Tea (Amendment) Bill: 
Ar,reed with the Bill, as passed 

by L.S., without any amendments 
(VI--8-8-77). 225. 

Yoga Undertakings (Takings over 
of Management) Bill: 

Agreed with the Bill, as passed 
l-y L .S., without amendment 
(m-29-6.77), 183. . . 

METALLIFEROUS MINING AND 
MtrALLURGICAL INSTITUTE: 
Meta!1iferous mining and Metallur_ 

gical Institute in South. (III-
27 -6-77), 73-74: 

METROPOLITAN TRANSPORT-
PROJECr (RAILWAYS), CAL-
CUTTA: 
N.'B.C.C. appointed Sub-Contractor 

f(}r MTP (R) Calcutta. (VI-
2-8-77), 167-68. 

Progress made in Metropolitan 
Transport Project (Railways) Cal· 
cuta (V-19-7·77), 137-38. 

MICA: 
Export of Mica. (II-17_6-77), 32-

33. 
MICA TRADING CORPORATION. 

(VI--5-8-77), 138. 
MICO: 

Trade Transacted by MITCO (III-
1-7-77), 81-83. 

MICROWAVE EQUlPMENTS: 
Microwave Equipments for P&T 

Department (V-21.7-77), la4. 
5f>. 

MIDDl.E INCOME GROUP: 
Multi-storeyed. Bulidings for MIG 

l\lld LIG Groups. (IlI-27-6-77), 
Cil, 

MIDDLE EAST: 
AIR passengers from Middle East to 

Cochin and Trivandrum (11-17-
6-77), 121-22. 

Dir~t fUr.ht from Cochin and Tri· 
vandrum to Middle East by Air 
India (11-1'7-6-17>'"211 .. 

MIDDLEMEN: 
Elimination of Middle men in Mark-

eting of' 'Agl\icultural Products 
(VI-1-8-77), 182-63. 

MIDNAPUR: 
Setting up of Employment oriented 

University in Midnapur (II-20-
6-77), 98-99, 

MILITARY LANDS AND CANTbN-
MENTS SERVICE: 
Examination for promotion in Class 

I:I Service from Class Employees 
in the Military Landi and Can-
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tonments 
189. 

Service (II-22-6-77), 

\ 
MILK: 

Water in Milk supplied to Hospitals 
(lV-6-7-77), 70-71. 

While Revolution (IV -11-7-77), 168. 
MILK POWDER: 

Import of Milk Powder (I1-13-6-
77), 220, (V-IB-7-77), 9S. 

MILK TOKENS: 
Milk Token of DMS for Vivek 

Vihar, New Delhi. (V-IS-7-77), 
1~"1-48. 

MILLS~ 

Closure of Mills (IV-lS-7-77), 114_ 
i5. 

MILL-OWNERS ASSOCIATION: 
Proposal from Mill-owners' Associ-

ation. (lV-1S-7-77), 65. 
MILLING TECHNOLOGY: 

EstabJishment of International 
School Of Milling Tehnology 
(VI--3-8-77), 126. 

MINE ACCIDENTS: 

Accidents in Coal Mines during 
1975 and 1976 (I1I-23-6-77), 72-
73. 

Accident in Sudamdih Mines l VI-
4-B-77), 93-94. 

Chasnala Colliery Accident (V-21-
7-77), 161. 

Chasnala Colliery Accident (V-21-
7-77), 164-6S. 

Death of Three miners of West Tu-
mag Coal Mine in Ranchi (VI-
3-8-77), 27-2S. 

Employment of Kith and Kin of Em. 
ployees killed/disabled in Acci-
dents (VI-3-S-77), 190. 

Enquiry into Kessurgarh Colliery 
Accidents (VI-4-B-77), 255-56. 

MINES ACT: 
Measures for Mines Safety (IV-

14-7-77), 110-13. 

MINES AND MINERALS TRADING: 
CORPORATION: 
Money made through MMTC (V- • 

22-7-77), 22'7-28. 

MINES OWN,ERS ASSOCIATIONS: 
Representation from Mine Owners 

Association (VI-5-B-77), 160. 
MINES' SAFETY: 

Conference on Mines' Safety (IV-
14-7-77),21-27. 

Measures for Mines' Safety (IV-
14-7-77), 110-13. 

Mines Safety Measures (111-23-6-
77), 71. 

Reorganisation of DGMS (IV-14-7_ 
77), 42-46. 

Visit by the Inspectors of DGMS for 
ensuring safety of Mines (IV-
14-7-77), 120-23. 

MINE WORKERS: 
Bonding of mine workers by Us-
urers (III-30-6-77), 62·63. 

MINERALS AND METALS: 
Availability of Rock Phosphate in 

Jhabua District (11-16-6-77), 4S. 
Bauxite Deposits in East Coast (I1-

16-6-77), 62. 
Bihar Mines proposed for Grant of 

Lease (V-2S-7-77), 7S-76. 
Extraction of Minerals in Palamau 

(V-21-7-77),62. 
Increase in Minor Mineral Export 

(VI-29-7-77), 148. 
Mineral Development Plan (V-2B-

7-77), 147-68. 
Mineral exploration of Satpura Ran-

ges (V-21-7-77), 101. 
New Programme of Mineral Deve-

lopment and Exploration (VI-4-
8-77), 2-6. 

Reserves Of Minerals in Orissa, Bi-
har and M. :P. (IV-I4-7-77>, 77-
78. 

Sale of raw saltpetre in Rajasthan 
(11-16-6-77), 126. 

Scientific Survey for Minerals De-
Posits (JV-7-7-77), 134-35. 

Supply of Metals to Manufacturers 
of Locks (VI-4-S-77). 101. 

MINERALS METALS TRADING 
CORPORATION: 
Chanelisation of Iron ore and Ma-

ianese Produce of Goa through 
MMTC (IV-lS-7-'77), 1M. 
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INa CORPORATION -Contd Evolution of National MinimUDl'. 
TC Wages (nI-23_6-77), 135. Enquiry into the working of MM 

(V-22-7-77), 231-32. Linking of Minimum Wage for Agricultural labourers with cost. Exports made by Minerals and Me- of the index (III-30-6-77), 84-tals Trading Corporation (IV-15-
SnAQ 85. 7-77), 1 r-av. 

Export of Iron Ore by Minerals and 
Metals Trading Corporation (IV-
15-7-77>, 138-39. 

Investigation into Allegations 
against STC and MMTC (Vl-

29-7-77), 163-64. 
Merger of STC and MMTC (IV-15-

7-77), 165-66. 
Money made through MMTC (V-

22-7-77), 227-28. 
Persons On deputation in S. T . C . 

and MMTC (V-22-7-77), 113-14. 
Uncertaint.y in STC NTC and MMTC 

(IV-8-7-77), 42. 
Vacant Posts of Chairman Of S.T.C. 

and M.M.T.C. (VI-29-7-77), 
222. 

MINERAL DEVELOPMENT PLAN 
(V-28-7-77), 147-48. 

MINERAL RESOURCES: 
Utilisation of space Technology for 

Location of Mineral resources 
(n-15-6-77), 111-12. 

MINERAL SVRVEY(S): 
Survey of District -Koraput, Orissa 

(lV-14-7-77), 95. 
MINI BUSE.S: 

Fare-Chart in Mini Buses (II-22-
6-77), 50-51. 

Mini Bus Permits (V-20-7-77), 
159-60. 

MINI PAPER MILLS. (II-15-6-77), 
155-56. 

MINI STEEL PLANTS (IV-14-7-77), 
68. 
New Mini 8,teel Plants (IV-14_7-

77), 134-35. 
MINIMUM NEEDS PROG·RAMME: 

Allocation of Fund3 under Mini-
mum Needs Programme (11-22-
6-77), 159. 

Payment of Minimum Wages il'lJ 
Lime Stone Mines (I1I-23-6_77> •. 
77-79. 

Proposal for national Minimum 
Wage policy in Cashew Industry· 
(I1I-.-3G-6-77), 89. 

MINIMUM WAGES ACT: 
Appointment ot InspectoD3 and' 

Claim officers under Minimum.. 
Wages Act (V-21-7_77), 129-30. 

Implementation C1f Minimum Wages 
Act (IV-7-7-77), 52_53. 

MINING & ALLIED MACHINERY' 
CORPORATION: 
C.B.I. Enquiry against Managing 

Director Of MAMC, Durgapur 
(lV-6-7_77), 110. 

Recruitment in M.A.M.C. Durgapur 
(lV-6-7-77), 109. 

MINING CESS FUND (V-28-7_77)'. 
168-69. 

MINING- INDUSTRY: 
After Eft'ects ot Nationalisation of' 

Mining Industry (V-20-7-77) •. 
87_8B. 

MINISTERS: 
AdVance of money to Oberoi chab' 

of Hotels by the Former Minister 
C1f I. & B. (VI-3-8-77), III. 

Allotment of Bungalows to Minis"-
ters (III-27-6_77), 60-64. 

Appointment of S·pecial Assist~t· 
by Industry Minister (IV-13-7-
77), 121. 

Assets and Liabilities declared by 
irrigation minilter of Karnataka' 
(VI-'5-8_77), 72-74. 

Assistance to Dependents of Minis-
ters who die in harness (V-27-
7-77), 124_25. 

Briefs to Relations ot Former Law· 
MiniGter (IIl-28-6-77>, 113-14. 
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G. CIlSoeS of EJa:ess over Yardsticks 
provided fa!' Government Accom.. 
modation for Ministers (11-20-
6-77). 113-14. 

lCentral Ministers opted for 'Smaller 
Bungalows (VI-l-S-77), 268. 

Complaints against former Bihar 
Ministers (1lI-29-6-77), 48. 

Countries visited by the Minister 
of Law, Justice and Company 
Affairs (IV-5-7_77). 106. 

Criminal cases against Ministers and 
Members of Parliament with-
drawn by Government (V-20;.7-
77), 136. 

Eypenditure incurred on Telephone 
Calls by former Ministers (II-
16_u-77). 92. 

Finance Minister's Visit to Foreign 
Countries (V-22-7-77), 105-06. 

Finance Minister's Visit to USA 
and other countries (II-17-G_77), 
37-38. 

Foreign Tours of Ministers (IV-
15-7-77), 112. 

. Furnlshing Residence of Minister 
of Communications (I11-30_6-
'17), 71-72. 

Inclusion of Central Minil3ters in 
the .. Planning Commission (IV-
13-7~77), 219. 

Islander aircraft for former Chief 
Minister of Haryana (VI-5-8_77), 
223. 

'l.aw Ministers' ·Discussion with 
Rwsian Leaders (II1-28-6-77), 
76-77. 

Meeting of State Health Ministers 
(II-16_G-77), 145. 

. ~cers brought to the Centre at 
the instance of former Ministers 
(V-27-7-77) , 211-12. 

"Outstanding Telephone Bills of for-
mer Minister and Members of 
Parliament (11-16_6-77) 3'7. . , 

-Overseas telc.phone calls made by 
Ministers (II1-3-6-77), 43.' 

Payment of Income tax by former 
Central Ministers·· (111-1-7-77), 
146-50., 

MINISTERS--contd. 
Payment of Wealth Tax by Central 

Cabinet Ministers (VI-5-8.77), 
166-67. 

Personal staff for Ministers (IV-
13-7-77), 71-71 .... ~. 

Petitions received Iby Minister of 
Home Affairs (IV-6-7-77), 130. 

Probe into Assets of former Cen-
tral Ministers (IV-lS-7-77). 127-
28. 

Staff attached to framer Ministers 
(VI-3-8-77), 160. 

Staff cars allotted to Ministriea 
(VI-5-8-77), 185-aS. 

Visit Of former Minister of Infor-
mation and Broadcasting to foreign 
countries (IV-IS-7 .. 77), 91-92. 

Voluntary Disclosures by Ministers 
of Central and State Governments 
(V -22-7 -77) , 203-04. 

Yardstisks for provision of ameni-
ties in Government Accommoda-
tion of Cabinet Ministers (II-20-
6-77), 63 . 

Debates 

Certain Remarks made by the Home 
Minister in his speech on July 13th 
July 1977 (Matter under 377), (IV 
-14-7-77), 165-74. u. 

Clarification of certain information 
given by the Minister of Home 
Affairs on 20th July, 1977 reo Re-
signation of Justice D. S. Mathur 
from Commission of Enquiry (St.) 
(V-26-7-77) , 216. 

Conduct Of Home Minister (M) (VI 
4-8-'17), 295-391, (VI-5-8-77), 
260--3S3. • •••• , •• 

Re. Question of Privilege (V-19-7-
77), 156-76. 

Reported Statement by the Minister 
of .Law about alleged interference 
with judiciarl' by two Karnataka 
Minister (CA) . (VI-2-8-77), 
246-50. 

Visit of the Minister of External M_ 
fairs, Nepal (CA) (V-26.7-77) , 
207-16. 

------.'------------------------------------------------~----------------
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Accommodation rented by Under-

takings of Ministry of Steel and 
Mines (V-28-7-77), 55--57. 

.. Cleansing th, Ministry (m-24-6-
77), 180. 

Committees etc. in the Ministry-
(111-27-6-77), 199-200. 

Communications received by Mini-
stry from M.Ps (IV-6-7-77), 76. 

Confirmation of Stenographers in 
Ministry of Defence (V-27-7-
77), 225-27. 

Creation of Ministry for Consumer 
Goods and Light Industry (II-
22-6-77), 72. . ... 

Employees dismissed in Ministry of 
Health and Family Welfare under 
Family Programme (VI-4-8-77), 
117. 

Extension after retirement given in 
Ministry of ·External Affairs (IV-
14-7-77), 68-69. 

Filling up of posts reserved for 
Scheduled Castes and Scheduled 
Tribes in Ministry of External 
Affairs (V-28-7-77), 95-96. 

Giving of Jeeps, cranes etc .. to so-
cial organisation etc. by Defence 
Ministry (V-20-7-77), 191-92. 

Hindi Cells in Ministries (IV--6-7-
77), 133. 

Measures taken to ensure economy 
in various ministries (11-17-6-
77), 182-83. 

New posts created in Ministries du-
ring Emergency (VI-29-7-77), 
121-22. 

Officers in the Ministry (IV-6-7-
77), 87. 

Officers in the Ministry of Works & 
Housing having OWn houses & liv-
ing in Govt. quarters, (III-4-7-
17), 29-38. 

Participation of Ministry of Indus-
try in the decision of Foreign In-
vestment Board (V-27-7-77), 
183-84. .. ' . 

'Post Of Director in Photo Division 
Unit (VI-2-8-77), 94. 

.: Promotion of Secretary of Ministry 

MINISTRY (IES3-contd. 
of Communications (VI-4-8-77), 
77. 

Proposal to disband Ministry of 
Shipping and Transport (IV-6-7-
77),37. 

Reduction of Staff in the Ministry 
(III-1-7-77), 151-52. 

Reinstatement of Employees in Mi-
nistry of Labour (111-23-6-77), 
1-2. ... .. - ,.- .... . ~ .,. 

Reservation of Posts for S.C. and 
S.T. in Ministry of Steel and 
Mines (II-16-6-77), 142. 

Reservation of posts in the Ministry 
for Scheduled Castes and Schedu-
led Tribes (III-1-7-77), 132. 

Resistance from Diplomatic Person-
nel about the Posting of the om-
cers of Commerce Ministry (VI-
5-8-77), 229. 

SC & ST Employees in Shipping and 
Transport Ministry (V-27-7-77), 
157--61. 

Scheduled Castes and Scheduled 
Tribes Employees in the Ministry 
<V-27-7-77), 152-56. 

Scheduled Caste and Scheduled tri· 
be persons in the Ministry of Law, 
Justice and Company Affairs (VI 
2-8-77), 2-7. , .•• 

Separate Ministry for small scale 
sector (111---29-6-77), 150. 

Service 01 News and Features Ag-
encies utilised by ldinistries (VI-
3-8-77), 118. 

Termination of service of employees 
of Ministry of Information and 
Broadcastltng (III-29-6-77), 124 
25. 

Use of Hindi in Ministries (IV-
6-7-77), 136. 

Value of purchase made by Defence 
Ministry (IIl-29-6-77), 142-43. 

Value of Purchases made by Mini-
stry (11-21-6-77). 110-11. 

Winding up of Banking Department 
(IV-6-7-77), 93 . 

Working Condition Of Employees in 
Autonomous Bodies under Mini-
stry of Industry (VI.-:..a-8-77), 119. 
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Debat.e.s 
Correction of Answer to Supple-

mentary on Starred question No. 
314 dated 4-7-77 Re. ~fficers in 
Ministry of Works and Housing 
having own houses and living in 
Government quarters (V-.19-7-
77), 153-55. • 

MINER PORTS: 
Development Of Minor Ports (lV-

13-7-77), 111. 
See also 'Ports' 
also "Major Ports". 

MINORITIES COMMISSJ:ON t tI-
15-6-77), 151-52. ~ .... 

MINORITY INSTITUTION: 

Guidelines for minority institutions 
(II-13-6-n), 165. 

MINTS: 
Improvement in the Production ca-

pacity of Mints lV-22-7-77), 146. 

MIRACLES : 
Miracles by Godmen (V-27-7-77), 

120. 
MISAPPROPRIATIONS: 

Misappropriation of funds by Re-
gional Manager, Allahabad Bank 
(IV-8-7-77), 137. 

MINISTER, SHRI LALIT NARAYAN: 

Request for Fresh Enquiry into the 
Death of Former Railway Mini-
ster (IlI-29-6-77), 24-34. 

MISSILES: 
New U.S. Missile (IV-7-7-77), 70. 

MISSING CREDITS: 

Finalisation of Mis9ing Credits in 
AGCW&M and AOGR (III-24-f!-
77), 107-0B. 

MISSIONS ABROAD: 
Ambassadors due for Retirement 

(1II-23-6-77) ,.167-68. 
Appointment of Ambassadors High 

Commissioners and Consuls'Gene_ 
rals (V-21-7-77), 34-35. 

Bidis at Recaptions in Indian Em-
bassies (V-21-7-77), 115. 

MISSIONS ABROAD-contd. 
Economic Missions attached to 

Indian Embassies/High Commis-
sions (II1-30-6-77), 102-03. ,_ 

Economy in Expe~diture of Indian 
Embassies Abroad (U-16-6--77), 
168. 

Indian Missions Abroad (V-21-7-
77),36-37. 

Language cells in lpdian Missions 
Abroad (II-16-6-77>, 158. 

Non-use of national language for 
official work in Indian Embassies 
abroad (III-30-6-77), 10-18. 

Opening of IndiL'.n Cultural Organi-
sation abroad (V-21-7-77), 139. 

Overhauling of Indian Missions ab-
road (II-16-6-77), 99. 

Posters in Indian embassies (VI-
4-8-77), 259-60. 

Purchase of' ,buildings for Indian 
Ern bassies abroad (V -2B-7 -77) • 
95. 

Reduction in number of Indian Em-
bassies and Consulates (III-23-, 
6-77), 61-62. 

Role played by InQian Embassy in 
U.S.A. (V-28-7-77), 78-79. 

Scheduled Castes and Scheduled 
Tribes in Indian Missions Abroad 
(11-16-6-77), 144. 

Statement made by Indian High 
Commissiont!!r in U.K. (IV-21-7-
77), 178-80. 

Use of Hindi in Ministry Of Exter-
nal Mairs and in Indian Embas-
sies Abroad (1II-30-6-77), 114-
15. Q 

U£e of Indian Dresses in Indian Mi-
ssioI'1S (IV-14-7-77), 48-49. 

M~ZO NATIONAL FRONT: 
Stepping up of Violent Activities by 

Mizo National Front (V-27-7 
77). 29-36. 

MlZO REBELS: 
Surrender by Mizos 

42. 

MIZORAM: 

(IV -6-7 -77) • 

.... 0'. ••. I .. · ... 

Pay Scale of Teachers of Schools 
in Mizoram (V-25-7-77), 57. 
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MOBIL OIL: 
Supply ofl\4obil Oil to Farmers at 

reduced Prices (V-26-7-77), 51 . 
• MOBIL POST OFFICES (IV-14-7-

77), 64. 

MOCHI:(S) 
Deletion of 'Mochi' from Scheduled 

Castes List (V-20-7-77), 50-52. 
MOHD. YUNUS, SHRI: 

Demands of Workers of Modern Ba-
keries, Edappally (IV--1l-7-77), 
78. 

MODERN BAKERIES: 
Countries visited by Shri Mohd. 

Yunus (1II-23-6-77), 141-42. 

MOLASSES: 
Production of Alcohol from Molas-

... ses (III-28-6-77), 136-37. 
MONEY ORDERS: 

Complaints regarding Missing Money 
Orders (V--21-7-77), 141-42. 

... Missing Money Orders (V-21-7-77), 
140. 

Money Order Commission Charges 
UV-7-7-77), 56-57. 

MONEY RESEARCa PROGRAMME: 
Indo-Soviet Joint Programme & 

Study monsoon data (II--17-6-
77), 94. 

MONOPOLY HOUSES: 
Credit faalities . to Monopoly 

~ Houses (VI-5-S-77), 36-37. 
Steps to curb Monopolies <11-14-6-

77), 175-76. •. e, ...• 

Violation of MRTP Act by Mono-
poly Houses (VI-2-B-77), 205-06. 

MONOPOLY TRADE PRACTICES: 
Inquiry into Monopoly Trade Prac-

tices during 1976-77 (VI-2-8-77). 
19B-99. 

MONSOON RESEARCH pROGRAM-
ME: 
Indo-Soviet Joint 

Study Monsoon 
77), 94. 

MONUMENTS: 

Programme to 
Data (II-17-6-

Entry Tickets for seeing HistOdcal 
Monuments (IV-l1-7-77), 124. 

MOPLAH REBELLION: 
Pension to 'Participants of Moplah 

Rebellion (II-22-6-77), 147. 

MORADABAD KASHMPUR LINE: 
Conversion of Moradabad Kashm-

pur line into Broad Gauge line 
(111-27-6-77), 66-67. 

MORPHINE: 
Morphine producing factory in 

Kota (VI-5-S-77), 51. 
MORTON TOFFEE FACTORY, 

MADHORA: 
Closure of Morton Toffee Factory, 

Madhora 1..(Bihar)r-(V-27-'i-77), 
107-0B. 

MOSQUITOES: 
Mo!'quitoes in Ahmedabad (1II-23-

3-6-77), 98. 
Mosquitoes in Calcutta (V-28-7-

77), 101-02. 
Steps to Eradicate Mosquitoes in 

Calcutta (V-2B-7-77), 176 

MOTION(S): 
Annual Report of University 

Grants CommissiOn for 1975-76, 
(V-21-7-77), 201-290). 

Conduct of Home Minister, (VI-
,._11·77), 291-95, (VI-5-S-77), 
260-383. 

Continuing Price Rise, (VI-5-S-77) 
283-330. 

Report (1974) of Commission of 
Inquiry in to the Disappearance 
of Netaji Subhas Chandra Bose 
(VI-3-B-77), 284-320. 

Rel'ort of University Grants Com_ 
mission for 1975-76 (V-20-7-77), 
245-89, SHI--44. 

Twentieth, Twenty-first and 
Twenty_second Reports of the 
Commissioner for Scheduled 
Carot.es and Scheduled Tribes, 
(V-28-7-77), 230-98. (VI-29-
7-77), 300---42, (VI-I-S-77), 
285-88, (VI-2-S-77), 370~91,. 

(VI--3-S-77), 261-83, (VI--6-B-
77), 23-162. 

Unemployment Problem (V-27-7-
7'1), 283-38B, (V-2S-7-77>, 215-
30. 
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MOTION(S): 

White Paper on Misuse of Mas. 
i.\1'edia during Internal Emergency 
eVI-B-B-77),' 120-70. 

MOTlV ATION MONEY ('\{I-4_8-77), 
170-71. 

MOTOR CYCI...EE: 

Gifting of Motor Cycles to Rajas-
than by UNESCO and World 
Health Organisation (IV-14-7-
77 I, 142. 

~MOTOR VEHICLES: 

Manufacture of 'Saktiman' trucks 
(V-20_7-77), 212-13. 

Order placed with M.A.N. of Ger-
lnany for supply of Vehicles (VI 
-3-8-77), 85. 

: Sa I;;! of Vehic1es allotted to Ex-ser_ 
v icemen from the surplus defence 
stock (IV-13-7-77), 155. 

Sale of Vehicles from Central 
Veh1cle Depot. Delhi Cantt. (m-
29-6_77), 86-87. 

-MOUNTAINEERING: 
Death of Student Climbers (111-

4-7-77), 38-45. 
Mountaineering Team to Chandra-

bhan Peaks (V-25_7-77). 144-45. 

MOZAMBIQUE: 
Aid to Mozambique (V-28-7-77), 

46. 

-MUGHAI SARAI: 

College at Mughal Sarai. (VI-2-
8-77) ,240.4l. 

Divisional Organisation at Mughal 
Sarai (VI-2-8-77), 241-42. 

MUKHERJEE, DR. SHYAMA PRA_ 
SAD: 
Inquiry into Deaths of- Dr. Ram 

ManoharLohia and Dr. Shyama-
Prasad Mukherjee (II-22':6-77), 
112. 

MULBERRY TREES: 

UtiUsation of ,Resourcespf Mulberry 
Trees in Delhi for Silk RaIsing 
OII-1-7-77), 70_71. 

MULTINATIONAL COMPANIES: 
Ban on sale of drugs manufactured 

by multinational drug manufac-
turning concerns in India (Vl-
4-8-77), 86-87. , 

Collaboration agreements with' ; 
Multinational Corporation (II-
22-6-77), 151-52. 

Effect of Multinational Corporations 
on. Industrial Labour (VI-4-8_ 
77), 149. 

Excess Production by Multinational 
Corporativns (II-22-6-77), 60-61. 

Flouting of MRTP Act & FERA by 
Multinational firms (111-28_6. 
77), 139-40. 

Multinational Companies Ilealing 
iAl Export of Marine Products 
(V-22-7·77), 187-88. 

Multinational Corporations (II- r 
17.6-77), ,"83-84, (22.-6-77), 161,62. 

Names of Multi National companies 
in India (VI-2-8-77), 175-76. 

pJ'ices of Products of Multinational 
Companies (VI-3-8_77), 190-91. '/ 

MULTIPURPOSE 
CENTRES: 

~ISTRIBUTION 

Opening of Multi-purpose distribu-
tion Centres (V-26-7_77), 129-
3S. 

Supply of Items at Multi·purpose 
Distribution Centres <VI-
2-8-77), 123-24. 

MULTI-STOREYED BUILDINGS: 

Multi-stureyed B1.#ldings t.or ~IG 
and LlG Grou~ (UI-27':''6-77), 
65. 

MUNICIPAL CORPORATION DELHI: 
Benefit of war service to candidates 

appointed in M.C.D. (V-20-7-77), 
62. 

Tran!'fer of DTC to MuniCipal Cor-
poration of Delhi (V-27-7-77), 
190. 

MURDERS; 

Inquiry into Murder of a Harijan 
Girl of Bhiwani (IlI-29-6-'7'1), 
153~54. 

f 
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Inv'estfgations into death of Col. 
• T. S. Anand (II1-27-6-77), 30-

33. 
Murder in Union Territories (V-

20_7-77), 72. 

Murder of Senior Manager (Per-
sonnel) of Hindustan Construc-
tion Company (V-28-7-77), 112_ 
33. 

Muraer of Vice-President of C.L.W. 
Labour Union (II-14-6-77), 40. 

Murder and torture of Naxalites in 
Andhra Pradesh (CA) (II-15_6-
77), 217-24. 

MUSK DEER: 
I" PI'otection of Crocodiles AlHg(ltors, 

Black Buck and Musk deer from 
extinction (VI-I-B-77), 62--'63. 

MUSK MELON: 
New variety of water melon and 

Musk Melon (III-27-6-77), 121. 

'MUSLIMS: 

Exemption to Muslims from Adop-
tion of Children Bill (V-26-7-
77), 205. 

Literacy among Muslims ,<V-25-7-
77), 228. 

MUSLIM PERSONAL LAW: 

Proposal.to amend Musiim Personal 
Law (Il-14-6_77), 128. 

MUSTARD OIL: 

Requirements of vegetable olls and 
Mustard Oil (V-22-7-77), 114-15. 

Shortage of Mw;tard Oil (lV-
8-7-77), 125. 

See "Edible oils" 

MUTKA BUSINESS: 

Restarting of Mutka Business (I1-
15-6-77), 5-8. 

t4YSORE: 

Upgradation of Mysore (V-22_7-
77), 140. 

MYSORE PAPER MILLS: 
Debat.es 

Attempts of monopoly houses to· 
Scuttle Rs. 100 crore Govt. Sup-
ported newsprint project of My-
sore Paper Mills <under rule 377) 
(VI-8-8-77), 65_66. 

MYSORE TOOLS EMPLOYEES' AS-
SOCIATION: 
Memorandum from Mysore Tools .. 

Employees' Association Banga-
lore (II-22-6-77), 74. 

MYSORE TOOLS LTD.: 
Closure of Mysore Tools Ltd. Ban-. 

galore (1I-22-6-77), 70_71. 

N 

NBC STEEL BAU..S: 
Price of NBC Steel Balls (IIl- . 

29-6-77), 69. 

NAGA HOSTILES: 
News_Item 'Naga Battle will flare 

up' in "The Observer",' London 
(V-20-7-77), 4-16. 

NAGALAND: 

Amount spent by Nagaland Govern_ 
ment at X AICC Session (IV-
13-7_77), 131-32. 

, Charges against former 
Nagaland Government 
77), 65. 

adviser of 
(V-20-7-

Election of Nagaland AssemblY· 
(III-28-6_77), 112. 

Encroachment of Land allotted to 
Sikh Temple in Nagaland (IV-
6-7-77), 124. 

Expenditure incurred by Nagaland 
Govt. during the visit of Former 
Congress . President (IX-13-7-
77) ,68. 

Reinstatement of Nagala·nd Officials· 
(IV-13-7_77), 169-71. 

Violence in Dimapur, Nagaland 
(III-29-6_77), 130-31. 

NAGARJUNA SAGAR PROJECT: 

Completion of Nagal'juna 
and Pochampad Projects 
I-B-'77), 271-72. 

Sagar-
(VI-.. 
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"NAGPUR: 
Lodging arrangements for Managing 

Director of Western Coallield 
Limited in Nagpur Rest House 
(VI-3_S-77), 104-05. \ 

T.V. Centre at Nagpur (IV-6.7-77), 
S4. 

NAIDU, SHRIMATI SAROJINI: 
CBl Raid on the Hou.'Ie of late Smt. 

Sarojini Naidu (VI-I-8-77), 268_ 
69. 

'NAINITAL: 

Paper Factory in Nainital (V-
27-7-77), 83. 

:~APTHA: 

Availability and Import of Naptha 
(III-28_6-77), 129. 

NAPTHALENE: 
Production of Napthalene and Phe-

nol by HSL (VI-4-8-77), 63-70. 

NARAINPUR: 
Scheme to protect Narainpur Area 

from erosion (II-20-6_77), 130-31. 

NARCOTICS: 
Sale of Illicit Liquor and Narcotics 

in Delhi (lV-13-7.77), 195. 

NARELA INDUSTRIAL AREA: 
Allotment of Land in Narela Indus-

trial Area (VI-L8-77), 126.27. 

. NARI RAKSHA SAMITI: 
Aid to haraned Daughters-in-Law 

(Il-22-6-77), 99. 

: NARMADA: 
Acquiring of land for the imple. 

mentation of Narmada Scheme 
(V-18-7-77), 2] 5-16. 

Distribution of Narmada Water 
(IIJ-27.6_77), 154-55. 

Gujarat submission regarding Nar-
mada Project (V-lS-7-77), 89. 

Narmada Award (II-13_6-77), 81. 

Narmada Dam Project (II-13-6-77). 
117-18. 

NARMADA RIVJm mmUNAL (V-
18.7-17>, 4-10. 

NARMADA RIVER TRIBUNAL-
Contd ... 
Narmada Waters (II....:..20-6-77), 79· 

80. 
Utilisation of Narmada Water for 

Irrigation Schemes (111-4.7-77), 
46-47. 

NARMADA VALLEY FERTILIZER 
COMPANY: 
Meeting of IDBI for cleating Loan 

Proposal of Narmada Valley Fer-
tiliser t::ompany (IV-15-7_77), 
171.72. 

Representations from Gujarat State 
for use of Bombay Gas for Nar· 
mada Fertilizer Factory (II-
21-6-77), 44. 

NASIK ROAD: 
Shifting of Military pay and Ac· 

counts Office from Mathura to 
Nasik Road (IV-15.7-77), 33-
42. 

D~bate.s 

Shifting of Pay and Accounts Office 
of Defence Accounts Depa~JPent 
from Mathura to Nasik· Road 
Camp <Under Rule 87'1) (111-
30.6-77), 148--53. 

NASIK SECURITY PRESS: 
India Security Press at Nasik (VT-

1-8-77), 261. 

NATIONAL AND GRINDLAYS 
BANK: 

Dismissal of Union Leaders by 
National and Grindlays Bank 
(II1-23.6-77), 38. 

NATIONAL AGRICULTURAL CO-
OPERATIVE MARKETING FEDE-
RATION: 
Purchase of Onion (IV-8-7-77), 

136_37. 
NATIONAL ALLIANCE OF YOUNG 

ENTREPRENEURS: 
Pavilions of Public Undertakings at 

Fair organised by National Alli. 
ance of Young Entrepreneurs 
(VI-29-7-77), 63-64. 

NATIONAL APEX BODY: 
Reorganisation of National Apex 

Body (11-16.6.77), 175. -----------------------
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NA,TIONAL ARCHIVES: 
Preservation of unpublished Ex-

tracts "India Wins Freedom" in 
National Archives (V-25-7-77), 
36. 

NATIONAL CO-OPERATIVE DEVE-
LOPMENT CORPORATION-
contd. 
Amount spent by Managing Direc-

tor of Nataional Cooperative De-
NATIONAL ASSOCIATION OF velopment Corporation on enter-

FOOD CORPORATION EMPLOY- tainment (1II-1-7-77), 131. 
EES: Assistance from National Coopera_ 

. tive Development Corporation to 
Demands by National Association of States (VI-29-7-77), 233-34. 

Food Corporation Employees 
(lII-27_6-77), 100-01. Functions of the National Coopera-

tive Development Corporation 
NATIm~AL BOOK TRUST: (III-1_7-77), 129-30. 

Chairman, National Book Trust NATIONAL COUNCIL OF APPLIED 
(V-18-7_77), 171-72. ECONOMIC RESEARCH: 

NATIONAL BUILDING CONSTRUC- Lock out in N.C.A.E.R. (II-20-6-
TION CORPORATION: 77), 39-46. 
N.B.C.C. appointed Sub_Contractor NATIONAL COUNCIL OF EDUCA-

for MTP (R) Calcutta (VI- 2-8- TION: 
77), 167-68. Use of Toilet in National Council of 

NATIONAL CADET CORPS: Education (VI-I-B_77), 263-64. 
Programmes of NCC and ACC at NATIONAL COUNCIL OF EDUCA-

Colleges and Universities (V- TION, RESEARCH AND TRAIN-
27-7_77), 191-92. ING: 

N.C.E.R.T. Scholarship Scheme (II-
Retirement age of N.C.C. Instruc- 13-6_77), 32-34. 

tors (VI-3-S-77), 115_16. Production of text books (V-22-7-
National Capital REGION (V- 77), 29-44. 

1B-7-77), 52_53. k 
Science curriculum wor ed out by 

NATIONAL CENTRE FOR BLIND: NCERT (1I-20-6_77), 110-11. 
Admission of Trainees in National NATIONAL DRUG POLICY (Il-

Cerntre for the Blind, Debra Dun 14-6-77), 147-4B. 
(VI-I-8-77), 56-58. NATIONAL FEDERATION OF IN_ 

NATIONAL COAL DEVELOPMENT DUSTRTAL COOPERATIVES 
CORPORATION: (V-27-7-77), 49-50. 
Appointment of a Judge on the Land Purchase of Furniture by Managing 

Tribunal for NCDC (lV·-6-7-77), Director, NFIC (VI-3-8.77), 99-
50. 102. 

NATIONAL FERTILIZERS LTD., 
NATIONAL COMMISSION FOR NEW DELHI: 

AGRICULTURE: 
Fertilizer Projects bein&. processed Report of National Commission for F Ltd 

Agriculture (V-18-7-77), 109_110. by the National ertilizers ., 
New Delhi (V-26-7-77), 150_51. 

NATIONAL COMMISSION ON EDU- NATIONAL HERALD: 
CATION: Contribution by National Herald 
Implementation of recommendation Group of Newspapers Employees 
of National Commission in Educa- Provident Fund (IV-14-7-77), 

tion, 1965 (11-20-6-77), 88-90. 89_90. 
NATIONAL CO-OPERATIVE DE- Death of National Herald Reporter 

VELOPMENT CORPORATION at WilUngdon Hospital, New 
(V-22_7-77), 139. Delhi (VI-4-B-77), 25-47 . 

. ---_ .. _-----------



S11l!JECT INDEX . 

NATIONAL HIGHWAYS (IV-6-
7-77), 112. 

Ahmedabad-Bombay National Hign-
ways (lV-6-7-77), 144~ 

Bhopal Nag-pur National Highway 
(VI-3-8_77), 44-45. 

Bridge over River Zira on No.6 
National Highway (V-20-7 .. 77), 
71. 

ConYersion of Adhyamankottai to 
Hosur Major District Road into 
National Highway (V"';'27';7-
17), 123. 

~'unds for National Highwpys in 
Bihar (V-20-7-77), 168-69. 

Linking of National Highway No. 31 
with National Highway No. 34 
<V-27_7-77), 98-99. 

N~tional HigJ:lways in ~erala. (v-
20-7-77), 122. . , 

National Highway ih Orissa to 
link Berhampur with Jaipur 
(V-27-7-77), 97. 

National Highway linking Delhi and 
Gwalior <11-15_6-17), 57. 

National Highway passing through 
Gwalior (IV-I3-7-77), 14!-42. 

Proposal to make Nangal·Baijnath 
and Dehras National Highways 
(III-2IL6-77), 47. 

Road Bridge on Agra-Bombay 
National Highway (VI-S·B-77) , 
62. 

Upgrading of State Highways in 
Gujarat to National Highways 
1\1'--6-7 .. 77), 144-

. Natinonal 11l8titute tor Mentally 
Retarded (lV-1l-7-77), 151. 

IfATlONAL INSTITUTE OF 
DESIGN: 

National Institute of Design Ahme-
dabad. (V--20-7-77), 146-48. 

NATIONAL INSTlTU'l'I: OF 
HOMOEOPA'nlY (V-21·'-71). 
149-50. 

NATIONAL INSTITUTIONS FOR 
HANDICAPPED: 
National Institution for bli~d, deaf, 

mentally retarded and Orthopae-
dically Handicapped (VI-I-B-77) 
235. 

NATIONAL IRON AND STEEL CO., 
BELUR: 

Lock-out in Notional Iron and Steel 
Company, Belur (IlI-23·6-77)~ 
85-86 '. 

National Labour Institute (IV-
7-7-77). 85-87. 

Budget allocation for NLI (VI-4-B. 
77), 134.' • 

Expenditure on Staff Seminars or-
ganised by National Labour In-
stitute (V-28·7-77), 128·29. 

Order by NLI re: appointment of 
Relations (VI-4-8-77), 239. 

Publications of Articles in Annual 
Report of National Lobour Instill!. 
te (VI-4-8-77), 178-79. 

Reinstatement of Employees in Na-
tional Labour Institute (VI-4-B-
77), 179. 

Selection Committee for appoint-
ment/promotion in National La-
bour Institute (V-28-7-77), 112. 

NATIONAL LIBRARY, CALCUTTA: 
Changt'::\ In Administrative set u~ 

of National Library, Calcutta 
(III-4-7-77). 87-88. 

NATIONAL MALARIA ERADICA-
TION PROGRAMME: 

National Malaria Eradication Pro-
gramme in Bihar (VI-4-8-77). 
188 . 

Nataional metallurgical laboratory 
(11---22-6-77), 186-87. 

NATIONAL MINERAL DEVELOP-
MENT CARPORATION: 

. MallU1,ltoli Iron Ore feasibility 
Oxt(tes (V---28-7-77), 103--04. -

N.M;D.C. Laboratory at Hyderabad 
(V-28-'1-'17), 88·89. 

Ore shipments by N.M.D.C. (V-
28-'1-77), 149-Cn. ---
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NATIONAL POWZR GRID: 
NATIONAL PARKS: 

Development of Eravikulao Wild 
Life Sanctuary as a National Park 
in Kerala (V-18-7-77), 4&-47. 

Development of National Park in 
Simlipal Hill Rang~ (Orissa) as a 
Tourist Spot (IV-8-7-77), 47. 

NATIONAL PHYSICAL LABORA-
TORY: 
New instrument for EVE operations 

(V-21-7-77), 41. 

NATIONAL POWER GRID: 
Formation Of a National Power Grid 

(II-15-6-77), 43. 
NATIONAL PROFESSORSHIP: 

National Professorship to Dr. R. C. 
Majumdar (V-18-7-77), 91. 

NATIONAL RAYON COMPANY 
(111-28-6-77>, 75-76~ 

NATIONAiL RAYON CORPORA-
TION (V-19-7-77), 88. 
Donations giVen by National Rayon 

Corporation Ltd., Bombay (ll-
17-6-77), 176-77. 

Financial Conditi~ of National Ra-
yon Corporation (IV-12-7-77), 
6B-69. 

Representation from Employees of 
National Rayon Corporation (V-
19-7-77), 47. 

NATIONAL REMOTE SENSING 
AGENCY: 
Expenditure on T.A. &: D.A. in the 

National Remote Sensing Agency 
(VI--3-8-77), 79. 

NATIONAL SAFETY COUNCIL 
(VI-4-B-77), 122. 

NATIONAL SEEDS CORPORA-
TION: 

Percentage of Scheduled Castes anI! 
Scheduled Tribes in National Seed 
Corporation (1I-20-6-77), 84-a6. 

Representation by SCIST Employe-
es for Promotion of National Se-
eds Corporation (IV-1l-7-77) 
120. ' 

Seed Certification and Production 
(VI-I-8-77), 10-22. 

NATIONAL SEEDS COltPORATION: 
coned. 
Winding up of National Seeds Cor-

poration (11-20-6-77), 46-47. 
NATIONAL SEEDS PROJECTS 

(IV-ll-'1-77), 71. 
Appraisal Of National Seed Project 

(VI-l-B-77), 75-76. 
World Bank Appraisal of National 

Seed project (UI-4-7-77) 155-
56. ' 

NATIONAL SERVICE SCHEME: 
Review of National Service Scheme 

(V-25-7-77), 40-41. 

NATIONAL T.B. PROGRAMMES: 
Failure of National T.B. Program-

mes (1II-23-6-77), 104-0G. 
NATIONAL TESt" HOUSE (V-IS-

7-77), 160-62. 
NATIONAL TEXTILE CORPORA-
TION (VI-29-7-77), 192-93. 
Charter of Demands from National 

Textile CorporatiOn show Room 
Employees Union (IV"':"'15-7-77>. 
188-89. 

New posts created in National Tex-
tile Corporation (DPR) (IV-15-
7-77), 58. 

Non-provision of i'acilities to Em-
ployees of Ayodhya TextHe Mill 
in NTC (DPR) (1II-1-7-77), 160-
61. 

Performance of National Textile 
Corporation (IIJ-I-7-77>, 43_44. 

Proposal to open new textile mills 
(V-22-7-77), 121-22. 

Salary paid to national textile cor-
poration showroom employee. 
(VI-5-8-77), 163-64. 

Stoppage of producton of control-
led clot·!:! by National Textile Cor-
poration Mills (VI-29-7-77), 196. 

Uncertainty in STC, NTC· and 
M'MTC (lV-8-7-77), 42. 

NATIONAL VOCATIONAL TRAIN-
ING INSTITUTE FOR WOMEN 
(III--30-6-77). 49-52. 

NATIONALIsATION: 
After Effects of Nationalisation of 

Mining Industry (V-20-7-'l7), 
87-88. -------
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KATIONALrSATlON-ctOtlotd. 
~ision on NationaliBation ot Jute 

Industry (III-1-7-77), 118-17. 
Demand for NationaliBati~n of Clos-

ed Jute Mills (I11-1-7-77), d. 
Nationalisation. of Foreign owned 

Plantation in Kerala (n-15-6-
77), 154. 

Nationalbatlon of IndUitries <$$--
15-8-'77), 147. 

Nationalisation of Maruti Small Car 
Projeet (ll-15-6.'1'1), 30-31. 

Price of Coal before and after Na-
tionalisation (V-2T-7-77), 129. 

NATURAL CALAMITIES: 
Dl>mage to RaIlway Property due 

to floods and other calamities 
(VI-2-8-77), 201-02. 

NATURAL MANURE: 
Use of Natural Manure by Agricul-

t:Irists (11-20-6-77), 129-30. 
NATURAL RESO.uRCES:· 

Survey of Natural Resources in M.P. 
(II-22-6-77), 53-54. 

NATURE CURE (V-28-7-77), Ill. 
I 

Nature Cure Centre in .Assam (VI-
4-8-77), 142. 

NAVAL BASE: 
Chilka Naval Base (V-27-7-77), 

65-66. 
NAXALITES: 

CommiBSion on Killings by Naxa-
lites (IV-13-~-77), 123-24. 

Deterioration in Law and Order 
situation dUe to Release of Naxa-
Utes and Smugglers (II-15-B-77), 
86-87. 

Murder of Naulities in Special 
Central Jail, Bhagalpur (11--115-
6-77), 116-17. 

Murder of Naxalites outside Bha-
galpur Special Central Jail (IV-
6-7-77), 83. 

N axalltes arrested during Congress 
Regime (11-22-6-'77), 70. 

NaxaUte Prisoners (n--22-6-77), 
133-34. 

Release of Naxalites (11-15-6-77), 
173-74. 

J),~ .' 
Murder and torNre of Nualitea in 

&tdhra PradeSh (CA) (11-15-6-
77), 217-24. 

Re: Execution of Naxalite Girls 
(III-2-7-77), 15-20. 

NAVY: 
Site for Indian Navy Unit on Ara-

bian Sea Coast (III-29-6-77), 93. 

NBHiEV A SlIWA HARBOUR PRO-
JECT: 
Neheva Sheva Harbour Project in 

Bombay (II-22-6-77), 148. 

NEHRU YUVAK KENDRA: 
Appointment ot Youth Coordinator 

in Nehru Yuvak Kendra, Chit-
toor (V-18-7-77), 77. 

Expenditure on Nehru Yuvak 
Kendra (V-25-7-77), 261-62. 

Nehru Yuvak Kendra Branchu (V 
-25-7-77), 111. 

NEIGHBOURING COUNTRIES: 
Relations with Neighbouring Coun-

tries (IlI-23-6-77), 164-65. 

NED-BUDDHISTS: 
Facilities to Neo-Buddhists (V-20-

7-77), 111-12. 

NEPA MILL: 

Cost of Newsprint produced by 
Nepa Mill (V-27.7-77), 183. 

NEPAL: 
Criticism of Indian Leaders by 

Prime Minister of Nepal (II-16-
6.77), 110. 

External Affairs Minister's Visit to 
Nepal (V-28-7-77), 81. 

Inclusion of Nepali Language in 
Eiaht<h Schedule (IV-6-7-77), 80. 

Increased Activities of Smuggling 
on Indo_Nepal Border and Coast 
ot Jlaharashtra (II-17-6.77), 82. 

Nepali Speaking People (IV-6-7· 
7'7), 147. 

Strengthening of Friendq RelatiOlll 
with Nepal, Bangladesh and 
Pakistan (11-18-6-'77), 88. 
~ ---------
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m:P AJ..r....eont4. 
1'ranslation of Nepali Book. (ID-

4.7-77), iOl. 
DebClUe 

Visit of the Minister of 
Affairs to Nepal (CA) 
77), 207-10. 

NJZRA COMPANY: 

External 
<V-2G-7-

Loan advanced to Neera Company 
by Punjab National Bank, Par-
liament Street, New DeIhl (V-
22-7-1'7), 125-26. 

NEW DELHI MUNICIPAL COMMIT-
TEE: 
Increase in taxes rates by DMC, 

NDMC and DESU (Ill-29-6-76), 
116-17. 

NDMC Bus Routes in Delhi (IV-
13-7.77), 142-43. 

Reinstatement of NDMC Employees 
suspended during Emergency 
(111-29-6-77), 63-64. 

NEWS AGENCIES: 
Payment made to Samachar 

News (V-20-7-77), 124.25. 
for 

Setting up of News Agencies on the 
lines of Samachar (IV-13-7-77), 
198. 

Service of News and Features Aien-
cies utilised by Ministries (VI-3. 
8-77), 118. 

NEWSPAPERS AND PERIODICALS: 
Advertisements given by certain 

Foreig\} Embassies in Indian 
Newspapers (V-28·7-77), 200-01. 

Advertisements to small lan'uate 
Newspapers (V-27-7-77), 199. 

Ban on use of News sent by Foreign 
Agencies to Indian Newspl!pers 
(V-20-7-77), 212. 

Cases against Indian Express Group 
and its proprietor (VI-5-S-77), 
81-82. 

Collection of Foreign News by AIR 
(111--29-6-77), 79--81. 

Demand for taking over of papers 
not willing to pay interim relief 
to their employees (V-20-7.'17), 
Ifl. . 

NEWSPAPERS AND PEJaODICALS: 
cOfttd. 
Diffusion of Ownership of Newa-

papers and delinkin, from Indu.-
trial Houses (m-~8-'17), 161-
52. 

Discontinuance of Telephone, Tele-
printer and Electricity Lines of 
newspapers (V-20-7~77), 210-11. 

Encouragement of small local News-
papers (lV-6-7-77), 97. 

Import licence of Machinery to In-
dian Express Group of News-
papers (VI-5-8-77), 49. 

MltTP Commission's Enquiry 
against Andhra Pradesh Pvt. 
Indian NeWspapers, Bombay and 
Indian Expreea, Madura! (IV-
5-7-77), 86-87. 
17. 

News item 'All was ready for JP'. 
Cremation' (IV-13-7-77), 218-
17. 

News item captioned "ElectroniCil 
Licensing: MNCS by passing 
curbs (V--27-7-77), 131. 

News item captioned "Judge in Ex· 
P.M.'s cue alleges threat to life' 
(VI-2-8-77), 146. 

News item captioned T.V.'s litUe 
Watergate (IV-13-7-77), 16G.67. 

News item 'End of Hegemony of 
Civil Service Urged' (IV-13-7-
77), 80. 

News Item 'Naga Bettle will flare 
up' in "The Observer", London 
(V-20~7-77), 4-16. 

News Item 'Police rough up News-
men at Sunder cue hearing' (V-
27-7-77), 134. 

News report captioned "Provident 
Fund Organisation ldnd to Cong-
ress Friends" (V-2B-7-77), 194. 

Payment of Interim Relief to News· 
papers (VI-4.8-'17), 143-44. 

Publication of newspapers from 
Rajasthan (VI-3-8-77), 124-25. 

Publication 'Victory ot Inaia' by 
Amrita Bazar Patrlka Group 
(IV-13-7-77), 215. 

Smal) Newspapers (IV-13-7-77), 
49-50. 

Teleprinter facilities to Indian Ex-
press (VI-4-8-77), 95. 
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NEWSP~ AND PERIODICALS: 
contd. 
Withdrawal of Postal Despatch of 
News~rs from ~ewspaper 
Centres (IlI-23-6-77), 71-72. 

Debates 
Lock out in the Indian Expreu and 

Financial Express, New Delhi 
(CA) (III-27-6-77J, 206-29. 

Reinstatement of retrenched em-
ployees of 'Vir Arjun' (MaUer 
under 377) (V-26-7-77), 218-19. 

Reported non-implementation of 
Notifications reo Interim relief to 
newspaper employees by their 
managements (CA) (U-17-6-77), 
268-84. 

NEWSPRINT: 
Cost of Newsprint produced by 

Nepa Mills (V-27-7-77), 183. 
Producticn of Newsprint (IV-13-7-

77), 166-70. 
Debates 

Attempts of monopoly houses to 
scuttle Rs. 100 crore Government 
supported newsprint project of 
Mysore Paper Mills (Under Rule 
377) (VI-8-8-77), 65-66. 

NEW ZEALAND: 
Talks with New Zealand for Dairy 

Development (III-4-7-77), 73-74. 
NEYVELI: 

Second mine cut of Neyveli (III-
29-6-77), 98. 

NICKEL: 
Nickel production (VI-4-8-77). 

79-81. 
NICKEL PLANT: 

Nickel Plant at Sukinda (V-21-7-
77), 35. 

NlLAMBOOR: 
Gold deposits in Nllamboor, Kerala 

(V-2B-7-77), 94-95. 
NIXON, MR. RICHARD: 

Statement by Mr. Richard Nixon 
about alleged plan of former 
Prime Minister of India to invade 
Pakistan (DI-2S_6-77), 49. 

NO-WAR PACT: 
No-war pact by Pakistan with India 

(V-27-7-77), 94-95. 
NOMADIC COMMUNITIES (V-

27-7-77), 121-22. --._------

NON-ALIGNMENT: 
Indo-British Talks On Non-Align-

ment (II-16-6-77), 101. 
Meeting of Coordinating Bureau of_. 

Non-Aligned Nations (II-16-6- I 

77), 146. 
Treaties for strengthening policy of 

non-alignment (II-16-6-77>, 224. 

NON-FERROUS METALS: 
Demand. of Non-Ferrous Metala 

(V--28-7· 77), 148-50. 
Indirect Taxes on Non-ferrous 

Metals (III-1-7-77), 110. 

NORTH ATLANTIC TREATY OR-
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Orissa (V-2i-7-77), 53-68. ' 

COhdition Of Adivasis in Orissa 
State (1V-6-7-77), 49. 
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(V-22-7-77), 158-59; (VI--6-8-
77), 54-55. 

Drought in OriSsa (lI-IS-iI-77)~ 
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6S. 

Tourist Centres in Orissa (V_22-7-
77), 175-76. 

Tourist Develiopment Projects in 
Orissa (IV--8-7-77), 144-45. 

Travel ot Orissa Youth Cohgresl 
workers in IAF Planes (VI-3-S-
77), 88-90. 

Western Orissa local programmes. 
from Sambalpur Radio Station 
(V-20-7-77>. 183-66. 

Debates 

Closure of Rice Mills in KalahancU, 
Orissa (H.A.H. Dis) (VI-2-S-77), 
391-402. 

ORISSA SCHOOL MINING ENG~ 
INEERING: 

Diploma Holders in Mine Survey In 
of OriSSa School of Mining Eng-
ineering, Keonjagarh (V--21-7. 
77), 162. 



236 SUBJECT INDBX ----_._---------------PAKISTAN: Contd. ORISSA SCHOOL MINING ENGI-
NEERING: Contd. 

Import of Foodgrain Und~ PL-4S0 
(IV-1l-7-77), l1S. 

P:I:B.: 
Employees in PIB and Censor 

Board (III-29-6-77), 1~-44. 
PADDY: 

Cost of production of Paddy (V-
25-7-77), 136-37. 

Paddy Procurement Rate and its 
Free Movement (11-20-6-77), 75. 

Procurement Price of Sugarcane 
and Paddy (V-25-7-77), 249-52. 

No-war pact by Pakistan with 
India (V-27-7_77), 94·95. 

No-War pact with Paldatan (U-
16-6-77), 188. 

Offer from PaldlItan to .ell goocl8 
to India (VI-29.7-?7), 204. 

Pakistan Sharing Water from Indian 
Rivers (V-18-7-77), 201-2. 

Pakiatani lntrudera in Chhamb 
(VI-3-S_77 J, 134. 

Permisaion lor visiting ReUgioua 
Shrines in Pakstan (ID-SO-6·'17), 
121-23. 

Protest by Pakistan Government 
about Indian Prime Minister's See also "Rice" . talks with French leaders on PAGLADIA RETENTION DAM: Atomic Race (VI-4-S_77), 13S-39. 

Scheme for Paglad1a Retention Dam Rehabilitation of Refugees from in Assam (111-27_6-77), 96. Bangladesh and Pakistan (V-28-7-77), 169-70. 
PAINT INDUSTRY: 

Sale Of Nuclear Reprocessing Plimt Setting up of paint industry in M.P. to Pakistan by France (IV-14_'1-(IV-13-7-77), 149. 77), 40. 
PAINTINGS: Settlement of disputes with Burma, Ajanta and Elora Paintings (VI-1- Sri Lanka and Pakistan (IU--2I-8-77), 2-6. 6-77), 87. 
PAKISTAN: Statement by Mr. Richard NIxOD 

about alleged plan of former Arms supply to Pakistan <n-22_6- Prime Minister of India to invade 77), 152. Pakistan (1II-23··6-77), 49. Compensation for properties left in former East pakistan and West Strengthening of Friendly Relations Pakistan (II-17-6-77), 62-63. with Nepal, Bangladesh and Pakistan (I-16_6-77), 68. Developments in Pakistan (VI-S-8_77), 93. Supply of AmlB to Pakiltan by Franc eand U.K. (In-29-ft-77), Fencing of Indian Border with 134-35. Pakistan (IV-7-7-77), 98-99. 
Tank Manufacturing Factory in Indo-Pakistan Meet (V-2S_7-77), Karachi (I1-1S-6_77), 167-68. 170. 
Telecommunication Delegation to Kashmir (III-23-6-77), 110. Pakistan (V-2S-7-1977), 41-42. 

Maintenance of Shrines in India U.S. Navy Destroyers for Pakistan and pakistan (III-23-6.'17), 186. (II!-3u-6-77), 55. 
Meeting of Indo-Pakistan Malari.a Debate. Eradication Co-ordination Con-ference (V-2S_7-1977), 39-40. Landing 01 a Pakistan twin enaine piper aircraft at Amritsa.r airport Messale from Pakistan's Prime on 30th June,. 1977 (St) (III-30-Minj"er (II-16-6-77), 88. 6-77), 29~2. 
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PAKIS~ Contd. 
Reported takin, over of power by 

army iR pakiatan (St) (lV--5-7-
77), 145.46. 

PAKISTANI CITIZENSHIP: 

Pakistani Citizenship for some per-
sons of U.P. (!V-15-7-77), 216-
17. 

PAKISTANI NATIONALS: 
Application for Indian Cltizenahip 

by Pakistani Nationals in Shah.. 
jahanpur District (!V-6-7-77), 
82. 

Indians characterised al PakiataniJ 
in Jails (V-'J.7~7-77), 122. 

Pakistani Nationals under Detell_ 
tion (IV-13-7-77), 220. 

Release of Pakistani Nationals (1I-
16-6-77), 39. 

PALAMAU: 
Extraction of Minerals in Palamau 

(V-2l_7-77), 62. 

PALLETISATION PLANT: 
Palletisation Plant in M.P. (VI-4-

8-77), 56. 

PALM OIL: 
Supply of Palm Oil by a Malayian 

Finn (IV-lS-7-77), 193_94. 

PAMPHLETS: 

Packets and Pamphlets found in 
Ka.ri!Illglanj Sub-Division in 

Cachar District ~ Assam (VI-3-
8_77), 31-36. 

PAN SHOPS: 
Sale of liquor by Pan shops in 

Capital ClII-27-6-77), 157-58. 
PANCHAYATS: 

Seed Distribution through Pan-
chayata (Ill-27_6-77), 160-61. 

PANDIYAR PTJNl\APUZHA HYDRO-
ELECTRIC PROJECT: 
P~diyar . Pwmapuzha Hydrlo-.tlec-

trlC Project in Kerala (II-lS-6-
77), 177. 

---_._--
PANHALA (KOLHAPUR): 

T.V. Centre at Panhala District 
Kolhapur (V-20-7-77), 104. 

PANNA: 
Rail Connection for i!anna 

26-7_77), 99. 
PAPER: 

(V-

Misuse of Allotted Quota of White 
Paper (V-IB-7-77), 147. 

PAPERS LAID ON THE TABLE: 

Debates 
15th and 16th Reports of Commis-

aioner for Linguistic Minorities 
In India and Notifications under 
All India Services Act, 1951 (I1-
15_6-77), 206-08. 

Additional Emoluments (Compul-
sory Deposit) Annual Ordinance, 
1977 and Yo~a undertakings 
(Taking over of management) 
Ordinance, 1977 (II-1l-6-77), 14. 

Amendments to Transport Recipro-
cal Agreement relating to the 
operation of public carriers on 
Inter-State routes under the 
Northern Zone Permit . Scheme 
(VI-3-8-77), 220. 

Anaual Accounts of U.G.C. for 
1974-75 together with Audit Re-
port thereon <1ll-4-7-77), 182. 

Annual Administrative Report of 
Tea Board, Calcutta for 1974-75 
and 1975-76 (VI-6-a-77), 5. 

Annual General Administrative Re-
port of the Andaman and Nicobar 
Administrations for 1975_76 eV-
27-7-77}, 249. 

Annual Reports and Audited Ac-
counts, etc. of Indian Council of 
Social Science Research, New 
Delhi for 1975-76, National 
Council :)f Educational Research 
New Delhi for 1974-75, Indian 
Institute_ Of Technology, Kanpur 
for 1975-76, University of Delhi 
for 1974-75 and certified Accounts 
of University Of Hyderabad for 
le74 and 1975-7~ en-13_6-77). 

234-34. 
Annual Report and Review of Coal 

India Ltd. for 1973-74 (V-27.7-
77), 253. 
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P.L.T.:-COfttd. 
Annual Report and Review of OU 

and Natural Gas Commission for 
1975_76 and its subsl.diary Com-
pany Hydrocarbone India Ltd., 

New Delhi for 1975 (V-19-7-77), 
14g..50. 

Annual Report and Review on the 
working of Central Electronics 
Limited New Dellii for 1975-76 
(11--22_6-77), 196. 

Annual Report and Review on the 
working of Cochin Shipyard Ltd., 
Cochin for 1975-76 (II-.22-6-77), 
195. 

Annual Report and Review of the 
working of the Gujarat Agro-
Industries Corporation Ltd. 

Ahmedab'ld for 1974-75 and 1975-
76 (VI-5-8-77), 233. 

P.L.T.:-Ccmtd. 
camund for 1975-78 (U--22-6-77). 
202_03. 

Annual Report and Review on the 
working of Hinduatan Shipyard 
Ltd. Visakhapatnam for 1975-76 
(11-22-6-77), 193. 

Annual RepOl't and Review on 
working of Hindustan Teleprin. 
ters Ltd., Madras for 1974-75 and 
1975_76 (I.TI--23-6-77>, 181-82. 

.Amlual Report and Review on 
working of Indian Telephone In-
dustries Ltd., Bangalore for 1974-
75 and 1975-76 (nI--23-6_77>. 181. 

and Review on the 
Karnataka Agro 

Corporation Ltd. 

Annual Report 
working of 
Industries 

Bangalore 
77), 5. 

for 1974-75 (VI-8-8_ 

Annual Report and Review on the 
working of lfiiage and Roof Annual Report and Review on the 
Company (India) Ltd. Calcut~ working of National Newsprint 
for 1974 and tor the period 1st and Paper Limited, Nepanagar for 
January, 1975 to 31st March, 1976 1975-76 (11--22-6_77), 202. 
(VI-8-S-77), 4-5. Annual Report and Review on the 

Annual Report and Review on the working of National Research 
working of Electronics Trade and Development Corporation o! 
Technology Development Corpo- India, New Delhi for 1975-76 (U-
ration, Ltd. New Delhi for 1975_ 22-6_77), 196. 
76 (II-22-6-77), 195-96. Annual Report and Review on the 

Annual Report and Review On the working of Orissa Agro Industries 
working of Haryana Agro Indus- Corporation Ltd., Cuttack for 
tries Corporation ua. Chandi_ 1970-71 (VI-5_S-77), 234. 
garh for 19'i4-75 (VI-5-8-77), 
234. Annual Report and Review on the 

working at Projects and Equip-
Annual Report and Review of the ment Corporation of India Limited 

working of Himachal Pradesh New Delhi tor 1975-76 (VI-5-8_ 
S~IP'IO-IntdUstrt. Corporation Ltc!. 77), 237. 

1m a or 1975_76 (VI-5-8-77) 
233-34. ' Annual Report and Review on the 

Annual Report and Review on the working of Shipping Corporation 
working of Hinlluatan Paper of India Ltd., Bombay for 1973-
Corporation Limited, New Delhi 76 (II-22-6_77), 195. 
for 1975-76 (II-22-6-77), 202. Annual Report and Review on the 

Annual Report and Review on the working of Tamil Nadu Agro In-
working of Hindustan Petroleum dustries Corporation Ltd, Madras 
Corporation, Ltd. Bombay for for 1975-76 (V-18-7_77), 221·222. 
1976 (III-8_S-77), 4. Annual Report and Review of the 

Annual Report and Review on the working of Tamil Nadu Agro 
working of HindUltan Photo Film. Industries CorporatiOn Ltd., Mad-
Manllfact~g_~~~~d. __ O_o_ta_-____ rBG for 1974-75 (VI-5-B.77), 234. 



P.L.T.:-Contd. 
Annual Report and Review on the 

working of Tannery and Foot-
wear Corporation of India Ltd., 
Kanpur for 1973-74 m-22_6-77), 
203. 

Annual Report and Review on the 
working of Tea Trading Corpora-
tion of India Ltd., Calcutta for 
1975-76 (VI-8-S_77), 7-S. 

Annual Report and Review of the 
working of U.P. State Agro In-
dustries Corporation Ltd., Luck-
now for 1975_76 (VI-5-8-77), 233-
34. 

Annual Report for 1975-76 on the 
working of Seamen's Provident 
Fund Scheme, 1966 (II-22-6-77), 
196. 

Annual Report of Andhra Pradesh 
Agro Industries Corporation Li-
mited Hyderabad for the year 
ending 30th June, 1974 along with 
Audited Accounts and comments 
of the C.A.G. ther.eon (V-25-7-
77), 283. 

Annual Report of Banana and Fruit 
Develiopment Corporation Limit..j 
ed, Madras for 1975-76 along with 
Audited Accounts and comments 
of the C.A.G. thereon (V-25-7-
77), 2S4. 

Annual Report Of C.S.I.R., New 
~lhi for 1975 (VI-3-B_77), 219. 

Annual Report of Central Board for 
Prevention and Control of Water 
Pollution New Delhi for 1976-77 
(V-18-7:77), 221. 

Annual Report of Central Coal 
Mines Relcue Station Committtee 
Dhanbad for 1974_75 (V-2S-7-
77), 201. 

Annual Report of Central Institute 
of English and Foreign Langu-
ages, Hyderabad for 1975-76 along 
with the Audited Accounts (III-
27-6-77), 205. 

P.L.T.:-Contd. 
Annual Report of Central Vigilance 

CommisJiQn for 1975-76 (VI-3-
8-77), 221. 

Annual Report ot Children's Film 
Society for 1975_76 (IV-8-7-77), 
164-65. 

Annual Report of Coal Board, Cal-
cutta for 1973-74 (10-29-6_77), 
ISO. 

Annual Report of Damodar Valley 
Corporation for 1975-76 (U-22-
6_77), 201. 

Annual Report of Development 
Council tor Machine Tools for 
1976_77 (VI-3-8-77), 222. 

Annual Report of the Development 
Council for Textile Machinery In-
dustry for 1975-76 (IV-6-7-77), 
167_6S. 

Annual Report of Fertilisers and 
Chemicals Travancore Limited for 
1975-76 along with Audited Ac-
counts and comments of the 
C.A.G. thereon (V-26-7-77), 206. 

Annual Report of Film and Televi-
siOn Institute of India, Poona for 
1976-77 (IV-13-7-77), 222. 

Annual Report of Film Finance Cor-
poration Ltd., Bombay (IV-13_ 
7-77), 222. 

Annual Report of Food Corporation 
of India for 1975-':'6 (III-4-7-77), 
161. 

Annual Report of FOOd Corporation 
of India for 1975_76 (VI--5-8-77), 
233. 

Annual Report of Hindustan Salts 
Ltd. Jaipur for the year ended 
30th' September, 1976 along with 
the Audited Accounts and the 
comments of the C.A.G. thereon 
<VI-3-S-77), 222-23. 

Annual Report of Housing and 
Rural Development Corporation 
Ltd., New Delhi for 1975-76 along 
with Audited Accounts and com. 
ments of the C.A.G. thereon 

Annual Report of Central Silk <UI-4-7-77), 160. 
Board for 1975_76 (V-22-7-77), Annual Report of Indian Institute 
237-3S. of Management, Calcutta for ----------------------------------
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P.L.T.:-Contd. 
1'75-76 and certified AccountG of 
the Visva Bharatl- University, 
Santiniketan for 1973-14 and a 
statement for delay (VI-l_8-77), 
283-84. 

Annual Report of Indian Institute 
of Mass Communication, New 
Delhi for 1975-76 (II-15-6-77), 
209. 

Annual Report of Indian Motion 
Pictures Export Corporation Ltd., 
~mbay for 1975_76 (II-22~6-77), 
199. 

Annual Report of Kerala Agro In-
dustries Corporation Limited, 
Trivandrum for 1973-74 along 
with Audited Accounts and com-
ments of the C.A.G. thereon (V-
25-7_77), 284. 

Annual Report of Kerala Agro In-
dustries Corporation Limited 
Trivandrum for 1974-75 along 
with the Audited Accounts and 
the commen14! Of the C.A.G. there-
On (V-25_7-77), 283. 

Annual Report of Khuda Baksh 
Oriental Public Library, Patna 
for 1975-76 (1II-4-7-77), 163. 

Annual Report of Madhya Pradesh 
State Agro Industries Develop-
ment Corporation Limited, Bho_ 
pal for 1974-75 along with Audit-
ed Accounts and cOJIlments of the 
C.A.r.. thereon <V-2S-7-77), 283. 

Annual Report of Maharashtra Agro 
Industries Development Corpora_ 
tion Limited, Bombay for 1975-76 
along with the Audited Accounw 
and comments of the C.A.G. 
thereon (V-2S-7-77), 284. 

Annual Report of National Film 
Development Cl)rporation Ltd., 
New Delhi fOr 1975-76 (U-22_6-
77), 199. 

Annual Report of National FUm 
Development Corporation Ltd., 
New Delhi for 1975-76 (V-27-7-
77), 250. 

Annual Report of National Institute 
of DeSign, Ahmedabad for 1975_-
78 (VI-8-S-77), 222. 

P.L.T.:-Contd. 

Annual Report of National Produc-
tivity Council, New Delhi for 
1975-76 (VI-3.8-77), 222. 

Annual Report of the National 
Remote SenSing Agency, Secun-
derabad. ior 19'1-4-75 and 1975-76 
(lV-6-7-77), 106. 

Annual Report of Neyveli Lignite 
Corporation Limited for 1975-76 
(IV-6-7-77), 168. 

Annual Report of Rajasthan State 
Agro Industries Corporation Li-
mited, Jaipur for 1975_76 along 
with Audited Accounts and com-
ments of the C.A.G. thereon (V-
25-7-77), 284. 

Annual Report of Sabhar Salts Ltd., 
Jaipur for the year e\lded 30th 
September 1976 along with the 
Audited ,,~counts and comments 
of the C.A.G. thereon (VI-3-8. 
77), 223. 

Annual Report of Steel Authority 
of India Ltd. Delhi tor 197&-76 
(UI-23-6-77), 182. 

Annual Report3 of Tamil Nadu 
Forest Plantation Corporation 
Ltd., Tiruchirappalli for 1974.75, 
FOod Corporation of India for 
1973-74 and for 1974-75 (II-13-
6-77), 232_33. 

Annual Report of Tannery and 
Footwear Corporation of India 
Ltd., Kanpur for 1974-75 along 
with the Audited Accounts and 
comments of the C.A.G. thereon 
(VI-3-8-77), 223. 

Annual Report of Water and Power 
Development Consultancy Ser_ 
vices (India) Ltd., New Delhi for 
1975.76 (III-27-6-77), 204. 

Annual Report on the activities of 
Rubber Board fOr 1975-76 (VI-
8_B-77), 8. 

Annual Report on the working of 
Cardamom Board for 1975-76 
(VI-B-8-77), 8. 

Appropriation Accounts of the-
Defence Services for 1975-76 and 
ComDli!rcial Appendix thereto-
(lII-2-7-77), 1-2. 

--------------~----~---------------



P.L.T.:-Contd. 
Appropriation Accounts in res~ 

of Railway for 1975-76, Part I 
~ Review, Part II-Detailed Ap-

propriation Accounts, 1975-76; 
Block Accounts, Balance Sheets 
and Profit and Loss Accounts, 
~ways for 1975-'M <U-UI-6-
""'), 235-36. 

Appropriation Accounts Posts and 
Telegraphs for 1975-76 m-24-6-
77), 201. 

,. Audited Report on the Accounts of 
Rubber Board, Kottayam for 
1975_76 (IV-15-7-77), 238. 

Audit Report on the Accounts of 
the Tea Board for 1975-78 (VI-
6-8-77), '5. 

Audited Accounts of Central Silk 
Board for 1975-78 (Ill-24..8-77), 
200. 

Bhakra Be813 Management Board 
(Arndt.) Rules, 1977 (IV-6-7-77) 
166. ' 

Bihar Electricity Supply Undertak-
ings (Acquisition) Second Ordi_ 
nance, 1977 (ll-22-6-77), 201. 

Capital Issues (Application for Con-
sent Amendment) Rules, 1977 
(Il-20-8_77), 223. 

Cement (Quarterly Control) Am-
endment Order, 19.,.., (VJ-3-8-
77), 223. 

Central Government Officers (Com_ 
mercial Employment after Retire-
ment) Rules, 1977, Notifications 
under Government Savings Cer-
tiflcateJ Act, 1959, and Post Offtce 
Savings Banks (Arndt.) Rules, 
1977 (IT-17-8-77), 257-'58. 

Central Excise (Seventeenth Am-
endment) Rules, 1944 (VI-3-8_ 
77), 22 •. 

Central Silk Board (Amendment) 
Rules, 1977 (VI-6·8-77), 5. 

Certlfled Accounts and Audit Re-
port of Employees Provident 
Fund Organisation for 1970_71 
(VI--4-8-'1'1), 266. 

Certified Accounts and Audited Re-
POrt of Indian Institute of Tech-
nology, Kanpur for 1974-75 (VI-
8-8-'1'1), '1. 

P.L.T.:-Contd. 

Certified Accounts and Audit Re-
port on JjlT'13 MadrBlS, Bombay 
and Kharagpur Statement for 
delay and Certified Accounts of 
National Institute for Training in 
Industrial; Engineering, Bombay 
for 1975-76 (11-20_6-77), 221-22. 

Certified Accounts of DDA for 
1973-74 with Audit Report and 
Delhi Development Act (I1-20-
6-77), 221. 

Certified Accounts of I.I.T. New 
Delhi for 1975_76 along with 
Audit Report thereon (111-4-7-
77), 162. 

Certified Accounts of Indian School 
of Mines Dhanbad for 1973-74 
and 1974-75 along with Audit 
Reports thereon (V-25-7-77), 
285. 

Certified Accounts of Khadi and 
Village Industries Commis'3ion 
for 1973-74 (lV-6-7-77), 167. 

Certified Accounts of Khadi and 
Village Industries Commission for 
1974-75 (V-27_7-77), 250-52. 

Certified Accounts of Textiles Com-
mittee, Bombay for 1975-76 (V-
15-7_77), 236. 

Coal Mines Deposit-Linked lnGur-
ance (Arndt.) Scheme, 1977, Noti-
fications under Employees Provi_ 
dent Funds and Miscellaneous 
Provisions Act, 1952 and a state-
ment (I1-16-6-77), 234-36. 

Coffee (Amendment) Rules 1977 
(lV-15_7-77), 235-36. ' 

COir Industry (2nd Arndt.) Rule3, 
1976, Reviews and Annual Reports 
under Industries (Development 
and Regulations) Act, 1951. Cer-
tified Accounts of Coir Board, 
Ernakulam, Administrative Re-
ports of certain Government 
undertakings, Reviews and An-
nual Reports under CompanieG 
Act (II-15_6-77), 213. 

Correction of Answer to USQ No. 
3261 dated 12-7-77 re: Allotment 
of Gas Agencies (VI-4-8-77), 
282. 
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P.L.T.:-Contd. 
Corrigenda to Detailed Demands for 

Grants On the Ministr~ of. petro_ 
leum for 1977-78 (IV-6-7-77), 
165. 

Corrigendum to Audit Report on 
Accounts of t.he AIIMS, New 
Delhi for 1973-74 and Annual 
Reports of posLGraduate Insti-
tute of Medi::al Education and 
Research, Chandigarh and of 
Hindu,tan Latex Ltd. Trivan-
drum for 1975-76 (Il~ 16-6-77) , 
33. 

Customs and Central Excise Duties 
Drawbacks (Amendment) Rules, 
1977 and Notification~ under Cen_ 
tral Excise Rules, 1944 (II-U-6-
77), 10-11. 

Defence Services Estimates, 1977-78 
and detailed Demands for Grants 
of Ministry of Defence for 1977-78 
(IU-30-6-77), 128-29. 

Delhi Motor Vehicles (Second Am-
endment) Rules, 1977 (Vl-
3-8-77), 220. 

Delhi Motor Vehicles (Second Am-
endment) Rules 1977 (Vl-3-8-
77), 220. 

Delhi Panchayat Raj (Amendment) 
Rules, 1976 (V-25-7·77), 285. 

Detailed Demands for Grants of the 
Department of Atomic Energy for 
1977-78 (V-13-7-77), 220-2l. 

Detailed Demands for Grants of the 
Department of Electronics for 
1977-78, and certified Accounts 
of Delhi Transport Corporation 
for the year ending 31-1-19'13 
with statement for del:ay (UI-
29-6-77), 178. 

eetailed Demands for Grants of the 
Department of Spat'e for 197'7-78 
(lV-13-7-77), 220-21. 

Detailed Demands for Grants of 
Ministry of Agricultur~ a~ld Irri-
gation for 1977-78 (III-2R-6-77), 
162. 

Detailed Demands for Grants for 
Ministry of CommerCe and of Civil 
Supplies and Cooperation for 1977 

'-78 (01-24-6-77), 202. . 
Detailed Demands for Gt'ants of 

Ministry of EducatiOn and Social 
W61fare and Of Department of 

P.L.T.:-Contd. 
Culture for 1977-78 (II1-30-6-77). 
129'. 

Detailed Demands for Grants of -' 
Ministry of External Affairs for 
197'1-78 (II-22-6-77). 201. 

Detailed Demands for Gra.t. of 
Ministry of Finance, Parliament, 
Deptt. of Parliamentary Affairs 
etc. for 1977-79 (lV-12-7-77>, 187. 

Detailed Demands for Grants of the 
Ministry of Health aud Fa'lnily 
Welfare, 1977-78 <nI-1-7-77), 
164. 

Detailed Demands for Grants 1977-
78 of Ministry 01 Home Aftairs 
(II1-2-7-77), 1. 

Detailed Demands for Grants of the 
Ministry of Industry for IS77-78 
(TV-5-7-77), 144.. 

Detailed Demands for Grants of the 
Ministry of Information and 
Broadcasting UV-6-7-77) ,~4.65. 

.Detailed Demands for Grants of. the 
Ministry of Labour for 1977-78 
(IV-B-7-77>, 166-67. 

Detailed Demands. for Grants of the 
Ministry of Plsnning for 1977-78 
<IV-13-7-77),220. 

Detailed, Demands for Glants 1&77-
78 of thc Ministry of Petroleum 
and Ministry of Chemicals and 
Fcrtilizers (III-2-7-77). 1. 

Detailed Demands for Grants of the 
Ministry of Shippinfitand Trans-
port for 1977-78 OV-1l-7-77). 
197. 

Detailed Demands for Grants of 
Ministry of Steel and },lines for 
1977-78 (1II-24-6-77), 201-02. 

D~tai1ed Demands for Grants ]977-
78 of the Ministry of Supply and 
Rehabilitation (IV-13-7-77), 222-
23. 

Detailed Demands for Grants of ~e 
Ministry of Tourism and Civil 
Aviation for 19'17-78 (JV-:14-7-
77), 164. . 

Detailed Pemands for Grants of 
Ministry of Works amI Houlling, 
1977-78 (IV-12-7-77), 186. 

Diplomatic and· Consular O.mc~l'S 
(Fees) Amendment Rules, 1976 
OV-1l-7-77), 199. 
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P.L. T.: -Contd. 
Dock workers (Regulation of Em-

ployment) Arndt. Rules, 1916, and 
Notifications under Major Port 
Trusts Act, 1963 (1Il-29-6-77), 
175-76. 

Draft Order under Companies Act 
1~56 re: National Small Industries 
Corporation Ltd., (VI-8-1l-77), 8-
'1. 

Economic Survey, 1976-77, and An-
nual Report of Industria! und 
commercial undertakings of Cen-
tral (rovernment for 1975-76 (11-
13-6-77), 236. 

Employment Exchange (Compulsory 
Notification of Vacancies) Arndt. 
Rules, 1976 (IlI-30-6-77), lSI. 

Explanatory Memorandum re: con-
Itruction of a farm House by 
Shrimati Indira Gandhi (VI-6-B-
77), 1. 

Export of Common Salt unspection) 
Rules, 1977 (IV-lS-7-77), 236. 

. Export of Power Transformers 
(Quality Control and Inspection) 
Rules, 1977 (VI-29-7-'i7), 279. 

Export of Ultramarine Blue (Qua-
lity Control and Inspection) Rules, 
1977 (lV-lS-7-77), 236. 

Fertiliser (Movement Control) Se-
cond Amendment Order, 1977 (III 
-4-7-77), 161. 

Finance (No.2) Bill with the re-
commendation of certain amend-
ments made by the Rajya Sabha 
(V-28-7-77), 312. 

Food CorporationI' (Amendment) 
Rule .. 1977 (IIl--4-7-77), 161. 

Food Corporation (2nd Amendment) 
Rules, 1977 (IV-1l-7-77), 197. 

Foreign Exchange Regulation (En-
cashment of Draft Cheque or 
other Instrument) Rule!!, 1977 
(I1I-24-6-77), 201. 

Hotels, Boarding, Houses, Guest 
Houses, Hosteb, Lodging .Houses 
and Motels (BuUdin, Standards) 
Regulations, 1977 (VI-6-8-77), 1. 

Household Electrical Appliancell 
(Quality Control) Amendment 
Order, 1977 (lV-6-7-7n, 167-68, 

(V-20-7-77), 225. 

------------
P.L.T.:-Contd. 

Indian Forest Service (Fixation ot 
Cadre Strength 2nd Arndt. Regu-
lations, 1977 (1II-29-6-77), 178-
79. 

Indian Police Service (Recruitment) 
Second Amendment Rules, 1977 
(VI-3-8-77), 221. 

Indian Police Service (Uniform) 
Amendment Rules, 1977 (VI-3-
8-77), 221. 

The Indian Police Service (Uni-
form) Second Amendment Rules, 
1977 (VI-3-S-77), 221. 

Indian Wireless Telegraph (Am-
endment) Rules 11m (vi-f-B-77), 
268. 

Interim Report ot National CO'ill-
mission on Agriculture reo agri-
cultural price policy (III-4-7-77), 
182. 

Interim RepJrt of National Com-
mission on Agriculture reo Social 
Forestry (IlI-4-7-77), 161. 

Kerala Small Industries and Deve-
lopment Promotion Corporation 
Amalgamation Order, 1977 and 
detailed Demands tor Grants of 
the Ministry of Law, Justice and 
Company Affairs tor 1977 -78 (III 
'-28-6-77), 161-62. 

Medicinal and Toilet Preparathms 
Excise Duties (Amdt.) Rules, 
1977 and Notifications under cus-
toms Act, 1962, and under Cus-
toms Tariff Act, 1975 (11-11-6-
77), 11-13. 

Madurai City Municipal Corpora-
tion (Amdt.) Act, 1977 (11-13-
6-77), 233. 

Memorandum of action taken by the 
Government on the Report of the 
Indian Military Academy Audi-
torium, Dehradun Inquiry Com-
mission (V-25-7-77), 282. 

MerClhant Shipping (Examination 
ot Er ~il1eers in t~e Merehant 
Navy) Amdt. R.ules, 19'77, Noti1l-
cations under Motor Vehicles Act, 
1939 with Statements tOr delay, 
(111-29-6-77), 176-77. 

Merchant Shipping (Shipping Offtce 
Forms) Amendment Rules, ID78 
(VI-3-8-77), 220. -----



P.L.T.:-Contd. 
The Mild Steel Tubes (Quay.ty Con-

trol) Order, 197'1 (IV-8-f-77), 
167-68. 

Motor Vehicles Rules for excluded 
areas, Aasam, 1942 (Nalaland 
Amendment Rulet, 197'1) (VI-3-
8-77), 220. 

National Hi,hways (Amdt.) Rules, 
un6, Agreements between Cen-
tral Government and MeJhalaya 
and Andhra Pradesh reo National 
Highways passing through Megha-
laya and Andhra Pradesh (rn-
29-6-7'1), 177. 

Notitlcation containing Order re-
garding contlnuance of control 
over management of MIs. Andhra 
Scientific Company Ltd., MaChili-
patnam (V-2'7-'7-77), 250-51. 

Notification No. G.O.Ms. 152 maklng 
amendments to Tamil Nadu Co-
operative Societies Rules, 1963 
(1II-24-8-'17), 200. 

Notification re: Management of 
MeIlrS. Samutipur, Central Su-
PI" Company Ltd., Samastipur 
(lV-6-7-'1'1), 18'1-66. 

Notification under Aircraft Act, 1934 
Annual Report of India Tourism 
Development Corporation Ltd., 
New Delhi fOr 19'15-76 with Audit 
CO'mmenta and Statement for de-
lay (II-l '1-6-77), 256. 

Not1ft.cation under AU India Service. 
Act, 1951 (u-22-8-77) , 197-98; 
(IV-13-7-77), 221; (V---27-7-77 > , 
249-50; (VI-3-B-77), 221; (VI-
8-8-77). 3. 

Notifications under All-India Servi-
ces Act, 1951 and Former Secre-
tary of State Service OfIcera 
(Conditions of Service) kt. 19'72 
(V-2D-7-77), 222-23. 

NotificatiOn under Banking Service 
Commission Act, 1975 (IV-3-7-
77), 188. 

Notiftcation under Central kcisee 
and Salt Act, 1944 (11-22-6-'17), 
200: (V-16-7-77), I; (VI--8·8-77), 
8, 

Notifications under Central Excises 
and Salt Act, 1944 Companies 

_5Proftta?..!~ Act, .~964, CUI-

P.L.T.:-Contd. 
toms Act, 1962 and Central Exelle 
R.ules, 1", (11"':"15-1-"). 209-
13. 

Notifications under Central kciaes 
and Salt Act, 1944, Income-tax 
Act, 1861 and CQrriltlDClum to 
notiftcation No. G.S.B.. 8" (E) 
dated 26-11-76 <n-1l-6-7'1), 
13-14. :. 

Notification under Central Ex.clael 
and Salt Act, under Custom. Act 
and under Central Exciae Rules, 
1977 and an Explanatory Memo-
randum in respect of Notiftcationa 
Nos. GSR 282(1:) to 383(1:), dated 
18-6-77, (III-l-'1-""), 186-88. 

Notiftcatlon under Central Exciae 
Rules, 1944 (11 ...... 14-6-.,.,), 212, 
(U-I8-6-77) , I, (fi-22-8-77). 
200, (01-24-$-7'1), 201, (m-
21-6-77), 181-82, (m--2-'1-7'1), 2, 
(lli-4-7-77), 163.. (IV-t-'1-77), 
166-88, (IV--8-7-77), 188, (XV-
18-7-77), 223, (IV---11-7-77), 28'1, 
(V-I8-7-77), I, (VI--4-8-77). 
t88, (VI-6-8-77), 287. 

Notifteations under Central Excise 
Rules, 1944 and Customs Act, 1962 
(V-20-7-77), 2.26. 

Notifications under Companies Act, 
1956 (IV-I2-7-77), 186; (V-II-
7-'1'1), 150-52. 

NotiftcaUons under Companies Act, 
1958 corrigendum to Draft Order 
reo loan to MIs. Mining and AlJi-
ed Machinery Corporation Ltd., 
and a Bihar mndu KeliJiou. Trust 
(2nd Arndt.) Ordinance, 1m (II 
-21-8-77), 158-19. 

Notification under Customs Acn, 
1862 cn~2-8-77), 200, (111-25-
8-77), I, (IIt--2-'1-77), 2, (IV-
B-7-77),. IB7-88, (IV-11-7-77), 
19B. (V-I6-7-77), 2, (V--22-7-
'77), 238, (VI-5-8-77), 237. 

Notifications under Customs .Act. 
19f52 and Lite Insurance Corpora-
tion Act, 1958 (VI---29-7-7'1), 2'79. 

Noti1lcations under C\Ultom't Tariff 
Act, 19'75 (III-2-'1-77>, 2. 

Notification under Diplomatic and 
Consular Oftlcers (Fee .. ) Amend-
ment Rules, 1978 (IV-11-7-77), 
199. 



P.L.T.--con.td. 
N otiflcations under DruSS and Cos-

meties Act, 1976 (VI-4-S-77), 266. 
Notifications under Essential Com-

modities Act, 1955 (1II-27-6-77), 
203; (V-IB-7-77), 221; (VI-8-B-
77), a. 

Notifications under Export (Quality 
Control and Inspection) Act, 1963 
(III-I-7-77), 163-64. 

Notifications under Govt. Savings 
Certificates Act, (V-:!.7-7-77), 252-
53. 

Notification under Indian Railways 
Act, 1890 (VI-8-8-77), 7. 

Notifications under Indian Telegraph 
Act 1885 (111-23-6-77), 180. 

Notifications under Industries (De-
velopment and Regulation) Aet, 
1951 (II-22-6-77>, 203. 

Notification under Merchant Ship-
ping Act 1958 (II-22-6-'I7), 192. 

Notifieations under Mines Act 1952 
(111--23-6-77), 182-83. 

Notifications under Mines and Min-
erals (Regulation and Develop-
ments Act. 1957 (111-30-6-77), 
130; (IV--7-7-77), 140; (Vl--4-8-
77), 267. 

Notifications under Motor Vehici('s 
Act, 1939 (11-22-6-77), 19'-95, 
(VI-8-8-77), 2-3. 

Notification under National High-
ways Act, 1966 (11-22-6-77), 197. 

Notification under Navy Ac.t, 1957 
and Reviews and Annual Reports 
of Goa Shipyard Ltd., Vasco-da-
Gama, Goa, Muqon Dock Ltd., 
Bombay (V---20-7-77), 223-24. 

Notification under Paper (Conser-
vation and Regulation of Use) 
Order, 1974 (V-27-7-77), 250-51. 

Notificati0n8 under Regional Rural 
Banks, 1978 (II-17-6-77), 238-
62. 

Notification under the Repl"esenta-
tioft of People Act. 1980 (VI~-8-
77), 6. 

Notiftcation under Requll1tioninJ 
anel Acquiaition. of Immovable 

P.L.T.-con.1Id. 
Property Act, 1952 (IU-4-7-77), 
160. 

Notifications under Rice Milling 
Industry (Regulation) Act. and 
Acts under Gujarat State Lelia-
lature (Delegation of Power.) Act 
and Tamil Nadu State Legi»lature 
(Deleaation of Poweu) Act (VI-
I-S-77), .282-83. 

Notificationa under rule 8 of the 
Central Excise Rules, 1944 (VI-
3-8-77), 223-24. 

Notification under Seamen's Provi-
dent Fund Act, 1966 (11-.22-6-
77) • 193-94. 

Notifications under section 159 at 
the Customs Act, 1962 (lV-1B-7-
77), 237; (V-26-7-77), 206. 

Notifications under 8ub-section (6) 
of section 3 of the Essential Com-
modities Act, 1955 (VI-3-B-77), 
224. 

Notifications under Tamil Nadu Pri-
vate Colleges (Regulation) Act, 
1978 (1II-27-6-77), 204-05. 

Notifications under Tamil Nadu Re-
ligioUs and Charitable Endow-
ments Act, and Disputed Elec-
tions (Prime Minister and Spea-
ker) Act (11-1'-6-77), 209-11. 

Notifications under Urban Land 
(celling and reputation) Act, Re-
view and Annual Report of Reha-
bilitation Industries Corporation 
Ltd., for 1974-75, ce11ified Acco-
unts of Delhi Development Autho-
rity for 1974-75 and a statement 
for delay (VI-I-S-77), 280-81. 

Notifications WIder Wild LifE: (Pro-
tection) Act, 1972, Reviews and 
Annual Reports of State Farms 
CorporatiOn of India Ltd., New 
Delhi for 1974-75, Indian Dairy 
Corporation, Baroda for 1975-76, 
National Seeds Corporation Ltd., 
New Delhi for the year elided 31-
5-76, and Central Fisheries Corpo-
ration Ltd., Howrah for 1974-7~, 
(11-13-6-77), 230-32. 

Order of the Vice-President actinl 
as President constitutiaC Seventh 
Finance Comttdaion (III-24-8-
77), 2CN. 
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P.L.T.-con.tli. 
Paper (Control of Production) Am-

endment Order, 1977 (V-2'1-7-
77), 250-51. \ 

Papers under Major Port Trust Act, 
1963 (II-22-6-77), 192. 

Patents (Arndt.) Rules, 1976, and 
Reviews and Annual Reports of 
Tamil Nadu Industrial Develop-
ment Corporation Ltd., Madras 
for 1974-75 and 1975-76 with state-
ments (II-15-6-77), 216-17. 

Postgraduate Institute ot Medical 
Education and Research (2nd 
Amdt) Regulations, 1976 and N<1ti-
fi.:ations under Prevc}ntion of Food 
Adulteration Act, 1954 (III-30-6-
77), 129-30. 

Presidential Proclamations and 
Orders dated 30th April, 1977 1n 
respect of the States of naryana, 
Himachal Pradesh, Mad.hya Fra-
desh, Orissa, Punjab, Rajasthan, 
Uttar Pradesh, West BengD!, Bihar 
and Manipur (II-U-6-77), 4-8. 

Proclamation dated 20-6-77, reo 
State of Punjab (II-20-6-77), 
223. 

Proclamation revoking former Proc-
lamation in relation to the State 
of Bihar (IlI--24-6-77), 202. 

Proclamation revoking President's 
Rule in Haryana (11-22-6-77), 
203-04. 

Proclamation revoking President's 
Rule in Madhya Prade~ (1ll-23-
6-77), 292-93. 

Proclamaticm Revoking Presidenli'a 
Rule in Manipur (111-29-6-77), 
181. 

Proclamation revoking President's 
Rule in OrisSa (II1-27-6.77), 205. 

Proclamation revoking President's 
Rule in Rajasthan (II-22-6-77), 
203-04. 

Proclamation revoking President's 
Rule in Tamil Nadu (III-30-6-
77), 290. 

Proclamation revoking President's 
Rule in Uttar Pradesh (III-23-6-
77), 292-93. 

Proclamation revoking Proclama-
tion issued by the Vice·President 

P.L.T.-contd. 
acting as President in relation t( 
the State of West Ben,al on 30-4 
77 (II-21-6--77), 169~. 

Profit and Loss Account and Balance 
Sheet of Tele-communication 
Branch of Indian Posts and Tele-
graph3, De-ptt. for 1974-75 and 
indian Telegraph Rules, Ul76 (Il-
16-6·77), 232. 

Public Notice re: Newsprint Allo-
cation Policy (Basis of Entitle-
ment) for 1977-78 (IV-12-7·77), 
185·86. 

Report of the C.A.G. ot India for 
1975-76, Union Government (POIb 
and Telegraphs) (111-24-6-77), 
201. 

Reports of Comptroller Clnd Auditor 
General of India for 1976 (V-
27-7-77), 252. 

Reports of the .comptroller and 
Auditor General 01 India for-in 
respect of Union Government 
(Civil) Revenue Receipts-Vol. I 
Indirect Taxation and Vol II 
Direct Taxation, 1975-76. (Rail-
ways) 1975-7~. (Commercial) 
Part IV-Individual Pointe of 
interest and Resume by Company 
Auditors Reports 1976 and 
(Commercial) Part III Neyveli 
Lignite Corporation Ltd., 19'76 
(Il-13-6-77), 235. 

Report of the Comptroller &I'd Audi· 
tor General of India for 19177-
Union Government (Commercial) 
-Introdu.ction (VI--8-8.77),8. 

Report of Comptroller and Auditor 
General of India for 1976--Union 
Goverrbnent (Commercial)-Pu¢ 
VI-Pra,a Tool. Ltd., (VI-IS-"-
77), 8. 

Report of the Comptr'lller and Audi-
tor General of India for ] 975-78, 
Union Government (Defence Ser· 
vices) (111-2-7-77), 1-2. 

Report of the Court of Inquiry into 
the ChasnaUa Colliery Accident 
on 5-4-76 (III-U-6-77), 1M. 

Report of the Court of Inquiry into 
the Chaanalla Colliery Accident on 
27-12-75 (III-23-6-77), 1M. 



PLT-contd. 
Report of t-~e Court of Inquiry into 

the Keaurgarh Colliery Accident 
on 9-S-75 (II1-23-6 .77), 183-84. 

Report of the Court of Inquiry into 
the Sudamdih Colliery Accident 
on 4_10_76 (1II-23-6-77), 184. 

Report of Enquiry Commission on 
Fire in Godown! of Cotton Cor-
poration of India and a statement, 
Notification under Essential Com-
modities Act, Certified Accounts 
etc. of Textiles Committees, Bom-
bay. for 1974_75 and Review and 
Annual Report of Minerals and 
Metals Trading Corporation of 
India for 1975-76 (11-17-6.77), 
255_56. 

Report of Indian Military Academy 
Auditorium, Dehra Dun Inquiry 
Commission (V-25.7-77>, 281. 

Report of the M.R.T.P. Commission 
re. Mis. Ani! Starch Products Ltd., 
Ahmedabad and the order of the 
Central Government thereon 
(VI-2-S.77), 244. 

Report of the M.RT.P. Commission 
reo Mis. Gabriel India Ltd., Bom-
bay and the order of the Central 
Government thereon (VI-2.1L 77) , 
245. 

Report of the M.RT.P. Commission 
reo Mis. Indian Explosives Ltd., 
Calcutta and the order of the 
Central Government thereon 
(VI-2·S-77), 245. 

Report of the M.R.T.P. Commission 
re. Mis. Maharaja Shree Umaid 
Mills Ltd., Pali Marwar (Rajas. 
than) and the order of the Cen. 
tral Government thereon (VI-
2-8-77), 245. 

Report of the M.R.T.P. CommisSion 
reo Mis. Phillips India Ltd., Bom_ 
bay and the order of the Central 
Government thereon (IV-2-8-
77), 244. 

Report of the M.RT.P. Commission 
on the proposal of Mis. Phillip.> 
India Ltd., Bombay for effecting 
substantial expansion in the 
manufacture of general lighting 
Service lamps and flourescent 
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tube lamps and the order of the 
Central Government thereon 
(VI-2-S_77), 244·45. 

Report of the M.RT.P. Commission 
'·e. Mis. Wimco Ltd., Bombay and 
the order of the Central Govern. 
ment thereon (VI-2-8.77), 245. 

Report of Monopolies and Restric-
tive Trade Practices Conunission 
re. Mis. India Pistons Ltd., Mad. 
ras and the order of the Central 
Government thereon (VI-2.S-77) 
244. 

Report of the Review Committee 01. 

University Grants Commissiol 
(January, 1977) (V-1S-7-77), 22 ... 

Report of the Union Public Se"ice 
Commission for 1975-76 with a 
Memo. and a statement (II-21.6_ 
77), 155-56. 

Report on activities of Children's 
Film Society for the period Jan-
uary to December, 1976 (IV-6-7. 
77), 164-65. 

Report On Iron Concentrate Slurry 
Pipelines-Experience- ,and Appli-
cations (VI-4.8.77), 268. 

Report on Progress made in the in· 
take of SC & ST persons against 
vacancies reserved for them on 
the Railways upto 30-9.1976 (II-
21_6-77). 159. 

Reports re. execusion of provisions 
01 the MRTP Act, Report on the 
General Elections to Legislative 
Assemblies in India, 1970-72. Vol. 
II. Notifications under Represen. 
tation of the People Act11II-
28-6·77), 161. 

Reports reo Nationalised Banks for 
the year ended the 31st Decem. 
ber, 1975 and Notifications re. 
Floatation of MarkE!t Loans by the 
Central Government, Gold C~. 
trol (Amendment) Rules, 1977 
(II-1l-6-77), 8-10. 

Reports under Banking Companies 
(Acquisition and Transfer of 
Undertakings) Act (Working of 
Nationalised Banks) and Noti1lca-
tion under Income-tax Act, 1961 
(Ill-I-7·77), 164-$. 
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PLT-contd. 
Reviews and Annual Report of Cen-

tral Road . Transport Corporation 
Ltd., Calcutta for 1976_76 with 
statement for delay (III-S-6-
77), 177-78. 

Review and Annual Report of cot_ 
ton Corporation of India Ltd., 
Bombay for 1975-76, and of 
Cashew Corporation of India Ltd., 
New Delhi for 1975-76 with a 
statement for delay (I11-1-7_77), 
162-63. 

Review and Annual Report of the 
Export Credit and Guarantee Cor-
poration Ltd., Bombay for the 
year 1975 (V-22..7-77), 237-38. 

Reviews and Annual Reports of 
Fertilizer Corporation of India 
Ltd., New Delhi for 1975-76, Mad-
ras Fertilizers Ltd., Manali. Mad-
ras for 1975_76, Hindustan Orga-
nic Chemicals Ltd., Rasayaln, 
Maharashtra for 1976-78 (11-
21-6-77), 156_57. 

Reviews and Annual Reports of 
Garden Reach Workshop Ltd., 
Calcutta for 1975-76, Bharat Elec_ 
tronics Ltd., Bangalore for 197~ 
76 (V-20-7_77), 22 ... 25. 

Reviews and Annual Reports of 
Indian Drugs and Pharmaceuncals 
Ltd., New Delhi for 1975-'/6, Hin-
dustan Insecticides Ltd., New 
Delhi for 1975_76 and Hindustan 
Antibiotics Ltd., Pimpri, Poona 
for 1975-76 (I1-21-6-77), 157_58. 

Review and Annual Report of 
Mogul Line Ltd., for 1975_78 (V-
27-7-77), 249. 

Reviews and Annual Reports of 
National Industrial Development 
Corporation Ltd., New Delhi and 
Scooters India Ltd., fo:c 19'75-76 
with statement for delay and a 
statement for delay reo Annual 
Report of Tanuery and b'ootwear 
Corporation of India Ltd., Kan.. 
pur for 1973-74 (III-29-6-77), 
180_81. 

Revie'll8' and Annual Report of the 
National Textile Corporation Ltd., 
Ne-w' Delhl for the year 1974-75 
(V--22-'1-'17) , 237-38. 

PLT-contd. 
Reviews and Annual Reports of 

Pyrites, Phosphates a.ld Chemi-
cals Ltd., Dehri-on-Bone (Bihar) 
for 1975-76, and National Fertili--
zers Ltd., New Delhi for 1975-76 
(V-I9_7-77), 149. 

Review by Government on the 
working of Andhra Pradesh Agro 
Industries Corporation Limited, 
Hyderabac1 for the year ending 
30th June, 19'14 (V-25.8-77), 283. 

Review by the Government on the 
working of Fertilisers and Che-
micals, Travanoor. Limited for 
1975_76 (V-28-7.77), 206. 

Review by Government on the 
working of Hindustan Salts ~td., 
Jaipur for the year ended 30th ~ 
September, 1976 (VI-3-8-77), 
222. 

Review by Government on the 
working of Housing and Urban 
Development Corporation Ltd., ..; 
New Delhi for 1975-76 (III-
4.7-77), 160. 

Review by Government on the work-
ing of Kerala Al1'o Inciustries 
Corporation Limited, Trivandrum 
for 1974-75 (V-25-7-77), 283. 

Review by the Government on the 
working 01 Madhya Pradesh State 
Agro Industries De¥elopment 
Corporation Limited, Bhopal for 0( 

1974..75 (V-25-7-77), 283. 

Review by Government on the work-
ing of Maharashtra,Aaro Indus-
tries Development Corporation 
Limited, Bombay for 1975-76 (V-
25-7_ 77), 283-84. 

Reviews and Annual Reports 01 
Hindustan Aeronautics Ltd. Ban-
galore for 1975_76, Mlahra Dhatu 
Nigam Ltd., Hyderabad for 1975-
76 and Reserve and Auxiliary Air 
Forces Act (2nd Arndt.) Rules, 
1976 and Naval Ceremonal Condi-
tions of Service and MiscellaneoUs 
( 1st Arndt.) Regulations, 19'77 
(II-15-6-77), 208_09. 
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P.L.T.:-Contd. 
Review and Annual Report of Mine-
. ral Exploration Corporation Ltd., 

Nagpur for 1975-76 and a NotifL 
cation under Mines and Minerals 
(ReJUlation and Development) 
Act. 1957 (II-16-6-77), 2M. 

Review and Annual Report of 
National Newsprint and Paper 
MHls Ltd., Nepanagar for 1~'l4-75 
(IV--6-7-77), 167. 

Review on the Working of the Ney. 
veli Lignite Corporation Limited 
for 1975-76 (IV--6-7-77), 166. 

Review and Annual Report of Orissa 
Road Transport Co. Ltd., Berham. 
pur for 1973-74 its directors 
Report and Statements of A'CCounts 
for 1973·74 with C&AG's com· 
ments thereon (II-l'-6-77), 211-
12. 

Review by Government on the 
working of the Central Inltitnte 
of English and Foreign Languages, 
Hyderabad for 1975-76 (In-
2'1-6.77), 205. 

Review on the working of Khuda 
Baksh Oriental Public Library, 
Patna for 1975-76 (lli--4-7-77), 
163. 

Review by the Government on the 
working of Rajasthan State Agro 
Industries Corporation Limited, 
Jaipur for 1975-76 (V--25-7-77), 
284. 

Review by Government on the 
working of the Sambhar Salts 
Ltd., Jaipur on the year ended 
30th September, 1978 (VI--3-8.77), 
223. 

Review by Government on the 
working of Tannery and Footwear 
Corporation of India Ltd., Kanpur 
for 1974-75 (VI-I-8-77), 223. 

Review by Government on the 
working of the Water and Power 
Development Consultancy Ser· 
vices (India) Ltd., New Delhi for 
Wl5-76 (II1-2'1.6-77), 204. 

Reviews of New India Insurance 
Co. Ltd., Bombay for 1975, Gene-
ral Inlurance CorporatIon of 
India, Bombay for 1976, National 
Insurance Co. Ltd., Calcutta for 

P.L.T.:-Contd. 
1974 Oriental Co. l.td. New Delhi 
for 1974 and two statements (II-
17_6-77), 267. 

Second Report (1975-77) of Delhi 
Urban Art Commission, New Delhi 
(VI-6-8-77), 1. 

Sick Textile Undertakings (Nation-
alisation) Rules, 1977 (IV-15_7-
77), 236. 

Shipping Development Fund Com-
mittee (Death-cum-Retirement 
Gratuity) Rules, 1977 (IV-6.7-
77), 164. 

Sixty-fourth Report of the Law 
Commission on the Suppression of 
Immoral Traffic in Women and 
Girls Act, 1956 (Vl-8-8-77), 6. 

Sixty Third Report of the Law 
Commission on the Interest Act, 
1839 (Vl-8.8-77), 6. 

Statement correctinjJ answer to 
USQ No. 4874 dt. 26-7-77 reo Erec. 
tion of fertilizer plant. on the 
.basis of coal as feed stock (VI-
S-8. 77), 3.4. 

~tatement of Policy re: Family 
Welfare Programme (III-23·6· 
77), 182. 

S~atement on the visit of Foreign 
Minister of Japan to India (V-
28-7.77), 201. 

-. 
Statements re: Action Taken on 

.Assurances etc. given by the 
Ministers (1II--23-8-77). 183. 

Sta\emezlt reo Hindi version of 
Annual Report of National Film 
Development Corporation Ltd. 
New Delhi for 1975-76, Review 
and Annual Report ot Indian 
Motion Picture Export CorPora. 
tion, Bombay for 19'14-75 With 
statement for delay and Annual 
Report of Registrar of Newspapers 
for India on PreSl in India, 1974 
(III-29-6-77), 179-80. 

~tatement reo Market Loans floated 
in June, 1977 (III-28.6.77), 162. 

Statements showing Action taken on 
variou, Assurances etc. by Ml1'Iis-
ters (VI--4-8-7'1), 269.70. 
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PLT-ccmtd. 
Tamil Nadu 

(Amendment) 
22_6-77), 198. 

Ofticial Lansuage 
Act 197, (11-

Tea (Amendment) Rules, 197'7 
(VI-8.8-77), 7. 

UPSC (Exemption from Consulta-
tion) Amendment RelU1ations, 
1976 (11-22-6_77), 198-99. 

UPSC (Exemption from Consulta-
tion) Amendment Regulations. 
1977 (1I-22-6-77), 199. 

UPSC (Members) Amendment 
Regulations, 1976 (11-22-6-77), 
197. 

White Paper on misuse of Mass 
Media During Internal Emergency 
(VI-I-8-77), 280. 

PAPER MILLS: 
Assistance for setting up paper Units 

<V-20-7-77), 37. 
Paper Factory in Nainital (V-27_7-

77), 83. 
Paper Mill and Plywood Factory in 

Bahraich (U-22-6-77), 189-90. 
Paper Mill at Gaya (VI-3-8_77), 

121. 
Paper Mill at Phulbani (V-20-"1-

77), 110. 
Paper Mill in Aizawl (V-20-7.77), 

107. 
Utilisation of Capacity 1n Small 

Paper Plants (V-27-7-77), 235-36. 

PAPER PROJECl': 
Global Quotations for Caehar and 

Now,on, paper projects (V-
20_7.77), 213-14. 

PARADEEP PORT (II-IJ-8-71), 
184-85. 

Fishing Harbour at Paradeep Port 
<II-20-6.77), 102. 

Ship Building Yard at Paradeep 
Port (lI-15-6-77), 79-80. 

"ARAFFIN WAX: 
Proposal to set up a paramn wax 

plant (II-21.6-77), 144. 
Short Supply of Par" waz to 

Industrial unit. (II-14-1·'77). 20'7. 

---.- ... -.-.... -.------ ........... --
PARCELS: 

Theft of properties from insured 
Parcels (IV-14-?7'1), 118.19. 

PARIS: 
Paris Conference (IV-14·7-.,7), 99. 

100. 
PARIS CONFERENCE (11-18-8-'71), 

84. 
'PARLE COMPANY: 

Exports of Co.:a Cola export corpo. 
ration and parle company (VI-
5-8-77), 20-21. 

PARLIAMENT: 
Enforcement of Acts passed by Par. 

liament <VI-2.8-77), 235-38. 
Holding Session of Parliament in 

South (VI-4·8-77), 222·23. 
PARLIAMENT HOUSE ANNEXlC 

(lV-H-7.77), 183. 
Air-conditioning of Parliament 

House Annexe (IV-ll.7·77), 18'7. 
Expenditure incurred on the con. 

struction of Parliament House 
Anncxe (IV-1l-7-77). 164. 

PARLIAMENTARY COMMITTEES: 
Setting up of Committee Of Mem-

bers of Parliament for Calcutta 
Telephones (V-21.7.77), 12-18. 

PARLIAMENTARY STUOIIlS: 
Institute of Constitutional apd Par· 

liamentary Studies (VI-l·8-71), 
27'7-79. 

PARVATI RIVER: 
Bridie OVer ParvaU River (lV-

13.7.77), 154. 

PASSENGER STEAMERS: 

Passenger Steaftler for Xonbn 
Coastal Tramc (11-23·6.'17), If7· 
48. 

PASSPORTS: 

Applications for passPOrts pending 
with Regional Pauport Authority. 
Cochin (11-16.6.77), 176:' 

Applications for passports received 
in Gujarat (11-18-6·7'1), 188. 

Branch of Passport issuing oftlce at 
Trlvandrum (III-80-6.'17Y, 58. 
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PASSPORT(S): contd. 
Impounding of passports (11-16-6-

77), 227, (III -23-6_77), 64-65. 
Issue of Passports to Trade Union-

... ists (VI-4-B-77), 94. 
Pass_ports Impounding durina Emer-

gency (11-16-6-77), 74. 
Restoration of impounded passports 

<IV-14-7-77), 130. 
Simplification of Procedure issuing 

PasSPOrts (V-2B_7-1977), 41. 
Debates 

Revised and Liberalised policy for 
Grant of Passports (St) (VI-
8-8-77), 24-36. 

PASSPORT OFFICES (lV-l ... 7-
77). 100-02. 

Opening of Passport Offices in States 
(V-28_7-77). 140-4l. 

~ Regional Passport Office, Ahmeda-
bad (V--21.7-77), 133-34. 

PATAKHEDA COAL MINE: 
Retrenchment 

kheda Coal 
150-51. 

PATEL. SAMI: 

of Workers of Pata_ 
Mine (V-27-7-77), 

Embezzlement case involving Cen. 
tral Bank_Sami Patel OV-1S-7-
77), 232-33. 

PATEL SHRI RAJANI: 
Allegations 

Patel and 
187. 

,"PATHADA: 

against Shri Raj anI 
his wife nV--8-7-77), 

Atrocities on Harijans in Village 
Pathada, P. S. Shambhuganj (V-
27-7_77), 112-14, 

PATHANKOT: 

Special trains I holiday specials I 
Tourist Specials superfast train 
not touching Pathankot (VI-
2-8-77), 61_62. 

PATHANKOT-MANDI HIGHWAY: 
Pathankot Mandl State Highway 

(111-29-6-77), 138-39. 
PATIENTS: 

"Financial ABSistance to Patients of 
Chronic Diseases (IV-14-7_77), 
148. 

PATNA: 
Setting up Cancer Institute in Patna 

(V-28-7-77), 92-93. 

Setting up head offices of companies 
in Public and Private sectors at 
Patna (V-22-7-77), 207_08. 

PATNA CANCER INSTITUTE: 
Repair of Machines of Patna Cancer 

Institute 164-65: 

PAVEMENT DWELLERS: 
Poor People Living on Pavements in 

Big cities (IV-1l-7-7'l), 119. 

PAVEMENT HAWKERS: 
Rehabilitation of payment Hawkers 

(111--27-6_77), 156-57. 

PAY AND ACCOUNTS OFFICE, 
MATHURA: 
Shifting of Military Pay Accounts 

office from Mathura to Nll8ik Road. 
(IV-15-7-77), 33-42. 

Transfer of Pay and Accounts Ofti-
ce from Mathura to Nasik Road 
(II-16-5-77), 124-25. 

PAY AND ACCOUNTS OFFICES: 
Separation of Accounts from Audit 

(11-17-6-77), 134. 
Shifting of Pay and Accounts Office 

of Defence Accounts Department 
from Mathura to Nasik Road 
Camp (Under Rule 37i) (lII-30-
6-77), 148-53. 

PAY COMMISSION: 
Implementation of Recommendations 

ot Third Pay Commillion (V-
21-7_77), 134-35. 

Second Pay Commission·s Recom-
mendations regarding Disparity 
in Pay Scales of Employee,1i of 
J.C.B. and Government of India 
Press (lV-13-7-77), 79-80. 

PAY SCALES: 
Disparity in Pay Scales in VISL 

Bhadravathi and ASP Durgapur 
(IV-14-7-77), 65-66. 

Disparity in Pay Scales Technical 
Staft in Photo Litho Press and 
Letter Press of J,C.B. Department 
(IV-13-7-77), 86-87 . 

. ---------- --,-----
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PAY SCALES: contd. 
P . G. T. Scales for Music T~a.chprs 

(1II-27-6-77), 174. 
Pay scales of colleges/Univen1ty 

TeacQers in States (11-20.6-77), 
154-55. 

Pay scales of Selection Grade Audi. 
tors of Indian Audit and Accounts 
Department (V-22-7.77), 63. 

Pay Scales of Employees of Saw 
Mill Division, Andaman and Nico-
bar Islands (In-27-6-77), 123-24. 

Second Pay Commission'. Recom-
mendations regarding Disparity in 
Fay scales Of EmployHl of l.C.B. 
and Government of India Press 
(IV-13-7-77), 79-80. 

See "Salary and Allowances". 
PENS10NS: 

Amount spent on payment of pen-
sion to political sufterers (UI-29. 
6-77), 169. 

Grant of pension to Government 
Employees (IV-15-7.77), 208-09. 

Grant of Pension in ex-employeea of 
Reserve Bank, Bombay (V-22-7-
TT), 118-19. 

Grant 01 Penaion, to Political 
Sufferers (m--29-8-77),170. 

Outdated rule on Commuted Pen-
sion (VI-5-8-77), 104:. 

Payment of Pension throu,h Natio-
nalised Banks (lV-5·7.77), 114. 

Pension Scheme for Employees of 
Cantonment Board. (11-15-6-77), 
30. 

Pension to Family of Dead Ex. 
Servicemen (V--!J,7·7·TT), 53·56. 

Pension to Preedom Fighter (IV-
13.7-77), 215-1&. 

Pension to staff artistes Of AIl India 
Hadio (V-20-7-77), 1!2. 

Sanction of Penaion to Retiring Go. 
vernment Employees (VI-6-8-
77), 174-75. 

PenIims tar J:x-8ervicemen (V-20~ 
7.TT), H~--2'. 

PENSIONS: -Contd. 
Pension to ex-servicemen (V-20-7. 

77), 170.71. 
Rates of pension for Anny Person· 

nel (IV-13-7-77), 201-2De. 
Revised Pension for ex-servicemen 

(V_27-7-TT), 126-28. 
Scheme or pension for old ~1'I01lI 

(ll--JJO-6.77), 135. 

Scrappin, of Payment of Penll.on to 
former M.Ps. (n-16-6-77), 42. 

PENSIONERS: 

Payment I)f lDues to Penlioners of 
Posts and Telegraph (1II-24-6· 
7'7), 61..62. 

Pensioners among Refugees of 1971 
Indo-Pak War (V-25-7-'7'1). 134. 

Relief to Central Government Pen. 
sioners (W-24-6-'7'1), 117-18. 

PEONS: 
Peons posted at Bungalows of 

ofticers (m-28-6-77), 120-21. 
PEOPLE'S COMMITTEES (II-22-

6-77), 44. 

PBOPL!l"S PLAN Cn-lJI-8-77). 
71.72. 

PER CAPITA INCOME (lV-13-7. 
77), 80.81. 

Per capite Income and expenditure 
(IV~-'1-'1'1), 146. 

Per Capita Income in India (IV-
13.7-7'1), 83-114. 

Per capita National Income (lII-
29-6-7'1), 10'1_08. 

PERIODICALS: 
WeekUes and Monthlies Pub1tehed 

by l"oreiIn Em baseIee in Ind.ia 
(IV-14-7·77). 6--12. 

Pub1leM1an of Perl.o4licala by 1'0,.. 
JIlmbassiea in India (V--2'l.'1·'1'1). 
218.19. 

PERIYAR DAM: 

Utilfsation of a Bulk of the Pertyar .1) 
Dam Water in TamU Nadu cm-
2'1-8·77), 35.38. ----



PlCROLKOT: 
Eaat Pakistan Df8pIaced penons .. Rehabilitated in Perolkot (VI-

1_8-77), 10P-10. 

1( 

PERSIAN GULl' COUNTRIES. 
Air Service to Peraian Gulf Coun-

tries (lI-17-8_'17), 212-13. 

PERSONAL EXPLANATION: 
Debates 

Alleged use of Railways Stationery 
by a private publishing house 
(by Prof. Madhu Dandavate) (IV-
8-7_7'1), 199-02. 

Penonal Explanation by Mln1ster 
(Shri Raj Narain) (VI--8-B_'17), 
43-48. 

PERASSANUR (KERALA): 
Train halt at Perassanur 

cm-28-6_77), 90-91. 
PESTICIDES: 

(Kerata) 

Import duty on Pesticldes (V-
.. 22-7_77), 196. 

N ames of the companjes manufae-
tlUing Petticide, (V-19-7-77), 98. 

Phoorel Pesticide (nI-2'1-8-77), 
141.42. 

Reduction lrl Prices of Pesticides 
(1II-28-8-77), 68..69. 

PETITION(S): 
Petitions received by MinJater of 

Home Aftairs (IV~_7-77), 130. 
Debate. 

Release of Political PrIsoners (II-
22-8-77), 206. 

PETRO_CHEMICALS. 
Complaints regarding increase in 

prices of Petro-chemicals (!v-
12-7_77), 45-47. 

Increase in hoardin,. and adultera-
tion of petroleum chemicals (11-
21_6-77), 94. 

PETRO-CHEMICAL COMPLEX: 
Construction of Bonaaiaaon Refinery 

and Petro-Chemical complex (II-
21.6-77), 82-83. 

Kerale plea for setting up Of a 
Petro-Chemical Complex (11-
21-6_77), 99. 
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PETRO_CHEMICAL 

Contd. 
COMPI..EX.-

Meeting with ch~ber' Of West 
Bengal on Petro-Chemical Comp-
lex at Haldia (V~7-77), It1. 

Petro-chemical complex at Barauni 
• Refinery (fi--21.6-77), 138-39. 
Petro-Chemical Complex at Haldia 

Cll-21-6_77), 142-
Plan to set up a Petro-Chemical 

Complex on the basis of Mathura 
Refinery (IV-12_7-77), 49-50. 

Setting up of Petro-Chemical comp-
lex at· Haldia (II-21_6-77). 122, 
(V-19-7-77), 18-26. 

PETRO_CHEMICAL PLANT(S): 
Setting up of Petro-Chemieal Planta 

at Baroda (II--21-6_77), 117. 
PETRO-CHEMICAL RAW MATE. 

RIAL: 
Decline in Prodction due to Non-

availallity of Petro_Chemical'Raw 
Material (Il-21-6-77), 84_85. 

PETROL PUMPS: 
Allotment of petrol pump, to Sche-

duled Castes (II-21-6..77), 136-37. 
PETROL TANKER. 

Burning of Goods Train and a Diesel 
Engine due to Fire in a Petrol 
Tanker (V-26-7_77), 84. 

PETROL TAX: 
Revenue from Goa, Daman and Diu 

in respect Of Petrol Tax (IV-
5-7.77), 58-59. 

PETROLEUM: 
Cost of production of Petrol and 

other Products (II-21-6_T'n, 118. 
Demand for increue in Dealers 

Commission on sale of Petrol 
(ll-21-6_77). 6~70. 

Extraction of Petroleum ~ Coal 
(V-27-7.77), 195-96. 

Import of Petroleum 1'V-2&-7_"77). 
141. 

Percentage of increase in price of 
Petrol (IV-12-7_77), 154. 

Petroleum Criais due to Strike by 
O&NGC and Koyali ReJnery 
Employees (IV-l 2·7_77) , 87-89. 
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PETROLEUM-<ontd. , 
Petroleum Produced and 

(IV-12-7_'7'7), 69-70. 
imported 

Production of Petrol. (IV-5-7-77>. 
128. 

Shortaae of petrol and diesel in 
hilly area. (Ill-28-6-77), 86, 

Shortfall in availability of Crude 
Oil (III-28-6-77), 114--16. 

PJIlTROLEUM PRODUCTS: 
Attainment of Self-Reliance in Pet-

-roleum Products (11-14-6-77). 
127. 

Difference between COSt of Produc-
tion and Sale of Petroleum Pro-
ducts (II-If-6.77), 164. 

[mports of Crude, Petroleum and 
Petroleum Products (V-I9-7-77), 

J'I-38. 
Requirements and productioD of 

petroleum products (lV-5-7-77), 
'18. 

Steps to reduce Conaumption of 
Petroleum Products < V-2fl-7.77) , 
f2.--f4. 

PFIZER COMPANY: 
I88ue of Show Cause Notice to Pfizer 

Company (11-14-6-77), 128-30. 
Lock-out by Pftser Limited (Bom-

bay) (V-2t-7-77), 99-100. 
DebAte. 

Reported Lock OUt by Pflzer Ltd. 
in ita Thana Plant (Under Rule 
377), (V-IS-7-77), 229-30. 

PHARMACEUTICALS: 
India's share in Sale of Pharma-

ceutical. allover the World (II-
14-6-'17), 59. 

PHARMACEUTICAL INJ)USTRY: 

Observations made by the Director 
of the Central Drug Research Inll-
titute (m--28-t1-7'1), -M-_. 

Problems faced by the Pharmaceu-
tical Industries, Bombay (V -26-
7-7'7), 61. 

Request by Pharmaceutical Industry 
to relax MRTP Act and F.E.P. A. 
(II-S '-6-77), 77-78. 

-----_._--.-
PHARMACISTS: 

Facilities to C.G.,H.S. Pharmacists 
(V-':"2S-7-77), 181-82. 

Pharmacists working at Luckno1t 
(Northern Railway) (III-27-8_ 
7';'), 65-66. 

PHENFORMIN ORUO: 
Effect of Phenformin drug on 

Healh (VI-l.8-77), 32-f8. 

PHENOL: 
Production of Napthalene and Phe-

nol by HSL (VI--4-S-77), 68-70. 
PHIl,JPS COMPANY (111-28-6-77), 

49~50. 

PHIZO, MR. Z. A.: 
Discussion with Mr. Z. A .. Phizo 

(IV-lS-7-77), 129-30. 
Meeting with Rebel Na.R Leader 

Mr. A. Z. Phizo (1I-15-8-'17), 142. 
PHOOREL PESTICIDE (Ill-27-6-

77), 141-42. 

PHOTO DIVISION UNIT: 
Import Of Automatic Machine PAKO 

by Photo Division Unit (VI-
3-8-77), 107-OS. 

Post of Director in Photo Divwon 
Unit (VI-3-S-77), 84. 

Preparation of Photos by Photo di-
vision during Emer.ency (V-a'J-
7-77), 103-04. 

Printing ot Photos for flelt-publicity 
of Indira Family bY Photo Divi-
sion Of Ministry of 1 & B <V-27-
7-77), 82-63. 

Private work done by Senior Offi-
cers ot Phdto ·Division Unit (VI-
3-8-77), 147-48. 

PH01'O FILMS FACTORY: 
Photo Films Factory in Private 

Sector (V-27-7-77), 182. 
PHYSICAL EDUCATION (IlI_4-

'7-7'1), 47-4&. 
AdmlIBion to Muter ~ Pb)'lical 

Education course in Lasmibal 
National College Of Physical 
Education, GwaUOr (In-2T-6-77), 
157-58. ---_ .. __ .. --_._._ ... _--



IUBJJ:CT urnn ~ss ----------- ._---
PHYSICAL EDUCATION-contd.. 

Financially Assisted Institutions for 
prom.&! Physical :Flducation 
(VI-I-S-77), 204. 

PICCAIDILLY HOTEL: 
Grant of L-IO Licence to Piccadilly 

Hotel (III-29-6_77), 106-07. 
PIG: 

Pie 81 Preserved animal (V-25-7-
77>, 181-82. 

PIG IRON: 
Andhra Pradesh Pig Iron Plan (VI-

4-8-77l, 216-17. 
Export of Pig Iron to China (V-

28-7-77), 137. 
PILGRIMS: 

Accommodation 
Kuahi Nagar 
101-02. 

PILOTS: 

for Pilgrims at 
(U.P.) (IV-8_7-77), 

Air India Pilots. (IV-I5-7-77), 65-
66. 

Indian Aircraft Rules (V-22-7_77), 
104. 

Memorandum from Indian Pilots' 
Guild (11-17-6-77), 30. 

Memorandum from 
Commercial Pilots 
<II-17.6-77), 207-08. 

Unemployed 
ASllOCiation 

Re-instatement of Dismissed Pilots 
(11-17-6-77), 85. 

Training up Of Pilots in Air India 
(VI-5-S.77), 151-53. 

Unemployed Pilots (11-17·6-77), 
187. 

Unemployed Trained Pilots in Bihar 
(VI-20-7_77>, 

PIPAVAV PORT: 
Cement industri.es near Pipavav 

Port (V-30-7-77), 157-3S. 
Development of a new Port at 

Pipavav (JI-22_6-77), 56-57. 

PIPELINE PROJECTS: 
Import of Pipes for New Pipeline 

Projects (lV-12-7-77), 120-21. 
Pipeline Project of Indian Oil 

Corporation (IV-5_7-77), 115-16. 

PIPRAHWA. 
Relics of Lord Buddha at Piprahwa 

aIld Ganwaria (III--4-7-77), 99-
100. 

PIRACY: 
Piracy by Foreign Ship Owners in 

connivance with Indian Shipping 
Agents (IV-13-7_77), 78-79. 

PLACES OF NATIONAL IM-
PORTANCE: 

Declaration of places 
with Gandhijiall 
National Importance 
77), 119. 

PLANS, FIVE YEAR: 

associated 
P"cee of 
(V-20-7-

Allocation for Education in FiYe 
Year Plan (I1I-27_6-77), 185 -86. 

Five Year Plan (11-22-6-77), 48-"'9. 
Plan Allocation for Development of 

Narrow Gawge Lines into Broad 
Gauge in Madhya Pradesh (IV-
12-7_77), 55. 

PLAN, FlFl'H: 
Abandoning of the Fertilizer Pro-

duction Programme under the 
Fifth Five Year Plan (1II-28-6-
77), 110. 

Allocations for Hilly and Backward 
Areall in Fifth Plan (II-IS-6-77), 
41. 

Allocation of Financial A8IIilltance 
to States in Fifth Five Year Plan 
(11-17-6-77), 54--58. 

Allocation to Karnataka for Fifth 
Plan Period (11-20-6-77), 50. 

Increaae in estimated cost Of irri-
gatiOn project VI-1-8-77), 186-
87. 

Major projects of Madhya Pradesh 
included in Fifth Five Year 
Plan (VI-l.8-77), 164. 

Opening of Post Offices, Sub-POIIt 
Offices during Fifth Five Year 
Plan in Madhya Pradesh (IV-l4-
7-77>, 57-58. 

Opening of New Hospitals in Cur-
rent Five Year Plan (V-28-7-77), 
151. 
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PLAN, FIFTH-contd. 
\ 

Revision of the Fifth Five Year 
Plan (II-II-6-77), 156-57. 

Revision of Fifth Five Year Plan 
fOr Farmers (III-27-6-77), 67. 

Shortage of Houses at the eve of 
Fifth Plan (III-27-6-77), 23-27. 

Use of Additional Irriaation Po-
tential (VI-1-8-77), 188. 

PLAN, SIXTH. 
Fonoulation Of Sixth Five Year 

PIta (V-27-7-77), 14&-50. 

PLANNING: 
Centralisation of Planning Processea 

(VI-3-8-77), 126-27. 
Changes in the Organieational Set 

of the Planning Bodies (Vl--3-8_ 
77), 117. 

Development Plan for .1halawar 
District in ~an (U-22-6-

77), 51-52. 

Introduction of District Planning 
(II-22_6-77), 164 .. 

Radieal chanp in. the Planning 
Process (D-22-6_77), '74-'75. 

PLANNING COMMISSION: 

Fonoulation Of new Plans to replace 
earlier Plans prepared by the 
Planning Commiuion (II-15-6-
77), 164-63, 

Inclusion of Central Min1sters in the 
Planning CammJaSion (IV-l 3_'7-
77), 219. 

Meetl.ng Of Various Departmenta to 
diSCUBB Investment Proposal (V-
27-7-77), 46. 

Windill.l up of Planning Commiuion 
(III--29--8-'1'1), 48-49. 

PLANT DISEASES: 
Research in Disease of Coconut (III 

-27-6-'17), 138-39. 
PLANT PROTECTION CHEMICALS: 

Reduction in Levies Gn Plant Pr0-
tection Chemicals (VI-I-8-7'1), 
97 •• -99. 

PLANTATION LABOUR ACT: . 
Functioning of Perhoke and Yah 

Takvar Tea Gardens (IV-8-7-77), 
96-98. 

PLANTATION WORKERS: 
Subsidised Housing Scheme for 

Plantation Workers (lV-ll.'1-77) 
66. ' 

PLASTIC CAPACITORS (V--rT-7-
77), 43-44. 

PLASTIC INDUSTRY: 
Raw Material for Plastic Manufac-

ture (11-21-6-7'1), 109-10. 
Scheme of Plaatlc Industry to pro· 

vide one million Jobs (V-26-7-
77), 73. 

POCHAMPAD PROJECT: 
Completion of Nagarjun Sagar and 

Pochampad Projects (VI-I-8-77), 
271-72. 

POLICE: 
Assistance to the widow of a Delhi 

Head Constable of a POlice (VI-
3-8-77), 91-93. 

Charges against an I.P.S. Oftlcer 
(IV~-7-77), 127. 

Conferring of Pollce Medal. (V-27-
7-77), 137-38. 

Detenus missing trom Police custod)o 
(1V-6.7-77), 159. . 

Duty Hours of Delhi Po~ Cons-
tables (VI-3-8-77), 66. 

Enquiry into complaints of Exces· 
ses by Police Officers and em· 
ployees (I1I-29-6-77), 88. 

F.I.R. Lodged with Sarai RohJlla 
Police Station, Delhi (IV--6-7-77). 
158. 

Holidays to Delhi Police Employees 
(VI-3-8-77), 168-89. 

I.P.S. Oft!cers retired in Bihar (IV-
6-7-77), 147. 

Murders and Polke ftring. in the 
COWltry (II-I5-6-77), 196. 

News item 'Pollee rough up News-
men at Sunder Case hearint' (V-
27-7-77), 134. ._----



POLICE:-Contd. 
Police officers in DeRli belongin. to 

Scheduled Castes (11-16-1-77), 
12-15, (VI-3-8-77), 67-68. 

Streamlining of Police Force (III-
29-6-77), 132.. 

Teacher Tortured in Kingsway 
Camp Police Station Delhi (VI-
3-8-77), 84-83. 

Training Course for Senior Police 
Officers (II-I5-6-77), 133. 

Introduction of Police CommJaaioner 
System in !Delhi (St.) (VI-8-8-
77), 50-51. 

Reported death of some persons in 
Bihar as a result of poll clasheJ 
and police firing on 10th June, 
1977, (St.) (II-13-8-77), 246-47. 

Reported POliCe tiring on workers 0'1 
Delhi, Rajhara mines of Bhilai 
Steel Plant (C.A.) (1lI-14-8-77), 
212-17. 

POLIO VACC1~.E: 
Shortage of Polio Vaccine (VI-4-8-

77), 110-11. 

POLIONYELITIS; 
Measures for preventing poliomye-

litis (VI--4-7-77), 55. 
POLITICAL AMBASSADORS (lV-

14-7-77), 136-37. 
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POLITICAL PARTIES: -Contu. 

Broadcasts and telecasts by Political 
partie. for Aaembly Elections (II 
-22-6-77), 19-23. 

Broadcaat by Opposition parties OD 
Radio (V-27-7-77), 208-09. 

Bungalows allotted to Political par-
ties in New Delhi (VI-1-8-77), 
136-38. 

High priced advertisements in sou-
venirs of political parties (U-14-
6-77), 156-57. 

Investigation into advertisements in 
Souvenir. of PolitU:al Parties (II 
-14-6-77), 157. 

Residential Accommodation for staJf 
of Parliamentary Parties (1I-20. 
6-77), 115. 

Souvenirs Publiahed by a Political 
Party (II-14-6-77), 68. 

POLITICAL PRISONERS: 
Alleged confessions of .lon-existant 

conspiracies from political priso-
ners (IV-13-7-77), 102-03. 

I.P.S. officers involved in torturing 
political prisoners (VI-3-8-77), 
185. 

Naxalites and political l)risoners in 
Bihar (II-22-6-77), 82. 

Release of political Prisoners (II-
15-6-"17), 158-60. 

Torture of Political Prisoners in 
POLITICAL DETENUS; Jails (0-15-6-77), 88. 

Withdrawal of cases against political 
Relation of political detenu5 rernov- prisoners (IV -6-7 -77), 68. 

ed from service (V-28-7 -77), 107. Debate 
POLITICAL LEADERS; Petition re: Release of Political 

Prisoners (II-22-6-77), 204. Bugging of Telephones and opening 
of Mail of Political Leaders (II- POLITICAL SUFFERERS: 
22-6-77), 87. Amount spent on payment of pen-

sion to political sufferers. (01_ 
POLITICAL UTERATURE: 29-6-77), 169. 

Export of Political Literature (V- Grant of Pension to Political Suffe-
27-7-77), 217-18. rers. (I1I-29-6-77), 170. 

POLITICAL ORGANISATIONS: POLITICS: 
Alleged Politics in Sports and Athe-

Organtsations of political nature letics Activities (VI-I-S-77). 60-
(V--20-7-77), 195-96. 61. 

POLITICAL PARTIES; POLITICIANS: 
Allotment of Time for Speeches by Watch On politic~ ordered by 

Ruling and Opposition Parties on erstwtUle Prime Minister. (In-
AIR and T.V. (II1-29-6-77), 114. 29-6-77), 68-69. 

--~~==~~~~----~------------- ----------------



POLL CLASHES: 

\ 
Reported death 01. some Persona in 

Bihar as a result 01. poll clashes 
and police firing on 10th June, 
1977. (St) (11-13-6-77), 245-47. 

POLLUTION: 
Complaints regarding pollution. 

(III-22-6-77), 152-53. 
Diseases due to pollution in Visa.. 

khapatnam (V. 21-7-77), 31-32. 

POLYESTER USERS ASSOCIATION: 
~emorand\Dll submitted by Polyester 

Users Association 01. India (IV-
8-7-77), 77-78. 

PONG DAM: 
Oustees of Pong Dam. 

(VI-3-8-77), 68. 
PONTOON BRIDGE: 

Pontoon Bridge near Shanti Van 
(I1I-27_6-77), 171_72. 

POOR PEOPLE: 
Craft Centres for poor women and 

children. (VI-1-8-77), 182·83. 
Housing Scheme for poor in Guja-

rat (II1-4-7-77), 11-1'1. 
Loan Scheme for Poor. (11-17-6-77) 

2f2-48. 
Loans by Nationalised Banks to Poor 

(I1T---8-7-77) , 162-63. 
POPULATION: 

India Population Project (V-28-7-
1977), 16-22. 

India Population Project Scheme 
(VI-4·8-77), 48. 

Population Growth Rate. (nl-
23-6-77), 68-69. 

POPULATION CONTROL: 

Measures to check Population Ex-
plosion. (11-16-6-77), 41. 

Success achieved in control of 
Population Growth. (11-16-6-77), 
223. 

Targets and achievements in sted-
lisation operations (IV-14-7-77), 
74. 

Voluntary Sterilisation (IV-I4-7-
77), 69-70. 

PORBANDAR: 
Porbandar Auto-Exchange (V-28-7-

77), 76. 
Porbandar Port in Gujarat-(V_ .' 

27-7.77), 190-91. 

PORT(S): 
Berthing Masters in Bombay P011 

(IV-6-7-77), 131. 
Cargo Cooperatives in Major Pon.. 

(VI-3-8-77), 202. 
Development of Major Ports. (lV-

13-7-77), 70---72. 
Development of a new at Pipavav. 

(11-22",6-77), 56-57. 
Small Ports on Western Coast (IV-

6-7-77), "'-
Working hours of Berth Masters in 

Calcutta Port (lV-6-7-77), J81. 

Works Committee in Major Ports. 
(111--29-6-77), 128-29 

PORT BLAIR: 
• 

Airport at Port Blair (VI~7-77), 
62-63. 

Port Blair Radio Station (IV-
6·7-77), 101. 

Tamil -Medium Higher/High School 
at Port Blair (In--4-7-7'1), 82-

PORT TRUST: 

Labour Trustees of the POrt· TruA 
(III-29..6-77), 82. 

PORT WORKERS: 

Port and 'Dock W.orkers in Visakha-
patnam Port (Iv-13-7-77), 166. 

Reaction of Port and Dock workers 
and recommendations of the wa" 
revision committee. (V-20-7-'17>, 
117. 

Strike notice by Port workers. (V-
20-7-77), 1l5~16. 

Talks with Port and Dock worken 
for increase in wages. (V-20-7-77 
116-17. 

Wage Revision Committee for Pori 
and Dock Workers. (UI--:Z9-8-77). 
129-80. 



SUBJECT INDEX 

PORTERS ·COOPERATIVE LABOUR 
CONTRACT SOCIETY LTD. 
Contracts awarded to Porters Co. 

operative Labour Contract S~ 
ciety Limited, Allahabad and 
in Delhi Division (VI-2-8-77), 
72-74. 

PORTUGAL: 

Political Treaties with France and 
Portugal in respect of Pondicher-
ry, Goa, Daman and Diu. (III-
30-6-77), 120-2l. 

Settlement of Claims against Por. 
tuguese Government (IV-7-7-
77), 50-51. 

Strengthening of Relations with 
Spain and Portugal (VI-4-8-77), 
51-53. 

POSTERS: 

DIsplay of 'Welcome to Maharash· 
tra' Posters at Belgaum Airport 
(IV-15-7-77), 19-27. 

POSTS AND TELEGRAPHS: 

All'Ocation for Development of P&T 
facilities in Backward Districts 
(VI-4-8-77), 53-54. 

Allotment of Land to P&T Depart-
ment, Dhanbad (IV-7-7-77), 123. 

Building for P&T and Telephone 
Department in Junagarh, Rajkot 
and J amnagar Districts, Gujarat 
(VI-4-8-77), 97-100. 

Compulsorily retired officers of P&T 
Andhra Circle (II-16-6-77), 184. 

Complaints regarding Missing Mo-
ney Orders (V-21-7-77), 141-42. 

Construction of P & T Building at 
Sewagram (II-16-6-77), 43. 

Cross B~ Exchange Equipment for 
P & Department (V-21-7-77), U5lS-

56. 
Dellvery Of Mails in Villaies (lJ,-

16-6-77), 176. 
Discrimination with certain catego-

ries of employees of P & T Depart-
ment In the matter of Holidays 
etc. (11-106-6-77), 220 . 

. ' -----------_. -----

POSTS AND TELEGRAPHS-Contci. 

.. 

Extension of Postal Services in Ru-
ral Areas of Rajasthan (II-I6-6-
77), 122. 

Extra Departmental Staff of P & T 
(111--23-6-77), 38-39. 

Extra Departmental Workers 1D 
P & T Department (III-30-6-77). 
87-88. 

Filling up posts of Postal Superin-
tendent Services (IV-7-7-77), 13'1.. 

Filling of the Posts and Pastal 
Superintendent Services from 
Departmental Services (IV-7_7. 
77) , 135-36. 

Head Post Oftlce bui1di~ at leha}. 
karanji, Maharashtra (VI--4-IJ.-
77). 137-38. 

Inability of Delhi Telephones ')e.. 
partment to carry on maintenance 
work of underground cables due 
of paucity Of Funds (VI-4-8·77). 
252. 

IncreaSe in Rates and Securities 1JL 
telephone aDd other P & T Depart-
ments (II--I6-6-77), 160. 

Inquiry against S.P.Os. Kalpa (Il-
16-6-77), 207. 

Installation of Letter Boxes in viL 
lages (III-23-6-77). 32. 

Instant registration bookin, system 
(VI--4-8-77). 128. 

Losses in Posts and Telegraphs :')eo 
partment (VI--4~77), 11-19. 

Microwave Equipments for P & T 
Department (V-21-7-77). 154-55. 

MissIng Money Orders (V-21-7-77), 
140. 

Night Airmail FacUlty (m-1-7· 
77), 144. 

Opening of a Post Office near D.D.A. 
Flats at Hari Nagar, New Delhl, 
(II-16-6-77), 51. 

Openlnr of P & T Circle at Simla 
(VI--4-8-77), 191. 



260 8~a.n:c:T DlJ)IX 

----------------POSTS AND TELJ:GRAPHS-Contd. 

Opening of Posts and 'l:ele,raphs 
Head Poat Office in KankroU city, 
Rajasthan (V-28-7-77), 129-30. 

Opening Of Posts and Telegraphs 
OfDce (VL--4-8-77), 158-59. 

Openinl of Post OtBcel, Telephones 
and Teleiraph Ot'ftces in Himachal 
Pradesh (Il-16-6-77), 196. 

Opening of SUb-POlt Oftlces in Block 
Headquarters in District Katihar, 
Bihar (II-16-6-77), 107. 

Payment of Dues to Pensioners of 
Posts & Telegraphs (II-24·6-77), 
61-62. 

Posts and Telel1'apbs Omces in Kar-
nataka (III-23-6-77), til. 

Posts and Telegraphs and Telephone 
faciUties to Villa,es (IlI-23-6·17) 
117-19. 

Postal Services to Villaies (III-23-
6-77), 89-90. 

Promotion from Junior EnJineer to 
TES '(;roup B and Quota for SC 
md ST in P & T Department (VI 
--4-8-77), 102·03. 

Proposal by Khargone District Ad-
visory Committee of M.P. for 
openlnl Post Oft\ces (II-16-6-77), 
53. 

Quota tor Scheduled Cutes and 
Scheduled Tribes Emp1oy... In 
Department. of P & T and Tele-
phones (II-18-8-77), 47. 

Reducing the worldn, hours of 
Watchmen of Telecommunications 
(II-1S-6-77), 99. 

Reduction in supply order for manu-
facturing of postal seals (II-IS-
6-77), 72. 

Regularization of Casual Employees 
of P & T (II-18-6-77), 226. 

Represfttation from All India PlcT 
aDd central Government Pension-
en' Association (V-22-7·77), 130-
31. 

POSTS AND TELEGRAPH&-Con,d. 

Representations received from Com-
pulsorily Retired, Employees of P & 
T Depajl"tment (IU-3~77)~ 69- " 
80. 

Restoration of 'Re-alignment Sche-
me' in P & T (Il-16-S-77), 82. 

Scheme of A:ivertisement on Postal 
Stationery (VI--4-8-77), 59. 

Shortage of Stores in North East-
ern Circle (IV-7-7-'1'1), 121. 

Small Saving Accounts at Post 
Offices (IV-15-7-77), 147-48. 

Stamping of Letters at Destination 
POIt Offices (VI--4-8-77), 237. 

Telegraph and Public Call Offices 
facilities in villages of Ratnagirl 
Distt., Maharashtra (VI--4-8-77). 
146-47. 

Telegraph and Public Can Omcea 
in Villages of Colaba District of 
Maharashtra (VI--4-8-77). Ita. 

Telegraph and Telephone Facilities 
in villages of M. P. having Popu-
lation of more than 5 thousand 
(VI---4-8-7'7), 6-11. 

Workers' Participation in Manage-
ment of P I: T Services (VI-
4-8-77). 60. 

DebtLte. 
Some polley UPecta. relatinc to 

Postal and Telecommunication 
Services (St.) (VI-8-8-7'1), 36-
41. 

POSTS AND TELEGRAPHS EM-
PLOYEES: 

Alleged misuse of Telephones ins-
talled at Oftlcers' residences 
(V-21-7-77). 47-48. 

Amendment of Service Rules Re: 
Service Conditions of Employees 
of P. I: T. Department (V-
28-7-';'7), 44-45. 

Appointment of Telepone Opera-
tort in Delhi (V'I--4-8-77). 
200-01. 

'. " 



P&T Employeea-contd. 
Class IV P & T employees of U.P. 

Circle (V-21-7-77), 131-32. 
.. Compulsory Retirement of P & T 

Eml'loyees of Maharashtra (LV-
14-7-77), 52-53. 

ConJtruotiDn Compensatory Al-
lowance to Postal Employees of 
MaUlen Dam (III-I-7-77), 71-
72. 

Creation of Posts of Postm"!n and. 
Class IV employees in P & T 
(II-J6-6-77) , 94. 

Demand of organisation of casual 
and part time staft' of P • '1' 
Department (III-23-6-77), 1150. 

Enquiry in allegation against P.M.G. 
West Bengal Circle, Calcutta 
(11-16-6-77), 87. 

House rent allowance to employees 
of Posts and Telegraphs workinl 
in Bokaro Steel Cit.y-B (lV-
15-7-77), 61-62. 

House rent allowance to Postal 
F.mp!c·yees stationed in Jorapo-
khar (JII-24-6-77), 66-67. 

House unt allowance to Postal 
Employees working in District 
Branch, Giridih, Bihar (IV-15-
7-77), 106-07. 

Housing and medical facilities to 
P &: T employees of Gujarat 
(V-21-7-77), 135-36. 

IncreasE.' in cycle allowance to 
Postmen (V-21-7-77), 7'-71S. 

Misuse of STD Facilities to P&T 
Officers (V-21-7-77), 111-12. 

Medical and Housing FacUities to 
P & T emplOYees of Assam (V-
21-7-77), 142-43. 

!Payment of Bonus to Po~l Em-
ployees working in Savings Banks 
(V-21-7-77), 147. 

Payment Of project allowance to 
P &: T Employees serving in 
Koyna Project Area, Maharashtra 
(IV-15-7-77), 118-19. 

Payment to Houle Bent Allowance 
to Employees of Post oftlces in 
Karkend (Bihar) (U-17-6-7'1), 
93-84. 
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P&T Employees-contd. 
Posting of General Manager Tele-

phones (V-28-7-77), 111. 

Reinstating dismissed employees of 
P &: T Department (I1-16-6-77), 
93. 

Residential Accommodation to 
P &: T Employees, Dhanbad 
(IV-7-7-77), 62·63. 

Residential Quarters for P&T Em-
ployees in Bihar (V-28-7-77), 
168. 

Residential quarters to P &: T Em-
ployees in Andhra Circle (III--
30-6-77), 44. 

Retirement age of Officers of TeJe-
phone and Telegraph Engineering 
Service (V-21-7-77), 114-15. 

Selection of Post Masters Group 
'B' (IV-7-7-77), 136-37. 

Welfare Scheme for P &: T EmpJo-
yees of Keraia -Circle (I11-23-6-
17), 81. 

Workers' Participation in Manale-
ment of P &: T Services (VI-
4-8-77), 60. 

POSTs AND TELEGRAPHS ITEMS: 
Increase in prices of various P &: T 

items (I11-30-6-77), 66-67. 

POST OFFICES: 
Ban on opening of Branch Post 

Oftlces in Rural Areas (IV-
7-7-77), 55-56. 

Ban on opening Branch P.O •. iJl 
Rural areas (VI-4-8-77), 217. 

Barabazar Post Office, Shilo", 
(VI-4.8-77), 235. 

Benefits to Extra Department 
Agents (V-21-7-77), 132-33. 

Branch Post Offices In Birbhum 
(V--21-7-77) I 169-70. 

BuUdtng of Depoli Post Oftlce 
Bulld.ing (V-28-7·77), 116_17. 

Building of Hamai Post Oftlce in 

trict (V-28-7-77), 70. 
I 

Depoli Taluka in Batnagiri Dis-

Construction of Building for Post 
Oftlce at Batnagirl in Maharuh-
tra (IV-14-1-77), 55-56. -.......;---



SOBJECT INDEX 

POST OFFICES-Contd. 

Construction of Head Pos,.t Office 
Building at Keonjhargarh (V-
21-7-77), 162. 

Extra-Departmental Post Offices In 
West Bengal (V-21-7-77), 90-
91. 

Functioning of Post Offices without 
Telegraph and Telephone facili-
ties (IV-14-7-77), 131. 

Incidents of Theft and Looting in 
Post Offices (lV-7-7-77), 103-
04 

M.obil~ Post Offices (IV-14-7-'17), 
64. 

New Posts and Telegraph Offices in 
Madhya Pradesh (V-21-7-77), 
117-18. 

Opening a Post and Telegraph 
Head Post Office in KankroIi City, 
Rajasthan (V-28-7-77), 129. 

Opening of Branch pl)st Offices and 
Public Call Offtces in Rural Areas 
(IV-7-7-77), 112-14. 

Opening of Divisional Posts and 
Tclem-aphs Office at Madhubanl 
(V-21-7-77), 89-90. 

Opening of Mobile Post Offices in 
Rural Areas (IV-7-7-7'1), 52. 

Opening of Post and Telegraph and 
Telephone Offices in RUral Areas 
(IV-14-7-77), 106-07. 

Opening of Post and Telegraph 
Office in Shobharpur. Hoshanga-
bad District, Madhya Pradesh 
(IV-14-7-77). 6S. 

Opening of post officea and Tele-
phone Centres in Bihar (lV-I4-
7-77), 72. 

Opening of Post Office at Himayun-
pur (VI-4-B_77), 139-40. 

Opening of Post Offices in Andhra 
Pradp.sh (V-21-'1-'1'1). 71. 

Opening of Ptlst office. in Assam 
(UI-23-6-'1'1), 181-38. 

Opening Post Offices in Bihar (VI-
4-8-'1'1), 168. 

POST OFFICES-Contd. 
Opening of Post Offices in Karna-

taka (IV-7-7-77). 82-84. 

Opening of Post Offices in Manihari 
Block In KBtihar District of Bihar 
(III-23-6-77), 146-47. 

Opening of Post Offices in Orissa 
(V-21-'1-7'1), 118. 

Opening of Pc..st Offices in Villages 
(V-28-7-77), 49-SO. 

Opening of Sub-Post Office in 
Abadpur, Bihar (III-23-6·77), 

50-51. 

Opening Of Post Offices, Sub-Post 
Officses during Fifth Five Year 
Plan in Madhya Pradesh (IV-
14-7-77), 57-58. 

Plans to provide Post Office in 
every village (11-16-6-77). 112. 

Post OfficeslBranch Post Offices I 
Public Call Offices/Telephone ex-
changes in States (V-21-7-7'1), 
51-52. 

Post Offices Building of Nawagarb. 
Dhanbad (IV-7-7-'17), 94-95. 

Post Office in Madhya PradeSh (V-
21-7-77), 87-88. 

Post Offices in M.P. having Savings 
Scheme and other facilities (VI-
4-8-77), 206-07. 

Post Offices in remote areas (III-
23-6-'17), 122-23. 

Post Offices in Rural Areas (V-
21-7-77), 158. 

Post Offices in the Country (IV-
14-7-7'1), 39. 

Post Offices in Katihar District (VI 
---4-8-77), 169-'10. 

Ptlst Offices in Urban and Rural 
Areas of the country (lV-14-7-
77), 109. 

Post offices in U.P. (1II-23-6-77). 
150-51. 

Post Offices to every village of Bihar 
(V-21-7-77), 47. 

Proposal fOr shifting sub-Post omce 
from Kiri Buru (V-21-7-77). 87. 

------~--------------
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POST OFFICES-Contd. 
P.CO. at Post Office ot Daulatpur 

Simeri (Bihar Area) Patna Dis-
trict (VI-4-B-77), 212-15. 

Rates of interest in post tlffice sav-
ing banks (lV-15-7-77), 73. 

Ratio of post offices and population 
(I1I-30-6-77), 117-1B. 

Representation for upgrading the 
Post Office in Junagarh (VI--4-8-
77), 166-67. 

Scheme for opening of Telephone 
Exchange and Post Offices 1n Tri-
bal Areas (V-2B-7-77), 84-88. 

Shilkmg GPO (VI-4-8-77). 136-37. 
Small saving Accounts at Post Offi-

ces (IV-15-7-77), 147-4B. 
Stamping of Letters at Destination 

Post Offices (VI-4-B-77), 237. 

Target for opening Post Offices/Sub 
Post Offices in Bihar (V-21-7-77), 
74. 

Upgradation of Branch Post Offices 
in U.P. (IV-7-7-77), 88. 

POSTAL LIFE INSURANCE: 
Reconciliation of Missing credits of 

P.L.!. (I1I-23-6-77), 43-44. 

POSTAL SERVICES: 
Night Airmail Service· (IV-14-7-

77), 49. 

.- Postal Facilities in Rural all4 Adi-
vasi Areas in Orissa (IV-I4-7-
77). 147. 

Postal Facilities to villages of Tamil 
Nadu (VI-4-B-77), 234. 

Priority to Postal and Telecommuni-
cations Facility in OrisSa (IV-l4-
7.77), 54. 

Telegraph Facilities in Parnisama, 
Sub Post Office, Bhagalpur (IV-
14-7-77). 71. 

POSTAL STATIONERY: 

Increase in Rates of Postal station-
ery and Telephone. (IV-7·'1-77), 
10'1. 

POSTAL STATIONERY-Contd. 
Issue of Postal stamps jn horrour of 

Shri Barat Chandra Bose (III-
23-6-77), B3. 

Issue of Postal Stamps in Honour 
of Shri Sri Prakash and Dr. 
Ramdhari Singh 'Dinkar' (m-
23-6-77), 32-33. 

POTATOES: 

Export of Onions, Pato~s and 
thUs. (1I---17·6-77), 131-32. 

New Variety for Pot9to and Pulses 
(11---20-6-'17), 19B-99. 

Potato Seed Centre At Thall, 
Tamilnadu (V---25-7-77), 135. 

POULTRY FARMING: 
Enquiry into import ot Chicks 

(IV-15-7-77), 112·13. 

Export and 
Poultry 
129-SU. 

import of PUreline 
Stock (V-22-7.77), 

Debate, 
Rural Poor (BAH DIS) (V-

21-7-77), 291---304. 

POVERTY: 

People living below poverty line 
in Himachal Pradesh (V-27-7-
77), 197-19B. 

Percentage of people living below 
Poverty Line (n-22-6-77). 
12B-29. 

Poverty conditions J.n the country 
(III-29-6-77), 65-66. 

POWER: 

Augmentation of power generation 
(IV-13-'1-77>, '15-'16. 

Brahmaputra W9ters for generating 
electricity (ID-29-6-77), 159. 

Checks on Power Consumption due 
to increase in Oil Price. (V-
27-7-77), 227-28. 

Coat of Power Gene .. at!on eV-
20-7-77), 64. 



POWER: 
Damage to Bad&rPUc' Thennal Po-

wer Station (11-15-8-77), 78. 
Deterioration in Maintenance, of 

Power HoURS (V~7-7-77), 
117-18. 

meet of Power shortage in Guja-
rat on industrial production 
(V-20-7-77), 83. 

Effect of Power Shortage in Tamil 
Nadu Industries (II-I5-8--77), 
195. 

Effect of power Shortage on Agri-
culture (IV-6-7-77), 132. 

Effec...>t on: Agricultural Produotion 
due to increaSe in cost of Power 
(V-27-7-77), 135-36. 

Export of Indian Power 
menta for Malaysi:: 
22-7-77), 132-33. 

Equip-
(V-

Fall in industrial production due 
to power shortage (II-22-6-77), 
130. 

Formation of a National Power 
Grid (U-15-6-77), 42. 

Importing of power Generating 
Equipment (VI-3-8-77), 195. 

Loss of llIdustrial production due 
to power crisis (1II-29-6-77), 
125. 

New Projects for Power Genera-
tion (11-22-6-77), 13-14. 

Pending Power Projects in Maha-
rashtra (V-20-7-77), 42-44. 

Power Consumption (IV-6-7-77), 
71. 

Power Crisis in Delhi (D-
15-6-77), 81-82.-

Power Generation scheme, in 
States with ,good Hydro-Poten-l 
tial (VI-3.8-77), 193_ 

Power Projects in Gujarat (lV-
13-7-77), 177-78. 

Power Projects in Maharuhtra 
(I1I-29-6-77), 135-36. 

Power shortage in Rajasthan (VI-
3-8-77), 193-94. 

Power Shorta.e in U.P. (D-I5-8-
77), 33-34. 

POWER-ContcL. 
Power Requirement of Bihar (ll-

22--6-77), M. 
Power shortage in Durgapur Alloy 

Steel Plant (VI---4-8-77). 155-56. 

Power shortage J.n Gujarat (lV-
13-7-77), 162-63. 

Power shortage in the country 
(11-15-6-77 ) , 130-4a. 
(IV-6-7-77). 116. 

Production of Power throulh Ato-
mic Energy (U-15-6-7'1), 
112-13. 

Purchasing of Power from KeraI8 
by Andhra Pradesh Electricity 
Board (V-27-7-77), 206. 

Requirement of Power for Delhi 
and Adjoinini Industrial Com-
plexes in Haryana (V-27-7-77), 
2lK-05. 

Riband Power Project (IV-
13-7-77), 173-74. 

Setting up of Captive Power 
Plants (IV-12-7-77.), 119-20. 

Shortage of Energy in the country 
(IV---6-'l-77), 78. 

Shortage of power in Karnataka 
(LI-22-ti-'17), 181-82. 

Target of Installed Power Genera-
tion Capacity (11-22-6-77), 71. 

See also "ELECTRICITY"_ 
POWER TILLERS (m-27-6-77), 

11-18. 

Assistance to Companies for Manu-
facturing Power Tillers (lV-

6-7-77), 141. 
Manufadure of Power Tillers in 

Collaboration with Japanese 
Company (II-22-6-77), 38. 

Price of Power tiller (II -115-6-77). 
201-84-

Use of Power Tiller (VI-I-8-77). 
236-37. 



. .POWERLOOM INDUSTRY: 
Development of power loom indus-

try (IV-I5-7-77), 91-92. 
Excise Duty on Handlooma and 

Powerloom Cloth (IV-29-7-77), 
116--20. 

POWERLOOMS: 

Loss of Revenue. to Government 
dUe to Unauthorised PowerloODll 
fVI-29-7-77) r 244-45. 

Powerloom Factories (VI-29-7-77), 
125-26. 

Pawerlooms Sealed by Central Ex-
cise Authorities (IV---8-7-77), 185. 

Prohibition for the production of 
coloured sarees on powerlooms 
(III--24-6-77). 199-200. 

Representation for extendine date 
of Production of Permission of 
Textile Commissioner in case of 
Powerlooms. (IlV---8-7-77), 103. 

Representation reo grievances of 
Powerloom Industry in Bhiwan-
di (VI.-29-7-77), 25S-56. 

Revitalisation of powerloom indus-
try (1I-17-6-'1'1), 239. 

Single National Authority for 
Power Generation and Distribu-
tion (II-lS-6-77), 66-67. 

Super Thermal Power Stations 
(1l-15-6-77), 37-38. 

Unauthorised Powerlooms (IV-
8-7_77), 60. 

Unexported Powerloom Cloth 
(Vl-29-7-77), 243-44. 

PRACHEEN KATHPUTLI SANGH: 

Financial Assistance to Pracheen 
Kathputli Sangh (LV--H-'1-'1'1), 
12'1. 

Representation On 
cheen Kathputli 
1-8-77), 180-81. 

behalf of Pra-
Sangh (VI-

PRE-FABRICATED HOUSES: 

Standardised Plan for Housing 
(III---27-6-77), 193. 

PREMCHAND JUTE MILL: 
Lock out declared by Premche.n4 

Jute Mill in West Bengal (It-
17-6-'17), 191-92. 

Steps to take over 
Jute Mill, Hawrah 
173-74. 

Premchand 
(IV--8-7-'77), 

Suspension of Trade Union Lea-
ders in Premchand Jute Mill 
CIV-8-7-77) . 

PRESIDENT: 
Allotment of seat to the Leader of 

the Opposition in the Swearing 
in Ceremony of the President 
(Matter Under 37'1) (V-
26-7-'17), 217. 

PRESIDENT RULE: 
DecisiOn taken in Nine stat. be-

fore imposition of President 
Rule (11-22-6-77), 141-42. 

PRESS COUNCIL: 
Reviving of Press Council (V-

27-7-77), 187-B8. 

PRESS CORRESPOND!;NTS: 
Accommodation to the Accrediated 

Correspondents (l!1I--27-6-77), 
161-62. 

Press Correspondents taken to Cal-
cutta during:May, 19'77 
<VI-2-B-'1'1), lZ4-26. 

Restoring of Accreditation of 
Correspondents during Emer-
gency (11-22-6-'17), 121-22. 

PRESs COUNCIL: 
Reviving of Press Council (0-

22-6-'17), 72. 
Verdict of Press Council in B.G. 

Verghese Case (IV-IB-'1-77). 
199. 

PRICE (S): 

A vailabiIity and price of cliaratta 
and other consumer goods (UI-
24-6-'77), 91-91 

Cement Price Policy (IV-
13-7-77), 161. 

Cost ot Living Index (IV-
8-7-77), 152-53. --------.------.-------
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PRICE(S): Contd. 

Crushing capacity sugarcane crush-
ed, recovery and sugarcane 
price (VI-1-8-77), 71. 

Dicision of industrialists not to 
increase the prices of products 
(IV-15-7-77), 73-76. 

Decline in the prices of Vanaspati 
Ghee and other essenti91 com-
modities after assurance by 
Traders (lV-8-7-77), 5&-56. 

Delay in announcing the Revised 
Price of Rubber (V-22-7-77), 
2J3. 

Demands far increase in Prices of 
Opium (IlI-1-7-77), 75-76. 

Demand to releaSe stocks of food-
grains to bring down prices 
(11-20-6-77), 182. 

Disparity in the prices of Raw 
Cotton (IV-8-7-'17), 143-'4. 

Estimated OverprodUctiOn of Natu-
ral Rubber (IV-B-7-77) 61 , . 

Exports and prices Of sugar (In-
4-7-77), 140-44. 

Fair Price to Farmers for Whe.Bt 
(11-20-6-77), 166-67. 

Fixing the Prices of Essential 
Drugs (III~28-6-77), 68. 

Impact of Freezing of Prices on 
Price Index (m-I-7-77), 20-24. 

Increase in prices of wheat and 
rice (VI-1-8-77), 191-92. 

Increase in Steel Prices (VI-
4-8-77), 103. 

Integrated Textile Policy (V-
22-7-7'1), 188-89. 

Policy on wages, prices and in-
come (IIl--30-6-77), 75. 

Pre-Budget increase in prices of 
items taxed in the Budget (IV-
8-7-77), 99-100. 

Price Freeze (nI-I-7-77), 44-4ft 

PRICE(S): Contd. 

Prices of agriculture produce 
(lI-13-6-77), 156--58. 

Prices of cereals, pulses and oil-
seeds (V-25-7-77), 223-24. 

PriCe of Corrug'ated IrOn Sheets 
(V-28-7-77), 89. 

Price of Electric Motors (lV-
13-7-77), 210 ·11. 

Price of Fertilizers (III-4-7-'1'1). 
95-98. 

Prices Of Jute, Tobacco, 
Cottan and Groundnut 
1-8-77),. 1~8. 

Coconut, 
(VI-

PriCe of NBC Steel Balls (In-
29-6-77), 69. 

PriCe of wrist watches (V-20-7-
77), 170. 

Proposals given by Government 
to Idustriallsts to keep the 
prices down (VI-5-8-77), 69-70. 

Purchasing power of Rupee (IV-
15-7-77), 104-05. 

Reduction in the price of Coarse 
(III-28-6-77), 68-69. 

Reduction in the price of Coarse 
Cloth (V-22-7-77), 199-200. 

Reduction of Prices (VI-
5-8-77), 211-12. 

Remunerative Price 
and Jaggery 
124-25. 

for Sugarcane 
(III-27-6-77), 

Remunerative Prices to Growers 
of Cash Crops (IlI-4-'1-77). 
54-55. 

Rise in Commodities' Prices (n-
17-6-77), 156-57. 

Rise in Prices (III-24-6-77). 
123-25. 

Rise in prices in Delhi (11-: 
17-6-77), 209-10. 

Rile in price of Charcoal due to 
export (V-22-7-77), 123-24. 

RiSe in price of Transformer Oil 
(VI-2-8-77), 98-99. 
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PRICE IND:B:X-Contd. 
Rise in the Prices of OnioD (V--

22-7-77), 85. 

Rise in the prices of Staple Dyes and 
Chemicals tIV-15-7-77), 83-84. 

Rise in the price of Vanaspati Ghee 
(IV-8_7-77), 39:-41. 

PRICE: 
Rise in the prices of vegetables (11-

17-6-77), 193-94. 
Rise in the price of Yam (IV-

15-7-77), 62"-64. 

Shortage of Sugar (VI-I-8-77), 81-
82. 

Steel Price (VI-4-8-77), l15-16. 

Steps taken to clear off the Surplus 
Rubber (V-22-7-77), 178-79. 

Support price for Raw Jute (V-
22-7-77), 52.· 

Survey in Delhi to ascertain the pri-
ces of Essential Commodities (V-
22-7-77), 67-68. 

Uniform Price of Fertilisers (III-
27-6-77), 72. 

Voluntary Ceiling on Prices of Raw 
Cotton (III-'1-7-77), 1-9. 

Withdrawal of price_tag! order in 
Delhi (1II-1-7-77), 113. 

Debates 
Continuing Price Rise (M) (Vl-

5-8-77), 283-330. 
~ Demonstration in front of the Prime 

. Minister's House on Soarina Prices 
(Under rule 377) (VI-29-7-77), 
296-99. 

Rise in prices of Essential commo-
dities (IV-13-7-77)\ 391-416. 

PRICE INDEX: 

Committee on calculation of Price 
Index (III-30-6-77), ~ 

Cost of PriCe Index (I1I-23-6-77), 
134-35 

Impact of Freezing of Prices on Price 
Index (UI-I-7.7'1). 2o-2~ 

Manipulation in Consumers price in-
dex during Emergency (IU-
30-6-77), 62. 

PRICE INDEX-Contd. 
Price Index and Real Wage (IV-

14-7 _77), 80-81. 
Rise in Price Index (Ill-I-7-77), 134. 
Rise in Wholesale prices index (II-· 

17-6-77), 131-32. 
Wholesale price Index (11-17-6-77)', 

217. 

PRICING POLICY: 
Stable Taxation and Pricini Policy 

(III-1-7.77), 61. 
Review of Price pollcy in regard to 

SUgar Industry (III-·27-6-77), 95. 
PRIMARY EDUCATION (III-

27-6-77), 156. 

PRIMARY SCHOOLS: 
Arrangement for teaching Urdu in 

Primary schools (III-27 -6-77) , 
102-03. 

PRIME MINISTER: 
Complaints against private secretary 

of Fonner Prime Minister (V-
20-7-77), 221. 

Construction of a Permanent ot8cial 
Elesidence of P.M. (V-I8-7-77), 
204_05. 

Conversion of Teen Murti House in 
P.M.s permanent official Residence 
(II-20-6-77), 153-54. 

Expenditure on Security of Prime 
Minister and other Ministers (II-
22-6-77>, 180. 

Disturbance at Prime Minister'S 
Meeting Abroad (VI-7-7-77). 74. 

Expenditure on et'curity of former 
Prime Minister and her son (IV-
13-7-77), 205-06. 

Foundation Stones for Construction 
Works laid down by former Prime' 
Minister (V-27-7-77), 111-12. 

Letters representations and Memo-
randum Received by Prime Minis-· 
ter (IV-13-7-7'7). 132. 

Meeting of a Delegation of Federal 
Government of Nagaland with 
Prime Minister (II-I5-6-77), 
148-49. 

Meeting of Elepresentatives of stain-
less Steel Re.RoUers ASSOCiation 



1268 SUBJIICT DIDIX 

-PRIME MINISTER-Cont4. \ 
with Prime Minister (V-20-7-77). 
60-61. 

News item captioned 'Desai's Flights 
caUSe hardship' (V-22-7-77), 126. 

Prime Minister's visit to Amritsar 
(VI-3-8-77), 62. 

Reducing expenditure on Security 
measures for Prime Minister (,1:1--
22-6-77), 101-02. 

Use of Private Aircraft by P.M. 
during the Election Campaigns 
(VI-3-8-77). 179-80. 

Debates 
Demonstration in fl'ont of the Prime 

Minister's House on Soaring Prices 
(Under rule 377) (VI-29-7-77}, 
296:-99. 

Statement by Prime Minister on his 
participation in Commonwealth 
Prime Ministers' Conference in 
London (St.) (11-17-6-7'1), 284-
91. 

Subversion of democratic norms by 
the former Prime Minister (Res.) 
(Ill-24-6-77), 336-38. 

PRIME MINISTER'S RELIEF FUND 
(II-22-6-77), 8-10. 
Ex-gratia payment to dependents 
of Shri D. S. Lamba, Judge of Pun-
jah and Haryana High Court from 
P.M.'s Relief Fund (VI-3-B-77), 
141. 

. PRIME MINISTER'S SECRETARIAT; 

Equipments fitted in Erstwhile Prime 
Minister's Secretariat and Esta-
blishments (II--22-6_77), 104. 

Former Prime Minister's Secretariat 
(II-22-6-77), 106. 

Renaming of Prime Minister 8ectt. 
(II-22-6-77), 59.60. 

: PRINTING INK; 
iRequirement of AROMEX raw Mate-

rial by Pdntinl Ink and Surface 
Coating Industries ('V1-2-8-77), 83. 

PRIVATE GOODS CARRIERS; 
Private goods carriers Transport 

(V-20-7-77), 61. 

PRIVATE SECTQR: 
Ceiling on emoluments and perqui-

sites of top executives In private 
sector companies (VI-2-8-77), 80. 

Credit by Nationalised Banks to PrL 
ority Sector (!III-24-6-77), 128-29. 

Institutional credit in the private 
sector and Heavy Industrial Sector 
(IV,-8-7-77), 38-40. 

Photo Films Factory in Private Sec. 
tor (V-27-7-77), 182. 

Private sector to be encouraged (II-
22-6-77). 149. 

Proposal for Private Sectors' Invest-
ment in the proposed New Ferti. 
lizers Plants (IU-28·6-77) 52-53 • • 

PRIY ALAKSHMI MILLS, BARODA: 
Closure of Priyalakshmi Mills at 

Baroda (11-17-6-77), 217-18. 

PRIZE INCENTIVE SCHEME; 
Omission of Saving Bank Account 

from Prize Incentive Scheme (VI-
4-8-77), 104-05. 

PROCUREMENT; 
Levy Procurement of Wheat (VI-

L8-77), 181·82. 
NeceSSity for levy procurement (III-

27-6-77), 78-80. 
Package Deal with Farmer (VI-

1-8-77)0, 62. 

Procurement during Rabi Season 
(111--4-7_77), 130-31. 

Procurement of Rabi Grains (11-
13-6-77), 55-56. 

Procurement price of A,rlcultural 
produce (111-27-6_77), 142-43. 

Production Cost and 
Price of Wheat 
B6-87. 

Procurement 
(II1-27-6-77), 

Steps to lear up procurement machi-
nery (II-13_S-17), 85. 

PRINTING PAPER; Time limit fOl" payment for levy pr()o 
. Price of Printiq Paper ('11- eurement of Alricultural products 
__ 2_2 __ 6-77)0,_7:.::5:.:.. _______ . __ ~ __ (I_I_I_27_-6-_71_)..:.,_3_3-5_8_. ____ _ 



PltOCUllEMENT: -Contd. 
Unifonn Procurement Policy for 

foodgrains (U-20.6-77), 184. 
PROGRESSIVE PROVIDENT FUND 

STAFF UNION (V-28-7-77>, 83-84. 

PROHIBITION: 

Introduction of Total Prohibition 
(1I--2O-6-77), 119-20. 

Debates 
Prohibition in the country (Under 

rule 377) t'VI-29-7-77), 293-94. 

PROJECTS: 
Clearance of Schemes for Orissa 

(VI-3-8-77), 159. 
Completion of Projects Undertaken 

during International Women's Year 
(lV-1l-7-77), 90. 

Development Projects in Sealdah 
Division (IV-12-7-77), 181.82. 

Kallada Irrigation Project ('lI-
13-6-77), 179.S0. 

Loan from World Bank for Bassein 
Projects (1II-24-6_77), 119-21. 

Major Projects of Madhya Pradesh 
included in Fifth Five Year Plan 
(VI-I-S-77). 164. 

Narmada Dam Project (ll--13-6-7'1), 
117-18. 

Parambrikkulam Project ~V-25-7-
77), 101. 

Subamarekha Multi Purpose Irriga-
tion and Flood Control Project 
(IV-l L 7-77}, 95. 

lTpper Indervathi Proj'ect (II-13-6-
(111-27-6-77), 98-99. 

Upper Kansabari Project (West 
77), 199. 

Upper Kansabari Project, (West 
Bengal) (V-25-7-77), 121--23. 

World Bank assistance for the Upper 
Krishna Projects (lV-ll_7-77), 92. 

PROPAGANDA: 

Propaganda against ICAR (VI-
1-8-77), 274. 

Propal8nda regarding Di8crlmination 
between North and South ~--
20-7-77), 73. 

PROOF EXPERDKENTAL ESTA_ 
BLISHMENT, BALASORE: 

Employment in the Proof Experimen-
tal Establishment (V-27-7-77), 230. 

PROPERTIES: 
Extension of date of submission of. 

appllcations for claIms of compen-
satiOn for properties (IV-15.7-77). 
189-90. 

Property of Organisations seized 
during Emergency (IV-I3-7-77). 
185-86. 

Under-valuatiOn of PropertIes (VI-
29-7-77), 224-25. 

PROPERTY RIGHT: 
Deletion of Property :Right as Fun_ 

damental Right (11-21-6-77), 61. 

PROSTITUTION: 
Ban on Prostitution (IV-11-7-77), 92. 

PROTEIN FOOD: 
Protein foods tor Invalids (1VI-

2-8-77), 92. 

PROVIDENT FUNDS: 
Action against MIs. Jaipur Udyog 

Cement Factory for not depoSiting 
Provident Fund (III-23-6-77), 114-
15. 

Amount involved in Provident Fund 
Defaleatian (IV-I4-7-77), 1152-153. 

Construction by National Herald 
Group of Newspapers Employees" 
PrOvident Fund (IV-14-7-77), 89-
90. 

Establishment exempted from Da· 
mages for late-deposit of provi-
dent fund (m-23-6-77), 82. 

Imposition of Damages for not de- . 
positing the Amount of Provident 
Fund (II-16-6-77), 67. 

MiSSing Credits in Provident Fund 
Accounts (II-17_6-77), 105-07. 

Non-deposit of P.F. in Keraia (III-
23-8-77), 42. 

Non-Deposit of PF by MIs Globe Mo-
tors Ltd., Delhi (n-16-6-77), 70. 

P.F. outstanding against Employers 
(V-28-7-77), 18()-86. 



'PROVIDENT FUNDS: Contd. 
Rate of Interest on Employees Pro-

vident Fund (IV-I4-7-77), 47. 
,PROVIDENT FUND COMMISSION. 

ER(S): ' 

Alleged attack on officers of Provi-
dent Fund Commissioner, UP (111-
30-6-77), 64-65. 

Complaints against Provident Fund 
Commissioner, Indore (IV-14-7. 
77), 56-57. 

PrOVident FUnd Commissioner, U.P. 
(IV-7-7-77)" 68-69. 

'P,ROVIDENT FUND ORGANISATION 
KIND TO CONGRESs FRIENDS: 
News report captioned "Provident 

Fund Organisation Kind to Con. 
gress Friends" (V-28-'7-77), 194. 

:PROVISIONAL GOVERNMENT OF 
FREE INDIA: 
Acquisition of buildings used by Pro-

Visional Government of Free India 
in Singapore (VI-4-8-77), 225. 

PUBLIC ACCOUNTS COMMITTEE: 
P.A.C. Report on Coffee Board (lII-

1-7-77), 137·38. 

'PUBLIC ADDRESS SYSTEM: 
Public address system at Airport (IV 

-8-7-77;, 142-43. 

:.PUBLIC CALL OFFICES: 
Opening of Branch Post OfHces and 

Public Call Offices in iRural Areas 
(IV-7-7-77), 112:-14. 

Public Call Offices in U'p. (IIV-
14-7-77), 145-47. 

Telegraph/Public Offices Facilities in 
Ratnagiri Distt .• Maharashtra (V-
21-7-77), 102-03. 

-PUBLIC CARRIERS: 
Permits for Public Carriers in the 

country (V-20-7·77), 176-7'7. 

PUBLIC DISTRIBUTION SYSTEM 
(II-17-6-77), 155. 

National Public Distribution PolicY 
(V-22.7.77).1<87. 

Public Distribution System (III-
24-6-77) 65, 118·19. , -

PUBLIC SCHOOLS: 
Admission of talented rural students 

in Public SchooLq (V-25-7.77h 59-
61. 

Aid to public schools by foreign agen-
cies (VI-I-8-77), 56, 

Concessions to public schools (111-
27-6_77), 183. 

PoliCy regaldiIli Public Schools (Il-
13-6-'77), 14:2. 

PUBLIC SECTOR: 
Accommodation taken on Rent by 

certain Undertakings (IV-507-77), 
49.50. 

Advertisements by Government De-
partments and Public Undertakings 
during Parliamentary Elections 
(II---15-6.77), 179·80. 

Appointment of M.P.s as Chairmen 
of Central Government Public Un-

dertakings (IV-I5-7-'7), 20'-04. 
AppOintments on Higher posts in 

Central Government Public Under-
takings (VI-29-7-77), 228-29. 

Conversion of Public Sector Indus-
tries into Corporation (II-17 _6-77), 
154-55. 

Denationalisation Of public aector 
undertakings (11-15-0-77), 196-97. 

Disparity in pay and allowances in 
Government service and Govern-
ment undertakin&a (II-17-6-77), 
100. 

Disparity in rate of dearness allow-
ance to employees of Central Gov-
ernmt!Dt and Public sector Under-
takings (VI-5oS-77), 123_24. 

Encashment of Earned leave in 
States/Public Sector UndertaldDls 
(V-~2-7-77)\ 168, 

Expansion of Public Sector Steel 
Plants (V-21-7.77), 18-26. 

Expenditure on Advertisements given 
by Public SectQl' Undertakings in 
Souvenirs of Political Parties (iV-
8-7-77), 71-72. 
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PUBLIC UNDERTAXINGS-C07ltci. 
Expenditure on Salaries of Chairmen 

of Public sector Undertakings (VI 
-29-7-77), 230-32. 

Hotel Projects in Public Sector (V-
22-7-77), 93-94. 

Insurance Scheme for Employees of 
Public Undertakings {III-24-6-77), 
179-80. 

ManufactUre of Indigenous Medicines 
in Public Sector and by Coopera-
tives (V-21-7-77). 1-11. 

Memorandum regarding use of Pub-
lic Sector undertakings vehicles by 
Congress Leaders for Election (VI-
2-S-77), 4S. 

Officers gone on deputation to public 
sector undertakings (V--22-7-77>, 
66.67. 

Officers of Public Undertakings (VI-
3-S-77), 13S. 

PerformanCe of Public sector Indus· 
tries in Ministry of Industry (11-
22-6-77), 166_67. 

Price preference to PUblic Sector in 
Government purchases (IV-15-7-
77>, 51-52. 

ProductiOn of public - sector indus_ 
tries (IV-15-7-77), 76-7S. 

Profits earned by Public Sector Un-
dertakinp (lII-24-6_77), 125. 

Public Sector Undertaking in Gwalior 
(V-27-7-77), 51-52. 

Recommendations made by Public 
Enterprises Selection Board (VI-
29-7.77;', 69-70. 

Recruitment of local people in public 
sector undertakings (11-16-6-77), 
166. 

Role of Public Sector in oil industry. 
and Trade (IJV-5-7-77), 100. 

Scheme of expansion of existing Fer. 
tilizer Units in the Public Sector 
(I1I-28-6-77), 118-20. 

-rime Bound Programme to improve 
efficiency of Public Sector Under-
takings (V-22-7-77)', 135. 

Utilisation of capacity in Puhiic seC_ 
tor Undertakings (IV-15-7-77), 
210-11. 

PUBLIC UNDERTAKING-Contd. 
Debate. 

Demand fOr payment of 8.33 per 
cent bonus to workers including 
those in public sector undertak-
ings (Under rule 377) (VI-l-8-
77), 291-93. 

Reservation of vacanCies for the phy-
sically handicapped for certain 
posts in Central Government and 
Public Sector Undertakings (St) 
(IV-l 5-7-77) , 239-40. 

PUBLIC SERVICE COMMISSION: 
Public Service Commission for Goa, 

Daman and Diu ~IV·-13_7-77), 173. 
PUBLICATION(S) : 

Distortion of facts in "FreeJom at 
Midnight" (V-27-7-77), 215-17. 

Publications on "Dynamic Decade" 
by Universities (II-13-6-77), 137· 
3S. 

Publication 'Victory of Indira' by 
Amrit Bazar Patrlka Group ('IV-
13_7-77), 215. 

PUBLICITY: 
Release of DAVP Advertisements 

and Publicity Material (V-20-7-
77), Sl-S2. 

PUERTO RICO: 
Puerto Rican Question (II1-23-6-77), 

113_14. 

PULSES: 
Area under cultivation and produc. 

tion of pulses (II-13-6-77), 91-92. 

Export of Onions, Potatoes and Dals 
('II-'17-6_77), 131.32. 

Export and Import of Edible Oils and 
Pulses (VI-29-7-77). 154. 

IncreaSe in Prices of Pulses (V-
25-7-77}, 37. 

New Variety for Potato and Pulses 
(11--20_6-77), 198-99. 

Panel on production of cotton, oll-
seeds and pulses ~I1-20-6-77), 94. 

Production and Consumption of 
Mascor Dal (VI--l-8-77), 80_81. 

Pulses in stock with Government 
(III--4-7-77h 64. 
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PURCHASE-Contd. 
Supply of pulses to 

operative Store, 
13.6-77), 57·58. 

PUMPS: 

Cons~m.rs Co-
Patna (II-

Propoul to Export country's surplus 
pumps ('V-22-7·77), 61. 

Use of pump designed by Dr. Saluja 
for draining out water (VI-4-&-
77), 91-92. 

PUNJAB: 
Annual Consumption ot electricity tn 

Punjab, Haryana. Delhi and B.P. 
(V-20.7·77;, 138-40. 

Charges against former Chief Minis-
ter of Punjab (III-29-6-77), 38-39. 

Inquiry against S.~.Os., Kalpa (n-
16-6.77), 207. 

Wheat affected due to Rains In PUn-
jab (IlI-4-7-77), 59. 

PUNJAB MAIL: 
PUnjab Mail running from Bombay 

to Ferozepur (IV-12-7.77), 100-01. 

PUNJAB NATIONAL BANK: 
Creation of new posts in Punjab Na· 

tional Bank (V-22·7-77), 219-20. 
Dispute between Punjab National 

Bank and Its Employees (!VI-
4.8-77), 112-13. 

Extension of the term of Shri Tull or 
Punjab National Bank (V-22·7-
77). ?25-26. 

PUNJAB UNIVERSITY: 
Memorandum about Punjab Univer-

sity (III-27-6.77), 39-40. 
Debates 

Incident of gangsterism in Punjab 
University Campus, Chandilarh 
(Matter under rule 377) (VI-
2-8·77), 253-55. 

PIDl'JABI BOOKS: 

Derogatory references in Punjabi 
Book, (VI-3-8-77), 52-53. 

PURCHASES: 

Purchas. made by Mlo Tourism and 
Civil Aviation (111-24.6-77), 167. 
68. 

Purch&.$e-Con&d. 
Purchases of streptomysine sulphate-

from Mis Pbarmachtm, Rumania 
(VI-5.8-77), 63, 

'PUSH-BUTTON' TELEPHONE INS-
TRUMENTS: 
Manufacture of 'Push Button Tele-

phone' machine (III-23-6·77), 85. 

Q 

QUALITY CONTROL: 

Proposal to bring Sugar, Textile Pro. 
ducts, Eniineerini Goods and other-
items under tbe purview of Quality 
ContrOl and Pre-Sbipment Inspec-
tion (VI-29-7-77), 226-27. 

QUARRIES: 

Opening of the CICilled X incline.. 
and Quarries of Fakka, Khll. 
Shya:mpur of Eastern Coal nelda 
(V-27-7-77), 52-54 .. 

Starting of a quarry on the land of 
a private person at Plthakiyar-
Eastern Coalfields Limited (VI-
3-8-77). 212. 

QUESTION OF PRIVILEGE: 
., Debcate. 

Alleged misleading information reo 
Belchi incident given by the Min-
ister of Home Affairs on 13·7.77' 
(VI-6_7_77), 4, (VI-4-3-77), 262 
-66; (VI-5-8-77>, 247-49. 

Question of privilege. against·· Minis-
ter of .Information and Broadcast-
ing and Chief Editor, News Bervi-
ces (Enillsh) A.I.R. (VI-8-8.77)~ 
1.2. 

Question of Privilege against Shri 
Kishore J. Tanna ot Jamna Dasll' 
MadhavH and Company, Bombay 
(IV-1l-7-77), 199-201; (IV.-12-7_ 
77;', 188. 

Re. Question. of Privn.g~ (V-IO-7-
·77), 156-76. 

Shrimati Indira Gandhi's Press 
Statement reo Certain statement 
made by the Minister ot Home 
Mairs on 13-7-77>, (V-UI-7-"'I) .. 
2-4; (V-lS-'1-'f'1). 22S-29.. 
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BABI CROP: 

Assessment of Loss to Rabi Crop by 
F.C.I. (III-27 -6-77), 41. 

Boosting up of use ot fertiliaer for 
rabi crop (11-20-6-77), 149. 

Procurement during Rabi Season 
(111-4-7-77), 130-31. 

RADAR(S): 
Radars in Airports (V-22-7-77), 

147-48. 

RADIO: 
Scheme to bring reforms through 

Radio T. V. Films and Newsreels 
OV-lS-7-77), IIH. 

Talks by Opposition Leaders on 
Radio and T.V. (lV-lS-7-77), 
183. 

RADIO-ACTIVITY TESTS: 
Radio-activity Tests in Atmosphere 

aDd Oceans (II-l~6-77), 

RADIO BROADCASTS: 
Disturbances in transmission of 

Urdu programme (V-20-7-77), 
167-68. 

RADIO NAVIGATIONAL AID: 
Radio Navigational Aid by 

BBL (V-20-7-77), 1-4. 
RADIO SETS: 

Radio Sets in the country (IV-14-
7-77), 58. 

Unlicensed Radio seta (VI-i-8-
77), 96-97. 

RADIO STATlOH(S): 
Dogri Bulletin from Jammu Radio 

(III-29-6-77), 89. 
Gauhati Station of A.I.R. (11-22-6-

77), 82-83. 

Radio Stations in Andhra Pradesh 
(IV-13-7-77), 175-76. 

Setting up at a Broadcastine station 
at Sholapur (V-20-7-77), 146. 

Setting up of a Commercial Broad-
cuting station at Cochin (II-22-
6"77), 37. 

Station Director at Cuddapah Radio 
Station (V-27-7-77), 203. 

RADIO STATION-Contd. 
Transmitter capacity ot Radio Sta-

tions (V-20-7-77), 143-44. 
Western Orissa local programmes 

from Sambalpur Radio Station 
(V-20-7-77), 165-66. 

RAHURI COOPERATIVE SUGAR 
MILLS LTD.: 
Licence to increase production by 

Rahuri CooperatiVe S\1iar MUls 
Limited (111-4-7-77). 13S-S4. 

RAIL INDIA TECHNICAL AND 
ECONOMIc SERVICE: 
Constitution of Rail India Technical 

and Economic Service. (IV-5-7-
77), 36-36. 

RAILWAY ACCIDENTS (lV-5-7-
77), 84-85. 

CoUlsion between Goods Train and 
AnuPpur Chirimiri Passenger 
Train OV-12-7-77), 109-10. 

Collision between Trivandrum Mall 
and steam Engines at Tiruvalam 
(111-28-6-77), 132-33. 

Compensation Claims about Victims 
Of Railway Accidents (IV-6.7-
77), 131. 

Compensation to Victims ot 
derailment of G.T. Express (I1-
21-6-77), 92-93. 

Derailment in Rauza Loco Shed 
(IV-5-7-77), 136-38. 

Derailment of 14 Up Bombay Janta 
Express (II-21-6-77), 146-47. 

Derailment of a Train near Mathe-
ran (IV-5-7-77), 119-20. 

Derailment of G.T. Expresa at Sindi 
(II-14-6-77), 103-4. 

Derailment of Tiruchendur passen-
ger train (IV-5-7-77), 117-18. 

Derailment of train between Kora-
put and Araku (11-14-6-77), 9S. 

Employment for Dependents of 
Employees killed in Railway Acci_ 
dents (V-19-7-77), 75. 

Enquiry into train accident at Sevur 
(11-14-6-77), 91. 

Fatal Accidents in workshop in 
CLW (1I-14-6-77), 116-17. ---
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RAILWAY ACCIDEN~ntd. RAILWAYS APPRENTICES-Contd. 
Jobs for Kins of victims of Train 

Accident of Kahibari (III-28-6-
77), 70. 

Place of Accident of Tezpur Express 
(m-28-6-'17) , 124. 

Railway Accidents during the last 
three months (11-21-6-77), 9--1'1. 

Report on Accident at Mughal Sarai 
(II-21-6-77), 112. 

Road Rail Accident between Na,rota 
Bagwan and Palampur (V-26-'7-
77>, 54. 

Search for Victims of Railway Acci-
dent at Kahibari (m-28-7-'7'1) , 
123-24. 

Train Accident between Nalli and 
Kovilpatti (IV-12-7-77), 138-39. 

Train Derailment on Sabarmati-
Botad Line (XXV-19-7-'17), 30-
37. 

Debates 
Accident to Train No. 13 UP Tez-

pore ExpreSs on 30-5-77 (St) 
(II-ll-6-77), 15-20. 

RAILWAY ACCOMMODATION: 
Amenities in Rallway Quarters and 

Colon at Delhi Kishanganj (III-
28-6-77), 150-51. 

Categories of Employees 
benefit of railway 
(III--~8-6-77), 151-52. 

enjoying 
quarters 

Flush Latrines in Class IV Quart'ers 
in Railway Colony Kishanganj 
Delhi (111--28-6-77), 62. 

R.P.F. Quarters in Motia Khan Area 
(IX-5.7-77), 81-82. 

'Unauthorised Occupation of Rail-
way Quarters Allahabad Division 
(1"-12-7-77), 57-58. 

RAILWAYS APPRENTICES: 
Appointment of apprentices on re-

gular basis (11-14-6-77), 142-43. 
Holding of Special Class Railway 

Apprentices Examination (IV-5-
7_77), 11-13. 

Panel for Absorption of Apprentice 
Clerks (V--19-7 -77), 76-77. 

Retrenchment of Apprentices from 
Railway Workshops and o~es 
(IV-5-7-77), 6--10. 

Selection of Apprentices through 
speCial class Railway Apprentices 
Examination (IV-5-7-77), 46. 

RAILWAY B0ARD: 
Appointment of Member for Hindi 

in Railway Board (IV-12-7-77), 
90-92. 

AppOintment On ad hoc Basis in 
Railway Board (IV-I2-7-7'1), 176_ 
77; (VI~-8-7'1), 175. 

Employees of I.R.C.A. under Rail-
way Board (II-21-6-77>, 20-22. 

OfHcers on Deputation in Railway 
Board from other Departments 
(V~6-7-77), 185-86. 

Reduction of Market Rent of Banga-
low occupied by Members of 
Railway Board (IV-l 2-7-77) , 
183-804. 

steps taken for Re-structuring of 
Railway Board (VI-2-8-77), 45. 

Transport Economist as Member 
Railway Board (V-19-7-77), 146_ 
47. 

RAILWAY BOOK-STALLS: 

A H. Wheeler & Company (V-
26-7-77), 87-88. 

Book Stalls for Cooperative SOCie-
ties (VI-2-8-77), 180-81. 

Book Stalls on Railway Platforms 
by unemployed educated persons 
(V-19-7-71), 39-40. 

Dharna before the main stall ot 
Mis. A. H. Wheeler and Company 
by Book Stall Venders (IV-
15-7-77), 14-4. 

RAILWAY BOOKING: 
Concession for Hill Station Return 

Journey Tickets from New Delhi 
<V-19-7-77>, 53. 

Corruption in Reservation Units 
(V~6-7-77) , 71-72. 



FiAILWAY BOOKING: Contd. 
Customer-Oriented 

Booking of Goods 
44. 

Scheme for 
(IV-5-7-77), 

Decline in BookinR; of Goods on 
Railways (VI-2-8-77), 221-22. 

Increase in Reservation Quotas from 
and to Baroda (V-26-7-77) , 87. 

Irregular Reservation and sale of 
tickets at Delhi, New Delhi and 
Bombay (II-14-6-77), 114-15. 

Issue of tickets at Rohtak, Sampla, 
Bahadurgarh Stations (VI-
2-8-77), 81-82. 

More staff at booking windows at 
Rohtak (VI-2-8-77), 159. 

Reservation for Foreign Tourists 
holding Indrail Pass Tickets 
(I1I-28-6-77), 53-56. 

Reservation Of berths from Cali-
cut (V-19-7_77), 40-42. 

Steps taken to increase 
Tickets on Northern 
(VI-2-8-77), 163-84. 

RAILWAY BRIDGES: 

sale of 
Railway 

Chhitoni Bridge on Buri Gandak 
(II-21-6-77), 73. 

Construction of a Gate and a Bridge 
between Katihar Goshala and 
Mis. RBHM Jute Mills, Katihar 
(IV-5-7-77), 137-38. 

Construction Of Fly Over Bridge 
near Sealdah Station (V-I9-7-
77), 103. 

Construction of Over-Bridge and 
provision of a stoppage of Rour-
kela-Howrah Express at Bisra 
Station (V-19-7-77), SO. 

Construction of overbridge at 
Chidambaram in Tamil Nadu 
(VI-2-B-77), 160. 

Construction of overbridges at 
Francis Road Crossing (IV-
12-7-77), 73-74. 

Construction of over-bridge at level 
crossings in Itarsi (IV-12-7-77), 
99-100. 

Construction of Overin'idges near 
Balasore and Cuttack Stations 
(IV-12-7-7'7), 149-110. 
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RAILWAY BRIDGES: Contd. 

Construction of overbridges/rail 
bridges/level crossings on Kanya 
Kumari-Trivandrum line (V-
19-7-77), 56. 

Construction of Railway Underbridge 
at Shahdara (Delhi) (V-26-7-77), 
73. 

Demand for a foot overbridge con-
necting Elphinstone RIoad Station 
and Parel (V-26-7-77) , 110. 

Fly over bridge in Siliguri (IV-
5-7-77), 84-85. 

Overbridge at Betaul Railway Cros. 
sing (III-28-6-77), 156-56. 

Overbridge at level crossing 01 
Rayagada Town <VI-2-8-77), 5& 

Over-Bridges at Morena District 
Headquarters (IV-12-7-77), 

111-13. 
Overbridge at Varkala (IV-5-7-77>, 

98-99. 
Overbridges on Moradalbad Chand-

ausi-Sambhal Railway line (VI-
2-8-77), 157-58. 

Overbridge on Railway Line near 
Gulabagh and Kbushkibag (V-
26-7-77), 201. 

Overbridg.e on Shakti Nagar Cros-
sing, Delhi (II-21-6-77), 141.42. 

Proposal for over.bridge at Ranitala 
(V -26-7-77), 193-94. 

Proposal to Construct Overbridge 
at Crossing near AnklelrWar (V-
26-7-7'7), 152. 

Proposal to construct overbridge at 
Jaitwar Railway Station (V-
19-7-77), 47-48. 

Railway Bridge over Ganga in 
Patna (II-14-6-77), 203-04. 

Railway Bridge over Gang,a near 
Bhagalpur (II-14-6-77), 41. 

Railway Under-Bridge (V-20-7-77), 
59-60. 

Repairs, Restrengthening and Res-
tructuring of Railway Bridges in 
Gujarat (II-21-6-7'7), 124--26. 

Road-cum-Rail Bridge over Ganga 
in Patna (II-14-6-77), 202-03. 
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RAILWAY BRIDGES: Contd_ 
Scheme for construction of over-

bridge at Orai Rail-,.,ay Station 
(V-l~7-77), 57. \ 

Scheme to construct Railway Bridge 
on Ganga River opposite Digba 
West (V-26-7-77), 110-ll. 

Termination of Train services at 
Saobannati Station due to closure 
of Sabarmati Bridge (VI-2-8-77), 
122-23. 

Widenint' of Vidisha pedestrian 
Railway Overbridge (11-14-6-77), 
50-51. 

.IlAILWAY BUDGET, 1977-78: 

See "Burget, Railway, 1977-78, 

RAILWAY CASUAL LABOUR: 
Absorption of Casual Gangmen and 

Labourers (11-21-6-'77), 48-50. 
Re-instatement of Signal and Tele-

Communication casual labourers 
of Kazipet (11-21-6-77), 47-48. 

RAILWAY CATERING: 
Award of Contract for Tea Stalls 

and Sale of other Articles ai 
Stations and in Trains (IV-
12-7-77), 165-67. 

Catering Contracts (111-28-6-77), 
157. 

Catering system in Railway (VI-
2-8-77), 134-35. 

Commission Bearers working in 
Dining Cars (11-21-6-77), 46. 

Contra<:ts fOr Dining Cars in long 
distance trains (V-19-7-77), 55. 

Contracts of tea and other stalls in 
Maharashtra OV-6-7-77), 110. 

Criteria adopted for awarding con-
tract for selling articles on sta-
tions ClV-6-7-77), 10B-09. 

Cups used by Railway Canteen for 
serving Tea (V-19-7-77), 112-13. 

Departmental Catering Establish-
ment (111-28-6-77), 112-13. 

Expiry of period of Contracts for 
·Canteens on . Northern Railway 

(VI--2-8-77), 88-89. 

RAILWAY CATERING:-Contd. 
Introduction of Dining Car System 

(V-I9-7-77), 121. 
Policy Regarding catering of Tea (J_ 

and other Articles at stations I 

(VI-2-8-77),213-16. 
Price of Food serviee by Railway 

Dining Cars (V-19-7-77), 135. 

Prices of Food supplied to Railway 
Passengers (II-21-6-77), 43-M. 

RAILWAY, CENTRAL: 
Amraoti and KhamgaoQ on· Nagpur 

Bombay Trunk Route (VI-
2-8-77), 118-19 . 

Cases of LosslTheft at Railway Pro-
perty on Central Railway (VI-
2-8-77), 220;-22. 

Hawker Beggar checkers in Bombay','-
Division (Central Railway) (VI-
2-8-77), 182. 

InclDlion of Sholapur Division in 
Central RaUway (V-2S-T-77), 
202-03. - "" 

Debates 
Inclusion of Shola.pur Division in 

Central RaUway (VI--8-8-77), 
35-36. 

RAILWAY CON'I'RACTOR(S): 

Complaints by Contractor. a,.ainst 
M'I'P (R)Calcutta (V-19-7-77), 
139-40. 

Contractors selling and· other Arti-
clesat Dadar Station (V-18-7-
77), 86-87. 

RAILWAY CROSSJaNG: 

Fly-cm!l' for Nanga! Raya-Delhi 
Cantt. Railway Croeein& (V-
27-7-77), 54.156. 

RAILWAY DECASUALISATION: 
Decision to introduce decasualisa-

tion Scheme (IV-12-7-77), 123-
24. 

RAILWAY EASTERN: 
Complaintl received at Garhwa Road 

Station (Eastem Railway) (VI-
2-8-71), 89. 
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RAILWAY, EASTERIN': Contd. 

Inspection by General Manaaer 
Eal*ern Railway (VI-2-8-77), 
170-71. 

~ew Railway Une connecting Kur-
sella-Nababpnj, Phulkaha via 
Pupanli,..Bhawanipur (III-28-6-
77), 60-61. 

Railway Lines from Dharamnagar 
to Aprlala and between Narenr,i 
and Barnihut (IU-26-6-77), 73-
7 •. 

Debatea 
Inadequate ferry service between 

Manihari Ghat and Sekrigali on 
the Eastern Railway (Under Rule 
377> (VI-I-8-77), 286-87. 

RAILWAY ELECTRIFICATIONS: 

Decision to Electrify Economic 
Routes (II-If-6-77>, 171-72. 

Electrification of Drui Bhuvasai 
Section (11-21-6-77>, 71. 

Elec1lllitlca'ion of 
vandrum Section 
50. 

Olillvakkot-Tri-
(Il-21-6-77), 

£1ectrlfiQation of Railway network 
(IV-12-7-77), 137-3B. 

Electrification of Virar-Sabarmati 
Railway Line (UI-U-S-?7), 87-
8B. 

Extension of Electric TractiOn upto 
Berhampore (Eastern Railway) 
(UI-.28-8-77>, 63--64. 

Increase in allocation for Railway 
Electrification. (VI-2-B-77), 46-
47. 

RAILWA YEMPLOnE(S): 

Ad hoc appointments of Doctors in 
Northern Railway (V-28-7-77), 
175-77. 

Ad hoc appointments ot Doctors in 
Northern Railway during th.~ 
Emercency (V-26-7-77), 172-73. 

Ad hoc appointments of Doctors in 
. Northern Railway .during the Em-
er,ency (VI-26-7-77), 1'77. 

Railway KleetriftcaUons: Coote!. 

RAILWAY EMPLOYEE (S)-Contd. 
Ad hoc appointments of Doctors in 

Northern Railway after lifting of 
Emergency (V-26-7-77), 174-76. 

Allotment of land to Railway Emp-
loyees for cultivatiou (11-21-6-

77), 511. 
Appointment of Class III & IV staff 

during E'mergency in Allahabad 
Division (Northern Railway) (VI 
2-S-77), 147. 

Appointment of Sons/Daughters of 
loyal employees of D.L.W., Vara-
nasi (II-14-6-77), 93-94-

Arrears of Night Duty O.T. AI-
lowan(:es and Increments to RaH-
way Staff in Guntakal Division 
(II1-28-6-77), 127. 

Bonus to Railway Employees (11-
21-6-77) 104. 

Casual labourers in Darjeeling Hi-
malayan-Railway (IV-5-7-72), 
134-35. 

CategOlies of Employees enjoying 
bene1lt of railway quarters (III-
2B-II-17) 151-52. 

Cell to examine complaints of Rail-
way l:mployees and Public (11-
21-6-77), 111-12. 

City Allowance and other Facilities 
to Railway Employees of Mughal-
sarai Junction (1I1-2B-6-77), 
64-65. 

Complaints against commercial 
Ofticers of Allahabad Divisioru 
(Northern Railway) (VI-2-B-77) 
153-54. 

Complaint against Station Super-
intendents of Delhi Division 
(VI-2-B-77), 67-69. 

Confirmation of employees in Cen-
tral Railway (II-21-8-77), 125-28. 

Confirmation of officers in Railways 
with long service (V-26-7-77), 
190. 

Corrupt and Irregular actiON of 
Officers of North Eastern Railway 
(ll-14-6-77), 99-100 . 

. Decision on Demands of Bonus to 
Railwaymen (V-26-7-77), 181. 

-~--------- -.-- ._-_.-
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RAILWAY EMPLOYEE(S): Ccmtd. 
Demands of the Railwaymen (II-

14-6-77), 117-18. 
Demands of Railway dnployees at 

the time of strike in 1974 (V-
26-7-77), 98-99. 

Deme>nstration by Railway workers 
at Panskura Station (South 
Eastern Railway) (V-26-7-77), 
160. 

Dh!mbad Distri('i C01ordination 
Committe'e of Employees and 
Workers Association in Dhanbad 
(1l-14-6-77), 111-12. 

Doctors working at one Station for 
10-15 years (V-19-7-77), 111-12. 

Employees of C.L. W. detained 
under MISA (II-14-6-77), 160. 

Employees of Railway Workshop 
retired, suspended and promotion 
withheld during Emergency (VI-
3-8-77), 53-54. 

Employees/staff punished under 
DAR. (VI-2-8-77), 183-84. 

Employees suspended/dismissed 
from 26th June, 1975 to 28th Feb-
ruary, 1977 (IV-12-7-77), 177-78. 

Employment for Dependents of 
Employees killed in Railway 
Accidents (V-19-7-77), 75. 

Employment to sems/daughters of 
employees forcibly retired during 
emergency (II-21-6-77), 53. 

Enquiry against A.D.M. Q. Patratu, 
Eastern Railway (II-14-6-77), 
112. 

Extension to ny. C. M. E. at 
Amritsar (IV-5-7-77), 101-:2. 

RAILWAY WAGONS: 
Factories manufacturing Railway 

Wagons and Locomotives (Vl-
3-8-7'/), 196. 

Fees charged from drivers ot vehi-
cles at Stations (Vl-2-8-77), 
62-64. 

Free Passes for Travel by Railway 
Officers (1lI-28-6-77), 134-35. 

Gazetted Officers working at one 
'station for over 5 years (V-
19-7-'17), 62-68. ----

RAILWAY WAGONS: Comd. 

Grant oJ H.B. Allowance and Quar-
ters for Railway Labour-at Chid-
ambaram Tamil Nadu (V-2-8-, 

I-77), 82-83. 

Grievances of Railway empl~ees of 
LucblOW Division (III-28-6-77). 
133-34. 

Hawker Beggar checkers in Bomba) 
Division (Central Railway) (Vl-
2-8-77), 162. 

Improvement in Service Condition 
of staff (IY-12-7-77). 75-76. 

Intensive Training of Officers (II-
21-6-77), 130-31. 

Issue of complimentary Passes to 
Railway Officials (lII-2.8-6-77), 
103-04. 

Levels of Senior Officers who use 
Railway Saloons (I1I-28-6-:-77), 
140. 

.,' 
\ 

Linking of Annual Increments of .. 
Railway Workers with Perfor-
mance (V-26-7-77), 204. 

Memoranda from Ticket Checking 
Staff (V-26-7-77), 199-200, 

Missing Family Members of a Rail-
way Employee arrested during 
last Railway Strike at Jhansi (lV-
13-7-77). 207-08. 

Ne~tiations on Six Point Charters 
Of Demands of Railwaymen (V-
26-7~77), 188-89 

Non-payment of )vertime to staff 
of Asavati Railway Station (Cen-
tral Railway) (V-19-7-77), 59-60. 

Non-payment of pay and allowances 
to Khalasis in Guntakal (IV-
7-5-77), 72. 

Norms for fixing incentive bonus 
to Railway workshop staff (ll-
14-6-77), 14L 

Officers Carriage facility availed by 
Commercial Officers (Allahabad 
Division) (III-28-8-77), 101-02. 

·ft,1 

. .,' 
! 
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RAILWAY EMPLOYEES: Contd. 

Over of Station 
Station (Central 
19-7-77), 98. 

Master at a 
Railway) (V-

Parity in Issue of Post-Retirement 
Passes between di1ferent classes 
of Officers (V-28-7-77), 70-71. 

Penal attion against Railway em-
ployees of 1974--strike (11-14-6-
77), IM-95. 

Permanent status for Employees of 
Western Railway (V-19-7-77>, 
120. 

Piece rated workers Employed for 
Permanent work in Guntakal 
Shed (VI-2-8-77), 197-98. 

Policy to re-examine cases o! Rail-
way employees victimised in 1949, 
1960 and 1968 II-14-6-77), 197. 

Premature retirement, reversion eLc. 
in C. L. W. (II-I4-6-77), 161. 

Project allowance fOr railway em-
ployees posted at AnkleahwlR' 
(V-2-8-77), 99-100. 

Premature retirement, reversionate. 
cers Cadre for SC/ST (V-26-7-
77), 162. 

Quota for Harijans in Class I to 
Class IV posts (V-26-7-77), 6-
20. 

QUota for Recruitment of Children 
and Dependants of employee, of 
Railways (VI-2-8-77), 2~. 

Railway employees compulsorily re-
tired during emergenc)' (11-
21-6-77), 135. 

Railway Employees involved in theft 
cases. (VI-2-8-77). 119-21. 

Railway Employees participated in 
Railway Strike of May 1974 (11-
14-6-77), 89-90. 

Railway Employees retired during 
Emergency <IV-I2-7-77), 78. 

Railway Guards Resort to work to 
Rule (VI-2-8-77). 184. 

Railway Workers victimised from 
January 1974 to January 1977 from 
Khurda Junction to KharalPur 
Junction (SE Rallwa,.) (V-
26-7-77), 1M. 

~WAYS~O~: C~~ 

Recognition of Union in CL.W .. 
D.L.W., and I.C.F. (11-14-6-77), 
161-62 

Reconsideration of cases of victimill-
ed ,,"Orkers for participating in the 
Trade Union Activities. (VI-
2-8-77), 131-32. 

Recruitment of SC/ST in Class m 
and IV peats by former Railway 
Minister (V-26-7-77), 74. 

Recruitment of Vendors and Helpers 
on Railways (V-19-7-77), 85-86. 

Re-inatatement of dismissed Rallway 
Employees in Gujarat (II-
21-6-77), 104. 

Re-instatement of Dismissed R'ailway 
Employees of Past Strike (II-
14-6-77), 77-78. 

Re-instatement of Employees who 
Pflrticipated in 1974 Railway strike 
(11-14-6-77). 14--21. 

Re-instatement of Railway Employ-
eea in Tamil Nadu (II-21-6-77). 
146. 

Re-instatement of R'ailwaymen be-
longing to lo.eo-Mechanical staft 
Association, Jhajha and Moghul-
sarat. (VI-2-8-77), 166. 

Re-instatement of Retrenched wor-
kers of P.W.I. Section Jalpalcuri 
(Northeast Frontier Railway) 
(I\r--5-7-77), 112-13. 

Re-instatement of Temporary work-
men in Guntakal Division (IV-
5-7-77), 77 

Re-instatement of workers of 1960 
strike in Secunderabad Division 
(I\r--6-7-77>, 70. 

Removal of Official Document. by 
Railway Employees (VI-2-8-77), 
57-58 

Resolution passed on 8tb May, 1977 
at Dhanbad (11-14-6-77), 112. 

Restoration of Benefit to Employees 
of Kharagpur and Khurda Division 
(I\r-12-7-77>,82. 

Retrenchment of Apprentices from 
Railway WOl"kshOtpS and oaIees 
(IV~-7-77), 6--10. 

Reward to 10),a1 worker. and oftleerl 
or C.L. W. (11-14-6-77). 92-93. .....:..----
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RAILWA.Y, ENPLOYmiS: Contd. 
Rules resardil1l ad hoc Appointment 

of Doctors in Northern Railway 
(IV-26-7-77), 95-96. 

\ 
Running of Free Trains for Railway-

men's Mazdoor Conference. (lV-
5-7-77), 182-33. 

Selection Committee for III 1lnd IV 
grade posts in North-Eastern Rail-
way (IV-507-77), '5. 

Services of Class IV Railway !En:lp-
loyees utilized for domestic pur-
pose (II-21-6-77), 76-77. 

Shortfall in quota of SIC in ,rades 
of P.W.l.s and P.W.Ms (Northern 
Railway) (IV-5-7-77), 89. 

Spt:cial train to carry Delega~ to 
Railwaymen's Mazdoor Conferen-
ce. (VI-2-B-77), 102-103. 

Staff apprehensive of delay of re-
opening of parcel office Esplanade, 
Calcutta. (VI-2-B-17), 160-61. 

Staff Union Demands in Chakradbar 
Pur Division (lV-S-6-77), 103-04. 

Stoppage of Extension in Strvice 
after Retirement in Rallways (11-
14-6-77), 77. 

Surrender of Class HI and IV posts 
duriog Emergency (11-14-6-77), 
111 

Tenure of Parcel clerks at Kala 
Siding, New Delhi. (VI-2-8-77), 
65. 

Termination of 
MlSA during 
21-6-77), 176. 

Services under 
Emergency (11-

Total number of SC/ST in Officer 
Cadre in Railways (V-'26-7-77)/ 
161-62. 

Treatment of T.T.Es and Conductors 
as running staft (II-14-6-77>, 159. 

Vlctimlsation of SC/ST Railway 
Employees (II-21-6-7'7), 60. 

Withdrawal of Victimisation Cases 
against R.D.S.O. Railwaymen 
(IV-5-1-77), 100-OS. 

. RAILWAY FARES AND FREIGHTS: 
Basis for flxine FreIght and Fares 

on .. Hilly areas NG and MG Hnes 

RAIIwW'AY FARES AND FRZlGHTS: 
Contd. 
Facility ot Free Rail Tl'8vel and 

Rail Travel at Concessional Rates 
(11-14-6-77), 51--53. . I' 

Fares charced from Puleneers 
traveiliJli from Mahendru Ghat 
to Pahleza Ghat and fq)m Pahleza 
Ghat to Mahendra Ghat (v-
26-7-77), 125-26. 

Scheme for Freight Equalisation for 
Chemical Raw Material (V-
26-7-77), 107. 

RAILWAY GOODS· TRAFFIC: 
Arbin-ation on Claims relatin, to 

Goods ·and Parcel Handitng con-
tracts (V-IB-7-77), 129-31. 

A ward of GoodslParcel Handling 
Contracts on Eastern and Nor-
thern Railways (V-l9-7-77>, If 
1M-86. 

Cases of Compensation flled by 
Mercbants against Railways (VI-
2-8-77) , 65-66. , 

Compensation for Goods whicb lell .-
short during Transit (V-19-7-77). 
95. 

Compension paid by Railways 
(IV-5-7-77), 127-29. 

Demurrage charges in Kela siding, 
New Delhi (VI-2-8-77), 144. 

Demurrage Cbal\les raised aeainst 
private parties (VIr-W-77), 165. 

Earnings from Goods and Co'china 
Traffic (Northern Railway). 
(VI-2.8-77), 86. 

Goods handling contr&cts (IV-
5-7-77), 92-93. 

Goods/paroel Handling Contracts 
awarded to Porters Cooperative 
LabOur Contract Society Ltd .. 
Allahabad (V-19-7-77), 128-30. 

Goods stolen from Rallways durilli 
the last three years (111-28-6-77), 
145-46. 

Missing of Consignments of Hand-
loom cloth, Typerwriters Wld 
Brass at New Delhi Station 
(Vl-2-8-77>, 68--87. 

Re-examination of Demurrage 
statement durinc 1974-75 (VI-
2-8-77), 152. 

. .. 

_ (V 26-7~17), 197. ----_. ------- ----------



RAILWAY GOODS TRAFFIC: Contd. RAILWAY LINES (6): Contd. 
Transhipment of ioods at Ratlam 

StIltion (IlI-26-6:'77), 159-60. 

RAILWAY HOSPITALS: 
Appointment of Specialists in Rail-

way Hospitals (V-26-7-77), 108. 
Indoor beds and specialist, in Rail-

way Health Centre, Delhi Kishan-
ganj (DI-28-6-77), 152-'53. 

Hailway Hospitals and Health Units 
at Railway Stations in Assam 
(1-2:1'-6-77), 80-81. 

RAILWA Y LEVEL CROSSINGS: 
Closure of Daribapan Rahway Level 

Crossini (II -14-6-77 ) , 175. 
Construction of a Gate and a Brid.le 

!between KatlhRr Goshala and 
Mis RBHM Jute Mills, Katihar 
(lV-5.7-77), 137-38. 

Construction of Gates at Railway 
Crossing (III -28-6-77), 72-73. 

Employment of persons to look after 
unmanned Gates (IV-6-7-77), 
133·34. 

Forced Opening of Gate at Aaavati 
(V-19-7·77). 97-98. 

Overbridge at Betaul ·Railway 
Crossing (III-28-6-77), 155-56. 

Overbrid,e at level crossiD2 of 
Rayagada Town (VI-2-8-77), 58. 

Unmanned Gates (III-28-6-77), 
108-·10. 

Unmanned Level Crosaings in Bihar 
(II-21-6-77), 152. 

RAILWA.Y LlNE(S): 
-Amraoti and Khamponort NalPw 

Bombay Trunk Route' (VI-
2-8-77>, 118-19. 

. Ba81. for ftxini Fret,ht and Fares 
on Hilly a<reas NG and MG linea 
(V-26-7-77), 197. 

Branch lines running in loss (V-
19-7-77), 34-35. 

. Broad GaUie Line Between Baraun! 
and Katlhar <II-21-6-77). 72-73. 

Broad iau,e line between Sonepur 
and Barabank! (11-1'-6-'77), 154. 

-----'--

Broad Gauie Line between Talwar 
Township and Jawanwala Shehar 
(V-26-7-77), 119. 

Broad iaUje line for Hosplt-Goa 
and Hubli-Karwar (VI-2-S-77), 
232-33. 

Broad Gauge Line from Kota to 
Ajmer (III-2S-6-77). 63. 

Broad ~auie 
Bongaigaon 
2-S-77), 114. 

line from 
to Gauhati 

New 
(VI-

Broad ,Iauge line trom Samutipur 
to Darbhall,la and construction 
'work on Muzaffarpur-Darbhanga 
line (III-28-6-77), 89-90. 

Broad Gauge line from Sonepur 
Junction to Pahleza Ghat (VI-
2-8--77). 208. 

Broad Gauge line on Latur Pand-
ba~ur-Miraj Track (IV-5-7-77), 
53. 

Broad GuaUje Railway Line from 
Rampur to Kathgodam (UP) 
(lV-5-7-77), 35. 

Closure of Railway lines in Bhav-
nagar Division (IV-.12-7-77). 
153-54. 

Completion of Hasanpur-Sakri Rail-
way Line (I-l~-6-77), 86-87. 

Completion of NaDlal Dam Talwara 
Railway line (VI-2-8-77), 137-38. 

Completion of New Railway Lines 
during CUrrent 'Five Year 'Plan in 
Rajasthan (V-26-7-77), 133-35. 

Construction of more Railway Lines 
in Gujarat (11-14-6-77), 1~14. 

Construction of Mysore-Calicut 
Railway Line (Il-14-6-77), 208. 

eonatruction of New Railway Linea 
from. Bankura to Mejlia (1V-12-7-
7'1), 30-31 . 

Construction of New Rallway Lines 
in Rajasthan (II--14-6-77), 49-50. 

Construction of Railway Lines 
connecting Telllcherry with 
Mysore, MaDialore with Bombay 
and KuttippW'am with Trichur 
(11-14-6-77), 152-53. 

Construction of RaUway Line from 
Kbamlaon to J81amb (III-
28-6-77), 88. 



-_._-----.. _.---
RAILWAY l.,INE(S): contu. 

Construction ot Railway Lines in 
Assam State (U-14.6-77), 80-81. 

Construction of Rathan~ur-Chadan 
Railway Line (lV-5-7-77), 58. 

Construction of 'l'rivandrum-
Kanyakumari Railway Line 
(11-14-ti-77), 39-40. 

Conversion of Ahmedabad Delhi 
metre gauge line into broad 
gauge line (11-14-6-77>, 122-23. 

Conversion of Bankura and Rai 
Nagar Line into BrQad Gauge 
Line (South Eastern Railway) 
(IV-12-7-77), 129. 

Ccnversion of Bikancr-Bhatinda 
Metre Gauge Line into Broad 
Gauge Line (11-14-6-77), 178-79. 

Conversion of Chhindwara-Parasia 
N arr CYW Gauge Line into Broad 
Gaul(e Line (III-28-6-77), 127. 

Convel'sion of Gandhidham-Bhuj 
Metl'e Gauge Line into Broad 
Gaul~e (VI-2-8-77), 227. 

Conversion of Guntakal bangalore 
Line into Broad Gauge Line (V-
19-7 .. 77>, 68. 

Convusion of Gwalior Shivpuri Line 
into Broad Gauge Line and it. ex-
tension upto Guna (IV-5-7-77), 
97. 

Conversion of Jabalpur Godia Line 
into Broad Guage Line (IV-
12-'-77>, 48-49. 

Conversion of Katpadi-Tirupati Line 
intc" Broad Gauge Line (11-21-6-
77)" 97. 

Conwrsion of Lucknow Bareilly 
Me tre Gauge Line into Broad 
GaJge Line (VI-2-8-77), 51-62. 

'Conversion of Lucknow-Samastipur 
Line into Broad Gauge (11-14-6-
771, 7.9-80. 

Com eraion of metre gauge Line into 
BJ oad . Gauge Line in Udaipur 
DiviSion (I~-12-7-77), 1-8. 

ComrQ}"sion''Of MG/NG to Broad 
Guuge Lines in Eastern and South 
Eastern Railways (V-26-7-77), 
1\1'.&. -_._----- .. _----

RAILWAY 'LINE(S): contd. 

Conversion Of Metre Gauge Line 
into Broad Ge.uge (V-19-7-7"I), 
63-64. 

Conversion of Metre Gauge Lines 
into Broad-Ga\1le Lines, during 
the current year (V-19-7-77) , 
114-15. 

Conversion of Moradabad-Kashipur-
Halwani Metre Gauge Line into 
Broad G .. uge Line (V-19-7-'17), 
88. 

Coversion of Moradabad Kasbipur 
Line into Broad Gauge Line (IlL-
27-6-77), 66-67. 

Conversion of Narrow Gauge Linea 
into Metre GaUBe Lines and 
Metre Gauge Linea into Broad 
Gauge Lines in Gujarat (I1-1~6-

.. .. , 

77), 209. V 

Conversion of Narrow/Metre Gauge 
Line into Broad Gauge' Line 
in Identified Areas (V-19-
7-77), 125-26. 

Conversion of Naupade-Gunupur 
Line into Broad Gauge Line 
Eastern Railway) (V-26-7-77>, 
172. 

Conversion of Parbhani Mudhked-
AdUabad-Ghugas Line mto 
Broad Gauge Line (lV-I5-7-77), 
1~. 

Conversion of Pathankot-Joginder 
Nagar Narrow Gauge Line to --< 
Metre/Broad Gauge Line (n-I4-
6-77), 106. 

Conversion of Rajkot Verval Line 
into Broad Gauge Line (nI--28-

. 6.77), 160. 
Conversion of Rupsa-Talband Narrow 

Gauge ~ into Broad Gauae 
Line (lV~-7-77), 45-46. 

Conversion of SaJ,em-Banialore 
Line into Broad Gauge Line (V-
26-7-77), 113. 

Conversion Of Samastipur-Dar-
bhanga Line into Broad-Gauge 
Line (Il-21-6-77), 65..·~ 

Conversion Of Shahdara-Saharanpur 
Line into J3rced Gauge Line (V-
19-1-77), Uf. ----. 
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RAlLWA Y LINES--Contd. 
Conversion of Tuticorin Dindigul 

line into Broad Gauge line (II-
14-6-77). 208. 

Conversion to >broad gauge line bet-
ween Ahmedabad, and Delhi 
(IV-5-7-77), 88. 

Cost on Electrification of Sabarmati 
Virar Railway line (VI-2-8-77), 
22.6. 

Delhi Ahmedabad Metre Gauge line 
via Kota Ajmer (IV-12-1-77), 83. 

Demand for Broad Gauge line from 
Sholapur to Jalgaon (IV-5-7-77), 
102-3. 

Development of Broad Gauge Lines 
in Rajasthan (II-14-6-77), 110. 

Direct Line from Muzaffarpur to 
Sitamarhi (V-19-7-77), 69. 

Discounted cash flow returns in 
respect of survays of Railway lines 
in Madhya Pradesh (V-26-7-77), 
196. 

Double line from Vizianagaram to 
Titilagarh (V-26-7-77), 64. 

Double Railway line between Khalil-
pur and Garhi Harsaru (Northern 
Railway) (lV-5-7-77), 87. 

Double Railway Line for Sealdah 
Bongaon and Bandel Katwa 
(IV-12-7-77), 98. 

Double Railway Track for Mad-
AnOIS-Panchpilia-Bugada (Wes-
tern Railway) (II-l~6-77), 181. 

Doubling of Delhi Ahmedabad RaH-
way Line (V-19-7-77), 39. 

Bou,bling of Itarsi-Nagpur Railway 
Line (V-26-7-77); 57. 

E. M. U. Suburban Service in 
Burdwan Asansol Section (II-
21-6-77), 162. 

Electrification of Delhi-Jhansi Rail-
way Line (V-26-7-77), 61-62. 

Electrification of Railway lines in 
Kerala (II-21-6-77), 105. 

Electrification of Virar Sabarmati 
Railway Line (III-28-6-7?), 87-88. 

Estimated Annual income for pro-
posed Delhi-Rajhara-J agdalpur 
Railway line (VI-2-8-77), 196-96. 

RAlLWAY LINES-Contd. 
Expenditure on conversion of Vir-

amgam Okha-Porbandar line into 
Broad Gauge (IV-12-7-77), 84. 

Extension of Bahagalpur Bounsi line 
to Vaidyanath Deogarh (11-
14-6-77), 155-56. 

Extension of Bhagalpur Mandar Hill 
Line upto Jamtara (III-28-6-77), 
77-78. 

ExtenSion of 
Branch Line 
14-6-77), 57. 

Dhanbad-Patherdili 
upto Sindri (11-

Extension of Double Railway Line:> 
upto Lalgola (Eastern Railway), 
(1II-28-6-77). 98-99. 

Extension of Railway Line from 
Jammu to Udampur (IV-l2-7-77), 
140. 

Extension of Railway lines in North 
Eastern Region (IV-12-7-77), 85. 

Extension of Railway line upto 
Bhadohi from Barsathi Station 
(lV-5-7-77), 117. 

Extension of Sakri Hasanpur Line 
upto Barauni (II-21-6-77), 77. 

Funds allotted for Hassan-Mangalore 
Railway Line (V-19-7-77), 70-71. 

High Priority for Guruvayoor 
Kuttipuram Railway Line (IV-
5-7-77), 37-38, 

Improvement of Naupada-Gunupur 
narrow Gauge line (V-26-7-77), 
116. 

Indo-Iran Talks on Rail Link 
(IV-l4-7-77), 67. 

Indore Dohad Railway Line <II-
14-6-77), 65-66. 

KeraJa Government request for 
electrification of Railway lines in 
Kerala (11-14-6-77), 91-92. 

Khandwa-Dohad Railway Line (U-
14-6-77).45. 

Laying of Hridayagarh-Sarni Rail-
way Line in Betual District (In 
28-6-77), 71. 

Laying of new railway lines to con-
nect imbalance >between Develop-
ed aDd Underdeveloped regions 
(IV-5-7-77~ •.. 123_-2_4~. __ 
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RAILWAY LINl'S--Contd. 
Laying -of railway 

KaDSa and Bhildi 
91. 

line between 
(1V-6-0'1-1'1h 

\ 

Laying of Hailway line in Santhal 
PargaD8 Distt. of Bihar (11-
21-8-77), 73-74. 

Laying of Railway Lines upto Aizwal 
in Mizoram (IlI-2B-6-77), 113. 

Memoranda on completion 'of Vir-
amaam.Okba-Porbandar line into 
,broad-8auge line (V-19-7-Tl), 
58. 

Nationalisation of Patwa-Islampur 
Light Railway (VI-2-8-77), 202. 

New Policy for laying and extending 
Railway Lines in Bundl, Jbalwar, 
Chittorgarh (II-14-8-77), 49-50. 

New Railway Line connectinl 
Kursella-Nababganj, Phulkaha "Us 
Rupanli-Bhawanipur (nl-28-6-
77), 80-61. 

New Railway lines conversion to 
Broad Gauge lines in Western 
Region (IV-5-7-77), 111. 

New Railway Line for Forbesganj 
Pal'8si-Joki (III-28-6-77), 121. 

New Railway Line from Bongaigaon 
to Gauhati Via JOlichopa (V-
26-7-77), 51. 

New Railway Line from. Damoh to 
Banda (V-26-7-'17), 179. 

New Railway Line from Jabalpur to 
Nagpur via Seoni (U-14-6-'l7). 
182. 

New Railway lines in Backward and 
Hilly areas in West Bengal (IV-
12-7-77), 161. 

New Railway Lines in Karnataka 
(II-14-6-77), 150. 

New Railway Lines in Tamil Nadu 
in next five yetars (11-14-6-'17), 
1~ -

Non-Completion of New and Exten-
sion of Railway Lines during 1976-
77 (V-ll-'1-?'1), 72-74. 

Opening of Railway line from Arun-
dbangi to Manapparai. (VI-2-8-77), 
135-36. 

()peI!atioa on UDeCOIlomic Branch 
Lines ~!~.::~77), 166. 

RAILWAY ~0II.td. 
OverbridJes on Moradabad Chand-

ausi-Sambhal Railway line (VI-
2-B-'17), 22'1-2B. 

Overbridge on Rallway Line near 
Gulabagh and Khushkibalh (V-
26-7-77), 201. 

Priority for new :Railway Lines and 
conveTsion of Metre Gau,e to 
Broad Gauge Lines in Backward 
Areas (V-l~-7-77), 96-97. 

Proposal for layln, Broad pUle line 
from Jabalpur to Lalltpur (VI-
2_8-77), 227-28. 

Propoaal to link Ahmedabad with 
Gauhati by single train (11-14-6-77), 
124, 

Rall connection between Berhampur 
and Bolaneir in Orissa State (V-
19-7-77), 8l. 

Rail connection between Jbala'war 
city and Jhalawar Road (11-1+-6-
77), 108. 

Rail connection between Dipa and 
Calcutta Via Kharagpur (V-19-'1-
77), 101-

Rail Connection between Dobad, 
.Jhabua, Dbar and Indore (II- 14-6-
77), 46-47. 

,Rail Connection for Panna (V _28-7-
771, 99. 

Rail Link between Basukinath and 
Santhal PargRna (V-I9-7-77), 123-
24. 

Rail Link between Cochtn and 
Kayamukulam via Alleppey (II-
14-7-77), 150-51. 

Ran link between Oral and Pha-
phund via Jalaunuariya (V-19-7-
77), 52. 

Rail Link for Town of Huarlba,h 
(1I-'14-6_77)~ 64-65. 

Railway Lines between B1mialarh 
and Talcher and Khurdba Road 
and Titla,arh 1n Orissa (U-21-6-
77), 71-72. 

Railway Line between Jah8Dfirbad 
U.P, and Delhi (0-14-8-'1'1), 1". 

RaU~y Une between Badbanpur 
and Harij (V-26-7-77), 88-8,. 



RAILWAY LINE8-contd. 

Railway Line from Bombay to Assam 
(11-21-6_77>, 78-79. 

Railway Hne from Chittorgarh to 
Kota (V-26-7-77), 118-19. 

Railway Lines from Dharamanagar 
to Agartala and between Narengi 
and Bamihut (IlI-28-6_77), 73-74. 

Railway Line from Eas1ern Part to 
Western Part of India 'Via Gwalior 
Shahjahanpur and Pilibhit (II~ 
14-6-77), 55. 

Railway line from J arwal Road Sta-
tion to Katarina Ghat (V-1II-7_ 
77). 105. 

Railway Line form Sahjanwa Rail-
way Station 'Via villages in Bans-
gaon Tehail. (VI-2-8-77), 132. 

Railway Line from Sapaul to For. 
besganj ('\1-26-7-77), 62 

Railway lines in adlvasis areas of 
M.P., Rajasthan Maharashtra and 
Gujarat (Il-14~6-77), 107-08. 

Railway Link between Rishikesh and 
Karnaparyag <IV-12.7-77), 52. 

Railway link for Cement Factory at 
Neem Ka Thana (IV-6-'1-77), M. 

R.ailway link for Rock Phosphate 
mine In Jhamar Kotra near Udai-
pur ('\1-26-7-77). 154.55. 

Reaction of State Government on 
Conversion of Uneconomic Railway 
Linel (IV-6-7-77), 90. 

Removal of disparity in laying Rail-
way Lines in different areas (V-' 
26.7-77), 184-86. 

Restoration of AlI'a-Bah Railway 
Line (JI-14-6-77), 197-98. 

Restoration of Rodhopur-Nirmali and 
Pratappnj-Bhimnagar Railway 
Lines ('11--14-6-77), 86-67. 

Review ot worlr::lnc ot narrow ,auge 
lines (Il-14-6-77), 105_06. 

Sbivpuri.Gwalior line declared as 
Uneconomic Line (IV-5-7-77,) 59-

RAILWAY LINES--eantd. 
Survey and Expenditure involved in 

laying Ernakulam..Alleppy Railway 
Line (11-21-6-77), 27-29. 

Surveys/Construction of Rallway 
Lines in Madhya Pradesh ('1V-
12-7-77), 122-23. 

Survey tor Guruvayur-Kuttipuram 
Railway Line (11-14_6-77), 85. 

Survey fOr Hubli-Karwar Railway 
Line (11-14-6-77;0, 69-70. 

Survey for neow Line to connect 
Koraput with Parvatlpuram (V-
26-7_77). 116. 

Survey for new ~llway Lines in 
Backward Areas (ll-14-6-77), 
177. 

Survey for New Railway Line from 
Bhavnapr to Tarapore (II-21·6-
77), 57_58. 

Survey for Railway line between 
Bathnaha and Bhimnagar vfa 
Phulkaha (III-28-6_77), 121-22. 

Survey for Railway line between 
Nizamabad and Ramagundam via 
Karimnagar (VI-2-8-77), 133. 

Survey for Railway line from Indore 
to Bombay ('V-26-7-77), 192. 

Survey for Ratlam.Banswara Rallway 
line (11-14-8-77), 158-59. 

Survey for .Requirement of Railway 
lines in the country (VI-2-8-77:' 
225. ' 

Survey for Sultanganj. Deogarh RaiL 
way line (II-14-6-77). 154. 

Survey work on Konkan Rail'Way 
HV-5-7-77), 103. 

Trains on Pathankot Jo,inder Na,ar 
Railway Line (II-14-6_77), 34. 

Work 011 Conversion of Barabanki-
Samastipur Line into Broad Gauge 
held up (North Eastern Railway) 
(V-26-7-77), 114. 

Changes in the financial arrange-
ments for construction of Shahdara 
Saharanpur railway line (St.) (VI ...... 

60 . _______ ~-!-7:!, 242-43. 
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RAILWAY LOSSES; 

Damage to Railways and Roads in 
Gujarat due to heavy ~ins (Matter 
under 877) VI~'7'T).'" 

RAILWAY MAIL SERVICE: 

Opening of RMS at Izntnagar Junc-
tion (VI-4-B.77), 234-35. 

Payment of Special Allowance to 
Head Sorters, Railway Mail Ser· 
vice (V-2B-7-77), 159. 

RMS between Shillong and Gauhati 
(VI-4-8_77), 235, 

l-~etiring Room for Railway Mail Ser· 
vice Employees at Chitt~r (lV-
7-7-77;\ 124-25. 

RAILWAY. NORTH EAST FRONTIER: 

Accident to Train No. 13 Up Tezpo:-e 
Express ')n :il!.5-77), (St.) aI-U-
6-77), 15-'20. 

RAILWAY, NORTH EASTERN: 

Filling up of Posts in Stores Depart-
mE'nt (North Eastern Railway) 
(V-19-7-77), 110-11. 

Selection Committee for III and IV 
grade posts in North.Eastern Rail-
way ('lV-5-7-77), 45. 

Debate, 
Reported apprel1ension of damage to 

North Eastern iRailway line due to 
soil erosion (CA) (VI-5-B-77)t, 
240 .. -47. 

RAILWAY. NORTHERN: 

Ad hoc appointments of Doctors in 
Norlh!~m Railway (V-26-7.77), 
175-77. 

Ad ho~ appointments of Doctors in 
Northern Railway during the em-
ergency (V,-·26-7-77). 172-73. 

Ad hoc appojntments of Doctors in 
Northern Railway during the Em. 
ergency (V-26·7-77), 177. 

AP. hoc appointments of Doctors in 
Northern Railway after lifting ot 
e~ergency (V-26-7-77), 172-76. 

. ------,. __ . ---.,...-' 
RAILWAY NORTHERN.....contd. 

Appointment of Class III and IV staft 
during Emergency in Allahabad 
Division (Northern Railway) 
(VI-2.B.'17), 14"1. 

Cancellation of Treins in Northern 
Railways (UI--26-6.77>, 125-25. 

Complaints against commercial om-
cers of Allaha.bad Division (North. 
ern Railway) CVI-2-8-77), 153-54 

Complaint against Station Superin-
tendents of Delhi Division (VI-
2-8.77), 67-69. 

Earnings from Goods and Coaching 
Traffic (Northern Railway) (VI-
2-8-77), 86. 

Expiry of period of Contracts for 
Canteens on Northern Railway 
~VI-2-8-77), BB. 

RAILWAY NORTHERN: 

Goods/Parcel Handling contracts 
Awarded to Labour Cooperative 
Societies on Northern ;Railwqy 
(IV-12_7·77). 117-1B. .<'" 

Mani,pulation .hade-1lY Cooperative 
Societies holding Boads handling 
Contracts (Nortbenl Railway}' (VI 
2-8-77), 155. ( 

Payment Of Arrears of Poy Fixation 
of Senior and Head SlJnaUers of 
Delhi Division (Northern Railway) 
(IV-12-7.77), 133-34 

Steps taken to increase sale of 
Tickets on Northern Railway (VI-
2_8-77)', 163--64. 

RAILWAY OUT-AGENCIES: 

Closure of Sltarnau and Manasa out-
agencies (Western Railway) (U-
21-6-77), 37-38. 

Out agenCies for district headquarters 
in Western Railway (IV-12.7-77), 
47-48. . .. 

RAILWAY PASSES: 

Deputatlonists to other Ministries 
enjoying facilities of . pallles (v-
26-7-77), 97 . 

.- --""---'''--- .-.,-_._--- . _------_ .. _----



SUBJECT lRl'EX ------------- -_. ---_. 
RAILWAY PA6SES-Contd. 

Free Pas8'efl for Travel by Railway 
Officers (III-28-6-77) 134-35. 

Free Railway passes to common 
people during Emergency period. 
(IV-5-7-77), 109-1(}. 

Issue of complimentary Passes to 
Railway Officials (m-~8-6-77), 
103-04. 

Issue Concessional Passes <0-21-
6-77), 64-65. 

Issue of Free Railway Passel to 
difterent People (II-a-6-77), 

63·64. 
Railway passes issued to non-officiaJ 

and social workers (II-l4-6-
77), 124. 

Removal of disparity in' issue 01 
Passes to Omcers and Dependant' 
(V-26-7-77), 117. 

RAILWAY PASSENGER (5): 

Search of Train Passengers in 
Hacloti Area (IV-12-7.77). 125·26. 

RAILWAY PASSENGER AMENITIES: 

Amount earmarked for Amenities 
to Passengers at Railway Stations 
(V-26-7-77). 74-76. 

Drinking 
distance 
135-36. 

water facilities in long 
trains (ll~21-6. 77). 

More Accommodation and Facilities 
to Pauenlel's at Delhi (V!-2-8· 
77), 112. 

Omcers Carriage faciUty availed by 
CommercIal Officers (Allahabad 
Division) (III-28-6-77). 101·(J2. 

Proposal to Constitute 
Amenities Council 
185·86. 

Passengers 
(VI-2·8-77) . 

Represent.ation about inconvenience 
to female passengers of Domblvli 
in Local Trains (Vl-i--8-77), 
142-43. 

Search of Train Passengers in Hadotl 
Area (IV-12-7·77), 125·26. 

RAILWAY PASSENGER TRAFFIC: 
Special Trains for cleariIl.2 Summer 

Rush (III-28·6·77). 57-58. 

RAILWAY PASSENGER! TRAFFIC-
Contd. 

Survey for passenger traffic on Tri. 
vandrum-Mangalore and Born-
bay-Cochin Routes (IV-i-7-
77), 131-32. 

RAILWAY PLATFORMS: 

Book Stalls on Railway Platforms 
by unemployed educated persons 
(V-19-7-77). 39·40 

Construction of a Platform at Satna 
Station (V-19-7-77), 120-21. 

RAIL WA Y PORTERS: 
Construction of Sheds for Porters 
(V-19·7·77). 45. 

Goods/Parcel Handling Contracts 
awarded to Porters Cooperative 
Labour Contract SoCiety Ltd .. 
Allahabad (V-19-7-77), 128-30. 

Parcels handling work at Allaha:bad 
(IV-5-7 -77), 95-96. 

Non·payment of minimum wages to 
IQders at Maruadih Garh81'1,l 
Yards (VI.-2-8-77), 133-:i4. 

Payment of Wages tOl GoodslParcel 
Porters (V-19-7-77), 93-94. 

Victimisation of Parcel Porters at 
Allahabad Hailway Slation (IV-
5-7-77h 92. 

RAILWAY PROPERTY: 
Cases of Loss/Theft 

Property on Central 
(VI-2-8· 77). 220-22. 

of Railway 
Railway 

Damage to Railway Property due to 
floods anrl other calamities (VI-
2.8-'17). 201·02. 

RAILWAY QUARTERS: 
Unauthorised Occupation ot Railway 

Quarters, Allahabad Division 
(lV-12-7·77). 57·58. 

RAILWAY ROLLING STOCK: 

Additional Order for building of' 
Goods Wagons (V-2d.7·77), 160 
-70. 

Allotment of waaons for coal. 
cement. wheat, salt industries 
(II-21·6-77), 144·45. ----_ .... _----- - . -_ .. _-----_ .. _._------



SU&JKCT·JlfDB ---------- _._----------- _ .. _-
RAILWAY ROLLING STOCIt-G'ontc:L 

Availllibility of Railway Wagons in 
Ratlam Division (Western Rail-
way) (V-IO-7-77), 68. 

Conversion of Railway Saloons into 
second class comp!lrtments. (VI-
2-8· 77), 14-019. 

Diesel!Eh!ctric Engines to replace 
Steam Engines (V-28-7-77), 179. 

Export of Walons to Yugoslavia 
(VI-5-8-77), 171. 
Factories manufacturin, Railway 

Coaches (VI-2-8.77). 128-29. 
Factories manufacturing Railway 

Wagons and Locomotives (VI-3-
8·77), 198. 

Level of Senior Otftcers who UN 
Railway Saloons (III-28-8-77), 
140. 

Loaded Wagons lyin, at Stations in 
Ratlam Division (II1-28-8-77). I 

15'1--69. 
Manufacturing of li,ht weight 

Aluminium Coaches (V-10·7-77). 
147. 

More Wagons tor Transportation of 
Coal (V-28-7-77). 62-83. 

Orders for Wagons and Passengers 
Coaches (IV-1li-7-77). 198-202. 

Orders for Railway Wapns from. 
Uganda (111-24-8-77), 121. 

Orders for wagons and Passenlers 
Coaches (IV-15-7-77), 198-202. 

Price of wheel set manufactured in 
wheel and Axle unit of Durlapur 
Steel Plant (IV-05·7-77), 00. 

Production of Heavy Earth Movin, 
Equipment and Ran Coaches 
<IV-13-7-77), 137-38. 

Repair and Overhauling of W8Ions 
in Workshops (V-19-7.77), 85-88. 

Shortage of Wagons for Coal due to 
Wrong Di.trlbution (V-2il-7-77). 
44. 

Steam Engines ouUived life (VI-2. I .1 
8-77). 198. I 

Unutilised capacity of Railway 
Waeon Building Industry (III- I, 

29-6-77), OZ. 

RAILWAY ROLI..J:NG STOCK--COf&U. 
Use of Luxury Saloons by Railway 

Officials (n-21-6-77), 98. 
Wagons allotted to Mills of Gbazia .... i 

bad during 1074, 1075 and 1976 
(VI-2-8-'l7), 211-12. 

WIlJIOM for Goods Tramc ClearaDce 
in MadhYa Pradesh (Vl-2-8-77). 
207. 

Wagon shortage in Bhusawal Divi-
sion (VI-2·8-77), 218-19. 

RAILWAY, SOUTH EASTEBN: 
Annual Rent of Armenian Ghat Shed 

No. 1 (VI-2-8-77), 159-eo. 
Closure of Esplanade parcel offtee 

in Calcutta (VI-2·8· 77), 161·82. 

Conversion of Naupade-Gunupur 
line into Broad Gauae Une (Soutb 
Eastern Railway) (V--26:-7-'17), 
172. 

Demonstration by !Railway workers 
at Panskura Station (South Ealt-
ern Railway) (V-28-'1-'n). 

Stat! apprehensive of delay of re-
opening of parcel oftIce Esplanade, 
Calcutta (VI-2-8-77), 160-81. 

RAILW A Y, SOUTHERN: 
Memorandum by Southern Railway 

Apprentices Association (VI-
2-8-77), 179. 

RAILWAY STATION(S): 
Amount earmarked for Amenities to 

Passengers at Rallway Stations 
(V-28-7-77), 74-78. 

Award of Contract for Cycle stand at 
Kanpur at lower rate for 1974 
(VI-2_8-77), 150-51. 

Breach Of agreement by cDDtradors 
for cycle stand at Allahabad (VI-
2-8-77), 155-56. 

Broad Gaule line from Sonepur 
Junction to Pableza Ghat (VI-
2-8-77:; 208. 

Catering Contracts (III-28-&-'1'1), 
157. 

Closure of Steam loco-eheds at Gun-
takal, Pakala, Nandalur and Rent-
,unta (11-21-&077), IHL97. -----



BAlLWAY STATIORS-C01Ctd. 
·Complaints received at Garhwa Road 

'Station (Eastern Railwa)1 ('1/1-
2-8-77)~ 89. 

Contracts for selling tea and otber 
Items at Santa Cruz, Surat and 
Boribander Stations (V-26-7-77}. 
103--08. 

Cantracts for Tea Shops and Sale of 
·other articles at stations around 
Bombay (IV-5-7-77), 68-69; 
CVl-2-B-77), -Z10-11. 

Contractors selling Tea and other 
Articles at Dadar Station (V-
1'9-7-77:, 86-87. 

Cycie stand contract at Kanpur 
(IV-5-7-77), 93-94. 

Delay in inviting fresh tender for 
cycle stand at Kanpur during 1975 
lVI-2-8-77), 151-52. 

Demunage Charges for Wagons De-
tained at Naini Goods shed (UI-
28-6-77), 99-100. 

Demurrage charges in Kela aiding, 
New Delhi (VI-2-8-77), 144. 

Erode Railway station ~III-28-6-77), 
74-75. 

Fixation of Earnest Money and Se-
curity Deposit for Award of Con-
1ract for Cycle Stand (VI-2-8-77), 
'74-76. 

.Footpath on One side of Two Bridges 
Near KBdalundi Station (lV-
12-7-77), 182. 

lorced Opening of Gate at Asavatl 
.(V-I9-7-77), 97-98. 

Gates near Hirodih. 
Koderma 'Station 
19s.:99. 

Chauba and 
('V -%6-7-77), 

Harrassment of a Group of Students 
at Mehsana Station (IV--3-7-77), 
97-98. 

RAILWAY STATIONS-Contd. 
Mani Halt in Jaunpur, Distriet 

(IV-5-7-77), l1.'i. 
Missing of Consignments of Hand-

loom cloth Typewriters and Brua 
at New Delhi Station (VI-;Z-8-
77), 66-67. 

More stat! at booking windows at 
Rohtak (VI-Z-8-77J, 159. 

Narpatganj Railway Station (V-
19-7-77), 78. 

New Railway Stations in Karnataka 
(U-21-6-77), 150. 

Opening of Kateeli Ha!,,; (V -26-7-
77), 101. 

Parcel Handling Contract at Alla-
habad (V-2G-7-77>, 69. 

Paror Rallway Station (lJ-21-11-
77), 49. 

Pollcy Regarding catering of Tea 
and other Ar.icles at Statioua 
(VI-2-8-77), 213-16. 

ProPOsal to construct Platform and 
Waiting Room at Jawanwala 
Shahr (V-2~-7-77), 119-20. 

Proposal to remodel Chittor Rall-
way Station (11--2.1-6-77), 96. 

Provision for halt of Madrtls-Mall-
galore Mall and Trivandl'Um-
Cannanore Expl·esl'. at Tanur (V-
19-7-77), 143 . 

Railway Stations without drink:n. 
water facilities (IV-12-7-7'l), 
127-28. 

Railway stop between Ambon'~ anil 
Kalubathan (VI-2-8-77), 167. 

Rates of tea served at statlou$ (V-
19-7-77), 51-52.. 

Renaming of Minto Bridge (VI-2-
8-77), 203. 

Re-opening ,)f parcel offir.e at 
Armenian Ghat Shed No. I, 

IsSUe of tickets at Rohtak, Sampla, Howrah Sta.tio:l (VI-2-8-77), 82. 
Bahadurgarh Stations (VI-2-8-
'17>. 81-82. Representation from Tea Trolley 

Vendor. of Howrah station (II-
Katihar Railway Junctloll (IV-5- 21-6-77>, 56. 

7-77), 137. 
Sale of Fruits and othel' Articles at 

Labourers indul~ing in pilferagE'S Ka"-ur and Allahabad Statio_ 
and thefts at Naini and Allahabad 'or 

__ (V __ !.9_-7_-7_7).!~. __________ (.:...IV--1!2---7--7-7)~ .~~-8_2._. ___ _ 
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RAU..WAY STATIONS-C'ontd. 

Sheds on Platforms of ~arwa Sagar 
and Niwari Stations (VI-.2-B-77), 
228-29. 

Shivnarayanpur Railway StatJ(ln 
(II--21-6-77), 121-22. 

Sonall Railway Station (VI-2-B-
77), 109-10. 

Stoppage of Howrah Express at 
Gaya (IV-12-7-77), 74. 

Tenure of Parcel clerks at Kela 
Sic:ting. New Delhi (VI-2-8-77), 
65. . 

Train halt at Perassanur (Kerala) 
(ill--28-6-'i7), 90-91. 

Transportation of Cotton Bales by 
Railways from Stations in Ganga-
nagar Distri(.'t (Il-14-G-77), '14-
75. 

Upgradation of Kurmacianga Halt 
(V-I9-7-77), 80-Bl. 

Varlcala Station (Ill-28--6-77) , 97. 

Waiting Facilities fur Passengers at 
Naya Nagar Station (III-2B-6-
77), 75. 

RAll..WAY STRIKE(S): 
Extra Expenditure incurred dw ing 

1974 Railw'l.Y Strike (11-21-6-
77), 48. 

Missing Family Members of a Ran-
way Employee arrested durIng 
last Rai:way Strike at JhanAi 
(IV -13-7-77), 207-08. 

Re-instatement of empluyees whl) 
partidpated in 1974 Railway 
Strike (I1-U-6-77 I, 14-21-

Reinstatement of worke,s of 1980 
strike in Secur,derabad Divl~ion 
(1V-5-7-77), 70. 

B.AILWAY THEFT(S). 
Railway Employee3 involved in 

theft Cases (VJ-2-8-77), 119--21i. 

Railway gooda stolen in Delhi, 
Kalyan and New Jalpaigudi (V-
19-7-77), 139. 

'l'hefts and Pi1ferales in Raihl'ays 
(V-26-7-77), 182-84. ----

RAILWAY TICt(CrLESS THAVEL: 
Increase in TlckctltlS8 Travel in 

June and Ju~.y, 19i7 (VI--2-B-i'I). 
1r19-BO. 

Increase in Twketlesl Travellers 
(Il-14-6-77), 6l. 

Special Checks against TlcketlpllS 
Travel (lV~'5-7-77). 123. 

Surprise Raids conducted in Alla-
habad uiviBion (V--26-7-'i'7), 65-
68. 

Tkketl.eas '!'ravel (V-2B-7-77), 142-
43. 

Ticketless Travel by people going 
to Join Rall.iea of Political partin 
(V-26-7-77>, J04-05. 

RAILWAYS TRAFFIC: 

Dislocatioa of Railway traffic and 
other losses due to floods (Under 
rule 377) (V1_~-8-77). 258-5!j. 

RAILWAY TRAIN(S): 

Additional Coaches C(lr Trains (II·--
14-6-77), 149-50. 

Additional Trains bf>tween Boar1 
and Surat ("</-26-7-77), 149. 

Air-Cooling of Long Distance Trains 
(n-21-6-77). 88-a9. 

Articles oold by Hawkers in Trair.s 
(lV-12-7-77), 127. 

Attaching of ACC s1eeper coach 
with K. K. Expreas (Il-2.1-6-i7) •• 
10'. 

Attaching of Coaches to Trair.s (11-
1'-6-77), 87-88. 

Attack on })8BSengers and theft in 
running trains (VI-2-8~77). lSI. 

Burning of Goods Train and a 
DieEI Engine due to Fire in 8 
Petrol Tanl«.'r (V--2B ·7-77), S4. 

Caru:ellation 01. Trains in Northern 
Ra.ilways (IlI-28-8-77). 124-25. 

Cancellation I)f Trains in May 1977 
(11-14-6-77), 78. 

Cancel1ation of trains on 3. K. Line 
(Kat.w8l-Burdwan} (V-ll-7-Tl). 
141-42. 
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RAn..WAY TRAIN (S)-Contd. RAILWAY TRAIN (S)-Contd. 

Cases of Dacoity and Looting in Extension of SaJem-Dharmapuri 
running Trains in 1977 (V-26-7- Daytime pai:lSengcr to Bangalore 
77), 89-90. (V-26-7-77), 105. 

Contracts for Dining Cars in long Extension of Tanda-Akhal'pur-
di3tance frai~ (V-19-7-77\ 55. Shuttle upto Jaunpur (IV--S·7-

Conversion I)f Amia Parasin Pas· 77), 75. 
senger Train into Pnrasia-Betul Extra trains operating betWE!('D; 
Passenger Train (V-26-7-77), 44. Ahmedabad and Bombay (111-·-

DaCOity in 12 Dn Train neal' Delhi 28-6-77), '15·46. 
(VI-2-8-77), 79-80. Failure of trains in kc~pinf{ time' 

Decision to dispense with Alarm 
Chain in Trains (II1-.28-0-17), 74. 

Demand to Di~li5e Mnhalaxmi 
Express \V-19-7-77), 113. 

Derailment of a Train near Mathe-
ran (IV-5-7-77), 119-2(', 

Derailment of G.T. Express at 
Sindi (11-14 ·6-77), I 03-04. 

Derailment of Tirud~r::rd.u,: passen-
ger train (IV-5-7-'i7), 117-18. 

HAlLWAY TRAINS: 
Dieselisation of s..mmath Mail 

(IV-l2-7-77), 153-54. 

Dining Car/Pantry fOr Delhi Ah-
medabad Express (V-19-7-77), 
103-04. 

Direct train from Dc.lhi to Ja.balpur 
via Katni and AItahabad (111-
28-6-77), a6-89. 

Direct Train fram Delhi to Sikar 
(V-26-7-77), 119-70. 

Drive to check TicketlcS,3 Travel in 
Trains (III-28-0-77), 125-26. 

Expenditure incurred on Railway 
Station Gars CnI--28-6-77}, 58-59. 

Explosion in Goods Train n~r 
Ahmedabad CLty (V-19-7-77), 
109. 

Express Train frOm Delhi to Indore 
(lV-12;-7-77), 118. 

Extension:1f Agra-De1hi Exprcas 
trains upto Nt!w Delhi <II-·14-6-
77), 05. 

Extension of Running of Passenger 
Train from Goa t.:> BacIa Jawra 
and Bardbil eVI-2-a-77). 90-91. 

schedule (11-21-5·77), 58-j9. 
Fast Running Train from Amritsar 

to Haridwar (VI-2·8-77), ll'G. 

Food served in Trains running from 
Delhi to Southern Parts of the 
country (IV-12-7-77), 64-65. 

Holiday Special Trains to Hill Sta-
tions (111-28-6-77), 69-70. 

Improvement in Double decker 
coaches (111--28-6-77), 85-86. 

Introduction of Addition Railway 
Traim and Stops (IV-12-7-77), 
34-44. 

Introduction of direct train between 
Ahmedabad and Amritsar (IV-
5-7-77), 107. 

Introduction of Electric Trains il11 
Kerala (11-14-6-77), 103. 

Introduction of mail 
Khandwa Ajmer line 
77), 159-60. 

train or 
(11-14-6:"· 

Introduction of more double decker 
trains (VI-2-8-77), 35. 

Introduction of New Trains (111-
28-6-77), 146-47. 

Introduction of night train betweenP 
Udaipur and Ahmedabad (VI-· 
2-8-77), 243. 

Introduction of Rayalaseema EX:.... 
press from Tirupathi to Hydera-
bad CIV-12-7-77), 50. 

K. K. Express (V-26-7-77), 81-82:. 

Late running of 370 Dn Train (VI-
2-8-77), 159. 

Late Running of Express Trains 
during June, 1977 (V-26-7-7'T)'. 
85. 



RAILWAY TRAIN (S)-Contd. 
Late Running of Trains (11-14-6-

77), 26-29. \ 
Local Train between Palanpur to 

Disa (V-26-7-77), 115. 
Looting of passengers of Triveni 

Express (IV-5-7-77), 38. 
JNight trains between Mavil and 

Bari Sadri (VI-2-8-77), 234. 
iPassenger Train from Tata Jamshed 

pur to Eolani (V-19-7-77), 77-78. 
Fassenger trains running without 

First Class Bogies (I1I-28-6-77), 
71. 

Pbtliputra Express (VI-2-8-77), 
184-85. 

Poisoning and Robbery betw~en 
Kharagpur and Cuttack in Ex-
press Trains (V-26-7-77), U3. 

Proposal to attach 4 Coaches to 
Parcel Trains running between 
Asansol and Gaya (V-26-7-77), 
'197-98. 

]Proposal to divert Route of Utkal 
. Express and Kalinga Express 
(1II-28-6-77), 77. 

!Proposal to ensure Safety in Trains 
and to curb Thefts (111-28-6-77), 
43-44. 

Proposal to extend Pink Express to 
:Ahmedabad or to start Super 
Fast Train from Delhi to Ahmeda-
bad (Il-21-6-77), U5. 

Proposal to introduce Fast Train 
between Ahmedabad and Baroda 
V-19-7-77), llB. 

Proposal to link Ahmedabad with 
Gauhati by single train (11-14-6-

"77), 124" 
'Proposal to reduce running time of 

G.T. Express and Tamil Nadu Ex-
press (1I-21-6-77), 119. 

'Proposal to run 86 Up and 85 Down 
Trains between Itarsi-Katni Bina 
<VI-2-B-77), 233. 

Proposal to speed up Sabarmati Ex-
press (IV-12-7-77), 136-37. 

:Provision for halt of Madras-Man-
. galore Mail and Trivandrum-
Cannanore Express at Tanur (V-
19-7-77), 143. -----" - -.. ,---~-- --_ .. _---_..:.. 

RAILWAY TRAIN (S)-Contd. 
Quota of Berths for Vidisha in 6-UP 

Train (IV-5-7-77), 63-64. 
Reintroduction of Trains cancelled 

On Nagpur-Bombay line (Vl-
2-8-77), 219-20. 

Replacement of Wooden sleepers 
with Cement Concrete Sleepen 
(11-14-6-77), 82-83. 

Representation about inconvenience 
to female passengers of Dombivil 
in Local Trains (VI-2-8-77), 142-
43. 

Robberies on Agra-Kanpur Trains 
(V-19-7-77), 96. 

Running of Free Trains for Railway-
men's Mazdoor Conference (IV-
5-7-77). 132-33. 

Sabarmati Express (V-19-7-77), 
117-18. 

Special Trains for clearing Summer 
Rush (IIl-28-6-77), 57-58. 

Special trains/holidays specials! 
Tourist Specials superfast train 
not touching Pathankot (VI--2-S-
77), 61-62 

Special trains run at the time of 
Visit of RSS leader (lV-5-7-77), 
59 

Special train to carry Delegate to 
Ralwaymen's Mazdoor Conference 
(VI-2-8-77), 102-03 

Srinagar Express (11-14-6-77), 
104-5 

Steps to reduce over-crowding in 
Trains (11-14-6-77), 98 

Stoning of Madras bound Pandyan 

Express (V-26-7-77), 100-101. 
Stoppage of Janata Express (How-

rah Bangaigaon) (II1-28_6-77) 
142-43, 

Super Express Train from Jai'Pur to 
Udaipur (V-26-7-77), 71 

Tata-Amritsar Express (II-14-6-
77), 97 

Termination at Train services at 
Sabarmati Station due to closure 
of Sabarmati Bridge (VI-2-8-
77), 123-23 
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Timings of Arrival of Trains at 
Ratlam Khandwa and Ajmer 
(I1I-28:-6-77), 149-50. 

Trains between Delhi and BombaY 
(lV-12-7-77), 22-28 

Trains cancelled between Tirupathi 
and Katpadi and between Palcala 
and Dharmavaram (IV-5-7-77), 
121-22. 

Train Facilities (Il-21-6-77). 
Train from Kolhapur to Viramgam 

Gandhidham (V-19-7-77), 56. 
Trains from Pathankot to Kangra 

Valley (lI-14-6-77). 104 
Train in Delhi Zoo (III-27-6-77), 

143-44 
Trains On Pathankot Joginder Nagar 

Railway Line (Il-14-6-77), 34 
Trains running between Trivend-

rum and Kranakulam (1I-14-6-
77), 153-54. 

Train service between Bombay and 
Trivcndrum (V-19-7-77), 35. 

Unpalatable Water supplied in long 
distance Trains (II-21-6-77), 160. 

Vendors in G.T. and Tamil Nadu 
Express (V-26-7-77), 138-39. 

RAILWAY, WESTERN: 

Construction of over-bridges IUld 
under-bridges on Western RaiL 

wayS (IV-12-7-77), 151-52. 
Drinking water arrangement for 

Employees at Stations On Kalol-
Vijapur Line (Western Ralway) 
(VI-2-8-77), 121. 

Out agencies for district headquar-
ters in Western Railway (IV-12-
7-77), 47-48 

Shifting of Western Railway head-
quarters from Bombay (V-19-7-
77), 119 

Shifting of Western Railway head-
quarters to Dahod (IV-12-7-77), 
111 

Trains cancelled on Western Rail-
way (V-26-7-77), 77 

RAILWAY WORKSHOP(S): 
Auction of Sand, Sorap, Iron by 

Railway Workshop at Jamalpur 
(lV-12-7-77), 172-74. 

RAILWAY WORKSHOP(S)--contd. 
Employment to personse after train-

ing in Railway Workshop, Bikaner 
(Vl-2-8-77), 141-42 

Employment to youths in Jamalpur 
Railway Workshop (II-14-6-77)~ 
42 

Repair and Overhauling of Wagons 
in Workshops (V-19-7-77), 65-6& 

Shifting of railway workshop from 
Vattathani (Kerala) (V-19-7-
77), 142-43 

Wagon Building Factory at Kazha-
kaotam in Trivendrum District 
(111-28-6-77), 98 

RAILWAYS: 
Aid for construction of West Coast 

Konkan Railway (V-19-7-77), 
128 

Annual Rent of Americal Ghat Shed 
No.1 (VI-2-8-77), 159-60 

Anti Social Elements active in' Rail-
ways (IV-5-7-77), 43-" 

Auction of Junk and condemned a1"'-
ticles lying with Railways <ll-21-
6-77), 140-41 

Award of Tender for MTP (Rail-
ways) Calcutta (V -26-7 -77), 45 

Blue Print for rapid transit system 
in Delhi (III-28-6-77), 79 

Cases of compensation flIed· by 
Merchants against Railways (VI-
2-8-77), 65-66. 

Cell to examine complaints of Rail-
way Employees and Publ1c (n-
21-6-77), 111-12. 

Construction of Diva-&sin Ra.Uway 
in Maharashtra (IV-5-7-77), 90-
91. 

Consumer Cooperative SocIeties hi 
Railways (V-19-7-77), 131-32. 

Contracts awarded to porters co-
operative Labour Contract Society 
Limited, Allahabad and in Delhi 
Division <VI-2-8-77), 72-74. 

Corporate plan for Indian Railways 
(IV-5-7-77), 100-01. 

Cost of construction of Rtmninc 
Rooms (II-21-6-77), 51. 

Crimes on Railways (VI-3-8-77), 
67-68 . 

. ----- .- -_ .. _---
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.Decline in Booking of Goods on Functioning of Railway Users' Zonal 
Railways (VI-2-8-77), 221-22. Consultative Committees (11-

:Decline in Revenues of Railways 21-6-77). 93. 
<ll-14-6-77), 172.. Goods handling contracts (VI-

:Delivery of Goods fraudulently at 2-8-77), 147-48. 
wrong destination (Vl-2-8-77), Grant of Benefits to strikers of 
49-00. Railway strike 1974 by Janata 

Demand for Railway Transportation Government (VI-2-8-77), 107-08. 
from Junagarh Chamber of Com- How Railways can save crores (U-
merce (VI-2-8-77), 98-99. 21-6-77), 89-90. 

Demurrage Charges raised against Illegal appointments made in Rail-
private parties (VI-2-8-77), ways (U-14-6-77), 21-26. 
165. 

D'!partmental Catering Establish- Implementation of Acharya Kripa-
menta (111-28-6-77), 112-13. lani Committee Report on CornlP-

Divisional Organisation at Mughal tion in Railways (II-14-6-77), 
1-7. 

Sarai (VI-2-S-77), 241-42.. 
Doubling of portion of Raipur Improvement in Rail Communica-

Vizianagram section (South Baa- tion in Saurashtra and Gujarat 
tern Railway) (II-21-6-77), 145. (IV-5-7-77), 107-8. 

:Efficiency of Railways due to over-
hauling (11-14-6-77), 118. 

Elected Committees for Railway In-
stitutes (11-14-6-77), 58. 

Electriflcation between Vijayawada 
and Madra8~8konam (V-26-7-
77), 49-50. 

,Expansion of Railw:ay network in 
.Orissa (VI-2-S-77), 121-22. 

'Expenditure on improvement of 
Railways in Andhra Pradesh 
during the 5th Five Year Plan 
(II-21-6-77), 95-96. 

Extension of Futwa'h-Islampull 
RailwaIY upto Gqa (IV-11-7-
77), 178-79. 

Extension of Suburban area from 
Bl1l'dwan to Asansol (11-21-6-
17), 140. 

Extension of Ujjain-Guna Puaenger 
Train (IV-I2-7-'17), 118. 

:Fixation of Earnest Money and 
Security Deposi.t for Award of 
Contract for Cycle Stand (VI-
2-8-77), 74--76. 

Foreign firm executing Civil Con-
tracts of )lTP (Railways) Cal-
cuttn (V-26-7-77). 137-38. 

~---------_. 

Inclusion of Sholapur DivisiOn in 
Central Railway (V-26-7-77), 
202-03. 

Incomes of Railways (II-21-6-77), 
145-46. 

Jobs for !Kins of victims of Train 
Accident of Kahibari (m-28-6-
77). 70. 

Lack of orders from RailW.,." for 
DurgapurSteel Plant (lV-5-7-
77), 113-14. 

Land given to Forest Department -I, 
from Katghar to Got station (V-
19-7-77), 56-57. 

Merger of Mechanical and Electri-
cal Departments into Diesel 
Group (V-26-7-77), 59-60. 

Miabhoy Railway Labour Tribunal 
Award (IV-12-7-77), 44-45. 

New Railway Division at Rangiya 
(Assam) (VI-2-8-77), 207-08. 

Overcrowding in Trains in Kama-
taka (II-21-6-77), 151. 

Parity in Fares and Freight from •. <,f 
and to Kalka-Simla and Path an- ' 
kot-Joginder Nagar (VI-2-B-'77), 
224-25. 
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RAlLWAYS-Contd. 
Payment of wages to Parcel Porters 

at Allahabad (VI-2-8-77), 75-76. 
Percentage of S,C. in different 

categories of recruitment in 
Railways (11-14-6-77), 48. 

Plan for men-e effective use of Rail-
ways, WaterwayS and Roadways 
(VI-3-8-77), 20-24. 

Problems rai.ed by Aurangabad 
(Division) Industries Association 
(III-28-6-77), 84-85. 

Proposal to ensure Safety in Trains 
and to curb Thefts (1lI-28-6-77), , 
43-44. 

Proposal to invite fresh Applications 
for Allotment Of Tea Staff Con-
tracts at Andheri and Grant Road 
(VI-2-B-77), 116. 

RaHway Facilities to Research 
Scholar of Railway Employees' 
Departments (lV-la-7-77), 55-
56. 

Railway Halt at Silampur (IV-
12-7-77), 72-73. 

Railway Station Porters' Coopera-
tive Labour Contract Society Ltd. 
Allahabad (IV-12-7-77), 116-17. 

Railway stop between Ambona and 
Kalubathan (VI-2-8-77), 167. 

Railways are baCk to pre-Emergency 
Day. (II-21-6-7'l), 153. 

Recruitment of Vendors and Hel-
pers on Railways (V-19-7-77). 
85-86. 

Reduced Rates of Timber suppUed 
to Railways (VI-2-8-77), 64. 

Re-openinS' of parcel ofIlce at 
Armenian Ghat Shed No. I How-
rah Station (VI-2-8-77), 82. 

Repairs to Futwah-Islampur Light 
Railway (IV-12-7-77), 180-81. 

Representation by BD~ Railway 
Users' !Association, Bankura (V-
19-7-77), 58. 

Representation from DRECC, 

RAlLWAYS-Contd. 
Savings due to abolition of two 

Committees in Railways (m-
2B-6-77), 111-12. 

Selection on Hereditary Baals (V-
19-7-77), 94. 

Setting up of Traction Equipment 
Plant by Railway at Nasik (IV-
5-7 -7'1), 55-58. 

Stagnation due Ito desk officer 
system in Ministry of Railway 
VI-2-8-77), 4&-46. 

Steamer Service between Bhagal-
PUr and Thana Bihpur (V-19-7-
77), 4B-49. 

Steps taken to bring N onnal Func-
tioning in Railways (V-26-7-77)~ 

44-
Surprise checks made by Sr. DCS 

Allahabad (VI-2-8-77), 149-50. 
Surrender of Class ill and IV post. 

during Emergency (II-14-B-77). 
111. 

Survey for Dahod-Banswada Rail-
way Project (IV-12-7-77), 178. 

Taking Delivery of Consignments 
Fraudulently during last two 
years (V-26-7-77), 51-54. 

Talks between India and Iran on 
Rail Project from Europe te 
India (V-28-7-77), 193. 

Trains between Shahdara and 
Baghpat R'Oad (VI-2-8-77), 77-
78. 

Trains running behind schedule 
(U-21-6-77) , 120. 

Unified Trade Union on Railway. 
(1l-21-6-77), 2-7. 

USe of Hindi in Rallways (IV-
12-7-77), 169. 

Waiving of Wharfage and Demur-
rage Charge. (V-26-7-77), 54-
56. 

RAJ COMMITTEE ON AGRICUL-
TURAL TAX STRUCTURE: 
Recommendations of Raj Commit-

tee on Agricultural Tax Structure 
(II-17-6-77), 139--44. 

DhlUlbad (0-21-6-77), 89. RAJASTHAN: 
Revenue from Goa, Daman and Diu 

(IV-5-7-77), 96. 
~------------------

Air Mail Service to Rajasthan 
Cities (m-23-6-77), 65-68. 
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RAJASTHAN-Contd. 
Allocation of Funds tor Develop-

ment ot parta Of Rajuthan (V-
20-7-77), 93-94. . 

Allotment of land to ex-service-
men of Rajasthan (III-29-6-77), 
68. 

Application for setting up Fertili-
ser Factory in Rajasthan (IV-
5-7-77), 64-66. 

Broad Gauge Line from Kota to 
Ajmer (IJI-28-6-77), 63. 

Cene'ilt factories in Rajasthan 
(V-20-7-77), 180-81. 

Central aid for Sma" Irrigation 
~chemes in Rajasthan (0-13-6-
77), 113. 

Central AssistaJlce 
Fairs Organised 
(111-24-6-77), 106. 

for National 
in Rajasthan 

Charges against a District M8Iis-
trate in Rajasthan (V-27-7-77), 
109-10. 

Completion of New Railway Lines 
durihg Current FiVe Year Plan 
in Rajasthan (V-26-7-77), 133-
35. 

Construction of Road between Rat-
lam and Kushalgarh (Rajasthan) 
(VI--3-8-77), 76-77. 

Cooperative Schemes in Rajasthan 
(VI-29-7-77), 88-94. 

Dam on Haren River in Rajasthan 
(V-25-7-77), 133. 

Dariba Zinc Mines (V-21-7-77), 
53. 

Development of Desert Area of 
Rajasthan (11-15-6-77), 113. 

Development of Rajasthan Desert 
(ll-13-6-77), 82-83. 

Devek>pment Of Thar Desert in 
Rajasthan (lll-27-6-77), 107-12. 

Development Plan fOr 
District in Rajasthan 
77), 51-52. 

Jhalawar 
(D-22-6-

Dilapidated condition of temples of 
Chllndrawati at Jhalra Pattia 
Nagar (Rajasthan) (I1-20-6-77), 
n 

I 
I 
I 
J 
f 

RAJASTHAN-Contd: 
Direct dialing system between 

cities of Rajasthan and DeIhl and 
Bombay (V-21-7-77>, 59. 

Drinking WilterFacility itt Rajaa-
than Villages (1I--20-8-77), 107-
OB. 

Education, water and transport 
facilities to Blkaner Il!ld Gan,.-
nagar Cul~ivators (In-29-&-7'1)~ 
64. 

Electrification of Backward Areas 
in Rajasthan (V-20-'l-77), 91. 

Exploration for Oil and' Natural 
Gas in Rajasthan Desert (IV-
12-7-77), 174~~ 

Export of Handicrafts by' Rajasthan 
(V-22-7-77>, 70-71. 

Extension of Postal ServiCes iB 
Rural Areas of Rajasthan (U-
16-6-77), 122. 

Fi'aancial assistance to poor famiU. 
in Rajasthan to build ho .... 
(11-20-6-77), 54-55. 

Fixation Of Rate of Empty Ric& 
bags by Rice Miller in-Rajasthan 
(IV-1l-7-77), 108. 

Foreign Aid to check Rajasthalll 
Desert (IV-1l-7-77)., 1-4. 

Gifting of MotOr Cycles to Rajd-
than by UNESCO and WOt'lcl 
Health Organisation (Ivt-14-7-
77), 142. 

Hidden Treasure in Rijani Hillock 
in Jhunjhunu District, RajasthaD 
(VI-1-8~77), 142-43. 

Housing Loans for Harijans md 
Backward People in Rajasthm 
(III-29-6-77), 111·12. 

Irrigation Schemes sponsored by 
the Central Government in Raj. 
asthan (V-25-7-77), 102-03. 

Linking Cities of RajasthMl by 
STD System (IV-'7-7-'17), 128-
27. 

Loans to farmers of RajastbaD 
(II1-27 -6-77), 136-37. 

Locust EradicatiOn Posts in Raj ..... 
than (Ill-27-6-77), 44-45. 
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RAJASTHAN-Contd. 
Medium Irrigation scheme. in Jha-

lawar . (Rajasthan) (lI-IS-6-77), 
112. 

Pending appJ.ications for cement 
factories in Rajasthah (11-22-6-
77), 92. 

Permanent Rehabilitation of refu-
gees from Pakistan settled in Raj-
asthan (11-13-6-77), 43-49. 

Persons detained in Rajasthan dur-
ing Emergency (IV-13-7-77), 
146-47. 

Power shortage in Rajasthan (VI-
3-8-77), 193_94. 

ProductiOn of Opium in Jhalawar 
District (II1-24-6-77), 115-17. 

Production of Rock Phosphate in 
Rajasthan (IV-7-7-77), 79-80. 

Progress on drilling in Sumer Ki 
Tali near Jaisalmer (V-26-7-77), 
135. 

Promotion of Tourism in Rajas-
than (VI-29-7-77), 446-47. 

Publication of hewspapers from 
Rajasthan (VI-3-8-77), 124-26. 

Pucca Road leading to Temple of 
Shamji at Khatu in Rajasthan 
(VI-3-8-77), 147. 

Purchase of Aeroplanes by Rajas-
than Government (IV~-7-77), 
160-61. 

Purchase of Aircraft by Rajasthan 
Government (lV-15-7-77), 84. 

Rajasthan Canal Project (IV-1l-7-
77), 124. 

Rajasthan Desert (V-25-7-77), 209. 

Rare MSS ih Rajasthan (IIl-4-7-
77), 45-46. 

Representations form Rajasthan for 
location of a Dry Port (IV-I~-7-
77), 60. 

Research on Rajasthan herb ~~ 
Central Desert Research Institute 
(IV-14-7-77), 75-76. 

Restoration of Sambhar lake to 
Rajasthan (VI-3-8-77), 162. 

Rice Procurement in Rajasthan 
(III""-7-77), 119-20. 

RAJASTHAN-Contd. 
Rural Electrification scheme in Raj-

asthatt (VI-3-8-77), 211. 
Sale of raw saltpetre in Rajasthan, 

(II-16-6-77), 125. 
Shooting of Black Buck in Raj as--

than (V-25-7-77), 158-59. 
Steps to Develop sports of Tourist 

Attraction in Jhalawar Dis-tt. 
(Rajasthan) (III-24-6-77), 1(}5. 

Sterilisation operation in M.P. and. 
Rajasthan (III-23-6-77). 171-72. 

SUrvey of Jhalawar Distt., Rajas-
than (Il.....,16-6-77), 53. 

Theft of idols by Government offi-
cers in Rajasthan (II-15-6-77) 
178; (IV-13-7-77), 117; (VI- 3-8-
77), 137. 

Works being executed in Distri~ 
Jhalawar under central Tourism 
Development Schemes (11-17-6-
77), 45. 

World Bank aid fOr dairy projects; 
in Rajasthan (1I~13-6-77), 128-
29. 

World Bank Loan for Development 
Schemes in Rajasthah (II-I 7 -6-
77), 107. 

RAJASTHAN CANAL: 
Diversion of Rajasthan canal Water 

(IV-ll.-7-77), 187. 
Indo-Iranian Talks lor Raj'8sthan.. 

Canal (IV-1l-7-77), 158. 
Rajasthan canal Project (IV-ll-

7.77), 186. 
World' Bank loan for 

Canal and Chambal 
Area (U..,....17-6-77). 46. 

Rajasthan 
Command 

RAJESH TEXTILE MILL, BARSH!: 
Cklsure of Rajesh Textile Mill at· 
Barshi (Maharashtra) (III-1-7-
77), 84. 

RAJASTHAN DAM: 

Progress made in regard to Raj-
ghat Dam (VI-I-8-77), 113-14. 

RAJ GHAT SAMADHI: 
Grant-in-aid to the Rajghat sama-

dlil and Gandhi Smriti Samithi 
(IV-H-7-77), 157. 
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RAJYA SABRA: 
Seat fOr Goa, Daman an~ Diu in 

Rajya Sabha (VI-3-8-77); 145. 

RAM GANGA RIVER: 
Expenditure on Kalagarh Dam pro-

ject on Ram Ganga (VI-I-S-n), 
195-96. 

. RANc:m: 
Cultivation of Lac in Ranchi Dis-

trict (IV-1l-7-77), 75. 
Death Of Three miners of 

Tumsg Coal Mine in 
(VI-3-8-77), 27-2S. 

West 
Ranchi 

Polley of STC regarding Lac: Busi-
ness in Ranchi (IV-8-7-77), 154. 

Purchase of Lac by STe in Ranchi 
(IV-8-7-77), 58. 

'RANIGANJ: 

RATLAM: 
Loaded Wagons lying at Stations in 

Ratlam Division (llI-28-6-77), 
157-59. 

Sajjan Textile Mlll of Ratlam (II-
17-6-77), 135. 

Setting up of Central School in 
Ratlam (II-20-6-77), 62 . 

Timings or Arrival of Trains at 
Ratlam Khandwa and Ajmer 
(III-28-6-77), 149-50. 

Transhipment ot goods at Ratlam 
Station (1lI-28-6-77), 159-60. 

RATNAGIRI: 
Air Station at Ratnagiri (IV-13-7-

77), 67. 
Building of Hamal Post Office in 

Depoli Taluka in Ratnagiri Dis-
trict (V-2li-7-77), 70, 

Payment of Compensation to land 
owners in Asansol, Raniganj aud Construction of Building for Post 
Andal (II-15-6-77), 97. Office at Ratnagiri in Maharaabtra 

(IV-14-7-77), 55-56. . 
,RAPESEED OIL: Ratnagiri Aluminium. PI:oject (VI-

Sale of Rapeseed Oil by Assam 4-8-77), 147-48. 
State cooperative and Consu- RATOON CULTIVATION (III-
mers Federation. (IV-15-7-77), 27-6.77), 99. 
51-52. RAW MATERIALS: 

: RARE EARTHS LIMITED; Cheaper Rates of Raw Materials for 
Construction of Factory by Rare reduction in prices at Drugs (In-

Earths Limited (Il-22-6-T7). 158- 28-6-77), 149. 
59. Requirement of "AROMEX" raw 

: BASATI-BHARWAH COMMUNITY: material by Printing Ink and Sur-
face coating industries (VI-2-S-

Declaration of 'Rasati-Bharwah 77) a , 8 . 
Community' as Backward Caste 
(IV-3-8-77),59-60. Self su1!iciency in Raw Material by 

planting Cashew (m-.-7-77), 
:BASHTRIYA SWAYAJ/L SEWAK 113. 

SANGH: Short supply of Raw :Material to the 
. Alleged Penetration of as.s. into Thirumalai Chemicals Company 

Banks of Government oftlcials UV-12-7-77), 155-56. 
, (V-20-7-77), 171. RAWAT REGIMENT (IV-13-7-77), 

'RATS: 164. 
Central Aid for Eradication of Rat RECALL: 

Menace in Gujarat (VI-I-S-77), Decision on granting right to recall 
224. (VI-2-8-77), 167. 

:RATlON SHOPS: RED CROSS: 
Quality of Cereals supplied through Diatribution of Medicines throulh 

Ration Shops 00-27-6-77), 112. Red Cross (Ill-30·6-77), 65. --- ---...:...------. ....:.-.------.:......-
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RED CROSS--Contci. 

Goods supplied to Bangladesh 
through Red Cross (In-24-6-77), 
40-42. 

RED FORT (DELHI): 
Time Capsule (III-28-6-77), 30-

42. 

REFINERY (lES): 
Closure of Barauni Refinery (IV-

5-7-77), 51-53. 
Closure of Refinery in Visakhapat-

nam for Want of Crude (VI~-8-
77), 242-43. 

Construction af Bongaigaon Refinery 
and Petro-Chemical complex (ll-
21-6-77), B2-83. 

Delay in Completion of Bon,aigaon 
Refinery (VI-2-B-77), 225-26. 

Dropping proposal for Expension of 
Madras Refinery (VI-2-B-7T), 113-
14. 

Expansion of Refineries at Visakha-
patnam (IlI-4-6-77), 69. 

lnvestment in Cochin Refineries 
(VI-2-B-77), 140-41. 

Level of Production at difterent re-
fineries (Vl--2-B-77), 199-200. 

Petto-chemical complex at Barauni 
Refinery (II~1.-8-77), 138-39. 

Scheme of' Gauhati Refinery to re-
duce number of workers (11--21-6-
77). 163-54. 

REFRACTORY INDUSTRY: 
Wage Committee for Employees of 

Refractory Industry (VI-4-B-
77)" 144. 

REFRACTIONS PLANT: 

Pay scale recommended by Steel 
Wage Board for Refractories 
Plant (V-21-'7-77), 

REFRIGERATOR (S)-Contd. 
Supply Orders placed with Indlm 

Companies for Export of Refri-
gerators (II-17-6-77), 214-15. 

REFUGEES: 
Abolition of various Refugee Camps 

(V-IS-7-77), 16-8-69. 
Bangladesh Refugees in U.P. (VI-

4-B-77), 140-41. 
Bangladesh Refugees settled in India 

(III-27-6-77), 162. 
Conditions of refugees settled in 

M.P. Rajasthan, Maharashtra, A.P. 
and Orissa (III-27-6-77), 1'77-78. 

Dissatisfaction among Refugees in 
Mana Camp (V-1B-7-T7), 152. 

Doctors, EngineerS', Advocates Gra-
duates among Sindh refugeea 
(V-25-7-77), 267. 

East Pakistan refugees awaitingre-
habilitation in camps outside 
West Bengal (II-20-6-77), 213-
14. 

Extension of date of submission of 
application for claims of compen-
sation for properties (lV-15-7-
77), 1B9-90. 

Indian Citizenship for Refugees in 
camps (VI-l-B-77), 139-40. 

India CitizenShip for Refugees in 
Rajmahal Thana (IV-12-7-77), 
75. 

Master Plan for East Pak Refugees 
(lV-H-7-77), 177. 

Refugees from Bangladesh (O-llt-
6-77), 191-92; (Ill-30-6-77), 100-
101. 

Rehabilitation af East Pakistan Re-
fugees (V-lS-7-77), 177-7B. 

Rehabilitation of RefuSe.. from 
Bangladesh and Pakistan (V-2B-
7-77), 169-70. 

Rehabilitation of refugees in Anda-
man and NicDbar Islands (IV-lI-
7-77>, 45. 

BEFRIGERATOR(S): Rehabilitation of Sind Refugees in 
Export of Refrigerators. (11-17-6- Indo-Pak War 1971 (lV-H-7-77>, 

77), 207-0B, 51. 
Janta Refrigerator (V-27-7-'77), Review of Rehabilitation system for 

237-39. 1.1. refugees (In-27-6-77), 178. 
------.~-....;..----=---~ 
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REFUGEES-Contd. 
Stoppage of payment of Cash etc. 

to Refugees stationed \at Deoli 
(111-27-6-77), 92-93. 

Tibetan Refugees (VI-I-B-77), 17B. 
Regional Computer Centres (IV-

13-7-77), 10B-09. 

BEGIONAL ENGINEERING 
COLLEGE, DUIRGAPUR: 
Allegation against Principal, Re-

gional, Engineering College, Dur-
gapur (II-20-6-77), 183-84. 

Charges against Registrar Regional 
Engineering College, Durgapur 
(U-20-6-77), 90. 

Irregularities in Regional Engineer-
ing College, Durgapur (0-13-6-
77),87-89. 

BEG-IONAL IMBALANCE: 
Regional Imbalances in Employ-

ment (IV-13-7-77), 73-74. 

REGIONAL LABORATORY, JAMMU: 
Mismanagement in the Regional 

Laboratory, Jammu Tawi (VI-
3-8-77), 134-35. 

REGIONAL LANGUAGES: 
Film Making in Regional Languages 

(lV-13-7-77), 185. 
Mother Tongue as medium of In-

struction (IV-1l-7-77), 107. 

BEGIONAL PASSPORT OFFICES: 

Surprise visit to Regional Passport 
Office, Bombay (11-23-6-77), 94-
95. 

Regional passport office, New Delhi 
<nI-30-6-77), 47-48. 

REGIONAL POWER GRID: 
Development at Regional Power 

Grids <V-27-7-77), 202-03. 
REGIONAL PROVIDENT FUND 

COMMISSIONER: 
Alleged charges of Corruption 

against RPF CommiSSioner, U.P. 
<Tn---23-6-77), 67-68. 

Re~onal Provident Fund, Commis_ 
sioner. Madhya Pradesh, Indore 
eV-21-7-77), 177. -----_.-._-- -----_. 

REGIONAL PROVIDENT F:UND 
OFFICE: 
Construction of buildings for Cen-

tral and Regional Provident Fund 
Offices (III-30-6-77), 8-10. 

REGIONAL PROVIDENT FUND 
STAFF ASSOCIATION: 
Recognition to RPF Staff Associa-

tion, West Bengal (III-23-6-77). 
133-34. 

Construction of buildings for Cen-
tral and Regional Provident Fund 

Offices (I1I-30-6-77), 133-34. 
REHABILITATION: 

Facilities to handicapped persons 
(VI-I-B-77), 160-61. 

Permanent Rehabilitation crt re-
fugees from Pakistan settled in 
Rajasthan (11-13-6-77), 48-49. 

Permanent Resettlement of persons 
rendered homeless in Indo-Pak 
War (II-I3-6-77), 175. 

Plan for Rehabilitation of Bonded 
Labour (V-2l-7-77), 32-34. 

Rehabilitation of Evacuees from 
Sri Lanka (III-21-6-77), 1.50-61. 

Rehabilitation of Hutment Dwellers 
along Railway Lines and Aero-
drome Areas (V-25-7-77), 23-
27. 

Rehabilitation of pavement Hawkers 
(1lI-27-6-77), 156-57. 

Rehabilitation of Refugeees in 
Dandakaranya (01-27-6-77), 84-
86. 

Rehabilitation of shopkeepers of 
Jamamasjid area. (11-13-6-7'7) 
135. 

Repairs and Maintenance work in 
Rehabilitation Colonies under 
DDA (VI-1-8-77), 94·95. 

Review of Rehabilitation system fOr 
refugees. (Ill-27-6-77), 178. 

REHABll..ITATION HOUSE BUILD-
ING SOCIETY: 
Allotment of land to the depart-

ment of Rehabilitation House 
Building Society. (Ill-27-6-77), 
82-83. 

P.EHABILITATION INDUSTRIES 
CORpORATION Limited (11-

20-6-77). 176. 
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RELIANCE FIREBRICKS AND 

POTTERIES CO. L'fD. DHANBAD 
Nati{Jnalisation of Reliance Fire-

bricks and Potteries Co. Ltd. 
Dhanbad. (III-23-6-77>, 112. 

REMITTANCES ABROAD: 
Money Repatriated from India by 

Coca Cola Company (IV-B-7-77>, 
72.-73. 

Remittances by Indians living 
Abroad (IV-a-7-77>, 59-60; (IV-
lli-7-77), 66-68. 

REPATRIATION: 
Repartriation of Persons of Indian 

Origin. (V-IB-7-77). IB1-B2. 

REPORT(S): 
Chakravarty Committee Report on 

Oil. (IV-6-7-77), 56. 
Khosla Commission Report (V-

?-7-7-77), 193. 

Project Report on Sub-Plan for 
Tribal Areas (IV-IS-7-77), 52-

Report of Indian Committee for 
International Women's Year. 
(IJI-4-7-77), 156-57. 

Heport of the Committee on Cost-
ing/Pricing of Cotton and Cloth. 
01-17-6-77), 33-34. 

Report of the Working Groups on 
Textile Exports (111-24-6-77>, 
191-92. 

Heport of World Bank on Indian 
F,ronomy (III-24-6-77), 139. 

Debates 

'Report of University Grants Com-
TTlission for 1975-76 (Mi) (V-20-7- i 
77), 245-39, 316-44. 

"Twentieth, Twenty-First and 
Twenty-~econd Reports of the 
Commissioner for Schedul&1 Cas-
tes and Scheduled Tribes (M) 
(V-2B-7-77), 230-98; (VI-29.'i-
77) 300-42' (V-l-B-77), 385-
88;' (VI-6-B-77), 23-162. 

"REPRESENTATION OF THE 
PEOPLE ACT: 
Changes in the Representation of 

the people Act (11-21:-8-77), 52. 

HE-ROLLING UNITS: 
Stainless Steel Re-Rolling Units 

(IV-14-7-77), 59. 
RESEARCH: 

Expenditure incurred on Research 
in Atomic Energy during 1978-7'1 
(11-22-6-77), 72-73. 

Expenditure on Research (10-30-
6-77), 75. 

Research and Development of Solar 
Energy. (V-20-7-77), 9~104. 

Research in Ayurveda (VI---4-8-77). 
192. 

RESEARCH AND ANALYSIS 
WING. (II-22-6-77). 42-43. 

Allocation and Expenditure of the 
Research and Analysis Wing (IV 
-6-7-77), 130. 

Complaints against Research anlt 
Analysis Wing. (11-22-6-77), 45-
46. 

Officer of RAW <IV-6-7-77), 57-58. 
Passing Information to a Foreign 

Country. (11-22-6-77), 58-59. 
RESEARCH CESS: 

Compulsory Research Cess on 
Industry. (1I-22-6-77), 148~49. 

RESEARCH INSTITUTE OF A YUR-
VEDIC MEDICINES: 
Research Institute of Ayurve~k 

Medicines at Cannanore (VI-
4-8-77), 77-78. 

RESEARCH SCHOLARS: 
Relaxation of Research Experience 

for University Teachers. (111-
27~6-n), 1-5. 

Requirement of clearance Certifi-
cate by Research Fellows visiting 
A'broad (I1I-27-6-77), 45-47. 

RESERVE BANK OF INDIA: 
Advance taken by former Gover-

nor of RBI (VI--5-8-77), 169. 
Amount of money advanced by 

Reserve Bank of India to Co-
operative Organisations (V-
18-7-77), 106. 

Appointment of Grade II clerks by 
Reserve Bank of India. Kannur 
<VI-5-8-77), 128-29. 
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RI'SERVE BANK. OF INDIA: Con"'. 
Autonomous States of Reserve 

Bank of India (II-17-6r77), 188. 
"Dead Notes" cancelled and destro-

yed by R.B.I. (VI-29-7-77), 168-
69. 

Directive issued to companies by 
Reserve Bank of India in regard 
to DePosits (IV-15-7-77), 150. 

Directive of Reserve Bank of India 
to Nationalised Banks regardir' ~ 
Rates of interest on deposits (I '/ 
-15-7-77), 17~78. 

Grant of Pension of ex-employpes 
of Reserve Bank, Bombay (V-
21-7-77), 118-19. 

Inflation due to withdrawals from 
Reserve Bank of India (IIl-
1-7-77), 156--57. 

Loan granted by RBI J>nd SEt • 
their employees for construction/ 
purchase of houses (VI-29-7 -77) . 
193-95. 

New Credit Policy of Reserve Bank 
of India (IIl-24-6-77>, 170-71. 

Representation of Ex-Employees of 
Reserve ,Bank of Bombay (nI-
1-7-77), 100. 

Request made by Reserve Bank 
of India Officers Association 
regarding appointments done 
during Emergency (IV-I'5-7-77>, 

RESERVE BANK EMPLOYEQ3" 
ASSOCIATION: 
Memorandum. from All-India 

Reserve Bank Employees' Asso-
ciation Regarding re-thinking of 
Reserve Bank/IDBI and UTI (II 
-17-6--77), 147. 

RESIDUAL FUEL OIL: 
R.F.O. for Dhuvaran Plant in 

Gujarat (1I-14-6-77), 121-22. 
RESOLUTlON(S): 

Central Road Fund (Adopted) (II 
-18-6-77), 3-5. 

Changes in Constitution (VI-5-S-
77). 382-83. 

Increase in rates of eXpOrt duty on 
tea, coffee and certain categories 
of Chromite ore-adopted (II-
18-6-77), 5-12. 

Participation of 
Nation building 
346, 330-82. 

Youngmen in 
(V-22-7-77), 

Probe into Atrocities committed 
during Internal Emergency (lII~~ 
24-6-77), 2'16-335. 

Subversion of Democratic norms by 
the Former Prime Minister (III-
24-6-77>, 336-38, (IV-B-7-77), 
271-38, (V-22-7-77), 293-346. 

RETIREMENT: 
183-84. Compulsory retirement of Class I 

Result of the Annual stUdy of RBI officers of FinanCe and Banking 
regarding currency and Finance Departments (111-1-7-77). 132-33. 
(V-22-7-77), 167-68. Compulsory Retirement of P&T 

Retirement of Ex-Governor of Employees of Maharashtra (IV-
Reserve Bank (11-17-6-77), 241. 14-7-77), 52-53. 

Return of Soiled Notes to the Extension after retirement given in 
Reserve Bank (V-22-7-77), 24- Ministry of Extemal Mairs (IV 
28. -14-7-77), 68-89. 

Survey of Credit Gaps in Districts Retirement of income tu omeera 
by Reserve Bank of India (V- (m-I-7-7'1'), 128-~. 
22-7-77), 17-24. 

RETIR.l!:MENT AGE: 
Winding up of business by foreil!n 

companies in India (V-22-7-77), Retirem\!nt Age of EmPloyees (IV-
143M. 13-7-77), 198. 

Debate, Uniform retirement age for Colleleo 
Reported swindling of cross of Teachers (IV-1l-7-7'1), 81. 

rupees by exchangin« at the RETRENCHMENT: 
R4eerve Bank of India mutilated 
eurrency note. meant for destrov - Closure of Industrial Establishments 
lng (CM (IV-8-7-'17), 18t-:~OO:. ___ (_IV_-lt-7-'11), 114-1:" _. __ _ 
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RETRENCHMENT(S) -Contd. RICE-Cuntd. 
Retrenchment by Calcutta Dock 

Labour Board (II-I5-6-77), 93-
94. 

Retrenchment of Family Welfare 
(Social) Workers attached to 
C.G.H.S. (V-28-7-77), 172. 

Retrenchment of Stat! in Central 
Government Offices and Public 
Undertakings etc. (III-24-6-77), 
51-52. 

Retrenchment of Workers and Staff 
employed in B.S.L. Project 
Sundernagar (11-15-6-77), 60-61. 

Retrenchment of Workers by 
Central Zone, Coal India Ltd. 
V-27-7-77), 64. 

Strikes, Gheraos, Lock-outs and 
Retrenchments (IV-7-7-77), 105-
06. 

Reported retrenchment of the 
Mazdoors in Andaman and Nico-
bar Islands (Under rule 377) 
(VI-29-7 -77) , 299-300. 

REVENUE INTELLIGENCE WING: 
Reorganisation of Revenue Intelli-

gence Wing (III-24-6-77), 1B9-
91. 

REWA UNIVERSITY: 
New subjects introduced in Rewa 

University (V-IS-7-77), 61-62. 

RHINOCEROS: 
Steps to save elephants and Rhino-

ceros in the country (III-27-S-
77), 135-86. 

RHODESIA (IV-7-7-77), 77-7B. 

RlCE: 
Average yield and cost of cultiva-

tion of Wheat, Rice etc. (V-18-7-
71), 71. 

Demonstration of Direct Seeded rice 
and Top Dressing of Nitrogenous 
Fertilisers (VI-I-8·-77), 201-02. 

Export of Rice (V-25-7-77), 180-81. 
Fixation of Rate at Empty Rice Bags 

by Rice Miller in Rajasthan (IV-
11-7-77>, 108. 

Inclusion of Goa in Southern Rice 
Zone (V-IB-7-77>, 80. 

Increase in prices of wheat and rice· 
(VI-1-8-77), 191-92-

New variety of Wheat and Paddy 
(I1I-27-6-77), 119-21. 

Price for procurement of Basmati, 
Rice (11-20-6-77), 80. 

Quality of Wheat and Rice at Cossi-
pore Godown, West Bengal (V-
26-7-77), 31-41. 

Request from Kerala for increase in 
monthly quota of rice (11-20-6-
77), 134. 

Request from Tamil Nadu and 
Kerala for more rice (II-20-6-
77), 200-02. 

Research on Water Resistant and 
Saline Water Resistance varieties 
of Rice and Wheat (VI-I-S-77), 
256-57. 

Rice Procurement in Rajasthan 
(III-4-7-77), 119-20. 

Rice Transplantation (V-25-7-77> •. 
152-53. 

Rise in price of Rice in Kerala (lI-
20-6-77>, 66-67. 

Stock of Basmati Rice with FeI. 
(V-lS-7-77), 132·33. 

Stock problem of Rice and Sugar 
(VI-l-8-77), 132. 

RICE MILLS: 
Closure of rice mills in Kalahandi, 

Orissa (V-25-7-77), 53-56. 
Debates 

Closure of rice mills in Kalahandi., 
Orissa (H.A.H. Dis.) (Vl-2-S-77) •. 
391-402. 

RICE ZONES; 
Formulation of Rice zones (II ..... , 

20-8-77), 58-59. 

RIHAND POWER PROJECT (IV-, 
13-7-77), 173-74-

RIKHI SHRI AVTAR SINGH: 

'Announcement reo relinquishing of" 
office by Shri S. L. Sha'kdher, 
Secretary-General of Lok Sabb. 
and Appointment of Shri Avtar-
Singh ltlkhy as ~ry, Lok: 
Sabha (11-17-6-77), 291-99. ---
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RIOTS: 

Petition for withdrawal of Criminal 
Cases of Communal \ Riots in 
Sadar Bazar, Delhi (IU-29-6-77), 
36-37. 

Riots in the Mazagon 'Docks (VI-
3-8-77), 71. 

~.arvERS: 

Bridge over Ganga River (V-27-7-
77), 132-33. 

Bridge over River Zira On No. 6 
National Highway (V--20-7_77), 
71. 

Bridge on the Yamuna River at 
Shergarh Ghat (V--20-7-77), 56-
5'1. 

. ·Construction of Barrage on Ganga 
river (VI-1-B-77), 196_97. 

Construction of Bridge and Barrage 
on Ganga River (lV-6-7·77), 7B. 

Pandiar-Punnampuzha River 
Scheme (V-25-7-77), 96·97. 

Pollution of Water in Yamuna 
River (I1I-4-7-77), l04-0B. 

. Representations for rail/road bridge 
on the Yamuna (IU-29-6-77), 
162-63. 

Sharing of Cauvery Waters (II-
20-6-77), 36-39. 

SoH erosion caused by Ram Ganga 
river (I1I-27-6-77), 104. 

Tribunals set up for the settlement 
of River Valley Disputes (V-
25-7-77), 71-72. 

Debates 
Rise in water level of rivers in the 

country causIng damage to crops, 
life and property· (Under rule 377) 
(VI-1-B·77), 2B7-89. 

--RIVER TRANSPORT: 
Assistance to 'Persons gOing from 

Patna to Farakka (V-27-7.77). 
239. 

'·RIVER WATER DISPUTES: 
Distribution of Narmeda Water 

(I1I-27-li-7'1), 154.55. 

ROAD(S): 
Construction of Ekchati Meh,ama 

Road (U-15-6-77). 121-22. 
Construction of New Roads in 

Assam (III-29-6-77), 111. 
Construction ot Road between 

Ratlam and Kushalgarh (Rajas-
than) (VI-3·8-77), 76·77 .. 

Constrw:tion ot roads in villa,es 
(V--27-7.77), 77-7B. 

Construction of Rural Roads (VI-
3-8-77), 16'1. 

Conversion of Adhyamankotta1 to 
Hosur Major District Road~· into 
National Highway (V-27·7-77>, 
123-24. 

Development of Roads in Orissa 
(V-20-7-77), 98 . 

Inter-state Road between Shadar-
wah and Jammu (lV-13-7-77). 
159-60. 

Jabalpur-Betul Road (V-27-7-77). 
37. 

Proposal to improve the road bet-
ween Alankayam and Polur in 
North Arcot District (n-115·6-
77), 87-88. 

Pucca Road leading to Temple of 
Shamji at Khatu in Rajasthan 
(V-3_8-77), 147. 

Resources with regard to develop-
ment of rural approach roaeD 
UV-15-7-77), 127-28. 

.Scheme for Building of Roada 
(Ili-29-6-77), 46-47. 

Tezu-Sadia Road in AS3am (V-
27-7-77) I 229-30. 

Traffic on Ajmer-Khandwa Road 
<LI-15-6-77) I 90-91. 

Openlng ot Srinagar-Rawalpindi 
and Suchergarh-Sialkot RoaeD 
(Under rule 377» (VI-8-B-77), 
9. 

ROAD ROLLERS: 
Sale of Road Rollers by Maruti 

Heavy Vehicles Ltd. (IV-8-'1-
77). 169-70. 

---_. ------------- .... -- ----
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ROAD ROLLER-Contd .. 

Se1ling of Road Rollers 
Heavy Vehicles Ltd. 
7), 166-67. 

to Maruti 
(lV-8-7-

Supply of Road Rollers by Maruti 
Heavy Vehicles Ltd. (III-27-6-
77), 6-11. 

ROAD TRANSPORT: 
Plans for Coordination with Road 

Transport (VI-2-8-77) , 206. 
Plan for more effective use of Rail-

ways, waterways and Roadways 
(VI-3-B-77), 20-24. 

Private goods carriel13 Tranlport 
(V-20-7-77), 61. 

ROCK PHOSPHATE: 

Availability of Rock Phosphate in 
M.P_ (lI-23-6-77), 75-76. 

Production of Ro:-k Phosphate in 
Rajasthan (IV-7-7-77), 79-89. 

RODENTS: 

Damage to crop due to insects and 
Rodents (11-20-6-77). 210. 

ROSE-WOOD: 

Export of Rose-Wood and Sandal-
Wood (VI-29-7-77), 1'1\--147. 

ROUBLE: 
Exchange rate between Rupee and 

Rouble (m-17-6-77). 75. 

ROURKELA: 
Memorandum from Steel Employees 

Trade Union, Rourkela (m-
23-6-77), 147. 

ROURKELA STEEL LTD.: 
Number of Employees in Rourkela 

Steel Limited (V-2l-7-77), 168_ 

ROURKELA STEEL PLANT: 
Rourkela Steel Plant Contract 

Labourers (II-llS-6-77). 34. 

ROYALTY: 

Payment of Royalty by B_C.C_L_ to 
West Bengal (V-27-7-77), 185. 

RUBBER: 
Availablllty of Subsidies and Con-

cesrsions for Rubber Export (IV-
8-7-77), 107. 

Delay in announcing the Revised 
Price of Rubber (V-22-7-77), 
213. 

Demand and Production of Synthe-
tic Rubber (II-21-6-77), 108-
10. 

Estimated Overproduction of Na-
tural Rubber (lV-8-7-77), 81. 

Export of Rubber (IV-8-7-77), 
107-08. 

Export of rubber, coffee and spiceJ 
by Kerala Government (11-17-6-
7T). 211. 

Fixation of Minimum Statutory 
Prices of Natural Rubber (IV-
29-7-77), 350--40. 

Minimum Statutory Prices of Na-
tural Rubber (III-24-B-77), 60-
61. 

Problems of Rubber Growers in the 
State of Kerala (lII-24-6-77), 
53-54. 

Production of Cardamom, Coffee 
and Rubber (lV-'l-7-77), 114-
18. 

Replanting Subsidy to Rubber 
Growers (IT1-1-7-77), 57-58. 

Representation from 
Rubber Plantation 
Nicobar DlL>trict 
109-10. 

Workers of 
at Kachal, 

(IV-8-7-77), 

Request from Kerala Government 
to Export More quantity of Rub-
ber (ll-17-6-77), 96. 

Revision of the Statutory Minimum 
Price of Natural Rubber (II-
17-6-77), 44. 

Steps taken to clear off the ,Surplus 
Rubber (V-22-7-77) , 178-79. 

Use of latex in manufacturing Rub-
ber products (IV-13-7-77), 76-
77. 

RUDRAKSHA: 
Import of Bead! of 'Rudraksha' 

aV-29-7-77), 72-73. 
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RULING PARTY: 
Proposal to prevent mis¥se of Gov-

ernment Machinery by Ruling 
Party (V-27-7-77), 48. 

RUPEE: 
Purcbasing power of Rupee UV-

HI-7-77), 104-05. 
Rupee Trade Arrangements (Ifi-

24-6-77), 109--11. 
Value of Rupee (VI-29-7-77). 

142-144-

RURAL AREAS: 
Acute Water Problem in Rural 

Areas in Alsansol and Durgapur 
Sub-Division (11-20-16-77), 70. 

Assistance given to Rural Areas of 
H.P. by Nationalised Banks and 
United Commercial Bauk for 
Agriculture and Industrial works 
(VI-5-8-77), 5~2. 

Awarding of Unskilled Works to 
Labour Co-operatives (IV-8-7-
77), 131-32. 

Ban on opening Branch P.OS. in 
Rural areas (VI--4-8-77), 217. 

Ban on opening of Branch Poot Offi-
ces in Rural Areas (IV-7-7-77), 
55-56. 

Better Health Scheme in Rural 
Committee on Experimental Inten-

sive Rural Employment Project 
(V-2~7-77), 32-32. 

Health workers in Rural Areas, 
(III-23-6-77) ,92-93. 

Improving the Socio-economic 
conditions of Rural Areas (n-
15-6-77), 92. 

Job Oriented Higher Education in 
Rural Areas (V-I-8-77), 53-55. 

Opening of Branches of Banks in 
Rural Areas (IV-15-7-77), 
101-02. 

Opening of Branches of Non-Natio-
nali3ed Banks in Rural Areas 
(VI-5-8-77). 17-20. 

Opening of Branch Post otBces and 
Public Call Offices in Rural Areas 
(lV-7-7-77 > , 112-14. 

RURAL AREA~ontd. 
Opening of Mobile Post Offices in 

Rural Areas (IV-7.-7-77), 52. 
Opening of Post and Telegraph and 

Telepl-..one Offices in Rural Areas 
(lV-14-7-77), 106-07. 

Payment of Wages to Rural Labou-
rers (V-21-7-77), 30-31. 

PopularisaHon oi Homoeopathic sys-
tem of medicine in Rural Areas 
(IU-23-6-77), 130. 

Post Offices in Urban and Rural 
Areas of the country (IV-14-7-
77), 109. 

Postal Facilities in Rural and Adi-
vasi Areas in Orissa (IV-14-7-
77), 147. 

Postal Services to Villa,. (10-
23-6-77), 89-90. 

Post and Telegraphs and Telephone 
facilities to villages (1U-23-6-
77), 117-19. 

Resourc63 with regard to develop-
ment of rural approach roads 
ClV-15-7-77), 127-28. 

Rural Poor (11-13-6-77), 21-28. 
Setting up Hospitals in Rurd Areas, 

(1"--7-7-77), 138 
Setting up of Schools in Rural 

Areas, (111-27-6-77). 145-46. 
Shiftitlg of Industries to Rural 

Areas. (V-20-7-77). 43-44. 
Shortage Of Salt (V-20-7-77) 62-
6~ , 

Small and cottage industries in 
Rural Areas (1l-15-8-77), 114-
15. 

Social work in Rural Areas bY 
Students (VI-lS-77). 134. 

Statue of Women in Rura} Areas 
(0-13-6-77), 30-32. 

Supply of Drinking Water in Rural 
Areas of Rajasthan (V-I8-7-77), 
55-56. 

Telephone Facilities to Rural Area! 
(III-23-6-77), 160-63. 

Training to bare-foot doctors fer 
rural India (III-23-6-77), 40. 
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1\IURAL AUAS-Contd. 

Vocational Training Institutes for 
Women In Rural Areas (V-28-'i-
77), 176-77. 

Debate, 
Rural Poor (HAH DIS.) (V-

21-7-77), 291-304. 
RURAL BANKS (III-24-6-77), 92. 
Loans distributed by Rural Banks 

in statea (IV-15-7-77), 211-12. 
Regional Rural Banks for Agricul-

tural Development (VI-29-7-77), 
167-68. 

Setting up Of Rural Banks (III-24-
6-77), 172. 

Working of rural banks (IV-15-7-
77), 56. 

RURAL DEBT: 
Liquidation of Rural Debt. (II-

20-6-77), 134-35. 

RURAL DEVELOPMENT: 

ContributiOn by Blmks towards 
Rural Development (VI-1-8-77), 
83-86. 

Development of Villages (111-27-
6-77), 201-01. 

Intensive Rura\ Development 
Scheme for Cannan ore District of 
Kerala (VI-1-8-77), 140-41. 

Plan for uplift of villages (II-I5-6-
77), 129-30. 

Priority to Rural Development 
(IV-13-7-77), 109-10. 

Schemes for Integrated Rural Deve-
lopment (II-13-6-77), 64-66 

Steps for Rural Deve\opment (V--
25-7-77), 101. 

RURAL ELECTRIFICATION: 

Effect of Shortage of Sheet Capa-
citors on Rural Electrification in 
Karnataka (V-27-7-77), 235. 

Electrification of Hill Villages in 
U.P. (IV-3-8-77), 97-98. 

Electrification Of ViUages in Assam 
(II-22-6-77), 185. 

RURAL ELECTRIFlCATION-Contd. 
Electrification of villages in Orissa 

(V-20-7-77), 194. 
Electrification of Villages lp. Uttar 

Pradesh (II-22-6-77), 113. 
Financial Assistance for Rural Ekc-
. trification (IV-13-7-77). 57-60. 
Rural Electrical Cooperative Socie-

ties (V-27-7-77), 125-26. 

Rural ElectrificatiOn in Agra and 
Etawa (II-22-6-77), 112-13. 

Rural Electrification in Gujarat 
(II-15-6-77), 80-81. 

Rural Electrication in M.P. (II-15-
6-77), 116. 

(V-20-7-77), 63. 

Rural Eleetrification in 
and Madhya Pradesh 
77), 41-42. 

Rajasthan 
(II-·22-6-

Rural Electrification in Tamil Nadu 
(II-15-6-77), 194. 

Rura)' Electrification itt the Country 
(II-22-6-77), 78-'19. 

Rural Electrification scheme for 
Vidisha and Raisen Districts in 
M.P. (V-20-7-77), 58-59. 

Rural Electrification Schemes for 
Tribal Districts of Orissa-(V-
27-7-77). 139-40. 

Rural Electrification scheme in 
Rajasthan (VI-3-8-77), 211. 

RURAL ELECTRIFICATION COR-
PORATION: 

New Schemes under R.E.C. (Il-22-
6-77), 136. 

Scheme for Training Main~nanc' 
staff by R.E.C. (ll-22-6-77), 182. 

RURAL HEALTH SCHEME (VI-.. 4-
8-77), 251-52. 

Ametlding the policy Of Rural 
Health Programme <V-2S-7-77), 
112. 

Implementation of Rural Heillth 
Programme (IT-16-6_77). 136. 

Introdudion' of Rural Health 
Scheme (U-18-6-77), 159. 

. - -----------------
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RURAL HOUSING: 

Financial Assistance to s.,tatee fur 
Housing the Rural Poor (VI -1-
8-77), 58-59_ 

Rural Housing Scheme in Bihar 
(V-25-7-77), 49-50. 

State-wise AmoUht sanctioned for 
Rural Housing (V~25-7-77I. 239-
40. 

RURAL INDUSTRIES: 
Survey of villages for settblg up 

Rural Industries (11-22.6-77), 76-
77. 

RURAL INDUSTRIES COMMISSION 
(IV-li-I-77), 195. 

RURAL RECONSTRUCTION PRO-
GRAMME: 
Community Development and Rural 

Reconstruction Programmes (VI-
1-8-77), 151-52. 

S 

7 -POINT EMPLOYMENT PRO-
GRAMME: 
7-Point programme for unemploy-

ment problem. (III-· -27-$.77), 188-
87. 

SITE: 
Survey Of Satelite Service of Tele-

vision in States (IV-3-8-77), 38. 
Villages benefited by Satellite T.V. 

Programmes in States. (VI-
3-8-77), 199. 

S. N. BOSE INSTITUTE OF PHYSI-
CAL SCIENCE (VI-1-8-77) , 
100-01. 

SACCHARIN: 
Ban on u.e of Saccharin. (IV-7-7-

77), 128. 
Cancer by use ',f Saccharin (IV-

7-7-77), 62. 
Use of Saccharin. (VI-4.8-77), 

179-80. 
SAFDARJUNG AIRPORT: 

Harassment to the contractor of 
Safdarjung Fly over. (II-IS·6-
77), 182-83. 

Promotion of Non-technical Emplo-
yee. in Directorate of Radio 

SAFADARJUNG tAIRPORT-contd. 
Construction and Development 
Units, Safdarjung Aerodrome, 
New Delhi. (V-22-7-77), 161-62. 

S.C. and S.T. Employees working in 
Workshop of Directorate of Radio 
Construction and Development 
Units, Safdarjung Airport, New 
Delhi. (V-22.7-77), 83-86. 

SAFDARJUNG HOSPITAL: 
Demands of Resident Doctors and 

Interns of Safdarjung Hospital. 
(V-21-7-77), 39·40. 

Staff of Willingdon and Safdarjung 
Hospitals, New Delhi. (V--28-7-
77), 69-70. 

SAFETY MATCHES: 
Sales Tax on hand made safety 

matches. (VI-3-8-77), 165. 

SAHA INSTITUTE OF NUCLEAR 
PHYSICS, CALCUTTA: 
Irregularities in Saha Institute of 

Nuclear Physics, Calcutta. (VI-
3-8-77), 106. 

Probe into Saha Institute of Nu-
clear Physics, Calcutta. (III-
29-6-77), 126. 

F 
Research works in Saha Institute of 

Nuclear Physics, Calcutta. (III-
29-6-77), 126·27. 

Suspension of Employees of Saba 
Institute of Nuclear Physics, Cal. 
cutta. (111-29-6-77), 127. 

SAHITYA AKADEMIES: 
Revamping of Sahitya and Sangeet 

Natak Akademies. (ll-20.6-77). 
111-12. 

SAINIK SCHOOLS: 
Administration of Sainik Schools. 

(lX-6-7-77), 96. 

Appointment of High Power Com-
mittee for Sainik Schools. mI-
29.6-77), 136. 

Pay Scales in the Sainik Schools. 
(IV-6-7·77) t 97. 

Refund of Caution Money by Sainik 
SchOOl, Kunjpura. (VI-3-8-77), 
1G9.10. ----------- _._--_._ ... - .--
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SAINIK SCHOOL-Contd. 
Sainik School, Ajmer (IV-13-7-77), 

100. 

SAJJAN MILLS LTD. RATLAM: 
Reinstatement of workers in Shri 

Sajjan Mills Ltd. Ratlam (MP). 
(II1-23-6-77), 76-77. 

Saj;j'an Textile Mill of Ratlam 
(ll-17-6-77), 135. 

SALARY AND ALLOWANCES: 

Arrears of Night Duty, O.T. Allo-
wances and Increments to Rail-
way St8ft' in Guntakal Division 
(1II-28-6-77), 127. 

Ceiling on emoluments and per-
quisites of top executives in prJ-
vate sector companies (VI-2-8-
77), 80. 

City Allowance and other Facilitie" 
to Railway Employees ot Mughal-
sarai Junction (111-28-6-77), 64-
65. 

Classification of Cities (IV-B-7-77), 
63--65. 

Conflict between A.a.C.W. & M. 
and Ministry of Finance in respect 
of fixation of pay of LDCs of 
Lighthouses and lightships (VI-
5-8-77),62. 

Con~bution towards enforcement 
of UGC pay scales in U.P. (VI-
I-B-77>, 117-1B. 

Demand for parity in pay scales by 
Physical Teachers of Delhi Uni-
versity (VI-I-B-77>, 178--80. 

Disparity in Salaries and Allowances 
(V-21-7-77), 167-6Wo 

Disparity in pay and allowances in 
government service and govern-
ment undertakings (II-17-6-77), 
100. 

Disparity in rate of dearness allo-
wance to employees of Central 
Government and Public sector 
Undertakings (VI--5-8-77), 123-
24. 

Duty Allowance to Central Govern-
ment Employees treated as part of 
pay (VI-'5-8-77), 158. -----

SALARY AND ALLOWANCES--
Contd. 
Expenditure on Salariel of Chairmen 

of Public Enterpriaes Of Central 
Government in Delhi <ill-I-7-
77), 83-84. 

Goa Compenaatory Allowance to 
Govenment Employees (UI-I-7-
77), 62. 

Grant of DA Instalments to Cen-
tral Government Employees on 
the Basis of CODSUIIDC Price In-
dex (IV-8-7-77), 129-32. 

Grant of Dearnesa Allowance to 
Central Government Employees 
(IV-14-T-77), 27--38. 

Grant of Interim Relief to Central 
Government Employees (Vl-
29-7-77), 127. 

Increase in Travelling Allowance 
and Travelling Expenses of 
Nationalised Banks (VI-5-8-77), 
202. 

Non-payment of pay and allowance!; 
to Khalasis in Guntakal (IV-5-
7-77), 72. 

Pay scales or Supervisors of Direc-
tor General Inspection (Defence 
Ministry) (11-22-6-77), 189-70. 

Pay scales of University and Collese 
Physical Education Teachers (VI-
1-8-77), 157. 

Pay Scales of Women Receivinl 
A.N.M. '!'raining (VI-I-B-77), 
114-15. 

Payment of Project Allowance to 
P&T Employees serville in Koyna 
Project Area, Maharashtra (!V-
15-7-77), 118-19. 

Payment of Special Allowance to 
Head Sorters, Railway Mail Ser-
vice (V-28-7-77), 159. 

Project Allowance (VI-29-7-77), 
88. 

Project allowance for railway em-
ployees posted at Ankleahwar 
(VI-2-8-77) J 99-100. 

Proposed reductiOn in Salaries ot 
Employees belonging to SubsidI-
aries Of General Insurance Cor-
poration (IV--8-7-7'7), 42--44. 
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SALARY AND ALLOWANC.I!:S-

\ ~~uo.:> 
Rates of D.A. payable to offtcers in 

Public Sector Banks (V.....i..22-7-
77), 217-18. 

Rates of Payment of HRA and CCA 
to Central Government Employees 
(VI-5-8-77), 163. 

Salary of Primary School Teachers 
in States (II-20-6-77), 179. 

Salaries paid to certain Officers of 
I.O.C. (III-28.6-77), 153-M. 

S'llary paid to nationa1 textile c.'Or· 
poration showroom employees 
(Vl-5-B-77) , 163-64. 

Special allowances for crew of Indian 
Airlines (VI-5-8-77), 214. 

Special Pay/Allowance for Superin-
tending Engineers and Executive 
Engineers, CPWD (VI-1-8-77), 
100. 

U.G.C. scale for teachers of recognis-
ed private colleges (IlI-27-6-77), 
84. 

DEBATES 
Payment of Second instalmeni of 

Additional Dearness Allowance 
deposits (St) (V-22-7-77), 290-91. 

SALARY BILLS: 
Decrease in Pay Bill of Dhaudi 

Group of Coal Mines under Coal 
India Limited (Central ZOne) 
(V-20.7-77), 75-76. 

SALARY STRUCTURE: 
Standardisation of salary structure 

of Public Sector Banks (V-
22-7-77), 217. 

SALEM: 
CiVil Aerodrome in Salem (IV-

15-7 -77), 166. 
Geological Survey of Salem District 

(V-23-7-77), 99-100. 
T.V. Station at Salem (IV~-7-77), 

153. 

SALES TAX' 
Central Sales 'lax tII-17-6-77), 

226-27. 
Delhi Sales Tax (V-27-7-77> , 

92-93. 

SALEX TAX-Contd. 

M~r,cr of sales tax with excise duty 
(l V -15-7·77), 126. 

Rep;acement of Sales Tax by E."Cl!l~ 
Duty (V-22-7-77), 149-50. 

ReplaclO'ment of sales tax of 
point tax/excise duty/tax 
source of production 
15-7 -77), 149. 

simIle 
al the 
(IV-

Sales Tax on hand made safety 
matches (VI-·3-8-77), 165. 

LTailormity in Rdtes of Sales fax 
(11-17-6-77). 38-39. 

SALT: 
Scheme to recover salt frorr. sea 

water (I1-14-6-77>, 29-33. 
Shortage of Salt (V-20·7-77). 

68-69. 

SAl.T INDUSTRY: 
Salt Industry in Gujarat (V-2i-

7-77), 207-0B. 

'SAMACHAR': 
Appointment ol Committee to prooe 

into the working of 'SainachilI' 
(II-15-6-77), 77. 

Dispensing with Services of Em-
ployees and Corre!l~/)!lIjents ron· 
sequent of merger of 'Hindustan 
Samachar' with 'Samachar' (II-
22-6-77>, 67-68. 

Expert Committee on Samachar (VI 
-3-8-77>, 215-16. 

Payment made to Samachar for News 
(V-20-7-77), 124-25. 

Samachar as Autonomous Corpora-
tion (II-15-6-77), 71. 

Setting up of News Agencies on the 
lines of Samachar (IV-13-7-77), 
198. 

Special Grants to "Samachar" (VI 
-3-8-77), 142-43. 

SAMBHAR LAKE: 

Restoration of Sambhar lake to 
Rajasthan (VI-3·8-77> , 162. 

Salt production in Sambhar Lake 
(VI-3-8-77), 218-19. -----
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SAMPATH ,COMMISSION: 
Recommendations of Sarnpol.th Com-

miasion (VI-1-8-77), 12J. 
SAMRAT ASHOK TECHNOLOGICAL 

INSTITUTE VIDISHA (III·-4·7·77), 
123-24. 

SANCIU: 

Construction of Aerodrome at 
Sanchi (VI-5-B-77), 161. 

SANTUARIES: 
steps for Growth of Wild Life (III.-

27 -6-77), 134-35. 
SA:-lDALWOOD (II-13-6-77), 220. 

Export of ROBe-Wood and Sandal-
Wood (VI-29-7-77J, 145-47. 

SANDAL WOOD OIL: 
Export of Sandalwood Oil (V--22-
7 -77), 133. 

SANGEET NATAK AKADEMIES: 
Revamping of Sahitya and Sangeet 

Natak Akademies (II-20-6-77), 
111-12. 

Working of Sangeet Natak Akadami 
(II-13-6-77), 114. 

SANGLI: 

Telephone Exchanges and Public Ca!l 
Offices in Sangli (V--28-7-77h 
87 -8B. 

SANSADlYA SOUDHA (lI-20-6-77). 
209-10. 

SANSKRIT: 
Due Place to Sanskrit In New Edu-

cation System (V--25-7-77), 39. 

SANSKRIT VIDYAPEETH: 

Establishment of Sanskrit Vidya-
peeth In Kerala (11-20-6-77), 
1BI-B2. 

SANT A CRUZ AIRPORT: 

Findings of Expert Panels on 
Caravel1e Crash at Santa Cruz 
Airport (IV-8-7-77), 175. 

SANTHALI LANGUAGE: 

SANTHAL PARGANAS: 
Commissionery for Santhal Parga-

nas District (VI-3-8-7'l), 88. 
Development of Dev Ghar and 

Vasuki Nath in Santhal Parganas 
as tourist attraction (V-22-7-77), 
205. 

SAREES: 
Manufacture of Dhoties and Sarees 

by Handloom Sector (IV-
15· 7-77), 213. 

Prohibition for the production of 
coloured sarees on powerlooms 
(III-24-6-77), 199-200. 

SARGUJA: 
Aluminium Plant in Sarguja (V-

28-7 -77). 187-88. 

SARUS TOWERS: 
Purchase of Sarus Towers (lV-

6-7 -77), 30-33. 

SATELLITE: 
Location of Indian Satellite for 

Communication (V--28-7-77), 101. 
Purcha.e of Satellite (V-27-7-77), 

132. 
Sendln~ of Satellite in Space (U-

22-6-77), 120. 
Utilisation of Satellite for communi-

cation (lV-7-7-77), 132-33. 

SATPURA RANGES: 
Mineral exploration of Satpura 

Ranges (V-21-7-77), 101. 

SATYAWATI COLLEGE, DELHI: 
Attat'k on Principal and Staff 01 

Satyawati Colleie, Delhi (11-
5-6-77), 106-07. 

SADUl ARABIA: 
Export of drinking water to Saudi 

Arabia (IV-8-7-77), 102. 

Loan Agreement with Saudi Arabia 
(IV-15-7-77), 191. 

Passports for Saudi Arabia, Bahrain 
and Kuwait (II1-30-6-77), 125-
26. 

Recognition of San tali language Visit to Saudi Arabia for HAJ (V-
V-IB-7-77), 72 _ .-!~_7-.!~!.._!_7:_ .. ________ _ ------_. ---_.----... _---------
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SAVING BANK ACCOUNTS: 
Cheque facilities to sa~ini Bank 

Account Holders (V-22-7-77), 
46-48. 

See alS(l "Bank Accounts" 81so 
"Bank Deposits" 

SAW MILL DIVISION: 
Saw Mill Division of forest Depart-

ment in Andaman and Nicobar 
Islands (III-27 -6-77), 59-60. 

SCANDALS: 
Choti Sadri Gold Scandal Cue 

(11-22-6-77). 143. 
SCARCE ITEMS: 

Malpractices in respect Of Import ot 
Scarce Items ClV-8-7-77), 174-
75. 

SCHEDULED CASTES AND SCHE-
DULED TRIBES: 
Allotment Of petrol pumps to Sche-

duled Castes (II-21-6-V7), 136-
37. 

Ambusadors, Governors and Vice-
Chancellor, belonging to S.C. &: 
S.T. (11-22-6-77). 75-78. 

Benefit Qf Scheduled 
"Waddar" Caste 
165. 

Castes to 
(V-27-7-77) , 

Certificates for facilities to Sche-
dulC!d Tribes settled in Delhi 
(V-27-7-77), 146-47. 

Class I Offtcers belon!in" to Sche-
duled Castes/Tribes in M.ini8try 
of Finance (VI-5-8-77), 197. 

Class III and IV Scheduled caste 
employees of Rehabilitation De-
partment (V-I-B-77), 101-02. 

Courses for which S.C. and S.T. 
students are sent Abroad (VI-
3-8-77), 77-78. 

Deletion of 'Mochi' from Scheduled 
Castes List <V-20-7-77), 52-50. 

Development of S.C. and S.T. in 
Orissa (V-20-7-77), 155-58. 

Development of tribal people in 
Nilgiri Hills area in Tamil Nadu 
(V-27-7-77), 185-66. 

SCHEDULED CASTES AND SCHE-
DULJm TRIBES-Contd. 

Employees it. ~tJrth Eastern Coun-
cil Office (VI-3-8-77), 138-39. 
Employment to persons belonging 

to Scheduled Castes and Sche-
duled Tribes in Public Undertak-
ings (VI-29-7-77), 174-75. 

Facilities to Neo Buddhists (V-
20-7-77), 111-12. 

Filling up Of posts reserved Lor 
Scheduled Castes 'and Scheduled 
Tribes in Ministry of Externlll 
Affairs (V-28-7-77), 95-96. 

Filling up of Quota 
Schecruled Tribes 
125-27. 

reserved tor 
(V-21-7-77) , 

Formulation ot Scheme to prOVIde 
loans to scheduled castes and 
scheduled tribes <11-17-6-77), 
111-18. 

Garos, Khasis and Jaintias in AHsam 
and Meghalaya (VI-3-8-77), 

66-67. 
Handicaps Of unrecognised sche-

duled tribes population due to 
area restriction (VI-3-8-77), 80. 

lAS personnel belonging to Sche-
duled castes and scheduled tribes 
(V-20-7-77), 164-85. 

Inclusion of Fishermen of AndhTa 
Pradesh in Scheduled Tribes 
(VI-3-8-77), 121-22. 

Inclusion of Gavda Community in 
S.C and S.T. IV-13-7-77), 146. 

InC'Ome Tax Commissioners belooK-
ing to Scheduled Castes and 
Scheduled Tribes (11-17-6-77), 
84-85. 

Increase in Reservation for Sche-
uled Castes and Scheduled Tribes 
(V-27-7-77), 59. 

Instructions to Statutory and Semi-
Govei:nment Bodies for Reserva-
tion in Service (VI-3-8-77), 88-
87. 

'Kol' Community (IV-3-8-77), 96-
97. 

Employees belon,in, to Scheduled Loans advanced to scheduled castes 
Castes workin, in U.G.C. (V- aDd scheduled tribea through 
26-7-7'7), 278. _____ ~ur~1 Banka (VI~~'1!1_ 33-84. 



--_. __ ... _ .. -.-_.- ----_._--
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Memorandum by the President, SC 
and ST Employee, Coordination 
council, Sindri (III-28-8-77), 
141-42. 

Non-recognition of Tea ,arden 
Adivasis as Scheduled Tribes in 
Assam (V-27-7-77), 87-88. 

Number of Air Hostessea in Indian 
Air lines belonging to SC and ST 
(II1-1-7-77), 181-82. 

Officers belonging to Schedulei 
Castes and Scheduleci Tribes in 
Income Tax Department (VI-
5-8-77), 197. 

Percentage Of S.C. in different cate-
gories of recruitment in Railways 
(lI-12-8-77), 48. 

Percentage of scheduled Castes and 
sched:uled ·tribes (11-13-6-77), 
130-31. 

Percentage of Scheduled Castes and 
Scheduled Tribes in National 
Seeds Corporation (11-20-6-77), 
84-85. 

Percentage reserved for SC/ST 
in Railways (11-14-6-77), 198. 

Police officers 1n Delhi belonging to 
Scheduled Castes (11-15-6-77), 
12-15. 

Police officers of Delhi belonging 
to Scheduled Castes and Sche-
dU!led Tri·bes (vt-3-8-77), 167-
68 

Posts Resel'ved for SC and ST in 
Marketing Division of IOC (III-
28-6-77), 14-30. 

Preference to candidates belonging 
to Scheduleci Castes in recruit-
ment of teaching staff in Univer-
Sities/Colleges (II-20-8-77), 1~ 
96. 

Project Report fOr Development of 
Scheduled Castes in Orilla (V-
27-7-77), 140-41. 

Promotion from Junior Bn,ineer to 
TES Group B and Quota for se 
and ST in P II; T Department 
(Vl-4-8-77), 102-03. 

Proportional representation to 0fIl-
cers Cadre for scm (v-
26-7-77), In. 

S C. II; S.T.:--Contd. 
• Proposal to include Gauda and 

Kumbi of Goa in Scheduled Calltes 
List (Vl-8-8-77), 177. 

Proposal to merge Organisation of 
Commissioner for SC and S'I with 
proposed Commission for Re1e-
gious, Cultural and Lin&uistic 
Minorities (IV-8-7-7'l), 134. 

Quota for Harijana in Class I to 
Class IV posts (V-28-7-77). 6-
20. 

Qoota for Scheduled caste and 
Scheduleci Tribe Employeea in 
Departments of P • T and Tele-
phones (Il-16-6-77), 4.,. 

Recruitment of SC and ST in Class 
III and IV posts by Former 

Railway Minister (V-28-7-77), 
74. 

Recruitment of Scheduled Castes 
and Backward Classes to Army 
(IV-6-7-77), 85. 

Recruitment of Scheduled CasI,e.I 
and scheduled tribes persons in 
AU India Services (V--20-7-77), 
186-88. 

Representation by f?£/ST Em-
ployees for Promotion of National 
Seeds Corporation <IV-1l-7-7H, 
120. 

Representation. of S.C. and S.T. 
in Indian Airlines and Air India 
(11-17 -6-77), 122. 

Reservation for S.C. and S.T. in 
Lok Sabha and State Legislatures 
(11-15-6-77), 75. 

Reservations fOr scheduled easteaJ 
and echeduled tribes beyond 1980 
(V-20-'1-'17), 203-0.. 

Relervation of Class I and II posts 
for persona beloQling to SC/ST 
in CoUeetorates of central excise 
and customs. (VI-5-8-77), 
56-58. 

Reservation of Class I & II posts for 
persona ~lonc1DM to Scheduled 
Cas_ aDd Scheduled Tribes In 
meollle Tax Department. (VI-
5-8-77), 147-". 

Reservation Of Poas for Members 
of S.C. and S.T. In Private Edu-
cational IDltitutfoDi. (11-
20-8.'17), 1'1 ..... 

--------~.----------------
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Reservation of Posta for S.C. and 
S.T. in Ministry o'f Steel and 
Mines. (11-16.6·77), 142. 

Reservation of Posts for Scheduled 
Castes and Tribes. (11-14·6·77). 
201·2. 

Reservation of posts for Scheduled 
Castes/Tribes in the Ministry of 
Chemicals and Fertilizers and its 
undertakings (11-14-6-77), 199· 
200. 

Reservation of Posts in Services 
(lV-13-7·77), 122-23. 

Reservation of posts 1n the Ministry 
tor Scheduled Cast~s and Schedul· 
ed Tribes (1I1-1-7.77), 132. 

Reservation in services (111-
29-6-77). 98-99. 

Reserved percentage for S.C. and 
S.T. in the Ministry of Tourism 
and Civil Aviation (11-17·6·77), 
230. 

S.C. and S.T. Employees in Depart· 
ment of Atomic EnerD (V-
27-7-77), 7--11. 

S.C. and S.T. Employees in Depart-
ment of Eliectronlc (V--27 -7 -77), 
155-057. 

S.C. and S.T. Employees in Depart. 
ment of Space (V-27-7·77), 
151-52. 

S.C. &: S.T.:-Con&d. 
Scheduled Castes and Scheduled 

Tribes Employees in Communlca· 
tion Department (V-28·7-77). 
173· 74. 

Scheduled Castes and Scheduled 
Tribes Employees In the Urnts of 
Fertilizer Cor.poration of India 
Ltd. (V-:MJ-7-71), 151-52. 

Scheduled Castes and Scheduled 
Tribes in Indian Missions Abroad 
(11-16·6·77), 143. 

Scheduled Castes and Scheduled 
Tribe Persons in the Ministry of 
Law, Justice and Company Aff-
airs (V-26-7-77), ~. 

Scheduled Caste and Scheduled 
Tribe persons in the Ministry of 
Law. Justice and Company Affairs 
(VI-.2.8.77), 2-7. 

Scheduled Castes and Scheduled 
Tribes Staff working in the Works 
Housing Department (V-26-7-
77), 120-21. 

Scholarships offered to S.C. students 
in Chldambaram, Tamil Nadu 
(VI-3·8.77), 80-81. 

Sending ot Scheduled Castes and 
Scheduled Tribe candidates to 
foreign countries for FellowshipS 
and Scholarships (lVr-7-7·77), 
65·66. 

Shortage of Houses for $obeduled 
Castes in Delhi (U.:....22 .. 6-77). 

S.C. and S.T. Employees in Ministry 10--13. 
(V-25·7-77), 237. 

Shortfall in quota of SIC in grades 1 
S.C. and S T. Employeea in Ship- of P.W.!.s andP.W.Ms (Northern 

Pine and Transport Ministry Railway) (IY-5-7·77), 89. 
(V-27_1-77), 157~1. Special facilities to Scheduled Castes 

Scheduled Castes and Seheduled people settled in Delhi (V-
Tribes Employees in the Ministry 27-7·77), 147·48. 
(V-27-7·77), 152-56. Total number of SC/ST in Officer 

Cadre In Railways (V-26·7-77), 
S.C. & S.T. Employees in Units 161-62. 

under SAIL (V-21·7-77), 165. 
Unempl07ed Scheduled Castes and 

S.C. and S.T. Employees working in Scheduled Tribes (V-28·7-1977), 
Workshop of Directorate Of Radio 57-60. 
Construction and Development Uplift Of tribals in Gujarat (V-
Units, Safdarjang Airport, New 20-7-77), 153-54. ~. 
l')elhl (V-22-7·77), 83-86. T 

utilisation of Allocation for Sub-
S.C. and S.T. homeles families in the Plan tor Tribal. in 1976-77 (V-

country (V-25-7-77>, 63-65. 27-7-77>, 151-62. 
~ ..-----~--------~--------------------
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Victimisation of SC/ST Railway 
Employees (Il-21-6.77), 60. 

• White paper on S. C and S. T. (VI-
3·8·77), 118-19. 

Debate, 

Employment of Scheduled Castes 
and Scheduled Tribes in Services. 
(Dis.) (VI-S·8-77), 23-162. 

Twentieth, Twenty-first and Twenty-
second Reports of the Commis-
sioner for Scheduled Castes and 
Scheduled Tribes(M} (V-
28-7_77), 230-98; (Vl-29-7-77), 
30().-42; (VI-1-8·77), 385-88; 
(VI-6.8-77), 23-162. 

SCHEDULED CASTES AND 
(AMENDMENT) AC'l' (IV-13-7-

SCHEDULED TRIBES ORDERS 
77), 71-72. 

SCHEME(S): 
Crash scheme for rural employment 

(Il-13.6.i7), 136·37. 
Decision fjo introduce decasualisa· 

tion Scheme (IV-12-7-77), 123-24. 
N.C.E.R.T. Scholarship Scheme 

(II-13-6.77), 32-34. 
Review of National Service Scheme 

(V-25·7·77), 40·41. 
Scheme for conservation of hilly 

catchment area (11-13-6-77), 223. 
Schemes for Intergrated Rural 

Development (11-.13-6.77), 64-66. 
Scheme for providing Interim Em-

ployment to Graduates (V-
25-7-77), 210. 

Scheme for strengthening Consumer 
Cooperative Societies (III~ 

24-6-77), 54-56. 

Scheme to acquaint Primary and 
Secondary achf:loil teachers re-
10+2.+3 System Of education 
<II-13-6_77), 194-96. 

Scheme to PrOvide Vl&n8 through 
Banks to Persons en,aled in 
Cottage Industries (IlI- 24-6-77), 
192. 

Social welfare schemes in Allgarh 
(11-13-6.77), 171-72. 

SCHOLARSHIPS: 
Sugarcane Development Scheme. 

(V-25-7-77), 111. 
Cultural Seholarships to Students of 

Indian Origin settled Abroad 
(IV-11-7-77), 12l. 

G.D.R. Scholarships (V-25-7-77), 
141-42. 

Merit.cum-Means Scholarships (IV-
11-7-77), 113. 

Scholarships to Harijans and Back-
ward classes (V-20-7-77), 105·06. 

Scholarships to students in Gujarat 
(VI-I-8-77), 67-69. 

SCHOOLS: 
Allotment of land for construction 

of a Nursery School (III-4-7-77), 
67-68. 

Book Banks in Schools (Ill-. 
27-6-77>. 147--49. 

Central Schools in Open Tents in 
Gujarat (V..-IB-7-77), 198·99. 

Centres/Schools in lIT Delhi (IV-· 
11· 7-77), lOO. 

Corporation Schools taken over by 
Delhi Administration (IV-
11-7-77), l16. 

Criteria for Establishment of Cen-
tral Sehools( III-27·6-77), 57-59. 

Demand for secondary school grants 
commission (IIT-27-6-77), 192. 

Drop out School Stage (V-l1_7-77), 
176. English as Compulsory 
Language in School (IV-1l-7-77), 
136. 

Grants to Private Institutions and 
Schools in Delhi (II-20-6-77), 48-
49. 

Heavy Tution Fee in Good Schools 
(11-20-6-77), 169-73. 

Opening of Ashram Schools in Adi-
vasi Areas <IIT-6-7-77), 88. 

Opening of Schools in Delhi. (VI-
1-8-7'1), 191. 

Post of Vice Principals in Aided 
Schools of Delhi (Vl-I-8-77>, 
233-34. 

Proposal to remove Distinction bet-
ween Central Schools and State 
Run Schoolt (D-20-6-'17), 51. 
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SCHOOLS-Contd, 

Selection grade in Ai~ Scbools in 
Delhi (IIl-27-6-77), 56-57. 

Senior Drawing Teacbers Grade in 
(iQverument Aided SchOol (11-
20-6-77), 68. 

Setting up ot Schools in Rural Areas. 
(lll-27-6-77), 14j-46. 

Streoatb in Kendriya Vidalayas (Ill 
4-7-77), 124-

Survey regarding Unautborised and 
Unreco,niaed IChoola (IV-H-7-
77), 76. 

Debate" 
Reported resentment against the use 

of book entitled "A Modern Ap-
proach to Enclisb Grammer and 
Composition" (CA> (VI-29-7-77>, 
280-85. 

See also "Central Schools" also "Pub-
lic Scbools" 

SCIENDLA MANAGEMENT 
BOMBAY: 
Reinstatement of Employeel by 

Scindia management, Bombay (VI 
-4-8-7'1), 196. 

SCIENCE AND TECHNOLOGY: 
Indo-US Meeting on Science and 

Technology (IV-13-7-77), 41-43. 
Science Curriculum wOl'ked out by 

NCERT (11-20-6-77). 110_11. 

SCIENTISTS : 
Boycott of Interview by Scientists 

of Agricultural Scientistl Recruit-
ment Board (VI-I-8-77), 255-56. 

Compulaory work by Scientists in 
backward areal (VI-I-B-77), 63-
M. 

Deputation of Sci$ltista of ICAR 
(IV-I-B-77>, 2l2. 

Examination for Airicultural Re-
aeach Scientists (V-18-7-'i'7), 121. 

New's report re.Anomallea in Scien-
tist Institution into ~ts (IV-
1-7-77>, 180. 

Resentment among scientlats of 
IACAR (VI-1-8-77). 72-74. 

Suicide by Scientiat of ICAR lVI-
1-8-77), lM-U. 

SCOOTER GARAGES: 
Scooter Gerage. for Quarlel'l conI· 
tructed at Indira N aaar, Madru 

(nI-27-6-77), 123. ~ 

SCOOTERS lNDIA Ltd. (Ill-
29-6-77), 153 (IV-6-7-77), 123. 

Lossto Scooters India Ltd. (VI-
3-8-77), 79-80. 

SCOOTER RIDERS: 
Compulsory use of Helmet. (VI-

3-8-77), 157-58, 

SEA fENERGY: 
Device for Bee EneriY Conversions. 

(IV-13-7-77>, 107-08. 

SEA EROSION: 
SolUtion for Sea Erosion in Kerala 

(V-25-7-77), 'Z28-29. 
.~ 

Reported Havoc e6uaed by Sea 
Erosion in Kerala a.nc:l Kamataka 
(CA) (V-25-7-77), 285-95. 

SEE LAWS: 
International Conference on Sea""" 

laws (m-30-6-7'1), 63-64. 

SEA PRODUCTS: 
Multinational Companies dealin, in 

Export of Marine Products (V-
22-7-77), 187-88. 

SEA TRANSPORT: 

Movement of Coal 
20-7.'1'1), ...... 5. 

by Sea (V- ,J 
It. 

Sea Transport of Konkan line (Bom-
bay Goa) (V-20-7-77), 162. 

SEA WATER: 

ScherJle to recover salt from sea 
water (11-14-8-77), 21-33. 

SECOND PAY COMMISSION: 
See "Pay Commission Second". 

SECONDARY SCHOOL GRANTS 
COMMISSION: 
Demand tor secondary IChool ,rants 

commission CIU--27 -8-7'1) ,li2. '-, 

SECRETARIES IN GOVERNMENT: 
Reduction of Secretaries in Govern-

ment (u-.u-o-77). 158. 
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SECURITY ARRANGEMENTS: 

Expenditure incurred by Incllan 
Airlines on security arran,ementa 
of Shri Rajiv Gandhi (lV--8-'1-
77) 11-115. 

SECURITY DEPOSITS: 
Security deposits tor MIG and LIG 

ftats. (VI-I-8-77) 210 

SEEDS: 
Appraisal of National Seed Project. 

(V-I-8-77) 75-76 
Production of Certified .eeds-(V-

25-7-77) 211-13 
Seeds Developed and their Demand 

(V-25-7-77) 188-89 
Seed Distribution throUlh Paneha-

yats. (III 27-6-77) 180-61 
Seed production (II-13-6-77) 226--

28 
SEED CERTIF1CA TION PROGRAM-

ME: 
Seed Certification and production. 

VI-I-8-77) 10-22 

SEED FARM(S): 

Seed Farm in Mehrauli Area of 
Delhi (11-13-6-77) 186 

SEED GARDEN: 

Seed Garden for Cocoa in Jterala 
(11-20-6-7), 163-601. 

• SEISMIC SURVEYS: 

, .. 

Seismic Survey of Basins of Conti-
nental Shelf (V~-7-77) 8'1. 

SELF RELIENCE: 
Self-reliance in different sectors. 

(IV-13-7-77) llH5 

SEMINAR (S): 

Expenditure on Staff Seminars or-
gan1lled by NatiolW LaboUr Inati-
tute (V-28-7-77) 128-29 

Participation of Judi. in Seminars 
or SYmposiums on Emerpncy and 
the Constitution (42nd Amend-
ment) Act (IlI-28-6-77). 52 

Seminar on promotion of Tourism 
(IV-8-7-77) 93-98 

------------
SEN RALEIGH CYCLE co. 

Curtailment of FacWtles of workers 
in Sen Ralel. Cycle Factory 
AsanlOl (IV-t-7-77). 99 

Sen-Raleilrh Cycle Factory, Aaansol 
(IV-6-7-77) 45 

SEOL: 
Visit of InrUan Delegations to Seol 

<IV-15-7-77), 182-83. 

SEPSIS: 
Developing SeDsis from Bum Casel 

(IV-14-7-77l. 41-42. 

SERVICE CONMTIONS: 
Amendment of Service Rules Re: 

Service Conditions of Emllloyees 
of P. & T. Department (V-28-7-77), 
44-45. 

Increase in the age limit for the 
rans of BriJIadier and above-(V-
27-7-77). 186-87. 

Leave fOr Extra Departmental and 
Delivery AIIents (V-28~7.77), 130. 

Service Condition for Post of Super-
numerary Professor-(V.25-7-77), 
262-63. 

Service conditions of Indians em-
ployed bv Foreign Emoassles (VI-
4-8-77). 159-60. 

Service Conditions of Kendriya 
Vidyalaya Staff (III 4-7-77), 124-
25. 

SETUU SAMUDRAM: 

Deepenin, of Sethu Samudram. 
(11-15-8-'1"7), 118. 

SEVENTH AMERICAN FLEET: 

Seventh American Fleet in Indian 
Ocean (V-28-7-77), 125. 

SHAH COMMISSION: 
Post of Secretary of Shnh Commis. 

sion CII-22-6-77), 123-24. 

SHAHDARA SAHARANPUR RAlL-
o WAL SERVICE: 

Extension of Saharanpur-Shahdara 
Railway Serviee upto New Delhi 
(II-21-6-77). 127-28. --_ .. - .... - --------
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SHAHJAHANPUR: 

\ 
Carpet industry Shahjahanpur (UP) 

(IV-IS-7.'7). 104. 
Taking over of 'Kudratl Manzil' in 

TUhat Town of Shahjahanpur 
(!V·15-7.77), 116-17. 

SHAKDHER:, SHRI S.L.: 
Announcement reo relinquishing of 

office by Shri S. L. Shakdher, 
Secretary·General of Lok Sabha 
and Appointment of Shri Avtat' 
Singh Rikhy as Secretary, Lok 
Sabba (II-17~.77), 291-99. 

SHANTI VAN, DELHI: 
Pontoon Brid,e near Sbanti Van. 

(III.27.6.77). 171·72. 

SHANTINIKETAN: 
Misuse of Plot reserved for School 

BUilding in Shantiniketan, New 
Delhi-(V-25-'1-'1'1), IU. 

SHAREHOLDERS: 
Shareholders of usCo (VI-4-877), 

SHARPEDGE LTD. MIS. 
(V-27.7-77). 120-21-

SHASTRI, sHRI LAL BAHADUR: 
Commission to inquire into the death 

of Shri Lal Bahadur Shastri. (V· 
Z0-7·77), 61. 

SHAW WALLACE AND CO: 
Request by shaw wallace and com-

pany for setting up fertiliser olant. 
(lV-5-7-77), 118. 

SHEEP BREEDING: 
Intensive Sheep Breeding Program· 

me in M.P.-(V-25·7-77), 125-26 .. 

SHELLAC: 
Foreign Exchange earnings from 

Export of Lac. (V·22-7-77), 73·74. 
Policy of STe Regarding Lac Busi-

ness in Ranchi (IV 8-7·77), 154. 
Purchase of Lac by STC In Ranch! 

(IV·8-7.77). 55. 
Purchase of Shellac by S.T.C. (V-

32·7.77), 189. 
Shellac consumptlon-(V ·25-7·77), 

272·73. 

SHERG-ARB GHAT: 
Bridge on the Yammuna River at 

Sher&arh Ghat, (V-20.7.77), 56·57. 
SHILLONG: 

Barabazar Post Office, Shillong (VI-
4·8.77). 235. 

RMS between Shillong and Gauhati 
(VI-4·8-77), 235. 

Shillon, GPO (VI-4-8·77), 136·37. 

SHILLONG AGREEMENT: 
Implementation Of Shillong Agree· 

ment. (1I~2.6-77), 132·33. 

SHIPS: 
Combination Carriers. (V-20·7·77), 

47. 
Manning scales for the Piloting of 

Ships in Bombay Port. (IV-13-
7-77)0, 197. 

Purchase of Shlps--(V-27.7-77), 221· 
22. 

S. S. State of Goa. (III-29·6.77), 
52. 

SHIP BUILDING: 

Building of War Ships. (1I-22·6-77), 
164·65. 

SHIP BUILDING LOANS (V·20-7-
77), 90. 

SHIP BUILDING YARD(S): 

Ship buildl~ yard at Haldia. (IV-
13.7·77), 154, (VI-3-8.77), 135. 

Ship Building Yard at Paradeep 
Port. (II-15·6-77), 79·80. 

SHIPPING: 

Expansion of Shipping-(V-27-7-
77), 47-48. 

Seamen's Recruiting Centre at Mar· 
map for Saloon and Deck Crew 
of Ships (IV-6-'1-77), '103. 

Stranding of Dock Workers in Mid-
stream on Board Vishwa Seva and 
Vishwa Tarang (IV-6-7·77), 119. 

SHIPPING COMPANIES: 

Loans to sick shipping companies. 
(lV-13·7.77), 171. 
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SHIPPING COPORATION OF INDIA: 

Purchase of Ore-Bulk-Oil Carrier by 
Shipping Corporation of India 

• from Yugos1avia-(V-27-7-77), 
1-3. 

S. S. State of Goa. (III-29·6-77), 
55Z. 

SHIPPING TONNAGE: 
India's Shipping Tonnage. (IV-

13-7-77), 160. 

SHIPYARD: 
Setting up of Shipyard on the Eas· 

tern ar.:f Western 01 India <11-
22-6--77), 177. 

SHOBHRAJ, SHRI CHARLES: 
Raid in Tihar Jail Cell of Charles 

Shobhraj. (V-20-7-77), 89. 
Suicide attempt by 

Charles Shobhraj 
77), 174. 

SHOES: 

approvers in 
case (V--20-7-

Export Of shoes and Leather Goods 
(lV--·-8-7 -77). 13!J-40. 

SHOE COMPANIES: 
Expansion of Bata and other Shoe 

Manufacturing Companies. (IJ-
22-6-77), 68. 

SHOE INDUSTRY: 

Crisis in small scale and cottagc 
sectors of the Shoe Industry. 
(Under rule 377), (VI-6-8-77),' 18-
19. 

SHOE MANUFACTURING UNITS: 
Closure of 

Units in 
108-09. 

SHOLAPUR: 

Shoe 
Agra 

Manufacturing 
(V-27·7·77) , 

Extension of T. V. Facilities to 
caver New Towns. (V-30·7-77), 
25-32. 

Settini up of a Broadcasting Station 
at Sholapur. (V-20-7-77), 146. 

Debate, 
Inclusion of Sholapur Division in 

(Maharashtra) (lI-14.6-77), 
~45. 

---.~---. ,- ... _--------

SHOPLAPUR CHAMBER OF COM-
MERCE AND INDUSTRIES: 
Representation from Sholapur Cham· 

ber of Commerce and Industries 
(Maharashtra) (II-14-6.77), 44-

45. 
Representation from Sholapur Cham-

ber of Commerce and Industries 
regarding direct Tax Laws. (U-
17-6-77). 99. 

SHOPS: 
Cost of Shop in New 

Azadpur, .Delhi 
96-98. 

Subzi Mandi, 
(VI-l·8·77) , 

Procedure for allotment of Shops in 
Delhi. (II1-27-6-77), 187. 

SHOPS AND ESTABLISHMENTS 
ACTS: 

Policy for Shop Employees in States 
01-23-6-77), 91-92. 

SHOP EMPLOYEES: 
POlicy for Shop Employees in States. 

(llI-23-6·77), 91-92. 

SHOP PLOTS: 
Allotment of Shop Plots in Lawrence 

Road, New. Delhi. (VI-I-a.77), 
88-89. 

SHOPPING CENTRIE(S): 
Construction Of underground Shop-

ping Centre at Connaucht Place 
New Delhi (IV-1l-7-77), 140. 

SHREE CHANGDEO SUGAR MILLS: 
Shree changdeo Sugar Mills. Com-

pany. (VI-5-B-77), 137. 
SHRINES: 

Maintenance of Shrines in India and 
Pakistan (I1I-23-6-77), 136. 

SHUBHRA LAHIRI MURDER CASE: 
Shubhra Murder case in U.P. (IU--

29-6-77), 72-73. 

SHUKLA, SHRI VIDYA CHARAN: 

Assessem.en tof income and wealth 
of Shri Vidya Charan Shukla. 
(VI-5-8-77), 164-66. 

SIAL TRADE FAIR: 
Participation in Sial Trade Fair 

beld In Paris (In-24-6-77), 69. 
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SICK INDUSTRIES: SINDRI: 

See "Industreis". 

SILK MILLS: 
\ 

Mills Spinnin, Art Silk Yam. (V-
22-7.77), 198. 

Realisation of Arrears of Income 
Tax from Sick Units. (IV-I5-7-
77), 173-74. 

Reopening of Sick Mills (III-2Y-6· 
77), 69-70. 

Sick Units. (VI-.3-8.77), 143-44. 

Taking over of sick units. (VI-5-8· 
77), 75. 

SILK: 
UUluation of Resources of Mulberry 

Trees in Delhi for Silk Raiain. 
(III-I-7.77). 70-71. 

SILK INDUSTRY: 
Silk Industry in Karnataka (IVo-8· 

7 -77), 128-29. 

SILVER: 
Export of Silver (VI-29-7-!7), 217-

IS. 
Malpractices in weighing contraband 

Gold and Silver. (VI-5-S-77), 92-
9:i. 

Smu,sling of Silver out of India 
m-I-7-77), 103. 

SIMLA: 

Opening of P &; T Circle at Simla 
(VI-4-8-77), 191. 

Proposal to construct Airports at 
Kangra Valley and Simla. (U-
17-6-77)., '2-43. 

T.V. Centre at Simla or Kasaull. 
(VI 8-77). 1'12-73. 

SIND: 

Rehabilitation of Sind Refugees in 
Indo·Palt War 1971 (IV-11 .. 7-77 
51. 

SINOHI COMMUNITY: 

Memorandum from a Deputation of 
Sindhi Community (II-22-6-77), 
103-4. 

Estimate for Sindri Rationalilation 
(IV-12-7-77), 136. 

M~or.ndum by the President, SC 
&; ST Employees Coordination 
council, Sindri (lli--28-6-77), 
1'1-'2. 

SINDRI FERTILIZER COPORATION: 
Repair of Gun in Slndri Fertiliser 

Corpbratitln (VI-2-8-7'1h 71-72. 

SINDRI MODERNISATION PROJ.ECT: 
Corruption in Sindri Moderm&ation 

Project (III. 28-6·77>. 78-79. 
Qost and time to complete the 

modernization of Sindri Plant 
(II-21-6-77), 131-32. 

Representation regardin, corrllp-
tion in the Sindri Modernisatlon 
Project (IV-5-7-77), 62-63. 

SINGAPORE: 
Acquisition of bllilding used by 

Provisional Government of Free 
India in Singapore (VI-4-8-77). 
225. 

SINGARENI COAL MINES: 
Distribution of productiOn in Singa-

reni Coal Mines. (IV-13-7-77), 
214-15. 

Excesses Committed' by the Mana-
gement of S~en1 Colliery 
(IV-13-7-77), 130-31. 

SINGHANIAS, Mis: 
Arrest of Shri S. R. Singhania on 

charges of smuliling of Gold 
(VI-5-6-77), 226. 

Foreign Exchanie Manipulations by 
Singhaniall. (IV-15-7-77), 79-81. 

SITES AND SERVICES SCHEME: 

Implementation of Recommendation 
of Slvaraman Committee em 
Handlooms to be covered \by C0-
operatives. (VI-5-8-'7), 42-48. 

Recommendation of the SivaramaD 
Committee. (IV-15-7-??), 153. 



SLOGANS: 

Circulation 01 a New Panel 01 10 
, slogans to State Government 
~.. (V-20-7-77), 86-86. 

SLUMS: 

Metropolitan Development Project 
for Slums in Madras (VI-l-S-77), 
241-42. 

Removal of Slum from Industrial 
Cities (V-IS-7-7'1), 161-66. 

SLUM Cl.EARANCE (II--20-6-77), 
1~2. 

Propoaal to tackle twin problem of 
slum clearance and improvement. 
(VI-I-8-'1'1), 208-M. 

Slum Clearance and Slum Improve-
. ment (II-13-6-77), 185-88. • 

,.-

SLUM-DWELLERS: 
Mobile Dispensaries for JhUfti Jho-

mpari Dwellers. (W-.23-6-77), 
36-37. 

SMALL CAR (11-22-6-'17), 1'13-'1" 

SMALL FARM!Im DEVELOPMENT 
AGENCY: 

Small farmers development I/Iency 
and dJ'OU,ht prone area procram-
Me (11-20-6-77). 129. 

Small Farmers' Development ~n
cy in Bhandara, Maharaahtra 
(lII~7-77), 89-90. 

~ Small fanners development A,ew:Y 
in M.P. (VI-1-8-77), 165-66. 

SMALL NBWSPAPERS (lV-IB-7-
77), 49-110. 

SMALL SCALE INDUSTRIES: 
Concessions to Small Scale Units 

producing ~ Sets (V-!J.'1-7-77). 
la. 

Credit facilities under Priority Sec-
tor (V-23-7-77), 131-32-

Crisis in Small Units run by Techni-
cian entrepreneurs <II-22-6-77), 
157-58. 

Department for Small and Medium 
__ Secto~ ~~!-:-B-7-'l'7). 59. 
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SMALL SCALE INDU8'l'RI!:8: 
Comel. 

Develoment Bank for Small Scale 
Industries (IV--8-7-77), 37. 

!Development of. ADaiJ.Jat,o _. mlall 
scale industries. (II-2Z-8-'17), 
95-96. 

DeveloPPlent of Small Industries in 
Xerala (IIL-29-6-77), 66-67. 

Development of Small Scale Indus-
tries in Rajasthan (11-22-6-77) 1.... ' 

Export Councll for Small Scale sec-
tor (IV-15-7-'7'1), 120. 

Investment in Small scale industries 
b7 Tamil Industries investment 
Corporation (IV-lS-7-'1'1)" 148-
49. 

Licences for setting up small Indus-
tries in Orissa (V-20-7-77), 193-
94. 

Progress of Small Scale Industries 
(V-2O-7-'17), 84-85. 

Reservation of items for Small Scale 
Sector (VI-3-8-7'7), Sl. 

Role 01 Department of Supply in 
growth of Small Scale aDd Cot-
tage Industries (V-25-7-77), 256 
5'1. 

Sample Survey of Small Industrial 
Units assisted by Commercial 
Banks (VI-29-7-77>, 115-16. 

Separate Ministry for small scale 
.ector (m--29-8-'I'1), 1110. 

Setting up of Small scale Industries 
by Technical persOns in Backward 
Area. (VI-3-8-'1'I), 144. 

Small and cottale industries in Rural 
Areas (II-l&-6-77), 114-15. 

Small scale industrial units at Aga 
(II-15-B-'l'7), 43-44. 

Small scale industries in Gaya (IV 
-1S-'1-'17) , 188-S7. 

Small seale industries in Orissa 
(V--20-'1-'17), 192-93. 
Small scale units in Vidarbha Be-

llon (IV-IS-7-'17), 12'1. 
Steel Plants encouralinl small scale 

industries (V~~:!-77),~-O.I: __ ._----
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SMUGGLED GOODS: 
Seizure of smuggled gold and other 

goods (lI-17-6-77), 173-74. 

SMUGGLING: Contd. 

-
, 

Value of Sm\li,led good» seized dur-
iDI _~ .(IV-lB-?-77), 29 

SmuMllng of Hides to China (lV-
8-7-77), 1M. 

~I 
Smuggling of Indian Films (IV-~,,, 

30. 
SMUGGLERS (IV-8-7-77), 158. 
Action against smugglers who went 

underground (11-17-6-77), 224-
2&. 

Black Money in the hands of Smug-
glers. (II-17-6-77)~ 223--24. 

Con1ication of Assets of Smugglers 
(ll-17-6-77), 73-74. 

Deterioration in Law and Order 
situation due to Release of Naxali-
tes and Smueglers (II-15-6-77), 
86-87. 

lHue of notices for Conftcation of 
Properties of Smugglers and Tax 
Evaders (I1I-I-7-77), 73-74. 

Pledge to give up smuggling activi-
ties (11-17-6-77), 181-82. 

Rel~e of smugglers detained under 
COFEPOSA (11-17-6-77), 40-41. 

Special concessions to smuglers who 
gave up smuggling (I11-24-6-77), 
122. 

Suggestions to deal with Smugglers 
who surrendered (111-1-7-7'7), 
89-70. 

SMUGGLING 

Activities of Smuggling and Boot 
legging on Indo-Pak Border (V-
22-7-77), 223-24. 

Arrest of Shri S. R. Singhania on 
charges of smuggling of Gold 
(VI-5-8-77), 226. 

Discussions between India and Sri 
Lanka to curb smuggling (UI-
1-7-77>, 118-19. 

15-7-77) I 113-14. 

Smuggling of Silver out of India 
(111-1-7-77), 103. 

Smuggling out of Coffee (IV--I-7-
77), 1150-51. 

Steps to check smuggling (II1-
24-6-17), K. 

Steps to check smuggling and Econo-
mic offences (U-17-6-7'7), 1~ 
80. 

Steps to curb Smuggling in colla-
boration with Neigblbouring Coun_ 
tries (In-1-7-77), 13-20. 

SNAM PRAGETTI : ITALY: 
Grant of Contracts to 80am Praget-

ti of Italy (V-26-7-77), 102-03. 
Snam Pragetti of Italy contract 

(1lI-28-6-77), 8O---a2. 

SNUFF: 
Excise duty on SnW! (VI-5-8-'1T) 
l~ • 

SOCIAL HOUSING SCHEME: 

Social Housing Sc'heme for Retiring 
Government Servants (I11-27-6~ 
77), 33-35. 

See also "Housing" 
SOCIAL INSURANCE SCHEME: 

Social insurance scheme for destitu- -./ 
tes and old (III-27-6-7'7), 53. 

See also "Insurance" 
SOCIAL ORGANISATIONS: 

Giving of Jeeps, ~anes etc. to so-
cial ol'ganisation etc, by Defence 
Miniatry (V-20-7-77). 191-92. 

SOCIAL REFORMS COMMITTlDES: 
Increased Activities of Smuglllng on Abolltion of Standing Voluntary help 

Indo-Nepal Border and Coast of committee and committee for so-
Maharashtra (II-l7 -6-77), 82. cial reforms (IV -5-7-77), 67-68. 
Seizure of Smuggled Cars (VI- SOCIAL SECURTY TAX (IV-
5-8-77), 231-32. 14-7-77), 94. ." 

Smuggling of Dry Fruits, Cloves I SOCIAL WELFARE: 
lind Cinnamon (III-I-7.77), 105- Aid for Social Welfare in Gujarat 
06. ! State (m-4-7-77) 115-16. ----_ .. _----_._-------_. __ .- -- ' ----
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SOCIAL W'ORlC: 

90ctal wort in Rural Areas by 
Students (VI-1-8-'77), 1M. 

SOCIETY OF SERVANTS OF GOD: 
Grant to Society of God, Yuwant 

Place, New Delhi (m-23-S-'7), 
1"1. 

SOCIO-ECONOMIC PROGRA..M:ME: 
Grant for Socio-Economic Program.-

me (VI-1-B-77), 212-13. 

SOIL AND WATER CONSERVATIO~ 
SCHEMES: 
Integrated soU and water conserva-

tiOn scheme (III-27-fJ-77), 167. 

SOIL CONSERVATION: 
Integrated soU and water conserva-

tion scheme (III-27-6-77), 167. 
Soil Conservation under drought 

prone area programme (V-IB-
7-77), 148. 

SOIL EROSION: 
Massive ErOSion of Western Banks 

of River Bhagirathi (m-27-6-77), 
68. 

Soil erosion caused by Ram Ganga 
river (Ill-27-6-77), 104-

Soil erosion, ftoods and drought due 
to removal of forest cover (In-
4-7-77), 64-66. 

Soil Erosion in Assam due to 
Brahmaputra (V-1B-7-77), 194. 

Debate. 
Reported apprehension of damag.e to 

North Eastern Railway line due te 
soil erosion (CA) (VI-5-8-m), 
240-47. 

SOIL SURVEY: 
Soil Survey in Major Projects (V!-

1-8-77),88. 

SOLAR ENERGY: 
Development of Solar Energy 

Powered Grain Dryer (VI-3-8-
77), 98-99. 

SOLE SELLING AGENCIES: 
Sole selling agencies (VI-3-8-77). 

125-28. 

! OLID STATE PHYSICS LABORA-
TORY, DELHI: 
Report on Working of Solid state 

Physies Laboratory, Delhi (lV-
8-7-77), 10. 

SONE RIViER DAM: 
Construction of big Dam on Sana 

River at Satna District in Madhya 
PradeSh (III-4-7-77), 131-32. 

SONG AND DRAMA DIVISION: 
Decentralisation of Delhi Song and 

Drama Division Troupes (IV-IS. 
7-77), 209-10. 

Expenditure incurred by Song and 
Drama Division on Electioneering 
(lV-13-7-77), 124-25. 

hpenditure incurred on Settinc up 
of the Office of Song and Drama 
!Division (IV-13-7-77), 208-09. 

omcera of Song and Drama Division 
involved in CBI cases (II1-29-6-
77), 158. 

SOOR PANCHSHATI: 
Grant celebrating "Manu Chatur-

shati aDd SoorpanchshQli" (VI-
1-8-77), 157-58. 

SOORDAS. POET: 
500th Birth Centenary of Poet Soor-

dBs (1I-13-6-77), 189-90. 

SOUTH AFRICA: 
Eviction of Indians from Johan-

nesburg (1lI-23-6-77), 103-09. 

India's Trade relations with South 
Africa (VI-5-8-77), 88. 

SOUTH AMERICA: 

Marketing of Indian goods in Africa, 
South America and South East 
Asia (IV-lS-7-77), 8-78. 

SOUTH EAST ASIAN: 

Economic and cultural Relations 
Research and Development ot Solar with Asian I South East Countries 

__ E_nergy (V-20-7-~!1!..~!04.: __________ (V-21:7·:?!.~_ 159-60. 
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SOUTH EAST ASIA-Contd. 
meret of Indo-Soviet Treaty of 

Peace, FrIendship and Coopera-
tion on N aUons of South East 
Asian Region (11-18-8-77). 209. 

Marketing of IDdiaD Goock in 
Africa, South America aDd South 
lEast Asia (IV-I5-7-77). 1-18. 

SOUTH INDIA: 

Mass Media and T.V. Programmes 
in South Indian States (IV-6-7-
77), 141. 

Metalllferous mining and Metallur-
gical Institute in South (m-
27-6-77), 73.;.14. 

Propaganda regarding Discrimina_ 
tion between North and ScAlth 
(V-40-7-77). 73. 

Rigging of Electiorw in ~th India 
. (1I-14-6--77). 134-85. 

SOUTH INDIA STEEL AND SUGARS 
LTD.: 

Connections ot Chairman of Maruti 
Limited with South India Steel 
and Sugars Limited-(V-27-'l-
77). 122-23. 

Loan. given to South !Delia steel 
and Suiar Ltd. by United Com-
mercial Bank, Mundiyampalla 
(VI-29-7-77), 103-04. 

Non-Payment of Agreed Prices of 
Sugarcane by South India Steel 
and Sugar Ltd. MUndiBmpakl!:am. 
(VI-I-8-77), 111-12. 

SOUTHERN NIT&O-CHEMlCAJ..S: 
Poor performance by Southern 

Nitro-chemicals (IV-5-7-77). 120-
21. 

SOUTHERN PETRoCHEMICALs IN-
DUSTR�ES CO.: 
Industrial licences iBaued to Sou-

them Petrochem.i.cala Industriea 
Company. (VI-2-8-77), 1~5-06. 

SOUTHERN RAILWAY APPRENTI-
CES ASSOCIA'rION: 

Memorandum 'by Southern Railway 
Apprentices Aaoeiatlon. (VI-2-8 
"" 179. . . _-_ ... _--_._-- ._---------

SOUVENIR(S) : 
Companies which made Payments 

for Advertisements In Souvenir 
for Congress Party (n-14-6-77), 
180. 

Expenditure on Advertisemente 
given by Public Sector Undertak-
ings in Souvenirs of political Par-
tie.. (IV-II-7-71), 71·T2. 

High prieed adverti8ements in sou-
venirs of political parties <n-
14-6-77), 156-57. 

Inveaugaiton into advelrtiaements 
in Souvenirs of Political Parties. 
<If-t4-6-'17), 157. 

Notices to CO'lllpanies on Advertise-
ments in Souvenir of Political 
Parties. en-U-6-77). 113-14. 

Souvenirs Published by a Political 
Party. (II-I4-6-77), 68. 

SOVIET UNION: 
See "U.S.SJR." 

SOYABEAN: 
Production of Sunflower and Soya-

bean. (V-IB-7-77), 82. 
Soya Meal Processing Plant. (IV-

6-7-77), 113. 
Soyabean Cultivation. (V-25-7-

77), 35-38. 

SOY ABEAN OIL: 

Pui-chase of SoyabeaD oll from 
Brazil by S.T.Co (IV-U-7-77), 
55-56. 

SPACE SERVICE AND ':l':IX:HNOLO-
GY: 
FaeUities to CODduct Beaearch in 

Space Science. (~3-8-'1'1). 183. 
Utilisation of Space Technology for 

location of Mineral resources. 
(11--15-6-77), 111-12. 

SPAIN: 

Strengthening of Relations with 
Spain and Portu·pl. (VI--4-8-
77), 51-58. 

SPEAKER; THE: 

Election of Speaker. (V-21-7 . .:77), 
183-&1 . 



-------------
spEAKER THE: Contd. 

Felicitation to the Speaker. (V-
21-7-77), 184-200. 

Reaignation . of the oJRce of the 
Speakax-. (lV-13-7-77), 266. 

Tri'butes to the Spea:k.er (Shri N. 
Sanjiva Reddy) on his relinquish-
ing the office of Speaker (VI-
1S-7-77), 226-36. 

SPICES: 

Export of rubber, Coffee and Spices 
by Kerala Government. (II-17-
6-77), 211. 

Research and Development of 
Spices (V-25-7-77), 247-49. 

SPINNING MILLS: 
Closure of Spinning and Textile 

Mills in U.P. (VI-2.9-7-77), 247. 
Cooperative Spinning Mills. (IV-

8-7-77), 79-80. 
Problems of the Spinning Milla Em-

ployees in Kerala. (IV-8-7-77). 
177-78. 

SPONGE IRON PLANT: 
Sponge Iron Plant in Andhra Pra-

desh. (III-30-6-77), 101-02. 
SPORTS: 

Alleged Politics in SPorts and Athe-
letics Activities. (VI-l-a-77), 
60-61. 

Committee to Inquire into Debacle 
of Indian Players in International 
Games. (II-20-6-77), 52. 

stlortcominp in sporta. (11-20-6-
77), 185. 

World Cricket Series with Profes-
sional Cricketers. <II-20-6-77), 
208-09. 

SPORTS COMPLEX(S): 
Grants fo,r construction of sports 

complex in State Capitals. (III-
27-6-77). 147. 

SPORTS COUNCIL: 
Implementation of Sports Council's 

Decision. (ll-lS-6-77), 141-42. 
Overilauling of sports councils. 

(II......20-8-77), 215. 
Reconstitution of Sports COuncu. 

(11-13-6-77), 186-87. 

8.OURIOUS DRUGS: 
Blacklistiai for making Spurious 

Drues. (V-iI-V-V7), 162-63. 

Persona punished for Spurious 
Drugs. (V-2B-V-77), 126. 

Puniahment to Doctors adminiIter-
ing Cholera Vaecinea after ex-
piry date. (IV-7-7-V7). 139. 

Punishment to Spurious Drug Pro-
ducers. (IV-7-7-77), 97-98. 

Supply of Spurious Druas to CGHS. 
(IV-7-7-77), 81-82. 

SRILANKA: 

Diacussions between India and Sri-
lanka to curb smuggling. (In-
1-7-77), 118-19. 

Grant of Cit1zerulhip to people of 
Indian origin in Sri Lanka. (In-
23-6-77), 60-61. 

HeLp sought by Sri Lanka. (ll-
16-6-77), 44. 

Loan given to Sri Lanka for setting 
up Urea Fertiliser factory. (VI-
2-8-77). 50. 

Rehabilitation of Evacuees from 
Sri Lanka. (In-27-6-77), 150-51. 

Settlement of Disputes with Burma, 
Sri lAnka and Pakistan. (III-
23-6-77), 37. 

sal PRAKASH, SHRI: 
Issue of Postal Stamps in Honour 

of Shri Sri Praka.h and Dr. 
Ramdhari Singh 'Dinkar'. (ill-
23-6-7V), 32-33. 

SRIKRISHNA A,YURVEDIC CANCER 
INSTITUTE: 
Grant in-Aid to Srikrishna Ayur-

vedic Cancer Institute and Mool-
chand Hospital (IV-V-7-77), 127-
28. 

SRIMAyAPUR MATH N~ADWIP: 
Foreigners staying 

math N abadwiP, 
(V-27-7-77), 188. 

SR.tNAGAR: 

in Srimayapur 
West Benpl. 

CantonmeDt Areas in 9rJnaear. 
(I1{--13-V-V7),~7. 

"----
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SRINAGAR AIRPORT: 

Conversion of Srinagar Airfield into 
international Airport. (IV-15-7-
77), 163-64. 

STAFF CARS: 
Staff cars allotted to Ministries 

(VI-5-8-77), 186-86. 
Use of Staff cars in the ofllce of 

Central Provident Fund Commis-
sioner (ill-30-6-77). 96-97. 

STAINLESS STEEL: 
Canalisation of imported atainle .. 

steel (VI-4-8-77). 153. 
Durgapur stainless Steel (VI--4-8-

77), 60-61. 
Export of Stainless Steel Utensils 

(V-22-7-77). 220-21. 
Impact Of redu~lon in Import 

Duty on Stainless Steel Sheet 
(V-22-7-77), 118. 

Import Duty on Stainless Steel 
(IV-I5-7-77). 72-73. 

Import duty on Stainless Steels 
Sheets (IV-15-7-77), 137. 

Import of stainless steel throulh 
STC (VI~-8-77), 39-41. 

Orders for stainless steel on Ourga-
pur Alloy Ltd. (VI-4-8-77), 153-
54. 

Prices of Stainless Swel Utensils 
(VI-5-8-77). 203. 

Relief to Small Seale Stainleu Steel 
Re-roners Firms (VI-29-7-77), 
70-71. 

STAINLESS STEEL INDUSTRY 
(V-21-7-77), 49-50. 

Stainless Steel Re-Rollin" Units 
NV-14-7-77>, 59. 

STAINLESS STEEL RE-ROLLERS 
ASSOCIATION: 
Meeting of Representatives of Stain-

less Steel Re-Rollers Association 
with Prime Minister (V.-20-7_77), 
60-61. 

STAMPED PAPER: 

Tender for Supply of Stamped 
(VI-1-8-77), 249-251. 

STANDING LABO~ COMMITI'EE: 
Meetings of standlne Labour Com-

j mittee (VI--4-8-77). 207. 
STAR NlTE: 

A Star Nite Organised in Asbota 
Hotel by Delhi. Flying Club (VI-
29-7-77), 162_63. 

STATES: 
Acceptance of 10+2+3 aystem of 

Education by states (XI-13-6-
77), 212-13. 

Additional Grants to States to re_ 
duce Budget DefiCit (VI-5-8-77)' 
11-'14. 

Administration in Nine States (11-
22-6-77), 172-73. 

Allocation of funds to States (111-
24_6-77), 154-59. 

Amount of money invested by Banks 
and Institutional Finandn, 'Hous-
es in States (V-II-22-7-77), 157-
58. 

Centres' directives to states in ~ 
gard to Family Welfare, Maternity 
and Child Care (l'II-23-6-77}~ 

157-58. 

Communication to States !'elarding 
Shri ganjay Gandhi's Visits (V-
20-7-77), 92_93. 

Conditions of Service of Personnel 
to be transferred to states as a 

Sta;nl.,.. Steel Shoets (V-28-7-77), Result of Separation of Account 
37-38. from Audit (IV-15_7-77), ~3-54. 

Consumption of Onion ~--8-7-77}, 
STAINLESS STEEL RE-ROLLING 122-24. 

FIRMS: 
Payment of Excise duty bY Staln- Control of Weeds (IV-1-8-77), 200. 

lelia Steel (Re-rollin, firms (IV- Demands of students and teachers 
16:"7-77),_70-71. ____ __ , ___ ~ __ .:..in-=S:.:..ta;....t....:es~(II-I3-S_'77), ISo-tH. 
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STATES:-Con.td. STATES:-Con.td. 

Directive to States for popularisine Place given to Hindi In States (V-
of scheme to own their own hous- 25-7-77), 210-11. 
es (V-18-7-77), 84-85. 

Directive to State Governments reo Policy for Shop employees in states 
lating to transfer of vacant land (In-23-6·77), 91-e2. 
Urban property (III-27-8-77), Post Otftces/Branch Post QtHces/ 
169-70. Public Call Offices/ Telephone Ex-

Export Development Plans from changes in states t'V-21-7-77), 
States (IV-8-7-77), 118.19. . 51-52. 

Feasibility of Medium Irrigation Postings of lAS Officers (V-20.7-
Schemes in States (V-25-7-77), 77), 160-61. 
48-49. Power generation schemes 10 states 

Financial assistance to States dur_ with good Hydro-Potential (VI--
ing the Curreet Year (VI-5-I!-77), 3-8-77), 193. 
93. Reduction in Expenditure on Official 

Grievances Cells in State, (UI- Functions (1lI-29-6='17), Sf. 
29-6-77>, 125-26. Relief given by states before disso-

Guidelines to States for Implement. lution (fV-22-7-77)" 108-09. 
ing the Decisions and Recommen-
dations of State Ministers' COn- Share of different states and Union 
ference (V-25-7-77). 85-86. Territories in export of goods (V--

Harijans killed in States (VI-B-B- 22-7-77), 157. 
77), 178. Special Plan Assistance to States 

(VI-29-7-77). 264-65. 
Imbalance in Agricultural Growth 

VI 8 2 55 States and SeCtions in the SOCiety 
( -1- -77), 52- . which come under weaker .ections 

Implementation of 10+20+3 system in the field of cooperation (IV-
o! Education in States ~II-13-6- 15-7-77), 228-30. 
77), 215-16. State-wise requirement of Fertlli-

Installation of Statue of Mahatma sers (VI-I-8-77), 1t7-52. 
Gandhi at India Gate, New Delhi State-wise Tariet for Family Plann-
(VI-I-8-77), 103. ill, (IV-14-7-77), 90. 

Instruction!! to States for Prompt 
Payment of Sugarcane price (111- Subsidy to States for Weaker sec-
27-6-77), 149-50. tions (II1-29-6-77), 109-10. 

Lepers in the States (V-28-7-77), Supply of fertilisers to state (111-
153-58. 27-6-77), 128--32. 

Maintenance of Airstrips in States Survey of Satellite Service of Tele-
(111-24-6-77), 57-58. vision in States t-VI-3-8-77), 38. 

More financial Powers to States 
(VI-5-8-77), 220-21. Telephone ConnectiOns in the coun-

try (lV-14-7-77), 143",". 
Opening of Passport Offtces in states 

(V-28-7-77), 140-41. Tourist Houses in States (IIt-24-6-
77), 128. 

Orders fOr not chargin, from Out- Unauthorised Powerlooms (IV-8-7-
Door Patients (IV-7-7-77), 75. 77), 60. 

Overdrafts by states (1I1-1-7-77i, Uniform rates for Inter_State Ex-
97-98. change of Power (V-20-7-77)~ 40. 

Payment of minimum wages to RI- VUlaees benefited by statelllte T.V. 
ricultural labourers by states (111- Pro&rammes in states (VI-3-&-
23.8-7'1), 123_._2"-_______ '_-77), 19_~:.... ____ . __ _ 
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STAT.ES:-Contd. 

Debates 
Deterioration in Law and Order Si-

tuation in several States (Dis.> 
(lI-15-6-77), 3~. \ 

STATE AGRICULTUML FARMS: 
Sh! "Agricultural Farms". 

ST ATE ASSEMBUES: 
Arrangements for Elections to State 

Assemblies (111-28-6-77), 131-32. 
Bye-elections to State Legislatures 

(111-28-6-77), 103--05. 
Dissolving of Nine State Assemblies 

(11-13-6-77), 144. 
, Election to \Remaining State A88em-

bUes (IV-5-7-77), 83-84. 
Exrendlture on election of State As-

semblies (1lI-28-6-'17), 86-87. 
Meeting of Vice-President ActinJ as 

President of India with Cbtef Jus-
tice of India regardilll Dlsao1uUon 
of State Assemblies (II-22-6-77), 
58. 

STATE AWARDS: 
Complaints regarding State AwardS 

(11--20-8-77), 112-18. 
STATE BANK OF INDIA: 

Advertisement regarding recruitment 
of stalY in the state Bank of India 
(lVI-29-7-77), 185-86. 

Amount financed by Bankura Branch 
of State Bank to small and big 
borrowers (VI-5-8-77), 188-89. 

CBI cases against officers of State 
Bank of India (IIl-24-6-77), 95-96. 

Cancellation of Panel of Selected Ca-
shiers/Clerks in State Bank of 
India, Bengal (VI-5-B-77), 51-52. 

Complaints of distribution of loans to 
exporters by Manaler, State Bank 
of India, Bombay (IV~7-77), 
137:-39. 

Concessions for giving emplOyment 
to statI's Children of state Bank of 
India (V-22-7-77), 191-96. 

Employee Director on tlie Board of 
Directors of State Bank of India 
(V-22-7-7'7)\ 218-19. 

Interest to Savings Bank Account 
Holders by state Bank of India 
(111-1-7-77), 52--54. ---

STATE BANK OF INDIA:-contd. 

Loan granted by RBI and SBI to their 
employees for construction/pur-
chase of houses (VI-29-7-77), 193-- _ 
91S. 

Opening of a Branch of State Bank 
at Diglipur, North Andaman (IV-
8-7-77), 109. 

Re-imburaement of medical BIU of 
General MaDllIer, S.B.I .• Calcutta, 
(VI-5-8-71)1 190_91. 

Resignation of Oftlcers of state Bank 
of India (III-24-8-'77), 1-6. 

!::lBI employees as members of more 
than one thr.l.tt and credit Co_ 
operative Societies (V-22-7-77) 
107-08. ' 

Unusual expenditure incurred by 
State Bank rn&naI8JDent in cele-
bratina 59th Birthday of the for-
mer Prime Minister. (VI-5-8-77) 
188-89 

Violation of Rules in FrauQ case of 
Rs. 60 Iakhs in State Bank of 
India. (II-17-6-77) 91-93 

Visit of Officials of State Bank and 
Nationalised Banks to MaIda, West 
Bengal (Ill-1-7-77). 135-36 

Working of State Bank of India, 
Ahmedabad (VI-29-7-77) 234-35 

See also "Banks" 

STATE COOPIERATIVE BANKS: 

Merger of State Cooperative Banks 
with State Agricultural Develop-
ment Banks (JU-4-7-77). 132-33 

STATE EMPLOYEES: 
--~-...... ---.--.-. .~~ ...... -- "}- ~-

Memorandum submitted by All Jam-
mu and Xuhmir Low Paid 
Employees Federation. (U-22-6-77) 
50 

STATE FARMS: 
Abolition of state Fanns (II-

20-6-77). 82 
See also "Agricultural Farms" 

STATE HOMOEQPATHIC BOAR'DS: 
Homeopathic counea coa4ucted by 

State Boards ';(VI-4-8-7'7) 182 



--.-- ------------ -.-
STATIC REORQANISATION: 

Effects of reorganisation of States 
(1IV-6.7.77), 155. 

STATE SECTOR: 
Separation of Accounts from Audit 

in State Sector (V-22-7-77) 137-
aa. ' 

STATE SOCIAL WELI'ARIE ADVJ:SO-
RY BOARD: 
Discrepancies in Accounts of State 

Social Welfare Advisory Board. 
(VI--l-S-77), 208-09. 

STATE TRADING CORPORATION: 
Claim. rued by Vanaspati Units with 

State Trading Corporation (IV-
15-7-77), 125-26. 

Contribution of STC in foreign. 
Trade (IV-15-7-77), 137-38. 

Export of shoes by STC (III-
24-6-77), 48-50. 

Import of Stainless steel through , 
STe (VI-5-S-77), 39--41. 

Investigation into Allegations against 
STC aDd MMTC (VI-29-7-77), 
163.;.84. 

Lega.l Notice served on S.T.C. (II-
17-6-77), 242. 

Merger of STe and MMTC. (IV-
15-7-77), 165-66. 

Order received by S.T.C. for Tobac-
co from USSR (V-22-7-77), 145. 

Persons on deputation in S.T.C. and 
MMTC (V-22-7-77), 113-14. 

Policy of STC Regarding Lac Busi-
ness in Ranchi UV-8-7-77), 154. 

Prioes of Chloroquin Phosphate fixed 
by STC ¥(III-26-6-77), 96. 

Pricing and Distribution of items 
handled by State Tradini Corpora-
tion (IV-I5-7-77), 64. 

Profit earned by STe (IV-15-7-77), 
204-08. 

Purchase of Lac by STC in Ranchi 
(IV-8-7-77), 58. 

Purchase of Lac from Bbandara Dis-
trict by STC 00-1-7-77), 91-92.. 

Purcb8le ofSheUac by S.T.C.. (V-
2-7-77) , 189. ------

-------.- -
STATE TRADING CORPORATION: 

contd. 
RefUnd 9! Excess amount collected 

by STCICPC (VI-5-3-77), 136-
37. 

Review of the working of STe by 
Indian Institute of Management, 
Ahmedabad (I1I-1-7-77), 114-15. 

S.T.C.'s Decision to raise the prices 
of Edible Oils (VI-29-7-77), 120-
21. 

Tobacco Procured and held by STC 
("--22-7-77), 57. 

Uncertainly in STC, NTC and 
MMTC (lV~_7-77). 42. 

Vacant Posts of Cbairman Of S.T.C. 
and M.M.T.C. (VI-29-7-77) 222 

STATEMENTS: 
Statement made by President of 

Indian Medical Association. (IV-
14-7-77), 153-54. . 

DebateR 
Accident to Train No. 13 UP Tezpore 

Express on 30-5-77 (II-U-6-77), 
15-20. 

Additional Emoluments (Compulsory 
Deposit) Amendment Ordiance. 
(II-11-6-77), 21. 

Agreement arrived at between the 
port and dock workers and the 
management (IV-14-7-77), 279. 

Alleged Incident of Palam Airport 
on 1-7-77 relating to shri Sanjay 
Gandhi and his wife (IIJ-2-7-77), 
8-15. 

Alleged Lathi Charge in Tihar Jail 
during Emergency (VI~-8-77), 
55-58. 

Availability of Cement (St) (V-
28-7-77), 206-09. 

Changes in the financial arrange-
ments for the construction of Shah-
dra-Saharanpur railway line. (VI-
3-8-77), 242-43. 

Clarification of certain lntormatiotl 
given by the Minister of Home 
Affairs on 20th July, 1977 reo 
ReSignation of Justice D. S. MathUr 
from Commission of Enquil')'. (V-
26-7-77) 216 



------------------_ ..... __ ._----
STATEMENTS: (conte.) 

Deaths due to consumpUbn of pois-
onous liquor in DeIhl. (IV-
14-7-77), 221-22. \ 

Discontinuance of Institution of Civi-
lian Awards (8t) <IV-1S-7-77), 
224. 

Flood situation in the country. (VI-
5-8-77), 249-57. 

Inclusion of Sholapur Division in 
Central Railway (VI-6-S-77), 
35-36. 

Introduction of Police Commissioner 
System in Delhi (VI-8-8-77), 50-
51. 

L .. mding of a Pakistan twin enJi,ne 
Aircraft at Amritaar airport on 
30th June, 1977 (III-30-6-77), 
290-92. 

Minister of External Affairs visIt to 
Tanzania (VI-4-B-77), 291-95. 

Payment ot second instalment of 
Additional Dearness Allowance 
deposits (V-22-7-77), 290-91. 

Power Shedding in Delhi and closure 
of Unit No. I in Badarpur Thermal 
Power Station (1I-22-6-77), 347-
50. 

Recent incidents of violence and 
atrocities in Jammu and Kashmir. 
(1-15-6-77), 224-26. 

Reported death of some persona in 
Bihar as a result of poll clashes 
and police firing on 10th June, 
1977 (St) (1I-13-6-77), 245-47. 

Reported takina over of power by 
army in Pakistan (IV-5-'1-'17), 
145-.6. 

Reservation of vacancies for the 
physically handicapped for certain 
posts in Central Government and 
Public Stctor Undertakings. (!.V-
15-7-77), 239-40. 

Resignation of Justice D. S. Mathur 
frOm the Commission of Inquiry 
into the Maruti Aftairs. V-2o-7-77) 
20-7-77), 289-316. 

STATEMENTS:-Contd. 
Statement by Prime Minister on bis 

participation in Commonwealth 
Prime Ministers Conference in 
London (0-17-6-77), 284-95. 

Understandin, reached between emp-
loyees and Mana,ement ot the 
Indian IExpres8 Group. (IV-
6-7-77), 267-68. 

STATESMAN DELHI: 
R'einstatement of Union Activities by 

management of 'Statesman' Delhl. 
01-16-6-77), 90. 

STATIONERY: 
Shortage of Exercise Books. (IV-

11-7-77), 62. 
STATUS OF WOMEN: 

Committee on Statu. of Women. 
(11-20-6-77), 10-18. 

STATUE(S): 
Installation of Statue of former 

Prime Minister (IV-15-7-77), 
1-8. 

Setting up a statue of Netaji at Gamo 
Station (VI-2-8-77), 52-63. 

STEEL AUTHORITY OF INnIA LTD: 
COllllDittee on gAIL working. (IU-

30-6-77), 76. 
Private Aiencies appointed bY SAIL 

for sale of Iron (V-21-7-'17> , 
75--79. . 

Reatructurin, of SAIL (IIl-23-6-
77), 103-04. 

Retired Central Government sa Ad-
visers/Consultants in HSL SAIL 
etc. (V-21-7-77), 112-14. 

SC & ST Employees in Units under 
SAIL (V-21-7-77), 165. 

STEEL EMPLOYEES TRADE UNION: 
Memorandum from Steel Employees 

Trade Union, Rourkela. (111-
23-6-77), 1017. 

SMEL INDUSTRY: 
Demand of Coal by Steel Industriea. 

(V-20-'1-77), 130. 
Private Induatrialiat, in Steel Indus-

try (II-16-6-77), 17D. 
Revised and Liberallsed policy for 

Grant Of Passports (VI-8-Br-77), 
24-36. 

Some policy aspects relatlnl to pos- Talks with Representative. of Trade 
tal and Telecommunication Servi- Uni0n8 in Steel Indu'try. (V-
ee. (VI--a-S-'1'1), 86--61. 28-7-'17), 127-28. 

--=~.:....:..:=---=---....:..:.----.-.--.-... -----
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S'l1tEL INGOTS: 

Production of Steel In80ts. (V-
28-7-77), 193-98. 

Accommodation crisis for Steel emp-
loyees (11-16-6-77), 132. 

Allotment of quarters to Public Sec-
tor Steel Plant Employeel. (II-
16-6-77), 131. 

Bbilai Steel Plant Expansion. (V-' 
28-7-77), 186-87. 

Cbanse in site for Steel Plant at 
Vizag (IlI-23-6-77), 93-94. 

Cost Reduction in Steel Plant. (Ill-
30-6-'17), 70-71. 

Desi8Jling of Steel Plant Equipment. 
(VI-4-8-77), 61-62. 

Disparity in Pay Scale in VISL 
Bbadravathi and ASp Durgapur 
(IV-14-7-'17), 86-88. 

Durgapur Steel Plant (VI-4-8-77), 
188-89. 

Expansion of Bhilai and Bokaro 
Steel Plants without Soviet Co-
operation (1l-16_6-77), 41. 

Expansion of Public Sector Plants. 
(V-21-7-'17), 18-26. 

.Iron Ore Supply to Visakbapatnam 
Salem aDd Vijayanagar Steel 
Plants (V-28-7-77>, 42. 

Issue of licences for mini steel plant. 
(V-21-7-77), 118-19. 

Mini Steel Plants (IV-14-7-77), 68. 
Mini Steel Plants facing power cut. 

(m-23-6-77), 70-71. 
New Mini Steel Plants (IV-14-7-

77), 134-35. 
Ne\1l' Steel Plants durins Fifth Plan. 

(II-lB-6-77), 71. 
Number of Public Sector Plants EmP-

loyees allotted quarters. (II-
16-6-77), 1-8. 

Performance of Public SeCtor PlBntl. 
(II-16-6-77), 88. 

Power shortage bits steel plants in 
Tamil Nadu (VI-4-8-7'1), 236. 

Rated Capacity of Salem Steel 
Plant <0-16-6-77), 201. 

:Recruitment in Salem Steel Plant. 
(II-16-B-77), 223. 

STEEL PLANTS, MINI: Contd. 
a'avival of Mini Steel Plants. (lV-

7-7-'17), ~. 
Second Steel Plant in Orissa. (U-

16-6-77), 214. 
Steel Plants employing contractor •• 

(VI-4-8-7)7, 73. 
Steel Plants encouraging small aeale 

industries (V-2l-7-77), 100-01. 
Steel Units UnutiUsed Capacity. 

(VI-4-8-77), 308-09. 
Visakhapatnam Steel Plant. GIII-

23-6-77), 2-6. 

STEEL STOCKYARD: 
Steel Stockyard in Gull Countr)". 

V-21-7-77), 153-54. 
"SI • <l.l.-9"'91-U) s.t:iDHV.t 'l!£I.LS 

STEEL TUBES: 
Export of Steel Tubes (VI-4-8-77), 

250. 
Manufacture of Steel Tubes. (VI-

4.8-77), 82-83. 

STEEL WAGE BOARD: 
PaY Scale recommended by SteU 

Wage Board for Refractories 
Plant (V-21-7-77), 31-32. 

STERILISATION: 
Alleged forced rterlisatian of un-

married person. in M.P. (11-16-
6-'17), 121. 

Alleged Pollce ftrinl on forced stetU-
zation issue (IV-6-7-77), 91. 

Complaints against formed Sterilisa-
tiDo (II-16-6-77>, 161. 

Circular for sterlilation issUed by 
D.M.C., DESU etc. (III-30-6-'l7), 
23-30. 

Death due to Operation for Sterilisa-
tion (II-16-8-77), 221. 

Deaths etc. due to forcible sterWsa-
tion in H.P. (II-IS·6-77), 86. 

Expenditure on Sterllsation in Delbl. 
(IV-14-7-77), 155-58. 

Incentive for Sterilisation. (LII-
23-6-77), 12-22. 

Mode of Compulsory steriUsation. 
(V-2l-7-77), 5 . .:..S-4~7_. __ _ 
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STERILISATION: Contd. 

Number of Boeua St81:ilisationcRses 
in Up (II-16-6-7'l), 97. 

Number of penons 8teri1i~ed during 
Emergency. (Il-lfJ.6-77) f4 

Recanalisation oJ. Sterilised Per-
sOna (IV-I4-7-77), 110. 

Recanalisation of unmarriOd s_ill-
8ect during Emergency. (IU-
23-6-77>, 66. 

Release from Jail of proc:easionists 
for forcible Iterlliaation (V--20-
7-77), 116. 

State-wise deaths due to forced Ste-
rilisation (II-I6-6-77>, 142. 

Ste:ilisation during Emergency (VI 
-4-8-77) , 182-83. 

Sterilisation Operation performed 
in Delhi durin, 19'16 (11-16-6-
77), 143. 

Sterilisation without operation .(11-
16-6-77>, 167. 

Targets and achievements in sterili-
sation operations <IV-14-7-77), 
74. 

Voluntary Sterilisation (IV-14-7-
77), 69-70. 

See also "Family Planning" 

STERLING TEA Co.MPANIG:-: 

Termination of Agency .Agreement .. 
by Sterling Tea Companies (IV 
~7-7), 165. 

STRIKE AND LOCKOUTS; 

Grant of Beneftts to strikers of 
Railway strike 1974 by Janata 
Govemment (V1-2-8-77), 10'1-0B. 

Layoff in Gayaday Iron and Steel 
Co. Ltd., Hirodih (Bihar) (V-
20-7-77), 196-97. 

Loss due to strike by F.C'!. work-
ers at Marmugao Port during 1975 
(V-25-7-77), 151. 

Man-days Lost (IV-14-7-77), 3B. 

Rise in closures, Lay-offs and Lock-
outs in Maharashtra and Kaorna-
taka (V-,21-7-77), 175. 

STRIKES AND LOCK"()UTS: Oontd. 
Strikes and Labour Agitations in 

Thumba SplICe Research Centre 
(V-19-7-77), 26-34. 

Strike at Calcutta Port (1lI-23-6-
77), 47. 

Strike by Electricity 
(V-20-7-77), 142. 

Employees 

Strikea by Port and Dock workers 
(11-15-6-7), 35-86. 

Strike by R£;lresentativea of Nation-
al Union of ONGC Employees 
(VI-2-B-77), 18~92. 

Strike by the Staft of Slum Depart-
ment of DDA. (VI-I-B-77>, 91-
92. 

Strike by workers in Gujarat Re-
finery (111-23-6-77), 155-56. 

Strike Call ,iven b;v Bank Emplo-
yees (V--.22-7-77), 171-72. 

Strikes, Gheraos, Lock-outs and 
Retrenchments UV-7-7-77), 1015-
06. 

Strike in BHEL Bhopal (VI-5-B-
77), 22-30. 

Strike in Koyall Refinery (1I-14-
6-77>, 125-26. 

Strike Notice by Bombay Stevedores 
and Dock Labourers (1V-6-7-77> 
115. 

Strike notice by Port workers (V-
2O-7-7), 115-16.7 

Debate .. 
Lock out in the Indian Express and 

Financial Express, New Delhi 
(CA) (111-27-6-77), 206-29. 

Reported suggestions of Indian Jute 
Mills Association to close down 
the Jute Units in West Benea} 
(CA) (Ill-30-6-77), 131-48. 

STRUCTURE FABRICATION (VI-4-
8-77), 164-65. 

STUDENTS: 
Basic needs of Students (V-25-7-

77), 49. 
Charging donations from students 

by medical colleges (IV-·14-7-77) 
116-18. 

Death of Student Climbers (In-4-
7-77>, 38-45. 



STUDENT-Contd 
Proportional Representation to Stu-

dents from Weaker Sections of 
Society in Inatitu~8 for Higher 
Education (n--20-6-T1) , 159-60. 

Requirement of Clearance Certifi-
cate by Research Fellows visiting 
Abroad (1U-27-6-77), 45-47. 

Social work in Rural Areas by Stu-
dents (V-1-B-77), 134. 

Special facilities to Students and 
others for going to hiU Stations 
(In-28-6-77), 59-60. 

Student addictiOn to Intoxicants 
(III-23-6-77), 56. 

StUdent Cooperation in Implemen-
tation of Economic Programmes 
(11-13-6-77), 111. 

StudeDts passed in clas. X under 
10+2+3 system of education 
(V-I-8-77), 64-65. 

Unrest in Educational In&titutions 
(IJ-20-6-77), 77-78. 

Debate, 
Reported difficulties of students for 

admission in DeIhi Colleges (Un-
der Rule 377), (V-20-7-7'7), 240 I 

---42. 
SUB-PLAN: 

Utilisation of Allocation for Sub- -
PIan for Tribals in 1976-77 (V-
27-7-77), 161-82. 

SUBARNAREKHA RIVER BASIN: 
Master Plan for drainage in Subar-

narekha river Basin, (VI-I-B-77) 
118-19. 

SUBORDINATE SERVICE COM-
MISSION: (V-27-7-77), 56-57. 

SUBSIDY(IES): 
Availability of Subsidies and Con-

cessions for Rubber Export (IV-
8-7-7'1), 107. 

Proposal to increase the subsidy on 
controlled cloth produced or 
handloom (V-22-7-77), 14'8. 

Provision of Subsidy for Consumer 
Goods (IlI-24-6-77), 109. 

Subsidies for Procurement, Distri-
bution aDd Import of Wheat and 
Rice (V-25-7-77), 98-96. 

333 
SUBSIDIES-Contd. 

Subsidy fOl' Tube Wella and Bore 
Wells (III-27-6-77), 43-44. 

Subsidy to Vanupati Industry for 
getting Edible Oil (1lI-24-6-77), 
68. 

See also "Financial Assistance" alsG 
"Aids and Grants". 

SUDAMDIH MINES: 

Accident in Sudamdih Mines (VI-
4-8-77), 93-94. 

SUGAR: 
Abolition of Sugar· Quota System 

(111--27-6-77), 175-76. 
Cost of Production of S~ar (V-

25-7·77), 87_ 
Decision on Quantum of sugar 

Exports (IV-15-7-77), 111-12. 
Decontrol of sugar (II--20-6-77), 59. 
Disposal of sugar by dealers in 

Ratlam and Mandsaur in Madhya 
Pradesh during 1970-71 (II-. 
13-6-77), 180-81. 

Excise duty on sugar (VI-29-7-77), 
200.-12. 

Exports and prices of sugar (111-
4-7-77), 140-44. 

Export of Sugar (II-17-6-77), 21~ 
20; (V-22-7-77), 163-64; (VI-
5-8-77), 195-96. 

Export Quota of Sugar (11-20-6-77), 
220-21. 

Factories Manufacturing BUlar 
through Vacuum Plan Proceu 
(V-1l-7-77), 167. 

Licences for S~ar Industdes in 
Gujarat (V-25-7-77), 44-46. 

Licehce to increaSe Production by 
Rahuri Cooperative SUiar Mllls 
Llmited (III-4-7-77), 133-34. 

Non.lifting of Released sugar Quota 
(V-25-7-77), 140-41. 

Price of Levy Sugar (V-IS-7-T7), 
219-20. 

Procurement Price of Sugarcane 
and Paddy (V-25-7-77), 249-52. 

Production of Sugar (V-25-7-77), 
45-48. -_ .. --- ------------------



SUGAR-Contd. 
PUl'chase ot sugar by Super Bazar 

(VL.-29-7.77). 203·04. 
Release of Addi tional Qu<\ta of Free 

Sale Sugar (II1-27·8.77). 27-29. 
Rise in price of sugar (11-13-6.77). 

149-51. 
Sale of Su,aar to Foreign countries 

(III-24·6·77), 166. 
Shortage of Sugar (VI-l·8-77), 

81·82. 
Stock. Problem of Rice and Sugar 

(VI-I-8-77), 132. 
Sugar at Bombay, Madras and 

Visakhapatnam Porta (V-22-7-
77). 128-29. 

Sugar availability and export (II-
20-6· 77), 143·44, 

Sugar Cooperative Factories in 
Maharashtra (111-24.6.77), 65·66. 

Sugar on Ration Cards in Urban and 
Rural Areas (V-18-7·77) , 107.08; 
(VI-I-8-77), 119-20. 

Sugar quota 
Sugar factory 

to shareholders of 
(III-27.6.77), 133. 

Sugar Supplied through fair orice 
shops (V-20.7.77), 80-81. 

Uniformity in the Sale Price of 
Sugar (11-020·6-77), 86·87. 

SUGAR INDUSTRY (11-20·6·77), 
132-33. 

Cases of Sugar Industry (V-
18.7.77). 114. 

Review of Price policy in regard to 
Sugar Industry (IIJ-27·6-77), 95. 

SUGAR MILLS. 
Banks Credit to Sugar Mills (II-

17.6.77), 126. 
Closure of sugar mills in Bihar 

(II-20·6-77), 95-97. 

Loan to SUiar Mills (V-25·7·77), 
273-74. 

Recommendations of Sampath Com. 
mission (VI-] ·8· 77), 121. 

Setting up of Sugar Factories in 
Gujarat (VI-l.B-77). 78·79. 

Setting up Of Sugar Factory in 
Hanumangarh (II-la·6-77), 58. ---_._ .. -----._----

SUGAR MTIJ~ontd. 
Setting up of Sugar Mill in Bahraleb, 

UP (1II-27.6·77), 74. 
Shree changdeo SUiar Mills Com. 

pany (VI--5-B-77), 137. 
Sugar quota to shareholders at 

Sugar factory (111-27-6.77), 133. 
Take over of Sugar Milia in U.P. 

(1II-27-6.77), 73. 
SUGARCANE: 

Area under Sugarcane Cultivation 
(IV-H.7.77), 84. 

Crushing capacity sugarcane crush· 
ed, recovery and sUlatCane price 
(VI-l·8·77), 71. 

Demand for increase in Sugarcane 
Prices (II-,13-6· 77). 72-73. 

Development of Sugarcane Cultiva-
tion (V-IS.7.77), 1440-48. 

Disparity in s\lJlatCaDe price (1I-
13.6.77), 133-35. 

Instructions to States for Prompt 
Payment of Suaarcane price 
(I1I-27-6-77), 149-50. 

Ncn.implementation of Sugarcane 
price in Tamil Nadu (VI-
1-8-77), 192-96. 

Non·Payment of Agreed Pricea ot 
Sugarcane by Soutb India Steel 
and Sugar Ltd. Mundiampakkam 
(VI-I-8.77), 111-12. . --Per hectare yield of sugarcane (IV-
11-7·77), 56. 

Remunerative price tor Sugarcane 
and Jaggery (111-27.6.77), 
124·25. 

Sugarcane arrears (Il-2o-6·77), 
147. 

Sugarcane Arrears Outstanding 
against AU!'al Cooperative Sugar 
Mills, Varanasi (IV-1l-7-77), 98. 

Sugarcane Development Schemes 
(V-25·7.77), 111. 

Sugarcane growers (U-13-6-77), 
180. 

SUICIDE: 
Inquiry Into alleged suicide by DDA 

employee (11-20·6-77), 108·07. 
. .. _------_ .... --------
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SUICIDz-contd. 

Suicide attempt by 
Charles Shobhraj 
20-7-77), 175. 

approvers in 
case (V-

Suicide by an individual at Wardha 
a,ainst imposition of Emer,ency 
(Ilr-15-6-77), 142-43. 

Suicide by Scientist of lCAR (VI-
1.8-77), 134·35. 

SUKINDA: 

Nickel Plant at Sukinda (V-
21-7-77>, 35. 

SUMMER INSTITUTE: 

Summer Institute for Senior 
Domestic Science i't'Rchers in 
Delhi (V-25-7-77>, 93, 

SUNDERKALI: 

Illness of a Young Elephant Sunder-
kall (IV-1l-7-77), 93. 

Debate, 
Re. Treatment being given to 

Sunderkali, a sick elephant (III-
1-7-77),232-33. 

SUNFLOWER: 

Production of Sunftower and Soya-
bean (V-18-7-77), 62. 

SUPER BAZAR(S): 
Allowances given to General 

Manager at Super Bazar New 
Delhi (VI-29-7-77), 202-203. 

Chairman of Super Bazars in Delhi 
(IV-a-7-77), 147-48. 

Functioning cd Super Bazar Con. 
nau,ht Place (VI-29-7-77), 
107-08. 

Procedure adopted for the Apooint-
ment of Director of New Delhi 
Super Bazar (V-22-7-77>, 74. 

Purchase of BUiar by Super Bazar 
(VI-29-7 -77), 203-04. 

Renting out of premises i.n Super 
Bazar, Connau,bt Place for nOI'-
tradin, purposes (VI-29-7-77). 

SUPER BAZAR(S)-Contd. 
Sale of Things at Higher Rates in 

Super Bazar (VL-29-7-77), 113-14. 

SUPER TANKER OIL TERMINAL: 

SUPE!1" Tanker Oij Terminal of 
Cochin, (III-B-6-77), 145. 

supm THERMAL POWER STA-
TIONS 

(II-15-6-77). 37-38. 

Super Thermal Power station in 
North Bengal (V-27-7-77), 24-28. 

SUPREME COURT: 

Alleged Bumine of Effigy of the Vi~
President Actine as President in 
Supreme COurt Premises (11-16-
6-77), 199. 

Cases pending in Supreme Court and 
High COurt (IV-12-7-77), 158-59. 

Cases pendinl in High Courts and 
Supreme Court (11-21-6-77), 143-
44. 

Posts Of Judges vacant and cases 
pending it1 High Courts and Sup-
reme Court (V-26-7-77), 90.-94. 

Supreme Courts Judgement on Pub-
lication activities of Charitable 
Trusts (IlI-24-6-77>, 112-13. 

SUR AND CO.: 
.Sur and Company, Calcutta (V-20-

7-77), 123-24. 

SURAT: 
Starting of new A.I.R. Station/ 

Commercial Section at Surat (U-
22-6-77), 179. 

SURGICAL INSTRUMENTS: 

Revival of the Sick SUrgical Ins-
truments Unit of t.he I.D.P.L. (VI 
-2-8-77), 285. 

Debate, 

Correction of Answer to USQ No 
6171 dated 15-4-1975 re Firms 
m~nufacturing surgical instru-
ments (1I-14-6-77), 209-10. 184-85. ----- . _._--_._._._- -- -----.:.--



SURVEY(S): 

Preliminary Survey in respect ,,1 
Certain Schemes conducted IJl' 
U.P. Government (V~2~.7-77). 
232-34. 

Survey for Dahod-Banswada Rail_ 
way Project (IV-12.7-77). 178. 

Survey for Railway Line from 
Khamgaon Chlkhli to Jalna 
(Dlatt. Buldana) (IV-12-7-77), 114. 

Survey of Old BUnd Penona (V.-45. 
'1-77), 173-'14. 

Survey regarding consumption 01 
Liquor (Ill-4-7-77), 72. 

SURVEY OF INDIA: 
Separation of Indian Photointerpre-

tation Institute from the Survey 
of India (n-22-6-'1'1), 188-80. 

Shifting of a Unit of Western Circle 
of Survey of India to Gujarat 
(V-20·7-77), 55-56. 

SUTLEJ .BEAS UNK PROJECT (V-
27.7-77), 75-76. 

sWADl!:Sm COTTON MILLS: 

Affairs of Swadeshi Cotton MilIa Co. 
Ltd. (IV-12-7·077), 139-40., 

Atrocities On Trade Unionist in 
Swadeshl Cotton Mill (V-28.7-77). 
79-80. 

Swadeshl Cotton MilIa Co. Ltd. 
Kanpur (IV-12.7~77). 57, (V-HI 
7'-7-77), 64·65. 

Take over of Swadeshi Cotton Mill 
Kanpur (V-22-7-77), 211-12. 

SWAI MADHOPUR: 

Super Zinc Smelter at Swai Madho· 
pur (V-4·8-77). 57. 

SWEDEN: 

Financial Aid from Sweden (IIL-
2H-77) , 52. '--- ._ .....•. _----------

SWISS BANKS: 

FOl'eign Accounts in Swiu Banka 
(IV-S-7-77), S8~90. 

SWITZERLAND: 

Illegal Bank ck!postt by Indian 
Nationals in Switzerland ,(VI-
5-8-'1'1). 131. 

SYLLABUS: 

Uniform Syll:lbu8 from lat to Gra-
duate classel (V-18·7-77), 66-67. 

SYNDICATE BANK: 

Credit facilities provided bySYftCii. 
cate Bank to its clients (11-17-6 
77), 177. 

Raid at the residenCe of Chairman 
and Managing Director of Syndi· 
cate Bank (11-17-6-77), 171·72. 

SYNTHETIC AND CHEMICALS LTD. 
BAREILLY: 

AlcohOl supplied to Synthetic 'lna 
Chemicals Ltd. Barellly (VI-2-8 
77), 136. 

SYNTHETIC FIBRE: 

Diatribution of Viscose Fila~1. 
Yarn (IV-I5-7-77), 46. 

SYNTHEfl'IC PETROL: 

Setting up of a Pilot Plant of Pro-
duction of Synthetic Petrol from 
Coal (V-2D-7-77), 70·71. 

SYNTHETIC YARN: 

Permitll to import Syathetie Yarn 
(V-22-7-77), 181. 

T.B. : 

Failure of Natronal T.B. Programmes 
(III-23-6.77), 104·'01. 

Opening of T.B. Hospitals (rv~7-7-
77), 116-20. 

Resurgence of TB ('V'I-4·8-7'F), 24'1. 

Survey regardint T.B. incidence 
(V-21.7-77~ .. ~.!-_3S_. __ _ 
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T. B.:-Contd. TMAIL NADU:-Contd. 
T.B. Incicience in the countl7 Bribing of voters 10 Sathankulam 

(Ul-30-6-77), 53-M. Assembly Constituency in Tamil 
,). TISeO: Nadu (IV-12-7-77), 97-98. 

Alleged blackmarketing by TISCO Cable and Conductor menutactur-
and HSL (I1I-23-6-77), 43. 1ng unit in Tamil Nadu (V-27-

7-77), 179-80. 
ExpanaioD of Tiseo (1Il-23-6-77), 

39. Carbon Project in Tamil Nadg 
Iron an:! steel Production of TISeO (11-22-6-77>, 172. 

(VI-4-B-77), 232-33. Central Aid to Higher Secondary 
Schools in TiIIJlil Nadu (V-25-1-

TAJ MAHAL: 77), 255. 

Change in Colour of Taj Mahal 
Marble (1Il-28-6-77), 94-95. 

Implct of Chemical Gases of 
Mathura Refinery on Taj Mahal 
(III-21-6-77), 148-50. 

Levy of Tax at Taj (II-20-6-'l7), 
208. 

TALCHER: 
Final Estimates for Construction 

of Fertilzer Factory and Town-
.hip at Talcher (Orissa) (11-
14-6-77), 86. 

Management of the Handidhva col-
liery at Talcher (lV-13-'l-77), 
196-97. 

TALCHER FERTILISER FACTORY: 

Emplovees required for Talcher 
Fertilizer Factory (11-14-6-77), 
179. 

Number of persons employed In 
Fertiliser Fartory at Talcher 
(VI.-2-8-77), 59-60. 

TAMIL: 
Tamil Me:lium Hlgher/Hl~h School 

8t Port Blair (IlI-4-7-i7), 62. 

TAMTTL I~DUSTRIES INVESTMENT 
CORPORATION: 
Investment in Sm911 scale industries 

by Tamil Industries Investment 
Corporation (IV-13-7-77), 148-
49. 

TAMIL NADU: 
A!!ro-Service Centre (VI-1-8-'1'l). 

238-39. 

Construction of Dams in TamR 
Nadu (II-13-6-77), 97. 

Construction of 
Chidambaram in 
(VI-2-8-77>, 160. 

overbridge at 
Tamil Nadg 

Development of Pichaivaram kllla1 
tourist complex near Chidamba-
ram (Tamil Nadu) (VI-5-8-77). 
67. j 

Development of Rarnnadpuram and 
Dharmapuri Districts in Tamil 
Nadu (11-15-6-77>, 58-59: 

Development of tribal people fa 
Nilgiri Hills area in Tamil Nadll 
(V-27-7-77), 185-66. 

Drought Relief Work in TamU 
Nadu (II-13-6-77), 11-13. 

Effect of Power Shortage in Tamil 
Nadu industriea (11-15-6-71>. 
195. 

Gas Turbine Plants In Tamil Nadg 
(V-20-7-77), 140. 

Grant of H.R. Allowance and 
Qua· te:--s for Railway Labour at 
Chidam Baram, Tamil Nadu 
(VI-2-8-77), 82-83. 

Grants to Tamil Naju for Education 
<II-20-6-77). 202-03. 

Hoganakkal and Bilugunda Hydro-
Electric Projects in Tamil Nadg 
(VI-3-8-77), 45. 

Medical education in '1'ami! Nadg· 
(VI-4-8-77 > , 136. 

Memorandum by Tsmil Nadu A.L 
T.tlC. (11-16-6-77>, 148. 

New Railway Lines In Tamil Nadll 
in next five years (II-14-6-'l7). 
190. 
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TAMIL Nt.DC: -Ccmtcf, 

Non-;mplementation of Su,_rcan. 
price in Tamilnadu (·Yl-1-8-77), 
92-96. 

Opening of Medical CoUegei in 
Tamil Nadu <Il-16-6-77) ,66. 

Postal Facilities to villages of Tamil 
Nalu (V1-4-8-71), ~4. 

Power shortage hits steel plants in 
Tamil ~adu (Vl-4-t:-77), 2J6, 

Product~on of Crepe in Tamilnadll 
(lV-8-7-77 > , li8-79. 

~foduction oC Foodll'ains in Tamil 
Nr.du (11-20-6-77), 203-00. 

Protec~ion and Renovation oC T,,-n-
plea in P.udukottah District (l'."Tlll 
Naju) (V-25-7-77), -143-44. 

Re-:nstatement oC Railway Employ-
ees in Tamil Nadu (11-21-6-77), 
146. 

Request from Tamil 
Kerala for more r!ce 
77), 200-02. 

Nadu and 
(11-20-6-

Rural Electrification in Tamil Nadu 
(11-15-6-77), 194. 

Scarcity of Water in Tamil Nadu 
(11-13-6-77), 28-30; (V-2S-7-

17), 183-84. 

TANNA, SHRI KISHORB J.: 
Question of Privilele against Shri 

Kishore J. Tanna of J amna DallS . 
Madhavji and Company, Bomb4-<IJ 
(Q.P.) (IV-1l-7-77), 199-201. 
UV-12-7-77), 188. 

TANNERY (lES): 
Setting u, of Tannery 

(11-22-6-77), 135. 
in Gujarat 

TANNERY AND 
CORPORATION 
201-02. 

TANZANIA: 

FOOTWEAR 
(V-27-7-77). 

Anti-Social Activities of Bohra 
Priest in Tanzania (V -28-7 -77), 
16-6-67. 

Debates 
M:nister of External Affairs V:sit to 

Tanzania (St.) (Vl-4-8·77), 
291-95. 

TAPIOCA: 
Export of Dried Tapicol (VI--5-B. 

77), 67. ,,} 
in Plan for Tapioca cultivation 

Tribal Areas (VI-1-8-77), 55. 

TARA PUR ATOMIC POWER STA-
TION: 

Expansion of Tarapur Atomic 
. Scholarships offered to S.C. .tu- Power Station (111-29-6-77), 111J-

dents in Chida~108ram, Tamil 20 
.Nadu (V-3-8-77), 80-81. Supply of Uranium by USA for 

SUPPly of Seeds and Fertilliser In Tarapur AtomiC Power Station 
Chhdambaram, Tamil Nadu (V- CIII-29-0-77), (IV-13-7-77), "'(. 
25-7-77), 183. 29-40. 

Tax-Evasion and Foreign EXchange TATAS: 
Manipulations in Tamil Nadu 
(Vl-5-8-77), SO-8l. Tata proposal for a big Fertilizei' 

Utilisation of a Bulk of the Perlyar Project (V--26-7-77), 114-15. 
Dam Water in Tamil Nadu (lU- TAX (ES) : 
27-6-77), 35-30. Arrears of Direct and Indirect Taxea 

Veeranam Water Supply Pro~ect in (VI-29-7-77>, 273-75. 
Tamil Nadu <IV-1l-7-77>, 60. Indirect Taxes on Non-ferrous Me-

TAMIL NADU EXPRESS: . tala (III-I-7-77>, 110. 
Absorption in Railway Service of LeVy ot Tax at Taj (II-20-S-77), 

Employees wo oIun, in TeleviSion 208. 
Deptt. in Tamil Nadu Expresa Social Security Tax (IV-14-'7-77). ,li, 
C1I-21-6-77), 52. 14. . 

Proposal to reduce ",mnl", time Tax .Exemption. for Incentives to 
of G. T. Express and Tamil Nadu Private Savin, and InyeitmeRt 
Express (11-:-2_1_-6_-1_7'_, 1_1_9. ______ . ,(~n-24-0-77), 179. 



TAX(ES): Coned. 
Tax on Money collected by Youth 

Conlfess (111-24-6-11), .l1l3-H40 
TAX ARREARS: 

Arrears of Inc ome Tax (IV-IS. 
7-77), 00-100. 

Arrears of income-tax in Madhya 
.Pn.de.>h (IV-I5-'1-77), 68-~Y. 

Arrears of Taxes a;:a:nsl Birlas. (VI-
~o-7 -17), 252--54. 

Writing-oft arr~ar3 of Taxes (VI-
29-7-77), :.:.lt7-72. 

TAX EVASION: 
lliup. of notic:!s for Confiscation of 
Prop~. ties of Smugglels and . .'fax 
EvaJ.!1"S (lll--I-7-77), 73-74. 

Reward3 to inlorm~rs of Tax Eva-
ders (III-24_6-77), 50-51. 

Tax Evasion an:! Foreign Exchange 
Manipulations in Tamil Nadu 
(VI-5-S-17), 80-81. 

Tax Evasion by Birla G:oup (IV-
8-7-77>, 90-91. 

TAXATION: 
Repla::ement or Sales Tllx by Singb 

point Tax Excise Duty at tne 
Source of produdioa (1V-15-7-
77), 149. 

Re;lresElltation from Sholapur Cham-
ber rof Commerce an:! Industries 
regardjtg direct Tax Laws (11-
17-6-'17>, 99. 

Simplification of procedl1re and RUles 
for Collection of Estate Duty 
(IV -8-7 -77 ) • 133-34. 

Stable Taxation and Priem. Policy 
(IIl-l-'1-77), 61. 

Debate, 
ApPOintment of a Committee to su,· 

lest measures fur rationalisation of 
Direct Taxation Laws-(Under 
Kule 37'1) eIII-29-6-7'1), 183-116. 

TAXI STAND(S): 
Allotment Of Taxi stand contrad 

(IV-12-'l-77>, 179·80. 
TEA: 

Contracts for sellin, tea and other 
items at Santacruz, Surat and 
Borib~nder S.ations (V-26-'l-'1'1), 

TEA-ConCd. 

.a. 

Cost of Production of IDdlaD tea 
WI-I-7-7'1), 129. 

Di:-ect Tea sales from PlantaUon. 
eVI-5-8.'i7). ~30-31. 

Export of tea (1II-24-6-77), 147-49. 

Marketing of Tea Abroad by Te • 
Trading Corporation (VI-';~-7-
77 ), 232-33. 

Production and export of Tea. (V-
22-7 -77 ), 62-63. 

Release or sufficient Stock of Tea fol 
Dom~stic Market (111-24.6.77), 
6-13. 

Ri::e in Pri::zs of Tea (11_17-6-77), 
168-69. 

TEA BOARD: 
Legislation for Functioning of Tea 

Board on th(' Lines with Coffee 
Board (VI-29-7-77), 265. 

TEA COMPANY (lES): 
Dilution of Foreign Equity Holdlnl 

.in Tea Companies lIU-l.1-'l7), 
42-43. 

Indianisation of Foreign Tea Comp-
anies, (VI-29-7-'17), 93-99. 

TEA GARDEN (5) : 

Direct Tea sales from PlantatloDli 
(VI-5-8-77), 230-31. 

Functioning of Perhoke and. Vall 
Takwar Tea Gardent. (IV--8-.,-
911-98 

Incentives ,oiven to Tea Growers of 
Takwar Tea Gardens (lV-8.7-'1'1). 
96-98. 

Mana, "!ment of sick Tea Gardens 
. (111-24-8-77), 178. . 

Sick and Closed Tea Gardens. (1Il-
1-'1-77), 92-94. 

Slok Tea Gardena in Darjeelin. 
(D-1'1-8-77), 215-18. 

TEA TRADING CORPORATION: 
MarketiOl of T9a Abroad bY Tea 

Trading Corporation (Vl-29.1. 
77), 232.33. 103-08. .----- ... _----_ .... _-------.--_._------



TEACHER(S~ : 
Absorption of Teachers on ad hoc 

panzl by Directorate of Education, 
Delhi (111---27-6-77), 66.\ 

CIT Teacher Trainina (VI--4-8-77), 
127. 

Demand for parity in pay scales bY 
Physical Teachers of Delhi Unlver-
.ity, (VI-I-8-77), 17S--80. 

Demands of students and tea~hers in 
States (11-13-6-77), 160-61, I 

Dharna by Delhi Teachers (VI":':: I 
1-8-77), 73-75. \ 

Extension of Szrvlces to Teacbers !n 
Delhi during eme:gency (VI-
1-8-77>, 270. 

F.G.T. Scales for Music Teacbers. 
(lU-27-6-77), 174. 

Pay of an Urdu Teacher in Garakh-
pur Fertiliser (VI-2-8-71), 97. 

Pay -aeales of coUeges/Universlt7 
Teachers in States (11-20-6-77), 
1'14-56. 

Pay Scale of Teachers of SChools In 
Mizoram (V-25_7-77), 57. 

Pay scales of Teaching staff in Munl-
<::pal Corporation. (lV-H-7-77), 
148. 

Pay scal'!s of University and College 

TEACHER (S): ContI!. 
Salary of Primary School' Teacherl 

in States (II-20-6-77), 17D. 
Selection Grade Pos~s for Primary 

School Teachers in Delhi (IV-
11-7-77>, 155, 

S~lection to Teachers in Andamao 
and Nicoba,r Islands. (IV-H-7-77) 
180. 

Senior Drawing Teachers Grade ID 
Gowrnment Aided S~hool (11-
20-6_77), 65. 

Stepping UP of pay of t~acherslD 
Dalhi Education Depa:tment (V-
18-7-77>, 68-69. 

Teachers detained under MISA. (11-
20-6-77), 206. 

Teach ~rs rendered surplus in Delbl 
on merger of schools (11-13-6-77), 
56-57 

Teachers suspended by Delhi AdmI. 
nistration (III-27-6-77), 190. 

Teachers suspended dut'ing Emer· 
gency (11-20-6-77), 142.43. 

Teachers Tourtured in Kingsway 
Camp Police Station. Delhi (VI-

TechniC'll Educa~ion Centres (V-
3-8-77), 84-85. 

Phvsical Education Teachers (Vl- U.G.C. scale tor teachers of reeo,. 
1-B-77), 157. nised private colleges, (Ul-

Payment of Arrears to Music Tea- 27-6_77), B4. 
chen by Delhi Administration Under Graduate Teacht"' In .Tawa-
(VI-l-S-77), 163. hariar Nehru Univenity (Vl-

Paym~nt of salary to MISA detenu I-B-77), 187-8B. 
Teachers (IV-13-7-77), 1552-53. 

TECHNICAL EDUCATION: Promotion of Senior Domestic Scien_ 
ce Tenche:s to p.G.T. (Il-20-6- Reaional Committee for scrutlnis!n:t 
'17), 67-68. State PIa' for technical educatio!1. 

Promotion of Teachers belongin, to (111_4-7-77), 139. 
BC & ST t'l PrinciY)als and Vict!- Technical Education Ctntres. (V-
Principals by Delhis Administra- 18-7-77), 112. 
tion (V-25-7-77), 79. 

TECHNICAL EXPERTS: 
Qua~fication for Teaching In Uni-

versity and UGC Grades tor Lec- Demand tor Indian T'chnical Ex· 
turers, Readers and Professors perts (IV-7-7-77), 61-68. 
(V-lS-7-77), 216-18. TECHNICAL KNOW-HOW: 

Review of cases of Vlctimisatlon of Indian Technical Know-how Inc\ 
Teac~et's, Principals/Professors. cons'11~Rncv sE't'V\ce In Steel ma&--
(n-20-6-77):.., ..:.1.-.:..7.:....... __ . ______ 1nl (m-23-8-1'1), 179':80. 
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--- ·---TELEPHONE (S) : -=Contd. 

Facility of Transfer of Bonel (V-
21·7·7'1), 557-58. 

Jobs to Technical Trainees (V-
23·7·77), 100-01 .• 

TECHNICIANS: 
Unemployed Technicians and Gradu-

ates (lV-14·'1-77), 80-86. 
TECHNOLOGICAL INSTITUTES: 

Samrat Asbok Technolo.ical Insti-
tute, VAdisba (lll-4-7-7'l). 123-

24. 
TECHNOLOOY! 

Improved technology to vUlaaera 
(V-20-7-71>, 158-1)9. 

TEEN MURTI HOUSE: 
Conve:sion of Tftn Muttl House into 

P.M.'s permanent olftcial Reticence 
(11-20-6.'17), 153-5t. 

TEHRAN: 

,-

Air India Flights to Tehran (IV-
15-7-77), 232. 

Sale of Bailey Bridge. to Tehrsft. 
(l1-16-0-77), 136-37. 

TEJA. DR. DHARMA: 
Post ent:ushd to Dr. Dharma Teja 

lVI_3-8-77),200-01. 
T£LECOlfMUNlCATION: 

Manufacture d private .uiomatlc 
exchanges (Vl-4·&-'7'7) , 82. 

Priority to Postal ~nd Tel~m
muni~ation Facility in OtUK 
(lV-14.7-77), 54. 

Purchase of Telecommun!caUn" 
Equipments from Japan (V-
21_7-77), l'i3-75. 

Provl!oion of Telecommunication f!,~'
lilies in 1177-78 (VI--4-8-1I). 
127.28. ' 

Shortage of Matetlal in Orlssa (IV-
14-7-77), 94-'~. 

t ' Programme. In Telecomn'lunlca .on 
Orissa (Vl--4-8-71>, 1~1-525. 

TELEP1IQNE(S): 
Absorblng of Casual MSZdOO7u ... t 

Ahmedabad Telephone AdvisOl7 
Committee (IV-a·7·?7), 115. 
Alleged misuse of Telephone In .. 
talled at Officers' residences 
<:V-21-7-77), 4'1-48. 

Appointment of Teiephone operator. 
(n-16-6-77>, 49. 

Appointmznt of Telephone Operator. 
against Regular Posts <ll-16-8-
7'1), 117. 

Demands of Employees of Ind!a 
Telephone Industries, Pa!ibat 
Keraia <II-16-G-7'1), 127. 

Deterloration in Telephone Service 
(IIl-30-6-77), 88-89. 

Direct Dtali.nc system between cities 
of Raja.tban and !)eIb! and B0m.-
bay (V-21--7-77), 59. 

Direct Dialing system between ~ 
anpur and Hariz, Gujarat (V-
21-7.77), In5-06. 

Direct Dialin. IYltem w;tbln a radi-
Us of 40 kilometers (V-21-7.77). 
120-21. 

Direc~ ~~!~nJ services with Forelen 
Countries (Vl-:-~·77 ), 3;'-66. 

Direct Dialinl Sy.t~m in U.P. \~-
14-7-77), 69. 

Direct Dialing Telephone I'acmt, 
t,letween India and England <V-
28-7-'17), 18'1·98. 

Excessive and ElCa,.erated telephone 
bills (ll-16-6-77>, 149. 

J\:Xpenditure incurred on Telephone 
Calls by former Ministers <n-
16-6.77). 92. 

Exp<!!nditure on Expansion of Tf'le-
phone Services in Orissa (V-
21-7-77), 60-61. 

Functioning of Post Offtcel without 
Telegraphic and Telephone faci-
ties (IV-14-7-'l?), 137. 

Functioning "r Telephone Depal'l· 
ments in !tarnataka (V-21~7-'l'l). 
'1. 

Func~loninl of Telephone Excharlj;ee 
at KusQ'!shwar Kilhenpur "'111 
Warisnapr, Bihar (Il-lb-8-71) .. 
31. H,.clerabad TelephoDel -

\6.&-'17),220.... -----_.-
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TELEPHONE (S)-contd. 

Inability ot Delhi Telephon~s Depart. 
ment tl carryon maintenam'e 
work of un:lerground ('abl~ dUo !O 
paucity of Funda (VI-4-8-77), 
253. 

Increase in Rates and Securities In 
telephone and oth~r P&T Dep'lrt-
%nents <11-16-6-77), 160. 

Increa"e in Rates of Postal Stati,.,.,e-
ry and Telephones (IV-7-7-"ij), 
107. 

Insta:latlon of new Board at Joa~:I In 
District Rathm. M. P. llH-
30-6_77), 109-110. 

Installation of Public Call omC'~ In 
DIZ area, New Delhi (V-21-7-
'l7), 138. 

Linking Cities of Raja!lthan by 
STD System (lV-7-7-77). 126-27. 

Linking Khurja with Delhi by S"i'D 
System (IV-7-7-77). 9~-IOO. 

Linking of AmbaU and Danta in 
Gujarat by Telephone (V-.n·7· 
77). 1~4, 

Linking 0: Danta Tehail Headquarter 
with Pa:anpur b:v Direct Dialin; 
System (V-:!1-7-77). 104-~. 

Llnkln. of Tlkamgarh with Chh'lt-
tarpur by Tel~phone (Vl-4-8·?i), 
177·78. 

Local Call Radlas In Kerala (IlI-
23-6-77). 62-63. 

Manufacture of 'Push Button Tf!~~ 
phone' machine (II1-23.6-7?1. 85. 

'Misuse of STD FaciUties by P&T 
Otnce"rs (V-21.7-77), 111-12, 

Mon.fun('tioning of P. Co. in Delhi 
(VL-4-3-77), -191. 

Non-!'eJease of amount of Hyderabad 
'Telephones Diltrict Emrloyees' ,~o
coerative CO'1sumer Society !.otd. 
(Il-I6-6.77). 84. 

'Non-workln, of Telephones In 'Ju-
" 'bur ban Bombay (Vl--4-8· 77), "'!ID-

21. . " . 
:t>pt'?'linl of Pn~ and Te~earaph ~T'I~ 

Telephone. Offtres In Rural Me.' 
(lV....:'4-7:?7). I06-fl7. " ------

Opening of post oftlces and Tele-
phone Centres in Bihar (IV-14-7. 
77). 72. 

Outstanding Tel(!phone Bills of t(}%'-

mer Minlsteo~s and Members d 
ParUament (11-16-6.77). 37. 

Overseas telephone caUs made by 
Ministers (III-23-f-77). 43. 

Pllyment of Interest on money .... 
posited for Telephone Conne::tionJ 
(11-16-6-77). 122. 

Pending A or,lIcntinns for Tp.lephnnt 
Connpc~ionc; CIT-16-1J_;7J, 100. 
(II-23-6-77>, 151--53. 

Pending Telenho'1e Appli~ation. tn 
Gujarat (1Il-23.6-77). 96-911. 

Pending T!'lephore Bills in De!h1 
(II-16-6-ii), 165. 

Pendinl{ telephone Connertions ap-
plications with Shahdafn Tel"" 
phon!' Exchange, Delhi (IV-i-7-
77). 89·90. 

Pb~c; lI.,kf'!i ",,:th Bnngalore by 
STt> (VI-4-E-7il. ~94·95. 

·Poll,.v ff'lf' Tf'le"I0""" Connedlon. 
<V-28-7-77). 159-60. 

Poc:t!': and telf'g"Aphs s"d fete,,"n", 
fa,.f1ltfes to vil!ales (111-23·8.77 J, 
117-19. 

ProTlos" bv Khar,one D:st~I'i Atfyt .. 
~~:v Cnmmltte ... fn~ n ......... j.,g f'u!JUc 
Call Oftlces (11-16-6-77), lit. 

Propnsal for imprnvement of ,:.1· 
t'utta Telephone (11-18-6.;7), l7-
20. 

Pro"!,,I!)., of Phnne frJdltlel to 
"llhl!'~!I af Ahmedabad (11-
16-6-77>, 102. 

Public CRll Offices in U.P. (lV-
H·7·77). 145-47. 

Purchase ot Microwave Tpl,.pho!1fl 
LI"ies trom Japan (II-I8-6-77). 
186. 

Rl!!'Iuct.1on In R"3tl" of Telephon. 
Cal:s (VI-4-8-77). 82. 

Belaxatlon for TE'lephone Con nee. 
tions in "Jiilv Arl":ll of fllmacbal 
Pradelh cn ~ HI·1)77). 51. 



TELEPHONE (~) : Cantil 
STD connections to Subscriber. 

(V-f-8-7.7).197·98. 
S.T D. facilities between Delhi and 

... Cities 01 Kerala (III-23-6-77). 
177-78. 

S.T.D. Fae!1itles between Delhi and 
Kottayam (lI-23-6-77), 138. 

S.T.D. Facilities between Delhi and 
Kotayam (II-23-B-77), 138. 

S.T.D. facilities between Bhiw'lndl 
and Bom'Jay (VI-4-8-7j), 15i-58. 

S,~tting up of Committee of Membel't 
Cif Parliament for Calcutta Tele-
ph'l:1es (V-21-7-7i), 12-18 . 

. Eettl,g up 01 Telephone Industries 
(IV-7-7-77), 95. 

Tele::raph and Telephone Facilities 
• In villages ot MP havinJi Popula-

tio'1 of more than 5 thouland 
(VI-4-8-i7). B-ll. 

telephone Arrear Bills of All India 
COllg:ess CommIttee (lU-

30-6-i7), 82-83. 
Telephone Calls from Bombay to 

Poo:1a CIV-;l4-7-77), 66-67. 
Telepho:1e Connections in Anklesh. 

war y,,(\,.dl'inl l'"-tate in Gujarat 
(V-21-7.77) ....... 

Telephone connection In Delhi (III-
23-6-77), 121-22. 

Telephone connections In the Guja. 
rat (Ill-30-6_77), 68-60. 

~ !I'elephone connections In Rabupura 
(UP) (III-aO-B-77), 124.2~. 

Tel~hone connections in the coun-
try (IV-H-7-77), 143.44. 

Telephone connections to Marutf Ltd. 
and its associated com"unies 
<II-16-6-7'P, 79. 

Telephone cn"nections to Persons 
of Go.,dal Taluka Rajkot (Gujarat) 
(V-21-7-i7>, 152.53. 

Telephone connections to flubscrf-
b'?rs of Chapakhrowa-Badlll (V-
21.7-77), 95-98. 

T~I~phone facilities In Guna and 
. Shlvpuri district of Madll,ya 
Pradesh CVr ...... -I-77l. 70-72. 

34) 
TELEPHONE (3) : Cantil 

Telepho:1e faclAIUes to Mandl. .DCI· 
blocks (II1-23·6· 77), 29. 

Telephone Facilities to· Rural Are .. 
(1Il-23-6.77), 160-63. 

Telephones in Delhi Telephone Ex-
changes (V-28-7·77). 70-74. 

Telephone operators (II1-23-6-77), 
42-43. 

Telephone sch~me for Khargone 
Distrll't of Madbya Pradesb (11-
IB-6-77), 111. 

Telephones to Panchayat H~ad. 
quarters of Orissa (V-21-7-7n. 
167-68. 

Waiting list tor tel~phone connet"t. 
fons In Joora. nistt. Rallam (111-
30-B-77), 110-111. 

Waiting List of Tele;lhone Conned-
tions in Districts of Karnataka 
(V-28-7-77), 198·99. 

TELEPHO~E DIRECTORY (lES): 

Delhi Tele;:>hone DlreC!tory (IV-
14-7-77), 144-43_ 

Delhi Teie;>bone Directory (V-
28-7-77), 117-18.· 

Publicatlo., of Telephone Directn .. 1~ 
fpr Exchanges in big Cllies (Vl-
4-8-77), 48-49. 

TELEPHONE EXCHANGECS): 
Alrcondltionlng of Telephone Ex. 

chanaes(V--21-7-77), 163-64. 

Automatic Telephone· Exchan,! at 
. Sitamarhi; Uttar Pradesh (VI-

4·8-77), 231-32. 

Bulldln, for Telephone Exc-hanae IQ 
N alanda. Blbar (VI-4 ·8-77), lila. 

Constructiol'l of Building for A utn. 
maUe Exchange in Juna,arh Cit7 
(V-28-7-771. 135-38. 

Construct:Ol'l or TeU>J)honl" ""chanWW't 
In Junagarh, Rajkot and Jamna,ar 
Distm'ts of GUJarat (V-28-i-n,. 
190-91. . 

Crossbu Exehan~e 
PitT Department 
255-58. 

EquiJ2t loT 
(V-21-7.77> •. _ 
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'tELEPHONE EXCHANGE':Contd. 

Decrease in production of electro-
nic Exchange in F'alghat ITI In-
dustry (lV-14-7-77), 125. 

Electronic Equipment fGr Telephone 
Exchange (lV-14-7-77), 50. 

Electronic Telephone Exchange in 
De.hi. (W-30-6-77), 52-53. 

Expansion of Ballabgarh Telephone 
Exchange (,/-21-6-77), 80-81. 

Import of Crossbar Telephone Ex-
change in Delhi and Sombay (VI 
--4-8-77 J, 129-30. 

Ithnufacture of private automatio 
exchanges (VI-4-8-77>, 82. 

Non-Warkinl of Automatic Tel .. 
phune Exchange in Bareilly (VJ-
(4-8-77), 247-48. 

Opening of Te'ephone Exchanps In 
Andaman and Nicobar (IV-l'-7-
77), 137-38. 

Opening of Telephone Exchanges In 
Kalra District of Gujarat. (Il-
la-G-77), 308. 

Opening of Te'ephone Exchange in 
Orissa (V-21-7-77), 118. 

Pending telephone. cO:lOections ap-
plications with Shahdara Tele-

. phone Exchange, Delhi (IV-7-7-
'17), 89-9U. 0 

Porbandar Auto-Exchange (V-
28-7-77), '76. 

Post Offices/B!'anch Post Oftlces/ 
Public CalI Offices/Telephone Ex-

. changes to States (V-21-7-77), 
51-52. 

Scheme for opening 0' Teiephone 
and Por.:t 01'&:es in Tribal Areal 
(V-28-'l-77" 84-88. 

Setting up of Automatic Telephone 
Exchange in Bh31alpur (Ul-
23-8~77), 87. 

Setting up of Auhmatic Tel~hoD' 
circuits \ VI-4-8~77), 128. 

Settin, up of Te1ephonf' E'xt'hanl:es 
and opening of Public Can Offtcea 
In ManClallsur and Ratlam nta-
triets of M.P. (lU-2J411), 
172-74. 

TELEPHONE EXCHANGE: Contd. 
Telephone Exchange and Micro-

Wave Station at Tura, Meghalaya 
(Vl-4-I.l-77), 74-75. 

Telephone Exchanges and PCO In 
Ujjain Division, M.P. <VI-4-8-77) 
201-06. 

Telephone Exchanges and Pub'ic 
Call Offices in Sangli (V-28-7-
77), 87 -81i. 

Telephone Exchange in Car Nicobar 
and RRngat (IV-14-7~77), 71. 

Telephones in Delhi Telephone Ex-
changes (IV-14-7-77). 142-43 
(V-28-7~77>, 70-74. 

TELEPHONE ADVISORY COM-
MITTEES (IV-7-7-77>, 130-31. 

Reconstitution of Te~ephone Adiv-
lOry Committee of U.P. (V-
21-7-'17), 85-8B. 

Reduction in Telephone Advlso,., 
Committees (VI-4-B-77), 107-10. 

Suspension of City Telephone Advi-
lOry Committees (II-16-6-77), 
173. 

TELEPHONE OPERATORS (III-
23-6-77), 42-43. 

Transport anel Accomm:>dation 
faci itieB to' women 'telephone 
operators of Delhi (IV-l4-7-??), 
102-03. 

ftLEPRINTER (S): 

Discontnuance of Telephone, Telep-
rinter and EJec~rlcity Lines Of 
newspapers <V-20-'1-77>, 210-11 • 

Manufacture of Teleprinters (lV-
14-7-77>, 134. 

Te'eprinter Facilities to Indian 
Express (VI-4-8-77>, 95. 

TELESOUND (INDIA) LTD., BAL-
LABGARH. 

Revival ot Te'e-sound Unit at 
Ba'Jabgarb (IIl-29-6-77), 163-64. 

, TE,l.EVISION: 
Concessions to Small Scale Unit. 

producing TV Sets (V-27-7-77), 
143. 

Creation of Ga~tted Pests in AIR 
and DOOl'darshan durinl Emu-
leney (VI-3-I·'l'1), 204-fJ7. ---------,-------,-- -----,--
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TELEVISION-Contd. 

Creation of higher posts in Door-
darsh:in du.:mg JUnel'geacy «Vl-
3-8-77). 39-40. 

Earnings from Commercia.l Adver-
tisements 0.1 T.V. (IV-13-1-77>. 
87-68. 

Experts on conversion of Radio, 
T.V. and Fi ms Division into 
Autonomous Bodies (11-15-6-77), 
148. 

Extension of Service of oftlcia'. in 
Doordarshan (VI-3-8-77) 181. 

Extension of T.V. Faci'ities to cover 
New 'I'owns (V-30-7-77). 25-32. 

Favour to Female Junior Staff in 
letting Tra .ning in Doordarshan 
(VI-3-8-77). 190. 

Fire in Studios of Door darsha:n. 
Delhi (lV-6-7-'17), 108. 

Fire in T.V. Centre, De!bi (IV-6-7-
'77), 104. 

i'unctioning of T.V. Centres (Vl-
3-8-77), 153-54. 

Gazetted and Staff A rlistes posts 
lying vacant in AIR and Door-
darshan (VI-3-8-77). 208-10. 

Ineftectivity of T.V. sets in Pune 
tMaharashtra) in Summer season 
(V-2"-?-?7). (s3, 

Jrregu'arities in Appointment of 
Station Dirf!ctors. ASSistant Eta~ion 
DireclDrs an:! Pro:!ucers in A.I.R. 
and T.V. durin, Emergenc!, 
nV-8-?-77), 118. 

Keepinl Amrihar Doordarshan 
Kendra at De:hi (IV-8-7-77), 
8-10. 

Manufacture of T.V. Sets (II-15-
6-77>, uIU-S7. 

Maa Media and T.V. PrOlrammes 
In South IncUan States (IV-G-7-
'17), 141, 

News Bul'etins from Jalpur Televl-
lion Centre (IV-6-7-77), 87. 

News item captio.,ed T.V.'s little 
Watergate (lV-1S-7-'l"). 188-8'1. 

TELEVISION-Contd. 
Overtime allowances to stall' ot· 

Doordarshan (VI:....a-8-77). 177·1& 

Participation of Journa:ists in Bom-
bay TV Programmes (IV-13-7-
77), lOG. 

Posts ot: Draftsman, Tracers and, 
Ferro Printers in AIR and Door-. 
darshan (VI-3-8-77), 70-71. 

Probe into corruption and nepotism 
in Doordarshan (V-20-'l-77). 126-. 
27. 

Probe into workin, of Transport 
Units of DoOl'darshan <V-20-7-
77), 13 j -38. 

ProdUction of T.V . .eta ill SmaU' 
Scale and Large Scale Sectors (V 
-27-7-'17), 58-59. 

Progr!lmmes TelecaRt from Jalpur' 
Doordarshan (IV-8-7-77), 138. 

Recommendation of Marathe Com-· 
mittee on Cost of Structure In T.V. 
Industry (V-27-7-77>. 143. 

Retirement of programme offtcers Ill. 
AIR and Doordarshan (lU-29-8-
77), 100-01. 

Sale of Imported Picture Tubes to, 
T.V. manufacturers by Electronics. 
Trade Technology Development. 
Corpo:at~on (lV-13-7-77), 59-61. 

Scheme to bring reforms throu,b. 
Radio T.V. Films and Newsreels. 
(lV-13-7-77), 194. 

Se~ting up of a new T.V. Station at 
Ahmedabad in Gujan.t (1l-~2.6-

77),' 177. 
Setting U!l 01 a permanent TV. Cen-

tre at Allahabad <V-:!1-7-71), 
150. 

Setting u, of a T.V. Station at .',ra. 
(I!.-22-6·'17). 63-64. 

Set·tinl up of T.V. Centre at Ahme~ 
abad (VI-.a·8-77), 185·86. 

Setting up of T.V. Statior. (IV -~3-
'1-77). 163. 

Survey reo settin, up of T.V. CeMtre-
at Udaigiri in Ori.sa (V-20·7-77) ... 
208-09. 

T.V. Cent~ a.t NlIPur (IV-8-7-7'l),. 
84. 
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'TELEVISION-Ccmtd. 

T.V. Centre at Panhala, Distri:t 
Kolbapur (V:.....20.7-17). 104. 

!:r.V. Centre at Sambalpur, Orissa 
,(V-21· 7. 77). 101-02. 

\ 
"f.V. Centre at Simla or Kasaull 

(VI-8-B-77). 172·73. 
T.V. Centre in Patna (III-29-6-77), 

42. . , 

;r.V. Coverage o! Public Speeches 
,made by Shri Sanjay Gandhi 
(lV-13-7-77), 44-50. 

·,T.V. Faci.lties in Himachal Pradesh 
(VI-3·8·71). 141-48. 

·T.V. Programme at WaUor (IV-
6-7·77). 102. 

TV. 5tat:on at Salem (IV-6·7·7i), 
l~:;. 

T.V. station at Tirupati In Andbra 
Pradesh (:U-29-6-77), 113. 

:J.V. 5tat:oo in Goa (VI-3·B·77), 
176-77. 

-T.V. Tubes (IV-6-7·77), 145. 

',Talks by Opposition Leaders on 
Radio and T.V. (IV.-13· 7·77), 183. 

-:l'elevlslon Pro!C!"amme under SITE 
In Kerala (lV-6-6·77). '7. 

'Television Service at Delhi station 
(V!-2-B.77). 183. 

Use ot Earth Stations for T.V. Pro. 
grammes (II-I3-6-7?), 201. 

J'Warranty" Charges by Private Sec. 
·tor Televlslon Set Manufacturers 
(V-27. 7-77). "0·41. 

M'eekly Film 0:1 T.V. (III-29·6·77). 
104. 

-Workln, of Transport Unit. of A tR 
and Doordarshan Kendra of Delhi, 
Amrltsar and Base Production 
Unit (IV-6-7·77). 118. 

SELEVISlO~ LICE~CE FEE: 
iJlaisln~ of TV. Licence Fee (tv-

14-7·77). 114. 

TEMPLE (S) : 
Ancient temple h v'll"lt!" Gnt!hna 

, Inc! Larwah lVl-J-S-1'7), K. 

TEMPLE(S)-contd. 
Dilapidated condition 01 t~ples 01 

Chandrawati at Jbal:a Patna 
Nafpr, Rajasthan (11-20-8-77). 
61. 

Protection and Reno'/ation of Tem-
ples In Pudukottah Di5trlct (TamU 
Nadu) (V-25·7-77), 143·44. 

TENANTS: 
Amendme:1t of Delhi Rent Control 
A~t to prevent summary e\'ictlol1 
ot Tenants (VI-I-8.7";"). 231-G2. 

The Stay-put Tenants (11-13-6-";;). 
40·41. 

TE~ANTS WELFARE ASSOCIATION: 
Memo from Tenants' Welfare A.so-

ciation, De:hi (III-4-7-77), 1-4. 

TENDER LEAF~ 
Tendu ieaves trade (II-20-6-77), 

91. 

. TERMTNAL COMPLEX: 
Terminal CO!llDlex at Civil Ap~ 

drome, AhmedaLlad (I1I-24-S· 77), 
87-88. 

Territorial sea (V-21·7·7i). 79-80. 

TETRACYCLINE: 

Import of TetraeycUne by a Sln,le 
Drug Company (nI-23-8-7·>, l~4. 

TETRACYCLINE HYDROCHLORIDE; 

Tet:acycline Hydrochloride purchal-
ed trom Buliaria (V-22· 7-77), 
232. 

TEXT BOO:<8: 

Non.availabllity of Text Books (V-
18-8-77>,96-97. 

Production of Text Bookl (V-
22·7-7?). 29-44. 

Text Books on 20 Point Economic 
Programme (111-4.7.77), 5~·5a. 

TEXPROCIL ORGANISA nON: 

FI."'r\Dclal CoUections by TexJ)roell 
O=.onisation (I1I-1-7.77). 47 .. a. 

TEXT BOOKS: 

See "Book I.'" 
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T.EXTILES: 
.Items reserved (or production under 

lla.odlou.n Sec.or (lV·-8.7·17), ~3. 

Df'bate, 
Reported curbs on import of Indian 

Textiles Imposed by European 
Economic Community (CA) l V-
20-7·7;1. 226-40. 

See also • cloth" 
TEXTILE COMMISSIONER: 

1 Representation for extendln. date 
of ProductIon of Pp.rml.si.m of Tex-
Ue c..ommissione: In cas-! ot 
Powerlooms lIV-B·7.77). lOa. 

TEXTILE EXPORTS: 
Report of the Workin, GrouD on 

Textile Export. (IU-~4·1f 77), 
191·92. 

TEX rILE HAND PROCESSORS: 
Crises faced by Hand Procesaol'l of 

Textile (V-22-7-77), 59·60. 

TEXTILE I~DUSTRY: 
Crisis in Textile Industry due to 

Co,ton Prices (lV.-8·7·77). liB 77. 
Crisis 'to Textlle Industry (V-22-7-

77). 141-43. 
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Branch of passport issuing office at 

Trivendrum (nl~0~6-77), 56. 

Geological Survey of Trivandrum 
Dis.trict (01-30-6-77), 88. 

Recognition to A.Gs office Employees' 
Union, Trivendrum. (V-22-7-
77), 69-70. 

Trivandrum Airport. (III-l-'1-77) 
145-56. 

TROMBA Y FERTILIZERS: 
Expansion of Trombay FerUUztrs by 

an Italian Firm. (11-21-8-77), 
139. 

TRUCK TRACTORS: 
Tenders invited by O&NGC for pur-

chase of Truck Tractors. (n-
21-6-77), 29--37. 

TUBE RAILWAY: 
Tube R'aUway for Calcutta. (II-

14-6-77), 70-71. 
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TUBE RAILWAY;Contd; 
Tube Railway in Calcutta. (V-

19-7-77) J 69-70. 
Tube Railway Scheme tor DeIbl. 

(II-14-ti-'17) J 55-fia 
TUBE WELL(S): 

Committee on proper USe of funds 
allotted for Tube wells. (V-
18-7-77), 89-90. 

Exploration for Tube Wells and Fil-
ter POints (III-27-6-77), 122. 

Subsidy for Tube Wells and Bore 
Wells (1lI-27 -6-77) , 43-44. 

Use of ham boo pipes In tube-wells. 
(II-13-06-77) J 137. 

TUG(s); 
Import of Tugs. (IV-13-7-77), 56-

'57. 
TUITION ~: 

Heavy Tuition Fee in GoOd Schools. 
(11-20-6-77), 169-73. 

TUTICORIN HARBOUR PROJECT: 
Completion of berths in Tuticorin 

Harbour project. (II-15-6-77) 101-
02. 

TWENTY POINT PR'OGRAMME: 
A.I.R. and T.V. officials connectp.d 

with 20-Point Programme imple-
mentation Committee. (IV-
13-7-77) 144 

Circulation of a New Panel of 10 
slogans to State Government. (V-
20-7-77) 85-86 

Expenditure incurred on 20 plus 5 
point programme publicyt and 
publication of Literature durin-g 
Emergency (1II-29-6-77), 119. 

Evaluation of 20-Point Programme. 
(II-15-6-77), 59. 

Production of Documentary film to 
propagate 20-Point and S-Point 
programme (III-29-6-77), 1&5-
56. 

Progress of Land Reforms under 20 
Point Programme (11-20-6-77), 
160-61 

TYR'Eg AND TUBES: 
A.P. Automobile Tyrell and Tubes 

Project (VI-5-8-77), 105-06. 

Export of Auto Tyres (VI-3-8-'I'I). 
51. 

Price of Tyres (111-29-06-77), 150-
52. 

Prices of Tyres and Tubes. (11-
22-6-77), 82. 

Production CJf Tyres. (V-13-7-77). 
105-06. 

Shortage of Truck Tyres. (!V-
13-7-77), 191. 

u 
U.A.R.: 

Agreement with UAR for Import 
of Crude (V-IS-7-77), 126-27. 

U.K.; 
Diplomatic Appointments in USA 

and U.K. (IV-141-7-'17). 115-
16. 

Direct Dialling Telephone FacilitY 
between India and England 
(V-28-7-77), 197-98. 

Indians living in U.K,. (IV-7-7-
77), 103. 

Indo-British Association (IV-14-7-
77), 59-6l. 

Invitation to Prime Minister of 
U.K. to visit India (IV-1f-'7-
77), 135. 

Meeting of Developed Nations in 
London. (II1-23-6-77), 35-36. 

Restrictions on immigration into 
U.K. (11-16-6-77), 215. 

Statement made by Indian Hl8h 
Commissioner in U.K. <m-
23-6-77), 49-50; (IV-21-7-
77), 178-80. 

Supply of arms to 
France and U.K. 
134-35. 

Pakistan by 
(II1-29-6-77) , 

Utilisation of Aid from Britain. 
(V-22-7-77), 71-73. 

TWO YEAR FARM INVESTMENT Utilization of Grants liven by 
PROGRAMME (111-1-7-77), 56- Britain for Health Centra 
57. (rv---14-7-77 > , 154-5~ --------------,------ .'-' .. - .. _----
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. UNESCO: 
Address by Director General of 

UNESCO at Indian Institute ot 
i). Mass Communication (II-226-77), 

108-10. 
Gifting of Motor Cycles to Rajas-

than by UNESCO and World 
Health Organisation (IV-14-7-
77), 142. 

UNESCO's support for India's Pro-
jects (In-27-6-77), 9S-99. 

U.N.O.: 
Allocation ot Funds for speeches 

in Hindi in UNO (V-21-7-77>, 
165-66. 

Communication for United Nations 
regarding cooperative movement 
(V-22-7-77), 206-07. 

Expenditure on introducing Hindi 
in U.N.O. (V-2S-7-77), 131-32. 

Hindi in U.NO. (V-28-7-77), 10S-
109. 

India's contribution to U.N. Uni-
versity at Tokyo (VI-4-8-77), 
95-96. 

Puerio Rican Question (nI-28-6-
77), 113-14. 

Use of Hndi in U.N.O. and other 
International Organisations (IV-
7-7-77), 79. 

U.S.A 
Aircraft Purchased 

Company, USA. 
85-87. 

from Boeing 
<IV-22-7-77> , 

American fishing vessel found sink-
ing near Camotra Island (VI-
3-8-77), 306-39. 

Amount spent on Chief of Bureau 
of Delhi Economic Times visit to 
U.S.A. (IV-8-7-77>, 168-<69. 

Assistance from USA for Health 
Development (IV-I4-7-77), 40-
41. 

Consignments sent to USA (IV -15-
7-77), 194-96. 

Construction of Air 
Bases by USA at 
(II-I6-6-77), 141. 

and Naval 
Diego-Garcia 

Diplomatic Appointments in USA 
Bnd U.K. (IV-14-7-77), 115-16. ---

U.S.A.-contd • 
DisCUSSion between U. S. A. and 

U.S.S.R. on limitation of mili-
tary activities in the Indian Ocean 
(IV-H-7-77), 30--39. 

Discussions with U. S. Ambassador 
(In-23-6-77), 156. 

Export of Cotton garments to USA 
and USSR (n-17-6-77), 195-98. 

Flights by U.S.A. over Indian 
Ocean (V-28-7-77), 90. 

Heavy Water from USA and Canada 
(lV-I3-7-77), 185. 

Improvement in Relations with 
U.S.A. (I1I-23-6-77), 169. 

Indian Doctors waiting to migrate to 
U.S.A. (In-a0-6-77), 199. 

Indo-U.S. Joint Commission (V-
28-7-77), 143-47. 

Indo-US meeting on Science and 
Technology (IV-1S-7-77), 41-43. 

New U.S. Missile (IV-7-7-77), 70. 
Popularity of Handloom Fabric fa 

U.S.A. (VI-29-7.77), 50. 

Popularity of New Indian Fabric 
'Lurex' in USA (V-22-7-77), 
166-67 

Role played by Indian Embassy in 
USA (V-28-7-77), 78. 

Spread of Indian Cultural Heritage 
in United States (V-25-7-77), 145-

Stoppage of U. S. aid to India 
(VI-29-7-77), 183. 

Study of .Youth Clubs in West Ger-
many, YugoslaVia, U.S.A. (II-20-
6-77), 109-10. 

Supply of Atomic Fuel by USA far 
BARC and Tarapur Atomic Power 
Station (II-15-6-77), 163-64. 

Technical and Financial Collabora-
tion Agreement with U.S. (V-28-
7-77), 174-75. 

Trade Agreement between India and 
USA (IV-13-7-77), 18-19. 

Trade between India and USA (n-
17-6-77), 174-75. 
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U.S.A.-contd. 
U.S. aid for India (IV-11l-7-77>, 

81-82. 
U.S. Naval Task Forc~ in Indian 

Ocean (II-16-6-77), 193. I 
U.S. Navy Destroyers for Pakistan I 

(IIl-30-6-77). 55. I 
U.S. President's Observations on 

N.A.T.O. (II-16-6-77), 237 I 
Asian Collective Security (IV-14-

7-77), I~. I 
Assistance from USSR (IV-l5-7-

77), 128-29 i 
Discussions between Foreign Minis-

ters of India and USSR (II-16-6-
77), 199 

Discussions between U.S.A. and 
U.S.S.R. on limitation of military 
activities in the Indian Ocean 
(lV-1l-7-77), 30--39. 

Drilling Riis Imported from USSR 
for Bombay High (II-21-6-77), 
53. 

Effect of Indo-Soviet Treaty of 
peace, Friendship and Cooperation 
on Nations of South East Asian 
Region (II-16-6-77), 209. 

Expansion of Bokaro Steel Plant 
without Russian Aid (IlI-23-6-
77), 198. 

Export of Caton garments to USA 
and USSR (II-17-6-77), 19~96. 

. Heavy Water from Russia (Vl-3-8-
77). 198. 

Import ot D.T.H. 14 Russian Tractors 
(111---27-6-77), 196-97. 

Indo-Soviet Joint Programme to 
Study Monsoon Data (Il-17-6-
77), 94. 

Indo-Soviet Seminar on Interna-
tional Law (V-28-7-77), 125. 

Indo Soviet Treaty (m---23-6-7'1), 
142-43. 

Indo-USSR talks on Rupee-Rouble 
Relation (11-16-6-77), 136. 

Law Ministers' Discussion with Rus-
sian Leaders (In-28-6-77), 76-77. 

Non-Utilisation of Soviet Loan 

I 

I 
I 
I 
I 

I 
I 

U.S.A.-contd. 

Order received by S.TC. for tobacco 
from USSR (V-22-7-77). l~. 

Purchase of Aircraft from Russia 
(V-27-7-77), US-2B. 

Russian Base in Indian Ocean. (Ill-
23-6-77), 168-69. 

Small Tractors (V-20-7-77). 48. 
Unserviceable Russian 

(VI-3-8-77), 141. 
Aircraft 

Visit of Deputy Foreign Minister ot 
U.S.S.R. (IIl-28-6-77),79-8O. 

Visit of Foreign Minister of U.S.S.R. 
to India (II-16-6-77), 133. 

Visit of Soviet Team to India (VI-
5-8-77), 156-59. 

UDAIPUR: 
Employees and Officers in Hindustan 

Zinc Ltd, Udaipur (IV-14-7-77), 
159~4. 

UGANDA: 
Settlement of Claims of Indians 

evicted from Uganda (VI-4-8-
77),20-24. 

UMROI AIRPIRT (SHILLONG) 
(VI-5-8-77), 124-25. 

UNACCOUNTED MONEY: 
Sun-end.ering of Unaccounted 

Money ,md other Asset!'. by 
Smugglers (III-24-6-77), 121'-22. 

UNAUTHORISED COLONIES: 
See "HOUSING". 

UNDERGROUND WATER. RESOUR-
CES: 
Exploration for Tube Well. and 

Filter Points !III-27-6-77>, 1:l2. 
UNEMPLOYMENT: 

7-Point Programme for unemploy-
ment problem (III-27-6-77), 186-
87. 

Educated and uneducated unem-
ployed in India (II-16-6-77), 75. 

Effect of use of Agricultural 
Machinel"Y' on Rural unemploy-
ment (V-IS-7-77), J 87. 

Employment fOT" unemployed (II1-
(IV-I5-7-77), 46-47. _____ . __ 23_-_8-_77....;>...:..,_98-_ .~~_. _____ _ 
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UNEMPLOYMENT-ContJ. 

Employment opportunity to Nurses 
(V-28-7-77), 51. 

Employment Policv of Engineers 
India Limit.ed (VJ-2-8-77), 59. 

Employment to Depenr1ents of 
Retiring Government Erllployef's 
(III-29-6-77), 140-41. 

Employment to Half-a Million Edu-
cated Unemployed (V-21-7-77), 
151-52.. 

Employment to persons after train-
ing in Railway Workshop, Blk&-
ner (VI-2-8-77), 141-42. 

!'.I.C.C.1. Plan to solve unemploY-
ment problem (II-16-6-77), 200. 

Implement.ation of Bhagwati Com-
mittee Report on Unemployment 
(Il-16-6-77), 32. 

Job to a Member in Each Family 
(V-28-7-77), 45. 

Jobs to Teclmical Trainees t ,.-
28-7-77), 100-01. 

Loan by Nationalised Banks, under 
seU-employment Scheme (VI-
15-7-77), 84-85. 

Problem of Unemployed Labour of 
Sick Industries (IV-14-7-77), 610. 

Problem of unt:mploye1 Medical 
Graduates (V-28-7-77), 100. 

Reduction of Working Hours to re-
move Unemployment (III--23-6-
77), 67. 

Scheme of Iss'.ling Licenceg to Un-
employed Youthi (V-27-7-77), 
60. 

Scheme to remove Unemployment 
(1I-22-6-77), 153-54. 

Solution of Unemployment Prob-
lem (II-16-6-77), 200. 

Talks between Industry and Gov-
ernment on Unemployment Prob-
lem (IV-3-3-77), 13-18. 

Unemployed Scheduled Castes and 
Scheduled Tribes (V-28-'1-77), 
'57-60. 

Unemployed Technicians and Gra-
duates (IV-14-'1-77), 82-86. -----.---- -. 

UNEMPLOYMENT-Contd. 
Unemployment Allowance (lII-30-

6-77), 92-93. 

UnellliPloyment due to closures and 
Lay-off (llI-23-6-77), 135-36. 

Unemployment in the countJy 
(IV-13-7-77), 153-54. 

Unemployment problem in Bihar 
(III---23-6-77), 163-64. 

Urban and Rural Unemployment 
(II---1S-6-'17), 188. 

White Paper 011 Unemployment. 
(IV-6-7-77), 139. 

Debates 
Unemployment Problem (M) (V---

27-7-77), 283-388, (V-28-7-77), 
215. 

UNION LIST: 
Indusion Of production and distri-

bution Of wine in the Union Ust 
(II-20-6-77), 104-{)6. 

UNION PUBLIC SERVIC~ COM-
MISSION: 

Medium in UPSC Examination 
(V-20-7-77), 109·]0. 

Posting of Doctors selected ty 
UPSC (VI-4·8-77), 130-33. 

Selection for the post of Assistant 
Station Director through UPSC 
(IV-13-7-77), 101-02; (VI-3-8-
77), 63. 

Selection of Candidates by UPSC 
(II-22-6-'17), 77-7S. 

UNION TERRITORIES: 
Increase in Crime in Union Terri-

tories (II-15-6-77), 8-12. 

Lawyers represenijng Central Gov-
ernment and Union Territories in 
Ccwrt. (III-28-6-77), 144-45. 

Murder in Union Territories (V-
20-7-77), 72. 

Pro.gress of Electrification in States 
and Union Territories (I1--15-6-
77), 51-54. 

UNmRlGATED LAND ~VI-1-a-77). 
216-20. 
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UNIT TE.UST OF INDIA: 

Demand of units issued by Uni1 
Trust of India (IV-15-7-77), 69-
70. 

UNIVERSITY (IES) -Contd. 
New Central Universitie.; (V-lS-

7-77)', 101. 
New subjects introduced in Rewa i 

UNTOUCHABILITY; University (V-IB-7-77), Gl-62. 
North East Hills University Cam-

Removal of untouchability (V-20- pus (V-25·7-77), HJO-l3l. 
7-77), 156-57. 

Open University «VI-l-B-77), 
UNIVERSlTY(IES): 61-62. 

Appointments of Political Persona- Opening of New Universities (11-
lities in Jawaharlal Nehru Uni- 20-6-77), 123. 
versity (V-25-7-77), 20'3. Preference to candidates belonging 

Banning of Students Unions in to Scheduled Castes in recruit-
Universities (11-13-6-77), 00. ment of teaching staff in Univer-

Complaints against Vicl'-Chancellor sitieslColleges (11-20-6-77), 194-
of Udaipur Agrkulture Univer- 96. 
sity (n-13-6-'f';'), 52-54. Priorities and National Projects for 

Complaints ag-clinst Vice-Chancel- Agricultural Universities. (V-
lors of Universities (II-20-6-7':), 18-7-77), 67-6B. 
207. Qualification f<'r Teaching in Uni-' 

Confidential Report;; of Vice-Chall- versity and UGC Grades for Lec-
cellors of Universities (11-13-6- turers, Readers and Professors 
77), 54. (V-lB-7-77), 216-18. 

Criteria regan.ling grants to Univel'- Ramhara Committee on Agricul-
sities (V-25-7-77), 57. ture Universities (V-2~7-77).' 

Delhi University Examination Re. 223. 
aults in Newsplipcrs (lV-ll-'i- RationalisatiOn of Grants to Uni-
77), 69. versnies (11-20-6-77), 112. 

Engineering College and Univerai- Re-Employment of Univera1ty 
ties (IV-1l-7-7'1) , 86. Teachers after age of Superan-

Excesses in Centrol UniverSities nuation. (V-1-8-77), 116-17. 
(n-20-ft-77), 1'15. Regional Language as Medium of 

Grants to Universities in M.P. (V- Instruction in Universities (V-
25-7-77), 52-53. 25-7-77), 1-13. 

Guidelines ·rvr appointment of Pro- Relaxation of Research Experience 1 

fessor of eminence in "'arious for University Teachers (111-27-
Universities lIt-20-6-77), 97-9B. 6-77), 1-5. 

Hostel AccommodatiOll in Aligarh Reorganiaation of Central Univer-
Muslim University (V-2~7-77), sities (V-l-B-77), 69-60. 
165. Setting up of Employment oriented 

Houses for Staff of Aligarh MusHm University in Mldnapur (11-20-
University (V-25-7-77), 61-62. 6-7'7>, 9B 

Setting up of University in Goa 
IdenticaJ. Pay Scales of Employees (V-IB-7-77), 185-86. 

of Universities (lV-1l-7-77), 144. Settina up Vidyasalar Univerlity 
Memorandum from Students and at Mldnapur-(V--25-'i-77). 

Employees I>f Jawailarlal Nehru 27B-79. 
University (V-25.7-77), 207. Taking over of Patna University 

en-lS-6-77), 230. 
Minimum quaHflCation for recruit· Teacher and Students of Universities 

ment of College/University 'l't'a- arrested during Emergency (IV-
__ c_M_r_s_<V_.l_8_-_7 -_7_':'):...:,....:2=-1.:.8 • ..:1::.:.9.~ __ ~ __ 6-7-?7), 51. 
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UNIVERSITY (IES)-Contd. 
Trade Union Rights to Employees 

of Universities (IV-11-7-77), 
145. 

Uniform Service conditions of Uni-
versities Employees (IV-l1-7-77) 
49. ' 

Violation of University admission 
rule by certain colleges O!f Delhi 
(VI-I-8-77), 270-71. 

UNIVERSITY GRANTS COM-
MISSION: 
Contribution towards enforcement 

of UGC pay scales in U.P. (VI-
1-8-77), 117-18. 

Employees belonging to Scheduled 
Castes working in U.G.C.; (V-
25-7-77), 278. 

Hindi Cell in University Grants 
Commission (II-20-6-77), 69-70. 

Project under Book writing scheme 
(VI-I-8-77), 127. 

Reorganisation of U. G . C . (11-13-
6-77), 221. 

Research Scholar founded by U.G.C. 
(V-25-7-77), 162-63. 

Teaching assignment to wife of 
UGC Chairman (VI-I-8-77) 231-
32. ' 

U . G. C . Grant for Furniture and 
Building Expansion to Private 
ilqn9~pd Colle!te. (IV-n-'1-'17) 

62 .. 

Use of Hindi in University Grants 
Commission (II-20-6-77). 69. 

Annual Report of University Grants 
Commission for 1975-76(J4) (V-
21-'1-77), 201-90. 

Report of University Grants Com-
mission for 1975-76 (M) (V-20-
7-77), 245-89, 316-44. 

URANIUM: 
Enriching Uranium throulh Chemi-

cal Ex Process (III-29-6-77), 43. 

Preparation of Uranium from Radio-
active raw materials found in Sea 
beach of Kerala (V-27-7-77) 
219-20. ' 

URANIUM-Contd. 
Supply of Uranium by Canada for 

Atomic Energy (111-29-6-77), 93. 
Supply of Uranium by USA for 

Tarapur Atomic Power Station 
(111-29-6-77), (IV-13-7-77),29--
40. 

URANIUM CORPORATION OF 
INDIA: ~ 

Expenditure incurred on Uranium 
Corporation of India Ltd. (V-20-
7-77), 199-200. 

URBAN AREAS: 
Sugar on Ration Cards in Urban 

and Rural Areas (V-lB-7-77), 
107-08. 

Plan for Urban Development in 
Delhi (11-13-6-77), 116-17. 

Supply of Coal Based Domestic Fuel 
to Urban Area (V-27-7-77), 196. 

URBAN CEILING ACT (IB). (V-
18-7-77), 63-64. 

Acquisition of land under Urban 
Land Ceiling Act 01-20-6-77). 
53. 

Implementation 
( Ceiling and 
(11-13-6-77) , 
20-6-'17). 162-63. 

of Urban Land 
Regulation) Act 
141>-47; <n-

Proposed amendment to Uman Land 
Ceiling Act (II-13-6-77), 152. 

Provisions of the Urban Land Ceil-
ing Act (V-25-7-77), 33-34 .. 

URBAN PROPERlY(S): 
Directive to State Governments 

relating to transfer of vacant land 
Urban Property (W-27-6-77) 
169-70. ' 

URBANISATION: 
Problem of growing urbaniS'lltion 

(ll--20-i-77), 125-26. 
URDU: 

Arrangement for teaching Urdu t .. 
primary schools (m-27-6-77} 
102-03. 

Disturbances in transmission of Urdu 
programme (V-20-7-77), 167-68. 

Recognition of Urdu as second lan-
guage in States (In-29-6-77) 
122-23. ' 
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URDU-Contd. 

Urdu as medium of Instructions in 
Colleges (V-25-7-77), 226-27. 

\ 
Urdu as second language (IU-29-6-

77), 83-84. 

UREA: 

Production of Urea, (II-14-6-77), 
158. 

UTTAR PRADESH; 

Alleged attack on officers of Pro-
vident Fund Commissioner, U.P. 
-(III-30-6-77), 64-65. 

Allocation of 'CAN' Fertiliser to 
Uttar Pradesh (V-25-7-77), 245-
46. 

Allotment of Indane Gas Agencies 
in U.P. (V-19-7-77), 66-67. 

Arbitration Award for Dismissed 
Employees of Hindalco Ranukoot, 
U.P. (V-28-7-77), 189-40. 

Assistant Income Tax Commissioner 
belonging to U.P. (VI-5-8-77), 
198. 

Automatic Telephone Exchange at 
Sitamarhi, Uttar Pradesh (VI-4-
8..77), 231-32. 

B. P. Patel Commission for 
Development of four districts of 
Eastern U.P. (V-20-7-77>, 9S-
97. 

Bangladesh Refugees in U.P. (VI-
4-8-77), 140-41. 

Building of Bus Bodies for U. P • 
state Roadways Transport Cor-
poration by Maruti Limited (I1-
15-6-77). 88-89. 

Central Aid for Tube-Wen. in U.P. 
(V-~7-77), 186. 

Class IV P. & T. employee. of U.P. 
Circle (V-21-7-77), 131-32. 

Closure of road from Bahraich to 
Luclmow durlng rainy HUOn. 
<I1-15-8-'7'7>. 62-83'-

Complaints agaJDat the former 
Chief Mlnistet of U.P. (fi-22-8-
'17), 85. 

UTTAR PRADESH-Contd. 

Construction of Dam on the Yamuna 
River at Pachnada in Jalaun, 
U.P. (V-18-7-77), 73. 

Contribution towards enforcement 
of Medicine, U.P. (VI·- 4-8-77). 
1-8-77), 117-18. 

Corporation for Ayurvedic system 
of Medicine, U.P. (VI-4-8_77), 
254-55. 

Cultivating and Developini of Ayu-
rvedic Plants and herbs in hillY 
region of Garhwal, U.P. (V-
28-7-77), 111. 

Demands of Uttar Pradesh Malaria 
Karamchari Sangh (VI-4-8-71), 
118-22. 

Direct Dialling System in U . P . 
(IV-14-7-77), 69. 

Electrification of Hill Villages in 
U.P. (IV-3-8-77), 97-98. 

Expenditure on Centrally Assisted 
Schemes for Irrigation in Eastern 
U.P. (V-25--7-77), 232. 

Geographical boundaries of Uttar 
Pradesh (VI-3-S-77), 140. 

Gr&nta and Loans to Small and 
Marginal Farmers in U.P. (V-
25-7-77), 242-43. 

Industrialisation of Backward Areas 
of Eastern U.P. (III-29-6-77), 
IH-91 

Irrigation Facilities in Fatehpur and 
Banda Districts. U.P. (m-4-7-
77), 103-04. 

Irrigation facilities in Mirzapur 
District (U.P.) (II-13-6-77), 127-
28. 

Loans to Small Farmers through 
Land Development Bank in U.P. 
(V-25-7-77), 124. 

Number of Bogus Sterilisation casel 
in U.P. (11-16-6-77), 97. 

Officers of U.P. Government on 
Deputation to Indian Telephone 
Industries (VI-4-8-77), 229-30. 

Pakistan CitizenshiP for some per .. 
sons of U.P. (IV-IG-7-'1'1). 218-
1'1. 

Pitiable Conditions of tJ.P. 
Weavers (VI-5-8-'1'I) , 1'18-". 



U.P.-Contd. 
Post offices in U.P. (IIl-23-6-77), 

150-51. 
Power Shortage in U.P. <0-15-6-

77), 33-34. 
Preliminary Survey in respect of 

Certain Schemes conducted by 
U.P. Government (V-25-7-77), 
232-34. 

Progress made in regard to Rajghat 
Dam. (V -1··8-77), 118-14. 

Public C.t'l Offices in U.P. (IV-
14-7-77), 145--47. 

Raids by Income-tax Department in 
U.P. <IV-8-7-77), 98-99. 

Reconstitution of Telephone Ad-
visory C(Jmmittee of U.P. (V-
21-7-77). 85-86. 

Reservation in services (III-29-6-
77), 98-99. 

Setting up Corporation for pro-
duction of indigenous system of 
medicines at Ranikhet. U.P. (V-
21-7-77). 60-51. 

Setting up of a Bench of Allahabad 
High Court in Western Districts 
of Uttar Pradesh (V-26-'1-77) , 
88-89. 

Setting up of Industries in U.P. 
(V-20-7-77). 217. 

Shortage of Cement in U.P. (n-
22-6-77), 98-99. 

Supply of rakes of Coal in March 
in U.P. (II-21-6-77), 106-07. 

Take over of Sugar Mills in U.P. 
(111-27-6-77), 73. 

Telegraph offices in U.P. (m--23-
6-77), 154-55. 

Transport in Uttar Pradesh Clli-
29-6-77). 149. 

Uugradation of Branch Post Offices 
In U.P. (IV-7-7-77), 88. 

Wages to Workers of Sugar Mills 
of Eastern U.P. (V-25-7-77), 80 

V.I.P. (S): 

V.I.P. having their own houses In 
Delhi using Government Acco-
mmodation (III-2'1-8-77). 180. 
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V.I.P. (S)-Contd. 
VIP land Grab case in Delhi. (V-

18-7-77), 1-4. 
Withdrawal of VIP Privileges (IV-

5-7-77), 75. 
V AISALI DISTRICT (BIHAR): 

Spreading of Kalaazar in Valahall 
district of Bihar (Under rule 8'17) 
(VI-29-7-77), 294-96. 

V AISHYA. SHRI MULDAS BHUDA-
DAS: 

Obituary Reference (VI--4-8-77), 
1-2. 

VALUER(S): 
Representation from the Valuers of 

the Bombay Port Trust (!V-
13-7-77), 214. 

VANASPATI: 
Claims filed by Vanaspati Units 

with State Trading COJ.'l)OratloD 
«I1i--15-7-77), 125-26. 

Colouring of Vanaspa'li Ghee (VI-
5-8-77), 53-54. 

Decline in the prices of Vanaspatl 
Ghee and other essential commo-
dities after assurance by Traders 
(IV-8-'1-'17), 55-56. 

Elimination of Middlemen In 
Vanaspati Industry (IV-15-7-77), 
42--48. 

Licences given to 
during 1976-77 
187. 

Vanaspati units 
(IV-15-7-77) , 

Return of Imported Edible on by 
Vanaspati Factories (11-17-6-'17), 
43. 

Rise in the price of Vanaspati Ghee 
(IV-B-7-77), 39-41. 

Shortage of Vanaspatl (VI-29-'. 
77), 111-12. 

VANDE MATRAM:: 
Observance of Centenary year of 

'Vande Matram' (Under rule 377) 
(VI-6-8-77). 17. 

VARANASI: 
Dlicit anns factories in Varanali 

(V-20-7-77), 166. 
Introduction of New Trains (III-

28-6-77). 1.8-47. 
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V ARANAS!: Contd. 
Sugarcane Arrears Outstanding 

against Aural Cooperative Sugar 
Mill, Varanasi (IV-1l-7-77, 98. 

\ 
VARKALA STATION: 

Provision for a stop to Madru-
Trivandrum Mail at Varkala 
(W-Z8-6-77). 97-98. 

VARIABLE ENERGY CYCLOTRON: 
Commissioning of Variable Energy 

Cyclotron (V-27-7-77), 180-81. 

VASECTOMY: 

Recanalisation in cases of unsuccess-
ful Vasectomy operation <fi-
16-6-77), 104. 

V.tiGETABLES: 

Ban on export of vegetables and 
meat to Gulf Countries (11-17-
6-77), 198-99. 

Export of Eatables (11-17-6-77), 
179-80. 

Rise in the prices of vegetables (11-
17-6-77), 193··94. 

VEGETABLE OILS: 

Requirements of vegetable oils and 
Mustard Oil (V-22-'1-'17). 114-
15. 

Survey regarding the Total n.nand 
of Vegetable Oil (m-24-6-77), 
63-64. 

VEHICLE FACTORY, JABALPUR: 
Memorandum from the Trade Union 

of vehicle factory, Jabalpur (VI-
3 .. 8-77), 122-23. 

VERGHESE, B.G.: 

Verdict of Press Council in B.G. 
Verghese Case (IV-13-7-7'1), 199. 

VERMA, SHRJ SHAMJI KRISHNA: 
Memorial to Freedom Fighter Shri 

Shamji Krishna Verma (VI-l-8-
7'1), 127-28. 

VETERINARY TREATMENT: 
Re. Treatment being given to Sun-

derkali, a ailek elephant (IU-
1-7-77), 232-31. 

VICE-CHANCELLOR(S) : 
Alleged corruption charges against 

vice-Chancellor, B.H.U. (II-20-
6-77), 103-0'. 

Amount spent on AlCC Delegates 
by Vice-Chancellor of Punjab 
University (lII-27-6-77), 140-41. 

Complaints against Vice-Chancellors 
of Universities (ll-20-6-77), 207. 

VICE-PRESIDENT: 

Alleged Burning of Effigy of the 
Vice-President Acting as Presi-
dent in Supreme Court Premises 
(II-15-6-77), 199. 

"VICTORY OF INDIRA". 

Publication 'Victory of Indira' by 
Amrita Bazar Patrika Group 
(IV-13-7-77), 215. 

VIDARBHA: 

Small scale units in Vidarbha Re-
gion (IV-13-7-77), 127. 

VIETNAM: 

Assistance for Industrial Develop-
ment and Economic Reconstruc-
tion of Vietnam (V-28-7-71), 61_ 
61. 

Technical Aid to Vietnam (V-28-7-
77), 167-68. 

VIGILANCE CASES: 
Disposal of Vigilance Cases in In-

come Tax Department (IV-8-7-
77), 85-86. 

VIGILANCE COMMITTEE: 

Proposal to constitute a Vigilance 
Committee <IIl-29-6-77) , 144. 

VIJAYA BANK: 

Working of Vijaya Bank (H.A.H. 
Dis. (V-28-7-77), 298-310. 

VIJAYANAGAR STEEL PLANT: 

Vijayanagar Steel Plant in Kama. 
taka (llI-23-6-77), 70. 
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VliKRAM SARABHAI SPACE 
CENTRE: 
Demands of Employees of Vikram 

Sarabhai Space Centre (II-22-6-
77), 55. 

Expansion in Vikram Sarabhai Space 
Centre during 1977-78 (II-22-6-
77), 101. 

Shifting of Some Units of Vikram 
Sarabhai Space Centre from 
Thamba (Ifl-29-6-77), 102. 

VIKRAMSHILA UNIVERSITY: 
Excavation of the Ruins of Vik-

rams hila University (II-20-6-77), 
117. 

VILLAGE(S) : 
Construction of ro~ in villages 

(V-27-7-77), 77-78. 
Construction of Rural Roads (VI-

3-B-77), 167. 
Development of Villages (111-27-

6-77), 201-02. 
Electrification of Villages (IV-13-

7-77), 176-77. 
Handpump in villages (Ill-27-6-

77), 182-83. 
Improved technology to villagers 

(V-20-7-77), 15--59. 
Incentives to Doctors serving in 

villages (Ill-23-6-77), 93. 
Mobile Health Care Unit for Villages 

(V-21-7-77), 86-87. 

Opening of Ayurvedic Hospital in 
villages (V-21-7-77), 139-40. 

Opening Ilf Post Offices in Vi11ai.es 
(V-2B-7-77), 49-50. 

Post Offices in Rural Areas (V-21-
7-77), 158. 

Post Offices in the Country (IV-
14-7-77), 39. 

Postal Facilities to villages of Tamil I 

Nadu (VI-4-8-77), 234. 

Provision for Drinking Water in 
villages (II-20-6-77), 118. 

VIOLENCE:-
Violence in Dimapur, Nagaland 

(m-29-6-77), 30-31. 

VIOLANCE-Contd. 
Debate. 

Recent incidents of violence and 
atrocities in Jammu and Kashmir 
(ST) (ll-15-6-77), 224-26. 

'VIR ARJUN': 
Reinstatement of retrenched em-

ployees of 'Vir Arjun' (Matter 
under 377) (V-26.7-77), 218_19. 

VISAKHAPATNAM: 
Aluminium. Project at Visakhapat-

nam (VI-4-8-77) 129. 
Complaints against Customs o1ftcials. 

at Visakhapatnam (V-22-7-77). 
160-61. 

Declaring of Visakhapatnam. as B-2 
City (VI-29-7-77), 127-28. 

Diseases due to Pollution in 
Visakhapatnam (V-21-7-77), 3,2. 

Expansion of Hindustan Shipyard 
at Visakhapatnam (IV-13-7-77), 
101. 

Expansion of Refineries at Visakha-
patnam (11-14-6-77), 69. 

Port and Dock Workers in Visakha-
patnam Port (IV-13-7-77), 166. 

VlSAKHAPATNAM STEEL PLANT" 
(III-23-6-77), 2-6. 

VISCOSE YARN: 
Augmentation of the Output of Vis-

cose Yarn (II1-M-6-77), 74-'111. 
Distribution of Viscose Filament 

Yarn (IV-I5-7-77), 46. 

Malpractices in the Distribution of 
Viscose Filament Yam (111-1-7-
77), 98. 

VISITS ABROAD: 
ColDltries visited by the Minister of 

Law, Justice and Company Mairs. 
(IV-5-7-77), 106-07. 

Countries visited by Shri Mohd. 
Yunus (m-23-6-77), 141-42. 

Foreign tours by Shrimati Indira 
Gandhi and her family members 
(Vl-4-8-77), 162-63. 

Foreign Tours of Ministers (IV-
15-7-77), 112. 

Tour undertaken by former Health, 
Secretary (VI-4-6-77), 24().....44. 
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VISITS ABROAD-Contd. 
Visit of former Minister of Informa-

tion and Broadcasting to foreign 
countries (IV-13-7-77), 91-92. 

\ 
Visit of Indian Delegations to Seol 

(IV-15-7-77), 182-83. 
Visits to Foreign Countries by 

Judges of Supreme Court (V-
19-7-77), 66. 

External Affairs Minister's Visit to 
Nepal (V-28-7-77), 63. 

VlSWA ,YUV AK KENDRA, NEW 
DELHI: 

Take over of Viswa Yuvak Kendra. 
New Delhi (ill-29-6-77), 159-60. 

-VISlrVAYATAN YOGASHRAM: 

Accounts of Vishwayatan Yogashram 
and Central Institute of Yoga, 
New Delhi (II-IS-6-77). 8-17. 

Alleged Com,plaints again.crt misuse 
of Funds of Vishwayatan Yoga 
Ashram, New Delhi (11-16_6_ 
77), 69. 

'Payment of Income Tax and Wealth 
Tax by Director of Vishwayatan 
Yogas'hram (11-17-6-77), 89-90. 

Vishwayatan Yogashram in New 
Delhi (ll-13-6-77), 74-76. 

"VISWAYATTAN N1WASAM'; 
Government Officers who were 

Members of Viswayattan 
l\'liwasam (IV-B-7-77), 139. 

VOCATIONAL TRAINING: 
New oentres for vocational training 

(V-21-7-77), 96-98. 
Vocational Trainin, Institutes for 

women in Rural Areas (V-28-
7-77), 176-77. 

Vocational Training Scheme (VI-
4-8-77), 58-59. 

Women given Vocational 'I'raining 
during 1975-76 (V-28-7~77), 103. 

VOLUNTARY D~URES 
SCHEME (11-17-6-77). 190-91. 

Disclosures by Chairman of Statu-
tory Boc:liea in Karnataka (V-24-
7.77), '15-76. 

VOLUNTARY DISCLOSURESSCHE-
ME-Contd. 
Disclosures by Chief Miniater and 

other Ministers of Karnataka 
under voluntary disclosure scheme 
(IV-S-7-77), 100-01. 

Disclosures Under Voluntary Dis-
closures Scheme (IV-8-7-77), 
132-33; (V-Z2-7-77), 194-95. 

Voluntary Disclosures by Ministers 
of Central and State Governments 
(V-22-7-77), 203-04. 

VOLUNTARY ORGANISATION: 
Opening of Hospitals by Volunt&r1 

OrganisatiOns (VI--4-8-77), 145-
46. 

VOTER(S) : 
Disparity in the number of voters in 

various Lok Sa:bha and Assembly 
Constituencies (IV-5-7-77), 15-
31. 

Identity Cards for voters (Ill-28-
6-77), 83-84. 

identification of voters during Elec-
tions (VI-2-8-77), 169-70. 

Practice of obtaining s!:gnatures or 
Thumb Impression of vaters in 
Elections (IV-5-7-77), 47. 

Propt)sa1 to reduce voting age (ll-
14-6-77), 60. 

W 

WAGE(S): 
Bipartite Wage Negotiatin, Com-

mittee for Tranaport Workera 
(IV-13-7-77), 85. 

Evolution of National Minimum 
Wages (m-23-6-77), 135. 

Implementation of Equal Wage for 
Equal Work to Women and Men 
(IV-7-7-77), 121-22-

Minimum Wages for workers (V-
28-7-77), 101. 

National Wage Policy (ll-16-6-77), 
219. 

Non-payment of minimum wages to 
loaders at Maruddih Garhara 
Yards (VI-2-8-77), 133-34. 

Non-Payment of Wages to Bidl 
Worker. in Nalanda District, 
Bihar (V-28-7-77), 185-86. 



WAGE (S)-Contd. 
Payment Of the dues of the workers 

of Sick units in Textile Industl7 
(V-22-7-77), 77-78. 

Payment of Wages to Bidi Workers 
in Time (IV-14-7-77). 141. 

Payment of wages to Parcel Ex-
Porters at Allahabad (VI-2-B-
77), 75-76. 

Payment of Wages to Rural 
Labourers (V-21-7-77), 30-31. 

Payment of Wages to Workers by 
C.M.I. Ltd. (V-2S-7-77), 178-79. 

Policy on wages, prices and income 
(In-a0-6-77), 75. 

Price Index and Real Wage (IV-
14-7-77), SO-Sl. 

Recognition of Bonus as Deferred 
wage (IV-14-7-77), 113-14. 

Representation from Federation at 
Medical Representatives Associa-
tion of India fOr Removal of 
Wage Ceiling (IV-l4-7-77), 93-
94. 

Revision of Mjnimum Wages (V-
28-7-77), 91-92. 

Talks with Port and Dock workers 
fOr increase in wages (V-20-7-
77), 116-17. 

Wage Productivity Structure (lV-
14-7-77). 39-40. 

Wages to workers Qf Bolani Iron 
Ore Mines (IV-14-7-77), 150-51. 

Wages to Workers of Sugar Mills of 
Eastern U.P. (V-25-7-77), SO. 

WAGE BOARD: 

Wage Board or Manganese Mine 
workers (IV-14-7-77), 73-74. 

WAGE REVISION COMMITrEE: 
Reaction of Port and Dock workers 

and recommendations of the wage 
revision commi~ (V-20-7-77), 
117. 

Wage committee for Employees of 
Refractory Industry - (VI-4-S-77), 
144. 

Wage Revision Committee for Port 
and Dock Workers (m-29.6-77), 
129-30. 

WAKF LAND: 
Compensation for Wakr land m.. 

Delhi (11-13-6-77), 79. 

W AKF PROPERTIES: 

Cases and ApPeals about Wakf Pro-
perties in Bhatinda District (Pun-
Jab}-(V-25·7-77), 117-18. 

WAR WIDOWS: 
Rehabilitation of War Widows in, 

Himachal Pradesh (VI-3-8-77). 
53-34. 

WARLAN! LANGUlAGE: 
Inclusion of Warlani language in 

8th Schedule of Constitution (V-
20-7-77), 119-20. 

WARSHIPS: 
Building of Warahips (II-22-6-

77), 164-65. 

WATCH(ES): 
Introduction of watch making trade-

in I.T.Is., Delhi (V-21-7-77), 46. 
Manufacture of Electronic Watches 

(IV-13-7-77), 55. 

~ Price of wrist watches (V-20-7-
77), 170. 

Production and Demand of H.M.T. 
Watches-(V-27-7-77), 104-06. 

WATER: 
Acute Water Problem in Rural 

Areas in Asansol and Durgapur 
Su:b-Division (II-20-S-77), 70. 

Pakistan Sharing Water from in-
dian Rivers (V-18-7-77), 201-02. 

Pollution of Water in Yamuna 
River (In-4-7-77). 104-0S. 

Scarcity of Water in Tamil Nadu-
<II-13-6-77), 29-30. 

Scarcity of Water in Tamil Nadu 
(V-25-7-77), lS3-84. 

Scheme or equal availability and 
equal USe of water resources (V--
18-7-77), 202-3. 

Settlement of Inter-State Water 
Dispute (V-25-7-77), lS4-85. 

Soil and Wat~r Management in. 
Ayacut Kerala (11-13-6-77), 203-

04). ' 
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WATER-Contd. 

SUB.TZCT INDBX 

Supply of wattr in Ambala Canton-
ment-(V-2'1-7-77), 188-B9. 

Supply of Water Purityinc Ohemi-
cals by Maruti Chemicals (n-l'-
&-77>,38-39. 

Water for Irrigation purpose for 
Gharh Area (V-25-7-77). 166-
67. 

Water Rates charged by DDA in 
Rajauri Garden, D.D.A. Colonies-
(V-25-7-'1'1), 126-27. 

Water shortage in Assansol Coal-
fteld area (0-15-6-77), 202. 

Debate. 
Rise hl water level of rivers in the 

country causing damag~ to corps, 
life and property (Under rule 
377), (VI-l-8-77), 28'1-a9. 

WATER COUNCIL: 
Constitution of Water Council (U-

13-6-77), 97-98. 
WATER MELON: 

New variety Of water melon and 
Musk Melon (m-2'1.06-77), 121. 

WATER PUMP(S): 
Use of pump designed by Dr. Saluja 

for drainina out water (VI-4-8-
77), 91-92. 

WATER TRANSPORT WORKERS 
FEDERATION: 
Representation from Water Trans-

port Workers Federation of India 
(1II-30-6-77), 83. 

WATERWAYS: 
Plan for more effective use of 

Railways, Waterways and Road-
ways (VI-3-8-77), ~24. 

'WEAKER SECTIONS: 
Credit Facilities by Nationalised 

Banks to Weaker sections CU-l'1-
6-77), 109-10. 

States and Sections in the society 
which come under weaker sections 
in the fteld of cooperation (IV-
18-7-77), 228-230. 

Steps to check exploitation of 
weaker sections (IV-13-'1-77), 151-

152. ---_.-._---_. 

WEAKER SECTIONS-Co~cL 
8u.baidy to State. for Weker SectioM 

(m-29-6-77), 109-10. 

WEALTH TAX: 
Arrears of Wealth Tax in Orissa 

(V-22-7-77), 87. 
Evasion Of Income-tax and Wealth-

tax (VI-29-7-77), 213-15. 
Payment of Wealth Tax by Cent-

;tal:. C'abil.net iMinJIsters (VJ....-5-B-
77), 166-67. 

Procedure for evaluation of pro-
perties for assessment of Wealth 
Tax (m-24-6-77), 168. 

WEALTH TAX ACT: 
Bringing of 'Agricultural land. with-

in purview of Wealth Tax Act 
(Ill-I-7-77), 85. 

WEAVER(S): 
Exploitation of poor weavers by 

Cooperative Societies (VI-5-8-
77), 114-15. 

Pitiable Conditions of U.P. 
Weavers (VI-5-8-77), 198-99. 

WEED CONTROL: 
ContrOl of Weeds (IV-I-8-77). 200. 

WELDING ELECTRODES: 
Export of welding electrodes! 

Equipments (IV-15-7-77). 56-57. 

WELFARE CESS: 
Collection of Cess for Welfare of 

Bidi Workers (IV-I4-7-77), 91-92-

WEST BENGAL: 
AWro-Industry (III-27-8-77), 184-

85. 
Alok Udyog Vanaspati and Plywood 

Ltd. Budge, West Bengal (V-
20-7-77), 209. 

Assistance for Industrial Housing 
EBtates in West Bengal (VI-I-8-

77), 79. 
Bird and Company Limited and its 

Allied Units in West Bengal 
(IV-5-7-77), 139~40. 

BuciPt for hill areas of West 
Bengal (IV-6-7-'17), 148. 
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WEST, BENGAL-Contd. 
Central Aid for minor Irrigation in 

West Bengal (IV-1l-7-77), 161. 
6t Central aid to West Bengal for 

agriculture Irrigation Flood cont-
ral etc. (vi-1-S-77), 207-208. 

Coal Belt in Bankura District of 
West Bengal (V-27-7-77), 65. 

Conspiracy to Rig Elections in West 
Bengal (IV-12-7-77), 161-62. 
Cottage Industries in West Bengal 
(Ill-I-7-77), 136-37. 

Decline in Engineering Exports from 
West Bengal (VI-29-7-77), 256. 

Demands of the Employees of G.I. 
Press, Santragachi (West Bengal) 
(UI-27-6-77), 198. 

Development projects for North 
• Bengal (IV-3-7-77), 115-1S. 

East Pakistan refugees awaiting re-
habilitation in camps outside West 
Bengal (11-26-6-77), 213-14. 

.. Electronics Industries in West 
Bengal (IV-13-7-77), 184. 

Excavations in West Bengal (V-
18-7-77), 57. 

Extra-Departmental Post Offices in 
West Bengal (V-21-7-77), 00-91. 

Family Burnt Alive in Patharbandi 
Village, Bankura District, West 
Bengal (IV--6-7-77), 110. 

~ FlOOd in Dinajur District of West 
Bengal (III-4-7-77», 125-26. 

Gramin Banks in West Bengal 
(VI-29-7-77), 131-32. 

Grievances of Ashrafabad Camp 
Colony, West Bengal (III-27-6-
77), 186. 

Lift irrig,ation project for South 24 
Parganas (III-27-6_77), 197-98. 

Lock out by Jute Mills in West 
Bengal (VI--4-8-77), 248-49. 

North Brook Jute Mills, Hooghly 
• (West Bengal) (III--24-6-77), 752. 

Oil Exploration at Diamond Harbour 
in West Bengal (V-19-7-77), 
82-83. 

WEST BENGAL-Contd. 
Payment of Royalty by B.C.C.L. 

to West Bengal (V-27-7-77), 
185. 

Production of Jute in West Bengal 
(VI-29-7-77), 133-34. 

Proposal to set up a Drug Unit in 
West Beng,al by IPDL (IV-12-
7-77), 155. 

Recognition to RFF staff Associa-
tion, West Bengal (llI-23-6-77), 
133-34. 

Refractory Producing Units of Bum 
Standard Co. in West Bengal (V-
27-7-77),38-39. 

Re-opening of Jute Mills in West 
Bengal (III-24-6-77), 164. 

Retrenchment of workers in Jute 
industry in West Bengal (V-22-
7-77) , 123. 

Setting up of E.S.I. 
Jagdalpur W.B. 
114-15. 

Hospital at 
(V-28-7-77), 

Setting up of Nuclear Power Plant 
in West Bengal (IV-13-7-77). 
53-54. 

Super Thermal Power Station in 
Ncn1h Bengal (V-27-7-77), 24-
28. 

Transfer of Trade Union Function-
aries in West Bengal (II-16-6-
77), 208. 

Upper Kansabari Project (West 
Bengal) (V-25-7-77), 121-23. 

Visit of Chairman of S.B.I. to 
MaIda-West Bengal (III-24-6-
77), 167. 

Debates 
Flood situation in West Bengal and 

elsewhere in the country (Mat-
ter under 377) (VI-2-8-77), 
256-57. 

Reported strike in Jute industry of 
West Bengal from July 27, 1977 
(Matter under 377) (V-27-7_ 
77), 258-60. 

Reported suggestions of Indian 
Jute Mills AsSOCiation to close 
down the Jute Units in West 
Bengal (CA) <m-30-6-77), 
131--48. 
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WEST COASTS: 
Western Ghats Development Plan 

(IV-13-7-77), l~la. 

WEST COAST KONKAN RAlr.WAY: 
Aid for construction of West 

Coast Konkan Railway (V-19-7-
77), 128. 

Construction of West Coast Konkan 
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Lok Pal Bill. 

Motion fOl refl"renc~ to Joint Com-
mittee-Adoptt:d (VI-I-ll-7i), S' .. -~4-

Yoga Und~rtaking. (Taking O\'er of 
Managc'mrnl) Bill. : 
Con~id. (111-25-6-77), 4. 

ALLURI. SHRI SUBHASH CHANDRA 
BOSE: • 

Posting to CISF (VJ-g-8-m. 13'-38-
Dlhal" 

D. G. 1977-78 : 

Ministry oC Agriculture and Irrigation. 
(111-1-7-77). IBg-QlZ. 

AMAT, SHRI D. : 
Additional facilitici for aUral ting 

Tourists (V-lZR·,-7'), 164-65. 

Can~nation of Membro.rR~ip by O~-
r.lltJVe House Bwlding Socic:ty., 
Shahdra (VI_507-??>' 254"55. 

Construction of Over-Bridge and pr0-
vision of a Stoppage of Rourktl& 
Howreh Exprea at Biara Statico 
(V-19-7-77). Bo. 

DrvI"lopmeDt of Roads in Ori_ 
(V_o-,-"i. 98 . 

EI~ctrifieation of villages in Oriss. 
(V_o-,-,,), 194. 

Exl*nditure on Expansion of Tt'\C'rl CDC' 
Services in Orissa (V-21-'-"), [(:·fl_ 

FeasibilityofMedium IrrigatioD Sche-
me. in States (V-5-'-77), 48-49. 

Licenc9 for seUing up small indultrie .. 
in Orissa. (V--m-7-77), 193"94' 

Loan( advance by Nationaliaeld Bano 
to Agriculturists in Oripa (V_R-7-")-
176-", 

Minor Irrigation Scheme in Oril. 
(V_5-'-"), 2l14"35· 

Number of Employees in Rourkela Steet 
Limited, eV-21-'-77), 168. 

Opening of POIt Oftices in Orias. 
(V-2I-'-77), 118. 

Opening of TI"I~phone Exchange io-
Orissa (V-RI-,-"), 118. 

PerlOlll reCt'Uited In Nationalised Bank.' 
in Ori_ (V-lZlZ-'-77). 98.1(10, 

Qualificfttion t'<lr Recrllitmrnt to Central 
Gc>vemment Service (V1-3·8-77).· 

8R. 



NAME INDEX 

AMAT, SHRI D.-co"td. 
Small Rcale industries in Orias. 
(V~2-7-77). '92-93· 

. Tourist Centres in Oriaaa (V-a2\7-77), 
175-76. 

. AMIN, PROF. R. K. : 

>Chanp in Diplomatic posts 
(11-16-6-77), 73. 

. Charges against Chairman of Marine 
Producu Export Development 
Authority (III~4-6-77), 76. 

-Cleaning the Ministry (I1I~4-6-77). 
180. 

.(>lea Cola Export Corporation 
(VI-3-B-77), Bo. 

'<:onvenion of Parbhani Mudhked-
Adilabad-gh\lga.~ line inlo Broa:! 
Gau~e liue (IV-5-7-77),4-,5' 

'Demolition rf 'C' Type quarte;. 
in Delhi (111-27-6-/7), 193-19«.' 

.. Dowry (II--20--6-77'. 121-U· 

'£nt"rgy orodur:ed from Hydro, Po-
wer 'Ill-ag-6-77),;,. 

£x~an'ion of Public Seclor Steel 
Piants (V~I-7-77), Itt . 

. l"lIcilityof TrllnMcr of Bond (V-
'.1I-7-77), 5i-58• 

.Flying Clubs (111-1-7-77), 122-1113-

,General Provident Fund for Half in 
Mlllipe P.oduct! "port Develop-
ment AuthOrity (II 1-a4-6-77) , 
173-74· 

Impact of Freezing of Pri«. on Price 
Ipdex (II1-1-7-77), st4' 

In"luiry into alleged suicide by DDA 
employee (I1~0-6-77), 106'107. 

',lrregu1atitiM in M.rine Products Ex-
p<lrt Development Authority 
(11-17-6-77),62. 

Labour l:n~~st ill Bombay (II----6-6-,,), 
167· 

,Levy (jf Tax at Tuj (U-ao-6-n), 
208, 

·l.iul.cetJ for the Import of Edible 
Oil (III -t-7-77), fl8-4'l' 

Marketing of Indian Goods in Africa. 
South Ameliea and South r.,t 
Aila (IV-IS-7-77), 15. 

AMIN, SHRI R. K.-con ttl • 

Meeting'! of Comrauy Law Boald 
at Bombay (IV-S-7-"), 31-31 . 

Naxillites killt-d in all~8"d encoun-
ters during Emergt'n,. (II-
1')-6-77), 172-78 . 

Numbe~ of Public Sectol' Sted 
PI •. nu Employee. allotted quar· 
ters (II-16-6-n), 6. 

People's Plan (II-I~-6-77), 71-7'2 . 

Providing Yoga TI:erapy in Ho~pitaJs 
of Country (11-16-6-77), 113. 

Public De~o~t~ co\1ectt"d by Fo!eign 
Compalllci (VI-a:i-7-77), tOO . 

Purch"ae of streptOlDysine ,"lpb6lte 
from M/~. Pharmachim, Rl.mania 
(VI-5-8-77J, 63' 

Pordwe (jf Tetracycline Hydro 
Chloride fTIJm Bul~aria (VI-
5-8-77). 158 . 

Purchase fJrice for flats off~red for 
sale (III-!l7-6-77), 1'2;-28 . 

Reduction in tt-e case of DDA Flats 
(11-20-6-77), 207.08. 

Remittances b\ Coca-Cola Export 
Corpocution (VI-a9-7-77), 68.;ag. 

Rttnittar.ces by Coca-Cola Export 
Corporlition (VI-29-7-?7), fl6o-61. 

RClitructuring of Indian Airlines aDd 
Air India (1Il-1-7"") fl4-!l8. 

Shortage of petrol and di~el in hilly 
areu (111-518-6-77), 86. 

Sub-leuing of Wad by D.S.I.D.C. 
(U6-flfl-O-77), 86-87. 

Supply of drinking water in J.,J. CoIODY 
Sultanpuri (1I-517-6-77), 70-71. 

Supply of Electricity Cor domestic 
ute (IV-II-7-"), loS. 

WoI'Id Cricket Series with Professional 
Cricketers (lI-fl0-6-77), 1I08-2eg. 

Budget Railways: 

Gen. Dis. (II-15-6-,,), 290-94. 

Continuing Price Rise (M) (VI-
5-8-77), 3517-330 • 

D.G. 1977-78: 
Min. of Commerce and Ministry of 

Civil Supplies end Cooperation. 
(111-25-6-77) 29-36 



AMIN, SHRI R. K..-Clllltd. 
Mila. of Steel and Mine. (UI-a8-6-

17), 175-8+-

Lok Pal Bill : 

Motion ror reference to Joint Committee. 
Adopted (VI-I-8-77), !l1I5-28. 

Unllmployment Problem eM) (V-27-7-77', 
S70075· 

oANANTHAN, SHlU KUMARI z 
Construction of overbridp/rail bridges/ 

level era_ing. on Kanya Koman 
-Trivandrum line (V-I9-7-77), 56. 

Demand of units iuued by Unit Trust 
of India (IV-I5-7-77), 6g-70' 

:Procurement Price of Suprcace and 
Paddy (V-II5-7-77), 1149-52. 

~roposal from Soutbern States for more 
Irrigation Projects (V-II5-7-77), 
58-59· 

Reintroduction of Crop Insunmce 
(V-18-7-77), log. 

Resenment Rc: SO per cent Payment 
for LIG/MIG Flats (V-25"7"77), 
·53-54· 

'Soft Wood for MaIch Industry. (V-
18-7-77), 117. 

Use of latex in maoufacturing R.ubber 
products (IV-IS-7-77), ']6. 

ANKINEEDU, SHRI MAGANTI : 

Budget, Railway 1977-78 (Gen. DII.) 
(11-1.-6-77). 345-50. 

APPA, SHR.I B. GANGADHAR 1 

StorAl'! Capacity of F.C.I. alld (].A.P. 
(1t:-00.6-77). 15-86. 

ARGAL, SHRI CHHABIR.AM z 

Otwting bridge of ~ghat bridge CO 
Madhya ·Pradesb and Rajasthan 
.border betweeD Acra--Bombay Hish-
'way (V-ao-7-77), 311-S7. . 

Employees reitred and NSpeDded b)' 
Accountant General, OwaIior (IV-
.5-7-77), IIII.-~ •. 

Grant to M. P. HilldJ Granth AbdemI 
(111-4-7-77), 110018. 

'Oreivances of officiab of 0 &: N GC 
(IV-.1I-7-77), .8-19. 

IOrders for arrests and releue of pertOIII 
(IV-I5-7-77), 7 • 

ARGALSH ) J CHHABIRAM-e.1I141 
Over-bicIp at Morena DJstrict Had 

quarten (IV-I8-7.,7). Ill-I,. 

Percentage of HaI;jana in BSF aDd 
C.R.P. (V-fl7-7-77), 6. 

PoIIta raervtd for S.C. &: S.T. In Mar~ 
ins Diviaioo. of IOC (1II-Q8.6.77), 
12. 

Quota for HarijaDI in CJua I to CJua IV 
poItI (V-I7-7-77), n-IR. 

Retrenchment of Apprentices from Rai I-
way WcrbbopI aDd oftices. (IV-
&-7'77),8. 

State-wise Target for Family Plannlnl 
(IV-I4-7-77), go. 

Strike in B.H.E L Bhopal (VI-5-&-
77),111-30 

Trains between Delhi and Born .. ,. 
(IV-I8-7-77), 16. 

World Bank aid for Cbambal and 
Hoabangabad rqiona. M.P. (IV-
15-7-77), 59-60 

DeNIO, 

D.E.G. (General) .974-75 (V-aS-H7), 
~S6. 

D.G (RaiIwa,.) 1977-78 : 
Dis (11-.'-&'77), S1l1H7· 

AIUF BEG, SHRI 1 

D. E G. (General) '974--75 (V-05-7" 
17), S.,....· 

D.G. (Railways) '977"78 : 
Dil. (1I-.7+77), 345-.f8· 

D.G. 1977-781 

MID. of EKtaul Aft'ain (DI-tag-6-77), 
• a8la-87· 

ARUNACHALAM, SHR.I V. I 

OorrapcmdeDce ColIne by C.,tral 
HinCH Directorate (VI-.-8-77), 30. 

R.qponal Languap as Medium 01 In-
.truc:tioD in Universities (V-a,.,.77), 

D,6tJ'" 

D.O. 1977-78: 
Mill. of Education and Social Welfare 

and Department of Culture (IV-
5-7-7') as6-4a. 

General BudRet: 
Gen. ])It. (111-11"&-7), 



ARUNACHALAM. SHRi V-C.,.,t/. 
TributCi to the Speaker (Shri N. 

Sal\liva ~ 011 his relinqishiDl the 
office of S (IV-IS-7-7'1i. 
1133-34· 

ASAl'IlLU4BI. SHRI A. V. P.: 

General BudBet: 
Gen. Dil. (111-113-&'77), 1110015. 

ASOKARA,J, SHRI A : 

Complaints qaiDat ClIItoma officials at 
Viaakhapatnam (V-lIa-7-77). 160-6 •• D.,.., 

D.G. 1977-78: 
Min. or Agriadture and Irrptian 

(II1-11-7-7?), 65-70· 

Unemployment Problem (M) {V-a7-7-
77),3311"3+ 

AUSTIN, DR. HENRY: 

AboliabiDg death ImteDa: (V-1I7-7-
77). 80-811. 

Arrest of Presiding Officer in PuJljab 
(IV-IQo?-77), 130.131. 

A.ian Collective lleCurity (IV-14-7-7?) 
.-6. 

Quuignmentl tent ,to USA (IV-
15-7-77), Igv-g6. 

Orisil in Testlle Industry (V-aa-7-'7), 
141-43. 

Demand ofCoa! by Steel Industria. I, 
(V-:;:o-7-77), 130' , 

Development of Hat Preaed Came .. 
(VI-I-S-77), 141-411• 

Development of Solar Enn-gy powared 
Grain Dryer. (VI--3-8-77), gS-gg. 

Diaculsion betwl'f'n USA and USSR on 
limitation of Military activities in the 
ladian Ocean (IV-II-7-?7) 36-39 

Euquiry against Foreign Compnid 
under M.R.T·P. Act. (V-II-8-n), 
116-117· 

Expansion of Public Sector 
Plants (V-1I1-7-77), 18-116. 

Steel 

Formulation of Sixth Five year Pbm 
(V-1I7-?-77},149"50 • 

AUSTIN, DR Hcnry-C .. ,II. 

Grant of De-amus- Al1c~8nct" to 
Central Government En:lloYflii (lV-
14-7-77)' 117-38. 

Haraumt'nt of Harijrns. (V- QC-7-"). 
136-37. 

Import of Ft'rtiliu:u (I ~ - : I ' f -'. : ; 
a9· 

Institutions for Pre motic II d liiuli 
(IV-II-,-,,), IIc- Q 5. 

Irrilation FacUitlu f(of Tril d Anu 
(V-1I5-7-77) , 119· 

Man-days lost during lut lix ftlcnlJHI 
(V-lIt-'-77). 67' 

Massive Plan for Kerala farm crrp 
(V-18-7-77), 1011. 

Memorandum on the wei kif' g c( Ex-
port Inlpt'ction Council and agfncin 
at Calcutta. (VI-5-S-,,). 94-95. 

Ne'W1 Itt"m .. Nala Battll' will flare 
up ., in •• The Observer" LondoD 
(V-IIO-7-"), 13. 

Plan for more effective use of Railway •• 
Waterways and Road~ays. (VI-
S-8-77), 1I1Z-IIS· 

production of public lector induatrits 
(IV-IS-'-"). 76-7S. 

Production of Text books. (V-
1l1I-?-?7), 1I!r-44' 

Purchase of Ships (V-1I7-7-n), 
l1li1-1111, 

Radio Navigational Aid by BEL. 
(V-1I0-7-77), 1-4. 

Railing qf Capital by Companies: 
(VI-1I9-7-77), loB-I Ill. 

Reducum ill uv;es on Pl"nt Protec-
tion Clltmic.b. (VI-I-B-n), 
97-99· 

Relistra tion of Companin (V -1I6-7-7?) .. 
77-78• 

RilJ8'inl in Elections to State .Auem-
blie-s. (VI-II-B-n). IIS8. 

S.T.C.'s Decision to raise tht" pricts' 
of Edible Oils (VI-1I9-7-7?)" 
IIIO-lal. 

Seeking of MINI Air Force by the-
Army (V-1I7-7-77), 194. 

Shortage in Hoult"l at the I've of fifth 
Plan. (III-II,-6-77). g6. 



AUSTIN, DR. HENRY-Colltd. 
Setting up of & Committee to go into 
. probkms faced by Jute Mills (V-
~~-7-77), 154-55· 

Slump in export of Indian Industrial 
Products (V-211-'-77). 144-45' 

Talks with Port and Dock worken for 
increase in wages (V-2O-7-"), 
116- 17. 

Train Acciden t between Nam and 
Kovilpatti (IV-12-7-77). 138-39. 

Utilisation of Licence (V-'J7-7-77), 
19S· 

Wheat Stocks lying in Maga Grain 
Market. (V -18-7-77), 137-38. 

Debates 

B.O.H. (VI-6-8-77), II. 

Budget Railway: 

Gen. Dis. (II-I 5-6-77). 264-68). 

D. G., 1977-78 : 
Min. of External Affairs (UI-

~9-6-77), ~36-44 

Min or Home Affairs (IV-13-7-n), 
318-~1I. 

Oil and Natural Gas Qnnmissil)n 
(Amendment) Bill : 

Considered. (V-~5-7-77), 4 11- 13. 

Participation of young men in nation 
building. (Rea.) (VI-S-8-77), 
367-71. 

Report of University Grants Commis-
sion for 1975-76 (M) (V~6-7-77). 
~57, 3.j.lI. 

AVARI, SHRI GEVM. : 

Constitution (Amendment) BiJl: 
(Amendment oj Article 352) by Shri 
Hari Vishnu Kamath. Considered 
(VI-29-7-77)' 366 

Continuing Price Rise (M) (VI-
5-8-77), 3 14- 19. 

D.G., 1977-78 : 

Min. of Education and Social Welfare 
anel Departmen t of Culture (IV-
5-7-77), 

B 
BADAL, SHRI PRAKASH SINGH: 

Resignation by, (11_18-6.77), I-It 

3ADRI NARAYAN, SHRI A.R. : 

Ajanta and Elora Paintin~ (V-I-8-n),s . 
Disparity in Pay Scales in VISL 

Bhadravathi and ASP Durgapur 
(IV- 14-,.,7) 65-66. 

Western Ghats Developmf"Dt Han 
(IV-13-7-77), 11I-15 

Debat,! 
D G. 1977-78 : 

Min. of Education & Social Welfare 
and Deparlmf"Dt of<':ulture (IV-6-7-
77) 181-86. 

Working of Vijaya Bank (H.A.M. 
Dis) (V-28-7-77), 306-07 

BAGRI, SHIU MANI RAM : 
Bechtel Company given Con traet~ ('n' 

Kudremukh (V-~8-7-77). 35-g6. 
Black-marketeers arrest('d (V-a7-7-77), 

146-47. 

Black Money amaSiled by Illdustrialistl 
(V-21Ol-7-77), 18S-a.. 

Buffer Stock of Foodgrainl - (V -~5-7-
77), ~IO-03 

Butter Oil from E.E.C./Western Count-
ries(IV-II-7-77), 17. 

Conference on Mines' Safety( VI-
14-7-77), lI5· 

Construction of Hotds in Private S .. c tor-
(VI-lIg"'-77), !i'. 

Construction of Plaform in Bembey 
High (V- 19-7-77), 1¥!-49. 

C~tion for marketing of rdible 
Oils (VI-!J-8-77), 85· 

Ex-Mini.ten Dank Accounts Abroad 
(V-21Ol-7-77), 181--83. 

F.C.I. Accounts (V-1I5-7-77), 92. 

Finance Minister's Vi.it to Forrig1'l' 
Countries. (V-22-7-77), IQ5-06. 

r 
Hunger Strik(' by Delhi Telephou· 

Operators (IV- 14-'-77), 91. 

Installation of Statue of former Prime 
Minister (IV-15-7-77), 7. 

Non-use of National language for dUda)· 
work in Indian Embassies abroad. 
(111-30 -6-77), I~. 

Production of Jute in West Brcp' 
(VI-1I9-7-73),133-:l4. 

Shifting of Military Pay and Ac('ounb 
office from Mathura to Nalik Itoad. 
(IV-IS-7-77),33-411 • 



B:\.GRI, Sf{RI MANI RAM-Gon' •. 
S:url<11~ or Cooking Gas (V-a6-7-77), 

99- 100. 
Step;>ing up of Violent Activitiet trr 

Mizo National Front (V-~7-7-{7). 
31-3~· 

Strike in BHEL, Bhopal (VI-5-8-77), 
3e . 

D,i.tlS 
Prohibition in the country (Under 

rule 377) (VI-1I9-7-77). 293-94' 

Revised and liberalised policy for Grant 
of passports (St) (VI-B-8-77), 31-32. 

aise in prices of Essential commodities 
(H.A.f{. Dis.) (IV-I!N-77). 405-07· 

Shifting of Pay and Accounts Ofliee of 
D~f~nce Accounts Departml;Dt from 
Mathura to Nasik Road Camp (Ullder 
Rule 'j77) (III-30 -6-n).I¢-a3· 

BAGUN SUMBRUl. SHRI: 

Posts reserved for S.C. and S.T. in 
Marketing Division of IOC(III-
lIB-6-77), a4· 

D,bat,s 
D. G. 1977-78 : 

Min. of Steel and Mines (III-aB-6-
77).1145-53' 

:BAHUGUNA. SHRl H. N. : 

Correction of An.wer to USQ. No. 
GI71 dated 15-4.-75 rl. Firma manu-
facturing surgICal instrumentl (II-
14-6-77). lIag-IO. 

.correction to Answer to Starred Ques-
tion No. 1I dated 5-4-77 rl. Purcnase 
of Cranel by Oil and Natural Gas 
Commission from DENAG of Ger-
many (V-19-7-77). 1511-53' 

D. G. 1977-78-
Min. of Petr{Jleum and Min. of Chemi-

cals and Fertilizer (IV-7-7-77). 
1I54-80• 

. Fertilizer Factory proposed to be aet up 
in Korba (H.A.H. Dis.) (V-lI6-7-77). 
1I94-98. 

'Oil and Natural Gal Commlllion 
(Amendment) Bill : 

Conaid. (V-lIS-7-77). 384.414-1I4· 
Motion to pass (V~5-7-77). 424-

'8AHU GUNA. SHRlMATI KAMALA: 

'Kol' Community (IV-3-8-77),96-97. 

Percentage of Harijans in BSF and 
C.R.P.(V-lI7-7-77).3-7· 

----- I 

BAHUGUNA, SHRIMATI KAMLA-
Gonld. 

Re-instatement of Shri Kripa Shankar 
and other Employec!8 of the Office 
of Accountant General, Allahabad 
(VI-29-7-77), 86. 

Setting up of a permanent TV Cen~ 
at Allahabad (V-1I7·7-n),150. 

DI6a"s 
Budget General: 

Gen. Dis. (IIl-ll3-6-77) ,1I50-54-

BAIRAGI, SHRI JEN 1\.: 

Appointment of Specialists in Railway 
Hospitals (V-a6-7-77). 108. 

Bhimakunda Irrigation Project (V-
IB-7-77),lIa- 1I3· 

Export of Sugar (V-2f1.-7-77). 163-16.f.. 

Proposal for over-bridge at Ranitala 
("-26-7-77). 193-94. 

Railway Worken victimised Crom Jan-
uary 1974 to January 1977 Crom 
KhurclaJunction to Kharagpur Junc-
tion (SE Railway) (V-1I6-7-77), 194. 

BAL. SHRI PRADYUMNA: 

Building Conmuction Law_(V-
25-7-"). 172-73' 

Complaintl against forced Sterilisation, 
(11-16-6-77). 161. 

Crjteria regarding srantJ to Universi-
ties (V~1I5-7-77), 57· 

Deterioration in Law and Order aituation 
due to release ofNaxalites and Smug-
glen. (11-15-6-77), 86-87. 

Employees sterilised in Directorate of 
Technical Education (V-1I5-7-,7), 
1108. 

Free medical facilitie. to the poor 
in Rural Are .. (11-16.6.77), 1117 • 

Grievances CeU, (11-16-6-77), 65. 

Import of Edible oil (II-11I.6·77), 1151. 

Indian Airlines Flight connections to 
Madhya Pradesh (11-17-6.77), 50' 

Konark Tourist Complex (II-I,-6-77). 
1113 

Labour Participation in Management 
(III-f1.S-6-77), !19-40' 

Payment of Income Tax .rrean by IOC 
and other concern. (VI-i-8.77). 
8-14. 



BAL, SHRI PRADYUMNA : Contd. 

Production of Life-Saving Antibiotic. 
(VI~~8-77), 176-77. 

Re-instatemen t oC Employees who par-
ticipated in 1974-R.ailway Strike 
(11-14-6-77), 18. 

Release oC Naxalites (11-15-6.77). 
173-74. 

Representation oC S.C. and S.T. in 
Indian Airlines and Air IDdia 
(11-17-6.77), 11111. 

Research Scholar founded by U.G.C. 
• (V-1I5-7-77), 1611-63. 

Review of Jail Manuals (11-15-6.77). 
183-St-· 

Steps to curb Monopolies (11-14-6.77). 
175-76• 

Step. to ensure lpeedy Justice 
(II-!u-6-77). 81-811. 

Substitution of Fum ace Oil with Coal. 
(VI-3·8.77). 43-44. 

SuglJCltion by FAO to avoid wastage of foodgrains) (VI-I-8-77), 104' 

BALAK RAM SHRI: 

Additional Emoluments to Electricity 
Win.! Employees of NDMC (VI-
3-8-77), 65-66· 

.,,~istallce given to Rl.U'al Arealof 
H.P. by Nation~lised Banka an.d 
United Commercial Bank for Agr 1-
culture and Industrial woru (VI-
5-9-77), 59-611. 

Deaths etc. due to forci ble steriliaatioo ia 
H.P. (11-16-6.77). 86. 

Development of Tourist Centres in 
Himachal Pradesh (VI-s-9-77). 
!56-57· 

Lift IrrigatioD Schemel in H.P. 
(I1I-R7-6..77). 36-38. 

Marketing of Apple~ by Hima~hal 
Agricultural Marketing Corporation 
(VI-I-8-77). 89"90 • 

Marketing of Apples by National AlJri-
cultural Cooperative Marketing 
Federation (VI-5-8-n). 170 -7 1. 

Plan Cor Hill Area. (VI-3-8-77), 171-
711. 

"T.V. Centre at Simla or Kuauli (VI-
B-77), 17S1-73· 

BALAKRISHNIAH, SHRI T, : 

Aluminium Project at VisakhapatDam 
(VI-4-8-77), 1119. 

Castor Oil COluplex in NalgoDda 
District (VI-5-8-77), 87. 

Export of Herbs (VI-4-8-n), 11114-115. 

Kothari Committee RecommendatioDs 
(VI-3-8-77). 46-47. 

Rural Poor (11-13-6..77). 117' 

D.G. (Railways) 1977-78 (1I-16-6-77). 
331-36. 

Finance (No. ~) Bill, 1917 coniid. 
(V-16_7-72). 76-81. 

BALBIR SINGH. CHOWDHRY 

Abolishing oC kase of D.D.A. Flats. 
(Il-l ,-6..77). 138· 

Agreement with USSR for supgly oC 
Crude Oil (IV-III"7-77). 1Ia...:..30 • 

Amoun t paid to the ~aranwal. House 
Building Cooperative Society for 
aquisition of Land (VI-I-8.77) 
11116-117· 

Appointment of Mr .. Nurul . Ha~n u 
Emeritus ProCessor ID Delhi Univer-
sity (IV-7-7-77). 411 , 

Asian Collective Security (IV-
14-7-77). 3-4' 

Bechtel Company giVCD Contracts as 
I(.udremukh (V-1I8-7-77). 35-36• 

Break up of Price Charged for D.D.A. 
Flats (IV-II-'-77), 195. 

Committee on Turkman rate incidents 
(V-~7"777). 1I11-~S. 

Corporation Schools takm over by Delhi 
Administration (IV-II-'-7'), 116. 

Criteria for issuing complime.q tary 
passes (IV-III-7-77). 10. 

Dialocation oCWork in Jharia Coalfield 
(1lI-119-6-77). 3· 

Ex~rt oC Film "Sholay" to London 
(VI-3-B-77).7-8• 

Final Decision regarding Abolition 0 f 
Lease of DDA Flatl (IV-II-7-77). 
194· 

Finn- Ulvolved in Oil Import Racket 
(V-19-7-77). 16-17' 



BAt-BIR SINGH UHAWDHRY-CoII'., 
Foreign Aid to check RajM tbn Dellert 

(IV-I 1-7-77). 4. . 

Government Accommodaticn for !'\n-
ployf'es owning houses (IV-I 1-7-77), 
4S· 

Gujaranwala House Building Coope-
rative Society, Ddhi (VI-I-8-77), 
104-oS, SlSIs-a6. 

Handing over of Flats to Allottees 
by DDA (11-13-6-77). 39-40. 

IDcome Tax Return~ fikd by Maruli 
Limited and other Conclrna (Il-
1,-6-77),6-7· 

IDdia's ~articipation in Trade Fairs 
(VJ-1l9-7-77), 9- J(). 

IDdh 'Population Project 
$18-7-77), Sla. 

(V-

Narmada River Tribunal (V-18-'-77), 
10. 

Peu.ion for Ex-Scrvicf'men. (V-
$10-7-77), llO. 

Prime Minister's Relief Fund (11-
u-6-77), 10. 

Regional Language a~ Ml'dium of lnw-
truction in Universities (V-
$15-7-77),13· 

Relignatien of Officers of State Bank 
orIndia (11I-Sl4-6-77), 5. 

Jl.~turn of' Soiled Notes to the Rel"",e 
Bank (V-SlSI-,-??), Sla. 

Review of case5 of Victimisaticn of 
Tnchers, Principals/Proklscr (11-
llO-6-77) , 4-5· 

Revival of Mini Steel Plants (IV-
7-7-77), SIS· 

Seed Certi/katien and Production 
(VI-I-8-77), I'. 

Setting up of National Commimon for 
Housing Programme (V-18-7-77), 
14· 

Su~jsion Charg<'5 Fixrd by DDA. 
(V-18-7-77), "3- 14' 

Teachers rendrred surplus in Delhi 
on merger of schooh (1I.-IS-6-7'), 
56-57· 

Weeklies and MObthlira published by 
FOn'ign Embassies in India (IV-
14-7-77), II-lSI. 

Debakl 
Conduct of Home Minister (M) (VI-

4-8-77), S~IO. 

BALBIR SINGH CHOWDHRY-Colltd 
D.G. '977-,6 : 
Min. of Agriculture and lrrigalicn 

(II1-g-7-77), '37-42 . 
Min. of Defence (111-4-7-77), s09-14' 

Min. ofSted and Min(, (III...-:ze-6-77), 
SlllG-gO. 

D.G. (Railways) 1977-;8 Dis. (11-
17-6-77),335-S7· 

Finance (No. g) Bill. 1977 ~ 
Consid. (VI~77), 3IS-316. 

National Highways (Amtncmcnt) 
Bill Consid. (V-19-7-i7), Igo-glZ. 

PaymC'nt of Wagt'8 (Amtnc'mtnl) BiJ1' 
Consid. (1I1-Sl3-6-77), 3g3-2~. 

Re. Queation ofPrivilrge (V-19-7-??),. 
1611. 

R~rt of University Grall ts Cc n mit;-
lIOn for 1975-76 (M) (V-Slo-7-77), 
SSS-S8. 

Reported d~ath of go pc rs<'ns in 
Rameshwari Nagar, Delhi as a H·ault 
of consuming spurious liquor (eA) 
(V-I6-'-'17), '3-15. 

Resignation of Jus~icr D.S. ~at.hur 
from the C<cmmisslOn of Inq1.'U'Y Into 
the Maruli Affairs (St) (V- 2c-7-i7). 
Sl90 , Sl9S-S6. 

BALDEV PRAKASH, DR. : 

Comp\luory retircmer! d ~rc.n' llx 
officer. (VI-5,8-77). II r.. 

Paat RUlming Train frem Amrit!l!r to' 
Haridwar (VI-g-8-77), IJg. 

Film 'Kina Kuni Ka' (II-SlSI-6-77), 
S6. 

Impact of Frt'u:ing of Pri(( s en frier 
Index (III-I-7-77), 23· 

Private Agencil's appointed by ~AJl, 
(or aale of Iron (V-QI-7-;?). n- 'j~. 

Purchase ofTcleccmmuniuli( n l'qdr-
menta frem Japan (V-SlI-,-n), 
17g-75· 

Setting up of a (C'rtilizer plf n t iJl A8~. ro 
(IV-lll-'-77). glo 

Stocks ormis. labellfd and nd •. brllrced 
injections (V-ga-,-,,). 95. 

Tribunals Stt up for thr- !t'ttl'IT rr.t 
of River VaHey Disputu (V-
lZ5-7-77), ,1-711 • 

Wteklies and Monthlks Pllblht,nl by 
FOf'l'ign Emba8sic5 in Jndia (tV-
14-7-77). 10. 
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D,bates Development of Coir IndUttry (1I1- • 
D. G. 1~77-78 , 29·6-n), 87-88. 
Mn. of Steel and Mines (In~8-6-77), 

2 13-18. 

Finance (No.2) Bill, 1977 
Consid. (V-16-7-77), 31-41. 

Incident of gangsterilrn in Punjab Uni-
versity Campus, Ch!lndigarh 
(M~tter under 377) (VI-2-8-7?), 
253-55· 

BANATWALLA, SHRI G. M. 

Attaching of ACC deeper coach with 
K·K. E"press (11-21-6-77), 105. 

Bad I.iqaor Deaths in Bombay (11-
22-6-77), 14°-41. 

British aid to India (VI-29-7-77), 
256-57. 

>Celebration of Shri Sanjay Gandhi's 
Birthday in Delhi School, (11-15-6-77), 
181. 

-(Jemus of Road and Rail Traffic at 
Unmanned Level Crossings (IV-
12-7-77), 113· 

-Change in c:olour of Taj Mahal Marble 
(1I1-lB·6-77).94-95· 

-Closure of Maruli Concerns (11-
15-6-77) . 

C )mmitt~e to Inquire into Deb"te 
or In1ian Playt'Ts in International 
Glm~s (11-20-6-77), 52. 

C:)mplaints from teachers of Sonepat 
(H3.ryana) (11-13-6-77), Ilg. 

C'ntract to Maruti Ltd. f'lr making 
. 8:>mb Item, (11-12-6-77), .. 6-47-

CroC'odile Banks (11-20-6-77), 21B. 

'Damage to Badarpur Thermal Pow~r 
Station (11-15-6-77), 78. 

Dod.ion on Q'lantum of Sugar Exporli 
(IV-15-7-77), 111-12. 

D .'m lond for a foot over bridge connecting 
Eh~i"tonr. R03d Station and Parel 
(V -~')-7-77), 110. 

D!m~nd for probe into working of 
Post Graduate Institute, Chandilarh 
(11- 16-6-77), 35· 

Demands for Train U.era' Auociation 
of Tanur (Kerala) (V-19-?-77), 
73-74' 

Demand of Junior Doctor of J. N. 
Medical College (11I-!2?-6-71), 

I 
! 
I 
I 
I 

j 

Di~contentlTlcnt among General 
Insurance Employees in Bombay 
(IV -6-7-n), 185-aS. 

Electrification of railway lines in Kera14 
(11-21-6-77). 105. 

Est!mated Loss due to I aying of Pipe-
lme~ from Bombay High to Trombay 
(II-14-6-77), 167-68. 

E"ecutive Engineers in CPWD ofliciatinl 
in the Grade for more than 20 ye ..... 
(1II-27-6-n),34-56. 

FaClilities to Christian Community in 
Kerala (II -22-6-77), 107. 

Financial Assistance to Kerala Go-
vernment for Revival of Sick Textile 
Mills (III-I-7-77), 90-91-

Footpath on One side of Two Bridges 
Near Kldalundi Station (IV-12-?-??) 
182. 

Gujranwala House Building Co-opera-
tive Society, Delhi (VI-I-8-n). 
95-96, Ig8. 

Hutment, on Central C'..overnment Land 
in Bombay (UI-4-7-77), 107-loS. 

Incrt''&st' in Haj Pilgrimage fart'..I (III-
30 -6-17), 77-78. 

Inflow of foreign money iluring elec-
tions (V -20-7-77), 210. 

International airport in Kerala (111-
24-6-77), 153· 

Introduction of Total Prohibitia,... (11-
20-6-77), IIg-2O . 

Layout plang of House Building C0-
operative Societies in Delhi (V1-
1-8-n), 198-200. 

Linking of Annual Increments of 
Railway Workers with Performance 
(V-JZ6-7-n) , 204. 

Lock-out by PlUer Limited (Bombay) 
(V-21-7-77), 99-100. 

Lo!sincurred by DSIDO (1I-22-6-77), 
141 • 

Man with Informatioo about C.I.A. 
Links (V-27-7-77), 37. 

Manning acal~ for the Piloting of Shipe 
in Bombay Port. (-IV-lg-7-n). 197. 

M~ical Social Workere in Oentral 
Government Hospitab, Delhi (1-11-
23-6-77), 176-77· 

170 -7 1• 
----~~--------.------------------------------------------
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BANAT WALLA, SHRJ C.M.-Conld, 
News item captioned "Electronic's Li-
censing" 1\1\C5 by passir.g curbs 
(V-<J.7-7-77) , lSI. 

\ 
Passports for Saudi Arabia, Bahrain and 

Kuwait (111-30-6-77). 11I5-HI6. 

Piracy by Foreilfn Ship Owners in 
Connil.'llnce With Indian Shipping 
Agents (IV-IS-7-77), 78-79. 

Powerlooms Sealed by Central Excise 
Authorities (IV-8-7-77), 185. 

Problems of Rubber Crowers in the 
State of Kerala (1I1-<J.4-6-77), 53-54. 

Production O(JUle in Wl"St Bengal (VI-
g9-7-77) , 133-34' 

prohibitiOli for the production of 
colourt.j sareea on powerloooms 
(1lI-~4-6.77), 199"~oo. 

promotion of Army Jawan. (UI-
~g-6-77), 170-71• 

proposal (or change in 10 + ~ + 3 system 
of education (11-13-6-77). <J.-IO. 

Prov~lion (or halt of Madras-Mangalore 
Mol ::.; and Trivandrum-Cannanore 
Expre 1:1 at Tanur (V-19-7-77). 143. 

RecitatiOn of Holy Quran in AIR 
Programmes (IV-IS-7-"), <J.06-o7. 

Reeoruti.tution of Haj Committee 
(III-g~77), 1'J.6-27· 

Reinltatment of Government Em-
ployee. (11-15+77), 18,-82. 

Representation for extending date of 
Production of PermiRlion of Tl'Xtile 
Commissioner in cale of Powerlooms 
(IV-8-7-771, log. 

Representation reo grievances o( Power-
loom Industry in Bhiwandi (VI-

29-7-77), <J.55-56• 

Requ~t from Kerala for increase in 
monthly quota o( rice (1I--!lQ-6.77), 

1M· 

RequC'lt from Kerala Government to 
ElIp~rt More quantity cf Rubber 
(II-I 7-6'771 , g6. 

S.T.D. facilities between Delhi and 
Cities of Keralr. (111-23-6-77), 
177'78. 

Sauetion of Gas Connection- bf Oil 
India Limited (VI~-8-77), Ig,. 

Sei?Ure of Ammunition5 from the Atluam 
at Mantalai in J at K (n--211-6-77) , 
139"40 • 

BANAT WALLA, SHRI G.M.-C01Itd. 

Shifting of OfficI'S of Hindufttan Paper 
Corporation of India (V1-s-8'n). 
41-43. 

Shifting of railway worPhop from. 
Vattathalli (Keralft) (V -I 9-'-77). 
14II-~3· 

Shortage of Barrels faced by oil com-
panies (V-II6-"77), <J.03-6.f. 

Shortage cfG&s Cylinden (VI~-8-77). 
196-fl7· 

S<judtters on Govemm(,Dt Land (V-
25-'-77),1166. 

Statement by Mr. Richard Ni,,;on about 
alleged plan of former Prime MiniAtel' 
of India to invade Pakislan (111-
!l3+77),49. 

Sleel Price (VI-4-8-77). J 15-,6. 

Stf'pping up of Violent Activities by 
Mi!o Natiorud Front (V--2'-'-77). 
<J.9-S6. 

Summer Institute for Senior Domestic 
Science Tellchera in Delhi (V-
<J.5-7-77).93· 

Supply of Uranium by USA for TaralO\lt' 
Atomic Power St~tion (IV-13-7-77).-
<J.g-4°· 

Train halt at Puraa5anur (Kerala) 
(III-g8-6-n), 90-91. 

Vacancics in the Bombay Port (V-
<J.o-,-,,) , Gg-70' 

Verdict of Pro, Council in B.G. Vcr-
ghese Clt!e (lV-13-'-"). 199. 

Waste of Gas while rxtracting crude oitp 

(VI-2-8-77). 48-49. 

D,batls 

Additional Emc.1umenu (Com1.'uooIY 
Deposit.) Amendment Bill: 
Con~d. (IT-,8-6-77)' 19-21. 

D.G.I!.I77-,8: 

Min. of Education and Social Welfare 
and Department o( Cultl;re (IV-
5-"77). 1,6. 

Min. of Extemal AfI'ai." (III~9-6-77). 
30400,. 

MiD. of Home Affain (1V-11I-'-77), 
2+8'49· 

Finance (No. II) Bill, 1977: 
Oon~icl. (V--t6-7-77), 8,;..;.eG. 
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BANATWALLA SHRI G.M.-Gorttd. 

Con,id. C1. (V-18-7-77), 327-31, 
338-34 1 • 

Ha! Committee (Amendment) Bill 
(Amendment of &e('tionl 7 and 8) 
by Shri G.M. BanatwaUa I 
Int. (IV-15""77), 312. 

Proposal to aet Uf' Civil Righu Commis-
lion (Under rule g77) (VI-5-8-77), 
257-5lt 

Tributes to the Speaker (Shri N. Sanfivh 
Reddy) on hia relingui.hing the office 
,..f Speaker (IV-lg-7-"), 234-35. 

BARKATAKI, SHRIMATI RENUKA 
DEVI: 

,-Point programme for unemployment 
problem (III~7-6-77), 186.187. 

Allotment of Sale Agencies of Fertilizf'n 
in Assam (11-14-6-77), IOloQ. 

Amendment to WOf kels' Compensation 
Act (IIT-:zg-6-77). sa·59. 

Amount J»f'nt on family planning during 
1976-77 (111-30-6-77). 116-18. 

AlTea!'! ofESIS it: Assam (11I-2g-6-77). 
129"30 • 

Ban on sCrf'ening nf Film. after Emer. 
sency (II-IS-6·77). J()2-0g. 

Banking Servic~ Commis.,ion (11-
17-6-77), 253-54. 

Basic Education to Adult women (20-6-
77) 102. 

Bonu~ Review Committee (IV-
Q·7-77). 75· 

Brahmaputra water~ for generating eltc-
triaty (III~9-6-77), 159. 

Broad gauge line from New Bonpigaon to 
Gauhati (VI-2-8-77). 114. 

CaJ.oital or ~ (III-Q7-6·77). 11.-
I~. . 

Completion or Prolect·, Undertaken 
d"ring Intemalional Women Year 
(VI-II-7-7?l.90 

Consta:clion of Rongailfllon R!"finery 
atorl Petro-Chemical rom\lex (II-
21-6-77) &-8g. 

Construction of hotel in Gauhatl by 
ITDC (I1I-24-6-,,). 80' 

Cost or production or Indian tea (111-
1-7-77). 1119· 

BARKATAKI SMT. RENUKA DEVJ-
Courd. 

Crisis in Handloom Induatry in 
Assam (IV--8-7-77). 163' 

Development of Hajo (Assam) as • 
Tourist Centre (III-I-'-i7), !oil 

Development of Handloom Industry 
in Auam. (IV-15-7-77). 
44-45' 

Development of places in North Eastern 
Region as Centre of Tourism (IV-
B-7-77), BI. 

Drilling operations in ~m. Tripura 
and Arunachal (I1I-IIB-6-77),0 
133· 

Electrification of Villages in Assam 
(11-22-6-77), IB5. 

Expenditure incurred by AIR India 
on Salea promotion (II-J,-6-77) .. 
g6-97· 

Extenlion of Railway lines in Nortb 
Eastern Region (IV-III-'-77)· 
85· 

Formation of a National Pewer 
Grid (IJ-I5-6-77), 42. 

Frontier Tea Company (II-
17-6-77), 1154. 

Gauhati Station of A. I. R. (Il-
22-6-77). 82·B3. 

Implementation of Equal Wage fo~ 
Equal Work to Women and Men 
(IV-7-7-77), 121-22. 

Incentives for setting of Cottage In-
dUltries in Backward Stat!", (11-
6-7-77), 61. 

Increalein Caneer Incidence: (IV-7-7 
-77). 76• 

Licences for Industries 
(111-29-6-77), ,8-Bo. 

Loans by NationaHaed 
poor (IV--B-'-77). 

in Alum 

Banks to 
1611-63· 

• Major Irrigation Projects in 
Auam (V-I8-'-77). 54-55' 

Management of lick Tea Gardert .. 
(1I1-a4-6-77), 178. 

New Railway Divilion at Raogiy., 
(Allam) (VI-II-B-77), 110,-08. 

New Railway Line trom Bongaigaon 
to Gaubati Viii Jogighopa (VI-
16-'-77), 5 I. 

Non-d~osit or employee's Providmt-
Fund by Companiea in A ... m 
(UI-s0-6-77), ~7· 
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BARKATAKI SMT. RENUKA DEVI-
Conld. 
North Ea.tern Council (IV-

6-7-77), '37· 

O~~ning of Post Offices in ASSIUIl 
(III-2S-6-77), IS1-88' \ 

Overseas mllrket Cor Assam Bamboo 
craft and Carve Products 
(V-22-'-77). I'. 

. P,>p·.1larisation of Homeopathic sys-
tem of medicille in Rural Areas 
(1I1-.2S-6-77), 130. 

Prog-re.s of C.,ntral Agricultural Fann 
at BllTpeta Assam (111-4-,-,7), 
86-87· 

Purchase of Dredgers for Brahma-
putra Flood Control Board 
(11-20-6-77), ~H8-19. 

R·.i1way Hospital and Health Units 
at Railway Stations io Aasam 
(II-2I-6-n), 00-81. 

Railway Lines from Dharamanagar 
to A~artala and between Narengi 
and Barnihut (111-28-6-77), 
73-74· 

Rlltio of po~t offices and popula-
tion (1I1-3o-6-n), 117-18. 

R"'rnrt of Indian Cnmmittee Cor Inter_ 
national Women's Year (111-
• -7-77), 156-57. 

Retirement of income tax officers 
(111-1-'-,'), 128. 

R~version of F. C. 1. Employees to 
Parent D~pilrtmMtI (I1-IS-6-77), 
1°3-° •. 

Seheme for 
Dam in 
96• 

Pagladia Retention 
)lqsam (111-2,-6-77), 

Selection Committee for III &net 
IV gt'ade posts in North Eaatem 
Railway. (IV-S-7-n). 45. 

Shortage of Stnes in Nort b-East ern 
Circle (IV-7-'-7?), 121l. 

Survry for Development of Industriel in 
Allam (VI-S-8-77), 44. 

BARKATAKI SMT. RENUKA DEVI-
Contd. 
Worker', participation in Industry 

at shop floor ,and plant level 
{I1-16-6-77), 1 II. 

DlhtJtll 4 
Budr;et, Railway, 1977-78 (Gen- . 

DIS). (11-14-6-77), a89-g6. 

D. G. 1977-,8: 

Min. of Home Affairs. (IV-JS-'-77) • 
3°3-<>9· 

BARNALA, SHRI SURJIT SIr\GH: 

Closure of r:ce mills in Kalahandi, 
OriHa (H.A.V. Dis.) (VI-s-8-77), 
398-402 . 

D. G. 1977-78: 
Ministry of Agriculture and Irriga-

tion (111-4-'-77), 165-93. 

Flood situation in the country (ST) 
(VI-s-8-n)· ~.9-57· 

InlC!cticides (Ammdmmt) Bill: 
Consid. (V-26-7-77), 220-21, 

245-48. 
Motion to pass (V-26-7-77), 249. 

R,. Treatment betng givt'n to Sun-
derkali, a sick elephant (III-
1-7-77)· 233· 

Reported Havoc caused by Sea Ero-
sion in Kerala and Karnataka 
(CA) (V-25-'-77), IIR6-88 . 

Rural Poor (HAH Dis). (V-
21-,-n), 301-°4. 

BARROW, SHRI A.E.T. : 

Increase in Number of Seats in Medi-
cal Collep;es of Maharashtra 
(I11-~3-6-77), 27-~8. 

Non-use oC National language for 
official work in Indian EmbaSlY 
abroad (111-30.6-77), 14. 

Proposal for change in 10+ 2+ 3) 
.ystem of education (II ..... 1 S..o.77). 
5· 

R~laDtion of Relearch exper~ee 
for University TM&Chers (111-
27-6-77), 5. 

D.G. 1977-,8: 

Talce over of Viswa YuvakKendra. Min. of Education and l(ICial WeL "-, 
New D~lhi (111-29"6-77). fare and Department or culture ~ 

_ 159-60· (IV-1-7-?'). .81. AfB.-S4. 

Time capsule <111-28-6-77), 9O-4Jl. Felicitation to th~. Speaker. 
________________ ...;(:..,V_-II..:.:...I-.:-'-'7). Igfi-97' 



BARROW ABT-Coftld. 
Tributes &0 the Speaker (Shri N. 

Sanjiva Reddy) on his rolingui-
shing the office of Speaker. (IV-
IS-7-n), IIS6. 

BARUA, SHRI BEDABRATA: 
A~itation by Junior Engineers of 

C. P. W. D. (V -115-7-77), 73-74. 

Application f.,r Financial Assistance 
by Jute Mill Ownl"r to I.F.C.I. 
(VI-:zg-7-n), 3:Z-S3· 

Bechtel Company given Contracts on 
Kudremukh (V-gS-7-77), 35. 

Damage of wheat stock at Dobala, 
(VI-I-S-77), Ilia. 

Death of National Herald RepOrter 
at Willingdon Hospital (New 
Delhi (VI-4-9-77). 115-47. 

Integrated Medical 
(IV-14-7-77), 15-16. 

Graduates 

National Textile Plan. (II-17~6-77) 
14· 

Overseas Market for Assam Bam-
boo Craft and Carve Products. 
(V_lI-?-7?), 16. 

Setting up of a fertilizer pl.I t in 
Anam (IV-III-7-77), 1I0-lIl. 

'Supply of Uranium by USA for Tarapur 
Atomtic Power Station. (IV-S-7-77), 
33-S4· 

D .... t •• "1 i ~ 't·G~neral (1977-78): 

Gen. Dis. (I1-lIO-6-77), 360-66. 
\I1-:Z1-6-77) 161·66. 

D. G. 1977-78: 
Min. of Indultry (IV---9"7-77), IIl1-lI9. 

tn4!:tldde. (Amendment) Bill: 
Cal tid, (V-lI6-7-77), lal6-aB. 

Oil and Natural Gas Comm..i.sion 
(Amendment) BiD : 
Consid. (V-25-7-77), 398-401. 

Tea (Amendment) Bill: 
Conlid. (V-a6-7-77), QS4--8S. 

Unemployment Problem (M) 
(V-7-7-n), ~113-27· 

BASAPPA. SRRt KONDAJI: 

Working of Vijaya Bank (H.A.I{. 
Dis.) (V-lIB-,-n), 305-08. 

BASHIR AHMAD, SHRI: 

Ali!f¥'h Muslim Uni<\lffti&y 
(II-Is-8-77), 58°59. 

Act 

BASHIR AHMAD, SHRI-o-Id. 
Amendment of Civil Pro~dure Code 

(IU-14+77), 12S~4' 

Arrangement for teaching Urdu In 
Primary .chool.. (III_,-6-77), 
1011-0 3. 

Crimes on Railway, (VI-3-8-77), 
67-68. 

Dacoity in 12 On. Train near 
Delhi (VI-Il-8-77l, 7Q-80. 

Demolishing of Lawyers' Chamben 
(V-IS-?-77). 108-09· 

Demonstration and Strike reloru.d to at 
Palam Aerodrome (VI-29-7-77), 13.5-
36. 

Examination system in Ichoola and 
conegt'S (1'I-I!I-6-77), 154-55. 

Guidelines for Films (IV.-6-7-77), 4-8. 

Guidelines Cor minority institutions (11-
13-6-77), 155· 

Iller.l appointments maM in RailwaYI' 
(11-14-6-77), 111'26. 

Industrialiaation of Backward Areal or 
Eastern U.P. (I1I--lIg-6-77). 91-91/. 

Irrigation Facilitie. in Fatehpur and 
Banda Districts, U.P. (111-4-7-77), 
\03-04, 

Judicial Wing to deal with labour Calel. 
(111-30-6-77), 5· 

Labour Unions operating at In tematiOllal 
Airports. (VI-5-8-?7), 86-87. 

New Projects ror Power GeneratioD 
(11-22-6-77), I'. 

Proposal to repeal Enemy Pr~ty Act, 
1966. (11-17-6'77), 50 '5 1• 

Reduetion In Rate of In terest to be paid 
to Depositors of Foreign 8anb (VI-
aQ-7-"), 'J7· 

Repeal of Evacuee Property Act (11-
Ig-6-77), 155-56. 

Setting up or National Commillion tor 
Housing Prorramme (V-t8-,-,,). 
15· 

TtantFer orden about Jad .... c:hallmged 
in Sup~e Oourt (U-14+77), 
120-21. 

Urdu as second language. (ltf-stg-So 
77),8304+· 

------- ----------..... -----------------------------
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BASHIR AHMED, SHRI-Cmrd. 
Debates 

Budget Railway, 1977-78. (Gen. Db) 
(fl-14-6-77). al8-gg. 

D.G.1977-78. \ 
Min. ofIndustry (IV-9-7-77), IIS-16. 

D.G.1977-78 : 
Min. of Petroleum and Miniatry ofChe-
micals 8t Fertilizers (IV-6-7-77), 
g84-89· 

Finance (No. g) Bill 1977: 
Qonsid. CI. (V-I8-7-77), S76, 379· 

BASU, SHRI CHITTA: 

APe recommendations (I1-IS-6-77), 
13S-S6. 

Additional Grants to States to reduce 
Budget Deficit: (VI-5-8-77), liNg. 
Artel Effects of NationaliaatioD of Min-

ing. 
Industry, (V-ao-7-77). 87-88. 

Aid (rom IDA and other UN Sources 
(I1I-g4-6-n), 165. 

Aid IOUIh t by Jute Industry (1II-st4-6-77). 
165. 

Allocation for Educatiw in Five Year 
Plan (II1-1a7-6-77), 185-86. 

Amendment or the Constitution (V-
la6-7-77), 188. 

Application for FlnancialAliiatance by 
Jute Mill Owner to I.F.O.I. (VI-
lag-7-m, g8-gg. 

Attainment or Sel(-Reliance in Petrol-
eum Producta (11-14-6-77). 1117. 

Autonomous State. of Reserve Bank 
ofIndia. (11-17-6-77), 188. 

BankCredit. (11-17-6-77), 69-70. 
Blue Print for the Supply of Potable 

Drinking Water (II-lao-6-77). 7°-71. 

Bye-electiona to State Legialaturea (III 
gO-6-77), 10 3-05. 

Central Road Transport Corporation. 
(I1I-la9-6-,,), 11I7-g8. 

Centralisation of Planning Proeeaet 
(VI-s-8-n), Ila6-a7. 

Changes in tbe Organisational Set of the 
Plannintr Bodies. (VI-3 -8-,,), II 7. 

Cbittaranjan.Bhawaning-Delhi (II-110 
·6-77), 176-77)· 
Cowpullory Research Cea. on Industry. 

ClI-laQ .... 77). 1.s-49. 

-------
!ABU. SHRI CHITI'A-C".,.. 

Continuation of Tripartite Aptx E<.dy 
(11-15-6-77). 7S· 

OOlt of Price Index (III-:ZS-6-77), 134. 
35· 

QreditPolicy (I1I-1-,.,7), 64.65. 

Criai. to Textile Industry. (V-lIll-7-"), 
141-43. 

Decline in the Export of Manganr5< OrC' 
(111-84-6-,,), 165-66. 

Demands of the Railwa),men (II-
14-6-77), 117-18. 

Departmental Examinati('ll by CJH~ 1'\1 
Employees oflncomt' Tax Dcpartrr rDt 
(11-17-6-,,), 18g-go. 

Development Proj~cts for N01'th B(IlS"!. 
(IV-IS-7-77), 18. 

Diac1usion bt-tw('cn USA IIle! US~R CI) 

limitation of Military actlvi t ir8 if". th r 
Indian Ocean (IV-II-,-,,), go-
lI9·'t 

Electora! Reform. (111-128-6-77), 47· 

Evaluation of 50-Point Prolurr D'\t'_ 
(11-18-6-77), 59· 

Evolution of National Minim\lIJ"IWegra. 
(III-8S-6-m, IS~· 

Escellelin Central Univeniti~~ (IJ-
110-6-77), 175",6. 

Esport of Food,rains. (11-20-6-77; .• 
175-76· 

Forjfien Military Buil in IDdiaD Oc:e&D. 
(lh6-6-77), aS7· 

Grieyancea of Aabraf'abad Camp Oo1ony 
WeatBen,.l. (111-117-6-77) .. 11l6. • 

Implementation ofllcw 1101611 Ir.cdlCjrrs 
lor minions' (lJ-loII-6-77),1411-43. 

Indo-Baugladt'ah .grcrment ('11 Fand,. 
Barrage (V-II8-,.,7). 166. 

Inquiry into Exccncs cemmitt, d b\' 
Agencit'l of Family Planning Front. 
(n-I6-6-77), 16g. 

IDeor Auto Limited (II-:Z1_6-77), fS. 
(II-QR-6-77), 150. 

Journalista dfaac:creditt'd on poJitiral 
IfOUIIda during Emer~lIcy. (IJ- ' 
15-6-77), 157-58. 

JudicJa1 Win. to deal with labour care •• 
(1II-s0-6-77), of· 



BASU CHITTA-e,l.'''' 
Mathew Commiuion R~Lrt (11-

1112-6-77), '50.51. 

Memorandum Regarding Food Trade 
Problema (1I-lg-6-77). 35-36. 

Jdultinational Corporations (II-
lala-6-77). 61-611. 

National T~"tile Plan (II-, 7-6-77), 
19-1I()· 

Negotialiom on Six Point Charters of 
Demands of Railwaytnen (V-
116-7-77) ,88-fl9· 

PaYlIK"nt of Interim ReHef to N(w;,-
papers (Vl-4-B-77), 14g-44. 

Petro-Chemical Complex at Haldia 
{IJ-21-6-77), 14-2. 

Private sector 10 be encouragfd (II-
1111-6-77), 149· 

Pro~ into exCt'sscs committed during 
Emergency IIJ-I 5-6-77) , 16. 

Prehe into Saha Inatitule of NucJrar 
Ph}'llic~. Calcutta (III-1I9-6-n), 126. 

Production of Bulk Drup 8ft recom-
mrn<kd by Hathi Commitle(' (11-
14-6-77), 35-g6. 

Raids on economic ofl'enden (111-
114-6-77), 72-73. 

~cognition to RFF Staff' Auociatioll, 
West Bengal (III-IIg-6-77), 1!l3-34. 

Rehabilitation IndUitries Corporation 
Limited (11-110-6-77), 176. 

Rehabilitation c.f HutllK"nt DweJlcra 
a1on, Railway Lines and Aerodrome 
Areas (V-5-7-77), "5. 

Itcinatatement of Employee. in Indul-
trial Undf'rtakinga by State Go. 
vernmen,. (111-113-6-77). 59-00· 

Itcinstatcment of Jute Mill Worken 
(IV-7-7-"). !I'-g2. 

ltd,.." of persons detained during 
Emergency (11-15-6-77). '7-IB. 

)leJeuc of political Prhonrrs (1I-
I S-6-77) , 158--&. 

.. e-opening of Jute MiU, in West Bengal 
(111-114-6-77), 164. 

Ilcsearch worb in Saba In.titute of 
Nuclear Phyaica,Calcutt&(III_S-6-77) 
1116-117· 

llt'YBDlpinK of Khadi and vm. In-
dustries Commission (111-119-6-77),41, 

Review of price polic}, in regard to 
Supr IDdUItry. (III-II 7-6-77) , 95 

R.evision of thr Fifth Fi\'~ Yrar Plan 
(1I-IS-6-,,). 1!J6-57· 

Rural Poor (II-13-6-77), 26. 

Scheme for Frt'ight Equalisation for 
Ch( mica) Raw Material (V-II6-'-77), 
1°7· 

Support price for Raw Jute (V-· 
!l1l-'-?7)· 

Survey of Credit Gap~ in Diltricts by 
Reacrve Bank of India (V~2·7·77). 
!lO. 

Swpt'naion of Employees of Saha IlIlti-
tute d NucJeu Phylics, Calcutta 
(111-29-6-77), 1127· 

Trade with China (II-I 7-6'77), IBg. 

U.S. PrcIidrnt's Obaelvationl on 
N.A.T.O. (11-16-6'77), 113 1• 

Unemployment due. to closures ADd 
Lay-oft' (I1I-g3-6-77), 13S-36• 

Visit of Forign Mini.tt'r of U.S.S.R. to 
India (11-16-6-77), 1!l3· 

Voluntery DilCloaures Schemes (II-
1,-6-77). 190-191. 

Working of IndUitriBI Reconstruction 
Corroration of India (IV-S-'-77), 
74· 

Budget, Railway, 1977-78 (G(Il. Dis·) 
(11-14-6-77). 1290-g(ll. 

Compulsory Adult Education Bill by 
Shri C. K. Chandrappan-Withdrawn, 
Con~id. (I1I-1-7-77), 265-1267. 

D.G. 1977-7S Min. of Comm~rce and 
Ministry of Civil Sllpplil's BT1d Co-
operation (111-115-6-77), ISS-41• 

Mir •. of Labour (IV-II-7-"). s-t1-45-

Demand for payment of 8.gS per cent 
bonul to worken including thOle. in 
rul:1ic sector undertaking, (Under 
rule 377) (VI-I-B-77), !l91-ft,. 

Deterioration in Law and Order lih:adon 
in several State. (Dis·) (11-15-6-77), 
S66-68· 

£npgement of Worken through Qm-
tractOR (H.A.H. Di~,) (VI-4-8-77l. 
396-gS. 

Felicitation to the Speaker (V -111-7-77), 
I 97-gB· 



BMU, CHITI'A-ColItII. 
Finance (No. II) BiU '977 QOD~id. 

(VI-II-8-77) 311-3JS. 
Indian AcricuItural Wor~1"I Bill: 

Ill. (111-1-7-77), 1234. 

Jnsecticidea (Am.endnwu) Bill: ConsieL 
(V-II6-'-77), 113810. 

Oil and Natural Gu Commission 
(AmeDdmcnt) Bill ComieL (V-
115-'-77), 409-11. 

Payment of Bonus (Amendment) Bill 
(Amendment ofaection 10 and lubsti-
tution of section RO, etc.) 10'. (U-
17-6-77), 3,1-72. 

PI'C-EJection Political aituation ir 
Jammu and Kashmir :and reported 
postponement of the Assembly dec-
t:1'IIl (CA) (1I~1I-6-77), 150-53. 

Reported lugeationa of IndiaD J lite 
Min. Aaaoclation to dOle clown the 
Jute UDita in Weat Bengal (CA) 
(111-110-6-77), 136-39. 

Rural Poor (HAH DIS) (V-III-7'77). 
1191--g6. 

Tributes to the Speaker (Shri N. 
Sanjiva Reddy) on hi. rdinqlasmng 
the office of Speaker (IV-13-7-n). 
fl3~-36. 

Twentieth, Twenty-First and Twenty-
second Report. of the ComnUaaiODer 
for Scheduled CUtei and Scheduled 
Tribes (M), (VI-9-7-n), 331. 

Unemployment Problem (M) (V-
117-7-77), 383-87. 

BASU, SHRI DHIRENDRANATH : 
Application for Financial Alsistance by 

Jute Mill Owner to I.F.C.I., (VI-
119-7-77), 311 . 

Food Sublidy to FCI, (V-,8-7-77), 
3 1-311. 

Purchase o!' Ore-Bulk-Oil Carrier by 
Shipping Corporation of IDdia from 
Yugoslavia, (V-II7-7-n), 3. 

Super Thermal Power Station in North 
Bengal (V-IIN-n) 118. 

Tender. invited by OI:NGC for pur-
chue of Truck Tractors, (11-
jll-6-77), 37· 

• ,,4get, General, 1977-,8. 
Gen. Di.. (H-al-6-77), 1170-73. 
D.G. 1977-,8: 
Min. of Education and Social Welfare 

and Department of Qult,," (IV-
'-'-77), 1183-14. 

Malaria Incidence in the COUlltll'y, 

BATESHW AR HEWRAM" SHlU I 

ArbitratiQD on Claiml relatin, to 
Good. and Parcel Handlin, CODtr8CtI 
(V-19-7-77), 1129-gl. 

Good./Parcel Handling Contrll;CtI 
awarded to Porter. Cooperauve 
Labour Contract Society Ltd •• 
Allahabad, (V-19-'-77), llIB-go. 

Rates of tea served at ltations, (V-
19-7"7'), ~I-SII. 

Removal of Official Documents by 
Railway EmplOyCCl, (VI_-8-". 
~7-58. 

Sale of Fruits and other Articles at 
Kanpur and Allahabad .tationa 
(IV-12-'-77),60-&· 

Steps taken to check cOtTUtJtion ill 
Public Dealing lCats (V_6-7-77), 
117'118. 

Waiving of Wharfage and Demurrage 
Charges (V-II6-7-77) 54-56. 

Wharfage 
Private 
Division 

Charge. raised against 
Parti~ on Allahabarl 

(IV-I'J-7-77). 175-76. 
BERWA, SHRI RAM KANWAR : 

Allotment of Indane Gu Agencies in 
U.P. (V-I 9-'-77) , 66·67. 

Bu! Service from Mehrauli to Central 
Secretariat (IV-O-7-77). 51. 

Complaint Again.t the GujraDwala 
Houae BuildinlJ Cooperative Society 
Delhi (IV-I 1-'-77). 192. 

Disparity in the number of voten ill 
various Loit Sabha and Assembly COD-
stituencies. (IV-S-7-77), 21-!Z2 

F.I.R. Lodged with Sarai RohiUa 
Police Station, Delhi (IV ~-'-n), 
IsS. 

Gujranwala Houae BuildinlJ Coope1'a-
tive Society, Delhi (IV-I 1-'-77), 
115· 

Housing Schemes for poor in Cujarat 
(III-4-7-77). 

Installation of Statue of fonner Prime 
Minister. (IV-IS-'-77). ~·6. 

Meuun to benefit families of vic-
tlm~ of forced .terililllltion. (11-
16-6-77). 24-30 . 

Profit and Lou of Gl.liranwala Ho~ 
Building Cooperative Society, Delhi 
(IV-II-'-'7)' 70. 

Quota tor Harijuu. in 01 ... I to Cl .. 
IV post. (V-26-,-,,), 19-

(HAR DIS) •.. {~_-_I~~7...:-'_')_'_1I_4_9_' ___ _ 
SC and ST EmplO}'CCl in Department of 

Atomic Encrgy-(V-ll7-'-77). 
~ 



ction of O. ConnectioDl in 
Delhi. (IV-S-'-77), 63. 

Talks between Indumy and Govern-
ment on Unemployment problem. 
(IV-g-8-77) I,. 

Telegraph and Telephone FacUities in 
Villagt:!I of M.P. having Population of 
more than S thou.~and. (VI-4-8-'7), 
II. 

D.O. 19'7-,8 

Min. of Agriculture and Irrigation., 
(Ill-l/-7-77), 1'4-?S, 

D.G. (Railways) 1977-7S (II-I6-6-77), 
l/96-301 . 

Employment of Scheduled Cutet and 
Scheculed Tribes in Service.. (Dis) 
(VI-6-8-77), 151-54. 

Twentieth. Twenty Firat and Twenty 
Second Reportl of Comrniuioner fore 
Scheduled Castcs and Seheduld 
Tribes (M) (VI-6-S-77), 151 
-54· 

BHADORIA, SHRI ARJUN SINGH: 

Acqui~ition of land by Maruti Ltd. 
(11-15-6-77), :202-:2°3· 

Alleged attack on officm of Provident 
Fund Commissioner, UP (111-
go-6-77). 64-65. 

Alleged charge! of Corruption apiDtt 
RPF Commissioner UP (III-
IZ3-6-77), 6i-68. 

Appointment of Director in the IDlltitute 
of Conatitutional and Parliamentary 
Studies. (VI-IZ-8-77), l/39-40. 

Area under Irrigation in Gujarat 
(V-IZ5-'-77), 17· 

CBI Enquiry agaimt Officers of C.S. 
T.T. (V-l/S-'-77), IZ~'O. 

Changes in Administration. (IV-
1!-'-77), liD-II. 
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Delhi Telephone Directory (W-
14-?-77), 144-45 (V_8-'-77) 117-18, 

Direct Train from Delhi to Silear (V-
26-'-77) 6g-70. 

Draining out of stinking water in Trans 
Yamuna area oC Delhi (III-!27-6-77) 

69-?0 (V-S-7-77) Sr9l/. 
(IU-l/7-6-77) 

Electrification of ViIlagcs in Uttar 
Pradesh. (1I-l/l/-6-77), 113. 

Engineering Colleges &: Universities 
(IV-II-?-77) 66. 

Expenditure on delegations that went 
abroad. (IV-I s-?-,,) , 8'!Z. 

Hunger Strike and Agitation agalmlt 
Branch Manager of State Bank, 
Bharthana. U.P. (VI-1Z9-,-m, 
99-100• 

India'. Particil!ation in Trade Fair. 
(VI-l/9-'-??) 5. 12 

Inquiry into Deaths of Dr. llam 
Manohar Lohia and Dr. Shyama 
Prasad Mukherji. (lI-IZ:2-6-77). II II 

Institute of Con.titutional and Parlia-
mentary Studies. (VI-I-S-77), 
l/77-79· 

Measures to benefit Families of Victim. 
of Forced Sterilisation (11-16-6-77), 
IZ6-go. 

Misuse of Steel Licence in Maruti 
Limited. (1II-!2S-6-,,) 47-48. 

Monthly Average of Consumer Price 
IDdex (IV-14-7-77), 76-78. 

Number of different types of Govem-
ment quarters in Delhi. New Delhi 
(1II-4-,-77), 91Z-s4· 

08icca and Godown. of Central Educa-
tion Board, (V"'""1I~.,-77), 1~-gS. 

Pmding applicatiom for telephone 
conncctiolll. (1I1"'""11S-6-77). 151-~S. 

Change in D.T.C. Route from Tal. Pott ofBeeti in U.P. (riI-'!ZS-6-7') 
Katora Road to Chureh Road, ISO-5 1• 
(VI-S-8-77). ,S·'9· 

Construction of Br:I~ GVeI' Yam'lIBa Pos" reserved for S. C. &: S. T. in Ma,.. 
at Kachaura Ghat and Batethftr. kctiD, Division of I.O.C. (III-
(111-29-6-77), 15-18. 118-6-77). IZ8-ug. 

CUb in Defence Expenditure. (V- Prime Minbter', Relief Fund. (11-
IZo-'-77). IZ 14. u-6-77). 8 -10. 

T· ea .... ·1 ProduCtion in Hindu-taD Ammautie Date far digging out of une yo_e . 
__ J(~V::-lI~5tl-7~.7Zl''lJ),~IZl.:.'I~._---__ ...:.. __ -=:;Ltd=-. ,;;;K;,;;&D;J.· pur (n~II-6-771. I!.!:. 
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Pro~1 of Eler.trificatiOil in Statea and 

Union Tenitoriea (II-IS-6-77). 
sl-s!\· 

Propaganda reprdiDg DiscriminatJoo 
between North and South. \ (V-
"'0-7-77)' 73· 

Provident Fund Comminioner. U. P. 
(IV-7-7-77) 68-6g. 

Public Oall OfBce in U. P. (IV-
IV?-??) 1 .. 5-1 .. 7. 

Railway Halt at Silampur (IV-HI-?-
77). 7"'-73· 

llailway Line from Bombay to Allam 
(11-111-6-77). 7H-79. 

R \ilway Line trom Eastern Part to 
Western Part or India via Gwalior. 
Sh;,hjahanpur and Pillbhit (II-I .. -6-
?7). 55· 

Review COIDmittee on Grana \0 inlti-
tute or Constitutional and Parliamen-
tary Studies. (Vl---RoS-77). 12k? 

Rural Electrification in Agra and Etawa . 
. (1I--22-6-??). 1111-13. 

Settilll up Hospitalt in Rural Areas 
(IV-7-7-77)' Ig8. 

Settin! up of Radio Station and T. V. 
Centre in Etawa (III'"""!J~·77). 
11JO. 

Shifting of Transport companIes rrom 
Shradhanand Bazar. Delhi-(V-
117-?-?7). 85-86. 

Teletraph oIBeea in U. P. (III---Rg+77). 
1 54-S5. 

Tclephonc AdvilOry Committees (IV-
7-7-77). Igo-gl. 

Telep1lone Connections in the country 
(IV-I,,-?-??), 1..,3-4-4-. 

Telephones in Delhi Telephone Ex-
changea (IV-14-?-??) 1 .... 4g. 
(V-IJa-7-n). ?0-?4. 

Time cal"ule (III--!J8+,,). 30-412. 

Women Memben or Parliament detained 
UDder MlSA and DISIR. (11-
lIl+n). 5-6· 

Coca Oola Company', ref'UIal to rulfil 
its esport commitment and to produce 
the begerage of wholly Indian Orilin. 
(CA) (VJ~-8-7?). 11344. 

D. G. (Ilailways) 19?7-78 
Dis (1I-17-6.77). 338-fll. 

Finance (No. II) Bill, 
consid. (V-16-7-77). 54~. 

1977 

Reported resentment apin.t the use of 
book entitled "A Modem Approach 
to English Grammar and Composi-
tion" (CA) (VI-IJ9-?-77), lISo-8 •. 

BHAGAT RAM. SHRI : 
Advcne Impact of Central Excise', 

Simplified Procedure. (11-17-6-77), 
74-7';· 

Ambassadon, Governors and Vice-
Chancelton beloncing to S.C. at S. T. 
(1I'"""!J2+?7)' 75-76· 

Amount Spent on AIOC Deleptea by 
Vlee.ChaDcellor of Punjab Univenlty. 
(III-IJ7-6·n). 140-41. 

ComplaiJla of Mbbehaviour with 
women conductors. (1II-II9-6-7?). 
8l1. 

Creation of Posts or Postmen and C_ 
IV emp10yeet in P. at T. (II-
16-6.77). 9-•• 

Enquiry into train accident at Sevur 
(11-14-6-77). 91. 

Inquiry again~t S. P. Os. Kalpa (11-
,6-6-77). 110 7. 

Instructions to Statutory and Semi· 
Government Bodies for Reservation 
in Service. (VI-3oS-n). 86-87. 

Manipulation in Con..umen price index 
during Emergency. (I1I-go+?7). 
611. 

Mern'>randurn about Punjab Un iver.ity. 
(I1I'"""!J7+77). 39-40. 

MiMing of ConsiJnmenu of Handloom 
clodi Tvpe.wnten and Bran at New 
Delhi Station (Vl'"""!J-8-77). 66-67. 

Posh reY.1'VCd for S. C. at S.T. in 
Marketing Dimion of 100 (fiI-
118-6-77). 1I6. 

Probe into AllegatiOllll againat Central 
&ienti8c IDitruments Orpniaarion. 
(I1-I 'S.6-77). ag. 

Purchue ,candal in DTC (IJI--lI9+77'. 
76-77. 



,-.ua nmsx 
----------:~-=.:.::==-------.,-__1~ 

BHAGAT RAM. SHRI -co,.,d. 
il~:1uction in Pri~es of Pesticides (111-

mS-6-n). 68-6g. 

R:hy Fatt by Union leaden of CSIO 
(V-!7-7-n). !l4-0-1,:a. 

T,'l'ufer of Traie Union Functionaries 
in W ~,t B~n~al. (U-I6-6'77), go8 

D,hlll, 

D.G. 1977-78 : 

Min. of E iuc"tion and Social Welfare 
ani D!plftment of Culture (IV-
5-6-77). iI9-:a5· 

R +lIt"tem~nt of retrenched employee. 
of' Vir Arjun' (Mmer under 377) 
(V -,5-7'77). i1B'19. 

• ·i\Kn. SrlRI M,\SORANJAN : 

-\ filltion by Junior Engineert of 
~'";,? IV. ;). (V -15'7-77), 73-74. 

Aid to publiclchoota by foreign agenciel. 
(VI-I-8-77), 56. 

Airport at Port Blair (IV-8-7-77) 
6:a-63· 

;\ '11 !rican fishing vessel found .inkilllJ 
near Oamotra I.laud. (VI-a-8-77), 
38'39· 

An:iam1.n Special Allowance (11-
15-6-77), ~'43· 

Arrest of 30 l'o4~mben of the All India 
Stainlell Steel Re-rollen AIIociadoo. 
(IV-IN-77), 78. 

Bu.ineas Oaptured by Private Sector 
Eiotell AI compared to Government 
run Hoteh (VI-:ag-7-77). flIS-16. 

C\"c~llation of Applicatiom for Milk 
Token ar D.M-S. (V-:a3-7-77), 
i75-7S. 

C:uual Labour working in Foreat De-
partment of Andaman and NIoobar 
Islandl (11_0-5-77). 115-16. 

OhaIlge in Service Conditions of Em-
ployee. of Public Sector Hoteta 
~VI-l9-7-77), lu6-17-

I 
I 

'OIOlUre of Shae Manufacturing Ualts 
,in A~a (V-:a7'7-77), lo/J.og. 

Construction of Atomic . Pawer Sta-
tion at Narora. (VI-g-8-77), flf4-15. 

I 
CoDlumption of Deai Liqupr (IV-

1-8-77), 185-86· I 

I 
i 
I 
I 
I 

I 
I 
I 

I 
I 

Development of Tourilm in Andamaa 
and Nicobar IllaDds (1V-6-7-77). 

108-019. 

Evuion of Income-tax and Wealtb-
tax (VI-:a9-7-??), illS-IS. 

Export of Steel Tube. (VI-..-8-,,), 
aso 

Famine like condition in Andaman and 
Nicobar"1:.1ancb (IV-I 1-7-77), III. 

Foreign BoaWn Indian TerritoriaJ 
Watera (V--O-7-77). 179'80. 

FOI'eIt corporation for Andaman and 
Nicobar IIlanda (IV-I 1-7..,7), 
IIi. 

a.. Turbine Plant. in Tamil Nadll 
(V-:a007-77), 140. 

Ghaziabad Improvement Trtllt. (VI-
1-8-77). 1St--8S . 

Import Duty on Stainlell Steel (IV-
15'7-77), 711-73. 

Incentive. to Parenti with one or two 
Children (VI-...-a-77), !lOS-06. 

India'. Trade relations with Scuth 
Africa (VI-S-8-77). 86. 

Inter-hland Service. in Anda... and 
Nicobar IalaDcb (IV-o.?-7'1), lOO. 

Irrigation Facility for Food Production 
in Andarnan and Nicobar IalaDda 
(IV-II""-??), 64. 

• Jhupri' dwellen at Andaman and 
Nicobar Islands (11-1111-6-77), 65. 

Manufacture of Steel Tubel (Vl-
4-8-77), 811-8S· 

Meeting of RepreleDtativea of Stainle .. 
Steel Re-Rollen AIIociation with 
Prime Minister (V-OO-7-7?), 6e-BI 

Morc Accommodation and Facilitiea to 
r-cn,e... at Delhi (VI-lI-8-7i~ .... 

Munier of Senior Manqer (Pel'lODllcl) 
oIHindUItIID ConItnu:tiOll Compcy 
(V-:a8-7-77), Iii-IS· 

Noticel to KJ.aaa of South ADdamao 
TehIiI to vacate Government land. 
(111-119-6-77). 49. 

Off-ahore Drilling in And.man and 
Nicobar Ia1andl (IV-lfIo?-77), 171, 

OpenilllJ of a Brmch of State Bank at 
Dialipur. North Aad ... aD (IV-
8-7-77), log. 

Open~ of Telephone Eachanael iD 
And ..... and Nlcobu (IV-I"",-,,), 
IS,.!8. . 



NANJ INlIb 

'hy Sca1ea of Employee. of Saw Mill 
Division, Andaman and Nicobar lJ.. 
lands. (I1I-X27-6-77), 123-114. 

\ 
PCI'IIOnl killed by Jarwa' Tribe in 

Andaman la1and.. (V-20-7-77), 
17~79· 

Port Blair Radio Station (IV-6- 7"77). 
,01. 

Rehabilitation Programme in Andaman 
IIIId Nicobar &rands (IV-n-7-77), 
179· 

ltepraeruation from FOI'eIt Seamen 
Union Andaman artd Nicobar h-
landJ (11-20-6-77). 155. 

Repreoentation from Worlr~1 of Rubber 
Plantation at Kachal, Nicobar Oil-
triet (IV-8-7-77). 109-10. 

Requiremt'Dti of fertilizen for ADda-
man and Nicobar Islands. (V-
18-7"77), 79-80. 

Sale of Thinp at Hi,her Rates in Super 
Buar. (VI-ag-7-n>, 113-140 

Sew MiU DM.ion of FOI'ett Departmen t 
in Andaman aDd Nic:obar Islands. 
(III--:a7-6.77) 59-50. 

Setting up of a leparate authority to 
check blackmarketing and harding 
of eaential commodities (VI-
29"7-"), 213. 

Shortage ofDrincn, Water in certain 
Villages in Andaman and Nicobar 
Islands (IV-6-,-n)· 43. 

Supply of Indane Gaa in Andamllll 
ADd Nicobar Island. (IV-I 2-7-"), 
100. 

Tamil Medium !litJher/High SchooJ 
at Port Blair (111-4-7-77). 62." 

TeJ~hone Exchange in C.r Nic:obar 
and Rangat (IV-14-7-77) , 71. 

Tnuumitten Unearthed ill Delhi. 
(VI-S-8-77), 192-93. 

,D,HU 

D.E.G. (General) 1974-7!! "(V-
§"!I-'-77) lI'11"5. 

D.Q. 1977-78. 

Min of H~e Al'air •• (IV-Ia-,..,,) 
151-59. 

Famine like conditions in Anclltn!lJl 
and Nicobar hlands (Undel I u II' 
377) (V-6-8-77), 21-1Z:.I. 

General Budget 

Gen. Dis (11-22-6-77), 3S8- 43' 

Reported retrenchment of the Ma&. 
doors in Andaman and Nicobar hlanc!s 
(Under Rule 377) (VI- 29-7-i7)' 
299-300 • 

BHANWAR, SHRI BHAGIRATH: 

Admi!lSion in Medical Colltg(1 (lV-
7-7-17)' 64-65. 

Agriculture Institute ofj},abuain M.P. 
(11-13-6-71) 151-52. 

Aid from U.K. for Rural Deveropmel\t 
(VI-5-S-,,). 139· 

Aluminium Plant in Sarglija (V-
28 -'-77), 18,-88. 

Availability of Raw Material f(lr MEnu 
facturin, Fertilizers (IV-
5-7-"), 60-61. 

Availbility of Rock Phosr},1I1'f' i. 
jhabua District. tll-16-6.(6), 45· 

8HILAI Steel Plant ExpansiOlJ. (V-
R8-7"77. 186-87 . 

Complaints againt Vice-Chancellor of 
Udaipur Agricutlure Univtnit} 
(11-13-6-77), 52-54. 

Debt Liquidation (11-0 -6-77 J, 
55-56. 

Discounted cuh flow retUTm in rc:fp. c:t 
surveys of Railway lines in M.dh~ r 
Pradesh (V-26-7-77), 196. 

Double R,.ilway Trac for Mahi-
Anoa-Pancbpylia-Bugada (W c:a.crD 
Railway)· (11-14-6-77), 181. 

E~~t/Import of Ca. .t Acrylic Sheets 
(IV...,a-7-77), 65· 

Estimated Annual income for propoted 
Delhi-Rajbora-jagda1pur Railway 
line. (VI--2-8-,,), 911-g6 

J 

Expart of weldial electrodew cquipmCDt._ 
IV-15-'-?7). ,0.57, 

'Ive in Stl,ldie of Door DanbaD, DeW 
(VI--O-7-77)' 104. 

IntodUC:Qon of rerular Airbut ftigbtI of Air 
IDdia to Gulf c:omricJ. <V----'''77), 
RII. 



BHANWAR. SHKI BHAGIRA11I-Cfntd. 
Malanjkhand Copper Project (V-

28-7-~7)' 188--90. 

Manufacture of Oil Riga by BHEL. 
(IV-gO-7-"), 11&013. 

Merger of Mechanical 11110 Electrical 
Departments into Diesel Group 
(V-a6·7-77), 59-60. 

Narmada Dam Project (11-13-6-77), 
117-118. 

No DrUS Plant in Madhya Pradesh. 
(VI-I1-8-77), II r. 

Number of oCcasion. wben Airbusel 
went out of order (VI-29-7-77), 
59· 

Number of Planes Hijacked during 
Emergency (111-1-7·77), 99. 

Oil Exploration at Diamond Hatbour 
in Welt Bca,al (V·-19-7-7?). 
8:z.83· 

Operation of Caravelle and Avro 
Planes (IV-I8-7-n). 179-80. 

Production aDd Demand for Cast 
Acrylic Sheetl (IV-6-7-n), 48· 

PropoSal to link ToW'i.t Centrell in 
Madbya Pradesh by Air (1Il-
1-7-77), 117-118. 

Proposal to oped new textile mills. 
(V-22-7·77), 1111-22. 

Purcbale of buildiDls for Indian Em-
bassies abroad (V-28-7-77), 95' 

Rail Conection between Dohad, 
Jhabua, Dhar and Indore (11-
14-6-77). 4&47· 

Railway liDet iD adivalit areal of M.P., 
lUJasthan. Maharuhtra and 
Gujarat (11-14+77), 107·8. 

Reclamation or land in M.P. (VI-
1-8-77), 2~65' 

Step. to check Bomb Scare Inddtots 
(IV ...... s·7·77). 18,-85' 

Storage capcity or F.C.I. an C.A.P. 
(11-10-6--77). Q6. 

Sutlej-Beu link project (V-27-7"77), 
75.76 • 

~ 
i 

BJfANWAR, aHR.I BHAGlMnI~ •. 
Tourism De¥eloptne&t Sche Ir.tt {. r 

Madhya Pracleah (IV-S-?-:?), 
113-14· 

Tribal aod CommUDi~ Development 
Block. (VI-I-a.,,). 15S.M. 

D·G. (Railways) 1977 1978(II-16.6.,,}. 
380-87· 

BHARAT BHUSHAN. SHRI: 

Conversion of Moradabad K a •• , il ur 
line into BrOad Gauge line. (111-
27-6-77), 66_67· 

Power Tiller., (III-a7-6-77). 
15.16. 

Seed Certification ad ProducWla' 
(VI-I-8-77), .I-QQ. 

Telqp-aph and T~e Fac:i.lities ill 
Vil. of MP having Population of 
more than 5 tho\ll8lld (Vl-... a..77) •. 
10. 

Tenders iIlvited by 01; NGC Cor, 
purchue of Truck 1'nIcton (II-
21-6-77). 37. 

VioleDCle ill IUectiGil to IAaWadw 
Auembliea (IIl-Q9-6-77). 195. 

Weeklies and Monthlia PubliBbed bv. 
Foreign Embuaias ill mdia ~Vl-':' 
14-7·77). 100. 

D.G. 1977"78 

Min. of Agriculture ad Irription. 
(III-:Z-7·77), 156-01. 

GENERAL BUDGET: 

Gen. Dis. (IJI-eS-6-77). Q67-7S. 

BHATIACHARYA. SHRI DINEN I 

Accommodation f'acUitiea to Govern-
ment F.mployees havm, I~IO yean 
of service. (UI-e7-6-77). 97-98-

AllistaDce to States. (VI-s-8·n) .. 
Bechtel Compual' _ given COIltrat'u (D' 

Kudremukh (V--08-7-1977)· 34. 

Bonus Agreement betweal the Em-· 
ployees and M8II8FIDeDt of LIC. 
(1I-17-6-77).1sS-39· 

Channeliaation of Purchua of Raw 
Jute thl'OlSrb J.C.I. (JIt-..t-7-77). 
116. 

Closure of M,.e Tools Ltd. Sa· 
galore. (I1....e+77), ,..,... 
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Deadlock over Alreement Il,ned by I' 
IndG-Burmab Petroleum Company. 
(VI-a-8-77), 131. 

. \ 
Death of Nattonal Herald Reporter at I 

Wall around Chittaraojan ToWDlhtp 
(11-14-6-77), 137. 

IH~.fIs 

WiUillldon Hospital Delhi (VI-
4-8-77), 4 1• 

FiutiOD or price of Indipoua and 
Imported Crude (II-no'77), ~.~. 

Flisha by U.S.A. over Indian Ocean 
(V~7-77). go. 

Judicial Wing to deal with labour CUt!!I 
(1II-3Cl-6-n), 1-11. 

'Law-off declared by I.O.C. at o.Ha,;.n 
(II-14-6-n). rag. 

'Licences for tbe Import of P.dible Oil 
(III-I-7-77), SS· 

. Low Wap of Stall' of the '.utero 
Region of Bharat Refioeries (II-
ar.{).77), ras-2.f,. 

Mem()l'andum from Dock Sramik AI-
sociation, C.dcutta. (III-ag.6-77), 
g6. 

Murder of Vice President of C.L.W. 
Labour UniOD (11--'4-6-77), 40 

lReilutatement of clerks diaeharged in 
F.O.1. Cllcutta (II-a0-6-77), 1111. 

. Iil~in'tatem!nt of Ditmiaed Pilou. 
(11-17-6-77) 8S. 

I 
I 

"Release of Sufficient Stock of Tea for 
D~mestic Markrt (111-24-6-77). 
6-13. I 

,Retrenchment by C"lcutta Dock Labour 
Board. (II-I!I-6-77), 93"9+. 

. Rise in prj~ or Euential Commoditiel. 
(11-18-6-77), 118. 

'Sctdn" up of a Petrochemical Campi. 
at Haldia (V-I9-7-77), liS. 

:Setting up or Committee of Memben 
of Parliament for Calcutta Tdepbonea 
(V-a1-7-n), IS-16. 

Suspension of Trade Union Official .• ill 
C.L.W. (11-14-6-77) IS8. 

.Transfer of official. of C. L. W. Labour 
Union (II-I 4-6-77), IS8-139. 

Unemployed PiJ"tI (II-I 7-6-77), 187. 

oUniied ~ Ullllon OD Railwaya (11-
111-6-77), ~. 

Vacaat POIIII inlQcl.ian Airlinel (IV-
1-7-17). O. 

I 
I 
I 

I 
I 

Additional Bmolumeaa (00mpuJ,0ry 
Depo.ira) Amendment Bill Ooaaid. 
(11-18+77), 1I1-!t4. 

Allep:l Incident at Pa1am Airport GIl 
1-7-77 relating to SbrI Sanjay Gandhi 
and bit wife (St.) (IU-«-7-71). 14. 

BUDGET, GENERAL, 1977-78. 

Gen. Dit. (II--e0-6-77), aa,~7. 

D. G. (RAILWAYS) 1977-78 : 

Dm. (II-17-6-77), 3a7~a. 

D. G. 1977-78: 

Min. or El:temaI AAain (III-ag.6-77) • 
asHI. 

Min. or Steel and Mine.. (111-

28-6-77), 196. 

Demonltl'adon in front of the Prime 
Minister'. HoUle on Soaring Pricea 
(Under rule 377) (VI-«9-7-77), 
11gB. 

FINANCE (NO. II) BILL, 1977: 
CoaIicl. ai. (V-r8-7-77). 347, 

36g-70 , !l7D, !l78 • 

Lock out in the Indian Exprae and 
Financial &pr., New Delhi (CA) 
(1II-a7-6-77), 1106-10. 

Pctition re: Rclt"&!C of PoliticaJ 
PriIonera (U-n-6-77), lIOf. 

R.eoorted non-implementation of Noti-
fications reo interim reUef to new.paper 
empJoyeea by their manlgeD1ent.l 
(CA) (11-17-6-77). 1188-83. 

Reponed .trike for two boun by LTC 
Empl~ an over the country ~ oa .-8-z977· . (UDder rule 377) (VI-
8-8-77), 60-61. 

Serious aituation. aNinI out or the I... retrenchment, c:loIuns, ilIepJ 
lockout., lay off in Jute Milia in 
varioua .tatea (Matter under 377) 
(VI-g-8-77), 249-50. 

Yoga Undertakinp (Taking over or 
~t) 
BUI ConJd. (IIl-ll~77), II. 

BHATTACHARVYA, SHRI SHYA.MA-
PRASANNA: ' 

AbolltioD of CODtt~t Labour Syatetll 
(1I-16-6-77) !lt7. 
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Oomplaiot a . t Stati.. Super. 

iDtenclenta :rDdhi DiYilioa (VJ-
11-8-77), 67-69. 

Drought in Banlwra, PuruUc and 
Burdwan Diatrictl (11-10-6-77), S8-
72-7S· 

&odus or Indian Docto"~V-18·7·1977 

10AR. (III---"-7-77), 18-08. 

Manuracture of Ditlel Shunter and 
Electric Locomotives in CLW (11-
14-6-77), 70. 

Memorandum from Heavy water pro-
ject employees union, Tuticorin. 
(II-15-6-77) 71 

~h'Ulitet arrestee! during Congrea 
R.e,ime (11-02-6-77). 70. 

~orth Brook .Tute Milb, Hoorbly 
(West Bengal), (ITI-14-6-n). 51. 

IIow« ConlUDlption (1V-6-7-77),71. 

Pun:bue of Boeinr 7S7 Cor 1M (11-
u-6-77) , 160-61. 

Quarters (or StaR' of C.L.W. (11-
14-6'77), 16S-&'· 

Reinstatement of Workers (11-16-6-77) 
1"3. 

Services or Cta. IV Railway Em-
pl~ utilised Cor domestic purpoIe 
(11-11-6-77), 176-77. 

Unutiliaed capacity or Railway WIIIJOD 
Building IndUltr'y. (III-lI9"6-77), 
&.t. 

Ute of Luxury Saloons by Railway 
0fBcia1a (11-11-6-77), gB. 

VlCaDcieI in Medica! Service. (V-
18-?-77), IS6. 

Warbrs 0iImbIed durina Emeflt!Dcy. 
(U-I6-6-77)· 227. 

Compultory Adult EducatiClll Bid 
By Sbri C. K. Chandrapao-Witb-

drawn. 
Oaaaid. (lII-r-7-77), 155-57. 

D.O. I 977-78 : . 

Min. or Atrfcu1ture and IrriptioD 
(UI-~-7-77). 171-74· 

Oil and Natural G. CommiMiae 
(AmeDdmean) Bill I 

Coruid. (V-I5-7-77), 401• 

Reported police firinc OD worken of 
t>alli Rajhara mines oC Bhilai Stftl 
Plant (01.) (11-1.-6-77), 115-16. 

BIllENDRA PRASAD, SHRI: 

Acquisition of land in Bihar Cor layin, 
pipeline by IOC. (VI-a-8-77), 
9S-g6. 

Ac:rea&e of IuId under Cultivation and 
Jrrig .. tion in Bihar. (V-18-7-77), 
lZ06-7· 

Building Cor Telephone Excbanre fa 
Nalanda, Bihar (VI-.-8-77), 195. 

Damodar Valley Corporation (V-
20-7-77), 10lI~. 

Dewolopment of New Touriat Spotl 
(VI-Ag-?-77), lIlJ· 

EDergy produced from Hydro Power. 
(1II- 9"6-77), 7· 

ExteoIion or T. V. facilities to ClOftI' 
new Towers (V-lI007-77), lJlI. 

Flood Control Scheme for Bihar. (VI-
1-8-77), 246-50. 

H.S.O.L. Manqemmt (VI-.-8-77), 
165-66. 

New ~~ for Power Generation. 
(11-0-6-77), 18. 

Newt ICIeID Police rouP up New .. 
men at Sunder cue heuiD, '-(V-
.7-"-77,. 134· 

Non-Payment or Wages to Bidi WOller 
in NalaDda DiJtrJct, Bibar (V-
~7-~7). 185-86. 

P. F. outltaDdtnr Il{!a1nat Employers. 
(V-lI8-7-77), 180-86. 

Payment to Contractan rI ~ 
Steel Work. Canltruction Ltd. (V-
.8-7-1977), 77· . 

Power Requirement of Bib. (J._ 
n-fS.77), 5+. 



Profit earned and J08Se! suffered by 
Hindustan SkeJ Works ConstruC-
tion Ltd., Calcutta (IV-I 4-·7-77). 
81).87. 

\ 
Purchase of Furr.lture by Mauain, 

DireclQr, NFIC (VI-s-B-77), 99-
1011. 

Reinstatemel1t in Hindustan Steel 
Works Con~truction Ltd. (VI-4-8-77) 
87-88. 

Releue of Addition.l Quota of 
Free Sale Sugar. (1II-1I7-6-77), 119. 

Rcquirement of electricity for asri-
cUlture and irrigation in Bihar (V-
20-7-77). I07·-oQ. 

Sale of Steel by H.S.C.L. (V-I18-7-77), 
Illil. 

Settin, up head offices of companiea ill 
Public and Private lec:&on at puzaa. 
(V-IIR-7-n), R07~' 

Shortale in HUUIeI at the eveI\ of 
Fiftb Plan. (I1I-st7-6-77), R1. 

TecbDical Education CentI'CI. (V-
18-7-77), IIR. 

Ullemployid Trained Pilot. in Bihar 
(VI-st9"7·77), 119. 

D,btll,s 
D.G. 1977-78 : 

MiD. of Acriculture and InigatioD 
(Ill-st-7-77), IIB-RR. 

BONDE, SHRI NANA SAHm : 

D. G. (RaiJWIl)'l) 1977-78. 
DiJ. (11-17·6-77). 3511-53· 

BOROLE, SHRI YASHWANT I 

Foreign Collaboration ill aet..iDc up 01 Dew 
fertililer factoriea. (VI-1-8-n>84"8!1' 

proposals !(ivien by Government to In· 
dustrialiltl to keep the prices down 
(VI-5-8-77) 69"70· 

ReatartinlJ of Mutka BUIh!ea. (0-
15"5-77), 8. 

TtanlIDitten unearded ia DeJlri. (Y1-
3·8-77) 1911"93· 

tJaaucborited admiaiosa to Film m.. 
titute of' lDdia. (UI-Ig-6-77), lIS. 

N"", 
.... bilw.,: 

Gen. DIs. (U-IS"6-71) ~1"18". 

D. G. 1177-78 : 
Min. or Petaoleum aaad an,na-a-Dicall 

end penn_ (lV-7-7"77). 809-15-

BOROOAH, SHRI D. K. : 

Illqal appointment. made in Railwa,.. 
(fI-I,...o-77), RII~4· 

BOSU, SHRI JYOTIRMOY: 

A Star Nite Or,aaailCd in Alboka 
Hotel by Delhi Flying Club (VI-
119"7-77 l. 16a-63. 

Air-conditioaing of' ParliamcDt Ho ___ 
ADne:xe (1V-1I-7-77), 167. 

Aircraft Purchued from hiDB Com. 
puy, U.S.A. (Iv-8R-7·71), 8,.-. 
It? 

AllelQi Inqularitiel by India Tobacco 
Co. (11-17-6-77), 51-54. 

Alleged Police firing OD forced lter-
lisation iaue (IV-6-7"77), 91. 

Allotment of' DDA Flat. to the DO-
minces of Political penona connected 
with Shri Sanjay Gandhi (V-
1!I-7·77), 76. 

Alok Udyog VllllUplti and Plywood. 
Ltd. Budge, Weat Benpl. (V-
110-7·77), 1109. 

Amount accrued on account of' Com. 
pubory Deposit Scheme. (11-
17-6-77), 165. 

Amount iDvol~ In Provident Punct 
Defalocation (IV-I4-7-77), I'I·~S. 

Amount spent on AICC Delegates by 
Vice-Chancellor of punjab Unlvel'llt., 
(111·.7-6-77) 140-41 

Amount spent on Chief of Bureau or 
Delhi Economic Times ~it to 
U.S.A. (IV-8-7·,7), 168-69. 

Appointment of Special Alailtant by 
Industr"f Minilter. (IV-IS·?·??), 
1111. 

Area under Minor Irrigation (V-tt,. 
7-77), 88-8g. 

AIea __ S ......... ~~ 
(IV-II·7·71), a.. 

Arrett of SpeciaL ..\ImtaDt to formar 
Del=aee MlDiItir(V ..-..0-7-77), . 
u4·I !I. 

AIIIIIl a.bIe eoaap.a, (U1-t""'71)~ 
15+'55. 

Bald ~ (V.....,.,...,,>, 6J.6g • 

Bechtel Compaaar.given Ccatracts -
Kudremukb (V"'" ,.1917), 
16057. 

BJ.ck M8rIiIetbIr ill oaId ~ ..... 
(\'J-.to8"71), ...... 



401 _. - -----_._-_. --_ .. --------------
BOSU JYOTIRMOY-Contd. 

Brieli to Relations of Fonner Law 
Miniseer (II1-~806-17). IIS'14. 

Broadcast of "S~tligbt" and the "Parlia-
ment Today' Programme from all 
Stations of A.I.R. (V-~7-7-77), 18+. 

BroadCllltiatffTrammittin, lieences to 
private parties (111-24-6-77), 136-37. 

Buggin, or Telephones and openin, or 
Mail of Political Leaden (Il-lZ2-6-
77), 87· 

Bulin. deal, with E.N.I. of Italy 
(11-14-6-77), 131-34. 

Bye elections (11-14-6-77), IlI4 

· Ceiling on emoluments and perquisites 
of top eecutive. iaprivate sector <'Om-
plIllies (V1-e-8-77), 80. 

· Central Aid for minor Irription ill 
We.t Ben,al (IV-I 1-7-77), 161. 

· Central aid to West Bengal for Agricul-
ture, Irriptioa, Flood rontrOl etc. 
(VI-I-8-77), 20 7-08. 

·Chairman of India Tobacco Company 
(V-lZ6-7-77), 2G-30. 

ChartIes against an I.P.S. Officer 
(IV-6-7'77), 127. 

Cl05ure of IndUltrial EstabiiahmMlIS 
(IV-14-7-77), 114-15. 

ClosUl'e of Re6nery in Vtsalchapatnam 
for Want of Crude (VI-2-8-77), 
242-43. 

College at Mlllhal Sarai (VI-a-8-77), 
2 40-41. 

,Conspiracy to Rig Election. in Wett 
BeGgai (IV-12-7-n), 161-&1. 

Construction of more Railway Linea 
ill Gujarat (U-14-6-77), 14. 

·Conversion of Andaman Cellular Jail into 
Arcbive (IV-6-7-77) ..... 

Cottage Indust~jes in Welt Bengal 
(m-I""77), 136-37. 

Cover jobs euU'ustcd to officers during 
Emergency (IIl-29"6-77), 143. 

Cross Bar Excb~~e Equipment for P.T 
Department (V-1U"7-77), I 55-!t6. 

Customs Duty claim agailUt Indian 
Leaf Tobacco oa:~ment Compaary. 
(11-17-6-77), I !i. ------------------

BOSU JYOTIRMOY~td. 
Dea1 of MI •. Marut. Technical Services 

(P) Ltd. with Delhi Water Supply 
at'd Sewage DispouJ Undcrrtaking. 
(V-2o-7-n), 8S-8+. 

Death of National Herald Reporter at 
Willingdoon Hospital. New Delhi 
(VI-4-8-n)· 42. 

Decline in inward remittances (V-
18-7-77),33-43· 

Demand for Ban on Import of Oil Citro-
Della by Small Scale Industries ~VI-
3-8-n), 2 19. 

Demand. of Employees of ESIC 
(I1-!43-6-n), 13" 

Demands of the Employees ofG. I. PI'CII 
Santrapcbi (West Bengal) (UI-
27-6-77). 19B. 

Demolishing of Huts in Delhi/New 
Delhi (1I-20-6-n). In-78. 

Demonstration by Railway worken at 
Panskura Station (South Eaatem 
Railway) (V-26-7-77). 160. 

Departmental Catering P"'tabllahmenll 
(111~8-6-77). 112-13. 

Developing. :!epsil from bum cues 
(IV-I+-'-77). 41-42. 

Development Projects for North Bengal 
(IV-IS-7-n). 17· 

Development Projects in Sealdah Divi. 
.ien (rv -12-7-n). 181-8_. 

Direct Tea sales from Plantation. 
(Vl-5-8-n), 2S0. 

Diacontinuance of telephone. teleprinten 
and electricity lines of NCWJpapen 
(V-2o-7-n),IUo-lI. 

IMcrepancie. in Aroounll of State Soeial 
Welfare AdviJory Board. (VI -1-8-77) 
08-09 

Discuasion between USA and USSR 
OD limitation of Military activitiel In 
the Indian Ocean (IV-II-7-77), 
34-S9· 

Disrnisal of Government Employees 
during Emergency (11-15-6-77), 
14:N4· 

Dilpute between EnJineerint Project 
Limited and IndWl ComtructiOD 
workers in Kuwait (In~3-6-n), 
I 37-S8. 

Dia-satiafaction amo~, workfo.ra of Nina 
Mugma Zone of Eutem Coal Imlia 
Ltd. (VI-3-8-77>. 21N8. 



-----_._._----------------
BOSU. JYO·rIR.MOy:-contd. 
DivlaiODal OrpaiiatioG at MIJIbaI 

Sarai tVI-.a-m, 1141-.p. 
\ 

DraI\ing of the OaD.titutiO'l (411t Am· 
Clldmmt) Bill (V-a6-7-77), 
lal-8a. 

Durppur Steel Plant (V1-4-B-77), 
188-8g. 

Earth &UiDf cootrac."1S of Trilokpuri, New 
Delhi (II.....go..&.77). 178. 

Elcc:tion of Nap land ADembly (III-
a8+77), Iia 

Bmbezriemeot cue involving Central 
BaDk-Sr.-mi Patel (IV-15-7-77), 
ap'SS, 

Employeea in pm and Cco.tor Board 
(111--89"6-77» 14N4~ 

Enquiry agaiDat Foreign CompaDies 
UDder M.R.T.P. Act (VI-a-8-n), 
118. 

Enquiry into import of Chicks, (IV-
15"7-77), lilt-liS· 

Bquipaaent fitted at ReaideDCf!l of Em-
wbi1e Prime Miniltcr (11-1111-6-77), 
10 4005-

Bquipmeots fitted in EntwhiIe Prime 
~" Secretariat and EatabJiIb-
_II (11--811-6-77), 104-05. 

Bquitiel b.:ld by Erstwhile Prime MinUter 
ADd Membera of her Family in Com-
paniea (11-14-6-77)· 135-36-

~ture incurred by Indian Air-
hnca and Security IUTIIllFDeotll of 
Sbri Rajiv Gandbi (IV--8-7-77), 
15' 

Bxpcmditure incurred OIl Delegationa 
&om Abroad (II1-S~77). 67-68. 

BxpcDditure incurred on the CODItnlC:tioD or Parliament HoUle ADnexe 
(IV-II-7-77l, 16.t-. 

Bxpeoditure incurred OIl the Entwbile 
Miniaten· R~irl"nces (IJJ-.t-7.77) 
50-51• 

EGenditure on lleCW'ity orronner Prime 
MiDilter and ber lOIII (IV-IS-7-77). 
110,..06. 

Blq)OJ't and Pricea of Sugar (II1-4"7-
77), 140 -44· 

Ell~" of Steel by Shri Sanjay Gandhi 
(II-I6-6-77). 17" 

BOSU' JYOTIRMOY:-co.~. 
Exteuaion of the term of Shri Tuli or 

Punjab Natiooal Bank· (V-aa-7-
77), 11115"16. 

bltteDlion 10 Dy. C.M.E. at Amritaar 
(IV-5-7-77), 10100II. 

Facilitica to Maluabl and Madanu 
(V-I 8-7-77) , 'gg-aGO. 

Factoriea Manufacturiq Sugar throuth· 
Vacuum Pan Procca (IV-II-7-"), 
167· 

Firms involved in Oil Import Racket 
(V-I9-7-77), 8-18. 

Flyililll of Aircraft: of Indian AirliDca by 
Sanjay Gandhi (IV-8-7-77), 84-85. 

Foreign· Bank Account of Conner Prime 
MiDiater (111-84-6-77), 168. 

ForeiF F.xc:hanre Manipulations by 
SingbaniM (IV-I~7-77), '19-81. 

Foreign Toun by Shrimati Anand 
(IV-8-7-77), 167-68. 

Forei.c.:.era ltayin, in Srimaya~\!r math 
N WIP. Weat Beupl (V-e7-7-
77), 186. 

Former Prime Mingier'. Secretariat 
(11--811-6-77), 105-CJ6. 

Formulatioa oI'Tranaport policy (IV-
13-7-77), "S· 

GtUeodruadkar Committee on Iadialll 
Council of AIric:ulture aeaearcb 
(V--8t'7-77), 1140-41 • 

Global Quotations for Caehar and 
Nowgong paper projects ev....:Qo.7-77) 
IIlS·14· 

Guidellnea for 61l1li (IV-6"7-77» 
7-8· 

Han.ment to tbe COIltractor 01' Wdar-
jung Fly aver (1I-I,-6-77}.1811-85. 

Dlepl Bank depoait bv Indian Nationals 
hi Swimerland (VI-~-8-77), lSI. 

Implementation of I'I!COIIUDendatlon 01 
National CommiIaion on Education, 
'965 (11-110-6-77). 88--gcI. 

Import llcencea for edible on, to M". 
GoIaj Soap Manufacturing Co. and 
other conc:enu (V--8R-7-77). 
'IS-15· 

Jadia', participation In Trade Fain 
(VJ-eg-7"77). 11. 



-BOS(rSHRI JYOTIRMOY reo"ld. 
India Tobacco Company LuDited. 

(IV-S-'-77), 4a. 
lDdiaDI living in U.K. (IV-7-7-77), 

lOS· . 

Impection by General Manae-er, F .... tc:m 
Railway (VI-R-8-77), 1700, .. 

Institutions for Promotion of Hindi 
(IV-II-'-77), 110-115· 

InItitutio.u given grants in Delbi (V-
18-7-77), ~-o,. 

Introduction of Additional Railway 
Traina and Stop' (1V-1g.'-77), 4S. 

Invc:atigation into Allc:ptioDl againat 
STO and MMTO (VI-1Ig-7-"), 
16S~· 

IrreKularitv in import of Foodgrains fmm 
USA (1I-IS-O-77), 1a,-&4.. 

Kudremukh Iron Ore Project (V-
111-'-77), 8t-8S. 

Laying of Railway Linc:l upto AUWlI in 
Mizoram (III-a8-6-77), 113. 

Legblation for Functioning of Tea 
&ard 011 the Linc:l with Coffee Board 
(VI-1Ig-7-77), 1165. 

Licc:nc:el for the Import of Edible Oil 
(1II-1-7-77), 118--411, 36· 

Lift irrigadon project for South lI.f 
Pargan.. (lII-a7-O-77), 197-g8. 

Loan granted by Central Bank of 
India to Kobinoor Mill., Bombay 
(IV-8-7-77), 111-2a, lIf, 116. 

Lock out by Jute Mills in Welt IleDpl 
(V1-4-a.,,), 114B-49. 

~ulacturing of light weigt.t Alumi-
nium Coachc:l (V-19-7-77), 147. 

Mater Plan for Tt:.~g Fish Resourcea 
on Eutem t (11-13-6-77), 
11J.t-86. 

Memoranda .pinst Chief' MiDi,ters/ 
Ex..Qbief Ministen etc. (IV-6-7-77), 
la3· 

Memorandum (rom Kc:ra1a Ker. 
KanbaJra Sangam (Vl-I-8-77i, 24. 

Microwave Equipmenu for P &: T 
Department (V-saI-,-77), 1,54-55. 

BOSU SHRI JYOTIRMY eo",d. 
Minium oIual'Jica ion for recruitment 

of College U nive" ty Teachers. 
(V-IS,'·77) 154-55 

Mobilisatiou of Troopl by former 
Prime Minbter. (11-15.6.77)146 

Money received by indian Red CrOll 
Soclety (VI-4-8-77), 54-55· 

New Railway lino in Backward and 
Hilly areu in West Benpl 
(IV-la-'-77), 161. 

New. item 'AU was ready for JP'I Cre-
mation' (IV-IS-7-77), 1116-1, 

Oppoaition to U.N. Resolution OD 
lndonc:lian Aggreuion on Eut 
Temor (IJ-16-O-77). 16g. 

Overdraft of RI. 40 lakht from Central 
Banll of India, Calcutta (IV-
15-7-"), Isa. 

P.A.C. Report on Coffee Board 
(IIl-I-'-77), IS7-\l8. 

Participation of Judgc:l in Seminar. 
or SymposiUIDI on Emersency and. 
the Constitution (4lZDd Amendment) 
Act (III-a8-6-77), 511. 

Participation of Ministry of Indultry in 
the decision of Foreign Invc:ltm~nt 
Board (V-27-7-77), iS3-8t· 

Pusports impounding during Emer-
gency (11-16-6-77), 74. 

Payment of Royalty by B.C.C.L. to 
Wr.lt Bengal (V-1I7-7-77), 185. 

Performance of MR TP Commir.ion 
(V-I9-,.,'), 6. 

PhooreJ Pesticide 
r4'-.fR· 

Power Tht'ft in DESU (VI-g-8-77), 
145· 

Prohlem of unrmp!oyrd Mediral 
Graduat~ (V-l28-'-77), 100. 

Production of Foodgrains (11-:20..0-77),. 
17g-80. 

Production of Steel Ingots (V-l28-7-77) 
19S-¢. 

Prosecutions.gainst Co(,a-Cola, Fanta 
products (n-16-6-i7~, 17:2. 

Pro~tion of Mar uti Ltd. for violating 
Labour Law. (V-SlS-'-77),196-9;. 

Pr(wisinn of mitAhJ!' AI''''>nunorlatirn to· 
Members o(Parliamel1t (V-l2S-'-77J, 
Sl4'-42. 

Public Distribution Syst,.m (III-lZ4..o-________________ 2 771 • 6 'i. 



HAME INDEX 

BOSU. &HRI J\'O!'iaMOY eo"U. BOSU. SHIU JYOTIRMOY COJII4. 
Publication 'Victor)' of Indira, by 

Amrita Ba~ar Patrika Group (IV-
IS-'-"), 1115· 

Purchue! made by Mlo Tour\sm. ana 
CiVil Avialiorl (111-24-6-77), 
16,-68. 

Purchase! made by the Ministry from 
Companies hying interest of Erst-
while Prime Minister (11-21-6-77), 
411-4S· 

'Purchase or~us Towel'll (IV--6-'-77), 
30 • 

<l,ualification for Tc:acl}ing In University 
and UGC Grades for I.ecturen, 
Reade", IlIld Professors (V-IB-,-
77), 1116-18. 

tQ.ulllhy of wheat Rnd rice at C'ls5ipore 
Godown, We$t Bengal (V_6-'-77), 
::11-+1. 

Raid conducted re. photostat ropy of 
Bani: Draft (V_2-'-77), 224-25. 

'Recognition of Bonm as Dekrred Wa~ 
(IV-/4-'-77), 113- 14. 

·Reduction in number of Indian F..mbas-
si" and Consulat!'! (111-23-6-77), 
61-62. 

"Reduction in the Export duty of Coff'ee 
(V-II2-7-77), 2'5-,6. 

'Reimtatnn('nt of Jute Mill Workers 
(IV-7-7-"), 115-35. 

'Relaxation of Re~4"arch experience for 
University teacher~ (111_7+77), 
5· 

'Repealing of RonUl AM (III-II3~77), 
4'1-49· 

RCllUC'5t for PTesh Enqniry into the 
Death of Former Railway Minister 
(III-2~77), 33-34. 

R~rch anti AnRlysil Wing (11-
22~-"), 42-43. 

Resistance from Dirlomatlc Penonnel 
ahout the T'08ting of tl}(' Officers of 
Commerce Miniltrv (VI-5..8-71), 
2:19· 

-Rig~ng of Elections in South India 
(11-14+77), 134~35. 

-RUe in eloiuffll. Lav-Ofli and Lockoutl 
in Mllharaebtra and Kamataka 
(V_I.,-7'), 175· 

'Royalties rec~iV4"d by Shrimati Indira 
CIIDdhi and Mrmlers of her family 

S. N. Institute of Phytical Scienee 
(VI-I-8-77), 1C)(Mt1. 

Salary of Primary School Teachers in 
States {1I_floo6..77), 1'9. 

Sale of Sugar to F.m:ign countries 
(III-4-6-77~, 168. 

Scheduleci Cutes and Schedllied Tribe 
persons in the Ministry of Law, JlIltice 
and Company AfFain ~V-6-7~7'), 
5· 

SehertIC' of M.iaor irrigation echetrUl!l for 
Agricultural ProdUf'tioD (V -18-7-77), 
7'-72. 

Seed CertificatiOD aDd Production 
(VI-I-8-77), 19· 

Seed 'arm ill Mehrauli Area of Delhi 
(JI-13~77). 186. 

Sellin~ ofROiW Roller. to Maa'l:ti !kavy 
Vehicles Lui. (IV-ll-7-77), r66~,. 

Smooting incident iDvnMDI Dau~lC'r
in-Law of FonJllel' Defmce Mmlster 
(IV -6-7-77i, 37· 

StatC'-wis~ Amount sanctioned for Rural 
Hou-ing (V-25-'-77)' 239-4 0 • 

Studv of Hathi Committeoe ileport 
(I'Y-12-'-77), 159-60· 

Supplv of ()xoyaea Valves aDd Bearings 
to Boiraro Steel Plar.t (V-QI-'-77), 
'56-5" 

Supply of Rnad Roll~ by Maruti 
Heavy Vehicle5 Ltd. (In-27~-7'), 
5-11 . 

Supply of water purifyiug Chemical. by 
Maruti Chemicala (11-14~77), 
311 • 

Supply ofUran:am b,' USA Cor Tara pur 
Atomic' Pc>wer Station (IV-I!!-,-
77),119-40. 

Suspension of F.xport of Colfee by big 
Coffee Producing Countries (VI-
29-7-77), '5-17. 

SY5trm of Proportional RepnMfttation 
for Ekction to State Legislatu .... ' and 
Parliament (lV-!k7-77), 10 7. 

TC'chnical anti. Financial ('.ollahoration 
AgrC'C'ment with U.S. (V_S-7-77), 
17.-i5· 

Termination of AgenC:y Agmmentl bv 
flterUng T4"a Compl\niea l IV --8-7-77). 
165. 

(JV-I~-'''7), !r7-g8. 
The Cooatitution (~nd Amendment) 

Act (tV-S-,-77), 102. 

------------------~-----------



80 ;E, SHRI JYO fIRMOY -COntd 
Tim~ C:lPlWc (1II-~8-6-i7), -1-'2:. 

Tran~p')rt £conomi~t a1 M~;l1bel Rail-
wa.y Board (V -'9-7-77), '46-47. 

Un1Iutl l'lrised u~e ofC=>1ourin!t' Mam"ial 
in G~ape Fanta (vr·-.t--8-77), 
256-;)7. 

Up~(ntin~ of Jhl.lll(i-Jhon'lri Dw~\Iera 
Dear Shaclipur D~I>Ol D.T.C. C.ilony 
(VI-s-a-m, 213. 

U,e of I.A.F. Plan..., by ff}nn~ Prime 
M~niw~r and h~r Fam:Jy M!mbcry 
(11-15-6-77), 14N:l. 

Vacant p')sts 1& Indian AirllaCi 
(IV-9-7-n), 10. 

Vaciltion of S:lfdilrlang Airport, New 
DdhJ (VI--29-7-n), I if.-79' 

Value If purchase mld~ Illy D~fence 
M;nistry (III-:l9-6-n). 142-43. 

Vahe of Phr<,hases m",d~ by Minister 
(II-21-6-n), II~II. 

Viohtion of A,;r~m~nt by the In"lian 
Craft; S)CiNy, N~w D:llhi (IV-
11-7-77), g-12. 

Vio\"tirm of F)rei~n ElCchan~e R.epla-
tiflrH by S-nt. Inlira Gandbi 
(1II-2g-6-n), r:4. 

Vi,hwaY1nt:ln Yogashram in New Delhi 
(II -13-6-n), 7}-7G. 

Vi3il, by C)n~r!'1~ MPI and Leaden 
Abroad (111-1-7-77). 72. 

Visit ... r C'l'lirm'ln nf S.B.I. to Mllda, 
Well B~n:~c:1 (III-l 4-6-n), 167. 

Vhi t ofO~verno. to D:.lhi (IV ~-7-77), 
126. 

Vilit of OffkiR1s of Stat .. Bank and 
Nlti'ln'lli.~d Blnk, to MIld:!, West 
B!ngal (111-1-7-77), 135-36. 

Watch on 1"Jolitiri!ln, ord.creti by ent-
while Prirn~ Mir.ister (III--29-6-
77!, 61J..69· 

Alter-d bank Rccounts a"road ia the 
n"TIl~ of ~'lri Sanj'lY Ganifltl and 
S'l-i'1nti M "'Ie \a Glnd~i (Matter 
Und~ 377) (IV-14-7-77). 17.-7'· 

A.Ueg~d Indd~nt at Pala'll Airpnrt I\n '-'-77 re1atin~ to Shri S'lf'liav Gand"i 
and hi. wife (~t) (111-'&-7-77), 
10-1 0,\, 

j 

BO jE, SH:U JYOTIRMOY -Cowd 
Alleged vhlAtion ofOu~t Control Orclllr 

at a Dinner Party Hrl!ted on 4t4 
Au~u~t •. 1977 at Karnataka HOIlJC. 
(Cnrler Rule: 377) (VI-6-8-77), 
19-21. 

Ann 11111 R.eport nf Univrnity Grolntt 
Con\'I\:;,ion for 19i5-76 \M) \V-
fll-7-77), 227-29· 

Apfointment of a Committee to su~t 
m·a~ur~, for rationali.ation (If Dirf"Ct 
Tax:ation l.aws--\ Und~r Rule 377) 
(III~9-6-77), 183-86• 

B.O.H. (V-ill-7-m. 250-SI. (VI-
6-8-n), S, II. 

BudJ~t, Nl~l!and, 1977-78 
D'mandl for Grants (V--22-'-77), 
1169-76• 

Budl(et Rallwava, 1977-78: 
(Oen Dis. (II-14-6-77), 335-45. 

Buildlng Plan. of the fonner P'ime 
Mi'listcr's Hou<e (U .. der Rule 377) 
(VI-I-Il-,,), :290. 

Cardamom (Am~ndment) Bill: 
Consid. (V-19-7-n), 215-1,. 

Coca Coh Comnanv's refu.·al to full1l 
it, export rpmmiunf'nt lind to produce 
th .. heV("flll\'" of wholly Indian O. igin. 
(CA) (Vl-8-8-77), 14-21Z. 

Con,het of Home Miniu .. r (M) 
lVI-4-8 77), 307·09, 83-86: 
(VI-5-B-77), 276. 

Correction to Answer to Stal'l'f'd Qu .... 
don No. lI, cbterl 5--J-" reo Puri;nlUe 
of Cranes 'by Oil and Naturlll Gas 
Commi~,ioll from DE~AG of Ger-
many (V-I!}-7-n), 152 -53. 

n. C. '977-78: 
Ministrv or Commerce and Minimo, 

of Civil Supplil's and Cooperation 
(III --27-6-77) , 3126-33. 

Min. or External Affair. (111-
119-6-77), 240. 

Min. oCHome Affain (IV- 13-'-77), 
337-411 • 

Min. of Steel and Mines (111-118-6-77). 
.711-76, 286, 1188. 

Finance (No. s) BiU; 1~17: 

Consid_ (IV-15-7-71), .'!J-~ -------------------------------------------



BOSE. ~HRI JYOTIRMOY-CoII't. 
Indian R~d Cross Soci~y havin, 

'pt"nt about Rs. 50 lakh out of 
.al~ pr(lc~eds of their rt irf material 
and c~rtain other financial transal 
tinns (Under Rule 377) (VI-I-8-77). 
.90-9 1 • 

Insecticides (Amendmmt) Bill: 
Consid. (V-1I6-,-,,), 240-43. 

National Highways (Amendment) Bill 

Consid. (V-19-'-77), 181-

Motion to paas (V-Ig-,-n), 207' 

Petroleum (Amendmen t) Bill: 
Conad. (V-26-7-77), 1158-59. 

Phoklltat COPy of a Bank Draft revealing 
. payment of 25,000 Swis.~ Francs to 
Mrs. Maneka Gandhi by order of 
Shd Sanjay Gandhi (CI:.) (IV-
7-7-71), 146-53. 

Probe into Atrncitie' committed durin, 
Int("rnal Emergl'T.cy (Res) 111-
114-6-77),1176-98 • 

Qu~s'ion of Privil~ge against Shrl 
Kilhore ). Tanna of Jamna Da .. 
Madhavjl lit Co, Bombay (IV-
11-'-77), 199-20 1 • 

Re. Paper laid on the Table 

(EXplalUltory Memory reo construction. 
of Jl farm hou.t" hy Smt. Indira 
Gandhi) (VI-6-S-n), 3-4' 

Re. Que.tion of Privilege. (V-19-7-77). 
150-60, 163-65' 

Re. notice under Rule 377 (VI_ 
R-S-n), 251-52 • 

Rep'lrt~d ConAictiing Statementl by 
Mini5teTS about USe" and Rrpeal of 
MISA Matt~r under Rule 371)(V-
RS-7-71). 20 7-08. 

Reportt"d curm on import of Indian 
T~xtiles imposed by European F.co-
mic Community tCA) (V-IIo-7-77)' 
132-36. 

llq,'lrt .. d disapp'"aranl!e of doeumf'nts 
r.~hting to Maruti Limited (CA) 
(III-II-,-n). 3-8 . 

Rep"I"ted lay-off' or jute worken due to 
lockout by jute mills (Under 
Rule _37? (V-tlD-i-77). 442. 
sr:;7·-®a-tig· 

BO!:E, ~ flRI JYOTIRMOY-Con:d. 
Rl'porlrd leek out by J fi~rr I.lei. in 

its Thpl,lI f1anl (Under Rul ... lll7) 
(V-la'7-77), 2!i!l-~(I. 

Reportl'd 5uggf'Slicns of Jr.virn J"tc 
Mills A~,o(:iali()n to dc: c c( wI.lhe 
Jute Urils in \\'r51 J;ll.gd (LA) 
(llJ- 30-6-,,) I:t - '14· 

Rnigl1atirn of JlI8l;n D. S. }>.ll!tl ur 
from fh(" Ccon n.is~.i(r {f h <,1 i.) iliO 
tht: Maruti A/hils (5t) (\-~L-i-i7), 
1198-301. 3(3-c4. 

Rise in prins of Elsrntir.1 CCJlJr.cc:ilifl 
(IV- 13-'-7i), -4<3-(,-4· 

Rural Poor (HAH DIS) (\'-121-7-/7). 
1I96-s7' . 

Salary and AIJcwl1r ('ra of I .. , rn. of 
'Opposition in Parli. n.w t li1J: 

Int. (VI-6-S-n), III. 

Shrimati Indira Cerc'h i'8 prn, atl'te-
Jl'I("nt rl'. certBin cb:eru tic f! t::y tl.e 
Minister of Hrml' AfleiH cn 13-7-77 
(Q.l'.) (V-IB-'-77), !Lr.(-~9. 

Tea (AJl'Il'ncment) lUll : 

COnsid. (V-Sl6-'-77), "(;-(7' 

Tributtl to the Eptfkrr (Hri N. 
Sanjiva Rrddy) en hj~ nih fd: I ir g 
the cffice 01 Speaker (1\-IS-7-77). 
2119-3 1• 

Unt"mployment Problem (M) (V-
27-7-i7). 384--9':". 
(V-28-'-77), 11114-27' 

Yoga Undrrtakirr,s (Takirg ovfr of 
Manag('mtnt) Lill : 

Consid. (lJJ-lI-4·(-i7). ~C~-f4' 

BRAHM PERKASH. CHALUiLRY f 

D.O. 1977-78 : 

Min. of CC'mmerce lind Min 01 
Civil SuppJi('s .nd CooperaticD 
(IIJ-Sl5-6-77). S€-45. SII. 

BURANDE. SHRI GA~GA~HAR 
APPA: 

Atrocitirl on AdivaRis e>f l!ackward 
Taluka of Baroda (IV-6-7-77). 
143' 

Beating up of Adivalis of Baroda District 
IV- .6-' -77),74" 

Compulsory RetirC'mf'nt in CochlJl 
Port during Emf't'gt'IlCY (111-
Ilge6-77). 145-46 . 



lOSE., jOYTIRMOY -COllltJ 

Em;tbvm~nt to sons/daughter. of 
emjlloyces rorcibly retired duritlg 
emergency (11-:11-6-77). 53. 

Paym~nt of Proj~ct Allowance to 
E'11ptnycMI of FCI, Haldia Division 
(U-~1-6'77), I~O-~I. 

Percentage of Gov!'!'nment Employre. 
h \Vin~ a:com;n')d'ltion facilitic:s in 
Ddhi' (11l-~7'6-771, 47'411 • 

Prop'lsal to ScrAp Am"mdrnentsorCSR. 
(lIl-~9-6-77). 54-55. 

Reh'l'lilitlltion of payment. Hawkers. 
(IIl--2 7,6-77), IS6-57. 

Rrinltatt'm"nt of Doctors or Delhi 
H,JSpilals ([V-7-7'77), 130. 

Selr-~uftHency in Raw Material by 
planting Cashew 4lIl-4-7-77), 113. 

Su~r Tank,.r Oil Tenninal at Cochin. 
(UI-29,6-77), 145· 

Victimintion of Employet'. of' Lady 
Hlr,linlt and K'\lawati Saran Hos-
pitals ([11-2 3-6'77), 34-35' 

Withdr'lwinst Termination OrderR and 
L't'll Procef"dinqs against junior 
O;,ctora of Delhi (IV-7-7-77), 63' 

Debatll 
D.G. 1!l77-78 : 

Mi .... of Steel and Mines (tII-1I8-6-77), 
lIo6- 13· 

R'!o'lrt~d n'l,,-implt'tnt'Otatinn of Noti-
fhlthH reo interim rdi"fto n~ws
p\'l'r e 11 'llly~' tJv th~ir m'&nagements 
(CAl (II-I 7,6-77), 1I78-79· 

BURMAN, SHRI KIRIT BIKRAM 
DEB: 

Accelerated pevdopment of Tribal 
Ar~:u in Tripura. (V-20-7-77). 
78- 80. 

Introillclion of watch makinll' trade 
in LT.h Ddhi (V-21-i-n). 46. 

CHAKRAVARTY. PROF. DILIP: 

Oom-nittt'e on Turkman Gate Inci-
dents (V-Q7-'-77), 120. 

Lett!'!' bv Ch"irman. FeT to write df 
arreari. (VI-I-S-77). Q6g-70' 

Pack~tI and P,\mnhl .. t, four" in Karim-
I"nl S'J"-Divi~ion in Cllchar Dis-
trict of Auam (VI-3- 8-77) 35. 

• 

BO~E. jYOTIRMOY-CORI4' 
Rekase of JX'Tsona dC'u in I'd curir g 

Emergency (1I-IS-6-77), ,8-19. 
Setting up of Committ,.!' of Mcmben 

of Parliam!'nt for Calcutta Tele-
phones (V-lIl-i'??), 16-17' 

Dtbolts. 
Annual Rt'port of Univ",sity Granta-

CommiS!>ion for I' 75-76 (M) eV-
Il 1-7.77), lIoB--·16. 

B. O. H. (VI-6-8-77), 10. 

Budget, Railway. 1977-76 (Gen. DlI.) 
(11-14,6-77), 3:u-Qa. 

D.E.G. (General) 1974-75 (V-llS-'-'7), 
337-41• 

Employmmt of Schedukd-Cast~5 and 
~heduled TriJxoe in Services. (Dis) 
(VI-6-B-,,). 611-ti7' 

Finance (No. Il) Bill, 1977 

Motion to pass .. amended (V-IB-?-7?). 
397-98. 

Report of Univenity Granta Com-
mission for 1975-76 (M) (V-
1l0-7-77), 3:'!9. 30411 • 

TW!'nti!'th. TW!'nty First pnd Twt'l'tty 
Second Rl'portB of Cf.'mmiRsiC'r' r for 
Scht:>dulrd Castl's and S .. hrdulcd Tribu. 

(M) (VI-6-S-77), 62-6 7. 

CHAND RAM. SHRI: 
Assistance to States. (VI-S-B-77), g. 

Corruption in thr matter of RC'cruit-
ment in Army (IV-6-7-77), 811. 

D!'alings nfF.C.1. Officials with Fannerl 
(IV-II-7-n), 97· 

Police officers in Dl'lhi bf'lrrg'ng to 
Scheduled Castes (11-15-6'77) 14. 

Price Indrx pnd Real Wage (IV-. 
14-7-77),80-81. 

D,611111 
D. G.· 1977-78: 

Min. of Defence (111-4-7-77), !29B-30 3· 

EmploYm!'nt of l;cht-dult'd Cutf'S and 
Sr..ht-dukd Tribes in Services. (DiI.) 
(VI-6-8-77), 47-54-' 

General Budget 

Gen. Dis. (III-23-G-,,), 197-!Kl5' 

Tw~tieth, Twenty First and Twenty 
S"rond Reports of Commission for 
Seh!'dukd CRstt'8 Md Schl'duled 
Tribes. (M) (VI-6-a-77), 47-054' 



CHANDAN SINGH, SHRI: 

N!w Proj:-<:ts for Power O:meration. 
(11-22-6-77), lQ. 

D,lIlt" 
D. G. 19,,-,8 

Min. of A1'riculture and Irrigation 
(lI[-2~7-77)' I '3-IS. 

CHANDRA SHEKHAR, SHRI: 

Conduct of the Home Minister (M) 
(VI-5-S-n), 27·h 281. 

CHANDRA SHEKHAR SINGH, SHRI t 

Ap?i')intment of Sons/DllughtM'! of. 
loval cmploy~cs of D.L.W., Varallas1 
(11-14-6-77), 93-9-i' 

Cbllrging of s~curity money from nun~: 
(111-3°-6-77), III. 

Com'llittee on Turkman gate Incidents 
(V -'l7-7-n) , 24. 

Impact of Fre~zing of Price on Price 
Inj!x (III-I-7-n), 116-27' 

Inst'lllation of Statue of former Prime 
Minister. (IV-15-7-n),4-5' 

Lic~c~8 for the Import of Edible 
Oil (Irl.-1-7-n), 38-39· :.t 

Redresul of E!Cct"~'cs committl"d ~aililst 
th-: w'\rk-rs of D.L.W., Varanasl 
(II-I 4-6-77) , 191. 

Seed C ,rtifk·\tion and Production. (VI-
1-8-77), 18-19. 

Dtbatts 

All~ed Incid~nt at Pahm Air-port 
on I-'-n rdating to Shri S'.tnlay 
Gandhi and his wife (St) (111_ 
2-7-77), 15· 

D. G. 1977-78. 

Min. of Aotrieulture and Irrirration 
(1II-2-7-77), 85-95. 

Subversion of Democratic norm. by the 
fO!"ffi~r Prime MiDuter. (Res) (IV-
8-7-77), 1189-97. 

OHANDRAPPAN, SHRI C. K.: 

Ab"lition of State Farms (II-!20-6-77). 
8a. 

Action ag'dnlt MIt. Jaipur UdYl)1I' 
(hlD""t Factl)cy (otnot d:p')utlnl 
trovident Fund. (111- q-6-77). 
"4"'5· 

CHANDRAPPAN, SHRI O. K.-Co,lIti. 

A:llitional Order for bllilding of Goodr 
Wagons (V-26-7-n), 166-7°. 

Agitation bv Junior Docton of Delbi.. 
(1lI-30 -6-n), 85-86. 

AlI~ged hlackmarketirR by TISeO an 
HSL. (IIl-23-6-77), 43. 

AII~ Pl"nl"tratil'n of R.S.S. into 
Banks of Government officials. (V-
m0-7-77). 171. 

Amount spent /)TI rmovation in val'ioUI 
unit. by ITDC Mana,cmcnt. (VI-
S-S-77), 168. 

Arta. of Work assignl"d hy I. O.C • to 
E'I!tineers India Limited (11-21-6-77). 
17-110. 

Awistance to Coir Cooperative in Kuala. 
(V-20-7-n), 65-68. 

Atrocities on Rilrijans by Lafldlotdl. 
(11-22-6-77), 146. 

Boolc Stal\~ on Railway Platforms by 
unemplovt>d educated persoD. (V-
19-7-n), 39-40 • 

C.B.T. Invl"ltiltl'tions into lUSputed 
invo)vl"mrJlI ofIndians in Intl"Tnalic"al 
Boeing purchase &:andal (IlI-I-7-i'). 
112,-113' 

Committre to yc-virw Ihl" Ccrq:anil" 
Act. (VI-2-8-77), 130-2g. 

Comtructif'n or R9ilw~v I.iJ)r~ n'rN'Coo 
tinlt Trllicht'rTv with Mysorc. MllnRl'-
lore with nomh~y lind Kuttippurrm 
with Trichur (1I-14-6-n), 152-53. 

Copper Miues (IV-14-7-77).llIj-lIg. 

Cornering of T .icences for basic drUi 
Production (V-1t6-,-n). ,611-6._ 

Cri.i, facl"d by Frrtilizl"tl Factoric:J 
(IIl--flS-6-77), 137-38. 

Crbh to C:\shf"W Procnsing Industry 
(II1-2 4-6-n), 84-85. 

Death of National Hmzld Reportrr at 
Willingdon Hospital,lI/ew Delhi tVI-
.-S-n), 43-4 ... · 

Dift'u,ion of Ownership or ~ 
and ,blinldn" From Industrial HoUlCIo 
(III-IIg-6-n), 151-~2. 

bnutlnn or (1'\oit"l by Fot'eign.owned 
CGmPlillOl (VI-m9-7-77). 170074. 



CH.\NDRAPPA~ SHltl C. K.-eontd. 
D;!'ui:n of Foreign Equity Holding in 

TeA C-Jaapwea (111-1·7·'17) •• ~"'S. 

DilJ»rity in the number of votera In 
various l.ok Sabha and A~bly 
C')Rstituenciea. (IV-5-7-77), 81·SI. 

Dispute between Punjab National Bank 
and Itt Eaa.,lor-, (VI....-a·n). 
In-liS· 

Dhtr~1 selling of Round Steel Ban. 
(UI-3:l-6-77), 9S-g6. 

Drqp out at School 8~. {lV-
II -7-77), 176. . 

Bnhancetn'!1lt of QU4Jltqm of D.A. to 
elRllloyeee of A~hoka Hotel. <vt-,.a-77), 186-8,. . 

Enq ... iry a~ainst Indian ~gen and 
BirtaFllm1 by fl,fRTP (lqrruQwion 
(1lI-20-s.77). 1 38-S9. . . 

Evasion of Taxes by Dn« Ffrm. of 
D~lbi (Vl-a9-7-77), 100-01. 

Bxcise duty -.film. (V~t·7-77), 
101-011 

Beebe duty on lataod·toob (V-eI-7-77), 
170 -7 1• 

.cpliniOil of T~ (111-113.·77), 
'S9. 

P~V'.l P~int Pr.aanne of Ibrla.iay 
Glndhi (Il-I6-6-77), 193. 

f!lGutin( MRTP Act &: "ERA by Multi-
national firm. (11I-1I8+i7), 139. 

Poret« Fire Protection Unit, Kerala. 
(V -.8-7-n), 163-65. 

POI'mulstion of Sixth Plve Ysr Phn. 
(V -117-7-77),149-50. 

Cold DepO!rit. in Nilamlxlor, !Cera'a 
(V-28-7-77), 94-95. 

OraJ1t of Pension of Freedom FWbten 
(J1-ls-i-n). 115· 

H\ndloom Indu,try In Kerala. (11-
17-6-77). 5g-ie· 

Homl)ep'1thic courses conducted by 
State Boantl (VI-408-77). 161. 

Impftct of Reduction in Import Duty 
oa Coconut (lad Cloa,nut Oil ~IU
t-7-77), lUI. 

CHANDAPPAN ~HRI O. K-CofllJ. 
Implcrnentl'ltion of SFOr'tl C'.ouncil·. 

Del:iJion (II-IS."). 1.1-4a. 

Implementatirn of Urhan CeiJinJ Act 
(I1-'.lo-6-77). 162-63. 

JmflOrt of Foodgrainl (IV-lJ-'-77), 
172. 

Incmti, .. e for Btcri1isatioD (111-
23-6-77', 22. 

IDdo-Pald,taIl Meet (V-II8-?-17lt IJO. 

Industrial Relaticn Bill (IV-I.-7-"), 
~51. 

Invntigatirns into dratb of Cot T. S. 
Anand (III-1I7-6-77), 32. 

min Ore Deposits (lV-IG-'-77). 
126-27· • 

Irrigation Proit-ctl in StA tel weier 
CoIKtnlctiCln (IV-II-7-"), '7.-

IUlIe of comvlimen tary Passe. to Railway 
Officials (111-118-6-77), 103-<'1' 

It ........ ~ .. " 
Jt;didal Wing to deal with labour 
. (111....,0-6-77). 1-8. 

Kerala plfoa for arttiDl up of _ petro-
Chemical Complex (11-111-6-77). 
99· 

i..eadenhi" role to the Publi.: &Octor 
in Drug Industry (IV-I~-7-77). 
1.1-", 

## Linking of m:nimum wage for Agri-
cultural labourers with ('Ost of the 
iDdex (111--30-6.,71> fl4"S5. 

Liul1Ic), among Muslims-(V-1IS-'-7i'. 
Il'lS. 

Loan b,' Nationalist-d Banb under 
~Ir-empl,,}mrnt Scheme. (IV-
15-7-77) 8.t-830 

Mananthavadi Pl1tiect i.u ~aJa (11-
111..6-77), '53-54. 

Meeting of TDBI for rleari"l J.,08D 
Pro~1 of Narm..:la Valley FCli-
llta' CosnPIlBY (IV-IS'7-"), 17'-72• 

~ of p..,UaDleat under De-
tt-ntkn during the Emergency-
iV-«7-7-77), lUll-If). 

Ml'1I1orar.dum gi\'f'n by ~tudmt. of 
\J. H. MNlkaJ rulece, Patne, Bihar 
(VI-.-8-77). 8.t-8~. 

J 
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aa\~.).l.'\?".\.'i, SH1.[ C. K.-;u'd. 
Mis~ing of File Rt"lating to Working 

Cilpital and Loan ~hclI to Mvuti 
Li:nited (IV-a-'-77). 161-611~ \ 

Money Repatdatro from India by 
Coca U\lla Company (IV-8-'-7i). 
72 -73. 

Mltinational r.orporalicns rnd 
Subiidiaries Manufacturing Drugs 
(IV-12-7-77i , '47-... 8. 

Nationahiktinn of Fordgn ownl"d Plan-
tation in Kerala (11-15-6-77), 151. 

New vii Policy in re~pect of Copra 
and Cocouut on (VI-5·8-7.7" 
16!J-70. 

New1 1 tern "Naga Battle will thre 
u:'" in "The Oblerver" London 
(V-.l.o-7-77), II. 

NeWl' Report • Jantar Mantar Land 
Grab R,.c!:el' :V-I8-7-17). 115-16• 

Non-fixation or Wheat ~t 
Target (11-13-6-77). 43-44' 

Non-uee or National langnllJlll' ror 
offifial wr-rk in Indian Emburia 
abroad) (1II-S-6-77), 17· 

Oil Cake EJlpom (IV-I 5-.,.77). 16g0 
7" 

Ownership of Tribal Land-(V-
as-7-77),1I27· 

Pending Inter·Slate Water Dispura 
(IV-II-j-77). 74' 

PenJicn to Freedom Fighter (lV-· 
IS-7-77). lII5-16. 

Pension to ParticipAnts or Moplah 
Rc:bfollion (II-lIlI-6-77), 147. 

Pucmta~ of p!"OJ'lp living ~I(\w p0-
verty line (11-22-6-77), 1118029. 

rennisrion r", fishing on Kera1a eo.a (lIJ-27-6-77). 14+-46• 

Pharmacilh Wflrt-infr at LuC'1o:now (Nr>r-
them Railway) (1II-l17-6-771. 6~. 

Pb,.ucal Eduation (IJI-4-N7). 
47-49-

~ h name effectIve UI4' of'RalJWII1Io 
Wa&a"WIIYS and a.o.dwaJl (VJ-
,41-77), .o-at 

CHANDRAPPAN. ~HRI C. K.-t.~t4. 
P~icy re~:.rding Public Scheo!. (JI-

13·6-77), 142. 

Prh'j1e!rt'5 Enjoyrd by fhri Jayaprabsh 
NarilYA!1 (1I-;l2-6-77). 57-56. 

Problt"lTls faCt'd by J\arauni rlant 01 
F.e.I. lIl-rll-6-ii), 1010002. 

Pnoduction of Car.h Crop (v-
l8-i-7~), 162-63. 

Frogresl of Land Rrform under 
20 Point Programme (ll-lZo-&i7}, 
100-61. 

Promo~inn of a Re~J>tioni~t a, C .. lltral 
Managrr of Five Star HOlds (11-
17-6-77), 9· 

Promotion J)C'liey of Pun,il'b NatiODal 
BAnk (VI-b-8-77), 18,..aa. 

Pro!Wfalian of Family Flanning (V-
28-7-1977). 5· 

Proper storage of roodgnain, by FCI 
(JI- I s-6-n). 142-.. 30 . 

Propmal for change in 10+2+S 
IY'1eIIl 01' Edua&.lon (II-IS-6-77). 
9· 

Propoul to reduce voting age (11-
14-6-77), 60. 

PurrIo Rican Question (1II-IIS-6-7'7), 
113-14. 

Rackets in Poreip Exchange (111-
114-6-i7). 186. 

RJ.I1 Link bt1wft'n Cochin and Kaya. 
mllk •• lam via A11eppcy (1I-14·~77), 
I.')O-~I. 

Jlef1Onltitution of' Film CenIor lJoard 
(V-2o-7-77). 17'i1· 

Jltf\.l~ from Banlda~. (III--
so-O-77), 100-101. 

JlrJ:ional C'.ommitlee for ICfUtinl.m. 
8tlllr Plan f"f te("hnical educatiOD 
(J11-4-7-77). I:¥.;. 

IblC'8lle of' PfTIO"I dt'tainrn durin, 
Emergency (ll-IS-6-77), 19. 

RrI ... c ,.". ';lIfficlent lI10ck of' Tea for 
DomeaIi Market (111-24-6-77), 10. 

Rr.mMal 01 c:lblparity ill la~"I Rail,.., 
I.iaCi in difl'_t alai (V-II6-,."" 
16t-66. 



(JHANDRAPPA.~. SIUI C. K.-Co,.,d. 

Reports rc .. ~rdjIlJ rise in Index numb« 
of iln.g !,rlCo ~J V-Ia-'-77). 144-47. 
185-86. 

Repr~,entltioJ'l from Kerala Gov~ml1\l!flt 
an,J 1{lJbb.!~ Growen (111-24-0-77), 
185.86 

RA'quirement! and Allocation of Budget 
for Underground Raiiway iD 
C"Icutta (V-19'7-n), 104-5, 

RelCart"h bv BARC in Designinl{ Mini 
N IJcic.1l' Reactor usilllJ Fuc:-l derived 
from neach Sanrh of Kerala-{V-
:17-7-77;, Ill. 

Return 'lr Dalai Lama to Tibet (111-
:I3-6-n), 80. 

Riae in Prices of Tea (II-I 7-6-77), 
1 68-6g. 

Scheme appro""d by Al"iculturai 
Re-6nance and Dc:-velopmt"l'lt Cor-
poration for Kerala (V(-:I9-7-77), 
136-4'" 

Schf!me of Kl'Tllla Government 'or 
Student Po,",ulatiOIl (11-,6-6-77), 91. 

Seed gardc:-n for Cocoa in Kerala 
(I1-:lrl-6-77), 16.1-s... 

Setback to O&NGC Drillin, Ope-
ration. in BombllV Higb and Basleill 
(11-14-6-77), '51-52. 

Setting u" of Ccontral School ill KcraIa 
(V-la·8-77). 85-86. 

Stninq up of School. in Rural Ar8J 
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Oal1 (Pihar) (VI-!'-8-77). 14S-
44· 

DiSp~ltl' in the prict'!of ~'<:blton 
~IV47-77), '4S-44· .' 

Eccmomy in Government F.xpenditurt' 
(UI-1I4-6-77i. ,1-711 •. 

Encait.ment of '.medliave· in Statell 
public I't'Ct('r Underta";n!!' (V:-~I1-"n), ,51, .' ," , 

FAtCl!bment of Earned leave (V-&A-77!, 
t4Cl; 
.• l 

Fxpendill,rt of Defence·Re!tarch I .• · 
ooratorie,. !IV - I 3-7..,' ). '8.,.-88. 

Export of Cutlery (VI-29-7-7i). 
44-4.5· 

Export of Tohacco (VI-5-B.,,). 
1~':--9rl. 

€ . :Fado~ies m&nufacturinll . llailway 
Coaches. (VI-2-'S.:"l. 1~8: 

: Factorielmanufaeturing ,Railway 
Wagons . and . LocomoHves (VI-
S-8-77). 196. • 

Foreiga :filgrimllo Bodh. paya (IV-
~. ~-7~77); 4~-47·, ; .. ~' ~ . 

. '.Funds for National' H'fgnways in 
Bihar (V -:-20',-,,), 168-~9· J. , 

• I .. ~' , x 

Goverpment'R Powers to makt' an 
,Enquiry &fJanat' OItir;f, Mi"Utt'T of 
a St.te· (If;..,... 1 5..(;·71):, ··foI~i29· 

-----.-- ----.-
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CHOUDHAUY SHRI ISHWAR. 
Housinl Facility to Nur~t!' '(111-

'I.( 23-6-n.), " ,1?7-o8. 

,Import and expo,t of Goodt (111-
24-6-.,'1). r .,6. 

Irre~ularities in Heavy Engineering 
Corporation, (IV-6-7-77), 92. 

, , 

Manufacture of 'Saktiman' truckt 
(V-2o-7-77), 212-1~: ..... 

MemotMdum f~m ,; Cc:ntrai . Gover.-
ment . employee •. fer j I'Clpaymao& ffJf 
compubory Deposit Scheme; -(U-
1'7-4-77), f2l3 14· 

, 1,'1 
Mobile Dispensariesfor Jhu,gljhompari 

DWellers, ' '(111-.,471). ~, .. 
"; , " .0:,' r+; 

National Textile 
,15· , " . "( 1:' .~ ~ 
NewProj~ts or .' Powd' QeDUation 

(11-22-6-77). 17. 

Opening en Ashram 'Schoobio 'Adtv*i 
"Areu (U,t'-:6·'I'77r;88~"'I'): 

.' ..: ~ ','.; \ ';' "'!.' I ' • :', 

Openi". of·Poft Ofliciet and,'Tht~e 
Centres in Bihar (IV-14-"-")' 
72 . 

, '. ~'" '! 
OutJt.~4ing AMOunt- 'of '~itJn"Detit 
"(1rl-I-7"77),85..::..e,.. ." ':1 ~ 

• ' • I'" '.I '~ 

Permi~ion for fl yiag. "aircraft :0£ .har 
Government by Sh~i Sanjay pan.d,.h,i. 
(11-17-6-77), 76., . ,'. I 

Price Jof' Ohee supplied by OMS. (IV-
i 1:,.,"17) , 15.... ' i' • , 

Prices 4?f Ch}oroquin Phosphate fixed 
, . STC (I1J :-'18-6-77). ,>96,,' ;,;;, ' 

• ).... "'f :', ,,'\ " 

Pr:l~~dl!re acioptedror the;ltlPpo!ia~ent 
of Director of New Delhi Super Bazar 

, , (V"""2-7-71). 74.' ~ ~";::;,"l, 
~ ,.< I' t r" 

P~t~arntd ~~ :' ~aus,:I<liy~n.by 
t.T.D.C Hotets'{Y;n~2t7;77)' ,1~i'O." 
Progress of Sma' ~cale InduSttle! 

'. (V~2~-1-?1l., 8~~~~ _ '::w ':'1 , 

Proper tile of :Chemic. I rertiilti' (11-
13-6-77), 4?' . ",,:. '. 

Property of Organisations -elzed,'during 
Emergency. . (,IV-IS" 7~,17 >. I. .! 8~--86,', .. , , ". ,'".J.il: 

.... Ii 

. Prop,*,l. to cooati~ute ,a Vtlil4nce 
<1~tt~ .' (!r,r~li;.6~1').~44:::',,' " 
Proposed amendment to tlrb~ ~.Land 

Ceiling Act (II-IS-6-,", 1~2. 

CHOUDHARY sHIn ISHWAR· CONTD. 
Public address system at, Airportl (IY~ 

8-7-77). 142-43. 

Punwllnent to SpurioUi Drug Producers 
(IV-,.,-?-77), 97-98. ' 

Quality of Wheat and rice at cosaipore 
Godown, WeltBenga! (V-g6-'-77). 
39-40 . 

Railway ,Accidents during the last thl'f'e 
months (I1~I-6-77). 13-14 . 

Reduction in Rates of Telephone Calls 
(Vr"':'4-8":'n) • &I. ' 

Reliooal 'LanfUage .. ~edium ~f 
1Illtruc:ticm ID' Univeratie., (V-
25-7-77). 1,13. ' 

'" 1. 

Rei~ltatmen t ofGovemmen t . employees 
retired duriog emergency (JI-
.,-6-71) • '..... 

Rennovation of Arch"eological ,Monu-mentS, > (Vr.:...ct-8"17)., r6r~. 

Repr~~ntad9n .regarding.Development 
or Bact\vard . areal of Bihar (V -
19-7-77). 71-72 • 

a~questror FteshEnqulry into the 
Death Of Fonner Railway Minister 
(111--29-6-77). 24--34· 

Scheme'for DevelOpment 'of Ayurvedic 
System of Medtcine ([(1--2s-6-77). 
to6,-:07· 

Sl;curi~);' ~its Taken by Cooking 
• 0.1 dallen tram consumers (V-

19-7-77). 126--27· I 

Seizure of Cha .... , gamja and Opium 
(111-1-7-77) •. 1411-43· 

Selection of Candidate.f by UPSC 
(11-22-6-77). 77-78. 

S~inar ~ OD Filina dUring Sixth 
International Film PeitiVtilln India 
~ IY ",-:S..a..·n). ,Ill r:: I!'. . 

Shortage, of Mustard Oil (IV-B-.,-77). 
I~:S . 

Shortcomins! in lportt(II-ao477). 
, 185· ' 

Small Irrigation scheme in Bihar (11-
.2~77). 9,1,-:-92 . 

.. '; I.','''',: ~t~· '". I 

SlhIllheate indilltries in Oaya (IN-
13-7-77). 186-8.,. • ----- -----------.:....-----------" .. --



Special facilitie. to Student. and others 
for roing to hill Stations (111-
118-6-77), 59-60. " 

r 
Statement by Mr. Richlll'd Nixon 

about alleged plan of former Prim~ 
Minister of India to Invade Pak.i~ 
(1Il~3-6-77), 49· 

Stoppage of Howrah Ex~as at Gays 
(IV-III-7-n).74· 

Subsidy tn State~ for Weaker Sec tiona 
(III-1I9-6-n), log.IO. 

Su.pply Orden placed with Indian 
Companle. for Export of ReCrigeratora. 

(11-17-6-77), 111 .... 15. 
r 

Tau.n. Del~ or Couipmeau 
FrauduleotJy during last two yean 
(V-a6-7-77), 51-54· 

Ticketlea Travel (V-tI6-7-77), 14R-
4S· 

Uniform Procurement Policy .... lbod· 
pin. (II-a0-6-77). Iflt.. 

Uae of GoYernmCDt 1UCh~ vehlcJe. 
and aeroplanes durin, e~tion. 
(11-14-6-77). 96. 

Uae ofllindi in MiDI.ritrieI (lV-Go7-77). 
136. 

UtiliJatiOD of Goocb Imponecl &am 
foreisn countries (I1I--&t.-6-77). 
177· 

WCX'1dIIi of Kashi Nagarl P.."llCbariDi 
Sabba (III-a7+77). 94. 

World Bank Aid, (II-I 7-6-n) , 68. 

CHOUDHURY, SHRIMATI Il.A8HJDA 
HAQUE: 

Cacbar Paper Mill (III-tg06-77), 61. 

D,"""s 
D.O. 1977.78. 

MiD. of Asriculture and IrrJcatiaa 
(III-1-7.,7)., IBlI-84. 

CHOWHAN, SHllI BHARAT SINGH: 

DemWTav Charges raiaed .. &iNt 
private partice (VI-a-8-77), .6S. 

EamiDp from Goocb aad eo.chlpg 
Traflic (Northern Railway) (VI-
11-8-7,), 86. 

New programme of Mineral Devdop-
ment aDd ~on ,VI-...&-77). 
4-50 

StepS taken to increue .. Ie of Ticket!! 
oq Northern Railway (V1-!l-8-77), 
168-64· 

CHUNDER,DR. PRATAPCHANDllA: 

Annual Jleport of UDi..-raity Graa~ 
Commillion for 19I!l-?6 (14) 
(V -lICJ-7-77 ), 243; (V -21-7-77). 

1Z75-90' 
Committee on StatUi of Women (H.A. 

H. Dia) (IV--6-7-77), 311~-1I8. 

CompulIory Adult Education BiD 
..,... 8lrl 0. :L ClaDdnIppan-
WltWrawa o..id (10-1-7.,7), 
aU g&-

D.O. 1977-78 

Mia. 01 E4nce.... I: Social W~ 
aDd Depu1meDt of Culture (IV-
6-7-T1). qo-4i6. 

PartidpadOD of Y~ in Nation 
...... (h) (VI;; .... ,.8-,,),377-
80. 

Aecouab oIViI1IwayalaD YCIDIIhna aDd 
Central Wtitate of Yop. New 
DDIhi (lL-r6-6-77), IS-17. 

A.ddidNW lecllhiea for attnctilll 
TowiIca (V-u.,.,,). 1.,."'-;,. 
~p Tr .... Scbeale (V-

11.,.,7), I~I. 

Ala UDder c:ultifttiOll ad ptoductiOJl 
of paIIeI (D-t!+77), 91~. 

A~tatlOD of power gmerati(ln 
(IV-tS-7-"). ,5-". 

Ball8cWa I.,. Ore Sbipmmt to'ppall 
(V -10-7-77). .tI6-tI7. 

Jh6r ItIIIdts ollcJodandm widI CeotuJ 
..... GcwtiDDit'llt tll~006-?7J, 
Its-..8· 
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Cap~itiea of Induatrial Units (Il-
15+77), IBg-go. ;' 

Capital railed by CompaDies (I1I- ; 
24+77), 119· f 

00mDaaiea ~ in 197~7 
(If-tlI-6-77). I~.t, 

eon.titutiOD and Puactiona of Oil 
ladUMry ~depmeat Board (v-
26-'1-77), 127-30 • 

Contribution or S"I'C in forellD Trade 
(IV-15-7-77), 137-38. ' 

Controlled ciQda policy (II-I""',,), 
240 • 

Copper Beltin Dungarpur (111-30-6-77), 
107-08. 

Cost and time to complete the moderni-
_tion of SiJldri Plant (11-21-6-77), 
131-32 • 

Cot_ .Production (IV-I 1-7-77), 
117· 

llcanJeII AllowaDces to ~~t 
Employea (II-I 7+77), 146. 

Demand and Import of Fertilizer (11-
1'3-6-77\ luo-a. 

DanaDd aDd productioo of Alloy StecJa. 
(m-q.&77). ~71. 

DemaDd of Non-Ferrous Metala (V-
11&-7-7'7) 147-50 • 

DcmaDda of the Railwaymen (II-
1+4-77). 117-1..s. 

1) ..... lIi_ g RetiaD .. Power Grida 
(V-sa.,.,-"), goa..oS· 

DWocatiaD or Work io jJaaria eo.l-
:Wd (lII-Ig+'17)' 1-4. 

E1ectroDIc Telephone Exchange in 
DeIhl (1U-p8-71). 511'o5S· 

Em~t 10 Half .. MUlion Educated 
Jed (V-IlI-7-7'1). 15.-58. 

lace. produc:doP of Bulk Druaoes 
C"~19-"'7), &S. 

kPeDditure 011 Badazpur Thermal 
tower Prejec:t (V-a"'7-'1'I). '08-OS. 

Expon oI'8teeI and IIUl (111-30+77). 
10f-'08. 

Export of Supr (V-Il2-N7). 1fi3064.. 

Ltcalian of T. V. Facilitia to ClOver 
New Towas (V-20-7-77), 25-SQ. 

F.wue oI __ ia -.u. time lebo-
.. (lI--el+77). s&-» 

PIDacc for pvcureDICIDt of foodfrabu 
(11--1006-77). 1.tJ). . 

FiDaDc:ial Aaistlace by LlC to State 
Govenrmcat of Maharuhtra (V-
1I.?-77). la-.s-

Foreip ExchlDIC Reerva (UI-
....77).45. 

GuJdeliD. to StatcI for ~ 
the DcciIioaa and RecommCDdadou 
oI State WiDiaen' OGafcnnce (V-
25"7-77), 85-86. 

Import of Bulk drup (V-a6-7-77). 
•• ..... 4· 
~t of Food grain I (IV-II-7-77), 

Import of Pipet Cor New PipeliDe Pro-
jects (IV-I.7-77). U0-21. 

IncidcDce of TIcketJest Travel (D-
1+-6-77), 73-74· 

Jndo.Raa..,..... ~t _ n..i-
budoo of a..p W...... (III-
30-6-71). 8g-go. 

Indastrlal Growth. 
8~ 

lDdustrial Unrest (11-.6-6-77>. 187. 

IadullriaHlation of J.ckward Aftas 
(II-Is+77), .!)D-9I. 

II'OIl Ole Swdy SO V, ...... apetum 
Salem and Vijayanapr Steel Plantl 
(V-R8-'7'-.977). +It. 

Judicial Win« to deal with labour 
aMI (Ui-.-so-&77), +. 
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DAMANI SnRl S.R.-Contd. 

Khetri QQpper. Sneiter Capacity {~V- . 
14-7-77), J04-~5· \ 

Kudremukh Iron Ore Project (IV-
14-7-17), ID3· 

LabOur U~rt-.t (Ii-:-l~77)'. i8,7: 

Licenaed capacity and Demand for 
T~tors (V~7-77), 14~5Q., 

Malanjlthand Copper Deposits' (V~ 
2.1-'~77), .711-74 •. 

Mcuures to benefit Families of Vic:tiDII 
of 'Fotced Sterilisation (U-'i6-6-n); 
86-go. . . . 

Money Mobililed by OompullOry ... 
pcsit Scheme {Il-:-17-6-77),: 8008 ... 

Na~ IDititute of Dcai8u Ahm~. 
bad (V-2°-7-77), J~~. 

NatioDal Seeds Project (IV-J 1-7-77), 
11• 

National Textile PIm (1I-I,~fi.77), 
18. 

Nationalisation of Foreip Firms and 
Abolition of Brand Names of Selected 
Drup (V--tg..,..77),43'#, 

Neceuity for levy procurt'meat (HI-
27-6-77). 78-80 . , " 

Offtake from foodgr8m1 bufth ~k 
(Il-13-6-n), 2&7-10. . 

Oil Exploration by 0 & NGC in .WIa-
boratioo with Foreign Countries 
(IV..ira-,-?'1}; 611-64. 

Q¥ Exploration by 0 & NGCin Iran 
. (V~26-7-n). 120-27. ' 

_ Oil '&rpIora&icm in JaiaclmCl'. Area 
f(IV-UI~1"f7). Ifll. 

Opening of Multi-purpose distribution 
('.entre! ~V-'1.6.,7-77) .•. 1~3' .! 

Operation of IA F1ightA (V':':-2'1.-'-77). 
J66. :' ., 

. Orden for BbaQt ~Vf 'EI~a, Ltd. 
(11-22-6-77). 1~68_ 

. ':Ordera for H. E. 0 • (1I-~'&,,) J69. 

Performance of Fel'tiliser Unia in ~blic 
Sector (11-14-6-77). 166. 

DAMA .... I SHJU S. R..-e.1JIt/ •. , 
PerfotmaDce of Public Sector ...... 

tries in Ministry of Industry . (Il-
211-5-77). 166-67. 

PerfOnnance of Public Sector Sleel 
Plants (11-16-6-77). 88. 

Performance of MRTP CbrwnIaPoo' 
(V-I9-7-77), 5· 

Performance of _te owaed ~I' 
farm (III-27-6-77), .6t-i6. ' 

PoIts and Tel..-.phs MId T~· 
faeilitia to Vii. (1Jl-q~'77), 
117-19· 

Procwement of new MFaan for India 
Airlinee (IV-15-7-;'7). 7t~7lI' 

Production of Crude from Bombay 
HiIb (1I-14-6-77). rfis066; . 

Pro.- on oil drilling (III-1I8-6-77), 
116. ' 

Quality of Cereals supplied throu,h 
Ratioa Shops (IU-ll7+77). Jla. 

1tadk:a1 c:IwlRe In the Pluninr Pro-
cesa (1I-2!1-6-77), 74"75. . 

lleactivisin, of Capiw Market (HI-,-,on), 77-,8. 

ltetJOrt of W0rJ4. hn\on IndianJl!co-
nomy (II1-of4!77). (39. . 

Rcqu~ent or' Power for Delhi and 
Adjoining IndU6trial Compleaes in 
HaI)~~V-~7-7~77). ~4-c5· 

Revival of Mia.t Steel": .... (IV-
7"7-77). 05· . 

" i I 
Rise in Commodities', Pricee (Il-

17-6-77), 156-57. . 
! " \ 

Riae ill Prices (III":""'114-6-77', J.s-...a~. 
lW.uaa ;ndmlad ~ • IIIdWi 

and BoIiaro. (IU-!O+n'l, .OS.o.t. 
. :icIbeme tII:~ 'of'l·nilda!r Jlerti.. 

lucr Unit. in abe PUblic: lector CW-
oa-6-77i. 118-20. 

'( 

Settin,. up. 'Of a~g Station 
at Sholapur (V-RO-7-77). 146 • 

SettiDg up o! C.ptive Power PIan~ 
(IV-I 1l-7-77) , JJ9-:l0 • 

Settb" up of new r~iZet· plana . aarl 
curtailmmt of ~"fertnlzen 
(I1-:-lu-6-77)., 99"100 • 

• ' ,l' I' ":,, , 

8ettlemMtof Ifl~r-s.telilW .... Di,. 
--_._---- ____ ... p!te (V--5-7-77), I~~_. __ _ 



DAMANI SHRI 5. R.-Contd.' 
Shortqe of cotton (.W-lI44-~7). 

1 39-4C. 

Special Trains for c1eang Summer 
Rush (111-118-6-77), !l7-,58. 

, , 
Steel Tlorgelll (11-16-6-77),18,," 

Ster» til reduce COD\UDlptioo of Pet-
, roleurn Product! '(V-IZ6-7-77), 4Q-oH. 

, I 

510", c.pacity lot Foocip'aUo. 'IU-
'3-6-77), 1Z04-'I). 

81:arqc Capacity of £'.G.I. IWd C.A.P. 
(Il-DO·6-77) •• 7. 

Sugar ..... il.bility and export (II 
1ll.'>6-77), '+S-44. 

I , 
Sugarcane arrears (JI-Ilo-6-77),J4" 

Supply of Items at Muiti-Purpole d.s-
tributiOD Oeotrea (VI~77), 
11<3-24. 

Taking over of sicltunital i (VI-
S-8-77), 75' 

Time Bound p1"08Tarmne to Attain self-
ndficiency in Power generation 
(111-29-6-77), 112-13. 

Toba.c:co Procured and beld by S.T.C. .1' 
(V-lIlI-7'n), S'1' 

Unrest in i'~i II!Sti~~, 
(1I-2.,..,6-1i),.,~~~. 'i " I 

Un utilised catJKitf,ja 'lndustri~J (v-
!ZI)- 7-77), J 7~' (' 

Urbab and .R.Ural·. Unemployment 
(J~IW-77), 188 .. " 

Voluntarr Ceiling on Pritel of Raw 
. . ('.oUOD !lII-I-'-77h .15' 

Working of Oil Refineries (lIJ-P8-6-77) 
116--la. ' 

Workillg ill.,.ul... of 1Gdf~ 'Airline! 
(IIJ-I-,..n). 138-39. . . 

1, 
D,btllts 

Additiooal Emoluments (Cbmplulsory 
Deposits) Amendment Bill Cloutid. (11-
la-6-77), 17-19· 

Fll:d~t, General 1977-78: 

Gen. Oi,. (Il-ll0-6-77), 1164-'«='. 

D. G. 1977'78 

Min. of PetrOfeutn .• tr Mhlifit1; of 
. ChCilUlicat. and ,et\ili2ei'll' (IV-
6-"'77). 289-93. 

---~- '-"'--, ---.-, 
DAMANI SHRI S. R.-Contd. 

F'UIIWc:e(NO. 2} BltJ 197.7 

Consw. Cl. (V-J8-'-77}, 338-41J, 
355;':-56, .365. 371• 373· 

DAMO, SHRI SOMJIBHAI: 

Charging of security money from nl.ll'lCl 
,(UI-3o-6-77', IIQ. 

Milule of Import Lic:eucet to F.dible 
Oil Impurwn (111-1-'-77;' i12. 

Narmada Jliver Trib"IW (V-IB.7-17) 
8. 

Posta' rClCrwd (or S.C •. aocl S.T. in 
Markeq Division of IOC (IIl-
a8-6-n). 19. 

i" 
Setting up of Committee < of . Metbben 

Parliament tOr Calcutta TelephoDes 
(V-aJ-7-n), 17· 

Shifting of Wuten. RaIlway Head-
qua1erl' to Dailod (11V-lg-7~1'1), 
III •. 

S. IW)' far iDallod.1laDswtMIa Railway 
~iect (IV-I.-7-77). 178-

DANDAVATE, PROF. MADHU : 

• ~t to UaID No.' 13 'Up T&pore 
Eltpreas on 91)-!j-77 (St),Il---uiofS.:,,), 
15-:20. 

Appropriation (Railways) No.2 Bill, 
1977 ' . 

101. (11-17-6-77). ~65. 

Consid. (11-.17+77), 361.-¥. 
MotiOla to pas. (II-17-6-77) s66 .. 

~Iodget, Railwr.y, ;IQn-,8 

Preieatetion (II-II-6-77)n~,j.. 

Gen. Dis. (11-13-6-77). a~3, 11.76. 

(II 15-6-71), 3110-44-

DemllilAle for Gabltlr 1977-78 
. '.:,::.' 

(11-16-6-77), 3gB. 

(U-t,-6-.77), 9,S-611. 

Changes io lhe financial arrangements 
for construction of Sbahdar .. ~. 
pur naiJwayline (St). (VI-S-e-77), 
242-43' 

In~lusio~ of. Sholapur Divitioo In 
'OcPtral ~IW8y (St) (VI~8-77) • 
S!HI6. ' '. 
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DA.~DAVATE. PROF. MADHU -CD. ttl. DAS, SHRI R. P.-c."Itl. 
Pel'lonel ~natiQD re: aUer<I UJe of IrrqrLllaritie8 and Anomalies in the 

railway llatlonery by a r,vate pub- OSI .. (111-.9"6-,,). 155· 
IOOinS boUle (IV-3-7-77. 19~1I01l. \ Maoufacture of Meule. Vaccine in 

Reported &ppI'dleulion of damqe to ladia (IV-N-"). 1011. 
North EaaterD Railway line dLle to 
lOil Cl'UIica. (CA) (VI;"")' MeaaoraadWll from Mysore Toole 
lIto-+7. &1Dployeea" Allaciatioa :a.a.-lore 

Twentieth. Tweaty-lirat and Twenty-
IeCOnd RePo.rtl or the CommiaaiQDer 
far Scbeduhd Cut.ea aad Scbeduled 
Tribea (M) (V--IIa.1"77). ',..51. 

DANVE. SHIll PUNDALIK HAllI: 

Compulaoay retirement of Pia em-
pi.-et Kabara.h .... (1V-1"-7-77) 
!:1I-55· 

Fund "or Road Over-Bridge. and SLlb-
W.,. (IV-lIr-'-77). 55' 

Grant-in-aid for Ibmt wave diathermy 
(V~I-"7'). 1011. 

ProblaufKed by the Paaan.ceutical 
IndllIme., Bombay (V-lI6-'-77) , 61. 

.i.epreII!a .... rna J)e(eace Civilian, 
Pemicaen AIIOCiatiora (IV-I,.7-'7) 
65~' 

Represeo&ation from Employee. 0 
Naticlql Rayon Corporation (V-
19-7-77). .7· 

Reprcaen&atioD from the Valuen of 
the Bombay Port Trill' (IV-
IS-7-77). III", 

Rioll in the M .... OD Do k. (VI-
S-8-77), 71 • 

U~c;:aUaI ACI' {lB., (V-IB-7-77), 

DAS, SHRI R. P. 

Bu~f Bill Bodiea for U.P. State 
~~TrIa~t CIaqt--tha by 

Maruti Limited (11-1,-6-77), 88-89. 
Commiaion Bearer. working in Dining 

Carl (I1-IilI-6-77) , 40. 

Cur .... aU Trade UniGD ... by the 
;;?;r"fIJII::~.F. C I, Durppur, (IV 

Demand. by Stqclent. or Inltitute for 
PhJlically Handicapped (III-
,,-7-77), 1,0-,54. 

Dlarrohea and Respiratory Di.eues in 
CbildreD (IV-7-7-77), 15--:12. 

Facilitiea tor a8iJiadn, the loltitute 
fot PAYlically IlaDdicapped to 
DelhfUDfverlity (1II-4"7-77),78-79. -

(11--1111+77)1 7 .. · 

McaoraDdum from the aetre.Dcbed 
Workcn of PLlblic-Tea WarehoLlIe 
Calcucta (JII--a.t+77). '16-77· 

Memorandum lulaitted by AU 
JIIIIIII1" IIDd KuInn'r Lew Paid 
Employee. Federadon (Il-aa-6-77)-
50. 

Multi .. toreyed BuiIdia.. f« MI G 
and LIG Group. (111--'7+77), 65' 

Recommeadation. of Madan Kilbare 
0IaImittee GIl Jxtra.I)epartlMDt SYI-
tela (16-6-77), gB 

Rehabilitatioo of Pavemea t Hawkul. 
(III-• .,..&-,,), 156-57. 

Repracotation from General Secre-
tary el C'odIill~ Factary Worken' 
Uaioo, Madras 1V-6-7-77), sa. 

Victim_lion in the Council of Scien ti-
fie aDd badUilrial R.eIearch (111-
29-6-77), 62-&'. 

D • .., •• 
D.G. ~977-78 MiD. of Petroleum and 

MlDtItI'y or Chemicals • Fertillzrr 
(IV-i+77), 5C»-OS, 

DAB, SHRI S. S. : 
Aatalllaac: 1'CIeabone Es~ at 

81tamarhi, tfttar ........ (VI-
4-8-77), aSI-3D • 

EfFect or Pheaf'armia dl'lll on Health 
(V1-1-8-77), 40· 

Xatra Garb. (V-I-8-77), 113"84. 

Led ... and ~ IIdlidel for 
tourUlI wiIltiaa litllmarhi. Bihar. 
(VI-S-8-77), 91"98. 

Meaaura to benefit Familie. or vietUa. 
ol Forced. Sterlilatlon (1I-1"-77), 
st6o--so. 

Slum clearance (II-a0-6-77), 110. 

Strenphenio, or Relation. with Spain 
aad Portapl (VI-.. -s-,,), 51-55-

D6b.". 
D.(J. _1977-78 MiD. of Education ad 

Social Welfare ... d~t of 
Culture (IV-+'-77). 179-81 . 



DAR. SHR.I S. S.-C.,.ItI. 
~IBiU 
Moue. for refereace to Joirat Com-

mittee-Adopted (VI-I-8-77). US-
!JO. 

DASAPPA. SHIll TULSIDAS : 

Bepur Port. (11-15-6-77). 104· 

Diaparity in rate of' deame.. allowance 
to emDloyee. of Central Gogemmen; 
md "ublie aectlar UDclertaldag •• 
(VI-S-8-77). 1115-114. 

Import duty OIl StaiDlea. 8teel Sheeta. 
(IV-IS-7-77). 157' 

Merpr of D.A. with Baaic pay_ in Hi...... AeroDa"tica Ltd. (VI-
5-8"77>, :114· 

Met'JI!!' of'D.A. with the Basic pay in 
Bharat Earth Mover. Ltd. and Hin-
dultaa Aeronautic. Ltd. (VI-S-S-,,) • 
114· 

Officers or Public Undere.kiap. 
(VI-S-8-77). IS8. 

Paymeat of' ExcUe duty by Stainleu 
Steel broDing firms. (IV-IS-7-77), 
70-71. 

Reaervation or bertha &om Calicut 
(V-I9"'-7'), 4G-41 • 

Sharing of Cauvery Waten (11-
110-6-,,). sO. 

Slum clearaacc (11-:10-6-.,,). ItO-II 1 • 

Stainleu S~el Induatry (V-1I1-7-n). 
49"50 • 

Stainless Steel Re-RoUing Uaita (IV-
14-'-77). 58. 

World Bank aaai.laace for the Upper 
Kri.hna Preject. (IV-II-,-,,), 92. 

D,btJul 
Alleged deOllier. on Judges (CA) (11-

1&.6-,,), 114'-#. 
D.G. 1977-78 Min. of Energy (IV-

14-7-77). 1157-6S· 

D.G. (Railways) 1977-78 (11-16-6-77), 
375-71· 

DASGUPTA, SHRt K. N.: 

Age of' Fooclgrainl with FCI (11-
:10-6-77). 101. 

Rehabilitation of RefUleea in Danda-
karanya. (111-117-6-77). 84--86. 

R.oIe played by Indian Emt..ay ill 
~S.A~ (V-1I8-7-71). ,8-79. 

433 
DASGUPTA, SHRI L N.-CoaU. 

Shortage of electricity in North 
bPI. (1II-29-6-77). 71-7lI' 

Thermal power Station in North BenpJ. 
/£(11-15+ 77). 6S-66· #' DAVE, SHaI ANANT I 

ll00-Crore R.acket in Chrome (VI-
4-8-77), 88. 

Advances made by Union Bak of 
IDdia. (VI-5-8-77), S8. 

A1Ieaation. apia.t DTC Cbairmu 
(IV--6-7-771. 122. 

Allotment of New Bunhme Ga. Agen-
citll ill the capital (V-I,.77), 
107-8. 

Amount Dooated by Nationalise 
Bab .urin, Bmerpncy (V-
lIi-7-77). 177-78. 

Area UDder Irription in G~at 
(V-QS-7-77). 16. 

Boob or ~ Point and 5 poiDt pr~
me Preaeribed a. Text Boob (IV-
11-7-77). 191. 

Bringing out poetal .lampe in bODour 
ofDayaram Poet (VI-4~-77), 8s-84· 

Cement induatriea near PipaYav Port 
(V-lIG-7-77). 157-58. 

Central GoveI'nment Employeea Con-
.waer Co-operative SOciety (111-
119-6-77). 53-54" 

ElGnl]:llainta against Cuatom. Officials 
(IV-IS-7-77). '45-47· 

CoIaplainb of distribution of Loans 
tit uporter. by M&DaJU, State Bank 
of Iodia, Bombay (IV-B-7-66), 
137-"'9· 

Conferencc on Mines' Safety (IV-
14-7-77), 111-:17· 

Demolition of Huta of' Hanjan! by 
Landlorda ofDurveshi village, Nmdy 
Taluka (IV-IS-7-78). 1115·' 

Direct Dialing '}'Item withill a radius 
of fO kilometers (V -2'-7-77), 1:10-111. 

Environmental Pollution (V-IS-7-77), 
1119· ' 

ExploAoa in Gooda Train near Abme-
dat.d city (V-I 9-7-77), log. 



434 • NAME tNDEX 
-------"------

Former f,xecutive Councillors I.lf.Delhi 
in Oc~upation of G~JIlQ'JtAcco
mmO<iatJon (lV-I '-7-77). 77. 

HiJ~cking or IQdi:w Airli~ B~g 737 
bound for' Jalpur (V..J..g1-7-77). 
119-110. _ .. " : : 

~l1dianisation offoreign Tea Companies 
(VI-~'~77) .9S~· ' . 

Issue of licence8 for mini steel planta 
(V ..... 21·7··77). 118-19· , 

Kunbisand GaudasofGcia (V_~-7-77). 
,76)78., ' 

Labour trouble in BHEL Bhopal (VI-
3-8-77). 216-17· ' 
, ._' . ! { '. /. 

Manufad4re:of Im:ligcuoua Medic ines 
in Public Sector and by Cdopecativel 
(V~2'-77-77). ".-n. 

Memor~;) "tot'ttedoul Fi.rliter., Shri 
Shamji Krishna Verma (Vi~l..a-77). 
127-28. 

'Misuse 'of Medic.l Termination' of 
Pregnancy Act (IV-7-'-77), 116-'7' 

ModUiedP\anfor eradicatmaMAiuia 
, (IV-7-7~77), 5$,60. 

Money a.dvanced by LIC to Maruti 
(IV-r!l-'~71). I~. ' 

.' ': 

News Reports re-"How the DDA 
Tricked the Poor". (V-t8-"'17), 
125-7.6· 

Non-observance of holiday on a polling 
day (VI-g-8-,,), 140. 

Oft:sho!'e Oil Exploration in Kutch 
~a (V-19-7~77). 110. 

Oil Drilling by Americati Companies in 
~\ltch (V-19-7-71). 4~:, I" 

P1.m:hue of Soya~ oU ttOni Brazil 
'by S.T.C. (IV~I'5-7-7i,);: 55~56. 

R.ecruitment Rules in Kandla Port 
Trust (IV-'3-7-77). 51-52': 

Red~tioJl,in the Prices of Dru~8 lV-
J~'J-·m. ag-90 :, ' . " ' 

Review of caSes of Victirb1lat1on of 
Teacher •• Principals/Professors (Il-
21'1-6.,,). ,.' , • 

Rise in the price of Vanaspati Ghce 
(IV----6·7~77). S9-.~· . 

Salt IndUJtry in Gujarat (V-27-7-77). 
, 120700()1I· 

1 

',1' • 

DEV, SHR.I ANANT-C(/lIt~." ".' 
Sanctioning or h~ amoudh by LtC! ' 

and G I C to fill the coffer. cJI' Oflnllre" 
Party during 1977· Lok Sabha RieC-

, tion., (V--lZ2-7"7'); -tOS· ' 

Setting up of National Commissioll 
for HouainrProtnmtdt, (V -18·7~17).' 
'0-16. 

Smugtling out of Cotee (tv ~~7~7i) , 
150-51. , , , " ' 
S~ qf CruUt o.ps io Diltric~ by 
~e Bauk of India· (V--2I1-7"77). 
20. 

.U :Oerdlicatc. ~ Fillns (lV-+7-n). 
8S· 

• i ; "Warraoty" Charges' by Pri~S~c
tor ,TClievUion Set ~.turer.: 
-(V-27-7-77). 40~.1. ,1:';-

, Watu, c.bargea chlU'gecl l~om i\aidults 
~ DIZ',.rea(V-I8-7-77) • .119-20. 

. . , . 
Women Mcmbers ~r Parliillll.t'ot de-

tained under MISA and DISIR (11-
, u-6-77). 8. 

D,batu 
BudgetRailway Gen. ~is. (1l-IS-6-77), 

308- 1 I. ' , ':,' " 

D.G. 1977-78 
Min. of C!lmmerce and Mini.try of 

ClIvilSuppiles and Coopetadon 
(IIl-2:i-6-7'),74-75· 

Reported poor qualitt of' cotton leeds 
supplied to Farmers UI GuJarat result-
ing in lOIS of cotton crop. (Under 
rule 377) (VI-I-8".,,). 64-"65· 

mo, StiRl P. K.': 

1o-Year Plan by association of Indian 
Enrineering Indtmry (11-15+77), 
1105· 

Albminium Complex,.bued OIl :Bauxite 
Deposits of eagt tOast (I1-i8-6-77). 
2 15. 

Atrocities on Hltrijans(n~II..6-77), 
'91-92. 

BauXite Deposit. in East , Coast 
(11-16-6-77), 62. 

, I, 
Closure of rice mills in Kalahandi OrillA 

(V-25-7-77)' 53-56. .' 

Comparative cost of production' ~f 
Steel (II_I6-6-77), 2.13. ' 

Demand for Aluminium (11I-:l3-6-77), 
SO-3 1 • 

," , 
Doubling orportion of Rilipur Viziana-

gran eectioo (South EaaternR-.ilway 
(I1-at-6~77), 145" ' 



N4M& INDIX 

DEV, SHRI ANANT-Ctnld. 
Droughtia,Ori* (11"';".'.71),;86.87' 

Ef~trl6c&tiOn Of'Ory,'Bht.mUiaf Sec-
·ti.", (1l-lIi.64»Y;"7 I , >f 

Fertilizer; 'Factory. pi~ to be set 
up in J(orba,' (tlI ..... ~?7). 10. 

, !funicr .trike·by Del,hl Uil.-,..,. and 
OaUege. KUmdlar'·'~ (II-
13-6-71); ~lIt"ll3. " ' 

bdJD-sav", Joint Procramme lQStudy 
~,na.. lII....;~7-6:-,n). <14. 

Ia~ CoDt~r~«:, on, Sea LaWi 
(IU~~71t, ,6i--6t. : i' 

ID~QR~I.!n Co, IJI.n1, ~"To (II-
16ov-,,). ~r+~t.'\.," r 

1,~al ~.~, !len.;ed ~'l ,~.T.C. (11-
"7-6~77)J ~.!i. " 

\ '-. " i·'· " 

'loan Scheme tor PoOr ,'(n":""I,-6-77) , 
2411-~8. ' ., ; 

Manufacture of Can in Collllboration 
of Mercedew J;teA.(UI:29-6'7.7), 73. 

M"uures to Cllrb Inffation' (111-
1-7-77.), 85--9l. 

.. 1,.· I 

Pa"lling Information to' a Foreign 
I •. • Q)wltry (U-IZa-6-77)" 5~. 

Proposal to abr(lg~te Article '370 of the 
·("..pnatitution ,(111-9"6-71), !16. 

Propotal to divert Ro~te of Utal Ex-
preaa ,and ~.lingaEJCprClS (111-
28·6-77). 77. 

R.oplllCCllDellt of W9~n deepen with 
Cement Concrite _ ~per. (11-
,.-6-77). 82-83. ". ' 

~p~ns ~Al-..m 'M,.llw Ullh'ersity 
Act (I1-13-S-,,), Q23--!Z6 •.. 

R.~ltrietiori' on immigration Into UK 
(11-16-6-77), .2'5. , ' 

Scheme for conservation of hilly catch-
,ment area (11-13-6-77). 223. 

J • .';,": 

St-cond Sler! Plant in Ori.sa (11-
,6-6-77), 2'4~ ! "":.' 

Short 'Suppty or '~araftin Way to 
Industrial units \1J-14.6-77) , 207, 

Shortc:oniinlJ8 in spOrltl'(I1'"""to-ti-77), 
, J8~.. I ,.' I ) I I, , , ' " 

, Sraall Car (I~-22-6-77)' 173-74. . . .. ,. :"". 

,:~ 

435 
DEV, SHRI ANNAT-CONto'. 

Time c1J>lll.le (111-28-0-77.), :aB. 
,Upper Ifldravati Pro!eet(U-J8~6-77), 

19!J. 
Visit of De"~lty Fortiisn Winiater of 

U.S.S.R. (III -23-6-77) ~ 79-80. 
Di6at,s 

B.O.H. lVI-29-7-77), 281'. 

,Cloture oC lUre Milb.1D Kalaranw, 
Oriua (H.A-B. Dis} ~Vl--ll-8-77), 
391~5· 

; C".caatitut.ion . (~t) f Bill: 
. (.4m,~ 4/ orlUh: 16) Iut. (11-

'17.q..77). i66-67. . I! 
Constitution (Amendment) Bill: 

(Murulrru"t of Articl, '24) tnt. (VI-
.' 29-7-71);: 341· . . .' • ,.. . 

'Coostit"tion ". (Amendmellt) Bill: 
(A_tim,,,, til articl~ 371) Int. (VI-
'J9-7-""}, 347-48. . 

Con~titution . (Am~ndm<:nt) Bill: 
(Omisrisra".r! r.,ticI6 370) Int. (IJ-
17-6(77), 37 1• . 

Constitution (Amendment) .~iII: 
(Sub~tituti"n of Article 156. etc.) 
Jot. (II-'7-6~7'1), 36,. )' 

D.G. 1977-78 •. ' 
Min. of Agrkultur .. and • .Jni"llo';cn 
(111-30-6-771, 197"98, 262--0.7' 

Min. orEncl~Y (IV--1 4-7-77) , 190-92, 
. ,267-7 1• ' , 

Min. Olf Stt'e1 and Milles \lII~8-6-i7), 
1860-88. 

D.G. (Railways) 19"-78 (11-16-6-,,), 
'271-73, 2 77-8". (U--di77·"), 

362. ..,' 

Felicitation to the Speaker {V--!2I~7-"), 
193.g~· ' 

. Lo'Irpal mil: 
Consid. (lV-T~-7·"), 366. 

. ·Lokl nill: 
by Kbri P. K. Deo lot: (11-"17-6-77), 

366. 
.. Consid. ~itHawaTi (Vl-:2I)-7-"), 
. 353..:..61. 

Participation of YO\lngmt'n in Nation 
building (Res) (V-l!2-7-77), 346 
(vr-5~-7i), 33'-34· 

Publication and Import of Politkal 
'Literature bV' Foreign Miilions in 
India (RegUlation) !'iII by Shri 

Sllrvey 'r~r new 'R'""'-y! ~ines in Samar GulIL\: Conaid. (IV-:-15-7-77)'A 
___ Ra~r.~.kw __ aro ___ A_r_ea~(~I_I--__ 1~4-_&1~?~),~1~77~. __________ ~S~2~!2~_2~3'~, _____ ~ ____________ ~(f 



DEO, P. K. r 
Twentieth, Twmty fint and T~tv

llecond Reporu of CommiIIianer fo.. 
Schec!uJed Cutes and ScM:luled 
Tn1Jes (M) (VI--,.8-77), 1181.as. 

DEO, SHRI V. KIIHORE CHANDRA 
i. : 

Discuuioa between USA and USSR 
I.IIl lu.itllltion of Military aed"'tia in 
tile IIIdlH Oeean (IV-II-'-77), 
3<>-39· 

Jlevelopmeat of Area near Babadur-
pura 9in. III dietrict NaDded 
(MaharalhtraJ II • Touriat Centre 
(VI-~-8-77), 70-71. 

Dupa!i.y in the number of voten in 
vuiou. Lok Sabha and Aaembiy 
eo..tituenc:iet (IV-;-7-77). Ill. 

New centres for vocational trainial 
(V-'11-7-??), g6~. 

D,Nt,s 
D.G. 1977-78 
Nin. of Apieultllre and Irrigtion 

(I11--2-7-77). 

Min. ofDerence (111-4-7-77), 230-38. 

Min. orSteelaad Mines (111--28-6-77) 
1104-06. ' 

i DESAI, SHRI ft. D. : 

Airpost at Ahmedabad (11-17-6-77), 
19C)-g7· 

Amendment to Company lAw (11-
14-6-77 ). '25. . 

Aupnentation 0( the Output 0( Vi.acoae 
Yam (nI-!Z4-6-77), 74-7!!. 

Blue-Print for npid traaat l)'ltem in 
Delhi (III-28-6-77) , 79-

Bulprian aid for ~lndUluial Gen-
trea (111--27-6-77), 137. 

Coffee cultivation in North Eastern 
Areas (V--22-.,-n). 6o~1. 

Conference on 10+2+5 system of 
education (11-19-6-77). 78-79. 

CoDlUUction of more Railway Linea in 
Gujarat (II-I~-6-n). II-,". 

Decision of Companiea to reduce In-
terat Rate. oil Public Deposita 
(1V-1·!!-,.,7), ,6!!. 

I>f!marcation of Maritime Boundarie. 
with IndoDeQa (111--23+77), lOS. 

· , 

DBlAI, SHRI D. D.~. 
DepoIiti and Adwac:e received and liven 

by Rural .. (VI--Gll"7-77). 106. 

Dqaita ncei~ by oaaoaaliled t.nb 
ia G~ (VI .... p-y-,,). 

Ditic:ulty of Commercial Baob to 
COIUI, with tWr quatu of'IID" for 
Food Procuremeot (V1-5-8-77). 97-qa. . 

Dillinl Car/Pantry for DeIhi-AJaeda-
t.d!xprea (V-I9"'1-77), 'OS-4-

DiaeoDteDbDeIlt amOlll JUllior DbetorI 
(VI--2I-'7-7'7), 411-4 •• 

Doublillg or Delhi AblDedabed lUitway 
Line (V-I9-7-77). 39· 

Effect ollllda-Soviet Treaty of Peace. 
FriClldlbip aadCoCiperation on NatloD. 
of SoutIl Eut AIiul RcPOID. (11-
16-6-77), sog. 

Ezpaalion of Public Sector St~el Plants 
(V-SU-7-77). 25· 

Export Demand for Indian Herb hap-,ol (V1-5-8-77). ga. 
Export or Cotton pnnentl to USA and 

USSR (11-17-6-77). 195"96· 

E~ or Wheat and Wheat Produc:tI 
(111-27-6-77), 157-58. 

Exportl to Welt Germany (111-1-7-77), 
123· 

Extraction or Petroleum &am 0-1-
(V-O'-7-77), 195"96· 

Financial Collections by Texprocil 
e>rpaiation (111-1"'"77), 47-.s· 

Fodder ~ty (V-Is,,7-77), ,83· 

HelptoTobaccoFarmera (vt-5-8-77). 
SI-SS· 

Hajira Port (VI-S-a.77), IOS004· 

lCAR (IlI-4-7-77), 26. 

Import or Aluminium (VI- 4·r . 
57-58· 

IlIlpol'tol'Cotton (11-1 ,-6-77),194-95, 

Import oBtilk Powder (V-Is,,7-77),95. 

Importers to mow finn commltmenta 
to Import Gooda (111-11 ... 71), 
171• 
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NAME DfDZX 

------- --------------- -.- ._---
DESAI, SHRI D. D.~tli. 

[lit .I"tlon of Letter Boxes in Villages 
(III~3-!).77), 32. 

Know-how for 500 IMW Thermal 
Gcnerators-(V-2 7-7-77), 45-46. 

Latitudes and longitudes Of Bombay 
High and Bassein Oil Field.. (VI-
2-8-77), 229-30. 

Lending Rate of commercial banks 
(IV--IS-7-77)' 50-51. 

Loss in Zonal Railways (IV-IIZ-'-'7), 
141-42 • 

Man-days Lost (IV-14-7-"), 38. 

Manufacture of Bulk Drug. by Larger 
Drug Producers (11-111-6-77), 116. 

Merger of STC and MMTC. (IV-
I S-7-") , 165-66. 

Mis\llC of tAF Aircraft (11-'S-6-,,), 
79· 

New Credit Policy of Reserve Bank of 
India (I11-114-!)."), 170-71. 

New Strains of Cotton (V-IS-,-,,), 
IS4-SS· 

New technology for Nitrogen Fertiliser 
(IV-II-8-,,), 231-32. 

Oil exploration in the Gulf of Cembay 
(II-I 4-6-77) , 12S· 

Orl-shore Oil Reaources (III....g8-6-n). 
143· 

Opening of Telephone Exchanges· In 
Kalra District of Gujarat (11-16-6-
,,), IIOS. 

Participation of journalists in Bombay 
TV ProgrllOlmes (IV-13-7-77), 106. 

Pipeline connecting off-shore Oil Field. 
of Bombay High with Main Land 
(IV-12-7-"), 77' 

Plan. for irrigation system (11-13-6-77), 
126. 

Plans to buy oil from Indone.ia (VI-
2-8-77), 1132 • 

Pollution from Nuclear Power Plan" 
(II-15-6-,,). 184. 

Popularity of New Indian Fabric 'Larex' 
in USA. (V -22-7-77), 166-67· 

PrOf'urcmt:nt of Rain Affected Wheat 
('0-6-77), B3-84· ---------_._-----

DESAI, SHRI D. D._tmIII. 
Proposal to extend Pink Expreu to 

Abmedabad. or to start Super Fait 
Train from Delhi to Ahmedabad 
(1I-lu-6-,,), 115. 

Proposal to link Ahmedabad with 
Gauhati by.ingle train (11-14-6-77), 
1114· 

Protein foods for Invalids. (VI-2-S-,,), 
91Z • 

Quality of wheat and rice at Cos.,ipore 
Godown, Welt Bengal (V-26-'-77). 
40-4 1• 

Relaxation of Reaearch ElCperien~ for 
Univenity T~ch". (111-27-6-7'), 
1-,5. 

Representatione from Gujarat State for 
UIC of Bombay Gu for Narmada 
Fertiliser Factory (II-IZI-6-77), 44. 

Restructuring of SAIL (11I-1Z3;'&'77), 
103-04. 

Retention price of Steel (V-QI-7-77) , 
83. 

Review 01 Jail Manuals (11-1,5-6-77), 
183-84. 

Rill' in the prieea ofvegetahles (II-
17-6-77), 193-94. 

Rolling Mill for Dokaro Steel Plllllt 
(W-I6-6-77), 95· 

Scheme for medical service to Villages 
(11-16-6-,,),179· 

Scheme to recover .. It from lea water 
(II-r4-6-77),~33· 

Separate Corporation for oil and oil 
eeeds (IV-8-7-"), 140. 

Setting up of Petro-Chemical plan ta at 
Baroda (11-21-6-77), 117. 

Sett1emen t of Claims of Indiana Evicted 
from Uganda (VI-4-6-,,), 2!2. 

Short Haul Jet for Indian Airlines 
(IV-8-7-77),141• 

Steel Targets (11-16-6-77), 185. 

Sugar availability and export (11-
110-6-77). 14-3-,4. 

Supply of Coal Based Domestic Fuel to 
Urban Area--(V-'l7-'-77), 196. 

Supply or Electrical Grade Aluminium 
to Inch18try (III-30-6-77), 65-66. 

Target of Installed Po~er Generation 
Oapacity (II-lZlZ-6-77), 71. 



NAME INDEX 

DEASI. SHRI p.D. ~.1Ml 
Tec:luaolOl)' of I~ted 

(Il-aa-6-77). 161-6.. \ 
Circuits. 

Thermal Power Plants (IV-J3-7-i'1), 
J 7'-71l. . 

Uncertainty in STet NTC and MMTC 
(IV-8-7-77). 41l. 

D,6t1lfs 
D.C. 1977-78 : 

Min. or Induatry (IV-g-7-77), 110-IS. 

Min. ot'Petroleum and MmutryCl.f'Chemi-
eN I; PertiliJ:en (IV~7-77), 
304-14. 

DESAI, SHRI D~IBA: 
(1onfidentill R~orblo( Vic:c-Chaaeellot'l or Univenltiel (I1-I,-8-77), 54. 

Peadon Scheme for Employees of 
Cantonment Boardl (11-15-6-77), 
50. 

D,6""" 
BwiKel Railway Gea. Dia (11-15+77). 

1188-g0. 

DESAI, SHIll IDT8NDRA: 

Alamance to States (VI-S-8-'1'1), 7. 

BlectiOil in ltajkot Puiameatary eon .. 
tituency (VI-Il-8-77), JOO-O~. 

Houai", Scheme (or ~ in Oujarat 
(III-4-7-77). 14· 

Narmada River Tribunal (V--1&-7-77), 
4-10• 

ProPDl8l for ch.u,e in 10+11+9 l)'ltem 
ot education (11-13-6-77), 8. 

Q.uota ror Harijllftl in clan I to Clu, 
IV poItI (V--26-7-77). 19. 

Regional Language al Medium or 
Inltruction in Univenitie_(V-
IIS-7-77),8. 

Removal or Restrictions on the Move-
JDCDt of Groundnut oiJ (111 __ 4-6-,,) 
15· 

RUe in pricea of Eaendal ConuIMlditiel 
(II-I ,-6-77 ) ,1l4' 

D ... " Budtlet, General ~977-'18 Gen. Dis. 
(Il-IlI+'17). 187-88. 

D,6at,s 
D .G. 1977'-78. 

Min. or Agriculture I; Irrigation (111-
90+77), ~7-71' 

Min. or Education and Social WeJ{are 
and ~tment or Culture (IV-
5-7-77), 1$5-'5' 

[ 

.-----.-.. -~ ---
DESAI, SHRI HITENDERA--colltd. 

Twentieth, Twenty-tint IUld Twenty-
1CC0nd Rf:J)Orls 01 the Commiaioner 
for ScbedUled Castea and Schedulrd 
Tribea(M) (V--a8-,-n), -311-+4. 

DE6AI. SHRI MORAlVI: 

Alle,cd Incident at Palam Airport on 
1-'-77 relating to Shri Sanjay CaDdhi 
and hit wife (St) (111--2-7-7'1), 10. 

Announcement reo reliaquilbinl of ofIice 
by Shri S.L. Shakdher, Secretary-
General or Lok Sabha and AP,I?Oint-
_nt of Shri Avtar Sinlh ltikhy a. 
Secretary, Lok Sabha (11-1,-6-77), 
1l9S· 

Central Road Fund (Res) (11-18-6-
77), 3·5· 

Certain Remarks mllde by the H('IIle 
MfBiater In hi' speech on 13th July, 
1977 (MaUer Under Rule 377) 
(IV- 14-'-77), 166, 1,12. 

Conduct of the Home Minister (M) 
(VI-::-i.-8-77). 3 10-11, 31~~~P. 358 , 
s61l.(Vl-S-8-77).1l~67 209, 276-88. 

oemonltration in front or the Prime 
Minister's Houae on Soaring Prices 
(Under Rule !m) (VI-lIg-'-77). 
1l97"99· 

Dilcoutiuance of Inltitution of Civilian 
Award!. (5t). (IV-IS·'-77). IIQ4' 

If.lect1on oCSpeaker. (V -IZ 1 -7-"). 183-

Felicitation to the Sr.ea1ter. (V-
121-'-77,. 18 .. -H~,. 

Inland Skam Venel, (AMendment) 
BiU. Int. (V-22-'-77)· 1253' 

Motor Vehkles (Amt'nomt'nt) Bin 
Conaid. (VI-2S-'-77). 3f6"48. 
373-,6 

Motion to pass. (V-2.,-7-77). 383-84. 

Nati;,r:al Highw.,. (Amendm.. ent) 
Bill. Jnt. (I1-IR-6-'7). 93 
Consid. 120S (V-19-'-77). 1,6,202-3. 

Conaid. d. (V-I!)-,-,,). 110 .• -0,. 

Motion t. pall!. (V-19-'-77). \zP7-rR 

Re. Q.uestion or Privilr.flf'. (V-
19-'-77). 1 !i8-,6. 
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DIk~ SHRI MORARJI-CJCmui. 

Reportee disappearance of documents 
relating to Maruti Limited. (CAl 
(111--2-7-77) 6. 

Statement by Prime Minister on hla 
participation in Commonwealt hPrime 
Minister', Conference in London.(St) 
(11-17-6-77) :284-91. 

Tributes to the Speaker (Shri N. Saniiva 
Redd y) on his relinq ui.hing the ofIice 
oC Speaker (IV-IS-7-77). !ZR8. 

Unemployment Problem (M). (V- ] 
28-7-77). :215-24' 

DF:SHMUKH, SHRT RAM PRASAD : 

Ad hoc appointments of Docton in 
Northern Railway (V---!Z6-7-77) 
17 . .,-n· 

Ad hoc . appointments of Doctors ill 
Northern Railway alter lifting of 
emerRency. (V--'J6-7-77). '74-,6. 

Ad hoc appointments of Docton ill 
Northern Railway during the EmfT-
geney. (V--'J6-7-") '711-73, 

Ad hoc appointments oC Doctor. in 
Northern Railway during the Emer-
gency. (V_1i-7-") '77, 

Allotment of Plota in Pitampura, Delhi. 
(V--'J~-7-77) 171-72. . 

Cement &Fndes in Agra and Meerut 
Divi,ion.. (VI-g-8-,,) ISI.s,.. 

Clo,"re of Spinning and Textile Mills in 
U.P. (VI--29-7-m !Z47. 

Confirmation in the eacire of Oveneen in 
Govt. of India Prea, Minto Itoad, 
New Delhi. (VI- 1-8-77) ,1I62-6g. 

Dllparities among Homoeopathic Avur-
vedic and .t.Uopathic Doctors. (V-
IlR-7-") I 'g-'4' 

F.xamination (or Promotion to the POIt 
of Readen in Government of India 
Pl'Clllcs. (V--2!j-'-77) 168-69. 

Export of Locks and Building Fittinll 
Materials. (VI--29-7-77) 126. . 

E'{ten.ion of Service of officials In Door-
danhan. (VI-g-8-77) 181. 

Firt" in .tudiOl of Doordanhan, Delhi. 
(V--27-7-77) 136-37. 

Medium of Imtrllction for Mathematics 
aDd Science in CelUraJ Schools. 

_(V-R5-7-") 65-66. 

DESHMUKH SHIll RAN.PJlASAD-,,,.IIl. it. reprdinf ad hoc AppoiJlbMllt of 
Doc:torI in Northern RAil", a,'. ("-
!Z6-y •• ", ~~-g6. 

Selection for the poet of A8IItt. Statkll 
Director through UPSC. (VI-g-8-77) 
69· 

Supply of Metal. to Manuracturen of 
Loeb etc •. (VI-4-8-77). 101. 

D.btl,.s 

D.O. (Railways) 1977-78. DiI. (11-
17-6-77) 3'7-112. 

DHANDAYUmAPANI, SHRI V. : 

India's Participation in Treda Fein 
(VI---!Z9-7-77) 8"9' 

DHAltA, SJIIRI SUSHIL KUMAR: 

r AcouiaitiOD of India Office Library ill 
London. (VI-,-8-77) 76-". 

BooItm, up of Coat of Land and Houlel 
by D.DA. (VI-I~-77) 18., 

ChQgel made iD fh lawaand Regula-
tion, by the Former Govemmf'lIt. 
(VI-II-B-77) 1117-IS. 

ChangelpropDllcdinfuncti ningofAka-
mvani and Dootdanhall. (11-15-6-
77) 76-77· 

CooiIlpen_tion to Victims of derallsnel't 
of O. T. Expreu (11-111-6-77). 
go-93· 

Conversion of Teal Murti 1-'" , 
into P. M.', Permanmt Official 
raidenee (II--lIO-6-77) 153-M. 

Crc:&tlon of better coodition' e t p-ll'cl'l 
of Tourilt intere.t in Jndia (VI-
119-7-77) 176-77· 

Damage due to Demolition in Delhi 
(II~77) 1110-21. 

Difference between COlt of J,»roductiC'n 
and Sale of Petroleum Product. 
(II-I.-6-77) 164. 

Draftfng of BUla in Hilldi (VJ-II-S-,,) 
lu6-17. 

EfficiC8c:Y in Nationalised lIaDb. 
(11-16-6-77) 1.9-50. 

Encouragemen t to use of official Language 
all (VI-a-8-77)' 117-IS. 

BsportMlahten'ViaittoUSA and other 
cowatrfCII. (11-17·&'77). 



44° 
RIA, sHRI MOJ.tAN~t;~t'. 

Fieance MiniateN' VWt to USA and 
(.ther countries. (1I-17+77), ,,-gB. 

Functioning of Railway U..,..,.' Zonal 
Consultative Committees (ll-J.-6-77) 
93· 

.1\ , 

Grants to Private IDlititutions and Schools 
in Delhi (Il--~o-6-77)· 48-49. 

India'. Particil'ationin Tr~ Fain 
(Vl--:.I9-7-77). 1-14· 

Introdw:~tiun of Rural Health Scheme. 
(1l~16-6-77). 159.'. 

Language cens in Indian :MiliSionB 
A~~~ad. (Il-16-6-nJ,. 1..;6. 

N ).war pact b)' Pakistan with Jndia-
(V -1.7-7-77). 94-95·. 

,Prt)h~ .into .. c'(ceav.s .CQlqmitt~~ ,d~ing 
E'n ,rgen'·\'. (11-1',-6-77). l-6t.' 

Re-Cm,litution of Hindi 'S,/lr~kar 
Samiti (II-zI-6-77), 9~-Q'" 

Recruitm~nt of SO/ST jn'rCJ- In and 
IV PC)!" by Former Railway Minister 
(V-z6-7-77). 74· 

R~d~lction ill &.te of.tntCrest to 'be paid 
to D~p()tit()r8 of ForcicU Banks (VI-
'i1.q-7-77). ~7· 

~t 

ShtpRtJl.ld1ftlil Yard at Haldia. (VI-
3-8-77), 135· 

.: St~pa to Devel(lp Tourist. SpQtsin 
Eutern ~'-tcs. (II-17~-~n q8. 

Strengthening of Friendly Relations 
with Nepal,BanlJladt'sh and Pakistan. 
(JI..-I 6-6-77) , 68 . 

Train Facilltit's (n~ 1-6-,'1). 9Q-10. 

Tubr.Railwayfor Cakuttll U,:,,",li-6-771 
70 -71. . . , : 

,W:)rking (If D.F..S.U. (n'~2~6-77) 
. Sn-B.. . 

D.G, 1977-78. 
Min.oftndUJtl'}'l 
{IV-Il-7-77). ~67-70,: 

, Min. nfInrl'14try (IV--9-,-n) $~l. 

RIA SHRI MOHAN •. 

) DRAm (Amendment) 8Ur 
; :! 

Cardem0-22-6-77)·. .207. 

------------
DHARA, SHRI SUSHIL KUMA1t-C',Uild. 

D.G. 1977-7R, 

Min. of COmm"fCI' and Min. of Civil 
Supplie, ilml Cno(l"ration. 
(I1J--'.I5,6-77) q, :l6.1l~. 
(1II--27-6-77) 337-6<,. 

Reportt'c! curb~ on import o( Indian 
Textile. imposed by Euro~an Econo-
micCommWlity (CA) (V~o-7-77). 
'i1.2.,-"r. . 

Rel>Orted dbaPIW!aranCt" of gr6w,dnut 
oil from mark .. t and ahnormal riJOe in 
itspricr: (CA)(V~~.7"77).R39-49. 

\. 

Repor.tcd ser!oUJ lIilualion arj.,ing ollt of 
ar~Uu.ulahon ofh.mrlluom cloth (CA) 
(VI'-3-8-77) IlIIS-42. 

Reported SlIgge~tions of Indian 1 UI!' 
Mills As.'lociation 10 d('IIt' do"" 'the 
jute units in WI'sl nenga!. (CA). 
{II 1'"""30-6-77) , 131-+8. 

Rhe in prices d' F.s.~rnlial c·ommnditin. 
(H.A.H. DIS) tIV --13-7-77). 
4.0']-16. 

TEA (Amendment) Bill: 

Int. {V~p-7-77). 2+3-44. . 
Conald. (V-:z6-7-77) ~6:l ~3.R9~. 
(V-'i1.7··7-77) II 74-8'i1.. 
Motion to rass (V-'17-7-'J7), :l8~~. 

DHONDGll, SHRI KFSHAV RAO: 

Brnch of High Cnurl at AUI'IIIlgahad 
(Mahafilshtr .. ) (VI-2-8-77), 8'7. 

Produr.ticlI of text hooki (V-i2-7-77), 
43-44· ..• 

'News item "N~ga nattlt'will'flari~ up" in 
"The Oh/wfw'r" LCJr)d~n.· (V-
'Jo-7-n) ,.'\. 

Schedukd rB.l!h" antI '8cll~'duJrd trjbr~ 
persons in the Mini~lry ofl.aw, JIl~til c, 

. ~~d Co~pany Affalr~, (VI,~~-S-77). 

Dth""~$. 

Leavr of Abtc'nct'. 

In't. (U-19-7~") ~08~, 227-30 
Comid (V-J9-7-77) ·23""""111 Participation of )'Quo" n~n tnnation 

. building. (Rn.) {VI-·!l-8·771 374 
~otfon.~~]UII~-19'!''1'1).~g2 77. _____ -..:c..:.. 



NAME INDEx 

DHONDGI. SHRI KisiiAv RAQ-.Contd. 
'l'wcntkUl. Twcfltr-fir~t anu. Twen,ty 

~eceod Reports oj the Comml!,iQIlClI' for 
,. Sdaedul"d Castes and Scheduled 

Trib('s (M) (V-lB-7-77) 277-85. 

Whit .. paper Uri Mi~u~" of Ma.n Media 
during Internal Emersency (M) 
(VI--ll-I:-77), 146. 

DlGAL. SHIU SIUBATCHA; 

A;,rollroOl" at Phulbam, Oriua. 
(V··-22-7-77). 119. 

O're Sr<:IM Service. (VI-5-S-'17), 72. 

Loan sanctioned to smallfarmtrsfor Agri-
cultural purpose by Nationalised Bank. 
in District Phulbani, Orilla. (VI-~-8-77), 
,61-6:l. 

National Highway in Ori._ to link 
8rrhampur withj aipur-(V -17-7-77), 
97· 

Pu!,cr Mill at Phulbani. (V-:w-,-n), 
rlf'. 

Rail connection b<'twel'n Berhampur 
alldRrllan~ir in Orissa State (V-
"'-7-'7), 1)1. 

Rate of Pavment of HRA and CCA to 
C~ntral Government EmpJo)'eeJ 
(VI-j-Il-n), .163. ' 

R~crllitm"nl of varinll~ posts!in nationa. 
li\<,d Bank., (VI-,)-f1-77). 162-63. 

Survry ,·r. ,,.Iring lip of T. V. C("ntre at 
Udaiiiri in Orissa. (V-oW-7-'?). 
211/1-0'). 

OOLEY. SHRI L. K.: 
Accounts of Vishwayatan Yogamram 

and Crntral Jmtitut(" of Yoga New 
Ddhi, (11-16-6-77). 17. ' 

Di~ral'ilY in tht' number of votc:rR in 
various I.ok Sahha and A~sembly 
C"IO~tituenril"s, (IV-5-'-77), 125. 

Incentive fOl Sterilisation. (111-:13-6-77), 
17·,1l· 

/nb-oric-nlt'd Education Rystcm(II-!2o.6-
·?7), 33· 

Memoranda ag:\inst Chirr Minutrr.' 
F.x·Chirf Mini~trrs etc. (IV~-7-77). 
2A. 

P05t~ res,-rver! for S. C. & S. T. in Marke. 
ting Division ofJ0C. rIJJ-28-6·77Jo 
21. 

Railway Aceidrnts during the lut thr("e 
months (IJ-2,-6-77 I, 14-15. 

Rcimtatrmrnt orF.mploy~ in Mindtry 
__ or~~!.~ __ ~~I.!.-:I~.:~-77)~~:_. ___ _ 

OOLEY, SHRI L.K.-Conld. 
Scheduled c.8!lte and IK'heduled trib .... 

pel'lODI in the Ministryof ~W.JU5ticc: , 
and Company Affairs, (VI_.a-7?). 
6. 

Telegraph anel Tdephon«" Facilities in 
vil\ag('~ of MP having Population 0 f 
more: than 5 thousand (VI-4-8-n). 

" nil' 
DURliA, CHAND, SHRI ; 

Allocations for Hilly and Bal'kwarc 
Ar;as in Fifth Plan, (B-1 5-6-77) ,4 1• 

Allotmei1t of devdopt'd lanel to Group 
,Jiouairlg Co-operative Societi«'l iD 
'Oelhi, (V .;....I-8~77). 6g-70 ' 

Allotment of Plot to JlIlachi Hanara; 
Model School Aahl'lk Vihar, N""", 
Ddhi (IV -11-'-77), 16g. 

i\\'ailabilit\' of Medka] Herhs in Him. 
ehal Pradesh (V-2'·7-n),IO'J-o ... 

RasiR for fixing Freight and Fare .. on 
Hilly areas NG and MG linCl (V-
26-'-77). '97· 

Rroad Gauge Line rn,twcen Talwar 
Township and Jawanwala Shehar 
(V-26-7-77), "9· 

('.t'ment factori,.. in HimachalPra&.h ..... 
lV-~'-'-77). 19G-!)R. "\ 

Central aid for Minor lr~igation Scheo:a 
toH.P.-(V-25-'-77). 271. 

('.on~sion for llill Station Return 
Joumey TIckets from New Ddh. 
(V-I9-7-77). 53· 

Convenion ofPathankot.JoginderNagar 
Narrow Gauge: Line to Metre(Btoad 
Gau~ I.ine (11-1 ... ·16·77) 106. 

Cottar Indultry ill Schoo1ajCollep. 
(V-IIl-7-77). 120-21. 

OrifllTia,for Granting Export and IJJlport 
J.kences (VI-II9·''''')' 155· 

~ration of places AMociatC!d . wiLh 
O •• dhji as Places of National Impo,.. 
tance. (V -'20-7-77), 119· 

DrvelopmentofPlarcs of Tourist lnterrlt 
i~ Himachal p, adl'~h (111-'24-6-77). 
75-,6. . 

D~ityin the number .of voter. in 
va"OIJI Lok Sabhaand Miembl,. 

'Con.titueDciel. (IV~·7·7?), tr~" 

. ----_ ... _--------- ----
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DURGA CHAND SHRI~o"ld_ 

\ 
DrUlio, in J walamukhi In Himachal 

Pradesh (IV-IlI-7-77), 11,,-15-

Drought in Himachal Pradesh (1I-
13.0-77), 83 

Earnings from COI11mercial Advertile-
ments onT.V. (IV-13-'-77), 6,-68 

Burnination for .""icultural Research 
Scientists (V-18-'-77), III! 

EICp!nditure on election of State ADem-
bliea (IU-Q8.o-77), 86-87 

EICp:>rt and Import of Edible Oil. aDd 
Paillel (VI~9-'-77), 154 

B..:·Servicemen in Himachal Pradesb 
(V ---1;1.0-7-77), 52-53. 

Foreign Accoun ts in Swiu 
(IV-8'7-77), 88-90. 

Banlu 

F:>reign Visits by Central Government 
EmployeeaforStudy purpoaea (V-
112-7-77), 102. 

GSI Circle for H.P. (VI-..-8-77), 150. 

Geological .urvy of Himachal Pradesh 
(VI-.,-8-771, In. . 

Herbal Wealth in Himachal Pradeah 
(V-26-7-77>, 196 

Himachal Pradesh HilJhwayw (IV-
13-7-77), 131 

Himachal Pradesh target Cor Ilcrilila-
dOD (V-21-7-77), 113-16 

Incentives JiYell to Tea Grower. of 
Himacb Pradesh (VI-5-8-77). 
gg.loO. 

Incentive to attract more foreign 
excharlre (II-I 7-6-77), lotoOS 

In.tructions regarding. Temporary 
A~DtmenCi in OoIIegeaOC Delhi 
Un&vetlity (II1-'-7-77), IIU 

InVitation. to Prime Mini.terofU,Jt. to 
YiIlt IndilL~ (lV-14-7-77), 1'5 

Kanlf8 Art (VI-J-8-77). 61 

Openin, of P.tT Circle at 81m" 
(VI-.,.-8-77), 191 

~inl orloft Oflieea, Telepbon~ and 
'1'~Oflicea in HimaChal 'Pra-
desh - (11";"'16-6-7'1). 196 

DURGA CHAND SHRl fUU. 

Parity. in Pares and Frrigbt from and to 
KaUra Simla and Pathankot-JOfinder 
Nagar (VI-2-8-77), Q2,,-25 

Paror RailwayStatiofl. (IJ-~J-6-77). 

49 
Pa than kot Mandi State Higbway 

(IlI-2g-6-n), 138-39 

Pension to the Family of Dl"ad Ex-
Servicemen (V-27-7-77). 5,..,6. 

People livin, below poverty line in Hnr.a-
!=hal Pradesh. (V-27-7-77), 197-98. 

PrOfl'eI' or Hydd Projt'cts (11-
15-6-77), 188. 

Proposal for Abolition of POlts of Dran or Co1lc~ and Pro-vice Chancellor 
of Delhi Univeraity (V-IS-7-77). 
I~I-~~. 

Propc.al to construct Airports at Kan-
gra Valley and Simla (11-17+77). 
411-43· 

PropoeaJ to con.truct Platform and 
Waiting Room at Jawanwala Shahr 
(V-~6'7-77), 119-~0. 

Propol&l to make Nanp,I-Bajnath and 
Debr.. National Highwayw (111-
29-6-77),47· 

Publicity material brought out by 
DAVP during emergency (IV-
13-7-77), 167-68. 

Railway Facilities to Research Scholar 
of Railway Employees' I)r.pendente 
(IV-I~-'-77), 55-56. 

Railing oC T.V. Licence Fee (IV-
1"-7-77),114. 

Reconatitution of Governing Bodie. of 
Delhi Colleges (111-4-7-77), 1120. 

Recuritment for rHimachal Pradeshl 
Dogea Re(iment (V-27-7-77), 199· 

Recruitment in Army (UI-9-8-77), 
149-512 • 

Recruitment in Defence Serivce.-
(V-27-7-77), 137-39· 

ReCund of Security money for electric 
connections (V-IB-?-77), 59-50. 

Regional pauport Offiel', New Delhi 
(1II-30-6-77), 47"48. 

-----------------:.----------------
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DURGA CHAND SHRI-eDdlt/. 
Rehabilitation ofwar widows in HDA~ 

cha:! Pradesh (VI-S+77), SS-5-t-. 

Rp.luation for Telephone connection. 
in Hilly Area. of Hinaaobal Pradedl 
(I1.-[6-6-77),56 . 

Representations reo allotment, price IIJld 
plotted area of land allotted to Socie-
tie!! in Delhi. (VI-[-8-77), QQ7-Q9. 

Research in Ayurveda (VI-4-8-77), 
[9Q· 

Review of Development GraQt to con. 
ges. (II1-4-7-77). 57. 

R~view of workin, or narrow pup 
lin'el (11-14-6-77), 105-06. 

Reviaion of the Filth Five Year Plan 
(11-15-6-77), 156-57. . 

R:>ad-Rail Accident between N ..... 
8a!(wan and Palampur (V-26-1-77): 
54· 

Role played by Gandhi Smarak Nidhi 
dlJflng Emergency (11-.19"'7). 
IS7-S8. 

Sale of plots by colonizen in traIl.-
Yamuna Area, Delhi (V-II5-7-71). 
4' -42 • 

Sale of raw aaltpetre in Rajuth_ 
(11-[6-6-77). IQS· 

Setting up of Medical Institute in Hi~ 
chalPrade.h (IV-7-7-77), 78. 

S.) !:ial Tr.inslHoliday Speciala/Tourist 
Sp~cials superfast train not touching 
P&thankot (VI-II-8-77), 61-68. 

Ster' to reduce Arrears of Income Tax 
( 1{-15-7-77). 19 1--9S· 

Sugar M Ration Cards in Urban and 
Rural Areas (VI-I-8-77); 1Ig-S10. 

Survey for lime s~re ill Hirnacbal 
Pradesh (V1-.z1-7-77).46-47. 

T.V. Facilltiea III Himachal PradeIh 
(VI-S-S-77), I 47-.f1. 

Trade with Ohina (II-17-6-77), 18~. 

om· 
DURGA CHAND SHRI_OIIld. 

Train. froma6ahPtnkot to Kan,ra 
Valley (11-1 .... ·-77). 104. 

Train, on P&thankot JogiDder Nape 
Railway Line (II-14-fl.77). lI4. 

U.G.C. Grant for Furniture and Build-
Ing Bxpatnion to Private Manaled 
Colleges (IV-"-7-77), 611. 

Uniformity in working houri of Daily 
Wage Labour (V1-4-8-77), 105-06. 

Weekly Film on T.V. (1II-S19-6-77), 
104· 

DtHl" 

Budget Railway Gen. (Oil.) (11-
14-6-77). S5g-tia· 
(11-15-6.77), H6-lIlI· ' 

Cardamom (Amendment) BiU ecmsld. 
(V-19-7-77), !t21-QSI. 

D.G. 1977.78 : 
Min. of Defence (1II-4-7-77), R6g-66. 

Min. of Energy (IV-14-7-77), S1S7-..f4.. 

Min. ofInduatry (IV-9-7-77), 1116-311. 

Min. of Petroleum and Min. of Chemi-
cals &; Fertilizer. (IV-7-7-77), 
IIl11-35· 

IJlIeCtigi4ilel (ADleadmmt) Bill: 

Conlid. (V-26-7-77), RSl4-S16. 

National Highways (Amendment) Bill: 
Oonlid. (V-I9-7·77). 18.t-87. 

Motor Vehiclea (Amendment) Bill: 
Oonsid. (V-25-7-77), lI54-57· 

Oil and Natural Gas Commlulon 
(Amendment) Bill: 
Coruid. (V--aS-7-77), S9~. 

Tea (Amendment) Bill: 

Conaid. (V-II6-'-77), 1I~711. 

DUTr. SHlU ASOKE K.RISHNA: 
lCAR (1II"""'-7-77). 114. 

Number 01 Houn -waned and lots 
luft'eI'in, due to delay in Civil Avia-
tion ServIces (VI-5-8-77), ISS. 

D'~J 
Lok Pal BID: 

ModOllIorref'erence to .Joint Commit-
~Adopted (vt-r-S-,,), 93o-lI5. 



E 

ELANCHEZHIAN, SHRI V. S.· 

Agricultural Devdopmf:nt held up 
due to Inter-State River diJputes 
(V-2S-,-m, 277. 

Cuhewnut Area of Kandarkottai 
(VI-r -8-77), 129-30. 

Condition. Governing the declaration 
of a district as backward Dhtrict 
(V-27-'-77), 129-31. 

Medical education in Tamil Nadu 
(VI-4-8-·i7). 136. 

Opening of Railway line from Arun-
dhangi to Manapparai (VI-2oS-7'), 
'3s-36. 

Proection and Renovation t-f Temple-
in Pudukottah Di.trict (Tamil 

Nadu) .(V-2S-7-n), '43· ... · 
Debatea 

D.G. 1977-78 
Min. of Home Affair. (IV- l a-7-"), 

319-23. 

F 

FAL8I~~'~'~ 
Agricultural College in Goa (111-

27-6-,,), ?1-7a. . 

Air India Pilots (IV-Is-,-n), 65-66. 

ChanceliaatiOll or Iron Ore aJMI Map-
nele produce of Goa through MMTC 
(IV- I S-7-"), 1M· 

Oharges again.t Chief Minister orGoa 
Daman and Diu (V-a007-,,), 179-
3°· 

Chit Fllnds (V1-29-7-77), 8+ 
Construction of Weat Cout Konkao 

Railway (V1-a-8-n), 56. 

Development of Touriam in Goe (IV-
8-,-n) , 83-84. 

Fishing Harbours In Goa (IV-I 1-,-,,), 
61. 

Free Trade Zone in Goa (VI-5-8-,,), 
32 • 

Goa Oompenaatory Allowance to 
GQyern.:nent Bmplot~1 (III-I-?-,,) 

62. 
Inclu.ion of Gavela. Community in 

S.C. and S.T. (IV-IS..,-,,). 146. 

Inclusion ofOC)a in Southern. Rice ZOpe 
(V-18-,-,,), 80. 

NAME INDEX 

FALEIRO, SHRI EDUARDO-Con/d. 
IWId_on of Warlani lani4l&lc ill 8th 

Schedule ofC'!nati tution (V - 'Jo'7-j 7) 
119-20 , 

Inquiry iDto Death of Shri Siddlulh 
Bandodkar (IV-- 13-'-77), 63-64. 

Master Plan for Ot-vdopmen t of Goa, 
Daman aDd Diu (VI-I-8-,,), 138-g~} 

Nuclear Powtr Station at Goa (V-
30 -'-77), 40 -41. 

Opening of POlts and Telegraphs Office 
(VI-4-8-77), 158-59. 

Portugu~ Lawlin forct' in Goa, Daman 
and Diu (V-2'-7-"), 60-61. 

Propoaal to include Gauda and Kwnbi 
orGoa in Sohedule ea,tes Li.t (VI-
3-8-n), I " . 

Public Service Commillion for Goa, 
Daman and Diu (IV-IS-'-"), 17S, 

Reduction in lK'ats iD Goa Medical 
CotIere (VI-4-8-n), I S8. 

Rehabilitation of Ex-Servictmt'11 in 
Goa (VI-3-8-,,), 175-,6. 

Re,tarting of Mutka Busine.. (11-
15-6-,,), ,. 

Revenue from Goa, Daman and Diu 
(III-I"-"), 102-'04 ,(IV-5-'-77) 
g6 (IV-6'7-n), 46 (IV-7~'-77) 
92. 

Reveuue Crom Ooa, Daman and Diu, 
in respect of Petrol Tax (IV-'5-'-")' 
58-59· 

Revellue from Mining Royalty in Goa, 
Daman and Diu (IV-7-7-"),91-92. 

S.S. State of' Goa (III-a9oG-17), 52. 

Seamen'. Recuridng Centre at Mar-
mqao for Saloon and Deck Crl"\Y of 
Ships (IV~-'-77), 103. 

Seat for Goa, Daman and Diu in Rajya 
$abha (VI-3-8-77), 145. 

Settinr,t up a. Bench of High Court of a 
Dei bourin, State in Goa, Daman 
au Dill (V-iZ6-,-,,) , 1120. 

Setting ~ of High Court in Goa, Daman 
and Diu (tV-u-7-"). 89-go. 

Settlor up orUaivenity in Goa (V-
18-,.,,), 185~. 

Se.tlemc:ut of Claim. apinlt fortupeae 
Government (IV-7-'-"), 50051. ._--_._---_.- -.----------
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FALEIRO, SHRr EDUARDO-Con/d. 
Strengthening of Relation. with Spain 

and Portugal (VI--4-8-77), 51- 53. 

T.V. ltations in Goa (VI-3-8-77). 
176-77· 

Violent Clashes among Fimt'rm!'JI in 
Goa (VJ'-3-8-77), 68--'70. 

Dtba/tS 
D.G. 1977-78 
Min. of Home Affairs (IV-12-7-77), 

1145 (IV- 13-7-77), 31111-116 . 
•••• -,~.-...". , ....... ''''' ... ' .......... "'''' '.',," ' ••• ,.~ •• ".w, •. . , .... ,.-~.~ 

FERNANDES, SHRI GEORGE : 
Availability of Cement (St) (V-

118-7-77), 208-°9. 

Coca Cola Company'. refusal to fulfil 
i tl export eommitmcn t and to produce 
the beverage of wholly Indian Origin 
(CA) (VI-8-8-77), 14-1Z1I. 

D.G. 1977-78 
Min. ofIndustry (IV -8-7-77),1104-15. 

(IV-I 17-77), 1101-30. 

Petroleum (Amendment) Bin Ind. 
(V-1I0-7-77), 11114. 

Cw.id. (V-1I6-7-n), 1149-511, s:J59-61, 
Motion to pais (V-~26-'-77), 262. 

Railway Budget 1917-78-Gen. Dis. 
(Il-13-6-77), 254-55. 319-33. 

GAEKWAD. SHRI F .. P. : 

Anri·D4itciction Bill (11-15-6-77), 137. 

Closure ·oftrlyalakshmi Mill .. t Baroda 
(11-17-6-77). l1l7-18. 

Development of a new Port at Pipavav 
(11-1111-6-77)· 56-57. 

Economic Offenders Detained und~r 
COFEPOSA in Gujara t (11- I ,-6-77) 
1116-17' 

Meuage from Pakistan'. Prime Minister 
(II-16-6-17), 86. 

Narmada Award (11-1,-6-77). 81. 

No-War pact with Pakistan (11-
16-6-77), 183· 

Off.ahore exploration in Saurashtra and 
Kutch Areal (n-III :6-77), 39. 

Rise in t~ prices of Eaaential Commo-
dities (11-17-5-17), 21-s:J9. 

Saito of B8ilcy Bridge. to Tehran (11-
15-6-77), J36-37· 

Setting up of an Atomie Power Station 
in Gujarat (11-15-6-71), 135"36. 

\ 

FALIERO, SHRI EDUARDO-Clllltd. 
Shortage of CemelH (11-15-6-77), 

31-33. 

Ship Building Yard at Hajira, Gujl,rat 
(11-15-6-77),. 137. 

Utili,atioll of Ga~ Produced fWDI 
Bumbay High (II-lt-6-77). 176. 

Wdls Drilkd in BomLay High (IJ-
14-6-77), HI-II:;? 

Wholesak price Ind .. d (11-17-6-77). 
21 7. 

Leave of ALt!ence from the Siuing of 
th~ HOllse (VI-I-8-77), 1If4 . 

. '~ """"";'"-'",' "(.," .,,' , .. ' ........ ,.~-.,.,.- ,'. ""'C ••••. ,,, •• ,. . ' " _. _ • 

GANGA SINGH, SHRI : 

Alllhtance to States (VI-5-S-77), 9. 

Fire in Engine of Air India Jet Liner 
at Tokyo IntC'£national Airport 
(V-2I1-7-17), 197. 

P~nsion for Ex-servicerllen (V ~ 
110-7-77). 23-114. 

Stepping up of Violent Aetivitil'S by 
Mil!O Nalional Fron! (V~.l7-7-77), 
29-36. 

Dlbaus 

I'inanee (No. II) Bill, 1977 comid. (V-
18-7-77\, II&J-·n· 

GAITANI. SHRI R. D. : 

Air Servi('(,1 to Jodhpur (IV-8-7-771, 
61-611. 

Criteria for d~clarin~ DackwlIrd Dift-
triC't5 (IV--{I-7-n), 69. 

Government Officers who were 
Mem~rs of Vi~wa>"II"am NiwII'lIm 
(IV-6-7-77), 139. 

H.S.L. Stockyard at JuiPlJr (IV-
7-7-77), 101-02. 

StockyBld rent paid by lISI etc.. (IV-
7-7-77), 111-15· 

TOl rs performrd bv Sh, i Rajiv 
Gandhi (11-211-6'77), 45. 

Debates 

Salary and A1lowlIIlccs of L(,Adera of 
Opposition in Parlir.Jllfnt Rill Consid. 
d. (VI-S-8-7'l). 115. 

Salary, Allowanrea and PenMon (.f 
Member~ nfPllrlirmfnl (Amendnll'nl) 
Bill 'Amlllamtllt of stction I £rod 
OrninliOll qf I«/;on SA) h.t, (Vl-
119-7--77), 3511. 



GAWAI, SHIU D. G. : 
CoaatructioD of Railway lir" from Xh .. 

mgaon toJalamb (III~8-677), 88. 

MonopOly purcbase of Cott( n in Maha-
rubtra (VI'-S-8-77), r~7-Q8. 

Survc:Y for Railway Linr frOI'.l KhamgaoD 
Chikbli to Jalna (Dutr. B"ldalla) 
(IV-III-7·7?l. 114. 

D,bGt,s 

D.C. 1977-78 : 
Min. of Education and Social Welfare 

and Department of Culture (IV-
5-7-77), lIi8-B1I. 

Finance (No. II) Bill, Ig77 
Consid. (V-,8-7-7i), ~9S-9· 

Twentieth, Twenty-fint and Twenty-
second Rr.porll of Comrl1iaionu for 
Scheduled Cum u.d SchecI.,led Tribte 

~ (M) (VI--3-8-77), 1166-71. 

GEORGE, SHRI A. C. : 

Decline in imo.ard Remitt2.f.I~' (V-
• 8-7"77), 38-40 • 

Energy produced from Hydro Power 
(m-ll~77>. fie 

Extension of T.V. facililies to coYer 
New ToWIll (V-II(l'7-77l, SI. 

Housing the P.conomicall) Backward 
CIISICI (11-'3-6-77). Ill. 

Indiai'l Participation in Trade Fai", 
(VI~'7-77), 6, l!l-I3. 

Long Wait at Airports (V-IIII-7-77), 6. 

Memorandum lubmitted b}' Op;-mition 
LeWI'P ofKerala. (11-15-6-77).27. 

Non-availabi1ity of Cutinp and 
For~ in H.E.C. (IlI-l19"6-77), 
'9.-.to. 

Non-WIC of NatiODal IaaguAfe for 
oBicial work in Indian ED)buaiCi 
abroad (111-3.·-6-77), 16. 

Penaion for Ex-servicemen. (V-IIo-7-
77). liD-!! I. 

Power ~lIe ... (111-117-6-77), 16-17. 

Supply of Urani"m by U.s.A. for 
Tarapur Atomic Power Station 
{,IV-IS-'-77). SR. 

;urprilP. ehecb by Vi~1anc:e ofticen of 
Ail' CuatOIDl Department at Sann 
Cruz Air Port. (VI-S-8-77). 147. 

_AMI! INDEX 

I 

I 

--------_._--
GEORGE, SHRl A.C.-Coaltl 

WCltern Chata Deve](lpmeDt Plan (IV--
13-7-77), 15. 

Withdrawal I)f c ... 
Prakub smgh &daJ 
dent in Put jab 
30 • 

/hHIt1 

qaimt Shr 
duri.q prr.ai-
(VI-S-8-77). 

Bur-get Railway-Ger.. Dill. (II-I~+ 
77). 1I~--rIJ-

Cardamom (Amcndent) B.i1I 
Colllid.(V-19-7-7?), Ra~~. 

D.G_ 1977-78: 
Min. of Commerce and Miniltry of 

Civil SuppJ1et and CoopetaeioJ, 
(1II-1I!l4"" IS-

D.C. '977-78: 
Min. ofPeuoleum and Mu,. ()J' CheIa4('aJl 

and Fertilizer. (IV-7-7-77\, 17l'-78. 

D.C. 1977-78 : 
Mia. of Steel and MiDes (I1I-Il8-6-77). 

167-74 . 

Denlanda for Granta, '977-78 : 

Ministry of Com~ and Minialry 
of Civil Suppli("$ ad Co-ope,ation 
t1II-II7-6-77), 116o---6!:I. 

National Hilhwa)'l (Ameacllllfnt) Bill. 

Motion t{. pan (V -'fl-7-77), R07.08. 

Pbotostat copy ofa Bank Draft revaJina 
paymeut of 115,000 SwiM Fran'" to 
MR. Manella Candhi t,y ordrr of 
Sbri Saajey Ca,.c1hi (CA) (IV-
7-7-77), ICW. 

GIRl, SHRI S. B. : 

Obituary Rdc:rc:ncCl: 
De.m f'CShri •••.•.•.•...•.•.•. (11-

0+77), I-S. 

GIRIJANADAN SINGH, SHRI : 

Direct Line from Muaft'arpur 10 
Sitedmarhi (V-19-7-77), 69. 

D,ht.s 

Leave of Ahence from the: SiuiDp 
of the HolliIC (VI-I-8-77), liSt. 

CODE, SHRI SANTOSHllAO : 

Cormruction flf P aDd 1" BIl~ at 
Sewagram (11-16-6-77), f9. 

Colt of comtrUCtiOll of Ilunni"l .Rooca. 
(11-11-6."),51• 



MAM.J IKDP 

GODE, SHRI SANTOSHIlAQ.-.Qmt4. 
Derailment of G.T. EKT Ini .u Siudi 

(11--14~77), 103~. 

Ja'11811a1.1 Baj~i Reteareb Inu\tutf', 
Wardha (11-15-6-77), 10.5. 

National Grid oflrrigatioft (II -I 9-6'7 7) 
95·96· 

D,Nt'1 
Finance (No. II) Bill, 1977 

Cenlid. (V-I8-7-n) llB9-gll. 

GOGOI, SHRI TAR-UN: 

Cotton Corporation of India (VI-
,5-8-77), 11111. 

Lic:encea for the import of Edible· oil 
(1II-1-7-77), ",0. 

Newl Item "NagaBattle wiU flare up" 
in "The Obeerver", London (V-
110-7-77), I .... 

Non-payment of minimum wqes to 
lo.den at Marud1h Garbara Yanb 
(VI-Il-8-n), 13S-34. 

Settlement of Claims of Indiana meted 
from Uganda (VI-4--8-77), 10-4" 

Finance (No. sa) Bill, 1977. 
CODIIid. (V-I6-7-77), ~.5-39. 

Tea (Amendment) Bill: 
Comid. (V--{l6.7-77), 1179~81. 

GOMANGO, SHRI GlRIDHAR: 

Abolition " Liquor IbopI in Tribal 
Areal (VI-I-8-77), lIog-IO. 

Altooation for deve10pmeDt oJ bKk-
ward and Tribal areu (1V-1g.7-77), 
195-37· 

Allocation for Development of P. T 
feciUtica in Backward Districts (V1-
,-8-77), 53-54' 

Allocation made by the Centre, for, 
major bridses in On.. (IV -13-7-77), 
194-35· 

Baclanilla Irription Project (V-
15-7-77), 157-58• 

Better Health Scheme in Rural Areas 
(VI-..-8-77), ISIl-53· 

OaII.eDt Factory at Sunki (Koraput) 
(V1-3-8-77), 154"55· 

Central Sclaool at Koraput (VI-
1-8-17), 1M· 
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GOMANGO, SHRI GIR IDHAR-Cont41 

Communication in the Backward Areal 
of the Country (IV-IS-'-"), Iglt--
34· 

Conversion of Naul'ade-Gunupur line 
into Broad Gauseline (South Eastem 
Railway (V~6-7-77), 1711. 

Development of Tourilm in Orilla (VI-
5-8-77), 54"55. 

Double line from Viaianapram to 
Titilaprh (V-1I6-7"77), 6.f. 

BKpmditure of I1'DPI by Go-vernment 
of OriMa (VI-g-8-77), 154. 

Improvement of N~Gunupur 
narrow Gauge line (V-";'l16-1'77), 116. 

Irription Project of Ori_ (V-
115-7-77),157· 

Irrigation Schemes for Drought Prone 
and TrlbalAreu (V-15-7-77), ,gg. 
94· 

Opm Universities (VI-I-8-77), 61-62. 

Opening of Collqn at Korap'lt (VI-
1-8-77),1.54-55· 

IJT!ption Facilities for Tribal Areas 
(V-1l5"7-77). 1I7-go. 

0tUu. Ah.aninium Plant (VI-vB-77) J 

150-51. 

Overbridge at level crOlling of Raya-
gada Town (VI-1l-8-77). 58. 

Priority to Postal and Teh:communica-
tions facility in Orissa (IV-I4--7'"77). 
.54. 

Project Report for Development of 
Scheduled Caltel in Oriaa (V-
117"7-77), I~I. 

PrQiect Report OIl Sub Plan for Tribal 
Areas (IV-I!!-,.,7). 511-53. 

Recomm"lldatioDs of the Committee of 
Consumption Credit (VI-S.e..,,), 
146• 

Rural Electrification Scl!emea for Tribal 
Diltrictl of Oriaa (V-ll,.,-77). 
'S9"40· 

Shortqe of Material in Oriaa (IV-
1'-7-"), 94-95. 

Stepe to check exploitation of wralter 
ICCtiolll (IV-I S-'-77) , 151-52. 

Subordinate Service Commiulon (V-
07-7-77), 56-57· 



NAMm INDEX i 
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Goma~go. Shri Giridhar--Contd. 
Survey for new Line to coone at Koraput 

with Patvatipuram (V-2f)..7-77). 
116. 

. \ 
SlU'Vey of Di.nt. Koraput. Ori ... (IV-

14-7-77),95· 

Tc1ocommWli.cation Programmes 
Orissa (VI-4-B-77), 151-511-

in 

Triba Unrest (VI-3-8-n). 110. 

Utilisation of Allocation for Sub-Plan 
for TribaU in 1976-77 (V-27-'-77), 
161-&1. 

WurW Bank aid for DevclopmeDt 0( 
Forest Animal HlIIbandry and Irrip-
tion in Koraput. Orissa (VI-
1-8-77), 155-56. 

J),/Jatl$ 

Closure of Rice MUla in Kalabandi. 
Orissa (HAH Dil.) (Vl-2·a-n). 
396-97· 

Employment of Scheduled Castes and 
Scheduled Tribes in Setvicea (Dis.) 
(VI-~77), 67.....-6g. 

Twentieth, TwentyFint and Twenty 
Second Reports of ComnUMioner for 
Scheduled Castes and Scheduled 
Tribes (M) (VI-~77). 67~-

GOPAL. SHRI K: 

Convenion of Railway SalOON into 
aecond class compartmen.. (VI-
2-8-77). 17- l a. 

Marketing of Indian Goods in Mrica, 
South America and South East Asia 
(IV-l~-7-77), 14-15. 

Storage and Distribution of Imported 
Fertilisen (11-20-6-77). 8. 

Weslern Ohalll Developu\ent ~Jb (IV-
13-7-77), 111.-15· 

Western Ghats Development Plan (IV...,... 
13-7-77), 14-15. 

D,bates 

Finance (No. II) Bill, 1977 . , 
Consid. 01. (V-I8-7-77), 338-42. 

GORE, SHRIMATI MRINAL: 

Advertisements to sma111anguage Newa-
papers (V-1I7-7-'?), '99, 

Alleged Interference by State l\oIinil~1'I 
in Kamataka High Court (tI-IS-6-
77), 141-~ 

Gore. Shrimati Mrinal-Comd. .1.~· 
Allocation and Expenditur", of t 

I~esearch and Analysis Wing (I V • 
fi-7-77). '30 • " 

Allotment of Garment shop'in Inl('r-
national Transit LoUll,C at Bombll¥ 
Airport (VI-29-7-n). 187. 

AlIutmf' . .Ilt 0 Land to SQCietit,s during 
J::mergency ill Delhi (Ill-4-'-"), U, 
II. 

Arnalgamation of Sick Textile Units 
with Healthy Onet' (Vl-2g-?-7'). 
42-43· 

AppointmeDt of Cumm.ioP Aim" by 
HiDdllltan Photo I-'ilms-(V-!Z7-7-77}. .Ic»-o,. 

Appointment of Cornmi.ions of tnquiry 
(11-1/;+77), 14l. 

Bechtel Company given Contracts on 
Kudremukh (V-1Z8-7-n) , 311-33. 

Berdring Muters in Bombay Por1(lV-
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1119-110. 

NAME DlDEX 

GUHA, SHRI SAMAR-Co,l/d. 
Production of Text Books. (V-III1-7-" 

41-411 • • 

Progress on on-shore and otT-shore oil-( 
prospecting (V-1I6-7-77)' 65-87. ' 

Project for linking Ganga with Brahma-
putra (V-28-7-n). 106-07. 

Proper Place of Role of Nctaji Subhas 
Chal dra Bose lind INA in History 
books of Secondary Education. (VI-
1-8-77)· 229-31. 

Proposal for improv('mt"nt of Calcutta 
T('lt~phone. (Il-J6-6-77). 16-- 2U 

Publication of J.ift· and Activiti ... cf 
Netaji Subhas Chandra Bosc. (VI-
g-8-77) . J Jrl- I I. 

PubliQ1tion of Prrir-dienls by }'orrign 
Embassies in India-(\ - 27-7-77). 
218-19. I' 

Rail connection l"'tw('rn Digha and Cal-
cutta Via Kharagpur (V-19-7-77). 
101. 

Recon.truction of Hindu Rdigioulln.ti-
tiona destroyrd during war in Bangla-
desh (VI-4-8-77). 11117. 

Rdugee properties drdared as enrmy 
proprrty by Bangladesh Governmcnt 
(V-1I8-7-77)· 17°-71. 

Rehabilitation ofEastPaki&tan Rnugct"s. 
(V-IS-'-77)· 177--78. 

Rehabilitation of rffugees in Andaman 
and Nicobar Islands (IV-II-?-77). 
45· 

Reinstatement of Jutf·s Mill Work~ 
(IV-7-7-77)· 32--33. 

Rrnaming of Minto Bridgr. (VI-II-8-77 
lIog. 

Research Paper published by the Central 
Fuel Rt"scarch Institute (V-19-7-77) 
101-011. 

Setting up 'Hous .. for Homdt"ss' in big 
cities. (V-IB-'-77). 1?9. 

Setting up of Employmmt orirntro Uni-
versity in Midnapur (11--20-6-77). 
gB-gg. 

Setting up of a Prtroch .. mical complex., 
at Haldia (V-19-7-77). 18'116. 

Setting up of Pilot Plant for Proouc 
tion of Synthetic Prtro! from Coal 

(V-20-7-"). 70-71. ------



HAMIl INDEX 

~GUHA, SHRI SAMAR-Ccmtd. 

Settini up a .tatllte of. NNaji at Garno 
Stauon, (VI-2-8-n), 52-53' 

Settihg up of Committ~ of Mt'mbers 
of ParJiam .. nt for Calcutta Tp\ephone 
(V---9.I-7-77I, 1!;I-18. 

Setting up Vidyasagar Univr-rsity at 
Midnapur (V---9.5-7-77), 278---79· 

Setting up of NuC'I<'ar Power Plant in 
We~t Bengal (IV- ' 3-7-77), 53-
54· 

Shipbnilding yard at Haldia. (lV-
'3-'-77), '54· 

Shortage of Hous('~ for Scheduled 
Castes in Delhi, (Il-2!;1-6-77), 13. 

Sites of rchabiiilaticn dm~rt( d by East 
Pakitan Refugct's, (V-2S-'-77), 
280-81. 

Stri~(,8 and Labour Agitatipns in 
Thumba SpaC'(' Rl'surch Centre 
(V-19-7-77). 26-34· 

SulesJdiel for Procurcmt'nt, Di~tributi('n 
and Import of Wheat and Rire, 
(V ---9.5-7-77), 93--g6. 

Supply of Uranium by USA for Tara-
pllr Powrr Atomic Station. (IV-
13-7-77), 36-37. 

Survey of Credit gi'lp in distrirtl hy 
Re-:elvl' Hank of India, (V-
22-7-77), 24. 

Tt' ... rh!ng as~ignmrnt to ",iff' of UCC 
Chairman (VI-I-B-??), 231-32. 

TpndrrR invit,.d by O&NGC for pur-
cha.f' of Truck Tractors, (11-
2,-6-77), 34. 

Tirkrtll'lR 'fraVl'1 by p"oplr goIng to 
Join RalliesofPoliticai J>artil'~, (V-
1l6-7-??) , 204-05. 

Time capsule, (111---9.8-6-77), 30-
42 • 

Un,.mployment in the rountry (IV-
'3-7-77) _. 153-54· 

Violencl' in F.lertionl to L-gislath'e 
A5.~emblie.. (111-29-6-77), 9-·ln. 

GURA, SRRI SAMAR--C/lllld. 
D,bau, 

Additional Emolumt:nt~ (C(mpul. 
!lOry Ikposlts), Am(ndm(nt Bill, 
Con~id, d. (11-18-6-77). 54. 

Appointrnf'nt of Govf'rnou Bill InM, 
(II-I,-6-77), 370 • 

B.O.H. (V-22-7-7j), 251-51.>. 

Budget.Gl'nt'ral. 1977-,8. 
Gen. Ok (11---9.0-6-77), li4!;. 

Budget, Grnt'ral, 1977-78. 
Gl'n. Di". (JI-lZo·6-77:' !l7o-fr. 

Cl'rtain r~marh madt' b" thrill JIIr 
Minister his ~pttch on I'~th July, 1977 
(Matter unru-r 377) (iV-14-7-ii), 
168-73· 

Conduct of Horne Ministrr (M) (VI-
4-8-,,), 295-297, 31'9. 3I j-18. 

Con~titution (Arnrndrnrnt) Bill: 
(.A """d"'tmt r.f' Artid. 352) I y ~h'l 
Rarl Vishnu 'Kamath comid. (VI-
29-'-'''), 3B3· 

D.G. IQ77-,8 
Min: of A,rirult1Jre and In igatirn 

(III-lZ-7-77), 1118-311. 

D.G. 1977-,8. 

Min. nf Extt'mal Affair~. (JII-
29-6-77), ~2~-36, 3!lS-S!:8. 

Finanr,. (No.2: Bill, '~"7 crnsicl. (V-
16-7-77), 121-~·9. 

Flood situalicn in W,.~t Brngpl prd 
e\R('where in I~r ('('unBy (Mpttrr 
under 377), (VI-2-B-77), 356-'57. 

Foreign Propagand~ in India (R,,~'II1-
tion and Control) Bill, Inl" (TJ-
'7-6-77), 37n. 

Natinnal Dl'fence AClld('nl\', Khadalc-
va.'ala lind tht' Indian Milital'v Aca-
d"my Dt-hra Dun (R('-naming Bill.) 
Insl (11-17-6-77). 370"71. 

National Holiday on Netaji 
Chandra Bose's Birthdav 
In.1 (VI--lZ9-7-77), 351. 

O~rvan(' .. of C,.ntl"nary Yl'ar of 
·Vand .. Matram'. (Under rul .. 377), 
(VI~-C-77), '7. 

Publicat ion rnd Import rf Politlral 
Litl"Tatllr(' by Foreign Mislir.na In 

Weekiin and Monthlies Publish .. d by ndia (R('guiatiC'n) Bill. by Shri 
Foreign Embassb:n India, (IV- Samar Guha. Con~id. (111-,.,-,,), 
'4 -1-77), 6-1:: __ ... _____________ 29Q-300_. _. ________ _ 
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GUL'iHAN SHRI DHANNA SINGH 

Publication and Import of Political 
Literature by FOI elgll Mi5l;it.n., ill 
India (Regulation) WIl, by shri Samar 
Guha: Con,id. (IV·-15-7-77. 
3 13--21. 

Publication and Im~rt of Pohtic-al 
Literature by Foreign Mi.lIIions in 
India (Regulation) Dill: Int. 
(11-17-6-77), 369. 

Reported J:.appear&.nC'.e of ground-
nut oil from mark~t and abnormal 
rise in it. pr'c~. (CA) (V-2'J-7-77\ 
243-41· 

Resignation of J 1I5tice D.S. Mathur from 
the Commi~on of Inquiry into the 
Maruti Affairs (St) (V-'J.o-'-77). 
!l93"940 

Re: Execution of Na"alite Girls (111-
2-7-77), 15--20. 

Rr. Question of Privilt ge (V-19-7-77). 
173· 

Rrport (1974) of Commission ofInquiry 
into the Di3appearanl'e of Netajl 
Subhash Chandra BOle (M) (VI-
3-8-77), 284-3 16. 

Rural Poor (HAH DIS), (V-'JI-7-77) 
3oo--{)1. 

Wh:te paper on M:S11se of Mass 
Media dur:ng Internal Emergency 
(M) (VI--8-B-n), '45. 

GULSHAN, SURI DHANNA SINGH: 

Agitation launched again!t thr. Impo-
sition of Em(·rg<·n(y. (II '-22 ·6-77), 
lin. 

Arranlfements made hy Stu.'e~ 
dUring Tours perfoTnlt"d by Sliri 
Sanjay GantUli, (1I-ls-6-n). 
171- 176 

Demand for a Uomrnis. .. ion to <'nquirc 
into charges aga:mt forml"1" Dl"ft'l\ce 
Mini~ter (111-29-6-77), 12"-14 .. 

Disparity in the number of VOlers in 
various Lok Sabha and As.,embly 
Constituendl's (IV-5-7-n), 21l. 

Grant of DA to Central Govemmcnt 
Employee~ (IV--14-7-77), 36. 

Hotda being run abroad by 10m f'f tht' 
Former Prim., Minister, (VI-
4-8-77), 260-61. 

Inv('$tigadon~ intn d('alh of Col. T.!'. 
An.nd (III--J 7-6-77). 30-'-'33. 

Katihar (Bihar) Jute Mill 
I 7-6-77) , 79 

(II·-

GUL'iHAN SHRI DHANNA lo\INGH 
Paekt't~ and Pampllll'ts fOllnd in Kar;m-

ganj Sub-Divison 'n Cachar lJistdq 
of Assa rn (eEl --3-fl-71). 3' -<:lfj 

Pwduc(ion 01' Kh dhi. (IV--I:i-7-77). 
!..!2. 

J'l!lIjab Mail running fmm I).-,mbuy to 
F'croz<'pllr (IV-11I-7-77). loo-CI. 

Rai~ing o(Mernoli"L, nfFrN"dODi f'jght-
en in Jiordgn rount.ie,. (VI-
3-8-77), 145-46. 

S.C. and s:r. hOITlt'I<:'!l' farnili~5 in Iht' 
country (V-25-7-77). 63-65. 

State-wise dl'aths due to forel'd sterilisa-
tion (1I-16-6-77), 142. 

SUp'ply of Opium to opiulTI addicts 
(IV-IS-7-77), 103· 

Talk with the three army chlcr~ by the 
former Prime Mlnistt'r for Imposing 
Martial Law. (I JI-2g-6-n) , ) 15 
-16. 

UnifiedTrade Union on Railways 
(I1-21-6-77) 6. 

Ullemployt'd Scheduled Cute and 
Sc-hedu.led Tribes (V-~8-7-19n), 
57-60· 

U~ of LA.F. Planes by Shri Sanjay 
Gandhi (II-I 5-6-77), 6'1-70. 

Women memhen of Parliaml"nt Dr-
taint'd uno .. r MISA and DISJR (II-, 
22-6-n) , 1-8. 

GUPTA, SHRI KANWAR LAL : 

Acquisition of land in Delhi by DDA, 
(11- 13-6-77).. 163-64. 

Action by Enforcement Directorate 
again.t Individuals/Firms/companies 
(V-2!l-7-77), 200-01. 

Admusion in Collrges of Delhi Uni-
versity (VI-I-B-n), 243-45. 

Advocates whom Gov('TJ1ment paid 
RI. One Lakh or more Fee, (V-
19-7-77), 79· 

Allrged Complaints against milJu~ of 
Funds of Vishwayatan Yoga Ashram, 
New Delhi (11-16-6-77), fig. 

Allocation of Foreign Exchangt' to 
Shrimati Indira Gandhi and ber 
fanlily Members. (IV-IS-7-77), 
223-26. 

Allotment of Land to Socir.tinr during 
Emergency in Delhi, (111-4-7-77), 
10. -_ .. ------ ... ----- _. __ . __ ....... _------_._._-------_._---
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GULSHAN SHRI DHANNA SINGH-CDnto'. GrJ LSHAN SHRI DHANNA SIl\GH 

Allotment of Shop otP in Lawrmce 
R.oad, New Delhi (VI-I-8-77), 
88-89· 

Ammdment orthe Constitution. (V 1-
2-8-77), 93-95 

Approval of unauthorised colonie. 
in Delhi, (ll--13-fi-77), 1611-63. 

Arre.an of Income Tax above Rs. 5 
lakhs (VI-29-'-77), 102. 

Arreara of income-tax above Rs. 10 
lakhs agaimt firms/individuals 
(IV--8-'-77), 8,-88. 

Arrcarsoflncume tax ag.jnst companies, 
firms and individualK, (111-1-'-77), 
126-27· 

Arrest ofUuiversity Teachen and other 
Social workers in Delhi, (11-
22-6-77,) 116. 

Auction of Junk and condmmed ardcll'S 
lying with Railways (I1-21-6-77), 
14°-·P· 

Bechtel Company given Contracts on 
Kudrernuk (V-28-'-77), 3'-32. 

8eds in Delhi Hospitals (IV-7-7-77), 
105· 

Benefit to small farm~s from irrigation 
facilitie~ (II1-27-6-17), 76-78. 

Black Listing of Firms (IV-7-7-77), 
, 53-M~ 

C.B.I. Enquiry about Swaraj Paul of 
Amin Chand Pearcy Lal Group of 
Fimn (IV-8-'-77), 186. 

(tB.I. Inquiry against Ex-ChairmlUll 
Ex-Vice-Chairman of DDA (n-
13-6-77), 63. 

C.R.I. Inerim Enquiry Report against 
Ex-Chairman and Ex-Vice-Chairman 
and other Offict'rtI of DDA, (IV-
11-7-77)· 131. 

Charges against previous Adminiatra-
tion of Delhi (IV-20-7-17) ,83' 

Circulars for sterilisation illSued by DMCI 
DESU etc. (I1I-30-6-77), 23. 

Civic amenities in Delhi Sadar Parlia-
mentary Constituency (V -25-7-77) 
229'-3" 

Civic amenities in resettlement colonies 
in Delhi (11-20-6-77), '39-40. 

-Con/d. 
Commission received from Foreign 

Companies by Maruti Concerna, 
(lV-8-7-77), 171-73. 

Committee on Turkman Gate Incidenl3, 
(V-27-7-77), 1,-,8. 

Communication to States regarding 
Shri Sanjay Gandhi's Visits (V-
QO-7-77) , 92-93' 

Complaints against Chairman of Na-
tionalised Banks. (V-22-7-77), 
Q04-<>S· 

Complaint against Dellii University Au-
thorities (1I-1 3-6-17) , ,6,. 

Complaints agai1lllt forced Sterilisation 
(11-16-6-77), ,6,. 

Complaints against f"rmer Defence 
Mtnister, (11-'5-6-77), 150. 

Complaints against former Executive 
Councillors of Ddhi (VI-3-8-77), 
124. 

Complaint. alJainat Italian National. 
visiting India (IV-6-7-77), 'II. 

Complaint against MIs Blaze Advertb-
ing Private Ltd. Bombay. (IV-
5-7-77), '43· 

Complaints against officen of Akuh-
vani and Doordarshan (11-
15-6-77) '5005" 

Complaint against Private Secretary 
of Former Prime Minister, (V-
QO-7-77), 21B. 

Complaints against Research and 
Analysis Wing (II-22-6-17), 
45-46. 

Complaints against Shri Sanjay Gandhi 
and his companies. (11-15-6-77), 
'49-50 • 

Complaints againat Shri Sanjay Gandhi, 
Maruti Ltd. Maruti Technicals and 
Maruti Heavy Vehicles (11-
22-6-77), II 5-,6. 

Complaints regarding Ceiling Urban 
Pr.lperty Act. (V-25-7-77), '15 
-"7· 

Complaintsre: DclhiTclephones (IV-
'4-7-77). 157-58. 

Countries visited by Shri Mohd. YunUi 
(111-23-6-77), '4'-42 • 

Death of National Herald Reporter at 
Willingdon Hoepital. N~ Deihl' 
(VI-4-8-77), 115-4'. ---:......-



NAME INDEX 

GULSHAN ,;;HRI DHANNA SINGH-Contd 
Dea th of Student Climbers, ~II-

4-7-77) 38-45. 

Delhi Judicial Service (V-I 9-7-77) , 
140· 

Delhi Sales Tax, (V-27-'-77), 92-
93· 

Deposits received by Allahaad Banle 
from Kangra Co-operative Banle Ltd., 
Himachal Pradesh (IV--8-'-77),-
28-36. 

Development Plan of Sarai Khalil, 
Delhi (11-20-6-77), 74· 

Disclosures by Chief Minister and other 
Mi'li,t!:rs of Karnataka uoder 
voluntarydisclosurcs scheme, (lV-
8-7-77), 100-01. 

Diacuuion between USA aod USSR 00 
limitation of Military activities in 
the Indian Ocean, (IV-Il-7-77J. 
39' 

Disparity in the Number of voterl in 
various LaIc Sabha and Auembly 
CowtiLuencies. (IV-S-7-77), 18. 

Dry port in Delhi. (IV-IS-7-77), 
179-80. 

Etrect of Phenformin drug on Health 
(VI-I-B-77), 46-47. 

Efficiency of Railways due to Overhaul-
ing (11-14-6-77), 118-19. 

Election to remainiog State AsIIem-
blies (IV-S-7-77), 83-84. 

Embezzlement Fraud and Misappropria-
tioo of more than' 5 lakhs in 
Nationalised Banks (VI-S-8-77), 
113- 14. 

Enquiry against Foreign Companies 
under M.R.T.P. Act, (VI-2-8-77), 
24-25· 

Excise duty on Cigarettes (IV-I 5-7-
77), 88-89· 

Expenditure incurred on 20 + 5 point 
programme publicity and publication 
of Literature during Emergency 
(II1-!29-6-77), 119. 

Expenditure incurred on publicity 
against banned organisations and 
agaimt Jayapraka,h Narayan" move-
ment for democracy (111-29-6-77), 
118-19· 

Expenditure on Managers of Govern-
ment Hotels. (II-17-6-77), 189-31. 

GULSHAN,SHRI DHANNA SINGH-Con, •• 
Expenditure on Sterilisation in Delhi 

(IV-14-7-77), 155-58. 

Expenditure on visits of Former Prime 
Minister during Emergency (IV-
6-'-77), 121. 

Exports by Maruti Limited and its 
Allied Concerns (lII-I-7-77), 51-511. 

Export of Film "Sholay" to London. 
(VI-3-8-77), 6, 7. 

Export of Onions, Patatoes and Dab 
(1I-17-5-77), 131-32 • 

Export of Semi-}'inished Leather (111-
24-6-77), 184-85. 

Extension of service. of teachers in 
Delhi during Emergency (VI-I-B-
77), 270 • 

Film Killa Kursi Ka (11-22.6-77), 
31-37. 

Food Subsidy to FCI (V-I8-7-77), 
27-33· 

Fees charged by Lawyers for appearing 
in High Courts and Supreme Court 
(Il-14-6-77), 168-6g. 

Goods stolen from Railways during the 
last three years (111-28-()..77), 145-46. 

Grant of Contracts to Snam Progetti 
of Italy (V -'.1.6-7--77), 102-03. 

Grant of DA to Central Government 
Employees (IV-14-7-77), 36-S7. 

Grant to Society of God. Yaswant Place, 
New Delhi (111-2S-6-77), 141. 

House Tax on Commercial and Indus-
trial Buildinp in Delhi. (Ill-lIg-6-
77), 117-18. 

Illegal appointments made in RailwaY' 
(11-14-5-77), 2S. 

IIltlell of r Young Elephant Sunderkali, 
. (IV-II-'-77), 93. 

Impounding ofPaaaporti (111-23-6-77), 
b4-6S· 

Income and Wealth declared by Smt. 
Indira Gandhi and Members of her 
family (II-17-6-77), III8-S0. 

Income Tax Returns filed by Maruti 
Limited and other Concerna (11-
17-6-77), 1-7. 

Increase iu Crhne in Union Territories 
(II-I 5-6-77), II. ---- ._-----



NAMII INDO: 

GUPTA, SHRI K. L-Contd. 

Incrcue in Rates and Securitiel in 
telephone and other P &; T Depart-
ments. (1I-16·6-77), 160. 

Increuc in Rates of Postal Stationery 
and Telephones (IV-7-7-77), 107. 

Incrcaac ill Taxes Rates by DMC, 
NOMC and DESU. (IU-lIg-O-76), 
116-'7· 

India's Participation in Trade Fain 
(VI-lZ9-7-77i, 7-11. 

Indo-British Association (IV-14-7-77), 
59-61 • 

Inquiry into Banking Industry. (IV-
15-7-n). 18l1. 

Installation of Statue of former Prime 
Minister (IV-15-'-77), 6-7. 

Introduction of Additional Railway 
'frains and Stops (IV-llI-7-77), 
34-44' 

Introduction of New Trains (111-
!l8-6-n) , 146-47. 

Issue of Concessiona! Passcss (1I-
21-6-77), ~-65. 

Loans advanced by Nationalised Banks 
and LtC for more than Rupcel one 
Crore. (V-II,Q-7-77), IZ02-Q3. 

KhoJla Commission Report-(V -1Z7-7-
77), 193· 

Labour trouble in B.H.E.L. Bhopal, 
(VI-3-8-77), IZ ,6-17' 

Lathi Charge in Jail. during Emergency 
(lI-lI2-6-77), "4-15' 

Lawyers representing Central Govern-
ment and Union Territories in Courta. 
(IlI-lZ8-6-77), 144-45. 

Loans advanced by nationaliaed banks, 
financial institutions above RI. !l5 
lakhs to companies, individual. and 
industrial houses (111-1-7-77), I1Z7-
!l8. 

LOSICI in Posta and Telegraphs Depart-
ment (VI-a-7-77), 11-19. 

Market value of the Plot and the 
Building allotted to Board of 'frusteea 
of Jawahar Bhavan (IV-I 1-7-77), 
134· 

M!m~randu,n submitted by ()PpOlition 
Leaders of K.erBla. (11-15-4-77), as. 

459 
Miaor'itiel Commission, (11-15+770( 

151-SIl· 

Mode of Compulaory SterilUatioa (V-
21-7-77), 53-57' 

Memoranda agaimt Chief Minilten,l 
Ex-Chief Ministerl etc. (IV-6-7-77), 
IZO. 

Money invested in Storage of Food-
p-ainI, (V-IS-7-77), 141-42. 

Money received &om Foreip' CountriCi 
by Trade Uniona of Pobtical Parties 
(IV-6-7-77), 161. 

Moaopoly of a Company over Adver-
tisements in Cinema HoUlS (IV-
1!l-7-77)--- 8EhB7. 

NOMC Laborallory at Hyderabad (V-
1Z8-7-77). 88-Bg. 

Names and Addrclacs of Blacldilted 
Firma (VI-IZ9-7-77), 278• 

Names of Multi-National Companies In 
India (VI-II-8-77), 175-76. 

News report captioned "Provident Pund 
Organisation Kind to CongrCII 
Frienda" (V-lZS-7-77), 194· 

o It N G C deals with Marud Umlted 
(11---14-6-77), 1~70. 

Overbridge on Shakti Nqar cl'Ollial 
Delhi (1I-IZ1-6-77), 141-48. 

Payment of compensation by DDA to 
private plot ownen (lI-ao+77), 
137· 

Performance ofMRTP Commlllion 01-
19-7-77), 3-4' 

Petition for withdrawal of Criminal aa- of Communal Riota in Sadar 
Bazar, Delhi (III-!Ig-6-77), s6-s7· 

PlaOl for irrigation Iystem (IJ-13-6-77), 
126. 

Production of Text Boob. (V-IIII-N7), 
29--44· 

Profit eamed over the auction of plot. 
by DDA (1l---!lo+77), IS7 39' 

Purclwe by Delhi Water ~~~ 
~U. DD~~. ~N.~ 
from Maruti,tV---ll007-77). ,83-85· 

Quality of Wheat and rice at aa.iI'or. 
Godown, WClt Beagal (V-1I6-7'77), 
31-41• _ ... _----- ._. ------------ ------- ---_ .. _-



GUPTA. SHRI K.L.- Coftld. 

Raid by Income-Tax Authorities on 
Btood Bank Organisation (VI-g9-7-
77), :l59-60· 

Raid, by Income Tax Department (Ill 
-:l4-6-77). 8:l-83. 

Railway goods stolen in Delhi, Kalyan 
aDd New Jaipaigudi (V-I9-7-77), 
139· 

Reaction of other countries to Janata 
Government in Delhi, (I1-gg.o.n). 
140"41• 

Recovery of AlIaeti above Rupees one 
Iakh during raida by Incoon-tax 
Department (VI-lZ9-7-77). 5165-66. 

ReruJariains of Unapproved colonies 
in Delhi. (11I-ll7.o.77), !2o-!2g 

Rehabilitation of Hutment Dwellers 
alODl Railway Lines and Aerodrome 
Areas (V-:l5-7-77). !2g--a6. 
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14-6-77), 77-78. 

Strike~ and Labour Agitatienl in 
Thumba Space R!'search Centre, 
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ViolatioD of Agrrcmtnt hy u_e Indi. n 
Crafm Sod!"t)', Ntw Drlt.i, (lY-
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Twentieth, Twenty Fint and TWCDt)' 
Second Reporea of COIIUIIiaicmer for 
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ODI Raid on an Aahram Dear Jammu 
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I I HAREM I!H UMIj , SHRI ; 

llailway Accide-nta during the lut three I Sublltll.cd HouUlII Scheme. for Plan-
months (I1-2I~??!..: ~~:... tadon Workers' (IV-1I-7-77). 66 

-------~:.::.. .•. -.--.-........... _------



-- ......... - ...... _-_ .... «.----
HARIKESH BAHADUR. SHRI 
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Demand for Dialysia Machines (111-
23-6-77), 143-45. 

Demand of Delhi Adhyapaka Pariahad 
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Cotton (111-1-7-77), 1-9. 
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the Indian Ocean (IV-II-7-"). 
30 -39. 

Earth Stationlin COUll try, (11-16-6-77) ,. 
Excise Duty on Timber (VI-.g.,-,,), 

43-44' 

Expenditure on I, Safdarjullp' R~"d. 
New Delhi, (11-13-6-77), &.'-62. 

Expenditure Incurred on resid1r:cu 
of the Members of the COWI( il of 
Minister. (111-4-'-"), 6.t. 

Grant of licence. by EIt'Ctronic. COli". 
million, (V-I'-'-"), 99-1011. 

Guidelines for appointDlcolof Profrs-
lor of eminence in various UniVf'1'-
.idel (n-~,,). 9,-g8. 
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FUm KiIIa Kuni Ka (II-a8-6-77), 
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Reinltatemt.nt of Jute MiJI: WOlk;::" 
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64-66. 

Vizhinjam and Neendakara Fishins 
Harbour, Kerala, (III- 27-6-77),. 
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Import of Penicillin from Farmafin of 
Ittay (U-I++77), 115-1.6. 

IncameTax payeniD India. (1V-15-7' 
77), 174-75· 

Increase in Travellrng Allowance and 
Travelling Experiae. of Nationalised 
Banks (VI-S-8·,,), GOI. 

IDdia Security PI'eIII at Nasik. (VI-
1·8-77), $161. 

Indo-Bangladesh relations. (111- IIS-6-
77), 41-.p. 

Introduction or New Air Routes. (11-
17-6-77), 6S-64. 

Investiptionl into death of Col. T.!. 
Anand (111- $1,-6-77), so-SS. 

IrregUlar Reservation and we ofticketl 
at Delhi, New Delhi and Bombay (11-
'4-6-,,), 1'4. 

Irregularities hy the Multinational Drill 
Companies (IV-II-'-7'), !It. 

Late RuiUlinl'af'F«pI't!B'~ cturIq 
June, ' 9'7 (V:......s.,·77);..., Bs.-...; __ 



KALDATY. DR. BAPU-e.w 

Liccnc:e to incrcae Produl[tioa by 
Raburi Cooperative Supr Milla 
Limited (lII--..-,-,,), 133-Sf. 

Linking of Janta Health Scheme with 
lnaurance Policy (lV-7-7-77)' IS3. 

Loan from World Bank for Bauein 
Projects (111-4..0.,,), 119-111. 

l.OII of Man-Days. (Ill-.-6-,,). 84-

Mahila Dakahata Samiti, (II-17..o.77). 
1711• .. •. I;f"" 

Man with Information ~bout 'C.I.A. 
Linb-(V-7"7-"), S7. 

Manufact\U'e o£'Puah ButtoD Telephone' 
machine, (Ill-RS+77). f!S. 

Meeting with Hindustall Lever', Union 
(V1-4-8-77). 106-07· 

Medical Colleges in Maharuhtra (IV-,-,-77>, 69· 
Memorandum from All India National 

Fitneu Corpa Employca Auoceatiion 
(V-IIS-'-"), 81-811. .. ,..,.,... . 

Mimae of authority by Offi'cials of Hotels 
managed by ITDC. (IV-IS-'-")' 
8,-88. 

Milluse of Steel Licence in Maruti 
Limited (lII-IIS-6-,,), 47-,..a. 

Notices to CompaniCi on Advertisementa 
in Souvenir of Political Parties (11-
14+"), IIS-I4-

Office of CISF in Delhi (VI-S-8-,,), 
65· 

Paris Conference. (11-16-6-,,), s.. 
Payment of Bonus and withdrawal of 

Compulaory Deposit Schtme (11-
16-6-,,), 1110. 

Permission to Government EmployCCl to 
Share Accommodation with M.Pa. 
(11-120-6-77), '5-,6. 

Permiuion to raile depolitl by Limited 
companies. (VI-S-8-,,), 8S. 

Police officers in Delhi ~longing to 
Scheduled cutes (1I-15-6-,,), 14. 

Prell Correspondenll taken to Calcutta 
during May, 1977, (VI_-8-77), 
1114-116' 

Price Rerilion of Aluminium. (111-
1ls-&77).84-

.. 
KALDATY, DR. BAPU-COIIttl. 

Probe into exceaea c:oaunitted by Sbri 
Banai Lat. (II-15-6-77). 1,1-,11. 

Problems of Allocated aervanll li-oDl 
erstwhile .. Hyderabad State. (111-
1Ig-6-,,), 166. 

Probelml '. aised by Aurllllpbad 
(Divilion) Induatira AllodaUDal (111 
_8-6-,,), B4-85' 

Procedure for allotment ofabopaat air-
ports (Vl-!Z9-7-77), 1113-125., 

Production of Tat Boob. (V-all-'-"), 
29-44· 

Propagation of Funily PlaDDinl (V-
28-,-lg77), 1-,. 

fl. 
Pfoposa1 to introduce Grain &hop at 

Work Place (11-120-6-77), Ilg. 

Propoaal to set up a paraffin wax plaat 
(11-111-6-77), I ..... 

Raid at the relidence of Chairmen and 
Managing Director of Syndicate 
Bank. (II-I 7-6-,,), 171-711. 

Realisation of Arrean of Income Tax 
from Sick Units. (IV-IS-'-77),17S-'f. 

Recruitment of Casual Labour/Hands 
in the Nationalised Banks (VI-
R9-7-77), 188. 

Recruitment of Daily rated Bl'dli worlr.en 
.. In LIC (V 1-5-8-77) , SlElHIL. 

Reinstatrml'nt of Fmployres by ~cirdja 
managcment,BcDlbay (Vl-4-8-,,), 
196. 

Release of Anand Margis (1II_9-6-77). 
165. 

Relief to Central Government Penlio-
nen (111-114..0.77), 117-118. 

Resignation of Officen of State Bank 
of India (111-114-6-,,), 1-6. 

Restoring of Acereditation of COM'CI 
pondenll during Eml'l'gmey (I1-
1111-6-,,), un-lIl1. 

Sale of Cement by MIs Jaipur UdyOl. 
(1II-2g-6-,,), 56-57. 

Sanetior. ofamount to patientlof Malta-
rasbtra, undl'l' Employee. S •• 
Insurance Scheme (V-II8-7-"). 
IIIM7· 

Scheme for medical service to VilJagea. 
(11-16-6-77), 179. 



KALDAl'Y,-DR. 8APU-4IIt4. 
Search or Baok OJficer'. Flat, (V ........ -7-

77), 81-811. 

Secret DcpoIita in Natblaliaed BaDb 
(IV--8-7-77). 158-59. 

Seventh American Fleet ill lndlall 
Oc:e&Q (V ....... 8-7-77). IRS. 

Shrce Chaqdeo Supr MilIa, Compau.y 
(VI-5-8-77). 11I7. 

Stepa taken to reduce number or Mao 
days LoIt (IV-N-77). 133-34. 

Strikes by Port *Del Dock WOlken 
(11-15-6-77), 35-56. 

T.V. Tubes (IV--6-7"77), 145. 

Take over or Swadelhi C9ttoo IrIW. 
ltaDpur. (V-U'7'n), RII·II. 

Talb with RcprCICDtativea or Traclc 
Unwna in Steel Induatry (V ....... 8-7-77). 
1117og8• 

Tran'port Contracta ,iven by POI 
(1I-1S-6-77).66. 

Uniform Price of Fertilisers. (IIt-
27-6-77), 711. 

Utilisation of Satellite for Communi. 
cation (IV-7'7'77), 11I1I'S!!, 

UtilUatlon oCWorld Bankloan on Pipe-
line from Bauein Oil Field (V-
26-7'77), IS7. 

Violation of Companies Act by Maruti 
Companies (II-IlI-6-77), 66. 

Voluntary Sterilisation (IV-I"-7-77). 
Gg-7°' 

Worken in Mazagaon Dock (IV-6-7-
77), 1 .. 6. 

World Bank Appraisal of National Scccl 
Project (111-"7'77), 155'56. 

D,bAIts 

D.G.1977-78: 

Min. of Agriculture and IrriptiOil. 
(Ill-so-6'77), 1I\17-3!1· 

Min. or Induatry (IY-g-7'77), 15--Il1l. 

Incessant rainl in Delhi aadrepol1M 
collapec or hoUICI resulting in dcatha 
or lOme penona. (CA) (VI-.-8-77). 
1187· 

RaUway Budget, ~977-78-0eD. Dla. 
(Il-I!!-6-71), aal-gS. -
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ItALDATY, DR.. BAPtl-cc.td. 
R.cported non-ialpicmentaUoa ol Nod&-

caciom reo interim rclicf'to DCWIpaper 
cmployeea by their DI&IUI8UIleota 
(CA) (1l-17+77). 879-'10. 

EALYANASt1NDARAM. SHRI M.: 

Attack on paaeusen aoel thd't in ruDIlin, 
trains (VI ....... -8-77), 181. 

C_ apiuat Indian Espreu Group aod 
ill proprietor. (V1-S-8-77), 8,008 •• 

Changea in Adminiltrative let uf: of 
National Library, Ca1c:utta (I 1-
4'7'77), 87-88· 

Civil Aerodrome in Salem. (IV-
15'7-77). 166. 

Community Health Workcn, (IU-
so+77). 411--44. 

Omvenioo or Public Sector IndUltria 
into Coi'poradoD. (1I-&?-6-77), 
15+-505· 

Demand Cor Inquiry into lIT Madraa, 
(1I-IS+77), IH. 

DcmaDd lOr Nationalilatiou or CIoIed. 
Jute Milia, (111-1-7-77), 4S' 

DcmaacIa or employees of Central Bak 
of India, (111 .... 4-6-71), 159-60. 

Dielomatic Exc:hangc with Iarael. 
(V-RI'7-77), 52. 

Electronic Inatrummtll with Agric:ultural 
Univeraities, (III-4-7-77). 157-
58. 

Grant of D.A. inltaJmenta to CeDtral 
Government Employees on the bull. 
of Consumer Price Index, (IV-
8-7-71, I 119-Sll. 

Indo Bangladeah agreement on GUlp 
Walen. (11-16-6-71), 1118. 

industrial Licenalng Policy, (II-
15-6-,7), 1~IIO. 

Inftucace of mOlley in election, (IV-
5'7-77), 74· 

IDatitutiona for Promotioo or Hiudi 
(IV-I 1'7'71). 1I1I-RS. 

Jobl for Apprentieea completiDa Traln-
ing. (11-16-6-71), 141. 

Kuclremukh Iron Ore fn)jcc:t, (IU_. 
Rs-6-n).t 90· 

U¥v Impmeil OIl lima. (V-lIOo7'-'1", 
3B• 
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KALYANASVNDARAM, s~'iI.-COlU". KALYANASUNDAMMaSl-IU'M.-Co:.t. 
Louc. in t-toduCtiOD by"Barauni terti- Rele_ of SIIlVSIIm dt!ta.ihCd UJ'Idn· 
1_ Plut, (U-14-6-71), 148- COFEPOSA, (11-17-6-77), 4"0-
49, 41• 

Manufactu~ of Computers by Muld-
national Companies, (11-112-6-77), 
43-U· 

Meedng of Coordinating Bureau 01' 
Non-Aligned Natiolll, (11-16-6-
77), 146• 

MeetiDg of State Health MUrister •• 
(II-I~77), 145. 

Retrenchment of Apprc.JltimfrODl 
Railway Worlrwopaandoflice., (lV-
5-7-77), 8-10. 

Review of!TDC Hotel Projectl, (lII-
r-,..77) 114· 

Revision of Advertisement 
(IV-'"7-77). ,go. 

Policy,. 

Setting up of" ieparate Company fOil 
OiHbore Oil &plomtkln. (11-
21-6-77). 5S-S .... 

MemoNIldum pen by itudmu or 
U.H. MedicaJCollegc, Patna, Bihar, 
(VI,-8-77), 84-85. 

Setting up of Pctro-chemioal t/CI8q)leIr. 
Mini Steel Plantl, (IV-If-,.."), at Haldia. (1I-1I1-6-77), 1112. 

68. SIw'bIs of Cauvery 'Water., (lI-
Nadonal Drug Policy. '(lI-14-6-77), 20-6-77), S~39. 

If7-1,.a. Stcpi taken for 'R'HtnI~ of bU-
NauUte Prilonen, (D~6-77), way Board, (V1-~...,.,). n· 

IS3-34· Storage of Foodgraina by lCI in OP~B 
News Item 'Vital Border Data ill U.S. Place, (II-IS+77), 14-18.' 

EXpCtti' Hands, (IV-6-7-77)' Subaidy to Vana~ati IndUitry fOIf 
36• gettilll Edible Oil, (111-114.0.77) .. 

Oblervationa made by the lNector of 63· 
the Central Drug Research lDItitue Super Thermal rower Stations, (11-
qU-28-6-77), f4--.t.5. 15-6-77), S7-S8• 

POilal Services to Villages, (m- Surrendering of Unaccounted Money 
119-6-77), ~go. andCliller Aaetlby Slnujllmr 

(III--lf-6-7'i), 121-n. 
Power Projects in Maharashtra 
(11'~77), 135-86. Tranunittm unearthed in Delhi, (VI 

-S08-77), 1911-9S· 
Price preft!renc:e to Public Sector in 

Government purchllCl, (IV _ Undentandinll on Farakka h.uc .. 
1!r7-n), 51-511. (tv-N-m. 95-96. ' 

Unified Trade Union on R.il'WI'1Y1~ 
Propoeal to cud Ccmtz'olled cloth pro- (1I-1I~"ti-77) S-4 

duction and export cabJiptioD of 
Textile l'tlilb, (11-1 7-{).;77) , 155 Vacant politi in Indian Airlines, (IV-
-56. 8-7-77), 10. 

ProJ)Oled reduction in Salaries of £m- VCCI'IDaJD Water Supply Projeet iD 
ployes ~g to Sublidiaries of Tanil Nadu, (IV-n-N7), 60. 
General tnauranc:e Corporation, 
(IV-8-7-77), 41'-4+ Viahakhapatnam Steel Plan& (III-

IIS+77), 12-6. 
Public Distribution System. (11-

17+77), 155.· Winding up ofBanklD, COJll~jaioa,. 
~-Q4-6-771, u8-19· (II-I 7-6-77), 1117. ' . 

(lV-6-7-77l, 9S· 
ReductioD in C of Steel Productl D'Mt" 
ia~ (1 16-6-7'), sa· JIudtet, Gcmeral. 197'MB. 
R~ rural bankir1. system, (m- Geb. DiL (u.....I-6-77). 169 • 
.. ...,7), 160. ' 

D.O. 1977-,8 
ReoIaItatellleDt or E, mpl~ who MiD. or Home Aft'ain, (1V-t~"'''}" 

............... 197. aailway ,atrike, .~a8. 
l1f-..!.I~77)t 14-111. lev-.it-7-71), .~,. ----------.... --.... --------.... ----~'~ .... --------..... 



KAL YANASUNDARAM SHlU M-Contil. 
Re. Deatha due 'to'1iquor poilODins in 

DetAi, (lV- 15-'-77), 1134-35' 

UMAKSHAlAH, Will D. : 

Women Employea ill Clmtrai Hindi 
Directorate, (V-ll5-'-77), 66-67. 

KAMATH, SHRI HAItI VISHNU: 

Alleged Destruction of Files, Docu-
mcnta and ohcr Papaw pcctainiat to 
Pl'cvioua Government. (11-15-ij.77) 
66. 

Amendment of the Advocates Act, 
(Vl-a-S-77), ISo-SI. 

Ban on cow slaughter, (II-I s-6-,,) , 
IS8-S9· 

lJuildiq PlaD of Former P.Jd. 'I HDUle, 
(V-!OI5-'-'7), 1113-IS. 

CoUaboration of Borax Worarji Ltd. 
Bombay with a Forcicn J'ina, (V-
llij.7-77), 108-09· 

Commiasion to mquite bate 1he daira 
of Maruti Ltd. (11-1111-6-,,), 6g -,0. 

Compoaition and pe1'Ionnel of the expert 
troup lei evolve a NaaioDal Policy on 
usc or antibiolica, (VI-4+77), 
1150-51• 

eonfiralatieD of oftiCft'l ID RlUlwaya 
with long service, (V-:lij.'-77), 
19C). 

Comtruc:tion of Mansion by Ex-
Prime )4iaiater. (IJ-..o-s.77), 
-3-114' 

eonltruction of over-bridges at level 
,G'OIIiDP in ltaDi, (lV-III-N7), 
99-100• 

Cclbtrol on indiIcrimiDate UIC of Aati-
biotiCi. (1I-1ij.ij.n>, 1111. 

Death of Naticaal Herald Reporter at 
Williqdon Hoapital. New Delhi, 

(VI-4-8-77). R5-47· 

Impo1't of Croubar TelephODe Exehanse 
in Delhi and Bombay (VI-..-a-m. 
189-10' 

India China RdadODI. (U-I6-6-77), 
RII. 

JacIo.Soviet Treaty, (1Il-GS-ij.77), 
1411-49· 

lIl~tion blto alleted ... ult on 
8bd BaDJay GIIIdhL (11-.,.6-77), 

(tt~77). 46· p 

Malaria in Delhi, (11- 1€-€-ii ),~( g. 

News reganlillg MilIicn rdhr h) C,ffs 
for Cochin Refinery, (11I-llS-€-ii), 
48-49· 

OpcniDg of POit aDd Telegraph Office 
in Shob~r Hoab8llgabad District, 
Madhya Pradoh, (IV-14-'-'7), 
63· 

Penona detained in Jaill without Trial. 
(11-15+"). 1,C-7!2. 

Progreu Dlade in cvicticn ~Jcct(dir.gf, 
(V-ll5-7-17), :124' 

Proposal for freah mquity r~. dUlh in 
a Kanpur hospital due to Gluc06e, 
(II-I~"), 97. 

Raid. CoD CcUI:U Fdacu cf Jait: Ilr and 
Gwalior. (1l-17-6-77)k 8?-E8. 

Rcillltattlnfnt of Ea:phlltu, (JJ-
IISI-ij.,,), 13J-3ll. 

RdCMC ofShri AIIal-d. Murti of 
AD8IIda N_,. (IV-I 3-7.71) , 43 
-44· 

Shah IIJId Rc:ddi COlllmiMionl <I In-
~ quiry, (II-Rll-6-,,), lEo. 

The Stay-put TeDlntl, (II-IS·e-i7), 
400-41• 

"I:ime Capsule, (II-I~6·7'), 117. 
(VI-I-So17), '43· 

... TrUllf'er order. about Judlfl ehaJJen~td 
in Supreme Court, (11-14+77). 
IRo-RI. 

Treuure unearthed III Jafgarh rcrt. 
(VJ-.5-8-17), JSS-S4. 

U.e or lmec:tldde •• 1Id tmiciC!tl )I, U'1I ce 
i to Health, (II-I 4-8-77), J7'j'-i8• 

Yoga Allellment CODlmittee, (IJI-
• .,06-'7), 88-91• 

(V-I-a.,,), -uS-lfi. 
lWGtu 

B.O.H. (VI-ago7-"). 187_88 •• so. 
Budget, OeDenl.1. 1977-,8. 

Cia. DiI. (,:£":R'+77), '~'s. 
lOll. 
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------------------------------------------------------------JC.A.MATH, SHR[ H. V.-CO,.U. 
-'Bui1di4g ~1aIU of the fcxmar i..Prlme 

Mini:iter'. fHouse (Uhder rule 377), 
(VI-I-8-n), 28g-go. 

Conduce" of HolDe Mi.aiscer (M) 
(VI--rB-77), 301~1 "s. SIS 

Constitution (AlDendme.ot) Bill, (Am-
ODdment of article ~I) by Sbri Hui 
Viabnu Kamatb: 

IDe. (IV-15-7-77), SII. 

D.E-.G. (General), 1974-75 (V-
15-7-77), 5'7. 

D.G. 1977-78 : 

; ~ MiD, of External AfI'aln. (m-
119-6-77), 1117, ...... ,., s56. 

- Min. or Home Aff'ain, (IV-t...,.77), 
• 71-84. 

Lokpal Bill by Shri P.L Oeo I 
Oonsid. (VI-49-7-77), Sil. 

Miltor Vehicles (Amendment) BUI: 
C')tlJid. (V-:aS-7-77) 969-73. 

Pbotoltat copy of a Bank ~ revcallDc 
payment of 25,000 Swill FranCei to 
Mrs. Maneka Gandhi by order of Sbri 
Sanjay Gandhi (CA) (IV-N-77). 
140--45, 150--51, 161~. 

Re. Pap~ laid on the Tale (Delay in 
laying certain paper.), (VI-8-8-77) 
5-6, 

Re; Paper laid on the Table (Eltpla-
natory Memo. reo conm-uction or • 
farm Home by Smt. Indira GandhI, 
(VI-6-8-77), I-t. 

Rei Rea.on. fQr Ml laying English or'" 
Htndi versions of ccrtain ~pen laid 
OIl the Table (VI-5"8-77J, ItSS-S6 
g6. 

Salary and AlloWAnCei of Lead~ of 
OpposItion In Parliament Bnt 
Ooncid.(VI-8-8-,,) '1'1-8. 
coDild Ct. (VI.....a.s-77) 1°5-19' 

Shifting or Pay and Aceou,ltl OfRce or 
Deflmce Accountl Department f'rom 
Mathura to Nulk RMd "Clamp 
(Ueder ltule S77) (III~77), 
·5S· 

-----

ltAMATH, SHRI H. V.-c..IfI. 
- Subvenioa of democ::aWc DOn1II by .... 

former Prime Mbliater (a..) (IU-
84+77), ,,6-3!7. 
(tV-8-7-7) 11711-87. 
(V-aa-7-77). Sf 5"44· 

White ~por OIl Milule of M.a MedIa 
during Inlemal Bmerpacy eM) 
(VI-8-8-77), '4+"+~' 

KAMBLB, SHRJ B.C. I 

AboUtiOll of Cute Syatem (U-
15-0-77), 105-06• 

AmOUllt deposited under Clompubory 
DepoIit Scheme, (m-G~77), 
67-68. 

~ea report on the report of 
Olaael Oommlwion. (U 

-15+77), 109-0 ... 

Break up of ownenhip or LADd. (D-
13"6-77), IO~7' 

DiBOlving of Nine State Allembliel 
(11-15-6-77), ....... 

Elections to Lok Sabha and State 
AllembliCi (V-19-7-7'1), "-58 

Per acre yield in India and iaeacb 
Rate (D-IS+77), gg8-!Z9. 

Problem of Unemployed Labour of 
Sick-Industries, (IV-I .. ..,.77), 61. 

Relics of Lord Buddha at P1prabwa and 
Ganwaria, (111-"-7-77), 99"100, 

Reservation for S.C. &: S.T. in Y..ok 
Sabha and State LegislatUftS (II-
15+77), 75· 

RI!e in pice of chateoal due to ex:port 
(V-lIIZ-7-77), 123-24. 

s.s.c. F..xaminatlon under New Edu-
cation System (V-25-7-77). 68 
-70. 

D.G. 1977-78 

Min. of Home Atratn (IV-IS-7-77), 
1199-30S· 

Employment or Scheduled Outel and 
Scheduled Tribes in Services· (0"), 
(VI~77), 143-46. . 

General Bud~t 
Gen. DI.. (II--H~77), !l8!2-87. 

Twentieth, Twenty rlllt and"Twsltv 
Second Repora or Commblion tor 
Scheduled Cutes and· Scheduled 
Tribes (M) (VI-0.8-77) , '''3-
48. 



KAPOOR, SHRI L. L. : 

Allotment of land to the department 
of RebabilltatiOD Houle BuiJdJq 
Society (1II-s7-6-77). S.-as. 

Backward Area Development Authority 
(IlI-ss-6-77). 3~· 

Complainu aboutaupply oraubltanciatda 
stores (V-I8-7-77). 104-06. 

Cooflict between A.G.C.W. & M. and 
Ministry el Finance in resp~_t of iu-
lion of pay of LDCa DC I.iptlM»UIOI 
and lightships (VI-5-8-77). 62. 

Duty Allowance to Central Govern-
meat Employeea treated u part of 
pay (VI-5-8-77), 158• 

Extension of T.V. faciUtiee to CO"" 
New Towns (V-Q007-77), S0031. 

Indian Economic Service (Ul-
Sls-6-77). 99-100. 

Indian 11'orest Service, (V-IIO-7-77). 
liSt 

Loan_to K.V.I.C. (V-tZOo7-77). R04. 

NewRailway Lineconnccting Kunella-
Nababganj. Phulkaha Ilia Rupanli-
Bhawanipur (11I-s8-6-77). 60, 
61. 

. ' ,ew Railway Line for Forbesganj 
Palaai-Joki' (II 1-28-6-77). IlU. 

Oflicen in the Ministry of Works and 
Housing havins own HoUlel and Jiv-
ing Government quarters CIII-
4-7-77), S5'36. 

Overbrldge on RailwllY Line near 
Gulabagh and Khushkibagh (V-
116-7-77), 110 I. 

P.T.G. Scales for Muaic ·Teach~ ... 
(III-!l7-6-77) , 174" 

.... Parity in laue of Post-Retirement 
Passes between different c1alRl of 
Officers (V-s6-7·77), 70-71. 

Reservation in services (1II-29-6-77), 
98-99· 

Reservation or items for Small Scale 
Sector, (VI-S-8-77). BI. 

Setting up Medical CoUeaelHospltal at 
Pumea, Bihar. (V-st8-7-77). IQII. 

snting and Water loginl in KOIi 
Command Area, (V-ISo'-77), 
1114-15· ~ 

411 
KAPOOR, SHRI L. L.-c-U. 
Survey of Railway line between Bath-

DW aDd Bhimn_gar .iII Phulbba 
(111-Q8-6-77), 18 I-all. 

D,balls 

D.G. 1977-78. 
Min. of Petroleum and Min. ofChe--

mica1I and Fertilizer, (IV-7- 7-77). 
1144-SO· 

Min of Steel and Mines (I1I-
118-6-77), 19S-s04. 

Yop Undertakin~ (Taking over of 
Management) Ball : 
CoasJd. (III-84+77). e6+-67. 

KAR. SHRI SARAT: 

Corporate plan for Indian RaUways 
(lV-5-7-"). 100-101. 

Fishing Harbour at Paradced Port 
(II~0-6-,,). 1011. 

Imp1cnlaatatiOD of Coatract Labour 
(Regulation and Abolition Act, 
1970 by Paradeep Port (II-I6-6-'n), 
8S' 

Paradeep Port (11-15-6-77). 1B4-
85· 

Shif'ting of Income Tax Appellate Tri-. 
bwuil from Cuttack to Calcutta 
(V-I9-7-77) 83· 

Ship Building Yard at Pardeep Port 
(11-15-6-77). 79·80. 

Special srction for Touriau (IV-
5-70-77). S9-42· 

D,jat,. 
Com~ Adults' Education Bill by 

Shri C.K. Chandrappan-Withdrawn. 
CoDIid. (III-I-,.,,). R4B-SO. 

KARAN SINGH. DR. : 

Alliatance to States (VI-5-8-77). B 

Conversion of Srlnagar Airfield Into 
International Airport (IV-IS'7-77, 
16S-64-

Effect of Phenformin drug OIl Health 
(VI-I-8.,,), 46. 

Batenlion or Jammu Airport (IV-
15'7-77). SD-S3· 

Extension ofRailwav Line from Jammu 
to Udampur, (IV-I R-7-77) , I.{O, 

ktenlioa of T.V. facilities to cover 
new TOWill (V-1Io-7-77), 311. 



.KARAN ~GH. DR'-COH' .... 
Grut tu Sri Aurobiudo Centre, .Delhi 

(J. V-II-7-n)~ :;6. 

Home Tourism (IV-IS-7-n). (IV-
IS-7-n). 164' 

inc:ulusion of Dugri in 8th Schedule of 
Oonstillltion (lV-l:n-n), 8+-95. 

I~ Poplibtian Project (V--il8-7-,,) 
17-111• 

Indian Council of Cultural Relaticm. 
(IV-I4-,.."). 4'. 

Integrated Medical Graduates (IV-If-
?-77), 18-19' 

J.ter .. tate Road between Blaadarwah 
and JaInmU, (IV-JS-'-,,). J59"60. 

LoQg waits at .\irport (V-aa·,-,,). 8, 

Loues in Posts and Telegrapba Depan-
IDeot (Vl-.. -8-77), Ig. 

Manufacture of Indigenoua Medicinel 
ill Public Sector and by COCIpCI'Miya 
(V-IU-'''77) 40 6. 8. 

N.tioaallDititute ror Mentally R.etIIrdecI 
(IV-n.,-,,), 151. 

National Park in Kalbmir (IV-II-,' 
77), 15a. 

Oil Drilling in SaruilllU' .Area 01 Jauunu 
(IV-Ia-,·,,). 76. 

Peoaion for Ex-Servicemea (V ...... o-7.· 
77). 18-19. 

Periyar Sanctuary • Ticer Saactuary 
in Kerala (IV ... n·7-n). 151. 

Prod~QD 01 Text Boob. (V-U-7-77) 
39· 

Setting up of a Petrochemical Complex 
at aafdia (V'-I 9-7'77) , lZS. 

Setting up of Cement Factory in Jammu 
(IV-13"-")' I~. 

Setting up 01 National Commiuion for 
HOUJins PrusrlUDD1e. (V_ 
18-7'17), !I.13· 

SJMft;ing 01 !4ilitafY Pay and Ac~ 
OSee trom Mathura to Nuik Jloacl. 
(1V-IS'N7), 4!Z. 

'I'alb between Induatry aDd Gcwern-
.aeat on U~t Problem. 
(IV....,...,,), _6. -

KAJlAN ~.GH. D.R."""'CO'td • 
Thein Dam p!gj~t(IV-J.3-7-77), 

159· 

1IIM*Jt P'l'U in WiM Aidillca 
(IV ..... '·'7). 'I. 

D.G. 1971-,8 

Mill. of Home Mairs (IV 1a-'-77), 
as 1-45· 

Leave of Ablemce from t8c SiuUll of Itc 
HfMIIC. (VI-I-8-77), as... . 

KARPOORI THAKUR. SHRI : .. FIII'tI-Cbart iD Mi~ (U-lIlZ-6. 
'7), SO· .... 

L\MR., SHlU AMRUT I 

Expansioo of SbiPping-(~27-i-77) .. ., . .s. 
Goa Allowar.ce 10 employees of State 

Baak of India and Sublidiary BIIIIb. 
(VI-5-8-77). sa-53. 

SIaorr.,e 01 Houailll ACCXIInIIlOdaUOl1 
for Central Govern.eDt Employees. 
ia Goa. Damao and Diu (V-I5"7-
71), 118-119-

DIHII, 

D.O. 1977-78: 
Min. of ExterDal Aftam (III--lIg-. 

77), aI6-17· 

KESHARWANI, SHRI N. P: 

Swearing in of, (IV-II-7-77). r. 
(IV-II-'-71), I. 

KHALSA, SHRI BASANT SINGHa: 
Employment of Scheduled CAltei and 

Scbeduled Tribes in Servicn. (Dil.)-
(VI-6-8-7,). 13~50 . 

Twentieth, Twenty Fint and Twenty 
Second Reportl of Commiaaioner for 
Scheduled Cutes and Scheduled 
Tribes (M) (VI-6-8-77), 1308-5' 

KHAN, SHRI OHULAM MOHAMMADt 
OoDluJtanC)' Services of ITDC. (II~ 
17-6-77) lZ9-30 

Price for Procurement of Bumati RJc~ 
(1I~77), 80. 

Sarve, .......u. the Total Demand o£ 
V~e Oif (IlI-1I4-6-77). 
6s~. 

WJ~ !It tJt .... Come ... 
(11-·74-'7), •• 7. . -_._--------=---...,.---- - .. -.-. 



lfAMJD INDD: 479' 
:'~iHAN' SMR£ ~JAL HO$$ilAN : -------------
;,D.G. 1971-78 

. Min. ot Petroleum aad MiD of Cbemicala 
& iertilizt'r ~IV -7-'-77), lI:d'-31. 

,KH!\N,SKRI KUNWAR MAHMUD 
, ALl: 
I,. 

I),G. (R~ilwll)'ll) 1977-78 (U-·I·tj.(;.n), 
:H9-5:.1· 

K.1SliQB.E LAL, SKlU.: 
200-Cr<Jl'1: Ibck.:t in ChrQme. 

(Vl-.. -a-77), 88. 

Amendment of Delhi Relit Control Act 
to prevent summary eviction or 
renants (VI-I-8-n). :.Ial-52. 

A~nent to Copyright ~t- (V-
23~7-f1),6:.1-63·· 

Boycott o)f Interview by Scientists of 
Agtlc:l!ltural Scienti.ts Rc:cruitment 
Board (VI-I.e-77), 255-56. 

Broadcast of talks in support of 
C3D"itutional Amendment during 
Energency (VI-S-B-77). 1110. 

Demauds for parity in pay seales by 
Ph¥Iical teachcri of Delhi Univertity. 
(Vli-I-a.77). 17~80. 

DepMits re-ceived by Allahabad BaDk 
from Kangra Co-opc-rative BlI.Dk Ltd. 
Himachal Pradesh (IV-8-7-77). 
33· 

Deterioration in MaiutenlUlCe of Power 
Houses-(V-27-7-77), 117-18. 

Ex~t Conunittee on 
(VI-3-8-77), 2 15-16. 

Samachar. 

Grievance of officials of ONGC 
(IV-III-7-77). 19 

Imbalance in Agricultural C.rowtb 
(VI-I-8-77). IIS!l-5S. 

Occupancy or IndilUll ill Pive Star' 
Hotels In Delbi. (1II-7-77) IRS. 

Oflicen in the Ministry of Works and 
Housing havizag own h(lUlet aDd living 
in Govt. Quarters (111-4-7-77). 38 

OpeilUlg of • h'::l.!ta.l and • Medical 
College in S a in ~lbi (Vl-
.-8-77)- 142· 

Pavilions of Public Undertakinp at Pair 
organilCd by National AUiaDce of 
VGIIIDI.trepre.D.eun (V1-IHo 
77)· 65-64· 

KlSHORE~ ~. 
·Q)aota for &cerWtmenI of 0JU.kkea and 

Dept'IIdentl of Empluyee. B.ailway •• 
(V l-a-8-77) 119-

Setting up. of Teur»ICQIDplex by Har)'lUlA _ 
Government in Delhi (Vl-05+77) 
53· 

Tetracycline H)'drochloride }4lrchucd 
from Bulgaria. ~V-aQ-7-n) aSQ. 

Twenty I.arge lad.uauial Ho.uleS-
(V J-II-8-77) 109-06. 

Violala_ of DcUU Maator Piau. 
(VI-I..a-77)- sa-54. . 

lAb4Us 
Reported death o. 3G Pft'IOIII in "amesh-

wari Nagar. Delhi as a reeult of Con-
Iwning spurious liquor (C'.A) (\1-
16-7-77) 16-18. 

KISKU. SHill JADUNATR: 

Leave of AbIencc from the Sittinp. 
of the -HoUle (VI-I--i-77) df. 

KODIYAN_ SHRI P. K. : 
Abandoning of the ti'ertilizer Production 

Programme under the Fifth Five \' eer _ 
Plan (111-128-6-77) 110. 

Aerodrome at Kozhikodc (111-1-7"77) 
119-.110. 

Aid to LeIotbo (V-RI-'-77) 79. 

Amendment to Drup and Coaoerica.: 
Act (1II-3o-6-n)_ 90-98. 

Arms Supply to Pllkiatan (II-III~.6-
n)· 1511 • 

Baroda Dynamite Cue (II-1,5-5-77) 

Bihar Khadi Gramodyog SlIIIgh (JV-
6-7"77) 13.5· 

Bonded labour in Rural J\reu 
(II-16-6-77) 139. 

Bungling in the allotmeut of lI.. by 
DDA (11-13-6-77)_ 78. 

O.B.I. Invesri,auona into IUfPCC1ec! 
involvement of Indiana in Inter:riatiClnal 
Boeing purch~ Scandal (III-
1-7-n) IIQ-II.3. 

Central Gr.atuity Guarautee Fund. 
, (In-I1S-&-77) 58. 

011ans in lite Cor Steel P~ at ViZAf. 
(III-·Qs-6-77) 83"94-

ClOlure or FUm Wi.., or Film ad 
TeJc:Wioa IDl&itu~ of l"~ '-c.-(1\'-15-1"77) Iff!. . .. ----------------.;----.-- -------------



KAlIl DrDIX 

KODIAN, SHal P.K..-CO ..... 
Ooconut Board (11-20'&-'17), 153-

Sf· 
,Collaboration qreemeDti with "Multi-

udona\ CorporatiOl1 (lI-'.lil-6-77), 
. 1!lI~a, 

Com!1littee to probe &Cdvidel ofapritual 
cheatl (V-25-7-77), 177· 

Complainm regardina pollution (11-
1t1l-6-77) , 1!l1I-53. 

Ooadenced coune for promotion of 
Education among women (V-
18-7-77), SI-8I1. 

,.Conatruction of Air and Naval Sues 
by USA at Diep-Garcia (11-
.16-S-77), 141• 

,Construction of New Aerodrome near 
Cochin (III-I-'-77), 119· 

,.Oonstruction of underground Shoppina 
Centre at COIUl&ugbt Place, New 
Delhi (IV-ll'7-77), 140. 

,.Coat of Living Index (IV-8'7'77), 
151l~S· 

.. Crisis in Creosote Plant at Olavakkot 
(IV-UI'7'77), 51"""51l. 

Drilling by 0 1. NGC and Foreigu 
Fimu (II-14-6'77), 127_S. 

. Durgapur StaiDleu Steel (VI-..-8-77), 
60--61. 

Effect of power Shortage on Agriculture 
(IV~7'77), IlIll. 

:EnactJD:nt of Legislation to Protect 
the intel'Clt of Agricultural Workers 
(11-16-6'77), ISS. 

Enrorcemmt of Minimum Wagel for 
Alriculturill Workers (11-16-6-77), 
lI6. 

Epid~lniCl in Janakpuri. New Delhi 
(II-.z3-6·77>. IIlS-a6. 

E':l'lity plrticipation to the Coal India 
Limited (II-.u-6.77), 151. 

E~tabH,hT1l~nt of Samkrit )Vidyapeeth 
in Kel'llla (II-~o-6'77), 181-81l. 

F.(~en P(o:b~tion by M'lltinational 
C:)(p.>r&tion. (1I-a:z·6·n). 60-61 

Fin lncia! A'l'Jistance to' Statel for Houling 
th~ Rural Poor (VI-I-8·77). 5S-
59· 

'PbbiDI if.rbout at Ooc:biD. (II1-... '-77). 
14!1"45 

J 
K.ODIAN, SHRI P.K..--c..t4. 

Fordp Owned Drus Compaai- (V-
R6-7-77), 45-50· 

FUDCCi.oDiDf of POIt omce. without 
Telegraph and Telephone faciUtia 
(1V-lt'7-77), lSI . 

Import of Japaoae Car by Shrl Dbirendra 
Brahm.chari (11-17+'17), lI9-fO. 

Import of Raw Cubew (lIl--1lf+77). 
88. 

Import or Tup. (IV-llI"7-77).56-s7. 

Impolition of Import q,uota by BEC 
countries (1I1-a4-6-77), 161-6!l • 

Inaaae in eatilDated COlt ofIrriptioo 
Project (\'1-1-8-77), 186-87. 

IDc:t::.1 ShippiDi TOI1JlaIe (1V-IS-7-n). 

Indlanilation of Foreip CompaDiea 
(11-17-6-77). 98. 

Joint Committee meeting ~ 
Indian and Yagoalavia (III-
1l4-6-77) , 160-61. 

Judicial Reforms (m~8-6-77), 46-..7. 

Kapurthala Plot (111-4'7-77), 146-
47· 

Literacy among women (V-I 8-7-77), 
IlI3· 

Loans adV'aneed by Financial lnatitutiClnl 
and Banks to Companiel holding 
Share, in MaNti Limited (VI-
1t9-7'77), 18s---B4· 

Mechanization of Agriculture (IV-
11'7-77), liS-SO. 

Memorandum from students of CoUeae 
of Science, Indian Veterniary lnatitute 
(IV-II'N7), 139. 

Misuse of Allotted Qs10ta of White 
Paper (V-IS'7-77). 147. 

MituJe of Import LicenCei by Edible 
Oil Importers (11-17-6-77), 151t-

~~iI-I'7-77),9-13. 
Modernisation of Cotton Textile MUla 

(1II-14-6-77), 16!t-6s. 

Mountaineering Team to Chandtabhla 
Peaks (V-S-N7). I 44-"!I. 



KODIYAN, SHRI.P.K.-C .. Id. ~~. ; 
News Item 'Vital Border Data in U.S~ 

Esperts' Hands' (lV-6-7-77), 36. 

Pandiyar Punnapuzha Hydro-Electric 
Project in KeraJa (11-15-6-77), 
177· 

Payment of bonUl to workl!n of Mole 
Hotel (VI-5-8-77), R!,u-2R. 

Payment of minimum wages to agricul-
tural1abouren by States (IlI-Rg-6-77 

1 RS-1I40. 

Petro-Chemical Complex at Haldia), 
(11-111-6-77), .142. 

Plants for Extraction of Oil from Coal 
(IlI-29-6-77), 60-61. 

POits reserved for SC. " S.T. in Market-
iDi Division ofIOC. (IIl-1l8-6-77), 
22--3· 

Posting of RBI and Government Oflicen 
of Top Positions in Nationalised 
Bania (Vl--29·'-77J, 4R. 

Private Cashew Plantation in Kera1a 
(11--20-6-77), 51-5R. 

Problem of Caahew IndUltry in Kera1a 
(111--24-6-77), ,0-71. 

Progress in construction of Kallada 
Dam in Kerala (111-4-7-77), 56-
57· 

Progress of implementation of Land 
Ceiling Laws (1I-13-6-n), 148-
49· 

Propoal to merge Organisation of 
Commissioner for SC and ST with 
proposed Commission for Religious, 
Cultural and Linguistic Minorities 
(IV-6-7-77), 134· 

Proposa1 to set up country wise trade 
groups (VI-5-8-n), 11113. 

Raid in Tihar Jail Cell of Charles 
Shobharaj (V-2o-1-77), B9. 

Receipt of money for Family Planning 
Work (VI-4-8-77), 21'1-IB. 

Reconstituting of Board of Directon 
of Nationalised Bank. (VI-B-7-n), 
153-54· 

R.egulari.ing of Unapporved Colonie. 
in Delhi (1II--2'1-6-n). 18-2S~ 

KODIYAN, SHRl P.K.-C.IIId. 
R.equirement and Allocation of Budget 

for Underaround Railway in Calcutta 
(V-19-7-77), 104. 

RCIult of Economy Meuurt'K (III-
1-'-77), 120. 

Resurgence ofTB (VI-40-8-77), g47. 

Review of working of contract labour 
(Regulation and Abolition) Act, 
1970 , (1I1-g0-6-17). 59. 

Rile in the Prices of Edible oila and 
oil seeds (1I-17-6-??). ISS-54. 

Samachar as Autonomous Corporation . 
(11-15-6-77), 71. 

Sanction of Malaria Attack PIwe 
Unit to Kerala (lV-14-7-??), 65. 

Seizure of Smuggled Can (VI-5-8-77). 
aSI-sa. 

Settlement of Claims of Indianl evicted. 
from Uganda (VI-4-8-77), a4. 

Settlement of Sino-Indian Border Dis-
pute (V-RS-7-7'1),9I>91. 

Shardaolden of liSCO (VI-4-8-n),B7. 

Shortage of Dentists (IV-N-??), 74-
75· 

Shortage of HoUJel for Scheduled CutCi 
in Delhi, (lI-ga-6-17), Ig-13. 

Shortage of Raw Jute in Jute Mills, 
(V-gg.7-77), 57-59· 

Strike by ReprCICDtatives of national· 
Union of ONCC Employees (VI-
11-8-77), 188-912. 

Strike in H.M.T. Kalamassery. (IV-
IS-7"77), U7-18 . . 

Suicide attempt bI approven in Cbarles 
Shobbraj case (V-20-'-77), 174. 

Su~ly of Raw Material by I.D.P.L. 
(11-121-6-77), ~,o. 

Survq' of Cerdit Cap in diltricts by 
Reserve Bank of India (B-ga-7-17), 
gR-gg. 

Take over of Textile Milia in Knaill .. 
(11-17-6-77), 150-51. 

Termination Notices served by LIe 
to Fleld Workl!n (IV--8-7-77), 56-57. 

Train in Delhi Zoo. (111-127-6-77), 
143-44· 

Tube R.aJlway iD Clacutta (V-19-7-n), 
6g-7°' 



NAME OF IDDEX 

KODIYAN. SHR. IP;K.-Collld. 
Under Guuate TeachinJ in Jawaharlal 

Nehru UniYa'lity (VI-I-8-77), 187-; 
8S. 

Ule of Additional Irrigation Potential 
(VI-I-8-77), 188. 

. Utiliaatiml of capacity in HiDdUJtm 
Lever Ltd. (VI-5-8-77), 14. 

Workin, of Rural Banb (VI-I~7-77), 
56. 

. D.G. 1977-78. 
Min. of Agriculture &: Irrigation 

30-6-77), 1 66-g •• , 
(1II-1-7-77), 196-99. 

(III-

. Min. of Defence (111-4-7-77),215-19, 
314-18. 

Min. of External Afi'ail'l, (III~-
77), 1I1G-13. 29+--98. 

D.G. (Railways) 1977-78 (II-I 6-6-77) , 
5154;-59, 3RI-1l+ 

Insecticide.! (,Amendment) Bill: 
Consid. (V-st6-7-77). 5131-33. 

Motor Vehicles (Amendment) Bill 
ConIid. (V-st.r7-77). s68-69. 

. KOLANTHAlVELU, SHRI R: 

Constitution of Rail India Teehincal and 
Economic Services, (IV-5-7-77), 35. 

Construction or Trivandrum Kanya-
Ir.umari Railway Line (11-14-6-77), 
39-40· 

-Criteria for Establilbmeat of Central 
Schools (111-517-6-77), 57-59. 

Defence Ind'lStrial Batablilhments (IIJ-
2g-6-77), 37-38. 

Distribution of Cloth (III-I~7-77), 
79-80. 

Erode Railway Station (IIl-st8-6-77), 
74-75· 

Foreign Aid (11-17-6-'77), 68-09. 

Foreign Aid from Oil Rich countries 
(11-17-6-77), 188. 

Geological Survey or Salem riistrlct 
(V-28-,-,,), 99"100. 

Ka\lada Irrigation Project (11-19-6-77), 
1,g.80. 

Loa of Revenue to Govemmmt due to 
UnaqthQliled Poweftooma (VI19-7-.,.,) 
~44-·~5 

KOLANnlACVELU. SHlU MOINE 
R.-Co",d. 

Losae. due to i .. ~I«'I.te ADr. of 
FoodrraiJu (11-13-6-77), 178-79. 

Malnutrition Problem (11-16-6-77), 
114· 

Medical GradulUel (IV-7-'-77), 61-6G • 
ObjecUvea or Allotment or HCIUIeI by 

DDA (11-13-6 77), ~. 

Powerloom Factories (VI-Q9-7-"), 
11l5-26 . 

Prices of F.-nUa1 Durp (11-1+-6-77), 
136-37. 

Rated Capacity of Sal... Steel Plant 
(11-16-6-77), ROI • 

R.elearch in Drus IDdUltll')r (11-14-6-77) 
108-10. 

Revision of the Fifth five Year Plan 
(11-15-6-77), 1-56-57. 

Seed Distribution throug Panchayata 
(III-27-6-7?), J&MiI. 

Steel Stocks (11-16-6-77), 46. 
Step' to checlr. Imugliag aad Economic 

offences. (11-17-6-77'. '58-60 . 
Stor.,e capacity ror Graim (II-

20-6-77), 47-48. 

Study of Youth Clubs in. West Germany, 
Yugoslavia, U.S.A. (11-20-6-77). log-

110. 

Techno Economic Treaties with foreign 
countries for Economic Development 
(0-16-6-77) 202. 

Tel!1)hone Facilitiew to Ilural Area. 
(III-1l3-6-77) 160-63. 

Unexport~ plw!"ioom Clot'l (ve 
291-77) 1149-44. 

Withdrawal of Postal ~spatch ofNewI-
papen from NewBY_per Centrea. 
(1ll-1lg-6-77), '11-71l. 

Working of Sangeet Natak AbdemJ 
(11-13-6-77), 114. 

KOLUR, SHRI R.AJSItEICAHIl : 
World Bank Ulistance ror the Upper 

KrIshna Projeetl (lV-u.'M'!). gR. 

KOSALRAM, SHRI K.T. I 

Bribing of voten in Sathanlrulam 
~ .~. Itt TaB.« I 
Nadu (IV-r....,.77),. !HI. 

------------.---------- -------------- _. -



NAMI :am" 
-----------------------------.-----------~---------------------KOSAPRAM, smu K.T.-Colltd. 

Completion of bertb, ill Tuticoriu 
Harbour Project (0-15-6-77), 101-
lOR. 

ConJtruction of Madras AtoD1ic Power 
Project, Kalpaklwn (IV-6-7-77), 
154· 

ConItruction of Trivandrum-Kanya-
kumari Railway Line (II-14-6-77), 
39-4-0' 

Conversion of Tuticorin Dindigul line 
into Bro.!· Gauge Litle (11-14--6-77), 
208. 

Death· of Nadoul Hera! Repor_ at 
WilliJadoD Ho.pital, Delbi (VI.......-s-77), 
40 • 

Decentralilation of Powen (VI-
S-8-77), 139· 

Employee Director 011 the Board of 
Directon of State Bank of India 
(V-fto7-77), 1N8-19. 

Industrial Licencea isaoed to SoudIcm 
Petrochemical. ludwtriea Company 
(VI-ra-I3-77), 105-06. 

. Kamaraj National Committee'. ~m
mendations reo Kamaraj College (11-
J 3-6-77), 90093-

Malter Plan for Irrigation (I1-~-6-77), 
2 14'15-

Memorandum from All India State 
Bank QftiCCl'l'S FederatiOD D.A. _e. 
(V-411-7-77), 1114-"5. 

Proposal to improve the road.between 
Alanbvam and Polur in North Arc:ot 
District (11-15-6-77), 87-88. 

Propoaal to re-name of road after late 
Shri Kamaraj in New Dllhi (II.:... 
IS-6-77), 21S. 

RaUway Aecidenta (IV-5"7·.n), 8.t-85. 
. Rates of D.A. payable to officen In 

Public Sector Banb (V-n-7-77), 
21 7- 18. 

Resignation of Officers or Scate Bank 
of India (III-24-6-77),' 4. 

Runnmg of Ffl!t Train, fur Railway-
men's Mazdoor Conference (IV-
5-7-77), ISI-31t· 

Site for Indian Navy Unit on Arabian 
Sea Coast (III-2!r6-n), 93. 

Standardisation of salary structure of 
PUblic Sector BIulb (V--2",.77), 

KOSAPR.A:M, SHRl K.T.-COltld 
Tax Evasion and Foreign &change 

Manipulatioaa in TamilN" (VI-
5-8--77), 80-81. 

D4/J4 ... 

D.G. 1977-78 

Min. of Agciculture IIDd IftiIatioD 
(III---7-77), 108-IS. 

General Budget 
Gen. Dis. (I~77), 1I9~. 

KOTRASHETTI, SHRI A.K. : 

Foreign 1IIIignmeG. (III..;..gS-6077),48. 

DiHIII 
Working of Vajaya Bank (H.A.R. Dis.) 

(V:""28-7-77), S07. 

KRISHNAN, SHRI G.Y. : 

Adulteration in GroundDut oil (V-
21-7-77). 59-60. 

AId ftoom IDA for Agricultural Pr0-
jects (1V--8-7-n). 103004-

Aid to Ailing Ihdigent Writers. ScIIeIarI 
and Artists-(V-2S-7-77), sa. 

Aid to Non-Hindi Speaking State. (or 
promoting Hiadl (V-rfli.7-77), 9'-
92 • 

Jiilloeation of Alumium to Kant_taka 
State Electricity Authority (V-48-7-
77), 177· 

AUoeation to Karnataka (or fifth Plan 
Period (II~77), 50. 

Attack on pusengers and theft- iaran-
ning traIns (VI-4-7-77). 181. 

Availability and price of cigarettel and 
other consumer goocb (rn-24..fio77), 
91"92 • 

Badtward cla.es adviIory board (m-
!Igo6.77), 162. 

Bh_t Gold Minea Ltd. (1V ...... '.'.77). 
100. 

Bmis at Receptions in Indian £mbauiee 
(V~1-7-77). 115· 

Branches opened by Nationaliled Banb 
in Lead Areas (V-R2-7-77), 172-13. 

Chinese Armr.d Forces in Tibet (V-
27-7-77), 65· 

Coffee Board Offices functioning ID 
Foreig'n Co1!1ltpitl (VI-.5~77) t gS. 

1l17· _I 
.~-------------------



-------------------
KRISHAN. SHlU G.y. 

(bnmittee on Calcutlation of price 
index (I1I-s0-6-77). 6o-6f. 

Construction of Housing Coloniea for 
HandJoom Weaven Co-operative, 
Socieitea (VI-I-8-77), 2711-74. 

Convenion of A.I.R. and T.V. into 
Autonomoua CorporatioDS . (11-
15-6-77). 34· 

Cooperative Credit Society (V-18-7-77) 
180-81. 

DDA. LIG. Flats at Hari Nagar New 
Delhi (11-110-0-77). 1311. 

Demand for ICCOndary school grants 
commission (111-117-6-77), 192. 

Demand of Indian made goods in 
Japan (1II-1-7-77). 104· 

Distribution of Cauvery Watera-(V-
25-7-77), 11115-116. 

Economic Missiona attached to Indian 
Em~iea /High Commiaiona (111-
50-0-77), 1011-03· 

Educated Unemployed (IV~7-7-77). 
108-1111. 

Education for weaker IeCtiooa of soc:eity 
(11-111-6-77), '97-99. 

EfFect of Shortage of Sheet CapacitOlI 
on Rural Electrification in Kamataka 

(V-27-7"77), a35· 

Employees of the Indian Bureau of 
Minea departed to G.S.I. (V1-4-8-
77) 114S-+I· 

Employment for Indian lIkiilled labour 
and technicians in Gulf countries 
(VI-4-8-77), 175-76. 

Film cemorship rulea, (III-ag-O-77) 
161-611. 

Fmancial aasiatp.nce to States during the 
Current Yea\- (VI-S-8-77), 93. 

Financial Assistance to the Drug Ex-
porter. to Import Essential Items 
(IV-II-8-77), 173-74. 

Foreign Companies in India (VI-
.5-8-77), '711. 

Hippies in India (IV-IS-7-77),IIS-'4' 

Holding Session of Parliament in 
South (VI-4-8-77), 1I1111-IIS. 

Hotel Projecb in Public Sector (V-
2a-'-77), 93-94. 

---------"---.. _--
KRlSHAN. G. Y.-CDRli. 

Improved techooJasy to villas era \ , -
110-7-77), 158-59· 

Indian TecJmical KDOW-How and Cen-
sultaJlcy service in Steel Making 
(Ill-IIS-6-77). 17g-90· 

Indo-Iran Talb on Rail Link (IV-
14-7-77), 67· 

Industrial Cooperation ~t\\'('rn Y\lg0S-
lavia and India (IV-6-,-77) , ~ I. 

Industrial Cooperation with Japan (IV 
-6-'-77), 10,. 

IntegratingYogawith Modem Medicine-
and Surgery. (11-16-6-77), IS8. 

Intensive we offertiliaer (II-IS-6-77) ,. 
166-67· 

Invcstment in Industrial Projects of 
Kanlatab State. (VI-S-B-i7), 107-

Jan Nyayalayaa (1I-21-6-77), ISIS, 

Location of Indian Satellite f(l C< n.-
munication (V-lI8-'-77), 101. 

Marketing of a new KerOleDe Stove by 
I.O.C. (11-14-6-77), 16II-6S· 

Measure. to economic we of Oil (11-
111-6-77), 54-S5. 

Memorandum from Kerala Kera Kar-
ahab Sangam (VI-I-s..77). :2S. 

Memorandum submitted by PolyC'uC'r-
Ulen AaociaiiOD of India (n -
8-7-77), 77-78. 

Metalliferous mining and Metallurgic.). 
Inltitute in South (III_7-6-77)~ 
7S-"", 

Mini BUI Permita (V-ao-7·77) 159· 
60. 

Mini Paper MiIll (11-15-6-77),155-56-

Moderuilation of Bullock carl (11-
ao-6-77), II S. 

National Programme for Eradicaticn 
of Leprosy (VI-7-'-77), 54-5S. 

National Vocational Training InstHuto 
for Women, (1I1-SO-7-77), 49-5:2 • 

Oil exploration of c·n4huC' 1I\(~:1 y 
foreign countrie (IV-12-,-n), 50-
51. 

Oilaeedl (1II-,,-'-77) 5S-S.' 

One Union for one IndUltry (JI-
16-6-77). 54. 



ltRISHAN, 13HRI G.V.-CoAIIJ 
, Petbrmance of MRT}> CommiuioD (V-

IfN-7.7), 1-8. 

Power Generation Scheme. in Siaies 
with lJood Hydro-Potential (VI-
3-8-77), 195· 

Power in regard to land Acquisition ill 
re'pect of Inter-state Projecll (VI-
l-B-77), 95· 

Pricing B.d Diatributioa of iteMl handle 
by State Trading Corporation (IV-
15-7-77). 64· 

Production and demand of H.M.T. 
Watches (V-~'-7-77), 104~' 

Production of good Grade Oil From 
Rice Bran (IV-II-7-77), 185· 

production of Naphthalene and Phenol 
(VI-4-8-77), ti8-70 • 

Proposal to make Indian Standard 
Institute Certificate for Conaumer 
Items (IV-8-7-77), 181-8!l. 

Recommendation of National Seminar 
on Cancer Control (II-16-6-77), 137· 

Resultant Ilnprovement in IndUltry due 
to participation of workertl, (IV-
14-7-77), 148-49· ' 

Revision of Advertisement Policy (VI-
6-,-,,), 1!l0. 

RevilioR of the Statutory Minimum 
Price of Natura! Rubber (11-17-6-
77),44· 

Rile in Handling Charges in Eastern 
region by FCI-(V-II5-7-77), ,2!l6. 

Riae in price of Transformer Oil (VI-
!l-8-77), g8-g9· 

Rules regarding height of Buildings in 
big cities (V-18-,",,), 17g-80. 

Sale of Nuclear Reproceaing Plant to 
Pakiatan by France (IV-14-7-77),40. 

Scheme for DistributinlJ Edible Oil on 
No-Profit No-Losa bUll (11-17-6-77) 
161-62. 

Selection of Chulas by Coal India 
Limited (11-112-6-77), 170-71• 

Self-sufficiency in Building Second Stl.!!e 
of Bokaro Steel Plant (11-16-6-77), 
138• 

Selfsuffiiciency in Food, (III-!l7-6-77), • 
87-88. 

Seminor on promotion of Tourilm (IV-
8-7"77), 9S-g6· 

KR,SIiAN. SHRlO. V-Co.1II " 
Separate Corporation. for Oil and oil-'· 

leeds, (lV-8-7~77). '4°. 
Setting up on Newt Bureau by AIR to 

cater to Di.trict DCWI (V-sao-7-77), 
.. 5· 

Shortage ofTrUDk Typel (IV-I S-7-77), 
191• 

Stable Taxation and Pricing Policy (III 
-1-7-77). 6 •• 

Steps to check .munling ad Economic 
offences (11-17-6-77). 158-60. 

S~. Ie) gear up procUl'ealeDtmadrlnery 
(ll-IS-6-77), 85· 

StrenatJl of workers aDd . Olicer. of 
Baharat Gold MiDei (VI-.t-8-77), 
!l46• 

Sugar Industry (1I-!lo-6-77), 13!1-33. 

Survey for Hubli Karwar- R.ailway. 
Line (II-14-6-77). 69-70. 

Sllrvey of Satelite Service of Televi.ion 
in States (VI-s-8-n), S8 • 

Survey of villages for letting up R.ural 
Industries (II-22-6-77), 76-77. 

Theft. aile. Pilferagesin RaUw'ay., 
. (V-16-,-77), 18~-8 ... 

Tjckedeu ,Travel (V-!l6-7-77). 141-
43· 

Training of Farme.fI on methcds of 
Irrigation in Arid Areal ad Dry 
Fanning (IV-J 1-7-77), ~4' 

Uneaco'. Support for India'. Projects 
(I1I-~7-6-77)' 98-99· 

Unsuitable Airports for AirbUl F1i,hts, 
(11-17-6-77>, Is,.. 

Utililation of Capacity in Small &per 
Plants (V-I'-7-77) 235-86• 

Voluntary RetireJnent. (IV--8-7-n). 
140. 

Wind r Electric Generator (111-
~9-6-n), 60. 

Withdrawal of VIP Privillt:cCl (IV-
5-7-77), 75· 

KRISHNAN, SHRIMATI PARVATIiI , 

Abandoned diplomatic car in Jorbagh, 
New Delhi (V-20-'1-"). J.66-
67. 

AcculDulation, of Bales of imported 
cotton in Bombay (VI--5-8-77), 
41-4!l' 



.,6 NAME INDEX 

KlUSHNAN, SHltlMATI PARVATHI-C.,.. 
All-India Mi.enI Conference, (V-

28-'-77), 135· 
\ 

AIJe&ed Involvement of Gandhi Itrothen 
in Boeing Deal, (111-1-'-77, UII-
21. 

Alokudyog Cement Factory. (II-
12-6-77), 80. 

Amount given by Natioaaliled Banb 
for Family Planning Prosramme, 
(V~""77), HI-a2. 

Arrest of Shri S.R. Singhania on chars" 
oI_ .. liq ef Gold, (VI-~77), 
216. 

Bank Credit to Sl.\Iar MiIII, (II-
17"'"77), rt6. 

CJU. uul Judicial lQqwnea .,ainlt 
Eltceaes during Emergen,,:},, (11-
2Mo77), 179-80. 

Combination Carries, (V-I0-7-77), .7-
Committee on Status of Women, (11-

20.6-77). 17· 

Committee to review Worken' Educa-
tion SCheme, (V-I8-7-77), 134-
35· 

Comr>reben,ive Medical Scheme, 
(11)-13-6-77), 116-17. 

Ountract with Asamera for drillin, in 
.Cauvery Bum, (11-14-6-77),193-
94· 

Corruption in lisce, (V-a8-7-77), 
III. 

Death of Student Climbers, (IlI-
4-7-77), 43· 

Decillion on Take Oyer or two clOied 
Jute Mills, (111-1-7-77), 121. 

Demands by National Association of 
Food Corporation Employees, (I1I-
117-6-77), 100-01. 

Demands of Lie employees, (VI-
5-8-77), 1,&. 

Demands of studem and teachers in 
States, (11-134-1.7), 160-61. 

Deposits received by Allahabad Bank 
(fOlD KangraOo-opcrative Bank 
!.tel •• Himachal Paadcdl. (IV-
8-7-77), 33-34· 

KRISHNAN. SHJUMATI PARVATHI-
CMtd. 

Directive to States for popularmn, of 
scheme to OWD abelr OWII ho ..... , (V-
18-'-77). Bf.8s. . 

DUcontentment among Generallnsur-
ance cmplOyecaiD Boatbay,( JV-
8-7-77), 185-86·. 

Discullion between USA and USSR on 
limitation of Military acti,,"iea ill the 
Indian Ocean, (IV-I 1-7-77). 35. 

Distribution of bDported Drup 
through Slate Chemical and Pharma-
ceutical Corporatiaaa, (IV-I-7-77), 
69· 

Diatriltutioa product_ iaSiaprmi 
Coal Mins, (IV-I !"7-77) , II", 
15· 

Drought Relief Work ill Taaatl Nadu, 
(1I-13-6-n), 11-13· 

E8'ect of Pbemon.un drUl 011 Health, 
(Vl-l-8-n), 3S' 

Empl",.eea/.ta« puaiDed tDuler D.A.R. 
(VI-a.8-77), 189~4' 

ERercv preduced from HydrcI Pown-, 
(111-19'6-.,,), 5.6. 

Equity Participation in BIlEI. (IV-
6-7-77), 5!Z· 

Eltpansion of Bhilai and Bokaro Steel 
Plantll widlout Soviet CDeperation, 
(U-I60+77), 41• 

Expansion of FOre'ign ownf'd Indian 
companies, (11-21-6-77), 790 

Elt'pC'nditurt' on advC'rlUemC1lls given 
by PtaWM: Slwtor Under...... in 
Souvenirs ofPoUtical Partia, (IV-
8-7-77), 71-7!Z· 

kpoEt of Chrome On', (VI-S-8-77), 
175-76. 

Export Order. aeculleGl bv jCI, (IIl-
a ... 6-77). 17 1-7!Z· 

£&port,to &EC and Watcra Countries, 
(V-:l2-7"77), 175· 

HSCL Encinftrs' I:t-Point dcmIands, 
(VI-+-II-6i). 1IS-!l,t. 

HarUlll\r.nt,ofHar~ianl, (V--!.:D-7-77), 
1~7· 

HOlier.), Units in Oalcutta.Tripura and 
Southtndia. (IU-24-6-77), 1711-
73· 

How RaiJways CAD Ave UGI1II. (11-
lu-6-77), 8g-go. 



KKISHM'AN. S'HIDMATI PARVATHI-eo",.. 
IOt\t (I'll ..... 7·77). a4-25 
Impact of Freezing of 'Prices en Price 

lada. (UI-I-7-77, lZO--IIf. 

Import of Oibeed, (V-QII-7-77), 74-
75· 

Import of raw jute from Bangladesh 
and Thailand, (V-QII-7-77), 174-
7S· 

Incentive to private German Invest-
Ment for setting up IndUltol'iea in 
India, (11-17.6 ,,), 5+ 

laereate in aHcxation for RoaUway Eh:c-
trificatioD, (VI'-II-8-77), ... 47. 

India Populatio~ Project, (V-
118-,·1977), II. 

Indo Bangladesh agrr.ement on Ganga 
Waten, (11-16-6-,,), 1118. 

Insov Auto Ltd, (11-1111-6-77), 150. 

Loan1 to sick Ihipping eompanies 
(IV-I S-7-7') , 171. 

LoCk out in Jadupda Ul'anium Mines 
ia Bibar, (V-Q,.,-",) 145-1.(.6. 

LMt ':'r F.O.I. due to Laxity in AdmiaU-
traUve Control, (I1-DG-6-77). 1113. 

LOIIeI in Posta and Telegranhs Depart-
ment. (VI-4-8-,,). Ir.~ 

MAluures to check Lock Outa and Re-
trenchments, (111-113-6-,,), 33. 

~tiDl of Aid India Consortium 
Countries in Paris, (Vl-Q9-'-7'). 
47-48• 

Meeting of IDBl for clearing Loan 
Proposal of Narmanda Valley Fertili-
ser Company, (IV-I S-7-") , 171-
71· ' 

Memo from Tenanta' Welfare Auocia-
don. Delhi, (III-4-7-"), 1-4. 

Memorandum by M(.Claca. Eznployees 
Unions, (If-14-6-,,), 37. 

Memorandum by TamiiNadu A.I.T.U. 
C., (11-16-6-,,), 148. 

Mb TardiDg Corporation, (VI-SoB-
77), 1!B-3!· 

New Mini Steel Planta, (IV-I 4-7-") , 
I 34-3S. 

Non-availabiliy of Cutinp and Forg-
iagin H.E.C. (111-119-6-77), III. 
1111. 

.s7 
KJtlSHNAl(, SHJtIMA1' I PARVATHI-am",. 

()fIer of !loper cent J'ecluctioD ia price. 
of Drup by Drq lodualry. (lV-
111-7-77), 154-55· 

0peaiD1 oC New Uaiveraities, (II-
1I0~-77), 11I3. 

Oppoaition for move to reduce Central 
-(joyemment Staff, (UI-I·'-77). 
III. 

Paym.eat of Amouat ~ in Com. 
pulIory Depclli1 • (11-
17-6-77), 1I8S-sB· 

Payment of dues to penl1onel'l 0( Polt 
&: Telegraphs, (111-114-6-77) 61-68. 

Penal action against Railway employees 
of I 97.-Stri1te, (11-1.-6-77), '!1-4-
-95' 

Philip. Comqll'ly, (1II-QU-'7), 49 
-SO· 

Plan for mOl'e eft'ective \&Ie of RaUwaya. 
Waterways and Roadiwayl, (VI-
3-8'71), IIG-q. 

Plastic Capacitors. (V-Q7-7-77), .S 
-44-' 

Policy on wages. prices and income. 
(lII-so-6-77), 75· 

Policy to re-examine CUCI of ~w.y 
employees victimiltd in 1949, 1960 
and 1968, (1l-1""77), 19'. 

Poets and Telegraphs and telephone 
facilities to Villages. (III-1I3-6-77), 
11-7-119. 

Practice of obtaining .ipaturea or 
Thumb impression of voten in Eke-
tioDI, (IV-S-7-77). 47· 

Prices of agriculture produce, (11-
13-6-77), Is6-sB. 

Prices of Jute. Tobacco. Coconut"Cotton, 
Groundnut, (VI-I-B-,,), 166-
68. 

Price or Tyn, (111-29-6-77). 150-
511 • 

Primary Education, (111-117-6-77), 
156• 

Production of Tyres, (IV-IS-,-,,), 
10,5-06. 

Profits earned by Publh: Sector under-
takinlJll, (III-1I4-6-77) IllS. 

Prop'e&l on drilling in Sumer lci','t'a 
near Ju.almer, (V-D6-7-77), IS5 
-S6. 



KRISHNAN SHRIMATI PAIUJAPHI 
-Co,.td. 

Propc>sa1 to I'Ct upa Drill Unit in 'Weat 
Bengal by IOPL (JV-p-7-77), 
155· 

Provision 'of houses in urban and rural 
areas (II-I s-6-n) , J~60. 

Quota for recruitment of c:bjldren and 
Dcpandeuta of Employees ill Rail-

, ways (VI-a-8·77). !lS"S4. 

Q.uotaofcontroJlcd cloth to be producd 
by Ootton Tex.tile Min. (IV-
15-7-77), 6g-go. 

Railway Guards Resort to work to Rule 
(VI-i-8-7?). 184. 

Re-employment of University Teachers , after. of Supcrannaticm (VI-
1-8-77). 116-17. 

Reinstatement of Emplo,~ in Public 
and Private Sector, (111-23-6-17), 
115-16. 

R~instatrnCllt. of EiuPtoreei who parti-
cipated in I 97<t-Railway Strike 
(11-14-6-17), 17· 

Release of Sufficient Stock of Tea for 
Domestic Market (1l1-1l4-6-7?), 
II-Ill. ' , 

Rcteresentations from Reception officers 
(IV-13-7-77)' 157-sS· 

Request by Pharmantical IndUJtry to 
relax MRTP Act and F.B.P.A. 
(II-aI-6-n). 77-78. 

Request for Fresh Enquiry into the Death 
of Former Railway Minister (111-
119-6-77). !l4. 

Retrenchmnt of Workers and Staff em-
eloyed in B.S.L. Project. Sundemagar 
(11-15-6-77)., 60-61. 

Revitalilation of powerloom indUJtry 
(11-17·6-77). lIS9. 

Revival of Mini Steel Planb(IV-
7-7-77). lIlI--25· 

Revival of the Sick Surgical Instruments 
Uhit of the I.D.P.L. (VI-2-8-77). 
235· . 

Sale of Janta Flats (VI-I-B-n). 
6-10. 

Savings due to Abolition of two Com-
mittees in Railways (III-a8-6-77). 
I 11-12. 

I KRISHNAN SHR.IMATI PARUAPHl 
-Crm'd. 

Se~ra&e Ministry for small Ie. sector. 
(UI-ag-6-77), ISO. ' 

ScttiJag up of Petro-Chemic:all COI1\plex 
at Haldla (11-21-6-77). lllll. 

Setting up of Rural BanbCIIl-
lI4-6-77). 172. 

Shortage ormedicincs in CGHS Dupen-
..nes (VI-4-8-77). 11211. 

Shortase or Raw Jute (V-IS-"",,), 
156-57· ' 

Special ,intelligence Group to watch 
activities of Trade Unioua' activities 
(IV-5-6-77), 105-06. 

I , , 

Stainless Steel Sheflts (V~'7-77). 
37-S8• 

Sum'daniised Plan for HOUJing,' , (UI-
27-6-77). 193· 

Storage and Distribution of 'Imported 
Fertilisers (II-lIo-f).77). 7-9. 

Supply of Atomic Fuel by USA for 
BARC and Tar.pur, Atomic Power 
Station (II-IS-6-77), 16S-64-

Supply of Euantial Commodities ,to 
Fair Price ,Shopa (II-I 7-6-77). 
2S9-40 • 

Sueely oCFertiliser and 8e1".d to Fanners 
(V-25-7-77). lIS-iS, 

Take-over of Oil India Limited (Itl-
28..s:.77). JlO-II. ' 

Transmitters unearthed in Delhi 
(VI-S-8-77). I 92-9S. 

Tripartite Conference for DetermiJlmg 
AlloclI.ble, Surplus (IV~14-7-77). 
67· 

Typewriting teats for LDC.' (111-
lIg-6-77). 74· 

Unfair methodauaed by 'MI. Glaxo 
Labor atoriQ (India) Ltd. to increase 
pric:es fot their products (11-
14-6-77). 1911-9S· 

VacantPostlofChairman orS.T.O. an~ 
M.M.T·O. (VI-29-7-77), 21111. 

Voluntary Ceitint on prieea or Raw 
Cotton (III-I-7-77). 8. 

Dlltlltl,' 

Scho;t,l~ to connect Bombay High Oil Acdden~ to train No. 13 UpiTei:pore 
WCtls with Bombay (V-26-7-77). Expresa on So-5~77. (II-H.'7). 
--l~ ____________________________ ~1~5~ ___ 0. ________________ _ 



KRISHNAN SHIUMATI PARUAPHI 
-Contd, . 

Announcement reo relinquishing ot' 
oruce by Shri S.L. ShUdher, Sec-
retary-Genrr.' of Lok Sabha and 
Ap,pointmcnt of Shri AvtarSinlb 
Rdilii as Secretary, Lok Sabha' (11 
-17-6'77), 1196-97. 

Budget Railway, 1977-78 (Gen. Db) 
(11'-14-6-77), 1179-89' 

Committee on StatUI of Women (H.A. 
Ii. Dis.) (IV-6-7-77), lP4-111. 

D.G.1977-78: 
Min. of Commerce and Ministry of 

Civil Supplies and Cooperation, 
(11l-2S-6-77), la-I", 145-46; 
(11l-:l7-6-77h 235'-+1. 

Min. of Petroleum and Miniatry of 
Chemicals tic. Fc;rlilizers (IV-
6-7-77), aBo-aSI. 11811-aB4; 
(IV-7-7-71). 197-1104, 

D.G. (Railways) 1977-78: 
Cut motions (11-10-6-77), 1160--68 

Dis. (11-17-6-77), 361. 

Finance (No. II) Bill, 1977: 
Consid. (IV-I6-'-77), 85-92. 
Consid. c1. (V-IB-7-77). 373-74-

Lite Imurance Corporation(Restoration 
of Settlements) Bill : 
Int. (1II-1-7-77), 1134./ 
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13-7-77), 1l~9-30. 
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(V-U-?-77), 1,6-37. 
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Number of Public Sector Steel Plants 
Eaaployeea allotted qUU'1IeA (11-
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(11-16-6-77), 179. 

Scheme to construct Small Flats (V-
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ftoobe into Atrocities committed cluring 
internal Emergenc)' (Res.). (IlI-
114~77),303-IO. 
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WhIte Paper on MiaWIC of Mus Media 
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135. 

Remittanc:ea by Iactiam Lim, Abroad. 
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Steel Produc:dan. (IV-N-"), 66. 
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ployees. (I1-III~77), 60. 
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11I~5'l 
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Delhi (V-IB-7-77), 53-54. 
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of Shri LaJ Bahadur Shastri (V-
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Creation of new posts in Punjab National 
Bank. (V-III1-7,77), 1I1~ • 

Defective lteriliwiolJ operaUooa (V-
IU-7~77). 91"911• 

Geographical boundaries of UUn 
Pradesh (VI-g-8-77), 140. 
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Judicial Way to ,deel with labour cues 
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Tranaerred DDA FlaU (IV-I 1-7-77), 
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O~ning of Post Office at Himayunpur 
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Storage and Diatribution of Imported 
Fertilisers (11-110-6-77),9. 
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D,6"/#f 
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Arrett of Presiding Officer in Punjab 
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'. R.epQrt. on OonupPon in 

Rail_ya (U-I¥6-77), 7. 

Import of Machinery (VI-II9"7-77), 
~. 

Impn!vlnlJ the Socio..Ecoaomie Cmdi-
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1-9. 

Maintenance of Food Corporation of 
India Godown (I1-1l~77), 15Q-5S. 
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Inc:reue in Lay oft's. (11-16-6-,,), 1&.1. Onien b ... aH nHue flI'penons. 
___________ ... ___________ JIV-JS-7-77), 6-7. __ ---_. 



l..AKXA.PPA. SHR1 K.-Co14ld. 
Order COlt Railway Wacou from Upoda 

(111-24-6-77). I~I. 

Overcrowding in Traina in Kamataka 
(11-111+77), 151. 

PaClldl and PampWett COIInQ in Karim-
~. Sub-Division in Cac:har Diatrict 
of A.:m (VI-3-8-77),31-36. 

Pending Telephone Bill. in Delhi (11-
16-6(77), 165. 

Performance of MRTP Commiuion 
(V-J9-7-77), 7· 

Plaoc of accident of 11ejpur Exp-cu 
(111-118-6-77), I~. 

Pric:c of Tractor. (11-15-6-77), ROO. 

Productivity of Land (II-a0-6-77), 
78-79· 

Project uadcrtPen by HindUitan lmec-
tiCidca Limi~ for Agricultural pro-
duction (VI-a-8-77), 51-5~. . 

Prospcctl of finding Oil in. Sea from 
BauciD to Bombay Hish (V-R6-7-77) 
lUg. 

Pucca Road leading to TCJE.e1e of Shamji 
at Khatuin ~athan lvI-S-8-77), 
147· 

PIIoIIChMe of Pita by ONGG f_ Japan 
(V-16-7-79J, J.8o.81. 

~ta fOr rtcrultmcnt of children and 
Dcpcndcnta.ofEmploycc.iD Railways 
(Vl-a-8-77), 30. 

Radio Navigational Aid by BEL (V-
10-7-77), 1-4· 

Recovery of .Fake Note. (V~.g.7-77). 
8~. 

Recrwtment ofIndiana (11-16-6-77),163. 
Repaaal Lanruqe u Medimn of Ina-

truction in Un~itm (V-RS-'-77), 
III-IS· 

RePtration for AlIOIDlCDt of DDA 
Plou aod flats (11-13+77). 188-89. 

Repclrted dilcontcntment among Far-
ma'lon fixation of wheat prica (u-
1J-6-77), 79-80. 

Restoration oflmpoundcd.puaportI (IV-
1.-7-77). ISO. 

JlestrUCllll'lRg of Indiln Oil Companies 
(lII~8-6-77), 47-48· 

RelUltaDt improvement In Indultry 
due to partidpadoa of woken 
(IV-I4-2:.77), 148-49. 

\ 

LAKKAPPA SUR! K.-Ctlfttil. 
B.cwlviog Tower a-taWl8llt at AIbob 

Rotel (IV-15~N7), J4i0.6t. 

RA,ringin ElectioDi to State Allcmbliea 
(VI~"'77), RSS. 

Rise in Exports to Canada (1V-1~-7-
77), 161. 

lUIc in &he pciceI of Staple Dyes anel 
Chemical. (IV-15-,-n),' B3-84. 

Sale of defective products by H.S L 
(IV- 14-'-77). 1119-30. 

Scheduled Cute. IU)Ii Scheduled Tribe 
penon, in the Miniltry 0'1' Law . JU8rice 
and C.ompany Affain (V-r;6-7-77). 
!;. 

Seed Certification and Production 
(VI-I-8-77), Is-ao. 

Seeking of MINI Air Force by the 
Army (V-27-7-77), 194. 

Setting. up of Natiol1ll1 Commiuion for 
HOUIlag Pl-osnanme (V-J 8-7-77) , 
IS-15· 

Short Supply of Raw Material coNation-
al 0rPn1C Chemical Induatries 
(IV -12-7-77), 1119-30-

Sborta~ of Cement in Haryana and 
DelhI (JII-lg-6-,,), 141-4R. 

Shorta~ of medicines ud accoaunoda-
tion in Maiviya Nagar C.O.H.S. 
Dispcmury (V--Il8-7"77), 91. 

Special Plan Assistance to States (VI-
R9-'-77), 264-6S· 

Spocd.ing upolIlTigadon Projects (V-
18-7-77), I 36-:n. 

Steps to improve W«king of Oil Com-
_ pani~ (IV-5-,-771, 48. 

Stcrijisation Cue rcCOJded in pilt IiK 
montlu (V-IIl-7-"). lal. 

Supply of Electricity for domeatic use 
(V-a5-7"77), 278. 

Talks with Port and Dock Workcn for 
increue in Waga (V-to-?-,,), 
116- 17. 

Teif'printer Facilities to IndiaQ· Expft'll 
(VI-.-s-77) 95· 

Ten QorcI Saviags ill Fertiliamt (V-
116-7-"), 107-08. 



,-----------
LAKKAPPA, SHRI K.-contd. 

, . Violence in Elections tu Lqislatlve 
Assemblies (111-119-6077). 10--1Q. 

Violation of Foreign Exc;h~e !telNla-
lions (11-17-6-77), 34-35. 

Visakhapatnam Steel PllUlt (111-
113-6-77),5· 

Waitin, List of Telephone ConnectioN in 
Dietrlel of Kamataka (V-II8-7-77), 
IglJ-gg. 

Wheat Stocks lying in Moga Grain 
Market (V"':"-I8-7-77). 137· 

Winding up of business by foreign com-
panies' in India (V-22-7-nh 143-... 

Women Members oCParliament detain-
ed under MISA and DISIR (11-
1ll~77). 7· 

DtblluS 
AUeged do.siera on Judges (CA) 

(11-16-6-77). 1140'-42. 
Annual Report of Univeraity ,Grants 

Oommi .. ion Cor 1975-76 (M) :. (V-
21-7-77). 1101-08. 

Appointment of a Committee to I~t 
mcuures 'for rationalbalion of' Direct 
Taxation Laws. (Under Rule 377) 
11U-29-6-71). 186. 

Rudget Railway Gen. Dis. (11-
15-6-77), 249-54' 

Cardamom (Amendment) BilL_Coaaid' 
Cl. ~-19-7-77), 1130-31• 

aute System (Abolition), Bill by Shri 
K. Lakkappa : Int. (IV-IS-7-77), 
310. 

Committee on Status of Women (H.A. 
H. Oil.) (IV-6-7-77), 3i111-113. 

D.E.O. (General) 1974-75 (V-
1Ifr'7-77), 3113-i8. 

D.O. 1977-78: 
Mini.try oC Commerce and Ministry or 

Civil Supplies and Cooperation (III 
-25-6-77), 53-58. 

Ministry of External Affain (111-
119"6-77)· 307-11. 

Min. of Industry (IV--9-7-77),99-104. 

Decilion of the Government to Ipitt 
FertiJiF, Curporation ofIn~ (Under 

, Rule 977) (VI-6-8-n). 14-16, 
Deterioration in Law and Order Situa-

.tion ill_al States (Dis.). (11-
15-6-77), 3611-64. 8751 

Engarement or Workers through eon: 
traclIOrI (}LA.H. 01 •. ) (VI-
4-8-'77), 398-,-=.99::..' __ "--;' ____ _ 

LAKKAPPA, SHRI K.--contd. 
Eradication or Poverty Scheme Bill by 

Shri K. Lakuppa. 11ll.(IV--
15-7-77), 311 .• 

E~lential Co~ruoditiCl (Amendment) 
llill (Substitution of section loA) by 
Shri K.. Lakkapp;& dnt. (IV-15"7-
'17), 310. 

Finance (No.2) Bill, 1977 : 
Motion to plUS as amenued (V-I8-7-

77). 400-01. 
Lokpal Bill : 

Motion for reference to Joint Committee 
AdopCcd (VI-I·d-77), 362"'-69. 

Mala.ria I!II;idf;nce in ~ Ihe country. 
(HAt!. DI~) (V-19-7-n),. 235-
37. 1142 1144· 

Nation~ Higbwa}'3 (Amendment) Bill. 
Consld (V-19-7-77). 1104-206. 

Publication and Impart ot Political 
Literature by Foreign MiMioDli in 
India ( Rc:gulation),.8iU by Shri Samar 
Guha: . Consid (IV-15-'-77), 

. 35°-53· 
Re. question of Privilege (V-19-7-77). 

17.'N4· 
Re. Q.qestion of Privilege (Home 

Milliliter'. statement on Belch; Inci-
dent) (YI-4-8-n), 1164' 

Report oCUnivera.l.ty GrantBCotDlDiJaiou 
for 1975-76 (M) (V-lIo-i'77), 
336-+4' 

Reported ·diflicultiCl at .tudenu for ad-
miuion in I.>elbi Coll .. (Under Rule 
377). (V-lIo-7-n). 1140 -42. 

Resignation ofJiutice D.S. Math~from 
'the Commissioner of Inquiry into the 
Maruti Affairs (ST) (V-IIo-7-n).-
1189. S07-D9· 

:r{isc in prices of e~tial commodities. 
(HAH DIS) (IV-I 3-7-77), 401-03· 

Rural Poor (HAH 'DIS) (V-II 1-7-
77), 1197-99· 

Subveiaion of Democratic norma by the 
former Prime MW.ter (Rei) (V-
QII-7-n), 1195-300. : 

Tea (Amendment) Bill. Int. (V-
110-7-77), II ... 

Unemployment Allowance Bill by 
Sheik Lakkappa : Int. (IV""";I5"7-77). 
310• 

Uneinplo}'IllCllt Problem. . (M) (V-
~ Q7-7-77). 368-70. ' 

." . 
. ~orkin8 cf Vijaya . .Bank (H.A.H. Dis) 

(V-Q8-7-77h 1199-3°4. 
Yoga Undertakings ~ over at 

,. .NaaagcJnau) . BW· . (IU-
!" __ ~$-6-77), 5. 
LAKSHMIN.\MY ANAl" SaRI Mdt. : 

Average yielded coat of cultivation of 
Wheat, Rice, etc. (V-I8-7""). 71. 
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Crushing capacity sugarcane crushed, 
recovery and sugarcane price (VI-
1-8-77), 71. 

Effect of Phenformin drug on Health, 
(VI-I-a-77), Sil-48. 

Increa.,e in prices of wheat and Rice 
(VI-I-8-77), 191-9il. 

Loans given to South India Steel and 
SugiLf Ltd. by United Commercial 
Bank, Mundiyampalla (VI-ilg-'-77), 
103-04. 

Non-implementation of Sugarcane 
price in Tamilnadu, (VI-I-8-77), 
19 i1-96• 

Price of Leavy Sugar. (V-18-'-77), 
1119-20. 

LAI.JI BHAI. SHRI : 

Acquisition of Land, (VI-I-a-77), 
go. 

Air Service to Kota from Jaipur and 
Delhi (IV-B-7-77), 80. 

Arbitration Award for Dumiued Em-
ployecs of Hlndalco Ranukoot, U.P. 
(V_S-'-'7), 139-40. 

Area under Irrigation in Gujrat (V-
ilS-'-77), 17· 

Capacity of.T. K. Tyre-Tube Factory 
Udaipur, (V-2,-,-,,). 1,8. 

Cement factories in Rajasthan (V-
ilO·'-77). 180-81. 

Certificates for facilities to Scheduled 
Tribes scttled in Delhi, (V-2'-,-n) 
146-47. 

Civil amenities for Berwa and Meena, 
Community in Delhi (V-2'-'-77), 
,6-77· 

Complaints regarding Missingd Money 
Orders (V-21-7-77). 141-42. 

Conditions of J .avatories in Hospitals 
of Delhi (IV-'-'-77), 126. 

Convenion of metre gauge Line into 
broad gauge line in Udaipur Divi-
sion (IV-12-7-77), 1-7. 

Creation of Gezetted POlts in AIR 
anll Doordarshen during Emergency 

I 
I 

I 
I 
I 

LAL.JI BHAI, SHRI-Contd. 

Deak officer Scheme, (VI-S-8-77), 
24-27. 

Development of Haldi Ghari Region 
a. Tourist Spot (VI-2g-'-77). 74. 

Direct dialing system betwecn cities 
of R jasthan and Delhi and Bombay 
(V-III-,-n),59· 

Drinking water arrangements at DTC 
Bua stops (V-2D-7-77), 180. 

Electrification. of Backward Areaa in 
RlI,jaathan (V-20-'-77), 91. 

Em{>loyees and officers in Hinduatan 
Zmc, Ltd., Udaipur (IV-I4--'-"), 
159-64-. 

Export of meat of Animal. and Birds 
(VI-S-8-77),loo-IOl.l. 

Financial ADiatancc to PracheenKath-
putli Sangh (IV-I 1-'-77), H17. 

Fire Accidents in Delhi (VI-s-8-n), 
20,-08. 

Foreign Aid to check Rajasthan De.ert 
(IV-II-'-77), 1-4. 

Gazetted and Staff Artist. poslCI lying 
acant in AIR and Doordarahilln 

(VI-S-8-77). 108-10. 

Gifting of motor cyelet to Rajasthan 
by UNESCO and WHO (IV-
14-7-77), J4!l· 

Hidden Trealure in Rijani Hillock in 
Jhunjhunu Di8triGt, Rajasthan (VI-
1-8-77), 142-4S· 

HinduBtan Aluminium Corporation, 
Renukeet (VI-4-B-77), 189"90. 

Houaing the Economically Backward 
Claues (1I-IS-6-77), 120-21. 

Implementation of Delhi Education 
Act, 1973 (1I-13-6-n), 38-39. 

Introduction of Acupuncture system (V-
21-7-77), 140-4 1 • 

Lcvy Procurement of Wheat (VI-
1-8-77), IBI-82. 

Linking Cities of Rajasthan by STC 
System (IV-,-,-,,). 126-27. 

(V (-1· 1'77), ! IV'7. , -_. ...:...-:...--------------- -----_._--



LALJI BHAJ, SHR.l"ic.~III1fd'. 
Mismanagement and Dearth of Medi-

o-ainlklhi>lioapi(al. (IV -7-7-77). 
IIlS-1l6. 

MiMing M"nf'yOl'ders 
140 • 

National Textile Plan 
al'l, 

New5 Bulktins from Jailmr Tekvhion 
Centre (IV -6-7-77), 67. 

Non-functioraing of P. Co. in Ofolhi 
Delhi (Vl-4-S-77), 191. 

~ning of Ayurvedic Hospital in 
villages (V-2J-'-77, 1~9-40 

Opening of PaMport Offices in St~ 
(V-1l8-'-77), 140-41. 

Op~ning of Yoga Treatmrnt Centl't'S 
in thl': Country (V ---12S-7-1977), 40. 

Per Capita income in ln~ia. 
13-7-77), 8'l-&i. 

(IV-

Posts Rt'servf'd for SC and S1 in Mar-
kl.'ting Divi<ion of IOC (UT--28-6-
77), 18. 

Production in C,·me .. t -Fartorks 
(V-"27-7-77), 1 77-,8. 

Production of Rock PhOliphate in 
Raja..than (IV-7-'-77), 79-80. 

Programmes Telrcast from Jaipur 
Doordarshan (IV··--6-,-??), 138. 

Provision of I-irts in Hospilals of IX-Ihi 
(V~..z8..,]-71), 137"38· 

Purchase of Aeroplanes by )t-aj_than 
G~mment (IV--8-'-77), 160-61. 

Purchu: of Aircraft by Rajasthan Go-
vcrnmr:nt (IV--IS-,]-??),84' 

Railway link for ('A"IDClnt Factory at 
N~ Ka Thana (IV-S-7-n), 
54-55· 

RaJasthan Canal Projrct 
11-'-77), 124. 

(lV-

Rf"novatirm ofDTC Rh{'d~ at_ hUB'ttMl'Cis 
in Ddhi (lV--I'-7-77h 174. 

Repr!!IfllY.ti,'It on ~ half of Pradllll:n 
Kathputli San~l (VI-,-8-77). 
,8,,-81. 

Requ.,t tor Fre8h Enquiry into the 
Death of Fonnrr Railway Mli.,istrr. 
(I II -29-6-77). 1 r. 

RI.'.earchon RlajaJIthan herb at. ~ntrl 
Dl.'lICrt Re~ Institute (IV-
14-7-77), '5-76. 

LAIJI BHAl, sm K.~Colili. 
Rltr~ Electrification ~chtlTlt· in RajJls-

than (VI-3-8-n). lill. 

&eking ofPermiasion fur I.()Ck~ .. t by 
Hindaleo (V~8-'-77), 138-39. 

Shottas"e in HtlUlf'S at tht' eve ofFif'tl-
Plan (1I1-g,08-71), 2S-!)6. 

Soil Conlel'\'lldon andf'r 
prone area Pl'f)gtatnmc 
,]7), I¥!. 

SpeeiaJraciHties to Scht'dllkd C.ltn 
peoptelf'ttl!'di'rtllelM (V-~7-'-7'). 
'47-4S 

SUpP.I' :line Sml.'lter Water Swai Madho-
pur (V-4-8-77), 57. 

SupplvofDrinkinl1'Walt'rin Rural ArrPB 
of Rajasthan (V-IR-'-7,]), 55-56. 

Talks bc:-tween Indu~try and Gr.vern-
m!.'nt on Unrmp)oymrnt Prl'hl! m 
(IV-,-R...,,]). 

Televi,inn ServiC'-" at Delhi station 
(VI-!l-8-77), 1t13. 

Trains cancelled on W~tem Railway 
(V-g6-7-,],]), 77. 

n,I>"t, .. 
Employn)rnt of Sehl.'rlulf'd castn and 

Sclteduled Tdbell·in Ser\'ices, (Dis.) 
(VI---fi.8-n), g6-Jrw 

TWl.'ntir.th, Twenty First and Twmty 
kcond' Reports of Comnuaaioncrr £0. 
Schl.'duled Castl.'S and Sdtedul~d 
Trihes (M) (VJ-6-8-77), gR-OIII. 

LAI.U )'RASAD, StlRI : 

CIO~I:re of Mortnn T",r"f' Fartorv , 
Madhora tBihar) -(V--7-']-7"), ' 
10']--08. 

LASKAR, SHRI NlHAR : 

Anotnlt~nt of I"nd 10 Gl'nup HtllJllmg 
Suci"t)l in South Delhi (V--IS-'-7,h 
1']0-7 1 

AppointmC'ht o.j-u .... ,., IIIi Chl'i.mllD of 
ComrWukm of EnQlJiry (111-
l19"6-n) , 13t-I~'};, 

A!ian ColIC!cti ve Sl'l:Urit)" 
14-'-7'])' ,-6. 

(IV-

~d Coal mine at lIbarat Coking 
Coal Ltd. (IV-6-,]-77)' J1~. 

-------------.:~---- ----
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LASKItR. SHRt NIH:Alt-COtrtcl. 

. BarociaDynarnileC8Ie rIl-I,5-6-77,), 
61 -6:1. 

OOUlaellaaion of Train. i. Nor-
thern Railways (Ul--~-77), 
1:14-:15· 

c.an to examine complialnta of Railway 
Employeesalld Public (n-:l1-6-77), 
111-12. 

Centres' directiVt'5 to Sta't's in lelard to 
FamHy Welfafl", Maternity and Child 
Care (IlI-Il3-6-77), 157"58. 

Chan~ in Tuuriam COACept.(Vl-5-g-
77), Hlg-In. 

Claih~ along lndn-Blanglaciah Border 
(lI-r5-6-77). 166. 

Collection of Fundi for Elections 
(VI--3-8-7?). 188-89. 

Committee on Caklliation of 
pcice iondex (Ill-30-6-n), 60--6:1 

Construction ~f Houses at Cheaper Rates 
(III--:z 7-6-77), 188-89. 

Con~truction of New ltoads In Assam 
(111-29-6-77). III. 

C'lDstruction of Railway Lines in Aaaam 
State (1l-14-6-n),80-8I. 

ereation of nuisance to the colonies in 
Delhi/New Delhi (11-13-6-77), 
1911-93. 

Cut in Wheat iasue prices (V-18-7-77), 
go.gl 

Death of Thre.e miners oC West Tumag 
Coal Mine in Ranchi (VI-s-8-n), 
117-118. 

Decentraliaation of l'owen (VI-
3-8-77), .39· 

DeclJion on Demands or Bonus to Rail-
waymen (V-:z6-7-77), 181, 

Dfdsiflll on gJ'llltingRitht to Recall 
(VI-:z-8-n), 16g. 

Decision toEleetriclty 8ccmomic R.outes 
(II-I 4-6-77), 171-'1G. 

Decline in Revenue. or It.iI_VI (11-
14-0-77), 17m. 

Demand or Coal by Steel Industry 
(V-20-7""'. 190' 

Deftlopment or Historical places as 
Tourlat Spots in A.am (V1-5-8-77), 
III. 

LASK.:AR.SHIU ~ 
DiIcuIIioDe betwHll ladia .. d Iri LaIlka 

to curb UDuglin, (111-1-7-77), us..g. 
DiscUllion with Mr Z,A. 1'JIizo. (IV-

IS-7-77), 1:19-30' 

DiaCU1lionl with U.S. Ambauacb (III 
-113-6-77), 156• 

Distribution of Bursha.e cooklo, gas 
in Delhi (V-I9-7-77), IS3-S4· 

Drive to cheek Tickede. Tr.wel in 
Traina (1I1-:z8-6-77), 1115-116. 

Drought in S.... (11-15+77),118-29. 

i'.mploymut to penoae. becoaIior over-
aged for goveftlIlUJltt service (11-
16-6-77), 18il, 

Expansion of Bokaro Steel Pill1t without 
ltuasian Aid (III-:ZS-6-77), 69-70. 

Export of Pig Iron to OliJlIIw (V-
a8-7-77), IS7' 

Family Burnt Alive in htbarbandi 
Village, Bankura District West Bengal 
(IV-+M7), 110, 

Floods in Allam (IlI-27-6-77) •• 87-88. 

i'ormul.uoe or new ~s to replace 
earliu Plans, ~ P~iaf' Commis-
sion (11-15-6-77), Ibt-ba. 

Guidelinell Cor Fil_ (IV-6-'"7,7), 1-8. 

u.....neat oCHarijaaI, (V'-IIO-'7'-'17), 
136-37· 

High Power Committee on sick Industries 
(IV-I'-7"7,'), I5&-S7. 

Housing problem in Allam (11-
13-6-77). 193-94-

Illegal appointmllllts made in Railways 
(11-1.-6-77), 114. 

rmplClJMlltaUon of reamunenderiont of 
various commissions (V-IIo-7-77), 
14-"1. 

I~rt of Additiollal Crude from Iraq 
(V-II6-7-771. IBo. . 

Increue in Ticketlaa Trwelkn (11-
14-6-77), 61. 

Indo-Bangladah arreMMllt em Ganga 
Waren (11-16-6-77\, 1:18. 

Industrial Growth (JI-.r!r6-77',8!.1-8.t. 

Joba fOr Kins of' victims of Train Acci-
dent or Kahlbari (III-II8-6-77), 
70· 
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Labour Untalt (1I-16-6-77) 18.,. 

Landing of the Plane hr Shr't D. Brah-
mchari on Defence Air Stripe (11-
15-0-77) 166-67· 

Levy Impoeed on films (V-'J.0-7-77), 
38. 

Licenc:ea for the Import of Edible Oil 
(IU-I-7-77), 26-.t-t 

Lifting of restriction on movement of 
wheat (II-IS-6-77), 191. 

Low!s due to Brahmaputra'. floods 
(III-'J.7-O-77), 96-97. 

Man-days lost daring last 'abtmonths 
(V- flJo7-77), 67. 

Manufacture of Electronic Watches 
(TV-I!-?-77). 55. 

Mt'aaures to check population Exploaion 
(ll-I6-6-77), 41. 

Measures to curb flood! in Auam (11-
20-6-17), 100. 

Medical and Hou!ing Facilities to P&T 
employees of AIsam (V-21-7-77), 
14S1-43· 

Meeting of Varlout Departments to 
diteul. Investment PropOlal (V-
., 7-77). 46• 

New U.S. Missile (IV:.....'.7"'77), ,0. 
Offer of 'Cooperation to India by Arabian 

and Communi~t countries (11-
16-6-77), 181. 

Oil Exploration in A"am ~1I-1I'-6-77), 
1111-23 

Opposition Leaden wled by AIR. 
and Doordarlhan to expreM. their 
view point (11-15-6-77), 16,; 

Order received bf. STC for Tobacco 
from .USSR (V-.·2Q-,-,,), '45. 

Overhauling of sports council! (11-
110-6-77), 215. 

Overseas Market for· AMltmBamboo 
Craft land Carve Products (V-
g2-"'~ 14-1,. 

PIR:le 0:'- Accident of Tezpur Expreu 
(1II....,..a-6-77). 124. 

Pledge to ~ve up smuggling activitiel 
(11-17-6-77), 181-1811. 

Political PresSure in Banb, (lJI-
114~.77), 13'J.-34· - - . - ... --------

Popularity of Handloom Fabric in U.SAo 
(VI-29-'-77), 50. 

Posting of Transferred Judaes (1I-
14-6-77),1,2. 

Power Shortage in the country. (IV-
1)-7-77). 116. 

Priority for new Railway Linea and 
convenion of Metre Gauge to Broad 
Gauge Linea in Backward Are .. (V-
19-7-77). ~6-97· 

Procedure for allotment of Shopl in 
Delhi (UI-27-6-77), 187. 

Production of crude oil by 0 & NGC 
in Assam (VI-2-8-77), 47. 

Prospects of employment as a result 
of proposed economy in Governmrnt 
Departments (111-24-6-77). 86-87. 

Purchase of Pipr by 0 &: GC from 
Japan (V-26-7-77). 180-81. 

R.aids by Income Tax authorities (IV-
15-7-77), ISS-56• 

Reduction ill aid to Bangladesh (IV-
14-'-77), 70 • 

Refugees from Bangladesh (11-13-6-,,) 
Igl-92.j 

Registration of Group Housip', Soc~
eties for allotml"nt of land In Drlh. 
(11-20-6-77), 21 4- 15, 

Report on Accident at Mughal Sarai 
(II-2I-6-77).II2. 

Rise in the prke of cloth (UI-24-6-,,) 
18,-88. 

Sale oC Rapest'd Oil by' Assam Statr 
Cooperative and Consumer! Frde-
ration (IV-IS-7-77). 51-SCI. 

Sarv Hitkari Cooprrative Houl!" Build-
• iog Society. Detlhl (111';"4-7-77), 

60-61. 

Scheme Cor medical eervice to Villegel 
(II-I 6-6-77) ,,179. 

Scheme of Pl .. tic Industry to provide 
one million Jobs (V-'J6-7-77), 73· 

Search Cor Victima of Railway Accidt-nt 
at Kahibarl (111-20-6-77), 123-2 4. 

Seizure of smuggled gold and othrr 
goods (11-17-6-77), '13-74· 

~tting up of a ftttiliter plant ill AMam 
(IV-BI.'-"), 19-112. _....:..:.... __ 



S!1oft cominl' in Sports (U....0Q006.77). 
185. 

Sick Tea GardellJ in DarjeeliDl (11-
17-6-77),IU5-16. 

SllUIlp in Exp<?rt or Indian IDduitrial 
Products, (V-22-7-77). 144-... 5· 

Steps to curb Sm~ in collabora-
tion with NeiPbounDl CouIlmes, 
(111-1-7-77), g-20. 

Streaml.iniDc or Pollce Force. (111-
29-6-77), 132. 

Strike by Representativea of NatiODal 
Union of ONGO Employees, (VI-
2-8-77), 188-g2. 

Strike Notice by Bombay ~reI 
and Dock LabOuren (IV--6-7-77). 
115· 

Tourist Traffic. (11-17-6-77), ". 

Trade Agreement between India and 
Nepal, (111-24-6-77), 187. 

Utildatlon of Licence, (V-D7-7-"), 
195· 

Violence in Dimapur. Naplalld. (III-
'.11)-6-77). 130031• 

Violence in ElectiOftJ to Lqitlative 
Allembliea, (III-'.Ig-6-77), ,.12. 

World Food conference, (V-I8-'-77), 
16g-7°. I J.tMAYE. SHRI MAJ)HU • 

A ivanc~ILoan5 made by Nationali-
led Balla and Public Financial In-
stitutions to Maruti Ltd., (11-
17-6-77),71-72 • 

Eltten,jon of Bha!alpur Bound line to 
Vaidyanath Deogarh (II-I..-G-77), 
I!\S·S6. 

H:i~'t priced advertisements in lIOuvenin 
of l)'llitical parties (1I-1~'77), 
156.67. 

In"enil{ation into advertieemeDtI in 
'huvcnirs of Political Parties, (n-
. ~.6-77), 157· 

h",~ ~f l".~e 'hilway Passes to Dif-
ferent PC'lple (II -I 4-6-77), 6,-64-' 

Purehue or Cranes by the Oil and 
Natural Ga. Comuaissloll (11- QI-
6-77), fn-63· 

Sale of Roa-t Rollers by Maruti Heavy 
Vehicles Ltd. (IV---6.7-77)k, 6g-70· --

SOl 

LASKAR. SHRI NIIlAB-Contcl 
Survey For Sultanganj, Deoprb Rail-

way line, (11-14-6-77), 154. 
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Cantonment. (Amendmmt) BiU : 
(Amendment of' IICCtion IS, OIIlIIIiIIioa or aec:tion I.f., etc.) 

Int. (VI..-.z9-?-77). 346 ... ,. 

Constitution Amendment BiU : 
(Amendment of articles 37, 45, etc) 

lilt, (VI......gg-7-77). 3.5-46. 

COIlItitution (Amendment) BIU : 
(Amendment of .trides lif and 326) 

Int. (VI '"'"129-7-77), 3.6. 

Constitution (Amendment) BIU : 
(Substitution of article 16 and amend-

ment of articles 320, etc.) Int. (VI-
29-7-77). 3.S· 

D. G. 1977-78 
Min. of Industry, (IV-B-7-77), 23 1-51 

R.osipaaiCID of Justice D. S. Mathur 
from the OOlDlllilliOIl of Inqulry into 
the M~ruti AfFairs (St) (V-IO-7-77) 
309.10• 

LVN'GDOH, SHRI HOPINGSTONE t 

Bl.rabuar Post Ob, SbiIlaaJ (VI-
4-8-77),235· 

E'1l'lloveel in N'>rth Euter1l Council 
OlBee, (VI-',3-B-77), 13B-s9. 

RMg between Shillong and Oaugati 
(VI-4-8-77).235. 

~'til1on~ GPO (VI-I-8-77), 136-37. 

Sto~k Problem of Rice and Sugar, 
(V-1-8-77). 132. 

tJ'1lr~ Airport (SblUoag) (VI-S-8-,,) 
124~5· 

Ih6tJ1u 

EfI\'lloyment of Scheduled cuteI and 
S~ne<iuled Thibes in Services. (Dia) 
(VI-6-8.,,), 76-80· 

Tw"ntieth, Twenty First and Twenty 
S~cond Reports of C'..ommillioner for 
Scheduled Castel and Scheduled 
Tribes, (M) (VI-e-6-77,) ,.e..80 



MACHHAND, 
SINGH I 

M 
SHRl RAGHumR 

Auditing of Accounll of M.:r. Hindi 
Granth Abdemi (IV-I)..N7). 
49· 

Cowting bridae of ~ bridp GD 

Madaya l»radClh ad R=-border between Ap-Bombay ~y. 
(V-IlOO7-77).36• 

MAHALE, SHkI HAllI SHANKAR : 
Committee on Turkman Gate lDc:ideD1i 

(V-a7·7·77), 16. 
Financial AaistaDce by LIC to State 

Government of Maharubtra. 
(V~aQ-7"77), 13· 

/MiMIu 

D. G. (Railwafl), 1977·78 (11-16-6-77), 
3Sg-73· 

Twentieth" _~ty.Fint ud Tweaty. 
aecond Ac:por1II of QommjpjoDlll' for 
Scheduled CaItca and Scheduled 
Tribel (M) (VI-S-8-77), 85f-61. 

MAHl LAL, SHRl : 

Allotment of Petrol Pum .. IPd au 
AaeDc.isto Educated Unemployed 
(IV-lSi·'·77),9&-97· 

Allotment of Residential Land to 
Economically Backward SectlQllJ 
of Society \IV-II·7-77), 146. 

Admiaion of ta1~ted rural atudeDli 
InPubUc SchoolJ (V-15-7·77), 
59'"-61. 

Qooatruction of Barrace on Ganga 
river (VI-I-8-77). 196-g7· 

Construction of Bridge and Barraac on 
Gup River (IV-6-7-"), 78. 

CoDltruction of rcada in villagea (V-
87-'·77), 77.78. 

Conversion of Moradabad-Kubipur· 
Haldwanl Metre Ga-seline into Board 
Gauge line (V-19-7-77), 88. 

EliaibUity of GovemUlCDt employea 
for appearing in lAS competition 
(III-ra9-6-77), 90-9 1 • 

Exciee Duty on Handloom and Powerloom 
Cloth (VI-Il9-,.,7), IIr-tzO. 

Expenditure incurred on Telephone 
Calla by former Ministers (11-
16-6.78), gg. 

~dlture on Ka1aprh Dam 
~t on Ram Quip (VI-
1-8'-,,). 1 95"9li. 

WAHl· LAL SHRI : Co,.,.. 
&part of Supr (VI-5"8-77). J95-96. 

Eztortion from rlcued prlIOIleJI by 
Delhi Police (II-I~"), 18._ 

Grana and Loans to Smad and Marama1 
Fumen in U.P. (V-I5-7"77), ..... 
4.· 

Wre-Pun:bue Price of Sbun Teuemeua 
(IV-II-N7), 184. 

Imp1emmtation of RecoDlmmdationl 
of ThIrd P~y Commillion (V-
'U-7-77), 134-35· 

Import of ttainlell ateel thro\llh S.T.C. 
(VI-S-8-77), 39--41• 

lncraIe in Annual Jlqiatration Fee 
by Delhi Pharmacy Council (V-
IU·7-77), &.&!. 

Iutallation of water outlet lor HoUle. 
in Jlanjit Nagar, D.D.A. Jlc:aett1e-
meat 00J0ny (V1-1-8-,,), 197. 

Land Pen to Foreat DeplU1Jnent 
from Katlhar to Got .tatfon (V-
19-7-77), 56-57· 

Loam Advanced by Nationalised Banks 
in Bijnor Distrlct, U.P. (VI-
29-7·77), 110011. 

0fIice of International Airporta 
Authority of India (IV-8-'·77), 
&r~. 

()pcnJDg of IntaWve Production 
Centl'el in UP by KV.I.C. II, 15· 
6-77), 1-5· 

Ovumidges on Moradabed Clwid.uai. 
Sambhal Railway line. (VI-
11-8-77), J57·sI!· 

1'erc:cII.tqe of Scheduled Cute8 and 
SchedUled Tribes in National 
Seed. Corporation (11-2006-77), 
84-$. 

POia Reserved for SC and ST Marketing 
Dlviaion of JOC (IIJ-II8-6-77), 
19· . 

PrQll1ouon of Non·t~chnic.l IJrpJ()yr~8 
in Direetol'8te of Radio ('onuru~ti('n 
and Dnrelopment Units, ~.rcl.rjpl)g 
Aerodrome, New Delhi (V-IIII·,-77), 
161~. 



MAlI! LAL, SHRI: c..Itl. 
Proviaion or Community Centre in 

laettlcment Colonicl (V-II5-7-77), 
1t4S-44· 

Repain and Maintenancc work in 
ltebabilitation Colonies under DDA 
(VI-I-8-77), 94"95. 

ReprclCDtation by SC/ST Employcca 
for Promotion of National SecdI 
CorporatiOD (IV-II-7-77). 1110. 

Reservation of Land for CImPnl by 
the Army (VI-S-8-77),71-76. 

S.C. and S.T. Employcca working in 
Worbbop of Directorate of Radio 
Conltruction and DcvelopmeDt 
Units, Sardarjang Airport, New 
DcIhi (V-IIIt-7-m, 8s-86. 

Scarcity or water due to conltruCtion 
or Kalagarh, Tumaria and other 
Dams (IV-I 1-7-77), 50. 

Sc:heme for HoUICI to HomclCIII pcnonI 
(nl-lI?-6-77), 106-07· 

Second Pay Commisaions Recommenda-
tiona reo Disparity in P.y 
Scales of Employees of J.C.B. and 
Government of India iircu (11-
1t1t+77), .'1"48• 

Second P.y Cormnialions Recom-
mendations regarding Disparity in 
Pay Scales of Employes or J.C.B. 
and Government of India PrCIII 
(IV-IS-7-77), 7g-80· 

Setting up of a Bench of Allah.bad 
High Court in Western Districta of 
Uttar Pradesh (V-1I6-7-77), 88-8g. 

SoIl eroalon caused by Rim Ganga 
river (111-117+77), 104. 

Staff' working in marketing and other 
WiD8I of IOC (V-I 9-7-77) , 89. 

Storage of Foodgrailll by FCI in Open 
Place (II-13+n). 17. 

Trains between Shahdara and Baghpat 
Rom. (VI-II-8-77), 77-78. 

Dl6,IIu 

B.O.H. (Vl-fHl.77), II-I~. 

Demand! for Granta, 1977-78: 
Ministry of Commerce and. Ministry 

or Civil Su.pplica and Cooperation 
(III-la7+77>, 116!)-79· 
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·MARI LAL, SHRI-c..,.,. 

Reponed death of 30 perIOD' iD 
lLuncsbwari Nagar, Delhi ... result 
of consuming Ipurioua liquor (CA) 
(V-16-7-77), 19--fl1I. 

MAHISHI, DR. SAROjINI : 

Corrc:apcmdence Counc by Ctntral 
HiDai Director.te (\' 1-1-8-77), sr. 

IrriptiOD Facilities for Tribal Arc .. 
(V-II5-'7-77), so. 

Voluntary Ceiling on Pricca of Raw 
Cottoa (IIl-I-7-77), 6-? 

D.,,, 
D. G. 19?7"78 
MiD. of Agriculture and Irri.atlcl. 

(IU-It-?-7?), 3O-S6. 

Min. of Petroleum and Min. of Chemi-
cals and Fertilizer (IV-7-7-77), 
IIS9-44· 

. ,," 
MAITI, MISS ABBA : 

Complaint against Chief Esecutlft of 
M7s. Braithwaite Bum and Jeaop 
ConatructiOD Co. Ltd. (V-1I7-?-?7), 
118-lg. 

Implementation of the recomrrmd .. 
tioDl of the ARC. (IV-IS-7-7?), 
118. 

MAKKASAR, CHAUDHARI HARI 
RAM: 

Blbner and GanpNa,ar (Ra./atthan) 
under Delhi Milk Scheme (III-:. 
.7+77), 50. 

ConItruction of Gates at RaUway 
CrOIIin81 (III-It8-7-77). 71t-7S. 

Collvcnion of Bikaller-P.h1iro. Vetre 
GaUBe Line iDto Broad CUBe Line 
(11-=1+-6-77), 178-79. 

Education, water .rod tr'"lfcrt hdlitiH 
to BilI.ller alld G.llplI.,.r CUlti .... -
ton (III-IIg-6-77), 64. I 

Forced Opmlllg of Calc: at A ...... d 
(V-I g-7-77) , 97-98 .. " ~ _ 

Import of Autom.tlc· Machille PAlCO' 
, by Photo DMaioII. UDit (VI-S-s.77), 

10?-08. ~' 
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MAKKAiAR. 011. HARl RAM: 
Conld. 
l\{:'Ullfes to b=nefit families of Victims 

of Forced Sterilisation (11-16-6-77). 
20-30 • 

Non-p1yment or overtime to .taW of 
AUV.1ti RailY/.\y Station (Central 
Railway) (V-19-7-77). 59-60. 

O~er .. tay of Station Muter at a 
Station (Central Railway) (V-
19-7-77). 98. 

Printing of i'botos for scll'-publicity of 
lniira Farnil y by Photo Division 
of Ministry of I. & B. (V-a7-7-77). 
~-63. 

Proposal for setting up of a Fertilizer 
Plant in Gangana,ar (11-14-6-77). 
85-8'1· 

Reasonable Price of Cotton (IU-
24-6-77), 64-65. 

Setting up of Sugar Factory in Ranu-
IJnng.uoh (11-13-6-77). ,58. 

D,hal,s 

Ellploym,nt of Scheduled Castel and 
S:n d.Jled -rribes in Services (Dis.) 
(VI-S.B'77). 155-56. 

'rw:ntieth, Twenty }rlrlt and Twenty 
S~c')n:i R~p3rts of ComnWsioner 
for Scheduld Castes and Scheduled 
Trib~s (M) (VI-6-8-77). 155-56. 

M\L'lJrl\, SlilU VIJAY KUMo\,R : 

Blltter Oil frol11 E.B.O./Western Coun-
tries (IV -11-7-77). 15. 

Grant of D. A. to C=ntral Government 
Ell:>byee. (IV -11,,-7-77). 35-36. 

Glli:lelines !"or film. (IV-6-7-77). 
6--8. 

Intel{l'ated \f,dicat Graduates (IV-
14-7-77), 17· 

Non-u.e of N'uional lantua~ for 
.!Belal Wl)rk in Indian Embauies 
abroad (111--30-6-77), 1~16. 

O:Bcers in the Ministry of Worb 
alid E{:)ulin! haviulJ own flouses and 
livhl in 'Jw'rI111!nt Q..larters (III-
4-7-77), '33-31· 

Pro:iuction of Text Boob (V-2'1.-7-77), 
40· 

Settinct up of National Commistion 
for 'E{')u,ing Programme (V-18-7-77), 
12-13· 

MALflOTRA SHRI VIJAY KUMAR. 
Conld. 

Supply of Uranium by U.S.A. for 
Tarapur Atomic Power Statioo 
(IV-IS-7-n), 40. 

Time capsule (nI-28-6-77), 98-99. 

D,HIu 

Additional El1lolumenti (OoI1lPullory 
Oepositl) Amendment BUl: 
Comid. (11-18-6-77), 95-36. 

General Budget : 

Gen. Dis. (11-22-6-77). 227-37' 

MALIK, SHlU MUKHTIAR SINGH I 

Admission to Maste of Physical Edu-
cation course in Laxmibai National 
College of Physical Education. 
Gwalior (lI1-a7-6-n), 157-58. 

Allotment of Plot on Janpath, New 
Delhi (11-13-6-n), 37-38. 

A1ternadYe arrangement to accom-
plish jobs left unfinished by Banking 
CollllDiaion (IV-15-7-n), 215-16. 

Building or Btu Bodiel by MI.. Marod 
Ltd. (11-15-6-77), 168. 

BUSCI at Rampura Bus Stand (111-
29-6-77). 102.03. 

Oancell,ation of Trains in May, 1977 
(11-14-6-77) • .,s. 

Cases or Deaths during shifting of 
Jhuggi Dwellers to Trans-Yamuna 
Colonies (V-1I5-7-77), 133-34, 

Change in colour of Taj Mabal Marble 
(nI--!Z8-6-77). 94-95. 

Changes in Delhi Higher Secondary 
Examination papen (11-20-6-77). 
2 15-16. 

Chod Sadri Golcl Scandal Cue 
(11-211-6-77). 149. 

CloslIfC of Maruti Concern.s (11-
15-6-77), ISg. 

Committee on Oalculations or price 
index (III-3a-6-n). ~. 

Committee to Inquire into Debale of 
Indian Players in International 
Gamel (11-20-6-77). 52. 

Complaint from teachers of Sonepat 
(Haryana) (II-13-6-n). 119. 

Coul1itioQJ of Service and Pay Scalel 
of Medical Social Worken in Delhi 
flospitals (111-22-6-77), 101-103. 
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MALIK, SHlU MUKHl'IAR. SINGH , MALIK, bHRl MUKHTIAR SINGII: 

Co",d. Coratd. 
CoDitructiOD of a Permanent 0fIicial 
Rcaidence of P. M. (V-I8-7-77), 
804"0~. 

Contract to Maruti Ltd. for making 
Bomb lteDII (ll-lIa-7-77), 46-47. 

Deciaion OIl granting JUaht to Recall 
{VI-a-8-77>, 16g. 

Demand for Probe into working of 
POit Graduate Inatitut.c. Cbandi-
garh (ll-1~77), 96. 

DcmaboD of mooar to Congrcu Party 
by Partiea/BUlineil HOUle (Il-
17-6-77)· 

Employeea retrenched by Maruti Ltd. 
(ll1-a.s-6-77), 91-911. 

Employment for the unemployed 
(111-23-6-77), g8-IOII. 

Employment to Dependants of Retiring 
Government Emplo)'et".a (II1-IIg-6-77>' 
140-41• 

Enquiry into Dakota Crub near 
Hyderabad (lV-I5-7-77), IU5. 

Eatimatcd Lou due to laying of Pipe> 
lines from Bombay High to Trom-
bay (11-14-6-77), 167-68. 

Export of drinking water to Saudi 
Arabia (IV- 8-7-77), J02. 

Extemion of Saharanpur-Shahdara 
Railway Service upto New Delhi 
(11-111-6-77), 1117-118. 

FUe regarding llettmg up of Hisb 
Court Branch at Meerut (II-
81-6-77), 1117. 

FISh Iquatting on Government land 
in Delhi (V-II~-7"77), 865-66. 

Implemeatadon of the recommend .. 
tionI of the A.R.C. (IV-I!t'7"77), 
118. 

Impounding of Aircraf\ belonging to 
Swami Dhirendra Brahmachari 
(11-17-6-77), 833-34. 

Inquiry into Dealba of Dr. Ram 
Muohat Lohia and Dr. Sbyama 
Pruad Mukherji (II-aa-6-77), 
1111. 

Integrated Tmlle Policy (V-st8-7-77), 
188-8g. .1" lIII~h_~ ~: 

MalaDrtoU Iroa Orerea;lbllity &ceii 
(V-8Q-7-77), 103004. 

... 

Money advanced by NationaUaed/Non-
NatJOnaliled Banb to Maruti 
Lid. (Il-17-6-77). a~35. 

National Public DiauibutiOD Policy 
(V-aa-7-77), 1117' 

Ncwa regarding Million Dollar Pay 
08i for Cochin Refinery (Ill-
88-6-77). f8-49. 

Occupation of Central Government 
premiaca Dear Gole POit Oflice, 
New Delhi (11-13-6-77), 1~9-54. 

Oft' ehore drilliog COlI tractI given to 
AmericaD Conioru. (IV-I8-7-'17), 
107oo(1{j. 

Offer from PakiataD to Idl gooda to 
India (V1-ag-7-77), 804. 

Officiating Aaiatant EngiDeen, ClaII 
II (Il1-117-6-77). 118. 

0fIic:en on Roll. in Central P.W.D. 
(111-a7-6-77), Ilg. 

Payment of Bonus by DDA (V-
a5-7-77), 119· 

Production of Jut.c in Weat Bengal 
(V1-a9"7-7S), 133-34. 

Proposal to ban the export of eIIeJltial 
colllDlOClitiea (111-84"6-77), 91• 

Provision ofBUICI on Route NOI. 91 and 
99 by DTC (IlI-II9"6-77), 103"04' 

Purchue of Shellac by S.T.a. (V-
aa-7-77), 18g. 

Purchasing power of Rupee (IV-
15-7"77). 104-o~· 

Rel_ of perIOD. detained duriDg 
Emergency (11-15-6-77), 1,5--114. 

Removal of Ban on Transfer of Im-
movable Property (111-117-6-77), 
50"51• 

Removal of Important Documents. 
Files and Recorda from Maruti Car 
FadOI'y (11-111-6-77). ~57. 

Requirement of Deep Sea Fuing 
~~~WleJ'l (V-18-7-77). 109"04' _.,.".. 

Sale of liquor' by Pan Shops in Capital 
l (111-8 7-6-77), 157-58• , .. 

t'r Sanction for ~ Joint Unit ~-m~ 
~ _. (V1-8g-7-77), a05-OO' 

- San jay Gadhi'. Viait to M. P. (V-
118-7-77), 177-78• 
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MALIK, SHRI MUKHTIAR SINGH-

i,;l1l1ld. 
;CteCIling of Bll&e films in Delhi' (V-

20-7-77). 72. 

Seai.nJ up of a Committee on workinl 
of !'fDa (V-all-n7). ,ag.go. 

Setting up of a Dry Port at TuPlaka-
bad, Delhi (11-1'-&'77). '45. 

Seiaure of AmmunitioJU from the 
Aahram at Mantalai in J. &: K. (II-
'.-&'77). 139-40· 

Sharebolden or Maruti Limited (11-
.II-&'n), u8-ag. 

Shelters at New Bua Stops of CeDtral 
Se.Tctariat (1lI-2g-&'n). 47. 

Shifting of offices of Hinduata.l Paper 
Corporation of India (Vl-S-8-77). 
41-43. 

Shortage or Cement in Haryana and 
Delbi (UI-ag-&'77), 141-41. 

Sbortqe or Supr (Vl-I-8-n). 81-h. 

Squatten on Government Land 
(V-a5-7-77), a66. 

Statement by Mr. Richard NiltOD aboua 
alIesed plan of rormer Prime 
Miniater of India to invade PalUatan 
(IU-23-&'77), 49. 

Stepping up or Violent Activitiea by 
Mim National Frollt (V-27-'-77), 
119-36• 

Tank Manufacturing Factory in 
Karachi (11-15-&'77). 167-68.. 

Tractor Factory Pratapprh (II-
lIa-&'77). 14S· ..... 

Utility of Indian cxpcr1I ill other 
developing COUDtM (1I-20-6-77), 
1116-17. 

SubverlioA of Democ:rade llonDl by 
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148-49· 

Meeting with Rebel Nap Leader 
Mr. A. Z. Phizo (Il-IS-6-77). 14R• 
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(I1-14-6-77), 30 g-og. 



MALLICK, SHlU ltAMA CHANDRA Contd. 
D.G. 1977-78 : 

Min. of Steel and Minet, (111-
118-6-77), 1161-6S. 

MANDAL, SHRI B. P. : 

Rural Poer, (1I-IS-6-77), 115. 
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Cues of Compensation filed by Mer-
chanb against Railway!, (VI-
2-8-77), 65-66. 

Civil Air Worthineu requirtmcnts f(lr 
Air Safety, (U-17-6-77), 85. 
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(11-20-6-77), 6-,. 

Riee in pricea oreuentiaJ Commoditie-I 
(II-17-6-77J. 29· 

Storap capacity of F.C.I. and C.A.P. 
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MATHEW.SHRIGEORGE: 

Budget, Railway, 1977-78, (Gen. Dia.) 
(11-14-6-77), 319-21. 

D.O. 1977-,8: 
Min. of IndUltry (IV--S-7-"). 
261-6,. 

Felicitation to the Speaker (V-
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Weekliea and Monthliea Publiabed by 
Foreign Emballies in India (IV-
1+-"77>, 9· 

MAVALANKAR, PROF. P.O. 
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Dendit and Chit Fund cornpanin (IV 
-15-'-77). lSI-52. 

Benefits to Elttra Department Agennts 
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Virar Railway line. (VI-II-8-77), 
lla6. 

Countriel Wited by the Minlater of 
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,,' Recommendations made by Admiai-

atrative Reforms Commi .. ioll (111-
szg-6-77). 13S-S4. 

Reduction in Equity by FordBn ('.()_ 
FUll. Indill-(V-22-7-7'1), 
49-50. 

Re-inltatement of dismillCd Rlli1.-al' 
Ezoployeea in Gl.\iarat (1I-tll-6-,,). 
104· 

Reorganisation of Central Univenitiu 
(VI-I-8-77), 59-60. 

Reportl on Law and Order Sit\laUca 
in Statr .. (IV-6-7-n), 3S. 

Review of the working of STC bJ 
Indian Institute of Managemelll, 
Ahmedabad (111-1-'-7710 114-15-

Re\,won of Advertisfrnent 
(IV-6-7-77), 120. 

Poliey 

Rural Electrification in Cuj., •• 
(II-r5-6-77), So-th. 

Russian Base: in Indian On-an (lII-
23-6-77). 168-6g. 

Sale of Imported Pkture Tulrs Ie 
T.V. manufacturers by Elf(11 (lliu 
Trade & Technology DtHIl J R1ft1t 
Corporation (IV-13-7-77), 5£-fir_ 

Scarcity of Essential ('( mm( elilin 
(II-I 7-6-77). 65-66. 

Scheme for Building d RcacIa. 
(lII-szg-6-77i,46-47· 

Scheme to ~nefit marginal farmen 
(III -4-'-77), I 35--s9. 

Service conditions of CoVerrmf1\t fm- " 
ployees (1I-SZ1l-6-77), '37. 

Setting up of a Ccmmittre to go int .. 
problema faced by Jut.. Mills (V-
22-7-77). 154-55. 

Setting up of corporatit'n for prcduc:-
tion of indig .. nol1~ syRtrm of medi-
cine88t Ranikhet. U.P. (V-III-7-77). 
5°-51. 

Setting up of Tannery in euj.,., 
(II-2sz-6-77), 135. 

Settlement of dhputu ("-21-7-j7) .. 
ISZR. 

Stat .. wise deaths due to forced ..... i- ., 
liution (II-16-6-77). 142. ' 

S~ppillg up of Oil ExpJoraticn (0-
u-6-77). 10g-og. 
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MEHTA, SHRI PRASANNBHAI-Co/l,d. 
Sttps to coo.tru'tt fifth production piat-

form in Bombay ffigh (111-28-6-77), 
811-83· 

Stranding of Dock Work en in Mid-
stream on board Yi$Awa S,ll" and 
Vishwa Tar"flK (IV-6-7-"), 119. 

Strike in Bombay Port Trult (IV-
6-7-"), 161. 

Supply of Arm" to Pakistan by France 
and U.K. (IU-llg-6-77J, 134-35. 

Supply of Bombay High Gas to Gujarat 
State (IV-5-7-,,), 72-74. 

Supply of Ga.. from Bombay High 
to Gujarat (VI-2-8-n), 91-92. 

Survt'y for Oil (V--lI6-,-,,), 96-9'. 

Tdecommunication Dekgation to 
Pakistan (V-2B-7-"), <!-1-41l. 

Trade with fort'ign cQuntrirs (IV-
15-7-71), 154-55. 

Train Derailmt"nt on Sabarmati-
Botad Line (V-19-'-77), 36-37. 

Transmitters unearthed in Delhi (VI-
3-B-n), 192 -93. 

U.S. Cooperation for Drvdopmt'nt of 
Energy in India (lV-13-;-'i). 
164-65. 

Utilimtion of World Bank loan on 
Pipeline from B aasein Oil Field (V-
26-'-71). 13i. 

Visit of Fordgn Minislt'r of U.S.S.R. 
to India (II-16-6-,,), 133. 

Voluntary Ceiling on Prices of Raw 
Cotton (111-1-'-'7), l-g. 

Winding up of business by foreign 
companies in India (V-22-,-n), 
143-44' 

Winding up of DDA (II-13-6-n), 
45· 

World Health A ... embly SeS6ion at 
Geneva (111-23-6-7'), 75-,6. 

n,bot'S 

Providing of Employment, Payment of. 
Unemployment AJlowanC'e and 
Unemployment Insurance Scheme 
Bill : 
Ins. (1I-1 7-6-"J, 3'4. 

Reported serious lituation arl~lDg out 
of accumulation of handlc>om cloth 
(CA) (VI-S-S-77), 1l2S--33. 

----,-----

MHALGI, SHR.I R. K. : 

Ambassadors due for Rrtilcm(:nt (111-
1t3+17), 16,-68. 

Appointment of Shrj A. SwaminalhliD 
a8 Managing Director of H.D.C.I. 
(V -26-,-,,), 66. 

Arrest of Journalists under MISA 
and DJR during Emergency (II-
15-6-77), 138-39. 

Arrest of leader. on ilSth and 1l6th 
June, '975 (11-15-6-71), Ilg-1I0. 

Auditing of Income Tax Cases (VI-
29-'-"). 68. 

Ban on the Use of Harmonium on AIR 
(V-20-,-,,), 5<1-5S. 

Broad Ga. line on latur-Pandhar-
pur-Miraj TraC'k (IV-S-'-,,), 
5S' 

Charges against Maharashtra Chief 
Minister (VI-S-B-,,), IBo. 

Companies which made Payments for 
Advertisement8 in Sou~Dir for Con-
greu Party (1J-14-6-77), 180. 

Complaints against Viu-ChancelloJs 
of Universities (I1-1lo-6-17), 207. 

Complaints of Excrsses during Emer-
gency (1I--J5-6-77). 1311. 

Compulsory retiremt'nt of Cia 8ft I officerII' 
of Finance and Banking DepartnlC'nts 
(III-I-i-"), '311-33. 

Considerations in fixing prier of whrar 
(11-13-6-77), 16,. 

Construction of Diva-Basin Railway 
in Maharashtra (IV-S-,-,,), go. 

Conversion of A.I.R. and T.V. into 
Autonomous Corporation. (II-IS-6-
77), S4· 

Conversion of Parbhani Mudhked-
Adilabad-Ghugas liJIe into Broad 
Gauge liJIe (IV-S-7-77), 5. 

Criteria for issuing complimtnfary 
paaaes (IV-IIt-,-,,), 6-11. 

Election to Cantonment Boards (IV-
IS-'-"), r81-BII. 

Expanlion of Thermal Power Station 
Unit at Gangakbed, Maharubtra 
(11-211-6-77). 46. 



~ao 

MHALGI, SHRl R. K.-C .. ", 
Family Pension Scheme for ~1Qyees 

who retired before 1-1-lgGO (VI-
g~7), 7g· 

Freedom Fighters amonpt Govern-
ment Servants (V-27-7-77), g1l7-
128. 

Grant of House Building Advances to 
Government employees (III-87-6-
77), 79"80. 

Grant or Pension. to ex-employees of 
.Reserve Bank. Bombay (V-QQ-7-77). 

i 18-19' 

Grant of Penfidil to Freedom Filhten 
ffDn\ Goa (111--6-7-77), 87· 

Grant or Pen.ion to Freedom fighten 
from Maharashtra (11-15+77), 
118-19. 

Guidelines Cor Films (IV--6-7-77). 
1-8. 

'Hawker Beggar checkers in Bombay 
Division (Central Railway) (VI-
2-8-77), 162. 

Inclusion ofSholapur divmon in Cenh'al 
Railway (V-II6-7-77), 202-03· 

lneft'ectivity of T.V. set. in Pune 
(Maharallhtra) in Summer sealOn 
(V -27-7-77), 84. 

lntcrest on Bank Loans to Educational 
Institutions (11-17-6-77), 45· 

tnvCltilations into death of Col. T. S. 
Anand (111-117-6-77), 311-". 

Laws Passed during Emergl'ncy (11-
14-6-77), 180-81. 

Lettel'!l representations and Memoran-
dum Received by Prime Manister 
(IV-IS-7-77). 1311• 

Licences for the import of EdibJ~ Oil 
(111-1-7-77),41. 

Loss of Indu.strial production due to 
power crisis (llt-lZ9-6-77). 115' 

Maharaohtra Expre.s (11-111-6-77), 
!l6. 

Memoranda from Individuals/Institu-
tions of Maharuhua regarding Edu-
cation Policy (I1-Qo-6-77), 60-61. 

MemorandQDl. from a Deputat4Gn of 
Sindhi ColDIDunity (1I-IIQ+77), 
103-0 4' 

MHALGI, SHRI R. K.-Co.tll. 
Memorandum from I_dian Ordnance 

Factoriel Supervisors' AtIOCiation 
(V~lIo-7-77), 1118. 

Nemorllldum on ~w Education Policy 
(11-13+77),67. 

MiJUIC of Import Licences to Edible 
Oil Importen (111-1-7"77), Ill. 

New item t'Jlptioned "Judge in Ex-
P.M.'. CalC allege. threat to life" 
(VI-!l-8-77),I46· 

Orders {or not charsing from Out Door 
Patients (IV-7-7-77), 75· 

Ordnance Employee~ Union (VI-
,-0-77), 87· 

Payment of wages to workers of DhuJia 
(Maharashtra) Tex.tile Mill (1I1-
IIS-6-77), ~7-~' 

performance at' MR TP Commission 
(V-19-7-77), 5· 

Praetiling Modem Medicine by Prac-
titioners of Indigenous System of 
Medicines (11-16-6-77), 61. 

Proposal for cbange in 1O+2+S systt.m 
of education (11-13-6-77), 8. 

Re'ations between GIC and their 
Agent •. (VI-5-8-77). 68-Sg. 

Representation about inconvenience to 
female paB~mgen of Dombivli in 
Local Trains (VI-II-B-77), 14g..43· 

Represcntatioon by Mahara5htra for 
importing Tablet! from England 
(11-16-6-77), 1117· 

Representation from Bbaratiya Kuohla 
Nivarak Sangh, Champa (Dim. 
Bilupur-M.P.) (n-lll-6-77), 84. 

Representation from a producer of, 
film in Kannada dealing with the 
19411 Quit India Movement (11_ 
1111-6-77). 87-88. 

Representations from C.I.V. unions, 
Ahmednagar (ll-II11-6-77), 93"94' 

Repre5e1l.tations from Cantonment 
Board Employees' Union (IV-IS-7-
77), Gg-70 • 

Repreeentationi from Chairman, 
Maharashtra Bar Council (Bombay) ., 
(11-111-6-77). 119. 

Repr~ntat\on fro .. Sholapur Cham-
ber of Commerce and lodll,tries (Ma-
harashtra) (11-14-6-77), 44-45' 



521 --------------------------------.-----------MlIALQI. Smu Ro. K.,....Cnttd. 
R~presen~tion frOJJ1 Sholapur Chamber of Commerce and Industries reDi'd-

ing direct Tax Laws (11-17-6-77), 
99· 

Representation rrom Shol.pur Cham-
ber of Coml»crce (Mahar __ htta) 
regarding rd'u&a1 of loans by Natio-
nalised Banks (VI-II9"7-"), 155-56. 

Representation of Ex-Employees of 
Reserve Bank of Bombay (nl-
'-7-77), 100. 

Resignation of Shri P. C. Lal .. Chair-
man of Indian Airlinea (111-1-7-"), 
54-56. 

Repre5etl t,,\\onB received rrem Com-
pullOril y Rewed Employees of P & T 
Department (111-3°-0-77), 59-60. 

Retirement of Ex-Govemor or 
Reserve Bank (11-17-6-77) ..... t. 

Review of cases of victimisation of 
Teachers, PrincipalsJProthsors (11-
110-6-,,), 5. 

Review of Emergency CaleB by Inde-
pendent Inquiry Committee (VI-
4-8-77), 76-77. 

Rewards to informers of Tax Evaders 
(1lI-24-6-77), 50-51. 

Rigging in Loll Sabha Elections (VI-
2-8-n), 236-37. 

STD facility between Bbiwandi and 
Bombay (VI-4-8-77), 157-58. 

Service conditions of Indians "mpJoyed 
by Foreign Emba.sie~ (VI-4-8-77), 
159-60· 

Shortfall in availability of Crude Oil 
(111-118-6-77). 114-16. 

Supreme Courts Jud8CJnrn t on Publica-
tion activities of Charitable Trusts 
(111-24-6-77). 1111-13· 

Suspension of City Telephone Advisory 
Committees (11-16-6-77). 173. 

Taking over the Management of Dhulia 
(Maharashtra) TClI.tile Mills (11-
17-6-77). 99· 

Talk with t~e thre~ ~my chiefs by the 
former Pnme MInister for Imposing 
Martial Law (111-119-6-77). I 1~-16. 

Teachers detained under MISA (11-
1i0-6'77), 1106. 

MHALGI. SAR.I It. K.-COnU. 
Termination of service of employes 

of Ministry of Information and 
'IkoaItcaaa., (lJ:L......0g-6-'17). lll+'85· 

Trade Mark ofBharat Refineries (V-
19-7-77), 147-48. 

Unautboriaed admission to Film. 
Institute of India (lII-29-6-77), 
1111-44· 

Unified Trade Union on Railways 
(n-ill+n>, o. 

Writ Application eballen$ins 4Ilud 
AIJlendment of the Consutution (111-
28-6-77), 57· 

MIRI. SHRI GOVINO RAM: 

Amount given to M.P. for education· 
(VI-,-B-77). III. 

No Drug I'lantiD Madhya Prade sb 
(VI-II-B-77), I I I. 

MISHRA. smu JANESHWAR: 

Al1es"d Burnin~ of Emigy of the Vice-
Prc:aident A.ctlJll as Pretident in Su I 
reme Court PrcmilCl (ll-IS-G.77). 
199. 

Banning of Students Unions in Univer-
sities (11-13-6-77), go. 

Bridge over Ganga River (V-1I7-7-77),· 
' 32-33-

Broad gauge line between Sonepur and 
Barabanki (11-14-6-77), 154· 

Building of Foodgrain. Storage by 
non-Government Agencies (V-18-7-
77). 116. 

Cost of Power Generation (V-II0-7-77). 6". 
Expenditure incurred, by Indian Air 

lillel on security arrangements of Shr;' 
Rajiv Gandhi (IV-a-7-77), '4, 

Hindi Cell in University Grants Com-
mi"ion (11-110-6-77), ~-70. 

Im~rt or Bead. of 'Rudrakah .. 
(VI-II9-7-77). 711-73· 

Increase in Ticketle:lS 
(11-14-6-77), 61. 

Tra"ellen 



MISHRA, SHRI JANESHWAR.-Colld. 

Indo-Bangladelb agreemeot oJ Gpga 
Waters (11-16-6-77), 1~8. 

InVCItigation into alleged assault on 
Soo Sanjay Gandhi (11-15-6-77), 
16g-7°. 

Liquidation of Rural Debt (II-
~0-6-77), 134-35· 

Non-UJe or National language for 
official work in Indian Embassies 
abroad (III-3o-{).77), 14· 

p; oting of IA Planes t'rom Hyderabad 
to Tirupati by an unauthorited 
person (11-17-6-77), 35-36. 

Prol«:ct under Book writing scheme. 
(VI-I-8-77), 1~7. 

Regional LanIfUAIJe as Medium of 
Instruction In Universities (V-
~5-7-77), 9-10. 

Stocb of MW-Labelled and Mil-
Branded injectiODs (V--28-7-1977), 
14· 

Use of Hindi in Miniatries/Departmenb 
(11-15"6-77), 91~. 

D. G. 1977-78 : 

Min. of Education and Social WeU'arc 
and Department of Culture (IV-
5"7-77), 1I~5-36. 

Finance (No. g), Bill, 1977 : 

Consid. (IV-J5-7-77), 1194-3°4. 

Report of University Grants Com-
milaion for 1975'76 (M) (V-
110-7'77), 116g-81. 

ReailJDation or JI.lItice D. S. Mathur 
t'rom the ColJllDilaion or Inquiry 
into the Maruti Affairs (St) V-
110-7-77), 1I8g-g0, ,14, 

Unemployment Problem (M) (V-
117"7-77), '15-~3· 

MISHR.A, SHRI SHYAMNANDAN: 

Appointment oC Mr. Nurul Huan as 
Emeritus Profe9lOr in Delhi Uni-
versity (,IV-7-7-77), 411. 

Aalan Collective Security (!V-
14-7-77), 4· 

NAM!l INDU 

MISHRA, SHRI SHYAMNANDAN-Colild. 

Chairman of India Tobacco Company 
(V-II6-,-m, g8. 

Death of Student Climbers (111-
4-7-77), 44· 

Decline in inward Remittances (V-
18-7'77), ~. 

DiaclUlion between USA and USSR 
on limitation of MUitary activities in 
the Indian Ocean (IV-II-7-77). ,8. 

Diaplay 'of' Welcome to Maharubtra' 
PoIters at Bc1pum Airport (IV-
15-'-77), 116. 

Diaparity in the number or voters in 
various Lok Sabha and Aaembly 
Constituencies (IV-507-77), 110. 

Dual Citizenship in Britain (III-
1134 77), 9· 

Enquiry against Forei~_ Companies 
under M.R.T.P. Act (yI--2-8-77), 117. 

Ettabliahin Survey of Medicinal 
Planb tnil in Aligarh Muslim 
University (V -~8-"1977). g6. 

Firms involved in au Import Racket 
(V-I9"7-77). IS-16. 

Grant of Dearness Allowance to Cen-
tral Government Employees (IV-
14-7-77), 33-34 .. 

Housing Scheme Cor poor in Gujarat 
(111-4-7'77). 16. 

In~tive Cor Sterililation (III--
1134 n), 17. .• 

Licences for the Import of Edible Oil 
(1II-1-7-77), 38. 

Loan granted by Central Bank of 
India to Kohinoor MUla. Bombay 
(IV--8-7-77). 116. 

Meetings of Company Law Board at 
Bombay (IV-5-7-77). 34. 

Memot;anda against Chief Ministers/ 
Ex-Chief Mio.isters etc. (IV-
6-7-77), 115· 

Newt item 'Nap Battle will Bare up • 
in 'The Oblerver' London. (V-
110-7-77), 15- 16. 

Setting up of a Petrochemical Com-
plex at Haldia (V-J9-7-77), 110. Y 

Steps to curb lIIlulIJling In collabora-
hon with Neighbouring Countries 
(UI-I-'-77), 17. ---_._--- ---------'---------------
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MlSHRA, SHRI SHYAMNANDAN-'&ollld. 

Supply of Uranium by USA for Tara-
pur Atomic Power Station (IV-
13-7-77). 3~-33· 

Survey of Credit gap in Districts by 
R.eaerve Bank of India (V-22-'-77), 
1l3· 

Time capsule (II1-2S-6-,,), 37. 

D,/Jaltl 

Alleged Incident at Palam Airport on 
1-7-77 relating to 8Mi Sanjay Gandhi 
and his wife (St) (IIl-R-7-77), 
liZ-I 3. 

Appointment of a Committee to sug-
gest measures for rationalilation or 
Direct Taxation La_(Under 
Rule 377). (II1-Rg-6-77), 186. 

Atrocities on Harijans (VI-8-8-77), 
II. 

Conduct of Home Minister (M) 
(VI-4-B-n). 304-05, 315-17. 
342-57. (VI-,5-8-77). R77-BI • 

Constitution (Amendment) Bill : 
<..t1llllld1lWlll of artiell 35iJ) by Shri 

Hari vWmu Kamath Consid. (VI-
119-7-77), 401. 

Demonstration in front of Prime 
Minister'. Howe on soaring prices 
(Under rule 377) (VI-R9-7-77), 
199· 

Re. Question of Privilege (V-I9-7-77), 
164, 166-68. 

Resignation of Justice D. S. Mathur 
from the Commission of Inquiry 
into the Maruti Affairs (St) (V-
20-7-77) , R9 1-9R, R9+. 

Revised and Iiberalised policy for 
grant of passports (St.) (VI-
8-8-77), '7-RB, 33. 

Vuit of the Minister of External 
Affairs to Nepal (CA) (V-R6-7-77), 
2 14-'5' 

MODAK, SHRI DIJOY: 

Memorandum from Ayacutdars 
under Chembedu Pedda Cheruvu 
of Chittor, Andhra Pradesh (111-
4-7-77), 7g-8o. 

MOHA.~ARANGAM, SHRI R. I 

Development of New Touri.t Spota 
(VI.-iJg-7-77). Ig-RO. 

Holdinl of Special Cl&II Rail_, 
Apprentices ExamiD.tiop (IV-
,5-7-77), 14· 

Financial Aulstance by L.I.C. to 
State Government ot Maharubtra 
(V-2R-7-77), 14. 

Incentive for Sterilisation (111-
RS-6-77), IS. 

D.G. 1977-78 : 

Min. of Education and Social Welfare 
and Department of Culture (IV-
~r7-77). a8+-88. 

General Budget : 

Gen. Dis. (III-RS-6-77). 1173-?6. 

MOHSIN, SHRI F. H. : 

Aerodrome at Hubli (IlI-1I4-6-77). 
Bg-go. 

Appointment of Commlaiona under 
the Commission or Enquiry Act 
(11-26-6-77). 39. 

Charges against Chief Ministen 01 
Karnataka and Andhra Pradeab 
(1I-1l2-6-77), 117-18. 

Committee on Turman Gate Inci-
dents (V-R7-7-77). 11-14. 

Corruption in Elections (11-14-6-77). 
17007' • 

Decentralisation of Economic and 
Political Power (II-RR-6-77), "7' 

Deletion or Property Right as Funda-
mental Right (I1-RI-6-77), 161. 

Diplomatic Exchange with Israel 
(V-RI-7-77). 52. 

DiJparity in sugarcane price (11-' 
13-6-77). 133-135. 

Display or 'Welcome to Maharaahtra' 
Posten at Belgaum Airport (IV-
15-5-77), Ig--R7. 

Dual Citizenship in Britain (III-
iJS-6-77), II. 

Incidents of Communal 
(V-RN-77), 16R. 

Trouble 

Inflow of foreign money under IeCtIoo 
4; or Foreign Contribution Regula. 
liOn Act (V-2G-7-77), 19Y95. 



MOHSIN. F. H.-C.,"41. 
IDIIow or "'-1- moDey UDder IfI=Ctioa 
'~of P~ ~Iri~ .~ 
ticm Act (V-lIO-7-77). I~~ \ 

lutroduction of Total ProbibiJioD 
(11-110-6-77>, IIg-iio. 

Malaria in Delhi (Il-l &'&'77). 
80S· 

OrpDilatioDa or political Dature 
(V-I0-7-77). Ig~6. 

Ouatca of TurkmaD Gate Area. 
Delhi (II-IS-&'77), 34~ 

Pcrccotqe or irripted land (II-
·1,,-6-77). 131-3S. 

Probe into Death of Slddarth Bancloc:l-
br (V-a0-7-77). gl-9l1. 

PuDjab-Haryana Boundary ~ 
putel (IJ,.:...aQ+77). 118. 

Recognition of right to work and full 
employment as fundamental Ri~t. 
(nl-30-&'77). 86-87' 

Rehabilitation of ahopkeepen of 
Jamamujid area (U=-IS-&'77), IS5. 

Re-hutatement of DismiillCd Railway 
Employees of Past Strikes (II-
14+77). 77-78. 

Reinstating dianilled cmployeea of 
P. & T Department (11-16-6-77), 
93· 

Rdcue of per'IOns Detained for Eco-
nomic Offences (11-17-6-77), 
HIS-14· 

R~tin, of Mutka Businaa (11-
15-6-77>. 6-8. 

Unemployment allowance 
30-6-77). 91-93· 

(111-

Urdu as ICcond language (UI-
1Ig-6-77), 8S-84. 

Windin, up of National Seeds Cor-
poration (11-110.6-77), 46-47. 

DdGIu 

D. G. 1977-78 : 

Min. of' Home Affain (IV-IS-7-77), 
1171-78• 

Probe into Atrocitlel committed 
duriDg internal Emergency (Res) 
(IIl-t4"6-77), SI6--lg. 

MOBSIN, r. a--ctlllUtl. 
UJlCIDployuaeot ProbleDi (M) CY-

t7-7-77). 340-4S. 

MON:~AL. DR BlJOY: 

Broadcasts and Telecast. by Political 
Parties for Auembly ElectKa. 
(I1-lst-6-77), I!r-RS 

OPI (M) Workers arrested and kilW 
durIng Emergency (11-15-&.77). 
161~. 

Change in Tourilm Contq)t (VI-
5-8-77). Iog-IO. 

Changea in the Re~tation of the-
People Act (11-111-6-77). 51. 

Coal Belt in Bankura District of Wca 
Bengal (V-1I7-7~77). 65· 

Construction of New RaUway ... 
from Bankura to Mejia (IV-III-7-77),. 
SOoSI. 

Convcnion of Bankura and Ra i 
Nagar Line into Broad Gauge Lint 
(South Eastern Railway) (lV-
la-7-77). 119· 

Conversion of MG/NG to Bro.d 
GaUIJC Lines in Eaatem and SoutJ. 
Eastern Railwaya (V-a6-7-77), IgL 

Colt of production of Petrol aIId odaD 
Products (11-:21+77), 118. 

Development of New Tourist SpOlio 
(VI-IIS'7-77). 17-14. 

Development of Nuclear Power iaa. 
the Neighbouring CountriCI (U-
15-6-77), 5g-60· 

Electrification of Adra-Kharagpur 
linc (South Eastern Railway) (lV-
li-7-77). 1~8-~9· 

Empleoyment to perIO&U belonginB .. 
Scheduled Castes and Scheduled 
Tribes in Public Undertakinp 
(VJ.-ig-7-77). 174-75· 

Enforcement of Acts paued by ParJiII--
ment (VI-II-8-77) ~35-S6. 

Extension of C.G.H.S facilities (V-
118.7-77). 1011 

Estimated gain/lou to Banb as a 
EresuJt of decreue ill rates of interest •. 
(V1-5-8-77). 103-4 

Expansion of Central Govemmcot 
HealthSchcme (11-16-&.77). Sst • 

..... ----..... --------------.......... ----------..... ----..... ------



MONDAL. DR. BUOY-Conld. 
FunctiOJilug of Railway Uaen' Zonir 

Consultative Committea (ll-
111'&77), 93. 

Implementation of Rural Health 
Programme (11-16-6-77), IS6. 

Increue in price. of hOU8eS by DDA 
(11-110-6-77), go. 

Medical colleges in the country (111-
23-6-77), 54-.56. 

Photo Film Manufacturing Company 
(VI-S-8-77), IS3. 

Purchase of Foodgrainl (II-II0-6-77), 
180-81. 

Representation by BDR Railway 
Usera' ANociation, Bankura (V-
19-7'77), ~. 

Rite in the prices of Euential Com, 
modities (VI-1I9-7'77), 17g-80. 

Scileduled Castes and Scheduled Tribes 
Orders (Amendment) Act (IV-
IS'7-77), 71-711. 

Sending of Satellite in Space (11-
22-6-77), 1110. 

Supply of Cooking Gas to Smaller 
Towns (V-II6-7-77), 109"10 

Steps to reduce over·crowding in 
Trains (11-14-6-77), ga. 

Torture of Political Prisoners in Jails 
(11-15-6-77). 88. 

D,bat,s 

General Bidget : 

Gen. Dis. (II1-119·6-77), lI~g6. 

MUHAMMED, DR. V. A. SEVIn : 

Salary and Allowanees of Leaders of 
Opposition in Parliament Bill 
Con.id (VI-8-8-77). 9O-gll. 

MUKHERJEE, SHRI SAMAR 

Air-Cooling of Lon, Distance Trains 
(11-111·6-77), 88-8g. 

Analysis of samples of foodstuffs by 
Central Food Laboratory Delhi 
(V-IIS-7-77), 93· 

Annual Rent of Armenian Ghat Shed 
No. I (VI-II-8-,,). 159-60. 

Ban on use of Entero-Vioform and 
Me:u.form (Ill-go-6-77), .1~.' __ 

MUKHERJEE, SHRI SAMAR-CDlltd. 
Booua Ap'eement between the Em-

ployees and Management of UC 
(11-17-&77), IsS. 

CBI cbar~ts apimt former FeI 
Chairman (V-IS-7-77), 7S'74. 

ChittaranJan Township declared u 
Protected Area (11-14-&77>. 67. 

Closure of Espleanade parcel office in 
Calcutta (VI-II-8-77), 161-62. 

Compensation under Workmen'. Com-
pensation Act (IV-7-7-77), 55. 

Creation of. Fertiliser Comples 
around Bombay. (IV-5'7-77), 70-71, 

Dandakaranya Employes AsIociation 
Resolution (IIl-4-7-77), 78. 

Dry Dock for ships, Cochin Port. 
(1II-2g-6-77), 41-42. 

Employees of C.L.W. Detained under 
MISA (1I-14-6-77), 160. 

Extra F.xpenditure incurred during 
1974 Railway Strike (I1-su-6-77), -tS. 

Filling up POIta in Haldia Complex 
Calcutta (11-211-6-77), 94. 

Interim Report of Indirect Taxes En-
quiry Committee (11-17-6-77>-- 86. 

Loss of Revenue by Calcutta Port 
TrUlt Authorities (I1-22-6-77). 
52-53· 

Malpractices in liSCO (VI-4-8-77), 
143· 

Modernisation of JUI~ Mill. (III-
114-6-77), 52-53· 

Nationalisation of Maruti Small· 
Car Project (11-15.6-77), 25-'2S. 

Nt'ws Item Captioned Lunatic in Atomic 
Station (IV-6-'-77), 137. 

News Item "Many Innoct'nu TarturI'd 
in Kerala Jails". (II-I 5'5'77), 

135· 

Payment of Bonus to LIC Employcr8 
(11-17-6-77), 233· 

Percentage of Govcrnment EmplOfCf'1 
having accommodation facihti~8 in 
Delhi (III-'27·6-77), 47-48. 

Premature retirement, revel'l!jon etc. 
in C.L.W. (1I-14-6-77), 16,. 



NAME INIIBX 

MUKHERJEE, SHRI SAM.AR.--Co,.,.. 
price of wheel aet manuCacturedin wheel 

and Axle unit of Durgapur Sted 
Plant (IV-S-7-77), 90· 

Proposal for national Minimum Wage 
policy in Cahsew Industry. (111-
30-6-,,). 8g. 

Punilhment to Food Adulteraton (V-
28-7-77), 167. 

Racket in Payment of Compensation to 
Coal Mine Workers (IV-7-7-77). 
lit-ill. 

Rec~ition of Union in C.L.W., 
D.L.W .• and I.C.F. (11-14-6-77), 
161--62. 

Refractory Producing Units of Burn 
Standard Co. in Welt Bengal (V-
27-7-77), 38-39. 

Re-opening of parcel office at Armenian 
Ghat Shed No.1 Howrah Station 
(VI-:z.a-77).8a. 

R~presentation from Water Transport 
Workers Federation of India (111-
3°-6-77), 83· 

Retrenchment of Apprentices from 
Railway Workshops and offices 
(VI-S-7-n), 10. 

Retrenchment of Worken in Jute 
industryin West B~.ngal (V-22-7-n), 
123· 

Suspension of Trade Union Leaden 
in PremchandJute Mill (IV-a-,-n), 
88. 

Staff apprehensive of delay of re-opening 
of parcel office Esplanade, Calcutta. 
(VI-2-8-77). 160-th. 

Step! to take over Premchand Jute 
Mill Howrah (IV-a-'-77). 1'3-74' 

Tech'lical Aid to Vietnam (V--28-'-77), 
167-68• 

Termination/suspension of Employees 
of Defence Accounts Department. 
Meerut (VI-S-8-77). J08. 

Termination of serivces of Nineteen 
Dock Clerical Staff (11-22-6-77), 
9+. 

Utilisad9Q of ReIOCrecce of Mulberry 
treel in Delhi for Silk Raiting (111-
1-7-77), ,0-'1. . -

MUKHEBJEE. SHRI SAMAR-Collld. 
VP. having thie.- own house. in Delhi 

using Government aCCODUDodation 
(111-27-6-77), 18g. 

Victimisation in the Council of Scientific: 
and Industrial Research (111-
29-6-77). 62-63. 

Wage Revision ':lornmittec for Port 
and Dock Workers (III--29-6-77), 
129-30 • 

Works Committee in Major Ports (111-
29-6-77), 128-29. 

Announcemen t rr. relinquishing of ofBce 
by Shri S. L. Shaltdher Secretarv-
General of Lok Sabha and Appoint-
ment of Shri Avtar Singh Rikhy 
a~ Secretary. Lok Sabha (II -I 7-6-77) , 
29S..g6· 

B.O.H. (VI-2g-?-,,), !l8,. 

Budget Railway-Gen. Dis (II-15-6-77) 
3311 • 

Conduct of Home Minister (M) 
(VI-4-8-77), 387-91. 

Continuing Price Rise (M) (VI-
5-8-17), 3 II -Iof.. 

Felicitation to the Speaker (V --21-7-" J, 
187-88. 

Incessent rains in Delhi and reported 
collapse of houses re.u1ting io 
deaths of some persons (CA). 
(VI-4-8-,,), 1182~+. 

Murder and torture of Naxalides ill 
Andhra Pradesh (CA) (II-IS-6-,,). 
1217. 220--22. 

Presidential and Vice-Preside{ltia) 
ElectioD' (Amendment) Bill Consid. 
(11-18-6-77). 65-66. 

Railway Budget 1977-78 Gen. Dis. 
(11-13-6-77), 301-11. 

Reported non-implementation of Noti-
ficationa". Inierim relief to news-
paper employees by their managementl 
(CA) (11-17..6-77), 268, 270-73 • 



NAMZ INDIIX 

MUKHERJEE, SHRI SAMAR--Clltd. 
Reported IWindling of CI'OIU of rupeel 

by exchanging at the Reserve Bank of 
India mutilated currency notes meant 
for destroying (CA) (IV~7'77), 
I~. 

Salary and Allowances of Leaden of 
Opposition in Parliament Bill 
Consid. (VI-8-8-n), 82-85. 

Conaid. C1. (VI-8-8-n), 106, "5. 
"9· 

MUNDA, SHRI GOVINDA :-

Branches ofNationaliled BankI in Orilla. 
(V--22-7'n), 116. 

Bridge over Baita rani River (V....,fJO·7. 
77). 1~7· 

Construction of Head Post Office Build. 
ing at K~agarh (V-'l1·7.n), 
I&~. 

Diploma Holders in Mine Surveying of 
Oriasa School of Mining Engineering, 
Keonjagarh (V--21-7-77), 161-62. 

Electrification of villages in Oriasa 
(V--2o-7-n), '94. 

IlIUe of Drug Licences to Docton 
(V--28-7-77), 180. 

Meghatubura Iron Ore Project (IV-
'4-7-77), 150' 

Mining Cess Fund (V-28-7-77), 
168-69· 

Paaenger Train from Tata Jamshedpur 
to Bolani (V-'9-7-77), 77-78. 

Proposal for shifting rub-POIt Office 
from Kin Buru (V--2I-7'77), 87. 

Provision of Accommodation to BoIani 
Iron Ore Mine Employees (IV-
14:-7'77). '51. 

Reservations for scheduled castel and 
IIChcduled tribes beyond IgSO. (V-
rto-7'77), 2Og-04· 

Revision of Wages Agreement and pay. 
ment of Bonus to employees of BoJani 
Iron Ore Mine (IV-14'7'n) '511. 

SCB Medical College, Cuttack (V-
21'7-17), 176• 

Shifting of Income Tax Appellate Tri· 
bunal from Cuttack to Calcutta. 
(V-19'7-77), 8S· 

Sterilisation Operatioll.l perf'onned In 
Orissa (V --28-7'77), 54. 

MUNDA, SHRI GOVINDA-Cotd. 
Take over of BoJani Iron Ore l4ines 

(IV-14-7-7?), 85-86. 

Telephone to Panchayat Headquarter. 
of Orilla (V--2I-7-n). 167-68. 

Wages to worken of Bolani Iron Ore 
Mines (IV-14·7·n), 15"52. 

Debate. 
D.G. '977-78 

Min. 0{ Steel and Mines 
(III-e8-6-n), aSS-56. 

Tribal Development Agency Project. (V-
,8'?-7?) III. 

MUNDA, SHRI KARIA: 

Consumption of Lac. (IV-15'7-7?), 
115· 

Cultivation of Lac in Ruehl Diltrict 
(IV-II-7-?7), ?5. 

Foreign Exchange earnings from Export 
of Lac. (V-2'?'n), 73-?4. 

Lac Cultivation (111-4-7'77). 'CIO-OII. 
Labouren of Heavy Engineering C0rpo-

ration, Hatia (IV-lg'?-77), 129. 

Policy of STC reo Lac buJineu in 
Ranchi (IV~?-77), 1M. 

Purchue of lac by STC in Ranchi 
(IV--8-7-77), 58. 

Termination of Services of Employees of 
Children', FUm Society Tram-
ferred to Delhi (VI-S-8-77), 105. 

MURMU, FATIlER ANTHONY: 

CorruniJaionery for Santhal pargan AI 
Diltrict (VI-g-8-n), 88. 

Indian Citizenship for Refugcea in 
Rajmahal Thana, (IV-13'?-77), 75· 

Recognition of Santali language (V-
18-7-77), ?~. 

Release from Jail of proceMionista for 
forcible .terilization (V~o-7'77), 
116. 

D.G. I 977-78 

Min. of Industry (IV-g·7-?7). g6-
411. 



MURTHY, SHRI KUSVMA 
KRISHNA: \ 

D.O. 1977-78 

Min. of Home Affain (IV-I3-'-.,,,), 
290-99. 

Reported 1Crioua- aituatiOIl ariaina' out of 
accummulatioo of handloom cloth 
(C.A.) (VI_a-8-,,), 241-42. 

Twentieth, Twenty-Fint and Twenty-
IICCOnd Reporta of lIhe CommillioQer 
fot ScheduJedClutel and Scheduled 
Tribes (M), (VI-29-7-77), 306-19. 

MURTHY, SHRI M. V. CHANDRA-
SHEKHARA: . 

Chain matching cues in Delhi (VI-
3-B-77), 51-52. 

MURUOAIYAN, SHRI S. O. 

Alleged irreplarities in appointmenta in 
HSL (Uf':'-30-6-n), 
liB. 

Allowances given to General Manager 
of Super Bazar, New Delhi (VI-
29-7-"), 202-°3' 

Amendment to Drugw and Cosmetics 
Act (111-so-6-77), 9°-92. 

Amount spent on renovation in various 
units by 1.TDC Management (VI-
5-8-77), 188. 

AlIIICIInlent of Taxable InCOllle for 
Workers and Officers in Ashoka Hotel 
(VI-s-8-n), IllS· 

Atrocities on Jiarijalll by Landlords 
(11-22-6-77), 146. 

Bargaining Agency for Worken at 
Cbandmari Copper Project (IV-
14-7-77), 96-97· 

Bonus for Chandmari Copper Project 
Workers (IV-14-7-"), 95-96. 

C.O.H.S. Dispensary in Tran.-Jamuna 
Area (V-II8-7-n), 115-16. 

Clement Price Policy (IV-IS-7-77), 
161. 

Circulation ofa New Pane) of 10 slogans 
to State Government (V-1I0-7-77), 
85-86· 

Coneeaions to Small Scale Units produc-
~_TV ~(V-"?-7 -77), 143· 

MUllUGAIYAN, SHRI' S. G.-Cold. 

D .. T.e. B~ on. Roqte No. 320 
(VI;...,-8-7?), 57-58. 

Diamond dr;1Ung _t Ko1l~ Copper 
M"me (V-II8-7-1977), 52. 

Diamillal of workmen in Khetri 
Copper Complex (V-rlI-7-77), 47-~. 

Dock worken wage revision commlttee 
repol't (U-I~77), 37. 

·DrilUng by 0 &: NGe and Foreign 
Finns (II-I.-6-,,). 1~7-a8. 

Dropping proJ)Olal for &pamion of 
Madril I{efinery (VI-2-8-77), 
114-15. 

Expenditure on LoIr. Sabha ElcctionJ 
(11-111-6-77), I-II. 

Fall in F-!ce of wheat below support 
prU:e (11-13-6-77), 45~. 

Financial Polition of Maruti Ltd. 
(1II-28-6-77) , 1{)5-07. 

Functioning of super Bazar Conna.ught 
Place (VI-1I9-7-n), 107-08. 

Import of Picture Tubes by ETTDC _ 
(V-27-7-77), 144. 

Involvement of oficers in Supply o( 
Secret Documents to Foreign Dip. 
ploma" (11_15477), 86. 

Kolihan Copper Mine Development 
(V-1I8-,-:n), 115. 

Mangalore Port 

Mr-asures to check Lock Outs and Re-
trenchments (III-23-6-n), 33. 

Minimum wages for farm labolU' (11-
16-6-77), 130. . 

Money Mobilaed by Compuslaory Deposit 
Schemel (Il-17-6-,,), 80-81. 

Ore production in Kolihan Copper 
Mine. (V-lIl-,-,,), 108.-111. 

Pending CBI investigations against 
Khetri Copper Complex Officers 
(V-2I-,-n), 10,-08. 

Perlormance of National Textile Corpora-
tion (I1I-I-,-n), 43-"". 

Prices of Drugs (1I-14-6-77l, 36-3'. 

Problem of Steel Production and Con-
sumption (11-16-6-77), 30. 

production at Chandmari Copper Pro-
j eel (IV-14-7-77). gB-99. 



NAME INDEX 

MURt.tGAIYAN, SHRI S.G.-Co"tJ. 
Production Cost or copper at K.hetri 

Copper Complex (IV-14-'-")" 56. 

Production of T. V. lets in tmall Scale 
and large scale sectors (V-':I.'-'-77), 
sa-59· 

Production in Khetri MineR (V -':1.1-,-
77) 106-0,. 

Progress of implementation 0{ I.and 
Ceiling Laws (11-13-6-,,), 148-.9. 

Proposal for Private Sector investment 
in the propOled New Fertilizer Plants 
(111-128-6-,,), SII-S3. 

Purchase of Shovels and Dumpers by 
Chandmari Copper Project (V-
lI8-,-,,), II,. 

Purchase of lugar by Super Bazar (VI-
lIg-,-,,), 12°3-0 •. 

Recommendation of Marathe Commit-
tee on Cost of Structure in T.V. In-
dustry (V-1I7-7-"). IH. 

Requestfrom ITOC Officers' Association 
(111-1I4-6-,,), 16-1,. 

Riae in price of sugar (1I-13-6-,,). 
149-51. 

Separate exiatence of Chandmari 
Copper Project from Khetri Copper 
Complex (IV-14-'-"). 9,-g8. 

Reviving of Prell8 Council (lI-u-6-
77), 711· 

Sharing ofCuvery waters (11-20-6-77). 
36-39' 

Survey in Delhi to ascertain the prices 
of. c .. ential Commoditiel (V --lIlI-7-
77), 67-68. 

Working of Public Sector Banks and 
other Financial Institutions during 
Emergency (111-124-6-,,), 11I9-30. 

Debaus 

DEMAND FOR GRANTS, 19"-78 : 

Mini.try of Commerce and Ministry of 
Civil Supplies and Cooperation (III 
-27-6-77), 313- 18. 

MURUGESAN, SHRI A. : 

Construction of overbridge at Chidam-
baramin Tamil Nadu (VI-2-8-,,), 
160. 

Development of Pichaivaram killai 
tourist complex near Chidambaram 
(Tamil Nadu) (VI-S-8-77). 67. 

MURUGESAN, SH1U A.-Colltd. 
Orant Of.H.R. Allowance and Quarters 

for Railway Labour Chidambatam 
Tamil Nadu (VI-a-8-77), s.-sS. ' 

Minimum Wages for workm (V-
':1.8-7-77). 101. 

Scarcity of Water in Tamil Nadu (V_ 
115-'-77), ISS-a.. 

Scholarships offered to S.C .• tudents in 
Chidambaram, Tamil Nadu. (VI-
,-8-77), ~1. 

Staff attached to former Ministers 
(Vl-s-S-77), 160. 

Supplyof Seeds and FertiliJerin Chidam-
baram, Tamil Nadu (V-':I.S-,-,,), 
IS3' 

D.O. 1977-'S : 

Min. of Commerce and Ministry of Civil 
Supplies and Cooperation (111-
25-6-,,), 10.-07. 

MiD. of Energy (IV-I'-7-7?),lu8-!lI. 

Finance (No.2) Bill, 1977 
consid. (V-16-7-"), 50054. 

National Highways (Amendment) Bill 
Consid. (V-19-'-"), 18,-89. 

Oil and Natural Gas Commission 
(Amendment) Bill 
Consid. (V-lIS-7-n), 401l-Q4. 

Twentieth, Twenty-fint and Twenty 
second Reports of the CornmilSioner 
for Scheduled Castes and Scheduled 
Tribes (M) (V-28-7-77). :l's-n. 

N 

NAHAR, SHRI BUOY SINGH: 

Gramin Banks in West Bengal (VI-
!l9-7-77). 13 1-32 . 

India's contribution to U. N. University 
at Tokyo (VI-4-S-,,). 95-g6. 

Price of Coal before and after N ationa-
lisation (V -'.l7-'-"), I !lg. 

World Bank Alaistance for Development 
Projects (VI-S-8-,,), 106-07. 

NAHATA, SHRI AMRIT: 

Dislocation of Work in Jharia Coal field 
(III-29-6-77), 3. 



530 NAME INDEX 

NAHATA, SHltI AMRIT-Q,,,,d. 
D,64Us 

D.G. (Railways) 1977-78 (II-IS-S-,,). 
S5+-~~· 

NAlDU, SHRI P. RA,JAGOPAL: 

Aerial Spray (IIJ·-117-6-77), 150. 

Aerodrome at Vellore (JII-24-6-~17), 
143· 

Allotment or Time forSpeecbesbyRuling 
and Opposition Partie. on AIR and 
T.V. (III-1I8-6-77), 114. 

Andbra Pradesh Pig Iron Plant 
(VI-4-8-77),216-17· 

Appointemnt of Youth Coordinator in 
Nehru Yuvak Kendra, Chittoor 
(V-I8-,.,,).77-

Arrean of Night Duty O.T. Allowances 
and IncrementJ to Railway Staff 
in Guntakal Divwon (IlI-a8-6-77), 
1117· 

A .. iatance for use of Hindi as medium of 
Instruction (V-I8-7-77), 157-58. 

Assistance from National Cooperative 
Development Corporation to States 
(VI-ag-,.,,) 23S-34. 

Availability and Import of Naptha 
(11I-a8-6-n), 129· 

Ban on opening Branch P.o.. in Rural 
areas (1V-'-7-77), 55-56. 
(VI-4-8-77), III' 

Building of Foodgrains storage by non-
Government Agencies (V-I8-7-n), 
25-26. 

Capacity of Mathura Refinery (III-
2S-6-77), 1118. 

Central Family Planning Reaearch 
Centre (V-III-,-")' 147-49. 

Change in site for Iteel Plant at Vizag 
(l1I-23-6-n). 93-94' 

CJOIure of Steam loco sheds at Guntakal, 
Pabla, Nandalur and Renigunta 
(U-al-6-77), 96-97. 

Company Jet up to explore Oil in Upper 
Ateas 0( Allam (V-i6-,-n), 140. 

NAlDU. SHRI P. lVVAGOPAL-C",td 
Conversion of Guntakal Bangalore Line 

iotoBroadGaugeLine (V-Ig-'-77), 
68-6g. 

Convenion ofKatpadi Tirupatlline into 
broad gauge line (1I-21-S-,,), 9'. 

Crop insurance (11.-13-6-17), ~-g.5. 

Developmen~ of Nagarjunasagar project 
as a tOurist centre (111-114-6-77), 
1411 • 

Development of powerloom industry 
(IV-I~-'-"), 91-g2. 

Development of Tirupati-Tirumala as an 
International Tourist Centre (111-
24-6-n), 14S. 

Dharna Before the main .tall of MIs. 
A. H. Wheeler and Company by Book 
Stall Venders (IV-S-'-")' 144. 

Differences of interest for Cash Loan 
Nationalised Banks (IV-8-,-7'1), 
58-59· 

Direct Air Flight from Tirupati to Delhi 
(VI-2g-,-n). 1113. 

Dilparity in the number of voters in 
variow Lok Sabha and Assembly 
Constituencies (lV-s-'-n), liS. 

Earth Stations in the Country (11-
16-6-,,) 6-,. 

Electrification between Vijayawada and 
Madras-Arakonam (V-:l6-,-n), 
4-9-50 • 

Electronics Research Laboratorie. in 
Andbra Pradesh (III-lIg-6-n), 
1/3-14. 

Energy produced (rom Hydro Power. 
(lII-llg-6-n), 4-7. 

Establishing a Directorate for Homoeo-
pathy (1V--'-7-n). 114-15. 

Estima~ for Sindri Rationalisation 
(IV-11l-7-n), IS6. 

Expansion of Refineries at Visakhapat-
nam (11-14-6-77). 6g. 

Expenditure incurred on Research 
Atomic Energy during 1976-n (11-
lIa-8-77), 7.73· 

Expenditure on improvement of Railway. 
in Andhra Pradesh during the 5th Five 
Year Plan (I1-:lI-6-77), 95-96. 



NAMJ: INDEX 

NAIDU" SHll. P. RAJAGOPAL-CClltId. 
Exploratory Fishing P,aject near Bombay 

(IV-II'7-'7), 155. 

Expert of Chemicals (JI-14-6-77), I~. 

Export of Jaggery (111-1-7-77), 143-
44· 

Export or Sugar (11-17-6-77). ~zr 8-!20. 

Facilities to conduct Research in Space 
Science (II-2!2-6-'7), 163. 

Fall in prices ofJaggcry (V-2S-,-,,), 
1118--21. 

Family hnsion cum Life Assurance 
Scheme (VI-4-B-77) 216. 

Financial Assistance for Hou.ing 
(1II-4-7-77), 15-3-54. 

Financial AaistaDcc for Propll$'8tion of 
Hindi Abroad (V-IB-,.,7), 158-
59· 

Fish Production in Territorial Waters 
(V-I8-7-j77), 157. 

Food for Work (IIJ-4-7-77), 75-,6. 

Formation of Corporation for Housing 
in Rural Arras (V-2S-'-"), fUS. 

Grant! in aid to Electronics Commia-
sion (V-20-,-,,), 1411. 

Grant-in-aid to the Rajghat Samadbi and 
Gandhi Smriti Samithi (IV_I 1-,_,,). 
IS'· 

Grant of Gold Loans by Nationaliled 
Banks (111-1-'-77), ,8-79. 

Grant of Loans to HariJ an. for construc-
tion of Houaes (111-29-6-77) 108. 
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Hotel Development Loan Scheme 
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u-,-77), 149· 
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Licences given to Vanupati units 
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National Highways (IV-6-7-77), lilt. 
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-39· 
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(IV-7-7"77). 1111-14. 

Organisation for Rescue Service in Coal 
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147. 

Payment of Compensation to Burmah-
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Pie~ rated workers Employed for 
Permanent work in Guntakal Sheo 
(VI-il-8-77). I 97-98. 

Power Tillers (III--27-6-n). 15. 

Price of Electric Motors (IV-13-7-77), 
1110-11. 
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children (III-30-6-n), 102. 

Processing Units in Andhra Pradesh 
(IV-8-7-77). 155-56. 
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29-44· 
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Protection of Borden (11-15-6-77), 
1101. 
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(V-27-7-77), 006. 
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31-41 • 

Radars in AIrporta 
I 47--tB. 
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Reduction in price of Pesticides (III-
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(IV-13-7-7'), 175-76. 

Realisation of Loans Advanced by 
Nationalised Bank (IV-8-7-77), 155. 

Recording Station at Tripuati for 
Cuddapah Station (IV-6-7-77), 38. 
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13-'-77), lo8-og. 

Rehabilitation of Evacuees from Sri 
Lank. (111-117-6-,,). 150-51. 
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77· 

Rt'\ease of land to Dandakaranya 
Development Authority (IV-I 1-'-77), 
156. 

Relief for Repayment of Loans to Tech-
nical Institutions (V-IIS-'-77), 109-
9°· 

Research reactors and computers in 
Bbabba Atomic Research Centre 
(IV-Ig-,-,,), 175. 

Restrictions on age of Marriage (IV-
5-7-77). 138-39. 

Revision of Advertisement Policy 
(IV-6-'-77). 1110. 
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Pradesh (IV-I 11-,-,,). 135. 
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Seed Certification and Production 
(VI-I-8-77), 15. 

Settin, up ot an Export Committee on 
Development of Tourism (IV-
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Small farmen development agency and 
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110-6-77). 1119. 

Social Security Tu (IV-I4-7-77, 
94· 

.83U Survev in M~or Projects (VI-
1-8-77), 88. 

Sponse [ron Plant in Andhra Pradesh 
(111-30-6.77). 101-011. 

Station Directur al Cuddapah Radio 
Station (V-27-7-n). 1I0~. 

Steam Eo,inel outlived life (VI-
2-8-77). IgS-gg. 

Steps for eradication of Malaria (11-
16-6-77). 13+. 

Stl)raae and Distribution of Imported 
Fertiliaen (1I-a0-6-77). o· 

Swaae of Food&rainsby 1'01 ia Opea 
Place lll-13-6-77). 18. 

Subsidy for Tllbe Weill and lore Weill 
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Suercane Dcvclopraeat Schemes 
(V -as-7-77). III. 

Sugar quota to tbareholden ar SUiar 
ractory (III--1I7 ... ,77). "9· 

Survey of Credit Gajll ill Di.tricta by 
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T.V. statioa at Tir~ti iRAaclill. 
Pradesh (111--119-6-77), II,. 

Technical aDel Economic aid to Afro 
Aian countries (IV-14-7-77), 
133-34. 

'Telephone Calla from Bombay to 
Poona (IV-14-N7). 66-67· 

Theft of Coal at 1t.aichur <IV -11-7-771, 
135. 

TibetUl R.efugeea (VI-I-8-77). 178. 

Trains cancelled between Tin\patbi 
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Dharmavaram (IV-~-7-77), 1111-1111. 

Transmitter capacity of Radio StatiODs 
(V-10-7-77). 143-44· 
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Tranmaitten unearthedinDelhi (VI-
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Unified Trade Union on RaUwa,. 
(1I~1-6-77). 11-7. 

Uniform ratea for Inter-State EltChan,e 
of Power (V-a0-7-77). 40. 

Uniform Tariff Ratea for Electricity 
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Use oC Earth Stationl for T.V. Pro-
grammes (1I-IS-6-77), 1101. 

Use of Natural Manure by Agricul-
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Vendors in G.T. and Tamil Nadu 
Eltpress (V-a6-7-77). 1!8-3g. 

Vilit oC Foreiln MiDiitel' of U.S.S.R. 
to India (II-16-6-77). 133. 

Voluntary Ceiling on Prices of Ra. 
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Worken' Participation in Manqemeat 
of paT Service. (VI-4-8-77), 60. 

World Bank AIIi.tance for IrrisatiOD 
Projects (IV-I 1-7-77). 79. . 
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18,-88. 

Compu1tory Adult Education Billl 
By Sbri C. x.. Cbandrappaa-Witll-

drawn ' 
Coalid. (01-1-7-77). 1186--88. 
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Consid. (IV-S-7-n), 34-7-50· 

'SaIary and Allowance. of Leaden of 
Opposition in PariiameatBili: 
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18-7-77). 38. 
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(V-ao-7-n). 4. 
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as.77), 5· 

. ~ 

NARENDRA SINGH, SHRl: ~ 
New Railway LiDe from Damoh to 

Banda. (V-86-7-77). 179. 
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1~9· 

U.G~C. lCa!ef'or teadl~n'or ri!'~iJed 
priva~ colleges (111-.7+77), 
84' 

tJ tiliiatiOp • of c~pacit)', in Public 
IICttot tJnderta.lmga tIV -15-7-""), 
110-11 , 

Unutiliaed ~ty in lndultrics 
(V -'1,0-7-77), 178. 

Vic:timaitiOil or CGBS DoctOrl (11-
16-6-77), I~S· 

VlOWikIe til B\ecti6nI to ~tive 
Auemblics (111~9-6-77)' 7-11• 

Wa\tlo., \iltfor. ~e, Coii~~& 
in Ja.ora., Dillt. Ilat\aln (m-
s0-6-, 7), 11 0-11 • 

W..erin l&11k' ~ ,to UOapha1s 
(lV--6.,.,,), ,0-71 • 

WOrkie., or Poreilra ColnpaniCi 
Ma.n~tI Dl up (rt.-.l:.6-,,), 
91 912. 

Zinc Smelter at Udaipur tlV-7-'-n), 
7'1,-73· 

D,balls 

Anna (Amendment) Bill (Attndmmt 
of ""iou) 1111 (11-17-6-"),:~7~' 

CcmItitution (Adlendment) Bill 
(A"""4",,,,' of A"ie'" 19 MId S~6) 
101. (1l-17;.s.77), S,II. 

D.G. 1977-78 : . 
MiD. o{ l'eu<>\c~.and, Min..:,;/, of 
0hemica.1... FerUUstn (1 v-
7-7-77), 17~' 

O.G. (Rail ..... ays) 1977-,8 (11_ 
16-6-77), 901-'09· 

Fertilizer Factory propokd to be set 
~ in llCrba' (K.AlB. DiI.) 
(V....g607·77). ~~. 

PANDIT, DR. V ASAN'f KUMAll : 

Abdoaiitiat· dileaae (tv~..a-,7). 
1114--1 5; -_._----
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PANDIT. DR.. VASANT KUMAR.-G' •• ,d. 
Accidents in I.A.R. (VI-S-8·'17). 

184--8!). 

Action on Recommendation. of Hathi 
Committee \lV-12-7·77), \171-72. 

Aid to Mozambique tV_S·7-1977), 
46• 

Air Pollution 
11~-16. 

AllegatioD. against Sbri R.ajaDi Patel 
aDd hi. wife (!V~-7-"). 187. 

J_Jle,ed irregularitiea iD Branche. or 
Vi".ya Bank (V-U-7-77) 8116-17. 

Amount giV~D by Central Buk 01 
llldia to PeDUDO Intel'JlatiOD".(VI-.5-a. 
71). IS3"'$4· 

Amuot speDt on payment or poDiion 
to opoliticallUfTeren (III.-.g6-77).6g. 

Aoti-loc:ia1 Activit_ of Bohra Prielt 
ID TanaDia (V ...... 8-M7). 166-67_ 

Apple DiIe&SC: ill H.P. (VI-I-a-77). 
261-62. 

Ban OD Import of ADalgin, Naicinamide 
and Prednisolone (VI-a-e-77), 
1711-74. 

Ban on Ule of Entero-Viofvrm aud 
Mexaform (1I1-so-6-77), SO-42. 

Ban on Ule of SacchariD (IV-7-7-77), 
128. 

BonUitoIndu.trialWorkera and Cmtral 
Government Employees (IV-
7-7-77), 138. 

Bridae over Parvati River (IV-
IS-7-77). 1M-55· 

C.B.L raid on tbe HoUle of late Smt. 
Sarojini Naidu (VI-I-8-77), !l6806g. 

Cable and CODductor mauufacturio, 
unit in Tamil Nadu-(V-:Z7-7-77). 
179-80· 

Chairman. National Book TrUit (V-
18-7-"). 171-72. 

CommiIliODi~_ of Variable BoerlY 
Cydotron (V-I7-'-77). 180-81" 

PANDIT. DR.. VASANT KUMAR-o •• ,.... 

Commitment. of Kohinoor MiIl~ "jlh 
Central Bank of India (VI-5-S'77), 
154· 

Company Donations to Politkal raJ lirs 
(11-14-6-77), 119-20• 

Complainta against CU.tODlS official. 
(V-22-7-77), 230. 

Cria faced by Haud proeelSort of 
Textile (V-2R-7-77), 59-60. 

D. T.C. BUI(~ on R.oute No. 770 
(V--IIo-7-77). 215-.6. 

"Dead Notes" cUlceU~d and dtltroyt'd 
by LB.I. (VI-:Z9-7-77), 1£8.€9. 

Demand. of Employees of Alhoka HOld, 
Ban,alore (VI-:Z9-7-77), IS9-4 1• 

Demand for Improvement in facilide, 
for Lawyers and people in COlll'U 
(11-1.-6-77), 90. 

Demanda of Relident DoctOR and 
InterDI of Safdtujuna,Hotpilal (V-
IU-7-77). S9-.0. 

Dilllliaal of UDiOD Leader. by National 
and Grindlays Bank (1I1-:ZS-6-77), 
38. 

DcnatioDI givrn by National Rncn 
Corporation Ltd., Bombay (Ii-
77-6-77), 176·77· 

Double Railway line brt\\un Khalilr:;ur 
and Garhi Harsaru (Northern 
Railway) (IV-5-'-77), 8,. 

Embezzlement or medicines. f~; ~ 
and equipmmt of CGHS Disp~, • 
Meerut (IV""-7-"), 67. \ Baud 

Excise duty on K"and.ari hv-
15.,-77), 90-g1l • 

Export Uld import of Purr.line Poul tI y 
Stock ("--e2-7-77), 129-30. 

kport of Eatablea (11-.,-6-77), 
179~· 

Export of Edible Oil, OiloKedl and 
Oilcakea en-17-6-77), 178. 

Export 01 Gur to Africa and South Ea.t 
AaiaD COUIltrie. (VI-5-8-,,), 37. 

BatenaiOll oIterivce or Deputy Auistant 
DirectOl'l. GeDeral, C.O.H.S. 
(V--e8-7-"), 48-49. 

Facilltia eqJoyed by Kohilloor Mill, 
f'rorn Cmtral Balk of IDdia(VI-
S-8.,7). ID-54. 
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PANDlT, D.R. VASANT KUMAR-Collid 

Finlncial Condition or National Rayon 
C)rporatioD (IV--'7~-'-77), 68-6g. 

F J dlrains Ilc.etved with Government 
([[ -I ,)-6-77), 59-60. 

General Exemption to Dawate Hawa 
TrUlt (VI-S-8-77), 159. 

-G)vernmen t Accommodation for Cen tral 
Government Employee. in Delhi 
(IVo-II-'-77), 18a. 

-Grant-in-aid to Srilrriahna Ayurvedie 
C~ncer Institute and Moolchand 
Hospital (IV-'-7-77), 127-."18. 

-Grant of Pension to Political Suft'em 
(111-29-6-77), '70 • 

°Hvaument of Employee. of Bhabha 
At~mt; ReJearch Centre during 
Emergency (IV~-6-77), 66. 

" Hindultan 
a3-6-77), 

Zinc, Udaipur (111-
86-87, 

'Implementation or Recommendation. 
of Commission for Backward Claaea 
(IV-I 3-'-77), 54-55· 

'Imprcwement of BUI Service" on R.oute 
No. 770.(VI~-8-'7), 191-:)2. 

"Incentives apnlt Exporu 
24-6-77), 181-82. 

(111-

'Inc~e~sein number of Seauin Enaineer-
ing C.,Uege in Maharaebtra (IV-
11-'-77), 43· 

'Indian Deported from Kenya. (II-
16-6-77), 107. 

1:nsta;lation of Statue of Conner Prime 
Miniuer (IV-IS-7-77). 3. 

°lnnructions to States to hold Election. to 
Local Bodies (V-IB-7-77), 117-18. 

'[n,titute for Constructional and Parlia-
m~ntary Studies (V -19-7-77). 59. 

'Liahilitie~ and Debts of Nationalised 
Cnl Mine,. (V-lo-7-"). 88-89. 

'Life Lost due to family planning drive. 
(II-,6-6-77), a29. 

LBn ~rante:i by Central Bank ofIndia 
to K,,\}iooor Mills, Bombay (lV-
8-'-77). 17-28. 
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PANDIT, DR. VASANT KUMAR,-Collld 
Loam given by Financial Institutions and 

Banks to Maruti Ltd. (11-1,-6-77), 
175-76. 

Lock-out by Pfizer Limited (Bombay) 
(V-21-7-77), 99-100• 

Loss incurred by E.P.F. Scheme andP.F, 
OutRtanding against Employees. 
(IV-7-7-77), 128-29· 

Maruti Ltd. and its Sister concern. 
(II-14-6-n), 186. 

Nebeva Sheva Harbour Project in 
Bomhay (11-22-6-77). 148. 

New. item captioned "Judse in Ex-
P.M.'. case alleges threat to life. 
(VI-2-8-77), 146. 

O.N.G.C. Agreement with a Company or France (11-14-6-77), 186-87. 

Packetl and Pamphlets found in Karim-
,anj Sub DiviRion in Cachar Di.tri("t 
of Assam (VI--3-8'77), 3146. 

Parliament HoUle Annexe (IV-
11-7-77), 183. 

Participation or A.S.C. Engincera ar:d 
Conlultants Ltd., Calcutta in a Joint 
Venture In Indone.ia (VI-2g-'-77). 
I04~· 

Pauenp Steamer for Itonkan Coutal 
Traf6c (11-22-6-77), 147-.0. 

Persons Detained UDder COFEPOSA 
(IV-a-7-77), Ilg. 

Piron with Japane!e markin, (V-
18-'-77), 75-76. 

Political Ambuladora (IV-I 4-7-77) , 
136-37. 

Poat of Vice Principals in Aidl"d Schools 
of Delhi (VI-I-8-77), 233-34. 

Prices of Product. or Multinational 
Compaoiew (VI~3-8-77). Igo;1. 

Production and Consumption of Maloor 
Dal. (VI-I-8-77). Eo-BI. 

Promotion to post of Principal in Delhi 
schoon. (VI-I-B-?7), 1131143. 

Proposal from Maharashtra {"..ovem-
ment for Utilization of Bombay 
High Gal (11-14-6-77), 187~. 
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ll~udion in Rr.te gf lJUU,n1 lo0· be 
. Paid toI?c~ton o{Foreip 'au 

(VI-29-7-77), 26. 

&Ji~tr~Wm ofplo~ pci\4i~ .with DDA 
. (V-25.'-77). ~6~. 

ReI~y rut byUnion leadenofC.S.I.O. 
lV-ll7-'N7). :Z'Q~4-2' 

Remittanccs by Foreip Bank. (u-
17-6-77). 66-67· 

~111 of Gu.i_t Vidy~th 
(V....:.:sS-7-77>. 1274-75· . 

llequeatmade I:»Y lte.trve B~Jndia 
OSiemAaOclation ~ . .:rd!N· app· 
ointmenr. daDe dUrlq' Emergmcr 
(IV-:-15·7-77).18~-8f. 

Requirement or "AROMEX" raw 
material by Printing Ink and Surface 
r.na.tin.. i~.c1ualrJ~I(Yl-:iI~17). 
'i,f.~ 

RepraentatioD of backward cJaMe. in 
;flate ~.ture. (1~--:6-7~77) • .... 

Jle.tartin, of Mutka BusirI"". (11-
1,:.-6-.77), 8. 

R.~~' Ap of ~~Pio~ (IV-· 
13-7-77). 19B. ' 

~'Wd fpr.i",'tlJl f~. . Y PI..,. 
•• (\'~1-7-7.7J. 1~72-U· 

Review of~. of Victil1iisa~(lIl of 
Teachen, Prinapals!pro(eslIOrs (II-
20-6-77). 1-7· 

Riot. in the Mazgaon Dock. (VI -
3.-8-77). 7', 

Sale ofVehicJ •• allotted to Ex-Servicemen 
rrqm the surplUl ~r~ce •. toc;k (lV -
J 3-7-77 J. 155. 

Sale of Vehicle, from Central Vehicle 
pep::!t. Delhi Cantt. (J.II .,.,..:zg:0:6-.?'l'). 
86-87. 

Sm_er, (IV.,-B-7.77). 158. 

• 
Strite by Workers of Hindustan I,eyer 
L~ .• Bom~y (I1-16-6-77). irQ. 

Sublettial of Government acr.ommoda-
tioa by aJlottce • .,...(V"';':'1l5-7-7~) ,1164" 
65· 

~111_ of 'l'edIDical'Liability~· St on K.ohinoor Mills ad.cel b) 
. ~;..~~oflDdja (Vl-:lg-7-n)-
I -yv. 

Subaidiled HoUling Schemel for Indus-
vial .warbri (11-10+77), 1112-
23· 

S"ar ~rat:\_ ~attcllie, ;n,Jd,ha-
rlib~. (lU~417" '5-66 . 

S~~.ion (If new rele~1 of Indian 
~$iJlll ~byF,.ilml"f!"atic,Dof 
otfD~' -(V';"17-7~77), ''HI. 

Tenden in"ited by 01: N.G.C. for pur-
.c:MJcof'rru4- Tr~tqr. l.J~lo;6-77 
p. 

TrUl"'" of Doctora ofCGHS Di~FI n:'r-
iet (IV- l f-7-77), 911-93. 

tJD&uthoriled., .... ~ .., PilmJDI.i-
tute of India. (111-119-6-77).1101. 

'WI,!'I;;r~~~1iAtllt oj Kcflj.IJH.! . , " 1lIj. by CeDAr .. 1 Wo,k oj India 
BJ ~9-7-77). 15fi~5B. 

D"'., 
BucJaet. Ibilwa)'I 1977-78 (GI'D. di8.) 

(P-::-14-()·17). 35S-iJj' 
D.G. 1977-78 : 

¥i9!~try or .,culture awl. Jrrj'~li' n' 
(~-'~-7'1> l.89.-IIqI. 

~~a~ c~yof a.Q~k.I?raCt ICV~~R 
payment or as,ooo Swill ,JIl'anc~ to 
Mr.. Manelca Gandhi by oreer I'f 
~~·JMj.y.9andbi (~)(lV,"""N~77) .. 'DO. " 

Pmention of SociRI Di~abilili. ~ Ilill 
.bv Qr. y~t~14JJW' fHldil. 1111 ... 
(IW-1s-1-77), 311. 

PARMA,ll. $ffltI NATWAR. l.AJ.: 
DiaJl!aYClf pu. R.out~s cf BUI Slc.pI by 
. 't;TC (111-29-6-771. 8S..,...l!6. 

Elec;trification of Vir.r Sabarmati 
R.~l~.r Line \1II~18-6-77). 8i-ell' 

Pan('l of lnoomt' tu OSicers. (In. 
.. Q4-6-77)· 56. 

~l\ction i.n mile,,_ of w.or.ken Edu.ca-
tlon taun. (tu 30-6-'17), :,6-". 

PARTHASARATHY,Shri P. : 

Leave or Abrer\Ce rrom the Sit~p of 
the House (VI.,....,-8-77). Ilflf. 
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PAIlNULBKAR.. SHJU BAPUSAHEB: 

Air ~jW to and Croln Ratna,iri (Mah-
r..allt!'a) (VI-s-8-77) 6741 

A,ir Station at Ratnagiri. (1V.--, '\-7-77) 67; 1· .' - • 

Amendmen t to Prc~ntion of Food Adul-
. teration Act' (V-QI-7-77). 

Attenc;ling of Conference of Poli tical ' 
Pattieiby judp 0( Supreme Court 
(IV-lrl'7-'7'), 184-fl5· 

Jwld;q ~-Depoli 'pq.n t,-Qfti<;e BqiJdin, 
(V-rl8-7-77). 116-17. 

,Jlqildi.a& ofH.nai PQllOfticc iDD.rpoli 
in R.atnagiri District (V-:-28~7'1977) ,0. 
Bako-Ioal!d .... Qirec.tort <YI-...a..77). 

1 .. 8~fi· 
Oollltl'uction o(Buildinl (or POlt Office 

at lWrJIIiri in'Mabaralbtra (W-
I .... '.,." 

OrinuDaf appeal. pendin, in Bomba, 
JI~.<;l<J\U't(VI:-;a-I.!-77). 81. 

Port on Western Cout (V-rlO-7-"l. 
~'-5.· 

Ex~~66~f IlJmeDite (VI-,-8-77). 

Instal!ation or Statue or ronner Prime 
.~ter (.V-15-7-"). I~. 

K,:, .. t:. Alumimum Plant (1V-1.-7-77). 

Kot6~ A1~.uumPl,pt (VI-"'-«I~77) 4""5' ' I ,.;>'. • 

New . appointment of former vice-
~~ of DDA (Y-I-8-n). 1.i3' 

Off'-ahore Oil ExploratioD in Ratnagiri 
(V-I9"7-77) •• 9· 

Payment ofprolect allowance to P. at T. 
Employees lemn, in Koyna Project 
Area. W!lhal'.mtra (IY-IS':N7) 
118-19. • 

Posta of}ud,et Yacant in Bombay Hi,h 
Court (Vl-a-8-n). 157-58. 

Jlatnaairi Aluminium. ~~, (Vl-
.. .s-77). 147"4.8· . 

Ilc;l~ of~1 ~taiDed during 
:Eme"eDC}' (n':-15~n). 111-1111. 

~ of J"eJtil~ to ~/I. lWoaairi 
• Zil~ ~/K Vikri ~ ~. Rat. 

nallJ'l (V-2S-,-n) •• ~ . 

.~ Tr~ .0( ~~ line {~m
bay-Ooa). (V-IIO-7-77).~. 

~._.' ._~y.rr ... ~ ..,. r.c.I. for 
• "'1 CDt1qDs.. o{JIlr,ib\P 6ID' :~¥JIW Port 
\ .. -I 7'77, 60- I. 

p. o. 1977'~ 

Min. of Steel and MUles (1II-
118-6-77). 188-g3:' 

P~:V"TI.~~V~ SH~U¥ATI : 
Twatieth. Twenty •. &J¥f Tw=ty· 

IeCODd Reports of Commbsiorier of 
~6 C"yttCII .and~ed 
1'ri~ J~) (-:-?~~n). 380..:...8 •• 

PASWAN. SHRI RAM VI~: 

rare. charged trom P~ngen travell-
ing from MaheriCfr'u' Ghat to Pahleza 
Ghat and from Pahleze Ghat to 
MaheDdra Ghat (V~rl6-7-77). '1125.126-

rilling up or posta relerYeCi for Sche-
duled Cutes and Scheduled Tri~s in 
Ministry of External Main (V_ . 
rl8-7-77). 95-96. '. 

rood .~y to FOI (V-I8-,-n). 
32. 
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K.ala-Azar Epidemic in Bihar (11-
16-6-77), 40. 

Miuppropriation of fund, by DDA 
01icen (lI-lO-6-"" 9g·loo. 

Post! reserved for S.C. and S.T. in 
Marketing Division of IOC (III-
28-6-77), 25-26. 

S.C. and S.T. E!1lp\oyees in Depart-
ment or Atomic Energy (V -27-7-n), 
7-11 • 

'SC and ST Employees in Depsrtment 
of Electronics· (V-27-7"n), ISS-57. 

SC and ST Employees in Department 
of Space (V-a7-'-"), 151-5a. 

. Scheduled Castes and Scheduled Tribes 
Employees in Cotumunication Depart-
ment (V-2S·7-n). .'3-'+-

-S.C. and S. T. Employees in Ministry 
(V......as·,·,,). a37. 

:S.C. and S.T. Employee. in M"lIailtry 
(V-45'7-77), 'l~8-39. 

-Scheduled Cutes and Sched .. ded Tribct 
Employee. in the Miniltry (V_ 
27-7-"). 152-056. 

.S.C. and S.T. Employee. in Shippill, 
aDd TralUpOrt Millistery (V-47-1"77) 
157--6,. 

-Scheduled Cutes and Schedllied Tribe 
PerlOlli in the Minlttry of Law, JI1Io-
~ &Ad ComPaQY Afl'ain (V_ a 7-77), 2-6. 

.Scheduled Cute and Scheduled Tribe 
PCl'I?ns in the Mlniltry or Law, 
JUluee &ad Company AII'ain (VI_ 
2-8-77). 2-7. 

:Scheduled Cadel and Scheduled Tribe. 
Stoll' . workinr in the Worb and 
KolWDj' Dep.vtlllellt (V-26-,.,,). 
120021. 

N.", 

D.G. 1977-,8 : 

Min. of Home AfFair, (IV-U-7-n). 
337-42. 

(lV-IS-7-,,), 239"--.a. 

E:nploymeJlt of Scheduled ClUte. and 
Scheduled Tribe. in Sel'Yices (Oil.) 
(VI--5-8-nl, 69-76. 

Spt'ellding of Kataalar in Vaishsli di .. 
triCt ofBibar (Under rule '77) (VI-
'l9-7-n), 1194-96. 

PA':iW.\:--J, SliiU R'\\{ VfL.\S;-Collld 
Twentieth, Twenty-First and Tw~nty 

Second Reports of C()l11tUislIioner fur 
SchedlJle:l Cutes anJ Scheduled 
Tribe, (M) (Vf-,)·!j·77l. 6'1-76 

PATEL, SKRI AHMED M. : 

Ahmedabad Bomb:ty Nation:\l Higb 
W4Y. (IV-S-7-n), IH. 

Air Services doted down in Guiarat 
(V -l'},'7-n) , I!lS. 

Amount allocated to Gujarat tor cons-
truction of houses (IV-"-7-nl, 81. 

Amount earmarked for the D-'Velop-
ment of Irrigatioa Project in Gqiarat 
(V-IS-7-n), 1+9-50 • 

Backward Districlt ill GiVarat (IV_ 
6-7-77), 75. 

Central aid (or minor irricatiOll to 
Gujarat (V1-1-8-77l. III. 

Clau III aDd IV Scheduled Caste 
employees or R.ehabilitacioa Depart-
IDCAt (VI-I-8-,,), 101-oa. . 

Closure or tactories in GiVarat (V-
110-7-77>. Is.-

Closure of Te&tile Willt in G~arac; 
(V-'},'},-'-77), ,6. 

Collaboration in lettinr up of New 
Fertililer Factories (VI-a-8-77). lSI. 

ConCeiliollS by I D B I for .ettin, up 
IndUoltrial units in G~arat (V~ 
5-8-n). 85· 

ColllulIlen Gu .\Keney in Ankleehwar 
City (VI-a-S-n), 181-82. 

D~elopment or Broach (IV-13-7-,7), 
99-100• 

DeveloprAelU of H&Ildloom. Indl&lU'y im 
Glljarat (VI-~-n). IO.-~ 

Oev¢lopment of Tourist SpotsiD Gujara' 
(IV-I!)-7-n). 185-86. 

Export of garments (VI-ai-'-77). 
196 -97. 

Fina,leial Auistane to eatrepreneures in 
Glljarat. (IV-13-7-77). 161--6a. 

Pishing Hub:lur on Gujarat Couto 
(V-18·7-77J· ~6-57' 



PASWAN, SHRIttAM VILAS:--G'ollid 
Formula to repla Ccoca Cola by an 

Indian Drink. (V -20-'-77). r 35. 

Health and Family Welfare centres in 
Gluarat (V-1I-7-n)· 1.t-5-146. 

. H0U5ing problem in tribal area of 
Gujarat-(V_5-'-'7l . 2i ,-lB. 

Implem'mtation of Minimum Wage. 
Act (IV-7-?-n). 52-.53' 

(mp:trt 'lnd distribution of Fertilizer 
(IV 11-7-77). 86. 

Import ,r Eliible Oil (IV -8-7-77). 151 
'52. 

(nerea. ~ in Prices or Pulses (V -5-7-77) 
38• 

lrutructions to' State.GovernrneJatl for 
openiog Fair Price Shops for leWng 
C!leapCloth (IV-8·'"'77). 55. 

JobJ to Highly Educated Pel'lODlll1,Delhi 
(IV- l i-7-77)· 63~4' 

'"Mif"atIQll' of Lepenfrom Bombay to 
. CUJlU'&t (IV -'."7-77). roS-ul6. 

MO!\ ~yi '\V~ltedin StOl'&leoiFoocipaiDI. 
(V-I!J-'-77). '4'-..2. 

M ultin~i01a~ •. C:Oa~iOl 11,*"".10 ex-
port of Mari~e Products. (V-
22-'-77). IB,..;.ss. 

Namel of the c~ rn~uCacturia, 
Pelticides(V-19-7-;'). 98-99. 
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Payment of Project Allowance to Em-
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Plan for eonlttuctig a Fertiliter Plant 
called Narmada Valley (V_6-,.,,). 
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Bank LoaDI to h~lea rural people in 
GIVarat. (V-tIl-7-77)· '5S-M. 
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CeDtral lleaearch Centre OIl GrouadDut 
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18-7-77) 15'-58• 
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19"6-77) 97'98· 
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18-M7) 159-54' 
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titualCy (Vi--1l08-77) I OG-I 01. 

Electrification or Vil. (IV-
IS-7-77) 176-77· 
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Gaup: (IV-.R-,.77) Sf. 
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RIle (V-I9-M'); 118-19. 
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150-51. 
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15-7-77) 168-6g. 
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Rule. Govn'ning Felling of Treet. 
(VI-J-8-n) ~4--25 

Screening of Medical Drgrre, (1V-
14-7-") J07- oil. 
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a73-77· 
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on 1-7-77 relarm, to Sbri Saojay 
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tea, coffee and certain categories 
of Chromite ore-(Rea.) (II-18-6-77) 
5-lg• 



PATEL, SHRI H.M,-Co"lII. 
Napland Appropriation (No. R) BUI: 
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Waterways and Roadwa.ya (VI-
3-8-77). 23-114. 

R.~habilitation of Hutment Dwellen 
aloni Railway Line. an-i Aerodrome 
Areas (V..-.rS-7-77). ~6. 

Sale of Janta Flats (VI-I-a-,,). 9. 

Survey of Cred:t G.p~ in Di.trict! by 
Reserve Bank of India (V-u-7-77), 
~a. 

TrAins between Delhi and Bombay 
(IV-U-7-n), 27. 

D.tll 

Buil~t, Railway, 1977-78 (Gen. Di •• ) 
(U-I~-6-77), 238-73. 

Inc:nant rains in Delhi and reported 
collapse of holllCl rcaulting in deaths 
oftom~pcnons. (CA) (VI-408.77), 
~82. 

Reported bumini alive or Harijan, in 
Belchi "iIlaie or.Bibar on 27th )iay, 
t977 (OA) (II-13-6-77), ...... 

Reported dilapidated condi~QIl· of 
tbe Grave of Late Preaident Shri 
Fakhruddin Ali Ah"ed (Under rule 
377) (VI-B.8-n). 64. 

nACHAIAH SHRI B. : 

POlts reserved for S.C. and S.T. In 
Marketing Divi.ion on.o.o. (111-
~8-6-77), ~2. 

Quota for Harijans in Ohua I to 01 ... 
IV post! \V-~6-7-77). 17. 

-Scheduled caste and Scheduled Tribca 
persons in the MiniltryotJ.aw Jusdce, 
and Company Affairs (VI-IIo8-77), 
5· 

Strength orworker~ and offic~rs of Dharat 
Gold Mine~ (VI-4-8-77), ~46. 

Vol untary Ceiling on Price. of Raw 
Cotton (III-I -7-77), 6. 

RAOHAIAH. SHRI B.-C""Id_ 
D~bal's 

Alleged misleading information reo Bel-· 
chi incident geiVl"n bv the Minister of 
Horne Affairs on IS-7-77 (Q.P.) 
(V-I 6-7-77) , 4. 

D.G. 1977-78 : 

Min. of Agriculturt' and Irrigation (III 
-11-7-77), 16.t--6f. . 

Ministry of Commerce and Ministry of 
Civil SupplieundCooperation 1111-
27-6-77), 303~7. 

Employment of Scheduled Caste. and 
Scheduled Tribe. in Services (Dis) 
(VI-1-8-77). 40-46. 

Railway Budget J977-78-<kn. Di •• 
(11-I S-6-,,), S3S~9· 

Re. : Question of Privilere (Home 
Minister'. statemen t on Belchi Inci-
dent) (VI-408-?7), .62-ri6. 

ReJ.>Ort of University Grants Commi .. 
1ll0A for '975-76. (M)· (V-7-77) 
12 ... .5-'1. 

Twentieth, Twenty Fi.rt and Twenty 
Second 'Reportl of COlZlftliliiODcr for 
Sch~duled Ca.t~J and . Sc!Jkduled 
Tri~. (M) (VI-608-77), ,,0-..6. 

RAGHAVJJ, SHR.I: 

Advertisements to Indian Espr~roup 
during EmerICIlCY. (VI ;08-,,), 
49· 

Area urcler Irriptioll in Gujarat 
(V-5-7-77), 16. 

Arrear. of Jncometax in Madhya Pra-
de.h (IV-I'-7-77), 68~. 

Article. imported by Swami Dhirendra 
Btahmachari (V-IIQ·7-77), ti8-
30 • 

AuelSftlent of income and Wf'alth or 
~i'Nildya Cha~ fJhukla (·VI-
508-77), I 64..:...q)6. 

Banning of~"Ari KdthoreKumar 
from AIR (IV-I 3-7-77) , ". 

Bench of Madhya Pradesh High Court 
at Bhopal (V-I9-7-77). 54. 

BHlLAI STEEL PLANT EXPANSION 

(V_B-7-77) , 186-87. 

Casel p-nding in High Courts (or more 
than seven )"I'ars (VI-II-8'77), 
129-30 • 



BHJLAJ STUL PLANT JPOtANSJON-
c..Ill. 
Committee cODstitut~d on Electoral 

R.eform. (V-a.7-77). J60~I. 

Oonstruction of Aerodrome 'at Saachi 
(Vl~-8-77). 161. 

Construction of a Perman~nt Olicial 
R.Clideace of P.M. (V-18-7-?7), 
IIOf-aS. 

Death duo: to Operation for Sterilita. 
dOll (11-16-6-77). 2111. 

DJspenanl with Senice. or Employee. 
ad Oorreepondenta ccmaequau of 
merpr of ccHindUItaD Samachar' 
with "Samachar" (11--211-&'77). 
67--68· 

Educational and Sodal Welfare lnstitu· 
rODI run by Fanip Missionaliel 
(V--e'·'-77), ISS. 

EDgioeerintr Graduatea (V-IB·N?). 
1113-115· 

FiliDi of Income-tax retul'lll by Sbd 
Kamlapati T ripathi (VI-eg-'.77) 
IIIIS-1I4· 

roodgrain. Reaerved with Goftrnment 
(11-1'+77). sg-60 

Impt U~C:C of Machinery to Indian 
KspreJI Group ofN~lpaperl (VI-
5-8-77), 4~' • 

Interpreterl III Foreagn t.aa,ua,ea 
(IV-I .... 7-77) 58-59-

Invatment or Foreisnen ill Campania 
in India (VI-R9-7-77). SI-8,. 

Medical ladlitia in AcUvui Areal 
(V-a8-7-77). 10f-06, 

Newt item 'AU wu ready for JP·. 
Cremation'. (IV-IS·'·,,). lU6-17. 

NeW' poall ad Tel.apb Olicea in 
Madhya PradClh (V-III-'-77), 
117-18. 

Payment _de to SaIUllllr for Newt 
(V -~0-'M7" atMSI 

Payment" 1.1 2'" by Shrimati 
Indira Gandhi and ber ramUy 
Members (IV--15-7-77). 12!r-36. 

Payment of Wealth Tax by Central 
Cabinet Ministen (VI-S·a.77). 
166-67. 

Pending Applications for Telephone 
Connections (I1-I6-6-n). 100. 

Poet entrusted to Dr. Dharma Teja 
(VI-,-B-77), lIoo·en. 

BHlLAJ STEEL PLANT EXfAl'lLl( N-
e,"Ift. 
Palt Olice in Madhya Prad~ 

(V-III-?,,), 8?88. 

PoetiDI of Tl"IUIIferred Judge. (11-
1~?7). '71" 

Productioo of NCWlJlrint (IV-I'!!·'·"), 
166-7°' 

PropwaI to let up a Rdinery ira ~hya 
JfndCIb (V-R6-'-77), 1110-111. 

PuIIea fn Itock with G()\'~IJllllnt (In-
.. -'-?7), &,.. 

Quota of Bertha for Vidilba in 6-Up 
Train (lV-5-7-77). 65-64· 

Raida by Inc:ome Tax Department 
(11-1,-6-77), 711.73. 

Railwa,. Statillill wiu",; ut driJlkillg 
water fac:ilitiea (IV-llI·'-~i), 
III,-IIS. 

Rural Electrification IChune fet Vidi,ha 
and RaileD Districts in M.P. (V-
110-7-77). sa-59· 

Samrat Aahok TechnOlogical IDatitute 
Vidiaha (111-4-7-"), 1113-114. 

Stock of imported aad iDdicellOUl 
wheat wiaL Fel (IV-II-,-?,,). 
59· 

8urveyi /CoDltruc:tion of RaHway Linea 
in Madhya Pradem (IV-III·'-7?), 
IIIII·IIS· 

Traim between Delhi and Bombay 
(IV-III·,·n), IIII-lIB. 

UDder.valuation of Propertici (IV-
R9-7-"), RII4·IIS· 

Uniform Syllabus from lit to Graduate 
claaea (V-IS·,.,,). 66-6,. 

Watermen appointed for ,ul?Ply of 
Driakm, Wata (V-II6-'-77), 68. 

Widening of Vidi.ha p('d~utajn Fe;:,' q 
Overbridae (IJ-14-6-77), ,500,51. 

D,IMIII 

D. G. (RaUwaY') 1977'7S (11-
16-6-77). 387-92. 

RAGHU RAMlAH. SERI K. : 

Felicitation to the Speak~r (V-III-i-i7). 
191-19S· 



RAHI, SHRI RAM LAL : 

Abolitioa or poet or CommiMioaer of 
Scheduled Cute; and Scheduled 
Tribel (V-2N·"), 245.46. 

BaD on Eaport of Mangoes, Onion and 
Potato (VI-5-8-77), 105. 

Oentral Aid for Tube-Well. in U .iI'. 
(V-2S-7-77), 186. 

Coavenioa of Luchow BareilIy Metre 
~ line iDto Broad Gauge Line 
(Vt::-2-8-n), 51-52. 

Delivery of CoDlignmenti to Ganeah 
Flour Mill, Kanpur without RR 
(V-a6-'-77), 181-82. 

Disparity in the number of voterlln 
variOUl Lok Sabha and lulembly 
CoDItituenciea. (IV - 5-'·"), 
24-115· 

Kichhau Daui-(V-2S"''')' 17-120• 

Loll of Excite Duty on Cement -
(V.....IJ.7·7-77), go,-gl. 

:t.fitmanacement of Ayurvedic and 
Unani Medical Tibbia CoUese, 
New Delhi (V-IIB'7'n), 160-61. 

OpeDift, ofKateeli Half (V-26-7'77), 
101. 

Pay &alea of Women Receiving A.N .H. 
Training (VI-I.8·77), 114. 15. 

POItI r~rved for S. C. I: S.T. in 
Marketing Divwon of IOC (III-
28-5-77), IiIg. 

D. G. 1977-,8 

MiD. of Asricu1ture and Irrigation 
(III-Q'7-77), 8_86. 

RAI, SHRI GAURI SHANKAR : 

Fea..ibility study (or purchue of AirbUi 
CD-a7l6n). 1i149·5°· 

investigatioDi into death of Col. T.S. 
Anand (II1-1i17-6-77), gg. 

~ing ofIntensive Production Centres 
In U.P. by K.V. I. C. (11-15.6-77). 
9-4· 

Production of Text Boob (V-IiIIiI-7-77), 
37·3B• 

Promotion or a Receiptionilt u 
General Manager of Five Star 
Hotels (11-1,-6-77),9· 

RAI, SHRI GAURI SHANKAR. Z-CD'rt~. 
Purchase of Airbul-Soo Plants (11-

17-6-,,), 95. 

Releue of penoDI detaiueel during 
Emergency (11-15"6-77), 15-114· 

Request for FreIh Enquiry into the 
Death of Former Railway MinittD 
(1II-29"6-n), :l9-go• 

Statement made by Indian High 
CommiuiODer in U.K. CUI-
lt9-6-77) , 49-~. 

Terms, condition. and pricea of AirbUl-
(lI-r,-6-,,), IIS0051. 

DliltJllI 

Alleged douien on Judga (CA) (11-
1&6-77), a+1. 

B.O.H. (V-H-'-77), 1151• 

Bu.-General, 19'7-'78. 
Gen. DU. (11-1ZOo6-77). 551-60. 

D. G. 19'7-78 
Min. of Asrieu1ture and Irriptioo-
(Ill-a.,.,,), 14"-49. 

Min. o( Energy (IV-I.·'-77), 12.7-
S7· 

RI : QuestiOD or Privilege (Home 
MinUlU's statement 011 _ Belchi 
Incident) (IV-vB-77), il6rf)5· 

Sbrimati IDdira Gtmdhi't PreII--
StatemeDt". CertaiD Statement 
made by the MinUter of Home 
ItJI'ain 011 IS-'-". (Q..P) (V-
16-"77), So-4· 

RAI, SHRI NARMADA PRASAD I 

Pendinl tel~e CODDOCtiona appllca-
tiona WIth Shahclara TeJephOlle 
Exchange, Delhi (IV-7-7'77), 
Bg-go. 

RAI, SHRI SHIV RAM : 

Airbus purchued Deal (11-17-6-77), 
24B-49· 

RAJ NARAIN, SaRI : 

Conduet of Home Minister (M) (VI-
4-8'77): g65·66. 

Employment of Scheduled cute. and-
Scheduled Trim in Servicea (Oil). 
(VI-6-8-77) , 111-30 • 

Lady Hardin,e Medical College and 
Hoapltal (Acquisition) and MilceI-
laneous Provision. Bill. 
Int. (V1-1-8-,,), 28S-86. 



RAJ NhRAlN, SHRtl-Gl1l1td. 

Malaria Incidence in the country 
(HAll DIS) (V-I9-7-77), ~S7-50. 

Penonal 'Explanation b'yMinister 
(V 1--8-8-77) 43-48 

R:aipation or Justice D.S. Mathur 
hID the CommiIsion or Inquiry 
into the 'Maruti AftiUn (ST) (V-
80-7-77), 30 1-oa. 

"Twentieth, Twenty First and Twenty 
5ec:oJld Reports of Oommislioner 
ror Scheduled Cutes and Scheduled 
Tribel eN) (VI-6-8-77), I I 1-30. 

Yoga Undertakinp (Taking over of 
Manqement) Bill Int. (11-
~a-6-,,), a07-08. 

CoIllid. (III-lf-6-77), a09, 34, 
a71-7S, (III-as,6-,,) I-II. 

Motioo to pau (III-a~I7), II. 

Yap Uadert:atirlp (Taking over of 
~t) ~ stateaaellt 
laid 00 the Table (II-a.~77). 
108. 

lIVVAN. SHR.I K. A. : 

Abandomeat or lIIOIlopoiy cotton.proeure-
ment lCbeme by MalWuhtra (VI-
s-8-77), 93-9+0 

'AhoIitkm of Lua4IordiIm (V-
-18-7-77), 1117 • 

. -¥tadoII.Jw All Iodidlefenoellaaployeee 
. " .... - (V-!0'7-77). ~. 

Alleaciaa ..... tdle Geoea1MMap 
orDJ~.S.U. (11-15-6-77). 146-41. 

· Al" •• I..... .1DduaIry bit by powv 
cut (V-a'-7-"), Ba-8S. 

· ~ . OoIoperativea in Major Porta 
(VI-S-s.77), lOa. 

· Ceiling on qricultural land boldins 
(I1I-4"7-77), 140. 

·Charaes Alainst Senior Official of 
Calcutta Dock LaOOur Board (111-
~77), I~al. 

,a.. I and II ofticen in Cochin Port 
Trult (Vl-S-8-77), 1101 • 

. .cochin Air Port (II-17.o.77), ft!. 

Coconut Board. (11-80-6-77), 133-34. 

<lomaUuee to probe activltia or .-itual 
c:beats(V-RS-,.,,), 177. 

Conditiooa 0( Service or PenooneI to 
be Tran&ftrred to States as a Result or Separation or Accounts Iiom 
Audit (IV-IS-7-77). 53-54. 

NAME "INDEX 

lV\JAN, SHaI, K.. A. :-GI111tti. 
Construction of new aerodrome Dear 

Coc:bio (111-1-'-'7). "9. 

Criteria fOr issuing complimentary 
PUleS (IV-Ia-,-,,),· 9· 

Demolition in Turblllan 0.18 Area 
in Delhi (U-1S.o.77). ~oOS. 

DIK ollicerScllemo (V'-3-8-77), II,. 
Development of.EravibIao WUd·Lij'e 

Sanctuary as a Natiooa1 Park in 
K.erala (V-I 8-,-,,). 4~-47. 

Development of Small and Rural 
Induatria by H.Y.T. ·(V-a7-,'I7), 
45· 

Dbaria CQmmittce BroommeMltioaa 
lleIardiDI . ImptOvecl Suppl y ot 
r..eDtial Commoditie~ (III-I-7-77), 
7"'7~· 

Dilution or ForcilD Equity Holdinp 
in Foreirn CompaDies (IV-8-'-77), 
Ils-a6. 

Durgapur Alloy Steel Plant. (III-
as-6-77). 6,-64· 

Enquiry into Coal India Ltd. (I1I-
lZg-6-,,), 14-15 

Expanaion or Tarapur Atomic Power 
Station (III-ag-6-77), Ilg-!IO. 

Exports rrom Calcutta Port (IV~,-
77), 1°4005. 

Financial P.doo of MaNti Ltd. 
(11I-aa.6-'7), 105-07. 



R.\JAN, SHRI K. A.:~Dlltd. 

Flood Control Meuurea in repro to 
Amravati River, '(V-IS-7-"), a06. 

High Priority for Guruvayoor Kutti-
puram Railway Line, (IV-S-7-77), 
37· 

I.P.S. officen involved in Forturing 
political PrOODel'l (VI-a-8-77). 185. 

Idukki Hydel Project (V-'J.7-7-77. 148. 

Implementation of Recommendation 
of Sivaraman Committee on Hand-
looms to be c:overod by Co-operativCl. 
(VI-.)-8~77) •• 2-+9. 

Import of Raw Cashew (I1I~.r6-77) 
88. 

Industrial Licenswg Policy (11-15-6-
77, 109. 

Institutional credit in the private leCtor 
and Heavy Induatrial Sector (IV-
8-7-77). 38-40. 

Inter-Ministerial Group on high yield-
ing varietics (III---27-6-77), 49-50. 

lntcllrated Fishing HabolU'l in Kerala 
(lII-4-7-77). 49. 

Judicial Wing to deal with labour 
(111-30-6-77). 1-8. 

Kerala Government requcst for eleclri-
ficarion of Railway lines in lterala 
(11-14-6-77). 9 1-9iZ. 

Kerala plea for aettiDg IlP of a Petro-
Chemical Complex (1I~I.o.77). 
99· 

Loan. advanced by'inancial ImtitutioDl 
and Baoa to Oompwcs_lding 
Shares in Maruti Limiaeci (VI~9'7-
77), 183-84· 

Lock out in NCAER (I1-Q0-6-77), 
411 • 

RAJAN, sHlU K. A.:-C""It/. 

Manufacture of Computers by Multi. 
oarional CompaniCi (Il-Qa.o.m. 
43-44· 

Measures to be nefit familiC8 of Victima 
of Forced StcriliJatiOll (1I--r&6-77) 
11003°· 

Meetilll of Indo-PalWtan Malaria 
Eradication Co-ordination Conference 
(V-II8-7-1977), 99-40 • 

Meetiq with chamben of WClt Benpl 
on Petro-Cbcmical Com.pl_ at Kaldia 
(V-Q6-7-77). Igi. 

Minimum Wasefor Hanclloom Wolke l'I 
(IV-N-77). 51. 

Money Mobilised by Compulsory De-
posit Scheme (11-17.0.77), 80-81. 

National Textile Plan. (11-17.0.77). 
110. 

NatioDaliiatioo of IndtlltriCi (11-
15+77). 147· 

New Prqjects for Power Gene ration. 
(11-1111-6-77). 18. 

N¢1IV Steel Plants during Fush Plan. 
(11-16..6-77). 71. 

Oft'take from F.C.I .• toeb (1I-lg-6-
77), IIog. 

Puambrikkulam Project (V-iS-7-77), 
101. 

Puk for preservation of 'Singlaam on 
Wcstern Ghat (V-I8-7-77). 140. 

Payment of income Tax Arrears by 100 
and other concerns (VI-II-8-77). 13. 

Pending Applicatioas from Kerala for 
Industrial Licences (IV-6-7-n). 
129. 

Photo .FUIDI Factory iD Private Sector 
(V-Q7-7-77), 1811. 

Pitiable ConditioRJ of U.P. Weavera 
('\"1-5-8-77), 198-gg. .' 



RAJAN. SHRI K. A.: COliN. 

Poata merved (or Sa. at S.T. in Market-
ing Division of IOC (llI-'R6-6-77). 
11.7· 

Private Cashew Plantation in Kuala 
(1I-a0-6-77). 51-SI).. 

Private Industriaibta in S~l Industry 
(11-16-6-77), 175-

Promotion of Anciliary Unibl by IDPL 
(V-1I6-7-n). 149-500 

PrOJ)Olla1 for OfHhore Oil Survey in 
Kerala (lI-al~77). 7"9. 

Propou1 for Private Seeton' Invmment 
in the propolCli New Fertilizen Planbl 
(I1I-aa+77). 5R-S3. 

Rail Link between Cochin and Kaya-
mukulam via Alleppey (II-14~77). 
ISO-51 • 

Recommendation of the Sivaraman 
Committee (IV-15-7-m, 153. 

Recruitmmt policy in HMT. Kala-
maasety (V-2Q-7-77). 131-3i. 

Registration ofSupervbon under Cochin 
Dock Labour Board (VI-3-8-77), 
2(1).. 

Reinatatement of Employee. (11-
2i~77), 131·SI1. ... 

Renting out of prornilel in Super Bazar, 
Connaught Place for non.trading pur-
poICII ~VI-a9-7-77). 184-8s. 

Reorganisation of National Apex Body. 
(11-18-6-77). 175-

Report of the Working Group on Textile 
kpor1I (IlI-a4+77), 191-gR. 

RepreIeDtation from Federation of 
Medical Representativel AaociatiOll 
of'lndia for Removal of W. Ceiling 
(1V-14-7-"). 93"94· 

ll~tadOl1l from Reception ofIicen 
(1V-IS-'-77). 157-511. 

RAJAN. SHRI K. A.:-Colltd. 

RepreleDtaltion on behalf of PrachetD 
Kathputli Sangh (VI-I-B-77), leo-

81. 

Requewt from Kerala for increase in 
monthly quota of rice (11-20-6-77),· 
134· 

Rol~ of Public Sector in oil industry 
and Trade (IV-S-,-77), 91• 

Sample Survey of Small Industrial Unita-
Uliated by Commercial Banks (VI-
119-'-77), IIS-16. 

Selection Grad", Poebl for Primary School' 
Teachers in Delhi (IV-II-'-77), 
155· ' 

Setting up of Industrial Complex in. 
Kerala (IV-Ig-'-77), 144-45. 

Setting up of new fertilizer planbi anel 
curtailment of imporbl or fertilizc"" 
(II-aI-6-77), 99-100. 

Silent Valley Project in Kerala (IV-
6-'-77), 38. 

Slwn Clearance (11-110-6-77), 19. 

Soil and Water Managcment in Ayacut,. 
Kerala (11-13-6-77). 20g004 

Storagc of Foodgraim by FeI in Optn 
Place (I1-13-6-77), 14-1B. 

Strike at Calcutta Port (111-23-6-77) .. 
47· 

Strike by Electrici ty Employ ee8 (V-
110-,-77), 14-11. 

Super Tanker Oil Terminal al CochiD 
(111-119-6-77), 145" 

Talill betwem IndUitry and Govern-
ment aD Unqnp\oymmt Problem. 
(IV_S-8-77), 13-18. 

Te1esraph and Telepbone facilities iD. 
Village. of ),f.P. having Popul1iod 
of more than ! tboUI&Ild (VI-
4+77),10. 



NAME INDEX 

RAJAN. SHRI A.K.:-CoJlld. 
Unsold Handloom Fa.bric. (IV-15-

'-77). 153-54" . 

Vacancies in Coehin Dock (IV-
IS-7-77). 55-~' 

Victitnisation of Medical and Sales 
Reprelcl\te.threl during Emergency 
(V -IlS-7-77). no. 

Vi.it of Foreign Minister of U.S.S.R. 
to India (11-16-6--77). 133. 

Wage benefit to Dock worken at Cocbin 
Port (V-1I0-7-77). 130-SI. 

Debate, 
Additional Emoluments (Compuliory 

Deposits) Nnendment »m Consid. 
(11-1S-6-77), !l4-116. 

Consid. d. (11-IS-6-77). ~4- 56. 

Budget-Gmcral (1877-78) Gm. Dis. 
(11-110-6-77), 1l55, 1l!>S. !l60. 

D·G. 1977-78 
Min. ofl\ofne t\\talfi (IV-IIl-7-77). 
1158-61. 

Min. of Labour (IV _11-7-77), 1l44-47. 
336-41. 

l'artidpation of young mt'J1 in nation 
building (Res.) (VI-5-S-77), 368-
69· 

Payment of wagc:e (Amendment) Bill 
Conaid. (llI-lOI3-6-77). 30 7-309. 

RAJDA. SHRI RATANSINH: 

Construction of more Railway l.inel 
in Gujarat (11-14-6-77), Ill. 

Restarting of Mutka Business (II-
15-6-77). 7' 

Slum c\earance (11_llo-6-77), !ll. 

Deba1rS 

»udgct, Genera\, 1977-78 
Gen. Dil. (11-1l1 -6-77). 1l73~o. 

Rt\JU. Sl\RI 1'.V.G.: 

All India Educational Service (VI-
3-8-,1)' IS_1l0. 

l'roposal for change in IO+Il+S 
eystem of Education (1I-lg-6-77). 
10. 

Debalts 

Budget. Railway, 1977-78 (Gen. Dis.) 
(11_14-6-77). 11114-116. 

lVtJu. SHRI P. V.G.-Contd. 
D.G. 1977-78 : 

Min. of Defence (111-4-7-77). !l54,-
58. 

RAKESH, SaRI R. N. 

Nlcient temple in village Godhna and. 
Larwab (VI-I-8-77),94. 

ConlUuction of lfFCO 1.td. Factory;. 
;n Pbulpur (UP) (VI-5-S-,,) 75-,6. 

Percen tage of Rarijan. in BSl" anll 
C.R,P·_(V-II7-7-,,), 5· 

Rec:ruitmept of SC/ST in Clall III 
and IV poata by Former Railway. 
Minister (V-R6-7-77), 74· 

Debate, 
Fillance (No. II) Bill. 1977 conlid. (V-· 

16-7-"), 41-46• 

RAM AWADHESll SlNGll. SliRI : 

convenion oC Railway Saloons into· 
lecolld cW' cotnpartmCJlh (VI-lI-8--
'77). 17· 

Effect of l'henforxnin drug on Health, 
(VI_I-a-77).33· 

Maki"g of \_"hl of rupe" by. the· 
managing Director of the Hllldu-· 
stan \nsecticide& Ltd. (VI_Il-8-77),· 
!l36. 

Setting up of Ne.tional Commission fo~' 
aousillg }»rogramme (V_1S-7-7~).· 
16. 

Shifting of Military pay and Accounts. 
Office from Matbura to Na5ik Road. 
(lV_I~·7-17). 41 • 

Telegraph and Telepbone Facilities ia. 
villages of 1v\1' hav\l\S "population ot. 
more than 5 thouPlld (VI-4-S-77) .... 
9- 10 . 

Debates 
Constitution (Amrndm"nt) Bill: . 

(Amelldn\l~'n\ of Arti"'" 3',2) \:'y ~I·II" 
Hari Vishnu Kanlath Uonaid. 
(VI-119-7-77), '391l , 1197· 

D.G. 1977-78 
Min. or Labour (IV-II-,-?7) 346-5r<-

Employment of Scheduled Castel and!. 
Scheduled 'Tr\\le& ;,n Services (Dill.) .. 
(VI-6-a-77), ao-87' 

Finance (No. 11) »m. 1977 Consicl~ 
(V-I 6-7-77) 101-110. 
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JRAM AWADHESH SINGH, SHlU-Colltd. 
Twentieth, Twenty First and Twenty 

Second 'Ileportl of Commivioner for 
Scheduled Castes and Schc!duled 
Tribes. (M) (VI-6-8-n), 80--87. 

"llA'M CHARAN, SHRI : 

Construction of Dam on che Yamuna 
River at Pachnada in Jalaun, U.P. 
(V-I,a.7-77), 73. 

. 

Scheme for construetion of over bridge 
at OraiRailway Station (V-19-7-77), 
57· 

BAM OEO SINGH, SHRI : 

'Deere.seln Pay Bill of'Dhaudi Group 
of COal Mines IIIlder Coal 'India 
',irnited (Central Zone), (V -ao-7-77), 
75-76. 

:Morning FlightfromPatna to Delhi 
(1I-17-6-n),2.p. 

,RAM, SHR] R. D.: 

!lJihar Mines 'Proposed for Grant of 
Le.ve (V-28-'-7'), 75-76. 

.class IV P&T employees oC U.P. Circle 
(V-aI-7-77), 131-SQ. 

:Extraction of Minerals in P.lamau 
(V-21-7-n),62. 

~Lo'; of Ayodhya Textile 'Mill (111-
I-,-n), 96-97. 

New posts created in National Textile 
Corporation (OPR) (fV-I~-7-77), 
58. 

~on-proviaion of Facilities to Employee. 
of Ayodhra Textile Mill in NTC 
(DPR) (I 1-1-'-77), 160-61. 

:RAM GOPAL SINGH, SHR.I: 

D.G. 1977-7B 
Min. of Agriculture and Irrigation 
(111-2-7-77), 166--69. 

IRAM MURTI, SHRr: 

Corntruction of building for C~ntral 
and Regional Provident Fund Offices 
(III-go-6-n), 10. 

India's Participation in TradeFaira 
(VI-Ag-7-71). 7· 

.Production oC K.badi, (IV-IS-'-77), 
21. 

ReJularising of Unapproved Colonies 
ill Delhi (111-27-6-77),22. 

RAM MURTI SHRI:-Contd. /)',,," 
D;(#.1977-,8 
Min. of Home Aff.irs (V-IS-'-77). 

30 9-IB• 

RAM, SHRI R. D. : 

Budget Railway .. Gen. Dis. (JI-15-6-
,~). 280-8S· 
RAM SAGAR SHRI : 

Enquiry agail:~t Gan.,. printing Ink 
factory Ltd., Calcutta (VI-
2-B-77), 89-90. 

Export of quinine/Cinchona (VI-
29-7-7), ISI-SS· 

N.B;C.C. appoin~d Sub-Ccntrartor 
for WTP (R)Calcutta(Vl-g.;a-77), 
167-68. 

Non-~Ie~ of quinine/Cinchona by the 
Cnentral Government Controlled 
units to the Manufacturen of Drugs 
(V ""'116-,-77), 20!l. 

Non-re1eue of Quinine/Cinchona by 
The Central ('..overnment from th .. ir 
Unites at Tamil Nadu and WtlIt 
Bengal (V-'Z6-7-n), 201-02. 

Quota for Harijana in ct .... I to CLus 
IV posts (V-26-7-77). 6020 

Staff of Willingdon and SafdarjanlJ 
Hospitals, New Delhi (\'-28-7-77) 
69-70 

D,bat" 
D. G. 1977-78 

Min. of loduatry (IV-g-'-'77) 51-57 
R AMA CHANDRAN, SHRI P. 

Super Thermal Power Station in 
North Bengal - (V-2'-7~77) 26027 

Dlballs 
D. O. 1977-iB 
Min. of Bnergy(IV-14-7-77) 279-9B 
Power Shading in Delhi and clOlUre 

oCUnit No. I in Badarpur Thermal 
Power Stp-tion, (ST) (1l-2~'-6-77) 
947-50 

RAMA LlNGAM. SHRI P. S. 
Allotment oC land for construction of a 

Nun'ly School (UI-4-'-77)' 67-68 
Banking facilitin in Tribal and BAl'k 

ward ar~. (V-U-7-77) 162-6 

CateriDg rystam in R.ailway. (VI-2-B-
77), 134-3~ 

Central Aid to Higher SecondLry Schools 
in TaJDil Nadu - (V-5-'-17),1I55 



RAMA 1:.INGAM. SHIlI'.S. :-c,rrtd. 
CompeDltion paid eo familiet of 
wOrk~. who died in C~ Mine 
Accident (V-Il8-7-'77~ 151"58 

Developmcut of tribal people i.a NU-
~iri Hilt. area in Tamil Nadu-
(V-Il'-?-'I7) 165-66 

HMr Unit at Doty (V-27-7-77). 
37-· 

Pandi lr-Punnampuzha River Scheme 
(V -~5-7-77). 96-97. 

Settlem~nt of Inter-State Water Dispute 
(V -~5-7-77), 184-185. 

Touriwt Potentialities of o.ot1' (V-
2<l-7-77)' 55-56. 

D'-tea 
Annual Report of Univenity Grant 

Commission for 1975-76 (M) 
(V -21-"'-71). 251-M 

Gener"l Budget: 
G~Il. OM. (Il-~2-6-77), 311-15. 

RAMAWURTHY. SHRI K. : 

Bipartite Wage Negotiating Committee 
tor Transport Worken (IV-
13-7-77),85' 

Bunu Standard Co. (111-29-6-71). 
55-56. 

CBI cales against officers of State Bank 
oflndia (III'"'"'Il.-6-n). 95-gO. 

Coal Wines (I1-15-6-n), 153. 

Constructioa of Dams in Tamil Nadu 
(II -13-6-77), 97. 

Construction of Madra! Atomic power 
project. Kalpakkam (lV~-7-77). 
154· 

Credit facilities to Monopoly Howes 
(IV -5-R-n). 36-37. 

Distribution of ViscOllc Fi~nt 
Yarn (IV -15-7-77), 46. 

Employment of persons to look after 
unm'lnned Gates (IV-5-7-71), 
133-34' 

Expenditure on Forrign Tours of Directo r 
General of ESI'C (II-16-6-'7), 
IU9· 

RAMAMURTHY, SHRI:-Collid. 
Firms involved in Ow ID!port Rackel 

(V-19-'-77), ,8. 

IncreaJe in crime Rate. in tM count~y 
af.trr linin. of Emergency (Il-
15-6-,,), 58. 

Lock out in NCAER(II-Il1Ol-6-77).4,S_ 

MRTP Commiuion'. Enq~y 8gaiJlS' 
Andhra Pradesh Pvt. Indian Nt:""s~ 
papen, Bombav and Indian EXprf'fill 
Madurai lIV"':"'5-7-7i). 86. 

MalprKticn in thf' Distribut:cn of 
Vucosf'F.la;nrnt Yam (IIl-'-,-nJr 
¢-

NatiQna,li~Atinn IndI'8tri .. ~ of (IV-· 
6-7-77), 153. 

NOQ-d~t of FSIC dUt'1 fly M/".-
AngJo Frehch Textile. Ltcl., Pendi-
e:len'}' (IUJ~3-6-n), 56-5'. 

Number of Nr HOlten In IndillD 
Airlinfl bf'longifig to S.C. &: ST. (llI-
"-7-17), ,il. 

Proposal to take over the wholesal,co" 
trade in rice, wheat, lugar, EdiblCll' 
oil, and cottOD (V-t8-,-n), ,II-

Seamen'sEmple>yment Office at Madru 
(IV-1-7-77), 82. 

Shortage of Polio Vaccine \ VI-
4-8-77). 110-11. 

Strikein BHEL Bhopal (IV-S-8-77); 
!Zg. 

T.V. Station at Salem (IV-6-7-77/". 
153· 

Unified Trade Union on Railway'" 
(1I-1U-6-77), 6_ 

Dd&I" 
Budg!'t, General 1977-,8. 

Gen. Dis. (II ~o-6-77), 336-4". 

D. G. 197N8 
Min. of Agriculture and Ifrigatiolt 

(IIl--!;I-?-n), ,8--BR. 

Min. of Labour (IV-II-,-,,), S5'-
55· 

Payment of wagea (Ameuc1ment) BiIf'". 
Comid. (IU-!Z~77). SOO-03. 

Reported eurhll on import of Indian-
Textiles impoeed by Europ.D Ec~ 
nomic Community (CA) (V-20-" 
77), !Z3G-38 • 
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_RAMAPATI SINGH, SHRl; 

Accord on Banaagar Dam (V-
~5-7-77), 137--139. \ 

:Shifting of Military Pay and Accounts 
Office from Mathura to Nasik R.oad 
(IV- 15-7-n). 33-.f.2· 

IRAMDAS SINGH, SHRI: 

Additional Grants to StatCi to reduce 
Budget Deficit (VI-5-8-77), 13. 

~Invitation to workers' representatives 
in India by Trade Union Congress 
of Mdaysia (VI-4o-8-n), 19S. 

tlpue of Pauports to Trade Unionists 
(VI-4-8-77), 94· 

'Lift Irrigation from Tenu and Konar 
Dams (V-llS-7-n), IllS. 

Payment of first instalment of Com-
pulsory Deposit to worken of Denno 
Coal Field (V -7-7-n), 144-45' 

.Pay Scale recommended by Steel Wage 
Board for RefractoriCi Plant (V-
llr-7-n), 31-3ll. 

;RctrenchmClllt of Workers by Central 
Zone, Coal India Ltd. (V-7-7-77), 
6J. 

Simplification of Procedure ileuing Pass-
ports (Y-ll8-7-19n), 41• 

morkers removed from service by 
BCeL (YI-3-8-n), 108-og. 

D,bat.s 

Finance (No. ll) Bill, 1977-
Consid. (Y-lS-7-n), 1164-69. 

~I SINGH, DR.: 

Account of Indian Red CI'OII Society 
(YI-4-8-77). '257-58• 

Air ServicCi to Bbagalpur (11-17-6-
77),91 • 

Angika Language in Bluuralpur R.adlo 
Station (YI-s-8-n), 5S-59-

-Appella Bench of Income Tax at Bhapl-
pur (II-lll-6-77), 47. 

. Auction of Sand, Scrap, Iron by Rail-
way Workshop at Jamalpur (IY-
1':1.-7-77), 172-74· 

~bagalpur Radio Station (11-15-6-77), 
45-46· 

RAMJI SINGH, DR..-Collld. 
Bhaplpur Medical College (tv-

14-7-77), 150 • 

Cues of Divorce or Judicial S~atiOQ 
in Tis Hazarl Courts, Deihl (IY-
12-7-n), 119. 

Central School at Bhagalpur (11-
Is-6-n), 229. 

Centres/Schoon in lIT Delhi (IV-
11-7-77), 100. 

Colouring of vaswpati Gbee (VI-
,-8-77), 5S-54· 

Compullory use of Helmet (V1-S-8-
n), 157-58• ' 

Construction of Ekchati Mebgama Road 
(1I-1,5-6-n), 1111-22. 

Criteria for ilsuing complimentary pasaes 
(IV-Ill-,-n), B. 

Dacoities, SnatchiDg, Murden and 
Pickpocketing at Stations in Bihar 
(V-~6-7-76), 67-68. 

Doubling of Kiul Sahibnnj Loop Line 
(Eastern R.ailway) (IfI-2B-6-77), 4. 

Excavation of the Ruins of Vikramabi1a 
Univenity (11-110-6-77), 117. 

Exchange of Soiled Notes in Nationa-
lised Banks (VI-9-'-77), 61. 

Expmditure on Development of Delhi 
and New Delhi (YI-I-8-77), 115. 

Expenditure on Nehru Yuvak Kendra 
(V-25-,-n), 261-62. 

EXRc:nditure on Primary, Secondary and 
Higher Education (V-i5-7-77), 1114-
25· 

Export of Bhaplpuri Silk (lII-r-N7), 
80-01. 

Extenaion of Bhagalpur Mandar Hill 
Line up to Jamtara (UI-48-6-n), 
77-78. 

Hunger strike by apprentices at Bowo 
Steel Ltd. (Y-!21-7-77), 99. 

Hunger mike by worken in Lat-
matia Coa' Mine. (Y-llo-7-77), 49-
50 . 

India's participation in Trade Fairs 
(VI-II9-7-n), II-III. . 

Indian Red CrOll Building (VI-4-8-
77), 66-67· 
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RAMJI SINGH, Dr. -CoJltd. 
Issue of POltal Stamp' in Honour of 

Shri Sri Prakash and Dr. Ramdhari 
Singh 'Dinkar' (III-:t3-6-n), 311-33' 

Lift Irrigation Scheme (V-I~7-77), 
193-94. 

More Time for Devotional SORgs in 
A.I.R. (V-:t7-7-77), 200-07. 

Murder of Naxalites in Special Central 
Jail, Bhagalpur (11-15-6-77), 116-
117· 

Murder of Naxa,lites ouaide Bhagalpur 
Special Central Jail (IY-6-7-77), 
83. 

Naltalites and political prisonen in 
Bihar (U-22-6-77), 82. 

News Item "Naga Battle will flare 
up" in "The Observer", London 
(V-20-'-77), III. 

New. Re: Million Dollar Pay-Ofti to 
Cochin Refineries (IV-12-7-77), 58-
60. 

Opening of the Closed inclines and 
Quarries of Fakka, Khas Shyampur 
01 Eastern Coal. Fields (V-2'-7-77), 
52-54· 

Persons Sent to U.K. for Training 
by lIT Delhi (IY-I1-'-77), 193. 

Preplration of Book on Engineering 
Mathematics by I.I.T. Delhi (V-
18-7-77), 65-66. 

p,',) il:lio:1 of teltt b:>:lk. (V -22-, -77), 
4-3· 

Proposal to remove Distinction bet-
ween Central Schoob and State Run 
Schools (II-2o-t)..77), 51. 

Radio Sets in the country (IV-
14-7-77), 58. 

Rail Link between Basukinath and 
Santhal Pargana (V-19-7-77), IlI3-~. 

Railway Bridge over Ganga near Bhagal-
pur (11-14-6-77), 41. 

Reorganisation of U.G.C. (11-13-6-77), 
:t:t I •. 

R'~PJrt of M.Pg' C"mmittee on Belchi 
Incidents (VI-S-B-77), 103. 

R~jidential accommodation for the 
employees working in Akashvani lta-
tion at Bhagalpur (IV-iS-7-m, 
10 3-0 4. 

R..UQI SINGH, DR.---<AIWl. 
Rise in the price of Yarn {IV-IS-7-

77),611-64. 

Setting up AutolDatic Telephone Ex-
change in Bhagalpur (IIl-:t3-6-77), 
87· 

Shivnarayanpur Railway Station (u-
11l-6-n) 1:t1-a2. 

Steamer Service between Bhagalpur and 
Thana Bibpur (Y-19-7-n), 48-49. 

Taking over of Patna University (11-
13-6-77), 2S0. 

Ukranalla Irrigation Scheme in Bihar 
(II-ls-6-n), 47. 

Use of Hindi in U.N.O. and other 
International Organisation. (lV-
7-7-77), 79· 

D,ball, 

Annual Report of Univeraity Grants 
Commiuionfor 1975-76 (M) (V-lu-7-
77), 1154-60. 

Compulsory Adult Education BiB. By 
Shri C. K. Cb.andrappan-withdrawD. 
Consid. (III-I-7-n), 1I77-S0 

D.E.G. (GeDeral) 1974-75 (V-Il5-7 
77). S~8-30. 

D. G., 1977-78: 

Ministry of Clcnn~e and Miniatry of 
Civil SuppUes and Cooperation 
(UI-R7-ti-77), 318-:t6. 

Min. of External Affair. (III-29-6-77). 
1187-94. 

D.G. (Railways) 1977-78 (1~16-7-77) 
336-45' 

Employment of Scheduled Castes and 
Scheduled Tribes in ServiCCl. (Dis.) 
(YI.....t)..8.77), 119-35. 

GENERAL BUDGET: 

Gen. Dis. (III-lIS-6-77), IISs-6a. 

National Highways (Amendment)BiU 
Motion to pus (V-I 9-7-77) , :t08. 

Participation of young men in natioD 
building (Res.) (YI-S-8-77), 336-41 • 

!'i Publication and Import of Political 
Literature by Foreign MiaioDl in 
India (Regulation) Bill by Shri 
Samar Guha: 



llAl@ SINGH, nR. -Colild. \ 
Twentieth, Twenty F'1I'It and Twet'ty 

Second Reports of Commiilioner for 
Scheduled· Caate. and Schocluled 
Tribe. (M) (VI~&-77), 29-35· 

J1AMJIWAN SINGH, SHlU 
Convenion of Lucltnow-Samutipur Line 

into Board Ga~ (11-14-6.'7'1) '79-80. 
Extelllion of SUn Hasanpur Line up to 

Barauni (II-u-6-77M1. 

Prpulation Growth Rate (Dl-1I3-6-
77), 68-6g. 

Sanction of ComprUenaive Healtb aDd 
Child Welfare Prorramme for Rural 
Areal (Il-IC).6.n}, 101 

Steps W check amU8llm, (m~ 
77),94· 

D.G. 1977·']'8 

Min. of Agriculture 8£ IlliS_doD 
(I1L-s0-6-77). !l71-83· 

1lANGNEKAll, SHIlIMATJ AHlLYA 
P. : 

Allotment of Land to Sodetieil durblg 
Emergency in Delhi (In-"·'·77). 
f-II. 

Compulsorily retired officer. of PitT 
And ... Circle ()I-,6-6-77), 184. 

Cultural and Trade UIlioD Qrpllila1iD1II 
at CLW (11-14-6-77),3-10. 

Enquiry in allegation against P.M.G. 
Wcst Bengal Circle, Calcutta. 
(11-16-&77), 87. 

Facilities to Nco Buddhist, (V-!lo-,-
7"/), III-a. 

Fatal AccideDti in WflrJuhop in CLW 
(II-14·6-77), 116. 

Grant of D.A. to Central Government 
anployet". (IV-, .. -,-,,), 35. 

I.dia PcpulatiOll Projed (V-1I8-7-
1977), 21. 

IdClltieal Pay Scalea of Employee. of 
Universities (IV-II-1-77), '44' 

Memorandum from Indian Pilot', Guild. 
(1I-17-6-77). 30 • 

Miaappropriation of fund, by Regional 
Manaser, Allahabad Bank (IV-
8·7-77), 137· 

RANGNE1UIR, Sl&lAIMTI AHIJ1.YA-
COIiId. 

Orders fGl' Arreetl and R.elease of per-
JOIlJ (IV-13-7-7'l), 6. 

PCIIIion to dependenu of DetCDllI in 
jails er during Parole (lV-6-7-77)~ 
18. 

POitl reserved for S.C. Be S.T •. in 
MarketiDg Division of I.O.C_ 
(111-118-6-,,), 24·!l5. 

Price of Onion (1V-8·;·77), S6·S7. 
Price of Printing Paper (11-211-6.,,), 

75· 

Recruitment of CauaI Labourers at 
CLW (11-14-6-77), 11·7. 

Re-inJtatement of Dismi .. rd Office-
Bearers o(IndiaD Pilot's GuiJd. 
(II-17-6-77), 1117.118 . 

Resignation of ofticen of State bank IIlf 
India (1Il-24-6-77) !I. 

:RaetriUon impoeed b CLW Adminb-
tration OD Cultural tUOCtiOD (11-
14-6-77), 117.18. 

Retrenchment of Apprentices &om Rail-
way WOI"Uhopa and Offices (IV-5-7-177) 
6-10. 

Staff Union Demands in Chakradhal1'lU 
Divi.ion (IV-S-6-77), 103· ... 

Status of Women in Rural Areas 
(11-13·6-77), 30--SII. 

Stocks of Mis.Labeiled and Mi.·BI"andrd 
injections (V-28·7·'977), III. 

Trade Union Rights to Employees or 
Universities (IV-I 1-, 77), '45' 

Uniform Service Conditions of Univer-
.hies employecs (IV-I 1·'-77), 49. 

Vacant POIt, in IndiaSl Airli ••• 
(IV-S·7·n), S. 

Withdrawal of VictimisatklJ Calc. 
against R.D.S.O'. Railwa} men 
(IV-S·'-77), 104'"5· 

Womell Mtmben ofParliammt detained 
under MISA aDd DISIR (Jl-.~ll.8·77)' 
6. 

Working of Vijaya Bank Ltd. (III-
24.6.77), IIS·24· 

Debate. 
D.G. 1977·76 

Min. of Ccn n.l'rcl' er,d Minif1IY (f 6>\il 
Supplies and Coop~aticn (JJI-
25-6.77), 45-53· 



RANGN&KAB.. SHJUMATI AHILYA-
CMld. 
Min. of Labour (rv-II-7-77), a7~. 
Demonatration in front of the Prime 

Miniate!", Ho~ on Bearing Prices 
(Under rule 377) (VI-1I9-7-77), 
a97· 

Murd~r aDd torture of Naxalite. in 
Andhra Pradeah (CA) (U-rS-8-77). 
1I1l3-2+· 

Payment of Wages (Amendment) Bill: 
Conm. (I1I-1l3+77). sag8-SOO. 

Publication and Import of Political 
Literature by ForeigD MiJliona in 
India (Regulation) Bill by Shri Samar 
Gubal 
Co_d. (lV-J5-?-77) 3+,. 47. 

Yoga UAderraklngs (Taking over 
of Management Bill: 
(Cantid. (Ul-R5-6-77)~". 

RANJIT SINGH. SHill : 

Completion of Nangal Dam Talwara 
Railway liGe (VI-2-8-77), 137-38• 

RAO. SHRr J. RAMESHWARA : 

Incentive for Sterilaation (III-2 3-6-
77). 18-19. 

D,bates 
Alleged dossiers onJudg~s (CA) (1&-6-77). 

239· 
Budget Railway-Gen. Dls. (U-15-6-n). 

333· 
D.O. 1977-18. 

Min. of External Affai,.. (IU-29-6-
n). 21 7-2 5· 

Min. of IndUBtry (IV-9-7-77)' 69-73. 

D.G. (Railways) 1977-78 (It-I6-6-77). 
392-99· 

Re. QUestion of Privilege (V -19-7-77) 
174-75· 

Yoga Undertakinga (TakinA' over of Ma-
nagement) Bill Conllid. ([U-a6-6-77). 
2-~. 

RAO. SHRI JAGANNATH: 

Inquiry against foreiJU companies 
under M.lt.T.P. Act (VI-a-8-n). 
aB. 

New PrOSrammes of Mineral Develop-
ment and Exploration (VI-4-8-77), 5. 

Opening of Branches of Non-Na-
tionaliled Banks in Rural Areas 
(VI-5"8-77~ , 19· 

RAO. SilRlJAGANNATH_ 
C""d. 
Purchase of Ore-Bulk-Oil Carrier by 

Shippill8 Corporation of India 
fl'Olb YUiOl!avia (V-27-7-77), 3. 

Railway Accidents during the 181' 
three mOllfh. (I1-21.()..77), 16-17. 

D~s 

D.G. 1977-78 

Min. of Home Atfain (IV-IIl-7-77). 
330-3'7· 

Lokpal Bill by Silri P. K. Du. 
Conaid.. (VI-stg.7-7T), 957. 

Motor Vehicles (Amendoent) BiIl~ 
Conaid (V-25-7-7'),357-61. 

RAO, SHRI JALAGAM RONDALA: 

PenaiOD and G.P.F. facilities to the-
Employees of All India hatitute oC 
Medical Sciences (V-~1-7-77), 69-70. 

RAO, SHRI M. S. SAl'UEEVI : 

Leave of Abaence (IV-8-7-77), 199-
200. 

RAO, SltRI M. SATYANMAYAN: 

A.P. Automobile Tyres and Tube. 
Project (VI-5-8-n), 105-6. 

Atrocities on HarijaDs in Village Pa-
thada, p.s. Shambhuganj (V-
Q7-7-n), lilla-I .... 

Calttor Oil complex in Nalgonda Dis-
trict (VI-6-S-n), 87. 

Completion of Nagarjun Sapr and 
PooclIampad Projects (VI-:1-8-77), 
271-72. 

Death of National Herald Reporter at 
Willin&doJll Hatpital Delhi (VI-
+-8-77), 4004-1. 

Expansion of Public Sector Ske1 Plan I" 
(V-slI-7-77), 123. 

ICAR (I1I-4-7-77), 23-24. 

Introduction of AdditioDal Railway 
Trains and Stops (IV-liZ-7-77), 
40041• 

Life of Cooking a.. Cylindt'rs (VI-
2-8-77), 108.og. 

Memoranda againat Chief Minibttr~r 
Ex-Chief Ministerl etc. (IV- 6-7-'i). 
23· 
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aAo, SBRI M. SATYANARAYAN-C,nld. 

Narmada River Tribunal (V-
18'7'n), 6-g. 

Qfficers in the Miniatry of Worb and 
Houaing having own HoUICI and 
living in Government quarters (111-
.'7'n), 3S1 • 

Qperation of Major and Minor 
Irrigatiun Projcctl (VI-I-8-7 7) , 
n8-Sl9' 

. Re-instatement of Employees who 
participated in 1974-Rai1way atrike 
(11-14-6-77), 18. 

Survey for Railway line between Niza-
mabad and Ramagundam viII Karim-
nagar (VI-Sl-S-n), 133· 

Debate. 
!Budget, General, 1977-']8 
. Gen. Dis. (Il-SlI-6-77), 186, Sl91-92· 

.D.G. 1977-78. 
.Min. of AgricultiJre and Irriglltiou 

(III-3O--77), Sl06-13· 

General Budget. 
-Gen. Dis. (11- SlSI-6-n) , Slog-Ig. 

Presidential and Vice-PreaideatW 
.ElectiolU (Amendment) Bill 

Conaid. (II-IS-G.77), 68. 

RAilway Budget I 977-7S-Gen. Di •• 
(1I-13-6-77) Sl76-81 

..RAO, SHR1 P. V. NARASIMHA: 

,Benefita from Crop IlUurance (V-
IS-7-77), 83-84· 

..Damage due to Erosion by River Ganga 
in Bihar (V-I8-7-77), sO-59· 

Kosi Canal Syatem (V-IS·7-77),I54· 

LoaD given by NationaWed Bulb for 
Agricultural purpoiCl (IV-I,5-7-n). 
47-49· 

Social work in Rural Areas by atudoota 
(VI-I-B-77), 134· 

Targetl and achievements in sterilila-
don opcratiolU (IV-I4-7-n), 'H' 

DlhallJ 

'Budget, General, 1977-78 
Gen. Dis. (I1-SlI-6-77), Sl33-49· 

D.G. 1977-78 
Min. of Defence (111- 4-7-"). I 97-l2l5. 

RAO, SHRI &.\IE VISHVESHV AR : 

Diaparity in the number of votera in 
varioua Lok Sabha and Allembly 
CoIUtituoocies (IV-5-7'n), Sl4. 

D.G. 1977-,8: Min. of Education and 
Social Welfare and Department of 
Culture (IV-5-7-"), Sl88-9Q. 

RASHID MASOOD. SHRI : 

Advertisements by Travel Agencies 
forJoba abroad (VI-3-S-n), lSlI. 

Converlion of Institute of Othalmology 
of Alifarh Mulalim Univeraity into 
a RegIOnal loatitutc (V-stS-'-n), 
116. 

Diaturbancea in tranamiuion of Urdu 
programme (V-IIIJ-7-77), 167-68 • 

Eatablilhment of lJUtitute of Petro-
leum Tc:choology in Amu (V-2,5-,-n). 167· 

HarijaJU killed in States (VI-3-8-77). 
178• 

Hotel Accommodation in Aligarh 
MUIlim Univenity (V-Sl5"7-n), 
165 • 

HoUSel for Staff of Aligarh Muslim 
Univenity (V-Sl5-7-")' 61-6tz. 

Inclusion of violation of Foreign Ex-
change Regulatiolll in Extradition 
Treatiea (V-SlI-7-n), ,511. 

Regional Language u Mcciium of 
IllItruction in Univenities (V-
115-7-"), Ill. 

Return of Soiled Notes to the Reeerve 
Bank ("'-lIfl-7-77), zt-fl8• 

Small TractOR (V-!l.o-7-n), 48· 
Sl'udenta pMICd in X claIs under 10+ 

SI + 3 lyatem of Education (VI-
1-8-77), 64--65· 

Tubectomy and Vaaectomy Operatiolll 
durin; !16th June 1975-1Zoth March, 
1977 (V-Sl8"'1977). 63-67. 

Unlieenaed Radio aets (VI-4-B-n) 
96-97· 

Water for Irrigation purpOle for Ghar 
Area (V-Sl5-7-"), 166-67. 
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RATHOR, DR. BHAGWAN DASS: 

Expenditure on Fore~n Delegatel 
who att.eaded Gauhati Seuion of 
YouthCongrea (VI..-.-8-77).63-64. 

Maintenance of Reaidence ofSenee-
tary, Indian Council for Cultural 
RelatioDl (VI-4-8-,,). 146. 

RAVJ, SHRI VAYALAR: 

Adminiltration of SaWk, Schoob 
(IV-6-7-"). g6. 

Advance taken by former Governor 
of RBI (VI-s-8-"h 169. 

Agricultural farms in Kerala (11-
20-6-,,), 6S-66. 

. Air passenger. from Middle East to 
Cochin and Trivandrum (11-
17-6-77), ur-22. 

All India Educational Service (VI-
8-8-,,). Ig. 

Amount allotted to Kerala for flood 
relief (111-4-7-"). 61-Sa. 

Announcement of dates by C.A.O. of 
India for Departn1ental Promotion 
Examination for Clerb/Typillu 
(VI----29-7-77). 55· 

Appointment of High Power Committee 
for Sainik Schools (111----29-6-,,), 
136• . 

App:>intment of Mr. Nurul Hasan al 
Em~ritus Professor in Delhi Uni-
versity (IV-'-7-"). 40. 

Assi.tance of Grant. from MarketiD, 
Development Association (VI-
S-8-,,). 1132. 

Availability of Subsidiel and Concel-
Dons for Rubber Export (IV-
8-7-"). 107· 

Average consumption of Food (V-
25-7-77), 246• 

Avorage Exepnditure on Patient in 
Medical Institutes and Government 
H;)spitals (IV-7-7-"). 91-92. 

Bechtel Company given Contracts on 
Kudremukh (V----28-7-n), 33. 

Doycottinll of Pay by IXI Employee~, 
Balghat (IV-7-,-n). 56. 

Branch of pa"port issuing office at 
Trivandrum (III-30 -6-77). 56. 

RAVI, SHRI VAYALAR:-CotItd. 
Cha~ in Reporting and New. Bulle-

tin Service of AIR (V -a0-7-77), 
58. 

Charging of Iccuri ty money from n urIC. 
(Ill-s0-6-77). 21. 

Closure of Tt'Xtile Mills in Kerala 
(III-I-,-")' 100-01. 

Cochin Shipyard (II-15,,G-77J. 55. 

Campen_lion Claims about Victims of 
Railway Accidents (IV-S-'-77). 
'3 1• 

Complaints against Director of Tu~r 
Crops RelCarch C~ntre. Trivandrum 
(V-5-7-"), 21-'113· 

Completion of Seven Major Irrigation 
Projects in Kerala (V-18-,-,,), 
15~· 

Construction of Railway Lines conn~
ting Tellicherry with MYI"re, 
Mangalore with Bombay and Kut-
tippuram with Trichur (II-
'4-6-77). 152-53, 

Cotton Corporation of India (VI-
S-8-77), 1121. 

Credit facilities to Monopoly HoUles 
l V1-S-8-77), 36-37. 

Decline in inward remittancC's (V-
18-7-77), 4 1• 

Demand of Bonus by EmJ)loyees of 
H.M.T. Watch Factory Bangalore 
(V-20-7-"), 25. 

DemlUlds of Cochin Shipyard Em-
ployees (11-15-6-77), 120-:11. 

Demands of employeea of Indian Tele-
phone Industries. Palghat Kerala 
(II-16-6-77). 127. 

Demands of Employees of Vikram 
Sarabhai Space Cemre (11-1111-6-77' 
55· 

Departmental Examinations for S.A.S. 
Revenue Audit for Auditor. (VI-
119-7-"). 149-50 • 

Deposits rccdved by Allahabad Bank 
from KIlngra Co-operative Bank 
Ltd. Himachal Pradesh (IV-
8-7-77), 36. 

Development of Ponmudi (Kerala) 
.. a Tourist Centre (111-:14-6-,,). 
1111. 



RAVI. SHRt VAYALAI{:--COntd. 
Development of Varbla al a Tou.rist 

Centre CIr-I,-6-77). 121. 
\ 

Diarrohea and Respiratory Djaeaaes 
in Children (TV-N-n), 19. 

Dietelisation of Train. RunniD, on 
!dangalott'-Trivandrum Section 
(IV-IIl-,_,,). JlI2. 

Direct flipt from Cochin and Tri-
van drum to Middle Eaat by Air India 
(rI-I,-6-77), AU. 

Directions to State Governments re-
garding separation of Accounts fl'CllIl 
Au.dit (V -22-'-77), 179-80. 

Director in the !ioard of Vijaya Bank 
(IlI-I-,-n), 13~3 •. 

l>iscusOon between USA and USSR 
on limitation of Military activities 
in the Indian Ocean (IV-II-'-'?), 
3°49. 

Eft'ect of Phen1'onnin drug on Health 
(V-I-B-n), 4+-45. 

Electronic Equipment for Telephone 
Exchangl'1 (IV-Jot.-'-77). ,0. 

Employees in Export Inapection Coun. 
cils (n-I,.6-n), "9-1l0. 

Eltimated Overproduction of Natural 
Rubber (IV--8-,·n), 61. 

Expanuon in Vikram Sarabhal Space 
Ceutredwing 19n-,8 (11-211-6-,,). 
101. 

Expiry of period of Contracts for Can. 
teens on Northern Railway (VI-
2-8-77), 88-89. 

Exploitation of Iron Ore Depoaits in 
Calicut Di.triet, K""ala (rU-
23-6-'7), 81-82. 

E~port of Auto Tyres (VI---s..a-7'), 
51. 

Export Procesaing Zone at Cochin 
(111-2 ... -6-77), I I I-III. 

Export of Rubber (IV-8-'-77), 10,-08. 

Extension of Dairy Development under 
Operation Flood to Kerala (11-
20-6-77), 116. 

Extra D('partm~tal 
(V-:z8-,-n). 1118. 

Employees 

Extra Dl'partmental Workers in P& T 
Department (111-30-6-77), 8,-88. 

I RAVI. SHRI VAYALAR:-CDIlId. 
Facilhiel tQ PatUrDts ilL Alllr.clla ltIMi-

lute of M~dical SciaDCC'S (rV-
,.,-,,), 911--94· 

Facilities to worken of Iediiln Tc Ie-· 
phone IRdua'ri~s, Pa.lala t (.JJ-
16-6-,,). 63. 

Fixalion of Minimum Statute I y Frias 
0{ Natural Rub~1 (VI-9·"'-77'~ 
S5-4°' 

FQOd llerved in Train. ruuJiIll ft( m. 
Dellti to Southem Pa .. ta of the 
country (IV-III-'-77), 6 ... ·(5. 

General Manag~r, Gov •. Pres., Koratt)'. 
(Kerala, (V-2S-7-n), ItS. 

Geological Survry of Trivror: dll In 
District (111-s0-6-77). 88. 

Grant ofDearnea Allowance to Central 
Govecnment Emplo)'lee f (IV-
14-7-7'), 311, 37· 

Grant of' P~nsiGn to INA Frndc ro. 
Fighters (VI-3-8-77). 197-~P. 

Guidelines for films (IV-{j'7-n), ~,-8. 

Haraslement by Bombay Cu·t( m. 
to Indians ccmirlg frc m Culf 
Countriel (IV-8-,-,,). 86-&7. 

Harraasment of a GI'OUp of Studrnu at 
Mehaana Station (IV-S-'-"). 
g.,-g8. 

Housing scheme for factory wcr)ues 
in Kerala (111-4-7-77)' f8. 

Import 0( CrOOt' Oil in 1!»6-" (11-
1I1-6-n), go. 

Import of FoodFain Under PL-.tflo 
(IV-II-,-,,), 118. 

INTUC Union of Gove-rnment Pres.,. 
Kor.tty (VI-t.8-n), 101/-(:3· 

Inc:realC' in Prices by BryleJTsm· 
(V--27-7-n), 50. 

India's participation in Track Fair", 
(VI -29-'-77) , II • 

Indian. working in Gulf Countrin, 
(IV-t ... -7-77), 1311· 

Installation of EquipmC'nt~ in the' 
Cochin Shipyard (11-15-6-77),. 
1110. 

Installation of Statue o£ fomK'l' Prime 
Minister (IV-IS-'-77)' 6. 
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RAVT, SHRI VAYALAR-Contd. 

In'tlllcd capclty of Bokaro Steel Plant 
(H~3-'-7i"), ,66-67. 

Introduction of Addi·tional Railway 
Traina and Stopa (IV-12-7-77), 44. 

Teue of Licence to Kerala (V -;0-'-77), 
57· 

Launching of Rockets from ThUQIba 
Rocket Launching Station (11-
29-6-77), 101-02. 

Major Irrigation Projects (f Kerala 
(V-IS-7-m, 57-58. 

Memorandllo against two former 
Chief Mini-ters ofKarnataka (III-
29-6-,,), 137· 

National Highways in Kerala (V-
20-7-77), 122. 

N<.'W8 item Captioned "Df'Sai'! Flights 
Cau~ Hard.mip" (V_2-7-77), 126. 

Non-deposit of P. F. in Kerala (111-
'23-6-77), 41Z • 

Overbridge at Varkala (IV -5-7-77), 
98. 

Pay Sca\et in the Sainik Schools (IV-
6-7-77), gS·1 

Pay scales of Selection Grade Auditors 
of Indian Audit & Accounts Depart-
meat (V-'J.'J-7-77), 63. 

Poor People Living on 'Pavements in 
Bigcitie1l (IV_1I-7-,,). "9. 

Post Offices/Branch Post Offices/Public 
Cal1 Offiee/Te\ephone Exchanges in 
Sta.te5 (V-ln-7-77), 51-!j2. 

Proceedings by Income Tax Depart-
tllent and 1!.nforcement Directorate 
againat tbe management ef Vijaya 
Bank Ltd. (111-24-6-77). 138-IS9. 

Procuremt'nt during Rabi SCason (III-
4-1-"). 130-31· 

production of Cardamom, Coffee and 
R.ubber (IV -S-1-'11). 114-18. 

Productlon ot~ba.di (IV-IS-7-77)' 2S 

Prodution ~text book, (V_II-7-77), 
42 -43' 

Pr9r-canda atJainst 1. C. A.R. (VI-
1-U-7'7). !114. 

I 
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RAVI. SHRI VAYAl.AR.-Contd. 
Prqportional representation to Officers 

Cadre for SC/ST (V-a6-7-77). 1612. 

Proposal for Decontrolling FACJf Udyo-
gamandal Production (II-lll-6-77) 
100-01. • 

proposal for improVt'mtnt of Calcutta 
Telephone (11-16-6-;1), 20. 

Proposal for ott Shore Oil Survey in 
Ketala (II-2I·6-77), 8. 

Proy:al to put restrictionl on expansion 
o big buainel. hOUleI (V -19-7-77), 
53-54. 

Provision for a stop to Madras Trivan_ 
drum MIlia' Varkala (111-28-6-77) 
"-78. • 

Pur~~ of Orr-Bulk-Oil Carrier by 
Shipping Corporation of India &om 
yugoalavia (V-'il.7-7-77), s. 

Railway accidents during the Last 
three months (11-21-6-17), 9-17. 

Regularising of Unapproved colonies 
in Delhi. (111-'27-6-77). 'il.2. 

Remittances by Indians Living abroad 
(lV-1 5-1-17).66-68. 

Removal of Restrictions imposed on 
Building Construction (I V -11-7-77), 
72. 

Replanting Subsidy to Rubber Growers 
(111-1-7-77), 57-58. 

Representation from Employees of 
FACT Kerala (11-14-6-77), 55-56. 

Research and Dewlopmen t of Spices (V_ 
25-7-"), 1241-49. 

Resignation of Officers of State Bank 
of India (111-2 4-6-,,). ,. 

Reltrictions c.n-peraons seeking Employ 
mept abroad (lV-14-1-"). 131-32. 

Rise in Price Index (111-1-7-77), 134. 

Rural Poor (11-13-6-17), !Z5-'J6. 

Sale of Fert\l\set at Controlled Price 
(V .-'11.5-7-"). 175-71' 

Selection G~de Auditors of A.G.'. 
Oftice. (VI.-og-7-71). 148-49· 



RAVJ, SHRI VAYAUR-Conld. RAVI, SHRI VAYALAR-Contd. 
Service Conditions of Kendriya Vidya- ' 

laya Stati (111-4-7-77).' ul"-~5' 

Setting up of a Uquid propellent plant 
inTrivandrulD (111-119-6-77).43-44. 

Setting up of mini exchanges/special 
circuit. (VI-4-B-77). 126. 

Settlement of clai.ms of Indians Evicted 
frotn Ugauda (V1-4-B-77). 110. 

Shifting of Some Units of Vikram 
sarabhai. Space Centre from Thamba 
(111-'l9-6-77). lOll. 

Shortage oHertilisers (Ilt-1I7-6-77), 
M~ 

Special "frains fun at the time of Visit 
of RSS Leader (IV -5-7-77), 59· 

Staff working in Eltport Intpection 
Agency (11-17-6-77). 4-9-50' 

Steel Production (IV -7-'-77), 66. 

Steps taken to clear off the Surplus 
Rubber (V -'la-7-"), 178-79· 

Stocks of Mis-Labelled and Mis-Bra nded 
injections (V -\18-7-1977).7-16. 

Strength in Kendriya 
(111 4-'-77), 1'14· 

Vidyalaya~ 

Strikes and Labour ~gitationl in 
Thumba Space Re1IeatCh Centre 
(V_19-7-77),31-31l • 

Strike notice by Port workers (V-II0'7-77) 
11S-16. 

Super Tnaker Project at Cochin Har-
bour (IV -6-,-,,), 15· 

Surprise cbecks by Viglance officers of 
~u Custotn. Department at Santa 
Cruz Air 'Port (VI-5-8-,,), 147· 

Survey and Expenditure involved in Laying 
ErnakIDam AI\em Railway Line 
(11-'1 1 -6-77), 129· 

S urvcy for pa8llenger traffic on Trlva-
rum Mangalore and Bombay Cochin 
Routes (IV-5-7-")' 1lll-32 • 

Textile Mills cIe1ibt-rately renderod 
Sick (111-4-6-77), 118~9 

Total number of SC/ST in Oftiicer 
Cadre in R.a-ya (V-!I6-7-77), 
161-611. 

Transport and Accommodation Faci-
lities to women telephone oprators 
of Delhi (IV-14-7-"), 1011-03. 

Use of Hindi in An lndi. Institute of 
~edical Sciences .nd HOIpitala 
Delhi (lV -7-7-77), 93-94. 

V.cant POitA in Indian Ai.rlinn (IV-
8-7-77), 8-9. 

Varkala Station (111-118-6-77), 97. 

Vi.biniam and Neendakara Fishing 
Harbour,Kerala (111-~i-6-77). 1l!4. 

Wagon Building Factory at Kazh-
kootam in Trivandrum Di5trict 
(Ul_II8-6-77), gS. 

Welfare Scheme for 'P&T Employees of 
Kefala Circle (11J.~S-6-77), 81. 

Withdrawal or cases against Shri prakaah 
SiDp Badal during PreSident's R.ule in 
Pun)ab (VI-g-B-77), I18-S1. 

Working of Oil Refineries (V-19'7-77), 
113· 

Working of Vijaya Bank Ltd. (lll-
24-6-77), 110-\14. 

Additional Emoluments (Compulsory) 
Deposit Amendment Bill : 

Int. (1I-1I-6-n), liD-III. 

Alleged dessien on Judges (CA) (11-
l6-6-n), 1134-g9' 

Allotment of seat to the Leader of the 
Opposition in the Swearing in Cere-

mony of the President (Mauer 
UDder ::m) (V-~6-7·77), 1117· 

Annual Report of Univenity Grants 
Commiuion for 1975-76 (M) (V-
111-7"77), 11119-37· 

B. O. H. (V-RII-7-' 7), R50. 
(VI-6-8-77), 10. 

Budget Railway 1977-78 : 

Presentation (11-11-6-77), 111-112. 

Cardamom (Amendmellt) Bill: 

Conaid (V-1~7-7'), RR6. 

Certain Remarks made by the Home 
Mimiater in his speech 011 19th july. 
1977 (Matter under 377) (IV-
14-'"77), 168. 



RAVI. SHKI VAYALAA-Contd. 
Changes in Conslitution (Res) (VI-

S-8-77), s8a-83. 

Constitution (Amendment) Bill: 
Am~im'nI of Article 3J5) by shri Hari 
Vishnu Kamatht c:oiIaid. (VI-
119-7-77), 371-7a• 

D.E.G (General) 1974-75 (V-aS-7-77), 

D.G. 1977-7B Min. of Commerce and 
Min. of Civil Supplies and Cooper-
ation (I1I-as-6-77), 11I1-a6. 

Min. of Home Affairs (IV-Ia-7-77), 
aS3-s6• 

Min. of Labour (IV-II-7-77), a48-
50, 306-14. 

Min. of Petroleum and Min. of Chemi-
Cals and Fertilizer (IV-7-7-77), a50-SIl. 

D.O. (Railways) 1977-78 (11-16-6-77), 
Slo-15· 

Demonstration in front of the Prime 
Mimister's House on Soaring Prices 
(Under rule 377) VI-a9-7-77), 
ag6-98. 

Deterioration in Law and Order situation 
in Scvaral ltates (Dis) (11-15"6-77), 
349-55, 375. 

Dismissal of the Ministry in Tripura 
(Matter undcr 377) (V-a8-7-77), 
a06. 

Grant "fFestival Advance for 'Onam' to 
Central Government Employees in 
Kerala (Under rule 377) (VI-
8-8-77), 63-64· 

Motor vehicles (Amendmt:nt) Bill: 
eonsid. (V-IIS-7-77), 348-54. 

National Highwaya (Amendment) Bill: 
Motion to pass (V-I9-7-77), a07. 

Oil and Natural Gas Commission 
(Amendment) Bill: 
Consid (V-afr7-77), 404-07. 

Payment of Wages (Amendment) Bill: 
Consid. (III-IIS-b.77), 1195-98. 

Petroleum (Amendment) Bill : 
Consid- (V-a6-7-77), 2511-55. 

Power crisis in Delhi due to agitation 
by employees of DESU (Matter-
Under rule 377) (VI-4-8-77), aOg. 

Publication and Import of Political 
Literature by F"reign Mbsions in 
India (Regulation) Bill by Shri 
Samar Guha : 
Consid. (IV-IS-7-77),SIl3-IIB. 

S7~ 

RAVI, SHRI VAYALAR-G'oRtd. 
Railway Budget, I 977-78-Gen. Dis, 

(11-13-6-77), 2.s-3114' 

Re. Question of Privilege (V-19-7-77). 
156.-60. 

Reported Curbs on import of Indian 
Textiles Imposed by European 
Economic Community (CA) (V-
110-7-77), lIa6, aaB-30. 

Reported disappearance of groundnut. 
oil from market and abnormal rise 
in its price (CA) (V-2R-7-n>, 
245-48• 

Reproted Havoc caused by Sea Erosion 
in Kerala and Kamataka (CA) 
(V -25-7'77), IIBs-B6, 1188-8g. 

Reported I'CIentment against the \de 
of book entitled "A Modern Approach., 

to English Grammer and Composj,. 
tion" (CA) (VI-IIg-7-77), 1165. 

RePDrted statement by the Minister' of· 
Law about alleged interference ~i~, 
Judiciary by two Kamataka MInIS-
ters (CA) (VI-a-8-77), 1146, 1149· 

Resignation of Justice D.S. Mat~ur 
from the Commiasion of Inquiry mto· 
the Maruti Affain )(ST) (V-Ro-7-77), 
a9O,304-0 5· 

Shrimati Indira Gandhi's press statement-
fe-certain observation by the Minister 
of Home Affairs on 13.7-77 (QP) (V-
18-7-77), 228-119. 

Some policy aspects relating to postal: 
and Telecommunication Services 
(St) (V1-8-8-77), 41. 

Tea (Amendment) Bill : 
Consid. (V-26-7-77), 1183-84. 

Visit of the Minister of External affain· 
to Nepal (CA) (V-aGo7-77), 207. 

Yoga Undrtakings (Taking over o. 
Management) Bill: 

Consid. (III-IIS-6-77), II. 

Ravindra Pratab Singh Shri: 
Installation of State of former Prime" 
Miniater (IV-15'7-77), 6. 

Losses in Posta and Telegrapbs Depart.· 
ment (VI-4-8-77), 19. 

n,hls 
D.O. 1977-78. 
Min. of Agriculture and IrrigatiOD 

(1I1-a-7-77). 11I1I-a8. 

REDDIi, SHRI G.S. : 
t\lauta and Elora Paintinp(VI-I-8-77), 4-50-. 

Cultural and Trade Union organhatiou 
at C.L.W. (11-1...,0.77), g. 
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'Disparity In the mumber or "oteri In 
various Loll: Sabha and Alsembly 
Contituc:nccs (IV-5-7-77) 27. 

ltension ror Ex-Servicemen (V-
110-,.77) .1l4. 

DIIHts 

Budget Railway Cen Die (II- J 5-
6-77). st5-16. 

E!uploymcnt ,,1 Scheduled Cutes and 
Scheduled Tribes ita Servicea 
(Dis) (V1-6-8-n) 154-55· 

Twentieth. Twenty First and Twenty 
Second Reporu ofComaWaioner for 
Scheduled Cutes and Scheduled 
Tribes (M) (VI--6+77). 154-55 

·~DDY. SHRI G. NARSINHAN : 

Collection of Cess for wdfan: of Bidi 
Wotkers (IV-14-7-77). 91-92• 

Foreisn Collaboration with HMT for 
PrOduction of Tractura (V-2 7-7-77). 
23 1-35. 

Impact of redUdion in Import Duty on 
Stainlea Steel Sheet (V~2-7-77). 
118. 

. LoSlcsin Poets and Telegraph Depart-
ment (VI-4-8-,,) 18--19· 

Marketing of L.P .0. produced by HPC 
and Caltcs (Vl-!l-8-77), 115-16 

Marketing of Tractors by H.M.T. 
Pinjore (V-<Z7-"). ll+-15· 

~iee of HMT Tractors (V-2 7-7-77). 
231-32. 

Prodution of Tractors in HMT (V-
27-7-77). :333-35· 

D.b"t~s 

. tiudget RailwayGen .. Dis. (1I-1~7) 
31!)-QO. 

Constitution {Amendment (BiU:. . 
(4-..f-' of A",", !I5!Z) by Sbri Han 

Vishnu Karaath 
Consid. (VI_29-7-77). 375· 

Continuing Price ru.:. (M) 
~.;a.77), 1199-3olt• 

D.G. 1977-78 

(VI-

• Min. of A«riculture and lrripdon 
(lII-It-7-77). 132-56. 

I REDDY, Sl{R.I G.'NARSlN£(A"l-ClJlIld. 

D.G. 1977-78 

'\ 
I 
I 

. 1 

Min. of Induatry (IV-9-7-77), 122-26. 

Min. of Labour (IV-I 1-7-77). 280-84. 

Salary. Allowances and Pensions of Mem-
bers of Parliament (AIIleadtnent (Bill t 
(AIIIIIIdmmI qf &tWIll 8A) Int • 
V1-ag.7-77). 349· 

REDDY. SHRl K. OBUL : 

AbelitiOl'l of Service charp collelted by 
the Barytcs exporters. (1V-15-7-77). 
88. 

Export of Baryta! (V-n-N7). 1:17. 

REDDY. SHRI K. VIjAYA BHASKARA: 

Re-instatement of emplo~ who parti-
cipates in 1974 Railway Strike 
{1I- 14-6-77).1I0-:31. 

REDDY. SHRI M. llAMGOPAL-: 

Allocation of Funds for Urban Develop-
ment in Andhra Pradesh (tv-
11-7-77). ag. 

Amount spent on oil e!q)loration in Tri-
pura (111-:38-6-77), 8S· 

Anti-Social Elements active in Railways 
(tv-5-7-77), 43-44· 

Aaaiatanee for letting up paper Units. 
(V-:3°-7-77)· 37· 

8echtA:1I Company given contracts on 
Kudremukh (V-II8-7- 1977). 37· 

'Buaes with D.T.C. (10-15-7-77). 
147"48· 

Chakravarty Committee Report on 
Oil (tv-6-7-77). 56.' 

'Change in investment pettA:m in Coal 
Mincs (II1-~77), Ifl • 

Cbild Exploitation (11-16-6-77), ~3' 

Ooehin Port (III-It~77). tfl. 

Committee on Turlunan Gate Incidents 
(V-'r!-7-77). 16. 

Damage to Crop due to iDlects and 
roc1euts (1I-1JOo6.77). 110_ 



ILBDDY. SHRI M. RAM GOPAL-Cu/d. 

Decline in Buimeu of LlC (IV-
a.'-77). 16g.70' 

Decline in inward Remittances 
(V-18-'-77), 42-43. 

Dfiaultinl Textile Mills (IV--8-'-77), I, .. 
DeJay ia Completion or IJonprpon 

Reiner, (Vi-I-8-77). 11115-116. 
Demand &om All India non.ferroUi 

Metal Industries Association for 
Collection of Excise Duty on Single 
point (111-1-'-77), Iltlol!. 

Difliculty ofConlmerciai Banks to comply 
with their quotu of Funds for Food 
Procurement (VI-5-8-77), 9,-g8. 

DiIDoIaI of Virilanc:e Cuea in income 
1'ax De.,.rtment (IV-a-7-77). 
85"86. 

EJelCtrification of' Railway network. 
(IV-I 11-'-77), 13;-38. 

Exdle Duty on Caprolactum. 
15-'-77), 193. 

(IV-

Exemption from Excise duty to New 
:~Ultrial Units (111-1-7-7,). 

Expansion of Railway network in Oriua 
(VI-II-8-,,). 1111_1111. 

Export of Film "Sholay"to London. 
(VI-3-8-77). 5-6. 

Financial Auiltancc by LIC to State 
Government of Maharllllhtra 
(V-II2-7-77). 14. 

Flat fare system introduced by D.T.C. 
(11-1111-6-17). 144-45. 

Futile dorts for drilling Well. by 
o It NGC (IV-III-,-n). 138. 

Gas Turbine Plants in Tamil Nadu 
(V-1IOo7-77). 140. 

I.O.C. 0fIicen on M ... Cuual Leave 
(V-I9"N'), 6g. 

Idle BURl. (IV-I 3-"") , 147. 

Impact of Freezinl of Prices on Price 
Index (111-1-7-77). 114. 

Implementation of Acharya Kripalani 
Committee Report on Corruption in 
Railways (11-14-6-77), 5· 

----------

REDDY. SHRI M. RAM GOPAL-CIJlltd. 

Import of FoodpDI (IV-I 1-'-'7). 
1711. 

Incre&lle in prices of Steel. (tIl-sa-6-
77). 113· 

Indirect Taxes on Non-ferrous Metall 
(111-1-7-7,). 110. 

Indo-Korean Trade Arreement. 
(IV-IS-'-77), 95. 

Indo-US Meeting on Sicence and TeCh-
ftOlolY (IV-I 3-7-77) , 41-43. 

Judicw Wing to deal with labour cues 
(111-30-6-77>. 5· 

Licences for Import of Edible Oil 
(1U-1-7-77). 3,-38· 

Lil:el.1:eI for letti", up Cooperative 
Supr Factories ID Andhra Pradesh 
(IlI--4-7-77), 147· 

Loss on D.T.C. BUICI (II-211-6-n). 
144· 

Malaria incidence in the capital 
(111-30-6-77), 113. 

ManuraIture of IndigenoUi Medicines 
in Public Sector and by cooperatives 
(V-21-'-77). 6-,. 

Meuurn to avoid dislocation in export 
of Jute (111-1-'-77), 1116. 

Measures to benefit families ofVictima of 
Forced Sterilisation (11-16-6-77), 

113· 

Meetm, of State Health Minister. 
(11-16-6-77), 145. 

Memorandum from Delhi Vegetable Oil 
Trade Auoc:iation (II-i7-6-77). 

IS7-s'· 
Missing of D.T.C. bus from Shahdar. 

Depot, (II-III1-6-77), 65-66. 

Misuse of Import Licences by Edible 
Oil Importers (11-1,-6-77). 
IS!lI"S3· 

Modification of FerroUi Scrap Policy 
(IV-'-'-77). 711. 

Narmadea River Tribunal (V-
18-7-77), 7· 

Nicbt Airmail Service (IV- 14-'-
77).49. 

Non-availability of Castings and Forgi-
ngs in H. E. C. (III-:a9-6-77), 18-1111_ 



REPDY. SHRI M. RAM GOPAL-Co"td. 
Non-u~ of National language for official 

work in Indian Bmbauiea abroad. 
(1II-3-6-n). 17· 

Opening of Central Sdlo},la in A.P. 
(VI":"'I-8-n). 9£1-93. 

Opening of POit Offices in Andhra Pra-
'desh (V-ru-7-n). 71. 

Opening of Schools in Delhi (VI-
1-8-77). 191. 

Pacifice area travel association con-
ference in New Delhi (VI-5-8-77). 
48-49· 

Percentage of Harijans in BSF 
and C.R.P. (V-27-7-77), 5. 

Promotion of·Senior Domestic Science 
teachers to P.G.T. (II-lI0-6-77). 
67-68• 

Proposal to '(»'ovide AIR Servieca to au 
Flung Cities (1V--8-7-77), 170. 

Purchase of BUIeS by D.T.C. (V-
lIo-7-n). lI04005 

Purchase of Ore-Bulk-Oil Carrier by 
Shipping Corporation or IQdia from 
Y\liOllavia-(V-lI7-'-77),R. 

Ratoon Cutlivation (111-£17-6-77), 
99· 

Regional Language as Medium ofInstru-
ction in Universities (V-25-7-77) 

Rqional rural banking II}'Jtem (III-
£14-6-77). 160. 

Requirementa. production and import 
of Crude Oil in 1977-78 (IV-12-7-n) 
54· 

Return oflmported Edible Oil by Vanas-
pati Factories (11-17-6-77). 43. 

Revamping of H.S.L. (IU-3~77), 
57· 

Rise in Commoditie'li Prices 
17-6-77), 156-57· 

(II-

Rise in Priles of Onion (V-u-7-77). 
85· 

Rural Banks (III-lI4-6-n). 9£1' 

Sale of Janta Flats (V--1-8-77), g. 

Scheme to Rehabilitate Penon under 
Gadgil A'lSlll'anr.e '(11-£10-6-77), 93. 

Scrapping oC draw system for allotment 
ofUDA Flata (VI-I-8-77). 190-91. 

REDDY. SHRIM. RAM·GOPAL .... Oolltd. 
Sharpedge Ltd., MIl. (V-Q7-7-n). 

I 20-ll I. 

Smuggling out of Coffee (IV --a-7-77). 
150-51. 

Status of Chandigarh (V1-3-8-n). 
120. 

Steps for Rural Development (V-
25-7-n), 101. 

StepS to ensure Smooth Functionlng oC 
Delhi Hospitals (11-16-6-77>. 
lIoS. 

Sugar at Bombay. MadrllS and Villllkha-
Patnam Posts (V-'l2-'-77) 1'l8-'lg. 

Supply of Palm Oil by a Malayaian 
Firm (IV-IS-7-n). 193-94· 

Survey and Expenditure involved in 
laying in Ernakulam-AUeppy Raijway 
Line (1I-21-6-n). 'l7-~ 

Survey for Requirement of R.ailway 
lines in the Country (VI-lI-8-,,), 
£125· 

Survey work on Konkan Railway. 
(IV-5-7-77), 103. 

Telephone Operators (III-!lg-6-77), 
411-43· 

Textile Mills deliberately rendered sick 
(III-Q4-6-n), 26. 

Time Bound programme to Attain self-
sufTicimcy in Power gcnration. 
(III £16-6-77) 112-73 

Time Bound Programme to Control the 
floods (Ill-4-7-77), 147-48. 

Time Capsule (Ill-Q8-6-77).37-38. 

Tourist Homes in Andaman and Nico-
bar Islands (II-17-6-n). 158. 

Transmitters unearthed in Delhi. 
(VI-3-8-n). 1912-93. 

Upsradation oC Government Hotel. io 
New Delhi (VI-S-8-77) lIo3. 

Use of foreign brand namea in Indi-
genous Producta (V-2 7-7-77), 
1246-48. 

Vacant J>OIi~ in Indian Airlines 
(IV-a-'7-77), 9. 

Vacant Top pOIlI in D.'1'.C. (11-
£12-6-77). 145-.6. 

Vilkhapatnam Steel Plant (I1I--
lIs-6-77) 4-5. 
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REDDY, SHRI M. RAM GOPAL Ccnld. 
Viait of Foreign Miniatcr of Welt Ger-

many (I1I-a3-6-77), 1,8. 

Wheat affected due to Raina in 1'uDjab 
(III-4-7-77), 59. 

Annual Report of Univeratiy Grants I 
Commiaion for 1975-76 (M) a7S-75· . I 

Budget, Railway 1977-78 (Gen. Dia) 
(II-I4"6-77), SIl8-SI. 

Compulsory Adult Education Bill 
by Shri C. K. Chandrappan 
Withdrawn Consid. (III-I-7-77), 
11711-7S· 

D. G. 19n-7d 

Min. of External 
(Ill 119-6-77) 

AfFairs. 

Min. of IndUitry (IV-g.7-77), 78-
811. 

Deterioration in Law and Order atua-
ation in IeVeral State. (Dis) (I1-
15-6-77), 368-SSg. 

Inc:euant rains in Delhi and reported 
colJaPC of houses resulting in deaths 
of lOme persona (M<E), (VI--t-B-77) 
st86. 

Increase in rates of export duty on tea, 
coffee and I.ertain categories of Chro-
mite ore-(Rel.) (11-18-6-77) 10 

Participation of young man in nation 
building (Res) (VI-5-B-n) S611-665. 

Probe into AtrOl.ities committed during 
internal Emergency (Res), (III-
24-6-77), SOIl-03. 

Unemployment Problem (M) (V- ~7'7-i7 
387-88. ' 

Yoga Undertakings (Taki rg ncr of 
Managnnent) Bill: 

Conad. (I1I-24·6-77). R34-37 

REDDY, SHRI N. SANjIVA: 

Resignation by Mtmber. 
(V -511-7-77). 290"91. 

Iteaignation of the office of the Speaker. 
(IV-IS-7-7?). 266. 

Tributes to the Speaker (Shri N. Sanjh'a 
Reddy) on hiA relinquishing the office 
of Speaker. (1V-IN-77). stll5-
g6. 

D. G. 1977-78: 

Min. of Defence (nI-4-7-77). a8s-ag. 
RODRIGUES SHRI, RUDOLPH:, 

D. G. 1977"78: 

Min. of Dd'cnce (III-4-7-77) 
a8g-g8. 

R01HNAMA, DR. R:1 

Abeorption of Teachera 011 a '* panel 
by t>irector Education, DeJhi-(III-
a7-6-77). 66. 

North East Hilla Unlvenity Camp~ 
(V-a5-7-77). 160.61. 

Paper Mill in .'-izawal. (V-goo7-77). 
107. 

Pay _ Scale or Teachers or Schools in 
Mizoram-(V-1I5-7-77)· 57-1 

Stepping uti of Vao1ent Activitiel by 
Mizo National Front-(V-g7-7-77). 
S:J-S6. 

D. G. 1977-78 

DIba,,, 

Min. of IndUitry (IV-g.7-77). 46-50' 
ROY, SHaI A. K. : 

Abeorption of Cuual Gangmen IUId 
Labouren (II-ItI-6-77). 49-50. 

Accidentl in Dawoda and Nayadanga 
Collieries in Dhanbad Coalfield 
(VI-++77)· 78-79· 

Appointment of a Judge OIl the Land 
Tribunal for NCDe (1V-6-7-77). 50 

Appointment of CI_ IV Employees in 
Bobro Steel Ltd. (V-21-7-77). 
16c>61. 

Bobra Town Planning (V-stl-N7). 
166-67. 

Brain drain from the country. 
(VI-3-B-77)· 194-95·' 

Cases pendi~_ before Dhanbad Industrial 
Tribunal (V-III-7-??). 61. 

Central Irrigation Project oprratin. in 
Tribal Belt and Hill Area or Chbota 
Nagpur (1II-4-7-77). 68-69. 

Confirmation of Stenographers in' 
Minlatry of Deteucc-(V-g 7-1-77) 
1l25-27· 



ROY SH!U A.K. :-COIlItL 

~tion in Sindri Modemi.ation 
ProJOCt (lII-a8-6-77). 78-79. 

\ 
DbaDbId District Co-ordinaUon Commi-

ttee or Employeel and Workn Aao-
ciation in Dbanbacl (11-1'-&'77) 
III-III 

DiHatia&u:tion amcmpt worker. or 
Nina MIIIID& Zone of Butern Coal 
India Ltd., (VI-S-8-77). 1I17-18 

Enquiry against AD M Q.. Patratu, 
Eutem Railway (11-14-6-77)· 1I11. 

Enquiry apinat General Manager, 
Nina Maswar Zone of CIL. (V-
ao-,-77). 117-18. 

Enquiry into Keuurprh Colliery Acci-
dent (YI-4-8-77). aSS-56. 

BxtaIIIon of Dhau bad-Patherdih 
Braach Line upto Sindri (11-14+77> 
56· 

Firing by the Security Force ofB.C.C.L. 
at Sijua on Harijans and employees. 
(VI-S-8-77). 178-79. 

Flood in Dinajur Diatrlct of weft Bengal 
(111-4"7-77)· III5-a6. 

Foreign Aid. 

(VI-S-8-77). 1Ig-11I. 

Irregulariaation in Saba lnltitute of 
Nuclear Phynes, Calcutta. 
(VI-3-S-77). 106. 

Memorandum by FertiJ.iler Karkhana 
Mazdoor Union Gorakhpur charges 
apinat Shri K.S.L. Anand General 
Manager. (VI-lI-8-77)· 166-67. 

Memorandum by the Proident S.C. at 
S.T. EmDloyeca Coordination Council 
Sundri (111-1I8-6-77). 141-411. 

Memorandum on Merger of CCWO 
with B.C.C.L. (1II-IIS·6-77)· 77. 

Nationalisation of Reliance Firebricb 
and Potteriea Co. Ltd. Dhanbad. 
(II1-aS-6-77). IllI. 

Number of Harijans, Adivuia and De-
preucd Cluaes in Dhanbacl Collieries. 
(V-lIO-7-77)· 154-55. 

Parcel Handlinlf Contract at Allahabad 
(V-a6-7-77)· 69· 

Percentage of Harijans and Mivasis in 
Central Schools in Bihar (V1-1-8-77) 
10&-07· 

~- .. ----

ROY, SHRI A.K. :-C,,,,tl. 
ProceuiOll held by Managing Director 

cumoChairman and General Mana-ser PCI in Support of Ex-Prime 
MinUter. (VI 1I-8-77) 165-66 

Railwayatep between Am;vna and 
Kalubatban. (VI lI-8-77) 167 

R.e·illllat«lment of Railwaymen belong· 
ibl to Ioco-Mechanic:al ItaIf Awocia-
tion, Jbajha and Moghul .. rai (VI 
1I-8-77) 166 
R~f a Gun in Sindri Fertiliaer 

ration. (VI 1I·8-77) 71-7l1 
llepreaentation from DRECC, Dhanbad 

(11-:31-6-77)· &g. 
Repreaentation of Bihar Colliery K.amapr 

Union of DC.C.L (V lI7-7-77) 
Rcpreaentation regarding corruption in 

the Sindri Modernisation Project. 
(II-S-N7)· ,&-63· 

lleaolutia pused on 8th May, 1977 at 
Dbanblla (11-14-6-77) 1I11. 

Retrenchment, Diami_1 of a:r-0yees 
by B.C.C.I .. and Eastern India 
Ltd.-(V-lI7-7-77). 53&". 

S.C. at S. T. Employeel in Unit. under 
SAIL (V-lIl-7-77). 165. 

Scheduled Cutea and Scheduled Tribes 
Bmployeea in the Units of Fertilizer 
Corporation of India Ltd , (V-lI6-7-77 
151-5l1 

Shifting of HSL Headquarter from 
Ranchi (IV-7-7-77) 11»-01. 

Starting of a quarry on the land of a 
private penon at Pithakiyari by 
Coalfields Limited (VI-3-8-77) 
1I111 

Sterilisation during Emergency (VI-
4-8-77) 18a-83· 

Surrender of Clua 111 and IV potts 
during Emeraency (11-14-6-77) 
110--11. 

Talks between Induatry and Goverll-
menton Unemployment Problema 
(IV-3-8-77) 17 

Water lupply schemes by Bhart Coking 
Coal Limited in Dhanhad (IV-6-7-m 
157· 

D'Nt" 
Budget. General, 1977-78 
Gen Di, (lI-lIl-6-77) 1I49-57 
D.G. 1977-79: 

Min of Energy (IV-14-7-77) 
1911'-94, lI2l1-lI 7· 

Employment of Scheduled Cutes and 
Scheduled Tribes in Servicea (Dis) 
(VI-6-8-77) 149-51 I 

Salary and Allowancea of Leader. of 
Opposition in Parliament DiU : 
Conaid. cl. (VI-8-8-77). IDS-II. 



ROY SHRI A.K :-C.Id. 
Twentieth, Twenty FUll and Tweaty 

Second Reports of Commisaioner for 
Scheduled Castes and Scheduled 
Tribes (M) (VI-6-6-77)· '49-
51. 

White paper on Misuse of Mall Media 
during Internal Emergency. (M) 
(VI-6-8-77)· 144· 

ROY, DR. SARADISH : 

AbiorbingofCasual Mazdoors of Hydra-
bad Telephones. (1I-16-6-77). II~. 

Allotment of Bungalows for marriage 
(III-4-7-77)· ". 

Condition. of ref~ IICttled in M.P. 
~Ulldn, Maharasbtra, A. P. and 
Orissa. (1Il-27-6-n). 177-78. 

Contingent Worken in Bihar Civil Audit 
and Accounu Office. (11-17-0-77), 

Discrimination with certain categories of 
employees of PIT Department in the 
matter of Holidays etc. (11-16-6-77) 
220. 

Drinking water faclities in long diltancea 
trains (11-21-6-77), 135-36. 

Evasion of Income Tax by Private Blood 
Banks (IV-8-7-77). 83. 

Invntigation of car theft case of 1964-
{IV 6-7-77). 65· 

Labour Trustees of the Port Trust. 
(111-29.6-77). 82. 

Lock out declared by Premchand Jute 
Mill in West Bengal. (11--17-0-77)' 
191-92• 

Man-bour saved due to curtailment of 
time in C.L.W. (11-14-6-77)' 139-
40 . 

Memorandum from Centrlil Food 
Labortory Employoea' AIIociation 
(IV-14-7-77)' 611-63-1 

Memaandum from the Retrenched 
Worken of Public-Tea Warehouse 
Calcutta (II1-1I-4--6-77)· 76-17· 

Mosquitoes in Calcutta (V-28-7-77)· 
101-02. 

News Item Captioned Lunatic in Atomic 
Station (IV-6-7-")· IS67· 

Non-payment of pay and allowaDCel to 
Khalasis in Guntakal. (IV-S-,.,7)· 
72• 

ROY. DR.. SARADISl-I.:-c.n1d 
Norm. for fixing iDcmtive bon .... Railway 

workshop staff' (11-14-6-77), ' .. ,. 

Payment of Pension through Nationa1iJed. 
Bank.. (IV-,.7-77). 114. 

Purchase of Raw Jute from Growers 
(1lI-24-6-,,)· 174. 

R~ucing the working hour. of Watch-
men of TelecoUlDJ\lnication.. (11-
1~-7'7)' 99· 

Re-inatatement of Canteen employees at 
C.L.W. (Il-14-6-,,). 14-41. 

Review of Rehabilitation .ystem for 
refugees. (Il-lI7-6-,,). 178. 

StCpilO Eradictae MOIQUiloes in Calcutta 
(V-28-7-77)· 176. 

Stoppage of payment of Caab etc. to 
Refugees .tationed at Deali. .. (UI-
27-6-,,). 9l1-9S· 
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Works Canteon at C.L.W. (II-'-4--6-n). 
43· 

ROY, SH,RI SAUGATA : 

Auiatance for constructing H,*"ain, 
Estate for IndUltc,4al Workshop 
(V-18-7-77)· 151-52. 

Ban on PrOltitution (IV-I 1-7-77) . 92. 
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lJOf)a 

Min. 01 Steel and Mtne •. 
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Annual Report of Univenity Granu 
Commiaion for 1975'76 (M) (V-
'J 1'7'77), Sl60-66. 
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D.G. 1977'78. 

Mia. of Agriculture and Irrigation. 
(III-3o-6'77), 1113-':1.2. 
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(1II-l 7-6-77), srf4--ga. 

SANGMA, SHRI P.A. 
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<:arGl, Khui. and Jainli .. in Allam 
and MCSbaJaya (VI-3-8'n), 
66-67· 

SANGMA. SHRI P. A. 
Induatlle. in Mepalaya, (VI-3-8-77) 
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attond Reporu of C()mmiuitnt'.r f('Or 
Schl'duled Caat" and Sdltdu!fd 
Tribes (M) (VI-3-8-77\, 278-82. 

SANY AL, SHRI SASANKASJ~}f AR 

Agro-Industry (111--27-6-77), 18.-85. 
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2 .. -6-77), 104-. 

R~nchment of Staff' in Central G0-
vernment Offices and Publie Under-
takings CIte., (111-114-6-77), 51-511. 
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B.O.H. (VI-29'7-n), 286. 

Budget, General, 1977-78 

G~n, Di~, (1I---20-6-n). 280--87. 
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4.8'77). 380-86. 
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Min. (If A'Jriculture and Irrigation 
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D. G. 1977-78 
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ment re c(~rtain obsr-rvaticns by the 
Ministl'r afHome Affairs on 13-7-77 
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SATAPATHY, SHRI DEVENDRA: 

Travel of Orissa Youth Congress 
workers in IAF Planes (VI-3-B-77), 
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SATYA DEO SINGH, SHRI : 
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(IV--8-7-n), 68-70. 
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harbour in Andhra Pradesh (V-
18-7-77), 16-1g. 
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City (VI--2g-,-n), 127-2S. 
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patnam (V--:1I-7-n) , 32. 

E1CIJ3n~i()n of Hindustan Shipyard 
at Visakhapatnam (VI -13-?-n), 
101. 

Export of Iron Ore (Raw) (VI--
s-8-n), 106. . 
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3-B-77), .121-1l2. 

Port and Dock Worken in Vha~ha
patnam Port (IV-IS-7-?7), If6. 

Setting up of Corporation f<.r }-:x-
Servicem~1l (V-llO-7"77), 47-48. 

DebaVs 

Finance (No.2) Bill, 1977 

Consid. (V-I6-7-77), 46-49. 

SAYEED, SHRI P. M. 

Assistance to State. (VI-S-8-77), 
g. 

Commiuion on Killings by Naxalitn 
(!\T--IS-7-77), 123-24. 

Creation of Instant Doctors (IV--
14-7-77), 78-?9· 

Import of Traeton (IV--II-'-7?), 107. 

Production of Tracton (IV-IS-?-"), 
17B-a!l· 
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S.T.O./CPC (VI--5-8-'17), 1:;6·3? 
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Medical Association (IV-'4-?-")' 
':53-54· 

Steps to) unearth Black money (IV--
'5-7-77), g6. . 

Sugar on Ration Cards in Urban and 
Rural Areas (V-IS.,-77), 107"08. 

D,/loles 

B.O.H. (VI-ti-8-7?), II. 

Employmen t of Scheduled Castes and 
Sch~duled Tribe. in Services 
(Dis.) (VI-6oS-,,) 102-107. 
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with the Administration of Lab~l;a
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3-8-7?), 243-44· 
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Tribc-s (M) (VI--6-8-77), \o:l-ro7. 

SCINDIA, SHRI MADHAVRAO : 
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(IV-8-7-77), 111-12. 

Airhuaes being leavd out by Indian 
Airlin" to Air India (V-u-,-77), 
136-37. 

Aircmft with AIR India and Indian 
Airlines (VI-S-S-,,), 15<'. 

Airport Tax and Entry Fee at Airports 
(V-2It-'-77), 68-6g. 

Approach to World Bank Cor Financin. 
the Dastur Plan (IV-II-,-,,), 00. 
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63-65; (V1--S-8-77), 49-50 • 
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84-85· 
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9'· 
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very link (IU-4-"77)~ 66-67. 
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R.cpon as a Tourist Centre (IV-
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Line (V-26-'-77), 61-62. 

Expenditure incurred on Entertainment 
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National Hi ahway paain, throuth 
Gwalior (1 V-IS-'-"), 1+'-+11' 
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99-100• 

P_port Offices (IV-I+-,-")' 1~2. 
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13-7-"), 72-'3' 
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12-7-77), 55· 
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(IV-J5',-n), 6~. 

Proposal to O~ R~,ional Office or 
Chi!"! OoDtrolll"1' of Iml'orrs and 
Exports at Gwalior (IV-S-,-,,). 
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T. V. ProlJl'amme at Gwallor (IV-
6-7'77), 102. 
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gg-6-n), 277-8a. 
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SE.'"i, SHRI ROBIN : 
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(111-119"6-77), 61. 
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(IV-6-'-77), 99. 
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HoUlCt (IV-6-'-77), 4'. 
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E.M.U. Suburban Service in Burdw ... 
AsaaJoI Section (1I-21-6-77). 61. 
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140· 
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Cro.D BansJadcsh (VI-4-S-n), 
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Memorandum from Stt!'el Employees 
Trade Union, Rourkela (111-
113-6-77). '47· 

Method of Recruitment in Eaetcna 
_ Co41licldt Limited(VI-3-8-77), '75. 
Payment of Compensation to laud 

ownen in AYusol, Ranigani aud 
Andal (11-15-6-77), 97. 

SENt SHRI ROBIN:-c.U. 
Power .hortage in Durppur Alloy 

Steel PllUlt (VI-4-8-7i), '55-56. 

Prov~n of tap water to IlSCO 
Employee. (111-113-6-77), 8S. 

Recruitment in M.A.M.C. Durg.pur 
(IV-6-7-n). 109. 

l\ein'tatemmt in Durppur AlloY 
Steel Plant (Vl-4-8-n), 155. 

ROllrkela St .. e1 Plant Contract La--
bourera (1l-16-6-77). g4. 

Review oC payment of BonUI (I1-
16-6-77), '50-

leu-Raleigh Cyelr Factory. MEDScI 
(IV-6-7-"), 45. 

Shortage of Drinking Watt!'r and 
Quarten in tbr Collierie. of EeL 
(V-II'-,-,,), 44-45' 

Steel Plana employing contractOR 
(VI-4-8-77), 73· 

Term. and conditiona of Service of 
Employee. of Coal India Ltd. 
(Vl-g..{\-77). 1100. 

Ware Committee Cor Employ~ of 
Refractory Industry (V 1-4-8-77), 
I", 

Water ahortaae in Asanaol Coalfield 
area (11-,.)-6-77), 1102, 

Whcc:l Seta .upplied at Subaid&.ecl 
Rate1 by Durgapur Steel Plaat 
(lV-5-7-n). 7'-711. 

SEYID M{.;HAMMED, DR. V. A. 

Calicut Aerodrome (11-17-6-77), 
97-gB. 

Construction or Myaore-CaUcut llail-
way Line lll-14-6-77), 1101:1. 

Conltruction of overbrk'gcl 'at 
Franc;is RoadCrouing (lV-III-,-n). 
73'74· 

Fiution of Minimum Statutory 
Prict'l of Natural Rubber (\ 1-
119-7-77), 400· 

Import oC FertiUacra (11-110-6-77). 

Introduction oC Electric Traina in 
Kerala (II-14-6-77), 103. 

Iron Ore Depout aroUDd Calicut 
(IV-7-'-77),80-8 •. 



,aYlD MUHA.MMlU>. DLV.A.. : ~ 
" 

, 

( 

I. , 
I \ 

Malabar Spinntna' and Weaving MOl. 
Caliellt (IV~-7-77).8lZ. 

Marketing of Indian Goods in Africa. 
S.)uth America and South Eatt 
Asia (IV-IS-7-77). 18. 

Memorandum from Kenla Kera 
Kanhaka San, ,m (VI-I-8-77). 116. 

Pert'ormlnce of MRTP CommitiiOD 
(V-'9-7-77). II-S· 

Rehabilitation of Hutment Dwellen 
aloog Ra.ilway Lines and AerodroDlF 
Arcaa (V-IIS-7-77), R7· 

DI/I,.,,, 
National Highw.aYI (Amendment) Bill: 

Con.id. (V-lg07-77). 177-81. 
Presidential aDd Vic:e-PresiclcDUal 

hleCl 0lIl (Amer.dmCIlI) Bill Ccmaid. 
{Uo,8.6.77), 65-65. 

IHAIZA. SHRIMATI R.ANO M. I 

Amount apent by Nagaland Govera-
ment at AICC SClUOD (IV-
IS-7-77). ISloSR. 

Charlel against Cormrr adviler or 
Nagaland Govcrl.ment (V-RO-'o77), 
65· 

Encroachment oC Land allott,d to 
Sikh lemple in N .. SllaDd (lV-
6-7°77), 104-0 

Expenditure incurred by Nap1and 
Govt. during the vilit oC Focmcr 
Congre.. President (IV-IS-7-77). 
bS. 

Fire in Door-[,arman Studio in Delhi 
(IV-6-7-7i). 104· 

Rehabilitation of Under,round 
Nagai after ShilODg Accord (IV-
6-7-n), 47· 

Reinltatement oC Nagaland Official. 
(lV-IS-7-77). 169-7 1• 

BudSCt. Naga.land. '977-78 : 

Demands ror Gra:lta (V-R2-7-77). 
1165-69. 

D.G. 1977-78 : 

Win . .,r Homl' Affairs (V- 13-7-77), 
1I1Sb--90 • 

SH.\KYA. DR. MAHADEEJ'AK. SII\GH: 

Branch lines runniD, in ION (V-
19-7-77). S4-S5· 

Closure or Ichools in Delhi (11-
IS-6-,,), 8S-84. 

Compenaation for Good. which feU 
ahort durin. Tranat (V-19-7-"). 
9S-g6· 

Direct Dialling Sy.tern in U. P. (lV-
14-,077). 6!j. 

Export or CaI'pet_ (V-a2-,-,,). 
77"78 • 

Grant of Benefits to _triker. oCltailway 
Strike 1974 by Janata Government 
(VI-a-S-,,). 1070<.8. 

Import of Chemical. durin, 1975-741 
(V-II6-6-77). 1~3. 

Increuc: in r.umber of patients iD 
Willin,don lio'pital, New Delhi 
(V-1lti-701977). til-BII. 

In.tallation orWc:igh Bridge at Bacharli 
Coal Mine (IV-III-,-,,). 60. 

Oft'-more Drillinl in Indian O«u 
(V_6-'-77). 15S-54· 

layment of c1ectric:ity cbarJCI by 
farmers (IV-IS-'-,,) I04-q~· 

Ilobberiel on AII'a-Kanpur Tram. 
(V-19-'-77). 96• 

Selection on Hereditary Buia (V-
19-7-"). 94· 

Tohacco Production, ('V-18-7-77). 
86-87· 

Train lCI'Vice hetwecra Bombay .... 
Trivandrwn (V-Ig-,-,,). 35' 

SHANKARANAND. SHRI B. : 

Employmeat of Scheduled Casta and 
Scheduled '{'ribea in Servicea (Dis.) 
(VI-6-8-n). 135-41 • 

Ilesipatlon of JUltieoe D. S. Mathur 
rrom the Commillion or Inquiry into 
the Maruti AfFain (St.) ('1-110-7-77). 
899· 

Twentieth. TwP.nty-Fint and 1'wc'nty-
Second Repol'Il of CoOIJlliaai(JDcr for 
Scheduled Castcs and S('hecful,.d 
Tribes (M) (VI-6-8-77), 135 ......... 1• 



600 
fWANTl BHUSJiAN, SHRI 

AlI:l~.J d;)Jji:r~ on JI!J.lea (GA). (Il-
lo·g-71), ll34-+j. \ 

Conduct of the Home Minister (M.) 
(v.l-S-8·77). a11. 

Pr::-Ele:tion Political situation in Jammu 
ail..! K un.-wt ailj rep.>ne J p;nlpJne-
ID!olt of 'n~ Au!.Euly' election (CA) 
(I.L-.U-l-n). lll~B. 

PR&3[OE~T1AL AND VICE-PRESI. 
U'::ifLAL ~I..EC nONS (A.~"l)o 
M~~ r) BILL:' 
lat. (U-I~;).77), 11+3-.6. 

Ptesijentw and Vico-Prei:.l.eDtial 
81;:cliol\l (Am!lldmcnl) Bill: 

ColQnJ. (U-ld-li-n). c;.,-ti3. 6607'. 

W.,Uon to pau ([I-I8-6-n). 71. 

R.ep~j SUtenJeDt by \ho Minister of 1..", au"t .&l'~.~!J int::for::ace with 
J..I Jiciuy by tWl K. Lrn.u.1lu M.niIteti 
(~.\) (v'I-~-8-17). a46-so. 

SHARMA. SHRI BHAGWAT DAYAL: 

Ilia! of tic:t:ts at Rilbt.1lt. Sampla, 
B ,'nJ..Irlvb St.ltia;u. (VI-~-d-77)' 
81-8~. 

Late runnin~ of 370 DN Traia. (VI-
a-B-n). 159. 

!whee staff at b'nking windoWi at 
R..>bt.ik (VI-:.t-8-77). 1~9. 

P.:Jlts of D:utsm~n. Tr.lcen anel Ferro 
Pd Her, in AIR an:.l. DJJrdarsha.o. 
(VI-3·8-n). 70-7 1• 

SK\RM.\. SHRI JAG,\;.r..l.\TH: 
C Ilci .r.uin r an:! 0 !lfelopinlf of Ayurve-

die PL,nts anJ hetbl in hilly I'Clion of 
Glrh,ul U,P. (V-lS-7-77), III. 

BI!:!rifi:3tion orHiIl Village. in U. P. 
(IV -J-8·17). 97-93. 

P.>! \ 'll! Q'inltinJ W Lt~r in vilhr-. of 
o Itri:t U. P. (VI-I-3-n). 
IlU-lIlt. 

Railw .. y Link b~tween Riahiketh and 
V.&rlup .. rY.&J (IV -12-7-77). ~2. 

WlIer Rlte. ch,r'te:i by DD\ (n 
R lj ll!ri G lrden, D.D.A. CoIonieI 
(V -:13-7-77). 126-27. 

D,6.tll 
C,ni'lct of H')m: Minuter (M.) (VI-

• .a.77). 300001. 

M't'~ V!hi~les (Anen:lment) Bill I 
CJlulli. (V 2~-7"77), 364-68. 

SHARMA. SHRI RAJENDRA KUMAR • 

Finanee (No.2) Bill, 1977. 
CJosid. (V-I6-7-n). 92-106. 

Maluia Incidence in the COUDtry 
(HAH DIS.) (V-19-7-77). 1149. 

SHARMA, SHRI YAGYA DUTT • 

Addition 0( new BIUC'I to DTC (111.-
ag+77), 35-36• 

AllotmrTlt of Residmtial acc:ommodao 
tion by DOA till March, 1978. 
(1II-1I7-&77), 173 

Amount to Congt't'll Party by Busin~ 
HoUICI fut advc:rtUementl (IV-I-7-n) 
44-4~ 

Annud Conaump! on of electricity I. 
Pl!njab, H1rvana and Ddhi, (V-
~7-77), 1,8'40· • 

App')intrnenh made in the PunJab and 
H.ayana High Court (11-21-7-77). 
117-1~0. 

App:JintmeDt of apprentlcet on replar 
b.uil (11-14-&77). 14a-43' .~ 

App:lintment of Examine!'1 In MI 
Directorate-(V --27-7-77). 13S-S+-

Change in M:uter Plan of Delhi (11-
.0-6'77). 76-n. 

Committ~ for lelf-supporting .)'Item at 
Education. (.llI-lI7-6-n). 17S-74. 

Complaints regarding increase in v,' 'tI 
of Petro-chemical.. (IV-llI-,-n). 
45-47· 

D .. mlge to a!Viculture due to raiD 
(U-IS-6-m. 174-7S' 

Decline in Coal Production, (III-
29-7"77). '0,,-05· 

Demolition of HoUICI in Delhi. (111-
a7-7-77). 17Q • 

l)eveloprnrnt of Mathura-Vrindavu 
AI a C:ntral Tourilt Centre (IIl-
.4-6-77). '93-94· 

Dome.tic Servantl (V-11I-7-77). 
IS7-S8• 

nuty houn of Staff in D.E.s.U. (II-
1~-6-77), Isa-33. 

• 

Ecpenditute-Free-Electiona 
'4-6-77). 57-58. 

(II- f, 



SHARMA. SHRI YACYA DUTT:-
e()"td. 

Ezport Facilities far the Coods ManuraCo 
tured by ,ullage ll&uU.U·Y (11.1-
114.0.77), 19S-g6· 

FI(I()I'-wiae purchase and .. Ie syttem 01 
buildinp (1I-:zo.o.77). 140"41. 

C.D.R. Scholarsl:ipa- (V-.~-6-77). 
141-411. 

Government policy ror Labour Participa-
tion in Manasemeut. (1I1-flS.(i-77), 
1/9-20. 

ImTlI'Ovement in condition or 1'ftlPIe 
living in backward areal (il"":: 
,,-0-77), ,a5-'\I9. 

Incentive to asricu1tural IICtar (IJ-
110-6-77), 141'411' 

Incmtive to Onoperatlve Sndetl~ to 
briRl~ improvement in distribution 
of E~ntial Consumer Cooda (V-
.a-7-77), 159· 

Incentives to India", living abroad lor 
RttinR up industries in India (111-
14-6-77), 94-95· 

InM'ealC in Crime in Union Territories. 
(11-15'6-77). 8-'Q. 

IDCt'Qle In eyrie allowance to palbneD 
(V-a'-7-77), 74-75' 

Incre~ In price of keroeeene oil (IJ-
14-6-77), '43-44' 

Increase in prices of'varlnus P." T. 
itema. (111-30-6'77), 66-67. 

[nereaae or dnllf prices by drug manu-
facturing companiCli (11-1406-77), 
1«-45' 

Inte~ted Medical Cnlduatel (IV-
14-7-77). 15· 

Loan. a.f"'anrM bv Nationaliel Deb 
to Industrial Unill (IV-8-7-77), 
141-4a• 

Manur~r.tllre arrndi~nus Ml'dirinf'l 
In Public Sl"f'tnr and by CooperaUvea 
(V-a'-7-77).8. 

MemlJMln<ia with rt!l{arri to ClI:ceDI" in 
Iterilisatinn during emergency. (111-
13-6-77), Ulo-al. 

Mobile Health eare unit tor vil .... 
(V-a'·7·77). 86-87 

Mobile Poet Ofticel (IV-I"·,.,7) 
640· 

601 

SHARMA. SHRI YAGYA DlJ'IT-
'-/lnld. 

Natic:llal Tatile 1'lall C1I-17..(·~7) 
17-IR I 

New Sitt. f('r RC6rttlrJr.cnl cCirir. 
under Residt:ntial Artu (11-.13-(,'77) 
68-7°' 

O~nirg of Brane he. of Banb in R.ural 
Arcll& (lV-IS-7·7;). J(;I-Oll. 

OppDrtunitira fLf inlc:lIi&cnt u\dtnt, 
to 'ludy in C~ntral Sd.t(Jla (\'-
18'7'77). g6. 

Pension for Ex-Servic:nn~D (V-
10-7-77), 16-14-

Pen.ion to dtpt;ndclitl orrttffU. ill 
laila or during P~lc (lV-6-7-77), 
18. 

Pa1nanent RnettlrmtDt of perrOIi' 
ret"d~d hDJDtiesa in lucie-hk War 
(11-15.0.77).175· 

Plan tor more effective ute of Rail" .. ,., 
Waterway. aDd Roadways (\ 1-
5-8-77), 2 •• 

Plan for uplift Dhillqee (11-15-6-77). 
129-30• 

Plan to raiR atanclard or Iivin, of Han. 
ja", and GirijaD Adivuu (lV-
6-7-77), 55· 

Pontoon Bridge near Shand Va 
(111-117-6-77). 17 1-7a. 

POitl lyinR vaamt in Delhi Milk 
Scheme (III-a7.77), 81. 

PoIt ofJi«.a in remote areas (III-
.3-6-77). IlZ2-2S· 

Poetl Reserved ror se and ST In 
Marketing Divwon of ICe (IJJ-. 
118-6-77). 17· 

power shortage in the CGunlry (II-· 
15-6'77). 130-SIZ. 

Price or procurement and IUppJy 0' 
wheat by FCI (II-13-6-77), '73'"-
74· 

Priority tn Rural Deve)opmcD1 (IV-. 
IS-7·77). 109- 10. 

Productlnn Capacity of Induttriu 
Esaabliahmmll (IV--6-7-77), 143· 

Promotion. to the pnatl 01 Aa/.taftt 
CoUector of Culloml (IV-'5·7-77). 
IIOg. 



..... -
.Railway line between JabancU'abMl 

(U.P. and Ddbi) (11-1 .. 77'. '48. 
kaisiog IOCial .tandard of Adivui 

Area (1II-~77). I~. 

Replacing tbe exilti.. pattenl or 
prodllCtion of Drugs (1[-111-5-77). 

41-"" 
lleportl on arrival of Bonded Labour 

(UI-lIS-6-77), ",,54· 

Scheme to Provide Laam tbroup 
Banb to Penona enraged in Cottqe • 
IndUitriea (11I-a..-6-77), 1911' 

Steel Rec,uirement (V-al-,-,,). 157. 

S&ocJu of mil-labeUed and mil-braDded 
injec:tionl (V-lIIB-7-77), '5. 

Sugestionl to deal with lIIlualen 
who lurrendered (II1-1·7-77). 
6g-,o. 

Survey reo tourilm interaa 01 foreip 
tOlll'iItI (V-1I11'7-77), ,II-54. 

Talb by O~tioD Leaden 08· Radio 
and T.V. (IV-I'-'-77). 18S. 

Teacben IUIpeDCIed duriDI ..... 
pcy (11-.0-6-77)~ '4II-"S' 

retepbcme conDection in Delhi (III-
IIS-6-77). IIII-U. 

Ttaenaal Power Statioaa (IV-
IS-7-77), 1811-83· 

U n\Jtlnris~ti colonies in Delhi (III-
4-'-77). 8S-86. 

Wheat produetion (11-1,·6-77). 
1711-73· 

Allepi Incident at Paiam Airport CIa 
1-'-77 relaw. to Shd Santa,. 
Gandhi and hia wire (St) (IIi-
lI'7-7'), II. 

D.G. 19r.-78: Min. or Def'CIlCC (III-
+-7'77 , 1119-30 . 

Pbotoltat copy of a Bank Drd reval· 
iDs payment of 1I5,000 Swill Franca 
to MI'I. Mancka Gandhi by order of 
Sbri San jay Gandhi (CA) (IV-
7'7-71). 145-46· 

1leported takiftJ over of power by army 
in Pakiltan (St) (IV-5-7-77). 145· 

I 
! 

SHASTRI, SHJU BHANU KUMAR. 

Admillion or Traineea in Natioul 
OeDtrc for the Blind Debra 0-
(VI-I-8-77). 56-58. 

Atroc:itica on Trade Unioail. in S __ 
dab. Cotton Mill (V-a8-7-77), 
7g-80. 

Cbargea .,ainIt a District Maalltrate 
in ~uthan (V-17-7-77). 109-I .. 

Oonvenion 01 metre laup Line into 
broad gauge IiDe in Udaipur Divi-
lion (IV-II-'-77), 4. 

Dariba Zinc MiDea (V-slI-7-77), 53. 

Disparity in the nwnber of Yoten in 
varioua LoIt Sabha and Allembly 
OoIIItituencica (IV-5"7-77), 113' 

DoctOl'l, Engineet'l, Advocatel. c..... 
duatel among SiJldh Refugca (V-
',..7-77). 867. 

kpeDditure inc~ed on the meeaa. 
of the Board or HindUitall Zinc 
Limited. Udaipur (V-a8-7-77).18S. 

Bxpencliture on StafF Seminara ~ 
led by National Labour lnautute 
(V-I8-7-n). 1118-l11g. 

Ibport of Indian Goods to DeveJopiDc 
CouDcriCi (VI-,5-8-77). SS-,4. 

Import or machinery by J.K.lnd ... 
trica, Kankroli (VI-s-S-77). 19S. 

Introduction of night tnain betweea 
Udaipur aDd Ahmedabad (VI-
1-8-77). 24" 

JaiPl:l! Metala and Electricala. Jaipur 
rvl-~'7).~70. 

Lami vnu Palace Hotel Udaipur 
(Rajasthan) (VI-5-8-77), 17+-94· 

l.oII to Scooters India Ltd. {VI--
s-B-77).7g.80· 

National Labour InatltUbe (VI-'N·n). 
8,-&7. 

Nitrht traiN between Mavil and Bart 
Sadri (V1-1I-8-77), IS4· 

Ofticen in the Miniatry 01 Worb .... 
HoUling bavinC own HOUies and 
living in Government quarten (nl-
"'7~)~ S~. and Tel~ Head 
~ Office in Kanluoli City, Raj .. 

thaD (V-!I8-7·77), 11I!1' 
Order by NLI re: appolntmeD of tile-

latiODl (VI--+-8-77>. 8S9· _ .•. _._------------------------



~ ----------- ------------
SHASTRI. SHR,1 BHANU KUMAR.:- SHASTRI, SHRI BHANU KUMAB.~ 
~~ ~~, 

Orden lor arre.b and rcleue of penou. DthIIs 
(IV-IS-7-77), 7-8. D.O. 1977"78 

Packets and pamphlet found in Karim- MiD. of Home Afrain, (lV-Ia-7-n). 
pnj lub-diviaion an Cuchar district lSS-30. 
of Allam. (VI-3-8-77), S6 • 

SHASTRI. SHIU RAM DHAIU 
Pakistani National. under Detention. 

(IV-llI-7-77), aao. Accommodation for pilsrima at KUIbi 
N ..... (U.P.) (IV-a.7-"), 101-01. 

Pay lcale. of Teaching Stall' in Munici-
pal Corporation (IV-II-7-77), 148. BeueSt of' war ICI'Vice to caadidaa 

appoincrd in M.C.D. (V-ao-7-77). 
Pen.ionerl among Refugee. or 1971 68. 

lDCio-Pak War-(V-25-7-77), 1M-
Cbbitoni IJrid&e 011 Burl Gudak (II-

Penon. detained in Rajasthan during 810+77), 73· 
Emergency. (IV-13-7-77) 146-47. 

o.t of ProductioD or Supr (V-
Preparation of document! in IUpport or 115-7-77), 87· 

Internal Danfe!' (Vol. IV-IS-7-77). 
8-111. ladia Population Project Scheme. 

Procluctioa of tCEt boob (V-SlII-7-77), 
44· 

Publicationa or Artieles in Annual &e-
port of National Labour lnltitute 
(VI-.t-8-77), 17a.79f 

~ity or Wheat and rice at Cossipore 
Godown. West Bengal (V---7-77) 
41 • 

RaIlway Employees retired cluriD. 
Emergency (IV-la-7-77). 78. 

R.allway link for Rock Pboaphate mine 
In Jhamar Kotra near Udaipur (V-
• 7-77). 154-55· 

R.ehabilitation of Sind Reficeea IA r .. 
PaIr War 1971 (1V-1I-7"77), 51. 

lleimtatement or Employeetl ill National 
Labour Institute (VI-f-8-77), 179. 

&e-instatement of Clnp'loyees who parti-
cipated in 1974 Railway Itrike (II-
14+77). 19· 

Ileleue of pel'lODl Detained durin. 
Emergency. (II-15+77), 110 • 

Sale or Zinc Cathode! by Hindustan 
Zinc Limited (V-a1J.7""), I." 

Super &prCII Train from Jaipur to 
Udaipur (V-a6-7-77), 71 • 

Tran!pOrtation or Cottom Bales by 
Railways from Stations in Ganp-
nagar District (11-14-6-77). 74-75-

Withdraw:!l or C'ltet against political 
prUoDerl (VI-+N7). 168. 

(VI-4-8-77>, -tS. 
Loan to Supr Milb (V -115-7-77). 

11"-74· 
Malib Plower Shop, (VI-5-8-77). 

III5-a6. 

Fer quintal production COlt of tertii .. 
(IV-la-7-n'. 101-06 

IIIotop'apbic EJdbihidoa on go Yean 
of' QoosraI Hiltory-(V-II5-7"77), 
16t-'5. 

I'ramotioa of' a lleceptioDlst .. GenenI 
Manager or Five ~tar Hotell. (11-
17+"). 9-10 • 

Recluctlon orWorkin, HOUR to ranovecl 
Unemployment (1II-a3-6-77), 67-

Ilequcst from rroo OfBt:en. AIIocia-
lion (IU-at-6-77), 586(a). 

JletftDchmeDt of AppreDtic:a from Rall-
way Worbhopl anel oflicea. (IV-
5-7"77), 7· 

Seeds Development and their ,Demancl 
-(V-a5-7-"), 186-8g. 

Ujiargbat.-Buxur BridF on GIlD ... 
(VI-S-8-77), 114· 

Violation of' foreip ~'p R .... 
tiODI by "Balayosi". (VI-s-8-77), 
17· 

DIHIII 
Buclaet General. 1977-18 Gen. DIs. 

(ll-®-6-77~, sa6-36. 

no. 1977-"& 
MiD. of Labour (IV-II-H7). 11,0-61. 



&HASTRI SHRI Y.P 

Rise in prices of &.entlal Commoditiel 
(U-I7-6-77) 117-116. 

Additional Emoluments (Compu\sory 
Depo~its) Amdncment Bill Consid. 
(ll-IU-6-n). 40-43. 

D.G. 1977-78 

Min. of Labour, 
293-306. 

D_C. 1977"78 

Min of of petroleum and Ministry 01 
Chemicab at FcrUllzcrx (lV-O-7-n) 
1193-30a. 

Unempl,oyment Problem (M) (V-
!J'n-n) 1159"67 

&HFJWALKAll.SHRI N K. 

Trains between Delhi ad lWmbay 
(IV-la-7"77). a7-a8, 

6HEO NARAIN. SHR.l 

Accommodation rented by Undertaklnp 
of Minulry of Steel and Minca (V-
a8-7- 1971) 55-57. 

Alleged miwle of Telephonea inatalled 
at Otlic:cra' raideaccs (V-aI-7-77) 
47-48 

Charging of .ecurity money &Gm aunt.l 
(111-30-6-77). 19"20 

Committee on Turkmul Gate incidents 
(V-ar7-77) ItS 

Imparity in the number of voten in 
various Lok Sabha and Alcmbly 
Constituencies (IV-S-7-n) 30 

Fertilizer Projl'~ being proeeaed by 
the I'\ational FertiWcl'" Umited New 
Dlhi (V-II6-7-77) '50-51. 

lDvestlgationl into ne.th of Col T S. 
Anand (II1-27-6-77) 31, 

Mechanization or Agricuh.are (IV-
11-7'77) .9. 

}.frrrwrand. against Chief Minister, 
Ex-Chief MiniatCl'l etc, (IV-6-,-n>. 
114. 

Misuse or Plot reserved lor School 
Buildin, in ShantiniketllD. New Delhi 
(V-2S·'-77) 51, 

J,fi~ of!;TD Facilitia a: paT OJliccn 
(V-.I·7-77) III-la, 

SHEO NARAIN, SHRI:.;..c.".td • 
.... Officer! gone on deputation to public 

lector Wldcrtakintp (V-22-'-77) 66-67. 

Payment to Doctor. during Internships 
and Pcrferl'nce in appointment or 
HoUle Surgeons (V-II6-7-77) 64-65 

Pension for. Ex-Servicemen. (V-300'-77) 
as· 

Posts l'e8erved for S.C. It S.T. in Market-
ting Diviaion of IOC (I1I---28-6-n) 
81. 

Quota Cor Harijan~ in ClaM I to Clua n 
posts (V-26-6-77). 18. 

Railway Acddenta during the Jut three 
mondu (lI-su-6-n). 16. 

Reitlltatement of Jute Mill Workera 
(IV-7-7-")· 34· 

Removal of disparity in iaue 01 P .... 
to OfIicen and DepcodaDts (V-
116-'-77). 117. 

Retin:d Central Government 0fIi«TI 
as Advisen/Consullants in HSL SAIL 
etc. (V-Ill·7-n) 1111-14 

Jletirmlcot ase of OfIiCt'n of Telfopbone 
~d Tc:Iegl .. ph EnltineeriDg Service 
(V-21-7-") 114-15 

Sale of Jaota FJatI. (V1-1-8-77) .• 0 

Setting up of Indllstric:a by Cmelle 
Induatric:a I.td of Enslud-V( 
87"7-77) 57-sa. 

Telt'gl'aph and Telephone Fadlitit"l ill 
villages of M P baYing Populatioo 
of more than 5 thousand (VI-
4-8-77) 9. 

Violence in Etc-ction. to Lt'gWatift 
Auemblies (UI-29"6-77) 8 

Voluntary edling on PriUl of Ra .. 
Cotton (1I-1-7-77). 8 

Womm ~mben of Parliament detaim04 
under MlSA and DISIR. (Il-II:Mio 

77) .' 

D G, 1977-78 

),1in of Education &: Social Wafare 
and ~partmenl ot CWture (VI-
6-7:77) 1134-40, 

General Budgfot em Di~ (11-1111-6-77! 343-4(; 

~"eral Budl"t 
Gcn Da (II1~S- 6-77) IF!-gr. 



SHEO NARAIN SHRI :--Contd. 
Finance (No 2) Hill 1977 

Motioll to paaa' (V-ltI-7-77) 4oa, 

Report <JfUnivenity Grants OommiuioG 
for 1975'76 (M) (V-aO-7-n) 223-
a6 

SHIV SAMPATI RAM, SHRI 

Accommodation fOf Working Girl. in 
Y.M C A (1ll-26'7-m laO-a7 

Am?unt spent by Molnaging Director 
of N4tiotlill Gloperative l.levelopme& 
Corparation on entertainment (111-
1-7-77) 131, 

Applications pending ror bouse huildin I 
Aivance (V-ldo7-n) 19o, 

Jlene6ciary or Airbus Payoff. (V-22'7 
77) IS8-39 

a.G.a.s. Homocopathic DispelllAries 
(C'l--J4·7·77). 1:il3·l4· 

Obaore of H=ads of Financial Institu-
tio:\l/N£tiJnuued BJ.Qb. (IV-
1~-7-77)' 94· 

Cb~ue facilities to laving Bank 
A:;co<Ult Holdee. (V-lIa-l-77). 46 
--48• 

Clearance of Jhuggies at Mandir Marg 
New Dclbi. (V-18-7-77). 19a. 

C3mpl uota a,;,ainst Directors of Ccntt'al 
G.vem:n:nt Eal;lloyees COllSu,ner 
C»p:rativc S.x:iely. (1l-IS-6-n). 
185. 

C):n')\ainu at!ln.t MI. Jotin:1ra !heel 
an-l 'flla::s L:d. New D~lbi. (VI-
1-8-n), 77-78. 

C ",tr;J:ti)'l or Blr"ti ill Pihmp'ua 
R~;il:l:ill :i:ll:ID!. Ddhi- (V-
23-7-77). 67-68. 

0.0,\, Lni R HI R~li:i:nti .. l Sr.beme, 
(II1-18-6-n). 68-69. 

Deat4' due to MJlaria (V-21-7-77), 
123-24' 

D~cline in the prices ofVanaspati Ghee 
aoJ oth~r eqentioll c):nm,dities 
_£'ter a,1uran:ea by Tradcrs (VI-
8-7-77).55-56. 

D:I w i 'l'J , n 11 :til"l or ld:.kki ,Project. 
(V-3O-7-77). 46-47. 

Distribtltion of Burahane cooking PI 
in D;lhi (V-'9-7-n). ISS-S4' 

DivUional SecretariCi of SubiidiariCi 
of 010. (VI-5-8-77). 94. 

" :'-,"\ 

6t~'· 

SHIV SAMPATl R~M SHRJ :--CflMkJ. \' 
Extortion !i'om rdeaatd prill<Jncrs by \ 

l,)cl..i P"lke, (U-J5-/J-nJ, 1113. \ 

Flats Reserved for out of tum AU(.Itmen& 
to tiovcmment ):;t1lployeca. (V-
111'7-77), 9t1-99 

Fonner Ministers and Memben of 
P.uli.unclll residing in Governmmt 
Accommodation (11-13-6-77), 
1:l9-;;,o. 

Functions of the National Cocperatlvc 
l,)evc!upmcnt Colpora.licn lLU-
1-7-77). 1119-3tJ • 

Hotels run by I.T.D.C. (U-17-6-77) 
:l:l7~tI. 

Impact of Chemical Gasea of Mathura 
h,c:tuieryo.n Tllj Mabal (ll-u-t).nh 
14U-50. 

Inc:ome Tax Commiaionen belonginl 
to Scheduled l:aIItea and SchcdWecl 
Tribes. (11-17-6-n), a.-55. 

Itlterest of Saving Bank Account Holders 
by State Hanlr. (.If ludaa (111-1-7-77), 
52-54· 

Irrigati,n facilities in Mil"Zapur Distl'kt 
U.P. (11-13-6-17), 1117-1.8. 

Licence. for ar.tiquiuCl dealcn (111-
4-7·n). 1 ..... -45· 

Lock-out in National Iron and Steel' 
Company, Bclur. (I1l-2s·6-n).lJs-
86. 

LoaI suffered by H.E.C. (11-12-6-77), 
55-,56· 

Manufacture of T.V. Sccs. (U-15-6-77), 
11,.6-87. 

Misuse of ~icaJ Tennlnation of 
Pregnancy Act (lV-7-7-77). 110-17. 

Modified Plan for eradicating Malaria 
(IV-N-n). 58-60. 

N.C,E.R.T. Scbo1anhip Schrme (Il-
Is-6-n), 32-S4. 

Number of hours lost due to dda~' 
Hights of Indian Ai .. linrs during May, 
1977, (VI-5-8-n), 200. 

Orden for H.E.C. (II-22-6-n). 169. 

Outstanding trlephone Bills of F('mrer 
Minuter and M.Ps. (II-I6-0-n), 

Pakistani Intruden in Chhamb. (VI-
3-8-77), 134· 



SHIV SAMPAT! RAM SHRI :-Co,.~. 
... Percentage of scheduled caltes -and'" 

Ichedull:d triOes (11-13+77),' 
130-1 1 • 

Percentage of Scheduled Cantel and 
Scheduled Tribes in N.stional S~ecl. 
Corporation (II-~0-6-77). 84· 

Percentage reserved for SC/ST in Rail-
ways (11-14-6-77). 19B. 

·Penon •• u'fering Crom Glandular Ail-
ments (V'-~I-'-77), 1~!l-~:3. 

Reduction in Rate of Interest to be paid 
to D~positon of Foreign Banb (VI-
119-'-77). ~4-~8. 

lleorganiution ofDOMS (VI-14-'-77), 
42---46. 

Replacement of Salel Tax by Excile 
Duty \V-!lO-'-77), 149-50 • 

Report on the wOI'lting of the CMtral 
Government Employees Conaumen 
C:>operative Society Limited New 
Delhi. (11-17+77). 1129-30• 

ll~ntatioftl regarding cancellation 
of Bunhane Ou Sub-Agenciel (V-
19-'~"). 1!l7~8. 

aelCl'Vation of Posts for S.C. and S.T. 
in Ministry of Steel and Mines. (11-
.6-6-77), 1411· .. .: •• 

Retervation of POlt. for S.C. ~ Tribes 
(11-14+77). 80100II. 

llllCl'VMion of poIta for Scheduled 
Cutes/Tribes in the Minittry or 
Chemical and Fertilizen and ita 
uadertakiDp (11-14+'7), Jgg-aoo. 

tte.erYation of posta in the Ministry 
ror Scheduled Castel and Sc:heduled 
'fribes (111- 1-'-77). l!SlI. 

&elcrved percentqe for S.C. and S.T 
In tile M,niltry of Tourilm and Civil 
Avalion. (II-I,-6-n), 1130 • 

RettrietioIU on Emigration of ExpertI 
(IV-6-'-77). 55. 

Seheulc-.l C"te' and Scheduled Tribes 
in Indhn Miuions Abroad (11-
16-6-77), 144· 

Scheme to Bring Back InclianJ IMnl 
Abroad (V-28-'-1977). fa-4B' 

Separate Corporation. for oil and oil-
IeedI (IV-8-'-77). 140. 

SHIV SAMPATI RAM SHRI :-COIIIl. 
S~limar Bagh and Pilampul'll Reliden-

&ial SchClllCl. (1II-I'+77),IQ5-Jt6. 

Sitel allotted or wid to All ladia ConIftII 
Committee (IV-II-'-77). 4" 

Six';h National Conference on Commu-
;:'~Ie Diaeues (V-su-,-,,).!a6-

State~wise deaths due to forced Sterli-
I&tlOn. (11-16-6-77), 1411. 

Sterilisation Operation perf'onned in 
Delhi during 19i6. (11-16-6-77), 
'43, 

Supply or Gooda by MI' Jotmdra Steel 
.Dd Tuba Limhed. (Vf-I-8-77), 1~9. 

T.V. ~ of Public Speeehee made 
by Slui San jay GaadIU. (IV-
IlI-?-77). 4+-50' 

T::Amfitiaf Ezprete (11-144 77). 

Tendu leave trade (lI-ao-6-7'). 91. 

Text Boob on ao Point Economic 
Protramme (111- 4-'-77). 55-S6. 

Theft of propel'tiee rrom inIumI Parcell 
(IV-I+-'-77), 118-'9. 

Transfer or lAS and IPS ot'fficert out 
of Delhi. (11-15-6'-77). 80. 

Vilit by Il1Ipedon of OOMS row cnswin, .. rety 01 Mines (IV-
14-'-77). IQ~. 

SHER SINGH, PROF.: 

D.C, 1977-,8 

Min. of AIriculture aad JrriptiDa 
(II1':"'lI>-'-77), lI6-4S. 

SHETH. SHRI VINOBHAI B. 

Death of Student Climben (111-4-'-77), 
45· 

DiArT?hea and Respiratory I>beuea" 
Children (IV-,-,--n). flO. 

D~ty in the number or voterala 
vahoUI Loll Sabha and Allembl., 
Constituencies. (IV-IS-'-77). II. 

Licences ror the import or Edible oil 
(111-1-'-77), 41-4\1. 

Loan granted by Central Bank of 1ndJ. 
to Kohlnoor Milb. Bombay (IV-
8-7-77). Ilk,. ----------------



SHETH SHRI VINOBHAI B :-C.,.:A. 
Pircy by Foreifn Ship Owner. in con-

vial1ce with ndian Shipping AJenta 
(IV-I:)-7-n), 78-79· 

Pllrehasc of Ore-Bulk-Oil Carrier by 
Shipping C()rporatian of Inciia from 
YygOllavia (V-f1.7-7-n), 3. 

Purchase of retracycline Hydro.-chloride 
from Bulgaria, (VI-5-8-n), 59 

Settlem~nt of Claim! of Indiana Evicted 
from Ug.nda (VI-4-Q.77),2f1.-f1.,. 

Sceps to curb amuggling in collabora-
tion with Neighbauring Countrirea 
(III-I-7-77), 19-20. 

Storage of Foodgraiftl by POI in OpeD 
Place (II-l,-6-n), 18. 

N_ 

Bud~et, R~i1way 1977"',8 (Gen. Dia.) 
(1I-14-6-n), ~55' 

D.G. 1977-78 
Min.ofIndUitry (IV-9-7-77). a..aa. 

Finance (NO.2) Bill, '977 
Conaid CI. (V-I8-J-n), lIr6. ,.., 
335-36, 365-67. 3'15. 37g..81. 

.HINDE, SKRI ANNASAHBB P. 

Butter Oil frol'll E E.C.IWeatem Ccnan-
tries (IV-II-7-n), 16. 

C~'1t·,lintion of pt"nning Proce.ew 
(VI-J-8-n). 126-2? 

01 ~"rance of I rrisati on Projecta 
(V-Z5-7-77), 151-511. 

CMt of Pro-{'lction or Nitrop:aotu 
Fertilizers (V-26-7-77), 'f.'\. 

Di.o,"al of Foodtrain. in !hor .. 
(V-:l5-7-77), !7. 

Erection of Fertilizer P1antt an the 
btuis of Coal as a Feed Stock 
(V-z6-7-77). '45-+6. 

EniTlnte5 of Production "f NPElt 
(V-16-7-77J, 144. 

G11' b~tw~en a~tu"t pl)t~ntial of Irrira-
tion and :ts use in irri~.tion project. 
(V-18-7--77/, 172-74, 

Maney invested in Storage 0( Food-
grain_ (V-18-7-77), 141-4iJ. 

OV':!'dues or A~ric\lltuoi.tl in Drought 
Prone Al'eas of Maharuhtra 
(V--i5-7-77), I05-D9· 

Prir.~. of cereals, pulses and oibeed. 
(V-25-7-77), 1129-2 •• 

SHINDE SHRI ANNASAHEB P. :-CIIIIIII. 

Procurem~nt of Rain Dama,ed wheat 
(V-18-7-77), 175-7(· 

Production or Sunflower and Soyabean 
(V-18-7-77), 62. 

Provision of TelecommunieationfadUtic'a , 
in 1977-78 IVI-4-8-77), 127-28. /~ 

Ramhara Committee on Agricultun 
Universitie5 (V-25-7-77), 22'.1. 

Review or recommendations of Sixth 
Finance Commission (V-4l2-7-77). 
6,-611. 

Rice Transplantation (25-?-77), 152-
53· 

Tata proposal lor a big FcrtiliRr 
Project (V-4l6-7-77J, "4-15. 

Utilisation of Gas for Manufacture of 
Fertilizen (V-26-7-77), 57-59· 

1),""', 
auelse', Nagaland, 1977-78 

Demand. ror Granta CV-2Q-7-77Jo 
1178-85· 

Cardamom (Amendment) Bill Conaicl 
(V-I 9-7-77) , 1I10;:u. 

D. G. 1~77-78 ': 

Min. 0( Agriculture and IrriptioD 
lIII--3o-6-77>, '57-77· 

D. G. '977-78 : 

Min. or Commerce and Miniatry of 
Civil Supplies anel CooperadOD 
(11-115-6-,1). ?5.......f!.t.. 

Nagaland AppropiratioD (No. II) 
Bill 1977: 
CanNel. (V --!:16-7-77) , 1l04. 

Railway Budget 1977-78-Gm. 
Dil. (11-13-6-77), !l93-301 . 

SHRANGARE, SHRI T. S. : 

Malter Plana ror Development.r 
Tourism (IV-8-7-77), 182. 

Sort Loan Policy or NationaiiardBank. 
(lV-8-7-77), 65-66· 

T. V. Centre at Nagpur (JV-
6-7-77). 84· 



608 ... 
SHRI KRISHNA SINGH, ShRl : • I 

D. G. 1977-711,: 

M' n. or A 1-icultuc llnd Inigatiol. 
(nI-l-7-"), 46'-55' 

D. G. 19'7-78: 

Mh. of Energy (IV-14-'-"), 2,1-
78• 

SHUKLA. SHaI.MADAN LAL : 

C·ui-nln. C'ntral Hinrli Directol1lte 
(IV-I..IJ-77J. 276-78. 

Hi·lii Trlnd1tion of Int",,"'tinnlll 
El':y~lo;J~edia of S:x:ial Scimeca 
(V-l 5-7-77), 66. 

D,6111ts 
D. O. 1977-,8: 

Min. nf Petroleum ""d Min. ofChemiclu 
and }o'ortiliaer (IV-7-7-n). 1153-54' 

SIKANDER BAKHT, SHRI: 

C)rJ'e('tion of Answer to USQ. No. 
6 dued '3-6-" n. Civic Am<,niti~ 
flr unut'tori.ed colonirol in the 
Union Territory of Delhi (Vl-
1-8-,,). 279. 

DlNlf. 
B.lili'n~ Plan of the formf!l' Prime 

M'1iiter's H')Use (under Rule 377) 
(VI-I-8-n), 290. 

"'" C>rrection or A""wer~ to ~upplt"mentary 
on Starred Q. I~ticn No, 709 dl'ltt"d 
27-6-" rtJ. Regularis: _. ~. Un-
.'Jth<>ritlt'd colonies in udhi (V-
Ig-7-7'), 155-56. 

C>rrection of Answer. to Supple-
mmtary on Starred que.tion No. 
3'1 d:tted 4-'-77 R,. officers in 
M:~igtry of W:Jrk. and Howing 
h·\Vtng own hoUlt'. and living in 
G'lvernmront quarters (V-I 9-'-77) , 
153-55· 

CO",""ction of Answer to UJ1lrtarrt'd 
Qlrstion No. 6 datf'd I~th June. 
1917 ,~. Civic Amt"niti,.! fm' Un-
aHthori!rd ('oll"ni,.. in the' UniClD 
Territory of Delhi (VI-I-8-77). 
2'9· 

R_ : Papt'r Laid on tbe Table (Ex-
pJan"\tory Mmlo. ": ('on8trU('rjrr of 
a fa;n h"u!II" by Smt. Indira 
Gandhi) (VI-(i-8-71). 3. 

SINGH rR. B. N. 

AINJ'I or ~d ... bl CottM Min. 
Co. Ltd (IV-I 2-'-7'), 'S9-4G• 

Rail l-inll: for TCIlI'fI of Hao:alRfl!:h 
(U-14-6-"L 64-65· 

Swadeshi CnttM ~'ili' ... ",. I,Te1., 
Kanpur (IV-12-'-77). (V-19-'-71). 
64-65. 

Tmrlf'r for ~upph' of Stamped papr. ' 
(VI-I-8-i7). -49-:\0. 

Ihhl#. 

D. O. 1977-,8 I 
Min. of EDerBY (IV-I.-'-'7), 
1I00-oS. 

SINHA, SHRI H. L. P. : 

D. O. 1977-,8 I 
Min. of Arrieuiture and Imptiol' 
(1II-2-,-n). 161-63. 

SINHA.SHRIMAtiAMAYA PRASAD 1 

Leave of Ableaee (IV -8-7-77). 'gg-aoo. 
SINHA, SHRJ PURNA I 

A1lotml"llt of a PIN It> 1".,.,11""'" ('('m-
mUllity living in Delhi (V_18_,_,,), 
19S· 

AlJootmmt or DAVP AdverlwlI"f'fIb 
durlnlt Mar('b-JuDC 1977 (IV-
13-'-i7). 126. 

Bird and Com pan v, Calcutta (111-
_8-'-77),61-62. 

Central Assistance to Assam (111-1-,-,,), 93-94. 

Crlltral ~rlirr to f'vi('tnt Trihl- rf 
Cahpur Forest R,..erve (V -18-7-77.) 
99-100. 

Damagr to standing crops dur 1(\ I pclt 
of Irrigation in J\~&am (\ - IC-'-i7'. 
195"96• 

Lic,.nr.el fnr th Import of FdiLJe ell 
(111--1-,-,,), 40. 

liquidAtion of ffntral \ ('n-nr".t;",. 
banks in Mam (VI-5-8-,,), IS"-!1. 

Nature cure Centre iJI Asstm (VJ-
.-8-77). 142. 

Road "ridge over 'Pnhrr.putrll JHvrr 
at Tnpur Sitghat (IV-IS-i-"). 
tll-IR. 

----------------------------------------------



,----------------
SINHA, PURNA-co.td. 

Soil Ero.ion In Au.m due'.o Brahma-
putra (V -18-7-77), 194-

D,b,,", 
gl't, Nagaland, 1977-78 , 

Drm,nd, ror Grant! (V-aa-7-77), 
lIa5-86. 

0.G.1977-78 : 
Min. of Alfri{'Ulture and Irriptloa 

(111-11-7-77), 101-oS' 

D. G. 1977-78 : 

Min. of Indu'try (IV -9-7-77), 1311-
3S· 

D.O. (Railway.) 1977-78 (11-16-6-77), 
1187-93. 

Demands ror Grantl. 1977·78: 

Mi:linry of C>'11merce and Mlnl.try 
or Ci vi I S :Ip[llie~ and Cooperatioll 
(111-117-6-77), 1l79-84· 

Tea (Am~ndm~t) Biu : Consid (V-
117-7-77), 1160--6+. 

SINH\, SHRI SATYENDRA 
NARAYAN, 

Airb'.n crewe or Indian Airlinea (UI-
IIl-5-n), 146-47. 

All·,t."ent or Plot on Janp:llh, New 
D~lhi (1I-13-6-n),' 37-3''', 

Anti-D~re~tion Bill (1I-IS-6·77). 
137· 

Capacity tn Ordnanc'!' and AI'IIII 
Factories (II-211-6-n), 134. 

CM\~or.hip or Film. (11-15.6-77). 
188-89. 

Expansion of Bata and othl'r Shoe 
Manuf ctllring Companies (11-
1111-6-77) , 68. 

Expan.ion of TrOl1lbay Fr-rtilizrr. by 
an ltaUanFirm (II-III-6-n), 139. 

EXl''"Ilditurl' incurrl'd for Fntt'!'tainmmt 
of .louraalbta (11-112-6-77), 15f· 
5S· 

Pree P:USI" for Trayel by Railway 
Officm (1II-1I8-6-77), I 34-S5. 

ImT)')"t or Tetracycline by a Single 
Drug CDmpaay (IU-28-6-77), 
134· 

Improvement in Farmen' IDccD1e 
(I1I-27-6- 7). 17!1· 

Inquiry into purcha!le of W~8t GermaD 
Cran~1 by 0 at N GC (U-III-6-i7), 
137-38. 

I .. u~ of liemcl' to multi-radol'lal dru, 
firm againlt a'ldce of MI,lP 
Ccmmiaaiod (II-Ill-t-n), 138. 

Journalistl occupying Govl'rrll'leDt 
A-commodation (111-117-1.-7), 6s. 

Marua Limited (II-IlI-6-n), 4°.41• 

Mine Safety Meuurel CIlI-2~-6-77). 
71. 

National Ray n Compaoy (III-
eS-6-n). 75-76. . 

Naulhew killed in all~ encoWlten 
during Emergency (11-15-6-77), 
177-78. 

Petro-chemicaJ complex at Barawd 
Refinr,,), (11-81-6-77). 1,8-S9. 

Power aid. In Delhi (11-15-6-77), 
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811lJ-2+ 

Purcbue of Aircraft from RUDia (V-
11,-,-,,). 188-a9. 

Scheduled Castel and Scheduled Tribe 
penoDI in the Miniltry or law, 
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Jearchea CQIlQucted in paJ..oe. at 
JiUpur and Gwalior (IlI-24-6-n), 
97· 

. 'uncia uked ror by Gov~t of 
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(111-25-6-77), 66-74· 
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(11-16-6-77). 153. 

C>n'truction of Super 'I11ermal Power 
Station. (II-n-6-67J. 171-711. 

Cut in Wheat issue price. (V-
18-7-77). 90-91. 
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([V-S-'-77), J 17o!10 • 

DcrailmeDt of Tiruchendur puaensen 
train. (IV-S-7-77). 117-r8. 
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(11_0-6-77), 1101-03. 

0uIdeIiDeI tor PUma (1V-6-'-77), 
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18. 

RecWcaOll in Aid to BaqIadeIh (IV .... 
' • .,..,7), 70· 



SWAMINATHAN. ~ p..y.-C.~';. 
R~:iDl~tcment of Railway s..~ 

in Tamil Nadu (11-21-6-77). 1,.6. 

».~ of Letter of .B. L. D. tJ'()lll 
Election CoDMaiisi",s' File (11~
~8-6-77), J~!t~I. 

Rcq~ ~ Sba~ Wallact: I&DdCompany 
I9c ~ttiDJ ~p f'erti1i1eJ' p1jmt qv-5-'-"). I r8. .. -

R.equest from Tamil Nadu Uld Kerala 
f'!J' more rice (1I-120-6-77),2oc-():2. 

lteaenUDent among lCientiau of {1t.CAR 
(VI-J-8-77). 7-,.. 

Reiiinatfon~Dr. PhiJlipele k_yf'ruD 
Commiaion (Ilt~~;,,'; rdf-1o. 

Re:atpl'ation . of impounded paMpOI tl 
(IV-i,.-,-"). Igo. . ,- - -

R.ural Electrification in Tamil Nadu 
-{II-:-Il\-6-77). 194. 

R1iriII EleCti'llbt!hlft in tile Coulltry' 
(11-211+",; ~-1?9. 

Sale of defective producu by HSL 
"(IV-lit-'-"), '0'"'30' 

Scarcity of Ellential Commcditics (11-
17-6-77). 65-66. 

Scheme for income from Porettl (V-
.... ,S-7-77), ,89-go. 

SehIlllleOC r.ui1lJ Lkencea to VII-
employed Youth. (V-!I'I-'-?7), 60. 

Scooters India Limit~ (III-29-6-77), 
153· 

Seizure of Imualed gold and other 
1~.(tI-J1'+"). '7S-7 •• 

Sdfadf1'iciencv in Food (l.II--27-0-77). 
S,-88. 

Settl~t of ~!-1tes (V-21-7-'J7), 
, ' 

'.' 

Settlement of Dispute! with Burma, 
. &rif.illnb and P.__ <Iill-

23-6-71);, 37· 

Soya Meal PrOCeaiDg Plant 
6-'-;7), ug. 
, . (IV-

" : -. ... .";.; , J ( .'. l j .f, } 

StaiDleal Steel Sheela" f\{rP~i'77), 
... 3,-98. 

SWAIilNATHAN. SI4JU a.y.-C.,f.U. 
stie'rli ... u~ of Cue r~corded ill past 

IiJr. month. (V--~1I"7-T1). 1111. 

Stocke ofMi .. I,.a~ll~d anc Mit-Branutd 
irljtktiaiJa- (V-1I8-1-7,) 9· 

S&oninl 0{ Madras boUlld Pandyan 
hpreu (V -:If)-7-77), 100-' 0 J. 

Strike Call liven -by Bank Empl(lyru 
(V"-'},'J,-7-77), 17(-72. 

Si.rbtetting of ~. in DIZ &lU, 
New Delhi (VI-I-8-,,), 1~7~' 

SupeatiOJl. quade by IDdian Chambers 
of Commerce regardiDg Econolllic 
Policy (VI-29-,.,'), !l7S-76. 

Supply of nutritious food 1'01 CbUdren 
(II-lg-6-n), 12:2--24' 

Supply 0{ Uranium by US!- for Tlrra-
pur Atomic Power Statio!) (ItJ-
29-0-77), ~5. (IV-'IS-7-77), 39' 

Suspenlion of Family Planning Work 
(111-""23-6-77). 110-' I. 

Tax .~x~~. for Incetlti'Yt'. I~ 
'rrlv.te,~~ .. and Invr5lm(ftt (Ul--
24-6-77),' 1 '79. ' 

Time BouDd Irrigation PrO,TiDlDu· 
<V-18-~??),9'-~· 

Trade AgreemrDt bttween ID~a and 
USA. (IV-19-7-77) 18-19, (IV--

'5-7-77). 18-19 

Trade betwef'n India and USA (U-
J 7-6-77). 174-75· 

Tradell'alUbetweeD IJUU. uad-Pal&il.an 
(ll1~4-6-77), 180,-&. -

Tram Accident between Nalli and 
ttAMlpatd~rv"""I!2·7-,,),JS8-e9.-

Training Coune in Produ~ticn of Rice, 
Maize, Jowar and Bajra (111-
'M"'7), 419-50. 

TraneCer orders aboutJudgu challenged 
in Supfe{Qe COUJ:t (II-14-6.77). 
12G;IU. 

Wheat from Btl,ium (I1-go-6-n), 
,~". 

Win~g up of btUin~ .. ~y fOfep,p. <om-
pama in IDdia (V-'.}.r1~7~1')"43-". 

'WwktlNrlk .G1 :~'AjpiC\l!~i Deve-
lOpmeDt~-~ 'W. '0 • 



! • 

. SWANINAT;tlAN. 8HlU R. V .-C.III. 

World Bank Loan for Oil Induatry 
. (1 V .-:8-:7~'), ~, I. 

World Food CQDlr.rencr. (V~r8-7'77j, 
169-,0. 

SWAMY, DR. SUBRAMANIAN: 
Chairman lIT (111_'-(;-77) 106 

Chairman of India Tobacco Company 
(V -a6-'-77 )aB.a9. 

Decline in inward Remittance. (V~ 
18-,·n), 39· 

DillCOotentment among the Employees 
of MIl A1cuck Ashdown &: Co, 
Bombay (11 __ 2+77), 116. 

Drought Relief work in Tamil Nadu 
(11-13-6.17), IS. 

Firms involved in Oil Import Racket 
(V-19-7-"), 1,,-15. 

Grant ofDeame .. AlIl.lwaace to Central 
Government Employees (IV-
'+-Non, ~ 

Introduction of Additional Railwa1 
Trains and Stope (1\"--12-'-77), .. ,. 

Lock outin N. C. A. E.lt. (11---:zo+77) 
39-.. 6. 

National Textile Plan (II·--. 7-6-77), 
19· 

Report on Working of Solid State Phy8ce 
Laboratory, Delhi {IV-6-'-77J, '3. 

Reat&!'uD,l of Mutka BuainfW (I1-
15.6'77), ,. 

R.eview of caICII of Victimisation of 
Teachel'l, . Princip~Pi-otetl8OrI 
(11 __ 0-6-77), g. 

Revival of Mini Steel Plan .. (IV~ 
'-'-77), 2 .. -l25. 

Sale ofJanta Flatt (VI-,·8·77), 8-9. 

S~S_~p ofa. Patrochemical Qomplex 
at Halma (V-r9~77), 2Q.-

SborMe of drinkUJJ water in MadQgir 
, DDA cOlony (m--7-6-77)~ leg. 

S,. to . wrb Imn~in. in 
. . coilaboration with . NCiabbOurinl 

ClouDtrieI (m-'-'-77),' ID,' 

5upPJyofUrani~byUSA fw Tara-
pur Atomic; POwer StatioD (IV-
It7-?7), 'tsB" 

"1 
--------~.~- ---.......-:.. 

SWAMYDr. SUBRA.\.fA~L\~l- ulti • 
Taidcn inYited by 0 It Not: rOl' . Pc. 

chue of Truck Tracton (IlI-QJ~"). 
~~7· 

Time capsule (III-28-6-77J. so-". 
Unified Trade Union on Railway. 

(11-1"&-77), 4-5. 

Violation of Foreign Exc:hanJe ResuJa-
tiona by Spri Subramaniam Swamy 
(IO- '-7-77)· 6:3-6.+. 

Annual Report of Univenity .GrUlla. 
OotnmiIaion for 1975-.76· (M~ (V-
11.1-"77)· 220-Q7. 

Budget, GeneraJ-1977-,8-

Gen. Ilia. (1I-1lO-6-77). lI'5o-e... 
Buildiq Plans of the former PDne 

MiniIter'. Hcn:ee . (Under nile. 311) 
(VI-I·8-77), lI8g-go. 

Conduct of Home MinUter (M) 
(VI~77), Q97-r8. 

Photostat Copy of a Bank Draft revaIiB, 
p~t of 11.,5.000 Swi,a F~ to 
~)iueka Gaftdhl 'by order Qt-sbri 
'SanjtY'.Gandhi (ClA) . (1V";";'7-'7-77), 
1M· 

R.ailway Badset, 1977'7h 

Gan.Dia. (lI-l3"'6-n). R6.i. 
RIpIr1cd clearance of sub-ttandard 

engines for MIGt during ""~ 
(Undr R.ule 377) (VI.!..l2g.;'-77). 
1l91--gR. 

Subvenion of Deinoeratic norms 
::fClRDCl'.Prime Miniatcr. 
(lV-8-7-77). 306-15. 

by the 
(~.) 

Yop Undertakinp .. (Taking over of 
~eDt) .Bill :Oonlld. (III-
14-6-77). l2"7-SS· 

SWATJ.NTRA, SRaI JAG~ATl'I PRASAD: -

" 

AppoUallDc:nt of Telephone OJ:ICraton. 
(11-16-6-77). 4-9. . 

Appointment of Telephone Operaton 
apiaIt Regular PeNta (11-164-77). 
117· 

T 
&H1U TEj PIlATAP SIN(JH. $HlU: 

AIian Collective Security (IV-'I.f-7-77), ... 
Fertil. • izer factory propoeed to be let up in 

K,wba (U..,..8-6-n), Ig. 

Holding of Special CIau Rallwll,. App-
.~ ~D-U~I\ ,(IY~$-7-'77), 
19· 



'~~~=~~--~-------------------TIU PIlATAP SINGH, ~[-Colild. THIAGAllAJAN, SHR.I P.: 

tmpt>rt of Fertil~crs (11-20+77), .e. 
Licenect for the Import of Edible OU 

(III-I-7-n), 37, 

New Programmes of Mineral Develop-
lDCIIlt and &ploratioo (VI-+-8-77), eo 

Power Shortage in U. P. (11-15-6-77), 
3S-54· 

Quality of wheat and rice at Coaipore 
Godown. Welt Bengal (V-II6-7-77), 
59· 

Railway Accidents duriog the last three 
monthi (11-21-6-77), 15. 

Il..mew of CUCI of VlCtimiaatiOD of 
Teac:hen, PriIlc:ipalaIProCCIIIOn (11-
~77). 4· 

n.6t184 

D. G. 1977-78-

WiD. of Commerce and Ministry of 
Civil SuppUe. and Qooperati.oo 
(1II-e5-6-77). 130-38. 

THAK.UR, SHRI KARP UItI : 

Cancellation of D. T. C. bus routel from 
Railway Station to MOUI residential 

, colonies in Delbi. . (11-22-6-77). 
~I, 

Delivery of Maih in Villages (11-
16-6-77), 176• 

'!frequency of D.T.C. buJea on Route 
NOI. 7110 and 854 (11-l1li-5-77). 
91-91. 

r:.dless Labouren (11-2006-77), 53-
54· 

UqWdation or Rural Debt (1I-a0-6-77). 
15+-55· 

'1UIe in priCCI or B.ential OJmmodities 
(11-17-6-77). 117· 

'8cbcm.e to remove Unemployment 
(fi-II2-6-77). 153-54· 

TaeplwDe connections to Maruti Ltd. 
.. ill A.ociated Oompuies 
(11-16-6-77). 79· 

Ill",,", 

IWepd cIoBiers on Judges (CA)( 16-6-77). 
... -.p. 

'D.. 0 (kailwaJl) 1977-78--Dil. (11-
1""'77). St8-51 

CommWlication f'rom Pormer 0bW 
JUltice of Madru Hirh Court. 
(VI-2-8-77), 259, 

Minin, of Graphite (111-8 3-6-77), 
54. 

Price Freese (III-I-7-77), ... 

Procurement price or Arricultural PI'O-
duce (III-1I7-6-77), 1411-43. 

Reductioo of mterClt Rata for Savinp 
Bank and Short Term Depo.ill (III-
at-6-77) , 46-+7. 

R.em1J.lJel'atM: Drice for Sugarc:aoe aDd 
Janery (111-27-6-77), 1at-1I5. 

Review 01 Criminal Procedure Code 
(III~77), 55. 

Selection of Apprentica throT"::: 
cia. Railway ApprmciCCl ._ 
lion (IV-5-7-77), 46. 

Uti1iI;atioo ora Bulk oftbe Periyar Dam 
Water in Tamil Nadu (1II-1I"'&-77), 
35-36. 

0, G. 1977-78-

Min. 0( Labour (IV-II-7-77). 
1190-92-

mOMAS, SaRI SKARIAH : 

Attachior of AOO sleeper coac:b with 
K. K. Express (11-111-6-77), 105. 

Bad Liquor Deatlu in Bomb.y (11-
22-6-77). 140-41. 

Buildmr of War Shipe (II-U-6-77). 
164-65. 

0haDac in Colour ofT~ Nahal Marble 
(Uf-.e-6-77). 9+'95. 

Blectrification of IlaDway linCil in Kerala 
(1I-e1-6-77), 105. 

PacUitiea to 0lrUtian Ooaununlty in 
Kenla (l1-lIlI-6-77). 107. 

lnterDatioDal airport in Kenla (11[-
14-6-77). 15!· ' 

Introduction of Total ProbIbitian 
(0-10-6-77). lIg.lIO. 

Loc:al 0aU Radiaa in Kera1a ,(IIJ _ 
lIS+77). 6t-6J. 

Prolll_ olRubbir Growea .. dae'leate 
ofltna (UI-q.60n). 5,....,.. 



· " ~"J. 

• .ua DIIIa: 

THOMAS, SHIll SKAlUAH-CMI4. 
PI'ocluctioD of Crude from. Bombay High 

(1I-~.Il-6-77), 105-06. 

S.T,D. Facillties between Delhi ud 
Kottayam (II-~S-6-77), IS8. 

Supply of Cement to KeraI.a (II-
IMo77). 73. 

Survey Cor oft'..bore c:tri11iq ill Arabi. 
Sea (II-III-6-77). .... 

TDLDY, SHR.I PIUS: 

D. G. 1977-78 : 

Min. of A,riculture aad IrriptiOil 
(III-II-7-77), 105-08. 

Tea (Amendment) Bill: 
Oondd. (V-IN-77), 1168-,1. 

TIWARI, SHRI BllU BHUSHAN : 

AccolDll1Odation to Former Prime MinU-
ter (11--13-6-77), ,I. 

Additional Grantl to States to reduce 
Budaet Deficit (VI-5-8-77), IS. 

Aliprh Mudim Univenity .Act (0-
I S-6-77) , 58..59.' , 

Ap~intmentl of PSa/PAa/Stenographen 
(I1-u-6-77), 79. 

Catesories of holUCl available Cor M.Ps. 
&ad officen in Delhi (1I-'S+77), 
176-77· 

Ooottruction of one member Committee 
00. misuae of DWI media duriDg Bmer-
seney (11-15-6-77). 99-101 , 

" D. T. C. Bill Suvice (II-IS-6-77), 99. 

Dl.llegation of non-Government Iotellcc-
tuah lOing Abroad (11-16-6-77), 
IS· 

D!teIlu.. milling trom police CUttoGy 
(IV-6-7-7,), 159. 

Bfticieney of Railways due to Overlaawing 
(11-1.-6'71). ,..118-.9. Ii • 4 J 

PI 4 
~diture incurred "00. .tor'I#e and 

OIIIribtatioa or laaported Wua:. lUce 
aocl Milo (11-10-6-77), 81-11. 

EcpcDditure on Security of Priuae Minia-
tar aile! otllCl' MirWtefa (11-11-6'77), 
180. 

E&port of Hard SilYer ud Gold atocacle 
Uari) (([-i7+71), &t-6S· 

TIWARI SHlU BRU BHUSHAN-Co.,d. 

Fnutrated Elementa 'polling the im. 
of Janata Government (IV-6-,"n), 
160. 

Importa oC Beads of'Rudrabba' (VI-
~9-7-71). 7R-73· 

Irrqrular Reaervation III)d aaJe of 
ticketa a' Delhi, New Delhi III)d 
Bombay (II-14-6-,,), 114-J5. 

Late RunniDi of Trains (11-14-6-77), 
~6--~9· 

Modification of lICheme for the grant 
of Pension to Freedom Filhten 
(1"--6-7-7'), 160. 

Production Cost of IndigenoUi Urea 
Fenilizer (II----2I-6-77), 1 63-6.t. 

Railway pasaea blued to non-oflicia1 
and social workers (1I-'f-6-,,), 1ll4. 

Recruitment of Scheduled Cutes and 
Backward CI8IIeI to Army (1"-
6-7-"), 85. 

Setting up of a fertilizer plant in Allam 
(IV-IR-,-")' 21. 

SUf&rcane arrears (11-20-6-77). 147· 

D,HwS 

Continuing Price Riae (M) ("1-
5-8-")0 306-11 • 

D.G. of 197'-78: 
Min. of Agriculture &: Irrigation 

(111-1-'-'71, 175-82. 
General Budget: 
Gen. Di •. (III--R3-6-?7). R41-5O· 

Unemployment Problem (M) (V-
27-7-77). 353-59· 

White paper on MiaUic of MUI Media 
during Internal Emergency (M) 
("I -a.a-,,) . 14:6. 

TIWAllY, SHRI O. N. : 

Bechtel Company given Contracts 011 
Kudremulth (V-28-7-'977). SI. 

Cllarpng oCCapitatiOD Pea by Medical 
CoUeges in Bihar ("-18-'·77). 
8,-8,. 

ES'ect of withdrawal of restrietiolll of 
m:n'emeaf of wheat (11-10-6-77), 
211-12. 



TXWARY SHRI D.N.~. 
.~"~' ------ 1 

TIWARI, SHIll MADAN--c..u. ' 

IJegaJ app()intments mad in .Rail-
w.YS, (11-1406-77).\26. 

Import ofCanalised Druga by • Bombay 
Firm (III-I-N7), 6g. 

Long Wllitl at Airports (V·-'.l'J-7-77), 
,7· 

Memorandum submitted' by Opposi-
tion Leaden of Kerala (II-
J;;-6-77), 28. 

Payment of Income Tax Arre.... bv 
IOC and otber concern. (\;1""':" 
'J-8-77). 13. 

Pension to Dependentl of Detenus died 
in Jaib or dllrina Parole (IV---
6-7-77), 18. 

Prpduction of KhaQi (IV-I 3-7-77) , 
23-li+. 

Reduction in Rate of lntcl'eJt to be 
paid to Depo.itorl of'oreip ~b 
(VI-'J9-7'77), 'J6-'J7. ' 

Rc;ru1arisiJaa of Uuap,proved colonia in 
Delhi (fH-'J7.o-77). 2'J. 

Jlequeat for Fl'eIh ~ui.ry,iD.to the 
Death of Former Railway Minilter 
(III -'Jg-6-77) • 31 "82. 

SC AND ST E~ploycea inDepartaent 
of Atoalic Energy (V-'J7-7-n). 10. 

~d Certification and Produc:tioo 
(VI-I-8-?7J,15-16. 

Violation of Agreeuacnt by tbe lDdian 
CraIb Society, New Delhi (IV-
J J""~77), 10-12. 

D'NIII 
D.G. J977'78: 

Min. of Apiculture and IrriptiCID 
(III-I-,.,7), ,213"""10. 

Min. or Home Affail'l ,., (lV-~-7-77), 
278-86. ", " 

Unemployment Problem' (M) (V-
27-7-"), 380-400 

YOII' Undertakinp (T.king over of 
Mao,~~t) Bill: 
~d::(ru~5-6-,,). ~. 

TIWARY, SHRI MADAN: 

l~tQ[A~, ~~ M~, ·.,~PA10 
,I?Y ~oto dlhQiClll Unit. (VI-

" ~·.a..77)' 10':.od~ ." , 
c 

Poet..".~ ia JI/how.DNilicftl:!_it 
(VI--3-8-77), 9f. 

Privatt" work don~ by St-nior OBi",,,, t 
of Photo Division Unit (VJ" .. -:~-8-i'7), 
'4'..,.a· . 

TIWARI, SHRI RAM ANAND , 

Aecidenta in Coal Mint'.& during 1975 
and 1976 (111-23-6-77), 72-79. 

Airbua s"rviCt'1 (V-2II-'·77). 65-66. 

Allocation ilfflJlldato Stat«ll (IU-
24-6-77). 154-6g. 

Allotmf'nt of MIG HoUICI by DDA 
(IU..-j,JooO-77), 19R-9S· 

Appointment DIl Ad hoc &.ia in B,ail. 
w.yBoard (YI-2-8-77), 175. 1~77. 

Artiela 1Ol~ ,by Hawken in Trailal 
(IV-la-7-77), 12? 

Afoti&tial Limb Manufacturing CoT-
par.tionor lDdil, . iC.~ur (V~ 
27"7-77). ~. 

AlliliaDce lOught by 'IDPI. toln~ 
production of DnI8l. (IV-:-S·7-n). 
'79"86. . . 

Award of Tender for MTP (Raihva,.) 
CaItutta' . (V-26-7-tT), 45. . 

.'aoce of Trade (111-1-7-7,),15'''''' 

... e&portofvqetabJeaand.lMat" 
GulfCountrit'.& (II-J~), 19B-
99· 

Rook StaIJI for Oooperatm SocietieI 
{VI......s-"). 110-81. 

Cues pending in HAth ('..ow1I aM, 
Supreme Court (11--21-6-77), 148-
+4 

Gawne Soda Factory at Palamau i., 
Bihar (V-I9-7-77), 70. 

Ccntrallnaeeticidf' Board (V-I80-7-77) 
127oQ8. 

Change in patterD of ell«: fwultiODiIli 
or DDA. (V-IB-'-?7), 19R. 

Ob.,. apiA., ~ ~~ 
of,lIi_ (.u....,..~7:?),' JIG. , , 

Oommi~e of Land Disputa (U-
~o.8~?7), 111.9' . ' 

Complainta by _ CoDtractOl'l qaiDIt 
M1'P (R.) Calcutta (V-tg-,-,,), 
'~·'i:"'·""': 



~~'t.: 0-: ",,;.,Ie.·, 
_AiD DIIIR 

TlWI\&Y. 8IIlU RAllANANJ)..;:...Q.;". 
c..~Y .Ilearmeatl (0-11-6-77). 

'75-16. 

. ./ 
TlWARY. IHlU RAMAN~. 

,I' Conver.on of Old aystem of aUOtDlleDt 
I of land on leue buia to Free hold 

buta (IV-II-???). 85. 

Damodal' Valley Project (111--119-6-77) 
58. 

Dellnleu Allowaace to Government 
Employeea (11-17-6..77), 1f6. 

Demand by 08tNGO Staft' A.ociation 
1"01' Probe into excCIIIII duri.na' Emer· 
gency (IV-·liJ]-77h 11.6. 

Dcmaad for cakiq Ofti' or pAperi Dot 
willinc to pay interim relief 10 tbeir 
employees (V-mO-7-77), 1.1. 

Dcw:lopmcnt of Major Coal Mines 
(V--.o-7-77). 64-66. 

.... Development of Tourilt lpotl (IU-
34-6-77). 154. 

Duty Houra of Delhi Police Conatablel 
(VI-3-8-77), 66. 

Elimination of middlemen in M:arketinl 
ol Agricultural Producta (VI-
1-8-77 J, 162-63· 

Employees in CRP. BSF and CISF 
(1\'-13-7-77), 9S--g8. 

Enhancement in the Percentage of 
G.P.F. Contribution (111--'4-6-,,), 
611-63_ 

Export of l"i1m "Sholay" to London 
(VI·-3-8-77), 4· 

t Export of Sted and [ron \ [II --3°.6.,,) • 
1<)4-10)8 

Export of Wagon. to Yugoslavia 
(Vl--S-8-,,), 17 1• 

Facility of Mmiuion to Chil<!· ,.~n of 
Detemu (VI-4-8-77), 7.5-,6. 

Family AUowlance to MISA Deten", in 
Tihar Jail (IV-S.8-77). 173. 

" 

Pinancial Aid from Sweden (111-
23-6-77), 511 • 

F~_fi.rm exec\JUnc. CJvil C~tl:actl 
of MTP (RailwaY')Oalcutia (V-
26-7-77). 137.38. 

ar-itt of' HOUle Bllillfiwg Ad~ tOl' 
Purchue orDDA flatll·(V ...... r8.,.."). 
6g.?0. 

Gri~..,.lt~ of' otficiai. '.or a.NGC 
(IV-II-7-"), I_It· 

GuideJiilcs to State: Govemmeuu' for 
Sanccioniul Buildin, Plana (IV-
11-7-7?), 16g. 

Haldia Dock 'Y'tem (V-mo-7-77). 
IgB"99. 

HindllItaD Tractors Limit~. Baroda 
(11I-m9-6-77), 157. 

HofidaY' to Delhi Peliee Employee_ 
(VI-S-8-77), 168-69. 

IDcre~ iu the age.Umi & £or the r&Db.of 
Brjpdier &Dd,. aboYe (V -i7-7-77) • 
186'"-87. 

Indian Oxygen Limited (IV-8-·7-77), 
74-75· 

I.P.S. 05cera retired in Bihar (IV-
6-7-77), 147· 

Indian'. Share in world ExPOrt. (111-
1-7-77), 157.58• 

India', Participation iJI Trad.e Fain 
(VI-g9-7-m, 5· 

Inftacion due til withdrawala from 
Reaerve Bank orIndia (m-I-7-;?). 
156.57. 

Introduction of more double deck.l"r 
trainil(VI-2.8-77). 35. . 

Irregularities committed by the D.T.C. 
M&nav-ment for thl" purchue of 
Acceuoriel for Buse. ("-22-6-77), 
176-77· 

Jobs (liven to contraclOl'l in Northern 
and Western Commanda (V-
20-7-77), 20 5-06. 

Layina of new railway lines to COQDeet 
imbalance between DeVeloped aad 
U nderdevc\opec. region. (IV -5-7-77) 
·Htg.;g4· 

Limit to Foocigrainl BufFer atock (111-
4-7-"). 51-~1Z. . 

Loan . ~t with Saudi ArM»ia 
(IV-15-7-?7). 19 1• . ; 

Modernisation of Airporu (V-
·n-7-77). 1'4· 

More,'inancial Powers to Statea.(VI-
5-~"7) • 2.0"" I . . 

National Rayon Corporation (V-
19-7-"). 88. .." 

'Mo. 10 J~'patb rmt~d to ID~:~outia 
CoDpCII (VI-I.e-?7), 1t0011. 



n:~~S~~iAl 
Emeqrency (11-16-6-77) ..... • 

Opening of CeJ\tral Schook (V-
25-7-77). 50. 

Panel Oil production of Cl LLUU oil.eed. 
and pubel (1I--1Io-6-1j) •. 94-

PaymeJlt of Arrears to Music Teachen 
by Delhi Admiru.tration (Vl-
1-8-77), 163. 

Penon. diamiaBed and compullorily 
retired in DTC during eDlel'FllCY 
(IV--+7-77), 59· 

Piloting of IA Plana from Hydera~d 
to Tirupati by an unauthortaed 
penon (11-17-6-77), 35-36. 

POll Offices to every villlliC of Bihar 
(V--~n-7-77), 47· 

Preeervation of Unpublished Eatracta 
"India WiDi Freedom" in National 
Archives (V-5-7-77). 36• 

Proeeedinp Re: Acquilition of Land 
Premi.IeI at Chowringhee Road, 
Calcutta (V-28-7-77), 137-

Production of cOIIDetiQ and luxury 
goods (IV--6-7-77), 153· 

Production of DocQllleDtary film to 
propagate lIo-Point and s-point 
procramme (III~9-6-77). 155-56. 

Production of arouadDut aDd oiltreda 
(11-10-7-77). 165-66. 

Procre- made in MetropolitaD TranI-
port Projecl (R.ailw.,..) CaJcutta 
(V-I9-7-77). 137-3&. 

bid. by lDc:ome Tax Authoridee 
(VI-,-8-77). 110. 

bitwa,. 1ft back to pr~. Emerinacy 
Days (I1-!U-7-77), 1M. 

Ilateof IntereltOD the Amo\tDtDeducted 
under the Compullory Deposit Scheme 
(11-17-6-77), I 97-g8. 

R.CClUlalisation of Slierililed Petmat 
(IV-lf-7-77). 110. 

Reduction 01 Market R.ent 01 Bun~ow 
Occupied by Members 01 llailwa, 
Board (IV-III-7-77). ,83-8.f. 

aeiDitatemeDt of Central Go\rel'll-
ment El1Iployea (VI~-8-77). 
1"'-74' 

nwAR,Y. SHIll RAMANANO--c. ... 
RciD.tatemeDl of Goverllll'lellt M:r"aldt 

whoae tenricea wen terminaffd UllCer 
MISA and DlR (11-22-6-77), 
-W. 

Reorpnitatioll of th~ Oil and Natural 
Gat Commillion (111--28-6-77;. 
5O-~· 

Reviving of Press Coullcil e\'-
1I7-'-77), 187~· 

Sale of Nuclear Reprocnaing Plant to 
Pakittan by France (IV-14-7-77). 
fO. 

Schem~ of Gauhati R~ to redut:~ 
ntWabel' of woden (1I-21-6-7?), 
153-$+-

Scheme. for DeveloplI'lmt of Backward 
aDd Ne,l~ct(d ~a8 (n--~11-6-77). 
174· 

Schemel for protectioll fr(,1I'l Floods, 
Drousht etc. (111-117-6-77), 48-49. 

Security aepoaita for MIG alld LIe 
fiatt (VI-I-B-77J, 1I10. 

Setting up of Gold lIank (111--1 -7-77), 
L.! 134-35· 

Shifting of headquart~r~ of C'III Au-
thority of India (IJI--lI9-6-,,). 
15fi-57· 

Smugling of Hide'S to China (IV-
8-7-77), r6f. 

Special Checb againlt Ticlct'tk!ll Tra-
w.l (IV-S-'-"), 1113. 

Steel Export TaI'JC't for '977-" 
(111-3005-77). 67· 

Step' to reduce Arftan of IJI«Imr To 
(IV-IS-?-"), 191-98. 

S~amliniDI of Polit'c )10K" (111-
29-6-77). 132. 

Strike in lIombay Port TrUll (I V-
6-7-77), 161. 

SUJJPIy of water in Ambal_ CIIIlIf,n1l.Gt 
(V---Q7-7-"). 188-89· 

Termination of Servie~. UDder lilSA 
during EmerJm"Y (IJ~I-6-77), 
176· . 

Trantler of ,tall in NatioJlaliwd Jlllaka 
(VI--,-8-77), 6S-6,. 

ia Jlillar 
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Unmanned Level Cro.inp in Bihar 

(II--'AI-6-77). 152. 

Visit of Soviet Team to India (VI-
5-8-77), IsS-59· 

White Revokation (IV-II-7-77). 168. 

D.G. 1977-78 

Min. or Home A&in. (IV-llI-7-"), 
~61-71. 

Twentieth. Twenty-Flnt and Twenty-
ICcond Reports of the Commiuioner 
for Scheduled Cutel and Schoclulcd 
Tribes (M) (VI-1I9"7-77). 319-118. 

TOHRA, SHRI G.S. 

~ent of Lou to Rabi Crop by 
F.C.I (111-7-6-77).41. 

GBI Enquiry for loa of Prints of Film 
'KUla Kuni Ka' (11-1IR-5-77), 1411-
43· 

Deciaion taken in Nine Statal before 
imposition or President Rule (ll-SIII-
6-77), 141-411. 

rormer Miniaten aDd Member. of 
Parliament reaidinf in Government 
Accommodation (I -13-6-77). 1110-
go. 

Nationalisation of Martui Small Oar 
Project. (11-15-6-77), go. 

Raid un MantaJai Albram (1Il---q-6-
77)· 83-4 

Telephone lacilitiel to Shri DhireDc:lra 
Btahmachari'. AIbram neal' MaDta-
1IIIi. (11-10016-77), So. 

Toun or Shri Smjay Gtlndhi to Punjab. 
(II-IIR-5-77), 6<t. 

TOMBI SINGH, SHRI N: 

D.G. 1977-78 

Min. or Home A&irs (IV-I8-'-77), 
~II. 

TltIPATHI. SHRI RAM PRAKASH: 

lIroIdcMca and tdecuca by 
Political Par. for Aalemely Elec-
hoDl (tI-H-5-'7), II!. 

... c!~ on Hancl-preIRd printed 
dna. (Vl-5-8-77), 41-411· 

TRIPATHI. SHRI RAM PAIlK.ASH-<lMIIi. 
InvitatloDi &om Afiican COUJItria (Vl-

g-8-77), IOSo04t 

Jdalprac:tia:a in weigrun, concrabaad 
Gold and Silver. (VI-!t"8-77),9R'ge. 

Dtblllf, 

D.G. 1977-78 : 
Min. of Education and Social Wdlare 

and Department of cultuft (lV-
5-7-77). 1166-71 • 

ruLSlRAM, SHRI V. 

Government Accommodation lor OSIll 
Staft'. (VI--1-8'77), los-ofi. 

Twentieth, Twenty-fint and 'IWalty-
aecond Reports of CommillioDer Of 
Sc:beduled Cutr:a and Scbeduled. 
Tribes (M) (VI-II-8-77), 3&t-go. 
(V1-g-8-77), 1151-54· 

TYAGI, SHRI OM PRAKASH : 

Accounts of Visbwayatan Yoaubnm 
and Central In,tituk: of Yop . New 
Delhi. (11-16-6-77). 10-1,. 

Accumulation of Nitroacn Fertililen. 
(VI-I-8-77), 1115-16• 

Admillion to Preparatory 0-. (V"':'" 
18-7-77), 204-05· 

Air India F1ightl to Tehran. (IV-
15-7-77), R3I1. 

Airoonditioning ofTekphone ExehaJa.,e1 
(V-II 1-'-77), 163-64. 

Allocation of 'CAN' Fertililer to Uttar 
Pradah (V-25-'-77). A45·4fi· 

Amount spent by ~ Go~._ 
Alec Saaion m Gauhad. (tv-I~7-
77) 6Q. 

A~!ntment of High Court Ju'" 
(1V-11I-'-77), 173· 

AIian Collective Security (IV-I,.-7-77), 
:3 

Atomic power plulb. (V-1IO-7-77)'-, 
1611-6+. 

Ban on UIC of Entero-Vioform Uld 
Maalonn. (1I1-30-6-77)'~' 

Bedhup working against Malaria (IV-
14-7-77). lo8-og. • 

Black I..iIdng fOr ~ Spario .. 
Drup (V-1I1-7-7?), 1&.fiS· 

800l OIl IndIan Culture. (V-:-"-77), 
4.,...s· 



.' , 
-628 
~----,---~~------~~~~~~~~ ~'Slm~ Q.,.-~C4. TYAGI. SHlU O.P.-a..1t 

BuiIdiq of Foodgraiu ...... ..,. Non- &port of Couoo to Ban,ladeeb. (II-
Government Apciel. (V-I8-"77), 1,-6-77). !aM. 2,. 
~ud Appealsahput WaId'itropcrtiel ~'I~uota of Supr (II-20-t).77), 

in Bhatincla Diairict(Punjab) -(V-
25"7-77). 177-18• Pailtlte ofNatioiw T.B. PropammeI, 

(III-2S-6-77) 104~5. · Ch_ala Colliuy Accidenc. (ID-
.,-6-77), 139· PloatiDc of Lofteriea. (II-u-6-n), 

18-,.88. Chee.b on Power Conaumption due 
to increue in Oil Price - (V -1'-'-71) Po' Aid to c:beck Rajuthan DcI!ert 
2118-~. ~ 11-7-7:-), 5'4. 

Child lllal'riagc Ace and Anti-Dowry 1'0~JD RzcblDF cam.inp, of TITId 
Act, (VI-2-8-77), 55-56. AFaIl(VI-...,..71),!I4t-.5I. 

,I)I~ of'mId hm Babraicbto Luck- IWp ItJUIht by Sri Larlb. (11-
-- durirag rainy 1eaIOft. (II-I1)-6- ~77}, oK-
77), 62-63· 

HoUle Jobl to Docton (VI-.-8-77), ·CoUection of Donations [rom Studena 7S-7 •. 
Pareda· by. Private Sc:haoIII.IEdutatI~ 
nal Institutions (I1-!20-6-77), 22.0 . I.A.F. Fi,hting Planes. (V-"'30 -'-77). 

· OotumimOD to Probe Into the Death 45-46. 
of Shri D.S. Lamba (VI-....... 77), IdeDtiflr CareU for vouon (III '-28-(;'77), 
1130· 83-84. 

· ColDIlliaion to probe into the Death. 
of Detenus in Police Custody. (11-
21-6-f.i,), 30. 

· Conceaaiona for giving employment to 
.. W. ChIldren of State Bank of 
India. (V-23-7-77), 195-96. 

CoaIfCll MLAI appointed AI HiP 
Court JudgCl (IV-I2-'-77), 124-115. 

. . ~ Coune by . Omtral 
HiDdi Directorate. (VI-I·g·n), So. 

Ounm, ofTreeti for Fuel. (V-I8-'-77). 
'!I07 

Doe~d for Chemical Fertilizer-(V-
2"'7-7'). 76-,8. 

Dabpande CommiuiOll to probe iDlD 
the Death of SHRI D.S. Lamba. 
(m-~'7), 95"96-

Due Place to Sanskrit in New Bdu~tioa 
Sywtem (V-2~-7-7i), !t. 

konomic and cultural RelatiOl1l with 
AIIM/South East Countriee 01-

'&1-7-77), 159-60. 
hquiry ~ain.t Foreign Compania 
~ III.R.T.P. Act., (VI-.8-77) , 
29-
~on ~ MuIl~ from. AQoP!WIa 
. ~ Obildteh*l1 (V -2~7-l7)" ~5. 

• ~ paYment to depencJeo~ of 
SIIIi Do$. ~.,...". ",2taillab 
&ad Har'yua Hilh Court rro. ",rd.,' 
lteUd' Fund. (VI-,-S-77l, 1+1. 

Import dill)' on Pe.ticicl .. ,. (V -22-7-77), 
Igfi. . 

Inability of Delhi TeJephon"8 DeP"t-
ment to carry OD mainienane ... work 
Q( underlto~d cable. due to paucity 
of FuneU (VI-4-8~77), 253. 

Inclusion of production and distributiOIl 
aC wjne in the Uoion List (H--20-6-
77 ), 1 04 ----1J6 • 

Indi-.n Judicial Service (11---21-6-;7) • 
• S· 

Indians working in Gulf Countries 
(IV-14-?-?'), 132. 

In.t~Uation at State of Mahatma Gan-
dhi at India Gate, new Delh (VI-
1-8-77), 10,. 

IOYCItment in manufacturing of Allopa-
thic and Ayurvedic Jd .. dieinr (V-
19-'-?7), 105· 

Invitation to Foreign DignitoriCi (V-
21'?-77), 116'17. . . 

Judicial Wing to deal with labour 
c-. (VlII---so-6-77), 3. 

Itichh.,1 Dam -(V ....... 5-'~7?), !lO. 

Labour troU:bJe in •. at.lt. Bophal. 
(V1-S-8'7?). lu6·I, . 

I;oIQl FaSted bY,CeQtraI~korlndia 
CO Itobi~ MIlIt, . BoalIay'" <"1-
8-7·77).17......g8· 
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OU,t Lock in NCABRlIl-:ao-6-77)4N6e Price CoDuol on MerSicineI oC common 

\lie (Y-J9-7-77), 41'~' 
L?uincurred byDs1Dc .. (II-"-:z~.:6'77), r ' " , 

Itr. " ' Production of Khaili-(IV--:·i,.77), 
'. . aa·as·: 

M alada In~id!l1ce in rht' e!)urttry. 
(UI -3,O~·7'7). fS ...... ,o .. 

Manufacture of Spurious Himacycline 
. Capsules by MIs. HiDlco L.lboratones 

Sonepat (Haryana) (V-aS'7.r977J) 
7S·7.· 

Marketin, of Indian Goods in Arrica, 
South America and South Eut Alia. 
(VI-IS-7'"Jo s-Ia. 

Mjraclea by Godll1en .... (V-17.7.77). 
120. 

Officei'll in the Ministry of,Wora I: 
Housing havin! own boute. aDd 
living in Gavt. Quarters (111-
4'7'n), S7· 

o p~nin!J ofIntensive Production Cen tret 
in UP by KN.I.C. (I1-15-6~17). 
f·5·. 

Packets and Pamphletl fflund ia IC.&iim. 
ganj Sub-div.ision ia Cachar DistriCi 
Auam. (VI-a.-8·17). 31-36. 

Paper Mill and Plywood Pac tory in 
Baharaich. i(II-aa,.6-,.,.), 189-go. 

Payment ,of Bonus to Employees by 
American Eapl'f'll Bank, New Delhi 
(VI-a9-7·77). 276.,S. 

Paymmt of Wagea to ·Rural Labouretl 
(V:-a I ·7-77). so·gl.- . 

: J •• 

Penona pUDished, ror Spurious Drup. 
(V-a9'7-77), la6. 

o ) 

,Petitions of Govemment Servants pend-
ing in High Courts (V-Ig. "'77). 
137· 

Plan for mOte eft'otive u.ie of RailwaY' 
Waterways and RoadwaY'. (VI-
3..a·77), 24 

POit Offices in the Country (IV-lf'7' 
77), .39. , ' 

PoJtings of lAS o.fticera. (V-aO-7-77), 
160·61. . 

Posta of Superiiuendenu lyin'g vacant in 
the Office of Di'trict arid Seuiona 
Judge. Delhi (V-Q6-7~77).SS. 

Postl reserved for sa I: ST in Mar~DI 
Division of t.O~C (UI-aS-6·77). 24. 

Preparation O(P;'otOi by Photo Divilion 
during Emergency -(V-a,.,.,,), 
103-04· ' 

Railway line from Jarwal Roalt Station 
to K,tarina Ghat (V-I 9-7'77) , 
1°5· . 

Rehabilitation oC Refuseea from Ban .... 
desb .and Pakistan (V-aS'7'71>, 
16g·7°. . 

Re-instaiemeni oC employeea wbo parti. 
cipated in 1974 Railway .trike (11-
14~'77), 20. ; -,' . , ' 

Report of Cbunala Committee. (In-
. 23-6'77), .105-;06. :' , . ,.,t 

Report tegading 'guide to Airports'. 
(VI-S,S'7", rS3. , 

,~presentation. from Indo-Foreip 
" Chamber ,of COtnmeree'(I1I'o....fI.f>.6. 

77), :95· '.:, ~ .' . 

Review .of CMel ·~f Victimiption of 
Teachel'll, PrincipalsfProfellOrl (II-
ao-6on), ~-6. 

SBI empleyees u memben oCmete than 
one thrift and credit Oo-operative 
Societies. (V-aa'7'77), 107-08." 

Setting up of IndUJtrin by ~nd_ 
living ,abro~ (~~o-7·?7). 19B. 

Setting up of, Sup~ M~II i~ B.ab~ 
UP. (Ut-27-6'77); 74; 

-.' ~ \ 

Statutory' Auditqrs for Nadon'a.i_ 
Banb (VI--'-29-7-"). 51.54. 

Stepping. up oC Vi~ient AcdvkiCi b, 
Mlzo National Pront- (V-a7.,·"l. 
29-S7· . 

Strikein B.H.E.L. Bhopal. (VI~-8'77), 
aa.--so. , , 

Strike. and Labour Asltation,in:'I'Hum. 
baSpace Research Omtit'! (V-19~·i-17). 
a6-Sf· 

SUNnillion of Returns of movable and 
immovable properti~ by High eo... 
Judres. (VI-a-8-77). 168-6g. '. 

Survey of, Creclit lap in diuricta. ~., 
Reierve Ban~ of India (V~~~1''') 
'3· .' , .' : 

Tenders invited by 0 I: NGC fir 
~_ of Truck 'Tr&Ctlll'l (11-
111+77), 38· , ,'! 

TOllr under_n by former lI«altll 
~ecretarv(VI-4-8-77). 240-44. 
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Touri.ts ~' 'Wcsfttn -,:, c~i,lltrru to 

IDdia. (U .... J706~77). 15<>-51. 

Trade Agreement with USSR \ (111-
~77)97-g8. 

Training to bart'-foot coctas for rural 
Ir I;lia(IlI-23-~'77), 40. 

7ranmlitters Unearthed in Delhi (VI-
3-3-77), 1911-93. 

Uni'Cqan reti~~ellt age for College 
Teachers (IV-II'7-n), 8J. 

Unirrigatecl Land. (VI-'I·B-??), :<116-
llO. 

V:lcatioll of prelnises requisitioned by 
,I?.M(; (V-gO-'-77), 162. 

Wu.age of Funda in DSIC (11-
,ae-6-77). 86. 

IHklu 

QObJtitution (Amendment) Bill 
(Amendment of article lll,) by 
Shri Om Prakash Tyagi: 

"~r. '(IV~JY1-77), '309. 

Constitution (Amendment) Bill: 
. iA.....,.~ "~ artiel, 335) 

'"'lilt.: ,,(VI ... ~·7"7'), SS"· 
CoDItitutioD(knen~ent) Bill: 
!. ("'~if1n fI/' .. '"",, 140.4) 

'Int. (VI-A9-7-7?),' S49. 
OoDatitution (~t). BiiJ: 
~I qf /Jrl~l, :1:12), 

~ ''-'Jut: (Vl--szg.7-77),350. 
CoJlllitution (Amendment) Bill; 

(04"""" 'fS,.""h $(;"""'1,) 
Int. (V!- 29-7'i7). 351. 

D.G. 197,.78: 

Min. of F..ducation and SocIal WeI-
"fare aDd ,~of Culture 

(IV-Y7"77), 191-StOO. 

Min. of Home AfI'ain, (IV-IS-7-77), 
,~6s-71~, 

~ Budsetl' 
Gen. Db. (II-22-6-77). Jl95-g03 

,1.fa1ariaJncidence in the country, 
, (BAH Db) (V-19-7-77), 11311-35, 

1138. 
hblleatloD: and,' Import of Politfeal 

,I,.iterature by ,Fortlp MiIIica in 
India (R"tioD) IIilI 'by, Shri 
lUnar Cuba: 
'J)Contid. !(IV-I5-7-'17), SS40;f0. 

---TYAGI, SHaI O.P.-CoDU 
Reported,dbath ,of 30,';'~ : iD 
",~~N.pr.1)eIhI," a retult 

of cOlUUuUn$'pufi6uk liquor (C.A.) 
(V-16-7-77),r10., 

Representaion of the People (Amend-
mcDt) Bill: 

(I'IS,,'io,. qf .,w uclio,. 7A) 
Inct. (VI-29-7-77). 3511. 

Yoga Underl, akin,.' (Taking over of 
Management) Bill : 

Conaid (111_ :14-6'77). ~f,7-71. 
U "', 

UGRASEN, SHRI : 

Aiai from IDA for Agricultural Pr0-
jects (IV~8-7-77). 1°3004. 

.ut fioJe U.K. forRura.I' Dtvclopmmt 
,(Vl...5"8-7'), 189." ,,', 

Air Service to-}>enian Gulf-<:OUDtriet 
(11-17-6-77). 25(1.'53. 

Allotment' or Land 'to Sockta ,aurin, 
Emergency in Delhi (III--4-7-77), 9. 

&P. Palel ClorNDiaion for Develop. 
',ment ,of four diItricts of Eattern 
U.P •. (V-'»-7-77) 95-97.-

BaD 'on 'HUDUn, of wild' auimals 
(UL-a'·77), .135. ' i 

Bechtel Company sinn Contractt OD 
" K~llkh (V-1I8-7-I17), 34. 

Central Alaiatance for implemenation 
cof', DevelCflDlent . Scheme, (V-
1111-7'''), 1,01. ' 

CJbaraea apiDlt fonner Chief Minister 
_of Punjab ' (UI~'7),sB-39. 

ClOlUle of J.K. Cotton Manufacturinr 
,~'Y ,Kanpur (VI-1I9'N7), 
$7-88·' 

Communicationa received by Ministry 
,from M..PI. (IV--6-7'77), ,s. 

! ;. 

Conterence 01110+2+3 'YiteD! ofed~ 
cation (1I-lg-6-77), 78-79. 

CorrC.poncience Coune b). Central 
Hindi Directcn£e(VI ..... I-8·77), 
gl. 

D.T.C. BUB Service in AIbok Villar 
" (UI- ,1I(l-6-77) , IIIS·g ... 

Danger to 'Health due" to IndUitriaJ 
_.AfUv,cQct ~ into , Rj~r 

(11-110-6-77) "1-7~. 

Death of National Herald Reporter, 
'at WRliftadon Hoepital, New Delh 
(VJ-;...-s-t'7), 31• " 



UG~N SHlU-CooId 
Decline in &;illecr~_ ~porta from 

WClt .Bengal ,.' {VI-;I19-1-77), IISS. 

, DeleptiODof World' Trade Centre 
hIoQation . (V-fl.""-77); l1li1-$13. 

Demand of Maruti Workers (1I-
·.~6017), 108. 

J)epoaita received by Allahbad Bank 
from Kangra Co-operaive Bank 
Ltd., Himac/lal Pradeah (IV-
8-7-88), 35. .', . " 

Effect of Phenformin drug on Health 
(VI-I-8-n) +3. 

&penditue on Centrally AMiated 
Schemes for Irrigation in Eastern 
U.P. (V-25-7-77), :232. ' 

~ture ~n Indian Delegation rODe 
abroad (IV-S·7-77),7S-76. 

Export of Stainless Steel UtcDtil. 
(V-22-7-77), 220-(U.' 

Five Year Plan (11-22-6-77), 48-49. 

Fixation of Minimum Statutory Pric:ca 
, of Natural'Rubber (V 1-29-1~77), 

38-39· 

Fonnw-tion of Scheme to provide loana 
, to Scbcduled Cute. and Scheduled 

Tclbes (11-17-6-77), III-IS. 
, ' 

Hindi in U.N.O. (V-a8-1-77), 108. 

Holdings of special chili Railway 
, Apprantices Examination (IV-
5-~-77), IS· . .' 

HoUling Scheme for poor in Gujarat 
(II1-4-7-77), 16-17· 

leAR (m-4-7-77), 116. 

Import of Fertilisen (1I-1I0-().'77), 
Jl9· 

, 'Introduction of Additioal Railway 
Train. and Stopa (IV-llI-7-77), 
43. 

Meetinga of Company Law Board at 
Bombay (IV-5-7-77), 34. 

Milmanagement in the Regional lA-
boratory, Jammu Tawl (VI-
9-8-77), 134-35· 

MIsuae 0' import licencca by Edible 
Oil imponera (11-17-6-77), 152-59. 

• 'NCW\I item • 'Naga Battle will flare up" 
in "the OberYer"', Londoa (V-
110-7-77), 14-1,5. 

" -_ .... __ .... _---
UGR.ASEN~ SHIU-Colltd. 
Poata Reaetved for SCJ and ST ill Mar-

keting Division of _ IOC, (111-
fl.8.6077) ,.. 14-30. I. 

Pos,", ~ for S.C. & S.l'. in Mar-
keting Division . of IOC (III-
a8-6-71), 'lI9~3o. 

Preliminary SurVey in respect ot' Cer-
tain Schemcs cunduc ted by U.P. Go-
verJlmcllL (V-a5-7-77). 11311-34-

Promotion of a Receptioniat aa General 
Manager of Five Star Hotels (II-
J7.+17.), w. 

Proposal to make EurciJe ofFranchile 
Compulaory (IV-"-J2-7-77), 911-93. 

~ViJion ofDrinkhar'Watet- in Vilbi~ 
. (I'I-"-!IO-6-77), 1'18. 

R&id at residetice of Former Municlf.al 
Conuniuioner of Delhi, (1-
1~6-77)' 1105-00. 

Recognition of Urdu as second language 
, ill State. (111-8g"6-77), ll11-a$r/ 

Rhodcsia (IV-7-7-n), 77-78. 

lloleue of sufficient Stock of Tea for 
l»>neatic •. Market, ; (111-114-6-77), 
IO-H. ' 

Repeal of MISA (1V-6-7-7'1), 1.5. 
Report on Working of Solid State 

Physics Laboratory, Delhi (IV-
6-7-77), 18· 

Return of Soiled Noteno the ReacJ'\IC 
Buk (V-III1-7-77). 27. 

Rules for allotment of Gas ConnectiODI 
(~V-ll1-7-77), 168-6g. 

Seed producuon (1I-13-6-67),lIl16-28. 

, Scarcity of F.ential CommoditieS, 
(11_17-6-77), 65-66. 

Shiftinlf of Government offices outside 
Delhi (11-13+77), u6. . 

Social lmuranee &heme for deatitutCi and 
old (IIl-27-6-77), 53. 

Siepafor Growth or Wild Life (III-
117-6-77), 134-35· 

, StepI to .. ve Eleplwltl and RhinOCetOl 
ill the COUDtry (III-27-6-77). 
135-36 . 

Study on condition of Children wor~ 
. iD Factoriel (II-19-6-77), g8-IGI. 
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Supply or Atomic Fuel by USA Cor 
BAIle and Tarapur Atomi Power 
Statioo (11-15+7'1), Ie,.e.) 

Supply of Road RoDen '.". MtWUd 
Heavy Vebic&cII Ltd (W--a7+77). 
9-11. 

Talb amon, kuUa, YUIO*Iaria and 
Esypt on Economic ColIaboratioa 
(11':"'17+77> •• 7~9. 

Talb between India and IraD ODI!UB 
Project from Burope to ladia rV-
28-7-77). r9~. 

Talb with NewzeaJand Cor Dairy 
Dev~eDt (III~7-77). 7S-7~ 

Tube Railway Scheme for Delhi (II-
14+77). ~H6. 

Vaolatioo or ~t by Che IndJaa 
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~Vt'lopment of Dr v Ghar and Vazuki 
Nath in Sanlhal Parganas a~ tourist 
attraction (V--22-7-7)7. '105. 

DeVt'lopment oflake arl"a in Hararibagh 
(Bihar) aR an international touriat 
lpot (VI-'-5-8-n), 18'1. 

Development or Sits Kund and Rishi; 
lCund as Tourist CeJltn's (IV-
29-7-77), 24 1• 
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, Development of touriat, spots. (Vl-
,5-8-77), 177-78. \ 

D"v~lopmcnt c;Jf Village, (111-
27-6-77), 201~. 

Doubling of Kul SahlbjJan\ Loop Line 
(Eastent Railway), (IU-28-6'77), 
1-3· -

.Eaminpandapendirure of Air India 
and Indian Airlint. (VI-
5-8'77), ,8,-82. 

'Elimination of vested interests from coop· 
eratives (IV---OJ-7-77). 91~3. 

'Employe" of Railway Workshop retire 
ed, .u.p~nded add promotl'on withheld 
during Em~rgency. (VI-1'-8'77), 
33'54· 

,Employees of the General ReierVe ,Engin' 
eer Force. (111-29"'>-77 J, 173'74. 

-Em.")loyrn~nt of workers by Contractors 
A~oclations at Allahabad (V-
'il6·7~n). 123-25. 

Em:llo\'m~nt to Y<)uthsinJamlpur Rail· 
-ay Workshop (11-14-6-77),42. 

'Expenditure iilcurred onUraniuTn Cor. 
poration ofIndia Ltd. (V-2G-7-n). 
199-200. 

'Exp:>rt Drive (11-17-6'77), 192"93. 

q;"am'lv Planning Op~rationl (111-
30 -6.71.), 93~9~ 

"F ~rlilizer factory propo.ied to be aet up 
in ~,)l'ba, (II1-.-28-6-77), 13-14. 

'Filling up p -"t of Director ,Gener&! of 
Mines' Safety (V-28-"77) 164. 

'Foreign Trade by Central Silk 'Bo~rd 
(1II-1-7-77), 1,58-60. 

<hbar Gal Plant (IV-II-7-77), 53. 

-Good. handling contract,. (IV-
5'7'77). 92-93. 

G }:>:i. h.ndling contract (IV 4'7-77), 
92-95. 

'~h:.(NParcel, Handlin, Contl'llCtI 
,Awarded to Labour C'){)perati~cie
ties on Northern" Railway_ (IV-
<1.!:7-77), 117.18. 

I 
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, '" 'J 
GUidJeline.for FihDi (~V 4·N7) .. 4-S. 

H.arijan,lUld AdivMi workelfin C~ 
" ' ef'a'tWe OfpDiaatiOlii' (IV:':":'IS.'7'r,). 

230 • , ', .' 
. I 

Houae RentAllowlItlt"c to POitai Emp~y. 
ees .tationed in Jorapokhar (111-
24-6-77), 66-67. 

I.O.A.R. (III-4-7-77J. 117-28. 

Implementation,o( Acharya Kripalani 
, , Committee Repo,t.on, Corrup~~ in 

Railways (II-14-6~77). 6. 
; . 

Impart of Cbickms (VI-9'7-'77),80-
82. 

ImPort of Drop and Production of Allo-
pathic ' Drup (~1I-28-6.7.7). 
91-94. 

In,dia's Place as Atomic Power lIfl-
29'&:77),174 ' 

Indo-Bangladesh agreemt'nt on Farralta 
Barrage (V-28-7-77). 166. 

Introduction of Co-operativl'I.1 a I,-\bject 
in schools and Collt'g,.,. (IV- 15-7-
77). 172'73· 

I J • El . Corpo- t'j nvestmt'nt &n ectronlc, ra 1011 
orIndia Lta. (VI-3-8-77). "4-15 

Kabaddi a.lnten.tiotlal Sport (111-
4-7-77), 102. 

Labourera lndulgiq iD piJCerap and 
thefU at Naini aDd Allahabad (V-
19"7'77), 49"50 • 

Laying of Railway tine in Santhal Par-
pn,a Dint. of Bihar (ll--el-6-7'), 
7S·7.· 

"Letter or· commeoclati~ for Fllma. 
(V-eO-7'77), 1100--02. 

, :"' 
Maaufacedre of Powir nJlen'lil-eotla-
'boration with JapaDe.e (loqapuy. 

(It-II..6-77), --sa. 



YADA V. JAODAMI[ PI.A8AD-OtnftL 
lrlembcn or Atomic EDcrcY Club 

(lV-6-7-77). 151. 

MiaUIC of Import Licences to Edible Oil 
Importen (111-1-7-77), II. 

New Barley variety (11-13-6-77). IOSI-

°3· 
Non-uae of ~tiOQa!lansuase for olicia! 

wOl'k in Indian EmbuaiCI abroad. 
(111-30-6-77), 11-12. 

OfficcBullding of Nawagarh. Dhanbad 
(IV-N-77). 9+-95. 

Officen Carriages facility availed by 
Commercial Ofticen (Allahabad Divi-
lion) (11I-a8-6-77). 101.02. 

P.CO. at PoIt Office ofDualatpurSimeri 
(Bihar Area) Patna District (VI-
+-8-77), 1113- 15. 

Parcell handlin, work at Allahabad. 
(IV-'-7-77). 95-96· 

Payment of Wages to Goods{Parcel 
Porten (V-I9-7-77). 93-9+0 

Payment to House Rent Allowance to 
Employees of Post Officel in Karkend 
(Bihar) (11-17-6-77), 93-94· 

Penons enpged in Khadi Trade 
(IV-6-7-77). 149. 

Plaeel whidl Pordiq Touriatl are In-
tereIted to ViIi,'(\1I-It9-7-77). 241-
43· 

PaMen in IDdian embMIia. (VI-+-8-77). 
!l59-60· 

Power Tillen. (1It-R7-6-77), 11-18 

Price of Power tiller. (II-IS-6-77). 
a0 3-04· 

Prod\llllt\oD and Demand of H.M.T. 
WatchCl. (V-17-7-"), Iot-OO. 

aailw.t.y Station Porten' Cooperative 
Labour Contract Society Ltd. Allaha-
bad. (IV-I SI-7-77) , 116-17. 

Ilecruitment otVendors and Helpers 011 
Railways, (V-I9-7-77), 8S-86. 

Re-examination or DeaaUlftle atatement 
durin,1974-75. (VI-It-8-77), 152. 

RchabiUtadoD of HutJacllt Dwel1en 
alaG, RaIlway LiDCI ad Aerodrome 
Areat. (V-I2S-7-77), ItS-124· 

Reimburaemcrat in' purchaIc of Ayurve. 
dicMediclDel. (111-""77). U4. 

,YADAV,JAGDAMBI PIlASAI)....CMtd. 

a._taeement of Jute Mill Worken. 
(IV-,.,·77). SO. 

R.e1aution of Safety PrecautionJ at 
Cbamala MiDe. (V1-4-8-77). 167-
68. 

Rtplacement of aalea t:u by_pc point 
tax/exclJc duty at the 1OW'Ce of pr0-
duction. (IV-IS-7-77), 149. 

Report of National Commission for Arri-
culture. (V-I8-7-77). log-lI0. 

Requirementa of veaetable ou. and 
MUitard Oil. (V-ast-7-77), 114-
15· 

R.cIearchon ImFoved Varietyaf Wheat. 
(IV-I 1-7-77), 149· 

Residential Accommodation to P & T. 
Employees Dhanbad. (IV-7-7-77), 
612-63· 

Review of Indian Council of Agricultural 
Raearch. (111-27-6-77), a00--07. 

RulCi for acceptance or AdverWe-
menta for Souvenin. (1I-IS-6-77), 
73-74· 

Sebolallhq,. to Harijan. ad . Baclward 
clauea. (V ---"lO"7-77). 105-06. 

ScientificSUiVey for MineralDepoaitl. 
(IV-7-7-77). I 34-3S. 

Settilll up Board for Development of 
land 011 banb of Gaop.. (VI-
'~77), 88-90· 

SettiD, up TCiting Laborat.orills in Dis-
tricta. (IV-7-7-77), Ist4. 

ShiAinr 0( au.wa 'Mine Statutory 
SebIed Plan to New Delhi. (V-st8-7-77) 
77-78. 

StatCi ad Sections In the lOCiety which 
come under weaker llections in the field 
ofeooperation. (IV-I 5-6-77) asti-
230· 

Slailiaation OperadOll. during Emergency. 
(UI-Sl3-6-??). 73-74. 

SurpriJe Raids conducted In Allababa 
DivUMm. (V-R6-7-77). 65-66t 

TUN OIJ Import or ~. evr-
a+77). .78-79· 
~ Fadlldea ia Para&ama Sub-

POit 0tBce BbapJpur. (JV-1+-7-77), 
71# 
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YADAV.}AOfltUIBI PaMA~Id. 

Unal1t1aotiled Occupauoa 01 lbilway 
Quartet'll AUababad Di~ (IV-
12-7-77), 57-58. 

Usc of Gbet! (V-aa..,-7'1). 116 .. 19. 

Victimisation of Parcel Porten at Alia-
.... Railway illatioa. (IV-
5-7-7V)· sII· 

Waiving off regulatiom at Chunala 
GoUiary wWch cawed accident 
(V-:U'~77). 81~ •. 

D. G. 1977'78 ~ 

Ministry of Commerce and MaU.try of 
Civil SuppliCl and Cooperation (ID-
1,-S-71). S07 ....... !. 

Mi ... of Education &: Social Welfare aud 
Departaumt of Qulwre (1V:....6ol .. 77). 
1lO-a1. ' 

InsecticidCI (Amendment) Bill : 

Oonaici. {V~'77). .',....35. 
Oil and Natural Gas Commillion (Am .. 

«admeat) aiUI 

Cllllid. (V-I5-7'77). 41,. 

a,ailway Budpt '977'78-.Gea.. Pia. 
'(11-19-6-17), 511-'9. 

YADAV. SaRI NARSI1jG,U ; 

Cin'AUowanoes and other f~ tI? 
R,tllway Employees ar N:~saral 
Ju1lction (II1-18-6-?1), 6~5. 

Enquiry into complaints of Exceaes by 
N'lat04lieen and empl."... ~II1-
19+'77),88. 

lIldilWl ·c~ .. ....tania 
in Jai!&-N--a7''1''77),, He. 

Panel for Absorption of Apprentice Clerks 
(V-J9-7-77). 7i-n· 

Ptoll¥lriqQ of'''di~ ...... .r Medi· 
cines (VI-4-8-77). 14" 

Suprcane Arrean Op._4~ apinat 
tlund Cooperative Sugar'Mllt Vara .. 
nasi (IV-I 1-~77),g8. 

Dtb4lu . \ , 

D. G., 197'-78 : 
1;0:\ ". 

Min. of Education I at' SOcial Welfare 
~,~t,llf'~i~IV-

: ,G.:N7),~~. " . : ,'I 
.' . 

YADAV;, 8HU':RIUf, *MESH ': 

Jdb-c:riented Education ~,(II-
20-6-77). !l3' ' 

YADAV. SHRI RAUJI tAL : , 

Budget allocatiQl1 for NLI (Vl-4-8-77), 
1!l4· 

S~ectipn Committee Cor aJ>pointm~tl 
. prt)lboemn In NationJl! Labour' lnIti-

tute (V:"':'~8-7-77), tll. 

UnUQI"m price. of Iron ~d Steel 
ProdU'Ctl (11-16+77),· gf!. 

YAD,.,V. SHRI SHARAD : 

DeveI~t of N~ ~st Spotl 
(VI-~'-7'), :23. ,,' 

Nannada lliVCT 1'rl&un,l (V...,...I8-7-77), 
9'10. ' , 

Protcat by Pakiatan Government about 
rntfian Prime Mimtten talkl with 
French leaden on AtOmleRate (VI-

, 4.JJ..n). ',38-39' 
SpecW Gtiuatl to ''Samachar'' 

(VI:","3-8-n), 141 -4,3. 

~I 
, '-', 

Twentieth, Twfttty-f!rat and Twenty-
F~~",o( tbe Co~Der 
For Sche4ul.", ,Cuta ...a uled 
Trtbea (M) (Vt~19-7'77). '35-42. 

VADAV, SHRr VINAYAK PL\SAD: 

Award of Cl9tr,act for Cycle.~ at 
K.npur.t l'dWer ratefor 1974 (VI-
2-8-77), '50051. 

Delay in inviting fr,eah tender for, .. cxcle 
, 'tItaIJjI iIt-..,w-~ ...,.,,(VI-

• ....,7).J~·'"5·· 

" .... Aicho chid ~n lkIert 
(1"-1'.,..,,). '4. ' 

KOIiPc-ojec~ ~V-.2!rN7),. ~7.88· 

" Payment of wage. to Parcel Parten at 
, cAulL 11M (VI~~ 1&'~. 

R~toratioD of Rodhopur-l-!trmali and 
,; ~ , '1'r.~.f'oBhjn\n.pT .lta'ltWajLinel 

(ft""7' ,.s.71) , fi6.fl7· ., , 

Set~ uP'''' • '}uk UfUin, Olstrict 
, .• i ~,~ i~i~ ,;(1VI--5-8-77), 

111-12 
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C,,,14. 
SurJ.»:iIe ~hecb mllde by Sr. DCS ABaba· 

biid (VI-2-8-n), 149~· 

D.G. 1977.78 : 
Min. of J)cfence (III-4-7-n). 
149'-54· 

ParticilBtipn o{ yoWli men in ~tion 
;bWlcW1t (~e.) (VI-S·a·n).3f7-50. 

PetroJeu/ll (Amendment) Bill: 
(loMid. (V~~),.~.~S7. 

Rise in water Iltvod·.c . dveta .... the 
cO\JJltry caUling dam. lale to crops. 

. life aftd ~rty (U1'lder'''~7) 
. (VI-t"""',); .t8,~. 

Salary and Allowances of Leaden of 
Qppolition in r~c:qt lUll : 

ConIid. (V~V1)., gII-M. 
I .:.i 

Subvenioo of ~~. by the 
former Prime Minister (Rea.) (IV-
a...,·19) ..... 

Y4o.\V, SHRl ROOPNATH SINGJ1 : 

Crherla for lJI1,1inc ~ntary 
pUlel (IV-n.,.,,). roo 

HOUling the. ~~ "ward 
Claael (1I-13.:.o.i,). 21 . 

. lq>lf!~qf .It.~tion 
made by Kaka Kalclkar Commillion 
(1~7). 61· 

Import of Fertilizen (.fl-2o-'6-77), 
III. 

~ .... .t1/tll~~I«.~fticial 
work in Indian Em6aaies abroad 
{111~'7). I,. 

POSh reserved for S.C. &: S.T. in Mar>-
ke.tiq Divilion ctf 100 (IU-
28.6-"h 117. 

R.esiooal ·L~ .. M"~ of 
' .. tNetion inUnivenlWlII (V-
25-7-77). 12. 

Salary and AlloWItDcea of Leaden of 
OppOlitipn InParliaftioeht Bill 

. . 
Coood. cl. (VI-8.8-77) •. tl5. 

Twentieth; 'Twenty-tMt aad 'Jwnty 
setond Iteportl ror ~ioner -------' -- - --_._----.,;.:.;. 

tor Sheduled C.-tea and Scheduled 
Tribea (M) (vf-3.a-77) • • ~-.,e. 

YADVENDRA DUTT, SHRI: 
AdYallOe of motley to Obet-oi chain of 

Hotela by dae Former Minilur of 
I&:B. (VI-s-8-n), 168. 

ADotl!)ent of' Land to eocieties during 
Emergency in Delhi (lII-4.7-"). 
II. 

• .cLwure of SAoe Mu..turiD, Units 
in Agra tV-fl7-7-"), loB. 

llepoIill recl:il'lld by AUwLad &nk 
from Kancra Co-operative Bqk Ltd . 
Himachal Pradesh (IV-S-7-77), S4 . 

Export of Film "Sholay" to London 
(VI-S-8-77), I-g. 

.r.elllian af~ retirement given in 
Mutry or 'Exten,lal ABain (VI-1"-7-"). 68-6g. 

Extcll8ipp of Rallway line upto Bhadohi 
From Banathi Station (IV-S-7-77). ",. 

Extension of 'Tanda.A.kharpur-Shuttle 
upto Jaunpur (IV-S-7-77). 7S· 

'. ~aiDa with FeI at MadraI (VI-
1-8-77). I07~. 

Global lplotJ,tionl for Cachar and 
~ Paper Project. (V-
IIO-,·n). 1115-'f· 

Guest HOuses rented and mair!tained by 
LIC. (VI-5-8-n). 184. 

H.." Water from 11. ..... (VI-"!I.8-n), 
19B. 

Mani Halt in Jaunpur DiltTiet .(IV-
5-7-77). "7·. 

Markeciltcr of ladiaa ,G9QCI, ~ Akica, 
:Seu&h America -.ndSouth Eaat Alia 
(IV-15-7-n). 17· . 

New a~t of ionneT vicf'· 
e&wmn-. of DDA (VI ..... I.8-n). 
133· 

&.Iicical ,Am,*"dors (IV-14-'·"), 
13'-37-

Prepar.ation of documents in . IUP]XIrt 
ofInternal n.nger (VoJ.IV-IS-7· 
77). ". . -..,..---



YUVRN SHR.I---c..III. 
Price of Chemical Fertiliaen (V-

18-7'77). 1160'7. 

Representation from '< Mine Ownen 
AIIociation (Vl~-8-77)' 160. 

Senior Drawing Toachen Grade b, 
Government Aided School (11-
110-6-77). 68. 

Supply of Road Rollen by Maruti 
Huvy Vehuel Ltd. (111-117.77), 
10. 

Tenden invited by O&.NGC for pur· 
ct.aae oC'frw:k Tracton (11-111-6-77>' 
36. 

Tranamitten Unearthed in .Delhi 
(VI-S-8-77), 1911"93-

DlIHdI, 

Budget, General, 1977-7ti. 
Gen. Oil. (1I-1I1-6-77), 206-110. 

ContinWnr Price RIse (M) (VI-
!I-8-77), 301l-06. 

D.G. 1977-78 : 
Min. of Dc:f'enu (1f1 ....... ·7-77). 
1166-85· 

Min. of External A/tr.in (IlI~g-6-77), 
116g-77' 

Reported disappearance or .ro~ut 
oil from market and abD0rmal1'llC 
in ill price (CA)(V-t1l'7-77), 1139-41· 

Rising of rivers Ganga and Chap in 
U.P. and Floods in Welt ~ngal. 
Bihar, Delhi. Maryana and RaJ&lthlll1 
(Matter under S77) (VI-g-8'77), 
:l45-¥I· 

Wheat lying in the open in Cbandi,arb 
and other centre. of Punjab and 
Harvana. 
(Ma'uer under rule 377) (VI ....... .a. 
77', Ilgo-o9 1 • 

YUVRAJ. SHRI : 

AcquiUtiOll of Lad 
. \' in KatihAl' (Bihar) 

.... 12,·1I8. 

uaclcr DIS 
(V ...... I"7-77). 

Appointment of Inspector. and Claim 
officers under Minimum Wares Act 
(V-1I1-7-n). 1119-30 • 

Broad Gua.e Line Between Ba'auni and 
Katihar (11-21-0'77),711"'". 

. BUlld~, in the DiatributiOll of Con troll-
ed Cloth and Kenococ Oil at Fair 
Price Shop. (VI-II9-'-77), 181-811. 

Bungling in the di.tribudon of Con. 
trolled Wheat, SurAI' at Fair Price 
Shopi. (VI-I-8-n). 811-83. 

CIOlure of Barauni Refinery (IV-
5"'77). 51'511. 

Collision between GOO<'t Train and 
Anuppoll' Chlrimiri Puacaaer Train 
(IV--11-7-77), 109-10. 

Committee OD Experimental lntelllive 
Aural Kmploymcnt Project (V-
.5"7-77). J018. 

CommUDity Development ud Rural 
Rec:oaItructioD Propamma. (VI-
1..a.77). 151-511. 

Cooattuction oIa Gate aDd a Bridle 
between Katbihu- GoIbala aDel M/ .. 
RBHM Jute Milla. Katihar. 
(IV--5-7-m. 157-'8. 

CoutruCtiOll of Embaakmeot iD Kati-
hal (111-117-6-77). 41-43. 

ConvenlOll of metre .use Line toto 
broad puce liDe in U diapur Divilion 
(I\r---la-7-77). 6. 

Crctaria .l'or. opcDiq Medical. Collere 
(VI .......... 77). 50-51• ' 

Diarrohca and Rcapiratory DiIr.uea 
la Childrea. (IV---7-7-77), 188. 

Dlamluala In Bihar Military Po1ke 
(II---I,5-6-77). ga. 

Ezpcaditurc iDcurred by lncBan AIr 
UnCI on Security arfaDpmalti of 
Sini B.tUiYGllacIW (IV-a-7"").15' 

Export of Jute Gooda/Productl 
(VI-!l-8-77), 1I1I-13· 

Fair Price Shopl in Rural Arca 
(V-1I,5'7-77), 179·80. 

Fillin, up of 0Ja0- relerved for. Sche. 
duled Tribes (V-a 1"-77) , 
125-2 7. 

Financial Aaai.tance by LIC to State 
Goverr.ment of Mahraahtra (V-
u-'-77), 13· 

F~ medical facUiue,t for Freedom 
Fithter Pensionera. (VI-s·8-??), a 37-sa. 

Buildins. oC Food ,rain. ltora,e by Hahla • .-b-centre. (VI-4-1l.??), 
NOD·Government ~ (V- .60-6,. , 
'8.7"77).15· _________ -L_-....:.=::::.:....:.-----.-----
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Y\1VlV\J SlfRI..o.a .. Il. ~ , yUVRAJ "Sl!Rl~ .. 

Ina~~~ ... 4e.b A~men~Oft' ftrakJdo 
WM-raae (V-'II8-7-7'), r66. 

Jen;a¥., Breed cow for Bihar (11-
lZo~-77)' 189-90. 

~tJi4ar Railway Junction 
. ·~:;·77j,1~7. " 

(IV-

Lil'JdnS of, lIia~onal HighwllY No. :p 
'''''th ~.tlOjIal Highway No. M. 
(V-'1.7-"'-7'1), g8~9. 

Lod"inlJ arrangements for ManaPIJ 
Dlrector of We Item Coalfield Limited 
in Narpur Relt HoUle (VI-3-8-77) 
104-05. 

Madhav DaaCommitteeon Land Deve. 
lopment Banks (V-'1.5-7-77), '1.05-06 

National Institution for blind, deaf, 
mentally retarded Orthopae. 
dieally Handicapped (VI-I-8-77). 
g35· 

National Malaria Eradication Pro. 
gramme in Bihar (VI-4-8-77), 
188. 

Ofliciallanguage implementation Com· 
mitteel (VI-S-8·77). 1204. 

O~ning of Post Office. in Manihllri 
lJIock in Katihar Diltrict of Bihar 
(IIL-fls-6-n). 146.47. 

Opening of Sub·Polt Officea ill Block 
Headquarters in Diltrict Katihar, 
Bihar (1L-16.6-77). 107 

Opening ofSub.PoItOfli~in Abadpur. 
Bihar (111-'1.3-6-77), SO-51. 

O~ning POlt Offices in Bihar. 
(VI-4-8-77), 169. 

Plan (or Rehabilitation of Bonded 
Labour (V -111-7-77), 3'1.·S4 

Poat Officel in Katihar District (VI-
4.8.77). 16g-70 • 

Radium Treatment in Cancer HOlpital 
Pam. (V-a8-7-n), 165-66. 

Regional Rural Banks of for Agricul-
tural Development (VI-IZg.,.,,), 
167-68. 

Repair of Machines of Patna Cancer 
lliltitute. 164-65. 

Setting up Cancer Institute in Patna 
(V ...... 8-7-77};ga-9S· 

. :.I~. 

Sonali Railway Station (VI-a-s-,?), 
Iog-IO. 

s~~, $,,}\~,', ',tan~~ to, Bihar, Cor Health' 
, ~~~tre8 lV,-'J.~-7-77),· '30-31. 

StrikeinBHEL." {Vf ..... ,..9--77). 
2'J.-SO. 

Takeover of R.B.H.M. Jute Mill. 
Katihar (VI-'J.9-7-77). 74-76 

Thermal Power station at Katihar : 
Bihir. (V--27-7-77) 1100-01. 

Use of vehicles of umred Coal MiDe to 
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